
'" ~ .. 

······TO: 

~: ',;"". . '., ~'., ': .... ' . ' . 

•. ~t~I'(~~·~~~~~ 
.,:, /. 

~!~D'~,:; 
:~,t~3~OO.·.·.'·· 



.., . T~IL VJSWANA'I'HAN· 
.. ~ .. SSCR£l'Al!YQENERAL 

DltIlAVlNDDtKUMAft CHAoMA· 'IOtNTSEcRETARY . ; ;'; 

J~~ SllAbIA 
.. DIIlEC'IYJR 

. (mlAJAIN 
. . AVDlTJONAl. DlRECi'oR 

: ' ",'. . . . 

.. 

.. 'PJYUSH.OW'UJIRA DU'ITA 
. . JoINTDJREfJI'OR 

,. 
':'. ,. 'I 

..... ~ ·KUMAit.l.uswAt 
·mrrOR . 

MADAN<XJrAt. 
'4SS1ST,.NT £DI'IfJi 



INDEX 

TO 

LOK SABHA DEBATES 

(FIFTEENTH SERIES) 

. VOLUME I 

FIRST SESSION OF THE FIFTEENTH LOK SABHA 

June 1, 2009 to June 9, 2009 
), 

Jyaistha 11, 1931 (Saka) to Jyaistha 19, 1931 (Saka) 

I _ ... 

LOK SABHA SECRETARIAT 
NEW DELHI 



CONTENTS 

How to use Index .................................... . 

Part I-Subject Index ........................................ . 

Part II-Name Index ......................................... . 

PAGES 
(iii) 

1-15 

19-26 



HOW TO USE THE INDEX 
The Index is arranged alphabetically with the Subject Index separated from Name 

Index and printed in the following order: Part I-SUBJECT INDEX; Part n-NAME INDEX. 
At the end of every entry, the Debate number is given in numerical and Volume Number 
is given in Roman numerals followed by the date oftbe Debate in parenthesis and 
column number or numbers, as the case may be is given immediately after that printed 
as(Deb.3,~1. XXXVII, 04-12-2003) Col. 154-156. 

All the Bills.are alphabetically arranged under the main heading "BiII(s)". The 
stages of the Bills are given at the end of title in form onnt., Consid., Consid. and Pass 
etc. The matter pertaining to Papers Laid on the Table is shown under the heading PLT. 

Each keyword is reflective of the subject matter it pertains to for example a matter 
pertaining to Agriculture may be found under the heading Agriculture besides the 
appropriate head. Similarly matter related to all types of diseases is put under the 
heading Disease and matter related to Health Care under heading Health Care. 

The name of Institutions. Programmes, Schemes are put under the heading of 
the name of such Institution, Programmes Sc~eme. 

The matter pertaining to Committees are put under the heading Committee(s), 
Port under Ports, Airport under Airports, Airline under Airlines, River WIder Rivers. 
The Committee report stages are reflected at the end of title by the word Presented! 
Laid. 

The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under 
Rule 193 as(DUR 193). 

Information pertaining to Railways has been indexed under the various main 
headings commencing with the word Railways e.g. "Railway Lines", "Railway Trains" 
etc. 

Information regarding various States in India and the various foreign countries 
has been indexed under their respective names. 

A list of abbreviations used in the Index is given below: 
A.M. 
C.A. 
Int. 
Consid. & Pass 
DUR 193 
MUR377 
PLT 
R~s. 

Sub. 
St. 

Adjournment Motion 
Calling attention to matter of Urgent Public Importance 
Introduction Stage of Bill 
Consideration and Adoption Stage ofa Bill 
Discussion WIder Rule 193 
Matters under Rule 377 
Papers Laid on the Table 
Resolution 
Submission by Member 
Statement 

(iii) 
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INDEX 
TO 

LOK SABHA DEBATES 
(FIFTEENTH SERIES) 

VOLUME I 

June 1,2009 to June 9, 2009 
Jyaisrha 11, 1931 (Salca) to Jya;srha 19, 1931 (Salca) 

FIRST SESSION OF THE FIFfEENTH LOK SABHA 

PART I 

SUBJECfINDEX 

Andhra Pradesb 

Need to construct a Railway Over Bridge 
at level crossing near Gadwal Railway 
Station in Mahabubnagar district of 
Andhra Pradesh (MUR 377) 
(Deb. 7, Vol. I. 09-06-2009) Col. 6-7 

Armed-Forces 

Need to implement 'Onerank~ne Pension' 
scheme in the Armed Forces of the 
Country (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 25 

Arunachal Pradesb 

Need to declare Arunachal Pradesh as a 
centre oflndian Green Revolution with 
a view to protect the fast-depleting 
forest areas in the country (MUR 377) 
(Deb. 6. Vol. 1,08-06-2009) Col. 23 

Australia 

Need to take steps to prevent attacks on 
Indian students in Austral ia (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 21 

Bibar 

Need to construct a Railway Over Bridge 
near Khagaria Railway Junction in 
district Khagaria, Bihar (MUR 377) 
(Deb. 7. Vol. I, 09-06-2009) Col. 11 

Need to give approval to the Bihar 
Sugarcane Amendment Bill, 1981 
(MUR377) 
(Deb. 7, Vol. I, 09-06-2009) Col. 9 

RilI(s) 

The Appropriation (Railways) Bill, 
2009-Assented 

The Appropriation (Railways) No.2 Bill, 
2009-Assented 

The Appropriation (Railways) Vote on 
Account Bill, 2009-Assented 

The Appropriation (Vote on Account) Bill, 
2009-Assented 

The Appropriation Bill, 2009-Assented 

The Jharkhand Appropriation (Vote on 
Account) Bill, 2009-Assented 

The Appropriation (Railways) Vote on 
Account Bill, 2009-Assented 

The JharkhandAppropriation Bill, 2009-
Assented 

The Agricultural and Processed Food 
Products Export Development 
Authority (Amendment) Bill, 2009-
Assented 

The Prevention of Money-Laundering 
(Amendment) Bill, 2009-Assented 
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The Central Industrial Security Force ! Central Government Health SclIeme 
(Amendment) Bill, 2009-Assented I Need to open three additional CGHS 

TheHighCourtandSupremeCourtJudges I dispensaries in Jabalpur, 
(Salaries and Conditions of Service ) , Madhya Pradesh (MUR 377) 

Amendment Bill, 2009-Assented (Deb. 7, Vol. I, 09-06-2009) Col. 8-9 

The Finance Bill, 2009-Assented 
The Carriage by Air (Amendment) Bill, 

2009-Assented 
The National Capital Territory of Delhi 

Laws (Special Provisions) Bill, 2009-
Assented 

The Central Universities Bill, 2009-
Assented 

The Prevention and Control ofInfectious 
and Contagious in Animals Bill, 2009-
Assented 
(Deb. 4, Vol. 1,04-06-:2009) Col. 23 

Bridge 
Need to construct a Railway Over Bridge 

at level crossing near Gadwal Railway 
Station in Mahabubnagar district of 
Andhra Pradesh (MUR 377) 
(Deb. 7, Va!. I, 09-06-2009) Co!. 6-7 

Committee 
Committee of Privileges-19th and 23rd 

Reports(F ourteenth Lok. Sabha}-Laid 
(Deb. 5, Vol. I, 05-06-2(09) Col. 2-3 

Standing Committee on Commerce-
89th to 91 sl Reports-Laid 
(Deb. 6, Vo!.l, 08-06-2009) Col. I 

Standing Committee on Science and 
Technology, Environment and 
Forests-202nd Report-Laid 
(Deb. 6, Vo!. I, 08-06-2009) Co!. 2 

Court 
Need to set up a bench of High Court 

in Thiruvananthapuram, Kerala 
(MUR371) 
(Deb. 6, Vo!. I, 08-06-2009) Col. 29 

Drinking Water 

I Need to appropriate funds under Social 
Need to construct a Railway Over Bridge I Integration Programme ofChandrapura 

near Khagaria Railway Junction in \ and Bokaro Thermal Power Stations in 
district Khagaria, Bihar (MUR 377) Jharkhand for providing irrigation and 
(Deb. 7, Vol.I,09-06-2009) Col. 11 ·1 drinking water facilities in the area 

Need to expedite the construction of (MUR377) 
second railway bridge over river (Deb. 6, Vol. I, 08-06-20(9) Col. 25 
Kathajou. ,Orissa (MUR 377) Need to depute a fact-finding team to 
(Deb. 6, Vol. I, 08-06-2(09) Col. 29 assess the extent of threat posed by 

Need to start the construction of second water-borne diseases in Alappuzha 
railway bridge ovt:r river Kansayee in district ofKerala (MUR 317) 
W~st Be~gal and double the single i (Deb. 6, Vol. I, 08-06-2009) Col. 24 
ral.lway lm~ between Kbaragpur and I Need to give financial assistance to the 
Midnapore m the State (MUR 377) I fanners distressed due to failure of crop 
(Deb. 6, VaLl, 08-06-20(9) Col. 30 and implement drinking water projects 

Need to widen tbe underpass between the in Uttarakhand (MUR 377) 
railway track running across Salem (Deb. 7, VoL I, 09-06-2009) Col. 6 
town in Tamil Nadu for smooth passage Election oftbe Deputy Speaker 
of pedestrian and vehicular traffic 
(MUR377) Election of the Deputy Speaker 
(Deb. 7, VoL I, 09-06-2009) CoL II-12 (Deb. 6, Vol. I, 08-06-2009) Col. 1-5 
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Jharkhand 
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Election of tile Speaker 
(Deb. 3, Vol. I, 03-06-2009) Col. I ~ 

Felicitations to the Deputy Speaker 
Felicitations to Deputy Speaker 

(Deb. 6, Vol. I, 08-06-2009) Col. 5-15 

Felicitations to the Speaker 
Felicitations to the Speaker 

(Deb. 3, Vol. 1,03-06-20(9) Col. 6-36 

Floriculture 

Need to appropriate funds under Social 
Integration Programme of Chandrapura 
and Bokaro Thermal Power Stations in 
Iharkhand for providing irrigation and 
drinking water facilities in the area 

I (MUR377) 
(Deb. 6, Vol. J, OS.{)6-2009) Col. 25 

Need to dissolve the suspended 
Legislative Assembly of Iharkhand 
with a view to restore proper 
governance in the State (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 31 Need to promote floriculture in 

Thiruvannamalai Parliamentary 
Constituency, Tamil Nadu (MUR 377) Need to provide funds from NABARD for 
(Deb. 6, Vol. I, 08-06-2(09) Col. ,28 the completion ofNorth Coal Irrigation 

F Project in Jharkhand (MUR 377) 
orest ! (Deb. 6, Vol.I, 08-06-2009) Col. 27 

Need to declare Arunachal Pradesh as a I"~ Kamataka 
centre of Indian Greer. Revolution with 
a view to protect the fast-depleting I Need to extend the train service between 
forest areas in the country (MUR 377) I Bangalore and Mangalore upto Karwar 
(Deb. 6, Vol.I, 08-06-2(09) Col. 23 I in Kamataka (MU R 377) 
• • i (Deb. 7, Vol.I, 09-06-2009) Col. 9 

'rngation I I Kerala 
Need to appropriate funds under Social . 

Integration ProgrammeofChandrapura Need to depute a fact-findmg team to 
and Bokaro Thennal Power Stations in assess the extent of threat posed by 
Iharkhand for providing irrigation and ~at~r-borne diseases in Alappuzha 
drinking water facilities in the area dIStrict ofKerala (MUR 377) 
(MUR 377) (Deb. 6, Vol. I, 08.{)6-2009) Col. 24 

(Deb. 6, Vol.I, 08-06-2009) Col. 25 Need to set up a bench of High Court 

Need to declare all the pending irrigation 
projects in Vidarbha region as National 
Projects (MUR 377) 
(Deb. 7, Vol. 1,09-06-2(09) Col. 10 

Need to provide financial assistance for 
boring tube-wells and constructing 
tanks in the drought-hit Satna 
Parliamentary Constituency of 
Madhya Pradesh (MUR377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 26 

Need to provide funds from NABARD for 
the completion ofNorth Coal Irrigation I 
Project in Jharkhand (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 27 I 

in Thiruvananthapuram, Kerala 
(MUR377) 
(Deb. 6, Vol. I, 08.{)6-2009) Col. 29 

Madhya Pradesh 

Need to expedite the construction of 
railway line linking Lalitpur with 
Singrauli via Tikamgarh, Chhattarpur 
and Panna Districts of M'ldhya 
Pradesh (MUR 377) 
(Deb. 7, Vol. I, 09-06-2009) Col. 8 

Need to open three additional CGHS 
dispensaries in JabaJpur, Madhya 
Pradesh (MUR 377) 
(Deb. 7, Vol. I, 09-06-2009) Col. 8-9 
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Need to provide financial assistance for 
boring tube-wells and constructing 
tanks in the drought-hit Satna 
Parliamentary Constituency of 
Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 26 

MahanIshtrB 

Need to declare all the pending irrigation 
projects in Vidarbha region as National 
Projects (MUR 377) 
(Deb. 7, Vol.l,09-06-2009)Col. 10 

Need to expedite the survey and 
construction of railway line between 
Jalgaon and Sholapur in Maharashtra 
(MUR377) * 
(Deb. 6, VoL I, 08-06-2009) Col. 26-27 

Need to convert metregauge railway line 
into broadgauge between Gorakhpur 
and Gonda in Uttar Pradesh (MUR 377) 
(Deb. 7, VoL I, 09-06(2009) Col. 6 

Need to declare all the pending irrigation 
projects in Vidarbbaregion as National 
Projects (MUR 3 TI) 
(Deb. 7, Vol. I, 09-06(2009) Col. 10 

Need to declare Arunachal Pradesh as a 
centre oflndian Green Revolution with 
a view to protect the fast-depleting 
forest areas in the country (MUR 377) 
(Deb. 6, VoU, OS-06-2009) Col. 23 

Need to depute a fact-fmding team to 
assess the extent of threat posed by 
water-borne diseases in Alappuzha 

Need to release funds for the construction district ofKerala (MUR 377) 
ofHomes for Women under "Swadhar" (Deb. 6, Vol. I, 0~2009) Col. 24 
Scheme in Maharashtra(MUR377) Need to dissolve the suspended 
(Deb. 6, Vol. I, 08-06-2009) Col. 30 Legislative Assembly of Jharkhand 

Maaipur with a view to restore proper 
Need to reoOpen the Manipur University gove~ce in the State (MUR 377) 

closed due to the killing of one of its, (Deb. 6, Vol. I, 08-06-2009) Col. 31 
faculty members (MUR 377) ! Need to evolve a time-bound programme 
(Deb. 7, Vol. I, 09-06-2009) Col. 7 ! for implementation of SachaI' 

Matten UDder Rule 377 I Conunitt= Report(MUR 377) 
Need fi . -_ .. fa I' f' (Deb. 7, Voll,09-06-2009)CoI.12 or expansion jIOlU . or- anlng 0 ' 

N.H. 34 in West Bengal (MUR 377) I Need to expedite the construction of 
(Deb. 6, Vol. 1,08-06-20(9)CoI.24 I ~ilway :ine I~nking Lalitpur with 

Need to amend Dowry ProhibitionAct for Smgraub vIa TI~' Chhattarpur 
ensuring'c t f I, and Panna Dlstrll:ts of Madhya 

econOlDl empowennen 0 Pradesh (MUR 377) 
women (MUR 377) 
(Deb. 6. Vol.l,()8..06.2009)CoL21-22 (Deb. 7, VoL I, 09-06-2009) Col. 8 

Need to construct a Railway Over Bridge 
at level crossing near Gadwal Railway 
Station in Mahabubnagar cHmict of 
Am:IlnPradesb (MUI. 377) 
(Deb. 7, Vot (, 09-e6-2009)CoI. 6-7 

Need to construct a R.ailway Over Bridge 
near KhagariaRailway Junction in 
district Khagaria. Bihar (MUR 377) 
(Deb. 7, Vol. L 09-06-20(9)CoL II 

Need to expedite the construction of 
second railway bridge over river 
Kathajodi in Orissa (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 29 

Need to expedite the survey and 
construction of railway line between 
Jalgaon and Sholapur in Maharashtra 
(MUR377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 26-27 
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Need to extend the National Rural 
Employment Guarantee Scheme to Gram 
Panchayats and Town Panchayats 
(MUR377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 22-23 

Need to extend the train service between 
Bangalore and Mangalore upto Karwar 
In Karnataka (MUR 377) 
(Deb. 7, VoL I. ~2009) Col. 9 

Need to give approval to the Bihar 
Sugarcane Amendment Bill, 1981 
(MUR377) 
(Deb. 7. Vo!. L 09-%-2009) Col. 9 

Need to give equal rights to Srilankan 
Tamils at par with Sinhalese in Sri lanka 
(MUR377) 
(Deb. 7. Vol. 1,09-06-2009) Col. 5-6 

Need to give financial assistance to the 
fanners distressed due to failure of crop 
and implement drinking water projects 
in Uttarakhand (MUR 377) 
(Deb. 7, Vol. I, 09-06-2009) Col. 6 

Need to install India Mark-II handpumps 
under Rajiv Gandhi National Drinking 
Water Mission to address the problem 
of drinking water in Kaushambi 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 7, Vol. 1,09-06-2009) Col. to 

Need to open three additional CGHS 
dispensaries in Jabalpur, Madhya 
PradCsh(MUR377) 
(Deb. 7, Vol. I, ~2(09) Col. 8-9 

Need to pass the Women Reservation Bill 
in Lok Sabha (MUR 377) 
(Deb. 6. Vol. I. 08-06-20(9) Col. 23 

Need to promote floriculture ~ 
Thiruvannamalai Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 28 

Need to provide financial assistance for 
boring tube-wells and constructing 
tanks in the drought-hit Satna 
Parliamentary Constituency of 
Madhya Pradesh (MUR 377) 
(Deb. 6, Vo!.l. 08-%-2009) Col. 26 

Need to provide fimds from NABARD for 
the completion ofNorth Coallrrigation 
Project in Jharkhand (MUR 377) 
(Deb. 6, Vol. I, 08-%-2009) Col. 27 

Need to provide relief and rehabilitate 
people affected by cyclone AlLA in 
West Bengal (MUR 377) 
(Deb. 7, VoL I, 09-%-2009) Col. II 

Need to provide relief and rehabilitate 
people affected due to cyclone AILA 
in West Bengal (MUR 377) 
(Deb. 6, Vol. I, 08-%-2009) Col. 28 

Need to reoOpen the Manipur University 
closed due to the killing of one of its 
faculty members (MUR 377) 
(Deb. 7, Vol. I, 09-%-2009) CoL 7 

Need to release funds for the construction 
of Homes for Women under "Swadbar" 
Scheme in Maharashtra (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009)CoI. 30 

Need to set up a bench of High Court 
in Thiruvanantbapuram, Kerala 
(MUR377) 
(Deb. 6, Vol. 1,08-06-20(9) Col. 29 

Need to start the construction of second 
railway bridge over river Kansayee in 
West Bengal and double the single 
railway line between Kbaragpur and 
Midnapore in the State (MUR 377) 
(Deb. 6, Vol. I, 08-%-20(9) Co!. 30 

Need to stop acquisition of agriCUltural 
land for construction of rai lway freight 
corridor in Chandauli Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 6, Vol. I, ()8..()6.2009) Col. 27 
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Need to strengthen infrastructure and I Shri Sudarshan Bhagat 
provide passenger facilities at railway Shri Yashwant Sinha 
stations between Balurghat and Shri Ravindra Kumar Pandey 
Eaklakhi section of railways in West Shri Katti Ramesh Vishwanath 
8engal (MUR 377) Shri Angadi Suresh Channabasappa 
(Deb. 7, Vo!.I, ()9.{)6..2009) Col. 12 Shri S. Pakkirappa 

Need to take immediate steps to control I S~ P.C. Gaddigoudar ... . 
flood and erosion caused by river I Sh~ ~esh Chandappa ~tgaJtnagl 
Ganges in MaIda and Murshidabad I Shr~ Shl.varamagouda Shlvanagouda 
districts of West Bengal (MUR 377) . ShrimattJ.8hantha 
(Deb. 7 Vol. I. 09-()6..2009) Col. 7-8 I 8hri Udasi Shivkumar Chanabasappa 

, Shri Pralhad Joshi 
Need to take steps to prevent attacks on I Shri GM. Siddeswara 

Indian students in Australia (MUR377) Shri B.Y. Raghavendra 
(Deb. 6, Vol. 1,08-06(2009) Col. 21 Shri D. V. Sadananda Gowda 

Need to widen the underpass between the Shri Nalin Kumar Kaleel 
railway track running across Salem i Shri Janardhana Swamy 
town in Tamil Nadu for smooth passage Shri G S. Basavaraj 
of pedestrian and vehicular traffic Shri Adagur H. V"tshwanath 
(MUR 3n) Shri R. Dhruvanarayana 
(Deb. 7, Vo!.I, 09-06-2009) Co!. 11-12 Shri H.D. Kumaraswamy 

Member Sworn 

Shri Anant Geete 
Shri Kamlesh Balmiki 

(Deb. 4, Vol. I. 04-06(2009) CoL 1 
Shri Ashok Tanwar 
Shri Bhajan Lal 
Shri Arvind Kumar Sharma 
Shri Jitender Singh 
Shri Deepender Singh 
Ms. Shruti Choudhury 
Dr. Rajan Sushant 
Shri Anurag Singh Thakur 
Shri Virender Kashyap 
Shri Mirza MehboobBeg 
Shri Hassan Khan 
Shri Madan Lal Sharma 
Shri Dcvidhan Besra 
Shri Nishikant Dubey 
Shri Imier Singh Namdhari 
Slid Babula1 Marandi 
Shri Pashupati Nath Singh 
Shri Arjun Munda 
Shri Madhu Kora 
Shri Karia Munda 

Shri D.B. Chandre Gowda 
Shri P.C. Mohan 
Shri Ananth Kumar 
Shri H.D. Devegowda 
Shri N. Dharam Singh 
Shri P. Karunakaran 
8hri K. Sudhakaran 
8hri M.l. Shanavas 
Shri M.K. Raghavan 
8hri E. T. Muhammed Basbeel' 
8hri M.B. Rajesh 
8hri P.K. Biju 
Shri P.C. Chacko 
Shri K.P. Dhanapalan 
Adv. P. T. Thomas 
Shri Jose K. Mani 
Shri K.C. Venugopal 
Shri Kodikkunnil 8uresh 
Shri Anto Antony 

I Shri N. Peethambarakurup 
Adv. A. Sampatb 
Shri Hamdullah Sayeed 
Shri Narendra Singh Tomar 
Shrimati Yashodhara Raje Scindia 
Shri Bhoopendra Singh 
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Shri Virendra Kumar 
Shri Shivraj Bhaiya 
Shri Jeetendra Singh Bundela 
Shri Ganesh Singh 
Shri Deoraj Singh Patel 
Shri Govind Prasad Mishra 
Shrimati Rajesh Nandini Singh 
Shri Rakesh Singh 
Shri Basori Singh Masram 
Shrimati Sushma Swaraj 
Shri Kailash Joshi 
Shri NarayansinghAmlabe 
Shri Guddu Premchand 
Shri Gajendra Singh Rajukhedi 
Shri Makansingh Solanki 
Ms. JyotiDhurve 
Shri Sonawane Pratap Narayanrao 
ShriA.T. NanaPatil 
Shri Haribhau Madhav Jawale 
Shri Prataprao Ganpatrao Jadhav 
Shri Sanjay Shamrao Dhotre 
Shri Anandrao Vithoba Adsul 
Shri Vilasrao Muttemwar 
Shri Marotrao Sainuji Kowase 
Shrimati Bhavana Gawali 
Shri Subhash Bapurao Wankhede 
Adv. Ganeshrao Nagorao Dudhagaonkar 
Shri Raosaheb Dadarao Danve 
Shri Chandrakant Khaire 
Shri Harishchandra Deoram Chavan 
Shri Sameer Bhujbal 
Shri BaHram Sukur Jadhav 
Shri Suresh Kashinath Taware 
Shri Anand Prakash Paranjape 
Dr. Sanjeev Ganesh Naik 
Shri Sanjay Nirupum 
Shri Sanjay Dina Patil 
Shrimati Priya Dutt 
Shri Eknath M. Gaikwad 
Shri Milind Deora 
Shri Babar Gajanan Dharmshi 
Shri Suresh Kalmadi 
Shrimati Supriya Sule 
Shri Adhalrao Shivaji Dattatray 
Shri Dilipkumar Manasukhlal Gandhi 
Shri Wakchaure Bhausaheb Rajaram 

Shri Gopinath Mlmde 
Shri Padamsinha Bajirao Patil 
Shri Jaywant Gangaram Awale 
Shri Udyan Raje Bhonsle 
Dr. Nilesh Narayan Rane 
Shri Sadashivrao Dadoba Mandlik 

(Deb. I, YoU, OI~2009)CoI.49-7g 
Shri Bal Kumar Patel 
Shri Pakuri La! 
Shri Praveen Singh Aron 
Shri Zafar Ali Naqvi 
Shri Kadir Rana 
Shri GhansyamAnuragi 
Shri Mithlesh 
Shri Nripen Nath Roy 
Shri Manohar Tirkey 
Shri Mahendra Kumar Roy 
Shrimati Deepa Dasmunsi 
Shri Prasanta Kumar Majumdar 
Ms. Mausam Noor 
Shri Abu Hasem Khan Choudhury 
Shri Adhir Ranjan Chowdhury 
Shri Abdul Mannan Hossain 
Shri Tapas Paul 
Shri Sucharu Ranjan Haldar 
Shri Gobinda Chandra Naskar 
Dr. Kakoli Ghosh Dastidar 
Shri S. K. Nurul Islam 
Dr. Tarun Mandai 
Shri Somendra Nath Mitra 
Shri Kabir Suman 
Kumari Mamata Banerjee 
Shri Ambica Banerjee 
Shri Kalyan Banerjee 
Dr. RatnaDe 
Shri Malik Sakti Mohan 
Shri Suvendu Adhikari 
Shri Gurudas Dasgupta 
Shri Pulin Bihari Baske 
Shri Prabodh Panda 
Shri Narahari Mahato 
Shrimati Susmita Bauri 
Shri Anup Kumar Saha 
Shri S.K. Saidul Haque 
Shri Bansa Gopal Chowdhury 
Dr. Ram Chandra Dome 
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Shrimati Satabdi Roy 
Shri Sudip Bandyopadhyay 
Ms. M. Vijaya Shanti 
Shri K. Chandrasekhar Rao 
Shri Sabbam Hari 
Shri Kavuri Sambas iva Rao 
Shri Shatrughan Sinha 
Shri Dilip Singh Judev 
Shri Kishanbhai Vestabhai Patel 
Shri Inderjit Singh 
Shri Avtar Singh Bhadana 
Shri ShariefUd Din Shariq 
Chaudhary Lal Singh 
Shri Anantkumar Hegde 
Shri N. Cheluvaraya Swamy 
Shri Ashok Argal 
Shri K. D. Deshmukh 
Shri Uday Pratap Singh 
Shri Hemanand Biswal 
Shri Laxman Tudu 
Shri Kalikesh Narayan Singh Deo 
Shri Rudramadhab Ray 
Shri Baijayant Panda 
Shri Bibbu Prasad Tarai 
Shri Prasanna Kumar Patasani 
Shri N ityananda Pradhan 
Shri Sidhant Mohaptra 
Shri Jayaram Pangi 
Shri Ravneet Singh 
Shri Manish Tewari 
Shri Manicka Tagore 

(Deb. 2, VoLI,02-06-2009) Col. 1-14 
Shri Baliram Kashyap 
Shri Naveen Jindal 
Shri Bhaskarrao Bapurao Khatgaonkar 

Patil 
sto.ri F.Jlju Shetti 
Shri Mohan Jena 
Shri J.M.Aaron Rashid 
Shri Jaswant Singh 

(Deb. 3, Vol. 1,03-06-2009) Col. 1 
Shri Hansaraj GangaramAhir 
Shri Datta Meghe 
Dr. Thokchom Meinya 
Shri Thangso Baite 

I Shri C. L. Ruala 
Shri C. M. Chang 
Shri Sanjay Bhoi 
Shri Amarnath Pradban 
Shri Yashbant Narayan Singh Laguri 
Shri Tathagata Satpathy 
Shri Bhakta Charan Das 

i Shri Pradeep Kumar Majhi 
I Shri Bhartruhari Mahtab 

Shri Pinaki Misra 
Shri Pratap Singh Bajwa 
Shri Navjoot Singh Sidhu 
Dr. Rattan Singh Ajnala 
Shri Mohinder Singh Kaypee 
Shrimati Santosh Chowdhary 
Sardar Sukhdev Singh Libra 
Shrimati Paramjit Kaur Gulshan 
Shri Sher Singh Ghubaya 
Shrimati Harsimrat Kaur Badal 
Shri Vijay Inder Singla 
Ms. Meenakshi Natrajan 

(Deb. I, Vol.I, 01-06-20(9) Col. 49-78 
Shri Kameshwar Baitha 

(Deb. 6, Vol. I,08-06-20(9)Col.lS 

Shri Mukul Wasnik 

I Shri M.K. Alagiri 
Shri Praful Patel 
Shri Salman Khursheed 
Shri Dinsha Patel 
Shrimati Krishna Tirath 
Shri E. Ahamed 
Shri Mullappally Rarnac:handran 
Shri V. Narayanasamy 
Shri Jyotiraditya Scindia 
SIuimati D. Purandeswari 
Shri K.H. Muniyappa 
Shri Ajay Maken 
Shrimati Panabaka Lakshmi 
Shri Namo Narain Meena 
Shri M.M. Pallam Raju 
Shri Saugata Ray 
Shri S. S. Palanimanickam 
Kunwar Jitin Prasada 
Shri A. Sai Prathap 
Shri Gurudas Kamat 
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Prof. K. V. Thomas 
Shri Bharatbhai Sinh Solanki 
Shri Mahadev Singh 
Shri Dinesh Trivedi 
Shri Sisir Adhikari 
Shri Sultan Ahmed 
Choudhury Mohan Jatua 
Shri D. Napoleon 
Dr. S. Jagathrakshakan 
Shri S. Gandhiselvan 
Shrimati Preneet Kaur 
Shri Tusharbhai Chaudhary 
Shri Sachin Pilot 
Shri Arun Yadav 
Shri R.P.N. Singh 
Shri Sashi Tharoor 
Shri Vincent Pala 
Shri Pradeep-Jain 
Ms. Agatha Sangama 
Shri Kamal Nath 
Shri Kantilal Bhuria 
Shri Srikant Jena 
Shri Bishnu Pada Ray 
Shri Ramesh Rathod 
Dr. G Vivekanand 
Shri Ponnam Prabhakar 
Shri Madhu Yakshi Goud 
Shri Suresh Kumar Shetkar 
Shri Sarvey Sathyanarayana 
Shri M. Anjan Kumar Yadav 
Shri Asaduddin Owaisi 
Dr. Manda Jagannath 
Shri Gutha Sukender Reddy 
Shri Komatireddy Raj GopaJ Reddy 
Shri Rajaiah SiriciJIa 
Shri P. Balram 
Shri Nama Nageswara Rao 
Shri Kishore Chandra Deo 
Shrimati Killi Krupa Rani 
Shrimati Jhansi Lakshmi Botcha 
Shri G V. Harsha Kumar 
Shri Aruna Kumar Vundavalli 
Shri Bapiraju Kanumuru 
Shri Konakalla Narayana Rao 
Shri Lagadapati Raja Gopal 
Shri Rayapati Sambasiva Rao 

I Shri Modugula Venugopala Reddy 
Shri Magunta Srinivasulu Reddy 

I Shri S. P. Y. Reddy 
Shri Kotla Jaya Surya Prakash Reddy 

I Shri Anantha Venkatarami Reddy 
Shri Kristappa Nimmala I Shri Y. S. Jagan Mohan Reddy 

I Shri Mekapati Raja Mohan Reddy 
Dr. Chinta Mohan 
Shri Naramalli Sivaprasad 

I Shri Takarn Sanjoy 
I Shri Ninong Ering 

I Shri Lalit Mohan SukJabaidya 
Shri Kabindra Purkayastha 

I Shri Badruddin Ajmal 

I 
Shri Sansuma Khunggur Bwiswmuthiary 
Shri Ismail Hussain 

I Shri Bijoya Chakravarty 
Shrimati Ramen Deka 

I Shri Joseph Toppo 

! 
Shri Rajen Gohain 
Shri Dip Gogoi 
Shri Paban Singh Ghatowar 
Shrimati Ranee Narah 
Shri Baidyanath Prasad Mahto 
Dr. Sanjay Jaiswak 
Shri Radha Mohan Singh 
Shri Rama Devi 
ShriAljun Roy 
Shri Hukmadeo Narayan Yadav 
Sbri Mangani Lal Mandai 
Shri Vishwa Mohan Kumar 
Shri Pradeep Kumar Singh 
Shri MoharnrnadAsrarul Haque 
Shri Nikhil Kumar Choudhary 
Shri Uday Singh alias Pappu Singh 

(Deb. I, Vol.f, 01-06-20(9) Col. 49-78 
Shri Pranab Mukherjee 
Shri L. K. Advani 
Shrimati Sonia Gandhi 
Shrimati Sumitra Mahajan 
Shri Basudeb Acharia 
Shri Arjun Charan Sethi 
Shri Biren Singh Engti 
Shri Sharad Pawar 
Shri P. Chidambaram 
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Shri M. Veerappa Moily 
Shri S. Jaipal Reddy 
Shri Kapil Sibal 
Shri B. K. Handique 
Dr. C. P. Joshi 
Shri VlTbhadra Singh 
Shri FarooqAbdullah 
Shri Dayanidhi Maran 
Shri Sush ilkwnar Shinde 
ShriA. Raja 
Shri Mallikmjun Kharge 
Kumari Selja 
Shri Subodh Kant Sahay 
Shri Pawan Kumar Bansal 

(Deb. I, VoJ.J,OI-06-20(9)CoI.49-78 
Shri Sharad Yadav 
Shri Kirti Azad 
Captain Jai Narayan Prasad Nishad 
Dr. Raghuvansh Prasad Singh 
Shri Pummasi Ram 
Shri Om Prakash Yadav 
Shri Uma Shanker Singh 
Shri Lalu Prasad 
Shri Ram Sundar Das 
Ms. Aswamedh Devi 
Shri Maheshwar Hazari 
Dr. Monazir Hassan 
Shri Dinesh Chandra Yadav 
Shri Syed Sbahnawaz Hussain 
Shri Digvijay Singh 
Shri Rajiv Ranjan Singh alias Lalan Singh 
Shri Kaushalendra Kumar 
Prof. Ranjan Prasad Yadav 
Shrimati Meena Singh 
Shri Jagada Nand Singh 
Shrimati Meira Kwnar 
Shri Mahabali Singh 
Shri Jagdish Sharma 
Shri Sushi! Kumar Singh 
Shri Hari Ma"ihi 
Shri Bhola Singh 
Sltri Bhudco Choudhary 
Shri Murarilal Singh 
Shri Vishnu Deo Sai 
Shrimati Kamla Devi Patte 

Shri Charan Das Mahant 
Shri Madhusudan Yadav 
Kumari Saroj Pandey 
Shri Ramesh Bais 
Shri Chandulal Sahu 
Shri Sohan Potai 
Shri Natubhai Gomanbhai Patel 
Shri Lalubhai Patel 
Shri Jaiprakash Agarwal 
Shri Sandeep Dikshit 
Shri Mahaba! Mishra 
Shri Ramesh Kwnar I Shri Shripad Yesso Naik 
Shri Cosme Francisco Caitano Sardinha 
Shrimati Jat Poonamben Veljibhai 
Shri Gadhvi Mukeshkwnar Bheiravdanji 
Shri Jagdish Thakor 
Ms. Jayshreeben Kanubhai Patel 
Shri Mahendrasinh Chauhan 

I Shri Harin Pathak 

I Dr. Kiritbhai Premajibhai Solanki 
Shri Kunv3ljibhai Mohanbhai Bavalia 
Shri Radadiya Vittalbhai Hansrajbhai 
ShriAhir Vikrambhai Arjanbhai Madam 
Shri Dinubhai Boghabhai Solanki 
Shri Naranbhai Kachhadia 
Shri Rajendrasinh Rana 
Shri Prabhatsinh Pratapsinh Chauhan 
Dr. Prabha Kishor Taviad 
Shri Balkrishna Khanderao Shukla 
Shri Ramsingbhai Patalbhai Rathwa 
Shri Mansukhbhai Dhanjibhai Vasava 
Shrimati Darshana Vikram Jardosh 
Shri C. R. PatH 

(Deb. 1, Vol. I, 01-06-20(9) Col. 49-78 
Shri Sriprakash laiswal 
Shri Harish Rawat 
Shri Prateek Prakash Patil 
Shri Bharat Ram Meghwal 
Shri Arjun Ram Meghwal 
Shri Sheesh Ram Ola 

I Shri Lal Chand Kataria 
! Shri Mahesh Joshi 

I Shri Jitendra Singh 
Shri Ratan Singh 



Shri Khiladi Lal Bairwa 
Dr. Kirodi Lal 
Dr. Jyoti Mirdha 
Shri Badri Ram Jakhar 
Ms. Chandresh Kumari 
Shri Harish Choudhary 
Shri Devji Patel 
Shri Raghuvir Singh Meena 
Shri Tarachand Bhagora 
Dr. Girija yYas 
Shri Gopal Singh 
Shri Jjyaraj Singh 
Shri Dushyant Singh 
Shri Ram Singh Kaswan 
Shri Prem Das Raj 
Shri P. Venugopal 
Shri T. K. S. EIangovan 
Shri C. Rajendran 
Shri T. R. Baalu 
Shri P. Viswanathan 
Shri Abdul Rahman 
Shri E. G Sugavanam 
Shri R. Thamaraiselvan 
Shri D. VenugopaI 
Shri M. Krishnaswamy 
Shri M. Anandan 
ShriAdhi Sankar 
Shri S. SemmaIai 
Shri A. Ganeshamurthi 
Shri C. Sivasami 
Shri P. R. Natarajan 
Shri K. Sugumar 
Shri N. S. V. Chitthan 
Shri M. Tambidurai 
Shri P. Kumar 
Shri S. Alagiri 
Shri Thol Thirumaavalavan 
Shri O. S. Manian 
Shri A. K. S. Vijayan 
Shri Siva Kumar alias Ritheesh 
Shri S. R. Jeyadurai 
Shri P. Lingam 
Shri S. Ramasubbu 
Shrimati J. Helen Davidson 
Shri Khagen Das 
Shri Baju Ban Riyan 

SUBJECT INDEX 

I Shri Vijay Bahuguna 
ShriSatpalMaharaj 

I 
Shri Pradeep Tamta 
Shri K. C. Singh Baba 
Shri Jagdish Singh Rana 

I Ms. Tabassum Begum 

I Shri Sanjay Singh Chauhan 
, Shri Yashvir Singh 

Shri Mohammed Azaharuddin 
Shrimati Jayaprada Nahata 
Dr. Shafiqur Rahman Barq 
Shri Devendra Nagpal 
Shri RajendraAgarwal 
ShriAjit Singh 
Shri Rajnath Singh 
Shri Surendra Singh Nagar 
Ms. Rajkumari Chauhan 
Shrimati Sarika Singh 
Shri Jayant Chaudhary 
Dr. Ram Shankar 
Shrimati Seema Upadhyay 
Shri Mulayam Singh Yadav 
Shri Kalyan Singh Madholi 
Shri Dharmendra Yadav 
Shrimati Maneka Gandhi 
Shri Feroz Varun Gandhi 
Ms. Kaisar Jahan 
Shrimati Usha Venna 
Shri Ashok Kumar Rawat 
Shrimati Annu Tandon 

(Deb. 2, Voll,02-06(2009)Col. 1-14 
Shrimati Sushila Saroj 
Shri Lal Ji Tandon 
Shri Rahul Gandhi 
Dr. Sanjay Singh 
Rajkumari Ratna Singh 
Shri Premdas 
Shri Akhilesh Yadav 
Shri Rajaram Pal 
Shri Vijay Bahadur Singh 
Shri R. K. Singh Patel 
Shri Rakesh Sachan 
Sbri Sbailendra Kumar 
Shri Kapil MlDli Karwariya 
KlDlwar Rewti Raman Singh 
Shri P. L. Punia 

II 
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Shri Nirmal Khatri 
Shri Rakesh Pandey 
Shri Kamal Kishor 
Shri Brijbhushan Sharan Singh 
Shri Vtjay Kumar alias Vinnu 
Shri Beni Prasad Verma 
Shri Jagdarnbika Pal 
Shri Arvind Kumar Chaudhary 
Shri Bhisma Shankar alias Kushal Tiwari 
Shri Harsh Vardhan 
Yogi Aditya Nath 
Shri Gorakh Prasad Jaiswal 
Shri Kamlesh Paswan 
Dr. Baliram 
Shri Ramakant Yadav 
Shri Dara Singh Chauhan 
Shri Ramashankar Rajbhar 
Shri Neeraj Shekhar 
Shri Dhananjay Singh 
Shri Tufani Saroj 
Shri Radhey Mohan Singh 
Shri Ramkishun 
Dr. Murli Manohar Joshi 
Sbri Gorakhnath 

(Deb. 2, VoU 02-06-2009) Co!. 1-14 

Minority 

Need to evolve a time-bound programme 
for implementation of Sachar 
Committee Report (MUR 377) 
(Deb. 7, Vol.I, 09-06-2009) Col. 12 

National Anthem 

National Anthem was played 
(Deb. I, VoU, 01-06-2009) Co!. I 

. National Rural Employment Guarantee 
Scheme 

Need to extend the National Rural 
Employment Guarantee Scheme to Gram 
Panchayats and Town Panchayats 
(MUR377) 
(Deb. 6, Vo!.I, 08-06-2009) Col. 22-23 

National Song 
National Song was played 

(Deb. 7. Vo!.l. 09-06-2009) Col. 50 
Natural Calamity 
Need to provide relief and rehabilitate 

people affected by cyclone AILA in 
West Bengal (MUR 377) 
(Deb. 7, Vol. 1,09-06-2009) Col. 11 

Need to take immediate steps to control 
flood and erosion caused by river 
Ganges in Maida and Murshidabad 
districts of West Bengal (MUR 377) 
(Deb. 7, Vol. 1,09-06-2009) Col. 7-8 

Orissa 
Need to expedite the construction of 

second railway bridge over river 
Kathajodi in Orissa (MUR 377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 29 

Panchayati Raj 
Need to extend the National Rural 

Employment Guarantee Scheme to Gram 
Panchayats and Town Panchayats 
(MUR377) 

I (Deb. 6, Vol. 1,08-06-2009) Col. 22-23 

I PanelofCbairmen 
Nomination to Panel ofCbairmen 

(Deb. I, Vol. I,01-06-2009)Col,47 
(Deb. 5, Vol. 1,05-06-2009) Col. 1-2 

National Bank for Agriculture and Rural Papers Laid on the Table 
Development Copy of 12th Report on the Action Taken 

pursuant to the Recommendations of 
the Joint Parliamentary Committee on 
Stock Market Scam and matters relating 
thereto-June, 2009 

Need to provide funds from NABARD for 
the completion ofNorth Coal Irrigation 
Project in Jharkhand (MUR 377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 27 (Deb. 7, Vol. I, 09-06-2009) Co\. 1 
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Meghalaya Ap~ropriation (Vote on I Railways 
Account) Ordmance, 2009 (No.4 of Need to convert metregauge railway line 
2009) promulgated by the President on moo broadgauge between Gorakhpur 
the 19th March, 2009 and Gonda in Uttar Pradesh (MUR 371) 
(Deb. 4, Vol. I, 04-06-2009) Col. 22 (Deb. 7, \'()1. T, 09-06(2009) Col. 6 

Meghalaya Appropriation (Vote on 
Account) Ordinance, 2009 (No.5 of 
2009) promUlgated by the President on 
the 19th March, 2009 
(Deb. 4, Vol. I, 04-06-2009) Col. 22 

Notification under article 356(3) of.the 
Constitution 
(Deb.4, VoU, 04-06(2009) Col. 21-22 

Notification under sub-section(3) of 
Section 22 of the Cable Television 
Networks(regulation) Act, 1995 
(Deb. 6, Vol. I, 08-{)6..2009) Col. 1 

Notification under sub-sections (1) and 
(3) of section 3 of the Environment 
(Protection) Act, 1986 
(Deb. 7, Vol. I, 09-06-2009) Col. 5 

Report of the Governor of Meghalaya 
(Deb. 4, \'()l.l, 04-06-2009) Col. 22 

. Peosion 

Need to implement 'One rank-one Pension' 
scheme in the Armed Forces of the 
Country (MUR 377) 
(Deb. 6, Vol. I, 08-{)6..2009) Col. 25 

President Address 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. I, 05-%-2009) Col. 4-184 
(Deb. 6, Vol. I, 08-{)6..2009) Col. 31-228 
(Deb. 7, Vol.I,09-%-2009)CoI.13-49 

President's Address 
(Deb. 4, Vol. 1,04-06-2009) Col. 1-16 

I 

Need to expedite the construction of 
railway line linking Lalitpur with 
Singrauli via Tikamgarh, Chhattarpur 
and Panna Districts of 
Madhya Pradesh (MUR 377) 
(Deb. 7, Vol. I, 09-%-2009) Col. 8 

Need to expedite the survey and 
construction of railway line between 
Jalgaon and Sholapur in Maharashtra 
(MUR377) 
(Deb. 6, Vol.I, 08-%-2009) Col. 2~27 

Need to extend the train service between 
Bangalore and MangaIore upto Karwar 
in Karnataka (MUR 377) 
(Deb. 7, Vol. I, 09-%-2009) Col. 9 

Need to stop acqui~ition of agricultural 
land for construction of railway freight 
corridor in Chandauli Parliamentary 
Constituency, Uttar Pradesh 
(MUR371) 
(Deb. 6, Vol. I, 08-06-2(09) Col. 27 

Need to strengthen infrastructure and 
provide passenger facilities at railway 
stations between Balurghat and 
Eaklakhi section of railways in 
West Bengal (MUR 377) 
(Deb. 7, Vol. I, 09-%-2009) Col. 12 

Rajiv Gandhi National Drinking Water 
Mission 

Need to install India Mark-II handpumps 
under Rajiv Gandhi National Drinking 
Water Mission to address the problem 
of drinking water in Kaushambi 
Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 7, Vol. I,09-06-2(09)CoI. 10 
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Reference by the Speaker 
World Environment Day 

(Deb. 5, Vol. I, 05-06-2009) Col. 1 
Reservation 
Need to pass the Women Reservation Bill 

in Lok Sabha (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 23 

Resipation by Member 
Sbri Akhilesh Yadav 

(Deb. I, Vol. I, o 1-06-2009) Q)l. 47 
Sacbar Committee 

'I' Uttar Pradesh 
Need to convert metregauge railway line 

into broadgauge between Gorakhpur 
and Gonda in Uttar Pradesh (MUR 377) 
(Deb. 7, Vol. I, 09-06-2009) Col. 6 

I 

Need to install India Mark-II handpumps 
under Rajiv Gandhi National Drinking 
Water Mission to address the problem 
of drinking water in Kaushambi 
Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 7, Vol. I, 09-06-2009) Col. 10 Need to evolve a time-bound programme I 

for implementation of Sachar I 

Committee Report(MUR377) ·1 Need to stO? acquisition of agricultural 
(Deb. 7, Vol. I, 09-06(2009) Q)1. 12 land for construction of railway freight 

Sri Lanka I corridor in Chandauli Parliamentary 
Need to give equal rights to Srilankan Constituency, Uttar Pradesh 

Tamils at par with Sinhalese in Sri Lanka, (MUR 377) 
(MUR377) I 
(Deb. 7, Vol. I, 09-06-2009) Q)1. 5-6 I 

(Deb. 6, Vol. I. 0W6-2009) Q)1. 27 

Sugar I Uttarakha~ . . 
Need to give approval to the Bihar I Need to gIve fmanclal assIstance to the 

Sugarcane Amendment Bill, 1981 I fanners distressed due to failure of crop 
(MUR377) I and implement drinking water projects 
(Deb. 7, VoL I, 09-06(2009) Col. 9 I in Uttarakhand (MUR 377) 

18mil Nadu I (Deb. 7, Vol. I, 09-06-2009) Col. 6 
Need. to promote. tloric.ulture in i Valedietory Reference 

Thlfuvannamalal Parliamentary I 
Constituency, Tamil Nadu (MUR 377) I Valedictory Reference 
(Deb. 6, Vol. I, 08-06-2009) Q)l. 28 I (Deb. 7, Vol. I, 09-06-2009) Q)1. 49-50 

Need to widen the underpass between the I West Bengal 
railway track running across Salem 
town in TamilNadu for smooth passage I Need for expansion and four-Ianing of 
of pedestrian and vehicular traffic N.H. 34 in West Bengal (MUR 377) 
(MUR377) (Deb. 6, Vo1.l, 08-06-2009) Col. 24 
(Deb. 7, Vol.I,09-06(2009)Q)I.11-12 

University 
Need to re-open the Manipur University 

closed due to the killing of one of its 
facuhy members (MUR 377) 
(Deb. 7, Vol. I, 09-06(2009) Col. 7 

Need to provide relief and rehabilitate 
people affected by cyclone AILA in 
West Bengal (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Q)I. 28 
(Deb. 7, Vo\. 1,09-06-2009) Q)\. 11 
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Need to start the construction of second 

railway bridge over river Kansayee in 
West Bengal and double the single 
railway line between Kharagpur and 
Midnapore in the State (MUR 377) 
(Deb. 6, Vol. I, 0~2009) Col. 30 

Need to strengthen infrastructure and 
provide passenger facilities at railway 
stations between Balurghat and 
Eaklakhi section of railways in 
West Bengal (MUR 377) 
(Deb. 7, Vol. I,09-{)6-2009)CoI. 12 

Need to take immediate steps to control 
flood and erosion caused by river 
Ganges in Maida and Murshidabad 

districts of West Bengal (MUR 377) 
(Deb. 7, Vol. I,09-{)6-2009) Col. 7-8 

Women 
Need to amend Dowry Prohibition Act for 

ensuring economic empowerment of 
women (MUR 3 77) 
(Deb. 6, Vol. 1,08-06-2009) Col. 21-22 

Need to pass the Women Reservation Bill 
in Lok Sabha (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 23 

Need to release funds for the construction 
of homes for women under "Swadhar" 
Scheme in Maharashtra (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 30 
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Aaron Rasbid, Shri J. M. 

Motion of Thanks on the President's 
Address 
(Deb. 7, Vol.l, 09-06-2009) Col. 27-29 

Acharia, Shri Basu Deb 

Felicitations to Deputy Speaker 
(Deb. 6, Vol. I, 08-06-2009) Col. 9 

Felicitations to the Speaker 
(Deb. 3, Vol. I, 03~2009)Col. 9 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 63-71 

Aditya Natb, Yogi 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 123-26 

Advani, Shri L. K. 

Felicitations to Deputy Speaker 
(Deb. 6, Vol. I, 08-06-2009) Col. 7 

Felicitations to the Speaker 
(Deb. 3, Vol. I, 03-06-2009) Col. 8 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. I, 05-06-2009) Col. 34-54 

Agarwal, Sbri Jai Prakash 
Need to amend Dowry Prohibition Act for 

ensuring economic empowerment of 
women (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 21-22 

Abamed, Shri E. 
Felicitations to the Speaker 

(Deb. 3, Vol. I, 03-06-2009) Col. 24 
Abir, Sbri Hansraj G. 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 201-% 

Need to declare all the pending irrigation 
projects in Vidarbha region as National 
Projects (MUR 377) 
(Deb. 7, Vol. I, 09-06-2009)Col. 10 

Ajmal, Sbri Badruddin 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 195-97 

Ajnala, Dr. Rattan Singh 

Felicitations to the Speaker 
(Deb. 3, Vol. 1,03-06-2009) Col. 24 

Alagiri, Sbri S. 

Need to give equal rights to Srilankan 
Tamils at par with Sinhalese in 
Sri Lanka (MUR 377) 
(Deb. 7, Vol. 1,09-06-2009) Col. 5-6 

Baalu, Sbri T. R. 
Felicitations to Deputy Speaker 

(Deb. 6, Vol.I,08-06-2009)Col.lO 
Felicitations to the Speaker 

(Deb. 3, Vol.l,03-06-2009)CoI.14 
Badal, Shrimati Harsimrat Kaur 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 115-19 

Bandyopadhyay, Sbri Sudip 

Felicitations to Deputy Speaker 
(Deb. 6, Vol. 1,08-06-2009) CoL 9 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 53-59 

Banerjee, Kumari Mamata 

Felicitations to the Speaker 
(Deb, 3, Vol. I, 03-06-2009) Col. 12 

Banerjee, Shri Kaly.n 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 154-57 

Need to provide relief and rehabilitate 
people affected due to cyclone AILA 
in West Bengal (MUR 377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 28 
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Bapiraju, Sbri K. 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vo\.l,08-06-2009)CoI.198-201 

Basheer, Shri Mohammed E. T. 

Motion of Thanks on the President's 
Address 

, Cbowdbury,SbriAdbir 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. I. 05-06-2009) Col. 134-43 

Need for expansion and four-Ianing of 
N.H. 34 in West Bengal (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) CoL 24 

(Deb. 6, Vol. I, OS-06-2009) Col. 126-34 I Das, Shri Bhakta Charan 

Need to evolve a time-bound programme 
for implementation of Sachar 
Committee Report (MUR 377) 
(Deb. 7, VoI.l,09-06(2009)CoL 12 

Beg, Dr. Mirza Mebboob 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 193-95 

I Dasgupta, Shri Guruda5 

Felicitations to Deputy Speaker 
J 

Motion of Thanks on the President's I (Deb. 6, Vol. I, 08-06-2009) Col. 10 
Address I Felicitations to the Speaker 
(Deb. 5, VaLl, 05-06-2009) Col. 156-61 I (Deb. 3, Vol. I, 03-06-2009) CoL 20 

Chacko. Shri P. C. I Motion of Thanks on the President's 
Motion of Thanks on the President's Address 

Address (Deb. 6, VoLl, 08-06-2009) Col. I()4.()S 
(Deb. 5, Vol. I, 05-06-2009) Col. 21·34 Devegowda, Shri H. D. 

Chaudhary, Shri Jayaat 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 111-15 

Chauhan, Shri Dara Singb 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 48-53 

Cbitthan. Shri N. S. V. 
Need to extend the National Rural 

Employment Guarantee Scheme to 
Gram Panchayats and Town 
Panchayats (MUR 377) 
(Deb. 6, Vol. I, OS-06-2009)Col. 22-23 

Choudhury, ShriAbu Hasem Khan 

Need to take immediate steps to control 
flood and erosion caused by river 
Ganges in MaIda and Murshidabad 
districts of West Bengal (MUR 377) 
(Deb. 7, Vol. 1,09-06(2009) Col. 7-S 

Felicitations to the Speaker 
(Deb. 3, Vol. I, 03-06-2009) Col. 26 

Dbruvanarayana, Sbri R. 

Motion of Thanks on the President'S 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 217-21 

Elangovan, Shri T. K. S. 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vo1.l, 08-06-2009) Col. ~3 

Ering, Sbri Ninong 

Need to declare Arunachal Pradesh as a 
centre oflndian Green Revolution with 
a view to protect the fast-depleting 
forest areas in the country (MUR 377) 
(Deb. 6, Vol. T, OS-06-2009) Col. 23 

Gadbvi, Sbri Mukesb Bhairavdanji 

I Motion of Thanks on the President's 
I Address 
i (Deb. 6, Vol.I, 08-06-2009) Col. 2\3-15 



NAME INDEX 21 

Ganeshamurth~ ShriA. 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 177-78 

Geete, ShriAnant Gangaram 
Felicitations to Deputy Speaker 

(Deb. 6, Vol. I, 08-06-2009) Col. 9 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vol. I, OS-06-20(9) Col. 91-99 

Gowda, Shri D. V. Sadananda 
Motion of Thanks on the President's 

Address 
(Deb. 7, VoL I, 09-06-2009) Col. 31-33 

Need to extend the train service between 
Bangalore and Mangalore upto 
Karwar in Karnataka (MUR 377) 
(Deb. 7, Vol. 1,09-06-2009) Col. 9 

Hooda, Shri Deepender Singb 

Motion of Thanks on the President's 
Address 
(Deb. 7, Vol. I, 09-06-2(09) Col. 33-37 

Jagannatb, Dr. Manda 
Need to construct a Railway Over Bridge 

at level crossing near Gadwal Railway 
Station in Mahabubnagar district of 
Andhra Pradesh (MUR 377) 
(Deb. 7, Vol. I, 09-06-2009) Col. 6-7 

Jawale, Shri Haribhau 
Motion of Thanks on the President's 

Address 
(Deb. 7, Vol. 1,09-06-2009) Col. 26-27 

Jayaprada, Shrimati 
Motion of Thanks on the President's 

Address 
(Deb. 7, Vol. I, 09-06-2009) Col. 37-40 

Jhansi Lakshmi, Shrimati Botcha 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 136-39 

Need to pass the Women Reservation Bill 
in Lok Sabha (MUR 377) 
(Deb. 6, Vol. I, 08-06-2q09) Col. 23 

Jindal, Shri Naveen 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 221-25 

Joshi, Sbri Pralhad 

Motion of Thanks on the President's 
Address 
(Deb. 6, VoLl, 08-06-2009) Col. 139-47 

Karunakaran, Shri P. 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 185-91 

Khaire, Shri Chandrakant 

Felicitations to the Speaker 
(Deb. 3, Vol. 1,03-06-2009) Col. 15 

Khan, Sbri Hassan 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. I, 0.5-06-2009) Col. 176-78 

Lalu Prasad, Shri 

Felicitations to the Speaker 
(Deb. 3, Vo!.l, 03-06-2009) Col. 21 

Motion of Thanks on the President's 
Address 
(Deb. 7, Vol. J, 09-06-2009) Col. 19-26 

Mabaraj, Shri Satpal 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 83-88 

Need to give financial assistance to the 
fanners distressed due to failure of 
crop and implement drinking water 
projects in Uttarakhand (MUR 377) 
(Deb. 7, Vol. I, 09-06-2009) Col. 6 
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Manto, Sltri Narahari 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 134-36 

Mahtab, Sbri B. 
Motion of Thanks on the President's 

Address 
(Deb. 5, VoI.I,05~2009)CoI. 114-19 

Need to expedite the construction of 
second railway bridge over river, 
Kathajodi in Orissa (MUR 377) 
(Deb. 6, Vol I, 08-06-2009) Col. 29 

Majumdar, Shri Prasanta Kumar 

Need to strengthen infrastructure and 
provide passenger facilities at railway 
stations between Balurghat and 
Ealdakhi section of railways in West 
Bengal (MUR 377) 
(Deb. 7, VoL I, 09-06(2009) CoL 12 

Mani, ShriJose K. 

Motion of Thanks on the President.'s 
Address 
(Deb. 6, Vol. I. 08-06-2009) Col. 165-67 

Meghwal, ShriArjun Ram 

Naik, Shri Shripad Yesso 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 160-62 

Namdhari, Shrllnder Singh 

Felicitations to the Speaker 
(Deb. 3, Vol. 1,03-06-20(9) Col. 28 

Motion of Thanks on the President's 
Address 
(Deb. 5. Vol. I, 05-06-2009) Col. 149-56 

Need to dissolve the suspended 
Legislative Assembly of Jbarkhand 
with a view to restore proper 
governa.,ce in the State (MUR 377) 
(Deb. 6, \,,1. 1.08-06-20(9) Col. 31 

Naskar, Shri Gobinda Chandra 

Need to provide relief and rehabilitate 
people affected by cyclone AILA in 
West Bengal (MUR 377) 
(Deb. 7, Vol. t, 09-06-2009) Col. II 

Owaisl, Shri Asaduddin 
Felicitations to the Speaker 

(Deb. 3, VoL I, 03~2009) Col. 27 
Motion of Thanks on the President's 

Address 
Motion of Thanks on the President's (Deb. 6, Vol. I, 08-06-2009) Col. 147-52 

Address .. i Pal,ShriJagdambika 
(Deb. 5, VoL I, ()5.()6..2009) Col. 129-34 1M' f Th k he P 'd ' otlon 0 an son t res! ent s 

Meinya, Dr. Thokdtom II Address 
Motion of Thanks on the President's (Deb. 5, Vol.I,05-06-2009)Col. 166-76 

Address i Need to ~onvert metre gauge railway line 
(Deb. 6, Vol. I, 0i-06(2009) Col. 120-23 I into broad gauge between Gorakhpur 

Need to re-open the Manipur University II' and Gonda in Uttar Pradtsh 
closed due to the killing of one of its (MUR 377) 
faculty membeni (MUR 377) (Deb. 7, Vol. 1,09-06-2(09) Col. 6 
(Deb. 7, VoL I, 09~2009) Col. 7 PaDda,Shri Prabodh 

Mukherjee, Shri Pranab 

Felicitations to Deputy Speaker 
{Deb. 6. Vat I, ()1.06..2009) Col 6 

Felicitations to the Speaker 
(Deb. 3, Vol.l,O~20(9)CoL 7 

Need to start the construction of second 
railway bridge over river Kansayee in 
West Bengal and double the single 
railway line between Kharagpur and 
Midnapore in the State (MUR 377) 
(Deb. 6, Vol. I, 08-06-20(9) Col. 30 
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Pandey, Dr. Vinay Kumar 

Motion of Thanks on the President's 
Address 
(Deb. 5, \'QI. 1,05-06-2009) Col. 178-84 

Pandey, Sbri Gorakhliatb 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 212-13 

Pandey, Sbri RaVindra Kumar 

Need to appropriate funds under Social 
Integration Programme ofChandrapura 
and Bokaro Thermal Power Stations 
in Jharkhand for providing irrigation 
and drinking water facilities in the area 
(MUR377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 25 

Patasani, Dr. Prasanna Kumar 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 99-10 I 

PatiJ, Shri Danve Raosaheb 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol.I,08-06-2009)CoI.181-82 

Need to expedite the survey and 
construction of railway line between 
Jalgaon and Sholapur in Maharashtra 
(MUR377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 26-27 

Pawar, Shri Sbarad 

Felicitations to the Speaker 
(Deb. 3, Vol. I. 03-06-2009) Col. 17 

Punia, Sbri P. L. 
Motion of Thanks on the President's 

Address 
(Deb. 7, Vol. I, 09-06-2009) Col. 13-17 

Ramasubbu, Shri S. S. 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vol. 1,08-06-2(09) Col. 209-11 

Ramklshun, Sbri 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 206-08 

Need to stop acquisition of agricultural 
land for construction of railway freight 
corridor in Chandauli Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 27 

Rao, Dr. K. S. 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 173-77 

Rao, Sbri Nama Nageswara 

Felicitations to the Speaker 
(Deb. 3, Vol. I, 03-06-2009) Col. 20 

Motion of Thanks on the President's 
Address 
(Deb. 6, VoU. 08-06-2009) Col. 101-04 

Ray, Sbri Blsbnu Pada 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) CoL 169-73 

Sampatb, SbriA. 

Need to set up a bench of High Court in 
Thiruvananthapuram, Kerala 
(MUR377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 29 

Sardinha, Sbri Francisco Cosme 

Motion of Thanks on the President's 
Address 
(Deb. 7, Vol.I,09-06-2009)CoI.17-19 

Semmalai, Sbri S. 

Motion of Thanks on the President's 
Address 
(Deb. 6,. Vol. 1, 08-06-2009) Col. 1~5 
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Need to widen the underpass between 
the railway track running across Salem 
town in Tamil Nadu for smooth 
passage of pedestrian and vehicular 
traffic (MUR 377) 
(Deb. 7, Vol.l, 09-06-2009) Col. 11-12 

Sethi, ShriArjuD Cbaran 
Felicitations to Deputy Speaker 

(Deb. 6, VoI.I,08-06-2009)Col. 8 
Felicitations to the Speaker 

. Singh, Dr. Rbola 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. I, 05-06-2009) Col. 161-66 

I· Singb, Dr. Manmohan 
Felicitations to Deputy Speaker 

(Deb. 6, Vol. I, 08-06-2009) Col. 5 
Felicitations to the Speaker 

(Deb. 3, VoL I, 03-06-2009) Col. 6-7 
(Deb. 3, Vol.l,03-06-2009)CoI.12 Motion of Thanks on the President's 

Sbailendra Kumar, Shri "1 Address 
M · fTh k h P 'd' (Deb.7,Vol.I,09-06-2009)CoI.40-49 otlOn 0 an s on t e resl ent s , 

Address i Singh, Shri Ajit 
(Deb. 6, Vol. J, 08-06-2009) Col. 167-69 i Felicitations to Deputy Speaker 

Need to install India Mark-II handpumps! (Deb. 6, Vol. I, 08-06-2009) Col. II 
under Rajiv Gandhi National Drinking I Singb. Sbri Dusbyant 
Water Mission toaddress the problem I . . . , 
of drinking water in Kaushambi I MotIOn of Thanks on the PreSident s 
Parliamentary Constituency, Uttar! Address . 
Pradesh (MUR 377) I' (Deb. 6, Vol.l, 08-06-2009) Col. 88-91 
(Deb. 7, Vol. I, 09-06-2009) Col. 10 , Singh, Sbri Ganesb 

Sbariq, Shri S. D. I Motion of Thanks on the President's 
Felicitations to the Speaker I Address 

(Deb. 3, Vol.l, 03-06-2009) Col. 25 ' (Deb. 6, Vol.I, 08-06-2009) Col. 108-11 
Motion of Thanks on the President's I Need to provide financial assistance for 

Address boring tube-wells and constructing 
(Deb. 6,Vol.l,08-06-2009)CoI. 215-17 tanks in the drought-hit Satna 

Sbanna, Dr. Aniud Kumar Parliamentary Constituency of 

Motion of Thanks on the President's 
Address 
(Deb. 6, VoL I, 08-06-2009) Col. 225-28 

Sbivajirao, Sbri Adhalrao Patil 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vol.l, 08-06-2009) Col. 178-81 

Siagb. Cbaudbary Lal 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vol. 1,08-06-2009) CoL 182-85 

Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 26 

Singh, Sbri Kalyan 
Motion of Thanks on the President's 

Address 
(Deb. 7, Vol. I, 09-06-2009) Col. 29-31 

Singb, Sbri Radha Moban 
Need to give approval to the Bihar 

Sugarcane Amendment Bill, 1981 
(MUR377) 
(Deb. 7, Vol.l,09-06-2009)CoI.9 
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Singh, Shri Rakesb 

Need to open three additional CGHS 
dispensaries in Jabalpur, Madhya 
Pradesh (MUR 377) 
(Deb. 7, Vol. 1,09-06-2(09) Col. 8-9 

Singh, Shri Sushil Kumar 
Need to provide funds from NABARD 

for the completion of North Coal 
Irrigation Project in Jharkhand 
(MUR377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 27 

Singh, Shri Vijay Bahadur 

Felicitations to Deputy Speaker . 
(Deb. 6, Vol. L 08-06-2(09) Col. 8 

Sule, Shrimati Supriya 
Need to release funds for the construction 

of Homes for Women under "Swadhar" 
Scheme in Maharashtra (MUR 377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 30 

Sushant, Dr. Rajan 
Need to implement 'One rank-one 

Pension'scheme in the Armed Forces 
of the Country (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 25 

Swaraj, Shrimati Sushma 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 71-83 

Tewari, Shri Manish 
Motion of Thanks on the President's 

Address 
(Deb. 6, Vol. 1,08-06-2009) Col. 162-64 

Thambidurai, Dr. M. 
Felicitations to Deputy Speaker 

(Deb. 6, Vol. 1,08-06-2(09) Col. 10 
Felicitations to the Speaker 

(Deb. 3, Vol. I, 03-06-2009) C{)1. 16 
Motion of Thanks on the President's 

Address 
(Deb. 5, Vol. I, 05-06-2009) Col. 120-29 

Thirumaavalavao, ShriThol 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 152-54 

Tbomas, Shri P. T. 

Need to take steps to prevent attacks on 
Indian students in Australia (MUR 377) 
(Deb. 6, Vol. I, 08-06-2009) Col. 21 

Tirkey, Shri Manohar 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. I, 05-06-2009) Col. 14349 

Venugopal. Shri D. 

Need to promote floriculture in 
Thiruvannamalai Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 28 

Venugopal. Shri K. C. 

Need to depute a fact-finding team to 
assess the extent of threat posed by 
water-borne diseases in Alappuzha 
district ofKeraJa (MUR 377) 
(Deb. 6, Vol. 1,08-06-2009) Col. 24 

Verma, Shri Sajjan 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. I, 05-06-2009) Col. 184 
(Deb. 6, Vol. I, 08-06-2009) Col. 32-34 

Vijayan, Shri A. K. S. 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol.I, 08-06-20(9) Col. 191-93 

Virendra Kumar,Sbri 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. I, 08-06-2009) Col. 157-59 
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Need to expedite the construction of Yadav,ShriMulayamSingh 
railway line linking Lalitpur with Felicitations to Deputy Speaker 
Singrauli via Tikamgarh, Chhattarpur (Deb. 6, Vol. I, 08..ij6..2009) Col. 7 
and Panna Districts of Madhya Felicitations to the Speaker 
Pradesh (MUR 377) I (Deb. 3, VoL I, 03..{)6-2009) Col. II 
(Deb. 7, Vol. I, 09-%-2009) Col. 8 I Motion of Thanks on the President's 

Vyas, Dr. Girija I Address 
I (Deb. 6, Vol. I, 08..ij6..2009) Col. 34-48 

Motion of Thanks on the President's 
Address I Yadav, Shri Sharad 
(Deb. 5, Vol. I, 05-06-2009) Col. 4-20 Felicitations to Deputy Speaker 

I (Deb. 6, VoL I, 08-06-2009) Col. 8 
Yadav, Shri Dinesb Chandra 

Felicitations to the Speaker 
Need to construct a Railway Over Bridge I (Deb. 3, VoL I, 03..{)6-2009) Col. 18 

near Khagaria Railway Junction in I Motion of Thanks on the President's 
district Kbagaria, Bihar (MUR 377) I Address 
(Deb. 7, Vol. I. 09-06-2009) Col. 11 i (Deb. 5, Vol. 1,05-06-2009) Col. 103-13 

GMGIPMRND-2127LS-25-10-2011. 
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A_dius' Mattila S.sb.ktikar •• 
yoj .... 

Aadivasi Mahila Sashaktikaran Yojana 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 296-300 

Abltijeet See eo..ittft 

Norms for Sp«ial Status under AIBP 
(Deb. 20. Vo\. III, 29-07-2009) 
Col. 359-61 

Proposal for Central Assistance under 
AIBP 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 129-31 

Abhijeet Sen Committee on TPDS 
(Deb. 14, Vol. III. 2 I -07-2009) Special Status Under AtBP 
Col. 246-52 (Deb. IS, Vol. Ill, 22-07-2009) 

Col. 402 
Accelerated I nic_tioB Budit 

Proera-a.e 
Funds under AIBP 

(Deb. 10, Vol. II. 15-07-2009) 
Col. 395-99 

Allocation of Funds Under AIBP 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 148-49 

Grant of Funds Under AIBP 
(Deb. I S, Vol. III. 22-07-2009) 
Col. 64·75 

Need to accord special status to Rajasthan 
under Accelerated Irrigation Benefit 
Pro&ramme (MUR 377) 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 533-34 

Withholding the Release of Funds from 
AIBP 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 160-61 

ACftlerated Power Ocnlopmetlt aad 
Reforms Programme 

APDRP 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 356-58 
(Deb. 22. Vol. IV. 31-07-20(9) 
Col. 674-77 

Need to expedite release of Incentive fund 
under the Accelerated Power 
Development and Reforms Programme 
to Orissa (MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 537 



LOt( SABHA 

Accelerated Rural Water Supply! Traffic Management Studies 
Programme ! (Deb. 24. Vol. IV. 04-08·2009) 

. P .. . . R I Water· Col. 243-44 Community artlClpatlon In ura I 
Supply ; Accounting System 
(Deb. 7, Vol. II, 10-07-2009) I Accounting System 
Cot. 174 (Deb. 26. Vol. IV. 07·08·2009) 

Accelerated Urban Water Supply Col. 175·76 
Programme Aet(s) 

Proposals for AUWSP Ammdment inAdmirrislrativeTribunaiAct 
(Deb. 22. Vol. IV. 31-07-2009) (Deb. 21, Vol. IV. 30-07-2009) 
Col. 503-15 ! Col. 183-84 

Accident I Amendment in Coal Mines 
Accidents Involving Diplomatic Vehicles !. (NationaJisation) Act, 1973 

(Deb. 9, Vol. II. 14-07·2009) (Deb. 10, Vol. 11. 15·07-2009) 
Col. 241 Col. 514-15 

Accidents on Expressways and Highways Amendment in Human Organ 
(Deb. 4, Vol. rIo 07-07-2009) Transplantation Act. 1994 
Col. 157.{i2 (Deb. 5, Vol. II. 01-07·2009) 

Fire in Jhuggi Clusters 
(Deb. 19. Vol. III. 28-07-2009) 
CoJ.372-73 

Need to conduct an Inquiry into the heavy 
blast incidents that took place in 
Rajasthan Explosives Chemical 
Limited and Ideal Explosives Pvt. Ltd. 
Singrauli, Madhya Pradesh 
(MUR377) 
(Deb. 16. Vol. III, 23-07-2009) 
Col.3l1 

Pending Cases of Road Accidents 

Col. 389 
Amendment in Muhimodal 

Tnmsportation of Goods Ad, 1993 
(Deb. 23, Vol. IV. 03·01-2009) 
Col. 175·76 

Amendment in PFAAa 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 126 

Amendmenr in Seed Act 
(Deb. 24. Vol. IV, 04-01-2009) 
Col. 471-73 

(Deb. 16, Vol. III, 23-07-2009) Amendment ofRTI Act 
Col. 66 (Deb. S, Vol. II. 0'-07-2009) 

Regarding Reponed accident at the 
construction site ofMelro Railways in 
Delhi (Sub.) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 459-64 

Road Accident 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 433-36 

Col. 368-69 
Amendment to TRAI Act 

(Deb. 8. Vol. II. )),,07.2009) 
Col. 161 

Amendments in Cable TV Networks 
(RepJarion) Aa. I99S 
(Deb. 19. Vol. 11/, 21-07-2009) 
Col. SS-S6 

Road Safety Management A~ in Land ~fion Ad 
(Deb. 9. Vol. II. 14-07-2009) (Deb. 7. Vol. II. H.-07.2009) 
Col. 437-40 Col. 49-50 
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Amendments in Plantation Labour Act. i Pending RTI Queries 
1951 I (Deb. J 5. Vol. m. 22-07-2009) 
(Deb. 8. Vol. II. 13-07-2009) Col. 567-68 
Col. 215-17 I Peoples Representation Act 

Change in IT Act I (Deb. 6, Vol. II. 09-07-2009) 
(Oeb. 17, Vol. III. 24-07-2009) i Col. 113 
Col. 253 ! Petroleum and Natural Gas Regulatory 

Complaints for NOI Furnishing j Board Act 
InfonnationunderRTIAct ! (Deb. 16, Vol. 111,23-07-2009) 
(Deb. 20, Vol. III, 29-07-2009) : Col. 19-21 
Col. 71·72 II Pre-Natal Diagnostic Techniques Act 

Credit Information Company Act, 2005 (Deb. 10, Vol. n, 15-07-2009) 
(Deb. '7, Vol. Ill, 24·07·2009) I Co1.372-73 

I 

Col. 24Q-.41 ! Relaxation in Forest Conservation Act 
Food Security Act I (Deb. 10, Vol. /I, 15-07-2009) 

(Deb. 4, Vol. II, 07-07-2009)! Col. 528-29 
Col. 47-48 ; Rent Control Act 

GrantofLicatee under PFAAct. 1954 ! (Deb. 17, Vol. 111.24-07-2009) , 
(Deb. 20, Vol. Ill, 29-07-2009) I Col. 258-61 
Col. 255-57 I Review of Essential Commodities Act, 

Implementation ofOfftc:ial Language Act i 1955 
(Deb. 24, Vol. IV. 04-08-2009) : (Deb. 4, Vol. II, 07-07-2009) 
Col. 383-87 ' Col. 197·91 

I 

Implemetllalion of Prasar Bharati Aa ! Review of RTI Act 
(Deb. 24, Vol. IV, 04.08.2009) ! (Deb. 5, Vol. II, 08-07-2009) 
Col. 81-&2 I Col. 103-04 

Implementation ofSdleduJed Tribes and 
OCher Forest Dwellers (Recognition of 
F~ RigftlS) Act 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 311-76 

Limited Liability Partnership Act , 

Review of SEZ Act 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 288-89 

Scheduled Tribes and Other Forest 
Dwellers (Recognition of Forest 
Rights) Act 
(Deb. 17, Vol. III, 24-01-2009) 
Col. 413-15 

(Deb. 25. Vol. IV, 06-08-2009) i 
Col. 252-53 I 

Need to review and modify Section i Strict Ettti:nemenr of PFAAct, 1954 
IISaaC of the Income Tax Act! (Deb. 10, Vol. II, 15-07-2009) 
(MUR 377) j Col. 264-6S 
(Deb. 19, Vol. III, 28-07-2009) I Violation ofFEMA 
Cot 496.97 I (Deb. 2, Vol. II. 03-07-2009) 

Pending Projects under Forest I Col. 288-89 
Conservation Act 1 Violation of MRTP Act 
(Deb. 10, Vol. II, 15~07-2009): (Deb. 21, Vol. IV, 30-07-2009) 
Cot 379-80 i Col. 91-92 

! 
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Additional Solicitor General San on Hoardings along NHS 

Appointment of Additional Solicitor . 
General 

(Deb. 24, Vol. IV. 04-08-2009) 
('01. 515 

(Deb. 25. Vol. IV. 06-08-2009) : San on Misleading and Surrogate 
Col. 110-12 ' Advertisements 

Administrative Reform (Deb. 19. Vol. III. 28-07-2009) 
Cadre Review of Government l Col. 38-54 

Autonomous Organizations ; Exaggerated Advertisements 
(Deb. 8, Vol. II. 13-07-2009). (Deb. 4. Vol. II, 07-07-2009) 
Col. 156 Col. 113-15 

Administrative Reforms Commission ,Expenditure Incurred on Advertisements 
ARC Recommendation to speed up: (Deb. 1. Vol. II. 02-07-2009) 

Government Functioning Col. 235-36 
(Deb. 15. Vol. III. 22-07-2009) : Expenditure on Advertisements 
Col. 394-95 (Deb. 24. Vol. IV. 04-08-2009) 

ARC Report Col. 256 
(Deb. 7. Vol. II, 10-07-2009) 
Col. 363-64 • Indecatt Advertisements 

; (Deb. 2. Vol. II. 03-07-2009) 
Recommendations for Less Government, Col. 369-70 

Ministries . 
(Deb. 20. Vol. III, 29-07-2009) i Public Service Adverusemcnts 
Col. 518 1 (Deb. 19. Vol. III. 28-07-2009) 

Recommendations of Administrative 1 Col. 348-49 
Reforms Commission I Revenue from Advertisements 
(Deb. 24. Vol. IV. 04-08-2009) I (Deb. 24, Vol. IV. 04-01-2009) 
Col.207"'()S I Col. 205-06 

I 
Recommendations of Second ARC I Advocate 

(Deb. 10. Vol. II, 15-07-2009) . EmpanelmentasG ~-Ad Col. 178-93 II 0............... voc;aIe 
(Deb. 21. Vol. IV. 30-07-2009) 

Adliiteratioa ! Cot 7()"71 
Adulteration in Food Items ! Stipend to Junior Advocates 
~;b373~ Vol. 11, 08-07-2009) I (Deb. 25, Vol. IV, 06-01-2009) 

. ! Col. 89-90 
Installation ofGlobal Positioning S)'1Icm i r"":k f I __ 

(GPS) i .,.,.. eo ...... .1",n 

(Deb. II, Vol. III. 16-07-2009)! (Deb. 25. Vol. IV, 06-01.2009) 
Col. 32-34 ! Col. 11)·14 

J 
Sale of Spurious Food llemi I Atforest.aHota 

(Deb. 19, Vol. 111.2&-07-2009) I Ban on Eucalyptus Plantation 
Col. 240-41 i (Deb. 19. Vol. III. 21.07.2009) 

Advertise.at ! Col. 473 

Advertisements by Railways I Compensatory Aft'orestarion Manapnlet4 
(Deb. 25. Vol. IV. 06-08-2009): (Deb. 10. Vol. II. 1 S-07.2oo9) 
Col. 37 I Col. S-II 
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Compensatory Afforestation work in ; Agricultural Land 
Mining Areas . (Deb. 24. Vol. IV. 04-08-2009) 
(Deb. 15. Vol. 111. :!2-07-2009): CoI.JI6-17 
Col. 358-59 

Afgh."istaa 
First anniversary of the attack on Indian . 

Embassy in Kabul on 7th July .. 
2008(Sn 
(Deb. 4. Vol. II. 07-07.2009) i 

Col. 650 
Incidents of Auacks on Indian Nationals 

in Afghanistan 
(Deb. 20, Vol. 111. 29-01-200') 
Col. 45-46 

Missing Foreign Nationals 
(Deb. 9. Vol. II. 14-07-2009); 

Agricultural Land Holdings 
(Deb. 9, Vol. II. \4-07·2009) 
Col. 419 

Agricultural Loans 
(Deb. 22. Vol. IV. 31-01-2009) 
Col. 381 

Agricultural Mechanisation 
(Deb. 4. Vol. II, 07-01·2009) 
Col. 91·102 

Agricultural Research Centres 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 284-85 

Col. 48-52 : 
Se . R' f nd' .. .! Agricultural Research Policy 
'.:;:ni~ew 0 I Ian ML'iSlon In i (Deb. 2~. Vol. IV. 04-08-2009) 

(Deb. 5. Vol. II. 08-07.2009): Col. 425-_6 
Col. 123-24 ' i Agricultural Research Programmes 

Africa : (Deb. 24. Vol. IV, 04-08-2009) 
. Col. 126-27 Indian Workers in Gulf and African' 

Countries ' Agricultural Technology 
(Deb. 15. Vot. III, 22-07-2009) (Deb. 9, Vol. II. 14-07-2009) 
Col. 492 Col. 241-58 

Agric:uiru.' Prod .. ~t Eliport i Agriculture Clinics 
l)evclopllK'Dt Autllority (Deb. 24, Vol. IV. 04·08-2009) 

Agricultural Product Export; Col. 458-61 
Development Authority j. 
(0 b a v 1 II 13-07-2009); Agncultun: Research and Development e. , o. . ; Schemes 
Co\. 186-87 (Deb. 24, Vol. IV, 04-08-2009) 

Agmullu~ Col. 282·84 
Acquiring Farmlands Abroad by Indian AIJoe' r: A . 1 

C . . atJOn .or gncu lUre ompame5 : 
(Deb. 14, Vo/. 111,21-07-2009)) (CDCl b4·89-49'.,VOI. 11.07-07-2009) 
Col. 31-36 o. -

Agrarian Crisis : Annual Growth Rate of Agriculture 
(Deb. 24, Vol. IV, 04-08-2009) : (Deb. 19, Vol. III, 21·07-2009) 
Col. 160-61 ; C~1. 451-52 

Agricultural Cooperatives ~ Arable and Non-Arable Land 
(Deb. 19. Vol. III. 28·07·1009) . (Deb. 19, Vol. 111. 28·07-2009) 
('01 213- 1 5 Col. 411-26 
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Assessment of Agricultural Production I Crop Planning 
(Deb. 5, Vol. II, 08-07-2009) I (Deb. 14, Vol. III, 21-07-2009) 
Col. 274-75 I Col. 363-64 

Availability of Cultivable Land ; Cultivation of Pulses 
(Deb. 14, Vol. 111. 21-07-2009) i (Deb. 14. Vol. 111,21-07-2009) 
Col. 229-31 : Col. 171·19 

I 

Barren Land 
(Deb. 24. Vol. 
Col. 138 

! Cultivation of Tapioc;a 
IV, 04-08-2009) 1 (Deb. 9. Vol. II, 14-07·2009) 

. Col. 114-15 

Booking of Agriculture Products I Damage to Crops by Blue Bulls 
(Deb. 16, Vol. 111. 23-07-2009») (Deb. 24. Vol. IV. 04-08-1009) 
Col. 297-98 ' Col. 187 

Central Assistance to States for i Decline in Agricultural growth 
Agriculture Sector (Deb. 9, Vol. II, 14.07-2009) 
(Deb. 14. Vol. 111.21-07-2009) Cot. 476-78 
Col. 411-13 

Coconut Cultivation 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 15-20 

Compensation for Damaged Crops 
(Deb. 9, Vol. II. 14-01-2009) 
Col. 431-32 

Contract Farming 
(Deb. 4, Vol. II, 07-01-2009) 
Col. 253-54 

Conversion of Agriculture Land 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 146-48 

Cooperative Fanning 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 158 

Cost of Farm Equipments and Fertilizers 
(Deb. 19. Vol. III. 28-07.2009) 
Col. 239 

Cotton Cultivation 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 353-54 

Credit f.low 10 Agricuhure Sector 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 95-96 

Decline in Fertility of Land 
(Deb. 14. Vol. Uf, 21-07-2009) 
Col. 37()..11 

Decline in Profit Margin of Foodgrain 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 333-86 

Decrease in Crop Area 
(Deb. 14. Vol. III. 21-01·2009) 
Col. 245-46 

Dependence of Agriculture on MoosooA 
(Deb. 9. Vol. II, 14-07.2009) 
Col. 483-14 

Dependence on Agricukure 
(Deb. 14. Vol. III. 21-67.2009) 
Col. 315-18 

Disbursement of Agriculture Loa. 
(Deb. 26. Vol. IV, 07-'01.2009) 
Col. 114 

£Mease in Pomegranaae 
(Deb. 19, Vol. 111. 21-07-20(9) 
Col. 449·50 

Disp()ul of Agricultural Loan 
Application 
(Deb. 26. Vol. IV. 07.01.2009) 
Col. 23940 
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Diversion of Agricultural Land j 
(Deb. 19. Vol. III, 28-07-2009) : 
Col. 195-200 

Failure of National Rainfed Area 
Authority 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 341-42 

Dry land Fanning Techniques i 
(Deb. 14. Vol. Ill. 21-07-2009) . Farming Land in Jharkhand 
Col. 251-52 (Deb. 14. Vol. III. 21-07-2009) 

Effect of Climate Change on Agriculture. 
Production 
(Deb. 14, Vol. III. 21-07-2009) 
Col. 41-43 

Col. 508-09 

Financial Assistance to Research Centres 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 93-94 

Elfecr of shortfall in rains on Kharif crops i Foreign Investment in Agriculture 
(Deb. 9. Vol. II. 14-07-2009) (Deb. 24, Vol. IV. 04-08-2009) 
Col. 99-102 Col. 352 

EmploymetJt in Agricultural Sector 
(Deb. 24. Vol. IV. 04-08-2009) i 
Col. 423-25 . 

Funds for Research in Agriculture 
«()eb. 14. Vol. 111, 21-07-2009) 
Col. :!7I-73 

. ... Futures Trading in Farm Products 
Employment opportunllJes In Farm· (Deb. 9, Vol. II. 14-07-2009) 

Sector "l Col. 45-47 
(Deb. 9. Vol. II. 14-07-_0(9) 
Col. 258 

hchange Programme between NIAM 
andUSAID , 

General Budget-2009-20 1 0 
(Deb. 3. Vol. II. 06-07-2009) 
Col. 7 

(Deb. 19. Vol. 111. 28-07-2009) Genetically Engineering Experiments 
Col. 405-06 (Deb. 5, Vol. II, 08-07-2009) 

Col. 122-23 
Exchange Programme for Fanners 1 • . 

(Deb. 24. Vol. IV. 04-08-2009) : Genetically Modlfied Crops 
Col.2S4 : (Deb. 9. Vol. II. 14-07-2009) 

I Cot. 213-32 
Expon of Agricultural Commodities 

(Deb. 8. Vol. II, 13-07-2009) Growth Rate in Agricukure Sector 
Col. 414-15 (Deb. 14. Vol. 111.21-07-2(09) 

Expon of Agriculture. Rural and Khadi 
Produc:ts 
(Deb. 24, Vol. IV, 04-08-2009) ~ 

Col. )5,..56 

Col. 122-26 

Harmonious Development of Agriculture 
Sector 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 112-13 

Expon of A&ro Products Herbicide Tolerant Crops 
(Deb. 23. Vol. IV. 01-08-20(9) (Deb. 24. Vol. IV. 04-08-2009) 
Col. 294-95 Col. 202-03 

E~ Policy for Agro Products 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 27) 

III Effects ofParthenium Grass 
(Deb. 24, Vol. IV, (}4-08-2009) 
Col. 213-14 
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, Loss due to Pest Attacks 
Impact of Agricultural Imports : (Deb. 9. Vol. II. 

(Deb. 8. Vol. II, 13-07-:!009) I Col. 201 
Col. 421-24 

\4-01·2009) 

. i Loss to AgricullUre 
Impact of Monsoon on Agnculture i (Deb. 9, Vol. II. 14·07·2009) 

(Deb. 4, Vol. II, 07-07-2009) i Col. 34-36 
Col. 241-42 1 Mandari Disease 

Increase in Agricultural Loan i (Deb. 24. Vol. IV, 04·01·2009) 
(Deb. 14, Vol. III, 21-07-2009)! Col. 163-64 
Col. 40 I Marketing Facilities for Farmers 

(Deb. 19, Vol. Ill. 21-01-2009) 
Col. 452·56 

Indo-Israel Cooperation in Agri Sector 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 476 

Insurance for Accidents in Agriculture ! 
MSP for Plantation Crops 

(Deb. 14. Vol. III. 21-07·2009) 
Col. 207-01 

~ctor ; 
Vol. II, 14-07-2009) i Nalional Agriculture Insurance Scheme 

(Deb. 9, : (Deb. 9. Vol. II. 14.07.2009) 
Col. 407 

Col. 216-11 
Investment for Development of (Deb. 24. Vol. IV. 04-01-2009) 

Agricultural Land Col. J-14 
(Deb. 19, Vol. Ill. 28-07-2009) National Project onOrpnic F....mc 
Col. 76 (Deb. 19. Vol. III. 21-07-2009) 

Investment in Agricultural Research 1 Cot 355-51 
(Deb. 19, Vol. III, 28-07-2009) I Need 10 augment irriplioct taciliticsaad 
Col. 428-29 l set up an Agricukure It.aan:b Ceaue 

Sector ! in Giridih di."." of Jh.,kh."d 
Investment in Agriculture l (MUR )77) 

(Deb. 4, Vol. 11. 01-07·2009) I (Deb. 26. Vol. IV. 07.01--2009) 
Col. 34-36 ! Col. 391 

Land Under Cultivation i Need to evolve I med_" .... to emute 
(Deb. 4, Vol. II. 07-07-2009) 'j' reISOfIIblcrdUmSlOr.mmforlbcir 
Col. 555-58 agricultural ~ (NUR 377) 

_A_-S C I" I (Deb, II. Vol. Ill, 16-07-2009) 
Land u.""" ugarcanc u tlvatlon i Col. 340-41 

(Deb. 24, Vol. IV. 04.01-2009) i 
Col 72-76 I Need (0 prav. financial help undcf' 

1 Agricultural Crop Inswancc Schmw 
Latest Technology for Agriculture i to farmen of Porbendar andJ&anIp1'h 

(Deb. 24, Vol. IV. 04-08-2009) I districts 1ft Guj_ whose mIPi hoe 
Col. 349-52 I been damaged due to heavy r.ias 

Levy of Farmers' Produce 
(Deb. 19, Vol. Ill. 28-07·2009, i 
Col. 310 j 

(MUR 317) 
(Deb, 21. Vol, IV. 03·01·2009) 
CoI.4S4 
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New Variety of Paddy 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 479-80 

Noxious Weeds 
(Deb. 9, Vol. II, 14-07-2009, 
Col. 519·20 

Opening up of Agriculture Sector 
(Deb. 24, Vol. IV, 04-08-2009) : 
Col. 240-41' I 

I 
I 

Promotion of Floriculture and Herbal 
Farming 
(Deb. "'. Vol. II. 14-07-2009) 
Col. 367-74 

.' 
Promotion of Non-Pesticide Fanning 

(Deb. 24, Vol. IV. 04-08-2009) 
Col.2()Q-10 

Promotion of Organic Farming 
(Deb. 9, Vol. II, 14-07-2009) 
C.ot. 259-60 

Organic Farming 
(Deb. 4. Vol. 
Col. 162-68 
(Deb. 9, Vol. 
C~I. 214-35 

II. 07-07-2009) I Provision of Seeds and Fertilizers 
I (Deb. 14. Vol. 111, 21-07-2009) 

II. 14.07-2009): Col. 224 
: R&D Activities in Agriculture Sector 
, (Deb. 24. Vol. IV. 04-01-2009) 

Perfonnance of Agiculhmll Schemes I Col. 461-62 
(Deb. 9. Vol. II, 14-07-2009): 
Col. 441-45 . Rashtriya Krishi Vikas Yojana 

Post Harvest Agricukurc losses 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 488·90 

Prices of Com . 

(Deb. 9. Vol. II, 14..()7-2009) 
Col. 514-15 

Recommendations of IAASm 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 69-71 

(Deb. 19, Vol. III. 28-07-2009) ; 
Col. 331 I Recovery of Farm Loan 

(Deb. 26. Vol. IV, 07-08-2009) 
Problems of Farmers Col. 269-71 

(Deb. 14. Vol. III. 21·07-2009) ., C f 
Col. 21S-76 . Rise JR oslo Inputs 

. (Deb. 9. Vol. II, 14-07·2009) 
Pnxurcmcnl Centres ~ Col. 124·28 • 

(Deb. 24. Vol. IV, 04-08-2009) : R' . p' fA' It £qu' , ISC In rice 0 grlcu ~ Ipments 
Col. 137·31 . (Deb. 14. Vol. III, 21-07.2009, 

Production ofTrac;tors and Agricultural, Col. 299-301 
Imptmcnts . Salinirv of Land 
(Deb. 19. Vol. III. 28·07·2009) : (D;b. 4. Vol. II. 07-07-2009' 
Co" 372 Col. 233·}4 

Production Rae of Crops under NAIS Schemes for Agricultural Development 
(Deb. 19. Vol. III. 21·07·2009) (Deb. 24. Vol. IV. 04-08-2009) 
Col 1~-S1 Col. 388-89 

Promotion of Asricuhural ProdQCtion 
(Deb. 9. Vol. If. 14-07-2009) 
Col. 260-61 

Second Green Revolution 
«(leb. 14. Vol. III. 21-07-20(9) 
Col. 349·5{) 
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SeedBanks Women's Participation in Agriculture 
Sector (Deb. 9, Vol. II, 14-07-2009) 

Col. 211-12 

Seeds of Medium and Short Duration 
Crops 
(Deb. 14, Vol. Ill, 21 -07 -2009) 
Col. 39-41 

Self-Sufficiency in Agricultutt 
(Deb. 24, Vol. IV, 04-08-20(9) 
Col. 279-80 

SMP for Cash Crops 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 193 

Soil Testing Laboratories 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 79 

(Deb. 24, Vol. IV. 04-08-2009) 
Col. 397-412 

Alro a.d R.nll.dustry 

Agro and Rural Industries Societies 
(Deb. 24, Vol. IV, 04-08.20(9) 
Col. 278-79 

I 
Allocation for Agro and Rural 

Development 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 498-501 

, Development of Agro-based Rural 
; Induslries 

(Deb. 9, Vol, n. 14-07-20(9) 
Col. 36-38 

(Deb. 1(. Vol. III, 28-07-2009) Funds toAgro and Rural Industries 
Col. 402-03 (Deb. 14, Vol. 111:21-07-2009) 

Sowed Area under Paddy and Oilsceds i Col. 524-36 

(Deb. 24, Vol. IV, 04-08-2009) I MarUting Outlets for Rural Producu 
Col. 506-10 I (Deb. 7. Vol. II. 10-07·2009) 

Soyabean Cultivation j Col. IS I-52 

(Deb. 4, Vol. II, 07-07-2009) I Production ofRunallnduslries 
Col. 473-75 I (Deb. 14, Vol. Ill, 21-07-2009) 

Subsidy for Agriculture Production Col. :zIG. 300 
(Deb. 24. Vol. IV, 04-01-2009) I Self Employment in Vii. Industries 
Col. 199-201 I (Deb. 14, Vol. III. 21-01-2009) 

4i:.~ ,I Col. 131-44 
-- ~"r on Agricultural Land 

(Deb. 4, Vol. II, 07-07.2009) ! Village and Runallftdusaries 
Col. 4S4-S8 I (Deb. 4, Vol. If, 07'()7-1009) 
(Deb. 9, Vol. II, 14-07-2009) II Col. 319-28 
Col. 3S4-SS , Aids altd G ...... 

I 

Sustainable Agriculture Projects i GI'IIIl in Aid for Food Proccutn& Uftits 
(Deb. 26, Vol. IV, 07-08-2009) I (Deb. 21. Vol. IV, 30-07-2009) 
Col. 142-43 l Col. S6-6O 

Target for Agricultural Produgion I GruIs to Sports Fcderation$ 
(Deb. 19, Vol. III, 2I-07-2009)! (Deb. ) 4, Vol. Ill. 21-67-20(9) 
Col. 349-56 Col. 3SS~2 . 

I 
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Air Ac:cicknt I Air India 

Air Accidents 
(Deb. I, Vol. II, 
Col. 207-08 

I Advisory Board for Air India 
02-07-2009) i (Deb. 21. Vol. IV, 30-07-2009) 

I Col. 181 

(Deb. 6. Vol. II. 09-07-2009) Air India to become Low Fare Carrier 
Col. 205-06.273-74 I (Deb. II, Vol. III, 16-07-2009) 

i Col. 301-02 
Crash of Aircraft and Helicopters I 

(Deb. 8. Vol. II. 13-07-2009) 1 Announcement of Bonanza by Air India 
C I 286-87 I (Deb. II. Vol. III. 16-07-2009) 

o . I Col. 203-04 
I 

Investigation into Sukhoi Crash ! Delay in Payment of Salaries and 
(Deb. 13. Vol. III, 20-07-2009) I Incentives to Air India Employees 
Col. 170-71 I (Deb. I. Vol. II. 02-07-2009) 

Kingfisher Aircraft Incident I Col. 162 
(Deb. 16, Vol. III, 23-07-2009) " Disinvestment of Air India 
Col. 109-10 (Deb. 6, Vol. II. 09-07-2009) 

Col. 270 
Near-miss incident at Mwnbai Airport 

Expert Committee for Air India 
(Deb. 6, Vol. II, 09-07-2009) (Deb. 16, Vol. III. 23-07-2009) 
Col. 97-99 I Col. 242-44 

Sharing of Information on Kanishka j Financial Cnmcb faced by Air India 
Incident I (Deb. I. Vol. II. 02-07-2009) 
(Deb. 20. Vol. III, 29-07-2009) I Col. 14-15 

Col. 512-13 ! Global Distribution System of Air India 
Air FOI'ft (Deb. 21, Vol. IV, 30-07-2009) ! Col. 145 
Pun::base of Attack Helicopters for Air : 

F ! Government OffICials to Travel by Air 
~ i India 

(Deb. 23. Vol. IV, 03-08-2009) I' (Deb. 21, Vol. IV, 30-07-2009) 
Col. 107-10 Col. 133-34 

Revival of Abandoned Airflelds I Handling of Haj Pilgrims by Air India 
(Deb. 23. Vol. IV, 03-08-2009) ! (Deb. II. Vol. III. 16-07-2009) 
Col. 245 1 Col. 237-38 

I 

Sbof1a&e of Light Combat Aircraft 1 Implementation of Incentive Sc:heIDes in 
(Deb. 13. Vol. III. 20-07-2009) I Air India 
Col. 371 I (Deb. 25, Vol. IV. 06-08-2009) 

I Col. 4748 
Upgradalion of Transport Fleet of IAF i I C . A' Ind' Empl j ssue oncemmg Ir la oyees 

(Deb. ll. Vol. III. 20-07-2009) i (Deb. 16. Vol. Ill, 23-07-2(09) 
Col. 210 ! Col. 10 
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Leased Planes in Air India Fleet ! Flights from Amreli to SUral and Mumbai 
(Deb. 21, Vol. IV, 30-07-2009) I (Deb. 6. Vol. II, 09-07-2009) 
Col. J 96 i Col. 241-42 

Monthly Expenditure of Air India 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 86 

New Planes for Air India 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 145 

Salary to Senior Managers of Air India 
(Deb. 6, Vol. II, 09-07-2009) 
Cot. 209 

SeJ'\lices of Air India 
(Deb. I. Vol. II, 02-07-2009) 
Col. 189-90 

Flying Clubs 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 233 

Growth of Air Traffic 
(Deb. 25, Vol. IV. 06-08·2009) 
Col. 4·9 

Inadequate Number of Flights to Gulf 
Countries 
(Deb. I, Vol. II. 02-07-2009) 
Col. 293-94 

Indigenous Engines for Aircraft 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 346-47 

Strike by Air India Employees 
(Deb. \., Vol. Ill, \6-07-2009) ! Low Cost Carriers 
Col. JO . (Deb. 21, Vol. 

AirSe~ i Col. 180-81 

. 1 Need to provide air connectivily to 
AD" Connectivity to Shirdi in Maharashtra i Muzaffarpur in Bihar with other parts 

(Deb. I, Vol. II, 02-07-2009) I of the country (MUR 317) 
Col. 215 ' (Deb. 18, Vol. III. 27-07-2009) 

Air Services from Coimbat~ i Col. 734 
(Deb. 2', Vol. IV, 30-07-2009) I Need to start operation of civil aircraft 
Col. 197 I from Kalaikunda Airbase in West 

Air SeJ'\lices to Tourist Places I Bengal (MUR 377) 
(Deb. 21, Vol. IV, 30-07-2009) I (Deb. 13, Vol. III. 20·01·2009) 
Col. 215-16 i Col. 414 

Air Connectivity to Sravasti in I Time schedule ofPri,,* Airlines 
Uttar Pradesh I (Deb. 21, Vol. IV, 30-07-20(9) 
(Deb. I, Vol. II, 02-07-2009) I Col. 35-36 
Col. 267 I VT Code for Indian A~1ann 

Comprehen.siveCheckofAiriJusA330 I (Deb. 21. Vol. IV, 30-07-2009) 
(Deb. 6, Vol. II, 09-07.2009)! Cot 197·91 
Col. 116-17 I Air Trame CODtrol 

Flight Delays I Overloading of Air Traffic ComroJ 
(Deb. 21, Vol. IV, 30-07-2009) I (Deb. 1 I. Vol. 11f, 16-07-2009) 
Col. 68-69 . r Col. 197·98 
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Shortage of Air Tramc Controllers , ATF Payments to Oil Companies 
(Deb. I. Vol. II, 02-01-2009) I (Deb. II, Vol. III, 16-01-2009) 
Col. 18-19 i Col. 21-23 

Airborne Wa""ia& aad Control System I Bailout Plan for Private Airlines 
Induction of AWACS I (Deb. 21, Vol. IV, 30-07-2009) 

(Deb. 8, Vol. II. 13-07-2009)', Col. 181-82 
Col. 121-28 Callous Behaviour of Airlines 

Aircraft I ~~~~'3~!o Vol. Ill, 23-07-2009) 
Aircraft Operating Under Various 

Airlines 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 55-56 

Flight Testing ofTejas 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 348 

Indigenous Engines for Aircraft 

Foreign Airlines in Domestic Aviation 
Sector 
(Deb. I, Vol. II, 02-07-2009) 
Col. 322-23 

Foreign c:o-pilots in Domestic Airlines 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 187-88 

(Deb. 23, Vol. IV, 03-08-2009) 
Col. 346-47 Foreign Flight Crew in Indian Carriers 

Joint Venture for Development of Aircraft 
(Deb. 23, Vol. IV, 03-08-2009) 

(Deb. 21, Vol. IV, 30-07-2009) 
Col. 22-25 

Col. 413-14 Functioning of PriVlde Airlines 
f l"'_L.. • I (Deb. 16, Vol. 111, 23-07-2009) 

Procurement 0 '-VlI1UGI Aucraft l 
(Deb. 8, Vol. II, 13-07-2009) I Co 30-31 
Col. 124-25 I Maintenance and Upkeep of Aircraft by 

Setting up of Ancillary Production Unit WAI 
(Deb. 6, Vol. II, 09-07-2009) (Deb. I, Vol. 11, 02-07-2009) 
Col. 157 Col. 199-200 

Shortage of Aircraft 
(Deb. 16. Vol. 111. 23-07-2009) 
Col. 124 

Shortage of Light Combat Airmft 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 371 

Operation of Air Keraia 
(Deb. I, Vol. II, 02-07-2009) 
Col. 197-98 

Operation of Foreign Airlines 
(Deb. 2S, Vol. IV, 06-08-2009) 
Col. 10 

Speed Censors in Aircraft Operation ofPriVlde Airlines 
(Deb. 16, Vol. III, 23-07-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col. 123 Col. 115-16 

Airllaes I Refusal to provide Credit to Kingfisher 
Aircraft Operating Under Various Airlines I Airlines 

(Deb. 21, Vol. IV, 30-07-2009) (Deb. II, Vol. til, 16-07-2009) 
Col. 55-56 1 Col. 245-46 , 
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SBI Loans for Bharti-MTN and 
Kingfisher Airlines 

Airports on Lease 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 36-37 

(Deb. 26. Vol. IV. 07-08-2009) 
Col. 319-20 

Services of Air India 
(Deb. I, Vol. 11, 02-07-2009) 
Col. 189-90 

Airport 

Advance Passenger Information System 
(Deb. 14. Vol. Ill. 21-07-2009) 
Col. 116-17 

Amritsar Intemational Airport 
(Deb. 6. Vol. II, 09-07.2009) 
Col. 125-26 

Anti-Fog Technology at Airport 
(Deb. I, Vol. 11. 02-07-2009) 
Col. 191 

Baroda Airport 
(Deb. 21. Vol. IV, 30·07·2009) 
Col. 54-55 

Air Cargo at Major Airports i Bhopal Airport 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 16, Vol. III, 23-07-2009) 

Col. 266-67 I Col. 215-16 

Airport at Kokrajhar ! Bhubeneswar Airport 
(Deb. 6, Vol. II, 09-07-2009) i (Deb. 21, Vol. IV, 30.07.2009) 

Col. 222 I Col. 225-26 

Airport at Navi Mumbai : Blue Prim f« ~Iopmeal of Airports 

. (Deb. I, Vol. II. 02-07-2009) II (Deb. 16. Vol. Ill, 23.07.2009) 

Col. 287-88 Col. 240 

Ailport at Salem I Commissioning of New Airport 
(Deb. I. Vol. II, 02-07-2009) I (Deb. 6, Vol. II, 09-01-2009) 
Col. 181-89 Col. 223 

A irport Development fee from CompenSIIIion for Acquisition of Land 

Passengers (Deb. 25, Vol. IV, 06-0'-2"009) 
(Deb. 6, Vol. 11, 09-07-2009) I Cot. ~9 

Col. 8-15 I Construction of Aerodrome II ldutdd in 

Airport Facility in Anan1nag ! Keraia 
(Deb. 21, Vol. IV. 30.01·2009)! (Deb. I, Vol. IJ, 02.01.2009) 

Col. 91 I Col. 116-17 

Airports in Andhra PradeIb I Construction of Airport at Jalpon 
(Deb. 21, Vol. IV, 30·07-2009) I (Deb. 6, Vol. n, 09-07.2009) 

Col. 132·33 t Col. 104 

Airports in MadhyaPradeth I ConstnIction of AIrporu in MatwuIma 
(Deb. 16, Vol. 111, 23-07-2009) I (Deb. 11, Vol. Ill. 16.07.200.) 

Col. 197-98 i CoJ. 141-42 

Airports Infrastructure Developmeot I CotwIruction of Heli,.. 
(Deb. 16. Vol. III, 23-07.2009) I (Deb. 6. Vol. II, 09-07.2009) 
Col. 215·86 i Col. 167 
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Construction ofHetipads at Tourist Places I Expansion of Runways 
(Deb. 25. Vol. IV. 06-08-2009) I (Deb. 21, Vol. IV, 30-07-2009) 
Col. 152-53 I Col. 39-40 

Construc:tion of New Airports Facilities at Tbiruvananthapurar Airport 
(Deb. I. Vol. II, 02-07-2009) I (Deb. 16, Vol. III, 23-07-2009) 
Col. 11-19 I Col. 107-08 

I (Deb. II, Vol. Ill. 16-07-2009), Flights from DeesaAirport 
Col. 51 I (Deb. II. Vol. 111,16-07-2009) 

Cooch Behar and Balurghat Airports I Col. 142-43 
(Deb. 16. Vol. III. 23-07-2009) I GreenfieldAirports 
Col. \39 . (Deb. 16, Vol. III, 23-07-2009) 

Declaration of Srinagar Airport as an 
International Airport 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 173-74 

Delayed Arrival Airports 
(Deb. 21. Vol. IV, 30-07-2009) 
Cot 104-05 

Development of Hubli Airport 

Col. 135-36 

Ground Handling Operations 
(Deb. 16, Vol. III, 23-07-2009) 
Col 257-SI 

Installation of High Tech EquiJacnls at 
Airports 
(Deb. II. Vol. III. 16-01-2009) 
Col. 309-10 

(Deb. II, Vol. 111, 16-07-2009) K.bajuraho Airport 
Col. 250-5 I (Deb. 16. Vol. Ill, 23-07-2009) 

Development of JRarsuguda Airport Col. 203-04 

(Deb. II. Vol. III, 16-07-2009) I LaDdingFeesatAmritsarAirpoIt 
Col. 214-15 (Deb. 6, Vol. II, 09-07-2009) 

OisronIin"-ion of Flights Col. 135-36 

(Deb. II, Vol. III, 16-01-2009) Management of Airports 
Col. 144 (Deb. 21, Vol. IV, 30-07-2009) 

Equipments installed at Airports Col. 121 

(Deb. 6, Vol. II, 09-07-2009) I Modernisation and Construction of 
Col. 149-50 Airports 

. f' I-"~ (Deb. 2 I, Vol. IV, 30-07-2009) Expansaon 0 Auport at .-.. .. , Col 239 
(Deb. I. Vol. II, 02-07-2009) . 
Col. 206-07 Modernisation of Cbennai Airport 

Expansion of Airports in Himachal 
Pradesh 
(Deb. I, Vol. II. 02-07-2009) 
Col. 198-99 

(Deb. I, Vol. n. 02-07-2009) 
Col. 288-19 

Modemisation of Non-Metro Airports 
(Deb. I, Vol. II. 02-07-2009) 
Col. 114-1~ 

Expansion of CoimbatoR, Madurai and 
TIrudti AirpotIS Mumbai Airport 
(Deb. 16, Vol. Ill, 23-07-2009) 1 (Deb. 21, Vol. IV. 30-07-2009) 
Col. 114-15 i Col. 66-67 
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Muzatlarpur Airport . New Airport in Guj.mtt 
(Deb. 6, Vol. II. 09-07-2009) 

(Deb. 16. Vol. III. 13-07-2009) 
Col. 129-30 

Mysore Airport 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 123 

Nagpur Airport 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 279 

Naming of Bhuj Airport 
(Deb. 16. Vol. JII, 23-07-2009) 
Col. 271-72 

Col. 90 

No Back-up Radar System at Chennai 
Airport 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 271-72 

. Non-Operational Airports in Orissa 
(Deb. 25. Vol. IV. 06-08·2009) 
Col. 154 

Opening of Check-in Centres 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 231 

Opening of Small Airports 
Near-miss incident at Mumbai Airport 

(Deb. 6, Vol. II, 09-07-2009) ! 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 177-7' 

Col. 97-99 i Operation of Flights at Visakhapatnam 
Need to give approval for the construction Airport 

of MopaAirport in Goa (MUR 377) . (Deb. I. Vol. II. 02-07-2009) 
! Col. 130-31 (Deb. 13, Vol. III, 20-07-2009) . 

Col. 469-70 1 Operation of lntemalional Fliprts from 

Need to provide instrument Landing 
Small Airports 
(Deb. I, Vol. II, 02-07-2009) 

System at Srinagar Airport in Jammu Col. 126-27 

and Kashmir (MUR 377) , Operation of Tuticorin Ind Puducbeny 
(Deb. 21. Vol. IV. 30-07-20(9) I Airports 
Col. 296 I (Deb. 25, Vol. IV. 06-0'-2009) 

Need to stan ftiprt services from Disa i Col. 13940 
Airport in Banaskantha district, I' Passengers Facilities .. Airporu 
Gujarat(MUR 317) (Deb. II. Vol. III, 16-07-2009) 
(Deb. 26. Vol. IV. 07.08-2009) I Col. 2-4 
Col. 399-400 ! Ph.".. Zones at Airpons 

Necdtoundenake!be ....... f I (Deb. 16, Vol. Iff. 23"()1·2009) 
expIIISlOI1 w",. o· Col. 66 

Veltore Airport to facilitate the setting! . . . 
up of Rajiv Gandhi In51itule of I Pnv~tlSation of Mumbai and Delhi 
Aeronautical Scieace and Training of ! Aarports 
piIotsAc:ademyinVellore. TamilNadu I (Deb. II. Vol. III. 16·07·2009) 
(MUR 317) . Col. 41-43 

(Deb. 24. Vol. IV. 04-01-20(9) I Pune Airport 
Col. 580 I (Deb. 16. Vol. III. 23-01·2009) 

! Col.2l1-12 
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Reopening of Airpon at Ohubri I LJpgradation of Rajkot Airpon 
(Deb. 16. Vol. III. 23-07-2009) . (Deb. I. Vol. II. 02-07-2009) 
Col. 173 1 Col. 319-21 

Resu.mption of Services at Warangal ! Airports Authority of India 
Anpon 
(Deb. 6. Vol. II. 09-07-2009) i Growth of Air Traffic 
Col. 257-58 . (Deb. 6. Vol. II. 09-07-2009) 

t Col. 220-21 
Safety Management System at Airports I 

(Deb. 21. Vol. IV. 30-07-2009) : Need for maintenance of airstrips of 
Col. 176-71 : Kolhapur airport in Maharashtra 

Security Arrangement al Airports 1 
(Deb. 21. Vol. IV. 30-07-2009) i 
Col. 144 ! 

j 

Setting up of Airport at Nasik I 

by Airports Authority of India 
(MUR 377) 
(Deb. 8, Vol. II. \3-07-2009) 
Col. 480 

(Deb. 16. Vol. 111. 23-01-2009) 1 Outstanding dues of AAI 
Col. 13 i (Deb. 21, Vol. IV. 30-01-2009) 

C'_' fA' On I I Col. 93 .,.;utng up 0 lrport at go e j 
(Deb. 16. Vol. 111. 23-07-2009) , AkashwaDi 
Col. 237 i 

i AIR and DO Kendras 
Setting up of Airport at Palhanamthina I (Deb. 24. Vol. IV. 04-08-2009) 

(Deb. 21, Vol. IV. 30·01-2009) I Col. 285-87 
Col. 101 

f · C'~' C . I; Broadcasting Service of Vadodara 
Share 0 Prwate;:x:uor 10 onstructlOll. Akashvan' Kend fA' . I ra 
~De~ Vol. IV. 06-08-2009) ! (Deb. \9, Vol. III. 28-01-2009) 
Col. 114-15 ! Col. 76-71 

Sural Airport ! Correspondents in AIR 
(Deb. 16. Vol. III. 23-07.2009) I (Deb. 24, Vol. IV, 04-08·2009) 
Col. 141-43 I Col. 112·20 

Theft Cases at Airports I Expansion and Modernisation of Air 
(Deb. 6. Vol. II. 09-07-2009)! Stations 
Col. ISO-51 I' (Deb. 24. Vol. IV, 04-08-2009) 

Col. 318 
Unused Airstrips I 

(Deb. 21. Vol. IV. 30-07-2009) I Functionina: ofPrasar Bharati 
Col. 127-28 II (Deb. 14. Vol. III. 21-07-2009) 

Upgradation of Agra Airport Col. 1\ 9-20 
(Deb. 16. Vol. III. 23-07-2009) I Need to bring professional approach in 
Col. 137 \ the functioning of Doordarshan and 

Upgradation of Man. Airport ! All India Radio (MUR 371) 
(Deb. 21, Vol. IV. 30-07-2009) I (Deb. 20. Vol. Ill. 29-07-2009) 
Col. 257 i Col. 529 
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New AIR and Doordarshan Centres All India Institute of Medkal Sdnca 
(Deb. 14. Vol. III, 21-07-2009) Abuse of Animals 
Col. 404-08 (Deb. 20. Vol. III, 29-07-2009) 

New AIR Sub-stations 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 495-96 

Radio Stations 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 297-306 

Reception of DO and AIR Programmes 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 479 

Col. 370 

All India Institute of Medical Sciences 
lAIIMS) 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 201-02 

Delay in setting up AIIMS like 
Institutions 
(Deb. 5. Vol. II. 08-07·2009) 
Col. 233·34 

Regional News Bulletin Establishment of AUMS Like Institutions 
(Deb. 19, Vol. III, 28-07-2009) (Deb. 5, Vol. II, 01-07-2009) 
Col. 284-96 Col. 36-31 

Siliguri Air Station Expenditure on Students Studyina in 
(Deb. 14. Vol. III, 21-07-2009) AIIMS 

Col. 438-39 (Deb. 20, Vol. Ill, 29-07-2009) 
Alcohol Col. 125-26 

Committee on Alcoholism and Ragging I Extension Centre of AIIMS 
(Deb. 20. Vol. Ill, 29-07-2009); (Deb. '5, Vol. II, 01--07.2009) 
Col. 460 I Col. 1~5 

Non-util~tion of Fun~ Alloned for 11 Need to expedite the compIerion of AU 
PreventlOn of Alcoholism . India Instilure of McdicaJ Science • 
(Deb. 23, Vol. IV, 03-08-2009) I Sijua, Orissa (MUR 377) 

Col. 123 I (Deb. 15. Vol. III. 22-07-2009) 
Wme Production I Col. S02 

(Deb. 16. Vol. III, 23-07-2009) ! V P . M d' I C II .f 
Col 149 I acant 0115 In e IU 0 elc~ 

i Institutes 
All ladi. CODDCil for Tecllaic:al I (Deb. 20. Vol. III, 29..07-2009) 

Edacatioa i Col. 50 I 

Accreditation of Institutes ! Allda._ alld NitGhr 
(Deb. 23. Vol. IV, 03-08.2009) I 
Col. 332-33 , Beach Tourism 

Complaint against AICTE Officials 1 (Deb. 26, Vol. IV. 07--01-2009) 
(Deb. 23, Vol. IV. 03-08-2009) I Col, 170-73 
Col. 176-77 I Foreign Tourists loAndamln and NicoIMr 

Scrapping ofUGe and AICTE I Islands 
(Deb. 8, Vol. II, 13.07.2009) I (Deb, 26. Vol. IV, 07.0'-20", 
Col, 213·14 ! Col.3Q 
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International Flights 10 Port Blair i Expansion of Delhi Metro 
(Deb. 6, Vol. II, 09-07-2009) i (Deb. 7, Vol. II, 10-07-2009) 
Col. 158 I Col. 253-56 

Setting up of Ports at Andaman and i Food Processing Industries in Andhra 
Nicobat Islands : Pradesh 
(Deb. 13, Vol. Ill, 20-07-2009) i (Deb. I, Vol. II, 02-07-2009) 
Col. 271-72 ! Col. 76-78 

I 

ABelian Pndtsh i Four Laning ofNHs in Andhra Pradesh 
i (Deb. 4, Vol. II, 07-07-2009) Adverse Impact of Pesticides I 

(Deb. 4, Vol. II, 07-07-2009) j Col. 537-38 
Col. 408-14 I Funds for Rail Projects in Andbra Pradesh 

Aerospace SEl in Hyderabad Ii (Deb. 21, Vol. IV, 30-07-2009) 
(Deb. 23, Vol. IV, 03-08-2009) Col. 161 
Col. 53 f Gauge Conversion in Andhra Pradesh 

Airports in Andhra Pradesh ! (Deb. 6, Vol. II, 09-07-2009) 
(Deb. 21. Vol. IV, 30-07-2009) I Col. 156-57 
Col. 132-33 I Inter-City Train between Guntur and 

A · ~ EI • IE' I Tinapati s~t~nce lor ec:trica qUlpment (Deb. 16, Vol. Ill, 23-07-2009) 

(: 26, Vol. IV, 07-01-2009) i Col. 169 
Col. 97-98 : Lane Conversion of Highways in A.P. 

I 

Assiltance 10 BHPV I ~~'~!6 Vol. III, 28-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) i . 
Col. 60-62 ! Maru:t Borrowings by NHAI 

• _6 __ and I (Deb. 24. Vol. IV, 04-08-2009) AsstStaftCC 10 ...... \:MI..... weavers 
(Deb. 6. Vol. II, 09-07-2009) I Col. 85-110 
Col. 275-76 ! MMTS Projects in Andhra Pradesh 

I _~ (Deb. 21, Vol. IV, 30-07-2009) 
8am:D ...... I Col. 63-64 

(Deb. 24, Vol. IV, 04-01-2009) : 
Col. 131 i Need for procurcmaIt of rice stocks by 

. . Fel from the farmers of Nalgonda 
BHEL-NTPC Joint VcntID"e ProJCd I district. Andhra Pradesh (MUR 3n) 

(Deb. 2. Vol. II, 03-07-2009)! (Deb. 4, Vol. II, 07-07-2009) 
Col. 434-35 ! Col. 589 

Cheap ~ Scheme 009 I Need to declare Alampoor. a pilgrimage 
(Deb. 24, Vol. IV. 04-08-2 ) Centre in Mehbubnagar district, 
Cot 241 I Andhra Pradesh as a tourist centre and 

Clearance for Irrigation Projects in provide necessary infrastructure for 
Andbra Pradesh i tourists (MUR 3n) 
(Deb. 10. Vol. II. !S-07-2009)! (Deb. 15, Vol. Ill, 22-07-2009) 
Col. 221-40 Cot. 594-95 
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Need to ensure adequate supply of water ! Need to release funds to address (he 
from Godavari river to Andhra i problems of farmers of Andhra 
Pradesh (MlJR 371) Pradesh growing oil palm (MUR 377) 
(Deb. 18. Vol. III, 27-07-2009). (Deb. 13. Vol. III. 20-07·2009) 
Col. 737-38 . Col. 463-64 

Need to ensure payment of minimum I Need to set up a mega dusler for 
wages and other service benefits to the handloom sector in Nalgonda district 
beedi workers engaged with the. Andhra Pradesh (MUR 377) 
unregistered Seedi manufacturing; (Oeb. 9. Vol. II. 14.07-200Q) 
units in the country particularly in I Col. 579 
Andhra ';radesh (MUR 377), ; Need to set up a Seed Production Farm 
(Deb. -4. Vol. IV. 04-08-_009) : f Ch'II' and li - at the lam 
C I 575-76 ! 0 I les unnenc: 

o. i Agricultural Research Farm of the 
Need to establish a Cluster-cum-: Acbarya Ranga Agric;uhutal 

Handloom Park at Mangalagiri, ~ University, Guntur. Andhra Pradesh 
Guntur district, Andhra Pradesh i and provide nec;essary funds for the 
(MUR 371) , same (MUR 377) 
(Deb. 13, Vol. III, 20-07-2009) i (Deb. 25, Vol. IV, 06·08.2009) 
Col. 466-67 . Col. 322 

j 

Need to establish a Textile Park at Guntur i Need to Stop the c:oosuuction of a dim 
in Andhra Pradesh (MUR 377) i across river Palar in Andhra PnIde'Ih 
(Deb. 9. Vol. II. 14-07-2009) i (MUR 377) 
Col. 577 i (Deb. 20. Vol. III. 29-07-2009) 

NeedtogiveAndhraPradeshitsdueshare l Col. 537-38 
of water from river Krishna ,I Online Complaints 
(MUR 377) . (Deb. 19. Vol. m, 21.07-2009) 
(Deb. 14. Vol. III, 21-07.2009) 1 Col. 330 
Co1.5~5 1 

I' Powerlooms of A.P. 
Need ~ make the JoguJamba Railway I (Deb. 21, Vol. IV, 30.07.2009) 

Halt m AJampoor. Andhra Pradesh as I Col. 153.54 
a full-fledged railway station i 
(MUR 377) I Proteclion of Temples and Monumems 
(Deb. 25, Vol. IV. 06.01-2009) i (Deb. 10, Vol. If. 15.07·2009) 
Col. 325 : Col. 14S-46 , 

Need to open a Kendriya Vidyalaya in I Rail Route I..eagdt in Andtn Pradesh 
Nalgonda distric;t, Andhra Pracksh! (Deb. 21, Vol. IV, 30.07-2009) 
(MUR 377) ! Cot 147-411 
(Deb. 23, Vol. IV, 03-08-2009) 1 Railway Prou.... .. ' A...n..- _.i_~L Col. 454 ! r''''''' In INHQI r_ 

i (Deb. 6. Vol, II. 09.07.2009) 
Need to open an LPG Agency at I Col. 92-94 

Annaparthy, district Nalgonda Andhra ,I R 
Pradesh (MUR 377) , i equcst ~f A .P. for Rel.ution of 
(Deb. 15. Vol. Ill, 22.07.2009) 1 Borrowing Rule 
Col. 595 I (Deb. 26. Vol. IV, 07.01.2009) 

Cot 284-15 
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Resumption of Services at Warangal I 

Airport I 
(Oeb. 6, Vol. II. 09-07-2009): 
Col. 257-58 . 

Setllng up of Airport at Ongole 
(Deb. 16. Vol. III, 23-07-20(9) 
Col. 237 

Setting up of liT 
(Deb. 23. Vol. IV, 03-08-2009) • 
Col. 414 

Social Kitchen in Schools . 

Anganwadi Workers as Government 
Employees 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 336-37 

AnganwadiIMini Anganwadi Centres 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 297·99 

Life Insurance Cover to Anganwadi 
Workers 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 75·79 

i (Deb. 23, Vol. IV, 03-08·2009) , Minimum Wages to Anganwadi Workers 
Col. 407-08 ' (Deb. 17, Vol. 111.24-07-2009) 

Special Incentive Package Scheme I 

(Oeb. 23. Vol. IV, 03-08·2009) : 
Col. 423·24 . 

Success Scheme 
(Deb. 18, Vol. HI. 27-07-2009) 
Col. 239-40 

Tourism Projects of Andhra Pradesh 
(Oeb. 26. Vol. IV, 07-08-2009) 
Col. 102-04 

Tsunami Warning Centres 

(01.251·53 

Need to address the problems of 
Anganwadi workers in the country 
(MUR 377) 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 470-71 

Need to set up additional Anganwadi 
centres in Kandhamal district of Orissa 
(MUR371) 
(Deb. 25, Vol. IV. 06-08-2009) 
Col. 330-31 

(Deb. 5, Vol. II. 08-07·2009) 
Col 454-55 Nutritious diet at Anganwadi Centres 

Disinvestment of Andrew Yule and 
Company limited 
(Oeb. 2S. Vol. IV. 06-08-2009) 
Col. 80-81 

Aft .. ft .... t 

(Deb. 17, Vol. III, 24-07-20(9) 
Col. 401-02 

Pension to Anganwadi Workers and 
Helpers 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 487 

Ani ... 1 Houses 
Anganwadi Cftlua 

(Deb. 2. Vol. 
Cot S61-63 
(Deb. 7, Vol. 
Cot 277·&2 

Illegal Animal Houses 
II. 03-07·2009) (Deb. 10. Vol. III. 29-07-2009) 

Col. 502 n. 10-07-2009) 

Anganwedi Workers and Helpers 
(Deb. 7. Vol. II. 10-07-2009) 
C.oI. 12C)·)O 

Ani ... , Hasbaadry 

~velopment of Animal Husbandry 
(Deb. 19, Vol. III, 28·07-2009) 
Col. 393-402 
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AqUKlllture Indigenous Cow Breeds 
(Deb. 14, Vol. III, 21-07-2009) Schernefor Fresh Water Aquaculwre 
Col. 364-66 (Deb. 4. Vol. 11, 07-01.2009) 

Promotion of Animal Husbandry I Col. 509--12 
(Deb. 24. Vol. IV, 04-08-2009) ! An;haeologKat Suney oUadia 
Col. 142-50 

Antarctica 

Global Wanning in Antarctica 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 286-87 

Anti-Landmioe Vehicles 

Anti-Landmine Vehicles 

Forests Areas under ASI 
(Deb. 20, Vol. Ill, 29-01-2009) 
Col. 516 

Arec:aAUI 

. Cuhivation of ArecanUl 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 224-25 

(Deb. 23, Vol. IV. 03-01-2009) Procurcmenl of Arecanut 
Col. 142 (Deb. 14. Vol. III. 21-07-2009) 

AAtyodaya A ... Yoja .. 

Antyodaya Anna Yojana 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 33-38 

Expansion of AA Y 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 342-50 

Apparel Esport Pro8lOtiotl C8II11ri1 

Col. 376-TI 

ArwLicHaS 

Validity of Arms Uc:ences 
(Deb. 14, Vol. III. 21-07-2009) 
Col. 2S4-S6 

Antedforas 

Armed fon:es Tribunal 
(Deb. 13. Vol. III. 20.07.20(9) 

Apparel Export Promotion COUIKil Col .. 315-11 
(Deb. 25. Vol. IV, 06-01·2009) ModemiYtion of Armed Forces 
Col. 229·30 (Deb. 10 Vol. II. tl.07.2009) 

Appoiatmeat oa Compassio .. te Col. 159-60 
Graa. 

Appointment on Compassionate Grounds 
inBSP 
(Deb. II. Vol. III. 16·07·2009) 
Col. 191-92 

Appointment on Compassionale Grounds 
in Railways 
(Deb. 25. Vol. IV. 06·01·2009) 
Col. 71 

Employment on Compassionate Grounds 
(Deb. 5, Vol. II. 01-01·2009) 
Col. 371·73 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 290-94 

Modernisation of Artillely 
(Deb. IS. Vol. Ill. 27·01·2009) 
Col. 263 

Recruitment toArmcd Fc:na from Tribal 
Areas 
(Deb 13. Vol. III. 20·07·2009) 
Cot 49·50 

Salary and hdlilies for Jawans 
(Deb. II, Vol. III. 21.07-200q\ 
Col. 191 

Sale of Ration in Open Markd 
(Ocb. lao Vol. III. 27..07·2009) 
Col.~·70 



SUBJECT INOEX 23 

Shortage of Manpower in Anned hm:es ! Propagation of Indian Culture 
(Deb. 18. Vol. III. 27-07-2009) (Oeb. 10. Vol. II, 15-07-2009) 
Col. 48-49 Col. 100-02 

Special Rights 10 Armed Forces 
(Deb. 14. Vol. III. 21-01-2009) 
Col. 181 

Spying Cases in Armed Forces 
(Deb. 13. Vol. III. 20-01-2009) 
Col. 425-26 

Arunaehal Pradesh 

Progress in Trans-Arunachal Highway 
Project 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 310 

Suicide and Fratricide Cases in Armed Asian Development Baalr. 

Forces i ADB Assistance for PPP Project 
(Deb. I. Vol. II. 13-07-2009) i (Deb. 2. Vol. II. 03-07-2009) 
Col. 150-51 ! Col. 428-29 

A ....... d A •••• ltion t I ADB fund for Urban Infrastructure 
Anns Licence with alllndia Validity I (Deb. 1. Vol. II. 10-07-2009) 

(Deb. 19. Vol. III. 28-07-2009) 1 Col. 211-76 
Col. 271-18 'I 

Chinese Prnsure on ADB 
AI'IDY I (Deb. 15. Vol. Ill. 22-07-2009) 
Army Central Welfare Fund I Col. 291-92 

(Deb. 8. Vol. II. 13·07-2009) i Externally Aided Projects 
Col. 425 I (Deb. 7, Vol. II. 10-01-2009) 

Modernisation of Army I Col. 101-30 
(Deb. 18. Vol. III. 27-07-2009) I 
Col. 211 , Loan from Asian Development Bank 

! (Deb. 25. Vol. IV, 06-08-2009) 
Reauitmcnt in Army i Col. 123 

(Deb. 23. Vol. IV, 03-08-2009) ! 
C,ol. 4Os-.06 I PGCIL Agreement with WB and ADB 

. 1:_--1 U . I (Deb. 11. Vol. 111.24-01-2009) 
Spec .. ...- Anny nits I 

(Deb. 23. Vol. IV. 03-08-2009) ! Col. 418-19 
Col. 346 j WB and ADS Assistance for Poverty 

Withdrawal of Anny from J&K i Alleviation Programme • 
(Oeb. 13, Vol. III, 20-07-2009) i (Deb. 11. Vol. 111. 24-01-2009) 
Col, 161-62 i Col. 485-86 

Art a" C.IteR ! WBiADS Loan for Rural Roads I 
t1 nd' A' ! (Deb. 22. Vol. IV, 31-01-2009) 

Finanl:iaI Assistance or I tgenl nlSts I Col. 106-07 
(Oeb, 15. Vol. Ill. 22-07 ·2009) 
Col. 319-20 ! World Bank and ADS loan for Tourism 

i 

Grants lOr Promotion of Tribal Culture i Sect.or 
(~b. 20, Vol. III, 29-01-2009) I (Deb. 22. Vol. IV. 31-01-2009) 

. Col. 122-23 
Col. 266 i 
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Assam i Nexus Bt.'1we.en ULFA and lSI 
(Deb. 4. Vol. II. 07-07-20(9) 

Airpon at Kokrajhar 
(Deb. 6, Vol. II, 
Col. 222 

Col. 220-21 OQ-07-2009) I 

Arrest of ULFA Chief 

. Relay Centre in Assam 
(Deb. 4. Vol. II, 07-07-1009) 

(Deb. 20. Vol. III. 29-07-2009) , Col. 95 

Col. 208-09 ! Reopening of Airport at Dhubri 
BodolandCentralAgriculturalUniversity: (Deb. 16. Vol. Ill. 23-07-2009) 

(Deb. 4, Vol. II, 07-07-2009): Col. 173 
Col. 237-38 ; Setting up of fertilizer Plant at Namrup 

Development of Majuli Island as World. (Deb. 16. Vol. III. 23·07·2009) 
Heritage Site l Col. 117-18 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 295-96 

Extension of Broad Gauge 
(Deb. 21. Vol. IV, 30-07·2009) 
Col. 78 

Funds by ONGC to NGOs in Assam 
(Deb. 21. Vol. IV. 30-07·2009) 
Col. 168-74 

Funds for Bodoland Territorial Council 
(Deb. 9. Vol. n. 14-07-2009) 
Col. 112-IJ.116 

Implementation of Bodo Accord 
(Deb. 4. Vol. II. 07.07-2(09) j 
Col. 336-38 

Killing of Rhinos 

• Sharing o( Profit lhrough ProductioD of 
Petroleum 
(Deb. 16. Vol. III, 23-07-1(09) 
Col. 228-29 

Terrorist Activities in Bodoland 
Territorial Council Arns 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 212-13 

AstrollO·Y 

N~ to develop Taraana near hint. 
Bihar .... a Ctntre (or Researdl .nd 
Study in AstrOOOfn)' (MUR 377) 
(Deb. 25. Vol IV, 06-01-2009) 
Col. 327 

(Deb. 10. Vol. II, \5-07-2009) , A..utiDaSysta. 
Col. 140-41 : Audiling System 

Moribund Bodo Medium Education : (Deb. 22. Vol IV. J J -07.2009) 
(Deb. 23. Vol. IV, 03-08-2009)' CoI,466-11 
Col. 401 I 

i Australia 
New Rail Line from Silghat to Rangapara . . 

Jo. of Assam • Attac:ks on Imhan Sludmu in forcip 
(Deb. 16. Vol. III. 23.07.2009); Counl~ 
Col. 206-07 (Deb. 10. Vol II. 15-01-200', 

Col. 448 
New Railway lines in Assam 

(Deb. 6. Vol. II, 09-07-2009) . Attacks on Indian., 
Col. 117 (Deb. 10, Vol. 

Cu!. 26S-66 
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Roadshows in Australia and New Zealand I Ayodhy. Issue 
(Deb. 17. Vol. III. 24-07-2009) R rd' n d d' ... f ega Ing repo e Isappearanc", 0 
Col. 549-50 I documents related to Ayodhya issue 

I 

Auto •• ted Teller MachiDe I (Sub.) 
(Deb. 8, Vol. II, 13-07-2009) 

ATM CenlTeS i Col. 619-23 
(Deb. 2, Vol. II, 03-07-2009) i 
Col. 301~ i BabaSahebAmbedkarMemorialPark , 
(Deb. 22. Vol. IV, 31-07-2009) I Construction of Saba Saheb Ambedkar 
Col. 105 ! Memorial Part i (Deb. 20, Vol. III, 29-07-2009) Post Offices 
(Deb. 23. Vol. 
Col. 293-94 

Aato8lObile 

. Col. 259-60 
IV, 03-08-2009) I a.ba J.gjivaD R.RI Chlt.tn".s 

I Voj ... 
I I Hostels for SC Students under JRCY 

Export of Automobiles I (Deb. 18, Vol. III, 27-07-2009) 
(Deb. 25. Vol. IV, 06-08-2009) I Col. 212-16 

Col. 206-08 I Badlat A"as Voj .... 

Impact of Rising Number of Vehicles on Bachat Awas Yoiana 
En . I ~ 

vlronmenl I (Deb. 26. Vol. IV. 07-08-2009) 
(Deb. 20. Vol. Ill, 29-07-2009) 1 Col. 202 
Col. 205-06 i i Backward Ana 

Muuti-Suzuki to Roll Out CNG Model I . 
(Deb. 16, Vol. III, 23-07-2009) , ActBlonkwPardlaDR f~r Development of 

i ac eglOns 
Col. 18& : (Deb. 13, Vol. III, 20-07-2009) 

Production of Automobile I Col. 122-31 
(Deb. 6, Vol. II, 09-07-2009) I Backward Regions Granl Fund 
Col. 203 I (Deb. 7, Vol. II, 10-07-2009) 

Use of Black Films in Can i Col. 317-24 
(Deb. 9,. Vol. II, 14-07-2009) I Educationally 8acltward States 
Col. 103 i (Deb. 8, Vol. II, 13-07-2009) 

• I Col. 214-15 
Vehicles for PhYSically Challenged ! . 

Persons ! Industrial Development in Backward 
I 

(Deb. 25. Vol. IV. 06-08·2009) I States 
Col. 63-65 I (Deb. 8, Vol. II, )3-07-2009) 

! Col. 36-41 
I 

I Infrastructw'e Projects in Rural Backward 
ATf Payments to Oil Companies i Areas 

(Deb. II, Vol. til. 16-07-2009): (Deb. 10, Vol. II. 15-01-2009) 
Col,21-23 ! Col. 97-100 
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Need to declare Patan Parliamentary; Cross Border Trade 
Constitu tency in Gujarat as a (Deb. 13. Vol. III. 20-07·2009) 
backward region with a view to give Col. 277 
impetus to development in the region . 
(MUR 377) : Fencing of Indo-Bangladesh Border 
(Deb. 8, Vol. II, 13-07-2009), (l)eb. 24. Vol. IV. 04-08·2009) 
Col. 473 Col. 277-78 

Regional Imbalances 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 214-15 

Selection of Backward Districts 
(Deb. 10. Vol. II. 15-07-2009) 
Cot 269-80 

Survey on Backward Region 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 168-69 

Backward Regioos Gra.t ra.d 
• BackWard I.egions Grant Fund 

(Deb. 7, Vol. II. 10·07·2009). 
Col. 317·24 

Price Rise in Bagasse 
(Deb. 24. Vol. IV. 04.01·2009) ; 
Col. 159 

....... w •• 

Setting Up of Sal Bhawans 
(Deb. 8. Vol. II. 13·07-2009) 
Col. 42~-27 

Balika S..ridhi Voj.n. 

Balika Samridhi Yojana 
(Deb. 22, Vol. IV. 31-07.2009) 
Col. 351-~2 

Balll .... h 

Bangladeshis in NCR 
(Deb 4, Vol. II. 07.07.2009) 
Cot. 91-92 

Cancellation of VOier J Card 
(Deb. II, Vol. III, 16-07.2(09) 
Col. 149-50 

. Illegal Bangladeshi Immigration 
(Deb. 4. Vol. II, 07·07·2009) 
Col. 389-90 

• 
Missing Foreign Nationals 

(Deb. 9, Vol. II. 14-07·2009) 
Col. 48·52 

Nexus Between UL.FA and lSI 
([)eb. 4. Vol. II. 07.07·2009) 
Col. 220-21 

Tipaimultb Hydro-Electric Project 
(Deb. 26. Vol. IV. 07.08.100(1) 
Col. 138-39 

BaD 

Alleged IrregUlarities through J)cri"a!i~e 
Contracts 
(Deb. 26, Vol. IV. 07-01.2009) 
Col. 38 

Armed Guards of PS8s 
(Deb. 26. Vol. IV. 07.08.2009) 
Col 126-27 

Augmentation of Re~es in Bank;", 
and Insurance Seclors 
(Deb. 7. Vol. II. IO.07.20()~) 
Col. 175 

Bank Branches 
(Deb. 17. Vol III, 24.()7.200Q) 
Col. 4.7 

Bank Charges 
(Deb. 22. Vol. IV. 11-07.100Q) 
Col. 66q· 70 . 

Rank CommIQct:5 10 prOmo1c hpon 
(Deb. 26. Vol tv, 07.01.J009J 
Cot. 93-94 
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Bank Credit to Women 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 263-65 

Bank Robberies 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 184-86 

Banking Refonns 
(Deb. 2. Vol. II. 03-07-2009) 
Col:'365-66 

Basis for Charging interest 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 375-76 

Bilateral Agreement between Banks 
(Dc.b. 17. Vol. Ill, 24-07-2009) 
Col. 355-56 

Branches of SBI Abroad 
(Deb. 22, Vol. IV, 3\ -07-2009) 
C.o1.659 

Car Loan 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 105-06 

Centralised Loan System ofSBI 
(Deb. 22. Vol. IV. 3 \-07-2009) 
Cot. 665-66 

Circulation of Fake Currency 
(Deb. 26, Vol. IV, 07-08·2009) 
Col. 277·78 

Cleaning up of PSB Balances 
(Deb. 17. Vol. III, 24-07-1009) 
Col. IH-37 

Clearing of Cheques 
(Deb. 2. Vol. II, 03·07-2009) 
Cot. 253·54 

Co-operative Banks 
(Deb. 12. Vol. IV, 31-07-2009) 
Col. 430-35 

Credit ~posit Ratio of PSBs 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 563-67 

Credit Flow through RRBs 
(Deb. 26, Vol. IV, 07-08·2009) 
Col. 2-10 

Credit Growth Rate 
(Deb. 26, Vol. IV. 07-08-2009) 
Col. 19-31 

Deposits in Banks 
(Deb. 26. Vol. IV, 07-08-2009) 
Col. 112·13 

Deposits in Foreign Banks 
(Deb. 7. Vol. 11. 10·07·2009) 
Col. 300-01 

Development and Research Instime 
(Deb. 22, Vol. IV, 31-07·2009) 
Col. 520 

Disbursal of Loans by Commercial Banks 
(Deb. 2, Vol. II. 03-07-2009) 
Col. 176-77 

Disbursement of Loans 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 261 

Foreign Banks 
(Deb. 22, Vol. IV, 31-07·2009) 
Col. 668-69 

Forms for Opening of Bank Account 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 319-30 

Fraud in Banks 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 415-16 

General Insurance Venture ofSBI 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 202-03 

Health Insurance and Pension Scheme by 
PSBs 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 258-60 

Holdings of Indian Companies in Private 
Sector Banks . 
(Deb. 17, Vol. HI, 24-01-2OH) 
Col. 381-82 
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Home Loan Products Mobile Banking Service 
(Deb. 17, Vol. III. 24-07-2009) (Deb. 22, Vol. IV, 31-07-2009) 

Col. 324 

IDBI 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 353-54 

Impact of Recent Policy Measures on 
Micro Units 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 127-29 

Interest Payment by Nationalised Banks 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 155 

Investment as NPAs 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 427-28 

Lead Bank Scheme I 

(Deb. '. Vol. II, 03-07-2009); 

Col. 107-08 

Mobile Banking System 
(Deb. 1. Vo/. II. 10-07·2009) 
Col. 275-77 

Nationalisation of RRBs 
(Deb. 26. Vol. IV. 01-08-20(9) 
Col. 197-98 

Need to review the proposal to merge the 
State Bank of Trauncore with 
State Bank of India (MUR 371) 
(Deb. 4. Vo/. II. 07-07·2009) 
Col 597-98 

Non Perfonning Asse15 in Banks 
(Deb. 22. Vol. IV, J 1-07-2009) 
Col. 12-89 

Col. 574 ~ NPAs of Banks 
I 

Lending by Banks to Renewable Energy i (Deb. 2. Vol. 11. 0).07-2009) 
Projects : Col. 117·90 
(Deb. 26, Vol. IV, 07-01-2009)! (Deb. 1. Vol. II, 10-07.20(9) 
Col. 129 I Col. 290-91 

i 

Loan Waiver Scheme i Opening ofPSB 8Abches 
~~~2! Vol. II, 14-07-2009) I (Deb. 22. Vo/. IV, 31·01·2009) 

! Col. 79-10 
Loss making SBI Subsicliariea I 

(Deb. 26, Vol. IV, 07.08-2009) I Operation of Bank 8rudtesAbroritd 
Col. 99-100 I (Deb. 22, Vol. IV, 31-07·2009) 

I ____ • Col. 673 
IAI»Q m Indian Banks 

(Deb. 7, Vol. II, 10-07-2009) I Parity between RR8und PS8s 
Col. 99-101 I (Deb. 22, Vol. IV. 31.07-10(9) 

Lowering the Interest Rate Col. 549 
(Deb. 2, Vol. II, 03-07-2009) Payment of Salary ."-..... 8aab 
Col. 306 - ...... . 

Merger of Banks 
(Deb. 26. Vol. IV, 07.01.2009) 
Col. 91-92 

Merger of Grameen Banks 
(Deb. 26, Vol. IV. 07.08.2009) 
Col. 327-28 

(Oeb. 17. Vol. III. 24..01':10(9) 
Cot. 396 . 

Prime tending RAtc:t 
(Deb. 2, Vol. II. Ol~07.2009) 
Cot 492-94 
(Deb. 26, Vol. IV. 07..01-2009) 
Col. 370 
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Rec:apitalisation of Co-operative Banks 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 659-60 

Status of Bank to Postal Department 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 33-36 

Recovery of Loans 
(Deb. 22. Vol. 
Col. 341-42 

i Strengthening of Banking Sys&em 
IV, 31-01-2009) (Deb. 7, Vol. II. 10-07-2009) 

Col. 313-15 
Rec:ruitment of SCs, STs and OBCs in I c.:_..t"-' 

Co-opcrative Bank(s) I ........ '6" ...... lDgofRRBs 
(Deb. 17. Vol. III. 24-07-2009) I (Deb. 1. Vol. II. 10-07-2009) 
Col. 4 18 i Col. 368-69 

Regional Rural Banks ! Urban Co-operative 8anks 
(Deb. 2. Vol. 11. 03-01-2009) I (Deb. 26, Vol. IV. 07-08-2009) 
Col. 417.19 Col. 326 

Revamping of 8anks Vacant Posts in PS8s 
(Deb. 22. Vol. IV. 31-07-2009) I (Deb. 1" Vol. III. 24-01-2009) 
Col. 662~3 Col. 412-13 

Review of Financial Inclusion Drive I Wages through Banks and Post Offices 
(Deb. 26, Vol. IV. 01-08-2009) I (Deb. 22, Vol. IV, 31-01-2009) 
Col. 363~S I Col. 89-90 

Safeguarding the Interest of Depositors I Welfare SdJemes of 8anks 
(Deb. 22. Vol. IV. 31-07.2009) Ii (Deb. 2, Vol. 11. 03-07-2009) 
Col. 661 ~2 Col. 370-72 

I 
Sale of Under Performing Banks I Bar Coelldi of 1_. 

(Deb. 26, Vol. IV. 07-01-2009) I Ac--..l· . S Col. 234-35 .... ~ttatlOll ystcm for Law Colleges . I (Deb. 21, Vol. IV. 30-07-2009) 
SavIna Schemes for the Depositors Col. 136-37 

(Deb. 7. Vol. 11. 10-01-2009) Beecli 
Col. 287-18 I 

S81 Loans for Bbarti-MTN and' Impact of Pictorial Warning on 8eedi 
Kia&ft$hcr Airlines I Workers 
(Deb. 26. Vol. IV, 01-01-2009) (Deb. 13. Vol. Ill, 20-07-2009) 
Col. 319-20 ! Col. 163~ 

Sc.amIan Banks I Payment of DA to 8eedi Workers 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 13, Vol. 111, 20-01-2009) 
Col. 142 I Col. 271 

Seaaril'y of 8ank tackers I Beedi Worker 
(Deb. 7. Vol. II, 10-07-2009) I Need to enban'"e th fi . I Col. 331-33 . ... e IRaDel. grant I provIded to Beedi workers for 

Scaing up of Holding C4mpany by Banks I consuvaion of houses (MUR 311) 
(Deb. 26, Vol. IV, 07.08-2009) (Deb. 25. Vol. IV, 06-01-2009) 
Col. 91 I Col. 328 
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Need to ensure payment of minimum i Blaanl ahari UdyOl Nigam Li.itcd 

wages and other service benefits to the I Status of Bharat Bhari Udyog N ipm 
beedi workers engaged with the! Limited 

un~g~stered Beedi man~facturi~g i (Deb. I. Vol. II. 02..07-2009) 
units lR the countryparttcularly In I Col. 220-22 
Andhra Pradesh (MUR 377) I 
(Deb. 24. Vol. IV. 04-08-2009) ! abarat Coki .. Coal Uaaited 

Col. 575-76 ! Pollution by HCeL in Rivers 

Need to take adequate welfare measures 1 (Deb. I S. Vol. III. 22-07-20(9) 

for the beedi workers living in 1 Col. SS3-S4 

Tiruvannamalai. Tamil Nadu I ala nt Earth Moven U.iUd 
(MlJR 377) i a 
(Deb. I, Vol. II, 02-07-2009) Ilru,-rease in Profits of BEML 

Col. 382-83 I (Deb. 23. Vol. IV. 03-01-2009) 

Welfare SdIernes for 8eedi Workers I Col. 401-3 

(Deb. II. Vol. III, 27-07·2009) I Production of Rail Coaches by BEMl 

Col. lSS~ ! (Deb. 13. Vol. III. 20-07-2(09) 
i CoJ.271 

Betel Leave ! 
Betel Leaves Growers 1 "a,.1 Heavy £lcdrialll LIlah ... 

(Deb. 19, Vol. III. 21-07-2009) i BHEL Plan for Nudear Compo8Cldl 

Col. 251-52 I Business 

Need to sIart~ wort. Betel Leave 
Raean:b Cen1Je, Islampur in NaJanda 
disbic:t ofBibar (MUR 3n) 
(Deb. I, Vol. II, 13-07-2009) 
Col. 477 

(Deb. 21. Vol. IV. 30-07·2009) 
Col. 1-4 

BHEL-NTPC Joint Venture Projecl 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 434-35 

8Itakra-8eas .... , ... , Board Contracts Awarded by BHEL 

Needtogiver~iontoRajasthan I .(Deb. 16. Vol. III, 23-07-2009) 
in Bhakra-Bcas Management Board Col. 202-03 
(MUR377) 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 307-01 

Flexible AC Transmilsioe SYIlem of 
BHEL 
(Deb. H. Vol. IV. 06-01-2009) 

R~-orgaDisatjon of Bhakra-Beas Col. 171-72 

Mauagement Board Manufacnn ofE1eclric:al Equjpmcata by 
(Deb. 26, Vol. IV, 07.08-2009) /' BH£L 
Col. 220-21 

. (Deb. 21. Vol. IV. 30-67-2(09) 
"'rat AniDi •• eo.paay LiatW Col. 19()..91 

lllep) Activities by BAleD 
(Deb. 20, Vol. III, 29-07.2009) 
Col. 351 

OffIoadina of equity in 8HEL 
(Deb. 6, Vol. II. 09-07-2(09) 
Col. 247-41 
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Projects under BHEL Bbarat Sancbar Nipm Limited 
(Deb. 21, Vol. IV, 30-07-2009) BSNL Mobile Subscribers 
Col. 25·29 

(Deb. 18. Vol. III, 27-07-2009) 
Setting up of New Plants by BHEL 

(Deb. 21. Vol. IV, 30-07-2009) 
Col. 179-80 

Utilisation ofland allotted to BHEL 
(Deb. 21. Vol. IV, 30-07-2009) I 

Col. 14-25 

Disinvestment in BSNL 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 235-36 

Col. 163-64 i Insurance Policy through BSNL 
i (Deb. 23. Vol. IV, 03-01-2009) 

Bbut H~.\'y PI.t~ and Vessels: Col. 291 
U.kN I 

A . BHPV I Irregular Services of MTNL and BSNL sSlstance to , 
(0 b "5 V I IV 06-08-2009 I (Deb. 8, Vol. II. 13-07-2009) 

e . -.,' 0.. ) I Col. 353-54 
Col. 60-6... j 

Merger of BSNL and MTNL 
Marat Nina •• Yoja.. (Deb. 13, Vol. III, 20-07-2009) 
Bharal Nirman Programme ! Col. 266 

(Deb. 17. Vol. III, 24-07-2009) I N F .. fBSNL'Ii 
Col. 434 on- unctIOIllIIgo ower I (Deb. 18, Vol. III. 27-07-2009) 

Bharat Ninnan Vojana Col. 87-89 
(Deb. 10, Vol. II, 15-07-2009) I 
Col. 509-12 Outstanding Dues of MTNUBSNL 

I (Deb. 13, Vol. Ill. 20-07-2009) 
Need to constitute a Monitoring Col. 200-02 

Committee to oversee the progress of I . 
various schemes being implemented I Procurement of EqutpmeDt 
under Sharat Nirman Vojana I (Deb. 23, Vol. IV, 03-08-2009) 
(MUR 377) Col. 4()6.()7 
(Deb. 19, Vol. III, 28-07-2009) I Provision of Single-Vendor Contract 
Col. 497 I System 

Need to revise the time frame fixed for I (Deb. 23, Vol. IV. 03-08-2009) 
completion ofBharat Nirman Projects Col. III 
(MUR377) 
(Deb. 19. Vol. lit, 28-07-2009) 
Col. 505-«» 

Share of BSNL in Telecom Sedor 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 272-73 

State-wise targets for Bbant Nieman.... C>LU._L_ "~L Programme I uu.rat.".. ___ 

(Deb. 20. Vol. III. 29-07-2009) I Bharat Shiksha Kosh 
Col. 161·96 I (Deb. 13, Vol. III. 20-07-2009) 

Col. 237 Bharat Ratna 
Need to honour Dr. Gangubai Hangal Bhopal Cas Tn&NY 

with Bhatat Raina Award (MUR 377) Rehabilitation of Bhopal Gas Victims 
(Deb. 24. Vol. IV. 04-08·2009) (Deb. 16. Vol. III, 23-07-2009) 
Col. 578 I Col. 120-22 
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Disruption of Proceedings of Parliament 
(Disentitlement of Daily Allowance to 
Members and Termination of 
Membership) Bill. 2009 by 
Shri l. Rajagopal-Int. 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 741 

Employees' State Insurance 
(Amendment) Bill. 2009-lnt. 
(Deb. 26, Vol. IV. 07-08-2009) 
Col. 386 

Environmental TribWl81 Bill 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 506-07 

Fmance(No.2)Bill,~.& PEs 
(Deb. II, Vol. 111. 27-07-2009) 
Col. 740-873 

Finance (No.2) Bill. 2009-lnt 
(Deb. 3, Vol. II. 06-07-2009) 
Col. 35-36 

Land Ports Authority of India Bill, 
2009-ln(. 
(Deb. 26. Vol. IV. 07-01-2009) 
Col. 396-97 

Life Insurance Corporation (Amendment) 
Bill. 2009-ln .. 
(Deb. 21, Vol. IV. 31-07-2009) 
Col. 709 

Metro Railways (Amendment) Bill. 
2~onstd. 
(Deb. 25. Vol. IV. 06-01-200Q) 
Col. 331-61 

Metro Railways (Amendment) Bill. 
2009-lnl 
(Deb. 24. Vol. IV. 04·08-2009) 
Col. 548-49 

National Commission for Minority 
Educationallnstituaions (Amendment) 
8iU. 2009--lnt. 
(Deb. 26. Vol, IV. 01.01-2009) 
Col. 386 

National Green Tribunal Bill. 2009-lnt, 
Finance(No.2)BiII,2009-Consid. I (Deb. 22. Vol. IV, 31"()7.2009) 

(Deb. 17. Vol. III, 24-07-2009) I Col. 710 
Col. 514-664 , Old Age Pension and Rehabilitation Bill. 

High Court of Andhra Pradesh I 2009 by ShriAdlUrCbowdhury·-lnt. 
(EstablishmentofaPermanent Brmch (Deb. 22. Vol. IV. 31-07-2009) 

V" d B'I I Col. 741 at IJayawa a) I I. 2009 by 
Shri L. Rajagopal-Int ! Payment of Subsistenc~ AUowlft« to 
(Deb. 22. Vol. IV, 31-01-2009) I Fanners and Agric:ukuraJ labourers 
Col. 747 I Bill, 2009--sbri Hansraj G. Ahir-lnl 

(Deb. 22. Vol. IV. 31-01-2009) 
mV/AIDS Bill Col. 744 

(Deb. 20, Vol. III. 29-07-2009) P ~ ed by 
Col 140 enons aneel Naxalite Tcn-orism 

. (Reliefand Rehabilitation) Bill. 2009 
InOWl Trusrs (Amendment) Bill, 2009- I by Sbri Baijayant Panda-in!. 

Int. I (Deb. 2. Vol. II. 03-01-2009) 
(Deb. 23, Vol. IV, 03-08-2009) CoI,704 
Col. 452 Prevention of cruelty to Animals 

Jharkhand Appropriation (No 2) B'II,' (A~t)Bill.2009(Amendmer. 
2009-lnt Coos'd and o.._~ I, of ~ton II. etc.) by Shri Francisco 

" I . niP ,Sanhnha--Int. 
(Deb, 9, Vol. II, 14-01-2009) I (Deb. 2. Vol. II, 03-07-2009) 
Col. 770-72 ! Col. 702-63 
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Prevention of Un~licited ~elepho~ic " Bimstec Countries 
Calls and ProtectJon of Pnvacy Bill •. ITA with Bimstec Countries 
2009 by Shri Baijayanl Panda-Int.! (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 2, Vol. II. 03-07-2009) I Col. 285-86 
Col. 705 I 

i Bio-Fuel 
Right of Children to Free and Compulsory I 

Education Bill. 2009-Consid. I Bio-Fuel Crops 
(Deb. 22. Vol. IV. 31-07-2009) I (Deb. 4. Vol. II. 07-07-2009) 
Col. 71341 : Col. 349 

Right of Children to Free and Compulsory 
Education Bill. 2009--Consid. & Pass 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 655-819 

Rubber (Amendment) Bill. 200C}-Consid. 
(Deb. 25. Vol. IV, 06-08-2009) 
Col. 361-66 

Rubber (Amendment) Bill. 2009-lnt. 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 493 

Bio-Gas Plants 
(Deb. 2, Vol. II. 03-07-2009) 
Col. 554-58 
(Deb. 17. Vol. Ill, 24-07-2009) 
Col. 24346 

Extraction of Bio-Diesel 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 235-36 

Working Group for Plant Saplings on 
Vacant Land 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 236-37 

Securities and Exchange Board of India 
(Amendment) Bill. 2009-Int. BiG-Medical Wute 
(Deb. 23. Vol. IV. 03-08-2009) i Bio-Medical Waste Management 
Col. 4521 (Deb. 20. Vol. III. 29-07·2009) 

I Col. 4748 
Underdeveloped and Backward Areas I 

and Region (Special Provisions for 'I BiG-TedllIOIogy 
Accelerated Development) Bill, 2009 Road Map for BiG-Technology 
by Shri Ravindra Kumar PandeY-l (Deb. 10. Vol. II. 15-07-2009) 
COflSid. I Col. 452-54 
(Deb. 22. Vol. IV. 31-07-2009) II BicHliversity 
Col. 750-86 

! Cmagena Protocol 
Underdeveloped and Backward A. reas I (Deb. 24 Vol. IV. 04-08-2009) 

and Regions (Special Provisions for Col. 174 • 
Accelerated Development) Bill. 2009 I . . . 
by Shri Baijayant Panda-Inl. ! Threat to Blo-dlvcmty 
(Deb. 2. Vol. II, 03-07-2009) i (Deb. 10, Vol. II, 15-07-2009) 
Col.70J-04 I Col. 501.03 

Workmen's Compensation (Amendment) I Bio-sphere 
BiII.2009--lnt I Development orBia-sphere Reserves 
(Deb, 26. Vol. IV. 01·08·2009) I (Deb. 5, Vol. II, 08-07-2009) 
Col. l8S I Col. 108.Q9 



38 LOK SABHA 

Bird Flu ! Books 

Ban on Livestock Imports due to Avian: Publication of Books 
lnfluenl.a ' (Deb. 24. VoL IV. 04-08-2009) 
(Deb. 8. Vol. II. 13-07-2009) i Col. 323-40 
Col. 131-33 

i Border Area 
Black Marketing I 

Black Marketing of Foodgrains ; Anti-India Activities 
(Deb. 4, Vol. II. 07-07-2009)! (Deb. 14. Vol. Ill. 21-07-2009) 

Col. 539-40 : Col. 437~38 

Black marketing and Hoarding of food ; Altacks on Border Villages 
Items : (Deb. 19, Vol. Ill. 21·07-2009) 

(Deb. 19. Vol. Ill. 28-07-2009) i Col 210-12 
Col. 230-31 !. 

: Co-ordination amongst Seturicy Apncies 
Hoardin~ in Fel Godowns 

(Deb~ 14. Vol. III. 21-07-2009): ~~b~. Vol. III, 21-07-2009) 

Col. 240-41 . 

Measures against Boarding 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 420-36 

()evelopment of Border Vii. 
(Deb. 19, Vol. III. 21-07·2009) 
Col. 329-30 

Black Money : Fencing at Zero Point 

Black Money \ (Dcb, 9, Vol. tI, 14-01·2009) 

(Deb. 2. Vol. II. 03-07-2009) 1 Col. 23-27 
Col. S6U5 ] 80rewd 
(Deb. 26. Vol. IV. 07-08-2009) 1 
Col. 2~ ! Children falling inBorewdts 

Deposits in Foreign Coumries : (Deb. 20. Vol. 'II. 29.07·2009) 

(Deb. 2. Vol. II. 03-07-2009) 1 Col. 307-01 
Col. 254-55 i 8 .. ; ra • ...,.',. ....,.. , 

Board of Trade ; Flood Ind ErosjOft anafta,emem b)' 
Board ofTrade ' .8rahmapuua Board 

(Deb. I S, Vol. III. 27-07:1009) (Deb 10 V r II . 
Co1.208-09 . ' • o. • 15·07-2000, 

Col. 19-95 
Bodo Accord B .... M ...... T .. 
Implementation of Bodo Atcord 

(Deb, 4, Vol. II. 07.07.2009) Brain MappinjofCriminak 

Col. 336-3. (Deb. 24. Vol. .v. 04.0 •• 20041) 
('01,211·11 

Bodoland T~rriton.1 COfiDril Area. 

Terrorist ACtivilies in Bodoland B~ 
Territorial Council Areu . Bridges in Tamil NIIdu 
(Deb. 14. Vol. III. 21.07-2ntl9) (I) j. 6 
Col ., vv eo.. Vol II oq--ol,."' .... n) 
.. ~12-13 .' .. VV7 

(1~1. ''''·90 
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Condition of Roads and Bridges in Goa : Life Span of BridgeslOverbridSes 
(Deb. 4. Vol. II, 07~07-200Q,: (Deb. 14. Vol. III. 21.07.2009) 
Col. 239-40 Col. 397-400 

Construction and Maintenance of foot : 
O\'crbridges : 
(Deb. 24. Vol. IV. 04-08-2009) : 
Col. 201-02 

Maintenance of Bridges 
<Deb. 4. Vol. II. 07-07-2009) 
Col. 238·39 

Con.'llruction of Bridge over River Torsa ! Maintenance of Rail Bridges 
(Deb. 14. Vol. 111,21-07-2009)' (Deb. I. Vol. II, 02-07·2009) 
Col. 402 I Col. 16-17 

Construction of Bridges Over National i 

Highway : 
(Deb. 24, Vol. IV, 04-08-2009) : 
Col. 303-07 ; 

I 
Construction of Bridges Over Railway ! 

Lines ; 

Need for four-Ianing of NH 92 and 
construction of bridges on the 
IJighway across river Kawari. 
Chambal and Yamuna (MUR 377) 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 4S8 

(Deb, 4. Vol. II. 07-07-2009): Need to construct a new bridge on 
Col. 377-16 N.H. 29 (E) between Gorakhpur and 

Constniction of Overbridge Sonauli in Uttar Pradesh (MUR 377) 
(Deb. 21. Vol. IV, 30-07-2009) . (Deb. 18. Vol. III. 27-07-2009) 
Col. 84 Col. 730 

C,mstruction of Overbridgc' in 
Chhanisgarb 
(l>eb. 21. Vol. IV. 30.07-2009) 
Col. 120 

Construction ofOverbridge on NH-58 
(Deb. 19. Vol. III. 28·07-2009) . 
Col. 106-07 

ComlnlCtion ofOverbridges 
(Deb 6. Vol. II, 09·07·2009) 
Col. 279·80 

C onSh"U,,'1ion of Rail Over Bridges 
(Deb. 6. Vol. II. 09-07':~009) 

Col. 1.31·31 
l>ilapidated condition of Road Over ! 

Oridse at Rtd fort in ~ltu 
(Deb 6, Vul. II. 09-07-:!OM) 
Col. 161-62 

Ilitapidatcd Road..; and <h'erbrid~cs 
(Deb 24, Vol. IV, 04·0&·200Q) 
Col. 379.84 

Need to construct a rail",'3Y overbridge 
at Sahar.sa Bengali Bazar railway 
Ohala falling between Saharsa 
Junction and Pachgachia Railway 
Station in district Sabarsa.. Bihar 
(MUR 377) 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 596 

Need to construct a Road Overbridge at 
Mandi Shyam Nagar level crossing in 
Gautam Budh Nagar Parliamentary 
Constituenc)'. Uttar Pradesh 
(MUR317J 
(Deb. \8. Vol. III. 27-07-2009) 
Col. 733-34 

Need to Cllnstruct an overbridge on N.H.-2 
at Chaldya Mugalsarai in Chandauli 
district of Uttar Pradesh (MUR 377) 
(l1eb. 13, Vol. III, 20-07.20(9) 
Col. 470 
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Need to construct bridges over I Need to repair the dilapidated bridge at 
Ramaganga and Kunda rivers I Pipraghat connecting Oarbbanga and 
connecting Palia and Bedijor in' Khagaria disuiclS of Bihar (MUR 371) 
Hardoi Parliamentary Constituency, I (Deb. 10. Vol. II, 15-07-2009) 
Uttar Pradesh (MUR 371) I Col. 587 
(Deb. 23. Vol. IV, 03-08-2009) i Rail Bridge on River Chenab 
Col. 458-59 I· (Deb. 21, Vol. IV. 30-07-2009) 

Need to construct Railway Over Bridges Col. 257-58 
in district Chandauli. Uttar Pradesh i Rail Bridge on River Kasani 
(MUR 377) : (Deb. II, Vol. III, 16-07-2009) 
(Deb. 20, Vol. III. 29-07-2009)! Col. 214 
Col. 535 ' 

Need to construct road bridges at 
Raunahi-Magrasi in district Faizabad 
and at Ohemwaghat in district Gooda, 
Uttar Pradesh(MUR 317) 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 581 : 

Rail Bridge on River Saryu 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 118-19 

Rail Bridge Over Brahmaputra River 
(Deb. 16. Vol. III. 23·07·2009) 
Col. 127·28 

Need to expedite the construction of 1 Rail ~dges on Chapn-Muz.afl'.,... Ratl 
railway bridge on river Kosi in district.! Lllx 
Supau!. Bihar (MUR 371) ! (Deb. 2S, Vol. IV. O~'-2009) 
(Deb. 20, Vol. III, 29-07-2009) I Col. 210-11 
Col. 536 I Rail Over Bridges at Tiruppw 

Need to expedite the construction of ! (Deb. 16, Vol. III. 2J-07-2009) 
Railway Over-bridge No. a6B on I Col 263-44 
Saharanpur-Ambala railway line in i Railway Over· Bridge a' Soro Level 
Uttar Pradesh (MUR 377) I Crossing Gatt 
(Deb. 9, Vol. II. 14·07-2009) II (Deb. 21. Vol. IV, )0.07.2009) 
Col. 581 I Col. S4 

Need to re-open Railway Bridge at Repair of Railway Bridges 
Railway Crossing 83A in! (Deb. 25, Vol. IV, 06-01.2009) 
Ambedkar Nagar Parliamentary I Col. 115-16 
Constituency, Uttar Pradesh! D~' . f . 
(MUR 377) I --""Inng 0 Railway fJyover 
(Deb. 23, Vol. IV, 03.08.2009)! (Deb. 21. Vol. IV. 30-07-20") 
Col. 459 : Col. 79-10 

Need to release funds fi .1._ . 1 Restoration of Bridpundfow I...IAina 
~ ..... COJISIrUctIOO 1 of' NH-17 

of tIyovers on National Highways in (0 b 14 V 
Vani Vihar CRP and Kh da" e.. 01. III. 21-07-2009) . . • an girl Col. JOS-06 
crossings In Bhubanesbwar. Orissa 
(MUR 377) Road over Bridte at 8abllRakaIa 
(Deb. S. Vol. II. 08.07.2009) (Deb. 6, Vol H. 09-07-2009) 
Col. S21 i Col. 217 
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Road Over-bridge in Uttar Pradesh 
(Deb. I. Vol. II. 02-07-2009) 
Col. 118 

, ROB in Uttar Pradesh 

Road Over-Bridges 
(Deb. I. Vol. 11.02-07-2009); 
Col. 125.205-06 

(Deb. II. Vol. III. 16-07-2009) 
Col. 247-48 

ROBIRUB in Karnataka 
(Deb. 16. Vol. III. 23·07-2009) 
Col. 198-99 

(Dcb. 6. Vol. II. 09-07-2009). Two lane bridge across Tapi 
Col. 110-12 ! (Deb. 9. Vol. II. 14-07.2009) 

Road overbridge in Gujarat 
Col. 236-37 

(Deb. 6. Vol. II. 09-07-2009). Bt. Cotton 
Col. 28()..87 

Road under-bridge at Morena Railway , 
Station 

Fake Bt. Cotton Seeds 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 99 

(Deb. 21. Vol. IV. 30-07-2009) ! Budg~t 
Col. 71-72 

ROB al Jhargram , 
(Deb. 25, Vol. IV, 06·08·2009) ; 
Col. 76-77 

Certain alleged discrepancies in the 
budget documents (Sub.) 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 417-21 

ROB at Manjathidal ' Budg~t (Gm~ral~lOO9-20IO 

(Deb. 21, Vol. IV, 30-01-2009) ; General Budget - 2()09-2010-Genera1 
Col. 143 Discussion and Demands for Excess 

ROB at Pindwada and Swarooppnj i 
(Deb. 16. Vol. III. 23-01-2009) i 

I 

Col. 219-80 : 
! 

ROB at Vadodara and Rajkot ! 
(Deb. 21. Vol. IV. 30-07·2009) I 
Col. 124-25 I I 

Grants--{General) 2006-2001 
(Deb. 6, Vol. JI, 09-07-2009) 
Col. 310-470 
(Deb. 7, Vol. n, 10·07-2009) 
Col. 423-60 • 
(Deb. 8, Vol. II, \3-01-2009) 
Col. 482~19, 624-98 
(Deb. 9, Vol. II, 14-01-2009) 

ROB in Bihar Col. 585-726 
(Deb. 2'. Vol. IV. 30·01·2009) i 
Col. 157.58 ! General Budget-2009-2010 ! (Deb. 3, Vol. II. 06-07-2009) • 

ROB in F..asl Cenual Railway Col. '·34 
(Deb. 25. Vol. IV, 06-08·2009) BUlet (Jhark .... d)-2089-2010 
Col. 160-62 

ROB in Gorakhpur 
(Dc-b. II, Vol. III, 16·07·2009) . 
('01. 164-66 

Jharkhand Budget, 2009·2010--
Presented 
(Deb. 5. Vol. II, 08·07-2009) 
Col. ;03-04 
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Motion Re: Revocation of Proclamation i 

Issued by President in Relation to the : 
State of Jharkhand ' 

and steps taken by the Government in 
regard thereto (C A) 

Statutory Resolution Re: Approval of 
Continuance in Force of Proclamation 
in Respect of the State of Jharkhand 
Jharkhand Budget 2009-1 O-General 
Discussion and Demands for Grants-
(Jharkhand) 2009-10 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 727-70 

Budget (Railw.y)-lOO9-2010 

Railway Budget (2009-20l0}-{Jencral 
Discussion 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 600-760 

(Deb. 21. Vol. IV, 30-07-2009) 
Col. 264-83 

Situation arising out of large-scale loss 
of jobs due to retrenchment and 
closure of industries. including IT 
sector and steps taken by the 
Govemment in this regard (CA) 
(Deb. 22. Vol. IV. 31-07·2009' 
Col. 684-705 

, C.nad. 

Attacks on Indian Students in Foreign 
Countries 
(Deb. 10. Vol. II. 15-07-2009, 
Col. 448 

(Deb. 5. Vol. II. 08-07-2009) 
Col. 524-923 ' Capita. Puaisla.e •• 
(Deb, 6, Vol. 
Col.3l1-J2 

II. 09-07-2009) Capital Punishment 
(Deb. 6. Vol. II. 09-07-2009) 

Railway Budget. 2009-2010 Col. 18-19 
(Deb. 2. Vol. II. 03-07-2009) C.rboa S ... " 
Col. 645-84 r-

Balreaa or EIICI'IY EfIkincy • Carbon Spate in the Acmospbere 
I (Deb. 15. Vol. III. 22.07-2009) 

Bureau of Energy EffICiency Col, 547 
(Deb. 26. Vol. IV. 07·01·2009) 
Col. 119-20 . C.rpet 

Balreaa of ladia. SU .... nts ' Carpe1 Indu.<;lry of 8ha\lIni 
(Deb, 25. Vol. IV, 06-01.2009) 

New Items Under BIS Specifications Col. 227-28 
(Deb. 19. Vol. III. 28-07-2009) i 

~oI. 347-48 j Cartage .. ProcOfOl 
Norms for Quality ofCoIoun : Cana~rus Proccxol 

(Deb. 24. Vol. IV. 04-01-20()4)}: (Deb. 24, Vol, IV, 04-08-2009) 
Col. 8S Col. 114 

c .... ity Relief F .. eI . C .... for Food MMIM 

Revision in Notified Disa.qer list ; Cash for Food Scheme 
(Deb. 9, Vol. II. 14-07·2009), Web. 4. Vol. II. 
Col. 96-100 Col. 26S-66 

CaIIia& Attatio. Calla", 80erd 
Situation ~is~ng due to ~"pon o~ non- i Establishment OfCMhew Board 
~I RICe,to certam ~~Ie~ in: (Dtb. 23, Vol. IV. 03-0'-2009) 
VIOlation of Government Guidelines! Col. 257 
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Need to set up a Cashew Board with its I Central80ard of Secondary Education 
Headquarters in Kentla (MUR 377) j' Affiliation by CBSE 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col. 47S-79 ! Co1.30S-15 

Cattle ! Central Bureau of Investigation 

High Breeds ofCaule I Legal Framework for CBI 
(Deb. 9, Vol. II, 14-07-2009)! (Deb. IS, Vol. Ill, 22-07-2009) 
Col. 430-32 I Col. 60-64 

i 
Cement I 
Acute Shortage of Cement I 

(Deb. 8, Vol. II, 13-07-2009) I 
Col. 189 ! 

Adulterated Cement Ii 
(Deb. 23, Vol. IV, 03-08-2009) 

Raids against Coal Linked Consumers by 
CBI 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 457-58 

Setting up ofCSI Courts 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 254-55 

Col. 331 I Ceatnl COBndl for Research in Va.ni 
Cement Plants I Medieiae 

(Deb. 13, Vol. III, 20-07-2009) j IrregularitiesinAppointmentinCCRUM 
Col. 343 ! (Deb. 15. Vol. III. 22-07-2009) 

! Col. 247-48 
Consumption of Cement i 

(Deb. 8, Vol. II, 13-07-2009) I Cutral Disaster Managemeot 
Col. 290-91 ' Authority 
.. I Central Disaster Management Authority 

DomestIC ProductIOn of Cement I (Deb. 24, Vol. IV, 04-08-2009) 
(Deb. 13, Vol. III. 20-07-2009) I Col. 125-26 
Col. 141 I 

Export of Cement 
(Deb. 18. Vol. 
Col. 284 

: Central Governmeot Employees I Welfare Housing Org.nisatioa 
III, 27·07·2009) I' , Central Government Employees Welfare 

I Housing Organisation 
Growth in Cement Industry ! (Deb. 7. Vol. II. 10-07-2009) 

(Deb. 23. Vol. IV, 03-08-2009) Col. 137-39 
Col. 385 Centnl Gavenment Health Sc:beme 

Rise in Prices in Cement \' CGHS Facility to PIB Accredited 
(Deb. 18. Vol. 111. 27 4 07-2009) I Journalists 
Col. 360·61 I (Deb. IS, Vol. III. 22-07-2009) 

, Col. 237-38 
Cemeet Corpontioa of India I i CGHS Facility to Private Secretaries of 
Funding to NOOs by HPCL and CCI I MPs 

(Deb. 21. Vol. IV, 30·07-2009) ! (Deb. 20. Vol. III. 29-07-2009) 
Col 112-16 I Col. 456 
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CGHS Hospital in NCR Area I' Specialist Doctors in CGHS Dispensaries 
(Deb. 15, Vol. III. 22-07-2009), (Deb. ~ 5, Vol. III. 22-07 ·2009) 
Col. 233-36 ! Col. 44 .. -43 

. CGHS C ds i Supply of Spurious Drugs to CGHS 
Delay In Issuance of New ar i Dispensaries 

(Deb. 15, Vol. III, 22-07-2009) I (Deb. 20. Vol. III. 29-07-2009) 
Col. 232-33 I Col. 493 

Delay in Reimbursement of Bills II' Treatment of CGHS Beneficiaries in 
(Deb. 20, Vol. III. 29-01-2009) Private Hospitals 
Co1.26()..61 i (Deb. 10, Vol. II. 15·07·2009) 

i Col. \35-37 
Expenditure on computerisation ofCGHS i 

(Deb. 10, Vol. II, 15-07-2009) i Vacant Posts of Doctors 
Col. 171-72 (Deb. 5. Vol. II, 08·07-2009) 

Col. 231 
Hike in Contribution ofCGHS CUlralladus .... 1 Senrity FGIft 

(Deb. 5, Vol. II, 08-07-2009) 
Col. 207-11 CISF Security Cover 

(Deb. 4. Vol. II. 07.07·2009) 
Linking ofCGHS Dispensaries to States Col. 245 

Civil H <;pitals i (Deb. 19, Vol. III. 21-07·2009) 
(Deb. 10. Vol. II. 15-07-2009): Col. 121-22 

Col. 384 ! CISF Securily Cover 10 ViPs 
Need to open a CGHS dispensary in; (Deb. 19. Vol. III. 2&·07-2009) 

Indore. Madhya Pradesh (MUR 377) Col. 475 
(Deb. 6. Vol. II. 09-07-2009) Deployment ofCISf in DMRC 
Col. 308 (Deb. 4. Vol. II. 07-07-2009) 

; Col. 252-53 Need to review the hike in fee imposed i 
on retired Central Government Health ! CHtrallaro...tlolt COla ...... 

I 

Scheme beneficiaries (MUR 377) : Hearing ofCompIainlslAppcah 
(Deb. I, Vol. II. 02-07-2009) I (Deb. 5, Vol. II. 01-07-2009) 
Col. 375-76 i Col. 321-22 

Proposal forConstruc:tion ofDispeMary ! Instructions 10 CIC and SIC 
atGurgaon 1 (Deb. 20. Vol, IIJ. 29-01-2009) 
(Deb. 20, Vol. III, 29-07-2009) i Col. 261 

I 

Col. 143-44 I Cn.ral MM ..... BalInt 

Review of CGHS I CeatraJ Madrasa Board 
(Deb. 10, Vol. II. 15-O7-2009)! (Deb.', Vol. II. 13-07-2009) 
Col. 107-11 I Cot. 134-35 

Re~jsion of CGHS COlltribution by I CatInlMupowerrro.otiaaCondI 
Pensioners I CemraJ Manpower PromcIUoA C 'I 
(Oeb. IS, Vol. III. 22-07-2009) (Oeb. IS. Vol. Iff, 22~01~} 
Col. 239-40 I Col. 411.12 
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Central Marine Fisheries Institute I Central Secretariat Manual of OffICe 

Development of Central Fisheries I Procedure 
Institutes and Marine Aquariums j Time Limit for Disposal of Cases 
(Deb. 9, Vol. II, 14-07-2009) I (Deb. 17, Vol. III, 24-07-2009) 
Col. 107-08 I Col. 130 

Central PoliutioD Coatrol Board I CCDtral Silk Board 

Appointment in ePCB I Need to re-open the Central Silk Board 
(Deb. 20, Vol. III, 29-07-2009) OfticeatBbagalpur,Bihar(MUR377) 
Col. 160 I (Deb. 15, Vol. III, 22-07-2009) 

Status of Authority to CPCB Col. 598 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 271 Ceatrally SPODSOred St:heme 

Celltral Resenc Police Foree 
Medical Aid to CRPF Per50Mel 

(Deb. 14, Vol. III, 2 I -07 -2009) 

Allocation of Funds to various Projects 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 373 

Col. 241-43 Budgetaly Support to Flagship Schemes 

Transfer/Posting Policy in CRPF 
(Deb. 14, Vol. III, 21-07-~009) 
Col. 342 

(Deb. 10, Vol. II, 15-07-2009) 
Col. 476-80 

Delay and Cost Escalation in Central 

! Projects 
Central Road FuDel (Deb. 5, Vol. II, 08-07-2009) 
Central Road Fund I Col. 410-50 

(Deb. 14. Vol. III. 21-07-2009) I 
Col. 110-14 Discontinuation of Schemes 

I (Deb. 22, Vol. IV, 31-07-2009) 
Central Road Fund to Himachal Pradesh Col. 110-13 

(Deb. 9, Vol. II, 14-07-2009) 
Col. 20S 

ConstruCtion of roads WIder central road 
fund 

Proper Implementation of Schemes 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. ISS-58 

(Deb. 19, Vol. Ill, 28-07-2009) ! TimeUldCostovemmsofMajorCelllral 
Col. 109-11 I Sector Project 

Development of Roads from Central 
Road fund 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 106-14 

Progress of Roads Under CRF 
(Deb. 19. Vol. Ill. 28-07-2009) 
Col. 199 

Road Projects Funded out of Central 
Road Fund 
(Oeb. 4, Vol. 11, 07-07-2009) 
Col. 143-46 

(Deb. 10, Vol. II, 15-07-2009) 
Col. 2&-29 

Ceat~te lUIatioas 

Centre-Slate Relations 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 426 

Ch •• diprb 

High Court at Cbandigarb 
(Oeb. 16, Vol. III, 23-07-2009) 
Col. 205 
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Chartered Accountant 

Chartered Accountant 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. \35-36 

Fake Chartered Accountants 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 89 

Improvement in sen-ices of CAs 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 156 

Cbemials 

Mini Ratna Status to Chemicals. 
Fertilizers and Pharmaceutical , 
Companies I 
(Deb. 21, Vol. IV. 30-07-2009) 1 

Col. 103-04 ! 

Integrated Programme for Old People 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 252-53 

Modernisation of Prisons 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 161-62 

Need to construct roads under Public:-
Private Pannership Scheme in 
Chhanisgarh (MUR 371) 
(Deb. 10, Vol. II, 15-07-2009) 
Col. S85 

Need to ensure payment of wages under 
National Rural Employment 
Guarantee Scheme in various districts 
of Chhattisgarh (MUR 377) 
(Deb. 4, Vol. II, 07-07-2(09) 
Col. 591-92 

Prices of Chemicals and Fertilizers 
(Deb. 6, Vol. II, 09-07-2009) I Need to provide adequile supply of 

Col. 143-44 ! power to Korba Parliamentary 

Subsidy on Ammonium Sulphate and I Constituency of ebhanis.arh 
Sulphur ! (MUR 377) 

(Deb. 16. Vol. Ill. 23-07-2009)! (Deb. 19. Vol. III. 21·07-2009) 
Col.21 I Col. 499 

Chhattilprh I ~lOre-opcnKorbafatilizerlF.-y 
. " In Korba, ChMrisprb (MtJR J n) 

Alloc~tlOn for Anificial Limbsl (Deb. 14. Vol. Ill. 21.07.2009) 

EqUIpment Supply Scheme I Col. 567-61 
(Deb. 18, Vol. III, 27-07-2(09) 
Col. 201-02 New )WI Lines in ChbIUiIprb 

Allocation for New Rajdbaoj Projeas (Deb. 2S, Vol. IV. 06·01-2009) 

(Deb. 10, Vol. II. 15-07-2009) Col. 75-76 

Col. 508-09 I Ongoingl~endinl Railway PlOjcdJ '" 

Avantha Bbandar Thcnnal Power Project I Chhattisprft 
(Deb. 25, Vol. IV, 06-01-2009) i (Deb. II. Vol. Ill, 16-07-200.) 
Col. 126-27 ! Col. 18J..14 

I 

Construction of Ovcrbridge ' I SclIeme for Adolaceftt Girts 
Chhattisgarh .n! (Deb. 22, Vol. IV, 31.07-2009) 

(Deb. 21. Vol. IV, 30-07.2009)! Col. 229 
Col. 120 I' QIldLaboar 

Elephant Reserw ! 
(Deb. 20, Vol. III, 29.07-2009 I Cbanps in Child Labour....., 
Col. 338 ) i (Deb. fI, Vol. Ill. 27.01.20(9) 

! Col. 397 
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Child Labour Breast Feeding 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 2-7 

(Deb. 20. Vol. III, 29-07-2009) 
Col. 269-70 

Children in Hazardous Occupation Child Exploitation 
g>:b80_!4 Vol. II. 13-07-2009) (Deb. 7, Vol. II, 10-07-2009) 

Col. 396-99 
Eradication of Child Labour Child Rights Activists 

(Deb. I, Vol. II, 13-07-2009) (Deb. 26. Vol. IV, 07-08-2009) 
Col. 360-63 Col. 297-98 

E"'ploitation of Child Labour 
(Deb. 8. Vol. II, 13-07-2009) Child Rjghts Legal Cell 
Col. 292-93 (Deb. 2, Vol. II, 03-07-2009) 

Col. 571 
Increase in Child Labour 

(Deb. 18, Vol. III, 27-()7-2009) Child Tracking System 
Col. 371-72 (Deb. 7, Vol. II, 10-07-2009) 

Col. 323-28 
National Child Labour Project 

(Deb. 13, Vol. III. 20-07-2009) Child Welfare Committees 
Col. 207-09 (Deb. 26, Vol. IV, 07-01-2009) 

Col. 191-93 
NURC Report on Child Labour 

(Deb. 23. Vol. IV. 03-01-2009) Children Affected by 1V Pt.alillle 
Col. 112 (Deb. 14, Vol. III, 21-07-2009) 

Col. 115 
Rejection of Goods 

(Deb. II. Vol. Ill. 27-07-2009) Children died due to Pneumonia 
Col. 91-92 i (Deb. 5, Vol. II, 01-07-2009) 

I CoJ.3~31 
I 

Abuse against Children ! Children Falling in Borewells 
(Deb. 26. Vol. IV, 07-01-2009) ! (Deb. 20. Vol. III. 29-07-2009) 
Col. 141 I Co1.307-01 

Admission of Students in KVS I Children in Entenainment Indusby 
(Deb. II, Vol. III. 27-07-2009) (Deb. 26, Vol. IV. 07-01-2009) 
Col. 229-32 Col. 225-26 

Anaemia among Children 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 193-98 

A~tofNuttUKm 

Enrolment of Cbildmt at Elemeatary 
Level 
(Deb. II, Vol. III, 21-07-2009) 
Col. 319-20 

(Deb. 17. Vol. III, 24-01-2009) HelplessCruldml 
Col. 312-15 (Deb. 26, Vol. IV, 07-01-2009) 

Atrocities against Domestic Servants and 
<'1U1dren 
(Deb. I. Vol. II. 13-07-2009) 
Col. 209 I 

e.ol. 195-97 

HIVamong Children 
(Deb. IS, Vol. III. 22-07-2009) 
Col. 387-18 
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I ntegrated Education 
Children 

for Disabled . Reproductive Child Health Prol,tralll1nc 

(Deb. 8. Vol. II. 
Col. 211-12 

Kidnapping of Children 

13-07-2009) 
(Deb. 20. Vol. III, 29-07-20OQJ 
Col. 303-08 

; Right of Chi Idren to fn.'e and Compulsory 
Education Bill. 2009-Consid. 

(Deb. 4, Vol. II. 07-07-2009) , 
Col. 306-16 

(Deb .. 22. Vol. IV. 31-07·2009) 
Col. 713-41 

: Rise in cases of mV/AIDS AlTc<:ted Missing Children 
(Deb. 14. Vol. 
Col. 127-30 

111,21-07-2009). Children 
(Deb. 20. Vol III. 29-07-2009) 

(Deb. 19, Vol. 111. 28-01-2009) 
Col. 383-88 

Col. 32-38 

. Self-reading Series for Children 

Missing Children from Juvenile Home 
(Deb. 14, Vol 111.21-07-2009) i 

(Deb. 23. Vol. IV. 03-08·2009) 
Col. 426-27 

Col. 201-03 Selling of Blood Extracted from Children 

Monitoring Cel~ 
(Deb. 26, Vol. IV. 07-08-2009) 
Col. 190-91 

National Health Programme for Children 
(Dcb. 5, Vol. II, 08·07-2009) 
Col. 405-08 

NCPCR 
(Deb. 7, Vol. 
Col. 149-50 

II, 10-07-2009) 

Need to check unrestricted sale of thinner 
and correction fluid used in typing 
work being consumed by children as 
a toxic substance (MUR 371) 
(Deb. 16, Vol. 111. 23-07-2009) 
Col. 310 

. (Deb. 20. Vol. III. 29-07·2009) 
Col. 451 

Social Security for Women and Childrtn 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 275 

Street Children 
(Deb. 22. Vol. IV. 31-07-20(9) 
Col. 51-52 

Survey on Orphan Children 
(Deb. 2. Vol. II. 03-07·2009) 
Col. S49-5O 

TraffICking of Women and Childrtn 
(Deb. 22. Vol. IV. 31-01-2009) 
Col. 497 

Cblldrea Ho8te 

NGOs for Women and Children Childun's Homes in Delhi 
(Deb. 2. Vol. II, 03-07-2009) (Deb. 26. Vol. IV. 07.01-2009) 
Co!. 218-19 Col. 140 

Nutritious Food Clille 
(Deb. 17. Vol. 1If, 24·07·2009) India-Chile FTA 
Col. 137 (Deb. 13, Vol. III, 20-07.2009) 

One Laptop Per Child Col. 376·71 
(Deb. 23, Vol. IV. 03.08-2009) Clti .. 
Col. 173 

Prevention of Childhood Pneumonia 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 513-14 

Adverse Jmpac::l at Impone4 ChiMse 
Goods 
(Deb. I. Vol. II. 13-07-2009) 
Col. 123·24 . 
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Ban on Import of Chinese Mobiles 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 414 

Import of power tillers from China 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 231-32 

Ban on Import of Chinese Toys 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 432 

Ban on Import of Chinese ToysIMobiles 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 9-14 

Chinese Ban on Indian Products I 
(Deb. 18, Vol. III, 27-07-2009) < 

Col. 194-95 i 

Import of Vaccines 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 285 

Incidents of Encroachment by China 
(Deb. 5, Vol. 11, 08-07-2009) 
Col. 232 

India-ChinaBorder Dispute 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 510-11 

L"'hinese Pressure on ADB lIndo-China Tnute 
(Deb. IS, Vol. III, 22-07-2009) i (Deb. IS, Vol. III, 22..:07-2009) 
Col. 291-92 ! cot. 409-10 

I 

Creation of Anti-CoWlterfeiting Regime! (Deb. 23, Vol. IV, 03-0B-2009) 
(Deb. 13, Vol. III, 20-07-2009) i Col. 13-14 
Col. 233 ! Military Build up on LAC 

I Cross Border Trade i (Deb. 20, Vol. III. 29-07-2009) 
(Deb. 13, Vol. III, 20-07-2009) ; Col. 60 

I 

Col. 277 i Spurious Drugs from China Under Made 
Encroachment of Indian Territory I in India Tag 

(Deb. 10, Vol. II, 15-07-2009) I (Deb. B, Vol. II, 13-07-2009) 
Col. 219-20 I Col. 223 

Hotline between India aDd China 
(Deb. 20, Vol. 111, 29-07-2009) 
Col. 496 

Trade with China 
(Deb. 13, Vol. III, 20-07-2009) 
CoI.3BI-82 

Illegal Chinese Worken in India I Otizetl.bip 
(Deb. 14, Vol. fII. 21-07-2009) 
Col. 510-11 Citizenship Status of Refugees 

(Deb. 14, Vol. III. 21-07-2009) 
Impact of Chinese Import Col. 329-30 

(Deb. 14, Vol. III. 21-07-2009) 
Col. 38041 Civil Aviation 

Import of Cheap Alloy from China I Air Connectivity to Jbarkhand 
(Deb. 23. Vol. IV, 03-08-2009) i (Deb. II. Vol. III. 16-07-2009) 
Col. 260-61 I Col. 176-77 

Import of Cbeap Chinese Goods I Air Link to Medium-level Cities 
(Deb. IB, Vol. Ill, 27-07-2009) (Deb. 16. Vol. III. 23-07-2009) 
Col. 323.26 I Col. 132 

! 
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Air Service between Delhi and; EXira Passengers on Board 
, (Deb" I Vol IV 30-01-2009) Gorakhpur . -. . . 

(Deb. I, Vol. II. 02-01-2009) Co1.255-S1 
Col. 112-13 FDI in Civil Aviation 

Aviation Regulatory Mechanism (Deb. I. Vol. II. 02-07-2009) 
(Deb. 25. Vol. IV. 06-08-2009). Col. 60 
Col. 90-91 ; Flights between Raipur and Delhi 

Before Takeoff Check of Airplane : (Deb. 16. Vol. Ill. 23-07-2009) 
(Deb. II, Vol. III. 16-01-2009): Col. 119-20 
Col. 313 , Flights for Ujjain and Khajuraho 

Charges from Air Passengers ; (Deb. 16. Vol. Ill. 23-01-2009) 
(Deb. 16, Vol. III. 23-01-2009)! Col. 75 
Col. 251-52 

; Flouting of Aircraft Safety Ru~ 
Cheaper Air Fare for Students i (Deb. II. Vol. III, 16-07·200Ci) 

(Deb. 16, Vol. III, 23-01-2009): Col. 196-91 
Col. 1\3 ! Flying Training Abroad 

Civil Aviation Projects ; (Deb. 6. Vol. II, 
(Deb. 16. Vol. III, 23-07-2009): Col. 109 

09·07-2009' 

Col. 6-9 

Commission to Travel Agents 
(Deb. 21. Vol. IV. 30-07-20(9) 
Col. 194 

, 
. Foreign Airlines in DomnIic Aviation 

Sector 
(Deb. I, Vol. II. 02-07-2009) 
Col. 322-23 

Compensation of Air Passengers . tnd C . 
(Deb. I, Vol. II, 02-07-2009) . Foreign Flight Crew 1ft ian II'I'Mn 
Col. 141-49 (Deb. 21. Vol. IV. 30-07·2009) 

Col. 22·25 
Demand of Higher Wages by Cabin em.. 

(Deb. 25, Vol. IV, 06-01-2009) 
Col. ISO 

Details of Air Fare Slructure 

Ground fUndlina Policy 
(Deb. II. Vol. III. 16-01-2009) 
Col. 312 

(Deb. I. Vol. II, 02.01-2009) Growth of Air TraffIC 
Col. 209-10 (Deb. 6. Vol. II. 09-07-2009) 

Equity and Soft Loans for Aviation 
Industry 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 246-47 

Col. 220-21 

High Air fare for GuJfCoantries 
(Deb. 16. Vol. 111. 23-07.2009) 
CoI.12S--26 

Exodus of Pilots Hike itt Air Fare and Passcmpr AmetUda 
(Deb. 16. Vol. III. 23-07-2009) (Deb. I, Vol. II. 02.07-2009) 
Col. 237-39 Col. 117-... 

Experienced Pilots to Fly during Advav 
Weather CondihooJ 
(Deb. I, Vol. II, 02.07-20(9) 
Col. 132-33 

Hub-and-Spoke Model for AviatiOft 
Industry 
(Deb. 25, Vol. IV. 06-41-2009) 
Cot. 220.21 
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Impact of Cheaper Airfare on Passenger I New Civil Aviation Policy 
Trame in Railways i (Deb. II. Vol. 1II. 16-07-2009) 
(Deb. 16. Vol. III. 23-07-2009) i Col. 248-49 
Col. 152 i Operation ~f International Flights from 

Impact of Recession on Aviation Sector I Small Airports 
(Deb. II. Vol. III. 16-07-2009) I (Deb. I, Vol. 11.02-07-2009) 
Col. 198-99 I Col. 126-27 

I 

Increase in Number of Bird Hit Incidents I Overloading of Air Tratlk Control 
(Deb. I. Vol. II. 02-07-2009) I (Deb. II. Vol. III, 16-07-2009) 
Col. 111-12 I Col. 197-98 

Increase in Number ofPassengen Pre-Flight Alcohol Test 
(Deb. II. Vol. III. \6-07-2009) I (Deb. 21, Vol. IV. 30-07-2009) 
Col. 163-64 Col. 43-44 

I~ R_·Iator~ C' 'IA" ReguJationofAirFares 
,"";~ ......... t """6" lor IVI vlallon (Deb. II, Vol. III, \6-07-2009) 
~.or , 
(Deb. II, Vol. III. 16-07-2009) I Col. 7-8 
Col. 305 I Setting up of National Passengers 

I' Advisory Board 
India Aviation Meet (Deb. I. Vol. II. 02-07-2009) 

(Deb. 21, Vol. IV, 30-07-2009) , Col. 274 
Col. 245-46 I 

Shortage of Air Traffic Controllers 
Installation of Safety EquipmenIS I' (Deb. I. Vol. II, 02-07-2009) 

(Deb. 25. Vol. IV. 06-08-2009) , Col. 78-79 
Col. 248-49 I Shortage ofTrained Pilots 

International Flipts from Domestic (Deb. 6, Vol. II. 09-07-2009) 
Tenninals Col. 61-63 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 296 

Imroduction of New System for Aviation 
Safety 
(Deb. I. Vol. II, 02-07-2009) 
Col. 211-12 

Sky Marshals 
(Deb. II. Vol. (II, 16-07-2009) 
Col. 215-16 

SleepinglDozing of Pilots during F1ights 
(Deb. I, Vol. II, 02-07-2009) 
Col. 35 

Irreplariries in Selection of Pilots Vibration effect on Qutub Minar due to 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 149-50 I 

l.oMS for loss Makin& Carriers 

Frequent Flights 
(Deb. II. Vol. Ill, 16-01-2009) 
Col. 9-10 

(Oeb. 21, Vol. IV, 30-07-2009) ClimateClaa. 
Co\. 237 

Losses suffered by Aviation lndusuy 
(Deb. I, Vol. If. 02-07-2009) 
Col. 149-50 

Effect of Climate Change on Agriculture 
Production.> 
(Deb. 14. Vol. Ill. 21-07-2009) 
Cot. 41-43 
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Impact of Climate Change on Livestock ! Amendment in Coal Mines 
and Fisheries ; (Nationalisation)Act. 1973 
(Deb. 14, Vol. Ill. 21-07-2009) i (Deb. 10, Vol. II. 15-07-2009) 
Col. 505-07 . Col. 514-15 

Impact of Climate Change on Water ; Asscssnumt of Viability of Coal Projects 
Resources : (Deb. 5. Vol. II. 08-07-2009) 
(Deb. 20, Vol. III, 29-07-2009) i Col. 147 
Col. 5 I-53 i Ban on Coal Mining in Forest Areas 

NAP on Climate Change ! (Deb. 10. Vol. II, 15-07-2009) 
(Deb. 26, Vol. IV, 07-08~2009): Col. 497-98 
Col. 323-24 ! Cancellation of Coal UnkaJe 

National Action Plan on Climate Change: (Deb. 20, Vol. Ill. 29·07-2009) 
(Deb. 26, Vol. IV, 07-08-2009)' Col. 384-90 
Cot. 143-44 Clean Coal Technology 

Research on Climate Change in the (Deb. 17. Vol. III. 24-07-2009) 
Northern Pole : Col. 275-76 
(Deb. IS, Vol. 111,22-07-2009) 'ClosureofCoalMines 
~Col. 523-24 (Deb. IS, Vol. Ill, 22-07.2009) 

Coal Col. S49-SO 

100 Days Agenda for Coal Ministry ; Coal Based Power Plants 
(Deb. 15, Vol. III. 22-07-2009) \. (Deb. 7, Vol. II, 10·07-2009) 
Col. 568-70 Col. 285-16 . . . I (Deb. IS, Vol. Ill. 22-07-2009) 

AcquISItIOD of Coal Mines Abroad I Col. 43940 
(Deb. 10. Vol. II, 15-07-20(9) I 
Col. 438-39 I Coal Grade declared by Privatt Coal 

Mines 
Allocation of Captive Coal Blocks I (Deb. I S, Vol. III, 22"()7 -2009) 

(Deb. J{), Vo\. II, 15-07-2009) I Col. 570-72 
Col. 220-23 I· 
(Deb. 5, Vol. II. 08-07-2009) ! Coal Mmes Acquisition by NTPC 
Col. 471-72 . I (Deb. 17., Vol. III. 24..()1-2009) 

Col. 131·31 
Allotment of Coal Bloclts I 

(Deb. 20, Vol. III, 29.07.2009) I Coal Mines in Iht Counay 
Cot. 209-22 I (Deb. 10, Vol. II, 15"()7·lO09) 

j Col. 70-90 
Allotment of Coalfields for Conversion ! Coal -.a.._'_ 

of Coal to Petroleum : .... """"''''''' 
(Deb. IS, Vol. III, 22-07-2009)! (Deb. tS, Vol. III, 22.07.2009) 
Co1.321-22 ! Col. 210-14 

Allotment of Excess CoaJ Blocks I CoaJ Production darm, EkYCftdt tad 
(De&": IS, Vol. III 22-07-2009 Ii TwelfthPJans 
Col. 301 • ) I (Deb. 20, Vol. m. 29·07-2009) 

, Col. 301-09 
i 
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Coal Reserves in the Country 

(Deb. 20. Vol. III. 29-07-2009) 
Col. 239-40 

Coal-lo.Liquid Tc:dlnology 
(Deb. IS. Vol. III. 22-07-2009) 
Col. 441-42 

Minimum Wages to Contract Labourers 
engaged in Coal Companies 
(Deb. 20. Vol. Ill, 29·07·2009) 
Col. 200-01 

Mining of Coal Reserves beneath 
Damodar River 

Criteria for Allocation of Coal to States (Deb. 20. Vol. III. 29-07-2009) 
(Deb. S. Vol. 11. 08-07-2009) Col. 311-13 
Col. 285-~ i Need to restart excavation of coal in 

Delay in revision of royalty on Coal closed collieries in Giridih 
produced in OrKsa (MUR 377) Parliamentary Constituency of 
(Deb. 8, Vol. fl. 13-07-2009) Jharkhand (MUR 377) 
Col. 479 (Deb. 21. Vol. IV. 30-07-2009) 

Environmental Clearance for Coal 
Mining 
(Deb. S. Vol. II. 08·07-2009), 
Col. 164 

Export/Import of Coal 
(Deb. IS. Vol. Ill. 22·07·2009) 
Col. 412·21 

Col. 294 

New Coal Deposits 
(Deb. 10, Vol. II. 15-07·2009) 
Col. 249-50 

Non-Payment of compensation to PAPs 
(Deb. 15. Vol. III, 22-07·2009) 
Col. 480-81 

Fund for Coal Resources Abroad : Pilferage of Coal 
(Deb. 20. Vol. Ill, 29·07-2009) (Deb. 5, Vol. II. 08-07-2009) 
Col. 278-79 Col. 279-81 

Illegal Coal Mining 
(Deb. 10. Vol. 11, 15-07-2009) 
Col. 374-n 

Import of Coal by MMTC 
(Deb. 13, Vol. til. 20-07-2009) 
Col. 164-65 

Imports of Coal 
(Deb. 20, Vol. Ill, 29-07-2009) 

Production of Coal 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 315·18 
(Deb. 20. Vol. III. 29-07·2009) 
Col. 10-23 

Production of Oil from Coal and Ethanol 
(Deb. II, Vol. III. 16-07-2009) 
Col. 294-95 

Co, I. 1 ()6.()7 I Raids against Coal Linked Consumers by 
lbIfia Rehabillta&ionPIan CSI 

(Deb. 1 S. Vol. III. 22-07-2009) ! (Deb. 20. Vol. III. 29-07-2009) 
Col. 221.22 I Col. 457·58 

Lipile based Power Projects 
(Deb. 26. Vol. IV. 07-08·2009) 
Col.l66-68 

Loss in Coal India Limited 
(Deb. IS. Vol. III, 22-07-2009) 
Col. S44-46 

Reforms in Coal Sector 
(Deb. 5, Vol. II, 08-07-2009) 
Cot. 333-40 

Regulatory body for Coal Sector 
(Deb. S. Vol. II. 08-07-2009) 
Col. 88-89 



54 LOK SABHA 

Rehabilitation of Coal Mines Affected: Utilization of Coal Reserves 
Persons (Deb. 6. Vol. II. 09-07-2009) 
(Dcb. 5. Vol. II. 08-07-2009): Col. 285-86 

Col. 275-76 ; Workers employed in Coal Companies 
Revision of Coal Prices (Deb. 10. Vol. II. 15-07-2009) 

(Deb. 5. Vol. II. 08-07-2009) Col. 445-48 
Col. 409-10 

Coal India Limited 
Royalty on Coal 

(Deb. 5, Vol. II, 08-07-2009) Abandoned Projects 
Col. 408-09 (Deb. 10. Vol. II. 15-07-2009) 

Col. 494-97 
Setting up of Coal Based Urea Plants 

(Deb. II. Vol. Ifl. 16-07-2009) Alleged Conuption in Cil 
Col. 261-90 (Deb. 20. Vol. III. 29-07-2009) 

Setting Up of Coal Testing Centres 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 315016 

Shortage of Coal in NTPC Power Plants 
(Deb. 26, Vol. IV. 07-08-2009) 
Col. 49-52 

Subsidy on Coal for Poor Persons 

Col. 54-60 

Amenities to CIL Workers 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 555-56 

Disinvestment in Cil 
(Deb. 5, Vol. fl. 08-07-2009) 
Col. 462-63 

(Deb. 10. Vol. II. 15-07-2009) Employment of Females inCIL 
Col. 507-08 (Deb. 5, Vol. II. 01-07-2009) 

Supply of Coal to Industrial Units Col. 101 

(Deb. 10. Vol. If. 15-07-2009) Loss in Coallndia Limited 
Col. 361-62 (Deb. I S. Vol. III, 22-07-2009) 

Supply of Coal to Power Sector Col. 544-46 
(Deb. 5. Vo\. 11. 08-07-2009) Peripheral Development of Vil\agesby 
Col. 392-406 Cll 

Supply of Coal to Steel Plants 
(Deb. t S. Vol. III. 22-07-2009) 
Col. 103-06 

Supply of Coal to Thermal Power Stations 
(Deb. 10. Vol. fI, 15-07-2009) 
Col.5l6-18 

(Deb. 20. Vol. Ill, 29-07-2009) 
Col. 237-40 

CoutalArn 

Assistance to States for Coastal Security 
(Deb. 9, Vol. II. 14-07-2009) 

! Col. 1-10 
Supply of Coal under Coal Linkage : 

Scheme to Bihar 1 Coastal Regulations 
(Deb. 5, Vol. II. 08-07.2009) i (D~b. S. Vol. II. 08-07-2009) 
Col. 107-01 I Col. 367-68 

Theft of Coal , Coastal Security 
(D~b. I S. Vol. 1fI. 22.07-2(09): (Deb. 4, Vol. II, 07.07-2009) 
Col. 513-16 I Col.497·99 

I 
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Coastal Security Schemes 

(Deb. 24, Vol. IV. 04-08-2009) 
Col. 467-70 

Construction of Sea Walls 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 79-80 

Encroachment on Territorial Waters in 
Arabian Sea 
(Deb. 8. Vol. 11. 13-07-2009) 
Col. 417·18 

Identity Cards to Citizens in Coastal 
Areas 
(Deb. 9. Vol. fl. 14-07-2009)· 
Col. 59-61 

Infiltration from Coastal Areas 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 537-38 

Coconut 

Coconut Cultivation 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 15-20 

Cultivation of Coconut 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 481-84 

Loss to Coconut Plantations 
(Deb. 14. Vol. HI. 21-07-2009) 
Col. 216-17 

Protection to Coconut growers 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 4/0 

Coffft 

Decline in Demand and Production of 
Coffee 

Need to give approval to anti-sea erosion j (Deb. 8. Vol. II. 13-07-2009) 
project submitted by Government of : Col. 284-85 
Kamataka (MUR 3n) ; Package for Coffee Growers 
(Deb. 5. Vol. II, 08·07·2009): (Deb. 23. Vol. IV, 03-08-2009) 
CoUll i Col.26-28 

Need to include Sea Erosion under the ' 
definition ofNationaJ DisasterlNatural ; 
Calamity for providing relief to the ' 
affected fishermen community living 
along coastal areas (MUR 377) 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 330 

Need to provide additional funds under 
Coastal Security System 10 the 
Government of Maharashtra 
(MUR 377) 
(Deb. 10. Vol. II. 15-07·2009) 
Col. 590 

Sn Erosion 
(Deb. 10. Vol. II. IS-07-2009) 
Col. 213-16 

Upgradation of Coastal Highways in i 

Promotion of Coffee 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 193 

Cola Veadi1tc MachiDes 

Coin Vending Machines 
(Deb. 7. Vol. II, 10-07-2009) 
Col. 340 

Coir 

Assistance to Coir Industry 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 20-24 

Erfect of Global Recession on Coir 
Industry 
(Deb. 9. Vol. II, t 4-07-2009) 
Col. 3SI-52 

Gujaral /1 Export of Coir Products 
(Deb 4. Vol. II. 07-07-2009) (Deb. 4, Vol. II, 
Col. 42q..JO , Col. 88-90 

07-07-2009) 
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M h'I"'- holder.; Scheme for Coir Workers : Need 10 exempt .P I. lKO~ . 

D b 14 V 1 111 .21-07-2009)' fromNETISETexamtnatlonforbelO!-( e. . o. . II 
Col. 117-19 . eligible for leclurership in co cges 

College 

Accreditation System tor Law CoUeges . 

(MUR 377) 
(Deb. 15. Vol. III. 22-07-1(09) 
Col. 598~99 . 

(Deb. 21. Vol. IV, 30-07-2(09) ~ Need to open a Kendriya Vid)'alaya. 
Col. 136-37 ' Engineering College. Medical College 

Allocation of Funds for Residential ! 

Colleges 
(Deb. 13, Vol. 111. 20-07-2009) ; 
Col. 433 

Community Colleges 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 398 

and ITI in Lohardaga Parliamentary 
Constituency. Jharkhand (MUR 3771 
(Deb. 25. Vol. IV. 06-08-:!O(9) 
Col. 326-27 

Need to upgrade B.R.n. Medical College 
in Gorakhpur. Uuar Pradesh on 1M 
lines of All India Institute of Medical 
Sciences (MUR 377) 

Criteria for NursingCoUeges (Deb. II, Vol. III. 16-07·2009) 
(Deb. 20. Vol. til. 29-07-2009) : Col. 342 

Col. lOS-II ! NewCol~e in Educational!} 8af;kwMd 
De-recognition of Medical Colleges [ Oislric15 

(Oeb. 10. Vol. II. 15~07-2009) i (Deb. ::!J. Vol. IV, 03.0.-1009) 
Col.2l6-17 Col.41'-12 

E-Payment System in Colleges ; Opening of Model ~grce Colleges 
(Deb. 23, Vol. IV, 03-08-20(9) i (Deb. I. Vol. U, 13-07.2009) 
Col. 377-78 Col. 3&0-92 

Functioning of Private Medical and : Promotion ofTaten. in SchooW('Cl"~ 
~ntal Colleges (Deb. 23. Vol. IV. 03-08-2009) 
(Deb. 20. Vol. III. 29·07·2009) Col 21.13 
Col. 103-05 

Infrastructural Facilities in Medical 
CollegesIHospitals 
(Deb. 20, Vol. III. 29·07-2009) 
Col. 38-42 

Implarit.ies in McdicallOental Colleges 
(Deb. to, Vol. II, 15-07-2009) 
Col. 527·28 

Reduction in Medical Seals 
(Deb. 10, Vol. III, 29.07.2009) 
Col. 277·71 

Seuing up of Medical Collqu in SQutb 
Kashmir 
(Deb. 20. Vol. III. 29--07.20(9) 
Col. 413 

; Setting up of Medical. Oenta~ lJDafti and 
Medical Colleges under ESIC I Ayurwdic CoIqCJ 

(Deb. 13, Vol. III, 20-07-2009) i (Dcb. 5. Vol If. 08-07.2009) 
Col. 352-54 Col. J42-47 

Mining College i Setting up of New Phal'lnk)r follep 
(Deb. IS. Vol. In. 27-07-2009) ((leb. 10. Vol 11f, 19.07.200Q, 
Col. 92-93 Col H7 



S1F: 
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Council of Indian Institutes of I National Shipping Board-Elec:tion 
Tectmology-EIec:tion I (Deb. 8, Vol. II, 13-07-2009) 
(Deb. II, Vol. III, 27-07-2009) I Col. 451 
Col. 716 

Council of Indian School of Mines 
University, Dhanbad-E1ec:tion 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 117 

National Tiger Conservation AuIhority-
Elcc:tion 
(Deb. 5, Vol. II. 08-07-2009) 
Col. 502-03 

National Welfare ao.d for Seafarers-
Court of Aligarh Muslim University- I 
~. I 
(Deb. I, Vol. II, 13-07-2009)! 

EIcaion • 
(Deb. I. Vol. II. 13-07-2009) 
Col.4S8 

Col. 455 . Post-Graduate Institute of medical 
COU" of the Univenity of Delhi-

Election 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 450 

Educ:alion Md Resan:h. o..dipm-
Elec;tion 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 502 

Employees State Insurance Rajghat Samadhi COIM'Iince--EJections 
Corporuion-Elec:tion (Deb. 2. Vol. II. 03-07-2009) 
(Deb. 15, Vol. III, 22-07-2009); Col. 64243 
Col. 581-12 . Rubber Board-EIec:tion 

Indian Council of Agric:uIturaJ ReseardI (Deb. S. Vol. II, 13-07-2009) 
Society (EJec:t.) Col. 456 
(Deb. 9. Vol. II. 14-07-2009) 
Col. S66 Spic:cs Bon-EIectiGa 

(Deb. S. Vol. II. 
J.wallarlal Institute of Post..(jraduate i CoI.4S6-S7 = Educ:a&ion and Research- I Tea BoIrd-EIecIioD 

13-07-2009) 

~~s.:0' Vol. n. 15-07-2009) ~~S'" Vol. II. 13-01-2009) 

National Board for Micro. Small and 
Medium EnfelPCiM-(EJec:t) 
(Deb. 9. Vol. II. 14-07-2009) 
Col. S68 

Accommodation for Tour.". of 
Conwnon.eallh Gama. 2010 
(Deb. '. Vol. II. 10-07-2009) 
Col. 296 National Kbadi and Vii. Industries . 

Board-(EJect) i Accommodation 10 Vi.'tors of 
(Deb. 9, Vol. II. 14-07-2009) Common ...... GImet.. 2010 
Col. 567 (Deb. 22, Vol. 'V. 31-07.2009) 

Col. 211-12 National 0i1Jeed. lAd Vegetable Oils 
Development (NOVOD) Board-
EIeaiaR 
(Deb. 4, Vol. II. 01-07-2009) 
Co,",'6-n 

Action Pia.. for Conunon •••• th 
a..s.20IO 
(Deb. 9. Vol. U. '..,7-2009) 
CGlIl7-1. 
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Commonwealth Games I Slow Progress of Projects for 
(Deb. 14, Vol. III, 21-07-2009) ! Commonwealth Games 
Col. 204-08 I (Deb. 14. Vol. III. 21-07-2009) 

Commonwealth Games Village I Col. 512-13 
(Deb. 24, Vol. IV, 04-08-2009) I Special Cell for Conunonweakh Games 
Col. 525 I (Deb. 14, Vol. III, 21-01-2009) 

Commonwealth Games, 2010 I Col. 444-45 
(Deb. 4, Vol. II. 07-07-2009) i Status of Commonwealth Games 
Col. 32-34 : Preparation 
(Deb. 14. Vol. III. 21-01-2009) I (Deb. 4. Vol. II, 01-07-2009) 
Col. 36S~ I Col. 131-40 

Food Safety Norms for Commonwnllh ; Telecast ofCommonweahh Games 
Gtmes.20IO I (Deb. 19. Vol. III, 21-07-2009) 
(Deb. 10, Vol. II, 15-07-2009) Col. 447-41 
C~.21'-11 I 

Tourism Infrastructure for 
Funds fur Commonwealdt G8IMS I Commonwealth Games, 2010 

(Deb. 4, Vol. II, 01-07-2009) (Deb. 11, Vol. III, 24-01-2009) 
Col. 511-13 I Col. 397 

General Budget-2009-2010 I Co ...... Riots 
(Deb. 3, Vol. II, 06-07-2009) I 
Col. 19 i Communal Riots 

I (Deb. 4, Vol. II, 01-01-2009) 
Need to speed up the pacparahons for Col. 267-61 

Commonwealth Games scheduled to I 
br held in New DeRri in 20 lOin a co- COIMa.1Iity KJtdIea 
onIinated Md professional IIUIDRCI" Setting up of Community Kildlens 
(MUR 3n) (Deb. 16, Vol. III, 23-07-2009) 
(Deb. S, Vol. II, 01-07-2009) I Col. 25-27 
C~.SI3 , 

I CHI,.. FbIoreIceat ...... 
0udIy for Commonweallh o.ma 

(Deb. 19, Vol. III, 21-07·2009) Safe Disposal ofCFl 
Col m-26 (Deb. 10, Vol. II, 1S-01-2009) 

" ...... fGrCommoaweallh GImes 
Col. 417-11 

(Deb. 9, Vol. II, 14-01-2009) Use ofCFLs 
Col. 47-41 (Deb. 7, Vol. II, 10-01-2009) 

I Col. 262-63 
Residential Arrangements for (Deb. 11, Vol. III, 24-07-2009) 

Commonwealth G8IMS I Col 32J...29 (Deb. 19. Vol. III, 28-07·2009) . 
Col. 445-46 Co.paay 

Smarity for COInmonwcalth Games I Action against companies by SEBI 
(Oeb. 19, Vol. III, 28-07·2009) I (Deb. 26, Vol. IV. 01-01-2(09) 
Col. "'-'16 i Col. 91-9'1 





Setting up of CNO oatt.ts in Rajasthan 
(Deb.: 6, ,Vol. fl, 09-07-2009) 
Col. 173·74 

Co.puter 
ComputerSf/ft)F VistlaUy Impaired 

$tudentI: \f, '"y' n1 rl:,/ lo l 

(Deb. 13, Vol. 1II.(,lO"()7.·2009) 
Col. 399-400 

Expert Committee Reamunendations on 
Sixth Schedule 
(Deb. 17. Vol. Ill. 24-07-2009) 
Col. 475 

Need to include Bhojpuri langUage in the 
Eighth Schedule to the Constitution 
(MUR3~7) . 
(Deb. 13. Vol. Ill, .20-07-2009) 
Col. 467-68 
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Coutitutioa Review Coatmissioa I Coatrib.tory Provideal FUM 
t 

Constitution Review Commission ! Contributory Provident Fund Trust Sc:am 
(Deb. 11. Vol. III, 16-07-2009) ,: (Deb. 16. Vol. III. 23-07-2009) 
Col. 29-31 Col. 229-30 

C ........ r COlIn J Co-operatin 
i 

Review of Conswner Couns I Agricultural Co-operalives 
(Deb. 19, Vol. III, 28-07-2009) I (Deb. 19. Vol. III. 28-07-2009) 
Col. 83-84 I Col. 213-15 

Setting up of Consumer Font I Fanners in Co-opmUive Societies 
(Deb. 4, Vol. II, 07-07-2009) I (Deb. 24, Vol. IV, 04-01-2009) 
Col. 416-28 I Col. 128-29 

t 
COIIItIIaer '.fonutiolt Catns i Financial Assislance 10 Co-operMives 

Consumer Information Centres : (Dcb. 14, Vol. III. 21-01-2009) 
Col. 479-16 (Deb. 24, Vol. IV. 04-08-2009) I 

Col. 492-506 i Promoting the Co-opcrative Sector 
C .. HICr Prodllds I (Deb. 4, Vol. II, 07-07-2009) 

I Col. 372 
Consumer Product Testing Mcclumism I 

(Dcb. 24, Vol. IV, 04-08-2009) Purc:h~ of Sbares by Co-operali¥e 
Col. 243 I SocIetICS 

I (Deb. 16. Vol. III. 23-07-2009) 
Col. 7940 C .... 1Hr Ripll 

Consumer Protec:tioa Movement 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 464-65 

Strengthening orC~ves 
(Deb. 24, Vol. IV. 04-01-2009) 
Col. 466-67 

Consumer RigJds Copra 
(Deb. 24. Vol. IV, 04-01-2009) 
Col. 457-58 Need to relax norms for purclwc of 

ProIcction of Consumer Rights (MUR 377) I Copra by NAFED in Klroataka 

(Deb. 24, Vol. IV, 04-01-2009) (Deb. 9, Vol. II, 14-07.2009, 
Col. 321-23 Col. 571 

c.....er Welfare f.1Id Corporate Gcweruece 
ConMner Wetfiue Ftald I ~ Goweraaa 
~~~'I~_~ Vol. Ill. 21-07-2009) ~bi.116, Vol. III. 23-07.2009) 

CoatnbucII ... 
ConIraband Items 

(Deb. 19, Vol. Ill, 21-07-2009) 
Col. 116-.7 

AIIepd Corruption .. CfL 
(Deb. 20, Vol. m. 29-07.2009) 
Col. S4-6O 
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Corruption Cases against MCD Officials Cottage IlIdustry 
(Deb. 24. Vol. IV. 04-01-2009) Cottage Industry in Orissa 
Col. IS3-56 (Deb. 4. Vol. II. 07-07-2009) 

Corruption in FCI Col. 103-04 
(Deb. 14, Vol. III. 21-07-2009) Labour Intensive Policy for Cottage 
Col. 163-66 Industry 

Corruption in FPS (Deb. 14. Vol. III, 21-07-2009) 
(Deb. 19. Vol. 111, 21-07-2009) I Col. 301-04 
Col. 337-40 I COUOll 

Corruption in Judic:iaty 
(Deb. 2S. Vol. IV. 06-01-2009) 
Col. 247-41 

Conupcion in Oil PSUs 
(Deb. 2S. Vol. IV, 06-01-2009) 
Col. 35-36 

Corruptions in Railways 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 131-34 

ExpeDdibR on Drive apinst Corruption 
(Deb. 20, Vol. III. 29-01-2009) 
CoI.ISO-SI 

Involvement of bnmipion Offic:ers in 
CorrupIioa 
(Deb. 19, Vol. 111. 21-07-2009) 
Col. 11-12 

N8b0a-W .. Drive ...... Corruption 
(Deb. 5, Vol. II. 01-01-2009) 
Coll61-69 

ItemcMl f1l~0lficers 6an WebsiIc 
(Deb. 10, Vol. II. lS-07-2009) 
Col. 537-39 

Scheme to Check COIT'IIption 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 46243 

c.tG ...... 

Fat Trxk Committee 
(Deb. 22, Vol. I~ 31-07-2009) 
Col. 121 . 

Couon Cultivation 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 353-54 

Cotton Production 
(Deb. 11. Vol. III, 16-O7-~009) 
Col. 195 
(Deb. 19, Vol. III, 21-07-2009) 
Col. 91-94 

COltOn Technology Fund 
(Deb. 4, Vol. II, 07-07-2009) 
Col. liS 

Demand for Cotton 
(Deb. 19, Vol. Ill, 21-07-2009) 
Col. 151 

Export ofCoaon 
(Deb. II, Vol. III, 16-07-2009) 
Col. 192-94 

Import Duty on Coaon 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col 19 

MSPofCouoa 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 51 

Need to Iddras the problems being r.:ed 
by the Cotton Weavers Co-Gperative 
Societies in Hooply district of Well 
Beopl (MUR 377) 
(Deb. 4, Vol. II, 07-07-2009) 
Col. S96 

Procurement of Coaoa 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 129-30 
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Cyber Cri~ I Role of IndependentDirecton (Deb. 19. Vol. III. 28-07-2009) I (Deb. 6. Vol. II. 09-07-2009) 
Col. 233-40 I Col. as 

I Fraud cases under SFIO I Sexual Hlrassment ofDomellic Helps (Deb. 21, Vol. IV, 30-07-2009) I (Deb. 2, Vol. II. 03-4)1-2009) 
Col. 159-60 ! Col. 2 

HackingofWebsites 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 185-16 

Supreme Court Advisory on Bride 
Bumin, 
(Deb. 19. Vol. III. 21.07-2009) 
Col. 75 Kidnapping of Children 

(Deb. 4, Vol. II, 07-07-2009) Theft c.es in Delhi Col. 306-16 (Deb. 19, Vol. III, 21-07-2009) 
Kidney Racket ! Col. 359-60 

(Deb. 5, Vol. II, 08-07-2009) i TOIturiIta ofPlradl Col. 311-20 I (Deb. 9, Vol. II. 14.01-2009) 
for ' CoI.~ Law RIpe Cases I 

(Deb. II. Vol. Ill. 16-07.2009) I C .... OI 
Col. s..-5S CnIdc Oil ~ by RIL 

Legislltive ltecopiDon 10 SFIO (Deb. 16. Vol. III. 23.07-2009) 
(Deb. 2S. Vol. IV. 06-0'-2009), Col. 149-50 I Col. 13-14 ! DentIIId of CnIdc Oil 

Measuraapinsl HoIrdin& I (Deb. 6. Vol. II. 09-07-2009) 
(Deb. 14. Vol. III. 21-07-2009) Col. 226 
CoL 420-36 IIIIpOIt 0(0i1_ 0. 

Measures to Tackle VIOlence (Deb. 25. Vol. IV, 06-0'-2009) 
(Deb. 4. Vol. II, 07-07-2009) Col. 16J.66 
Col. 471-72 

Procection of Small bwaton 
(Deb. I. Vol. II. 02-07-2009) 
CoI.I6U9 

Production of CnIdc Oil 
(Deb. 16. Vol. III. 23"'7-2009) 
Col. 116-17 

Production of Crude Oil by IOC 
PrcIIec:tioa to W'11neIIeS (Deb. 25. Vol. IV. 0..0'-2009) 

(Deb. 9. Vol. II. 14-67.2009) Col. 114 
Col. 111·12 I PrCNhlctioft of Cra. Oillo. by Oil 

Rehlbilillllion of Rape VICtims 1 CoInpMies 
(Deb. 26. Vol. IV. 07-0'-2009) II (Deb. 21. Vol, IV. 30-07-2009) Col. 235-36 Col. 4-13 I 

~ Crime in Delhi ~ Product .. of'Cnidt ~ '* by 
(Deb. 4, Vol. II. 01-07.2009) I ONGC 
Col. 292-9) " (Deb. 2S. Vol. IV, 06-0.-2009) Cot. 119-21 
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Production of Oil and Gas in Krishna I Need to SU'en~ the ~i", U?ions in 
Godavari and Cauvery Basin West Bengal. wnh a View to unprove 
(Deb. I. Vol. II 02-07-2009) the income of milk producers in the 

• State (MUR 377) 
Col. 151-52 (Deb. 14. Vol. III, 21-07-2009) 

Statutory Levies on Crude Oil Produced I Col. 563 , 
from Banner Fields ! Prices of Milk Powder 
(Deb. 25. Vol. IV. 06-08-2009) ! (Deb. 19, Vol. III. 28-07-2009) 

I 

Col. 125-26 : Col. 271-74 
i 

C .... b Rubber Modified Bit.1HII I Women Self Help Groups in Dairy Sector 
! (Deb. 14, Vol. III. 21-07-2009) 

Sub-Slandard Quality ofCRMB Col. 257-58 
(Deb. 16. Vol. III. 23-07-2009) 0. ... alld Diu 
Col. 122-23 

, Need to take steps to rescue fishermen 
from Daman and Diu languishing in 

. Pakistani jails (MUR 377) 
AmaIdment of Law on Custodial Deaths (Deb. 13. Vol. III. 20-07-2009) 

(Deb. 19, Vol. III. 28-07-2009) I Col. 468-69 
Col. 199-200 I 

, DalHdar Valley Corporatioll 

Dairy I Power Generation by DVC 
Ban on Import of Dairy Products from I (Deb. 17, Vol. III, 24-07-2009) 

China I Col. 179-84 
I 

(Deb. 8, Vol. II. 13-07-2009), Da .. allClllaerYoin 
Col. 142-43 t Depletion of Water level in Dams 

Dairy Development Projects (Deb. 15, Vol. III, 22-07-2009) 
(Deb. 4. Vol. II, 07-07-2009) Col. 2~72 
Col. 226-30 Gradual Decline of Level of Major 

Development of Dairy Sector 
(Deb. 4. Vol. II. 07-07-2009) 
Col. S40 

RiverslWater Reservoirs 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 319-20 

ImproveQlllmt of Oems in Tamil Nadu 
Funds for Dairy Co-operatives (Deb. 20, Vol. III. 29-07-2009) 

(Deb. 4, Vol. II, 07-07-2009) Col. 324-25 
Col. 90-91 ! Major Water Reservoirs in the Country 

F.--a.. ~ 0.' n..-t-. I (Deb. 5, Vol. II. 01-07-2009) _.or II')' __ -.-_.t Col. 462 
(Deb. 24, Vol. IV, 04-01-2009) 
Col. 149-S4 Need to address the problems of people 

displaced due to Pong Dam Projed 
(MUR377) Intcnsiw Dairy De¥elopment ProgrIftlmC 

(Deb. }9, Vol. III. 21-07-200'!) I 
Col. 21S-24 

(Deb. IB, Vol. III, 27-01-2009) 
Col. 730-32 



;uRellabitiaition ofOusteesofPong Dam Cancellation of~btatl"'O:": 
(Deb. 7. Vol. II, 10-07-2009) (Deb. 13, VoCihl,10-'b'.I2009) 

!Ji;,~lr};·~7 Col.IIS.16 ".j,. '.,) 

i (}R.eraublhm Project 
(Deb. S, Vol. II, 
CQJ.314·15 

ChiefofDefcnceSt.lfF.v' j,,: """! 
01-07-2009) (Deb, 23. Vol. rv. lO3..o.-a009) 

'"';~·~:Fi) Jl 

1;8wamerekha Canal and Nakati Oam 
Project 

.. ,(qeb. 20. Vol. III, 29-07-2009) 
. 'Cdt~l-44 

" '., 

Swarnreld1a Multi-purpose PJoject 
1\' ,,,(QoJl. 20, Vol., III. ?9-07-2009) 

Col. 349-50 

CoI.I3S 

Condition of Families of Manyrs 
(Deb. II. Vot.III •. 27.07.2009) 
Col. 84-15 

Construction, of Scoa:pcne~ihes 
(Oe~, 13, Vo~ .. ,J.il.iO..o7.iO(9) 
Col. 414 . , 
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Shortage of Special Clothing and I BRT Corridor 
Equipment for Troops ; (Deb. 4. Vol. II. 07-07·2009) 
(Deb. B. Vol. II. 13-07-2009) Col. 235-37 
Col. 123 CeniflC8lion of Crane 

(Deb. 26. Vol. IV. 07-08-2009) Surr~rofF~ ; 
(Deb. lB, Vol. III, 27-07-2009)! Col. 191 
Col. 343 I Children's Homes in Delhi 

(Deb. 26, Vol. IV, 07-01-2009) 
Technology Transfer Agreement for T-90 I Col. 140 

Tanks n..1h' Pol" (Deb. 13. Vol. III. 20-07-2009) Communic:ationNetworkfor~ I ace 
Col. 145 (Deb. 4, Vol. II. 07-07-2009) 

Training Centres for Defence Personnel 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 35S-62 

Transfer of Defence Land to DMRC 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 236 

UnuSed Lands in Defenu Production 
Units 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 423-24 

Col. 49S-96 

Congestion at Delhi and Howrah Railway 
Stations 
(Deb. I. Vol. II. 02-07-2009) 
Col. 136 

Corruption Cases against MCD Officials 
(Deb. 24. Vol. IV, o.t-OI-2009) 
Col. ISJ-S6 

Cylinder Blasts in Delhi 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 422-23 

Utilisation of Defence Lands Delhi Milk. Scheme 
(Deb. 18. Vol. III. 27.07-2009), ,. ('beb. 19. Vol. III, 21-07-2009) 
Col. 376 Col. 113-1S 

Violation of Indian Air Space I Denial of Treatment in Hospitals 
(Deb. 13. Vol. III, 20-07-2009) i (Deb. 10. Vol. II. IS-07-2009) 
C~ 376 I Col. 294-95 

DeIe.ce Rescara .... DeYelopaat I Development of Yamuna 
. ()rpaiatioa I (Deb. 17. Vol. III. 24-61-2009) 

Pr f I for DROO I Col. 353-5S ocuremem 0 tems ! 

(Deb. 23. Vol. IV, 03-08-2009) : Dilapidated condition of Road Over 
Col.3l6-18 ! BridJe at Red Fan in Dethi 

(Deb. 6, Vol. II. 09-01-2009) 
Dellai Col. 161-62 
Adullenltion in Food Items Owarb Sub-city 

(Deb. 5, Vol. II. 01-07-2009) (Deb. 26, Vol. IV. 07.0 •• 2(09) 
Col. 373-16 Col. 358-59 

Advisory on InYeStmeob 
(Deb. 9. Vol. II. 14.07.2009) 
Col. 261 

EnerOIdiment ofGowernmaac Uad 
(Deb. 22. Vol. IV, 31-07-2009) 
Co13ll-12 
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Impounding ofVchides by Delhi TraffIC i RegulariDtion ofUnauthorized Colonies 
Police i (Deb. 26. Vol. IV. 07-01-2009) 
(Deb. 19, Vol. III. 28-07-2009) i Col. 265-66 
Col. 343-44 i Ring Rail Service 

JuvenileHomes i (Deb. II. Vol. III. 16-07-2009) 
(Deb. 17. Vol. III. 24-07-2009) Col. 302-03 
Col. 273-74 

Rising Crime in Delhi 
Level ofEduc:alion in MCD Schools (Deb. 4. Vol. II. 07-07-2009) 

(Deb. 19, Vol. III. 28-07-2009) Col. 292-93 
Col. 111-12 j 

I Serving of Liquor in Juice Shops 
Making Delhi Clean ' (Deb. 9, Vol. II, 14-07-2009) 

(Deb. 12. Vel. IV, 31-07-2009) Col. 228 
Col. 517-19 

Theft C.ses in Delhi 
MaRetinaoflrnpareGoidJewclJery I (Deb. 19. Vol. III. 28-07-2009) 

(Deb. 4. Vol. II. 07-07-2009) i Col. 359-60 
Col. 494-95 ; 

i Tour by MCD OffICials 
Need to chalk out a plan for better sewer (Deb. 14. Vol. 111,21-07-2009) 

and drainage system in North East Col. 451-53 
Delhi Parliamentary Constituency 
(MUR 377) Traffic Problem in Delhi 
(Deb. 14. Vol. III. 21-07-2009) (Deb. 24. Vol. IV, 04-08-2009) 
Col. S63-64 Col. 5 16-18 

Needtoimprovethedetaica.itlglawand ! Use orBla Fibns in Cars 
Order-.-inDelbi(MUR377) i (Deb. 9. Vol. II. 14-07-2009) 
(Deb. II. Vol. III. 27-07-2009) ; Col. \03 
Col. nS-26 : Vibration effect on Qutub Minar due to 

Need 10 regularize and provide essential: Frequent Flights 
basK fKilitics in colonies of North; (Deb. II, Vol. III, 16-07-2009) 
East Delhi ParIiImenIIry Constituency ~ Col. 9-10 
(MUR 377) : Workers of Closed Industrial Units in 
(Deb. 20, Vol. III, 29-07-2009) I Delhi 
Col. 532 I (Deb. 23, Vol. IV. 03-08-2009) 

I 
OYerctwpng by Taxi Drivers Col. 348-49 

(Deb. 14. Vol. III. 21-07-2009) , De .. ' Dneaop.caUutlaority 
Col. 344-46 ! i Registration Charges for DDA Fills 

Parting F..::ilities in Delhi ',(Deb. 26, Vol. IV, 07-08-2009) 
(Deb. 24. Vol. IV. 04-08-2009) I Col. 233-34 
Col. 161 I' 

Power Tbeft in NOMe Aras ' Acquisition of Land by DDA 
(Deb. 14. Vol. III. 21-07-2009) I (Deb. 22. Vol. IV, 31-07-2009) 
Col. 27(;.77 Col. 233-34 
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Demands for Grants (General) 2009-11}-
Ministry of Human Resource 
Development 
(Deb. 10. Vo\. II. 15-07-2009) 
Col. 591-723 

Demands for Grants (General), 
2009-10 Re: Minstry ofHome Affairs 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 603-773 

Dr .... ds for Gr •• ts (Jbarkh •• d) 
-lOO9-2010 

Motion Re: Revocation of Proclamation 
Issued by President in Relation to the 
State of Jharkhand Statutory 
Resolution Re: Approval of 
Continuance in Force of Proclamation 
in Respect of the Slate of Jbarlthand 
Jharkband Budget 2009-1 O--General 
Discussion and Demands for Grants--. 
(Jharkhand) 2009-10 
(Deb. 9. Vol. II. 14-07-2(09) 
Cot. 127·70 

De.aads for Gr.nt,(RaU.aYI)-
1809-10 

Demands for Grants (Railways)-
2009-10-Voted 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 334-68 

De ... ACCOtlD' 
Froun Demat Account 

(Deb. 26. Vol. IV, 07-08-2009) 
Col. 23()'31 

De ••• rk 

Remtiunent of Workers 
(Deb. ~. Vol. II. 08-07-2009) 
Cot. 170-71 

Directorate GeMral of CivH Aviatioa 

Compliance of the OGCA Rules 
(Deb. 1.5. Vol. tV. 06-08-2009) 
Col 126 

Shortage of Manpower in DGCA 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 295-96 

Directorate General of Mines Safety 

Review of Work of DGMS 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 2%-304 

Directorate General of Supplies aud 
Disposal 

Approval for Electric Items 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 415-18 

Directorate of Adnrtisiag .nd VISual 
Publicity 

Media empanehnent with DAVP 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 440 

Disabled 

Aids and Appliances for Disabled 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 157-58 

Amendment in Law enacted for Disabled 
Persons 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 395-97 

Assisaance to Disabled Persons 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 198-99 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 19-21 

Centres for Disabled Students in 
University 
(Deb. II. Vol. III. 27-07-2009) 
Col. 105-06 

Computers for Visually Impaired 
Students 
(Deb. 13, Vol. III. 20-07-200Q) 
Col. 399-400 

Data of Mentally Retarded Children 
(Deb, \3, Vol. III. 20-07-2009) 
Col. 372·74 
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Deendayal Disabled Rehabilitation . Prevalence of Deafness 
Seheme (Deb. IS, Vol. III. 22-07-2009) 
(Deb. 23, Vol. IV. 03-08-2009) Col. 225-30 
Col. 77-80 I 

Pr · under DDRS OJ bled P I OJec1S 
7Deb. ~~Ol. II, 13-07-2009) 1 (Deb. 23, Vol. IV. 03-01-2009) 
Col. 413-14 I Col. 338-39 

Disabled-Friendly Public Buildings I Quota for Pbysically Challenpd Persons 
(Deb. 22, Vol. IV, 31-07-2009) 1 (Deb. 10. Vol. II. tS-07-2009) 
Col. 405 I Col. 296-97 

District Disabi1ity Rehabilitation Centres ! 
(Deb. 23. Vol. IV, 03·08-2009) i Recruitment of Physically Challeopel 
Col. 313 i Perscms in CPSEs 

Integrated Education for Disabled I (Deb. 6, Vol. II. 09-07-2009) 
Children I Col. 162-63 
(Deb. 8. Vol. II, 13-07-2009) I D ..... _......· fDt....u-11y Chait--..! 
Col. 211.12 ! .... .:naul datlOli 0 ... ~- -.-

and Old Aged Persons 
Job Opportunities for Handicapped! (Deb. 13 Vol. 111 20-07-2009) 

Children I" 
(Deb. 8. Vol. II, 13-07-2009) I Col. 297-303 
Col. 253·55 i SeMmes for Physically HMClicapped 

Need to amend the Disability Act, 1995 j Penons 
to~effective impJcmentationof I (Deb. II. Vol. III, 27..07-2009) 
the schemes maII1t for wetfae of the Col 379-14 
physically challenged persons . 
(MUR 377) ! Special Provision for Disabled Penoas 
(Deb. 1, Vol. II. 02-07-2009) I (Deb. 21. Vol. tV. 30-07.2009) 
CoI.376-77 ! Col. 165 

Need to launch National Deafness I 
Control and Rehabilitation I Trainiag Institute for Physically 
Programme for the betterment of i ChaJIcmpd Pencias 
persons suffering from deafness! (Deb. 23. Vol. IV. 03.01-2(09) 
(MUR 377) i Col 425-26 
(Deb. II, Vel. 111. 27-07-2009) ! . 
Col. 728-29 . Unemployed ..... ""d PenoN 

Pension Schemes for Old Age, Widow (Deb. 23, Vol. IV, 0)..01.2089) 
and Disabled Persons Col. 378-82 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 364-65 Vehicles forPhysic&UyChaUcmJed 

Posts for Physically Handicapped 
(Deb. IS. Vol. III, 27-07-2009) 
Col. 207-oS 

Penons 
(Deb. 25. Vol. IV. 06-01-2009) 
CoJ.63-6S 
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Dilcauioa Uader Rule 193 

Issue Arising out of Prime Minister's 
Recent Visit to Foreign Countries 
(OUR 193) 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 548-98 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 296-334 

Rise in Prices of Essential Commodities 
(OUR 193) 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 466-74 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 368-75 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 400-32 

Situllion arising out of drought and floods 
in various pans of the COUDtry 
(OUR 193) 
(Deb. 19, Vol. III, 28-07-2009) 
Col. S06-662 

Situation aruma out of rapid spread of 
swine flu in the country (OUR 193) 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 614-102 

DIIeMe 

Anaemia Amona CbiJdreo 

Deaths Due to Breast Cancer 
(Deb. S. Vol. II, 08-07-2009) 
Col. 191-99 

Deaths Due to Japanese Encephalitis 
(Deb. 5, Vol. II. 08-07-2009) 
Col. 302-04 

Declaration of Swine Flu as Pandemic 
(Deb. S, Vol. II, 08-07-2009) 
Col. 216-19 

Dengue Cases 
(Deb. I S, Vol. 111, 22-07-2009) 
Col. 361~2 

Diphtheria and Measles 
(Deb. 10, Vol. II, IS-07-2009) 
Col. 241-48 

Drug Resistant Tuberculosis 
(Deb. 10, Vol. II, I S-07-2009) 
Col. 34-36 

EradicaIion ofJleD&ue. MaWia IIlCI Kala-
Azhar Diseases 
(Deb. S, Vol. II, 01-07-2009) 
Col4S~ 

(Deb. I S, Vol. III, 22-07-2009) 
CoL 193-98 Eradication of Leprosy 

CatCI or Blindness I (Deb. I S, Vol. III, 22-07-2009) 
(Deb. I S, Vol. III, 22-07-2009) Col. 403"()S 
Col. 199-206 

Cerviall Cancer amons Women 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 240-42 

Funds for Fatal Infectious Diseases 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 203 

Children died due to Pneumonia j' Funds/Assistance for Eradication of 
(Deb. S. Vol. II, 01-07-2009) Diseases 
Col. 330-31 I (Deb. I S, Vol. III, 22-07-2009) 

Cholera Strain EI Tol Hybrid II Col. 364-66 
(Deb, IS, Vol. III, 22-07-2009) 
Col. 241 I Infrastructural Facility for Cancer 

Costly Medicines of cancer ! Patients 
(Oeb. 21. Vol. IV, 30-07-2009) I (Deb. IS, Vol. nt, 22-07-2009) 
Col. 122-23 I Col. 281-90 
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Need to check spread of malaria and 
provide adequate medical facilities to 
people in Lohardaga Parliamentary 
Constituency, Jharkhand (MUR 377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 475-76 

Need to take adequate preventive 
measures to check the spread ofH 1 N I 
virus in Pone and other parts of the 
country (MUR 377) 
(Deb. 26, Vol. IV, 01-08-2009) 
Col. 397 

Need to take effective steps to er3dicate 
Hepatitis B virus in the country 
(MUR377) 
(Deb. 4, Vol. II, 01-07-2009) 
Col. 590 

Need to take remedial measures for 
eradication of malaria in various 
districts of Jharkhand (MUR 377) 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 594 

Need to take steps to eradicate the 
Japanese Encephalitis disease in 
Western Uttar Pradesh (MUR 377) 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 592-93 

Occupational Diseases 

Rise in Mental Ailment Patients 
(Deb. IS, Vol. Ill. 22-07-2009) 
Col. 322-23 

Rise in Swine Flu Cases 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 38-48 

Silicosis Disease 
(Deb. 8. Vol. II, 13-07-2009) 
Col. 282-83 

Situation arising out of rapid spread of 
swine flu in the country (OOR 193) 
(Deb. 2, Vol. 11, 03-07-2009) 
Col. 684-702 

Spread of Vector Borne and Infectious 
Diseases 
(Deb. 10, Vol. II. 15-07-2009) 
CoJ.3~ 

Spread ofWate Borne Diseases in Kerala 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 569-70 

Survey on Hepatitis 
(Deb. 15. Vol. III, 22-07-2009) 
Col. 319-93 

SwineRu 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 352-53 

Symptoms and Causes of Swine Flu 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 543 

(Deb. 18, Vol. lIl, 27-07-2009) Thermal Scanner for Swine Flu 
Col. 179-86 (Deb. 5, Vol, II, 08-07-2009) 

Col. 274 Prevention of Kala AzIr 
(Deb. IS, Vol. 111,22-07-2009) TreannentofFatalDiseascs 
Col. 556-58 (Deb. IS, Vol. III, 22-07-2009) 

Col. 49-S7 
Research Programmes to Control TB 

(Deb. IS. Vol. III. 22-07-2009) Vaccine for Influenza A (HINI) 
Col. 526-28 (Deb. S, Vol. n. 01-01·2009) 

Col. 364 
Rise in Communicable Dbeases Disievtst_l 

(Deb. 15, Vol. III, 22-07-2009) 
Cot 83-103 

Rise in Diabetic Patients 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 106-07 

Disinvestment 
(Oeb. 7, Vol. fl. 10.07.2009) 
Col. 143-48 
(Deb. 17, Vol. HI. 24-07-2009) 
Col. 383-84 
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Disinvestment in BSNl District Rural Development Ageacy 
(Deb. 18. Vol. 111.27-07-2009) Allocation of Funds to ORDAs 
Col. 235-36 (Deb. 17, Vol. III, 24-07-2009) 

Col. 83 Disinvestment in Cil 
(Deb. 5. Vol. II, 
Col. 462-63 

08-07-2009) j ORDAs 

I (Deb. 2. Vol. II. 03-07-2009) 
, Col. 560-61 

Disinvestment of Air India ! 
(Deb. 6. Vol. II, 09-07-2009)! Dottor 
Col. 270 . I' Compulsory Posting of Doctors in Rural 

Areas 
Disinvestment of Andrew Yule and I (Deb. 15, Vol. III, 22-07-2009) 

Company limited ! Col. 543 
(Deb. 25. Vol. IV, 06-08-2009) I J ed dbry Comm' I BV Chow mee Repon 
Col. 80-81 ! (Deb. 15. Vol. III, 22-07-2009) 

Disinvestment ofNlC , Col. 528-29 
(Deb. 15, Vol. III, 22-07-2009) i, Negligence by Doctors 
Col. 393-94 , (Deb. 15, Vol. III, 22-07-2009) 

Di . fPSU i Col. 457-58 
Slnvatmcnt 0 S I 
(Deb. 2. Vol. II, 03-07-2009), Shortage of Doctors and Medicines in 
Col. 619-20 ! Hospitals 

',' (Deb. 15, Vol. Ill, 22-07-2009) 
Privati.alion/Disinvestment of Col. 399 

l11Jdertakinp I Doonlanha. 
(Deb. 6. Vol. II, 09-07-2009): 
Col 2&2-83 I Air and DO Kendru . I (Deb. 24, Vol. IV. 04-08-2009) 

Privatisation/Di.investment of ! Col. 285-87 

UnderWdngs ! Blacklisted Production Companies 
(Deb. II. Vol. III. 16-07-2009) I (Deb. 14, Vol. III. 21-07-2009) 
Col. 322 I Col. 188-91 

Di.trld DI •• blUty Rebbilltatio.! Commissioning of TransmiltCrs 
Cutm j' (Deb. 4, Vol. n, 07-07-2009) 

Col. 290-91 
Discric1 Disability Rehabilitation Centres 

(Deb. 23, Vol. IV. 03-08-2009) co=~:,s and News Readers in 

Col. 313 I (Deb. 24. Vol. IV. 04-08-2009) 
Settin& up of Distri(t Disability I Col. 164-66 

Rehabilitation Centres I DO Direct Plus Services 
(Deb. a, Vol. 11. 13-07-2009) Ii (Deb. 4. Vol. II. 07-07-2009) 
Col. 76-78 Col. 460-61 

I 
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Digitalisation of Doordarshan Studios 
(Deb. 19, Vol. lII, 28-07-2009) 
Col. 36&-69 

Doordarshan Equipments 
(Deb. 19, Vol. 111,28-07-2009) 
Col. 405 

Expansion of DDK 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 417-89 

Functioning ofPrasar Bharati 
(Deb. 14, Vol. III, 21-07-2009) 
Col 119-20 

Gujarati News Bulletin 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 371 

Installation ofTransmitters 

Quality of Doordarshan Programmes 
(Deb. 19. Vol. Ill, 28-07-2009) 
Co\.317-11 

Reception of DO and AIR Programmes 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 479 

Serials on Freedom Fighters on 
Doordarshan 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 437-43 

TV Transmitters 
(Deb. 14, Vol. 1II, 21-07-2009) 
Col. 413-14 

Dowry 

Anti-Dowry Law. 1961 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 276-77 

(Deb. 9, Vol. II, 14.07-2009) I Supreme Court Advisory on Bride 
Col. 217-20 Bwning 

Jalpaiguri Doordarsban Kendra 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 75 

(Deb. 4, Vol. II, 07-07-2009) 
Col. 256 Draiaap 

Need to bring profcssioDaJ approach in 
the functioning of Doordarsban and 
AlllDdia Radio (MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 529 

Need to set up a Doordanban Kendra at 
HMnataud in West Cbampanm district 
of Bihar (MUR 377) 
(Deb. 23, Vol. IV, 03-08-2009) 
COl.4S9 

New AIR and Doordarsban Centres 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.404-08 

Operational Costs of Doordanban 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 76-77 

Poor quality telecasting of DO c:haoncls 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 233-34 

Asian Regional Conference on Jniption 
and Drainage 
(Deb. 20, Vol. III, 29.07-2009) 
Col. 313-14 

DrecIPaI 
Assistanc:e to Dredging Companies 

(Deb. II, Vol. III, 27-07.2009) 
Col. 203-05 

De-Silting ofDamodar River 
(Deb. S, Vol. II. 01-07-2009) 
Col. 163-64 

Need to take steps for dred&ing ofHaldia 
Port, Kolkata (MUR 377) 
(Deb. 6, Vol. II, 09.07-2009) 
Col. 309-10 

Driltkiaa Water 

Additional Assistance for Drinking Water 
Projects 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 69-71 
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Contaminated Drinking Water I Need to provide safe drinking water to 
(Deb, 7. Vol. II. 10-07-2009) people in Dharmapurand Krishnagiri 
Col. 307-14 I districts in Tamil Nadu (MUR 377) 

Conversion of Sea Water Into Potable 
Water 

(Deb. 19, Vol. III, 28-07-2009) 
Col. 503~ 

(Deb. 5. Vol. II. 08-07-2009) II Need to provide safe drinking water to 
Col. 83-85 people in Jamui Parliamentary 
(Deb. 15, Vol. III. 22-07-2009) I Constituency, Bihar (MUR 377) 
Col. 10-81 I (Deb. 19, Vol. III, 28-07-2009) 

De .... d . ted Dr' k' 'I' Col. 503 a".,. uc to contanuna In tng \ 
Water I Need to redress the problems of people 
(Dcb. S. Vol. II, 08-07-2009) suffering from various body 
Col. 457-58 deformities due to presence of high 

Drinking Water 
(Dcb. 17. Vol. 111. 24-07-2009) I 
Col. 254-55 

Fluoride content in water (MUR 377) 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 732 

~-... ..., F '1" . co... Is I Need to sct up a water project in 
LIt nal", water act IlICS In ~OO Kuttanadu Taluk in Alappuzha district 

(Dcb. 22, Vol. IV. 31-07-2009) f K I 'de ~ dr'nk' C I 393404 0 era a to prOVI sale I IDg 
o . I water to people (MUR 377) 

Needtoadchsstheproblcmofshor1age I (Deb. 5, Vol. II, 08-07-2009) 
of drinking water in Siltaner I' Col. 517 
ParIiemec .... y CansIi1uency. Rajasthan P~ides' Bottled n..;..l.;Rh Water 
(MUR 377) ! m ~uuuue; 
(Deb. 6. Vol. II. 09-07-2009) I ~~~77~';8 Vol. II, 08-07-2009) 
Col. 304-05 . 

Need to ensure anilability of drinking 
water in drought hit Bundclkband 
region of Uttar Pndesh (MUR 377) 

Proposal for Rural Drinking Water 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 2S4 

(Deb. 6, Vol. II, 09-07-2009) Report on Rural Drinking Water and 
Col. 309 Sanitation 

. . . (Deb. 7, Vol. II, 10-07-2009) 
Noed to Implement dnnltmg water Col 170-71 

projects in Su,;.ngarh and Ratangarh . 
regions of Churu Parliamentary I Sale ofBouJed Water 
Constituency, RajastbaD (MUR 377), (Deb. 19, Vol. III, 28-07-2009) 
(Deb 16, Vol. Ill, 23-07-2009) ! Col. 387-90 
Col. 313-14 

Need to provide drinkiJlI water in 
Sheikhpura district of Bihar I 
(MUIt 377) 
(De·b. 16, Vol. III, 23-07-2009) I 
Col. 312-1) 

Steps to Ensure Availability of Drinking 
Water in the Country (Res.) 
(Deb. 7, Vol. II. 10-07-2009) 
Col. SO)-06 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 33S~81 
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Supply of Drinking Water ! Common Code of Conduct for Marketing 
(Deb. 2, Vol. II. 03-07-2009); of Medicines 
Col. 195-210 ! (Deb. 21. Vol. IV, 30-07-2009) 

Use of Asbestos Cemented Pipes in 
Drinking Water Projects 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 249 

Col. 62 

Costly Medicines of Cancer 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 122-23 

Water Crisis in the Country i Decontrol on Drug Prices 
(Deb. 5. Vol. II. 08-07-2009) I (Deb. 21. Vol. IV. 30-01-2009) 
Col. 328-29 . Col. 249-50 

Water quality Testing Laboratories j Development of Drug Manufacturing 
(Deb. 26. Vol. IV, 07-08-2009) i Sector 
Col. 105-10 : (Deb. 25. Vol. IV, 06-08-2009) 

I Col. 232-34 
Water Scarcity in Madhya Pradesh I~ 

(Deb. 5. Vol. II, 08-07-2009) . Drug Consignment Seizure by European 
Col. 172-78 ! Customs 

i (Deb. 18. Vol. III, 27-07-2009) 
Drugs .... Medicines I Col. 2 I I- t 2 

Approvals for Clinical Trials and New I Drug Rackets 
Drugs I (Deb. 4. Vol. II. 07-07-2009) 
(Deb. 20, Vol. III. 29-07-2009) i Col. 79-80 

J 

Col. 107-08 'I· Essential Drugs under Price Control 
Availability ofUfe Saving Drugs (Deb. 16. Vol. III, 23-07-2009) 

(Deb. I I, Vol. J1J, 16-07-2009) Co1.32-36 
Col. 292-93 

Ban on Medicines 
(Deb. 6, Vol. II. 09-01-2009) 
Col. 154-55 

Exclusion of Medicines from Price 
Control List 
(Deb. 16, Vol. III. 23-07·2009) 
Col. 299 

Central Autonomous Regulatory Body Fake Foreign Drugs 
(Deb. 20, Vol. III, 29-07.2009) (Deb. 5, Vol. II, 08-07-2009) 
Col. 96-91 Col. 141-42 

Chikungunya Vaccine I Guidelines to Encourage Research and 
(Deb. 20, Vol. III, 29-61-2009) I Development Projects 
CoI.3IS I (Deb. 10, Vol. II. 15-07-2009) 

Col. 486-17 
Clinical Trials ofl>rugs on Human Beings . 

(Deb. 10. Vol. n. 15-07-2009) I HlgberCost oflmponed Drugs 
Col. 442-44 (Deb. II. Vol. III, 16.07-2009) 

Col. 293-94 
Clinical Trials of Medicines by MNCs I . . . 

(Deb. 20, Vol. Ill, 29-07-2009) Hlke(DetnbPrICCS of Drugs 
Col. 460-62 I' 6. Vol. II, 09-07-2009) 

Col. 260-61 
I 
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Hike in Prices of Medicines I Mechanism to Check Fake Drugs 
(Deb. 21, Vol. IV, 30-07-2009) Manufacture 
Col. 75-77 I (Deb. 5, Vol. II, 08-07-2009) 

Import of Medicines I Col. 117-18 
(Deb. 20, Vol. III, 29-07-2009) I National Phannaceutical Policy 
Col. 269 I (Deb. I. Vol. II, 02-07-2009) 

I 

Import of Vaccines i Col. 192-93 
(Deb. 10, Vol. II, 15-07-2009) I Nat' I P I' AI hid Oro Col. 285 I lana 0 ICY on co 0 an g 

i Abuses . 
Imports of Drugs (Deb. 15. Vol. lII, 22-07-2009) 

(Deb. 23, Vol. IV, 03-08-2009) Col. 284-85 
Col. 389-90 National Policy on Vaccines 

Increase in Prices of Medicines I (Deb. 10, Vol. II, \5-07-2009) 
(Deb. II. Vol. Ill, 16-07-2009) I Col. 366-67 
Col. 171-74 
(Deb. 16. Vol. Ill. 23-07-2009) Need to check theditrerence in prices of 
Col. 299-301 I common generic medicines sold 

Increase in Prices of Medicines/Life 
Saving Drugs 
(Deb. I. Vol. II. 02-07-2009) 
Col. 323-26 I 

! 

through different brand names by 
various drug manufacturing 
companies (MUR 377) 
(Deb. 20. Vol. Ill, 29-07-2009) 
Col. 532 

Injectable Polio Vaccine I New Anthrax Vaccine 
(Deb. 20. Vol. III. 29-07-2009), (Deb. 20. Vol. III, 29-07-2009) 
Col. 508-09 I Col. 266-67 

Invesament in Phannaceutica.l Sector I 
(Deb. I. Vol. II. 02-07-2009) New Drugs for T.B. Patients 
Col. 219 (Deb. S, Vol. II, 08-07-2009) 

Col. 489-90 
Jan Aushadhi Outlets 

(Deb. 16. Vol. III. 23-07-2009) Ovcn:hargingCasesofDrugCompanies 
Col. 131-32 (Deb. 21, Vol. IV, 30-07-2009) 

Col. 227-32 
Lack of Medical Facilities in Isolated 

Areas Overpricing of Drugs by MNCa 
(Deb. 15, Vol. III. 22-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 290-91 Col. 158-59 

Manufacturing of Medicines I Patented Medicines for Export 
(Deb. II, Vol. III. t 6-07-2009) I (Deb. 16, Vol. Ill, 23-07-2009) 
Col. 138-39 I' Col. 133 

Maximum Retail Price of Medicines Patient of Ayurvedic Medicines 
(Deb. 11. Vol. III. 16-07-2009) I' (Deb. 23, Vol. tv, 03-08-2009) 
Col. 63-64 Co1.315-16 

I 
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Price of Betamethasone I Sale of Banned DrugslMedicines 
(Deb. 16. Vol. III. 23-07-2009) I (Deb. 10, Vol. II, 15-07-2009) 
Col. 51-52 I Col. 515-16 

I 
Prices of Life Saving Onags I Sale of Onap'Medicines by Chemists 

(Deb. I, Vol. II, 02-07-2009) I (Deb. 10, Vol. II, 15-07-2009) 
Col. 229-32 . Col. 439-40 
(Deb. 11, Vol. 111, 16-07-2009) 
Col. 23-25 

Prices of Medicines 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 133 

Sale of Medicines meant for Government 
HospitalslDispensaries 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 464 

Sale of Vitamin C under Drug Licence 
Prices of Patented Drugs (Deb. 20, Vol. III, 29.07-2009) 

(Deb. 25, Vol. IV, 06-01-2009) Col. 309-10 
Col. 71-72 I Seizlft of Drugs 

Printing the Names of Medicines in (Deb. 26, Vol. IV, 07-01-2009) 
HiDdiIEnglisb Col. 236 
(Deb. 16, Vol. JIl, 23'()7-2009) I SettingupofNew~ineManufacturina 
Col 140 ! Units 

Procuranent of Medicines UDderNRHM (Deb. 5, Vol. II, 01-07·2009) 
(Deb. IS, Vol. III, 22-07-2009) Col. 106 
Col 410-11 Setting up of Vaccine p.u 

I 
Production of New Vaccines (Deb. 10, Vol. U. 15-07-2009) 

(Deb. 10, Vol. 11, 15-07-2009) Col. 291-92 
Col 131-39 ShonIp of Anti IlIbiea v.mnes 

Reduction in Prices of Bulk Drugs (Deb. S, Vol. II. 01-07-2009) 
(Deb I "I Col. 411-19 .. 

. , ... 0. II, 02-07-2009) 
Col. 185-11 

Reduction in Prices of Life Sa¥iDs Drugs 
(Deb. 21, Vol. IV, 30-07-2009) 
Col2S1 

Shortage of Docton and Medicines in 
Hospitals 
(Deb. I S, Vol. III, 22.07-2009) 
Col. 399-400 

Reduction on Vaccine Quota to StItes Shortage of Vaccines 
(Deb. 5, Vol. II. 01-07.2009) I (Deb. 20, Vol. III, 29-07·2009) 
Col. 164-65 Col. 24-31 

Review ofDnlg Regulatory System I Spurious and Sub-StMdard Dni&t 
(Deb. 10, Vol. II, 15.07.2009) I (Deb. IS, Vol. lit. 22-07-2009) 
Col. 481-83 Col. 301-02 

Revival ofVaccioe ---"--No. U' II Spurious Ora ... from China under MIele _ .... _-.... mts in India 'Ii 
(Deb. 5, Vol. II, 01-07-2009 II Col 135-36 ). (Deb. I, Vol. II, 13.07-2009) . I Col. 223 
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Ec:cH:lubi 

83 

(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 241-42 Eco-Clubs 

(Deb. 20, Vol. III, 29-07-2009) 
Supply of Generic Drugs Col. 446-5 I 

(Deb. 2 t, Vol. IV, 30-07-2009) E I 
Col. 134-35 I co ogy 

S 1 f 1m . Dru 1 Initiative by the Indian Mountaineering upp Y 0 munosuppressrve gs Foundation 
(Deb. 5, Vol. II, 08-07-2009). (Deb. 24, Vol. IV, 04-08-2009) 
Col. 456 Col. III 

Supply of Spurious Drugs 10 CGHS 
Dispensaries 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 493 

Supply of Swine Flu Vaccines 
(Deb. 20. Vol. 111, 29-07-2009) 
Col. 503 

Taminu Medicine for Swine Flu 

Eeoaomlc DeveloplHat 

Evaluation of Schemes for Social and 
Economic Development 
(Deb. 23, Vol. IV, 03-08-2009) 
CoL 51-52 

Ecoaomk: ... portaace aad later-Slate 
CoaDeClivity SdInIe 

(Deb. 10, Vol. II, 15-07-2009) Inter-State Connectivity Scheme 
Col. 218-19 (Deb. 4, Vol. II, 07-07-2009) 

Turnover of Medicines Col. 453-58 

(Deb. 21, Vol. IV, 30-07-2009) I:coaoIak lateUipaceCouKU 
Col. 146 

~ine for Influenza A (H I N I) 
(Deb. 5, Vol. 11, 08-07-2009) 
Col. 364 

Daty Free 'h"" Preferace SdteIH 

Duty Free Tariff Preference Scheme 
(Deb. 23, Vol. IV, 03-08-2009) 
CoI.6S~ 

t-COIIrt 

Setting up of E-COW1S 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 35-37 

E-LearaiDl 
E-Learning and Digital Library in 

Polytechnics 
(Deb. 23, Vol. IV, 03-08-2009) I 
Col. 286 i 

FlU Report 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 197 

EeoDoIaicaIIy Weaker SectioaI 

Reservation for Economically Weaker 
Sections 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 153 

[dibleOU 

Edible Oil Subsidy 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 259-60 

Import Duty on Edible Oil 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 303-06 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 109-10 
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Import of Palm Oil I Basic Facilities in Schools 
(Deb. 18. Vol. III. 27-07-2009) Ii (Deb. 13, Vol. Ill. 20-07-2009) 
Col. 334-42 Col. 318 

Increase in Import of Edible Oil I' Business Schools 
(Deb. 19. Vol. III, 28-07-2009) (Deb. 13. Vot. III. 20-07-2009) 
Col. 10-20 i Co1.273-74 

Presence of Dangerous Fat Contents in I Capitation Fee 
Edible Oil ! (Deb. 8. Vol. II. 13-07-2009) 
(Deb. 20. Vol. Ill. 29-07-2009): Col. 292-94 
Col. 265-66 I Chan . E P : ge m xam attern 

Production and Import of Edible Oil I (Deb. 8. Vol. II. 13-07-2009) 
(Deb. 24, Vol. IV, 04-08-2009) I Col. 37S-TI 
Col. 193-94 Ch' H' h d'" h . i anges In Ig er an .ec Dlca/ 

Rise in Prices of Edible Oil ! Education 
(Deb. 9. Vol. II. 14-07-2009) I (Deb. 13, Vol. III. 20-07-2009) 
Col 538-39 j Col. 117-18 

Subsidy for Edible Oillmport I Colleges of Excellence 
(Deb. 19, Vol. III. 28-07-2009) I (Deb. I. Vol. II. 13-07-2009) 
Col. 427 I Col. 294-95 

Supply of Subsidised Edible Oil j Conuniaee on Alcoholism IIld Raging 
(Deb. 14, Vol. Ill, 21-07-2009) I (Deb. 20. Vol. III. 29-07-2009) 
Col. 419-20 Col. 460 

Ed ..... 

Accreditation Authority for Higher i 
Educarionallnstitutions 
(Deb. 13, Vol. 111. 20-07-2009) 
Col. 436-37 

Computer Education to Minorities 
(Deb. 25. Vol. IV, 06-0'-2009) 
Col. 140-42 

Crime among Educated Youth 
(Deb. 4. Vol. II, 07-07-2009) 
Co1.317-11 

Curriculum on m Act 
Accreditation of Higher Education 

(Deb. 23, Vol. IV. 03-01-2009) 
Col. 256 

AMual Survey of Education Report 

(Deb. 23. Vol. IV, 03-01-2009) 
I Col. 147-41 

(Deb. 13, Vol. III, 20-07-2009) Development of Skills 
Col. 340-41 (Deb. I, Vol. II, 13-07.2009) 

I Col. JSI-~~ 
Assistance for Voc:ationaI Studies 

(Deb. 18. Vol. III, 27-07-2009) I, Development of Skills in Youth 
Col. 389-90 (Deb. I. Vol. II, 13-07-2009) 

Col. 239-40 
~mSc~e~ 

(Deb. 13, Vol. III, 20.07-2009) Development of Tedmolol)' Institutes 
Col. 137-38 (Deb. ., Vol. 11. 13-07-2009) 

Col. 143-44 
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Distance Education 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 320-22 

EOP on Higher Education 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 265~ 

Education and Self-Employment 
Schemes for Tribal Women 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 173-96 

Education for Tribal People 
(Deb. /3. Vol. III. 20-07-2009) 
Col. 337 

Educationally Backward States 
(Deb. 8. Vol. II, 13-07·2009) 
Col. 214-15 

Employment Oriented Education 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 116-17 

Free Education to Poor 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 326 

Functioning of Private Medical and 
Dental Colleges 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 103-05 

Funds for Professionallnstirutes 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col. 430-33 

General Budget-2009-10 
(Deb. 3, Vol. II, 06-07-2009) 
Col. 18 

Gross Enrolment Ratio in Higher 
Education 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 144 

Health Literacy Programme 
(Deb. 5. Vol. II, 08-07-2(09) 
Col. 364-68 

Enrolment of Children at Elementary: H·ft ...... Ed . ti sc 81 ____ 1r.· I Level i le;a ... r ucatlonS or .... UJ.""'lfulr S 

(Deb. 11. Vol. III, 27-07-2009) ; (Deb. S. Vol. II, 13-07-2009) 
Col. 319-20 ! Col. 14546 

Enrolment of Students in 
Education 

P . ; Hiring Professionals in Educational 
nmary : Sector 

(Deb. 23. Vol. IV, 03-08-2009) 
Col. 394 

(Deb. 23, Vol. IV. 03-01-2009) 
Col. 144 

Improvement in Primary Education 
Essential Clinical Experience for PG: (Deb. 13, Vol. III, 20-07-2009) 

Nursing Courses i Col. 303 
(Deb, IS. Vol. III. 22-07-2009) ! 
Col. 214-15 I Improvement in Quality of Medical 

I Education 
Expansion ofEducmionallnslitutions I (Deb,S. Vol. II. 08-07-2009) 

(Deb. 13. Vol. III. 20-07-2009) I Cot. 214-85 
Col. 427-28 I 'Qual' fH'gher C'~._ • I mprovtng It)' 0 I ...... _tlon 

Fake EdueationaJ InstilUlions i (Deb. 13, Vol. Ill. 20-07-2009) 
(Deb, 8, Vol. II. 13-07-2009) I Col. 38-40 

Col. 56-58 i Improving the Standards of Primary 
Free Education to Dalits I Education 

(Deb. II, Vol. III, 27-07-2009) : (Deb. 13. Vol. III. 20-07-2009) 
Col. 202 I Col. 438-41 
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Inclusion ofSpol1S in School Curriculum I Law College 
(Deb. 24, Vol. IV. 04-08-2009) (Deb. 11, Vol. III. 16-01-2009) 
Col. 261-62 I Col. 201-02 

Increase in Allocation for Education Law Subjed in Secondary Education 
(Deb. 18, Vol. Ill, 21-01-2009) I (Deb. 18, Vol. III, 21-01-2009) 
Col. 89-90 ' Col. 151-52 

Increase in Drop Out Rate in School 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 41-52 

Increasing Malpractices in Educational 
Institutes 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 203 

India as Education Hub 
(Deb. 13, Vol. Ill, 20-01-2009) 
Col. 231-38 

Institutes Providing Physical and Sports 
,f.ducation 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 210-11 

Leakage of Medical Paper 
(Deb. 20. Vol. Ill, 29-07-2009) 
Col. 412-13 

Legislation to Regulate Admission, Fee 
In Unaided Higher Education 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 381-89 

Level of Education in MCD Schools 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col. 111-12 

Malpractices in PlwmICY Courses 
(Deb. IS, Vol. III, 22-01-2009) 
Col. 391-99 

Minority Status to Educational 
, Institutions 

Integrated Education for Disabled 1 (Deb. 23, Vol. IV, 03-01-2009) 
Children Col. 263-66 
(Deb. 8, Vol. II. 13-01-2009) I Moribund Bodo Mediwn Edutaaion 
Col. 211-12 (Deb. 23, Vol. IV, 03-01-2009) 

Interview for Pr&-Scbool Admission I Col. 40 I 
(Deb. 13, Vol. III, 20-07-2009) I Muslim Education 
Col. 306 I (Deb. 13, Vol. III, 20-07-2009) 

inveslmenl on Education I Col. 383-91 
(Deb. 23, Vol. IV, 03-08-2009) I National Education Plan 
Col. 155-56 I (Deb. 23, Vol. IV. 0.3-01-2009) 

Involvement of Corporate Sector in! Col. 39().91 
Education Sector I National EliJjbility Test 
(Deb. 8, Vol. II, 13-01-2009) (Deb. 23, Vol. IV, 03-01-2009) 
Col. 14 i Col. 286 

Jan Shikshan SansIhaa i lUtionaJ LiterIcy Mission 
(Deb. 23. Vol. IV, 03-08-2009) I (Deb. 13, Vol. lit, 20-01-2009) 
Col. 158-14 Col. 363-64 

Joint Venture in Education I Nlltional SecondIry Education Canpaip 
(Deb. I, Vol. II, 13-01-2009) I (Deb. I. Vol. II. 13.01.2009) 
Col. 111-12 I Col. 79 
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National Talent Search Examination I Primary and Secondary level Teaching 

(Deb. 23, Vol. IV. 03-08-2009) I (Deb. 23. Vol. IV, 03-08-2009) 
Col. 148 Col. 408-12 

Need to allow eligible doctors' Private-Public: Partnership in Education 
(Radiotherapists) from Kolkata " Sector 
t IIlversity to study D.M. Medical (Deb. 8. Vol. II, 13-07-2009) 
Oncology at AIiMS. New Delhi Col. 367-68 

(MUR 317) Projects Sanctioned to NGOs under NLM 
~~b382I, Vol. II, 02-07-2009). (Deb. 13, Vol. III. 20-07-2009) 

I Col. 204-07 
Need to extend education loans on easy. . 

interest rates to students of Kerala Prom~t~ng of B.Ed. and Teachmg 
Pursuing various courses outside the Trammg Programmes 
Stale (MUR 317) (Deb. 18, Vol. III, 27-07-2009) 
(Deb. II. Vol. III, 16-07-2009) Col. 109-10 
Cot. 339 I Promotion of Education for Women 

NeedtoincludethetachingsofMahabna I (Deb. 18, Vol. III, 27-07-2009) 
Gandhi in the curriallum of schools Col. 57-67 
and colleges in the country (MUR 371) I Ragging in CollegeslUniveBities 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 8, Vol. II, 13-07-2009) 
Col. 305-06 Col. 54-56 

New Colleges in Educationally Badcward I Rashtriya Madhyamik Shiksha Abhiyan 
Districts I (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 23, Vol. IV, 03-08-2009) I Col. 84-85 
Col. 411-12 . fl ., ..... __ ..: Loan i Rates 0 nterest on E;oU_.on 

New SysIcm in Secondary Education ' (Deb. 7. Vol. II. 10-07-2009) 
(Deb. 13. Vol. III, 20-07-2009) ! Col. 344-45 
Col. 336-37 :. . fU' .. by DEC ! RccogllIhon 0 nlYCrsltles 

NGOs' Involvement in Education I (Deb. 23. Vol. IV. 03-08-2009) 
Progaamme i Col.l04 
(Deb. 13. Vol. III. 20-07-2009) " .. ed' I Sea , Reduction In M lea 15 
Col. 234 ! (Deb. 20. Vol. III. 29-07-2009) 

Non-Conduct qf Examination of PG I Col. 277-78 

~o. Vol. III. 29-07-2009) i Revamping of Higher Education System 
C I 14" AI I' (Deb. 8, Vol. II, 13-07-2009) 
o. .,.... Col. 115-18 

Openiaa of New ~tonallnstitutes I 
(Deb. 8, Vol. II, 13-07.2009): RightofC~ildre~toFreeandC~ 
Col. 135-36 ! Education Bill. 2009-Consid. 
(Deb. 13. Vol. III. 20-07-2009) ! (Deb. 22, Vol. IV. 31-07-2009) 
Col. 382-83 1 Col. 713-41 
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Right to Education 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 371-73 

Right to Education at Secondary Level 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 309-10 

Sarva Shiksha Abhiyan 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 357 

Secondary Education 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 306-07 

Setting up of Educational Institutes 
Abroad 
(Dcb. 8. Vol. II, 13-07-2009) 
Col. 430-31 

Setting up of New Technic:allnstitutes 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 197-99 

Setting up of Technical and Non-
Technical Institutions 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 401-02 

Setting up of Tribwuds in EchatioDaJ 
Institutes 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 215 

Sex Education in Schools 

Shortfall in Utilisation of Funds for 
Education 
(Deb. 13, Vol. Ill. 20-07-2009) 
Col. 401 

Single Common Medical Entrance Test 
for Admissions 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 61 

Skill Development Institutes 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 262-64 

Spiritual Poems Translated into all 
Languages 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 413 

SIandard of Phannaceutical Education 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 127 

Students going Abroad 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 202-03 

Subsidy on Educational Loan 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 297 

Suicide Cases among Sludenu 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 69-71 

(Deb. IB, Vol. III, 27-07-2009) Synergy between HRD and ST Minimy 
Col. 237-38 (Deb. 13, Vol. 111, 20-07-2009) 

Shortage of PG Seats 
Col. 351 

(Deb. IS, Vol. III, 22-07-2009) Total Literacy Campaign 
Col. 305 (Deb. lB. Vol. III. 27·07-2009) 

Shortage of Techers in Higher 
Educational Institutions 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 418·19 

Sbonage of Urdu Teacben and Books 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 420 

Col. 37-42 

Training to Teachers 
(Deb. 23. Vol. IV. 03-01-2009) 
Col. 24().44 

Unifonn Fee Structure 
(Deb. 13, Vol. III, 20.07-2009) 
Cot. 203-04 
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Universalisation of Secondary Education I 
(Deb. 13, Vol. III. 20-07-2009) ! 

Electronic Voting Machines 

Electronic Voting Machines 
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Col. 53-54 I 
Updation of Polytechnic Syllabus I 

(Deb. II, Vol. III, 16-07-2009) 
Col. 137-38 

(Deb. 13, Vol. III, 20-07-2009) 
Col. 141-42 

(Deb. 16, Vol. III, 23-07-2009) 
Col. 75-77 

Vacant Seats in Educational Institutions t Eleventh Five Year Plan 
(Deb. 13, Vol. 111.20-07-2009) I Revision of Funds 
Col. 423-25 i (Deb. 18, Vol. III, 27-07-2009) 

! 

Vedic Mathematics in Higher Education i Col. 83 
(Deb. 23, Vol. IV, 03-08-2009) Embassy/Higb Commissioa 
Col. 386 First Anniversary of tile attack on Indian 

YashpaJ Committee Report ,Embassy in Kabul on 7th July, 
(Deb. 8, Vol. II, 13-07-2009) I 2008(St.) 
Col. 17-23 ! (Deb. 4, Vol. II, 07-07-2009) 

" Col. 650 
ElectioD 

I Indian Missions Abroad 
Compulsory Voting I (Deb. IS, Vol. III, 22-07-2009) 

(Deb. 21, Vol. IV, 30-07-2009) i CoI.33D-52. 

Col. 77 ! Opening of Help Desks Abroad 
Denial of Franchise to Weaker Section i (Deb. 5, Vol. II, 08-07-2009) 

(Deb. 25, Vol. IV, 06-08-2009) I Col. 389-90 

Col. 153-54 I Security Review of Indian Mission in 
Stale Funding of Elections ! Afghanistan 

(Deb. 16, Vol. Ill, 23-07-2009) i (Deb. 5, Vol. II, 08-07-2009) 
Col. 83-91 I Col. 123-24 

Voting Percentage ! Staff in Indian Embassies 
(Deb. 16, Vol. III, 23-07-2009) I (Deb. 20, Vol. III, 29-07-2009) 
Col. 145-48 Col. 407 

Eledrieal Gaqet 

Approval for Electric Items 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 415-18 

Electroak News Gatber'_1 Uaits 

Setting up of Electronic News Gathering 
Units 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 484-86 

Employees Provident Fund 

EPF Deposit 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 293-97 

Increase in Rate of Interest on EPF 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 305-06 

Interest Rate on EPF 
(Deb. 8. Vol. II, 13-07-2009) 
Col. 405-08 
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Investment of EPF Funds Funds for UpgradationlModemiSllion of 
ESt HospitalsIDispensaries (Deb. 13, Vol. Ill, 20-07-2009) 

Col. 407-01 

Pendency of EPF Claims 

(Deb. 18, Vol. III, 27-07-2009) 
Col. 411-30 

(Deb. 8. Vol. II, 13-07-2009) Inadequate Medical Facilities in ESI 
Col. ~7 Hospitals/Dispensaries 

Re-Inventing EPF India Scheme i (Deb. 13. Vol. III. 20-07-2009) 
(Deb. 18, Vol. III. 27-07-2009) I Col. 214-18 

Col. 344-52 I Medical Colleges under ESIC 
Setting up of New Offices of EPF II (Deb. 13, Vol. III, 20-07-2009) 

Commissioner , Col. 352-54 
(Deb. 13. Vol. Ill, 20-07-2009) i 
Col. 366-67 ,Vacant Posts in ESI Hospitalsl 

~;entoflnoperativeAc:countsWith i ~~,esVOl. III, 27-07-2009) 

(Deb. 23, Vol. IV, 03-08-2009)! Col. 391-94 
Col. 373-76 ! EmploylDftt 

Employeel Proyideat r •• d I Alternative Employment for Tribals 
Orpnisatiotl (Deb. 15. Vol. III, 22-07-2009) 

Establishmencs under EPFO I Col. 421-27 
(Deb. 13, Vol. III, 20-07-2009) " C_eh fEm 1-" U ,_~ 
Col. 367 ! .~:o p -J"-" ID norpn-

Undaimed Money widt EPFO I (Deb. 1 I. Vol. III, 27-07-2009) 
(Deb. I, Vol. II, 13-07-2009) I Co1.354-55 
Col 299-302 I 

Creation of Employmem Opportunities 
Employees s..ae a ... ra.a I (Deb. I, Vol. II. 13-07-2009) 
Smart Cards to ESI Beneficiaries ! Col. 61-72 

(Deb. 23. Vol. IV, 03-01-2009) i. C . rEm '---~ ... " 
Col. 397 1 reallon 0 PIV" ........ "'t'f"'" _.attel 

I (Deb. 13. Vol. III. 20-07-2009) 
Upgradation of ESI Hospitals and; Col. 111-20 

DispenAries 1 
(Deb. 13. Vol. Ill. 20-07-2009) l Disabled Persons 
Col. 415-23 I (Deb. 8, Vol,. II. 13-07-2009) 

Employees State I ••• ruee I Col. 413-14 
Corporatiolt J Employment for Economically Weaker 

Employees Covered I81der ESI Scheme I Seccions 
(Deb. 18, Vol. III. 27-07.2009)! (Deb. 18, Vol. 111. 27.07-2009) 
Col. 409-12 I Col. 315-17 

i 
ESI Scbeme for Unorpnlsed WOlters 1 Employment Generation 

(Deb. 13. Vol. 111. 20-07.2009)! (Deb. 20. Vol. III. 29·01-2009) 
Col. 397-98 i Col. 381-12 
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Employment generation by Small i Employmentporential in Food Processing 
Industries , Industries 
(Deb. ~. Vol. II. 14-07-2009) I (Deb. 21. Vol. IV. 30-07-2009) 
Col. 390-92 : Col. 184-85 

Employment Generation in Tourism I Employment Potential in Textiles 
Sector 'I Industry 
(Deb. 22, Vol. IV, 31-07-2009) (Deb. 16, Vol. III, 23-07-2009) 
Col. 555-56 . Col. 169-74 

Employment Generation Schemes I Employment Scheme for Urban Sector 
(Deb. 22. Vol. IV, 31-07-2009) I (Deb. 18, Vol. III, 27-07-2009) 
Col. 3-10 Col. 400-01 

Employment Guarantee Scheme for I Employment Schemes for Tribes 
Urban Poor I (Deb. 2. Vol. II, 03-07-2009) 
(Deb. 2. Vol. II. 03-07-2009) t Col. 251-52 
Col. 252-53 Employment to Displaced Persons 

E I . 0 . d d (Deb. 20. Vol. III. 29-07-2009) 
mJ=:~ ~ r,anlse an Col. 493-95 

(Deb. 23. Vol. IV, 03-08-2009) 'I Employment to Families affected due to 
Col. 2~92 Acquisition of Land 

I (Deb. I, Vol. II, 02-07-2009) 
Employment of Females in Cll Col. 116 

(Deb. 5, Vol. II. 08-07-2009)! 
Col. 101 ! Employment to Underage School 

I Dropouts 
Employment Opportunities ! (Deb. 18, Vol. III, 27-07-2009) 

(Deb. 14. Vol. III, 21-07-2009) I Col. 99 
Col. 395-97 I Employment within Prescribed Period 

Employment opportunities in Farm I (Deb. 13, Vol. Ill, 20-07-2009) 
Sector Col. 147-48 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 258 Implementation of USEP 

(Deb. 26. Vol. IV, 07-08-2009) 
Employment Opportunities in I.T. Scc:tor Col. 344-50 

(Deb. 18, Yol. III, 27-07-2009) 'I Job losses in various Sectors 
Col. 197-98 (Deb. 23, Vol. IV, 03-08-2009) 

Employment Opportunities in Textiles I Col. 295-96 
Sector Loans for Self-Employment Schemes 
(Deb. 25, Vol. IV, 06-08-2009) (Deb. 22. Vol. IV, 31-07-2009) 
Col. 208-10 Col. 235-50 

Employment Oriented Education Minority Representation in Employment 
(Deb. 13. Vol. III. 20-07-2009) I (Deb. 6, Vol. II. 09·07-2009) 
Col. 116-17 Col. 274 



92 LOK SABHA 

Self-Employment 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 203-04 

Self-Employment in Village Industries 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 131-44 

Self-Employment Scheme for the poor , 
(Deb. 4, Vol. II, 07-07-2009) ! 

Environment Vulnerable Area in 
Rajasthan 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 145-47 

Environmental Clearance for Coal 
Mining 
(Deb. 5, Vol. II, 08·07·2009) 
Col. 164 • 

Col. 70 . Environmental Clearance for 
Self-Employment to Minority: Development of Road Projects 

Communities I (Deb. 10, Vol. II. 15·07·2009) 
(Deb. 6, Vol. II, 09-07-2009)! Col. 346.50 
Col. 95·98 I 

; Environmental Clearance for Highways 
Special pac~~ge for Creation of Job, (Deb. 5, Vol. II, 01-07-2009) 

Opportumtles C I 288 
(Deb. 13, Vol. III, 20-07-2009)0. 
Col. 333·35 Environmental Clearance for Power 

Upgradation of Employment Exchanges 
(Deb. 13, Vol. III, 20·07·2009) 
Col. 213·14 

Eacrzy Sec.rity 

Energy Security 
(Deb. 16, Vol. III, 23-67-2009) 
Col. 231·33 

E."iroDIIICD. 

Ban on Production of Bricks 
(Deb. ) 5, Vol. Ill, 22-67.2009) 
Col. S24 

Conservation of Forest, Wildlife and 
Environment 
(Deb. 20, Vol. 111. 29-07-2009) 
Col. 463-92 

Early Disposal of Envirorunental Cases 
(Deb. 5, Vol. II, 08-07·2009) 
Col. 287-88 

Projects 
(Deb. 17. Vol. III, 24-01-2009) 
Col. 503-04 

Environmental Clearance of Projeds 
(Deb. 26, Vol. IV. 07-08-2009) 
Col. 193-95 

Environmental Clearance to 
Developmental Projeds 
(Deb. 5, Vol. II, 01.07-2009) 
Col. 492·96 

Environmental Clearance to Irrigahon 
Projects 
(Deb. S, Vol. II. 08-07-2009) 
Col. 464-67 

Environmental Clearance to Mmin, 
Projects 
(Deb. IS, Vol. III. 22-07-2009) 
Col. 380 

Effect of Gmm House Gases on Climate Environmental Clearance to SEZ 
(Deb. 5, Vol. 11. 08-07-20(9) (Deb. 5. Vol. 1I. 08-67.200.) 
Col. 219-20 Col. 151-52 

Enforcement of Environmental law5 Environmenrat Impact for UMPPs 
(Deb. 20. Vol. III. 29-07-2009) (Deb. 1. Vol. II, 10.01.2009) 
Col. 459-60 Col. 327-28 
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Environmental Resean::h I Safe Disposal of CFL 
(Deb. 20. Vol. III. 29-07-2009) i (Deb. 10. Vol. II, 15-07-2009) 
Col. 244-45 I Col. 487-88 

1 

Environmental Tribunal BiU I Simplification of Environmental 
(Deb. 10, Vol. II, 15-07-2009) I CI P 
Col. 506-07 I earance racess 

! (Deb. 15. Vol. III, 22-01-2009) 
Environmental Upgradation I Col. 297-98 

(Deb. 26. Vol. IV. 07-08-2009) I 
Col. 368 1 Study on EnvironmentaI Impact due to 

E I . fA' Plan i Excessive Mining va uatlon 0 ctlon S I 
(Deb. 20. Vol. III, 29-07-2009) 1 (Deb. 15. Vol. Ill, 22-07-2009) 
Col. 124-25 ! Col. 399 

Grant of Funds to Maharashtra for I· Transparency in Environmental 
Environment and Forests I Clearances 
(Deb. 15. Vol. III. 22-01-2009) , (Deb. 10, Vol. II, 15-07-2009) 
Col. 371-73 1 Col. 474 

! 
Impact of Environmental Policy j Venture Capital Fund 

(Deb. 10, Vol. II. 15-01-2009) I (Deb. IS, Vol. Ill, 22-07-2009) 
Col. 111-12 ! Col. 521-22 

Impact of Rising Number of Vehicles on I .. . 
Environment ! Violation of EnVironmental Norms by 
(Deb. 20, Vol. III. 29-07-2009) i Industrial Units 
Col.205.()6 I (Deb. 20. Vol. III. 29-07-2009) 

. . l' f P II' I Col. 498-502 Incine!'aton In VIO atton 0 0 utlon . 
Norms I Equat Opportunities Co ... issloa 
(Deb. 5, Vol. II. 08-07-2009) . 
Col. 449-52 Equal Opportunities Commission 

, (Deb. I, Vol. II. 02-07-2009) 
Mining without Environmental Clearance , Col. 331 

(Deb. 24. Vol. IV, 04-08-2009) i 
C.oI. 4 n I Essential COlDlDodity 

Need to check the emission of gases and I Need to check tbe Rising Prices of 
pollution caused by chemical i Essential Commodities (MUR 377) 
manufacturing units in Ujj~in district! (Deb. 24, Vol. IV, 04-08.2009) 
of Madhya Pradesh posing grave I Col 573 
threat 10 human life and environment ! . 
(MUR 377) ( Price Rise of Essential Commodities 
(Dcb. 20. Vol. Ill. 29-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col. S3()..31 I Col. 477-80 

Rules for Disposal of Hazardous i Rise in Prices of Essentitl Commodities 
Household Waste 1 2 
(Deb. 10, Vol. II. 15-07-2009)! (Deb. 4. Vol. II, 07-07- 009) 
Col. 193-94 ! Col. S9-65 
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Rise in Prices of Essential Commodities i Chilli Exports I III 27-07-2009) 
(OUR 193) I (Deb. 18. Vo . • 
(Deb. 23. Vol. IV, 03-08-2009) Col. 355-59 
Col. 466-74 Com Prices 
(Deb. 25. Vol. IV, 06-08-2009) (Deb. 23, Vol. IV, 03-08-2009) 
Col. 368-75 Col. 261-62 

Wholesale and Retail Price Decline in Exports 
(Deb. 24, Vol. IV. 04-08-2009) (Deb. 18, Vol. Ill. 27-07-2009) 
Col. 121-24 I Col. 29-3S 

Etbaaol I Decline in Steel Export 
Sales Tax and Value Added Tax on' (Deb. 6, Vol. II, 09-07-2009) 

Ethanol Col. 151-52 
(Deb. II, Vol. III, 16-07-2009) Demandoflndian Export Orpnisation 

Col 319-21 (Deb. 13, Vol. Ill. 20.07.2009) 
Ellrope Col. 171-76 

Ban on Sale of Hazardous Products I Export of Agric:ultunll Commodities 
(Deb. 8, Vol. II, 13-07-2009) i (Deb. 8, Vol. If, 13-07-2009) 
Col. 188-89 Col. 414-15 

Drug Consignment Seizure by European Export of Agriculture, Rural and Kh.adi 
Customs 1 Products 
(Deb. 18, Vol. Ill, 27-07-2009) (Deb. 24, Vol. IV, 04-08-2009) 
Col. 211-12 CollSS-S6 

Indian immigrantS in Europe Export of Agro Products 
(Deb. IS, Vol. III, 22-07-2009) (Deb. 23, Vol. IV, 03-08-2009) 
Col. 294 Col. 294-95 

E.tllaaasia 

Law on Euthanasia 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 122 

Es-8e"ieaua 
Resettlement of Ex-Servic:anen 

(Deb. 18, Vol. Ill, 27-07-2009) 
Col. 679-85 

Export 

Ban on Export of Goods 
(Deb. 8, Vol. 11, 13-07-2009) 
Col. 196-97 

Export of Automobilca 
(Deb. 25, Vol. IV, 06-01-2009) 
Col.~ 

Export of Carpets 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 191-92 

Export of Cashew 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 139 

Export of Cement 
(Deb. 18, Vol. III, 27-07.2009) 
Col. 214 

Bank Committees to promote Export Export of Coir ProcIuc:ts 
(Deb. 26. "I. IV, 07-01-2009) (Deb. 4, Vol. II, 07-07.2009) 
Col. 93-94 Col. 18~ 
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Export of Cotton 

(Deb. II, Vol. III, 16-07·2009) 
Col. 192-94 

Export of Fish 
(Deb. 23. Vol. IV. 03·08·2009) 

Export of Seafood Items 
(Deb. 13. Vol. III. 20·07-2009) 
Col. 262 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 246-49 

Col. 336-38 Export of Stones 

Export of Fruits and Vegetables 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 152·56 
(Deb. 23. Vol. IV, 03-08·2009) 
Col. 158 

Export of Handitrafts 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 289 ' 

Export of Iron Ore 
(Deb. 23, Vol. IV, 03-0'-2009) 
Col. 261-72 

Export of Iron Ore and Fruits 
(Deb. 13. Vol. Ill, 20-07·2009) 
Col. 291·93 

Export of M.ngoes 

(Deb. 23, Vol. IV. 03·08-2009) 
Col. 245-46' 

Export of Textiles 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. II 1-13 

Export ofTuna Fish 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 292-93 

Export of Wheat and Rice 
(Deb. 13, Vol. III, 20-07·2009) 
Col. 357-58 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 279-81 

Export Order ofReadymade Garments 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 142-43 

(Deb. J •• Vol. III, 27-07·2009) Export Oriented Units 
Col. 106-08 (Deb. 13, Vol. III, 20-07-2009) 

Col. 303"()S 
Export of Meat 

(Deb. 23, Vol. IV, 03-01-2009)· Export Policy for Agro Products 
Col. 252 (Deb. 13. Vol. III, 20-07-2009) 

Col. 273 
Export of Milk ProdueIs 

Export Promotion Councils 
(Deb. 23, Vol. IV, 03-01-2009) (Deb. 18, Vol. III, 27-07-2009) 
Col. 419-20 Col. 199 

Export of Minerals Export Quality of Mangoes 
(Deb. 23, Vol. IV, 03-01-2009) (Deb. 13, Vol. III, 20-07-2009) 
Col, )()9..12 Col. I 5 1 

Expon of Onions Export Target 
(Deb. 13, Vol. 111. 10-07-2009) (Deb. 13, Vol. Ill, 20-07-2009) 
Col. 261-69 Col. 281-16 

Export of Rice 
(Deb. II, Vol. 111, 27-07-2009) 
Co1.3~97 

Exportllmport of Coal 
(Deb. 15, Vol. III. 22·07-2009) 
Col. 412·21 
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Exports by Pharmaceutical Companies to 
European Countries 

Package for Plantation Sector 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. \16-17 (Deb. 23. Vol. IV. 03-08-2009) 

Col. S9 
I Production and Expon of Cotton 

Exports from SEls ; (Deb. 6. Vol. II. 09-07-2009) 
(Deb. 18. Vol. Ill, 27-07-2009) i Col. 270-71 
Col. 36S 

i Promotion of Expon of Diamond and 
Exports of Gems and Jewellery I J II... 

09) I ewe .",ry 
(Deb. 13, Vol. III, 20-07-20 , (0 b 23 V I IV 03-08-2009) Col. 263-65 : e., o. . 

I Col. 101 
Exports of Major Items ... 

(Deb. 23, Vol. IV. 03-08-2009) i PromotIon ofTextiles Exports 
Col. 2943 I (Deb. I. Vol. II. 02-07-2009) 

I Col. 215-17 
Exports of Wind Equipments I (Deb. 21. Vol. IV. 30-07-2009) 

(Deb. 23, Vol. IV, 03-08-2009) : 
Col. 72-74 I Col. 162-63 

Extraction and Expon of Granite I Refund to Exporters 
(Deb. 14, Vol. Ill, 21-07-2009) i (Deb. 26, Vol. IV. 07-01-2009) 
Col. 308-10 I Col. 148-49 

I 
Floriculture Production and Expon II Rejection of Goods 

(Deb. 23, Vol. IV, 03-08-2009) (Deb. 18, Vol. III. 27·07-2009) 
COI.354-5S Cot 91-92 

Funds to Promote Expons through Indian Situation arising due to export of 
Missions non-Basmati Rjce to certain countries 
(Deb. 8, Vol. II. 13·07·2009) I invioiationofGovemmentGuidelines 
Col. 99·100 I and steps taken by the Govemmcftt in 

Ulegal Export ofReadymade Garments re&ant thereto (CA) 
(Deb. 2, Vol. II, 03-07·2009) (Deb. 21, Vol. IV, 30-07.2009) 
Col. 395-96 Col. 264-83 

i 
Impact of Global Recession on Exports I Target for Export 

(Deb. 8, Vol. II, 13-O7-2009)! (Deb. 18. Vol. III. 27-07.2009) 
Col. 432·39 ! Col. 328-34 

Job Loss in Export Units I 
(Dcb. t 3, Vol. III, 20-07-2009) Targets for Iron-OR Expon 
Col. 310-1S I (Deb. II, Vol. III. 27.07-2009) 

I Col. 261-70 
Minimum Export Price 

(Dcb. 13, Vol. III, 20.07-2009) ! Esp,r' .alr.str.ctare .... Aliled 
Col. 157-51 I AdMties 

Package for Export Sector Ii Projects under ASIDE 
(Deb. 13, Vol. III, 20-07-2009) (Deb. 8, Vol. II, 
Col. 407 Col. 156 
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I Beneficiaries of Loan Waiver Scheme Export Oriented Units 
: (Deb. 9, Vol. II, 14-07-2009) 

Export Oriented Industrial Units i Col. 543-45 
(Deb. 8, Vol. II. 13-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col. 214 j Col. 128 i 

Sening up of Expon Oriented Units I Benefit of Subsidy to Farmers 
(Deb. 8, Vol. II, 13-07-2009)! ~~.b90_~2 Vol. II, 09-07-2009) 

Col. 161-63 ll·' , Compensation to Farmers 
Export Promotto~ Council for i (Deb. 9, Vol. II, 14-07-2009) 

H.Ddkrafts I Col. 27-30 
. . I Compensation to Farmers for Land 

Export Promotion Council for i Acquisition 
Handicrafts 'I (Deb. 4, Vol. II, 07-07-2009) 
(Deb. 21, Vol. IV, 30-07-2009) Col. 415 
Col. 73 I Compensation to Farmers in Border 

i Areas 
I (Deb. 23, Vol. IV, 03-08-2009) External Debt 
, Col. 79-80 

(Deb. 22. Vol. IV, 31-07-2009) \ Credit Cards to Fanners 
Col. S67-640 (Deb. 19, Vol. III, 28-07-2009) 

Col. 432-36 
Inflow of Foreign Funds I Direct Procurement ofRiu from Fanners 

(Deb. 17, Vol. III, 24-07-2009) ! (Deb. 4, Vol. II, 07-07-2009) 
Col. 399400 I Col. 333-34 

I 

Exlr.,UtioII 1 Direct Subsidy to Farmers 
! (Deb. II, Vol. III. 16-07-2009) 

Extradition of Fugitives I Col. 296-97 
(Deb. 24. Vol. IV. 04-08·2009) I Enhancement ofFarm Credit 
Col. 314·15 I (Deb. 2, Vol. II. 03-07-2009) 

I 
Exrradition Treaty with Pakistan i Col. 501 

(Deb. S. Vol. II. 08-07-2009)! Exchange Programme for Farmers i (Deb. 24, Vol. IV, 04-08-2009) 
Col. 478 I Col. 254 

1 
1 

F .... ~r Expenditure on Subsidy to Fanners 
. I (Deb.). Vol. II. 02·07·2009) 

Assistance to Small and Marglna Col. 378-79 
Farmers I F .\.. F 

28 07 '009)', aCI illeS to armers 
(Deb. 19. Vol. III. - -- (Deb. 19. Vol. III, 28-07-2009) 
Col. 53·54 I Col. 314·28 

Availability of Seeds to FarmetS I Fanner Debt Relief Sclleme 
(Deb. 14. Vol. III. 21-07-2009) I (Deb. 2. Vol. II. 03-07-2009) 
Col. 84-87 j Col. 261 
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Fanners in Cooperative Societies ! Need to fonnulate a policy for providing 
(Deb. 24, Vol. IV. 04-01-2009) i adequate compensation to fanners 
Col. 128-29 I affected by Militant activities in 

Fanners living Below Poverty Line 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 322-24 

Jammu 4 Kashmir (MUR 377) 
(Deb. 15. Vol. Ill, 22-07-2009) 
Col. 602 

Need to give employment to family 
International Market of Vanilla i members of fanners whose land has 

(Deb. 13, Vol. III, 20-07-2009)! been acquired by the Industrial units 
Col. 209-10 in Bharuch distric:t, Gujarat 

. . . I (MUR 371) 
LaqulClation of Cane Arrears I (Deb. 4, Vol. II, 07-07-2009) 

(Deb. 9, Vol. II, 14-07-2009) Col. 594 
Col. 520-2) 

Loan to Fanners 
10.07-2009) 

Need to look into the problems I*nl 
fIIcod by the opium growers and opium 
industry (MUR 377) (Deb. 7, Vol. II. 

Col. 219-20,400-01 
(Deb. 9, Vol. II. 
Col. 52s.27 

(Deb. 23, Vol. IV. 03-01-2009) 
14-07-2009) I Col. 451 

I Need to provide special finucia. 
Maintenance of Date for Credit Card t IISIisIance 10 the farmers ift drou&M-

Holders I hit Balia and Dcoria disIricU of va. 
(Deb. 17, Vol. III, 24-07-2009) I Pradah (MUR 371) 
Col. S44 I (Deb. 20, Vol. III, 29-07-2009) 

Marketing Facilities for Farmers 
(Deb. 19. Vol. Ill, 21-01-2009) 
Col 452-56 

NABARD Scheme for Poor FIIrIMI'I 
(Deb. 7, Vol. II, 10.01-2009) 
Col. 339-40 

National Policy for Farmers 
(Deb. 24, Vol. IV. 04.01-2009) 
Col. 136-37 

Need to evolve a ~blnism to cnswe 
reasonable raums 10 fanners for their 
agricultural produc:os (MUR 377) 
(Deb. II, Vol. III. 16·07-2009) 
Col. 340-41 

Need to extend the benefits of apieuIIuraI 
debt waiver scheme to fannm of 

Cot. 53S.36 

Need to release funds to address the 
problems of fanaen of Andbra 
PndeIb powincoil .... (MUR 371) 
(Deb. 13. Vol. III, 20.01-2009) 
Col46J.64 

Opium Orowcn in IltjIIIban 
(D.b. 2. Vol. JI, 03-07·2009) 
Col. 427 

PIdtap for Suprane , ..... 
(Dc.,. 9. Vol. II. • .. .07·2009) 
Col. 410-11 
(Pob. 2", Vol. IV. 04-0.·2009) 
Col. __ I2 
ProbItms of Fwmen 
(Dt ... 14, Vol. III. 21.01.2009) 
Col.llS.16 

Himadlal Pradesh (MUR 377) ! Procurement Dues 10 FIrmeI'I 
(Deb. 9, Vol. II, 14-07.2009) I (Deb. 24. Vol. IV. 04·01·2009) 
Col. 580 Col. 70-71 

i 
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Relief Package for Fanners committing ! Female Foeticide 
suicide I 
(Deb. 9. Vol. II. 14-07.2009)! Conference on Female Foeticide 
Col. 474-76 I ~~~~o. Vol. II. 15-07-2009) 

Relief Package for Kerala FlII1l1ers J F IFt··.t-, ema c oc ICI .... 
(Deb. 4. Vol. II. 07-07-2009) I (Deb. 15. Vol. III. 22.07-2009) 
Cot. 406-07 . 1 Cot. 557-62 

Small and Margmal Fanners i Fertilizer 
(Deb. 4. Vol. II. 07-07-2009) I' 

Col. 85-17 Allocation of Fenilizers 

I (Deb. 25, Vol. IV. 06-08-2009) 
Special Incentives to .Farmers Col. 10-17 

(Deb. 24. Vol. IV. 04-08-2009) , . 
Col. 288-90 Availability of Fenilizers 

(Deb. 16, Vol. Ill. 23-07-2009) 
Special Package for Maharashtra Fanners Col. 91-100 

(Deb. 9. Vol. II. 14.07.2009), Availability of Seeds and Fertilizers 
Col. 421-22 I (Deb. 24. Vol. IV. 04-08-2009) 

Special Relief Pac:kage to farmers ,Col. 372-78 
(Deb. 4. Vol. II, 07-07-2009)! Consumption of Ferrilizers 
Col. 242-43 I (Deb. 9, Vol. II. 14-07-2009) 

Subsidy to Fanners Col. 396-98 
(Deb. 14, Vol. 111.21-07-2009) j ConversionofUreaPlantsintoGas-based 
Col. 13-&4 I Plants 
(Deb. 26, Vol. IV. 07-01-2009) I (Deb. I. Vol. II, 02-07-2009) 
Col. 299-300 Col. 29-30 

Toll free Number Facility for Farmers 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 277-10 

Well Bein& of farmers 
(Deb. 19, Vol. Ill, 2'-07-2009) 
Col. 473-74 

F .... c..ittte 
FatmiCommn. 

(Deb. 18. Vol. III. 27-07-2009) 
Col. 101-06 

Cost of Farm Equipments and Fertilizers 
(Deb. 19. Vol. Ill, 21-07-2009) 
Col. 239 

Criteria for Allocation of Chemical 
Fenilims 
(Deb. 16. Vol. Ill. 23-07-2009) 
Col. 181 

Demand and Supply of AmmoniJ Nitrate 
Feder.tloa or ,.d"a eb •• ben of (Deb. 25. Vol. IV. 06-01-2009) 

Co •• ,,".ad ItHI .... ry I Col. 53-54 
FlCCI-Deloltte on Indian Infrastructure Demand and Supply ofFcrtilizcrs 

(Deb. 20. Vol. Ill. 29-07-2009) I (Deb. 25. Vol. IV, 06-08-2009) 
Cot. 323-24 I Col. 94 
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Fertilizers Investment Policy ! New Pricing System for Mixed Fertilil.ers 
(Deb. II. Vol. III, 16-01-2009)· (Deb. I. Vol. II, 02-01-2009) 
Col. 301 Col. 21-29 

Impact of Fertilizers on Soil Fertility 
(Deb. 4, Vol. II, 01-01-2009) 
Col. 335-36 

Non-availability of Railway Conveyance 
(Deb. II. Vol. Ill. 16-07-2009) 
Col. 61 

Import of Fertilizers I Organic Fertilizers 
(Deb. 16. Vol. Ill, 23-07-2009) (Deb. 24. Vol. IV. 04-08-2009) 
Col. 24&-49 Col. 414.15 

Import of Fertilizers 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 14-17 

Increase in Prices of Fertilizers 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 243-44 

Increase in Prices of Fertilizers in West 
Bengal 
(Deb. I, Vol. II, 02-07-2009) 
Col. 75-76 

Increase in Subsidy on Fertilizers 
(Deb. 21, Vol. IV, 30-07-2009) ! 

Col. 126-27 i 

Outlay for Urea Project 
(Deb. II. Vol. Ill. 16-07-2009) 
Col. 305-06 

Performance of Fertilizers Units 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 181-200 

Prices ofChemicaJ Fertilizers 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 134-36 

Prices of Chemicals and Fertilizers 
(Deb. 6, Vol. Il, 09-07-2009) 
Col. 143-44 

. I Provision of Seeds and Fcnilizers 
Mini Rataa Stalus 10 Chemtc~ls, I (Deb. 14, Vol. Ill, 21-07-2009) 

Fertilizers and Pharmaceutical I Col 224 
Companies .. 
(Deb. 21, Vol. IV, 30-07-2009) I Rationalization for Pricing of SSP 
Col. J03.()4 I (Deb. II, Vol. 1If, 16-01-2009) 

Need to allocate die full requimnent of \ Col. 52 
fertilisers co the State of Kamatab I Regulatory Mechanism for Fixing Prices 
(Sub) I ofFertilizen 
(Deb. 9, Vol. II, 14-07-2009) (Deb. I. Vol. II, 02-07-2009) 
Col. 512 ! Col. 210 

I 

Necdcore-openKorbaFertilizersFactory i Revival of Closed Fertilizer Units 
in Korba, Chbattisgarh (MUR 311) j (Deb. I, Vol. II. 02-01.2009) 
(Deb. 14. Vol. III, 21-07.2009)! Col. 29&-99 
Col. 567-68 I 

Revival of ClotedISd: Fertilizer Plants 
Need to re-open the closed fertilizer. (Deb. I. Vol. II, 02.01-2009) 

factory in Go~ur!O overcome !be I Col. 6O-6S 
5hortageoffertlhz.crs an Western Uttar ; 
Pradesh (MUR 317) ! Revival of Fertiliz.cr Plants 
(Deb. 13, Vol. III, 20-07-2009)! (Deb. 16. Vol. III, 23-07-2009) 
Col. 465-66 i Cot 130-31 
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Rise in Price of Fertilizers i Use of Alternative Manure 
lOeb. Jl. Vol. til. 16-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
Col. 6lo''l','' Col. 75-76 

Self-Sufficiency in Fertilizer Sector 
(Deb. 21, Vol. IV. 30-07-2009) i 
Col. 178-79 I 

! 

Use to Spurious Fenilizers 
(Deb. 19. Vol. rII. 28-07-2009) 
Col. 419-21 

Setting up of Coal Based Urea PlanlS 11 fertilizeh Corporation of India 
(Deb. 11. Vol. III •. 16-07-2009) Umited 
Col. 261-90 ! N d . f" '1' I ee to set up a new Untt 0 rertl lzers 

Setting up of Fertilizer Plant at Namrup 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 117-18 

Setting up of Fertilizer PlanlS 
(Deb. 11. Vol. III. 16-07-2009) 
Col. 27-30 

Setting up of New Fertilizer UnitsIPlanlS 
(Deb. I. Vol. II, 02-07-2009) 
Col. 162-63 

Shonage of Fertilizers 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 65-82 

Smuggling of Fenilizers 
(Deb. I, Vol. II. 02-07-2009) 
Col. 208 

Study on Demand of FertilizeR 
(Deb. 1. Vol. 11. 02-07-2009) 
Col. 228-29 

Subsidy on Fenilizers 
(Deb. I. Vol. II. 02-07-2009) 
Col. 177-80 

Subsidy on Fentlizers 

Corporation of India Limited in 
Gorakhpur. Uttar Pradesh (MUR 377) 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 398-99 

Fifteea Point Programme 

15-Point Programme 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 107-08 

Film 

Acquisition of Rare Photographs 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 124-25 

Film City in Gujarat 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 467 

Films Institute in Kerala 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 208-09 

Financial Assistance to Oscar Award 
Wirmer 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 105-06 

(Deb. 16. Vol. Ill. 23-07-2009) Production ofPalriotic Films 
Cot. )9-50 (Dcb. 9. Vol. II. 14-07-2009) 

Supply ofNarural Gas to PowerlFertilizer 
Col. 428-30 

Sector R~ of Old Film PrinlS 
(Deb. 16. Vol. III, 23-07-2009) (Deb. 24, Vol. IV. 04-08-2009) 
Col. 187-89 : ,{~. Col. 242-43 

Supply of Spurious Fertilizers 
(Deb. I. Vol. II, 02-07-2009) 
Col. 191-92 

Revamping of Films Division 
(Deb. 24, Vol. IV, 04-08-2009) 
CoL 69 
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Fiaancial Sector I Loan to Fishermen 
F· . 1 Se R ~ I (Deb. 26, Vol. IV, 07-08-2009) 

lnanela ctor e.onns I C I "76 
(Deb. 22. Vol. IV. 3\-07-2009) : 0._ 

Col. 228-29 i Loan Waiver of Fishermen 
R F··at ~- R ~ ! (Deb. 9. Vol. II, 14-07-2009) 

epon on mane I .,....tor e.onns i C 1 484 85 
(Deb. 20. Vol. III, 29-07-2009) i o. -
Col. 503-04 ! Problems Faced by Fishermen 

! (Deb. 24, Vol. IV. 04-01-2009) 
I Col. 65-70 Fire 

Fire in CCI Godown I S b 'd' d D' 11K & (Deb. 21, Vol. IV. 30-07-2009)! U ~I Ize lese erosene .or 
Col. 83-84 : ~Ishennen 

(Deb. 21. Vol. IV. 30-07-2009) 
Fire in Jhuggi Clusters I Col. 224-25 

(Deb. 19, Vol. III, 28-07-2009) I 
Col. 372-73 I Fillaery 

i Assistanee for Traditional Fishermen I (Deb. 14, Vol. III, 21-07-2009) 
Fiscal DefICit I Col. 268-72 

(Deb. 7. Vol. II, 10-07-2009)! 
Col. 171-73, I Assistance to Fishery H.tIours 
(Deb. 17, Vol. III, 24-07-2009) \. (Deb. 4. Vol. II. 07-07-2009) 
Col. 476-77 Col. 415-16 
(Deb. 22, Vol. IV, 31-07-2009) 'I Brackish Water Fisheries 
Col. 549-50 (Deb. 9, Vol. II. 14-07-2009) 

Improvement in Exchequer ! Col. 64-65 
(Deb. 7, Vol. II, 10-07-2009) j BuildingofFishinlYIFds 
Col. 366 I (Deb. 14, Vol. 111.21-07-2009) 

Fisltermn I Col. 540 

Assistance for Traditional Fishermen I CommiUee on Fisheries 
(Deb. 14, Vol. III, 21-07-2009) II· (Deb. 24. Vol. IV, 04-08-2009) 
Col. 268-72 Col. 12·84 . 

Attack on Indian Fishermen by i Deep Sea Fishing 
Sri Lankan Army i (Deb. 9, Vol. II, 14-07-2009) 
(Deb. 20, Vol. III, 29-07-2009) i Col. l04-0S 
Col. 202-03 i Deep Sea Fishing Projeds of MPEDA 

Capture oflndian Fishermen I (Deb. 8, Vol. II, 13-07·2009) 
(Deb. 5, Vot. II, 01.07.2oo9)! ~. 87-88 
Col. 235-36 I' Development of Central Fisheries 

Displacement of Fishing Community ! Institutes and Marine Aquariums 
(Deb. 24. Vol. IV. 04-08-2009) I (Deb. 9. Vol. 11. 14-07-2009) 
Col. 159-60 ! Col. 107-08 
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Export of Fish I' Seasonal Ban on Fishing 
(Deb. 23. Vol. IV. 03-08-2009) (Deb. 24. Vol. IV, 04-08-2009) 
Col. 336-38 I Col. 487-88 

Extinction of fish Species I FIorkultan 
(Deb. 14. Vol. 111,21-07-2009)1' 
Col. 367-68 Floriculture Production and Expon 

Fish .. H' hal Pradc h 1 (Deb. 23, Vol. IV, 03-08-2009) Farmmg In Irnac s I 
(Deb. 14, Vol. III. 21-07-2009) I Co1.354-55 
Col. 329 I Promotion of Floriculture and Herbal 

fishery Training and Extension Units I Fanning 
(Deb. 24, Vol. IV, 04-08-2009) J (Deb. 9. Vol. II, 14-07-2009) 
Col. 512-14 ! Col. 367-74 

Fishing Areas j fly Asil Brkks 
(Deb. 24, Vol. IV, 04-08-2009) :1' Fly Ash Bricks 
Col. 235 

~ (Deb. 23, Vol. IV, 03-08-2009) 
ImpKt of Climalc Chansc on livestock I Col. 398 
~F~Mrin I 
(Deb. 14, Vol. III. 21-07-2009) I Fodder 
Col. 505-07 I Fodder to Livestock in Drought Affected 

Jakhau Fishery HlII'bour I Areas 
(Deb. 9, Vol. II, 14-07-2009) I' (Deb. 24, Vol. IV, 04-08-2009) 
Col. 65-66 Co1.317-18 

Need to form • separate Ministry for I Food Corporatioe or hMlia 
Fisheries Development (MUR 377) 1 
(Deb. 6, Vol. II. 09-07-2009) I Bid for Sale of Maize 
Col. 306 I (Deb. 4, Vol. II. 07-07-2009) 

__ ' fF'-"~ I Col. 286 .-. ""C$Slng 0 t:ao~ i 
(Deb. 25, Vol. IV. 06-01-2009) ! Computerisation in FCI 
Col. 17-25 ! (Deb. 24. Vol. IV, 04-08-2009) 

ProductioC'l of Fish , Col. 491-92 

(Deb. 4, Vol. II, 07-07-2009) Corruption in FCI 
Col. 405-06 (Deb. 14. Vol. III. 21-07-2009) 

PromotioC'l of Fisheries Sector Col. 163-66 
(Deb. 14. Vol. III, 21·07-2009) 
Col. 4S.-75 

Proteaion to Fishermen in Deep Seas 
(Deb. 8. Vol. If, 13-07-2009) 
Col. 224·25 

Scheme on Development of Marine 
Fisheries 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 157-58 

FCIGodowns 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 329-33 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 391-98 

FCI Godowns in South India 
(Deb. 14. Vol. 1II, 21-07-2009) 
Col. 368-70 
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Functioning of FCI 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 519-21 

t 

Food Processin& Industry 

Contribution to Food Processing Sector 
toGDP 

Hiring of Godowns i (De.b. 6, Vol. II. 09-07-2009) 
(Deb. 19, Vol. III, 28-07-2009)! Col. 19-24 

Col. 320-21 : Development of Food Processing 
Hoarding in FCI Godowns ! Industries 

(Deb. 14. Vol. III, 21-07-2009)! (Deb. I. Vol. II. 02-07-2009) 
Col. 240-41 Col. 332-35 

I 
Need for procurement of rice stocks by i Employmem potential in Food Processing 

FCI from the farmers of Nalgonda· Industries 
district, Andhra Pradesh (MUR 377) i (Deb. 21, Vol. IV. 30-07-2009) 
(Deb. 4. Vol. II. 07-07-2009) Col. 184-85 
Col. 589 

Need to set up FCI godowns for storage 
offoodgrains in Bihar (MUR 377) 
(Deb. 23. Vol. IV. 03-0B-2009) 
Col. 457 

Expert Commiuee for Food Parks 
(Deb. I, Vol. II, 02-07-2009) 
CoL 128 

Food Parks 
(Deb. I, Vol. II, 02-07-2009) 
Col. 147-4& Procurement and Sbonage ofFoodgrains 

(Deb. 9, Vol. II, 14-07-2009) 
Col. 489-95 Food Processing Industries in 

Andhra Pradesh 
Procurement ofRke (Deb. I. Vol. II. 02-07-2009) 

(Deb. 19, Vol. Il~ 21-07-2009) Col. 76-71 
Col. 319-20 

! Food Processing Industries in Bihar 
RegularisationofWorkersinFCl : (Deb. 16. Vol. 111.23-07-2009) 

(Deb. 4. Vol. II. 07-07-2009) Col. 210-11 
Col. 219 

Food Processing Training Centra 
Regulation of Foodgrain Procw-ement (Deb. 16, Vol. 111,23-07-2009) 

(Deb. 9, Vol. II, 14-07.2009) Col. 223-21 
Col. 392-94 

Food Processing Unit in Tamil NIdu 
Food for H .. _aD Dnelopmftlt (Deb. II, Vol. III. 16.07-2009) 
Food for Human Development Col. 145-46 

(Deb. 9. Vol. II. 14-07-2009) FoodProccssingUnitsinKerala 
Col. 473 (Dcb. 16, Vol. III, 23-07-2009) 

Food Park Col. 275·16 

Mega Food Parks I Food Processing Units in Uaar Pradesh 
(Deb. I t. Vol. III, 16-07-2009) jl (Dcb. 16. Vol. Ill. 2).01.2009) 
Col. 307-68 . Col. 144-45 
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Food Processing Units set up by Foreign I Regulatory Authority for Food Processing 
Investors Industries 
(Deb. 6. Vol. II, 09-07-2009) I (Deb. II, Vol. III, 16-07-2009) 
Col. 37-62 Col. 166-67 

Food Testing Laboratories I Research and Development in Food 
I Processing Industries 

(Deb. I, Vol. II, 02-07-2009) I (Deb. 21, Vol. IV, 30-07-2009) 
Col. 328-30 Col. 29-34 

Grant in Aid for Food Processing Units 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 56-60 

Incentives for Food Processing Sector 
(Deb. 17. Vol. Ill, 24-07-2009) 
Col. 277-80 

Industrial Policy for Food Processing 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 217-18 

, 
Subsidy to Food Processing Industries 

(Deb. 16. Vol. III, 23-07-2009) 
Col. 73-74 

Subsidy to Food Processing Units 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 218-20 

Survey for Food Processing Industries 
(Deb. I. Vol. II, 02-01-2009) 
Col. 289-90 

I Tax Holiday 
Need to promote mango based indUSby I (Deb. 25, Vol. IV, 06-08-2009) 

in Krislmagiri district ofTamil Nadu I Col. 147-48 
(MUR 377) i. 
(Deb. 9. Vol. II, 14-07-2009)! UP=:g ~~=~ology for Food 

Col. S82 i (Deb. I, Vol. II, 02-07-2009) 
Opening of Food Processing Units in I Col. 321-28 

Rural Areas Workers in the Food Processing 
(Deb. 16, Vol. Ill, 23-07-2009) Industries 
Col. 221-22 (Deb. 16, Vol. III, 23-01-2009) 

Col. SO 
Processing of Tapioca 

(Deb. 11. Vol. III, 16-01-2009) FoodSecurity 
Col. 11-12 Cultivation ofTapioca 

I (Deb. 9. Vol. II, 14-01-2009) 
Promotion of Food Processing Units Col. )14-15 

(Deb. 6, Vol. II. 09-07-2009) I 
Food Banks 

Col. 170-74 (Deb. 24. Vol. IV, 04-01-2009) 
Promotion ofOi! Processing Mills I Col. 264-66 

(mb. 6. Vol. II. 09-07.2009)! Food Security 
Col. 267-69 (Deb. 9, Vol. II, 14-07-2009) 

I 0 
Quality Assurance Scheme for Food I Col. 63-64' 
~ing Units I National Commission on Farmers 
(Dcb. 16. Vol. Ill. 23-07-2009) I (Deb. 9, Vol. II. 14-01-2009) 
Col. 13-14 .t. ! Col. 40-42 
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National food Security Mission 
(Deb. 9. Vol. II, 14·07·2009) 
Col. 471·72 

Village Grain Banks 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 427·28 

Decline in Profit Margin of Foodgrain 
(Deb. 9, Vol. Il, 14-07-2009) 
Col. 383·86 

Direct Procurement of Rice from farmers 
(Deb. 4, Vol. II, 07-07·2009) 
Col. 333-34 

Foodgrain : Distress Sale of Paddy and Wheal 
, (Deb. 14, Vol. III. 21-07-2009) 

AjJocatjon and Offtake of Foodgrains Col. 363 
(Deb. 9. Vol. II, 14-07-2009): 
Col. 53-60 . DistributionofFoodgrainsalCheapRah! 

(Deb. 19. Vol. III, 28-07-20(9) 
Allocation of Foodgrains for TribalsCoi. 29·31 

(Deb. 19, Vol. Ill. 28..()7·2009) I E fFood' 1 ' .xpon 0 grams 
Co. 380-84 ! (Oeb. 8. Vol. II, 13.07.20(9) 

Allocation of Funds for Procurement of Col. 121·23 
Poodgrains Export of Rice 
(Deb. 14, Vol. III, 21·07-2009) (Oeb. 18. Vol. III. 27.07.2(09) 
Col. 341 Col. 396-97 

Black Marketing of Foodgrains 
(Deb. 4. Vol. II, 07-07·2009) 
Col. 539-40 

Chap Rice Scheme 
(Deb. 24, Vol. IV, 04-01-2(09) 
Col 241 

Consumption and Production of Rice 
(Deb. 24, Vol. IV, 04·08-2009) 
Col. 354-55 

Conswnption and Production of Wheat 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col. 259-61 

Consumption of Food 
(Deb. 19, Vol. Ill, 28-07-20(9) 
CoI.31l-14 

. \ 
ConsumptJOll of F oodgrains 

(Deb. 24, Vol. IV. 04-01-2009) 
Col. 195-% 

Cultivation of Millets \ 
(Deb. 4, Vol. II. 07-61-2009) 
Col. 502-03 

Expon of Wheal and Rice 
(Deb. 18. Vol. III. 27-01-20(9) 
Col. 279-81 

Food Crisis 
(Deb. 24. Vol. IV, 04-01·20.09) 
Col. 415·16 

Foodgrain for Drought Relief 
(Deb. 24, Vol. IV, 04-08-2(09) 
Col. 241-42 

FoodpaiN to BPL Families 
(Deb. 26. Vol. IV. 07-01·2009) 
Col. 21' 

Hoarding or Foodgrains 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 415·16 

Impact of the Hike in MSP 
(Deb 19, Vol. III. 28-07-2009) 
Col. 84-85 

Integrated Ccreals Development 
Programme 
(Deb, 19. Vol. m. 21-07-2009) 
CoI,24.5-52 
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Irregularities in A lIotment of food Items I Procurement of Paddy 
(Deb. 19, Vol. III, 28-07-2009) II (Deb. 9, Vol. II, 14-07-2009) 
Col. 316-11 Col. 373-74 

Irregularities in Procurement of i Procurement of Rice 

~~!~s Vol. II, 07-07.2009) I ~~~52~53 Vol. II, 07-07-2009) 
Col. 54148 i (Deb. 19, Vol. Ill, 21-07-2009) 

Loss of Foodgrains I Col. 3] 9-20 
(Deb. 24, Vol. IV, 04-01-2009) i Production offoodgrains 
Col. 29-44 1 (Deb. 4, Vol. II, 07-07-2009) 

Minimum Support Price of foodgrains j Col. 48-60 
(Deb. 9, Vol. II. 14-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col. 467-68 I Col. 526-34 , 

Need to check the iII-etfects of genetically I Production of Paddy 
modified foodgrains and vegetables I (Deb. 19, Vol. III, 28-07-2009) 
produced in the country (MUR 377) I Col. 85-90 
(Deb. II, Vol. 111,16-07-2009) QualityofFoodgrainsunderPDS 
Col. 338 I (Deb. 19, Vol. III, 28-07-2009) 

P C ·ta A ·1 bOl· f I Col. 23-25 er .apl val a I Ity 0 Cereals and I 
Pulses i Registration of Basmati Rice 
(Deb. 19. Vol. Ill, 28-07-2009) ! (Deb. 23, Vol. IV, 03-08-2009) 
Col. 118-19 1 Col. 137-38 

Per Capita Availability of Foodgrains 1 Regulation of Foodgrain Procuretnent 
(Deb. 24, Vol. IV. 04-08-2009) i (Deb. 'I, Vol. II, 14.0'1·2009) 
Col. 480-81 Col. 392-94 

Per-Capita Consumption of Foodgrains Rio= Research Centres 
(Deb. 14, Vol. 111, 21-07-2009) (Deb. 4, Vol. II, 07·07-2009) 
Col. 231-32 ' Col. 346-47 

Procurement and Shortage of Foodgrains I Sale of Foodgraios at Lower Prices 
(Deb. 9. Vol. II, 14-07-:!009) I (Deb. 19, Vol. III. 28-07-2009) 
Col.489-95 I Col.370-71 

Procumnent Dues to Fanners 1 Shortage of Storage Space 
(Deb. 24, Vol. IV, 04-08-2009) : (Deb. 14, Vol. III, 21-07-2009) 
Col. 70-11 I Col. 17-110 

Procurement of Crops Stock of Foodgrains 
(Deb. 4. Vol. II. 07-07-2009) i (Deb. 4, Vol. II, 07-07·2009) 
Col. 397400 I Col.3l-n 

Procurement of Foodgrains 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 168-69 

Sttategic Foodgrains Reserve 
(Deb. 14. Vol. III, 21-07·2009) 
Col. 403-04 
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Target for Food Production I FDI in Broadcasting Sector 
(Deb. 24, Vol. IV, 04-01-2009) (Deb. 14, Vol. III, 21-07-2009) 
Col. 56-64 Col. 353-55 . 

Targets for Procurement 
(Deb. 14, Vol. 1II, 21-07-2009) 
CoL 330-34 

Tnnsit Losses ofFoodgrains 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 513-14 

FDI in Civil Aviation 
(Deb. 1, Vol. II, 02-07-2009) 
Col. 60 

FOI in Print Media 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 326 

Variable Trade Policy for Food Stocks I FDI in Retail Sector 
(Deb. 23, Vol. IV, 03-01-2009) II (Deb. I. Vol. II. 13-07-2009) 
Col. 262 Col. 441-42 

Wheat for PDS I (Deb. Il, Vol. lJI, 20-07-2009) 
(Deb. 14, Vol. III. 21-07-2009) I' Col. 358-63 
Col. 52-51 (Deb. IS, Vol. Ill, 27-07-2009) 

Wheat Import ! Col. 95 
(Deb. 14. Vol. III, 21-07-2009) i POI in Textiles Sector 
Col 313-15 I (Deb. 25, Vol. IV, 06-01-2009) 

Fereip COIlIItry Col. III 

Acquiriag Farmlands Abroad by Indian FDJ Targer 
CompIIIies , (Deb. I. Vol. II. 13-07·2009) 
(Deb. 14, Vol. III, 21-07-2009) Col. 11-96 
Col. 31-36 

I Foreign InvcstmenI ill Induatries 
ApaheDts wiIb foreign CounIries 011 I! (Deb. II, Vol. Ill, 27-07.2009) 

Indian Workcn Col. IIO-SO 
(Deb. 15, Vol. III, 22-07-2009) 
Col 512-13 ImpadofFDI Norms 

Dumping of Hazardous W8IItbyForeip 
Couatries 
(Deb. 15, Vol. III. 22-07-2009) 
Col 312 

I 

(Deb. 23, Vol. IV. 03-01-2009) 
Col. 421-23 

Inaase in PDI 
(Deb. •• Vol. II. 13-07-2009) 
Cot. 96-99 

Extension of Limit of FOls i Indian Trade CenIm 
(Deb. 23, Vol. IV, 03-01-2009) (Deb. 23, Vol. IV, 03-0'-2009) 
Col. L24-25 Col. 415 

FOI in AvialiGa Secaor Proposal for POI 
(Deb. 21, Vol. IV, 30-07-2009) II (Deb. 18. Vol. III. 27-01.2009) 
Col. 223-24 Col. 433-34 
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Tax Holiday Forei&_ Trade 
(Deb. 25. Vol. IV, 06-08-2009) 
Col. 147-48 Cross Border Trade 

(Deb. 13, Vol. III, 20-07-2009) 
Col. 277 

Foreign Exchange Fcnign Trade 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 553-55 (Deb. 8, Vol. II, 13-07-2009) 

Col. 442-43 
Foreign Exchange Derivatives 

(Deb. 26, Vol. IV. 07-0'-2009) India's Trading Partners 
Col. 139-40 (Deb. 18, Vol. III, 27-07-2009) 

Col. 361-63 
Foreign Exchange Reserve 

(Deb. 26, Vol. IV. 07-01-2009) Indo-China Trade 
Col. 174-75 (Deb. ) 5, Vol. Ill. 22-07-2009) 

Col. 409-10 
VIOlation of FEMA 

(Deb. 2. Vol. II. 03-07-2009) Projects WIder ASIDE 
Col. 218-89 (Deb. I, Vol. II. 13-07-2009) 

Foreip Fia •• iallutft.doa Col. 156 

Irrigation Projects Funded by Foreign I Trade Caltres 
FiDalKiai InstiMions I (Deb. 23, Vol. IV, 03-08-2009) 
(Deb. I S. Vol. III. 22-07-2009) Col. 339 
Col. 473-78 

Railway Projects funded by Foreign 
FinanciailDSlitutions 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 208 

FordpJai .. 

Indian Prisoners in Fcnign Jails 

Trade Deficit 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 273-10 

ForejpVilit 

Indian Delegation to USA 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 109-11 

(Deb. 5, Vol. II. 08-07-2009) 
Col. 211-300 Issues arising out of Prime Minister's 

recent visit to Foreign Countries 
(OUR 193) Fo .... Medical e ...... tes 

Mandatory Scnening Exam for FMG 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 159-61 

Forell. PoUey 

Review of Foreign Policy 
(Deb. 20. Vol. III. 29.07-2009) 
CoUIS 

(Deb. 20. Vol. Ill. 29-07-2009) 
Col. S48-9I 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 296-334 

Prime M'mister's VISit to Russia 
(Deb. S, Vol. II. 0'-07-20(9) 
Col. 471-84 
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Study of Thames and Seine Rivers 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 127-28 

Conversion of forest Villages into 
Revenue Villages 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 469·72 

Tour by MCD Officials 
(Deb. 14, Vol. III, 21-07-2009) Cutting of Trees in Himachal Pradesh 
Col. 451-53 (Deb. 20. Vol. Ill. 29-07-2009) 

Training of Officers in Foreign 
Institutions 
(Deb. II, Vol. III, 16-07-2009) 
Cot. 67-70 

Fo.- Sc:ieKe Laboratorifs 

Forensic Science Laboratories 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 4SJ.84 

Forest 
Accelerated Programme of Restoration 

and Regeneration of Forests 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 362 

Col. 147-48 

Development of Forest Villages 
(Deb. 2, Vol. II. 03-07-2009) 
Col. 440-42 

Diversion of Forest land 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 450 

Encroachment on Fort'S! Land 
(Deb. 20, Vol. Ill. 29-07-2009) 
CoL 241 

Expansion of Forest Cover 
(Deb. 10, Vol. II, 1S-07-2009) 
Cot. 112·29 

Availability of Herbs in Forest and Hilly Facilities to Tribals living in Foresta 
Areas (Deb. 17, Vol. III. 24-07·2009) 
(Deb. IS, Vol. Ill, 22-07·2009) I Col. 24J-42 
Col 355-S6 I 

Ban Coal M·· . F Areas 1 Forest Rights Act on anng m orest . 
(Deb. 10, Vol. II, 15.07-2009) (Deb. 22. Vol. IV, 31·07·2009) 
Col 497-98 Col. 204-05 

Conservation of Forest in North-Eastern 
States 
(Deb. 20, Vol. III, 29-07-2009) 
Col 72-74 

Forest Villages 
(Deb. 17, Vol. III, 24·07-2009) 
Col. 101..09 

Forests Areas UIIder AS. 
Conservation of Forest. Wildlife and (Deb. 20. Vol. Ill, 29-07·2009) 

Environment Col. 516 
(Deb. 20, Vol. Ill, 29-07-2009) , 
Col. 463-92 I' Funds for Fbtestry and Wi'dlir~ 

Constituf Conservation l~ofJointForestManagemcmt (Deb. 10, Vol. II. 15-07-20(9) 
Commiuee I Col. 287-89 
(Deb. 15, Vol. III, 22·07.2009) 
Col. 317·19 \ Grant of fundi k) Mahara,htr. for 

i En' Construction of Roads in Forest Areas' Vtronment and Forests 
(Deb. 24, Vol. IV, 04-08-2009) I (Deb. '5, Vol. Uf, 22-07.2009) 
Col. 168-70 . Col. 371-73 
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Impact of Development Activities on 1 forward Trading 
Witdlife and Forests i. . 
(Deb. 20, Vol. III. 2Q.07.200Q) i Committee on Futures Tradtng 
Col. 42-44 : (Deb. 19, Vol. Ill, 28-01-2009) 

I Col. 269-71 
Joint Ventures for Conservation of Forests ! 

(Deb. 15, Vol. Ill. 22-07-2009) : Commodity Derivative Markets 
Col. 310-14 ! (Deb. 14. Vol. III. 21-07-2009) 

I Col. 51-52 
Loss of Trees/Forests Cover due to I 

Development Activities i Futures Trading in Vegetables 
(Deb. 20, Vol. III. 29-01-2009) I (Deb. 24, Vol. IV. 04-08-2009) 
Col. S09-IO I Col. 482-83 

Mining in Forest Areas I Removal of Ban on Future Trading 
(Deb. 10, Vol. II, 15-07-2009)! (Deb. 24. Vol. IV. 04-08-2009) 
Col. 251 I Col. 126 

Pending Projects under Forest I F .... ce 
Conservation Act ! . 
(Deb. 10, Vol. II, 15-07-2009) i SettangupofVecrSavarbrMemorialin 
Col. 379-80 : FI"8IlCe (Sub) 

Productivity of Forests 
(Deb. 5. Vol. II, 
Col. 332 

: (Deb. 5, Vol. II. 08-07-2009) 
I 

I Col. S06-09 
08-07-2009) i 

! free Trade Acreeme.t 

Regeneration of Degraded Forest Area I ITA wilb BIMSTEC Countries 
I 

(Deb. 20. Vol. III, 29-07-2009) i (Deb. 8. Vol. II. 13..07-2009) 
Col. 141-43 ! Col. 285-&6 

t 
Sal and Siali Leaf Plates j Impact of ITAs 

(Deb. 26. Vol. IV, 07-08-2009) ! (Deb. 23. Vol. IV. 03-08-2009) 
Col. 109 ! Col. 62-63 

Scheduled Tribes and Other Forest! Negotiations for ITA 
Dwellers (Recognition of Forest j (Deb. 18 Vol. III 27-07-2009) 
Rights) Act I.. 
(Deb. 17, Vol. Ill, 24-07-2009) I Col. 170-78 
Cot. 413-1 5 I freedo. filbter 

Use of Forest Land for OCher Purposes 1\ Facilitiet to Freedom Fighters 
(Deb. 15. Vol. Ill. 22-07-2009) (Deb. 19. Vol. 111. 21-07-2009) 
Col. 481-82 I Col. 20-23 

Utilisation of Forest l.and . Freedom Fighters Pension 
(Deb. S, Vol. II. 08-07·2009) (Deb. 4, Vol. II, 07-07-2009) 
Col. 154-58 Col. 448.51 

World Bank Assistante to Forestry Recognition of Freedom Fighters 
Projects I (Deb. 14. Vol. Ill. 21-07-2009) 
(Deb. 15. V()1. Ill. 22-07-2009) I Col. 244-45 
Cot. 406·10 
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Serials on Freedom Fighters on 
Doordarshan 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 437-43 

Freedom Straggle 

Memorial for Sahani Martyrdom 
(Deb. 20, Vol. 111. 29-07-2009) 
Col. 361-62 

Futures Trading in Vegetables 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 482-83 

I Genetically modified Vegetables 
(Deb. 9, Vol. II. 14-07-2009) 
Col 94-95 

MSP for Onion 
(Deb. 4, Vol. II, 07-07-2009) 

RepairinglMaintenance of memorials Col. 459 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 347-48 I Need to check the ilJ..effects of genetically 

: modified foodgrains and vegetables 
Fraitl aDd Vecetabla 

Adverse Impact of Fruit Imports 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 344-45 

Assistance to Pineapple Growers 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 208-09 

Expansion of SafaI Type Stalls 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col. 346-47 

Export of Fruits and Vegetables 
(Deb. II, Vol. III, 27-07-2009) 
Col. 152-56 

Export of Fruits and Vegetables 
(Deb. 23, Vol. IV, 03-01-2009) 
Col 158 

Export of Mangoes 
(Deb. 18, Vol. III, 27-07-2009) 
CoI.I06-OI 

Export of Mancoes 
(Deb. ., Vol. II, 13-07-2009) 
Col. 1 ()()..() 1 

Export of Onions 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 261-69 

I produced. in the country (MUR 377) 
(Deb. II, Vol. III, 16-07-2009) 
Col. 338 

Need to take steps for fixing ofMinimwn 
Support Price for Vegetables and 
Fruits in the country (MUR 377) 
(Deb. 4, Vol. II. 01-07-2009) 
Col. 592 

Need to take steps for the revival and 
growth of pineapple indusay in KcraIa 
(MUR377) 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 323-24 

Price of Fruits and Vegetables 
(Deb. 24, Vol. IV. 04-01-2009) 
Col. 433 

Processing of Fruits .. VCJd.IbIes 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 238-41 

Production of Litchis 
(Deb. 19, Vol. III. 21-07-2009) 
Col. 77-80 

Production of Manaoes 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 96-91 

Export Quality of Mangoes Production of Onion 
(Dcb. 13, Vol. III, 20-07-2009) (Deb. 24. Vol. IV. 04-01.2009) 
Col. t~ I I Col. 206-08 
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Relief to Grape ProdtK:C1'S II Gas Sale Agreement between ONGC and 
(Deb. 14, Vol. 111,21-01-2009) GAIL 
Col. 16()-61 I (Deb. 25, Vol. IV, 06-01-2009) 

Soyabean Cultivation 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 473-75 

I Col. 26-28 

Indo-Iran Gas pipeline 
(Deb. 21, Vol. IV, 30-01-2009) 

Transgenic Fruits I Col. 102-03 
(Deb. 15, Vol. III, 22-07-2009) II 
Col. 517-11 . Setting up of Power Projects by GAIL 

Use of Chemicals in Raw Mangoes 
(Deb. 10, Vol. II, 15-07-2009) 
CoOl. 147-48 

(Deb. 2), Vol. IV, 30-07-2009) 
Col. 60 

G.ng. Actioa PI.a 

Use of Oxytoc in in Fruits and Vegetables Status of Ganga Action Plan 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 5, Vol. II, 01-07-2009) 
Col. 19-~ .. I Col. 299-301 

Use ofPesucidcs m FruItS and Vegetables I G ..... ad V •• uu Actio. Plan 
(Deb. 19, Vol. III, 28-07-2009) I 
Col. 122-23 ! Ganga and Yamuna Action Plan 

Fuel I (Deb. 15, Vol. III, 22-07-2009) 
1 Col. 75-11 

Fuel Supply Agreement :. 
(Deb. 15, Vol. III, 22-07-2009) I G •• Pipeliae 
Col. 498-99 I Construction of Gas Pipelines 

G-1OS. •• 1t I (Deb. 21, Vol. IV, 30-07-2009) 
I CoI.I26 

G-20 Summits I 
(Deb. 5, Vol. II, 01-07-2009) I Dahej-Vijaipur Pipeline Project 
Col. 149-5 t ., (Deb. 21, Vol. IV, 30-07-2009) 

G-I Coutries Col. 233-34 

Regarding condition imposted by G-8 ! Gas Pi~line from Dabhol to Bangaluru, 
C.ountries on transfer of enrichment 1 Kochl and Managalore 
and reprocessing items to India (Sub.) I (Deb. 25, Vol. IV, 06-01-2009) 
(Deb. I, Vol. II. 13-07-2009) I Col.230-3 t 
Col. 467-68 I India-Iran Gas Pipeline Project 

Goa Summit (Deb. 15. Vol. Ill. 22-07-2009) 

G-ISummit Col. 222-23 

(Deb. 20, Vol. III. 29-07-2009) Indo-Iran Gas Pipeline 
Col. 517-18 (Deb. 21, Vol. IV, 30-07-2009) 

GAIL (lDdia) Limited 

Dahcj-Vijaipur Pipeline Project 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 70 

Col. 102-03 

Indo-Iran Gas Pipeline Project 
(Deb. I, Vol. II. 02-07-2009) 
Col. 218-19 
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Indo-Myanmar Gas Pipeliru:s 1 Gendkally Modified Food 
(Deb. 21, Vol. IV. 30-07-2009) 1 BANonGMRiceTrials 
Col. 37-38 (Deb. 23. Vol. IV. 03-08-2009) 

Gems and Jewellery Col. 424 

Export of Stones ! Diseases due to Genetically Modified 

(CDel b~452-43'6' Vol. IV, 03-08-2009); f;:!. 10. Vol. II. 15-07-2009) 
o . - ; Col. 384-85 

Export of Gems and Jewellery ! Genetically Modified Food Crops 
(Deb. 13. Vol. III, 20-07-2009), (Deb. 4. Vol. II. 07-07-2009) 
Col. 263-65 I Col. 463-64 

Mark.eling of Impure Gold Jewellery I Geru:ticaJly Modified Foods 
(Deb. 4, Vol. II. 07-07-2009) j (Deb. 26, Vol. IV, 01-08-2009) 
Col. 494-95 I Col. 359-60 ,.r. I 

Problems of Diamond Industry : Import ofGeru:tically Modified Food 
(Deb. 13. Vol. 1II. 20-07-2009) i (Deb. 15, Vol. III, 22-01-2009) 
Col. 158-60 ! Col. S06-07 

Promotion of Export of Diamond and ! Labelling ofGM and non-GM Foods 
Jewellery r ('Oeb. 23. Vol. IV. 03-08-2009) 
(Deb. 23. Vol. IV. 03-08-2009) I Col. 406-07 
Col. 101 1 Geological Survey onadia 

Cnder Budgetiag ! Survey of GSI 
Gender Budgeting j (Deb. 4, Vol. II. 01-01-2009) 

(Deb. 26. Vol. IV, 01-08-2009) I Col. 430-31 
Col. 92 I Girts 

Geaetieany Modified Crops I Scheme for Adolescent Girls 
CropTrainsofGMSeeds (Deb. 22, Vol. IV, 31-01-2009) 

(Deb. 20, Vol. III. 29-07-2009) I Col. 229 
Col. 507-08 I GIoba) Advisory COllllcH 

GeneticaJly Modified (GM) Crop Global Advisory Council 
(Deb. 20, Vol. Ill, 29-07-2009) (Deb. S, Vol. II, 01-01-2009) 
C-OI.315-/7 Col. 197-91 

Genetically Modified Crops I GloballDteUectual Property , ... 
(Deb. 9, Vol. II, 14-07-2009); GloballP Index 
Col. 213-32 I (Deb. 23. Vol. IV. 03-01-2009) 

GM Crop Trials I Cot S9-60 
(Deb. 24, Vol. IV, 04-01-2009) I Global ReeetIioa 
Col. 269-10 ! 

G~~;c:,:24, Vol. IV, 04-0&~2009) II ET~:.I·::LR:~':i:O:2:; 
Col. 162-63 I Col. 3S1-52 
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Global Economic Crisis lmpact of Climate Change 
(Deb. 5, Vol. II, 08-07-2009)' 
Col. 78-79 

(Deb. 10, Vol. II. 15-07-2009) 
Col. 65-69 

Global Economic Recession 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 209-11 

National Action Plan for Climate Change 
(Deb. 5. Vol. II. 08·07-2009) 
Col. 301-02 

Impact of Global Economic Crisis Need to take effective steps to mitigate 
(Deb. 26, Vol. IV, 07-08·2009) : the impact of global warming 
Col. 281-82 i (MUR 377) 

Impact of Meltdown on Tourist Traftk i (Deb. II, Vol. III. 16-07-2009) 
7 V I II 0 'Col. 337·38 (Deb. , o. . 1 -07·2009); 

Col. 220-21 i Rise in Sea Level 
Impact of Recession . i (Deb. 10, Vol. II, 15-07-2009) 

(Deb. 5, Vol. II. 08-07·2009) I Col. 289-90 
Col. 120-21 I Venture Capital Fund 

Major Ports affected by Economic I (Deb. IS, Vol. 111. 22-07-2009) 
ReteSSion i Col. 521-22 
(Deb. 18, Vol. III, 27-07-2009) i World Bank Report on Climate Change 
Col. 384-86 i (Deb. 5, Vol. II, 08-07-2009) 

Need to establish a welfare fund for the j Col. 390-91 
jobless Non-resident Indians returning j G 
to India due to global economic i oa 
recession (MUR 377) i Condition of Roads and Bridges in Goa 
(Deb. 14. Vol. III. 21-01-2009) ! (Deb. 4. Vol. II. 07-07-2009) 
Col. 573 i Col. 239-40 

Tackling Global Meltdown il" Need to give approval for the construction 
(Deb. 7, Vol. n, 10-01-2009) ofMopaAirportinGoa(MUR377) 
Col. 149 i (Deb. 13, Vol. III, 20-07-2009) 

Global W .... iIII I Col. 469·70 

Climate Change I Need to provide stoppage to all the Goa-
(Deb. S, Vol. II, 08-01-2009) II bound trains at Karmali Railway 
Col. 307-09 Station in Goa (MUR 377) 

! (Deb. 21, Vol. IV. 30-07-2009) 
Conference on Climate Chance in Bonn I Col. 295 

(Deb. 10. Vol. 11. 15-01·2009) 
Col. laO-al i Gold 

Global Warming ! Demand and Availability of Gold 
(Deb. 20, Vol. III, 29-07-2009) ! (Deb. 8, Vol. II. 13-07-2009) 
CoL 44344 I Col. 147 

GJobaI Warming in Antarctica i Gold Reserves 
(Deb. S, Vol. II. 08-07-2009) I (Deb. 14, Vol. Ill, 21-07·2009) 
Col. 286-81 I Col. 319-22 
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Marketing of Impure Gold Jewellery I Governmeat Employee 
(Deb. 4, Vol. II, 07-07-2009) ! Expenditure for Training Abroad 
Col. 494-95 I (Deb. 22, Vol. IV, 31-07-2009) 

GoIdea QuctrDateral Project I Col. 116-18 
G lden Quad 'lateral Pro'eel I Houses for Retiring Government 

o n ~ ! Employees 
(Deb. 24, Vol. IV, 04-08-2009) I (Deb. 22, Vol. IV, 31-07-2009) 
Col. 220-34 I Col. 353-54 

Need to re-start the construction work on i SClST/OBC lAS Officers 
Jabalpur-Nagpurfour-laneroadunder I' (Deb. IS, Vol. Ill, 22-07-2009) 
Golden Quadrilateral Project Col. 357-58 
(MUR 377) Strength of Group C and D Employees 
(Deb. 19, Vol. III. 28-07-2009) (Deb. 22. Vol. IV, 31-07-2009) 
Col. 500 Col. 198 

Govera..aat ACCODImodatiOa I Goverameat of India Press 

Accommodation for MPs and Ex-MPs Government Press at Korany 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 22, Vol. IV, 31-07.2009) 
Col. 327 Col. 255·56 

Illegal Occupation/Sub-letting of 'I Goverameat Senice 
Government Accommodation . Family Norms for LTC Claim 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 20, Vol. III, 29-07-2009) 
Col. 4749 Col. 495-96 

Installation of Air Conditioners in 
Government Quarters 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 326-27 

Government Officials to Travel by 
Air India 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 133-34 

Unauthorised A . .. . Government OBC IPS OffIm'S 
. ctJV1tJes m I (Deb. 19, Vol. Ill, 28-07-2009) 

Colonies . Col. 117 
(Deb. 7, Vol. II, 10-07-2009)'1 
Col. 131-37 . Representation of Minorities in I Government Services 

Upgradation ofGovemment Flats I (Deb. 6, Vol. II. 09-07-2009) 
(Deb. 26, Vol. IV, 07-08-2009) Col. 207-10 
Col. 304-05 I I Gram P.Dch.yat V ••• YoJ ... 

GoveraDleat Depan.eet I Gram Panchayat Vans Yojana 
Pw'chases by CPWD. 1 (Deb. 20, Vol. Ill, 29-07-2009) 

(Deb. 26, Vol. IV, 07-08-2009) I Col. 208 
Col. 353 I Gram. Oak Snakl 
~ions for Less Government I Gramm Oak Sevab 

Mtnlstnes j 
(Deb. 20, Vol. 111, 29-07-2009) (Deb. 23, Vol. IV. 03-01-2009) 
Col. 518 I Cot. 132-35 
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Greea House Gas Ground Water 

Effect of Green House Gases on Climate Contamination of Ground Water 
(Deb. 5, Vol. II, 08-07-2009) I (Deb. 5, Vol. II, 08-07-2009) 
Col. 219-20 Col. 177-82 

H G E . . I (Deb. 26, Vol. IV, 07-08-2009) 
Green ouse as missIon 1 Col. 176-80 

(Deb. IS, Vol. Ill, 22-07-2009) I 
Col. 356-57 Decreasing Ground Water Level 

I ofG H G .. I (Deb. 10, Vol. II, 15-07-2009) 
mpact rem ouse as EnllsStOO Col. 409- I I 

(Deb. 20, Vol. III. 29-07-2009) 
Col. 2-10 I Depletion of Ground Water Level 

... .-1 • rr_-H G E .. ! (Deb. 5, Vol. II, 08-07-2009) 
~uctlOll 0 ""~I ouse as mISSIOn 

(Deb. IS, Vol. Ill, 22-07-2009) , Col. 50-54 
Col. 218-19 ! Toxic Elements in Ground Water 

I, (Deb. 15. Vol. III, 22-07-2009) 
Gran Doaatic Product Col. 567 
Contribution of Commerce and Industry I G . 

in Growth of GOP : uJarat 
(Deb. 20. Vol. III. 29-07-2009) 1 ATM Centres 
Col. 199-200 I (Deb. 22. Vol. IV, 31-07-2009) 

Contribution to Food Processing Sector I Col. 105 
to GDP j Autonomy to Major Ports 
(Deb. 6, Vol. II. 09-07-2009) i (Deb. 23. Vol. IV, 03-08-2009) 
Col. 19-24 \ Col. 115 

I 
Contribution to GOP I Baroda Airport 

(Deb. 20, Vol. III, 29-07-2009) I (Deb. 2 I, Vol. IV. 30-07-2009) 
Col. 352-51 I Col. 54-55 

Decline in GDP I Braodcasting Service of Vadodara 
(Deb.. 2, Vol. II. 03-07-2009) l Akashvani Kendra 
Cot. 114-76 I (Deb. 19, Vol. Ill, 28-07-2009) 

Gross Domestic Product Col 76-n 
(Deb. 10, Vol. II. 15-07·2009)! Complete Ban on Smoking in Gujarat 
Col. 252-54 I Universities 

Nanual Resoun:e Wealth as Component 1 (Deb. 20. Vol. III, 29-07-2009) 
of GOP I Col. 197 
(Oeb. 5. Vol. II. 08-07-2009) I' Construction ofGadhuli-Santalpur Road 
Col. 157-60 (Deb. 9, Vol. II, 14-07·2009) 

Grouecl Fiuun ! Col. 352·53 

Cracks on the Ground ' Cultivation of Medicinal Plants in Gujarat 
(Deb. 24. Vol. IV. 04-08-2009) (Deb. IS, Vol. III, 22-07-2009) 

Col. 400-01 Col. 170-72 
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Cultural Heritage Centres in Gujarat : Inland Water Ferry and Sea Cargo 
(Deb. 15. Vol. Ill, 22-07-2009) i Services 
Col. 459-74 1 (Deb. 18. Vol. Ill, 27-07-2009) 

I Col. 25-29 
Development and Research Institute! . 

(Deb. 22, Vol. IV. 31-07-2009) I Jakhau FIshery Harbour 
Col. 520 i (Deb. 9, Vol. II. 14-07-2009) 

! Col. 65-66 
Development of"Ambaji" i.... 

(Deb. 26, Vol. IV. 07-08.2009) I LPG DIStr~utors an GUJarat 
C I 125 i (Deb .• 1. Vol. IV. 30-07-2009) 

o. I Col. 157 
Etbore-Unawa Railway Station I M C' nd h-_ A P I' . 

3 "009)' ega lty a ....... ~.. rea Olctng 
(Deb. 16, Vol. III. 2 -07·. i (Deb. 4, Vol. fI, 01-07-2009) 
Col. 227 ! Cot 347-48 

Film City in Gujarat ! Naming of8huj Airport 
(Deb. 24, Vol. IV. 04-08·2009) 1 (Deb. 16. Vol. III. 23-07-20(9) 
Col. 467 1 Col. 271·72 

Fishery Traming and Extension Units ! National Highways in Guj.-at 
(Deb. 24. Vol. IV. 04·08·2009) 1 (Deb, 4. Vol. It. 07-01-2009) 
Col. 512-14 I Col. 234-36 

Funds for Sardar Sarovar Project ! Need to build. mcmoriat on the Samacfhj 
(Deb. 10, Vol. II, 15-07·2009) 1 of late Sbri Morarji Desai, (onner 
CoL 139-40 I Prime Minister of India in Gu,;. .. 

( (MUR 377) 
Funds for Social Forestry , (Deb. 8. Vol. II. 13-07-2009) 

(Deb. 20, Vol. III, 29-07-2009) \ Col. 475 
Col. 504-01 I Need 10 constitute a CentnaJ Team for 

Gujarat Control of Organised Crime reviewing the 8Pt list in Gujar.t 
BiII,2003 ! (MUR 377) 
(Deb. 9. Vol. 11, 14-07~2009) I (Oeb. 2), Vol. IV. 03-01-2009) 
Col. 122-23 I Col. 453 

, Handloom Industry in GUjarat I Need to construct Over Bridles at 
(Deb. II, Vol. Ill. 16-07.2009)! Gadkbol and Bhulao erolsines Oft 
Col. 39-41 ! Abmedabad-Mumbai National 

t Highway in Bbaruch. Gujarll 
High Court Benches in Gujarat l (MUR 317) 

(Deb. 6, Vol. II. 09-07-2009) I (Deb. 26. Vol. IV, 07-01-2009) 
Col. 145 I Col. 399 

Highway Projects in Gujarat ! Need to declare Patan PartialMtllary 
(Deb. 19. Vol. III, 28-07.2009)! Constitutency in Gujanu as a 
Col. 421 ! backward region with a view to live 

1 impetus to development In the region 
Identity Cards for Slwn Dwelle", i (MlJR 371) 

(Deb. 22. Vol. IV. 1l-07-2009); (~b. 8, Vol. lI. 1l-07-2oo9) 
Col. 46),-64 ~ Col. 473 
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Need to declare Sardar Sarovar Project 
in Gujarat as a national project and 
ens.ure its. timely completion with 
adequate provisions of funds for the 
scheme (MUR 377) 
(Deb. 14, Vot. III. 21-07-2009) 
Col. 568-69 

Need to expedite the completion of 
Sardar Vallabhabhai Patel memorial at 
Karamsad. district Anand. Gujarat 
(MUR 377) 
(Deb. 4. Vol. II. 07-07-2009) 
Col. sq3 

Net<! to give employment 10 family 
members of farmers whose land has 
been acquired by the Industrial units 
in Bharuch district, Gujarat 
(MUR 371) 
(Deb. 4, Vol. II. 01-07-2009) 
Col. 594 

Ne«) to open a Kendtiya Vidyalaya in 
PaWl Parliamentary Constitutency. 
Gujanu (MUR 377) 
(Deb. 19, Vol. Ill. 28-07-2009) 
Col. 498 

Need 10 provide financial assistance 10 
the farmm in Porbander and Junagarb 
district of Gujarat whose crops have ! 

Need to provide irrigation facilities to the 
Tribal Inhabitants of Dadlyapada and 
Sagbara regions in Bharuch. Gujarat 
whose land has been acquired for 
construction of dams (MUR 377) 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 600 

Need to reconstruct dilapidated roads 
under Pradhan Mantri Gram Sadak 
Yojana in Bharuch Parliamentary 
Constituency. GUjarat (MlIR 377) 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col. 501-02 

Need to rescind the order declaring 
56 Talukas of Patan Parliamentary 
C onstiruency in GUjarat as • Dark Zone' 
(MUR 371) 
(Deb. 15. Vol. III, 22-07-2009) 
Col. 596 

Need to shift Veerawada Railway Station 
to Gambhoi in Sabarkantha 
Parliamentary Constituency, Gujarat 
(MUR 377) 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 534-35 

Need to stan flight services from Disa 
Airport in Banaskantha district. 
Gujarat (MUR 311) 
(Deb. 26, Vol. IV. 07-03-2009) 
Col. 399-400 

been damaged due to heavy rain in the ! New Airport in Gujarat 
Slate (MlJR 377) ; (Deb. 6, Vol. II, 09-07-2009) 
(Deb. J 8, Vol. Ill. 27-07-2009) Col. 90 
Col. 727-28 New Railway Line in Gujaral 

(Deb. I, Vol. II, 02-01-2009) 
Col. 204 Need '0 provicSc financial help under 

Agricultural Crop II1SW'lIR(;e Scheme 
10 farmers of Porbandar and Junagarb New Train Services from Gujarat 

(Deb. J 6, Vol. Ill, 23-07-2009) districts in Gujarat whose crops have 
been damaged due 10 heavy rains 
(MlJR 377) 
(Deb. 23, Vol. IV, 03-08-2009) 
Cot. 454 

Col. 105-06 

Opening ofKVs and JNVs 
(Deb. 18, Vol. III, 21-07-2009) 
Col. 234-35 
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Opening of LPG A~ncies in Gujarat I RoB at Vadodara and Rajkot 
(Deb. 16, Vol. III, 23-07-2009): (Deb. 21, Vol. IV, 30-07-2009) 
Col. 213-14 Col. 124-25 

Pending Bills from State Governments Samadhi Sthal. ofShri Morarji Dasai as 
(Deb. 4, Vol. II, 07-07-2009) National Monument 
Col. 173-98 I (Deb. 20, Vol. III, 29-07-2009) 

Col. 249 
Pollution in the Cities of Gujarat 

(Deb. 5, Vol. II, 08-07-2009) Sharing of Profit through Production of 
Col. 105-06 Pctrolemn 

Promotion ofMartne Research (Deb. 16, Vol. III, 23-07-2009) 
(Deb. 13~ Vol. III, 20-07-2009) I' Col. 228-29 
Col. 243 I Special Component Plan 

Proposal ofGujarat for State Highways! (Deb. 23, Vol. IV, 03-08-2009) 
(Deb. 26, Vol. IV, 07-08-2009) i Col. 25()"'51 
Col. 91 ! Study on after effect of Earthquake 

Proposals from Gujarat I (Deb. 24, Vol. IV, 04-08-2009) 
(Deb. 22, Vol. IV, 31-07-2009) Col. 518-19 
Col. 113-14 

Sural Airport 
Rail Line from Falaudi to Kandla Port . (Deb. 16, Vol. III, 23-07-2009) 

(Deb. 16, Vol. III, 23-07-2009) I Col. 141-43 
Col. 72-73 I 

Rain Basera Project Up~dation of Coastal Highways in I GUJar21 
(Deb. 22, Vol. IV, 31-07-2009) (Deb 4 V I II 07 0 00 
CoL329-34 i' , o. • - 7-2 9) 

! Col. 429-30 
Rajnagar Textile Mill I 

(Deb. 25, Vol. IV, 06-08-2009) Upgradation of Hipways in Gujarat 
Col. 169-70 (Deb. 9, Vol. II, 14-07-2009) 

Col. 75-76 
Reflectors at National Highways 

(Deb. 4, Vol. II, 07-07-2009) ! Upgradation ofRajkot Airport 
Col. 334 I (Deb. I, Vol. II, 02-07-2009) 

Repairing of Railway Flyover I CoI.3 J 9-21 
(Deb. 21, Vol. IV, 30-07-2009) I GallCo •• tria 

Col. 79-80 'I High Air Fare for Gulf Countries 
Ro-Ro Terminal Project (Deb. 16, Vol. III, 23-07-2009) 

(Deb. 13, Vol. m. 20-07-2009) I Col. 125-26 
Col. 148-49 I 

Road Qy-L-:" . Gu' ! Inadequate Number of F1i&hcs to Gulf 
~ unuge In ~aral I . 

(Deb. 6, Vol. II, 09-07-2009) I Coumnes 
Col. 280-87 i (Deb. I, Vol. II. 02-07 -2009) 

Col. 293·94 
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Indian Workers in Gulf and African: 
CQuntries 
(Deb. 15, Vol. III. n-07-200Q) ! 
Col. 492 

Inflow of Workers from Abroad 
(Deb. 10, Vol. II. 15-07-2009): 
Col. 196-97 

Hai 
Compulsory Intentltlional Passport for : 

Export of Carpets 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 191-92 

Export of Handicrafts 
(Deb. S, Vol. II. 13-07-2009) 
Col. 289 

Export Promotion Council for 
Handicrafts 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 73 Haj, 2()()Q : 

(Deb. 1(1. Vol. II, \5-07-2009): Schemes for Oevelopment of Handicrafts 
Col. 411-12 (Deb. 25. Vol. IV, 06-08-2009) 

Haj Operation to Minority Affairs: Col. 254-70 

Ministry : HaDdloom 
(Deb. 20, Vol. III. 29-07-2009) i 
C I 241 Financial Incentives ~Ioom Sector o. i 

i (Deb. 6. Vol. II, 09-07-2009) 
Haj Pilgrims . Col. 266 

(Deb. 25, VoL IV. 06-08-2009) ~ 
Col. 249-51 . Handloom Industry in Gujarat 

Haj Quota 
(Deb. 15. Vol. 111. 22-07-2009) 
Col. 561-66 

Haj Quota Co MP's 
([)eb. 20, Vol. III, 29-07-2009) . 
Col. 453 

Handling of Haj Pilgrims by Air India 
([)eb. II, Vol. III, \6-07-2009) : 
Col. 237-38 

(Deb. II. Vol. III, 16-07-2009) 
Col. 39-41 

Handloorn Sector in Uttar Pradesh 
(Deb. 6. Vol. II. 09-07-2(09) 
Col. 146 

Improving the Efficiency of Handloom 
Workers 
(Deb. I, Vol. II. 02-07-2009) 
Col. 108-10 

Selection of Haj Pilgrims 
. Need to establish a Cluster-cum-

(Deb. 5. Vo\. II. 08-07-2009): 
Col. .70 

Special Pn.<;por1 for Haj 
(Ocb_ IS. Vol. HI, 12·07·2009) i 
Col. 552·53 : 

Halldicnaft 

De~t()pmenl of Handicralls Industry . 
(Deb. 21, Vol. IV, 30-07-2009) , 
Col,137 

Handloom Park at Mangalagiri. 
Gunlur district, Andhra Pradesh 
(MUR 377) 
(Deb. 13. Vol. III, 20-01-2009) 
Col. 466-67 

Need to set up a mega cluster fOf 

handloom sector in Nal&onda district. 
Andhra Pradesh (MUR 377) 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 579 
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Package for Handloom Sector 
(Deb. I. Vol. II, 02-07-2009) 
Col. 335-36 

Adulteration in Food Items 
(Deb. 5, Vol. II, OB-07-2009) 
Col. 373-86 

Revival of Handloom and Powerloom I Alloca!ion for Artificial Limbsl 
Indus I EqUipment Supply Scheme 
(0 btry2S V I IV 06-0B-2009) (Deb. 18, Vol. III, 27-07-2009) 

e. , o. • Col. 201-02 
Col. 95-100 ! 

Allocation of Funds to NGOs for Family Dary... I Welfare Programme 
Grant to HaryanaAgricultural University I (Deb. 10. Vol. II, 15-07-2009) 

(Deb. 14, Vol. Ill, 21-07-2009) I Col. 146-47 

Col. 240 I Assessment of Nutrition 
High Court at Cbandigarb i (Deb. 17. Vol. III, 24-07·2009) 

(Deb. 16, Vol. Ill, 23-07-2009) I Col. 312-15 

Col. 205 I Awareness about Harmful Consequenus 
Irregularities in Punjab and Haryana High I of Smoking 

Courts (Dcb. 20. Vol. III, 29-07-2009) 
(Deb 16, Vol. 111.23-07-2009) CoI.2S7-SB 
Col. 1-W-41 

Opening of Chedt-in Centres 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 231 

Proposal for Construction ofOispensary 
IlGurpon 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 14344 

SbuttJe Train between Meerut Cantl and 
Jlewwj 

(Deb. 25, Vol. IV, 06-01-2009) 
Cot 75 

Ilea"' 

Ayurvedic/Homoeopathic Hospitalsl 
Dispensaries 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 329-34 

Basic Health Care Services 
(Deb. 10. Vol. II, IS..()7-2009) 
Col. 33-34 

Ban on Sale of Hazardous Products 
(Deb. I, Vol. II, 13-07-2009) 
Cot. 181-19 

Breast Feedin& 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 269-70 

Accredited Social Health Activists Cancer Patient Fund 
(Deb. IS, Vol. III, 22-07-2009) (Deb. 20, Vol. III, 29-07-2009) 
Col. 251-52 Col. 333-34 

AchievemenI in Health Reteardt I Cancer Researcb Cadres 
(Deb. 10, Vol. n, 15-07-2009) (Deb. 20. Vol. III. 29-07.2009) 
Col. 2.5-16 Col. 267-70 

Aduberated Colours dwing Noli Festival 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 51. 

Central Assislance for Leprosy 
(Deb. 20, Vol. III. 29-01-2009) 
Col. 431-42 
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Centrally Sponsored Health Schemes 

(Deb. 5. Vol. II. 08-07-2009)· 
Col. 236-72 

Clinical Trial Registry 
(Deb. 10. Vol. II, 15-07-2009) 
Col. 450-51 

Collaboration in Health Sector between 
India and US 
(Deb. 15, Vol. III. 21-07-2009) 
Col. 524-25 

Compenwion for Failure of Tubectomy 
and Vasectomy Operations 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 273-76 

Curriculum of Indian Systems of 
Medicine in Developing Countries 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 229-30 

Deaths due to Breast Cancer 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 191-99 

Doctor-Patient Ratio 
(Dcb. 15. Vol. III. 22-07-2009) 
Col. 262-63 

Emergency Health Transportation 
Facilities 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 259-63 . 

Establishment of Medical Servkes 
Corporations 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 259 

Expenditure on Health Sector 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 30-32 

Fake Medical Practitioners 
(Deb. 20. Vol. 1fI, 29-07-2009) 
Col. 53-54 

Financial Assistance to Health Projects 
(Deb. 15. Vol. Ill, 21-07-2009) 
Col. 433 

Financial Assistance to Poor Cancer and 
Kidney Patients 

DeathsduetoMalariainTribalAreas (Deb. 10. Vol. II. 15-07-2009) 
(Deb. 20, Vol. III. 29-07-2009) i Col. 171 

Col. 366-67 ! Free Treatment of Poor Patients 
Diseases due to Fluoride and! (Deb. 20, Vol. III. 29-07-2009) 

Contaminated Water ' Col. 270-71 
(Deb. 20, Vol. III. 29-07-2009) i FundsforMedicalandPublicHealthC.are 
Col. 225-31 I (Deb. 15, Vol. III. 22-07-2009) 

Diseases due to Genetically Modified ! Col. 220-21 
I 

Food I Grant-in-Aid under NCCP 
(Deb. 10. Vol. II. 15-07-2009) I (Deb. 5, Vol. II, 01-07-2009) 
Col. 314-15 i Col. 455-56 

Disposal of Bio MedK:al Waste Ii Health and Safety of Employees 
(Deb. S, Vol. II. 08-07-2009) (Deb. 13. Vol. III. 20-07-2009) 
Col. 317-11 I Col. 428-29 

Doctor-Population Ratio 
(Deb. S, Vol. II, 01 .. ()7-2009) 
Col. 212-83 

Health as a Fundamenw RighI 
(Deb. 20, Vol. 1ft. 29-07-20(9) 
Col. 148 



124 LOK SABHA 

Health Audit 
(Deb. 20, Vol. III, 29·07-2009) 
Co\. 445-46 

HaIIh Care Delivery System 
(Deb. 20, Vol. III, 29·07-2009) 
Col.llI-46 

Health Care Industry 
(Deb. 23, Vol. IV, 03-08-2009) 
Co\. 404-05 

HeefIb Care of Urban Poor 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 33--36 

HeaIIb Facilities in Rural Areas 
(Deb. 10, Vol. 11, 15-07-2009) 
Col. 261-69 

Health .F.-:ility to the Poor 
(Deb. 5, Vol. II, 08-07-2009) 
Col 453 

HcaIIh Information Survey UDder NRHM 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 444-45 

Huhh lnsaI.u 
(Deb. 22, Vol. IV, 3 I -07-2009) 
Co\. "'-67 

Illegal Foeticide 
(Deb. 20. Vol. Ill, 29-07-2009) 
Col. 320-22 

Immunization Programme 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 250-56 

Inclusion of New Vaccine under National 
Immunisation Programme 
(Deb. IS, Vol. III. 22-07-2009) 
Col. 446 

Indigenous ~anufaclure of Medical 
Equipment 
(Deb. 10, Vol. II. '5-07-2009) 
Col. 264 

Infant Mortality Rate 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 131-35 

Institute of Sports McdiciDe and Research 
(Deb. 19. Vol. Ill, 21-07-1009) 
Co\. 245 

Invicro Fertilization Clinics 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 539-40 

HeaJfh Insurance and Pension SdIeme by I Jnegularities in Health Projects 
PSBs i (Deb. 20, Vol. III. 29-07-20(9) 
(Deb. 2, Vol. II, 03-07-20(9) I Col. 389-92 
Col. 251-60 I Kidney Racket 

HeaIdt 1Dsurarace. Sc:baae for Employees! (Deb. 5. Vol. II. 08-07-2009) 
ofUoorpnisedSector , Col. 311-20 
(Deb. 13, Vol. Ill, 20-07-2009) I 

Cot 165-66 ! Lack of Medical Facilities in Isolated 
Health I ____ PI' I Areas 

-'-'-.7op_ne I (Deb. 15. Vol. m. 22-07.2009) 
(Deb. 5, Vol. II, 01-07·2009) I Col. 290-91 
Col. 364-68 I 

HaIIb· Services 
(Deb.s. Vol. 11, 01-07.20(9) 
CeI. }51-62 

HirillgefU ........ Doctors 
(Deb. S, Vol. II, 08-07-2009) 
Col. 234 

Mandatory Scn:enmg &am for FMG 
(Deb. 5. Vol. II, 08-07·2009) 
Col. 159-61 

'Malemal and Child Monaliry Rate 
(Deb. S. Vol. II, 01-07.20(9) 
CoI.IIB-19 
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Maternal Deaths 

(Deb. 20, Vol. III. 29-07-2009) 
Col. 48-51 

Medical Facilities for Employees of 
Ordnance Factory 
(Deb. 8. Vol. II, 13-07-2009) 

Need to set up Community Mental Health 
Centres for mentally-ill people in 
Chennai, Tamil Nadu (MUR 377) 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 573-74 

Col. 83-84 Neo-Natal Deaths 
Medical Treatment in Empanelled I (Deb. 10, Vol. II. 15-07-2009) 

Hospitals I Co1.370-72 
(Deb . .,5. Vol. II, 08-07-2009) NewReauitmentSystemfOrHealdaStaff 
Col. 33... . (Deb. IS, Vol. III, 22-07-2009) 

Millennium Development Goals Col. 400 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 137-38 

Misuse of Funds for HeaJthcare 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 329-20 

NGOs involved in Health Care 
Programmes 
(Deb. 20. Vol. III, 29-07-2009) 
Col. 334-35 

Mobile Medical Units (MMUs) Norms/Guidelines for Pathological Labs 
(Deb. 15, Vol. III, 22-07-2009) (Deb. 20, Vol. III. 29-07-2009) 
Col. 325·28 

Col. 44-45 
MoU for Collaboration, Research and 

Clinical Studies Nwitional Status 
(Deb. 20, Vol. III, 29-07-2009) I (Deb. 4. Vol. II. 07-07-2009) 
Col. 119-24 Col. 71-79 

National Health Programme for Children Nutritious diet at Aapnwadi Ceatres 
(Deb. 5, Vol. II, 01-07-2009) (Deb. 17. Vol. III. 24-07-2009) 
Col. 405-01 Col. 401-02 

National TB Control Programme Nutritious Food 
(Deb. 5, Vol. II. 01-07-2009) (Deb. 17. Vol. III. 24-07-2009) 
Col. 220-30 Col. 137 

Need to chec:k Ift'eStric:red sale oflhinner 
and cOITeCtlon fluid used in typing 
work being c:onsumed by children u 
a toxic substance (MUR 377) 
(Deb. 16. Vol. III. 23-07-2009) 
Col.3tO 

Need to exempt Service Tax on Heald! 
Insurance Scheme introduced by the 
Government of Tamil Nadu for tbe 
poor (MUR 377) 
(Deb. 18, Vol. III. 27-07-2009) 
Col. 734-35 

Need to redress the problems of people 
suffering from various body 
defonnities due to presence of high 
F1uoride content in water (MUR 371) 
(Deb. 18, Vol. III. 27-07-2009) 
Col. 732 

Orpn Donation 
(Deb. 10. Vol. II. 15-07-2009) 
cot. 312-84 

Persons with Autism 
(Deb. 20. Vol. III, 29-07-2009) 
Col. 74-96 

Polio Cases 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 529-31 

Prevention of Childhood Pneumonia 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 513-14 

Primary HeaJda care SysIem 
(Deb. S. Vol. II. 01-07-2009) 
Col. 473 
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Promotion of Medical and Health 
Tourism 
lDeb. 2, Vol. 11. 03-07-2009) • 
Col. 366 

Setting up of Medical, Dental. Unani and 
Ayurvedic Colleges 
(Deb. 5, Vol. II. 08-07-2009) 
Col. 342-47 

Recruitment of Accredited Social Health , Setting up of Virology Institute 
Activists 
( Deb. 15. Vol. III, 22-07-2009) (Deb. 10. Vol. II. 15-07-2009) 
Col. 525-26 Col. 353-54 

Regulation of Surroga<:y Shortage of Doctor.> and Nurses 
(Deb. 5. Vol. 11. 08-07-2009): (Deb. 10. Vol. II. 15-07-2009) 
Col. 97-98 . Col. 540-41 

Rehabilitation of Mentally Retarded 
Persons 
(Deb. 8, Vol. II. \3-07-2009) 
Col. 250-53 

Situation arising out of rapid spread of 
swine flu in the country (OUR 1(3) 
(Deb. 2. Vol. II. 03-07-2009) 
CoOl. 684-702 

Reproductive Child Health Programme Status of Pending Proposals of AYUSH 
(Deb. 20, Vol. III. 29-07-2009) (Deb. 20, Vol. 111. 29-07-2009) 
Col. 303-08 

Col. 144-46 
Re"'iew on National Health Policy 

(Deb. 20. Vol. III. 29-07-2009) Strengthening of Emergency Facilities 
Col. 455 (Deb. 15. Vol. III. 22.07-2009) 

Rise in Mental Ailment Patients Col. 531-44 

(Deb. 15. Vol. Ill. 22-07-2009) Study on Diabetic Cases 
Col. 322·23 (Dcb. 20, Vol. III. 29-07-2009) 

Rising Cases of Infertility amongst 
Women 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 317 

Col. 577 

Supply ofMedicincs F~ of Cost 10 Poor 
(Deb. J 0, Vol. II. I S-01-2OO9) 
Col. 367-68 

Safety of Food Artklcs 
(Deb. 5, Vol. II, 08-07-2009) Survey on Decline in Sex Ratio 
Col. 213 (Dcb. S, Vol. II. 01-07-2009) 

Safety, Health and Environment at 
Workplace 
(Deb. 18. Vol. III. 27-07·2009) 
Col. 704-05 . 

Col. 168 

Target for Janani Suraksba Yojana 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 221-24 

Screening of India Bound Passengers Tax Holiday to Health Sector 
(Deb. 5, Vol. II. 08-07 .. 2009) (Deb. 20. Vol. Ifl. 29.07.200") Col. 121-29 ." 

Col. 158-59 
Selling of Blood Extracted from Children 

(Dcb. 20, Vol. Ill, 29-07.2009) 
Col. 451 

Separate Health Centres for Flood 
Affected Areas 
(Deb. 20, Vol. til, 29-07.2009) 
Col. 258-59 

Trauma Centres along National Htpwa)'S 
(Dcb. 10. Vol. II. 15-01-2009) 
Col. 454-65 

UNICEF Report on Neo-Naaal Deaths 
(Deb. 20. Vol. Ill. 29-07-2009) 
CoI.J14 
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Unknown Diseases in TribaVRural Areas I Proposal to Outsource Maintenance of 
(Deb. 20. Vol. III. 29-07·2009) World Heritage Sites 
Col. 143 I (Deb. 15. Vol. III, 22-07-2009) 

Use of Asbestos Cemented Pipes in Col. 224·25 
Drinking Water Projects Protection of World Heritage Monwnents 
(Deb; 10, Vol. II, 15·07·2009) (Inb. 10, Vol. II, 15-07-2009) 
Col. _49 I Col. 142-46 

(Deb. 10. Vol. II, 15-07.2009) RenovatlonofHentageMonwnents 
Use of Chemicals in Raw Mangoes II . . 

Col. 147-48 (Deb. 10, Vol. II, 15-07-2009) 
Col. 488-92 

Vaccine Units I'. 
(Deb. 15. Vol. III, 22-07-2009) World Hentage Sites 
Col. 508-12 I (Deb. 2, Vol. II, 03·07-2009) 

Col. 261-66 
Helicopter 

World Heritage Status for Nalanda 
Manufacturing of Helicopters (Deb. 5, Vol. II, 08-07-2009) 

(Deb. 23, Vol. IV, 03-08-2009) Col. 452·53 
Col. 16-17 

Hijacking 
Heritap i . 

I Hijacking of Aircraft IC-814 
Conference of Heritage and Development I (Deb. 24, Vol. IV, 04-08-2009) 

(Deb. 5, Vol. II. 08-07-2009) I Col. 313-14 
Col. 485-88 , 

I HiHAra 
Cultural Heritage Centres in Gujarat : 

(Deb. 15, Vol. III, 22-01-2009) I Allocation ofFunds for Hilly Regions 
Col. 459-14 I (Deb. 5, Vol. II. 08-01-2009) 

Cultural Heritages in the Country 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 381-12 

Development of Majuli Island as World 
Heritage Site 
(Deb. 10. Vol. II, 15-01-2009) 
Col. 295-96 

Gandhi Heritage Sites Mission 
(Deb. 20, Vol. III. 29-01-2009) 
Col. 458 

Col. 340-42 

Availability of Herbs in Forest and Hilly 
Areas 
(Deb. 15. Vol. III. 22-01-2009) 
Col. 355-56 

Himacba' Pradesb 

Annandale Helipad Ground of Shimla 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 106 

Centtal Road Fund to Himachal Pradesh 
(Deb. 9. Vol. II. 14-01-2009) 
Col. 205 

Need to take steps for declaration of 
Piparnawa (Kapilvastu) in district 
Siddharth Nagar, Uttar Pradesh as a 
World Heritage Centre (MUR 371) Compensatory Afforestation Fund 
(Deb. 5. Vol. II, 08-01-2009) (Deb. 5, Vol. II. 08-01-2009) 
Col. 515-16 Col. 215-16 

Nomination in the World Heritage List i Construction of Rohtang Tunnel 
(Deb. S. Vol. II, 08-07-2009) (Deb. 8. Vol. II. 13-01-2009) 
Col. 331-32 Col. 401 
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Cultingof Trces in Himachal Pradesh . Need to open Indian Institute of 
(Ikb. 20. Vol. III. 2Q-07-200Q) Information Technl1logy and Indian 
Cot. 147-48 Institute of Management in Himachal 

Engineering Institute in Himachal Pra<K"Sh : 
(Oeb. 26, Vol. IV. 07-08-2009) . 
Col.281 

Prddesh (MUR 377) 
(Deb 25. Vol, IV. 06-08-2009) 
Col. X!7-28 

Expansion of Airports in Himachal i Need to scI up II railway museum in 
Pradesh : Shimla/Solan. Himachal Pradesh in 
(Deb. I, Vol. II, 02-07-2009) i h f B b Bh Ik . a .. _~ Col. t91-99 onour 0 . a a a u reno ... ,,,,,, 

ExplorationcfGasatJwalamukhiOistrict . 
in Himachal Pradesh 
(Deb. I, Vol. II. 02-07-2009) 

figure (MUR 377) 
<Deb. 5, Vol. II, 08-07-2009) 
C.o1.518-19 

Col276-7S : Need to set I.Ip Commando and Police 
Fish Fanning in Himachal Pradesh Training School in Himachal Pradesh 

(Deb. 14. Vol. Ill. 2 J -07-2009)! (MUR377) 
Col. 329 . (Oeb. 21. Vol. IV. 30-07-2009) 

GYPSA Hydro-EJectric Project . Col. 296 
(Deb. 5, Vol. II, 08-07-2009) ; Need to start work on Bbanupalli. 
Col 456-S7 '. B Gh •. B "d· ! Bllaspur- erry. , anau 1- 8'-1 I. 

Need to accord approval to the proposal: Nangal-Talwara and 8iJaspur-Mandi-
of Government of Himachal Pradesh 1 Manali-l..eh railway line projCl;u ill 
to levy tax on generation of power in 1 HimaclJal Pntdesh(MUR 377, 
the Stale (MUR 377) i 
(Deb. 10, Vol. II, 15-07-2009) ~ (Deb. I, Vol. II, 02-07-2009) 
Col5S5-86 ! Col. 319-80 

Need to declare Giripar (Jaunsar Babar) 
region in distrid Sirmaur. Himachal 
Pradesh as a Tribal area (MUR 377) 
(Deb. I. Vol. II, 02-07-2009) i 
Col. 378 ' 

Needto extend the benefits of agricultural 
debt waiver $Cheme to farmers of 
Himachal Pradesh (MUR377) 
(Deb. 9, Vol. If, 14-07-2009) 
Col 580 

Need to give clearance for setting up 
Cement plants in Cbamba district of 
Himachal Pradesh (MUR 377) 
(Deb. 6, Vol. f1, 09-07.2009) 
ColJ0S.09 

Proposal for Swan Riv~r Flood 
Management 
(Deb. 20, Vol. 111. 29-01·2009) 
Col. 70-71 

Rail MU!IeUm in Shimla 
(Deb. 11. Vol. Ill, 16-01-2009) 
CotS5 

Railway Line from BaddllO Chandcprb 
(Oeb. II. Vol. Ill, 16-01.2009) 
CoUI2 

Railway Lim: ,"Himachal Pradesh 
(Deb. 6, Vol. If. 09 .. 07.2009) 
Cot 217· 19 
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Himalaya 

Initiative by th~ Indian Mountaineering 
Foundation 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. III 

HindustaDPaper Corporation Limited 

Funding to NGOs by HPeL and CCI 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 1 12-16 

Installation of Radars in Himalayas 
(Deb. 20, Vol. Ill. 29-07-2009) 
(01.100-01 

Himalaya .. CulturaUleritage 

Hindusta. Steelworks ConstradioD 
UBaitai 

Works carried out by HSCL 
(Deb. 21, Vol. IV. 30-07-2009) 
Col 108-10 

Himalayan Cultural Heritages HIV/AIDS 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 252 Control and Prevention of HIV I AIDS 

Himalaya. Glaciers 

Melting of Himalayan Glaciers 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 49-50 

HilllalayallStata 

Disease 
(Deb. 5, Vol. II. 08-07-2009) 
Col. 189-94 

Discrimination against AIDS Patients in 
Hospitals 
(Deb. 20. Vol. III, 29-07-2009) 

! Col336 
Constitution of National Board for i . 

Development of Himalayan States: HIV among Children 
(Res.) I (Deb. IS. Vol. 111. 22-01-2009) 
(Deb, 7, Vol. II, 10-07-2009)! CoI.J87-18 
Col.46D-SOI I H1V/AlDSBiIl 

Constitution of National Board for the I (Deb. 20. VoL III. 29-07-2009) 
Development of Himalayan States j Col. 140 
(Res.) j National AIDS Control Programme 
(~eb. 2. Vol. 11. 03-01-2009) I (Deb. IS, Vol. III. 22-07-2009) 
Lot 706-48 ! Co1.5OJ.-02 

i 
i Rise in cases of HIV/AIDS Affected 

Leadership Devtlopment (entre in HAL! Chitdren 
(Deb. 13, Vol. III. 20-07-2009) ! (Deb. 20, Vol. III. 29-07-2009) 
Col. 433 ! Col. 32-38 

i 
Manufacturing of Aircraft i Shelter Homes for HIV/AIDS Patients 

(I)~b. 18. Vol. III. 27-07-2009) II (~b. 5, Vol. II. 08-07-2009) 
Cot. 386 Col. 339 

HiDdustaa ('..abies Uaaited i ....... iDg 

Hindustan ('.abIes Limited I Hoarding in FCI Godowns 
(Deb. 16. Vol. Ill. 23-07-2009) (Deb. 14. Vol. Ill, 21-01-20(9) 
Col.I~7 i Col. 240-41 

I 
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Measures against Hoarding 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 420-36 

Hoda Connaittft 

Improvement in the Condition of 
Hospitals 
(Deb. 15. Vol. III. 22-07-2009) 
Col405-4l6 

ReconnnendationsofHodaCommiuee Inadequate Medical Facilities in ESI 
(Deb. 14. Vol. III. 21-07-2009)! HospitalslDispensaries 
Col. 381-82 i (Deb. \3. Vol. Ill. 20-07-2009) 

: CoI.21401S 
HospDI 
Defunct Equipment in Hospitals : InfraSlructural Facilities in Medical 

(Deb. 15. Vol. 11\, 22-07-2009) j Colleges/Hospitals 
Col. 273 (Deb. 20. Vol. III. 29-07-2009) 

Col. 38-42 
Denial of Treatment in Hospitals 

(Deb. 10, Vol. II, 15-07-2009) Inspection of Hospitals 
CoI.294-95 (Deb. 20. Vol. III. 29"()7-2oo9) 

Discrimination against AIDS Patients in Col. 124 

Hospitals Mandatory-Accreditation of Hospitals 
(Deb. 20. Vol. III. 29-07-2009) (Deb. 15. Vol. III. 22-07-2009) 
Col. 336 I Col. S03-05 

~Iishmen~ of New ESt Hospitals and i Medical Treatment in Empanelled 
Dlspensanes I H . I GSplta S 

g:.~ Vol. II, 13-07-2009) I' (Deb. 5. Vol. II. 01..()7-2009) 
Col. 332 

Financial Assistance for Construction of I' 
Buildings , Modern facilities in Government 
(Deb. 15. Vol. 111, 22-07-2009) I Hospitals 
Col311O-S1 1 (Deb. 10, Vol. II. 15-07-2009) 

Financial Assistance for Upgradation of ! Col. 365 
Hospitals I Need to provide all die necessary bask 
(Deb. 15, Vol. III, 22-07-2009) I facilitiesat1be ESI HospiIaI, Mukkudel, 
Col. 292-93 I di!llril:tTsmeMti. T .... NUi(MUR377) 

Free Treatment of Poor Persons in! (Deb. IS, Vol. III. 22-07-2009) 
Government Hospitals ! Col S97 
~~~:I' Vol. III, 22-07-2009) I NeedtosetupaCentralMedicalResclrch 

I Centre at Nagpur and upgrade other 
FUDds for Upgradation/Modemisation of I' existing hospitals in Nagpur 

ESJ Hospita1slDispensaries (MUR 377) 
(Deb. IS. Vol. 111. 27-07-2009) I (Deb. 23. Vol. IV, 03-08-2009) 
Col.4ll-30 I Col.4S6 

j 



SUBJECT INDEX 131 

Need to set up a hospital at par with : 
All India Institute of Medical Sciences ; 
in Meerut.Unar Pradesh (MUR 377) ; 
(Deb. 19. Vol. III, 28-07-2009) : 
Col. SOl 

. I 
Need to set up a Trauma Centre at 

Gajraula in Amroha Parliamentary i 
Constituency. UUar Pradesh! 
(MUR3n) 
(Deb. 23. Vol. IV. 03-08-2009) 
Col.J6l~ 

Need to upgrade Annal Gandhi Memorial 
Government Hospital. TiruchirappaJli 
in Tamil Nadu with a view 10 bring it at 
par with All India Institute of Medical 
Sciences (MUR 377) 
(Deb. 23, Vol. IV. 03-0B-2009) 
Col. 46 I 

Regulating Charges of Private Hospitals. 
ClinicslNursing Homes 
(Deb. 10. Vol. II. 15-07-2009) 
CoI.l94-95 

Sale of Medicines meant for Government 
Hospitals/Dispensaries 
(Deb. 5, Vol. II, OB-07-2009) 
Col 464 

Shortage or Doctors and Medicines in 
Hospitals 
(Deb. t S, Vol. III. 22-07-2009) 
CoL399-40 

Shortage of Essential Medicines and 
Equipment 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 62 

Strengthening of Emergency Facilities 
(Deb. 15. Vol. til, 22-07-2009) 
CoI.SJI-44 

Super speciality hospitals in railways 
(Deb. 6, Vol. 11. 09-07-2009) 
Col 273 

Upgradation of ESI Hospitals and 
Dispensaries 
(Deb. \3. Vol. III, 20-07-2009) 
CoL415-23 

Upgradation of Hospitals with External 
Assistance 
(Deb. S. Vol. II. OB-07-2009) 
Col. 485 

Vacant Posts in ES( Hospitals/ 
Dispensaries 
(Deb. lB. Vol. (II, 27-07-2009) 
CoL 391-94 

HOItd 

Construction of Girls Hostels 
(Deb. 18, Vol. Ill, 27-07-2009) 
CoL 207 

Conversion of Government Run Hostels 
into Residential Schools 
(Deb. 23. Vol. IV, 03-08-2009) 
Col SO 

Hostel Facilities in KVS 
(Deb. IB, Vol. III, 27-07-2009) 
CoL 86-18 

Hostels for SC Students under JRCY 
(Deb. 18. Vol. III, 27-07-2009) 
Col212-16 

Opening of Girls Hostels 
(Deb. 23, Vol. IV. 03-0B-2009) 
Col.8l-96 

Working Womens' Hostels 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.213-IS 

Hotel 
Suicide by Contractual Employees Construction of Budget Hotels 

(Deb. 23, Vol. IV, 03-08-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 311-19 Cot. 40-43 
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Hotel Tariff. I Housing for Urban Poor 
(Deb. 17. Vol. III, 24-07-2009): (Deb. 2. Vol. II. 03-07-2009) 
Col. 406-07 Col. 61()"1 8 

Loss making Government Hotels j IHSDP Projects in Kamataka 
(Deb. 17, Vol. Ill, 24-07-2009) i (Deb. 2. Vol. II, 03-01-2009) 
Col.l62~ ! Col.J60.64 

Registration Charges for DDA Flats 
(Deb. 26, Vol. IV. 07-08-2009) 
Col 233-34 

: Implementation ofTMHP 
. (Deb. 26. Vol. IV. 07-08-2009) 

Col. 369-70 

Infrastructure Status for Housing 
BachatAwas Yojana i (Deb. 26. Vol. IV. 01-08-2009) 

(Deb. 26, Vol. IV. 07-08-2009)! Col. 341 

Col. 202 1 Interest Subsidy Scheme for Housing the 
Concessions to Middle Class Housing i Urban Poor 

(Deb. 2. Vol. II, 03-07-2009) I (Deb. 22. Vol. IV, 31-07-2009) 
Col. 487-90 ' Col. 425 

i 
Conference on Building Tec:lmologies ! IT Amendment Relating fO Buildm 

(Deb. 22, Vol. IV, 31-07-2009) I (Deb. 26, Vol. IV. 01-0'-2009) 
Col. 121-22 I Col. 170 

I 
Criteria forCGHS i Land for Construction or Houses 

(Deb. 17, Vol. 111, 24-07-2009) i (Deb. 22, Vol. IV. 31-01-2009) 
Col. 26~ I Col. 441 

F UDds for Housing ! Legislation for Real Estate 
~~I~~ Vol. IV, 31-07-2009) I (Deb. 17. Vol. III. 24-07-2009) 

1 CoI.257-5I 
Group Housing Societies·1 . 

(Deb. 22. VoL IV. 31-07-2009) . Loans for House ConstnII:UOn 
CoI.497-9S I (Deb. 22. Vol. IV, 3' -07-2009) 

CoI.661~ 
HomeLoan I 

(Deb. 17. Vol. III. 24-07-2009) ! ReWedIntegr'lkdHousmgScheme.200S 
Col. 216--71 I (Deb. 13. Vol. III, 20-01-2009) 

i Col. 234-36 
Houses for Flood Affected Families i 

(Deb. 7, Vol. II. 10-07-2009) I Right to Housing 
CoU59-61 I (Deb. 22. Vol. IV. 31-07-2009) 

H I' R" G ! Col. 101-01 ouses .or Cllftng overnmenl I 
Employees I South Asia Housing Forum 
(Deb. 22, Vol. IV. 31-01-2009) I (Deb. 26. Vol. IV. 07-01-2009) 
Col. 353-54 I Col. 369 
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Subsidy on Housing Loans 
(Deb. 22. Vol. IV, 31-07-2009) 
Co1.215-17 

Working Group on Housing 
(Deb. 17. Vol. 111.14-07-2009) 
Col 314-87 

Illegal Immigrants in Rajasthan 
(Deb. 9. Vol. II, 14-07-2009) 
CoI.413-14 

Indian Immignmts in Europe 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 294 

"ouija, •• d U rh. Den'opDlcnt : New Immigration Law 
CorpontioIILimited ' (Deb. 20. Vol. III. 29-07-2009) 

Loan from HUOCO Col. 44445 

(Deb. 21, Vol. IV, 31-07-2009) . Import 
Col. 676 ': Adverse Impact of Fruit Imports 

RestructuringofHUDCO i (Deb. 13. Vol. III. 20-07-2009) 
(Deb. 17. Vol. III. 24-01-2009); Co\. 344-45 
CoI.4I8-9O j j ExportllmportofCoal 

Human Resource Development , 

(Deb. 15, Vol. III. 22-01-2009) 
Col. 412-21 

(Deb. 8, Vol. II. 13-01-2009) i Impact ofAgriculturallmpons 
Col.IlS i (Deb. 8. Vol. II, 13-07-2009) 

Col. 42 1-24 
Nati:onal Council for Human Resources : 

in Health I Impact of Chinese Import 
(Deb. 15. Vol. III. 22-07-2009) i (Deb. 14, Vol. III. 21-01-2009) 
Col. 236 . Col. 380-81 

Hu ..... Traflickia& 

Human TBfflCking 
(Deb. 4, Vol. II. 07-07-2009): 
Col. 514-18 

HydfOlo&y PrejKts 

Import of Branded Products 
(Deb. 23. Vol. IV. 03-08-2009) 
Co1.417·19 

Import of Cheap Alloy from China 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 260-61 

Hydrology Projects Import of Cheap Goods 
(Deb. 20. Vol. III. 29-01-2009) (Deb. 13. Vol. III. 20-07-2009) 
Col 111-20 Col. 2-9 

1 ...... -
Directives on tllegallmmigration 

(Deb. 14, Vol. Ill. 21-07-2009) 
Col. 4 17-19 

Illegal BangJadeshi Immigration 
(Deb. 4. Vol. 11. 07·01-2009) 
Co1.389-90 

Import of Coal by MMTC 
(Deb. 13. Vol. Ill. 20-07-2009) 
Col 164-65 

Import of Medicinal and Pharmaceutical 
Products 
(Deb. 23. Vol. IV. 03-08-2009) 
CoI.2J6-37 
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Import of Natural Gas ! ladependenceDay 
(Deb. 25. Vol. IV. 06-08-200Q) ! Need for compulsory telecast of Republic 
Col. 62 i Day and I ndependence Day 

Import of Oil and Gas • i 
(Deb. 25. Vol. IV. 06-08-200Q) : 
Col.16~ 

programmes on all the television 
channels (MUR 377) 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 596 

Import of Palm Oil India Drugs and Pharmaceatiub 
(Deb. 18, Vol. III. 27-07-2009) i Umited 
Col. 334-42 i Production by IDPL 

Import of Pulses 
(Deb. 4. Vol. II. 07-07-2009) 

, (Deb. 21, Vol. IV. 30-07-2009) 
Col. 94-95 

Col. 14748 ladia Tourism DneloplDcat CorpondioD 

Import of Railway Material 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 81 

Construction of New Hotels by ITC and 
nne 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 150-51 

Import of Steel i ladiaT .... ProaIotioaOrpaisatioll 
(Deb. 25, Vol. IV. 06-08-2009) i 

Col 4547 India Trade Promolion Organisation 
. (Deb. 18. Vol. III. 27-07·2009' 

Import Policy for Sugar Col. 366-72 
(Deb. 18. Vol. III. 27-07-2009) IDdiaaBura8Ct'1lC)' 
Col 93-94 

Imports of Drugs 
(Deb. 23. Vol. IV. 03-0B-2009) 
CoI.389-90 

Need to procure stocks of imponed pulses 
lying at Kolkala Port (MUR 377) 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 323 

Indian Bureaucracy 
(Deb. 5, Vol. II. 01-07-2009) 
Col 316-17 

h.diu Condlof AptaIIIII .... RetatO 
New Variety of Seeds 

(Deb. 24. Vol. IV, 04-01-20(9) 
Col. 140 

Research Projects 
SafeguardOutyonlmportedSceel t (Dtb. 9. Vol. II. '4.07-2009, 

(Deb. 13. Vol. III, 20-07-2009) i CoI.432-33 
Col 166 : ladiaaCouadIofMed6allRaeardi 

Shipping Arrangements for Importing : Transfer of Land by ICMR 
Raw Materials . (Deb. 20. Vol. III. 29-07-2009) 
(Deb. I. Vol. II. 02-07-2009)! CoI.4~S7 
Col. 210-11 . ladin Carrncy 

Wheallmpon : Cin:ulationofFakcCummcy 
(Deb. 14, Vol. IB, 21-07-2009)' (~b. 26. Vol. IV. 07-01-2009) 
Col. 313-15 Col2n.78 



SUBJECT INDEX 135 

Circulation of Fake Currency Notes I Unaccounted Funds 
(Deb. 9. Vol. II. 14-07-2009) ,. (Deb. 22. Vol. IV, 31-07-2009) 
Col44~ 

Fake Currency 
(Deb. 2. Vol. 
Co\. 293-94 
(Deb. 4. Vol. 
Col. 262.tt3 

I Co\. 373-74 

II. 03-01-2009) I Weak Recovery of Economy 
I (Deb. 26. Vol. IV. 07-08-2009) 

II. 07-07-2009)! CoI.127-28 

(Deb. 17. Vol. Ill. 24-07-2009) 
Col. 139-40 

Minting of Coins 
(Deb. 26. Vol. IV, 01-08-2009) 
Col. 267-68 

Scarcity of Coins 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 370-71 

Source of Fake Currency 
(Deb. 24. Vol. IV. 04-08-2009) 
CoI.6Q-1O 

....... r..coao.y 
Annual Growth Rate of the States 

(Deb. 5. Vol. II. 08-07 -2009) ~ 
Col. 80-34 

Growth Rate of Indian Economy 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 492 

ImproYemcnl of Village &:anomy 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 4041 

Ind ... IDStituteforCorporateAlfain 

Indian Institute for Corporate Affairs 
(Deb. II, Vol. III. 16-07-2009) 
Col. 3\6-17 

Indiaa Institute or Idormation 
Technology 

Setting up of lilT and lilT A 
(Deb. 13. Vol. III, 20-01-2009) 
Col. 306-07 

Setting up of lilTs 
(Deb. 13. Vol. III. 20-07-2009) 
Col 437-38 

Setting up of Indian Institutes of 
Infonnation Technology 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 131-32 

Indian Institute of I.fon •• tio. 
Tedaaology Aadealy 

Lower Growth Rate: of Core Sectors Setting up of lilT and IIlTA 
(Deb. 18. Vol. III. 27-07-2009) (Deb. 13. Vol. III. 20-07-2009) 
Col. 317-18 Col. 306-07 

Off-Budget Expenditure 
(Deb. 22. Vol. IV. 31-07-2009) ..... bIIIita1eofM .... a.e.t 
Col. JS2-53 

RBI Measures for Revival of Economy 
(Deb. 17. Vol. III. 24-01-2009) i 
Col.S4I , 

Slowing down of Growth Rate #- I 
(Deb. 10. Vol. II. 15-01-2009) I 
Col. 354-55 I 

Stimulus Packaae 
(Deb. 2. Vol. II. 
Col. 620-2 1 

1 
03-07-2009) i 

Need to open an Indian Institute of 
Mana~ement in Kashipur, district 
Udh~ Singh Nagar. Uttarakhand. 
declare Kumaon Engineering College 
Dwarahat as National Institute of 
Technology and accord the status of 
Central University to Kumaon 
University (MUR 377) 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 589-90 
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Need to open Indian Institute of 
Information Technology and Indian 
Institute of Management in 
Himachal Pradesh (MUR 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 327-28 

IDdiaD hastituteofTedmoIDgy 

Indian Railway Catering and Tourism 

Corporation 

Food Served by the IRCTe 
(Deb. 25, Vol. IV. 06-08-2009) 

Col 82-83 

Indian Ran Earth5 Limited 

Increasing Course in IlTs Expansion Plan ofiREL 
(Deb. 8, Vol. II, 13-07-2009) 
Col.364 

Indian Institute of Technology 

(Deb. 15. Vol. III. 22-07-2009) 

Col. 497-98 

(Deb. 13. Vol. III. 20-07-2009) IDdia.SpaceResear~"Orp.isatioa 
Co\.317 

ODCs Quota for liT Courses 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 372-73 

Setting up of liT 
(Deb. 23. Vol. IV, 03-08-2009) 
CoI.414 

IIIdiaa MoUIItaiaen'iII FCMlndatioa 

Initiative by the Indian Mountaineering : 
Foundation 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 111 

lIadiaD Oil Corponttioa Limited 

Launch of Dedicated Satellitts by ISRO 
(Deb. 10. Vol. fl. 15-07-2009) 

Col. 351-52 

IIidiaD Sys&eJa of Medic_ 

Manufacturing Units of Ayurvedic 
Medicines 
(Deb. IS. Vol. III, 22-07-2009) 
Col 320-21 

Setting up of Research Centre f()r 
Ayurveda 
(Deb. 15, Vol. HI. 22-07·200Q) 
Col. 256-57 

Production of Crude Oil by IOC i ladian T~ Iftdascries Liatited 
(Deb. 25. Vol. IV, 06-08-2009) : 
Col J 14 i Need to retain the: slatus of Indian 

IIIdiaa PnalCode 

Amendment of Section 377 oflPC 
(Deb. 14. Vol. III. 21-07-1009) 
Col. 310 

Review oflPC 
(Deb. 24, Vol. IV, 04·0a·100Q) : 
Col. 185-86 

Telephone: Industries Umiled. 
PalaUad as a Ccmal PSt) (MUR 377) 
(llirb. 13, Vol. III, 20-07-2009) 
Col. 472 

Revival of ITI 

(Deb. 2), Vol. IV. OJ·O •• ~OOq\ 
Col. 24·25 
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Inclastrial Disputes 

Indian Trade Centres Pending Industrial Disputes 
(Deb. 23, Vol. IV, 03-08-2009) 
Col41S 

(Deb. I. Vol. II. 13-07-2009) 
Col. 353-S1 

.... Awusyojua IDdustri8J Paekap 

Allotment of Houses under lAY Extension of Industrial Package 

(Deb. 2. Vol. II. 03-07-2009) 
CoI.449-SO 

(Deb. 8, Vol. II, 13-07-2009) 
Col. 1M 

ladutrial POlo-. lndiraAwaas Yojana ..... 3 

(Deb. 22. Vol. IV. 31-07-2009) New Industrial Policy 
Col. 2 17-28 (Deb. 8. Vol. II, 13-07-2009) 

Inqularities in lAY Col. 367 

(Deb. 17. Vol. 111.24-07-2009) IlICIustriaillecessiH 
Coll48-Sl Impact of Global Recession on Exports 

Need to clear the proposals for Indira (Deb. 8. Vol. II. 13-07-2009) 
Awus Yojana and release funds to Col.432-39 

belp self-employmnt in Jal&aon.1 Job Loss due to Economic Downturn 
Maharash1ra(MUR3n) i (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 16. Vol. Ill, 23-07·2009) 'I Col.439-40 
Col.312 

I ladastrilll Tntilliac IlIItitIItc 
Priority List under lAY 

7 Vol. II 10-07.2009) I Evaluation of Modernisation and 
(Deb... I Upgradation oflTIsllTCs 
Col3S2-54 i (Deb. 23, Vol. IV. 03-08-2009) 

Rele8se of Central Shm'e to SUIteS ! Col. 117-22 

(Deb. 17, Vol. III. 24-07-2009) I Mod . t' d Upgradat· fm emlsa Ion an Ion 0 5 
Colm.JIO I (Deb. 13. Vol. III. 20-07-2009) 

Target under lAY Col.22S-28 
(Deb. 2, Vol. II, 03-07-2009) i Opening of New ITls 

ColJl9-94 I (Deb. I, Vol. II. 13-07-2009) 

11d ....... 1 Drv ...... tCatR ! Col. 158-59 

Industrial Development Centre I Setting up of new ITls for Women/Girls 
(Deb. II. Vol. III, 27-07-2009) I (Deb. 13, Vol. III, 20-07-2009) 
Col.40S-IO i CoI.41~ll 
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Upgradation of Syllabus oflTls I Industrial Development in Backward 
(Deb. 13. Vol. Ill. 20-07-2009) i States 
Col 261 .c.., I (Deb. 8. Vol. II, 13-07-2009) 

.- ~- I CoI.J6.41 
I i Interest Rates on Credit to Industry ladlattry 

Boost to Manufacturing Sector Ii (Deb. 7, Vol. II. 10-07-2009) 
(Deb. 8, Vol. II, 13-07-2009) I Col. 365-66 
Col. 190-91 I Investment in Industry Sector 

Delhi-Mumbai IndustriaJCorridor I (Deb. 23. Vol. IV, 03-08-2009) 
(Deb. 18. Vol. III. 27-07-2009) i Col. 34046 
Col. 99-101 1 Job loss due to Closure oflndustries 

. (Deb. 23, Vol. IV. 03-08-2009) 
Financial Assistance to Small and l Col. 7-14 

Mediwn Industries ! 
( b 2 " I V 3 07 2009) I Loans to Industrial Units 
:::'6n~.,9 yO. I, 1- - I (Deb. 2, Vol. II. 03-07-2009) 

j Col.288 
Foreign Investment in Industries 1 Need to exempt the Safety Makh IndusIry 

(Deb. 18. Vol. III, 27-07-2009) I from levy of Central Excise Duty 
CollJ~SO i (MUR3n) 

Hospitality IndusDy ! (Deb. 4, Vol. II, 07-07-2009) 
(Deb. 17, Vol. III. 24-07-2009) I Col 590-9 1 
ColI9S i New Industrial Units 

fi 'I (Deb. 14, Vol. III, 21-07-2009) 
Idc:nti .cation of Polluting Industries ColI53-S6 

(Deb. 5, Vol. II, 08-07-2009) I 
ColI3l-34 I Occupational Hazards in Heavy 

Industries 
Impact of Economic Recession on I (Deb. 21. Vol. IV. 30-07-2009) 

Indigenous Industries Col. 22 1-22 
(Deb. I. Vol. II, 13-07-2009) i Pending Industrial Projccts 
Col2t7-18 I (Deb. 18. Vol. III. 27-07-2009) 

Incentive for Investment in Industrial I Col. 267-68 
Sector ! Policy for Development ofMSME 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 24. Vol. IV. 04-08-2009) 
Col. 189-90 Col. 387-88 

Index ofindusuiaJ Production 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col 167 

Poor Safety. Health and Environment II 
Workplace 
(Deb. 23. Vol. IV. 03-01-1009) 
CoI.349-SO 

Industrial Agreement with Kenya 
(Deb. 14. Vol. 111.21-07-2009) RajivGandhiUdyamiMitraYojana 
Co13Il-12 (Deb. 19. Vol. III. 28-07-2009) 

CoI.S4-55 
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Revival of Closed/Sick lIeavy Industries : Infiltration 
(Deb. I. Vol. II. 02-07-2009) 

. Col. 179-80 

Revival of Heavy Industries Sector 
(Deb. 11. Vol. IV. 30-07-2009) 
Col. 138-40 

Revival (If MSME 

Co-ordination amongst SccurityAgencies 
(Dch. 14. Vol. III. 21-07-2009) 
Col. 36-40 

Infiltration from Coastal Areas 
(Deb. 14. Vol. 111.11-07-1009) 
Col. 537-38 

(0 b '4 V 1 IV 04 OB ') ·lnfiltrationfromNeighbouringCounll"ies c . ... o. . - -_009) 
Col. 274-76 (Deb. 9. Vol. II. 14-07-2009) 

Savin~ in EnerS)" Consumption 
(Deb. 26. Vol. IV. 07-08-2009) 
CoI.IBI-83 

Co1.381-K2 

Infiltration in Jammu and Kashmir 
(Deb. 4. Vol. II. 07-07-2009) 
CoI.561~2 

Sening up of Industrial Units . Infiltration ofTaliban Militants 
(Deb. 13. Vol. '". 20-07-2009) , (Deb. 14. Vol. III, 21 ... 07-1009) 
Col. 179-80 Col. 325-26 

Setting up of Industries in Rural and ' 
Backward Areas 
(Deb. B. Vol. II. 13-07-2009) 
Col. 88 

Slump in Industrial Growth 
(Deb. 8. Vol. II. 13-07-2009); 
Col. 52-54 

Special Industrial l..one 
(Deb. 23. Vol. IV. 03-0"2009) 
Col. 148-49 

Supply of Coal to Industrial Units 
(Deb 10. Vol. II, 15-07·2009) 
Col.36I~2 

Traditional Industries 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 423-26 

Violation of Environmental Nonns by . 
Industrial Units 
(Deb. 20. Vol. III. 29-07-2(09) 
CoI.498-502 

Workers of Closed Industrial Units in 
Delhi 
(Deb. 2~. Vol. IV. 03·{)II-:!OOQ) 
<.'01. J~II .. N 

I.nation 

Hoarding of Foodgrains 
(Deb. 9. Vol. II. 14-07-2009) 
Col.415-16 

Impact of Deflationary Trend 
(Deb. 17. Vol. III. 24-07-2009) 
Col.~5 

Inflation 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 5-16 

Need to check the rising prices of essential 
convnodities (MUR 377) 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 573 

Pri,e Rise of Essential Commodities 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 477-80 

Rise in Crop Prices 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 281-8:! 

Rise in Prices of Edible Oil 
(Deb. 9. Vol. II. 14-01-2009) 
Col. 538-39 

Rist: in Prices of Essential Commodities 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 5%5 
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Rise in pric~ of essential commoditi~ I I.rrastructure 
(OUR 193) 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 466-74 
(Deb. 26. Vol. IV. 07-08-2009) 

ADB fund for Urban Infrastructure 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 271-76 

Col. 400-32 i Credit in Infrastructure Sector 
(Deb. 2. Vol. II. 03-07-2009) 

Rise in Sugar Prices Col. 4 19-22 
(Deb. 14. Vol. Ill. 21-07-2009) : 
Col. 475-80 : Devdopmcnt oflnfrastructure for Spons 

, (Deb. 14. Vol. III. 21-07-2009) 
........... TeduIoIetY Co/.22S-28 

Development of Free/Open Source Enhancing Technical Capability of 
Software Bidders 
(Deb. 23. Vol. IV, 03-01-2009) (Deb. I. Vol. II. 13-07-2009) 
Col.I02~3 CoL 101-02 

Employment Opponunities in I.T. Sector . FICCI-Delaine on Indian Infrastructure 
(Deb. II. Vol. III. 27-07-2009): (Deb. 20. Vol. III. 29-07-2009) 
Col. 197-98 Col. 323-24 

Innowtive PnK:tK:cs in IT Sector 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 397 

lawstment in Communications and IT 
Sector 
(Deb. 23. Vol. IV. 03-01-2009) 
ColI49-S6 

Revival of IT Sector 

Financial Assistance for Infrastructure 
Projects 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 94-95 

Financial Support for Infrastructure 
Projects 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 362 

General Budgct-2009-20to 
(Deb. 8. Vol. II. 13-07-2009) (Deb. 3. Vol. II. 06-07-2009) 
Col 297-91 Col. S 

Setting up of Automatic Mail Proc~sing • Infrastructural Facility for Cancer Patients 
Centres (Deb I S. Vol. III. 22-07-2009) 
(Deb. lB. Vol. III. 27-07-2009)' CoI.287-q() 
Col. 317-88 : 

Selling up of Special Purpose Vehicle 
(Deb. 23. Vol. IV. 03-01-2009) 
CoI.1J7 

SEZs f« IT and ITEs Sector 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 197 

! Infrastructure Development for Naxal 
affected Area 
(Deb 19. Vol. III. 21-07-2009) 
Col. 391-')2 

Infrastructure Projects 
(Deb. 2. Vol. II. 03-07·2009) 
Col. 439-90 
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Infrastructure Projects in Rural Backward! Inlud WatennysAtdborityofladia 
Areas I 
(Deb. 10, Vol. II, 15-07-2009) I 
Col. 97-100 i 

Infrastructure Projects in Steel Sector ! 

Setting up of New Offices of tWAI 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 278 

(Deb. 21, Vol. IV. 30-07-2009) i Insecticide 

Col. 150-52 I Damage Caused by the use of DDT 
Internationally Funded Development i I Deb. 24. Vol. IV. 04-08-2009) 

Works I ~ 141-42 
(Deb. 17. Vol. III. 24-07-2009) i 
Col. 507-42 jlDs::e of Cbartered AceotIntaats of 

Investment for Infrastructural \. 
Development 
(Deb. IS, Vol. III. 22-07-2009) 1.1 

Col. 252-53 I 

Powers to ICAI 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 206 

Investment in lnftastructure Sedor I Training Centres oflCAI 
(Deb. 20. Vol. III, 29-07-2009) I (Deb. 25, Vol. IV, 06-08-2009) 
Col. 262 , Col. 207~ 

Revolving Fund I Iasuraace 
(Deb. 17, Vol. III, 24-07-2009) I 
Col. 319 , Augmentation of Resources in Banking 

, and Insurance Sectors 
TaxesontnfrastructureProjects I' (Deb. 7, Vol. II, 10-07-2009) 

(Deb. 21, Vol. IV, 30-07-2009). Col. 275 
Col. 143-44 I 

I Buying Insurmc:e Policies 
lalaad Coataiaer Depot : (Deb. 17, Vol. Ill, 24-07-2009) 
Inland COIIIainer Depots I CoL 135 

(Deb. 25, Vol. IV, 06-01-2009) ,,' Genenlilnsurance Venture ofSBI 
CoL 273-74 I (Deb. 26, Vol. IV, 07-08-2009) 

laIaad Wata ways i Col. 202~3 

De\'eJopment of Inland Waterways I Growth Rate of Insurance rornpa"ies 
(Deb. 13, Vol. III, 20-07-2009) I (Deb. 22, Vol. IV. 1 !-07-2009) 
Col. 409-10 I Col.66J~5 

Encro. Behment on National Waterway I' H at· .. I N 3 e '" IIsurance (t b 1 ~ V I III 20-07-2009) (Deb. 22, Vol IV, 31-07-2009) 
• . oJ. o. • I Col6l:b67 

CoI.3S6 . 
, 

Inland Water Ferry and M.a Cargo I 
Services 
(Deb. 18, Vol. III, 27-07.2009) . 
"::01. 2.>-21) 

Health InSUl'llN:e and Pcnsi'Ja &Mme l>y 
PSBs 
(Deb. 2, Vol. II. 03-07-2009) 
Col2.'J.O(; 
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Heal.th Insurance Scheme for Employees Livestock Insurance Scheme 
of Un organised Sector (Deb. l-t, Vol. III. 21-07-2009) 
(Deb. 13, Vol. III, 20-07-2009) CoI.S09-1O 
Col.16~ 

Insurance Benefits 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 463 

In.;urance Cover for NREGA BenefICiaries 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 310-12 

Insurance Cover for NREGA Waders 
(Deb. 2, Vol. II. 03-07-2009) . 
Col. 364-6S 

National Agricultural Insurance Scheme 
(Deb. 9, Vol. II. 14-07-2009) 
Co1.21~17 

(Deb. 24, \\)1. IV, 04-08-2009) 
Col. 3-14 

Need to exempt Service Tax on Health 
Insurance Scheme Introduced by the 
Government ofTamil Nadu for the poor 
(MUR3n) 
(Deb. 18. Vol. Ill. 27-07-2009) 

Insurance Cover to Landless Families Col. 734-35 
(Deb. 7, Vol. II. 10-07-20(9). N Ind' I C 
Col 341-42 ew 18 nsuranceompany 

\ (Deb. 26. Vol. IV. 07-08-2.009) 
Insurance for Accidents in Agriculture! Col. 165 

Sector : 
(Deb. 9. Vol. II. 14-07-2009) ~ Non-Payment of Insurance amount on 
Col 407 ; Maturity 

!' (Oeb. 26. Vol. IV. 07.08 .. 2009) 
1nsurlInce for Dama- by Wild Animals : "'- Col. 246 (Deb. 5, Vol. II, 08-07-2009) , 

Col. 115 : fDSUraa" Regul.tory Dne'op_nt 
: Authority Insurance Policy through BSNL 1 

(Deb. 23, Vol. IV. 03-08-2009) . Fraudulent Practices by Institutes 
Col 291 accredited by IROA 

Insurance Sc:heme for 8PL Families 
(Deb. 22. Vol. IV, 31-07-2009) : 

(Deb. 7. Vol. II. 10-07-2009) 
Col. 205-06 

Col. 680-81 

Insurance Scheme fOf Labourers 
(Deb. 18. Vol. III. 27-07 -2009) 
Col. 169-70 

IRDA and Insurance Cover for Senior 
Citizens 
(Deb. 7. Vol. II, 10-07-2009) 
Col. 207-08 

; IRDA and Insurance Cover for Senior 
Citizens 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 207-08 

....... Ied Child DevdopMeat Senices 

ICDS S4:hcme 
(Deb. 2, Vol. II, 03-07·2009) 
('01.271·78 

Life Insurance Cover to Anganwadi 
Workers • ICOS St:heme In Tribal Arc;tll 
(Deb. 22, Vol. IV, 31-07-20(9) (Ocb. 7, Vol. II. 10-07-2009) 
Col. 75-79 Col. 346-~2 
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NIPCCD 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 361-63 

Universalisation of ICDS Scheme 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 437-3Q 

Inlegrated Developmeal of S .... II .nd 
Medium Towas 

Project Reports on lDSMT 
(Deb. 7. Vol. II. 10-07-2009) 
Col.267 

Integrated Housiag .nd Slu18 i 
Dn-eIopment ProgramlM I 

IHSDP Projects in Kamataka 
(Deb. 2. Vol. II, 03-07-2009) 
CoI.360-64 

hltdlectual Property RigIIts 

Cenm for WTO and IPR Studies 
(Deb. 23, Vol. IV, 03-08-2009) 
CoI.54-S8 

Inte ..... ce Burau 

Intelligence Bureau 
(Deb. 9, Vol. II, 14-07-2009) 
CoI.SI7 

Monitoring oflntelligence Bureau 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 176 

Iftter-state Tndiag Coudl 

Inter-State Trading Council 

Funds for Indo-Bhutan Border Areas 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 209 

Integrated Check Posts 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 179-80 

lr legraled Development of Anari-Wagha 
Border 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 262-63 

Need to address the problems faced by 
people in Udhampur Parliamentary 
Constituenc). due to fencing near 
International Border (MUR 377) 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 463 

Review of Border Security 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 295-98 

Shelling on Line of Control 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 685-87 

Inlematioaal Contaiaer Tnnsbipmeat 
Termini 

Construction of Container Tenninal at 
Vallarpadam 

(Deb. 18, Vol. Ill, 27-07-2(09) Col. 353 

(Deb. 8, Vol. II, 13-07-2009) I InteraatioaafCODvcnij..ndarRefagees 
Col42~21 . 

i Refugee l'ltematlolUtl Con\i~ntion 
Interllalioaa' Bonier Ii {Deb. 20, Vel. \II, 29-07-2009) 
Co~ . ~(.1ion of Road on Indo-Pak Border i C.oI.369 

(Ueb. 4. Vol. II, 07-07-200°) 1 
C<ll. 4~~ ! I ... er ...... t M08dar)' had 

Fencing of Indo-Bangladesh Border i IMF Estimates for Global Eoonomy 
(Deb. 24, Vol. IV, 04-1)8-2009) I (Deb. 7, Vol. II, 10-07-2009) 
Col. 277·7S 
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I ...... 

Broadband and Internet Connection to 
Schools 
(Deb. 13, Vol. III, 20-07-2009) 
Col 160-61 

Cases of Phisinglldentity Theft over 
Internet 
(Deb. 13, Vol. Ill. 20-07-2009) 
Col.3S6-57 

Investment for 
Development 
(Deb. IS, Vol. 
Col.2S2~S3 

Infrastructural 

III, 22-07·2009) 

Investment for Mega Steel Projects 
(Deb. 2), Vol. IV, 30-07-2009) 
Col. 199-200 

Investment in Agriculture Sector 
(Deb. 4, Vol. II, 07-07-2009) 

Guidelines Regarding Information on! Col 34-36 

Internet 1 Investment in Communications and IT 
(Deb. 23, Vol. IV, 03-08-2009) I Sector • 

Col 387-88 i (Deb. 23, Vol. IV, 03-01-2009) 
IDtemet Facility ! Col. 149-56 

(Deb. 8, Vol. II, 13-07-2009)! Investment in Industry Sector 
CoL 174-76 

Removal of Name tiom Iutapol Notice 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 411-12 

...... rAt 

Accelerated 8eDefit on Invesonent 
(Deb. 23, Vol. IV, 03-01-2009) 
Col.39S 

Capitallnveslment in Petroleum Sector 
(Deb. 2.5, Vol. IV, 06-01-2009) 
ColI79-91 

Food Processing units set up by Foreign 
Investors 

(Deb. 23, Vol. IV, 03-01-2009) 
ColJ40.46 

Inveslment in Infi'aslructure Sector 
(Deb. 20, Vol. III, 29-07-2009) 
Col 262 

Investment in TeJecom Sector 
(Deb. 13, Vol. Ill. 20-07·2009) 
CoI.404-0S 

Investment made by ESSAR Steel 
(Deb. 25, Vol. IV, 06-01·2009) 
Col 221 

Investment of Pension Fund 
(Deb. 7, Vol. II. 10-07-2009) 
Col 26-27 

(Deb. 6, Vol. II, 09-07·2009) 
Col. 37-62 Inves1ment on Educ8tioo 

(Deb. 23, Vol. IV, 03-01-2009) 
Investment by Foreign Companies in I Col. IS5-56 

~~VOI. 111, 20-07.2009) I Investments in Foreign Companies 
Col 244-57 ( (Deb. 2, Vol. II, 03-07-2009) 

Investment by Public Sector oil II Col44I-W 
companies Protec:tion of investors 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 6, Vol. II, 09-07-2009) 
Col. 85-87 Col. 15-18 

I 

i 
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Prot«tion of Small Investors 
(Deb. 17, Vol. III, 24-07·2009) 
Col. 329 

Setting up of Investment Hubs 
(Dcb. 21, Vol. IV, 30·07·2009) 
Col. 223 

Centrally Sponsored lITigation Projcc:ts 
(Dcb. 20, Vol. Ill, 29-07·2009) 
CoI.411 

Clcarancc for Irrigation Projccts in 
Andhra Pradesh 
(Dcb. 10, Vol. II. 15·07·2009) 

Verification oflnveslmcnt in Portfolio CoI.228-40 
(Deb. 26, Vol. IV, 07·08-2009) Drip and Sprinkler Irrigation Projcc:r 
CoI.lJI·32 (Deb. 9. Vol. II, 14-07-2009) 

hrvaton rroteclioli F"" Col. 108-11 

Investors Protec:tion Fund 
(Dcb. 17, Vol. III, 24·07-2009) 
Col. 473-74 

..... 
India-Iran Gas Pipeline Project 

(Deb. IS, Vol. III, 22-07-2009) 
Col. 222-23 

Indo-lran PI pipeline 
(Deb. 21, Vol. IV, 30-07-2009) 
CoI.I02~ 

Indo-Iran Gas Pipeline Project 
(Deb. I, Vol. II, 02-07-2009) 
Col.211-19 

Supply ofLNG &om Iran 
(Dcb. II, Vol. III, 16-07-2009) 
Col. 203 ... 

Investigation on Oil for Food Programme 
(Dcb. 26, Vol. IV. 07-01-2009) 
Col. 269 

Iniptioll 

Asian Regional Conference on Irrigation 
andDrainage 
(Dcb. 20, Vol. Ill, 29-07-2009) 
Col.313-14 

Assistance to Orange Growers 
(Deb. 19, Vol. III, 21-07·2009) 
Col. 120-21 

Drip Irrigation 
(Dcb. 4, Vol. II, 07·07-2009) 
Col. 286-87 

Drip Irrigation Scheme 
(Deb. 24, Vol. IV, 04-01-2009) 
CoI.449-SI 

DripiSprinkIer Irrigation 
(Dcb. 14, Vol. III. 21-07-2009) 
CoI.3~S4 

Environmental Clearance to Irrigation 
Projects 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 464-67 

Funds for Sardar Sarovar Projcc:t 
(Dcb. 10, Vol. II, 15-07-2009) 
Col 139-40 

Gosikhwd bription Projcc:t 
(Dcb. 5, Vol. II, 01-07-2009) 
Col. 461-69 

Indira Lift Irrigation Project in Rajasthan 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 209-10 

Irrigated Land Area 
(Deb. 24, Vol. IV, 04-01-2009) 
Col.2fi6.68 

Irrigation and Seed Development 
(Deb. 14, Vol. III, 21-07-2009) 
Col.495-sm 
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Irrigation for Arable Areas ' National Irrigation Projects 
(Deb. 24. Vol. IV. 04-08-2009). (Deb. 5, Vol. II, 08-07-2009) 
Col. 429-32 Col.369-71 

Irrigation for Drought Bit Areas i Need to augment irrigation facilities and 
(Deb. 14, Vol. III. 21-07-2009): set up DnAgriculture Research Centre 
Col. 51 I-I:! I in Giridih district of Jharkhand 

Irrigation infrastructure in the country 
(Deb. 9. Vol. II. 14-07-2009) i 

(MUR3TI) 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 398 

Col. 485-87 

Irrigation of Land by Canals 
(Deb. 20. Vol. III, 29-07-2009) 
Col. 367-70 

Irrigation Projects funded by Foreign 
Financial Institutions 
(Deb. I S. Vol. Ill. 22-07-2009) 

. CoI.47l-71 

Irrigation Projects in JhaJtband 
(Deb. I S. Vol. III. 22-07-2009) 
CoIA27-32 

Irrigation Projects in Tribal Areas 
(Deb. 15. Vol. Ill. 22-07-2009) 
Col. 1--41 

Irrigation Schemes in the country 
(Deb. S. Vol. II. 01-07-2009) 
Col. 165-67 

Kosi Canal Project 
(Deb. 5, Vol. (I. 01-07-2009) 
Col. 121-22 

Minor Irrigation Projects 
(Deb. 4, Vol. II, 07-07-2009) 
CoI.S60 

Monitoring of Centrally Assisted 
Irrigaiion Projects 
(Deb. 15, Vol. HI, 22-07-2009) 
CoI.363-69 

NABARD Loan kIrlrrigation 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 521-2.6 

: ~ to declare Bargi dam 'Mukhya Nahar 
Pariyojana' in Jabalpur as a National 
Project and bring it under the purview 
of Accelerated Irrigation Benefit 
Programme (MUR 3TI) 
(Deb. 14. Vol. III, 21-07-2009) 
Col. 570 

Need 10 declare Sardar Sarovar Project in 
Gujarat as a national project and 
ensure its timely completion with 
adequate provisions of funds for the 
scheme (MUR 377) 
(Deb. 14, Vol. III. 21-07-2009) 
C.oI. 568-69 

Need 10 expedite completion of Teesta 
Barrage Project (MUR 377) 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 574-75 

Need to expedite the Implementation of 
various irrigation schemes in Vidarbha 
region of Maharuhtra (MUR 377) 
(Deb. 14. Vol. lit. 21-07-2009) 
CoI.S62 

Need to expedite the inter-linking of Ken 
and Betwa nven in Madhya Pradesh 
(MUR377) 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 311·12 

Need tu give Andhra Pradesh its due 
stwe of water ITOm rh cr Krishna t Ml1R 
3m 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 564-05 
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Need to pro\lide funds under Accderatcd : Teesta Irrigation Project 
Irrigation Benefit Programme for' (Deb. 10, Vol. II. 15-07-2009) 
irrigation projects in Dhule: Col. 437-38 
Pari iamentary Constituency. I Use of Sea Water for Irrigation 
Maharashtra(MUR377) 'b 5 I (De. I . Vo. III. 22-07-2009) 
(Deb. 8. Vol. II. 13-07-2009) Col. 306-07 
Col. 474 

, Water Crises in the Country 
Need to provide special financial' (Deb. 5. Vol. II. 08-07-2009) 

assistance for promoting irrigation, Col. 32B-29 
facilities in Vidarbha region of· 
Mahal'llShtra (MlIR 377) Isnei 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 577-78 

Indo-Israel Cooperation in Agri Sector 
(Deb. 19. Vol. III. 28-07-2009) 

i Col. 476 
Need to release funds in a time-bound : 

mannerforGosikhurd Irrigation Project : Induction of AWACS 
in Maharashrra(MUR 377) : (Deb. 8. Vol. II. 13-07-2009) 
(Deb. 8. Vol. II. 13-07-2009): Col. 127-21 
Col. 472 : Jail , 

Need to take steps for utilization of I 
underground water through 'deep : 
boring' in Eastern Uttar Pradesh: 
(MUR377) 
(Deb. 14. Vol. III. 21-07-2009) . 
Col.56~ 

Pending Irrigation Projects 
(Deb. 10. Vol. II. IS-07-2009) 
Co1.21~14 

Progress of Ongoing Irrigation Projects 
(Deb. S. Vol. II. 08-07-2009) 
Col. 322-26 

Provision of Water for Irrigation 
(Deb. 24. Vol. IV. 04-08-2009) 
('01.473-74 

Status of National Irrigation Projects 

Bio-Metric System of Identification of 
Prisoners 
(Deb. 24. Vol. IV. 04-01-2009) 
Col. 318-19 

Death of Prisoners 
(Deb. 24. Vol. IV. 04-01-2009) 
Col. 162 

Lodging of Prisoners without Trial 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 236 

Modernisation of Prisons 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 161-62 

Overcrowding in Jails 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 249-52 

(Deb. IS. Vol. III. 22-07-2009) ) Prison Reforms 
Col. 238-39 (Deb. 14. Vol. III. 21-07-2009) 

Supply of Water from Yamuna Canal to ; 
Ra,iasthan 
(l->eb. 15. Vlli. III. 22-07-2009) • 
CvJ.279-80 

• 

Col.J84-86 

Prisoners in Jails 
(Deb. 14. Vol. III. :! 1-07-2009) 
Col. 491-93 
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I Need to address the problems faced by 
I people in Udhampur Parliamentary 
I Constituency. due 10 fencing near Anti-India Propaganda 

(Deb. 4, Vol. II, 
Col51l-14 

07-07-2009) I International Border (MUR 371) 
I (Deb. 13, Vol. III, 20-07-2009) 

. I Col. 463 
Assistance to Kashmlri Migrants I 

(Deb. 4, Vol. II. 07-07-2009) I,' Need to formulate a policy for providing 
Col293-94 adequate compensation to farmers 

'j' affected by Militant activities in Jammu 
Compensa1ion to Land Owners ,and Kashmir (MUR 377) 

I 
(Deb. 23, Vol. IV, 03-01-2009) I (Deb. 15. Vol. III, 22-07-2009) 
Col 11-19 I Col.602 

ConstnICtion ofTwmel in Jct:K I Need to provide instrument Landing 
(Deb 24 .., I IV 04-01-2009)' System at Srinagar Airport in Jammu 

. • ,,0. , ! and Kashmir (MUR 377) 
Col 211 i (Deb. 21. Vol. IV. 30-07-2009) 

Declaration of Srinagar Airport as an: Col. 296 

intemalional airport I Need to re-start the construction of 
(Deb. 25. Vol. IV. 06-01-2009)' railway line linking Udhampw'. Katra 
Col 173-74 and Banihal in Jammu and Kashmir 

Deployment of Para Militm'y Forces 
(Deb. 4, Vol. II. 07-07-2009) 
Col 151-52 

Development oflnfiasttuclure in lAdakh 
(Deb. 23, Vol. IV. 03-01-2009) 
Col lOS 

(MUR377) 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 294 

Need to undertake excavation of gypsum 
reseJ\leS on rbe banks of river Cbenab 
near Dbaramkund in Jammu and 
Kashmir (MUR 377) 
(Deb. 24, Vol. IV. 04-01-2009) 

DiaJope with Kashmiri Group . Col. 572-73 
I (Deb. 24, Vol. IV, 04-01-2009) I PMGSY 

Col 189 (Deb. 22, Vol. IV, 31-07-2009) 
Facilities for Vaishno DeYi Pilgrims Col 206-08 

(Deb. 22. Vol. IV, 31-07-2009) i Potential of Renewable Energy Saurces 
Col. 515-17 i (Deb. 17. Vol. Ill, 24-07-2009) 

: Col. 245-49 
Infiltration in Jammu and Kashmir I . . 

(Deb. 4, Vol. II, 07-07-2009) ) RadJO and TV Coverage mJct:K 
Col 56 I.Q ! (Deb. 19. Vol. III. 28-07-2009) I Col. III 

Katgif as Tourist Place I kaif Line in ladakh 
(Deb. 22, Vol. IV, 31-07-2009) I (Deb. 21. Vol. IV, 30-07-2009) 
Col. m I Col59 

• 
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Setting up of Medical Colleges in South I Ja .. abrlal Ndlra National Urban 
Kashmir ! Rnewal Mission 

I 
(Deb. 20. Vol. Ill. 29-07-2009) I 
CoI.413 DPRs underlNNURM 

I (Deb. 17. Vol. III, 24-07-2009) 
Withdrawal of Army fTomJ&K Col. 71-76 

(Deb. 13. Vol. III. 20-07-2009) II JNNURM 
CoI.161~ I (Deb. 2. Vol. II, 03-07-2009) 

J •• Authadbi Outlets I Col. 45-112 

Jan Aushadhi Outlets JNNURM Fund for States 
(Deb. 16. Vol. III. 23-07-2009) II (Deb. 7. Vol. II. 10-07-2009) 
Col. 131-32 CoI.IS4-68 

J •• Shiksluln Sansahan I Need to undertake developmentworb in 
J Sh'kshan S than Varanasi under Jawaharlal Nehru 
an I ans National Urban Renewal Mission 

(Deb. 23. Vol. IV. 03-08-2009) I (MUR3TI) 
C.oI.158-74 (Deb. 21, Vol. IV, 30-07-2009) 

Jaulli S.rabha Vojau Col. 294-95 

Janani Suraksha Yojana 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 189 

Target for Janani Suraksha Yojana 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 22 1-24 

Jauaaldty. Sdtinla Kosil 

Jansankbya Sthirata Kosh 

New Building Bye-Laws 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 338-39 

New Version of JNNURM 
(Deb. 22. Vol. IV. 31-07-2009) 
CoI.313-)7 

Project for JNNURM 
(Deb. 7. Vol. II, 10-07-2009) 
CoI.35S-60 

(Deb. 15. Vol. III. 22-07-2009) 
Col. 294-97 Purchase of Buses under JNNURM 

(Deb. 2. Vol. II. 03-07-2009) 
Col 384-90 

i 
Foreign Investment in Industries t Rapid Transit System 

(Deb. 18. Vol. III. 27-07-2009) , (Deb. 2. Vol. II. 03-07-2009) 
CoI.IIO-SO i Col. 169-73 

India-Japan FTA I Stamp Duty under JNNURM 
(Deb. 23. Vol. IV. 03--68-2009) (Deb. 22. Vol. IV. 31-07-2009) 
Col. 322 Col. 335 

Javed CIIowdhry Comlllittee 

Javed Chowdhry Committee Report 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 528-:!9 

Jh.rkhand 
Air Connectivity to Jharkhand 

(Deb. II. Vol. III. 16-07-2009) 
Co1.176-n 
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AllotmentofironOreMinesinJharthand; Resolution Re: Approval of 
(Deb. 4. Vol. II. 07-07-2009)! Continuance in Force of Proclamation 
Col. 168-70 in Respect of the State of Jharkhand 

Atomic Power Plant in Jharkhand Jharkhand Budget 2009-1 0 - General 
, Discussion and Demands for Grants--

(Deb. 15. Vol. III. 22-07-2009): (.JhariJland)2009-10 
Co1.307~ ! , (Deb. 9. Vol. II. 14-07-2009) 

Damodar Rail Diversion Project ,Col. 727-70 
(Deb. 25. Vol. IV. 06-08-2009) : N---' .. . fi 'I" nd Col 88-89 ; ~ to augment Imgatlon acl Itles a 

. ! set up an Agriculture Research Centre 
Deaths due to Malaria in Tribal Areas ' in Giridih district of Jharkhand 

(Deb. 20. Vol. III, 29-07·2009)! (MUR377) 
ColJ66.67 (Deb. 26. Vol. IV. 07-08-:!009) 

Dilapidated condition of NH-75 and i Col. 398 

NH-9I i Need to check spread of malaria and 
(Deb. 9. Vol. II. 14-07-2009)' provide adequate medical facilities to 
Col. 2 19-2 I people in Lohardaga Parliamentary 

Direct Trains from Jharkhand 
(Deb. 16. Vol. III. 23-07-2009) : 
CoI.26S-66 

Expansion ofDDK 
(Deb. 9. Vol. II. 14-07-2009) 
CoI.487~ 

Constituency. Jharkhand (MUR 377) 
(Deb. 8. Vol. II. 13-07-2009) 
CoI.475-76 

Need 10 construct bypass road in Gumla 
City, Lohardaga Parliamentary 
Constituency. Jharkhand (MUR 377) 
(Deb. 18. Vol. Ill. 27-07-2009) 

Fanning land in Jharkhand Col. m 
(Deb. 14. Vol. III, 21-07-2009) Needtodec:Iare'ShravaniMcIa'of8ihar 
Col5Ol-09 

Food Banks I 
(Deb. 24. Vol. IV, 04-01-2009) i 
CoI.264.(,6 

Growth Race in Jharkhand 
(Deb. 22. Vol. IV. 31-07-2009) 
CoI.357~2 

Irrigation Projects in Jhar1.;hand 
(Deb. 15. Vol. III. 22-07-2009) : 
CoI.427-32 

Jharia Rehabilitation Plan 
(Deb. 15. Vol. t~1. 22-07-2009) 
Col. 22 1-.2:! ' 

Motion Re. Re __ ocation of Proclamation 
Issued by Presidenl in Relation to me 
State of Jharkhand; Statutory 1 

and Jharkhand as a national event 
(MUR377) 
(Deb. 13. Vol. 111. 20-07-2009) 
Col. 469 

Need 10 expedite Damodar rail project and 
re-open AngwaJi Colliery in Giridih 
Parliamentary Conslituency. 
Jharkhand ( MlJR 377) 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 313 

Need to give approval to lhe development 
schemCli for nual-hit districts of 
JharJ,;hand and devise effective 
strategy to combat naxalism in the 
SUile(MlIR 377) 
(Deb. 16. Yol. III. 23-07-2009) 
Cof.314 . j~ 
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Reserves of Methane Gas Need to open a Kendriya Vi.dyalaya. i 
Engineering College. Medical College ! 
and ITI in Lohardaga Parliamentary ! 
Constituency. Jharkhand (MUR 377) ! 
(Deb. 25. Vol. IV. 06-08-2009) : 

(Deb. 6. Vol. II. OQ-07-2009) 
CoU22 

Col. 326-27 

Roads in Jharkhand 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 380 

Need to restart excavation of coal in : Swamrekha Multi-purpose Project 
closed collieries in Giridih i (Deb. 20. Vol. III. 29-07-2009) 

I 
Parliamentary Constituency of; Col.349-5O 
Jbarkhand(MURJ77) 
(Deb. 21. Vol. IV. 30-07-2009) . 
Col. 294 

Water Reservoir Projects in Jharkhand 
(Deb. 15. Vot.. III. 22-07-2009) 
Col. 302-04 

Need to set up a hydro-electric project! Water Storage Capacity in Jharkhand 
on Konar Dam in Bokaro. Jhadhand' (Deb. 20, Vol. III, 29-07-2009) 
(MUR 3n) Col. 149-50 
(De b. I I. Vo I. III. 16-07 -2 009) Judicial Pay Commission 
Col 341 

, Pay Commission for Judges 
Need to take remedial measures for i (Deb. II. Vol. III. 16-07-2009) 

eradication of malaria in various I Col 170-71 
districtsoflharkhand (MUR 377) i Judicial Reforms 
(Deb. 4. Vol. II. 07-07-2009)· 
Col. 594 • Judicial Reforms 

(Deb. I. Vol. II, 02-07-2009) 
Panchayal elections in Jharkhand i CoL 16 

(Deb. 26. Vol. IV. 07-01-2009) i 
Col. 302-03 : Judiciary 

Pending Rail Projects of Jharkhand 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 141 

Per Capita availability of Water 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 470-71 

Appointment of Judges 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 1-8 

Assets and Liabilities of Judges 
(Deb. II. Vol. III. 16-07-2009) 
Col. 190-91 

i Chief Justice Conference 
Promotion of Floriculture and Herbal. (Deb. 16. Vol. III. 23-07-2009) 

Farming Col. 188-96 
(Deb. 9, Vol. II. 14-07-2009)! CorruptioninJudiciary 
Col367-74 (Deb. 25, Vol. IV, 06-08-2009) 

Railway Line from Lohardaga to Tori 
Station in Jharkhand 
(Deb. II, Vol. III, 16-07-2009) 
Col. 245 

Col. 247-4B 

Disposal of Court Cases 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 235-36 
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Evening Courts I Need to fill up the VKanCies of judps to 
(Deb. I, Vol. II. 
CoL 303 

02-07-2009) I clear the huge bKklog of ~ cases 
(MUR3n) 

I (Deb. 19, Vol. Ill, 2S-07-2009) 
Fast Track Courts 

(Deb. 6, Vol. II, 
Col215-IS 

ColS04 
09-07-2009) I 

Non-Functional Benc:h of High Coun 
(Deb. II, Vol. III, 16-07-2009) 

Fast Track Couns Scheme I CoI.315 
(Deb. 6, Vol. II, 09-07-2009) I Pay Commission for Judps 

CoI.l~ I (Deb. II. Vol. III, 16-07-2009) 
FrceLeplAid ColI~71 

(Deb. 6, Vol. II, 09-07-2009) I Pending Cases 

Col 13-14 I (Deb. 2S. Vol. IV, 06-01-2009) 
Free Iep1 Help to Undenrial Kids Coll7S 

(Deb. 21. Vol. IV, 30-07-2009) Ratio of Judges 
Col 69 (Deb. I, Vol. II, 02-07-2009) 

Hi&h Court Bench .Agra Col. I 17-11 

(Deb. 6, Vol. II, 09-07-2009) RaervIIion in Judiciary 
ColI0U9 (Deb. II, Vol. III, 16-01-2009) 

High Court BcndIes in Guj_ Col.216-J7 

(Deb. 6, Vol. II, 09-07-2009) Seuilll up of e-Couns 
Col. 145 (Deb. 6, Vol. II, 09-07-2009) 

Indian Judicial Service 
Col 35-37 

(Deb. 6, Vol. II, 09-07-2009) I Settin,upofHipCowtBeaches 
Col 2169-70 I (Deb. 21, Vol. IV, 30-07-2009) I Col62~ 

I fraslrw:tuR for Judie' 
n sary , Sbpend to Junior Ad\locates 
~~~ Vol. II, 02-07-2009) I (Deb. 25, Vol. IV. 06-01-2009) 

I CoI.19oJJO 
Justice to Common Man U fH'nd" ,.._~ , seo • ..n'-""lllS 

(Deb. I, Vol. II, 02-07-2009) '\ (Deb. 6, Vol. II. 09-07-2009) 
Col 101 Col.26J.64 

Madhava Menon Committee Report I Vacancies of Judaa in vvious Courts 
(Deb. 24, Vol. IV, ().4.01-2009) I (Deb. I, Vol. II. 02-01-2009) 
Col. 390 I Col307-20 

Modernisation of Coon 
(Deb. 6, Vol. II, 
Col. 14143 

I 

! Vacant Post of Judges in Higb Courts 
09-01-2009) i (Deb. 6. Vol. II. 09-07-2009) 

! CoI.2Al-SO 
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Women Judges in Courts I Kamataka 
(Deb, 25, Vol. IV, 06-08-2009) Allotment of more Funds to Kamataka 
Col. 240-42 (Deb. 7, Vol. II, 10-07-2009) 

Justice Delivery System 

Delay in Justice 
(Deb. It, Vol. 111, 16-07-2009) 
CoI.44-4S 

Jute 

Jute Production' 
(Deb. 25. Vol. IV. 06-08-2009) 
CoL2S1-S2 

Plight of Jute Growers 
(Deb. 21. Vol. IV, 30-07-2009) 
ColS2--53 

Use of Jute Bags 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 142 

Col 22 1-26 

Assistance for Construction of Museums 
(Deb. 20, Vol. HI, 29-07-2009) 
Col. 275 

Development of Hubli Airport 
(Deb. I], Vol. III, \6-07-2009) 
CoI.2S0-51 

Discontinuation of Schemes 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 110-13 

Exploration of Gas and Oil Reserves in 
Kamatab 
(Deb. 1, Vol. II, 02-07-2009) 
Col. 203-04 

Foodgrain for Drought Relief 
(Deb, 24, Vol. IV, 04-08-2009) 

, Col 24142 

Funds for repairing of roads Juvenile Home I 
JuvenileHomes (Deb. 9, Vol. II, 14-07-2009) 

(Deb. 2, Vol. 11, 03-07-2009) I Col. 92 

Col S13 i Gas Pipeline &om Dabhol to 8angaJuru, 
(Deb, 17, Vol. III, 24-07-2009) I Kochi and Mangalore 
Col. 213-74 , (Deb. 25, Vol. IV. 06-08-2009) 

M· . Ch".o-.. fro J 'Ie H I Col. 23O-JI as8mg . h....... m uveru orne : 
(Deb. 14, Vol. 1lI. 21-07-2009) I IHSDPProjects inKamalaka 
Col 201-03 I' (Ocb.2. Vol. II, 03-07-2009) 

Col. 360-64 
KallaslaMuDrovar j' I ' LPG d' 'b' C . ncrease In Istn utlOD ,entre In 

Pilgrims of Kailasb Mansarovar I Kamataka 
(Deb. 10. Vol. fI, 15-07-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col. S4243 I Col. 225-26 

Sharing of Information on Kanishka 
llKidcnt . 
(Deb. 20, Vol. Ill. 29-07-2009) 
Col's12-1J 

Integrated Textiles Parks Scheme 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 156 

Inter-State Roads 
(Deb. 4. Vol. 11. 01-07~2009) 
Col. 254-55 
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Mega City 
(Deb. 26, Vol. IV, 07-01-2009) 
Col.274075 

Modemisation of Davangcn: Railway 
Stabon 
(Deb. 1, Vol. II, 02-07-2009) 
Col 17 

MyscR AiIport 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 123 

Natioaal FIIDily Welfare ProgrImme 

Need to relax norms for purclwe of Copra 
by NAFED in Kamataka (MUR 317) 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 578 

Need to speed up the processing of 
applications of fanners for financial 
assistance provided by National 
Horticulture Board (NHB) and set up 
at least four Regional Centres ofNHB 
in KamaIab. (MUR 377) 
(Deb. 5, Vol. II, 08-01-2009) 
Col. 512-13 

(Deb. 5, Vol. II, 08-07-2009) Procuremeut of Arec:anut 
ColII3-I8 (Deb. 14, Vol. 111,21-07-2009) 

Natioul Highways in Kamataka aod 
Col3~77 

T-uJ Nadu Railway Crossmg, at National Higbways 
(Deb. 14, Vol. 10, 21-07-2009) in KamaIab 
Col. 312-14 II (Deb. 16, Vol. Ill, 23-07-2009) 

Col 250-52 
Need to alJoc:ate 1be fbU requirement of 

fertilisers to the State of Kamataka I RaiJWII)' Projects in Karnaaka 
(s.m.) I (Deb. 25, Vol. IV, 06-08-2009) 
(Deb. 9, Vol. II, 14-07-2009) Col 73-74 
Cot S72 R.oMWb ill Kamarab 

Need to allow plying of vehicular traffic 
durios nighttime 011 NH-212 between 
KaaJaaad K.arnaIIb~ 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col.~26 

(Deb. 16, Vol. III, 23-07-2009) 
Col 198-99 

Rural Godowns 
(Deb. 14, Vol. Ill. 2 t -07-2009) 
Col 146-52 

Need to give adequate campeuution to Smart Card for Students in KamaIaka 
the farmers whose crops have been (Deb. 19, Vol. III, 2S-07-2009) 
damaged by elephants in Col) 16-17 
CbamarajaDapr district. Kamatab SuspeasioD of opendioas by VISL 
(MIJJl377) (Deb. 6, Vol. II, 09-07-2009) 
(Deb. 23, Vol. IV, 03-01-2009) I Col. 99 
Coi.4S4-S5 

Textiles Training Centres 
NeedtogiYeapprovaltoantHcaerosion (Deb. II, Vol. Ill, 16-07-2009) 

projecc ~ by Government of Col.. 45-46 
KarDIIIIka(MUll377) 
(Deb. S, Vol. II. 01-07-2009) 
CotS •• 

Weavers of KmIataka 
(Deb. 16, Vol. Ill, 23-07·2009) 
Col.21401S 
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KaIturba Gud"l Balib Vidyalaya 

Buildings for Kasturba Gandhi 
Vidyalayas 
(Deb. 18, Vol. 111,27-07-2009) 
Col 197-92 

Kasturba Gandhi Balika Vidyalayas 
(Deb. B, Vol. II, 13-07-2009) 
Col36~7 

(Deb. 18, Vol. III, 27-07-2009) 
Col 199-200 

Opening of Kasturba Gandhi Balika 
Vidyalayas 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 322-24 

~1IIaad 

Retrieval ofKalcbatbeevu Island 
(Deb. 20, Vol. Ill, 29-07-2009) 
COl 519 

MoU with Kazakhstan 

Keadriya Vidyalaya 

Admission in KVS 
(Deb. B, Vol. II, 13-07-2009) 
Col315 

Computer Education in KV sand NYs 
(Deb. 23, Vol. IV, 03-0B-2009) 
Col.~72 

Hostel Facilities in KVs 
(Deb. 18, Vol. III, 27-07-2009) 
Co/. 86-88 

Increase in Number of Students in KVs 
(Deb. I, Vol. II, 13-07-2009) 
Col. 173-74 

Integrity Club in Kendriya VldyaIayas 
(Deb. 18, Vol. III, 27-07-2009) 
CoUIB 

Introduction of Languages in Kendriya 
Vidyalayas 
(Deb. 13, Vol. III, 20-07-2009) 
Col 379 

(Deb. S, Vol. II, 01-07-2009) NeedtoaDowMembersofLokSabbawbo 
Col. 327 

Ke.drtya IHeeec!er 

Compmerisation ofKendriya Bhandar 
(Deb. 10, Vol. II, 15-07-2009) 
Coli 29-3 I 

Opening of Kendriya Bbaodar 
(Deb. 20, Vol. Ill, 29-07-2009) 
CoI.63~ 

Pun:haseISale ofComputcrs by Kendriya 
Bhandar 
(Deb. 20, Vol. 111, 29-07-2009) 
Col. 101-02 

Sclwmes to Enc:olnge Thrift by Kendriya 
BhandIIr 
(Deb, 20, Vol. III, 29-07-2009) 
Col26US 

do not have Keodriya Vidyalayas in 
their Parliameatary Constituencies to 
recommend admission of chilenn in 
Kendriya Vidyalayas outside their 
constituencies (MUR 377) 
(Deb. 25, Vol. IV, 06-01-2009) 
Col. 329 

Need to increase the M.P. quota for 
admission in Keodriya Vidyalayas 
(MUR377) 
(Deb. ll, Vol. III, 16-07-2009) 
Col 344-45 

Need to open a Kcodriya Vidyalaya at 
Bbajanagar in Ganjam disIric:t of Orissa 
(MUR377) 
(Deb. 18, Vol. III. 27-07-2009) 
Col. 736-37 
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Need to open a Kendriya Vidyalaya at I Need to open a Kendriya Vidyalaya in 
HOSUT in Krishnagiri Parliamentary TmmeiveJi di.sbict, Tamil Nadu and fin 
Constituency. Tamil Nadu (MUR 317) up vacant posts in Kendriya 
(Deb. 4. Vol. II. 07-07-2009) Vidyaiayasinthecountry(MUR377) 
Col 597 (Deb. 24, Vol. IV, 04-08-2009) 

Need to open a Kendriya Vidya1aya in 
Aurangabad district, Bihar (MUR 377) 
(Deb. 5, Vol. II. 08-07·2009) 
ColS20 

Col 576 

Need to open a Kendriya Vidyalaya. 
Engineering College. Medical College 
and m in Lobardaga Parliamentary 

Need to open a Kendriya Vtdyalaya in Constituency. Jbarkhand (MUR 377) 
JaJaun Parliamentary Constituency. I (Deb. 25. Vol. IV. 06-01-2009) 
Uttar Pradesh (MUR 371) Col. 326-27 
(Deb. 8, Vol. II, 13-07-2009) 
Col 476 Opening of Kendriya Vidyalaya 

(Deb. 8, Vol. II, 13-07-2009) 
Need to open a Kendriya Vidyalaya in CoI.191..CJ6 

Khurja. district Bulandshahar. I (Deb. 13, Vol. Ill, 20-67-20(9) 
UtlarPradesh(MUR377) I Col 17-38 
(Dt ). 14, Vol. III. 21-07-2009) . 
Col 571. 100000000fKVSandJNVS 

Need to open a Kendriya Vidyalaya in. (Deb. 18, Vol. 111. 27-07-20(9) 
Nalgonda district, Andhra Pradesh! Col 234-35 
(MUR377) OpeningofKV,Ccn1reS 
(Deb. 23, Vol. IV, 03-01-2009) (Deb. 13. Vol. III, 20-07-2009) 
Col. 454 Cot. 371 

Need to open a Kendriya VJdyalaya in 
Patan Parliamentary Constituency, 
Gujarat(MUR377) 
(Deb. 19, Vol. III. 21-07-2009) 
Col 498 

Need to open a Kendriya Vidyalaya in 
SambhaI Parliamentary Consti~, 

Reservation Quota in KVs aad NV, 
(Deb. 23, Vol. IV. 03-01-2(09) 
Col 403-04 

SClST Vacancies in ~ Vidyalayas 
(Deb. 13. Vol. III, 20-07-2009) 
Col 281 

UUar Pradesh (MUR 3TT) Vacant posts in KVs 
(Deb. 8, Vol. II. 13-07-2009)! (Deb. J 3, Vol. Ill, 20.07.2(09) 
CoI.476-77 I CoI.319-8J 

Need to open a Kendriya Vldyalaya in ! S til 
Sh . d' . U Ph' Keedrtya \'idyUIy. .Ip •• raWastJ Ilitna, ttar fides 
(MUR377) Admission of Students in KVS 
(Deb. 8, Vol. fI, 13-07-2009) (Deb. 11, Vol. 111. 27-01-2009) 
CoJ.473 Cot. 229-32 
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Industrial Agreement with Kenya 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 311-12 

KayamkuJam Thermal Power Project 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 269-70 

Merging ofKonkan railway and Railway 
zones for Kerala 

Ken.. I (Deb. 6, Vol. II, 09-07-2009) 
Assistance to Municipalities I Col. 169-70 

(Deb. 22, Vol. IV, 31-01-2009) I Need to allocate funds for protection of 
Col. 64 149 Sasthankota Lake in Kollam district of 

BSF Units in Kerala . Kerala (MUR 377) 
(Deb. 19, Vol. lIl, 2B-01-2009) (Deb. 13, Vol. Ill, 20-07-2009) 

Col. 464-65 Col. 370 

ConstnJction of Aerodrome at Idukki in 
KeraJa 
(Deb. I, Vol. II, 02-<l7-2009) 
Col. 116-17 

Cultjvation of Cocoaut 
(Deb. 4, Vol. II, 07-07-2009) 
Col. '" 1-34 

Establishment of Stadium and Sports 
College in KeraIa 
(Deb. 4, Vol. II, 07-01-2009) 
CoI.21~20 . 

Facilities at ThirvvanantbapuraAirport 
(Deb. 16, Vol. Ill, 23-<l7.2009) 
CoI.I07.()8 

Films Institute in Kerala I 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 2()8.{J9 

Food Processing Units in Kerala 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 21S-76 

Implementation ofCentraJ Schemes 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 340 

International Container Transhipment 
Tenninal at Vizhinjam 
(Deb. 13, Vol. Uf. 20-01-2009) 
CoI.2S7-SB i 

Need to allow plying of vehicular traffic 
during night time on NH-212 between 
Kerala and Karnataka (MUR 377) 
(Deb. 2S, Vol. IV, 06-0B-2009) 
CoL 325-26 

Need to expedite tbe construction of 
by-passes in Idukki Parliamentary 
Constituency in Keraia (MUR 377) 
(Deb. II, Vol. III, 16-07-2009) 
Col. 340 

Need to extend education loans on easy 
interest rates to students of Keral. 
pursuing various courses outside the 
State (MUR 3n) 
(Deb. II, Vol. III, ) 6-07-2009) 
Col. 339 

Need to include 'MARATHI' community 
of Kasargod district, Kerala in the list 
of Scheduled Tribe (MUR 377) 
(Deb. S. Vol. II, 08-07-2009) 
Col 520-21 

Need to provide adequate and timely 
supply of LPG refill cylinders in Kerala 
(MUR317) 
(Deb. 1 S, Vol. III, 22-07 -20()9) 
CoL 597-98 
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Need to release a postal stamp in bonour 
ofVaikuntam Swamikal. a great social 
reformer ofKeraIa (MUR 377) 
(Deb. 23, Vol. IV. 03-08-2009) 

Non-conduct of Examination of PG 
Students 
(Deb. 20, Vol. III, 29-07-2009) 
Col.I40-4J 

Col 460 , Non-availability of Railway Cooveyaoce 
Need to set up a Cashew Board with its I (Deb. II. Vol. Ill, 16-07-2009) 

Headquarters in Kerala(MUR 377) I CoL 61 
(Deb. 8, Vol. II. 13-07-2009) PNGFacilityinKera1a 
Col471-79 (Deb. 25, Vol. IV, 06-08-2009) 

. . Col. 200 Need to set up a water project an I 
Knttaoadu Taluk in AIappu7ha district Railway projects in KeraIa 
of Kerala to provide safe drinking I (Deb. 6, Vol. II, 09-07-2009) 
W81a'to people (MUR 377) I Coli ()5.{J6 

(Deb. 5, Vol. II. 08-07-2009) I RegularisationofWorkersioFCl 
ColSJ7 (Deb. 4. Vol .. II. 07-07-2009) 

Need to set up Rubber Park in I Col. 219 
Pauanapuram TaIuk. Kollam district., ReliefPack.age for KeraIa Farmers 
Kaala(MUR377) I (Deb. 4, Vol. II, 07-07-2009) 
(Deb. 19, Vol. 111, 28-07-2009) Col406-07 
Col. 499-500 

Need to sCan CODSb'Udion of a Dew broad 
gauge railway line between 
Cbeagannur and Trivaadrum viti 
Koaarabra IDd Kilimanur of lC.aala 
(MUR317) 
(Deb. 24, Vol. IV, 04-01-2009) 
ColS74-7S 

Need to ~ steps for abe revival and 
growth of pineapple industry in KcraIa 
(MUR317) 
(Deb. 25, Vol. IV, 06-01-2009) 
Col 323-24 

Rubber Parts in KeraIa 
(Deb. 13, Vol. Ill, 20-01-2009) 
CoUll 

Rural EJectrific8tioD Cotpouuoo 
(Deb. 17. Vol. Ill. 24-07-2009) 
Col 317-92 

s.twi Rail 6'om ADpmaIi 
(Deb. 16, Vol. 1lI~ 23-07-2009) 
Col 174-75 

SeisnUc Activity in KerW 
(Deb. 5. Vol, II, 01-01-2009) 
Col 171 

ScUing up of Airport at PatbanaaIdaiaa 
Need to undertake repair works on (Deb. 21, Vol. IV, 30-07-2009) 

N.H.47&o1nAroorrolWiplldinKeraia Col 107 

(MUR 317) I Settiag up of Rubber P.-k in KeraJa 
:~ 21, Vol. IV, 30-01-2009) :~ I, Vol. II, 13-07-2009) 

NH from Cbarrnvattoor to Kuttipunun I SeIrin& up of Shipbuilding Yards 
:~ 19, Vol. 111,2'-07-20(9) ',' (Deb. 13, Vol. tJI, 20-07-2009) 

CoI.2S9-60 
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Setting up of Virology Institute 
(Deb. 10, Vol. II, 15-07-2009) 
Col.l53-54 

SEZs in Kerala 

Market Development Scheme for Khadi 
Products 
(Deb. 14, Vol. Ill, 21-07-2009) 
Coll24-2S 

(Deb. 13, Vol. Ill, 20-07-2009) Self Employment Scheme for the poor 
CoL 307-08 (Deb. 4, Vol. II, 07-07-2009) 

Spread of Water Borne Diseases in Kerala Col 70 

(Deb. 15, Vol. III, 22-07-2009) KluldiaadV ..... ........,. 
CoLS69-70 

KeraIeee 

Allocation of KeroseoeJLPG 
(Deb. 6, Vol. n, 09-07-2009) 
CoL 99-IOl 

Anti-Adulterant in Kerosene 
(Deb. 6, Vol. II, 09-07-2009) 
CoL2S3 

Bio-Metric Smart Cards Scheme 
(Deb. 16, Vol. Ill, 23-07-2009) 
CoL 21-22 

Exim Policy of Kerosene 
(Deb. 6, Vol. II, 09-07-2009) 
CoL 272-73 

Maodalory Production of Keroscue 
(Deb. 25, Vol. IV, 06-08-2009) 
CoL 226-27 

Subsidy on Kerosene 
(Deb. II, Vol. III, 16-07-2009) 
Col 297-98 

(Deb. 19, Vol. III, 28-07-2009) 
CoL 65-70 . 

Progress ofKhadi and VdIap lDdusbies 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 165-78 

Rebate 10 Khadi and Village IDdusIries 
(Deb. 4, Vol. II, 07-07-2009) 
Col 261-62 

Kiln CreditCani 

Credit Cards 10 Farmers 
(Dcb. 19, Vol. Ill, 28-07-2009) 
Col 432-36 

Kisan Credit Cards 
(Deb. 7, Vol. II, 10-07-2009) 
Col 302-06 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 165 

K.riIItak Blaarati Cooperative LiIDiIIrd 

KIa.dl •• d ViII.le lad.strics KRIBHCOJoiutVeuture 
COIBmlllJoa (Deb. 4, Vol. II, 07-07-2009) 

Financial Assistance 10 KVIC 
Co13S9-(jl 

(Deb. 14, Vol. III, 21-07-2009) KriIIIiv.,...Keadra 
Coll71·73 

Loans to Economically Weaker Sections 
through KVle 
(Deb, 14, Vol. III, 21-07-2009) 
Col. 2S9-(i() 

Krisbi VJgy8I1 Kendra 
(Deb. 4, Vol. II, 07-07-2009) 
ColJS2-56 
(Deb. 19, Vol. Ill, 21-07-2009) 
Col. 71-74 
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L:aboraf.wy 

Food Testing Laboratories 
(Deb. 1. Vol. II, 02-01-2009) 
Col 328-30 

'Comprehensive Legislation for 
Agricultural WorkenlL:abouren 
(Deb. 13, Vol. III, 20-07-2009) 
CoI.429-32 

I Contractual Labour in NLC 
Soil Testing Laboratories I (Deb. 5, Vol. II. 08-07-2009) 

(Deb. 9, Vol. II, 14-07-2009) I Col 199-201 
Col 79 ' I ESI Scheme for Unorganised Workers 

LIIboar I (Deb. 13, Vol. Ill. 20-07-2009) 
·tIl F . Co' I Col. 397--98 Agreements WI OfelgD untnes on 

Indian Workers I Exploitation of Private Security Workers! 
(Deb. IS, Vol. III. 22-07-2009) I Guards 
Col 512-13 • (Deb. 8, Vol. II. 13-07-2009) 

! Col. 199-210 
.Amendment in Central ~ L:aws 

(Deb. 8, Vol. n, 13-07-2009)! ExprorationofUoorganisedWorkem 
Col 288 ! (Deb., 8, Vol. II, 13-07-2009) 

. ! Col. 289-90 
Amendments m L:abour Laws I 

(Deb. 8, Vol. II, 13-07-2009)! FacilitiestoConstructionLabourcn 
ColISJ-M I (Deb. 8, Vol. II, 13-07-2009) I Col. 73-74 

Amendments in Plantation Labour Act, . 
J951 I FU~ Welfare of ConstructIon 

(Deb. 8, Vol. II, 13-07-2009) I (Deb. 23, Vol. IV, OJ-08-2009) 
Col21S-17 Cot. 326-JO 

Apprenticeship Training Programme! Health md Safety of Employees 
Scheme , (Deb. 13, Vol. Ill, 20-01-2009) 
(Deb. 23, Vol. IV, 03-O8-2009)! CoL428-29 
Col. 123-24 I I Homeless and Landless Labourers! 

Atrocities against Domestic Servants and Workers 
Children I (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 8. Vol. II, 13-07-2009), Col.24046 
Col 209 i 

i Inflow of Workers from Abroad 
Ban oa Contract Labour System ! (Deb. 10, Vol. II. 15-07-2009) 

I 
(Deb. 23, Vol. IV, 03-08-2009)! CoI.I96-97 
Col. 14142 II~ Scheme for Labourers 

Bonded Labourers I (Deb. 18, Vol. Ill. 27-01-2009) 
(Deb. 13, Vol. Ill, 20.07.2009)! CoU09-1O 
CoI.40J..()4 I Migration of Indian Labourm 
(Deb. 23. Vol. lV, 03-08-20(9) 1 (Deb. 10, Vol. II, 15-07.2009) 
Col. 267 ! Co/.371-79 
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Minimum Wages for Domestic Helps I Skill Development Centres 
(Deb. 13, Vol. III, 20-07-2009) I (Deb: 18, Vol. Ill, 27-07-2009) 
Cot. 314-75 ! Col. 90 

Minimum Wages to Agricultural I s ... a.. f'P W-..I .. Labourers ! " .... c 0 ort WAers 
(Deb. 13, Vol. III, 20-07-2009) I (Deb. 13, Vol. Ill, 20-07-2009) 
~.t35-37 I ~.412-13 

Minimum Wages to Contract Labourers [' Wage Parity 
engaged in Coal Companies ,(Deb. ] 8, Vol. fIl, 27-07-2009) 
(Deb. 20, Vol. -III, 29··07-2009) I Col. 393-96 
Col. 200-01 I 

! Welfare and upliftmeot of Workers! 
Old Age Security Cover to UnotgaJl.ised I Labourers 

Workers . I (Deb. 18, Vol. III, 27-07-2009) 
(Deb. 8, Vol. II, 13-07-2009)! Col.434-QO 
Col. 373-74 ' I 

Plight of Employees in Garment Industries I Welfare .Funds forConstruction Workers 
(Deb. 16, Vol. nt, 23-07-2009) i (Deb. 8, Vol. n, 13-07-2009) 
Col. 138 i Cot 416-17 

I 
Poor Safety, Health and Environment at i Women Labourers in Construction 

Workplace i Industry 
(Deb. 23, Vol. IV, 03-08-2009) i (Deb~ 8, Vol. II, 13-07-2009) 
Col. 349--50 I Col. ISO 

Regularisation of Casual and Contract I Workers Employed in Coal Comparues' 
Workers ' . 
(Deb. 8, Vol. II, 13-07-2009) 1 (Deb. 10, Vol. II, 15-07-2009) 
CoIA40.41 I Col.445-48 

Regulation of Migrant Wottforce i Working Hours Norms for Workers 
(Deb. 8, Vol. If, 13-07-2009)! (Deb. 13, Vol. Ill, 20-07-2009) 
CoI.40 I ! Col318-19 

Safety and Security ofMigratIll..abourcrs I, Lakes and Ponds 
(Deb. 23, Vol. IV. 03-08-2009) , C . 
CoL 146 ! onservatlon of Lakes 

I (Deb. 5, Vol. II, 08-07-2009) 
Safety, Healrh and Environment at i Col. 14-28 

Workplace ! 
(Deb. IS, Vol. 111,27"07-2009) I Need to allocate funds for protectiOn of 
Col 704-0$ I Saslhankota Lake in Kollam district of 

Scheme for COU' Workers I 
(Deb. 14, Vol. Ill, 21-07-2009) I 

I 

Col. 117-19 ! 

Kerala(MUR 377) 
(Deb. 13, Vol. III. 20-07-2009) 
Col.464-{;S 
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Need to take steps for renovation, 
protection and beautification of 
ancient historical ponds located in 
Tikamgarb Parliamentary 
Constituency and otber parts of 

Inclusion of Languages in Eighth 
Schedule 
(Deb. 14, Vol. III, 21-07-2009) 
Col 41 

Madhya Pradesh (MUR 377) Need to include 8hojpuri Iaoguage in the 
(Deb. 6, Vol. II, 09-07-2009) I Eighth Schedule to the Constitution 
CoL 307 (MUR 371) 

Proposal for Development ofLakc (Deb. 13, Vol. III, 20-07-2009) 
(Deb. S. Vol. II, 08-07-2009) Col467.a 
CoL47S 

...... ACIq .... 

I..aDd Acquisition by NHAI 
(Deb. 14, Vol. III. 21-07-2009) 
Col 44-48 

Linkages betweal Land Ac.qWsition and 
Pri£eRise 
(Deb. 19, Vol. III, 21-07-2009) 
CaL 279 

...... PwtAIdIIority 

ScuiDg up Land Port AUIbority 
(Deb. 19, Vol. III, 28-07-2009) 
CaL41S-16 

t...dReeonl 

Updating of Land Records 
(Deb. 7, Vol. II, 10-07-2009) 
CaL3s-«) 

'...,.., 
Development of Tamil as Classical 

l.lnBl..,. 
(Deb. II, Vol. III, 27-07-2009) 
Col264-61 

FManpred l.angnaps 
(Deb. 8, Vol. II, 13.07-2009) 
ColIO:S-06 

Hindi Medium for Competitive 
ExIminations 
(Deb. IS, Vol. III, 22-07-2009) 
CoI.23S-36 

Need to include Tamil laapage as a 
medium of education under Sarva 
ShiksbaAbb.iyan (MUR 377) 
(Deb. 13, Vol. III, 20-07-2009) 
Col 471-72 

Regioaal Languages in EicbIh Schedule 
(Deb. 19, Vol. III, 21-07-2009) 
CoL4SO 

Latia .u.erita 

PTA/FTA with South Africa aDd 
Latin Amcrican CounIries 
(Deb. 23, Vol. IV, 03-01-20(9) 
CoL 377 

Law_Order 

Need to improve 1be deteriol.uC IawWld 
order SituaaioD in Delhi (MUR. 371) 
(Deb. 11, Vol. Ill, 27-07-2009) 
Col72S-26 

Review of Law and Order in the CountIy 
(Deb. 4, Vol. II, 07-07-2009) 
ColSOI-02 

lather 

Development of J..caIher InduJtty 
(Deb. 8, Vol. II, 13-07-2009) 
Col411-12 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 220-2 I 
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Need to set up a Mega cluster for 
development of leather industry in 
Faizabad district, Uttar Pradesh 
(MUR377) . 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 455-S6 

Uberlaa. Com ..... 

Liberlum Commission Report 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 239 

I..IJnuy 

E-Learoing and Digital Library in 
Polytechnics 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 286 

TI"Iditiooal Knowledge Digital Library 
(Deb. 23, Vol. IV, 03-08-2009) 
Col SO 

Ufe .....-..ceCorpontioa oflJldia 

Expmding Business ofLiC 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 243-44 

Investments by LlC in Companies 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 610 

LlC Holdings in Mutual Funds 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 119 

Need 10 review the Extra-Ordinary Gazelle 
Notific:ation daIed 09-01-2009 detailing 
new Minimum Business conditions for 
LlC Agents (MUR 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
CoI.324-2S 

............ N ...... lc.. 

LNG Petronet Project 81 Kocbi 
(Deb. 25, Vol. IV, 06-08-2009) 
CoL 121-22 

Liquefied PetroIeu .. Gas 

AU~onofK~~PG 
(Deb. 6, Vol. II, 09-07-2009) 
CoL 99-103 

Availability of LPG Connections 
(Deb. II, Vol. III, 16-07-2009) 
CoL 24647 

Availability of LPG in Rural Areas 
(Deb. I, Vol. II, 02-07-2009) 
Col 225-26 

Blue Prints for Promoting PipeGM Scbeme 
(Deb. 11, Vol. III, 16-07-2009) 
Col. 141-49 

Booking of LPG through SMS 
(Deb. 16, Vol. III, 23-07-2009) 
Col 175-79 

Cin:ulation of Fake Gas Cylinders 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 236-37 

Cylinder Blasts in Delhi 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 422-23 

Demand and Supply ofLPG 
(Deb. 6, Vol. II, 09-07-2009) 
Col.63-6S 

Demand and Supply ofPetrollLPG 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 266-72 

Installation of Radio Tag OD LPG 
Cylinders 
(Deb. 1, Vol. II, 02-07-2009) 
Col. 304-05 

Introduction of 5 kg. Commercial Gas 
Cylinders 
(Deb. I, Vol. II, 02-07-2009) 
CoI.Il3-14 

LPG BouIing Plants 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 280-82 
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LPG Distributors in Orissa I LMtaefied PdI'oIeum C .. Ageoey 
(Deb. II, Vol. Ill, 16-07-2009) I Alto fGas ... 
Col. 46-43 I tOlent 0 AgenCIes In Bihar 

(Deb. 6, Vol. II, 09-07-2009) 
Manufacture of Transparent LPG I CoL223-24 

Cylinders 
(Deb. 25, Vol. IV, 06-08-2009) Allotment of LPG Agency 
Col 33-35 (Deb. 16, Vol. III, 23-07-2009) 

I CoI.2SZ-55 
Need to open an LPG Agency at I 

Annapartby, district Nalgonda. I Allotment of LPG Dealership in 
Andhra Pradesh (MUR 377) I West Bengal 
(Deb. IS, Vol. Ill, 22-01-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col. 595 I Col. 227-28 

Need to provide adequate and timely I Allotment of LPG Distributorship in 
supply of LPG refill cylinders in Kcnla I Eastern Uttar Pradesh 
(MUR377) I (Deb. II, Vol. III. 16-07-2009) 
(Deb. 15, Vol. III, 22-07-2009) 1 Col 241-42 
Col. 597-98 : I Alloanent of pdrOl pumpslps agencies 

PNG Connections in Metro Cities 1 (Deb. 21, Vol. IV, 30-07-2009) 
(Deb. I, Vol. n, 02-07-2009) [ Col. 165-67 
CollOS-OB I 

i Increase in LPG Discribution Cenare in 
Shortage of LPG . 1 Kamataka 

(Deb. I, Vol. II, 02-07-2009)! (Deb. 6, Vol. 11. 09-07-2009) 
Col3J..34 .\ Col22S-26 
(Deb. 21, Vol. IV, 30·07-2009) 
Col. ~ LPG Distributors in Gujarat 

Shortage of LPG Gas Cylinder ,I (Deb. 21, Vol. IV, 30-07-2009) 
(Oeb. 16. Vol. III. 23-07-2009) Col. 157 
CoL 1 SO-S 1 I LPG Gas Distributors 

Supply of Subsidi:ud LPG Cylinders ! (Deb. 21. Vol. IV, 30-01-2009) 
(Deb. 1, Vol. n. 02-07-2009) I CoI.II6-1S 
Col 217 Opening of LPG Ageneies in Oujarat 

Supply of underweight cylinders I (Oeb. 16, Yol. III, 23-07-2009) 
(Deb. 6, Vol. It. 09-07-2009) Col. 213-14 

Col264-6S 11 Opening of LPG agencies in West Bengal 
Underweight 1ro Cylinders (Deb. 6, Vol. II, 09-07·2009) 

(Deb. 2], Yol. IV, 30-07-2009)! Col.lS3-54 
Col. 65 . I ! Opening of LPG Agency in Kandhmal. 

Waiting List for LPG Connections ! Orissa 
(Deb. II, Vol. Ill. ]6-07-2009) I (Deb. 2S, Vol. IV, 06-08-2009) 
Col. 25-27 I Co12II·12 
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Setting up of ALDS I National Livestock Policy 
(Deb. 25, Vol. IV, 06-08-2009) , (Deb. 14, Vol. Ill, 21-07-2009) 
CoI.22J..28 I CoI.489-91 

Shortage of LPG DistTibutors I Survey of Livestock 
(Deb. I, Vol. II, 02-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
CoL ) 94 Col 156-57 

Liquor I Loansaad Adwnca 

~r ~.'f'7v~~-~~) I A~;'~2':":1. IV, 31-07-2009) 
Col. 220-21 Col3S1 

National Policy on Alcohol and DJug 
Abuses 
(Deb. 15, Vol. III, 22-07-2(09) 
Col284-IS 

Credit Flow to Agriculture Sector 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 95-96 

Credit in Infrastructure Sector 
Spurious Liquor (Deb. 2, Vol. II, 03-07-2009) 

(Deb. 19, Vol. III, 28-07-2009) Col 419-22 
Col. 458-72 I 

Debt Waiver Scheme 
~atockl ' (Deb. 22, Vol. IV, 31-07-2009) 
Ban on Livestock Imports due to Avian I CoL 69-71 

lnfluenza I Disbursal of Loans by Commercial Banks 
(Deb, I, Vol. n, 13-07-2009) I (Deb. 2. Vol. II, 03-07-2009) 
CoLl3I·33 Col 176-77 

Fodder to Livestock in Drought Affected I Disposal of AgricuJturaI LoanApplication 
Areas (Deb. 26, Vol. IV, 07-08-2009) 
(Deb. 24, Vol. IV, 04-08-2009) CoI.239-40 
Coll17·)1 

I Education Loan 
Genetics Upgradation ofCatt\e I (Deb 2 Vol II 03-07-2009) 

(Deb. 4, Vol. II, 07·01-2009) I Cd.4%.sOO . , 
CoL50S-06 , I Enhancement of Farm CRdit 

Impact of Climate Change on Livestock I (Deb 2 Vol. II. 03-07-2009) 
and Fisheries I sO I ' 
(Deb. 14, Vol. III, 21-07-2009) I Col. . . 
CoI.S05-07 ! Equity and Soft Loans for AVlatlon 

L' lock Insurance Scheme Industry 
IVe5D b 14 V. 1 III 21-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
( e, , 0, • Col "JAL. A7 
CoLS09-IO ,M"""" 

Milch Cattle 
(Deb, 14, Vol. III, 21-07-2009) 
Col.4t4-11 

Farmer Debt Relief Scheme 
(Deb. 2, Vol. 11, 03-07-2009) 
Col. 261 
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GuideliDes Regarding Recovery Agents I Loans for Road Developers 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 19, Vol. III, 28-07·2009) 
Col 35-36 Col. 119-20 

HomeLoan 
(Deb. 17. Vol. III. 24-07-2009) 
Col 276-77 

Increase in Agricultural Loan 

Loans to EconomicaUy Weaker Sections 
through KVIC 
(Deb. 14, Vol. III, 21·07-2009) 
Col.2S9-60 

(Deb. 14, Vol. Ill. 21-07-2009) Loans to Industrial Units 
Col 401 (Deb. 2, Vol. II, 03-07-2009) 

Interest Rates on Credit to Indusby Col 288 
(Deb. 7, Vol. II, 10-07-2009) LoanstoSugarMills 
ColJ65.66 (Deb. 17. Vol. III, 24-07-2009) 

Loan to Fanners Col 315-16 
(Deb. 7, Vol. II, 10-07-2009) l..oansunderSGSY 
Col219-20.~1 7 2009) 

Loan to Fishermen 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 276 

Loan to Self Help Groups 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 337-42 

LoantoSMEs 
(Deb. 7, Vol. II. 10-07·2009) 
CoL293-9S 

Loan under PMR.Y 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 261-62 

Loan Waiver Scheme 
(Deb. 9, Vol. II, 14-07-2009) 
Col 42-46 

Loans for House Construction 
(Deb. 22, Vol. IV, 31-07-2009) 
CoL 667-61 

(Deb. 2, Vol. II, 03-0 - . 
Col 235-36 

Need to extend Agricultural Debt Waiver 
Scheme to all the farmers of 
Uttarakhand who fulfil eligibility 
aitaia(MUR377) 
(Deb. 19, Vol. III, 21·07-2009) 
CoL 497-98 

Need to extend ~ !oms on easy 
interest rates to students of Kerala 
punuing various courses outside the 
State (MUR377) 
(Deb. II, Vol. Ill, 16-07-2009) 
Col 339 

Need to recover 1M Gowmmcot money 
outstandinc apinst. the Industrial 
Units in the COUl1II'y (MtJR 377) 
(Deb. 26, Vol. IV, 07·01-2009) 
Col. 398 

Loans for inscaIling Tubcwells I No dues Certific:ale for Loan 
(Deb. 17, Vol. III, 24-07-2009) (Deb. 24, Vol. IV, 04-01-2009) 
CoL 71-90 Col. 2444S . 

Loans for Loss Making Carriers Oubtanding Loans 
(Deb. 21, Vol. IV, 30-07·2009) (Deb. 17, Vol. III. 24-07-2009) 
CoL 237 Col. 241).50 
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OutstandiDg Loans OIl SAIL Look East Policy 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 173-75 Look East Policy 

(Deb. 10, Vol. II, 15-07-2009) 
Per Capita Debt Burden Col. 444 

(Deb. 7, Vol. II, 10-07-2009) 
Col. 395-96 Lord BuddU 

Raising of Fund 
(Deb. 26, Vol. IV. 07-08-2009) 
Col 237-39 

Disgraceful use of Lord Buddha's Statue 
(Deb. 1 S, Vol. III, 22-07-2009) 
Col. 261 

Rates of Interest Lobery 
(Deb. 2, Vol. II, 03-07-2009) Online Lottay System 
Col. 433 (Deb. 14, Vol. III, 21-07-2009) 

Rares of IDtereIt 011 Educatioo Loan Col. S3S40 
(Deb. 7. Vol. II, 10-07-2009) Mar-. 
ColJ44.45 

R~YCr ofFann Loan 
(Deb. 26, Vol. IV, 07-08-2009) ! 
Col 269-71 

Repayment ofTcrm Loan and Interest 

Madarsa Modernisation Scheme 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 149 

(Deb. 26, Vol. IV, 07-08-2009) Airports in Madhya Pradesh 
CoI.354-SS (Deb. 16, Vol. III, 23-07-2009) 

Request of A.P. for Relaxation of I Coll97-98 
Borrowing RWe Alloc;ation under POS to Madbya Pradesh 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 4, Vol. II, 07-07-2009) 
CoL 21445 Col 24(4) 

SBI LoIns fOr Bbarti-MTN IDd Kingfishrr Bbopal Airport 
Airlines (Deb. 16, Vol. Ill, 23-07-2009) 
(Deb. 26, Vol. IV, 07-08-2009) Col. 215-16 
Col 3 19-20 

Subsidy 011 Ed&Kationa.I loin 
(Deb. 8, Vol. II, 13-07-2009) 
CoL 297 

Waiving off Debes of States 
(Deb. 7. Vol. II, 10-07-2009) 
0:11.264 

IAkMalM 

Lok. AdaJIts 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 77-79 

Ouunbal GhIIriyaI Rqion 
(Deb. 20, Vol. III, 29-07-2009) 
ColI ()6.()7 

Conversion of Forest Villages into 
Revenue VLllagcs 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 469-72 

Cutting of Trees for Construction of 
Roads 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 520 



163 LQK SABHA 

Disaster Management In$titute. Bhopal I Need to construct the proposed Ranjit 
(Deb. 24, Vol. IV. 04-08~2009) I Sagar Dam in Sahajapur distri(:t, 
Col 272 'I Madhya Pnldesh (MUR 377) 

(Deb. 24. Vol. IV, 04-08-2009) 
Funds to MP under Pradhan Mantri Gram I Col. 575 

Sadak Yojana I . 
(Deb. 4 Vol. II, 07-07-2009) ! Need~~tare~argl(iam'Mukbya~ahar 
CoI.221 n I PariyoJana' In Jabalpur as a Nattonal 

- i Project and bring it under the purview 
Kbajuraho Airport i of Accelerated Irrigation Benefit 

(Deb. 16, Vol. Ill, 23-07-2009) j Prognumne (MUR 317) 
Col 203-04 I (Deb. 14, Vol. Ill. 21-07-2009) 

I CoI.S1O 
LinltingofNHofMPwidtNSEWCorridor I . . 

(Deb. 14, Vol. Ill, 21-07-2009) Nee~ to ex~dlte the con~truttlon of 
Col 333-&4 nuJway lme between Bhmd, Madhya . ! Pradesh and Etawah, UtbIr Pradesh 

Mission Mode Projects WlderNeGP j (MUR 377) 
(Deb. 23, Vol. IV. 03.08-2009); (Deb. 14. Vol. Ill, 21-07-2009) 
Col. 282-84 ! Col 570-71 

Model ~ailWay Stations in Madbya 1 Needtoex.ped~lbe~-linkingofKen 
Pradesh and Betwa nvers m Madhya ~ 

(Deb. 25, Vol. IV. 06-08-20(9) =3~ Vol. lIl. 23..()7-2009) 
Col 137-38 .. ! Co13ll-t2 

Need to cbecl:: the emtssron of Gases and i Need to open a CGHS dispensary in 
pollution caused by chemical I Indore, MadhyaPradesh(MURJ71) 
manufacturing units in Ujjain district (Deb. 6, Vol. II. 09-07-2009) 
of Madhya Pradesh posing grave! Col. 308 
threat to human life and environmcnl i Need to sent a Central Taan forfMllaation 
(MUR377)1 . for drought-situatioD in Madhya 
(Deb. 20, Vol. 1II. 29-..07-2009) PnIIbhandUWirPradesh(MUR.3'n) 
ColS~l( I (D~. 14, Vol. III, 21-07·2009) 

Need toconduc:t an lnquiryintotbeheavy I Ccl$-70 
blast incidents that look place in Needtotakestepsfor.inIer-linkingofKeo 
MIs Rajasthan Explosives Chcmiall and Betwanven In Madhya PnIdesb 
Limited and Ideal Explosives Pvt. Ltd. (MtJR317) 
district SingrauJi. Madhya Pradesh (Deb. 9. Vol. ll. 14-07-2009) 
(MUJt 377) Col. 579 
(Deb. (6, Vol. III, 23"()7-2009) l\Ieed to take steps for renovation. 
CoI.311 protection and be-aulif«:ation of 

Need to construct railway line linking I 
Kbajutabo,Panna and Satna in I 
Madhya Pr3desh (MUR 311) 
(Deb. 19, Vol. Ill, 28-07-2009) 
ColSOO ' 

ancient historical ponds kK:ated in 
Tikamgarh ParliamCnlA,l')' €oft;t;-
tllency aDd other parts of Madhya 
Pradcsb(MUR 377) 
(Deb. 6, Vol. It 09-07 .. 2009) 
Col. 307 
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NOC fix' Ropeway Construction Ma ...... r'leJeplaoae Nicol LiIIdIed 
(Deb. 20, Vol. III, 29-07-2009) 
CoL 319 

Opening of CNG Outlets in Madhya 
Pradesh 

. (Deb. 16, Vol. III, 23-07-2009) 
CoL III 

Opening of New Passport Offices! 
hssport Seva Kendras 
(Deb. 20, Vol. III, 29-07-2009) 
CoL 326-30 l 

Physical Eumjrudjon Test 
(Deb. 26, Vol. IV, 07-08-2009) 
ColI49-SO 

Poa-Mlltric ScboIanbip to Medical and 
Fapeering Studeots 
(Deb. 1S, Vol. III, 27-07-2009) 
Col 171-19 

Irregular Services ofMTNL and BSNL 
(Deb. I, Vol. II, 13-07-2009) 
CoL3S3-S4 

Launch ofPre-Paid Service by MTNL 
(Deb. 13, Vol. III, 20-07-2009) 
CollSJ-S6 

Merger ofBSNL and MTNL 
(Deb. 13, Vol. III, 20-07-2009) 
Col 266 

OuIstanding dues ofMTNUBSNL 
(Deb. J 3, Vol. III, 20-07-2009) 
CoL200-Q2 

MUanIIttra 

Air Connectivity to SbinIi in MabIr ...... 
(Deb. 1, Vol. II, 02-07-2009) 
CoL21S 

Ilegistntion ofS-U Itice Airport at Navi Mumbai 
(Deb. 23, Vol. IV, 03-01-2009) 
CoL 137-31 (Deb. J, Vol. II, 02-07-2009) 

CoL2I7~ 

Road UDder-bridge at Moreaa Railway 
SIItion Allotment ofsaIIs and Booebs -1taiJwIIy 

(Deb. 21, Vol. IV, 30-07-2009) 
Col 71-72 

StatioDs 
(Deb. 2S, Vol. IV, 06-08-2009) 
CoLI62~ 

WBiviD& off Debts of States 
(Deb. 7, Vol. II, 10-07-2009) AssiSblDCe to Orange Growers 
Col 2164 (Deb. 19, Vol. Ill. 21-07-2009) 

Col 120-21 
w.ter Sc:arclty in Mdya Pradesh 

(Deb. S, Vol. II, 08-07-2009) CIeaniDg of Muia-Mutba Rivers 
CoL 172-71 (Deb. 20, Vol. III, 29-07-2009) 

Col 197-98 
Widening of NH-7 

Maharuhlr& 
(Deb. 9, Vol. II, 
CoL 409-10 

World Hcritap Sites 

in MP and 

14-07-2009) 

(Deb. 2, Vol. II, 03-07-2009) 
CoL26J-66 

ConstJuc:tion of Airports in Mabarashtra 
(Deb. 11, Vol. III, 16.07-2009) 
CoL 141-42 

Dairy Development Projects 
(Deb. 4, Vol. II, 07-07-2009) 
CoL 226-30 
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Delayed Central Projects in Maharashtra Mumbai Urban Transport Project 
(Deb. 10, Vol. II, 15-07-2009) (Deb. 16, Vol. III, 23-07-2009) 
CoL 465-68 Col 154 

Development ofHo1y Cities 
(Deb. 26, Vol. IV, 07-01-2009) 
Col25~ 

Near-rniss incident at MwnbaiAirport 
(Deb. 6, Vol. ll, 09-07-2009) 
Col 97-99 

Discontinuation of Flights. I Need for maintenanee of aintrips of 
(Deb. 11, Vol. III, 16-07-2009) Kolbapur airport in Mabalasbtra by 
Col. 144 Airports Authority of1adia (MUR 3 n) 

ExpansionofRailNetworkinMabarashlra (Deb. 8, Vol. II, 13-07-2009) 
(Deb. I, Vol. II, 02-07-2009) Col.480 
CoI.IS7· , 

I Need to clcarthe proposals for Indira 
Fi.naocial Assistance for MRTS Awes Yojana and release fimds to help 

(Deb. 7, Vol. II, 10-07-2009) If. It' Jalgaon Col 227-28 se -emp oymen In , 

Financial Support for Infrastructure 
Projects 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 362 

Maharashtra (MUR 377) 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 312 

Need to develop Nagpur as the second 
Capital oflndia (MUR 377) 

FUDr:~~::o::~~ under (Deb. 15. Vol. Ill, 22-07-2009) 

(Deb. 24, Vol. IV, 04-01-2009) I Col595-96 

Col SOS46 I Need to expedite the ImpJementaticm of 
Grant of funds to Mabarashtra for v.ious irriptjoo schemes in Vldarbha 

EDviJoumcnt aod Forests region ofMabarasblra(MUR 377) 
(Deb. 15, Vol. 111,22-07-2009) (Deb. 14, Vol. III. 21-07-2009) 
Col 371-73 Col. 562 

Laying ofPipelioe aloag with NH-7 I Need to give approval to !he plan of 
(Deb. 4, Vol. II. 07-07-2009) I GovernmeDt of Maharashtra for 
Col. 285 • I Modernization of police force in the 

Measures to Curb Terrorism State (MUR 377) 
(Deb. 4, Vol. II, 07-07-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col 367-71 Col 310 

Mumbai Airport 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 66-67 

Mumbai Local Train 
(Deb .. 6. Vol. II, 
Col.tOS 

09:07-2009) I 
I 

Need to implement the rCCOlnmendations 
of Percy Mistry CommiUee on makin& 
Mombai AI an l.nSematioDal FinIntiaI 
CenIre (MUR 371) 
(Deb. I, Vol. II, 02-07-2009) 
Col. 383 
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Need to include Panchganga river in I Need to run daily superfast train between 
M~arashtra in the National River Delhi and ManmadlKopargaon in 
ActlOn Plan (MUR 377) Maharashtra and provide better civic 
(Deb. t 5, Vol. 111, 22-07-2009) I amenities at Shirdi for Pilgrims 
Col. 602.{)3 ! (MUR 371) 

Need t 'd add't' I fu ds d I (Deb. 10, Vol. II, 15-07-2009) o provi e tiona n un er , I 588-89 
Coastal Security System to the i Co. 
Government of Maharashtra I NeedtosetupaCentralMedicalResearcb 
(MUR377) I Centre at Nagpur and upgrade other 
(Deb. 10-; Vol. II, 15-07-2009) I existing hospitals in Nagpur 
Col. 590 (MUR 377) 

Need 'de fund dIed (Deb. 23. Vol. IV, 03-08-2009) 
to proVl s un er Acce erat Col 456 

Irrigation Benefit Programme for . 
irrigation projects in Dhule Need to set up a social welfare 
Par \iam e ntary Con st i t uency. corporationlBoard for providing social 
Maharashtra (MUR 377) security to the workers in unorg.aoi1Jcd 
(Deb. 8, Vol. II. 13-07-2009) sector particularly to Banjari 
Cot. 474 comnnmity ofMahInsbIra (MUll 377) 

(Deb. 5, Vol. II, 08-07-2009) 
Need to provide special financial I ColS23 

assistance for promoting irrigation l . . 
facilities in Vidarbha region of I Need to set up Agn-BlotecbDology 
Maharashtra (MUR 377) ! Research Centre in the Shivaji 
(Deb. 24, VoL IV, 04-08-2009) ! University, Kolhapur, Mabarashtra 
ColSn-73 ! (MlIRm) 

I (Deb. 5, Vol. II, 08-07-2009) 
Need to release financiailiSl>istance to the i Col 522-23 

Government ofMaharashtra for setting I 
up biogas projects in the State I Proposal from Mabarasbtra for 
(MUR371) Restoration of Water Bodies 
(Deb. S. Vol. II, 08-07-2009)! (Deb. 5, Vol. 11,08-07-2009) 
Col. 521 j CoI.309-l0 

I 

Need to release funds in a time-bound I Protected Monuments in Mabarasbtra 
mannerforGosikhurd Irrigation Project ; (Deb. 5, Vol. II, 08-07-2009) 
in Maharasbtra (MUR 377) I CoI.47S-n 

I 
(Dcb. 8, Vol. n, 13-07-2009) I Pune-Nasik-SuratRailwayLine 
CoI.472 ! (Deb. 11, Vol. III, 16-07-2009) 

Need to resolve the issue of Babli'Project ! Col .• 85 
being constructed by Government of i Railway Line from Manmad to Nandava 
Maharashtra(MlJR 377) i in Maharashtra 
(Deb. 5, Vol. 11, 08-07·2009) I (Deb. 6, Vol. II, 09-07-2009) 
Col. ~ 15 I Col. 274-75 
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Railway Projects in Mabarasbtra 
(Deb. 1. Vol. II, 02-01-2009) 
Col 10-84 

RcclwnMion of Salt Pan Lands in Mmnbai 
(Deb. 26, Vol. IV, 01-01-2009) 
Col 336-37 

bduc:ticJn in Medical Seats 
(Deb. 20, Vol. III, 29-07-2009) 
Col 217-71 

SeUiDg up of Airport at Nasik 
(Deb. 16, Vol. III. 23-01-2009) 
Col 73 

Special pacbge tOr MabanabIIa F.-mcn 
(Deb. 9, Vol. II, 14-07-2009) 
Col 421-22 

Need to iDclude the teachings of 
Mahatma Gandhi in the curriculum of 
schools and colleges in the COUDtry 
(MUR371) 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.30S-06 

Mab.a G •• dbi latdbde of Peace. 
Edgcatio. ..d S •• tal •• ble 
Dewq est 

Mahatma Gandhi Institute of Peace, 
Education aDd Sustainable 
DewkIpmcat 
(Deb. 11, Vol. III. 27-07-2009) 
Col 91-99 

Mak.bldua 

s.utary DewIopuentao.d for Koabm MaInuIritioo 
(Deb. 4, Vol. II, 07-07-2009) (Deb. 2, Vol. II, 03-07-2009) 
Col 329 Col 490-92 

Suburban RouIes in Mumbai 
(Deb. 2S, Vol. IV, 06-01-2009) Maoists Links widl 0Ibcr 0utfi1s 
CoLI7~ (Deb. 10, Vol. II, 15-07-2009) 

s.wy c. Forts in PuDe Col4S2 

(Deb. IS. Vol. III, 22-07-2009) Nexus between LaMlter-e-Taiba ud 
CoLJ04.0S M-.as 

(Deb. 9, Vol. II, 14-07-2009) 
CoL 469 ............ 

WideDilll of NH-7 in MP and Export of Seafood I .... 
~ . (Deb. 13, Vol. III, 20-07-2009) 

(Deb. 9, Vol. II, 14--07-2009) 
CoL4O!).IO 

Yalli NMas ill SbinIi 

Col 262 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 246-49 

Export of TUDe Fish 
(Deb. II, Vol. Ill, 16-07-2009) (Deb. 23. Vol. IV, 03-01-2009) 
Col2()2.G3 . Col. 292-93 
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MaritiIBe Baard 

Setting up of Maritime Board 
(Deb. 8, Vol. II, 13-07-2009) 
CoL 405 

State Maritime Boards 
(Deb. 2, Vol. II, 03-07-2009) 
Col.26~ 

Ma..w.e See_rity 

Strengthenina of Maritime Security 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col.414-15 

Mattenu .... a.m 
DeilY in revision of royalty on Coal 

poduccd in Orissa (MUR 317) 
(Deb. I. Vol. II, 13-07-2009) 
Col. 479 

Drought sin.tion in NaMda Distrid of 
BihIr(MUR 317) 
(Deb. II, Vol. III, 16-07-2009) 
Col.34l-42 

Need for better train facilities for 
Bansgaon ~Constituc:Dcy 
(MUJl377) • 
(Deb. 6, VoJ. II, 09-07-2009) 
Col.3()6.07 

Need for compulsory telecast ofRepublk 
Day Ind Independence Day 
programmes on all the television 
channels (MUR 377) 
(Deb. 15, Vol. III, 22-07-2009) 
Col 596 

Need for gauge conversion of railway Iioc 
between Gonda & Gorakbpur via 
Anand Nagar-Nautlnwa in 
Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 470 

Need for gauge cooversiao of railway liDe 
011 Daitari-banspaBi section in Orissa 
besides introduction of a superfast 
train from Delhi to Bhubaneswar 
(MUR377) 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 460 

Need for maintenance of airstrips of 
Kolhapur airport in Mabarasbtra by 
Airports Authority oflndia (MUJl377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 410 

Need for modemizatiOil of Tiruppur 
Railway Station in Tamil Nldu 
(MUR377) 
(Deb. 10, Vol. II, 15-07-2009) 
ColS89-90 

Need for pI'OCUftIIIlCIl of rice stocks by 
FCI from the farmers of Nalgoada 
district.ADdbra Pradesh (MUR 377) 
(Deb. 4, Vol. II, 07-07-2009) 
ColS19 

Need b'six-lllling ofG T. Rmd fiomDelbi 
10 l..uckDow(MUR 377) 
(Deb. 10, Vol. II, 15-07-2009) 
ColS86 

Need to abomb export duty ;m E.I. tanaed 
Need for four-Ianing of NH-92 and 1eatbcr(MUR 371) 

construction of bridges 00 t.'le j (Deb. 1, Vol. II, 02-07-2009) 
Highway act'09S river I<awm, a.nbaI I Col 374-75 
~Yamuna{J\.fUR 377) .., Neod to accord apploval to ibe proposal 
t{Jcb. 23. Vol. IV, 03-08-... 009) I ofGovcrnJMDt ofHimadlal Pradesh 
Coi.458 I to levy tax. C.'Q ~ of~ in 

Need for four-Ianing ofNH-9".: (MUR3 77) the S1atC (MlI~ 377) 
(Deb. 20, Vol. IJI, 29-07-2009) (Deb. 10, Vol. II, 15-07-2009) 
Col. 534 Col. S8S-I6 
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Need to accord special status to Rajasthan 
UDder Accelerated Irrigation Benefit 
Progt&iWIC (MUR 3m 
(Deb. 20, Vol. 1II. 29-07-2009) 
Col. 533-34 

Need to accord status of special State to 
Rajasthan (MUR 371) 
(Deb. 4, Vol. II, 01-01-2009) 
Col. S99-(jO() 

Need to acc:ord the stanIS of a Central 
Universities to Gorakhpur University 
in Uuar Pradesh (MUR 311) 
(Deb. I, Vol. II, 02-07-2009) 
CoL 319 

Need to accord the status of Special State 
to Bibar(MUR 377) 
(Deb. 4, Vol. n, 07-07-2009) 
ColS93 

Need to address the problems of people 
displaced due to Pong Dam Project 
(MUR3n) 
(Deb. 18. Vol. Ill. 21-07-2009) 
Col. 730-32 

Need to allocate additional power to Uuar 
Pradesh from Central Pool (MUR 377) 
(Deb. 1. Vol. II, 02-07-2009) 
Col.3n 

Need to allocate funds for protection of 
Sastbankota Lake in Kollam district of 
KeraJa (MUR 377) 
(Deb. 13. Vol. Ill, 20-07-2009) 
Cot 464-65 

Need to allocate sufficient funds for 
Kburda-Bolangir railway liIle in Orissa 
(MUR377) 
(Deb. 10, Vol. II, J 5-07-2009) 
ColS88 

Need to address the problem of shortage . . 
of drinking water in Bilaner Need to allow ehglble doctors 
ParliamentaryConsbtlleDCy,Rajasthan I (R~diot~erapim) from Kolkata 
(MUR3m I UnlVemty to study D.M. MedicaJ 
(Deb. 6 Vol II 09-07-2009) Oncology at AIlMS, New Delhi , . , I (MUR377) 
CaLlO4-OS ) I (Deb. I, Vol. II, 02-07-2009) 

Need to address Ibe problems being faced I Col. 382 
by the Cotton Weavers Cooperative : 
Soci-;-' H ......... ' d' . f'" ! Need 10 allow Me:ntbersofLokSabhawbo 
~~ m vv&, .. y IStnct 0 west i do . . BenpI(MUR 377) j .not ~ve Kendrlya V'ldyalayall m 

(Deb. 4, Vol. II, 07-O7-2009)! thelr Parhame~ .Constituencits to 
Col S96 ! recom~end ~dm1SSlOn of children in 

i Kendnya Vldyalayas outside their 
Need to address the problems faced by i constituencies(MUR 377) 

people in Udbampur Parliamentary 1 (Deb. 25, Vol. IV, 06-08-2009) 
Constituency, due to fencing near,' Col329 
Intemationaf Border . (MUR 3m ! Need to allow plying of ~ehicular craffic 
(Deb. 13, Vol. III, 20.07-2009) I duringnjghtlimeonNH-212b..~ 
Col. 463 i Kerala and Kamat.1ka (MUR 317) 

Need to address the problems of i (Deb. 25. Vol. IV, 06-03-2009) 
Anganwadi workers in the country I Col. 32:\-26 
(MUR 377) i Need to amend the Disability Act 1995 10 
(Deb. " Vol. II. 1J-07-2009) I ensureefTe<.1iVeimplementatkmofdle 
CoIA70-71 "h ~ : $(; tomes meant lor welrarc of the 
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physically cballenged persons 
(MUR317) 
(Deb. I, Vol. II, 02-07-2009) 
Col. 37&-77 

Need to announce a financial package for 
the workers of DUNLOP factory in 
Hoogbly, West Bengal facing 
joblessness due to its l>;ck condition I 
(tt,IDR377) 
(Deb ... 9, Vol. II, 14-1)7-2009) I 
Col. 58.. I 

Need to build a memorial on the Samadhi 
of late Shri Moratji Desai, former 
Prime Minister of India in GUjarat 
(MUR377) 
(Deb. 8, Vol. II. 13-07-2009) 
Col 475 

Need to declare Alampoor, a pilgrimage 
Centre in Mehbubnagar district, 
lndbra Pradesh as a towist Centre and 
jJl"ovide necessary inftastrudure for 
tourists (MUR 377) 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 594-95 

Need to augment irrigation facilities and Need to chalk out a plan for better sewer 
set up an Agriculture Research Centre and drainage system in North East 
in Giridih district of Jharkhand Delhi Parliamentary Constituency 
(MUR :\77) (MUR 377) 
(Deb. 26, Vol. IV, 07-08-2009) J (Deb. 14, Vol. III, 21-07-2009) 
Col. 398 I Col563-64 

I Need to check hoarding of sugar in the 
Need to augment rail services in country (MUR 377) 

Amroha Parliamentary Cons:tituency. (Deb. j 8, Vol. III, 27-07-2009) 
Uttar Pradesh (MUR 377) Col 737-38 
(Deb. 19, Vol. III, 28-07-2009) 1 Need to check spread of malaria and 
Col 50S I provide adequate medical facilities to 

. . . I people in Lohardaga Parliamentary 
Need to augment lall services JD I Constituency. Jbarthand (MUR 377) 

Deoria Parliamentary Constituency, I (Deb. 8, Vol. II. 13-01-2009) 
Uttar Pradesh (MUR 377) ! Col 475-76 
(Deb. 13. Vol. III, 20-07 ·2009) ! Need to check the difference in prices of 
Col. 470-71 ! common generic medicines sold 

. . . the i through different brand names by 
Need to bnng out a Whrtc Paper on I various drug manufactllring 

steps taken by the Government to c:ompanies(MUR.377) 
tacldedToughtsjtuatianintbecountry I (Deb. 20, Vol. Ill, ~·'~·i)7-2009) 
(MUR. 377) • " ~Q I Col 532 
(Deb. 14, "al. m. _.1 07 -20u.) I N~ed to chc,<:k the emission of Gases and 
t:ai.567 j. poUulinn caused by chemical 

. manufacturing UIl';:s in llll" ain district l'\ d .. b . Ii' . I ch In . • ee, rmg pro es5lOflll approa ! of Madhya P.adesh poslOg .grave 
the fun-:tioning of OooTdarshall dJ}d ! threat to human life and envif'lX\.'T\f'!IIt 
AillndiaJO.'~io~MFR31'?:1 j (MUR377) 
(Deb. 20, Vol. Ill. 29-07-2009) II (Deb. 20, Vol. Ill. 29-07-2009) 
CoL 529 Col.S3G-31 
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Need to cbeck die iU-effects of genetically 
modified foodgrains and vegetables 
produced in the country (MUR 377) 
(Deb. II, Vol. III, 16-07-2009) 
Col 338 

Need to cbeck the pollution caused by 
die pn:sence of arsenic in river Gages 
in Bhagalpur Parliamentary 
Constitnerw:y. Bihar (MUR 377) 
(Deb. 11, Vol. Ill, 16-07-2009) 
Col. 343 

Need to cbect the risiog prices of cssaatiaI 
« •• ,-diIics (MUR 377) 
(Deb. 24, VoL IV, 04-08-2009) 
ColS73 

Need 10 c:beck die soil erosion caused by 
riverGaap in Bbadobi hrI~ 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 19. Vol. III, 21-07-2009) 
Col. S02-03 

Need to c:bcck \IIIIcstI icted sale of1hinaer 
aod c:omc:tioD fluid used in typiag 
wort beiDg CODIUIIIIId by c:biJdrm ... 
toxic substaDce (MUR 377) 
(Deb. 16, Vol. JII, .23-07-2009) 
Col. 310 

NeeclIO clear the Imp deposit of silt in 
FIlllldraBlmgc(MUR 371) 
(Deb. 23. Vol. IV, 03-01-2009) 
Col45S 

railway line between Sardarsahar and 
Hanumanprb in ~astban (MUR 371) 
(Deb. 10, Vol. II. 15-07-2009) 
ColS84-8S 

Need to conduct in Inquiry into the heavy 
blut incideots that took place in 
Mis Rajastha Explosives Qemic:al 
Limited and Ideal Explosives Pvt. Ltd. 
district Singrauli, Madhya Pradesh 
(MUR371) 
(Deb. 16, Vol. III. 23-07-2009) 
CoUll 

Need to conduct fresh SIUVCY for 
doublliag and electrificlltion of rWIway 
IiDe between Nallapldu (~) ad 
Pagidipalli (BibiDagar) iD Guatur 
Divisioft of South CeaIral Railways 
(MUR371) 
(Deb. 5, Vol. II, 01-07-2009) 
Col 516-17 

Need to cotIStitute a Central team for 
reviewing the 8PL lilt ill Gajant 
(MUR377) 
(Deb. 23, Vol. IV. '03-01-2009) 
CoI.4S3 

Need to constitute a Monitorial 
Committee to oversee the pI'OIIWI of 
various sdM:mes beia& impIcmaded 
under Bharac Nirman Yoj .... 
(MUR377) 
(Deb. 19, Vol. III, 21-07-2009) 
ColIlT1 

Need to clear die proposals for Indira Need to construct 2 lane bypau 00 
Awas Y";-' aDd relea!e .:..-~-1O ~Ip NH ... 7 between Thurnoor to 

-~- ,- JIG KaIJyikbviJa in KaaIa (MUI. 317) 
self-employmnt in Jalgaon, 
Mabanshtra(MUR377) (Deb. 1. Vol. II, 02-07-2009) 
(Deb. 16, Vol. III, 23-07-2009) I CoI.377-'1I 
Col 312 ' Need to COIIIIrUd • am • Pac:ba.ta ill 

Need to c:ompIete the page conversion 
of fIIiIway Iiae bctweeo bIanprts and 
Sardarsahar and construct a Dew 

Jalaam P.liameatary COllltiauelqr ill 
lhIIr Pradesh (MUJl317) 
(Deb. 4, Vol. II, 07·07·2009) 
ColS95 
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Need to construct a new bridge on 

N.H.-29 (E) between Gorakhpur aDd 
Souauli in Uaar Pradesh (MUR 371) 
(Deb. tI, Vol. III, 27-07-2009) 
Col 730 

Need to c:onstruct a Railway oveitJridge 
at Chilbil Railway croSling in 
Pratapgarb Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. tI, Vol. III, 27-07-2009) 
Col 727 

Need to c:onstruct a railway overt. idp 
• sm.. BeapliBaz.raiIway DbaIa 
fallia& betweea SIbIna Juaccion aDd 
PIdIpdUa Railway s.ioa in disIrict 
s.bIra, Ba-(MUR 371) 
(Deb. 4, Vol. II, 07-07-2009) 
ColS96 

Need to c:oosbUCt a RoId bridp OWl' ri¥a-
KoUidam at Anaibrai on N.H.-4S in 
TIIDil ND(MUR 377) 
(Deb. I, Vol. II, 02-07-2009) 
CoLJ14.a5 

Need to CODStnICt a IloId OYabi idp • 
MMdi Sbyam Napr IeYel c:roaia& in 
Gautam Budh N .... hrliaweatary 
Constituency, Uttar Prade.h 
(MUR371) 
(Deb. II, Vol. III, 27-07-2009) 
Col 733-34 

Need to CODIInICt a ropeway in Seaji Hills, 
a famous tourist aanc:bon in Tamil 
Nadu(MUll377) 
(Deb. 13, Vol. III, 20-07-2009) 
Col 466 

Need to c:ODIInICt .. owrbridp OIl N.H-2 
at Cbakiya ~ in CblDda"Ji 
disIric:t ofUuar Pradesh (MUll 377) 
(Deb. 13, Vol. III, 20-01-2009) 
Col 470 

Need to construct bridges over 
Ramaganga and Kunda rivers 
connecting Pa1ia and Bedijor in Hardoi 
Parliamentary Constituency. 
Uttar Pradesh (MUR 371) 
(Deb. 23, Vol. IV, 03-01-2009) 
Col4S8-S9 

Need to c:onstruct bypass TOed in GumJa 
City, 'Lohardaga Parliamentary 
CoDstitueDcy, Jbartbad (MUll 317) 
(Deb. la, Vol. Ill, 27-07-2009) 
Col 729 

Need to construct Over Bridges at 
Gadkbol and Bhulao crossings on 
Abmedabad-Mumbai National 
Highway in Bharuch, Gujarat 
(MUR377) 
(Deb. 26, Vol. IV, 07-01-2009) 
CoL 399 

Need to construct railway IiDe linkiDg 
Khajuraho, Panna and Satna in 
Mdya Pradesh (MUR 371) 
(Deb. 19, Vol. III, 21-07-2009) 
ColSOO 

Need to construct railway line on 
Jhalawar-UjjaiD IDd Dewas-Bbopal 
tedGr (MUR 371) 
(Deb. 19, Vol. III, 21-07-2009) 
Col 491-99 

Need to c:onstruct Railway Over Brid&es 
in district Cblndauli. Uuar Pradesh 
(MUll 371) 
(Deb. 20, Vol. III, 29-07-2009) 
ColS3S 

Need to construct road bridges at 
Rauaahi-Magrui in district Faizabad 
and at Dbemwapat in district Gonda, 
Uu.r Pradesh (MUR 377) 
(Deb. 9, Vol. n, 14-07-2009) , 
ColSSI \ 
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Need to construct roads under Public- Need to declare Kaushambi district in 
Private Partnership Scheme in Uttar Pradesh as a National Tourist 
Chbattisgarh(MUR377) Spot and provide necessary 
(Deb. 10, Vol. II, 15-01-2009) I inftasIructure forthetourist(MUR 377) 
CoL 585 

I (Deb. 14. Vol. III, 21-07-2009) 
posed Ran·· Need to construct the pro . ~It I 0:11.571-72 

Sagar Dam in Sbajapur district, I 
Madhya Pradesh (MUR 377) I Need to declare Patao Parliamentary 
(Deb. 24. Vol. IV, 04-08-2009), Constiturenc:y in Gujaratau bac:kward 
CoL 515 I region with a view to give impetus to 

Need to control the aDDual flood havoc! development in the region (MUR 377) 
wreaked by rivers Kelegbai and; (Deb. 8, Vol. II. 13-07-2009) 
Kapaleswari in West Medinipur i Col. 413 
District of West Bengal (MUR 377) I 
(Deb. 4, Vol. II, 07-07-2009) : NeedtodedareSardarSarovarProje<.1ln 
CoL S98-99 i Gujarat as a national project aDd 

I .. I I' itb Need to control the erosion eaused bv i ensure Its time y comp eUoo w 
river Bbagirathi in West Beng~J 1 adequate provisions of funds for the 
(MUR3n) I scbeme(MURJ7n 
(Deb. 18, Vol. III, 27-07·2009) i (Deb. 14, Vol. lit, 21-07·2009) 
Col. 729 1 CoI..56U9 

Ne~d to create a separate State of ! NeedtodeclareVJdyasagarMemnrialHaiI 
PoommcbaI' (MUR377) i. no. Med" u,_ D ..... &I 

(Deb. 5, Vol. II. 0'-07-2009) i m west mlptU'. ""'" ~ as a 
CoI.5J7-11 ! nationalberitagesite(MUR377) 

N........ de Iare - 'M \a of ,t.._ i . (Deb. 24. Vol. IV. 04-0&-2009) 
~ to C • o3IIJ.varn e' 8_! ., 
ad Jbarkband as a JJ8tional event! Col SIll 
(MUR3n) i Needtodevelop'GariIganga' apilgrirqage 
(Deb. 13, Vol. III, 20-01-2009) 
Col. 469 

Need to dedwe 8Iqi dim 'Mukbya NahIw 
Pariyoj .. ' in J_1pur as a National 
Projec:t and bring it UDder the purview 
pf Accelerated Irrigation Benefit 
Programme (MUR 377) 

site in Western Uttar Pradesh 
(MUR377) 
(Deb. 13, Vol. III, 20-07-2009) 
Col.473 

Need to develop Agra II an International 
tourist city (MUR 377) 
(Deb. I, Vol. ll, 02·07~20(9) (Deb. 14, Vol. III. ~ 1.07.2009) 

Col. 570 , Col .. 3SO 
Need to declare Giripar (JaurtSar Babar) i 

~giOfl in dittnd Sirmaur, Himachal ! Need to develop }Up ... 46 dw scc.oad 
Pradesh as a Tribal area (MUR 377) I Capita! oflachll(MURJ71) 
(Deb. I, Vol. II, 02-07-2009) I (Deb. IS, Vol. m. 22.07-2009) 
Col. 378 I Cot. W5-96 
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Need to develop Naimishrayana, a 
pilgrimage place in Misrikh 
Parliamentary Constituency of Uttar 
Pradesh as a tourist place (MUR 377) 
(Deb. 6, Vol. II, 09-07-2009) 
Co\. 309 

Need to develop Sitamarbi in Bibar as a 
tourist place and provide necessary 
infrastructure commensurate with 
international standards for the tourists 
(MUR377) 
(Deb. 15. Vol. III, 22-07-2009) 
CoI.601"()2 

Need to develop Taragna near Patna, 
Bihar as a Centre for Research and 
Study in Astronomy (MUR 377) 
(Deb. 25. Vol. IV, 06-08-2009) 
Col 327 

Need to ensure construction of roads 
under Pradban Mantri Gram Sadak 
Yojana as per specified norms and 
standards in Pratapgarh Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 24, Vol. IV, 04-08-2009) 
ColS73-74 

Need to ensure payment of minimum 
wages and other service benefits to 
the beedi workers engaged with the 
unregistered Beedi manufacturing 
units in the country particularly in 
Andbra Pradesh (MUR 377) 
(Deb. 24, Vol. IV, 04-08-2009) 
ColS7S-76 

Need to ensure payment of wages under 
National Rural Employment Guanmtee 

Need to enhance the financial grant I Scheme in various districts of 
provided to Beedi workers for I Cbbaltisgarlt{MUR377) 
construction ofhouses (MUR 377) I (Deb. 4, Vol. II, 07-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) i CoI.S91-92 

Calm I 'onaI~M 'al' I Need to erect a 'Natl ... ar croon 
Need to eohmce the limit fixed 00 number I in New Delhi in bonourof martyrs who 

of B.P.L. families in Rajastban i laid down their lives for the country 
(MUR377) ! (MUR377) 
(Deb. 13, Vol. III, 20-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
Col 474-75 ColSBO 

Need to ensure adequate supply o~power Need to establish a Cluster-cum-
CO fanners in Uttar ~~ partICUlarly ! Handloom Park at Mangalagiri, Guntur 
in Siddharth Nagar district of the State i district,Andbra Pradesh (MUR 377) 

(MUR377) V I III 27-07-2009>11 (Deb. 13, Vol. Ill. 20-07-2009) (Deb. II, o. , Col 466-67 
Col. 726--27 I 
eel adequate supply of water Need to establish a Textile Park at Guntur 

Ne to ensure . . Pradesh I in Andhra Pradesh (MUR 377) 
~~vannvcrtoAndhra (Deb. 9, Vol. II, 14-07-2009) 
(Deb. 18, Vol. III. 27-07-2009) I ColS77 
Col. 737-38 I Need to establish a welfare fund for the 

Neod ro ensure availability of drinking jobless Non-resideut Indians re~g 
water in drought bit Bundelkhand to rn~ia due to global economIc 
region ofUttar Pradesh (MUR 377) reces5IOD (MUR 377) 
(Deb. 6, Vol. II, 09-07-2009) (Deb. 14, Vol. III, 21-07-2009) 
CeI.309 Col. 573 
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Need to eWM a mechanism to ensure 
reasouable returns to fanners for their 
&&ricuJturaI produces (MUR 377) 
(Deb. 11, Vol. III, 16-07-2009) 
Col. 34041 

Need to exempt M.Phil. degree holders 
~ NETISET coownjoltioa for being 
eligible for Iecturersbip in collqes 
(MUR3T1) 
(Deb. IS, Vol. III, 22-67-2009) 
CoLS91-99 

Need to exempt Service Tax OIl Health 
Insuraac:e Scbcme IDIroduc:ed by the 
Gowi_ ofTamilNIdu for abe poor 
(MUR377) 
(Deb. 11. Vol. III, 27-07-2009) 
Col 734-35 

Need to expedite con.stnIction ofSahma-
Forbesganj broad gauge railway line 
in Bibar(MUR 377) 
(Deb. 24, Vol. IV, 04-08-2009) 
Col.S80 

Need 10 expedite Damodar rail proje(:t and 
re-open ADpaIi Colliery in Giridih 
pwtiamenI8ry constituency, JbarkbaDd 
(MUR377) 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 313 

Need to expedite release oflDceatiw fimd 
under tbe Accelerated Power 
DewIopmmt and Rebms PIvgJ_nme 
to Orissa(MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
CoLS37 

Need 10 cumpt1bc SUcty MaIcb lDdusIry Need 10 expedite the c:ompIctioa of AU 
from levy of CeatraJ Exdse Duty India IDstihn of Medical Sc:ieace • 
(MUll 377) Sijua, Orissa (MUR 377) 
(Deb. 4, Vol. II, 07-67-2009) I (Deb. 15, Vol. III, 22-67-20()9) 
Col 590-91 . Col. SQ2 

Need to expedite award of work for Need to expediIe the c:ompIetioa ofSlldlr 
CODSCrucnon of railway wacoas to tile VaUabhabhai Patel memoria' at 
lowest bidder i.e. Mis CIMMCO Karamsad. district ADaDd, GUjant 
BIRLALimited, BbaidpUt, Raj"'" (MUR377) 
(MUR377) (Deb. 4, Vol. II. 07-07-2009) 

(Deb. 25, Vol. IV, 06-08-2009) CoL S93 
Col. 324 . Need to expedite the completion of 

Need to expedite caapIetioD of Teesta i various oacoin& railway projecb in 
&Imp Project (MUll 377) NaJanda ParIiameatary CoastiIueacy, 
(Deb. 14, Vol. III, 21-07-2009) Biaa'(MUIU77) 
CoLS74-7S (Deb. I. Vol. II. 02-07-2009) 

Need to. expedite completion of rIae 
)Coodankuh'DI NucJar Power PIaaI in 
TaaiI N-.(MUJt377) 
(Deb. 20, Vol. III, 29-67-2009) 

. Col327-2J 

CoL3.1-n 

Need 10 expedite abe c:oIU'InIctiao of by-
paues in ldutkj Parliatbcmtary 
Cft .. it,wney inKerala(MlJR 317) 
(Deb. I I, Vol. III, 16.01.2009) 
CoL 340 
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Need to expedite the construction of 
Nati~ Ificbway bctweal Delhi and 
Haridwar (MUll 377) 
(Deb. I, Vol. II, 02-07-2009) 
CoL31S-86 

Need to expedite the construction of 
railway bridge on river Kosi in district 
Supeul, 8ihar (MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
CoLS36 

Need to expedite· the construction of 
raiJway line betweeD Bhind, Madhya 
Pradesh md Etawah, Uttar Pradesh 
(MUR377) 
(Deb. 14, Vol. 111, 21-07-2009) 
Col.S~71 

Need to expedite the ~truction of 
Railway Over-bridp No. 168 on 
Sabaranpur-Ambala railway line in 
ua. PrwIeab(MUR 377) 
(Deb. 9, Vol. II, 14-07-2009) 
ColSiI 

Need to expedite the construction of 
RanlpnjmaDdi-BbopaI viD Jbalawar 
railway tiDe (MUll 377) 
(Deb. 9, Vol. II, 14-07-2009) 
CoLS79 

Need to expodiIe the CODIbUc:tioIrof road 
between Medlada to RaDichak on 
N.H. 41 in Tamluk Parliamentary 
Coostitutenc:y, West 8c:ngal (MUR 
31T) 
(Deb. I, Vol. II, 13-07-2009) 
Col. 471 

Need to expedite the eleccrific:ation worts 
iD J~,ArwIlaDd Gaya distric:ts 
of Sk under Rajiv GIDdhi Grmtin 
Vldyutibnn Sohemc (MUll 371) 
(Deb. 9, Vol. II, 14-07-2009) 
ColS82 

Need to expedite the pup conYa'Sioa 
of railway line between Delhi and 
Haridwar(MUR 377) 
(Deb. 4, Vol. II, 07-07-2009) 
CoLS98 

Need to expedite the Implementation of 
various irription scbemcs in VIdarbIIa 
region ofMabarashtra (MUR 377) 
(Deb. 14, Vol. III, 21-07-2009) 
CoLS62 

Need to cxpedjte the imcr-1iDking of Ken 
and Bctwa riven in Madhya Pradesh 
(MUR377) 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 311-12 

Need to extcadApicu.bural Debt Waiwr 
Scheme to all the farmers of 
Uttarakband who fulfil eliaibility 
airaia (MUll 377) 
(Deb. 19, Vol. III, 21-07-2009) 
Col.497-91 

Need to cxtcod all service benefits of 
Postal Department Employees to 
GramiD Dek Sevab iD the c:ountry 
(MUR377) 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 587-88 

Need to eX1eDd cd1IcatioD loaDs OIl easy 
interest rates to studeDts of Kcrala 
PunuiD& vvious courses 0UIsidc ,. 
SIBle (MUll 377) 
(Deb. 11, Vol. III, 16-07-2009) 
CoL 339 

Need to extend fllllDCial assistance to 
Anna University in Tamil Nadu with • 
view to promote techDiad education 
in the State (MUR 377) 
(Deb. 8, Vol. II, 13-07-2069) 
Col 478 
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Need to extend social security benefits 
and other basic facilities to tbe 
workers of Knitting Industry in 
Tu-uppur, Tamil Nadu (MUR 377) 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 735 

Need to extend the benefits of agricultural 
debt waiver scheme to farmers of 
HimacbaJ Pradesh (MUR 377) 
(Deb. 9, Vol. II. 14-07-2009) 
CoL 580 

Need to fill up the vacaDCies of judges to 
clear the buge backlog of court cases 
(MUR377) 
(Deb. 19, Vol. III, 28-07-2009) , 

Need to give Andbra Pradesh its due share 
of water from river' Krishna 
(MUR377) 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.S64-6S 

Need to give approval for the 
construction of Mopa Airport in Goa 
(MUR377) 
(Deb. 13, Vol. Ill, 20-01-2009) 
Col. 469-70 

Need to give approwl to anti-sea erosion 
project submitted by Gowrnment of 
Kamasaka(MUR 377) 
(Deb. 5, Vol. II, 08-07-2009) ColS04 I 

Need to form a separate Ministry for CoLSl1 
Fi.sberies Development (MUR 317) Need to give approval to the development 
(Deb. 6, Vol. II, 09-07-2009) sdmnis for naxal-hit districts of 
Col 306 

Need to formulate a policy for providing i 
adequate compensation to farmers 1 
affected by Militant activities in Jammu 
a: Kasbmir(MUR 377) , 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 602 

Jbarkband and devise effec:tive 
strategy to combat nualism in the 
State (MUR 377) 
(Deb. 16, Vol. III, 23-07-2009) 
Col.ll4 

Need to give approval to the plan of 
Needto.f~ascbeme~prew:nIioD I Government of Mabarasbtra for 

ofsoilerosJOll'*llCdbynvcra.-baJ I modernization of police force in the 
(MUR377) State (MUR 377) 
~~i41 0, Vol. II, 1 S-07-2009) (Deb. 6, Vol. II. 09-07-2009) 

Need to formulate an effective SIJItegy 
to combat the JDCDIU of naxalism in 
the country (MUR 377) 
(Deb. 5, Vol. 11, 08-07-2009) 
Col 514 

Need to give adequate compensation to I 

the fanners whose crops have been 
damaged by elephants in 
Cbamarajanagar district, Kamatab 
(MUR377) 
(Deb. 23, Vol. IV, 03-01-2009) 
Col4S4-SS 

CoI.lIO 

Need to give Clearaace for Setting up 
Cement plants iI. Chamba diJtrict of 
HimacbaJ Pradesh (MUR 377) 
(Deb. 6, Vol. ll. 09~07-2009) 

Col3OS-OlJ 

Need to give clue shire of WIler fiom Sane 
River to Bihar as pet Ban"Iar 
A&feement (MUll 377) 
(Deb. 9, Vol. II, 14.07-2009) 
ColS83 
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Need to give employment to family 
members of farmers whose land has 
been acquired by the Industrial units 
in 8haruch district, Gujarat (MUR 317) 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 594 

Need to give fiDaDcial assistance to the 
GovemmentofTamiI Nadu Cordle farm . 
loans waived by the State Government 
(MUR377) 
(Deb. 23, Vol. IV, 03-08-2009) 
Col.45lNiO 

Need to give proper training to Assistant 
IWlway Drivers appointed in GuntakaI 
Division of South Central Railway 
(MUR377) 
(Deb. 8, Vol. II, ) 3-07-2009) 
Col. 471 

Need to give representation to Rajasthan 
in BhakTa 8eas Management Board 
(MUR317) 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.307..()8 

Need to give special economic package 
for the drought-bit Kaushambi 
Parliamenlary Constituency, 

Need to implement railway projects for 
the better rail connectivity ofFaizabad 
district in Uttar Pradesh 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 465 

Need to implement the recommendations 
of Percy Mistry Committee on making 
Mumbai as an International Financial 
CenR (MUR 377) 
(Deb. I, Vol. II, 02.07-2009) 
Col 383 

Need to improve the deteriorating law and 
order Situation in Delhi (MUR 317) 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col. 725-26 

Need to iDc:lude 'MARA1lII' community 
ofKasargod district, KeraIa in the list 
of Scheduled Tribe (MUR 377) 
(Deb. 5, Vol. II, 08-07.2009) 
Col.~21 . 

Need to include all the eligtble families in 
the BPL list in Bihar (MUR 317) 
(Deb. ) 5, Vol. Ill, 22-07-2009) 
ColS99 

Uttar Pradesh (MUR 317) Need to include Bbojpuri language in the 
(Deb. I, Vol. II, 02-07·2009) Eighth Scbedule to abe Constitution 
Col.38O-l1 (MUR377) 

NeedtoboDourDr.GangubaiHangalwitb j (Deb. 13, Vol. III, 20-07-2009) 
BharatRatnaAward(MUR317) I Col.467~ 

. I 
(Deb. 24, Vol. IV, 04-08-2009, Need to include Pancbganga river in 
Col 578 Maharashtra in the National River 

N~ to implement driDking water proj,ects I 
til Sujangarb and Ratangarb regIons I 
of Churu Parliamentary Constituency, 
RajlSlhan (MUR 377) 
(Deb. 16, Vol. 111, 23.07-2009) 
CoI,313-14 

Need to implement incentive measures 
and concessions for the welfare of the 
sugllf' industry (MUR 377, 
(Deb. 24, Vol. IV, 04-08-2009) ! 
Col 581-82 

Action Plan (MUR 317) 
(Deb. IS, Vol. III, 22-07-2009) 
CoI.602~ 

Need to include Sea Erosion under the 
defmition ofNational ~lNatural 
Calamity for providing relief to the 
affec:ted fIShermen community living 
along coastal areas (MUR 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 330 
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Need to include Tamil lanpage as a 
medium of education UDder Sarva 
Sbibba Abbiyan (MUR 377) 
(Deb. 13, Vol.. III, 20-07-2009) 
Col. 471-72 

Need to include the teaching. of 
Mabatma Gmdbi in the c:mricuIum of 
schools IDd colleges in the COUD1Jy 
(MUR377) 
(Deb. 6, Vol. II, 09-07-2009) 
Col3Q5.46 

Need to increue the M.P. quota for 
admission in KeDdriya Ytclyalayu 
(MUR377) 
(Deb. lI, Vol. III, 16-07-2009) 
Col344-4S 

Need to introduce a train betweea 
Bbagalpur aDd DeOJbar viII 
vm...IUiDBk(MUR377) 
(Deb. 24, Vol. IV, 04-0'-2009) 
ColS1l-19 

Need to launch National DcafDnl' 
CoatrolIDd Pehet+iljl.i" .... _ 
_thew'" ... of ........... .. 
fiom dafDea (MUIt3TT) 
(Deb. II. Vol. III, 27-07-2009) 
Col 73-29 

Need to kMIk into tbc proWaas beiac 
faced by lbeopilD...,..,"" opiIaD 
iDduIIry (MUJt 3TT) 
(Deb. 23, Vol. IV, 03-01-2009) 
Col4S1 

Need to mike fuactiaaaI the alMa fIc:tary 
in Chitrakoot district, B .... 
PulWneDtery Coutitueacy, 
U1tIr Pradab (MlJJl377) ~ 

(Deb. 24, Vol. IV, 04-01-2009) 
ColS19 

Need to make provision of fUacls for 
Disaster Manapment A&eacies IDd 
1Ub(MUR377) 
(Deb. 23, Vol. IV, 03-0'-2009) 
Col. 462 

Need to mike Ibe Jop ...... 1WIwIIy lid 
inAlmIpnor, AIIcIbF& Pradesh .. a fUll-
fIedpd railway statioa (MUR 377) 
(Deb. 2S, Vol. IV, 06-01-2009) 
Col.32S . 

Need to opeD a CGHS dilpeasary in 
IDdore, Madhya Pradesh (MUll 177) 
(Deb. 6, Vol. II, 09-07-2009) 
Col 301 

Noed to open a Kendriya Yadyalaya at 
........ iD~diMrictofc:n. 
(MUR377) 
(Deb. II, Vol. Ill, 27-07-2009) 
Col 736-31 

Need to open a Keadriya YJdyaIaya at 
Hosur ill ICri.-.pi hrIillDaary 
CotiIIit··M y, T-.iJNMa(MUJl377) 
(Deb. 4, Vol. 11, 07-07-2009) 

Col."" 
Need 10 opeD • Keadriya Vidy8Iaya ill 

AlnDpllMdisIricI, BihIr(MUR 377) 
(Deb. S, Vol. II, 01-07-2009) 
Col 520 

Need to open • Keadriya YIdyaI8ya ill 
JaIaua r.liamea&ary CoaMilWacy, 
ua. Pradesh(MUa 377) 
(Deb. I, Vol. II. 13-07-2009) Co"',, 

Need to opal • Keadriya Vadyalaya ill 
Kburja, distric:t Buludlhabar, 
ua. PndeIb (MUIt 371) 
(Deb. 14, Vol. III, 21-07-2009) 
CoLm;'" .... 
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Need to open a Kendriya Vidyalaya in 
NaJgonda district, Andhra Pradesh 
(MUR377) 
(Deb_ 23, Vol. IV, 03-08-2009) 
Col 454 

Need to open a Kendriya VidyaJaya in 
Patan Parliamentary Constitutency, 
Gujarat (MUR 377) 
(Deb. 19, Vol. I1I, 28-07-2009) II 

Col 498 

Need to open a Kendriya Vidyalaya in 
SambbaI Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. 11, 13-07-2009) 
Col 476-n 

Need to open a Kendriya Vidyalaya in 
Shrawasti district, Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. n, 13-07-2009) 
Col. 473 

Need to open a Kcndriya VidyaIaya in 

Technology and accord the status of 
Central University to Kumaon 
University (MUR 377) 
(Deb. 4. Vol. II, 07-07-2009) 
Col 589-90 

Need to open an LPG Agency at 
annaparthy, district NaJgonda, 
Andbra Pradesh (MUR 377) 
(Deb. 15, Vol. III, 22-07-2009) 
Col 595 

Need to open Indian Institute of 
Information Technology and Indian 
Institute of Management in 
HimacbaI Pradesh (MUR. 377) 
(Deb. 25, Vol. IV. 06-08-2009) 
CoL 327-28 

Need to overcome the shortage of power 
in the country (MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 530 

Tinmelveli district, Tamil Nadu and Need to proclR stocks ofimported pulses 
fill up vacant posts in Kendriya I lying at Kolkata Port (MUR 377) 
Vidyaiayasinthecountry(MUR377) I (Deb. 25, Vol. IV, 06-08-2009) 
(Deb. 24, Vol. IV, 04-08-2009) I Col.323 
~S~ -

Need 10 promote mango based industry 
Need to open a Kendriya Vidyalaya, in K.rishnagiri district of Tamil Nadu 

£n&inecring College, Medical CoUege (MUR 377) 
and m in Lobardap Parliamentary I (Deb. 9, Vol. II, 14-07-2009) 
Constituency. Jharlchand (MUR 377) I Col582 
(Deb. 25, Vol. IV, 06-08-2009) 1 
CoL 326-21 Need to protect and maintain the picnic 

Need to open a Railway Reservation 
Counter in Kandi in Mursbidabad 
district of West Bengal (MUR 377) 
(Deb. S. Vol. 11. 08-07-2009) 
Col 514-15 

Need to OpeD an lodian Institute of 
Managemeflt in Kashipur, district I 
UdJwn Singh Nagar. Utwakhand, 
declare KumaonEngineering College I 
Dwarahal as National Institute of I 

I 

spot around Manimuthar dam in 
Tirunclveli district, Tamil Nadu 
(MUR377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col 471-72 

Need tb provide a special relief package 
forrlevelopmentofKandhamaldisttict 
ofOrissa(MUR 377) 
(Deb. 6, Vol. II, 09-07-2009) 
CoL 310 
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Need to provide adequate and timely 
supply ofLPGrefiU cylinders ill Keraia 
(MUR371) 
(Deb. 15, Vol. 1lI, 22-07-2009) 
Col. 597-98 

Need to provide adequate financial 
assistaDce for all-round development 
of Jbargram Parliamentary 
CoostitueDcy in West BeBgal (MUR 
37T) . 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col 504 

Need to provide adequate funds for the 
gauge 'conversion work betweeo 
DiDdipI aad Pollacbi in Tamil Nadu 
(MUR317) 
(Deb. 24, Vol. IV, 04-01-2009) 
ColS72 

Need to provide adequate funds UDder 
NaIiooal Rural EmpIoymeal GuaraoIce 
Scbeme and otber employment 
schemes in Gaya Parliamentary 
ConsbtuIeDcy, Bihar (MUR 371) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 474 

Need to provide adeqnacc power supply 
to Rudauli Nagar in Faizabad 
Parliamentary Constituency, 
Uttar Pradesh (MUR 3m 
(Deb. 9, Vol. II, 14-07-2009) 

Need to provide all the necessary basic 
filcilitiesat the ESI Hospital, MukkudaJ. 
district Tirunelveli, Tamil Nadu 
(MUR377) 
(Deb. I S, Vol. JII, 22-07-2009) 
Col 597 

Need to provide better rail facilities in 
eastern Uttar Pradesb to Boost tourism 
(MUR317) 
(Deb. 6, Vol. II, 09-07-2009) 
Col 305 

Need to provide drinking water and 
sanitation facilities in Churu 
Partiarr ...... y Constituency. Rajllllhat 
under Urban Infrastructure 
Development Scheme fur Small aad 
Medium Towns (MUR 3n) 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 456-57 

Need to provide drinking water in 
Sbcikbpn district ofB_(MUR. 317) 
(Deb. 16, Vol. Ill, 23-07·2009) 
Col. 3 12·J3 

Need to provide cmpIoymeaI to the ... 
ofSSB 1rained voluatoc:rs aad fioInc:ia1 
Ex-gratia relief graat 10 SSB traiDcd 
voIunIeen (MUR 3m 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 575 

Col. 57(; T1 Need to provide financial assistmce (01' 

Need to provide adequate supply of establishment of Financ:ial Servic:e ,..1.- m' Tmlil .. ·-.£.· (MUR)'rn power to Korba ParJiamentary ~ Ii....... , ., 

Constituency of Chbanisgarb (Deb. II, Vol. III, 16-01-2009) 
(MUll 317) I Col. 34344 
(Deb. 19, Vol. 1l1. 21-01-2009) Need to provide fmancial assistance 10 

Col. 499 . I the farmers in Porbander aad JUDIpI'h 
Need to provide air conoectivity to district of Gujarat whose crops baye 

Muzaft'arpur in Biber with other p!II1S been damaged due to heavy rain in 
ofebe c:ountJy (MUR 371) the State {MUR 3m 
(Deb. II, Vol. 111, 27-07-2009) (Deb. 11, Vol. III. 27·07.2009) 
Ccl134 C.oI. 721-2$ 
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Need to provide fmancial help under 'I Need to provide safe drinking water to 
Agricultural Crop insurance Scheme people in Dhannapur and Krishnagiri 
to farmers ofPorbandar and Junagarh I districts in TamiiNadu (MUR 377) 
districts in Gujarat whose crops have I (Deb. \9, Vol. 111,28-07-2009) 
been damaged due to heavy rains I Col. SOl-04 
(MUR 3TI) Need to provide safe drinking water to 
(Deb. 23, Vol. IV, 03-08-2009) Ii people in Jamui Parliamentary 
Col. 454 Constituency, Bihar (MUR 377) 

Need to provide financial packa. ge for I (Deb. 19, Vol. III, 28-07-2009) 
development ofUtensii and Handloom Col 503 

industries in KbaIiJ~, Sant Kabir ! Need to provide special economic 
Nagar Parliamentary Constituency, package for the people affected by 
Uttar Pradesb (MUR377) floods in river Ghagra in SaIempur 
(Deb. 24, Vol. IV, 04-08-2009) Parliamentary Constitutency, 
Col. S~ Uuar Pradesh (MUR 377) 

NeedtoprovidcfundsunderAceelerated (Deb. IS, Vol. III, 22-07-2009) 
Irrigation Benefit Programme for Col. 601 
irrig~tion projects in. Dhule I Need to provide special financial 
Parliamentary Constituency,. assistance for promoting irrigation 
MIbarasbtra(MUR 377) I facilities in Vidarbha region of 
(Deb. 8, Vol. II, 13-07-2009) Maharashtra(MUR377) 
Col 474 (Deb. 24, Vol. IV; 04-08-2009) 

Need to provide instrument Landing 
System at Srinagar Airport in Jammu 
and Kasbmir(MUR 377) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 296 

Need to provide irrigation fKilites to the 
TriballDhabitaats ofDadlyapeda IUd 

Col. 577-78 

Need to provide special financial 
assistance to the farmers in drought-
hit Balia and Deoria districts of 
Uuar Pradesh (MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
Col 535-36 

Sagbara regions in Bbarucb, Oujarat Need to provide special financial package 
whose land has been acquired for for overall development ofHoshiarpur 
constnactioo of dams (MUR 377) Parliamentary Constituency in Punjab 
(Deb. I S, Vol. Ill, 22-07-2009) (MUR377) 
Col. 600 (Deb. 20, Vol. III, 29-07-2009) 

Col.S28 
Need to provide protection against the • 

damage caused to <:fOPS by 'Neel Gai" Need to providespec:ial fiMncial padatgc 
in Faizabad, Batabanki and other I to the Government of Uttar Pradesh 
adjoining districts in Uttar Pradesh I for the drought hit districts ofEastcm 
(MUR 377) I Uttar Pradesh (MUR 377) 
(Deb. 20, Vol. Ill, 29-07-2009) II (Deb. 5, Vol. II, 08-07-2009) 
Col. S28--29 Col. 519-20 
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Need to provide stoppage 10 all the Goa-
bound trains at Karmali Railway 
Station in 60a (MUR 3TI) 
(Deb. 21. Vol. IV. 30-07-2009) 
Cal29S 

Need to provide stoppage to Mumbai-
bound express trains at Barsati 
Railway Station in MacbbJisbahr 
Parliamentary Constituency. 
UUar Pradesh (MUR3TI) 
(Deb. 'IS, Vol. III, 22-07-2009) 
Col 600 

Need to put in place flood control 
measures and provide adequate 
CClIDpeIJsatioo 10 flood affeded people 
in Hardoi ParliameoIay Constituency, 
Uttar Pradcsh(MUR377) 
(Deb. 19. Vol. III, 28-07-2009) 
ColS02 

Need to re-start the construction of 
railway line linking Udbampur. Katra 
and Banmal in Jammu and Kashmir 
(MUR3n) 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 294 

Need 10 re-start the coostru«ion work on 
Jabalpur-Nagpur four-lane road WIder 
Golden Quadrilateral Project 
(MUR3n) 
(Deb. 19. Vol. Ill, 28-07-2009) 
Cotsoo 

Need to reconstruct dilapidated roads 
under Pradban Mantri Gram Sadak 
Yojana in Bharucb Parliamentary 
CoMtituency, Gujarat (MUR 371) 
(Deb. 19. Vol. Ill, 28-07·2009) 
Col. 501-02 

Need to recover the GovemmeDt money 
Needtore-opatKorbaFa1ilil.c:rsFactmy I outstanding apinst the Industrial 

in Korbe, CJ.IpItjtpb (MUR 377) Units in the country (MUR. 371) 
(Deb. 14, Vol. III, 21-07-2009) (Deb. 26, Vol. IV, 01-08-2009) 
Col S67.Q CoL 398 

Need to re-open Ilailway Bridge at Need to redress tbe problems of people 
Railway CroaiD& 13A in AmbecIk.a' sliffering froID varioUI body 
Nagar Parliamcatary CoastiIucDcy, deformities due 10 preICDCe of hiP 
uu. Pradab (MUR377) Fluoride c.omeat ia water (MUR 377) 
(Deb. 23, Vol. IV. 03-01-2009) (Deb. IS. Vol. III. 27-07-2009) 
Coi.4S9 CoL 732 

Need to re-opeo die CcoIraJ Silk Board 
0t1ic:e .......... Bk(MUR377) 

'(Deb. IS, Vol. Ill. 22-07-2009)' 
CoL 591 

Need to re-opea the closed fertilizer 
&ctory in Gonkbpur 110 0VCIWIDe the 
sbonage offertililaos ill Waw:m lJaar 
Pndcsb(MUR377) 
(Deb. 13, Vol. III, 20·C)7·2009) t 
Col. 46s.66 I 

I 

Need to ~ &be prices of pctto1 aad 
diesel (MUIl3T1) 
(Deb. S, Vol. II, 08-07-2009) 
CoLSI9 

Need to reguIarU:e and provide eaential 
basic facilities in colobia of Nordt 
East Delhi ParliameoIay Contlicue&y 
(MUR377) 
(Deb. 20. Vol. Ill, 29-01.2009) 
ColS32 
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Need to regularize the services of catering 
workers in the Railways (MUR 377) 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 580-81 

Need to regularize the services of Extra 
Depanment employees of Postal 
Department and extend the benefit of 
Sixth Central Pay Commission 
(MUR377) 
(Deb. 20. Vol. III. 29-07-2009) I 
Col. 538 

Need to relax noons for purchase of Copra 
by NAFED in K.amatab (MUR 377) 
(Deb. 9, Vol. II, 14-07-2009) 
Col 578 

Need to release funds to address the 
problems of farmers of Andbra 
Pradesb growing oil palm (MUR 377) 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 463-64 

Need to repair the dilapidated bridge at 
Pipragbat connecting Darbbanga and 
Khagaria districts of Bihar (MUR 377) 
(Deb. 10, Vol. II, ) 5-07-2009) 
Col 587 

Need to rescind the order declaring 56 
Taluk.as of Patan Parliamentary 
Constituency in Gujaral as 'Dark 'hYDd 
(MlJR377) 

Need torelea.~ a postal S13mp in honour (Deb. 15, Vol. Ill, 22-07-2009) 
ofVaikuntam SwamikaJ, a great social Col 596 
reformer ofKerala(MUR 3TI) 
(Deb. 23. Vol. IV. 03-08-2009) I NeedtoresolvetbeissueofBabliProjec:t 
Col. 460 being c:onstructed by Government of 

Need to release financial assistance to !he 
Govemmenl ofMaharasbtra for setting 
up biogas projects in the State 
(MUR371) • 
(Deb: 5, Vol. n, 08-07-2009) 
Col. 521 

Need to release funds for coostn.Jction of 
a building for Navodaya Vidyalaya in 
Khapria district. Bihar (MUll 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 329-30 

Need to release funds for the coostruc:tioD 
of flyovers on National Highways in 
V.ni Vibar. CRP and Kbandagiri 
crossinp in BhubaDcshwar. Orissa 
(MUR377) 
(Deb. S. Vol. II, 08-07-2009) 
Col. 521 

?;~ to releaac funds in t: time-bound 
rnamtet far Gosikhurd Irrigation Projcd 
in MaharubVa (MUR 377) 
(Deb. ., Vol. II. 13-07-2009) 
CoI.472 

MabInIsbIra (MUR 3TI) 
(Deb. 5, Vol. II, 08-07-2009) 
CoL 515 

Need to restart excavation of coal in 
dosed collieries in Giridih 
Parliamentary Constituency of 
Jbarlcbmd (MUR377) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 294 

Need to retain tile original plan for 
construction of new Ring Road at 
NH 45B aDd NH 67 in TirucbiI1Ippal.li 
ParIiameDtaIy Constituency in Tamil 
Nadu(MUR377) • 
(Deb. S, Vol. II, 01-07-2009) 
ColS22 

Need to retain tb" sb'us of India!! 
Telepbone Industries Limited, 
PaJakkad as a Central PSU (MUR 377) 
(Deb. 13, Vol. III, 20-07-2009) 
('91.472 
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Need to review and modify Section I Need to sent a Central Team for 
115BBC of the Income Tax Act· evaluation for drought-situation in 
(MuR377) Madhya Pradesh and Unar Pradesh 
(Deb. 19. Vol. III, 28-07-2009) (MUR37n 
Col. 496-97 (Deb. 14, Vol. III, 21-07-2009) 

Need to review Ibe Extraordinary Gazette I CoL 569-70 
Notification dated 09-07-2009 detailing Need to set up a Bench of Supreme Court 
new Minimum Business conditions for in Chennai. Tamil Nadu (MUR 377) 
UCAgenIS(MUR377) (Deb. 20. Vol. 111, 29-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) 1 Col536 
Col. 324-25 ! i Need to set up a Cashew Board widl its 

Need to review the hike in fee imposed! Headquartus in KenJa (MUR 377) 
onretiredCcntralGovemmentHealth! (Deb. 8, Vol. II, 13-07-2009) 
Scheme beDeficiaries (MUR 377) j Col478-79 
(Deb. t, Vol. II, 02-07-2009) i 
Col. 375-76 : Need 10 set up a CeotraI ModicaI Racarcb 
.. I Centre at Nagpur and upcI'IIde GIber 

Need to revIeW the hst of B.P.L. Card I existing bospitals in Na,pur 
Holders in Western Uttar Pradesh I (MUll 377) 
(MUR377) ! 
(Deb. •• Vol. II, 13-07-2oo9)! ~:5623, Vol. IV. 03-0'-2009) 
Col 419-80 ! 

. I' Need to set up a Doordarshao Keodra at 
Need to reVIeW the proposal to merge the Harnataud· 'AI CbampmD distric:t 

State Bank of Travancore wid! Slate ! fBibarfU!" m :-77) 
Bank oflndja(MUR 3n) I 0 \ ... vn. 
(Deb. 4, Vol. II, 07-07-2009), (Deb. 23, Vol. IV, 03-0'-2009) 
Col. 597-98 : Col459 

J 

Need to review the Statutory Minimum I! Need to set up • hospital at par with All 
Price ofSupn:ane (MUR 377) Iodia Institute ofMedkaI Scieace8 ill 
(Deb. 10, Vol. II. 15-07-2009)! Meerut,UII8TPradesb(Ml.1R371) . 
ColS90-9J j (Deb. J9, Vol. Ill. 2.-07·2009) 

I Col. SOl 
Need to revise the time frame fixed for I 

completion ofBbarat Ninnan Projects I Need to set up a bydro-eledric project 
(MUR 377) j on Konar Dam in Bobro, JbathMd 
(Deb. 19, Vol. III, 28-07-2009), (MUR377) 
CoI.~ I (Deb. I J, Vol. III, 16-07-2009) 

Need to ran daily superfa.'" train between! Col. 341 
Delhi and ManmadiKopargaon in ! Need to set up a Mo,. cluster for 
Maharashtra and provide beucr civic i developmtat of !eMber industry in 
amenities at Shirdi for Pilgrims I Faizabad distriel, Unar Pradesh 
(MUR377) I (MUR317) 
(Deb. '0 Vol. 11, 15-07-2009)! (Deb. 23. Vol. IV, 03.01-2009) 
Col. 588-89 j Col. 455.~ 
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Need to set up a mega cluster for 
handloom sector in Nalgonda district, 
Andbra Pradesh (MUR 377) 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 579 

Need to set up a new unit of Fertilizers 
Corporation of India Limited in 
Gorakhpur, Uttar Pradesh (MUR 377) 

water to people (MUR 377) 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 517 

Need to set up additional Anganwadi 
centres in KandhamaI district of Orissa 
(MUR377) 
(Deb. 25, Vol. IV. 06-08-2009) 
Col.3»-3) 

(Deb. 26, Vol. IV, 07-08-2009) I :-Ieed to set up Agri-Biotechnology 
Col. 398-99 Research Centre in the Shivaji 

University, Kolhapur, Maharashtra Need to set up a r:tilway museum in 
Sbimla.!Solan. Himachal Pradesh in ~3~ Vol. II, 08-07-2009) 
honour of 'Baba Bhalku' a renowned,i CoL 522-23 
figure (MUR 377) 
(Deb. 5 Vol. II 08-07-2009) Need to set up Commando and Police 
Col 518-19 ' Training School in Himachal Pradesh 

(MUR3Tf) 
Need to set upa Seed Production Farm of (Deb. 21, Vol. IV, 30-07-2009) 

Chillies and Turmeric at the Lam CoI.296 
Agricultural Resean:b F~ of the Need to set up Community Mental Health 
Acbarya Ranga Agncultural! Centres for mentally-ill people in 
University. Guntur, Andbra Pradesh. Qennai, Tamil Nadu (MUR 377) 
and provide necessary funds for the (Deb. 14, Vol. III, 21-07-2009) 
ume(MUR377) Col. 573-74 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 322 Need to set up FCI godowns for storage 

of foodgraiDs in Bihar (MUR 377) 
Need to set up a Social Welfare (Deb. 23, Vol. IV, 03-08-2009) 

CarporationIBoa fOrproYiding social Col. 457 
security to the wOI1ters in IInOrpIlized Need to set up Nawdaya Schools in Tamil 
sector particularly to Banjari Nadu (MUR 377) 
community ofMaharBsblra(MUR 377) (Deb. 18, Vol. III, 27-07-2009) 
(Deb. 5, Vol. II, 08-07-2009) Col. 716 
Col. 523 . 

Need to set up R\!bber Park ID 
Need to set up a Trauma Centre at , PammaplD1ll1l Taluk, Kollam district, 

Gajraula in Amroha Parli;un;:ntary ! KeJ'ak(MUR377) 
CODstitucn.:v. U:t:.r Pr:\de~h I (Deb. 19, V,,1. Ill, 28-07.2009) 
(MlJRJ77) ! CoI.499-SOO 
(Oeb. 23, Vol. IV, 03~08·700?) I Need to shirt the Divisional Office of 
C.al.361-62 : Central Raitwa!' ft~m Mumbai to> 

Need to set up a water project in I Nagpur(MUR377) 
Kuttanadu TaJuk inAJappuzha district: (Deb. 20. Vol. III, 29-07-200f'i 
of Ketaltl to provide safe dnn);:nf' Col. 9' 
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Need to shift Veerawada Railway Station i Need to start production of oil from Raula 
to Gambboi in Sabarkantha,' R Series OilflClds (MUR 377) 
Parliamentary Constituency. Gujarat (Deb. 21. Vol. IV. 30-07-2009) 
(MUR3n) ! Col. 295 
(Deb. 20. Vol. Ill, 29-07-2009) I 
Col. 534-35' . Need to start resean;h work at Betel Leave . I Research Centre. Istampur in Nalanda 

Need to speed up the preparatIons for d" fB:L~- (MUR377) 
Commonwealth Games scheduled to I Istnct 0 UUII 

bebeJd in New Delhi in 2010 in a co- (Deb. 8. Vol. II. 13-07-2009) 
ordinated aDd professional manner i Col. 477 
(MUR3n) ! Need to start work on Bhanupalli· 
(Deb. 5, Vol. II. 08-07-2009) i Bilaspur-Berry Gbanauli-Baddi 
Col. 513 I ' . 

I Nanga}-Talwara and BilaspW'-Mandi-
Need to speed up the processing of j Manali-Leb railway line projec1s in 

appIic:atioos of fanners for financial I HimadJaI Pradesh (MUR. 377) 
assi~taDce provided by National I (Deb. I, Vol. II, 02-07-2009) 
HortK:Ulture Board (NHB) and set up i Col 379-80 
8l1east four Regional Centres ofNHB I . 
in Kamaaaka(MUR 377) . I Need to stop the construction of a dam 
(Deb. 5. Vol. II. 08-07-2009) I 8a'OSS. river Palar in ADdhra Pndesb 
CoLS12-13 (MUR377) 

Need to start a new train 'Technology Ii (Deb. 20, Vol. Ill. 29-07-2009) 
Express' from Howrah to Hijli in ColS37-38 . 

=~~04-07-2009) 1 Need to strengthen the Milk Uoioas in 
Col. S84 ' West Bengal, with a view to improve 

I the income of milk produc:cn in the 
Need to start constnIc:tioo of a new broad I State (MUR 377) 

gauge railway Ji~e betwe~n ,. (Deb. 14 Vol. III 2 J -07 -l009) 
Cbengannur and Tnvandrum VIO • • , 
Kouarakara and Kilimanur of KeraJa I Col 5063 
(MUR377) I Need to take adequate preventive 
(Deb. 24, Vol. IV, 04-08-2009) I measures roc:bc:dtlhesprudofHtNI 
Col 574-75 I . . D._A d ~ .. - __ f .L_ t VIM III .- "' ... an UUIllOl r- _ 0 U5 

Need to start fIigbt services from Disa I country (MUR 377) 
AirportinBaoasbrdbadistrict,Gujnt [ (Deb. 26, Vol. IV, 07-0'-2009) 
(MUR377) ! Col. 397 . 
(Deb. 26, Vol. IV. 07-08-2009) 1 
CoI.399400 I Need to take adequate _If are measures 

Need ro start ......... tv- of . 'I . ___ ! for the beedi workers living in 
-,.-'--. Clvt at .... "" I T' I' T 'I Nad from Kalailcunda Airbase in We,' I Ifuvaooaroa al. anti u 

Beoga.I(MUl13n) I (MURJ77) 
(Deb. 13. Vol. 111, 20-07 ... 2(09) I (Deb, I, Vol. II. 02·07·2009) 
Col. 474 ! Col. 3&2.83 

I 
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Need to take effective steps to eradicate 
Hepatitis B virus in the country 
(MUR3n) 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 590 

Need to take effective steps to mitigate 
the impact of global warming 
(MUR3n) 
(Deb. II, Vol. III, 16-07-2009) 
Col. 337-38 

Need to take remedial measures for 
eradication of malaria in various 
districts of.Jbarlchand (MUR 3 TI) 
(Deb. 4, Vol. II, 07-07-2009) 
Col 594 

Need to take steps for declaration of 
Piparhawa (Kapilvastu) in district 
Siddhartb Nagar, Uttar Pradesh as a I 
World Heritage ~ (MUR317) 
(Deb. 5, Vol. II, 01-07-2009) 
Col.51S-16 

Need to take steps for dredging of Haldia 
Port, Kolkata (MUR 377) 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 309-10 

Need to take steps for fixing of Minimum 
Support Price for Vegetables and Fruits 
in the country (MUR 3TI) 
(Deb. 4. Vol. II. 01-01-2009) 
Col. 592 

Need to take steps for renovation, 
protection and beautification of 
ancient historical ponds located in 
Tikamgarll Parliamentary 
Constituency and other parts of 
Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. II, 09-07-2009) 
CoL 307 

. Need to take steps for socio-ecooomic 
development Musahar community in 
Deoria district of Uttar Pradesh 
(MUR3n) 
(Deb. 4, VoL II, 07-07-2009) 
Col 595 

Need to take steps for the revival and 
growth of pineapple industry in Keraia 
(MUR3n) 
(Deb. 2S, Vol. IV, 06-01-2009) 
Co1.323-24 

Need to take steps for utilization of 
underground water through 'deep 
boring' in Eastern Uttar Pradesh 
(MUR3n) 
(Deb. 14, Vol. III, 21-07-2009) 
ColS6H16 

Need to take steps to bring back the 
valuable items belonging to 
Cbhatrapati Shivaji Maharaj from 
abroad (MUR 317) 
(Deb. 24, VoL IV, 04-08-2009) 
Col 576-77 

Need to take steps to eradicate the. 
Need to take steps for interlinking of Ken Japanese Encephalitis disease in 

and Betwa rivers in Madhya Pradesh Western UUar PrIdesb (MUR 3TI) 
(MUR3n) (Deb. 4, Vol. II. 07-07-2009) 
(Dt'h. 9, Vol. II. 14-07-2009), CoI.S92-93 
Col 579 I 

Need to take steps to prevent eviction of 
NeeI1 to take steps for interIinkiIlg of rivers former t'mployees of Tannery and 

of Rajasthan to address the problem Footwear Corporation of Inciia from 
of water in eastern Rajasthan their residences in Kanpur, 
(MUR 3n) Uttar Pradesh (MUR 377) 
(Deb. 9. Vol. II. 14-07-2009) (Deb. 14, Vol. I'll, 21-07-2009) 
Col. S84 I Col566-67 
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Need to take steps to prevent the 
recurring floods caused by river 
Narayani in Deoria Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.~ 

Need to take steps to promote ser1culture 
in Mursbidabad district of 
West Bengal (MUR 377) 
(Deb. 9. Vol. II, 14-07-2009) 
Col 577-78 ! 

Need to take steps to rescue fishermen 
from Daman and Diu languishing in I 
Pakistani jails (MUR 377) I 
(Deb. 13, Vol. III, 20-01-2009) 
Col46S-69 

Need to UDdatake developmcat works in 
Varanasi under Jawabarlal Nehru 
National Urban Renewal Mission 
(MUlt377) 
(Deb. 21, Vol. IV, 30-07-2009) I 
Col294-9S 

I 

Need to undertake cxc::avatioa of gypsum I 

Need to undertake repair works on 
NH-I07 in 8ihar(MUR 311) 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col 572-73 

Need to &mdertake repair worics on NH-41 
fromAroor to Haripad in Kerala (MUR 
371) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 293 

Need to WKlenake the expansion wortc of 
Vellore Airport to facilitate the setting 
up of Rajiv Gandhi lnstitute of 
Aeronautical Science and Training of 
Pilots Academy in VelJon:, Tamil Nadu 
(MUll 377) 
(Deb. 24, Vol. IV, 04-08-2009) 
ColSSO 

Need to upgrade Annal Gandhi Memorial 
Govemmeat Hospital. TuucbirappaI1i 
in Tamil Nadu with a view 10 brin& it at 
par with AU India Institute ofMcditaI 
Scieoc:cs (MUR 317) 
(Deb. 23, Vol. IV, 03-01-2009) 
Col 461 

reserves OIl the blab of river Chenab i Need to upgrade 8.R.D. Medical Co1lese 
near Dbaram)ul1ld in Jammu and I ira Gorakhput, Uttar Pradesh on lite 
Kammir(MUll377) lines of AJ1lndia Institute ofMectical 
(Deb. 24, Vol. IV, 04~OI-2009) Sciences (MUR 377) 
ColS72-73 (Deb. II, Vol. III. 16-07-2009) 

Need to undertake repair wort ofNH-12 
between Barbigba and Satmera in 
NaJaoda Parliamentary Coostituency, 
8ibar(MUR377) ! 
(Deb. 13, Vol. ItI. 20-07-2009) I 
Col 477 ' I 

I 
Need to undc:rtakt repairworb ofNationaI • 

Highway between Saiyedraja and 
Zaman~ in ChandauH district, 
Uttar Pradesh (MUR. 377) 
(Deb. 25, Vol. IV, 06-01-2009) 
Col. 321-29 I 

Col 342 

Need to upgrade NH-7S and NH-21S 
passing through Keonjbar 
Parliamentary COMtitucncy, Orissa as 
per the sp«ifted nomtl (MlJR J 77) 
(Deb. 13, Vol. Ill, 20.07.2(09) 
(;01.472·73 

Need to withdraw the decision to 
privatiJe the Scoot!":"S Ind~ Limited 
(MUR377) 
(Deb. 18. Vol. Ill, 21-07-2009) 
Col 732-33 
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Malt 

Export ofMest 
(Deb. I, Vol. II, 13-07-2009) 
Col. 229-30 

MellI 

Assistance to Media Persons 

Production of Medicinal Plants and Herbs 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 198-203 

Promotion of Medicinal Plants . 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 91-100 

(Deb. 24, Vol. IV, 04-01-2009) ........ of~ 
Col. 233-35 

Coosultation coneeming Media 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 239-40 

ml in Print Media 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 326 

Guidelines for PriDtIOd Electronic Media 
(Deb. 14, Vol. III, 21-07-2009) 
Colll3-14 

Regulatory meclwlism for Elcctrouic 
Media 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 420-2J 

MedidaaI Plat 

Availability of Herbs in Forest aDd Hilly 
Areas 
(Deb. 15, Vol. Ill, 22-07-2009) 
Col 355-S6 

CGHS facility to Private Secretaries of 
MPs 
(Deb. 20, Vol. III, 29-07-2009) 
Col4S6 

Need to increase the M.P. quota for 
admission in Kendriya Vidyalayas 
(MUR377) 
(Deb. 11, Vol. III, 16-07-2009) 
CoL 344-45 

Me.ber of Partia.eae LoeaJ Area 

Enhancement of Allocation under 
MPLAD Scheme 
(Deb. 10, Vol. II, 15-07-2009) 
CoL 493 

Misutilization ofMPLAD Funds 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 497 

Cuhivalion ofMediciDal PIInb in Guj.- MPLAD Scheme 
(Deb. I S, Vol. III, 22-07-2009) (Dtb. 10, Vol. II, 15-07-2009) 
CoL4OC).()} CoL3S2-S3 

Cultivalion ofMedicinall Aromatic Plants 
(Deb. 15, Vol. III, 22-07-2009) 
Col 208-11 

Medicinal and Aromatic Plants 

Norms for Allocation of Funds under 
MPLADS 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 365-66 

(Deb. 9, Vol. II, 14-07-2009) Unspent MPLAD Fund 
0>1.202 (Deb. 20, Vol. 111, 29-07-2009) 

Plantation of Trees along National 
Highways 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 407 

Ca139-1O 

Unspent MPLAD Funds for SCslSTs 
(Deb. 20, Vol. III. 29-07-2009) 
CoL 262 
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Works undertaken under MPLAD 
Scbe:me 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 434-35 

Exodus of Crew Members 
(Deb. 18, Vol. m, 27-07-2009) 
CoI.218-19 

Financial Institution for Micro-Finance 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 660(6) 

Mid-Day Meal Sdaeme 

I Effediveness ofMid--Day Meal Scheme 
(Deb. 8, Vol. II, 13-07-2009) 
Col.I2S-26 

Mid-Day Meal Scheme 
MeW I· (Deb. 13, Vol. III, 20-07-2009) 
Demand of Copper Col27S-76,34549 

(Deb. 4, Vol. II, 07-07-2009)! (Deb. 23, Vol. IV, 03-08-2009) 
Col. 2S2 I Col 140-41 

Productioo of Aluminium ! Milk ... MIk Prodllds 
(Deb. 24, Vol. IV, 04-01-2009) I' Export of Milk Products 
CoI.486-87 (Deb. 23. Vol. IV, 03-08-2009) 

T.-gdS for Iron-Ore Export Col. 419-20 
(Deb. 18, Vol. Ill, 27-07-2009) MarketiagofSynthetic MilklGhee 
CoI.26S-70 (Deb. 1 S, Vol. III, 22-07-2009) 

Expaasion ofDelbi Metro 
(Deb. 7, Vol. II, 10-07-2009) 
Col.2S3-S6 

FiDanciai Ass~ for MRTS 
(Deb 7, Vol. II, 10-01-2009) 
Col.227-21 

I Co1244 

i Produc:tioD ofMiJk 
(Deb. 9, Vol. II, 14-01-2009) 
Col 376-12 
(Deb. 14, \bl m, 21.()7-2OO9) 
Col 4&-49 

Mra ••• Dft.,.eIltGoeil 

Metro Rail Projects I' Global MonitoriDgRcport 
(Deb. 17, Vol. fII, 24-07-2009) (Deb. 26, Vol. IV, 07-01·2009) 
Col 467-74 . Col3S1 

I 
Regarding reported accident at the ,--
~ site of Metro IlaiIwayJ Acquisition of Coal MiDes Abroid 
(mDelhi(Sub.~ j (De.b. 10, Vol. II, IS-07-2009) 
IXh. I, Vol. l., 13-01-1009' I C4l.43J.39 

CAti. .. ~ ; 
~~ I .\!Jocmenr oflron Ore Mines in JharldIand 

i (Deb. 4. '!ol, H. 07-07-200',\) 
EJdcmiooofLoanIbroucbMicro-Fi!IInce' Col16l-70 

Institution Ii Approwl ofMinin& Proj_ 
~:7)~~ Vol. IV, 31 ~7·2009) (Deb. 4, Vol. 11,07-07.2009) 

I Col. 49J..94 
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Captive Iron Ore Mines Mining Lease to PSUs 
(Deb. 21, Vol. IV, 30-07-2009) (Deb. 19, Vol. III, 28-07-2009) 
Col 4647 ' Col 107-08 

CloslR of Coal Mines Mining Licence 
(Deb. IS, Vol. III, 22-07-2009) (Deb. 14, Vol. III, 21-07-2009) 
CoL 549-S0 CoL 197 

Coal Grade Declared by Private Coal 
Mines 
(Deb. I S, Vol. III, 22-07-2009) 
CoLS70-72 

Mining of Iron Ore and Manganese 
(Deb. 19, Vol. III, 28-07-2009) 
CoI.223-2S 

Coal Mines Acquisirion by NTPC . Mining without Environmental Cleanmcc 
(Deb. 17., Vol. III, 24-07-2009) (Deb. 24, Vol. IV, 04-08-2009) 
Col. 137-31 Col 413 

CoeI Miaes in tbc: COUDby 
(Deb. 10, Vol. II, 1 S-07-2009) 
Col. 70-90 . 

Permission for Mining in Orissa 
(Deb. 24, Vol. IV, 04-0a-2009) 
CoI.31S-16 

Coaservatioo and Dcvelop:Dent of Mines Reforms in Mining Sector 
(Deb. 14, Vol. Ill, 21-07-2009) (Deb. 19, Vol. III, 28-07-2009) 
Col. I-II Col. 34) 

DcgradaJioo of Mines 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col.497 

Environmental Clearance to Mining 
Projcds 
(Deb. I S, Vol. Ill. 22-07-2009) 
Collao 

Rehabilitation of Coal Mines Affected 
Persons 
(Deb. S, Vol. II, Oa-07-2009) 
Col. 27S-76 

Royalty to Tn'bal Land Owner 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.S04-05 

Identification of Unsafe Zooes I Study on En~iroolllClJlallmpec:t due to 
(Deb. 1 S, Vol. III, 22-07-2009) Excessive Mining 
Col. 78-10 . (Deb. 1 S, Vol. 111. 22-07-2009) 

DIepJ MiniagAc:tivities Col. 399 
(Deb. I S, Vol. III, 22-07-2009) Waste Product from Uranium Minin& 
Col24~ (Deb. S, Vol. 11,08-07-2009) 

Mila Pension Scheme 
(Deb. 20, Vol. III, 29-07-200.9) 
CoL3SI-S2 

Mining College 
(Deb. I a, Vol. III, 27-07-2009) 
Col. 92-93 

Col 490-91 

Welfare of Gold and DiamoDd Mines 
WorIcen 
(Deb. a, Vol. II, 13-07-2009) 
CoL21S-19 

MiIIenII 

Mining Lease to Private Sector Aerial Survey for Exploration of Minerals 
(Deb. 9, Vol. 11. 14-07-2009) I (Deb. 4. Vol. II,' 07-07-2009) 
Col. 374-75 Col. S03-0S 
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Aerial SUJ"Ye)'S for Minerals 
(Deb. 19. Vol. III, 2&-07-2009) 
CoL 312-13 

Mining of Minerals 
(Deb. 24. Vol. IV, 04-0B-2009) 
Col. 43 t-33 

Allotment oflron Ore Mines in Jbarkband National Mineral Policy 
(Deb. 4, Vol. II, 07-07-2009) (Deb. 4, Vol. II. 07-07-2009) 
CoL 168-70 CoL 6S-(j6 

Availability ofBauxite Need to undertake excavation of gypsum 
(Deb. 14, Vol. III, 21-07-2009) reservesontbebanksofriverChenab 
CoL 19-30 

Dolomite Rcservu 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 371 

Export Duty 0Il1rOD Ore Lumps 
(Deb. 7. Vol. II, 18-07-2009) 
Col.367~ 

near Dbaramkund in Jammu and 
Kasbmir(MUR 377) 
(Deb. 24, Vol. IV, 04-0B-2009) 
ColS72-73 

PoUuIiOD ofMiDiD& MiDaa1 RidI Areas 
(Deb. 10, Vol. II, 1~-07-2009) 

Col.3~S-SI 

Export oflron Ore Produc:tioo of lignite 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 20, Vol. III, 29-07-2009) 
Col. 212-13 Col~ 

Export ofMiDeraJs Production ofMiDerals 
~~~ Vol. IV, 03-01-2009) (Deb. 4, Vol. II, 07-07.2009) 

Import aod Export Duty OIl Iron Ore 
(Deb. II, Vol. Ill, 16-07-2009) 
Col 14041 

Increase ia DemaDd oflroD Ore 
(Deb. 6, Vol. II, 09-07-2009) 
Col 121-29 

Inc:rease in Price oflron Ore by NMDC 
(Deb. 6, Vol. II, 09·07-2009) 
Col 11-13 

Iron Ore Reserves 

Col.m-23 

...... JMIOId __ qfHodI ('.onnn·r I e 
(Deb. 14, Vol.' m, 21-07-2009) 
CoL 311..a:2 

IleYiew ofNew N.oonaI MiDcnI Policy 
(Deb. 14, Vol. III, 21-07-2009) 
Col.S03 

Revision of Royalty OIl MiDerals 
(Deb. 4, Vol. 11, 07.07.2009) 
CollSO-SI 

(Deb. 19, Vol. III, 21-07-2009) Revision ofRoyaJty RIle 
Col 436-37 (Deb. 9, Vol. n. 14 • .()7-2009) 

M.anpnese Reserves 
. (Deb. 19, Vol. III. 28-07-2009) 
CoL 367-61 

Mining of Iron Ore and Manpnese 
(Deb. 19, Vol. III. 28.07-2009) 
CoL223-2S 

Col. 2»3 1 

Royalty 011 MiDeraJs 
(Dcb. 9, Vol. II, 14-07-2009) 
CoLS40 
(Deb. 14, Vol. 111, 21-07-2009) 
Col. 241 
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Setting up of Industries in Mineral Rich 
States 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 162-63 

Transportation of Ore 

Need to take steps for fixing of Minimum 
Support Price for Vegetables and Fnrits 
in the country (MUR 377) 
(Deb. 4, Vol. II, 07-07-2009) 
CoLS92 

(Deb. 14, Vol. Ill, 21-07-2009) MiDority 
CoI.3SS 

MinimuRI Support Price 

Awareness about MSP 
(Deb. 14, Vol. 111, 21·07-2009) 
CoL 335-36 

Increase in MSP 
(Deb. 4. Vol. II, 07-07-2009) 
CoBS I 

Minimum Support Price 
(Deb. 4, Vol. II, 07-07-2009) 
CoL 92-96 

Minimum Support Price ofFoodgraiDs 
(Deb. 9, Vol. II, 14-07-2009) 
CoL467~ 

Minimum Support Price of Sugarc:aue 
(Deb. 4, Vol. II, 07-07-2009) 
CoU33-34 

MSP f« Onion 
(Deb. 4, Vol. II, 07-07-2009) 
Col.4S9 

MSP for PIanImon Crops 
(Deb. 14. Vol. lll, 21-07-2009) 
CoL 207..08 

MSP for Soyabcan, M~ and Bajra 
(Deb. 9, Vol. II, 14-07-2009) 
CoL 426-27 

MSP of Cotton 
(Dcb. 21. Vol. IV, 30-07-2009) 
CoLSI 

Need to review die Statutory Minimum 
Price ofSupn:anc (MUR 377) 
(Deb. 10, Vol. 11. IS-07-2009) 
CoLS90-91 

Assistance to Minority Conummity for 
Sma" Industries 
(Deb. 9, Vol. II. 14-07-2009) 
Cot 47G-71 

Atrocities Against Minorities 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 1[,9..70 

Computer EducatioD to Minorities 
(Deb. 2S, Vol. IV, 06-08-2009) 
CoL 14042 

Declaration of Minority Status 
(Deb. 2S. Vol. IV. 06-08-2009) 
Col. 74-76 

Development of Muslim Women 
(Deb. I, Vol. II. 02-07-2009) 
Col. 226 

Development Sc:bcmes for MiDorities 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 49-S1 

Diversion of Funds 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL 101.02 

FItDli Committee 
(Dcb. 18, Vol. III, 27-07-2009) 
Col 101-06 

ImpIemeotation of I5-Point Prost IiDDlC 
(Deb. I, Vol. II, 02-07-2009) 
COI.66-7S 

Job opportunities for minorities in private 
sector 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 49-50 
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Minority representation in employment 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 274 

Minority Status to Educ:ational 

Survey of Minorities Living below 
Poverty Line 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 44-45 

Institutions MiDority Commillioa 
(Deb. 21, Vol. IV, 03-01-2009) MiDorityCommission 

Col.26U6 (Deb. 25, Vol. IV, 06-01-2009) 
Minority Slatus to Universities I Col239-40 

(Deb. I, Vol. II, 13-07-2009) I MMTCI..irIUeed 
Col 106 

PIal Import of Coal by MMTC 
Multi Sectoral DeveJopmenIII 2~-07-2009) (Deb. 13, Vol. III, 20-07-2009) 

(Deb. 16, Vol. , Col 164-65 
Col.2S 

Muslim EduaItioa I Purchase of Imported Coal by MMTC 
(Deb. 13, Vol. III. 20-07-2009) ~~ Vol. IV, 03-01-2009) 
Col31J.97 

Natioaal Commission for Religious and 
l.ingpistic: MiDorities 
(Deb. 25, Vol. IV, 06-01-2009) 
CoL 145-46 ' 

Pafoim.ncc ofMiDority Cell 
(Deb. 9, Vol. II, 14-07-2009) 
CoLS2I 

R.epresentation of lttioorities in 
Gowa ...... SaW:a 
(Deb. 6, Vol. 11. 09-07·2009) 
Col 207-10 

1lepIC*t"-ion of MiDorities in PrinIe 
Sector 
(Deb. I, Vol. II, 02-07-2009) 
Col 294 

Self-ElDplo)'8lCat to Minority 
0·'·'· .... 

Mobile leIepIIoIw 

Aupnentation of Towers Capacity 
(Deb. 8, Vol. 11, 13-07-2009) 
Col.. 7>76 

AvaillbiJity of3-<i Spectrum 
(Deb .. 13, Vol. III, 20.07-2009) 
CoLI33-J.4 

Baa on Import ofCbiDese Mobiles 
(Deb. ., Vol. II, 13-07-2009) 
Col 414 

Ban on Mobtle wiIbout lMEI 
(Deb. 9, Vol. It, 14-07·2009) 
CoI..4t. 

BSNL Mobile SIDIc:riIerI 
(Deb. II, Vol. m, 27.07.2009) 
Col ..... 2;5 

(Deb. 6, Vol. 11, 09.07-2009) CbeckonUasolici1edCaUs 
Col9S-91 (Deb. " Vol. II, 13-07-2009) 

Seniti, IIp of New Commi .. ioa for 
MiDoritia 
(Deb. 11. Vol. III. 16-G7-2009) 
CoLl9t 

Cot 111-13 

Criteria for Inl&alJatioD ofMobilc Tower 
(Oeb. " Vol. lI •. 13-07-2009) 
Coll49-SO 
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Disturbance by Use of Mobile Phones 

(Deb. 13, Vol. 111, 20-07-2009) 
Col 349-SI 

III Effects of MobiJe Phones etc. 
(Deb. IS, Vol. III, 22-07-2009) 
Col.249-SO 

lIl-effect5 of Mobile Phone Towers on 
Birds 
(Deb. 15, Vol. Ill, 22-07-2009) 
CotSl7 

Moaopolia aad Restrictive Trade 
Pradiees 

Cases Under MRTP . 
(Deb. 16. Vol. III, 23-07-2009) 
Col 296-98 

Rainfall During Moosooa 
(Deb. IS, Vol. Ill, 22-07-2009) 
CoL 39:5-96 

IDcome fnxn Buadting Handset MM __ 
(Deb. 13, Vol. III, 20-07-2009) 
ColIJ4..3S 

lnstaUation of Mobile Towers 
(Deb. 13, Vol. III, 20-07-2009) 
Cot 44-45 

Mobile Cbarging Facility in Sleeper 
CoKbes 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col 134 

~Nelwork 
(Deb. 9, Vol. II, 14-07-2009) 
Col.496-97 

Mobile Numba' Por1abiIily 
(Deb. II, Vol. 111, 27-07-2009) 

. Col. 193-94 
t 
~Ic Pbcme Compaies 

(Deb. I, Vol. II, 13-01-2009) 
Col3S9-60 

. SIM Card on fake -tit)' pIpOIS 
(Deb. 9, Vol. II, 14-07-2009) 
Col.9S-96 

Use ofMobiIc Pboaes 
(Deb. I, Vol. n, 13-07-2009) 
CoUO 

Modified lateented Rani EllereY ........... 
Modified Iflte,rated Rural Enerty ".allBl (Deb. " Vol. II. 10-07-2(09) 

CoLltl-12 

Audio-Guide system at Historical 
Monuments 
(Deb. I S, Vol. III, 22-07-20(9) 
CoL2S2 

Conductiog of Events in Protected 
Monuments 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 412-36 

Enaoacbment on Monuments 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 414-36 

Historic:al Buiktina ofBaroda 
(Deb. 26, Vol. IV. 07-08-20(9) 
CoL 335 

National Conservation Policy for 
Histarical Monuments 
(Deb. 10, Vol. II, 15-.07-2009) 
Col.36S-66 

PoJ}ution Free Taj Mabal 
(Deb. 10. Vol. II. lS-07-2(09) 
CoLSl9-20 

Preparatioa for Diredory ofMonumems 
(Deb. 20, Vol. Ill. 29-07-2009) 
CoL49S . 

Proposal for Centrally', Protected 
MoDUlllCllts 
(Deb. IS, Vol. III. 22-07-20(9) 
Cot448-S4 



202 LOK SABHA 

Protected Monuments. in Mabarasbtra MooD M.IaioII 
(Deb. 5, Vol. II. 08-07-2009) Missing Pictures of Moon Mission 
Col 41.5-n (Deb. 20, Vol. III, 29-07-2(09) 

Protectioa of Temples and Monuments CoL 96 
(Deb. 10, Vol. II, 15-07-2009) Mor1aUtyRate 
Col 145-46 

Infant and Child Mortality Rate 
Protection of World Heritage Monuments I (Deb. 15, Vol. III, 22-07-2009) 

(Deb. 10, Vol. II, 15-07-2009) I Col.382-86 
Col 142-46 Maternal Mortality Ratio 

ProtectionfMaintcnance of Historical (Deb. 15, Vol. Ill, 22-07-2009) 
BridgeslMOIJUIIlC!Dts Col. 276-79 
(Deb. 5, Vol. II, 01-07-2009) Multi LewIu-a. __ _ 
Col as.u . .._-..... 

Multi Level Marketing 
RenovatioD of Heritage Moaumen1s (Deb. 26, Vol. IV, 07-01-2009) 

(Deb. 10, Vol. II, IS-07-2009) I Col.lOO-02 

Col.481-92 . MIIItipI~ NatiouIIdeMltyear. 
RImovatioo Plan of Ancient Fans and 

Temp_ 
(Deb. 5, Vol. II, 01-07-2009) 
CoL 181-19 
~ . . ce ofmemorials 

(Deb. 5, Vol. II, 01-07-2009) 
CoL 347-41 

SenwIri SthaIa ofSbri MoIwji Deui • 
N-..a MoauaM:ut 
(Deb. 20, Vol. III, 29-07-2(09) 
CoI.1A9 

Survey OIl Forti ill Paae 
(Deb. IS, Vol. III, 22-07.2G09) 
Col.~ 

Vihntiaa effec:t OIl QulubMiur cIbe 10 
F,....rfliPta 
(Oft. II, Vol. III, 16--07-2009) 
Col. 9-10 

fieeksaiDI ofF........, ofTlj .... 
(Deb. S, Vol. II, 0147-2009) 
ColSS 

Biometric Unique Identification Card 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col.SI3-15 

Implementation of Multi-purpose 
ldentity-Cards 
(Deb. 9, Vol. II, 14-07-2009) 
CoLS21-21 

Implemeil1:ltUlD of Unique Identity Card 
Scbane 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col..53S-37 

Issue of Unique IdcntificatioD Number 
(Deb. 5, Vol. II, 01-07-2009) 
CoI.2J3..84 

SiD&Ie NaUooaIldentific:atioa Card 
(Deb. 24, Vol. IV, 04-01-2009) 
Col. 84 

Sunrcy GIl MNIC 
(Deb. 19, Vol. HI, 2.-01.200',> 
CoI.6.U5 

M ••• 

AuiItMCe for CODI1rUdioJlof ...... 
(Deb. 20, Vol. III. 29-07·2009) 
Col. 275 



SUBmcr INDEX 203 
MutaalFund 

Investors of Mutual Funds 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 121 

UC Holdings in Mutual Funds 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 119 

Cross Border Trade 

NatioaalAgriculture lasuranc:e SdIeme 

National Agriculture Insurance Scheme 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 326-28 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 309 

Production Rate of Crops under NAIS 
(Deb. 19, Vol. III, 28-07-2009) 
CoL 154-57 

(Deb. 13, Vol. III, 20-07-2009) NatioaalAirpoI1lAatilority 
Col 277 

IDdo-Myanmar Gas Pipelines 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 37-38 

Road Network with Myanmar 

Contributory Provident Fund Trust Scam 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 229-30 

(Deb. 10, Vol. II, 15-07-2009) ProductiooofNALCO 
ColJ60.61 (Deb. 4, Vol. II, 07-07-2009) 

Narcotics CoL 87-88 

Illegal Cultivation ofOpimn 
(Deb. 19, Vol. III, 28-07-2009) The NatioDalAntbem was played 
Col 282-13 (peb. I, Vol. II, 02-07-2009) 

SmugliD& ofDrvp ColI 
(Deb. 9, Vol. n, 14..07-2009) NMmuIAwards 
Col 441-49 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 357-S8 

Nanuda Adioe Plan 

NarmadaAaionPIaD 
(Deb. 20, Vol. III, 29-07-2009) 
CoL 4647 

~atloDal Alrlcultaral Cooperative 
MarketiDI FederatioR 01 'adl. 
UaUted 

Disbursement of Funds by NAFED 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.43J.48 

Procuremem by NAFED 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 374-78 

Padma Awards 
(Deb. 19, Vol. III, 28..07-2009) 
CoJ.I09 

Natioaal Beekward a..es Ftaaaceud 
IMeIop_eDt CorpontioD 

Swamima Scheme for Women by 
NBCHX: 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 209-10 

NadoaaI Bank for Apieulture aDd RanI 
DewIopmeat 

Maintenance of date for Credit Card 
Holders 
(Deb. 17, Vol. Ill, 24..07-2009) 
Col. 544 
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NABARD National Capital Regioll 
(Deb. 26, Vol. IV, 07-08-2009) B glade h' . NCR 
Col. 271-72 an S IS In . 

(Deb. 4, Vol. II, 07-07-2009) 
NABARD Assistance to Women I Col. 91-92 

(Deb. 22, Vol. IV, 31-07-2009) I CGHSH ·tal· 
CoLS17 I 05p1 10 NCR Area 

I (Deb. 15, Vol. Ill, 22-07-2009) 
NABARD Loan for Irrigation i Col.233-36 

(Deb. 22, Vol. IV, 31-07-2009) I' 

Col. 521-26 NatioDal Capital RegioD PIa .... Board 

NABARD Scheme for Poor Farmers i Development Works by NCRPB . 
(Deb. 7, Vol. II, 10-07-2009)! (Deb. 22. Vol. IV, 31-07·2009) 
Col. 33940 ! Col. 123-72 

Raising ofFUDds by NABARD ! Identification of Cities by NCRPB 
(Deb. 2, Vol. II, 03-07-2009) i (Deb. 22. Vol. IV. 31-07-2009) 
CoLSS7-60 I CoI.3SS-S7 

I 

Upgradation ofNABARD Of'fices I Rail Connectivity in NCR 
(Deb. 17, Vol. III, 24-07-2009) I' (Deb. 17. Vol. III, 24-07-2009) 
Col. 143-44 Col. SUI 

Natina. BioteelaDoiogy Ret."tory I NatieDalCeDtnor..........,. 
AIdIMIrity Acquisition of Rare Pbotograpbs 

National BiotechDology Regulatory i (Deb. 24. Vol. IV, 04-01-2009) 
Authority . I CoI.I24-2S 
(Deb. S, Vol. fl, 0'-07-2009) Nationa. COID .. wIoD for Backward 
Col 469 . Clauel 

N.aiIIDaJ ...... or ....... """· I National Commission for B"kward , 
Natioaal Board for Class XII Exams I Claues 

(Deb. II, Vol. IJI, 27-07-2009) I! (Deb. 23, Vol. IV, 03-01.2009) 
Col. 149-50 Col. 6-7 

NaUon. BuU'18, co •• traclioDj NatioulCoaIDiuioa forEIIterpriNI 

eoq.o..... I Narional Commission for Unorpailed 
.JeOC Soc:tor 

(Deb. 26, Vol. IV. 07-08-2009) I (Deb. 14, Vol. Ill, 21-07.2009) 
ColSI-53 I CoI.43944 

N ...... BaBdiqOrpUdoe NadoItaICOIDIUtIeD for ProdDCtiGD of 
Report ofNatiooaI8W1diag Orpniutian ClaUd RiPts 

(NBO) i NCPCR 
(Deb. 22, Vol. IV, 31-07-2009) (Deb. 7, Vol. II, 10-07-2009) 
Col. 53 1-42 I CoL 149-50 

I 
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Natioul Co_iAioD for Religioul and I Nationale-Govemaace PIn 
Liapistlc Miaorities I Mission Mode Projects under NeGP 

National Commi1Sion for Religious and (Deb. 23, Vol. IV, 03-08-2009) 
Linguistic Minorities Col. 282-84 
(Deb. 2S, Vol. IV, 06-08-2009) Natioaal Eligibility Test 
Col. 145-46 

I National Eligibility Test 
NatioaalCommissionforWomen I (Deb. 23. Vol. IV, 03-01-2009) 

National Commission for Women I Col286 
(Deb. 26, Vol. IV, 07-08-2009) National Environmeat Proteetioa 
Col. 94-95 AatIIority 

Nation. Committee for Promotion of Setting up of National Environment 
Social aad EcoeoaUc Welfare I Protection Authority I (Deb. S, Vol. II, 08-07-2009) 

Proposals from Charitable Societies Col. 392 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 325 Natioaal Family Welfare Progruame 

NatioR •• Cooperative CORlumers 
Ftderatioa oflaclia liIIlited 

National Fmilly Welfare Prugt aoune 
(Deb. 5. Vol. II. 08-07-2009) 
Col 183-88 

Sale of Goods at Higher Price by NCCF N.tioaI Feod Security MissioIl 
(Deb. 24, Vol. IV. 04-08-2009) 
CoL 112 Allocation Under NFSM 

NaUo.al Council of Ed.caUoaal 
Jlneardl ud TraiAia& 

Survey by NCERT 
(Deb. 18, Vol. 111, 27-07-2009) 
Col.3S1-54 

Natioaal Crime Records Barellu 

Custodial Deaths 
(Deb. 4. Vol. II. 07-07-2009) 
Col.47W2 

NatIoaaI Dairy Dn'dopfIIeId Board 

(Deb. 19. Vol. III. 28-07-2009) 
CoL 444-46 

National Food Security Mission 
(Deb. 4. Vol. II, 07-07-2009) 
CoLS64-67 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 99-100 

National Games 

National Games 
(Deb. 14. Vol. III. 21-07-2009) 
CoI.3l4-35 

National Gup River" Aathority 
New Milk Dairies by NDDB i National Ganga River BasinAuthority 

(Deb. 24. Vol. IV, 04-08-2009) (Deb. 10, Vol. II, 15-07-2009) 
Col. 163 Col.3S~ 

NadoulDcbt 

National Debt 
(Deb. 2. Vol. II, 
CoL 382-83 

NatioDal G. Grid 

Setting up of National Gas Grid 
03-07-2009) I (Deb. II, Vol. m. 16-07-2009) 

Col. 18G-81 
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Natioul Gale Buk 

National Gene Bank 
(Deb. 19, Vol. III, 28-07-2009) 
Col 371-72 

NatiouIIfiPway 

4-Laning Work on NH-47 
(Deb. 14, Vol. III, 21-07-2009) 
Col 254 

Accidents OIl Expressways and Highways 
(Deb. 4, Vol. II, 07-07-2009) 
Col. JS7-02 

Accidents on National Highways 
(Deb. 19, Vol. III, 28-07-2009) 

CoI.S7~ " 
Acquisition of land for Highways 

By-pa.ss for Delhi-Meerut Express 
Highway 
(Deb. 9, Vol. n, 14-07-2009) 
CoL 93 

By-pass on NH-28 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col 223 

CbaDges in Existing System of Awarding 
Road Projects 
(Deb. 4, Vol. II, 07-07-2009) 
CoLS2J-36 

Cooditian of National Highways in the 
Country 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col3I5-n 

(Deb. 9, Vol. II, 14-07-2009) Connectivity of Ports with Highways 
Co1.387 (Deb. 24, Vol. IV, 04-08-2009) 

Aided Project ofNationaJ Highways 
(Deb. 24, Vol. IV, 04-08-2009) 
Col2S2~ 

Alternative Modes of Delivery of 
Highways 
(Deb. 14, Vol. III, 21-07-2009) 
CoLlIS 

AssistllDce by World Bank for 
Development of Highways 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col.. 297-lO6 

Awarding ofNHDP Projecu 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 371 

AW8'ding of Project to Developers 
(Deb. 9, Vol. II, 14-07-2009) 
CoI.414-IS 

Ban on HoardiDp along NHs 
(Deb. 24, Vol. IV, 04-01-2009) 
CoL SIS 

Bridps on NOs in Wesc Benp1 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 90-92 

CoLS21-24 

Construction and Maintenance of 
NatiooaJ Highways 
(Deb. 4, Vol. II, 07.07-2009) 
CoL 68 

Construction of 8ridps Over NatiortaJ 
Highway 
(Deb. 24, Vol. IV, 04-01-2009) 
CoL 303-07 

Cons1rUdioo of By-puses 
(Deb. 9, Vol. II. 14-07·2009) 
Col 68-72 

Construaion of Higbways ill Hill Slates 
(Deb. 14, Vol. III, 21-07-2009) 
CoL2S9 

Construction of New National Highways 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 113-16 

Construction of Outer Rin& Road by 
NHAl 
(Dcb. 19, Vol. III. 28-07.2009) 
CoL 211-79 
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Construction ofOverbridge on NH-58 
(Deb. 19, Vol. III, 28-01-2009) 
Coll()6.()1 

Construction of Service Lane 

Delhi-Mumbai-Kolkata Rail Freight 
Corridor 
(Deb. 4, Vol. II, 01-01-2009) 
CoL 411 . 

(Deb. 14, Vol. 1Il, 21-01-2009) DevelopmentofNH-92 
CoL 11-19 (Deb. 19, Vol. III, 28-01-2009) 

Construction Work on Highways CoL 89-90 

(Deb. 24, Vol. IV, 04-08-2009) Dilapidated Condition ofHigbways 
Col.215-18 (Deb. 24, Vol. IV, 04-01-2009) 

Constructioo work on NH-14 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 211 

Consumption of Fuel 
(Deb. 4, Vol. II, 01-07-2009) 
ColJI5-17 

Contracts for Golden Quadrilateral and 
NS-EW Corridon 
(Deb. 9, Vol. II, 14-01-2009) 
CoL394-9S 

Con\lel'Sion ofNH-77 into Four-Lane 
(Deb. 4, Vol. II, 07-07-2009) 
Col 344-45 

Conversion of State Highways into 
National Highways 
(Deb. 4, Vol. II, 07-01-2009) 
CoI.I~211 

Damage to National Highways 
(Deb. 19, Vol. III, 21-07-2009) 
Col 416-20 

Dausa-Kaidbun National Hi&bway 
(Deb. 24, Vol. IV, 04-08-2009) 
ColII2-8J 

ColI84-8S 

Dilapidated condition of NH-7S and 
NH-98 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 219-21 

East-West Corridor in Bihar 
(Deb. 14, Vol. III, 21-01-2009) 
CoL 237-39 

Eight Lane Access Control Express 
Highways 
(Deb. 19, Vol. III, 21-01-2009) 
Col 318-19 

Encroachment Alongside National 
Highways 
(Deb. 24, Vol. IV, 04-01-2009) 
Col 173 

Environmeulal C1caranc:e for Highways 
(Deb. 5, Vol. II, 01-07-2009) 
Colm 

Excessive Regulation in National 
Highway Projects 
(Deb. 4, Vol. II, 01-07-2009) 
Col3SO 

Expansion ofNH·2 
Delay in 48 NH Projects (Deb. 19, Vol. III. 21-07-2009) 

(Deb. 14, Vol. III, 21-07-2009) Coll79-80 
Col 386-19 i Expansion of Retail Market 

Delhi-HaridwarNational Highway (Deb. 23, Vol. IV, 03-01-2009) 
(Deb. 9. Vol. II, 14-07-2009) Col.307 
CoL 386 

DeIhi-Jaipur Expressway 
(Deb. 9, Vol. II, 14-07·2009) 
·Col212·13 

Express Highway betweeD Baroda to 
Mumbai 
(Deb. 19, Vol. III. 28-01-2009) 
Col.279-S0 
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Exprasway Authority 
(Deb. 19, Vol. tIl, 28-07-2009) 
CoL407-08 

Expessway between Delhi and Jaipur 
(Deb. 4, Vol. II, 07-07-2009) 
Col 274 

Expressway between Delhi and Meerut 
(Deb. 4, Vol. II, 07-07-2009) 
Col.l~ , 

FOIlf Laning of Buxar-Aara-Patna 
Highway 
(Deb. 19. Vol. III, 21-07-2009) 
Col. 311-12 

! 

Four-laning ofNltional Highways 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 38-40 

Funds Crunch faced by NH Projects 
(Deb. 14, Vol. III, 21-07-2009) 
Col494-9S 

Funds for Maintenance of NHs 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col 321·23 

Funds for National Highway-206 
(Deb. 19, Vol. III, 28.07-2009) 
Col 193 

FOlD" LmjDg of Jaipur-AgR Hiabways Funds for NH-43 and NH-201 
(Deb. 19, Vol. III, 21-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
CoL 124-26 Col.40S..Q6 

FOlD" Laning ofNH- t 7 ftom KUDdapur to 
Kasqod GaDdbidbam-MUDdra Section ofNH-I 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 14, Vol. III, 21-07-2009) 
Col. 223-24 Col 239-40 

Four Laning ofNH-24 Golden QuadriIaIenJ Project 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 24, Vol. IV, 04-01-2009) 
Col.3S7-SI Cot 220-34 

Four LaniDgofNH-S 
(Deb. 4, Vol. II, 
ColIIS-17 

07-07-2009) Highway Projects 
(Deb. 4, Vol. II. 07-07-2009) 

Faur LIDia& ofNH~ 
(Deb. 24, Vol. IV, 04-01-2009) 
Col20S 

Four l..aiogofNH-1S 

Col. 67-10 

Higbway Projects ill au.;.r.t 
(Deb. 19, VoL III, 21-01-2009) 
Col 421 

(Deb. 24, Vol. IV, 04..{)1-2009) Highway Uparedation Projects 

Col204-0S (Deb. 24, Vol. IV. 04-01-2009) 
FourLaniagofNH-81 Col 129-34 

(Deb. 24, Vol. IV. 04-01-2009) 
Col2D3 

Four Lanin& ofNHs in ADdbra PrIdesb 
(Deb. 4, Vol.. II, 07-07-2009) 
ColS37-31 

Four l.aoia& of Stretches on National 
Highways 
(Deb. 19, Vol. m, 21-G7-2009) 
Col 162-71 

Hybrid Model for Private Hip ... )' 
DeYelopen 
(Deb. 9, Vol. II, 14-01-2009) 
CoL51S-16 

Hybrid Models for IqJIcmaIlinc HicJaway 
ProjecU 
(Deb. J9, Vol. m. 28-01-2009) 
CoLl9l 
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Inspection or National Highways 
(Deb. 19, Vol. Ill. 28-07-2009) 
CoL 267-68 

KaIka-Sbimla National Highway 
(Deb. 4, Vol. II, 07-07-2009) 
CoLS49-SO 

Land Acquisition by NHAI 
(Deb. 14, Vol. III, 21-0'7-2009) 
Cot 44-48 

Lane Conversion ofHigbways in A.P. 
(Deb. 19. Vol. III. 28-07-2009) 
COl.. 10:S-06 I 

Laying ofPipeliDe along with NH· 7 
(Deb. 4, Vol. n. 07-07-2009) 
Cot 215 

Lil*illgofNH ofMPwi1hNSEW Corridor 
(Deb. 14. Vol. III. 21-07-2009) 
ColJ13..14 

Maintenanc:e of National Highways 
(Deb. 19, Vol. III, 28-07-2009) 
CotS6-57 

M.iotcnaDce of National Highways in 
U.P. 
(Deb. 24, Vol. IV. 04-01-2009) 
CotlSl-S9 
~ ofSrioapr-Lob Highway 

(Deb. 23. Vol. IV, 03-01-2009) 
Col6B 

NatiooaJ and State Highways 
(Deb. 4, Vol. II, 07-07-2009) 
Col.245--SO 

National Gal Highways 
(Deb. I, Vol. II. 02-07-2009) 
ColISG-SI 

National Hiahway--80 
(Deb. 19, Vol. III. 2.-07-2009) 
Col2()9..10 

NaciooaJ Higbways in Bihar 
(Deb. 14, Vol. Ill. 21-07-2009) 
Col 243-44 

National Highways in Gujarat 
(Deb. 4, Vol. II, 07-07-2009) 
CoL 234-36 

National Highways in Karnataka and 
TamilNadu 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 3 12-14 

Need for four-Ianing of NH-92 and 
construction of bridges on the 
Highway across river Kawari, Chambal 
and Yamuna (MUR 377) 
(Deb. 23. Vol. IV, 03-08-2009) 
Co1.4S8 

Need for four-Ianing ofNH-92 (MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 534 

Need to aDow plying of vehicular traffic 
dwing nigbt time on NH-212 between 
KeraJa and Kamataka (MUR 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
Cal 32>26 

Need to construct 2 lane bypass on 
NH-47 between Thuravoor to 
K.aUyikkavila in KeraJa (MUR 377) 
(Deb. I, Vol. II. 02-07-2009) 
Ca1377·78 

Need to CODStnId a road bridge over river 
KollidamatADaibraioo NH-45 in Tamil 
Nadu (MUR377) 
(Deb. I, Vol. II, 02-07-2009) 
CoL 384-35 

Need to construct bypass road in GmnIa 
City, Lohardag. Parliamentary 
Constituenc:y, .Jharkhand(MUR 377) 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 729 

Need to construct Over Bridges at 
Gadlthol and Bhulao crossings on 
Ahmedabad-Mumbai National 
Highway in Bharuch, Gujarat 
(MUR377) 
(Deb. 26, Vol. IV, 07-08-2009) 
Calm 
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Need to expedite the construction of 1 Need to Wldertake repair works on NH-47 
National Highway between Delhi and from Aroor to Haripad in Kerala 
Harldwar(MUR377) (MUR377) ~ 
(Deb. I, Vol. II, 02-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 38S-86 Col. 293 

Need to expedite the construction ofroad Need to upgrade NH-75 and NH-215 
between Mechada to Ranicbak on passing through Keonjhar 
NH;'41 in Tamluk Parliamentary ParliamentaryConstituency,Orissaas 
Constituency. West Bengal per the specified norms (MUR 3 TI) 
(MUR377) (Deb. 13, Vol. Ill, 20-07-2009) 
(Deb. 8, Vol. n, 13-07-2009) I Col.412-73 
Col. 477 NH &om Chamrawttoor to Kuttipuram 

Need to re-sblrtthe c:onstructionwork on 
JabaIpur-Nagpur four-lane road under 

(Deb. 19, Vol. III. 21-07-2009) 
Col. Tl 

Golden Quadrilateral Project NH Projects on PPP Basis 
(MUR377) (Deb. 9, Vol. II, 14-07-2009) 
(Deb. 19, Vol. III, 28-07-2009) I Col. 498-S 12 
Col. SOO I North-South and East-West Corridors 

Needtoreleasefundsfortbeconsb'uction (Deb. 9, Vol. 11, 14-07-2009) 
of ftyovers on national Highways in 
Vani Vihar, CRP and Khandagiri 
crossings in Bhubueshwar, Orissa 
(MUR377) 
(Deb. 5, Vol. II, 01-07-2009) 
Col.S21 

Need to undertake repair wort ofNH-82 
between Barbigba aDd Sannera in 
NalaDda Parliamentary CoastitueDcy, 
Bihar(MUR 377) 
(Deb. 13, Vol. Ill, 20-01-2009) 
CoI.4Tl 

Col.llJ..14 

Notification ofNatiooal Highways 
(Deb. 24, Vol. IV, 04-01-2009) 
Col.S20-21 

Plantation of Tru .. alon& Nati01lal 
Highways 
(Deb. 9, Vol. II, 14-07-2009) 
Col, 407 

Poliu and medic:al aid posts on N.rionaJ 
Highways 
(Deb. 4, Vol. II, 07-07-2009) 
CoU62~3 

Need.touoda1aketql8irworbofNalional Poor Maintenance ofHi&hways 
HIghWay between Saiyedraja and I (Deb. 4, Vol. U, 07-07-2009) 
Zamania in Chandauli district. Col.2S5 
Uttar Pradesh (MUR 377) I 
(Deb. 25, Vol. IV, 06-01-2009) Prescribed Width ofNationaJ HJabways 
Col. 328-29 (Deb. 19, Vol. Ill, 28-07-20(9) 

CoL 280-81 
Need to Wldertake repair works on . 

NH-I07 iIlBU(MUR.377)~:'Of A"idcllts on N •• ional 

~~n~~ Vol. III, 21-07-2009) ~~~~~ Vol. III, 28-01-2009) 
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Progress in Four Laning of National 
Highways 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col. 27-30 

Progress in Trans-Arunachal Highway 
Project 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col3tO 

Progress of National Highways 
(Deb. 4, Vol. II, 07-07-2009) 
ColJ36-.89 

Projeas for Improvement of National 
Highways 
(Deb. 19, Vol. III, 28-07-2009) 
CoI.212-14 

Railway Crossings III National Highways 
in K.amataka . 
(Deb. 16, Vol. 111, 23-07-2009) 
Col. 250-52 

Reflectors at National Highways 

Restructuring of Highways by NHAI 
(Deb. 9, Vol. II, 14-07-2009) 
CoI.JO..34 

Review of Functioning of Highways 
(Deb. 4, Vol. II, 07-07-,2009) 
Col. 141-50 

Safety Management Rules for National 
Highways 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 239-40 

Sanctioning of New NHs 
(Deb. 14, Vol. Ill, 21-07-2009) 
CoI.402"()3 

Sharing of risk incurred in Highway' 
Projects 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 516-17 

Six Laning ofNational Highways 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 180-84 

(Deb. ,4, Vol. II, 07-07-2009) Six LaningofNH-2 
Col. 334 (Deb. 24, Vol. IV, 04-08-2009) 

Repair and MaintenaDte ofNH-l 02 CoL 214 

(Deb. 4. Vol. II, 07-07-2009) SixLaningofNH-9 
Col. 550 (Deb. 4, Vol. II, 07-07-2009) 

Repair and Maintenance ofNHs 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 497-911 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 446-52 

Replir ofNH in Tamil Nadu 
(Deb. 24. Vol. IV. 04-08-2009) 
CoI.2S9 . 

R.epairin& ofNH-28 
(Deb. 9. Vol. II, 14-07·2009) 
Col214 

Restoration of Bridges and Four Laning 
ofNH-17 
(Deb. 14. Vol. W, 21-07-2009) 
CoI.JOS.{l6 

CoI.J4S..46 

Sluggish Progress in Highway Projects 
(Deb. 4. Vol. 11, 07-07-2009) 
Col. 18-25 

Speedy Implementation of Highway 
Project5 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col 145 

Status of East-West and North-South 
Corridors 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 37 

Status ofSrirampur-Sik:har Corridor 
(Deb. 14. Vol. III, 21-07-2009) 
Col. 218-22 
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Status of work OD Vadodara-Mumbai 
Expressway 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 294-95 

Work on Delbi-Dehradun Highway 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 23 1-32 

Work on Road Projects 
Stepping up of Work 00 Highwaysunder' (Deb. 14, Vol. III, 21-01-2009) = 14, Vol. Ul, 21-07-2009) I Col.61-82 

Col 252-54 I Worting of National Highway Laws 
Time and Cost Overruns on Highway! (Deb. 9. Vol. II, 14-07-2009) 

Projects ! CoI.33-34 
(Deb. 14, Vol. Ill, 21-07-2009) I World Bank Cnncern Over National 
Col210-11 Highways Projects 

TaU Policy I (Deb. 24, Vol. IV. 04-01-2009) 
(Deb. 9, Vol. II. 14-07·2009) i Col.413-)4 
Col3SS-56 I . World Bank Loan for Highway ProjClCt 

TollTaxOllDelhi-GurgaonExpressway (Deb. 9, Vol. II, 14-07-2009) 
(Deb. 4, Vol. 11, 07-07-2009) Col 209-1 I 
CoL'Z7l-79 

Toll Tax on Natioftal Highways 
(Deb. 4, Vol. II, 07-07-2009) 
Col 139-44 
(Deb. 9, Vol. II, 14-07-2009) 
Col, 37-38 

Traffic coogatioo OIl NHs in Orissa 
(Deb. 9, Vol. II. 14-07-2009) 
Col.21S-16 

Tl'8UDIIl Centres along National HigbMys 
(Deb. 10, Vol. 11. 15-07-2009) 
Col,4~ 

Upgradatioo ofHigbways itt Gujanll 
(Deb. 9, Vol. II, 14-07-2009) 
Col7S-76 

Wadeaiag of National Highways 
(Deb. 4. Vol. II, 07-07-2009) 

N ..... lfiPwaysAtdIaortty ofl ... 

Award of Contract by NHAI 
(Deb. 4, Vol. tI, 07·07-2009) 
Col. 217-18 

Budgetary Allocation Sought by NHAI 
(Deb. 4, Vol. 11. 01"'07-2009) 
Col.407~ 

Fast Track Projects 
(Deb. 24, Vol. IV, 04-01-2009) 
Col. 79-80 

Market Borrowiap by NHAI 
(Deb. 24, Vol. IV. 04-01-2009) 
C.ol. IS-I 1 0 

NHAl's Plan for Truclt .Driven 
(Deb. 19, Vol. III. 11-07-2009) Col, 461 

Widening of NH-7 
Mabarasbtra 

. ! Col.2S2-~3 
In MP and I Projects ofNHAI in Weal BeopI 

(Del!. 9, Vol. 1[, 
CoL 409-10 

I 

14-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
Col416-t8 

W"1ddI ofNatioDaI Higbways Slugisb Progress in Highway Projects 
,(Deb. 24. Vol. IV, 04.0'·2009) I (Deb. 4, Vol. II, 01-61.2009, 
Coi..l86-81 Col. I"'~ 
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National Highways Development 
Prograranse 

Expansion of scope ofNHDP 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 35&-6& 

National Highway Development 
Programme 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 21 1-12 

Perfannaoce ofNHDP 
(Deb. 19. Vol. Ill, 28-07-2009) 
Col 344-45 

Stepping up of Work on Highways under 
NHDP 
(Deb. 14, Vol. III, 2)-07-2009) 
CoI.2S2-S4 

Targets under NHDP 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 119-22 

WideaUng ofHigbWays under NHDP 
(Deb. 4, Vol. II, 07-07-2009) 
Col,8S-86 

NadouIlIortIcubre Board 

Need to speed up the processing of 
applications of fanners for financial 
assistance provided by National 
Horticulture Board (NHB) and Set up 
at least four Regional Centres ofNHB 
in Karoa1aka (MUR. 377) 
(Deb. S, Vol. II, 08-07-2009) 
CoI.SI2-13 

Nadoul Horticultu.re MissioD 

National Horticulture Mission 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 547-49 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 207-10 

National HamaD Riahll Co •• ission 

Appointment ofChainnan ofNHRC 
(Deb. 24, Vol. IV, 04-08-2009) 
(01.112 I 

NHRC Guidelines on Police Encounters 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 53-56 

NHRC Report on Child Labour 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 112 

Vacant Post in NHRC 
(Deb. 14, Vol. III, 21-07-2009) 
Col 348-49 

NatioDaJ Institute for Pubtic Coopendioa 
and Child Developmeat 

N1PCCD 
(Deb. 22, Vol. IV, 31-07-2(09) 
CoI.3SI 

NatioDallutituteofDesip 

Natiooal Institute of Design 
(Deb. 23,. Vol. IV, 03-08-2009) 
CoL32S-26 

NatioullDstit1de ofRanJ DevelopmeBt 

NationailDstitute of Rural Developmem 
(Deb. 17, Vol. III, 24-07-2009) 
Col 140-41 

NatiouIlDItItaIe of'Jeduloloty 

Admission in National Institutes of 
Technology 
(Deb. 23, Vol. IV, 03-01-20(9) 
CoL 99-101 

Need to open an Indian Institute of 
Management in Kashipur, district 
Udbam Singb Nagar, Uttarakhand, 
declare Kumaon Engineering College 
Dwarahat as National Institute of 
Technology and accord the status of 
Central University to Kumaon 
University (MUR 377) 

.;, (Deb. 4, Vol. II, 07-07-2009) 
Col. 589-90 

National Investigation Agency 

Functioning of Multi Agency Cebtre 
(Deb. 4, Vol. II, 07.07-20(9) 
Col. 567-68 
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NationallnvestigatioD Agency I NaUo.al Minerai Developmeat 
(Deb. 4, Vol. II, 07-07-2009) Corporation 

Col. 305-06 I Acquirement of Stake by NMOC 
NatioDaIlDvestmeatFllDd . I (Deb. 25, Vol. IV, 06-08-2009) 

DissolutionofNIF ! Col. 175-76 
(Deb. 26, Vol. IV, 07-08-2009) l'IncreaseinPriceOfironOrebyNMOC 
Col. 240-41 (Deb. 6, Vol. 11, 09-07-2009) 

NIF Col. 81-&3 

(Deb. 17, Vol. III. 24-07-2009) ModemisationofNMOC 
ColI4446 (Deb. 6, Vol. II. 09-07-2009) 
(Deb. 22. Vol. IV, 31-07-2009) Col276-n 
Col 681 Natioeal MiDorities De¥eIopIDeat ud 

NatiHaI Kaowledgeo-....... FiauceCorporatioa 

National Knowledge Commission I Credit Facilities by NMDFC 
(Deb. 8, Vol. II, 13-07-2009) \' (Deb. 21, Vol. IV, 30-07-2009) 
Col. 225-26 Col 73-76 

Recommendations of National I WorttingofNMDFC 
KnowledgeCommissioD I (Deb. II, Vol. UI, J6-07-2009) 
(Deb. 10, Vol. II. 15-07-2009) Co1.303-05 
Col. 297-338 

Natioul Litency M .... 

NaboDaI Likncy Missioa 
(Deb. 13, Vol. III, 20-07-2009) 
Col36J..64 

Projects Sancnoaed to NGOs under NLM 

NatioDal Miuioa 'or Eapowerw_' 0( 
w.-

. NtIionaI Millioa for E1apoweraIeS of 
Women 
(Deb. 7, Vol. II, 10-07-2009) 
Col 2SO-5 I 

(Deb. 13, Vol. Ill, 20-07-2009) NatiouIMIakIe_t:eervlllltiee':y 
Col.204-07 

Natioaal Maria. Develop •••• ............. 
National Mission OIl Energy Ef6c:ieDcy 

(Deb. 7, Vol. II. 10-07-2009) 
CoI.362~3 

DevelopmemofPortsunderNMDP N ...... MiIIIoII_Sid' , , ....... 
(Deb. 13, Vol. III, 20-07-2009) I National Mission on Sustainable Habitat 
Col.343-44 ,I (Deb. 2, Vol. II. 03-07-2009) 

NatiouI Matan .... Pnp ••• 1 Col. 253 
J 

Review of National Mental Health Nadoul Nwtridn M .... 
Propaoe 
(Deb. 10, Vol. II. lS-07-2009) 
CoI.I9S-96 

NaciODal HUll ilioIJl Miaion 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 335-36 
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Natioul NutrltioD Moaitorlag Bureau Nationl Rehabilitation and 
National Nutrition Mooitoring Bureau Resettlemeat Policy 

(Deb. 22, Vol. IV, 31-07-2009) National Rehabilitation and Resettlement 
Col 199-204 I Policy 

NatioaaIOcea.ieWaterway (Deb. 11, Vol. III, 16-07-2009) 
Col. 179-80 

Creation of Natioaal Oceanic Waterway (Deb. 17. Vol. III, 24-07-2009) 
(Deb. 8. Vol. II, 13-07-2009) Col. 321-26 
Col 245 

Natioaal hae ... ri AdviIory Board 

Setting up of National Passengers 
Advisory Board 
(Deb. I, Vol. II, 02-07-2009) 
Col 274 

Natioaal PopaIadoli Repter 

Multi-Purpose IdentitylUniversa1 Cards 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 499-SOO 

Nadoul PowerTraill.., ItutJhIte 

Natioaal Reaewable Eaergy Policy 

National Renewable Energy Policy 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 320-21 

Natloa.1 Raral Dri.kia, Water 
Prograaaae 

COrmDlDlity Participation in Rural Water 
Supply 
(Deb. 7, Vol. II, 10-07-2009) 
Col 174 

Revised Guidelines under NRDWP 
(Deb. 22, Vol. IV, 31-07-2009) 
ColSS7-59 National Power Training Institures 

(Deb. 2, Vol. II, 03-07-2009) 
Col.44J...{l Natioaal RaraI ~tG .. natee 

Na ...... RaBVikat Yojau 

NacioaaJ Rail Viku Yojaoa 
(Deb. 21, Vol. IV, 30-07·2009) 
Col. 175-76 

Na ..... RaWedA..-AIItIMNity 

Failure ofNaticmI R.ainfedAreaAutbority. 

5dteIM 

Account ofNREGA Workers 
(Deb. 7, Vol. II, 10-07-2009) 
Col 96-100 

AdministnItive Expenses under NREGS 
(Deb. 17, Vol. III, 24-07-2009) 
Col264-6S 

(Deb. 24, Vd!. IV, 04-08-2009) AssessmentofNREGS 
Col.34I...{l (Deb. 17, Vol. III, 24-07-2009) 

National Rainfed Area Authority 
ColS2-S8 

(Deb. 19, Vol. III, 28-07-2009) Awareness Campaign forNREGS 
CoI.4S7-sa (Deb. 7, Vol. II, 10-07-2009) 

._"-.... A _ I Co1.372-76 
Revamping of National Rallu .... rud . . . . 

Authority I BioaIeIrIC Cards tiIr N1lEGS Benc6ciaries 
(Deb. 14. Vol. JII, 21-07-2009) I (Deb. 17. Vol. 1II, ,24-07-2009) 
Col 203-04 CoI.146-47 
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Delay in Payment of Wages under NREGS Social Audit ofNREOS 
(Deb. 2, Vol. II, 03-07-2009) (Deb. 26, Vol. IV, 07-08-2009) 
CoI.213-86 Cot 10-19 

Jnsunmce Cover for NREGA Beneficiaries Uniform Wages under NREOS 
(Deb. 17, Vol. III, 24-07-2009) I· (Deb. 2, Vol. II, 03-07-2009) 
Col. 310-12 Col 285-87 

InsW'8l1Ce Cover for NREGA Workers 
(Deb. 2, Vol. II. 03-07-2009) 
Col 364-65 

Usc ofMaclUnes under NREGS 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 383-90 

lnegularities in NREGS I Wages WIder NREGS 
(Deb. 7, Vol. II, 10-01-2009) (Deb. 22, Vol. IV, 31-07-2009) 
Col28J.36 Col.I~33 

ImguIarities in NREGS Working Days under NREGS 
(Deb. 2, Vol. II, OJ-07-2009) I (Deb. 2, Vol. II. 03-07-2009) 
Col 380-82 Col. 4S0-60 

Need to ensure payment of wages under ! Working Hours under NREGS 
National Rural Employment Guarantee I (Deb. 17, Vol. IJI. 2 .... 07-2009) 
Scheme in various districts of I Col499-SOO 
CbhauisgartI (MUR 311) Works UDder NREGS 
(Deb. 4, Vol. II, 07-01-2009) (Deb. 7 Vol. II 10-07-2009) 
Col 591-92 ' , Col.26U4 

Need to provide adequale funds UDder Ndoa.I ...... FlullelldlDct I' ..... 
NatbW Rural EmpJoymeat o....ntee 
Scheme and other employment NIIional RunJ FiDIDc:ial IaduIioo PlIo 
schemes in Gaya Parliamentary (Dob. 17, Vol. III, 24-07·2009) 
ConstituleDcy, BibIIr(MUR 377) I Col. 7Son 
(Deb. S, Vol. II, 13-07-2009) I NatioaaIllIIni a..JtII MJIIIoa 
Col. 474 

Financial As.i.taftee Uader Naticmal 
NRBJS I Runt HeaIIb MiIsioD 

(Deb. 7, Vol. II, 10-07-2009) (Deb. S, Vol. n, 08-01-2(09) 
Col. In-lO,2S1 CoLS6-75 , 

Ombudsman for NREGS I Hc:aJtb Infonna&ioa Survey IIDdIr NRHM 
(Deb. 22, Vol. IV, 31-07-20(9) (Deb. 15, Vol. Ill, 22-07-2009) 
Col. 281-82 I CoL 44445 

Release of Central Share to States t ~ement orMedicines uaderNRHM 
(Deb. 17, Vol. III, 24-07-2009) 1 (Deb. IS, Vol. Ill. 22-07-2009) 
Col. 280-310 Col.4lO-Il 

IlC'view ofNREOS 
(Deb. 7, Vol. 11, JO-07-2oo9) 
Col. 111-63 

bviewofNllHM 
(Deb. 20, Vol. III. 29w01.2009) 
CoI.24SoSO 
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Review of Scheme under NRHM Natioaal Solar MisIioft 
(Deb. IS, Vol. III, 22-07-2009) NationalSolarMission 
Col.4S8-S9 (Deb. 7, Vol. II, 10-07-2009) 

Shortage of Docton under NRHM 
(Deb. S, Vol. 1I, 08-07-2009) 
Col. 187-88 

Smart Card for Patients under NRHM 
(Deb. 10, Vol. II, I S-07 -2009) 
Col 368 

Tuk Force for NRHM 
(Deb. 20, Vol. III, 29-07-2009) 
CoJ.407-IO 

CoL 343-44 

National Solll 

National Song - Played 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 436 

Natioul Sports Faad 

National Sports Fund 
(Deb. 9, Vol. II, 14-07-2009) 
Col 225-27 

Natloul Sdlechded Castes Fiuace aad NatioaaI TaleDt Sean:b Eu""'" 
Dnelop_eetCorporatbt 

Projects Received byNSCFDC 
(Deb. 18. Vol. Ill, 27-07-2009) 
Col 376-40 

National Talent Sean:h Examination 
(Deb. 23, Vol. IV, 03-08-2009) 
Col 148 

Natioul 'IiduIoIogy Day 

Natloul SdMchaIed Tribes Fiuace aad National Technology Day 
De\lek.. tCorpantioB (Deb. 10, Vol. II, 15-07-2009) 

Col IS3-SS 
NSTFDC 

(Deb. 22, Vol. IV, 31-07-2009) 
Col493-96 

NatIDDaI s..rtay GIIant 

Setting up ofNSG Hubs 
(Deb. 4, Vol. II, 07-07-2009) 
CoL~1 

StrengtheniDg ofNSG 

Natioaal Textile Corporatioa 

Land ofSidt NTC Mills 
(Deb. 11, Vol. III, 16-07-2009) 
CoL 220-23 

Sick NTC mills 
(Deb. 6, Vol. II, 09-07-2009) 
CoL 34-35 

Natioaal Urbu Poor Fuad 

(Deb. 9, Vol. II, 14-07-2009) National Urban Poor Fund 
CoI.240-4t (Deb. 26, Vol. IV, 07-08-2009) 

Col. 341-42 
Nadoul Service Sdleme Nattoaal WaId'DeveIopmeIItAplicy 
National Service Scheme (NSS) National WakfDevelopmeatAgenc:y 

(Deb. 24, Vol. IV. 04-08-2009) (Deb. 16, Vol. III, 23-01-2009) 
CoL 463 CoL 138 

NatiOaal SkUI DcYeIopmeDt Coaadl 

National Skill Development Council 
(Deb. 13, Vol. III. 20-07-2009) 
CoL 426-27 

NatioDal War Memorial 

National War Memorial 
(Deb. 23, Vol. IV, 03-08-2009) 
Col 139-40 . 
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Need to erect a 'National War Memorial' Disaster Caused by Kosi 
in New Delhi in honourofmartyrswbo (Deb. 15, Vol. 111, 22-07-2009) 
laid down their lives for the country Col. 308 
(MUR377) 1 0 , M I......:.. ... Bhopal 
(0 b 9 Y, I II 14 07 2009) 1 isaSter anagement UGoUlIlle, ec:s80' o. , - - (Deb. 24, Vol. IV, 04-08-2009) 

I Col272 
Natioll.8l Water Mission I ! Drought Affected States 
National Water Mission II (Deb. 4, Vol. 11, 07-07-2009) 

(Deb. 10, Vol. II, 15.07·2009) Col. 552-54 
Col. 44041 i I Drought Uke Situation 

NatiaulWatenbed()r.,.eIoplMetProjed I (Deb. 24, Vol. IV, 04-08-2009) 
National Watershed Development Project I Col214-15 

(Deb. 19, Vol. III, 28-07-2009) I Drought situation in Nawada District of 
Col 93-98 I Bihar(MUR377) 

NataraiCalaarity I (Deb. II, Vol. Ill. 16-07-2009) 
. . I Col 341-42 

Allocation ofFoodgrains for Flood Rehef i 
(Deb. 9, Vol. II, 14-07-2009) I Drought situation in the country (Sub) 
Col408-09 I (Deb. 10, Vol. II, 15-07-2009) 

Assistmee to Flood Affected States Col. 554-83 
(Deb. 14, Vol. III, 21-07-2009) II Flood Affected States 
Col. 191-96 (Deb. 4, Vol. II, 07-07-2009) 

Central DisasIer ~ Authority I CoL 464-70 
(Deb. 24, Vol. IV, 04-08-2009) I Flood and Erosion manqement by 
CoL 125-26 I Brahmaputra Board 

CompeftSationforDamagedCrops (Deb. 10, Vol. II, 1S-01-2009) 
(Deb. 9, Vol. II. 14-07-2009) I ColI9-9S 
Col 43 1-32 i Flood Control tmd Management Scheme 

Compensation to Fannm I (Deb. 15, Vol. III, 22-07-2009) 
(Deb. 9, Vol. II, 14-01-2009) I Col31440 
Col 27-30 ! Flood from Rivers Originating from 

Cracks on the Ground I Bhutan 
(Deb. 24, Vol. IV, 04-08-2009) I (Deb. 20, Vol. III. 29-07·2009) 
Col. 170-72 I Col69-1O 

Cyclone Ana I Flood in UP and Bihar 
(Deb. 10, Vol. 11, IS·07-2009) (Deb. 5. Vol. II, 01.01-2009) 
CoI.I72-7l Col 147-41 

C)'C1one Relief Flood Relief to Bihar 
(Deb. 4, Vol. 11, 07..07-2009) 1 (Oeb. 9, Vol. H. 14.07-2009) 
Col. 25-31 Col 109-11 
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Flood ReJiefto Orissa 
(Deb. 24. Vol. IV, 04-08-2009) 
ColSI5-16 

Need to control the erosion caused by 
river Bhagirathi in West Bengal 
(MUR371) 

Funds for SealRiver Erosion I (Deb. 18, Vol. III, 27.07-2009) 
(Deb. 15, Vol. Ill, 22-07-2009) Col. 729 . 
Col. 285-88 . Need to give special economic package 

Houses for Flood Affected Families I for the drought-hit Kausbambi 
(Deb. 7, Vol. II, 10-07-2009) Parliamentary Constituency, 
Co135%1 UuarPradesh(MUR371) 

Jndo..Nepal Cooperation to Control Flood 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 25%1 

Irrigation for Drought Hit Areas 
(Deb. 14, Vol. Ill, 21-07-2009) 
CoI.StJ-12 

Joint Technical Team on Flood 
Management 
(Deb. 20, Vol. III, 29-07-2009) 
Col 102~3 

Land Erosion 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 16().04 

Lou of Crops Due to Floods 
(Deb. 4, Vol. II, 07-07-2009) 
ColSOO 

i 

Mount Abu as Beo-Sensitive Zone i . 
(Deb. 1 S, Vol. llI, 22-07-200~) 
Col 240 ), 

F 
Need to bring out a White Paper on .. 

steps taken by the Government .. 
tackle drought situation in the country 
(MUR371) 
(Deb. 14, Vol. III. 21-07-2009) 
ColS67 

Need to control the annual flood havoc 
wreaked by rivers Keleghai and 
Kapaleswari in West Medinipur 
District of West Bengal (MUR 377) 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 598-99 I 

I 

(Deb. I, Vol. II, 02-07·2009) 
Col. 380-81 

Need to include Sea Erosion UDder the 
definition ofNationaI I>isuterlNaImal 
Calamity for providing relief to the 
affected fishermen community living 
along coastal areas (MUR 317) 
(Deb. 2S, Vol. IV, 06-08-2009) 
Col. 330 

Need to make provision of funds for 
Disaster Management Agencies and 
Tasks (MUR 377) 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 462 

Need to provide fiDanciaI auisImce to 
the farmers in Porbandar and Junagarb 
district of Gujarat whose crops have 
been damaged due to beavy rain in 
the State(MUR 377) 
(Deb. 18, Vol. III, 27-07-2009) 
Colm-l8 

Need to provide financial belp under 
Agricultural Crop Insurance Scheme 
to fanners ofPorbandar and Junagarb 
districts in Gujarat whose crops have 
been damaged due to heavy rains 
(MUR371) 
(Deb. 23, Vol. IV, 03-01-2009) 
Co1.4S4 

Need 'to provide special economic 
package for the people affected by 
floods in river Ghagra in Salempur 
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Parliamentary Constitutency, Uttar I Reconstruc:tion of Roads Damaged by 
Pradesh (MUR 377) Flood 
(Deb. 15, Vol. III, 22-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
Col. 601 Col 221-24 

Need to provide special financial! SeismicActivityinKeraJa 
assistance to the fanners in drought- i (Deb. 5, Vol. II, 08-07-2009) 
hit Balia and Deoria districts of Uttar I Col 171 
Pradesh (MUR 377) i 
(Deb. 20, Vol. Ill, 29-07-2009) I Separate Health Centres for Flood 
Col. 535-36 I Affected Areas 

, (Deb. 20, Vol. Ill, 29-07-2009) 
N~ to provide special finalM;ial package I' Col. 258-59 

to the Government of uu. Pradesh 
fortbedrougbtbitd.istrictsofEastem I Setting up of Disaster Management 
UtIar Pradesh (MUR 377) i Departments 
(Deb. S, Vol. II, 08-07-2009) II (Deb. 14, Vol. III, 21-07-2009) 
Col. 519-20 Col. 216 

Need to put in place flood control Situation arising out of drought and 
measures and provide adequate floods in various parts of tile COUDtJy 
c:cmpenscion to flood affected people (DUR 193) 
inHardoi Parliament.ryConstitueDcy, (Deb. 19. Vol. Ill, 28-07-2009) 
uu. Pradesh (MUR 377) I Col SQ6.662 
(Deb. 19, Vol. III, 21-07-2009) II . . 
Col. SOl Sod ErosIOll 

(Deb. 24. Vol. IV, 04-08-2009) 
Need to review by the CcDral Gowi iWlICIIt Col. 183-92 

ofa decision to recoYer fiom the Stale 
of Orissa the funds released from 
NCCFfortbeftoodvic:bms{Sub) . 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 569 

Need to sent. Central Team for evaluation 
for drought-situation in Madhya 
Pradesh and UUwPradesh (MUJl377) 
(Deb. 14. Vol. III, 21-07-2009) 
ColS69-70 

Need to take steps to prevent the 
recurring floods caused by river 
Narayani in Deoria Parliamentary 
Constituency, Uttar Pradesh 
(MUR371) 
(Deb. 10, Vol. n, lS-07-2009) 
CotS16-B7 

Study on after effect of Earthquake 
(Deb. 24, Vol. IV, 04-01·2009) 
Col.Sl8-J9 

Utilisation ofCRf for Repairs ofROtId(s) 
in BacltwIrd Rural Artas 
(Deb. 9, Vol. n. 14-07-2009) 
Col 469-70 

N ... nt.I Raoaras 

Exploitation of Natural Resources by 
MNCs 
(Deb. 10, Vol. II, 15-07-2009) 
Col 174-75 

Natural Rcsoura$ OIl Sustainable Basis 
(Deb. 20, Vol. III. 29-07-2009) 
Col 127 
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Computer Education in KVs and NVs 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 70-72 

Need to release funds for construction of 
a building for Navodaya Vidyalaya in 

Setting up ofEzbimala Naval Academy 
(Deb. 8, Vol. n, 13-07-2009) 
Col. 226 

Shortage of Wanhips 
(Deb. 8, Vol. II, 13-07-2009) 
Co1.296Jn 

Khagaria district, Bihar (MUR 377) Naulism 
(Deb. 25, Vol. IV. 06-08-2009) I 
CoI.32CJ.30 Acquisition. of Sophisticated Weapons 

I by Naxalltes 
Need to set up Navodaya Schools in (Deb. 19, Vol. Ill, 28-07-2009) 

TlBDiINadu(MUR377) I ColA75 
(Deb. 18, Vol. III, 27-07-2009) f 
Col. 726 Assessment 0 Naxal Affected Areas 

Opening ofKVs and JNVs 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 378-80 

(Deb. 18, Vol. Ill, 27-07-2009) 
Col. 234-35 Bomb Blasts by Naxals 

(Deb. 9, Vol. II, 14-07-20~9) 
Reservation Quota in KV sand NYs Col 481-82 

(Deb. 23, Vol. IV, 03-08-2(09) FundstoFigbtNaxalism 
CoL403-04 

(Deb. 4, Vol. II, 07-07-2009) 
Setting up of JNV s 

(Deb. 13, Vol. III, 20-07-2009) 
Col 218 

Setting up of Navodaya Vidyalayas 
(Deb. I, Vol. II, 13-07-2009) 
Col. 3()4.48 

Col. 372-78 

Infrastructure Development for Naxal 
Affected Area 
(Deb~ 19, Vol. III, 21-07-2009) 
CoL 391-92 

Maoists Links with other Outfits 
Setting up ofNVs I (Deb. 10, Vol. II, 15-07-2009) 

(Deb. 23, Vol. IV, 03r08-2009) I CoUS2 

Col. 292 Measures to Check Naxalism 
NIIwy (Deb. 4, Vol. II, 07-07-2009) 

Advanced Stealth Frigates Col.2-lS 

(Deb. 23, Vol. IV, 03-08-2009) NaxalandTerrorOutfits 
Col 106 ! (Deb. 14, Vol. III, 21-07-2009) 

IDduction oflNSAiravat I CoI.lS&-57 
(Deb. 23, Vol. IV, 03-08-2009) Need to formulate an effective strategy 
Col. 28().Il to combat the menace of nBDIism in 

Manufacturiag of Submarines 
(Deb. 23, Vol. IV, 03-08-2(09) 
Col. 387 I 

the country (MUR 377) 
(Deb. 5, Vol. II, 08-07-2(09) 
Col. 514 . 
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Nortit-Euten RegioD I NTPC Limited 
Conservation of Forest in North-Eastern Additional Power Generation by NTPC 

States (Deb. 22, Vol. IV. 31-07-2009) 
(Deb. 20, Vol. Ill, 29-07-2009) CoLS6).Q 
Col 72-74 

Development Projects in NE Region 
(Deb. 19, Vol. Ill, 28-07-2009) 
CoLI26-SO 

BHEL-NTPC Joint Venture Project 
(Deb. 2. Vol. II, 03-07-2009) 
Cot 434-35 

Breakdowns in NTPC Plants 
Extortion by Terrorists in NE Slates (Deb. 22, Vol. IV, 31-07-2009) 

(Deb. 9, Vol. II, 14-07-2009)! Col.5S6-S1 
Col. 238-39 I 

I Coal Mines Acquisition by NTPC 
lnfiltrationinNERegjon j (Deb. 17, Vol. III, 24-07-2009) 

(Deb. 19, Vol. III, 21-07-2009) j Col 137-31 
Col 477-71 . 

IDSUrgency in North-East I, Debt ofNTPC 
(Deb. 19, Vol. III, 21-01-2009)! ~~7t26, Vol. IV, 07-01-2009) 
Col 7-10 : 

Land Erosion I Hydro Power Projects by NTPC 
(Deb. 26, Vol. IV, 07-01-2009) I (Deb. 22, Vol. IV, ) 1-07-2009) 
CoL 160-64 II Col. 201-10 

Law and Order Situation in NE Slates NTPC Offic:ers Joining Pri\'I&e ec:ap.dcs 
(Deb. 4, Vol. II, 07-07-2009) I, (Deb. 17, Vol. III, 24.07-2009) 
Col 24346 Col 326-27 

} 

Regional Dira:tondes I Powa' 0enaaIi0a by !'Po"PC 
(Deb. 25, Vol. IV. 06-01-2009) I (Deb. 17. Vol. Ill. 24-07-2009) 
Col 176-77 ; Col. )1().12 

TraffickiogofGirls I ProfilofNTPC 
(Deb. 17, Vol. Ill, 24-01-2009) I (Deb. 17. Vol. 1lJ, 24.01-2009) 
CoL IQ0.02 I Col. 266 

VIIion-2020 Documeal I Shortage of Coal in NTPC Power Plants 
(Deb. 24, Vol. IV. 04-01.2009), (Deb. 26. Vol. IV. 07-08-2009) 
Col ]76-79 I Col.49-~ 

NannIy Nudar Eurv 
Joint Venture with Telecom Canpany I Auplentin& Nuc_ Power Gencnrion 
~~i;,~ Vol. IV, 31-07-2009) \' (Dcb. 15, Vol. 111. 22-01-2009) 

Cal. 263-64 
Notary PIIbIe I BHEL Plan for Nuclear Componarta 
AppoinUDeat of Notary Publk flusineu 
• (Deb. 11, Vol. lIJ, 16-07-2009) (Deb. 21. Vol. 1\1, 30-.01.2009) 

Col. 206-10 CoL 1-4 
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Generation of Atomic Power Nuclear NOD-Proliferation Treaty 
(Deb. IS, Vol. Ill. 22-07-2009) Nuclear Test by North Korea 
Col. 401-02 (Deb. 15. Vol. III. 22-07-2009) 

Indo-US Nuclear Deal Col 479-80 
(Deb. 15, Vol. 1Il, 22-07-2009) Signing of Non-Proliferation Treaty 
Col250-S1 (Deb. S, Vol. II, 08-07-2009) 

Need to expedite completion of the 
K.oodankulum Nuclear Power Plant in 
Tamil NUl (MUR.377) 
(Deb. 20. Vol. Ill, 29-07-2009) 
Col.S27-28 

Non-functioning units of Rajasthan 
Atomic Power Plant 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 223-24 

Nuclear Power Plants in the Country 

ColI ()6.{)7 

Naelear Park 

Setting up of Nuclear Parks 
(Deb. 20, Vol. III, 29-07-2009) 
Col 243-44 

N,.,.. Paadlayatl 

Nyaya Pancbayats 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 90-91 

(Deb. S, Vol. II, 08-07-2009) ObituaryReferalce 
Col. 391-92 Sad Demise of Dr. Madan Prasad Jaiswal 

PowerGeneratioDfromAtomicEnergy i (Deb. 4, Vol. II, 07-07-2009) 
(Deb. S, Vol. II. 08-07-2009) Col 1-2 
Col.IS3 Sad Demise ofShri Shiv Cbaran Mathur, 

Private Sector in Nuclear Power I Shri Fasi-ur-Rebman Munnau Khan 
Generation 1 (Deb. I. Vol. II, 02-07-2009) 
(Deb. S, Vol. II, 08-07-2009) Col. 1-3 
Col. 461 

Production ofNucJear Forgings 
(Deb. II, Vol. Ill, 16-07-2009) 

Sad Demise ofSbrimati Gayatri Devi 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 1-2 

Col. 2 1()'I1 I OceaaasillmComplexes 

Rajasdwln Atomic Power Station I Setting up ofOceanasiwn Complexes and 
(Deb. 15. Vol. Ill, 22-07-2009) Marine Thene Parks 
Col 272-73 I (Deb. 8, Vol. II, 13-07-2009) 

Setting up of Nuclear Power Plants Col 281-82 
(Deb. 15, Vol. III, 22-07-2009) 0fIicla1 J...aap .. 
CoL81-12 

Sborta&e of Fuel for Atomic: Plants 
(Deb. 10. Vol. II, 15-07-2009) 
Col. 36-37 

I Declaration of Bhojpuri as Official 
Language 
(Deb. 9, Vol. II, 14-07-2009) 
Col. ]04 
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Cross Border Trade Misutilisation of U.S. Aid to Pakistan 
(Deb. 13, Vol. III, 20-07-2009) against India 
Col277 (Deb. 20, Vol. lIl, 29-07-2009) 

Denia!ofVisastoSikhPilgrims \ ColSI5-16 . 
(Deb. 10, Vol. II, 15-07-2009) I Need to talce steps to rescue flSbenneD. 
Col176-n from Daman and Diu languishing in 

Displacement ofSikhlHindu Families in I Pakistani jails (MUR377) 
Pakistan I (Deb. 13, Vol. III, 20-07-2009) 
(Deb. 20, Vol. III, 29-07-2009) Col468-69 
Col 41-42 \ 

Nexus Between ULFA and 'SI 
Enc:roacbmentoflndian Territory (Deb. 4, Vol. II, 07-07-2009) 

(Deb. 10, Vol. II, 15-07-2009) Col. 220-21 
Col.2J9-20 

Express Link to Sikh Shrines in PItistan \ pa: Sponsored De-Stabilisation 

~~~i Vol. Ill, 29-07-2009) (Deb. IS, Vol. Ill, 22-07-2009) 

I Col. J60..61 
Ex1radition T with Pakistan 

(Deb. s,re:1. II, 08-07-2009) Release ofTerrorist by Pakistan 
Col 478 (Deb. IS, Vol. III, 22-07-2009) 

Col2fJ7~ 
Impact ofCODtlict in Pakistan 0Il1Ddia 

(Deb. 15, Vol. Ill. 22-07-2009) Resumption oflDdo-Pak Talks 
Co\.~ (Deb. 5, Vol. n, 01-01-2009) 

lDdo-Pak. Talks 
Co\. 2&\-82 

(Deb. 10, Vol. II, 15-07-2009) SccurityofNuclear Ancaal in Pak.isI:8l 
Col 174 (Deb. 20, Vol. III. 29-07-2009) 

IDdus Wiler Treaty Col511-t2 

(Deb. 20, Vol. III, 29-07-2009) Sharing ofEvidcmce on Mumbai Tenor 
Col. 201 AUack 

IntcgratcdDevelopmeatofAUariWgha (Dob. 10, Vol. II, IS-07-2009) 
Bordr:r W) I Col. 9S-96 
(Deb. 26, Vol. IV, 07-08-2009) Sharing oflntelligeoce Inputs 
Col. 262-63 . II (Dob. 20. Vol. III, 29-07-2009) 

Meeting between the F oreip Ministers Col 323 
oflndia IOd Pakistan 
(Deb. 20, Vol. Ill, 29-07-2009) I SbellingOllLineofControl 
Col5t2 (Deb. 11. Vol. m, 27-07·2009) 

Meeting of Foreign Secretaries of lDdia 
and Pakistae 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 227 

Col. 685-87 

TcrroristAcdvitia in PakiJ&ID 
(Deb. 20, Vol. til. 29-07-2009) 
Col 335-36 
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Trade on Border Implementation ofPanchayati Raj System 
(Deb. 23, Vol. IV, 03-08-2009) (Deb. 17, Vol. III, 24-07-2009) 
Col. 395-96 Col. 347-48 

Trade on the Line ofContro\ 
(Deb. 8, Vol. II, 13-07-2009) 
CO/.148-SO 

Transmittm at Borders 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.4l&.l7 

Travel Permit forTraden in LoC 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 198 

Vasa for Immersion ofMortaJ Remains 
(Deb. 20, Vol. III, 29-07-2009) 
Col3S7-SI 

Nyaya Panchayats 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 90-9) 

Panchayat Elections 
(Deb. 17, Vol. III, 24-07-2009) 
Col394-9S 

Panchayat Elections in Jbarldumd 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 302-03 

Powers to Pancbayati Raj Institutions 
(Deb. 22, Vol. IV. 31-07-2009) 
Col.464-6S 

Puc:IIIIIyIIt Ywa KridllAlir KIIeIAbIriyu Provision of PaJX:bayat Ghar 
SdIeme (Deb. 2, Vol. II. 03-07-2009) 

CoI.3SS-SI 
Panc:bayat YUVI Krida Aur Khel Abhiyan 

Scbeme 
(Deb. 14, Vol. III, 21-07-2009) 
Col.34S-41 

~"i 
AuditiD& of Pancbayati Raj IDstitutions 

(Deb. 22, Vol. IV, 31-07-2009) 
Col 23 I 

Computeri.satiorl of Pancbayats 
(Deb. 7, Vol. II, 10-07-2009) 
Col37S-80 

Devolution of Powers to Panchayati Raj 
Institutions 
(Deb. 2. Vol. II, 03-07-2009) 
CoI.18J-16 

Functionirl& Pancbayati Raj Institutions 
(Deb. 26, Vol. IV, 07-08-2009) 
Col.IS1-SS 

Funds under Panchayati Raj System 
(Deb. 22. Vol. IV, 31-07-200. 
Col. 73-75 

Provisions ofPanchayati Raj System 
(Deb. 17, Vol. m, 24-07-2009) 
Col. 193-95 

Schemes \IDder Paocbayati Raj 
(Deb. 17, Vol. Ill, 2-4-07-2009) 
Col.I09-2B 

Training to PaDcbayat and Gram Sabha 
Representatives 
(Deb. 7, Vol. II. 10-07-2009) 
CoI.24S-SO 

Women Partnership in Pancbayati Raj 
System 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 237-44 

Women Sarpanches 
(Deb. 26, Vol. IV, 07-08-2009) 
CoI.61.Q 

hper 

Safeguard Duty 
(Deb. 26, Vol. IV, 07-01-2009) 
CoI./98 
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Papers Laid 011 tile 'hble 

Audited Accounts of the Assam 

Annual Accounts and Audited Report of 
the Prasar Bbarali (Broadcasting 
Corporation of India), for the year 

University. SHchar. for the year 2007.2008 
2007-2008 (Deb. 14, Vol. Ill, 21·07·2009) 
(Deb. 13, Vol. III, 20-07·2009) Col 545 

CoL 446 I Annual Accounts of tbe Babasabeb 
AuditcdAc:c:ounts oftbc Indian Institute I Bhimrao Ambedkar University, 

of SciaM:e Education and Research, Lucknow, fortheyear2004-200S,200S-:;:a: the years 2006-2007 and I ~~~1. II. 13-07-2009) 
CoI.MB 

(Deb. 13, Vol. III, 20-07-2009) 
CoL 447 

S2Dd AImual Report 011 the Working and 
A~ofabeCompeoiesAct, 

1956 for the year ended 31st March, 
3D 
(Deb. II, Vol. III, 16-07-2009) 
CoL 326 

ADauaI AccomD, Audited Report and 
Review ofdle Sec:urilies IDd Exr:banpl 
ao.d oflDdiafor the yar 2007-2008 
(Deb. 2. Vol. II. 03·07-2009) 
CoU21 

ADlaI At.couDt. IIId A1mual Report of 
the Securities .. Ex .... &o.nS of 
IDdia, MuaIbm, far abe year 2007-2001 
(Deb. 17. Vol. III. 24-07-2009) 
CoLS54 

AIIIwaI Accoaull IDd Audit Report of 
abeAlnptcwe Meao Rail CoiponItiDD 

Annual Accounts of the University of 
Allahabad for the year 2006-2007 
together with Audit Report thereon 
(Deb. 8, Vol. II. 13-07-2009) 
CoL 449 

Annual Accounts, Audit Report and 
Review of the working orthe CeatraI 
Soc:iaJ WelfWre Board. New Delhi. fOr 
the year 2006-2007 
(Deb. 17, Vol. Ill. 24-07-2009) 
CoLS52 

Annual Accounts, Audit Report and 
Review of1be wodciD& of1be RaIIaIriya 
MabiIa Koah. New Delhi, fOr abe )-.r 
2007-2001 
(Deb. 17, Vol. Ill, 24-07-2009) 
CoLSS2 

ADauaI Budget of the Danodar Valley 
CorponItion far the year 2009-20 10 
(Deb. 7, Vol. II, 10-07-2009) 
CoL4f17 

Limited, Baoplore, for the year I ADaual Report and Action TIbn Report 
2007-2aOI oftbe NIIionaJ Statistical CommiwiOft. 
(Deb. 17, Vol. III. 24-07-2009) NewDellU,for1be~2007-2OOI 
Col.5S1 (Deb. 20, Vol. III, 29-07·2009) 

I ColS22 
AnDuaJAccouDtI and Audit Report of AmwaI Report and Annual AccowItI of 

the DeIbiDeveiopmeat Authority, the N._I ....... U· . V ~ft .fi 
New DeIbi,.JJr6e 2006-2007 .....-- DIYCItIIty, ~ or 

. . ... year theyar2004-200S 
(Deb. 17, Vol. Ill, 24-07-2009) (Deb. 23. Vol. IV, 03-08-2009) 
~"l COl~32· • 
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Annual .Report and Review by tbe 
Government of tile wodcing of the Sarva 
Shiksba Abhiyan (State Mission 
Authority), MegbaIaya, for the year 
2007-2008 . 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 448 

Annual Report and Review by the 
Government oftbe working of the Sana 
Sbiksba Abbiyan (State Mission 
Authority), Nagaland, for the year 
2007-2008 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 448 

Annual Report and Review of the 
Commission of Railway Safety, 
Ludcnow, for the year 2007-2001 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 290 

Annual Report and Review of the working 
of the Nagaland University, Kohima, 
for the year 2007-2008 
(Deb. 23, Vol. IV, 03-08·2009) 
CoUl3 

Annual Report and Review of1be worIciDg 
of 1be North-Eastern Hill University, 
SbiJ1oD&. for the ycar 2007-2008 
(Deb. 23. Vol. IV, 03-08·2009) 
Col. 432-33 

Ann~ Report and Review of the working 
of the Prasar Bbarati, New Delhi, for 
the year 2007-2001 
(Deb. 24. Vol. IV, 04-08-2009) 
ColS35-36 

Annual Report and Review of the working 
of the Technology Development 
Board, New Delbi. for tbe year 
2007-2008 
(Deb. 24, Vol. IV, 04-01-2009) 
CoI.S36 

Annual Report of the Employees' State 
~ Corporation, New Delhi, for 
the year 2007-2008 
(Deb. 13, Vol. III. 20-07-2009) 
CoI.4S1 

Annual Report pertaining to the execution 
of the provisions of the Monopolies 
and Restrictive Trade Practices Act, 
1969 for the period from 1st January, 
2007 to 3 I st December, 2007 under 1be 
Monopolies Restrictive Trade_ and 
PracticesAct, 1969 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 261 

Annual Report, Audited Accounts and 
Review of working of tbe Indian . 
Institute of Crop Processing 
Technology, Thanjavur, for the year 
2007-2008 
(Deb. 21, Vol. IV, 30-07-2009) 
Col.2tiO 

Annual Report, Audited Accounts and 
Review of WOJtiDg of the IDstitute of 
Constitutional and Parliamentary 
Studies, New Delhi, for the year 
2007·2008 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 2S9-60 

Annual Report, Audited Ac:counts and 
Review of wortcing of 1be NIItionaI 
Institute of Food T~hDoIOSY 

EntJ cpt elleurship and Management, 
New Delhi, fordle year 2007-2001 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 260 

Annual Report, Audited Acc~ts and 
Review by the Government of the 
Indian Institute of Management, 
Indore, fortheyear2007-2008 
(Deb. 13, Vol. Ill, 20-07-2009) 
CoJ.44S-46 
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Annual Report, Audited Accounts and 
Review by the Government of the 
Indian Institute of Management, 
Lucknow, for the year 2007-2008 
(Deb. 13, Vol. III, 20-07-2009) 
Col 447 

Annual Report, Audited Accounts and 
Review by the Government of the 
workiDg of the Aligarh Muslim 
University,AIigarh. Cordle year 2007· 
2008 
(Deb. 13, Vol. III. 20-07-2009) 

. CoL 447 
Annual Report, Audited Accounts and 

Review by the Government of the I Annual Report, Audited Accounts and 
Indian Institute of Management. I Review by the Government of the 
Calcuua, fortbe year 2006-2007 I working of the Irldian Institute of 
(Deb. 13, Vol. Ill, 20-07-2009): ScienceEducationandResearch.Pune, 
Col 445 I for the year 2005-2007 

Annual . I (Deb. 13, Vol. III, 20-07-2009) 
Report, Audited Accounts and I CoL 446 

Review by the Government of the I 
Indian Institute of Science Education I Annual Report, Audited Accounts aDd 
and Research, Pune, for the year ,. Review BEML Limited (Formerly 
2007-2008 Bharat Earth Moven Limited). 
(Deb. 13, Vol. III, 20-07-2009) Sqalore. fortbeyear2007·2008 
Col 446 II (Deb. 8, Vol. II. 13-07·2009) 

Col. 444 
Annual Report, Audited Accounts and 

Review by the Govmunent of the Annual Report, Audited Accounts and 
Indian Institute of T"hnology, Review by the Government of the 
Mumbei. fer abe )'all" 2007.2008 working ofdle Export-Import Bant of 
(Deb. 13, Vol. 111,20-07-2009) IDdia,fortbeyt:lr2O()l..2009 
Col. 444-45 (Deb. 26, Vol. IV, 07-08-2009) 

Col 310 
Annual Report, Audited Accounts and 

Review by the Government of the Annual R.eport. Audited Accounu and 
working of the Jawabarlal Nehru Review by the Government of the 
University, New Delhi, for the year working of the National Institute of 
2007-2008 Hydrology, Rooritee, for the year 
(Deb. 13, Vol. III, 20-07-2009)! 2007·2008 
CaL 447 ,I (Deb. 10, Vol. II. 15-07·2009) 

. ColSSO-51 
Annual Report, Audited Accounts and 

Review by the Government of the Annual Report. Audited Accounts aad 
Pt. Dwarka Prasad Mishra Indian Review by the Government of the 
~ of Informalioa TeclmoJo&y. I working of the Central Council of 
DestglllDd Manufac:hlring,labaJpur, I Homoeopatby, New Detb~ fortbeyw 
fortbe ycar 2007-200& 2007·~ 

(Deb. 13, Vol. III, 20-07.2009) (Deb. 10. Vol. II, 15-07-2009) 
Col 445 Col. SSO 



SUBJECT INDEX 237 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the All India Institute of 
Medical Sciences, New Delhi, for the 
year 2007-2008 
(Deb. 26. Vol. IV, 07-08-2009) 
Col 382 

Annual Report, Audited Accounts and 
Review by the Government of the 
WOIting of tile Industrial Development 
Bank of India, Mumbai, for the year 
'1I.XJ7 -2008 
(Deb. 26, Vol. IV, 07-08-2009) 
CoLlI1 

Annual Report, Audited Accounts and 
Review by the Government of the 
worIting of the Nalanda Mabavihara, 
NaImda, for the year 2007 -200B 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 379 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of.1be Animal WelfiR Board 
of IDdia, Chennai, for the year 
2007-2008 
(Deb. 10, Vol. II. 15-07-2009) 
ColS47 

Annual Report, Audited Accounts and 
Review by the Government of the 
~ingoftheAmo~UeF~~ 
AlD'Oville. for the year 2007-2008 
(Deb. 13, Vol. III, 20-07-2009) 
Col.4SO 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Bureau of Energy 
Efficiency, New Delhi, for the year 
2007-2008 
(Deb. 26, Vol. IV, 07-08.2009) ,I 

Col. 382 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Central Board for 
Workers Educati~ Nagpur, for the 
year2007-2008 . 
(Deb. 13, Vol. III, 20-07-2009) 
Col.451 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Central Institute of 
Tibetan Studies, Varanasi, for the year 
'1I.XJ7-2008 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 379 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of tbe Central Pollution 
Control Board, New Delhi, for the year 
'1I.XJ7-2008 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 378 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Export Inspection 
Council of India (including its Export 
Inspection Agencies), New Delhi, for 
the year 2007-2008 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 44344 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Monuji Desai National 
Institute of Yoga, New Delhi, for the 
year1ro7-2008 
(Deb. 10, Vol. II, 15-07-2009) 
CoL5SO 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Narmada Control 
Authority, Indore, for tbe year 
2007-2008 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 551 
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Annual Report, Audited A(XOunts and I Annual Report, Audited Accounts and 
review by the Government' of tbe Review of the Asiatic Society, Kolkata, 
worlting ofthc Natioaallnstitute for fOrtbe year 2007-2008 
Empowerment of Persons witb (Deb. 20, Vol. III, 29-07-2009) 
Multiple Disabilities, Cbennai, for the Col. S24 
ytS"~2007 
(Deb. 13, Vol. III, 20.07-2009) 
CoI.452 

Annual Report, Audited Accounts and I 
Review by the Government of the 
working of the National JDStitute of 
Technology, SiJchar, for tbe year 
2007-2mI 
(Deb. '26, Vol. IV, 07-01-2009) 
CoL 380 

Amma1 Report, Audited Acc:ouots and 
Review by the Government of the 
working of the NatiouJ School of 
Drama, New Delhi, for the year 
2007-2mI 
(Deb. 26, Vol. IV. 07-01-2009) 
Col.378 

Annual Report. Audited Ac:c:ounts and 
Review by tbe Government of the 

Annual Report, Audited Accounts and 
Review of the Brabarnputra Cracker 
and Pol)mer Limited, Quwahati, furtbe 
year 2007-2008 
(Deb. 25, Vol. IV, 06-08-2009) 
CoL1!TI 

Annual Report, Audited Ac:counts and 
Review of the Brahmaputra Board, 
Guwabati. for the year 2007-2008 
(Deb. 20, Vol. Ill, 29-07-2009) 
CoJ.5J9-20 

Annual Report. Audited Ac:c:ounts and 
Review of the Gandhi Smriti and 
Darshan Samiti, New Delhi, forlhe year 
2007-2001 
(Deb, 20, Vol. III, 29-07-2009) 
CoJ.524 

worting of the Jlaachi Asbot Bihar Annual Report. Audited Ac:coants and 
Hotel Corponllioo l.imitecl, tor the year Review of the ladira Gandhi RaIbtriya 
2007-2001 Manav Sangrahalaya, 8bopal, for the 
(Deb. 26, Vol. IV, 07-08-2009) year2007-2OOI 
Col. 313 (Deb. 20, Vol. Ill, 29-07-2009) 

AmWaJ Report, Audited Accounts and' Col. 523-24 
Review by the Government of the I Annual Report, Audited Ac:couots and 
working of the South Zone Cultural Review of the Institute of Pesticide 
Centre, Tbaojavur, for tbe yea.r Fonnulation Tedmology, Gurpon, for 
2007-2008 1be year 2007.2008 
~~7926, Vol. IV, 07.08·2009) (Deb. 25, Vol. IV. 06-08-2009) 

CoL 297 
AJmuaJ Report, Audited AcGOUDlS and . 

Review by the Government of the Annual Report, Audited Accounts and 
'WOI'Icing of the Swami Vivek:1I1Wld I' Review of !be Kcrala Agro Industries 
National Iutitate of Rehabilitation Development Corporation Limited, 
Tl'IIiaiaeandRaadl,OJaack, tOr the Thiruvanantbapuram, for the year 
year 2007·2001 2003-2004 

. (Deb. 13, Vol. m. 20-07-2009) (Deb. 4, Vol. II. 07-07-2009) 
Col. 452 Col. 572-73 
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Annual Report, Audited Accounts and 
Review of the Lakshadweep 
Development Corporation Limited, 
Kavaratti., for the year 2007-2008 
(Deb. 14, Vol. III, 21-07-2009) 
ColS43 

Annual Report. Audited Accounts and 
Review of the Maulana Abu) Kalam 
Azad Institute of Asian Studies, 
Kolkata, for the year 2007-2008 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col.S24 

Annual Report, Audited Accounts and 
Review of the Nlltional Academy of 
Ayurveda, New Delhi, for the year 
200?-2001 
(Deb. 20, Vol. III, 29-07-2009) 
CoLS26 

Annual Report, Audited Accounts and 
Review oflhe NIbonaI CommitsioD tor 
Minority Educational Institutions, 
New Delhi, for the year 2007-2008 
(Deb. 23, Vol. IV, 03-01-2009) 
Col.432 

Annual Report, Audited Accounts and 
Review of the National lDstitute of 
HomoeopaIby, Kolkata, for the year 
2007-2008 
(Deb. 20, Vol. Ill, 29-07-2009) 
ColSlS 

Annual Report, Audited Accounts and 
Review of the National lDstitute of 
Siddha, Chennai, for the year 
2007-2008 
(Deb. 20. Vol. lII, 29-07-2009) 
CoI.S26 

Annual Report, Audited Accounts and 
Review of the Orissa Agro Industries 
Development Corporation Limited. 
Bhubenesbwar, for the year 2004-2005 
(Deb. 4. Vol. II, 07-07-2009) 
Col.S72 

Annual Report, Audited Accounts and 
Review of tile Pawan Hans HeIic:opters 
Limited, New Delhi, for the year 
2007-2008 
(Deb .. 6, Vol. II, 09-07-2009) 
Col 289-90 

Annual Report, Audited Accounts and 
Review of the Regional Institute of 
Paramedical and Nursing Sciences, 
Aiz.awl, forthe year 2007-2008 
(Deb. 20, Vol. III, 29-07-2009) 
ColS2S 

Annual Report, Audited Accounts and 
Review of the Sbri LaI Babadur SbIsIri 
Rasbtriya Sanskrit Vidyapeeth, 
New Delhi, fOr the year 2007-2OOB 
(Deb. 23, Vol. IV, 03-01-2009) 
CoL43} 

Annual Report. Audited Accounts IDd 
Review of the Sree Chitra Tirunal 
Institute for Medical Scienc:es and 
TccbnoJogy, Thinavaaanlbapura for 
Ihe year 2007-2008 
(Deb. 20, Vol. III, 29-07-2009) 
CoLS20 

Annual Report, Audited Accounts and 
Review of the University Grants 
Commission, New Delhi. for the year 
2007-2008 
(Deb. 23, Vol. IV, 03-01-2009) 
CoL .. 3} 

Annual 1l1:port, Audited Accounts and 
Review of the working of the V. V. Girl 
National Labour InstituIc, NOIDA, for 
tbe year 2007-2008 
(Deb. 8, Vol. II. 13-07-2009) 
Col.4S3 

Annual Report, Audited A~ts and 
Review oftbe wmtdng oftbeAJWv.t.t 
Museum, Allahabad, for the year 
2007-2008 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 574 
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Annual Report, Audited Accounts and 
Review of the working of the Andhra 
Pradesh Mabila Samatha Society. 
Secunderabad. for the year 2007-2008 
(Deb. 23, Vol. IV, 03-08-2009) 
Co .... 36 

Annual Report, Audited Accounts aDd 
Review of the wortcing oftbe Central 
Council for Research in Unani 
Medicine, New Delhi, for the year 
2007-2008 

. (Deb. 24, Vol. IV, 04-08-2009) 
Annual Report, Audited Accounts and Col. 538 

Revi~ of the working of the ~ I Annual Report, Audited Accounts and 
Chemicals and Pharmaceuticals Re' fthe·~· f.&.-"~ 
I..imiIIed, KoIaIIab1beyal"2006-2007 ~ 0 wUl"~ 0 UK: '-CIa .. " 

~~)6, Vol. III, 23-07-2009) :"~~SystemfOrthe 

Almual Report, Audited Accounts and 
Review of the working oftbe Bengal 
Immunity Limited, New Delhi. for the 
)'lW 200S-2006 
(Deb. )6, Vol. III, 23-07-2009) 
Col. 306 

Amwal Report, Audited Accounts and 
Review of rhc working of the BenpJ 
Immunity Limited, New Delhi, forrhc 
yal"2004-200S 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 306 

AnnuaJ R.eport, Audited Acc:ouDts and 
Review ofrhc workiu& oltbe Board of 
Apprenticeship Training (Northern I 

Region), Kaapur, for the year 
2007-2001 
(Deb. ., Vol. 11, 13-07-2009) 
Col. 449 

Annual Report. Audited Accounts and 
Review of tile working of the Cakuaa 
Dock Labour Board. Kolkata, for the 
)a' 2007-2001 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 706 

Ammal Report, Audited Accounts ibid 
Review of the working of tbe C.,. 
Export Promoboa CouaciI, Now Delhi. 
for die year 2007-2001 
(Deb. 16, Vol. III, 23-01-2009) 
Col. 307 

(Deb. 6, Vol. II, 09-07-2009) 
Col. 294 

Anaual Report, Audited Accounts and 
Review of the working of the 
Cooperative Store Limited (Super 
Bazar), New Delhi, for the year 
2008-2009 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 574 

AnnuaJ Report, Audited Accouats and 
Review of the wortiDg of the Credit 
Guarantee Fund Trust for Micro and 
Small FnIapriJes. Mumbai, fi1rthe,..-
2007-2001 
(Deb. 19, Vol. 111, 21-07-2009) 
Col 480 

Annual Report, Audited Ac:counts and 
Review of the working of tbe Delhi 
State ladustrial and Infrastructure 
Developmeet Corpontion Limited. 
New Delhi, Cordle yw2005--2006 
(Deb. 4, Vol. 11, 07-07·2009) 
ColS1O 

Annual Report, Audited Accoun1$ and 
Review of the working of the DiIIric:t 
Primary Education Programme. 
Andhra Pradesh. HycIc!rabIMI. for die 
yea-2003-2004 
(Dcb. 23, Vol. IV, 03.01-2009) 
Col. 43S-36 • 
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Annual Report, Audited Accounts and 
Review of the working of the District 
Primary Education Programme, 
Andhra Pradesh, Hyderabad, for the 
year 2004-200s 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 436 

Annual Report, Audited Accounts and 
Review of the working of the Export 
Promotion Council for Handicrafts, 
New Delhi. for the year 2007-2008 
(Deb. 16, Vol. 1IJ, 23-07-2009) 
CoL 307 

Annual Report, Audited Accounts and 
Review oftbe working of the Film and 
Televisionlnstitut.e of India, Pune, for 
tbe year 2007-2008 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.S45 

Annual Report, Audited Accounts and 
Review oftbe woddng oftbe CiS. Pant 
InItibaIe of Himalayan Environment 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Council of Arbitration, New Delhi. for 
the year 2007-2008 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 430 

AnnUJI Report, Audited Accounts and 
Review of the working of the Indian 
Drugs and Pharmaceuticals Limited, 
forthe year 2005-2006 
(Deb. 16, Vol. III. 23-07-2009) 
Col 303 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Carpet Technology, 
Bhadohi, forthe year 2007-2008 
(Deb. 16, Vol. III, 23-07-2009) 
CoJ..308 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Science Education and 
Research, Mohali, for the year 
2007-2008 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 710 

and DevcIopmeDt, AJmcn. for tbe year Annual Report, Audited Accounts and 
2007.2008 Review of the working of the Indian 
(Deb. IS, Vol. III, 22·07-2009) Institut.eof Science, Bangalore, fortbe 
CoLS73-74 year 2007-2008 

I (Deb. 18, Vol. III, 27-07-2009) 
Annual Report, Audited AccoWlts and Col. 710 

ReviewoftbeworkingoftbeGoaMeat Annual Report, Audited Accounts and 
Complex Limited, Panaji. for the year Review of the working of the Indian 
1006-2007 School of Mines University, DJumbad, 
(Deb. 24, Vol. IV, 04·08-2009) for the year 2007-2008 
CoL 537 (Deb. 23, Vol. IV, 03-08-2009) 

Col. 434 
Annual Report, Audited Accounts and 

Review of the working of the Gujarat 
State Seeds Corporation Limited, 
Oandhinapr. for the year 2007-2008 
(Deb. 4, Vol. II, 07-07-2009) I 
Col. 573 

Annual Report, Audited Accounts and 
Review of the working of the Indira 
Gandhi National Centre for the Arts, 
New Delhi, fortbe year 2OQ7-2008 
(Deb. IS, Vol. III, 22-07-2009) 

"fol.575 
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Annual Report, Audited Accounts and I Amiual Report, Audited A~unts and 
Review of the working of the Institute Review ofttle working ofabe KamII8ka 
of Applied Manpower Research. Delhi, Meat and Poultry Marketing 
for the year 2007-2008 Corporation Limited, BanpJore, fortbe 
(Deb. 15. Vol. III, 22-07-2009) year 2007-2008 
Col. 576 (Deb. 24, Vol. IV, 04-08-2009) 

Annual Report, Audited Accounts and Col. 537·38 
Review of tile work.iDg of the Jammu &: . 
Kashmir State Agro Industries . Anaual Report, Audited Accowtts and 
Development Corporation Limited, Review of the working of the 
Srinagar, forthe year 1991-92 L.alcsbadweep Building Development 
(Deb. 4, Vol. II, 07-07-2009) 8cBd,Kawratti,furtbeyear2007.2008 
Col, 572 (Deb. 22, Vol. IV, 31·07-2009) 

Annual Report, Audited Accounts and 
Review of the working of tbe 
Jbarkband Mabila Samakhya Society, 
Raocbi, fortheycar2006-2007 
(Deb. 23, Vol. IV, 03.08-2009) 
Col. 436-37 

Annual Report, Audited ACCOWItS and 
Review of the working of the 
Jbarkhand Education Project Council. 
Raocbi, for the ycar2007-2OOI 
(Deb. 8, Vol. n, 13-07-2009) 
Col. 448 

Annual Report, Audited AccoUDts and 
Review of tbe workilt& of the 
Jbartbaod Mamla Samakbya ScK:iety, 
Raochi, fOr tile Y'*' 2007-2001 
(Deb. 23, Vol. IV. 03.08-2009) 
Col. 437 

Col, 682 

Annual Report, Audited Accounts and 
Review of the working of the 
Labhmibai NatiorW University of 
Physical Education. Gwalior, for the 
)'QI' 2007-2008 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col. 481 

Annual Report, Audilod Accotmts aDd 
Review of the wOrkililf of the 
Maharasbtra Agro.lbdustriel 
DcveJopmeat Corpond:ioa Limited, 
Mumbai. fortbe ~ 2007·2001 
(Deb. 4, Vol. II, 07-07-2009) 
ColS72 

Annual Report, Audited ACCOUIIIJ IDd 
Review of theworleias of the 

AJmuaJ Report, Audited Accounts and Maharubtta Pratbmik Shit,haa 
RmewoflheWOltingoftheK..alca Parishad (Sarva Shibba AbbiyaD). 
Mabila Samakbya Society. BaopIore, I Mumbai, for the year 2006-2007 
fortbeycar2007-2008 (Deb. 18, Vol. 111. 27.07.2009) 
(Deb. 23, Vol. IV. 03-01-2009) I Col. 7{f1 
Col. 435 I 

Annual Report, Audited A and I Annual Report, Audited A~. and 
Revicwoftbe WOItciDB or:'::"" Rt:Pw of the woOOnl ofthc NatioaaI 
J.Willa Samakbya Society BanpIore, Aviadoa Company of India Umited, 
btbeyear 2006-2007 ' New Delhi, fortbe yo. 2007-2001 
(Deb. 23, Vol. IV, 03-08-2009) I (Deb. 11, Vol. III, 16.07-2009) 
CoJ.43S I Col. 325-26 
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Annual Report, Audited Accounts and 
Review of the working of the Orissa 
Primary Education Programme 
Authority, Bhubaneswar, for the year 
~2007 

(Deb. 8, Vol. II, 13-07-2009) 

Annual Report, Audited Accounts and 
Review of the working oftbe National 
Commission for Backward Classes, 
New Delhi. fortbe year 2007-2008 
(Deb. 23, Vol. IV, 03-08-2009) I 
CoL 443 

Annual Report, Audited Accounts and ! Col 450-5 I 
Review of tile working of the National 
Highways Authority of India" Annual Report, Audited Accounts and 
New Delhi. for the year 2006-2007 I Review of the working of the Punjab 
(Deb. 19, Vol. III, 28-07-2009) ! AgroindustriesCorporationLimited, 
Col. 481 Cbandigarb, fortheyear2007-2008 

Annual Report, Audited Accounts and (Deb. 4, Vol. II, 07-07-2009) 
Review oftbe working of the National Col 573 
Institute of Miner's Health, Nagpur, 
for the year 2007-2008 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 480 

Annual Report, Audited Accounts and 
Review of the woIking of the National 
Institute of Technical Teachers I 

Annual Report, Audited Accounts and 
Review of the working of the Raja 
Rammohan Roy Library Fotmdation, 
KoIkata, for the year 2007-2008 
(Deb. 15, Vol. III, 22-07-2009) 
CoL 576 

Trainingamd Research, Bhopal, fortbe I' Annual Report, Audited Accounts and 
)'elK" 2007-200& Review of the worting oftbe RajBhan 
(Deb. 8, Vol. II, 13-07-2009) I Council of Elementary Education 
Col. 449 I (Sarva Sbiksba Abbiyan and District 

Annual Report, Audited Accounts and ! PrimIB'y Education Progtamme), Jaiplr, 
Review oftbe working of the National 1 for the year 2006-2007 
lDstituteofTeclmology, Hamirpur, for I (Deb. 23, Vol. IV, 03-08-2009) 
!he year 2007-2008 CoL 433-34 
(Deb. IS, Vol. III, 27-07-2009) I 
Col. 708 I Annual Report, Audited Accounts and 

Annual Report, Audited Accounts and ReviewoftheworkingoftheRajBban 
Review of the working of the Council of Elementary Education 
Navodaya VJdyaIaya Saniti, New Delhi, (Sarva Shiksba Abhiyan and District 
fOrtbeyear2007-2008 Primary EducationPrognunme) Jaipur, 
(Deb. IB, Vol. Ill, 27-07-2009) fortbeyear2005-2006 
Cot. 708 (Deb. 23. Vol. IV, 03-08-2009) 

Annual Report. Audited Accounts .and I Col. 433 
Review oftbe working oftbe ~Ibus I· Annual Report, Audited Accounts and 
Industrial Development CorporatIOn of Review oftbe working of the Rampur 
Daman &. Diu and Dadra &. Nagar I . 
H Ii Umi"ted Daman.. for the year Raz.a LIbrary, Rampur. for the year 
ave, I 2007-2008 
~b~. Vol. II. 07-07-2009) I (Deb. 15, Vol. III, 22-07-2009) 
Col S70 Col. 575 
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Annual Report, Audited Accounts and 
Review of the working of the Rasbtriya 
Veda Vidya Ptatisbtban, Uiiain, for the 
year 2007-2008 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col 709 

Annual Report. Audited Accounts and 
Review of the working of the Sarva 
Sbiksha Abhiyan, Andhra Pradesh, 
Hydenabad, fortbe year 2006-2007 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 438 

· Annual Report, Audited Accounts and Annual Report. Audited AccoWlts and 
Review of the working of the Sangeet Review of the working of the Sarva 
NatakAbdcmi, New Delhi, fur1be year Shiksha Abhiyan Authority, Punjab, 
2007-2008 fur1bc year 2007-2008 
(Deb. 15, Vol. III, 22-07-2009) I (Deb. 8, Vol. II, 13-07-2009) 
CoL 574 I Col.451 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Sant Review of the working of the School 
LoogowallDstituteofF.agineeringaod of Planning and Architecture. 
Tedmology, Longowal, for the year New Delhi, for the year 2007-2008 
2007-2008 (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 18, Vol. III, 27-07-2009) I CoI.4.50 
Col. 710-11 I Annual Report. Audited Aee:ounts and 

Annual Report, Audited Accounts and Review of the working of the Smith 
Review of the wortiD& of the s.va StanisIreet Pbannac:eutical Limited, 
Shiksha Abhiyan, Andbra Pradesh, New [)Clhi, fur the year 2004-200s 
Hydenbed,furtheyear2004-2005 (Deb. 16, Vot. UJ, 23-07-2009) 
(Deb. 23, Vol. IV, 03-01-2009) CoI.308 
Col. 438 

AnouaJ Report, Audited Accounts and 
Review of the workiDg of the Sana 
Shiksba Abhiyan, Andhra Pradesh. 
Hyderabad, for the year 2005·2006 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 438 • 

Annual Report. Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan. Andbra Pradesh., 
Hyderabad, forthe year 2003-2004 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 437 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Sbiksha Abbiyan, Andhra Pradesh, 
Hyderabad, for the year 2002-2003 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 437 

Annual Report, Audited ACCOUDts and 
Review of the w"ftio& of the Sports 
AuIbority of IDdia, New Delhi. for the 
year 2007-2008 
(Deb. 19, Vot. Ill, 21-07-2009) 
CoL 481 

AnDuaJ Report. Audited Aceounta IDd 
Review of the wortin& of the State 
Mission Authority Sikkim (Sarva 
Sbiksha Abbiyan), Gap*' for the 
year 2007-2008 
(Deb. 23, Vol. IV. 03-01-2009) 
Col. 434 

Annual Report, Audited Accounts and 
Review of the workiD, of the U.P. 
Edueatioo for all Project BOMI (Sarva 
SbikJha AbhiyaD). Lucbow. for the 
)1ear2007~2008 

(Deb. a, Vol. II. 13-07.2009) 
Col. 4.50 
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Annual Report. Audited Accounts and 
Review of the working of the U.T. 
Cbandigarb (Sarva SbikshaAbhiyan), 
CbandigI¢l, for the year 2007-2008 
(Deb. 18, Vol. 1II, 27-07-2009) 
Col. 707 

Annual Report. Auc1ited Accounts and 
Review of tbe working of tbe 
Uttarakhand Mahila Samakhya 
Society. Debradun, for tbe year 
2007-2008 
(Deb. 23. Vol. IV. 03-08-2009) 
Col 434-35 

Annul Report, Audited Accounts and 
Review of the working of the 
UtIarakband Sabbi Ke Liye Shiksha 
Parisbad (Sarva Shiksba Abhiyan), 
Debradun, for the year 2007-2008 

Accounts of the Inc1ian Railways-
Part-II-Detailed Appropriation 
AccoUDts (Aunexure-G), for the year 
2007-2001 
(Deb. 17, Vol. III, 24-01-2009) 
Col. 553 

Audited AccoWlts of the North-Eastern 
Hill University, Shillong. for the year 
2007-2008 
(Deb. 13, Vol. III, 20-07-2009) 
CoL 448 

Audited Accounts and Review of the 
Hindustan Antibiotics Limited, 
BangaJore, fortheyear2001-200B 
(Deb. 6, Vol. II, 09-01-2009) 
Col 293 

(Deb. B, Vol. II, 13-07-2009) Audited Acc:ounts of the Indian Institute 
Col.449-SO of Tedmology, Kharagpur, forlheyear 

Annual Report. Audited Acc:ounts and 2007-2008 
Review oftbe working of the Kbuda (Deb. 13, Vol. III, 20-07-2009) 
BIIchsh Oriental Public Library, Patna, Col. 444 
for the year 2007-2008 I· Ii" ~ Hindi 
(Deb. 15. Vol. 111, 22-07-2009) Audl~ACCOUDtsofthe ...... uwa • .1" 
Col 576 Sb·ksban MandaI, Agra. for the year 

Armual Report, ~ ACCOUDts oftbe 
NIliooaI Housing Bank, New Delhi. for 
the year 2007-2001 
(Deb. 1, Vol. II, 10-07-2009) 
Col 403-04 

Annual Statements of Allotments m8de 
under 5% DiscretionaJyquota, in terms 
of the Guidelines dated for the year 
ending 31-12-2008 
(Deb. 1, Vol. II. 10-07-2009) 
C.oI.402 

Appropriation Accounts of the Indian 
Railways-Part-J-Reviewfortheyear I 
2007-2008; Appropriation Accounts of 
the Indian Railways-Part-I1-! 
Detailed Appropriation Accounts for I 
the year 2007-2001; Appropriation I 

2007-2008 
(Deb. 13, Vol. III, 20-07-2009) 
CoL 449 

Coinage oflhe One Hundered Rupees and 
Five Rupees coilled to commemorate 
the occasion of "Birth Centenary of 
Perarignar Anna" Rules, 2009 
(Deb. 2, Vol. II, 03-07-2009) 
CoL 635 

Canptroller andAuditlrGeoeral oflndia-
Union Government (Commercial) 
(No. CA 22 of 2009-10) Financial 
Reporting by Public Sector 
Undertaking 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 211 
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ComptrollerandAuditorGeneraloflndia. I Detailed Demands for Grants of the 
Union Govemment (Commercial) (No. Ministry of Finance, fortbe year 
CA 23 of 2009-10) Information 2009-2010 
Technology Applications in Public (Deb. 7, Vol. II, 10·07.2009) 
Sector Undertakings Col 401 
(Deb. 6, Vol. II, 09·07·2009) I Detailed Demands for Grants of the 
Col 288 I Ministry of New and Renewable 

Comptroller and Auditor General of i Energy, for the year 2009·20 I 0 
India-Union Government I (Deb. 7, Vol. 11, 10·07.2009) 
(Commercial) (No. CA 24 of2009.1 O)! Col. 402 
Compliance Audit Observations I Detailed Demands for Grants of tbe 

I Ministry ofPanchayati Raj. fortbeyelr (Deb. 6, Vol. II. 09-07.2OOIJ) Col. 288 2009-2010 

DefenceServicesEstirnales,fortbeyear I (Deb. 7, Vol. II, 10-07-2009) 
2009-2010 I Col. 403 

I 

(De~ 4, Vol. II, 07-07-2009) ! Detailed Demands for Grants of the 
Col I Ministry of Planning, for the year 

Demands for Grants (Vol. II) of tbe I ~2010 
Ministry of Home AtTairs (Union I (Deb. 7, Vol. II, 10-07-2009) 
Territories without LegisJaIIft), for the I Col. 403 
year 2009-20J 0 I Detailed Demands for Grants of the 
(Deb. 4, Vol. II, 07-07·2009) MinistryofRuralDeveIopmal1, fOr the 
Col. S69 year 2009-20 1 0 

Demands for Grants Budget of the 
Ministry of Tourism. for tbe year 
20(1)..2010 
(Deb. 7, Vol. II. 10·07-2009) 
Col. 408 

Demands for Gnmts of the M.i:nistty of 
Food Processing lDdustries,. for the 
~2009-20IO 

(Deb. 7, Vol. II. 10-07·2009) 
Col 402 

Detailed Demands for Oraats of tile 
Ministry of Hou.ina aod Urban 
Poverty Alleviation, for tbe)'all' 2009-
allO 
(Deb. 7, Vol. II, 10·07·2009) 
Col. 403 

(Deb. 16, Vol. Ill, 23-07·2009) Detailed Demands for Gran .. of tbe 
Col. 302 I Ministry of Urban Onelopment. for 

1 tbe year 2009-20 10 Demands for Grants of the Ministry of 
HomeAffairs,fortheycar2009-2010 l ~:m 7, Vol. II, 10·07-2009) 
(Deb. 4, Vol. II, 07.07-2009) i 
Col. S69 1 Detailed Demands for Grants of the 

Demands for n--. f "'"_ .. ! Parliament. Secretariats of the 
• UUllftlt 0 WII' Muustry of I President and VICC-Prcsideol. for the 

TexbJes, fortbe year 2009-2010 I yw20Q9..20IO 
(Deb. 6, Vol. II, 09-07-2009) (Deb. 7, Vol. 11. lO-07~2009) 
Col. 294 i CoL 40 1 

i 
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Detailed Demands for Grants of Co a\, for 
the year 2009-2010 
(Deb. 5, Vol. II, 08-07-2009) 
Col.499 

Detailed Demands for Grants of the 
Department of Atomic Energy, for the 
year 2009-2010 
(Deb. 9, Vol. II, 14-07-2009) 
ColS49 

Detailed Demands for Grants of the 
Department of Information 
Technology, for the year 2009-20 1 0 
(Deb. I, Vol. II, 13-07-~009) 

Col.4S4 

Detailed Demands for Grants of the 
Department of Posts, for the year 
2009-2010 
(Deb. I, Vol. II, 13-07-2009) 
Col. 451 

Detailed Demanck for Grants of the 
Department of Space, for the year 

Detailed Demands for Grants of the 
Ministry of C~ and Industry, 
fortheyear2009-2010 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 445 

Detailed Demands for Grants of the 
Ministry of Consumer Affairs, Food 
and Public Distribution, for the year 
2009-2010. 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 547 

Detailed Demanck for Grants of the 
Ministry of Corporate Affairs, for the 
year 2009-2010 
(Deb. 6, Vol. II, 09-07-2009) 
Col 292 

Detailed Demands for Grants of the 
Ministry of Culture, for the year 
~2010 

(Deb. 5, Vol. II. 08-07-2009) 
CotSOO 

~2010 . I Detailed Demands for Grants of tbe 
(Deb. 10, Vol. II. 15-07-2009) Ministry of Defence, for the year 
Col. S44 2009-2010 

Detailed Demands for Grants of the 
Departmeftt of Telecomnumication, 
MiDistry of Communications and 
Information Technology, for the year 
2009-2010 
(Deb. I, Vol. II, 13·07-2009) 
Col. 45) 

Detailed Demands for Grants of the 
Ministry of Youth Affair's and Sports, 
for the year 2009-20 1 0 
(Deb. 5. Vol. II, 01-07·2009) 
CoL SOl 

Detailed Demands for Grants of the 
Ministry of Chemicals and fertilizers 
for 1be year 2009·2010 
(Deb, 6. Vol. II. 09-07-2009) 
Col. 294 I 

(Deb. 4, Vol. n, 07-07-2009) 
Col.S69 

Detailed Demands for Grants of the 
Ministry of Development of North-
Eastern Region. for the year 2009-20 10 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 548 

Detailed Demands for Grants of tbe 
Ministry ofEnvirolDDent and Forests, 
for the year 2009-20 \0 
(Deb. 5, Vol. II, 08-07-2009) 
CoI.SOO 

Detailed Demands for Grants of the 
Ministty of Health and Family Welfare, 
for the year 2009-201 0 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 445 
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Detailed Demands for Grants of the 
Ministry of Heavy Industries and 
Public Enterprises, for tbe year 
2009-2010 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 288 

~tailed Demands for Grants of the 
Ministry of Human Resource 
Development, for the year 2009-2010 
(Deb. I, Vol. II, 13-07-2009) I 
Col. 445 I 

I 

Detailed Demands for Grants of the 
Ministry of Scierx:e and Tecbnology, 
for the year 2009-20 10 
(Deb. S, Vol. II, 08-07-2009) 
CoL 499 

Detailed Demands for Grants of tbe 
Ministry of Shipping and Ministry of 
Road Transport and Highways. for the 
yew2009-2010 
(Deb. 9, Vol. II, 14-07-20(9) 
ColS48 

Detailed Demands for Grants of the De il d De ~- fi 'G f th 
u;.. • ..-, fLabour and Em to t, ta e manU3 or rants 0 e 
'~"""""'.10 p ymen M' . fS" and-fortbe yew 2009-2010 lDJstryo Iat1SbCS ............ -
(Deb. 8, Vo I. II, 13-07 _ 2009), Implementation for 1he yew 2009-20 10 
CoI.4S3 (Deb. 11, Vol. Ill. 16-07-2009) 

Col 326 
Detailed Demands for Grants of the 

Ministry of Micro, Small and Medium 
Enterprises, for the year 2009-20 I O. 
(Deb. 9, Vol. n, 14-07-2009) 
CoLS49 

Detailed Demands for Grants of the 
M'mistry of Minority Affairs, for rhe 
year2009-2010 
(Deb. 6, Vol II, 09-07-2009) 
Col. 293 

Detailed Demands for Grants of the 
Ministry of Parliameutaly Affain, for 
tbe year 2009-20 10 
(Deb. S, Vol. II, 08-07-2009) 
CoI.SOO 

Detailed Demands for Grants of the 
Ministry of Personnel, Public 
Grievances and Pensions and Union 
Public SaviceOnmissim, fortbe year 
2009-20lO 

" I (Deb. S, Vol. n, 08-07-2009) ! 
Col. 498 

Detailed Demands for Gram. of the 
Ministry of Steel, for the year 
2009-2010 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 217 

Detailed Demands for Gram. of the 
Ministry of Wiler Resomces. f« die 
)'ell' 2009-2010 

,(Deb. 10, Vol. It. lS..()7-1009) 
CoLSSI 

Detailed Demands for Grants of the 
Ministry of Womell and Cbild 
Developmeat. fOrlbe year 2Q09.20IO 
(Deb. 9, Vol. 11, 14-07-2009) 
Col,S49 

Detailed Demand. for Grants of the 
Planning Commiuion. for the year 
2009-2010 
(Deb, 10, Vol. 11, 15-07-20(9) 
Col. 549 

Detailed Demands for Grants of 1be Detailed DemandJ for Oraots of the 
Ministry of Power, for the year ,Ministry of Soc::ial Justic:e anti 
2OOIJ-201O:;Empowcnnent. fordle)'elf 2009-2010 
(Deb. 7, Vol. II. 10-07-2009) Ii (Deb. 8, Vol. II, iJ~07-2009) 
CoL 407 Col 454 
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Detailed Demands for Grants of the 
Ministry of External Affairs, for the 
year 2009-20 10 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 581 

Energy Conservation (Manner of Holding 
inquiry) Rules, 2009 

Memorandum of Understanding between 
the Garden Reach Shipbuilders aQd 
Engineers Limited and the Department 
of Defence Production, Ministry of 
Defence, for the year 2009-2010 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 444 

(Deb. 2, Vol. II, 03-07-2009) 
Col. 636 

Memorandwn of Understanding between 
the Goa Shipyard Limited and their 
Department of Defence Production, 

Financial Estimates and Performance Ministry of Defence, for the year 
Budget of the Employees State 2009-2010 
lnswanceCorporation,NewDelbi,for (Deb. 8, Vol. II, 13-07-2009) 
the year 2009-2010 Col. 443 
(Deb. 8, Vol. II, 13-07-2009) 
Col 454 Memorandwn ofUnderstanding between 

the India Trade Promotion 
Memorandwn of Understanding between Organisation Limited and tbe 

the Security Printing and Minting Deplll1JDentofColnnlem:, Minisbyof 
Corporation of India Limi~ and Ute Commerce and Industry, for the 
Ministry of Finance, for the year year 2009-201 0 
2009-2010 (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 7, Vol. II, 10-07-2009) Col 447 
Col. 404 

Memorandum ofUnderstanding between 
Memorandum ofUnderstanding between the Mazagaon Dock Limited and the 

the BEMI.. Limited and the Department Department of Defence Production, 
of Defeoce Production, Ministry of Ministry of Defe~, for the year 
Defence, for the year 2009-201 0 2009-2010 
(Deb. 8, Vol. 11, 13-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col 443 Col. 444 

Memorandum ofUndcrstanding betweeu Memonmdum ofUnderstanding between 
the 8barat Dynamics Limited and the the Mishra Dbatu Nigam Limiled and 
Department of Defence Production, the DeplftlDent ofDefencc Production. 
Ministry of Defence , for the year 2009- Ministry of Defence, for the year 
2010 2009-2010 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col~5 Col. 444 

Mcmoraodwn ofUnderstanding between Memorandum ofUnderstaoding between 
the 8haral Elec:1rOnics Limited and the I the MMTC Limited and the 
Department of Defence Production, Department of Commerce, Ministry of 
Ministry of Defence, for the year cOmmerce and Industry, for the year 
2009-2010 2009-2010 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col. 444 Col. 447 
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MCIDOl'IDdum ofUndcrstanding between I Memorandwn of Understanding between 
1be PEC Limited and the Department I the Bharat Heavy Electrica1s Limited 
of Commerce, Ministry of Commerce and the Department of Heavy Industry, 
aodlndustry,fortheyear2009-2010 I Ministry of Heavy Industries and 
(Deb. 8, Vol. II, 13-07-2009) Public Enterprises, for the year 
Col 447 2009-2010 

M randum· fU de din be I (Deb. 25, Vol. IV, 06-08-2009) ,emo 0 n ntan g tween I Col 298 
the State Trading Corporation ofIndia ! . -
Limited and the Department of I Memorandum ofUndcrstanding between 
Commerce,Minis1ryofCoulllaerceand! tbe Bbarat ImmuDologicals and 
Industry, for the year 2009-20 I 0 ! Biologicals Corporation Limited and 
(Deb. 8, Vol. II, 13-07-2009)! the Department of Biotechnology, 
Col 446 i Ministry of Science and Technology, 

Memomidum ofUnderstaDding between I for the year 2009-20 10 
theAirportsAuthorityoflndiaandthe! (Deb. 20, Vol. III, 29-07-2009) 
Ministry of Civil Aviation, for the year I Col. S20 
2009-2010 i Memorandum ofUnderstaDding betMat 
(Deb. 16, Vol. III, 23-07-2009): the Bharat Petroleum Corporation 
Col. 303 : Limilod and the Minisby ofhlroleum 

MemomIdum oflJDdentandine between I and NalUI'a1 Gas. fertile )'CIF2009-2010 
the Andrew Yule aJd COI1IpIIIIY Limited (Deb. II, Vo I. III, 16-07-2009) 
aod the Ministry of Heavy lndusbies, Col332 
and Public Enterprises, for the year I Memorandum ofU~ betweeD 
2009-2010 the Bbarat Pumps and Compressors 
(Deb. 21, Vol. IV, 30-07-2009) f Limited and the Ministry of Heavy 
Col. 262 ! Industries and Public Enrerprises, for 

Mcmoraodum Oft1ndeistaudiog between I the year 2009-2010 
the Balmer Lawr, ie and Company 'I (Deb. 16, V, 01. m. 23-01-2009) 
Limited and the Ministry ofPelrolewn Col 308 
and NcInI Gas, for the yew20C)9.20 10 Memorandum ofUncIersIadiD& betweea 
(Deb. )), Vol. 1II. 16-07-2009) I tbeBbaralRefructoriesUmiled8Qd1he 
Col, 332 \ Ministry of Steel, for the year 

Memorandum ofUncIersIadiD& betw=l I 2009--2010 
the Bengal Chemicals and i (Deb. 6, Vol. II, 09-07·2009) 
Pharmaceuticals Limited and tbe: ('.01.295 
Department of Pharmaceuticals, II Memonmdumof~betweal 
Minilcry of Chemicals and Fertilizers, the Bt.at Sancbar N' • ~-'" 
fOr1heyear2009-2010 ' ipID ...... ~..., 
(Deb. 6, 'VoL II, 09-07-2009) 1 lbefi ~ofTe~ 
Col, 293 .1 ortbeyear .wv>'-201O I (Deb. 8, Vol. 11,13-07-2009) 

Memonmdum ofUndcrstaodiDa bctwoea. Col. 452 
1beBhatBluri Udyoa Nipm LimiIed /. 
ad1he Oepertmeat ofHeavy 1nduItry, Memonodum ofUndclI-.tinsbelween 
MUristry of Heavy Industries and the Bbarariya Nabhikiya ~ Nipm 
Public Enterprius, for the, year I LimifedandtheDepaatrJaeut, ofA,tomic 
2009-2010 Energy, for the year 2009.2010 
(Deb. lI, Vol. llI, 16-07-2009)! (Deb. to. Vot. tI, 15.01-2009) 
Col 333 I Cot S4S 
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Memorandum ofUnderstanding between 
the Biecc:o Lawrie Limited and the 
Ministry ofPetroleum and Na1Ura\ Gas, 
for the year 2009-2010 
(Deb. 11, Vol. Ill, 16-07-2009) 
Col.331 

Memorandum ofUnderstanding between 
the Bridge and Roof Company (1) 
Limited and the Department of Heavy 
Industry, Ministry of Heavy Industries 
and Public Enterprises, for the year 
2009-2010 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 309 

Memorandum ofUnderstanding between 
the Britiab India Corporation Limited 
and the Ministry of Textiles., for the 
~2009-2010 
(Dcb. II, Vol. III, 16-07-2009) 
Col. 331 

Memorandum ofUnderstauding between 
tbe Broadcut Engineering 
Consultants India Limited and the 
Ministry of Information and 
Bf(l!lldcasting, for the year 2009-20 1 0 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 480-81 

Memorandum oftJndcrstandin& between 
the Cement Corporation of India 
Limited and the Department ofHeevy 
Iodustry. Mi;nislry ofHepy Industries 
and Public Enterprises, for the year 
2009-2010 
(Deb. 11, Vol. III, 16-07-2009) 
Col. 335 

Memorandum of Understanding between 
the Central Cottage Industries 
Corporation Limited and the Ministry 
ofTextiles. for the year 2009-20 10 
(Deb. 26, Vol. IV, 07-08-2009) 
Coll80 

Memorandum ofUnderstanding between 
the Central Warehousing Corporation 
and the Department of Food and Public 
Distribution, Ministry of Consumer 
Affairs, Food and Public Distribution, 
for the year 2009-1 0 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 573 

Memorandum of Understanding between 
the Coal India Limited and the Ministry 
of Coal, for the year 2009-10 
(Deb. 10, Vol. II, 15-07-2009) 
Col 547 

Memorandum of Understanding between 
the Cochin Shipyard Limited and the 
Ministry of Shipping. Road Transport 
and Highways, for the year 2009-20 1 0 
(Deb. 18, Vol. Ill, 27-07-2009) 
CoI.7~ 

Memorandum ofUnderslanding between 
the Container Corporation of India 
Limited and the Ministry of Railways, 
for the year 2009-20 1 0 
(Deb. II, Vol. III, 16-07-2009) 
Col 330-l 1 . 

Memorandum ofUnderslanding between 
the Educational .Consultants India 
Limited and the Ministry of Human 
Resourc:e Development, for the year 
2008-2009 mel 2009-2010 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col 449 

Memorandum oftJndcrstandin& between 
the E1ectronics Corporation of Iodia 
Limited and the Department of Atomic 
Energy, for the year 2009-20 I 0 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.54S 

Memorandum ofUnderslanding between 
tbe Engineering Projects (India) 
Limited and the DepaI1ment ofHeevy 
Industry, Ministry of Heavy Industries 
and Public Enterprises, for the year 
2009-2010 
(Deb. 11, Vol. Ill, 16-07-2009) 
Cot 335-36 
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Memorandum ofUnderstanding between ! Memorandum ofUnderstaDding between 
the Engineers India Limited and the I the Hindustan Antibiotics Limited and 
Ministry of Petroleum and Natural Gas, II the Department of Pharmaceuticals, 
furtbeyear2009-2010 MinistryofCbemicals and Fertilizers. 
(Deb. II, Vol. III, 16-07-2009) i fur the year 2009-20J 0 
Col33l , (Deb. 6. Vol. n, 09-07-2009) 

Memorandum ofUnderstanding between I Col 293 
the FCr Aravali Gypsum and Minerals I Memorandum ofUndmtanding between 
India Limited and the Department of ',' the Hindustan Cables Limited and the 
Fertilizers. Ministry of Chemicals and Department of Heavy Industry, 
Fertilizers, fortiJeyear2009-20J0 i Ministry of Heavy Industries and 
(Deb. 16, Vol. Ill, 23-07-2009) 1 Public Enterprises, for the year 
Col. 305 I 2009-2010 

Memorandum ofUnderstaDding between (De b. ll, Vol. III, 16-07 -2009) 
the Fertilizers and Chemicals I Col 335 
Trayancore Limited and the I Memorandum ofUndersumding between 
~t ofF~~zers, Ministry of I the Hindustan Copper Limited and the 
CbemicalsaodFertihzers..fortheyear I Ministry of Mines, for the year 
200'}.2010 . I 200'}.2010 
~~b30'516, Vol. III, 23-07-2009) I (Deb. 9, Vol. II, 14.01-2009) 

'-UL 'I Col 548 
Memonmdum of Understanding between . 

GAIL(Inctia) Limitedaodthe Minisby . M~ ofU~ ~ 
f Petroleum and Natural Gas for die I the Hmdustan InsectsCides Limited 

;"2009-2010 . ' I and the Ministry of CbenUcall ad 
(Deb. 21, Vol. IV, 30-07.2009)1 F«tilizers, fortbeyar2009-20JO 
Col 261 ! (Deb. II, Vol. Ill, 16-07-2009) 

I Col330 
Memorandum ofUnderstaDding betweeo I 

Handicrafts aod HaocfIooms Exports I Memorandum ofUndenclDdiog between 
Corporation oflDdia Limited and the! the Hindustan Paper Corporatioll 
Ministry of Textiles. for the year I Limited and the Department ofHeny 
2009-20 10 llndustry, MiniStry of Heavy IDduItries 
(Deb. 21. Vol. IV, 30-07.2009) i and Public Eoterprilt$, for the ".. 
Col. 261 . I 2009-2010 

MemorandumofUnderstandingbetween! (Deb. II, Vol. III, 16-01-2009) 
.L. H 11...... .! Col. 333 
IlK' eavy ..... ".neenng Corporation I 

Limrted and the Depar1ment of Heavy 1 Memorandum ofUndendandina between 
Industry, Minisby orHavy Indusuics the HiDdustan Petroleum Corporation 
and Public Enterprises, for the year Limitedllldtbe·~ofPetroleum 

2009-2010 and Narural0.. &Cbe)'ell'2009-2010 
(Deb. 11, Vot. Ill, 16-07-2009) (Deb. II, Vol. III, 16~07.2009) 
CoL 336 Col. 332 
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Memorandum ofUnderstanding between 
the Hindustan Photo Films 
Manufacturing Company Limited and 
the Department of Heavy Industry. 
Ministry of Heavy Industries and 
Public Enterprises. for the year 
2009-2010 
(Deb. 11. Vol. Ill, 16-07-2009) 
Col. 333 

'Memorandum ofUnderstanding between 
the Hindustan Salts Limited and the 
Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises, for the year 
2009-2010 
(Deb. 11, Vol. Ill. 16-07-2009) 
Col. 335 

Memorandum ofUnderstanding between 
the Hindustan Shipyard Limited and 
the Ministry of Shipping, Road 
Transport and Highways, for the year 
2009-2010 
(Deb. 18. Vol. Ill, 27-07-2009) 
Col. 706 

Memorandum ofUnderstanding between 
the Hindustan Steel Works 

Memorandum of Understanding between 
the Hoogbly Dock and Port Engineers 
Limited and the Ministry of Shipping. 
Road Transport and Highways, for the 
year 2009-20]2 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 430 

Memorandum ofUnderstanding between 
the Housing and Urban Development 
Corporation Limited and the Ministry 
of Housing and Urban Poverty 
Alleviation, for the year 2009-2010 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 403 

Memorandum ofUnderstanding between 
the Indian Drugs and Pharmaceuticals 
Limited and the Department of 
Pharmaceuticals, Ministry of 
Chemicals and Fertilizers, for the year 
2009-2010 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 261 

Memorandum of Understanding between 
the Indian Oil Corporation Limited 
and the Ministry of Petroleum and 
Natural Gas, for the year 2009-2010 
(Deb. 11, Vol. III, 16-07-2009) 
Col. 332 

Consuuction Limited and the Ministry Memorandum ofUnderstanding between 
of Steel, for the year 2009-2010 
(Deb. 6, Vol. 11. 09-07-2009) 
Col. 295 

the Indian Railway Finance 
Corporation Limited and the Ministry 
of Railways, for the year 2009-2010 
(Deb. 6, Vol. IT, 09-07-2009) 

Memorandwn of Understanding between Col. 294 
the HMT Limited and the Department 
r H In.-ft........ M m;tItt'V of Heavy Memorandum of Understanding between 

o eavy .....,...;. U~J • I the Indian Rare Earths Limited and the 
Industries and Public Enterpnses. for Department of Atomic Energy, for the 
die year 2009-2010 I year 2009-2010 
(Deb. II, Vol. III, 16-07-2009) I (Deb. 10, Vol. II, 15-07-2009) 
Col. 333 I Col. 544-45 
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Ncmorandum ofUoderstanding between 
the Indian Renewable Energy 
DcYelopmeDt Agency Limited and the 
Ministry of New and Renewable 
Energy, for the year 2009-2010 
(Deb. 7, Vol. II, 10-07-2009) I 
Col. 402 

Memorandum ofUoderstanding between 
the Instrumentation Limited and the 
Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises, for the year 
2009-2010 

Memorandum ofUndcrstanding betweeo 
the Madras Fertilizers Limited and the 
Department of Fertilizers , Ministry of 
Chemicals and Fertilizers, for the year 
2009-2010 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 304-05 

Memorandwn ofUnderstanding between 
the Manganese Ore (India) Limited 
and the Ministty ofStceI, for the year 
2009-2010 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 296 

(Deb. II, Vol. Ill, 16-07-2009) MCIJ)OJaJldumofUoderstandingbetween 
Col. 333 I the MECON Limited and the MinisUy 

Memorandum ofUoderstanding between of Steel, for the year 2009-20 I 0 
the meON IoIemationaJ Limited and (Deb. 6, Vol. II, 09-07-2009) 
the Ministry of Railways, for the year CoL 296 
2009-2010 
(Deb. 16, yol. III, 23-07-2009) 
Col. 307 

Memorandum ofUoderstanding betweea 
the Karnataka Antibiotics and 
Pharmaceuticals Limited and the 
Department of Pharmaceuticals, 
Minislry ofCbemic:a1s and Fertilizers, 
for the year 2009-20) 0 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 293 

Memoamdum ofUaderslandina between 
the KIOCL (formerly Kudremukh Iron 
Ore Company Limited) and tbe 
Ministry of Steel, for tbe year 
2009-2010 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 295 

Memorandum ofUoderstanding between 
tbe Konlcan Railway Corporation 
Limited and the Ministry of Railway I, 
{or the year 2009-2010 
(Deb. 16, Vol. Ill, 23-07-2009) 
Cm.~ I 

Memorandum ofUoderstanding between 
the Mineral Exploration Corporaboo 
Limited and the MinisIry of Mines. for 
the year 2009-2010 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 541 

MCIIDOTBDdum ofUoderstanding bdwecn 
the MSTC Limited and the Minisby 
of Steel, for the year 2009-20 1 0 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 295 

Memorandum oflJDderstaDclinc between 
the National Aluminium Compaay 
Limited and the Ministry ofMiDes, for 
the year 2009-2010 
(Deb. 14, Vol. 111, 21-01-2009) 
Col. 541 

Memonadum of1Jndmtandin& between 
the National Buildiap Coostruc:tion 
CorporatiOft Limited and the Minisby 
of Urban Development. for the 'jar 
2009-10 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 621 
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Memor8ndum of Understanding between II Memorandum of Understanding between 
the National Fertilizers Limited and tbe Neyveli Lignite Corporation 
the Department of Fertilizers, Ministry I Limited and the Ministry of Coal, for 
f Chern' Is and F T "the ! the year 2009-20 lO 

o ~OIO ertl \Zers, .or (Deb, 20, Vol. III, 29.-07-2009) 
year CoL 522 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 305 Memorandum ofUnderstanding between 

the NHPC Limited and the Ministry 
Memorandum ofUndentanding between of Power, for the year 2009-2010 

the National Handloom Development (Deb. 7, Vol. II, 10-07-2009) 
Corporation Limited and the Ministty Col. 407 
ofT~les, for the year 2009-20 IO Memorandum ofUnderstaDding between 
(Deb. 6, Vol. II, 09-07-2009) I the NMDC Limited and the Ministty 
Col. 288 I of Steel. for the year 2009-20 t 0 

(Deb. 6, Vol. II, 09-07-2009) 
Memorandum ofUnderstBDding between I Col. 295 

the National Minorities Development I M randum fUnderstandin between 
and Finance Corporalion and tbe e;:: North-;astem Handic~afts and 
Ministry of Minority Affairs, for the i Handlooms Development Corporation 
year 2009-2010 ! Limited and the Ministry of 

I (Deb. 16, Vol. III, 23-07-2009) i Development of North Eastern 
Col. 304 ! Region. for the year 2009-20 t 0 

I (Deb. 14, Vol. Ill, 21-07-2009) 
Memorandwn ofUoderstanding between Col, 541 

the National Seeds Corporation and I Memormd fUnderstandin between 
the Ministry of Agriculture, for the I the N'::t: Eastern ~egiOnal 
year 2009-2010 I Agricultural Matteting Corporation 
(Deb. 14, Vol. Ill, 21-07·2009) I Limited and the Ministry of 
Col. 543 Development of North-Eastern 

Region, for the year 2009-20 I 0 
McmorandumofUnderstanding~ ,: (Deb. 14, Vol. III, 21-07-2009) 

the National Textiles Corporation . Col. 542 
Limited Bnd the Ministry of Textiles. I Memorandum ofUndentanding between 
for the year 2009-2010 I the NTPC Limited and the Ministry 
(Deb. II, Vol. III. 16-07-2009) I of Power, for the year 2009-10 
Col. 321 i (Deb. 2, Vol. II, 03-07-2009) 

d d' betw I Col. 636 Memorandum of lin erstan mg een 
the NEPA Limited and the Department Memorandum of Understanding betw=n 
of Heavy Industry, Ministty of Heavy the .Nu~le.ar Power Corporation of 
Industries and Public Enterprises. for Indlll ~lDlited and the Departmeot of 

O I AtomIC Energy, for the year 
the;'ear 20()9-201 I 2009·2010 
(Deb. II, Vol. JIl. 16-07-2009) . (Deb. 10: Vol. If, 15.07-2009) 
Col. 333 j Col. 544 
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Memorandum of Undersdating between I Jnstrwnents Ltd. and the Department 
the Oil and Natural Gas Corporation of Heavy Industry, Ministry of Heavy 
Limited and the Ministry of Petroleum II Industries and Public Entcrpnses, for 
and Natural Gas, for the year 2009- the year 2009-20 I 0 
2010 (Deb. 11, Vol. JII, 16-07-2009) 
(Deb. 11, Vol. III, 16-07·2009) I Col. 333 
CoL 332 I Memorandum ofUnderstanding between 

Memorandum ofUnderstanding between the Rashtriya Chemicals and 
the Oillndia Limited and the Ministry I Fertilizers Limited and the Departmeut 
of Petroleum and Natural Gas, for the I of Fertilizers, Ministry of Chemicals 
year 2009-20 10 I and Fertilizers. for the year 2009-2010 
~:,bj3; I, Vol. III, t 6-07-2009) i (Deb. 16, Vol. III, 23-07-2009) 

I Col. 305 
Maoonmdwn ofUDderstanding between ! 

the Pawan Hans He]icopter Limited I Memorandum ofUoderstBnding between 
and the MinisIry of Civil Aviation. for I the Rashtriya lspat Nigam Limited and 
the yell' 2009-2010 'I the Ministry of Steel, for the year 
(Deb. 6, Vol. II, 09-07-2009) 2009-2010 
Col. 218 (Deb. 6, Vol. II, 09-07·2009) 

Col. 295 

the Power Finance Corporation MemonmdumofUndcrstaDdingbetween 
Limited and the MiDisIry of Power. I the Richardson and Cruddas (J9n) 
for the year 2009-2010 Limited and the Department of Heavy 
(Deb. 2, Vol. III, 03-07-2009) Industry,MinistlyofHeavylndustries 
Col. 636 and Public Enterprises, for the year 

Memonmdum ofUndentandiog between 
the Power Grid Corporation of India 
Limited and the Ministry of Power for 

2009·20]0 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 309 

the }Uf 2009·2010 Memorandum ofUnderstanding between 
(Deb. 2, Vol. II, 03-07-2009) I the RITES Limited and the Ministry 
Col. 636 of Railways, for the year 2O()9..2010 

Memorandum ofUodersdating bet~ I (Deb. 16, Vol. Ill, 23-07-2009) 
the Projects and Development lndia I' Col. 307 
Limited and tbe Department of. ____ ..i.._ 

Fetilizers, Ministry of Cbemical& and I M ... uunulUuUI ofUndcrstaDding between 
Fertilizers, for the year 2009-2010 I the Rural Eledrification Corporation 
(Deb. 16, Vol. 111, 23.07-2009) UmitedandtbeMinistryofPower,for 
Col. 305 I the year 2009·2010 

Memaraudum of Understading between I (Deb. 7, Vol. II, ) 0-07-2009) 
the Rajasthan Electronics and I Col. 408 
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Memorandum ofUnderstanding between 
the Scooters India Limited and the 
Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises, for the year 
2009-2010 
(Deb. 11, Vol. III, 16-07-2009) 
Col. 335 

Memorandum ofUnderstanding between 
the Shippmg Corporation of India 
Limited and the Ministry of Shipping. 
for the year 2009-2010 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 430 

Memorandum ofUnderstanding between 
the State Farms Corporation of India 
Limited and the Ministry of 
Agriculture, for the year 2009-2010 I 
(Deb. 14. Vol. III, 21-07-2009) I 
Col. 543 

Memorandum ofUnderst.anding between 
the Steel Autborityof India Limited 
and the Ministry of Steel, for the year 
2009-2010 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 295 

Memorandum of Understanding between 
the Tungabhadra Steel Products 
Limited and the Department of Heavy 
IndustrY, Ministry of Heavy Industries 
and Public Enterprises, for the year 
2009-2010 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 309 

Memorandum ofUnderstanding between 
the Tyre Corporation oflndia Limited 
and the Department ofHeavy Indusby, 
Ministry of Heavy Industries and 
Public Enterprises, for tbe year 
2009-2010 
(Deb. II, Vol. III, 16-07-2009) 
Col. 333 

Memorandum ofUnderstanding between 
the Uranium Corporation of India 
Limited and the Department of Atomic 
Energy, for the year 2009-2010 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 544 

Memorandum ofUnderstanding between 
the WAPCOS Limited and tbe 
Ministry of Water Resources, for the 
year 2009-2010 . 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 572-73 

Memorandum ofUnderstanding between Memorandum ofUnderstanding between 
the Tebri Hydro Development the National Projects Construction 
Corporation Limited and the Ministry Corporation Limited and the Ministry 
of Power, for the year 2009-20 I 0 of Water Resources, for the year 
(Deb. 7, Vol. II, 10-07-2009) 2009-2010 
C I 407 (Deb. 24, Vol. IV, 04-08-2009) 
o. . I Col.536 

Memorandum ofUnderstandmg between I M rand fUnderstand' betwee 
T . . C'_. __ ln L' :..-1 . d til emo um 0 mg D 

the nvenl.3l.OlWUl"" 1In1~ an e the Hindustan Organic Chemicals 
Department of Heavy In~ustrY'1 Limited and the Department of 
Ministry of Heavy Industries and Chemicals and Petrochemicals, 
Public Enterprises, for the year I Ministry ofCbemicaIs and Fertilizers, 
2009-2010 I for the year 2009-2010 
(Deb. 25. Vol. IV, 06-08-2009) (Deb. II, Vol. 1II. 16-07-2009) 
Col. 298 I Col. 330 
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Notification extending to the State of I Notification under Petroleum and Natural 
Sikkim the Apprentices Act. 1961 Gas Regulatory Board Act, 2006 
i.ssucd under clause (n) of Article 371F (Deb. 11, Vol. III, 16-07-2009) 
oftbe Constitution Cot. 332 
(Deb. B, Vol. II, 13-07-2009) Notification under Section 10 of the 
Col. 453 Kbadi and Village Industries 

NotiflClltion in pursuance oftbe National Commission Act. 1956 
Design Policy announced by (Deb. 19. Vol. JIl, 28-07-2009) 
Govemment on atb February, 2007 Col 4BO 
(Deb. lB, Vol. Ill, 27-07-2009) Not'fi t' d S t' 11 f th 
Col 707 ilea Ion un er ec Ion 0 e 

. I Natiooal HigbwaysAuthority of India 
Notification under Article 309 of the Ii Act, 1988 

Constitution I (Deb. 19. Vol. m. 21-07-2009) 
(Deb. 21. Vol. IV, 30-07-2009) I Col. 488 

I 
Col 261 Notification under Section 1 S9 of the 

NotificatioD under Central Excise Rules, Customs Act, 1962 
2002andCENVATCrcditRulcs,2004 I (Deb. 7, Vol. II. 10-07-2009) 
(Deb. 2, VoL II, 03-07-2009) I Col. 406 
Col. 622-23 

l NotifICation wtder Section 167 of the 
Notification under clause (5) of I Assam RiOesAct, 2006 

ArticJe320oftbeConstitution I (Deb, 9, Vol. 11, 14-07-2009) 
(Deb. 5, Vol. II. 0'-07-2009) CoI.5SO 
Col 498 

Notification under Coabol of Nabonal 
Highways (Land and Traffte) Act. 
2002 
(Deb, 19, Vol. III. 2'-07-2009) 
Col. 481 

Notification wder St";..tton 179 of the 
Eledricity Act, 2003 
(Deb. 26, Vol. IV, 07-0'-2009) 
Col. 312 

NotifJUtion under Section 199 of the 
Railways Act, 19.9 

Notification unde. Indian Maritime (Deb. 6. Vol. II, 09-07-2009) 
University Act, 2008 . I Col. 294 
(Deb. II, Vol. 111, 27-07-2009) I Notifi ' -_.... C!_.... . 204 f the Cot. 706 lCatlon YllU'Clr. ~llon 0 

Andaman and Nicobar Islands 
Notification under IDdira Gandhi Open (Municipal) Regulation. 1994 

University Act. 1915 I (Deb, 9, Vol. II. 14-07.2009) 
(Deb. 23. Vol. IV, 03-01-2009) II Col 549-S0 
Col. 443 

Notification under Section 23 of Ibe 
Notification under Jndo..libetan Border Prevention of Food Adulteration 

Police Force Act, 1992 Act, 1955 
(Deb. 4, Vol. II, 07-07-2009) (Deb, 20. Vol. III, 29-07.200.) 
Col. 57) Col, S2S 
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Notification under Section 26 of the I Notification under Section 43 of the 
Environment (Protection) Act, 1986 Airports Authority of India Act, 1994 
(Deb. 10, Vol. II, 15-07-2009) (Deb. 16, Vol. Ill, 23-07-2009) 
Col. 548 Col. 304 

Notification under Section 26 of the 
Environment (Protection) Act, 1986 
(Deb. 20, Vol. 1Il, 29-07-2009) 
Col. 523 

Notification under Section 28 of the 
University Grants Commission Act, 
1956 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 449 

NotifICation under Section 3 of the Public 
Premises (Eviction of Unauthorized 
Occupants Act), 1971 
(Deb. 11, Vol. Ill, 16-07-2009) 
Col. 333 

Notifu:ation under Section 30B of the 
Chartered Accountants Act, 1949 
Section 40 of the Cost and Works 
Accountants Act. 1959 and Section 40 
of the Company Sccretarics Act, 1980 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 292 

Notification under Section 37 of the 
Telec:om RquJarDry Authority oflndia 
Act, J991 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 4.50-51 

Notification under Section 38 of the 
Drup and Cosmetics Act, 1940 
(Deb. S. Vol. 1I, 08-07-2009) 
Col. 497 
(Deb. 15, Vol. 1II, 22-07-2009) 
Col. 579 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 526 . 

Notification under Section 40 of the Cost 
and Works Accountants Act, 1959 
(Deb. 6, Vol. II, 09·07-2009) 
Cot 292 

Notification under Section 43 of the 
Income Tax Act, 1961 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 634 

Notification under Section 435 D and 
435 E of the Merchants Shipping 
Ad:, 1958 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 445-46 

Notification under Section 43A of the 
Unlawful Activities (Prevention) Act, 
2008 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 551 

Notification under Section 44 of the 
Emigration Act, 1983 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 572 

Notification under Section 50 of the 
National Dairy Development. Board 
Act, ]987 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 553 

Notification under Section 77 of the 
Disaster Management Act, 2005 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 549 

Notification under Section 77 of the 
Narcotic Drugs and Psychotropic 
Substances Act, 1985 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 554 

Notification under Section 7 A oflhe Coal 
Mines Provident Fund and 
Miscellaneous Provisions Act, 1948 
(Dob. 15, Vol. III, 22-07-2009) 
Col. 573 
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Notification under Section 97 of the 
Protection of Plant Varieties and 
Farmers' Rights Act, 2001 
(Deb. 24, Vol. IV, 04-08-2009) 
CoL 538 

Notification under sub-section (1) of 
Section 37 of the Administrative 
Tribunals Act, 1915 
(Deb. 5, Vol. II, 08.01·2009) 
Col. 498 

Notification under sub~section (1) of 
Notification under su~section (3) of Section 78 ofttle said Act 

Section 45 of the Architects Act, 1972 I (Deb. II, Vol. Ill, 16-07-2009) 
(Deb. 18, Vol. Ill, 27-07-2009) i Col. 328 
Col. 708 i 

I NotifICation under sub-section ( I) of the 
Notification under sub-Rule (2) of ! Companies Act, 1956 

Rule I of the Limited Liability! (Deb. II, Vol. m. 16-07-2009) 
Par1DerSbip (Amendment) Rules, 2009 j Col. 329 
(Deb. II, Vol. III, 16-07-2009) IN 'fi' de .. - tJ' (2) of l oti catIon un r SUlMICC on 
Col. 329 Section 33 of the Homoeopathy 

NotifICation under sub-section (1) of CenIraJ Council Act, 1973 
Section lIC of the Coal Mines I (Dcb. IS, Vol. III. 22-07-2009) 
Provident Fund and Miscellaneous! Col. 580 
ProvisionsAd, 194& I Notification under sub-section (2) of 
(Deb. IS, Vol. III, 22-07-2009) I Sec:tion 7 oflhe Employees Provident 
Col. 573 Funds and Miscellaneous Provisions 

Notification under su~section (I) of i A(Dct.bI9512& V J III 27-07.2009) 
Section 26 of the NatioIIaI Institutes e.. o. , 
ofTedmology Act, 2007 Col. 712 
(Deb. 23, Vol. IV, 03-0&-2009) Notific:ation under sub-section (3) of 
Cot. 443 Section 1 of the Food Safety and 

Standard Authority Act, 2006 
Notification under 51l~sec:tion (I) of I (Deb. IS, Vol. III, 22-07-2009) 

Sec:tioa 28 ofebe Mines and Mioerals! CoL 519-BO 
(Development and Regulation) Ac:t, I. . 
1957 " NotificatIon under SUb-sec:tJOD (3) of 

Section 1 of the Said Act 
(Deb. 14, Vol. III, 21-07-2009)! (Deb. S, Vol. [I, 08-07-2009) 
~I. ~2 . I Col. 500 

NotHicatlon under 5Ub-sec:tJon (1) of I Notification under sub-section (3) of 
Section 35 of the said Act ',Section 114 of the Insurmce Act, 1938 
(Deb. 24. Vol. IV, 04-08-2009) (Deb. 22, Vol. IV. 31-07-2009) 
Col. 537 I Col. 683 

I 
Notiftcatioo under sub..aioo (l) of 'Notification under sub-section (3) of 

Section 37 of Administnlive Tribunal Section 141 of the Border Security 
Act, 1915 ForceAct. 1968 , 
(Dob. 10. Vol. II. U-01-2009) (Deb. 9, Vol. II, 14-07-2009) 
Col. S46 Col. SSO 
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Notification under sub-section (3) of 

Section 15 of the Notaries Act, 1952 
(Deb. 1 I, Vol. III, 16-07-2009) 
Col. 323 

Notification under sub-section (3) of 
Section 156 of the Indo-Tibetan 
Border Police Force Act, 1992 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 571 

Notification under sub-section (3) of 
Section 156 of the Indo-Tibetan 
Border Police Force Act, 1992 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 537 

Notification under sub-section (3) of 
Seaion 18 of the Census Act, 1948 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 542 

Notification under sub-section (3) of 
Section 21 of the Unlawful Activities 
(Prevention)Act, 1967 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 550-51 

Notification under sub-section (3) of 
Section 22 of the Central Industrial 
Security Force Act, 1968. 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 550 

Notification under sub-section (3) of 
Section 24 ofebe Passports Act, 1967 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 501 

Notification under sub-section (3) of 
Section 2S of the Rubber Act, 1947 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 447-48 

Notification under sub-section (3) of 
Section 3 of the Agricultural Produce 
(Grading and Markina) Act, 1937 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 575 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 381 I 

Notification under sub-section (3) of 
Section 31 of the Cigarettes and other 
Tobacco Products (Probibition of 
Advertisement and Regulation of 
Trade and Commerce, Production, 
Supply and Distribution Act, 2003 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 500 

Notification under sub-section (3) of 
Section 36 of the Insecticides Act, 
1968 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 543 

Notification under sub-section (3) of 
Section 37 of the Apprentices Act, 
1961 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 451-52 

Notification under sub-section (3) of 
Section 40 ofebe Protection of Human 
Rights Act, 1993 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 542 

Notification under sub-section (3) of 
Section 458 of the Men:bant Sbipping 
Act, 1958 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 445 

Notification under sub-section (3) of 
Section 48 of tbe Life Insurance· 
Corporation Act, 1956 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 683 

Notification under sub-section (3) of 
Section 55 of the Special Economic 
Zone Act, 2005 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 444 

Notification under sub-section (3) of 
Section 63 of the Water (Prevention 
and- Control of Pollution) Act, 1974 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 499 
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Notification under sub-section (3) of I (Deb. 25. Vol. IV. 06-08-2009) 
Section 67 of the Monopolies and Col. 296-97 
Restrictive Trade Practices Act, 1969 
(Deb. 6. Vol. II, 09-07-2009) Notification under sub-section (7) of 
Col 292 Section 9A of the Customs Tariff Act, 

Notification under sub-section (3) of " 
Section 9 of Sugar Development Fund 
Act, 1982 

1975 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 683 

(Deb. 4. Vol. II. 07-07-2009) Notification undertbe NatioDallnstitute 
Col. 571 ofTedmology Act, 2007 

Notification under sub-section (3) of I (Deb. 23, Vol. IV. 03-08-2009) 
Section 9 of the Sugar Development Col. 443 
Fund Act, 1912 ' 
(Deb. 19, Vol. III, 28-07-2009) Notification under the sub-sectioo(4) of 
Col. 479 Section 11 ofdleC;tm.mhipAct, 1955 

Notification under sub-section (4) of I 
Section 27 of the Coir lDdustry Act, , 

(Deb. 4, Vol. II, 07-07-2009) 
CotS71 

1953. Notifications under Drupand COIIDdic:s 
(Deb. 9, Vol. .11, 14-07-2009) Act, 1940 
Col. 549 (Deb. 1 S, Vol. 111. 22-07-2009) 

Notification under sub-section (4) of • Col. 579 
Section 74 of the .IodiaD Post otIk:c 
Act, 1191 
(Deb. 8, Vol. II, 13-07..2009) 
Col 452 

Notifications under Sec:tioa 10 of the 
NationalIfi&bw8ys Act, 1956 
(Deb. 14, Vol. Ill, 21-01-2009) . 
Col. S46-S3 (Deb. 18, Vol. Ill, 21-01-2009) I 

Col. 111-12 (Deb. 19, Vol. III, 28-07-2009) 

Notification UDder sub-sectiOD (4) of 
Soc:tion 94 of tbe FiDaoee Act, 1994 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 406 

Notification under sub-sectioo (4) of 
Sec:tion 94 of the F'1lIIIDCe Act, 1994. 
together with an explanatory 
memorandum. 
(I;)eb. 26, Vol. IV, 07.08-2009) 
Col. 311 

Notification under sub-$ection (S) 
SutioD 296 of 1hc Companies Act, 
1956 

Col. 412-87 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 531-39 

.liotifu:ations under Section 10 of the 
~i Natiooal Hipwa)'l Act, 1961 

(Deb. 9, Vol. II. 14-01-2009) 
Col. SSJ.65 

Notific:alions under Sectioa 12 and 13 of 
the Envil'OlUDCDt (Protection) Act, 
1986 
(Deb. 10, Vol. II, 15·07-2009) 
Col. S47-48 
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Notifications under Section 14A of the 
Aircraft Act, 1934 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 288-89 

Notiftcations under Section 159 of the 
Customs Act, 1962 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 623-27 

Notifications under Section 179 of the 
Electricity Act, 2003. 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 554-55 

Notifications under Section 18G of the 
Industries (Development and 
Rcgulation)Act, 1951 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 447 

NotiflC8tions under Section 26 of the 
Environment (Protection) Act, 1986 
(Deb. IS, Vol. Ill, 22-07-2009) 
Col. 574 

Notifications UDder Section 296 of the 
Income Tax Act, 1961 
(De.b. 2, Vol. II, 03-07-2009) 

. Col. 633-34 

N~ under Section 3 and 6 of the 
Environment (Protection) Act, 1916 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 523 

Notifications under Section 31 of the 
Securities and Exchange Board of 
India Act, 1992 
(Deb. 7. Vol. H, 10-07-2009) 
Col. 404-05 

Notific-ations under Section 38 of the 
Biological Diversity Act, 2002 
(Deb. JO. Vol. lI, 15-01-2009) 1 

Col. 548-49 I 

Notifications under Section 39 of the 
Bureau oflndian Standards Act, 1968 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 551 

Notifications under Section 43 of the 
Anned Forces TnbunaJ Act, 2007 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 711 

Notifications under Section 74 of the 
Prevention of Money Laundering Act, 
2002 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 634-35 

Notifications under Section 91 of the 
Protection of Plant Varieties and 
Fanners' Right Act, 200 1 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 552 

Notifications under sub-section (I) of 
Section 33 of the National Rural 
Employment Guarantee Act, 2005 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 377 

Notifications under sub-section (2) of 
Section (3) of the AD India Servius 
Act, 1951 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 545-56 
(Deb. 20, Vol. III, 29-01-2009) 
Col. 521-22 

Notifications under sub-section (2) of 
Section 23 of the Prevention of Food 
Adulteration Act, 1954 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 519 

Notifications under sub-section (2) of 
Section 29 of the National Rural 
Employment Guarantee Act, 2005 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 317 

Notifications under sub-section (2) of 
Section 38 of the Central Excise Act, 
1944 
(Deb. 2, Vol. II, 03-01-2009) 
Col. 622 
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Notifications under sub-section (2) of Notifications under sub-section (4) of 
Section 51 of the Airports Economic Section 94 of the Finance Act, 1994 
Regulatory Authority of India Act" (Deb. 2, Vol. II, 03-07-2009) 
2008 ! Col. 635 
(Deb. 16, Vol. III, 23-01-2009) Notifications under sub-section (5) of 
Col. 304 Section 1 of the Indian Telegraph Act, 

Notifications under sub-section (3) of I 188S 
S t · 1 f th L' 't d L' b'!'ty I (Deb. 8, Vol. II, 13-07-2009) 

ec Ion 0 e tml e 18 I 1 I Col 452 
Partnership Act, 2008 . 
(Deb. II, Vol. III, 16-07-2009) I Notifications under sub-section (6) of 
Col. 327.28 ' I section 3 of the Essential Commoctities 

NotUK:ations under sub-section (3) of 
Section 37 of the Apprentices Act, 
1961 
(Deb. 8, Vol. II, 13-07-2009) I 
Col4S3-S4 I 

Notif~atiODS UDder sub-section (3) of I 
Section 63 of the Competition Act, j 
2002 I 
(Deb. 6, Vol. II, 09-07-2009) I 

Act, 1955 
(Deb, 9, Vol. II, 14-07-2009) 
Col. 551-52 
(Deb. 4, Vol. II, 07..Q7-2009) 
Col. 574 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 308 
(Deb. 14, Vol. III, 2 J -07-2009) 
Col. 544 
(Deb. 24, Vol. IV, 04-08;2009) 
Col. 535 

Col2~91 I 
(Deb. II, Vol. III, 16-07-2009) /. Notifications under sub-section (7) of 
Col. 329-30 Seaion 9A of tile CusIoms Tariff Act.. 

1975 
NotiflC8tion.s UDder sub-section (3) of (Deb. 2. Vol. II, 03-07-2009) 

Section 642 of the Companies Act, Col 627-33 
1956 (Deb. 7. Vol. II, 10-07-2009) 
(Deb. It, Vol. Ill, 16-07-2009) I Col. 407 
Col 327 Notific:atioas UIlder sub-sectiofts (I) aDd 

NotifICations UDdcr sub-section (4) of (2) of Section 79 of the Limited 
Section 124 of the Major Pon Trusts Liability Partnership Act. 2008 
Act, 1963 I (Deb. II, Vol. III, 16-07-2009) 

I Col. 328 (Deb. 8, Vol. II, 13-07-2009) 
Col. 446 I Notifications under the Elec:aidty Act, 
(Deb. 13, Vol. 111, 20-07-2009) 2003. 
Col. 443 (Deb. 17, Vol. Ill, 24-07-2009) 
. Col. SSS-S6 

Notifications under sub-section (4) of 
Section 212 oftbe MotorVebidesAct, ! Outcome 8qec of Minority Affairs for 
1988 1be year 2009-2010 
(Deb. 14, Vol. 111, 21..Q7-2009) (Deb. 6, Vol, II, 09-07-2009) 
Col. S45 Col. 293 
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Outcome Budget of the Depanment of I Outcome Budget of the Department of 
Agriculture and Cooperation. Ministry I Food and Public Distribution., Ministry 
of Agriculture. for the year 2009-20 lOaf Consumer Affairs, Food and Public 
(Deb. 19. Vol. 111,28-07-2009) I Distribution, for the year 2009-2010 
Col. 479 I (Deb. 9, Vol. II, 14-07-2009) 

Outcome Budget of the Depanment of i Col. 548 
Animal Husbandry. Dairying and i Outcome Budget of the Depanment of 
Fisheries. Ministry of Agriculture, for ! Higher Education, Ministry of Human 
the year 2009-2010 I Resource Development, for the year 
(Deb. 9, Vol. 11, 14-07-2009) I 2009-2010 
Col. 548 (Deb. 23, Vol. IV, 03-08-2009) 

Outcome Budget of the Department of I Col. 430 
Atomic Energy, for the year 2009- Outcome Budget of the Depanment of 
2010 Industrial Policy and Promotion, 
(Deb. 24, Vol. IV. 04-08-2009) Ministry of Commerce and Industry, 
Col. SJ6 for the year 2009-2010 

Outcome Budget of the Department of (Deb. IS, Vol. III, 27-07-2009) 
Bio-Technology, for the ycar I Col. 706 
2009-2010 I Outcome Budget of the Department of 
(Deb. S. Vol. II. 08-07-2009) I Information Technology, Ministry of 
Col. 499 I Communications and Information 

Outcome Budget of the Department of Technology, for the year. 2009-2010 
Chemicals and Petrochemicals. (Deb. 13. Vol. III. 20-07-2009) 
Ministry of Chemicals and Fertilizers, Col. 452-453 
for the year 2009-2010 Outcome Budget of the Department of 
(Deb. 11. Vol. III. 16-07-2009) i Pharmaceuticals. Ministry of 
Col. 330 , h' I d F '1' forthe i C emlC8 san crtl IZers, year 

Outcome Budget of the Department of! 2009-2010 
Commerce. Ministry of Commerce! (Deb. II, Vol. III. 16-07-2009) 
and Industry. for the year 2009-20 I 0 I Col. 330 
(Deb. 8. Vol. II, 13-07-2009) I 
Col. 446 I Outcome Budget of the Department of 

Posts Ministry of Communications 
Outcome Budget of .the ~~ment of and I~formation Technology, for the 

Consumer Affairs. Ministry ~f I ar 2009-2010 
Consumer AfTairs, Food and Public ye 
Distribution. for the year 2009-2010 (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 9. Vol. II. 14-07-2009) I Col. 452 
Col. 547-48 i Outcome Budget of the Department of 

Outcome Budget of the Depa~nt of 1 ScientifIC and Industrial Research, for 
Fertilizers. Ministry of ChemIcals and I the year 2009-10 
Fertilizers. for the year 2009-2010 I (Deb. S, Vol. II. 08-07-2009) 
(Deb. 16. Vol. III. 23-07-2009) I Col. 499 
C~.306 .~ 
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Outcome Budget of the Department of Outcome Budget of the Ministry of 
Space, for the year 2009-20 10 External A ffairs, for the year 
(Deb. 10, Vol. II, 15-01-2009) 2009-20)0 
Col. 541 I (Deb. 10, Vol. II, 15-01-2009) 

I Col. 581 
Outcome Budget of the Deparunent of : 

Telecommunication, Ministry of I Out~ome Budget of the Ministry of 
Communications and Information I Fmance, for the year 2009-20 10 
Tccbnology,fortheyear2009-20IO! (Deb. 9, Vol. II, 14-01-2009) 
(Deb. 8, Vol. II, 13-01.2009)! Col. 541 
Col. 451 I ~ Budget of tile Ministry of Food 

Outcome Budget oftbe Department oflhe! PrOC:~SSing Industries, for the year 
M·· ofH ...... Ii the I 2009 2010 

lrustry omeAUilJfS, or year I (Deb. 16, Vol. III, 23-01-2009) 
2009-2010 I Col. 302 
(Deb. 9, Vol. II, 14-01-2009) I 
Col. 548 I' Outc:ome Budget of tile Minisuy of Heavy 

Industries and Public Enterprises. for 
Outcome Budget of the Ministry of Civil , the year 2009-2010 

Aviation, for the year 2009-2010 i (Deb. lu. Vol. 111.23-07-2009) 
(Deb. 25, Vol. IV, 06-O8-2009)! Col. 302 

Col. 296 I OUkOme Budget of the Ministry of 
Outcome Budgetoftbe Ministry of Coal, ! Information and Broecbstins. for the 

~~e~~t~~II,022-07_2009) i ro:b~·.~:'. 111,21-07-2009) 
Col 513 I Col. S46 

Outcome Budget of the Ministry of I Outcome Budget of the Ministry of 
Corporate Affairs, for the year I Labour and Employment. for the year 
2009-2010 I 2009-2010 
(Deb. II, Vol. III, 16-07.2009) I (Deb. 18, Vol. III, 27-01-2009) 
Col. 326 : Col. 112 

Outcome Budget of the Ministry of ! Oustome B~get oftbe Ministry of Law 
Culture, fortbe year 2009-2010 ! and JustICe, for the year 2009-2010 
~bSti. Vol. II, 08-01-2009) I ~f.biI86, Vol. II, 09-07-2009) 

Outcome B'::. .... of .... ~ M' . II Outcome Budget of the Minittry of 
• -' wo; IDJstryofEatdl Micro, Small and Medium 

Sciences, for the year 2009-20 J 0 I Enterprises, for the year 2009.2010 
(Deb. 20, Vol. III. 29-01-2009) 1 (Dcb. 19. Vol. III, 28-01.2009) 
Col. 520 ; Col. 480-81 

Outc~e Budget of the Ministry of 1 Outcome Budget of. Ministry orNe. 
EnVlronmcn( and Forests. for the year I and Renewable Energy, for the year 
2009·2010 I 2009-2010 
(Deb. 20, Vol. 111,29-07-2009) I (Deb. 7, Vol. n, 10.07.2009) 
Col. 522 j Col. 402 
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Outcome Budget of the Ministry of 
Panchayati Raj, for the year 
2009-2010 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 430 

Outcome Budget of the Ministry of Road 
Transport and Highways, for the year 
2009-2010 
(Deb. 14, Vol. III. 21-07-2009) 
Col. 546 

Outcome Budget of tile Ministry of Social 
Justice and Empowerment.. for the year 
2009-2010 
(Deb. II, Vol. 111, 16-07-2009) 
Col. 333 

Outcome Budget of the Ministry of 
Statistics and Programme 
Implementation, for tbe year 
2009-2010 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 522 

Outtome Budget oftbe Ministry ofStee~ 
for the year 2009-20 10 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 287 

Outcome Budget of the Ministry of 
Health and Family Welfare, for the 
year 2009-2010 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 445 

Outcome Budget of the Flagship 
Programmes, for the year 2009-10. 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 553-54 

Report No. 224 of the Law Commission 
Amendment of Section 2 of Divorce 
Act. 1869 Enabling Non-domiciled 
Estranged Christian Wives to seek 
Divorce-June, 2009 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 302 

Report No. 225 of the Law Commission 
Amendment of Section 7, 7 A and 1B 
of Industrial Disputes Actl947 
Making Advocates Eligible to man 

. Labour Courts and Industrial 
Tribunals-June, 2009 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 302 

Repon of the Comptroller and Auditor 
General oflndia-Union Government 

Outcome Budget of the Ministry of (Civil) (No.cA 15 of 2008-09)-
Textiles, for the year 2009-20 I 0 Autonomous Bodies. 
(Deb. 6, Vol. II, 09-07-2009) (Deb. 17, Vol. Ill, 24-07-2009) 
Col. 294 I Col. 552-53 

Outcome Budget of the Ministry of Report of the C~ptroJ~r and Auditor 
Tourism, for the year 2009-20 10 General oflndla--UnlOll Government 
(Deb. 7, Vol. II, 10-07-2009) I (CiviJ)(No. PA26 of2008-09) for the 
Col. 408 I year ended March. 2008. 

I, (Deb. 17, Vol. III, 24-07-2009) 
Outcome Budget of the Ministry of~ater Col. 553 

Resources, for the year 2009-2010 I 
(Deb. 15, Vol. III. 22-07-2009) I" Report of the Comptroller and Auditor 
Col. 573 General of India-Union Government 

I (Commercial)(No. CA 25 of2009-1O) 
Outcome Budget of the Ministry of Youth I (Compliance Audit Observations) 

Affairs and Sports. for the year j Telecommunications Sector under 
2009-20 I 0 i Article 15 J (1 ) of &he Constitution 
(Deb. 7. Vol. II, 10-07-2009); (Deb. 8, Vol. II. 13-07-2009) 
Col. 409 I Col. 452 
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Report of the Comptroller and Auditor I under sub-sec:tion (3) ofScction 12 of 
General oflndi&-Union Government the Governors (Emoluments. 
(Defence Services) (No.CA II of AllowanccsandPrivilcgcs)Act.1912 
2008-09~Air Force and Navy (Deb. 4. Vol. II. 07-07-2009) 
(Deb. 17. Vol. 111.24-07-2009): CoI.S7J 

Col.5S3 i SIalemcntQuanerty Rcviewofthelmlds 

Repon of the Comptroller and Auditor : 
General oflndi&-Union Government 
(Railways) (No.CA 19 of 2001-(9) for ' 
the year ended March. 2008 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 553 

in receipts and expenditure in relation 
to the Budget for the: third quarter of 
the: financial )'cllt 2009-2010 under 
sub-section (I) of Section 7 of the 
Fiscal Responsibility Ilid 8udler 
Management Act. 2003 
(Deb. 24. Vol. IV. 04-01-2009) 

Repon of the: Comptroller and Auditor Col. S35 
General oflndia-Union under Anicle 
151( I) of the: Constitution : Statemmt showing reasons for dela)' in 
(Dcb. 19. Vol. III. 21-07-2009) laying the papers mentioned .. item 
Col. 479 No. (i)of(2) above 

(Deb. 6. Vol. II. 09-07-2009) 
Repon on the progress made in the intaLe Col. 219 

of Scheduled Castes and Scheduled 
Tribes against vaancics reserved for 
them in recruitment and promotion 
categories on the Railways forthr year 
ending 31 st March. 2001 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 307 

Rcpons undcr Articlc 151 (I) of the 
Constitution 
(Deb. 7. Vol. II, 10-07-2009, 
Col. 405-06 

Repons under Articlc 15 l( 2) of thc 
Constiturion 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 406 

Special Order of the President mcreasin, 
the cciling under Schcduk:-II 10 lhe: 
Governors (Allowances and 
Privileges) Rules. 1987 relating to lhe 
Governor of Karnalaka for the 
financial'yiars 2003-2004. 2004-05. 
2005-06.2006-07. 2007.oa. 2OOJ.09 

The Reports No, 210 to 223 the Law 
Commission. 
(Deb. II. Vol. III. 16-07-2009) 
Col. 323-2S 

ra ..... MiUlary fORtI 

Air Services to PMF 
(Deb. 9. Vol. II. 14-07-20(9) 
Col. 116-17 

8SF Units in Knala 
(Oeb. 19. Vol. III. 21-07-2009) 
('01. 370 

Depk))'menl of P ...... Militaly forc~ 
(Ocb. 4. Vol. II. 07-07·2009, 
Col. 151-52 

fund" 10 PMF for Tackling Terror."... 
(Deb. 19. Vol. III. 21·07-2009) 
Col. 310-1 t 

Guardi", of Border by ITSP 
(Deb. 19. Vol, III. 21.07-2009) 
Col. 390-91 
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Helicopter Facilily to PMF 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 330-31 

Fake Passpon 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 317·18 

Irregularities in CRPF Reclllitment Issue of Passports 
(Deb. 9. Vol. II. 14-07-2009)! (Deb. 20. Vol. III. 29-07-2009) 
Col. 206-07 i Col. 370-75 

Quota for Rural and Tribal Areas in PMF I Opening of New Passport Offices! 
(Deb. 19. Vol. III. 28-07·2009) I Passport Seva Kendras 
Col. 159-61 I (Deb. 20. Vol. III. 29·07-2009) 

Recruitment in BSF I Col. 326-30 
(Deb. 14, Vol. 111.21-07-2009) Opcning up of New PassponOffices 
Col. 522-24 (Deb. 5, Vol. II. 08-07-2009) 

Recruibnent in PMF Col. 177 
(Deb. 9. Vol. II. 14-07-2009). Passport OfflCCS in the Country 
Col. 257-58 (Deb. S, Vol. II. 08-07-2009) 

Selliement Claims of Para·Military Col. 203~7 

Forces Put.re ....... 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 399-400 I Decrease in Pasture Land 

Short.a&eofPersonndinPMF I (Deb. 14, Vol. 111,21-07·2009) 
(Deb. 24, Vol. IV, 04-08-2009) Col. 407~ 
Col. 291-92 Patellt 

W'lIhdrawal of CISF Cover &om Power 
Compenies 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 191-92 

Part~N" 

Pankipatory NOleS 
(Deb. 7. Vol. II. 10-07·2009) 
CoI.9l-95 

Application for Patents 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 411-12 

Patent of Crops 
(Deb. II, Vol. III, 27-07·2009) 
Col. 264 

Patent Rights over Traditional Indian 
Systcnl of Therapeutic: Practices 
(Deb. I S. Vol. III. 22-07-2009) 

. I P port l'.or : Col. 2Os-oB Compulsory Internatlona ass .. i 

HAJ 2009 ! Patent to Phlrmaceuticallnventions 
(Deb. 10. Vol. II. 15-07-2009); (Deb. 23. Vol. IV. 03-01-2009) 
Col.411-12 : Col. 28-30 

Oisappearan<:e of Passports I I. Patent Violation Charges 
(Deb. I S, Vol. III. 22-07-2009) (Deb. 13. Vol. III. 20-07.2009) 
Col. 231-32 I Col. 161 
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Patient of Ayurvedic Medicines " NPS for All Citizens 
(Deb. 23, Vol. IV, 03-08-2009), (Deb. 7, Vol. II, 10-07-2009) 
Col. 315-16 Col. 251-52 

Pawsa Hans Helicopters Limited 

Pawan Hans Helicopters Ltd 
(Deb. I, Vol. II, 02-07-2009) 
Col. 127 

PeasioD 

Discrepancy in NPS 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 212-13 

Broadening ofNatioaal OId.Age Pension 
Sc:beme 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 218-19 

Old Age Pension Schemes 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 38-40 

One Rank One Pension for Defence 
Personnel 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 27-30 

Pension Schemes for Old Age, Widow 
and Disabled Persons 
(Deb. 8, Vol. II, 13-07-2009) 
COI.364-6S 

Pension to Anganwadi Workers and 
Helpers 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 487 

Policy on Widow Pension 
(Deb. 13. Vol. III, 20-07-2009) 
Col. ISO-51 

Disbursement of Pension at the Doorstep Review of Employees' Pension Sdtcme, 
(Deb. 17, Vol. Ill, 24-07-2009) 1995 
Col. 362+4 I (Deb. 18, Vol. III, 27-07-2009) 

Employees Pension Scheme 
(Deb. 23. Vol. IV, 03-01-2009) 
Col. 14-16 

Freedom Figbters Pension 
(Deb. 4, Vol. II. 07·07·2009) 
Col. 441-51 

Heahb Insunmce aad Pension Scheme by 
PSBs 
(Dcb. 2. Vol. II, 03-07·2009) 
CoI.25WO 

Col. 15-86 

Revision of CGHS Contribution by 
Pensioners 
(Deb. 15, Vol. III, 22.07-2009) 
Col. 239-40 

Revision of Pension 
(Deb. I, Vol. II, 13-07-2009) 
Col. 133 

Uniform Provident F&md Pension Scheme 
(Deb. 23. Vol. IV, 03·01-2009) 

~""ofPensionFund Col 14) 
(Deb. 7, Vol. II, 10·07·2009) '.a.ioa , .. d RelDlator" .Dd 
Col. 26-27 ' Dnetos-ea. "'Itllority 

Mines hnsion Sehane Ameodment in PFkDA 
(Deb. 20, Vol. III, 29-07·2009) (Deb. 2. Vol. II, 03.07.2009) 
Col. 351-52 Col. 551-52 
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Per Capita laeoaae I Use of Monocrotophos Pesticides 
Per Capita Income I (Deb. 4, Vol. II, 07-07-2009) 

(Deb. 10, Vol. II, 15-07-2009) Col.350-52 
Col. 393-95 U f .. 
(Deb. 17, Vol. III, 24-07-2009) seo PestICIdes in Fruits and Vegetables 
Col. 416-18 I (Deb. 19, Vol. III, 28-07-2009) 
(Dcb. 20. Vol. III, 29-07-2009) Col. 122-23 
Col. 98-99 I Use of Sub-Standard Pesticides 

Percy Mistry Committee I (Dcb. 14, Vol. Ill, 21-07-2009) 
Need to implement the recommendations Col. 318-19 

of Percy. Mistry Committee on making Petrol Pump 
Mumbai as an International Financial 
Centre (MUR 377) 
(Deb. I, Vol. II. 02-07-2009) 
Col. 383 

PeIttckIe 
Advcnc Impad of Pesticides 

(Dcb. 4, Vol. II. 07-01-2009) 
Col. 408-14 
(Deb. 19, Vol. lII, 28-01-2009) 
Col. 241 

Curb on use of Banned Pesticides I 

Allotment of Petrol PumpslGasAgencies 
(Dcb. 21, Vol. IV, 30-07-2009) 
Col. 165-67 

Benami Petrol Pumps 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 197-200 

Changc in P1icy for Petrol Pumps 
allotment 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 215 

(Deb. 4, Vol. II, 07-07-2009) 
Col. 414 Opening of PetrollDiesel Pumps 

IDcreue in Prices of Pesticides 
(Dcb. 25, Vol. IV, 06-08-2009) 
Col. 131 

Pesticide Residues in Crops 
(Deb. 14, Vol. Ill, 21-07-2009) I 
Col. 503-04 

Pesticides in Bonled Drinking Water 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 477-78 

Pesticides Residues in ColdlSoft Drinks 
(Dcb. 5, Vol. II, 08-07-2009) 
Col. 49 

Promotion of Non-Pest~idc Farming 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 209-10 

Quality of Peanut Kemels 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 507-08 I 

(Dcb. 16, Vol. Ill, 23-07-2009) 
Col. 187-88 

Petroleum Retail Outlets by Private 
Sectors 
(Deb. I, Vol. II, 02-07-2009) 
Col. 200-02 

Under Measurement of Petrol by Petrol 
Pumps 
(Deb. I, Vol. II, 02-07-2009) 
Col. 193·94 

Petroleum aDd Natural Gas 

Allocation of Gas for Gas Based Plants 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 148 

Allocation of Natural Gas 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 112-13 • 
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Allocation of Natural Gas from KG Basin 
(Deb. 25, Vol. IV. 06-08-2009) 
Col. 102 

Gas Reserves in Kaveri Basin 
(Deb, 11. Vol. III, 16-07-2009) 
Col. 205-06 

Archaic Gas Regulation System Impon of Natural Gas 
(Deb. II, Vol. IJI. 16-07-2009), ~f~2 25, Vol. IV, 06-08-2009) 

Col. 221-28 I . . Import of Oil and Gas 
Auc:tlOnorOilandGasBloclts (Deb, 25. Vol. IV. 06-08-2009) 

(Deb. 25. Vol. IV, 06-01-2009)' Col. 163-66 
Col. 214-90 Indo-Oman Gas Pipeline Project 

Availability of Oil and Gas (Deb. 25. Vol. IV. 06-08-2009) 
(Deb. 16, Vol. III, 23-01-2009) I Col. 25-26 
Col. 255-56 I Introduction or Oil Rec:overx 

De-regulation of Prices of Natural Gas (Deb. 6. Vol. II, 09-01-2009) 
(Deb. I, Vol. II, 02-07-2009) I Col. 114-15 
Col. 124-25 ! Mwnbai High North Redevelopment"" 

DemIIId and ProductioD of Natural Gas, (Deb. 6, Vol. II. 09-01-2009) 
(Deb. 16, Vol. III. 23-07-2009) I Col. 224 
CoL 230-31 I National Gas Highways 

DrillinglExplorarion of Crude Oil and I (Deb, I, Vol. II. 02-07-2009) 
Natural Gas I Col. ISO-51 
(Deb. 6, Vol. II. 09-07-2009) Oil and Gas Pilfengc from Pipelines 
Col 252 I (Deb. 6, Vol. II. 09-07-2009) 
~ orOil met NabnJ Gas Col. 246-47 

(Deb. I, Vol. II, 02-07-2009) Pending ScbemeslProjects of Petroleum 
Sec:tor 

Col. 31-32 (Deb. II, Vol. III. 16-07-2009) 
Export of Natural Gas Col. 204-05 

(Deb. I, Vol. II. 02-07 -2009) Proaarement of Oil and Natural Gas fium 
Col. 147 

E.xtradion of Petroleum and Natural Gas 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 113-14 

Russia 
(Deb. II, Vol. Ill. 16-07-2009) 
Col. 56-57 

Production of CnIde OillNaunI Gas by 
F"lX8Iion of Price of Natural Gas i ONGC 

(Deb. 16. Vol. III, 23-07-2009) j (Deb. 25. Vol. IV, 06-08·2009) 
Col. 262-63 I' Col. 119-21 

Gas fiom Krishna-Godavar Basin Production of Oil and Gas in Krishna 
(Deb. II. Vol. III. 16-07-2009) Godavaiand Cauvay Basin 
Col 31-32 (Deb. I, Vol. II. 02-07-2009) 

. Col. lSI-52 
Gas Produdioo from Krishna GodaVlri 

Basin I Production Under Oil Reco\'a')' Schemes 
(Deb. II, Vol. Ill, 16-07-2009) I (Deb. 16. Vol. III. 23-07·2009) 
Col. In-71 ! Col. 258 
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Reco~s~itution of Empowered Group of I Petroleum Company 
Ministers I 
(Deb. 11. Vol. III, 16-07-2009) ATFPaymentstoOilCompanies 
Col. 189 (Deb. II, Vol. 111.16-07-2009) 

Reserves ofCoal8ed Methane and Gas Col. 21-23 
Hyd~es . . 
(Deb. 25. Vol. IV. 06-08-2009) I ContnbutJ~n of Rev~nues by Public 
Col. 53-58 I Sector 011 Companies 

Reserves ofMeth G I (Deb. II. Vol. III. 16-07-2009) 
ane as I Col. 211-12 

(Deb. 6, Vol. fI, 09-07-2009) 
Col. 222 Dividend Paid by Oil PSUs 

Rise in Sale Price of Natural Gas (Deb. 11. Vol. III. 16-07-2009) 
(Deb. I, Vol. fI, 02-07-2009) Col. 20-22 
Col. 173-75 

Royalty on crude oi I and gas 
(Deb. 6. Vol. fl. 09-07-2009) 

Expenditure Incurred on Advertisements 
(Deb. I. Vol. II. 02-01-2009) 
Col. 235-36 

Col. 30 
Sale of Banner Oil Installation of Global Positioning System 

(Deb. 25. Vol. IV, 06-08-2009) (GPS) 
Col. \38-39 (Deb. 11. Vol. III. 16-07-2009) 

Seuing up ofPCPIR Col. 32-34 
(Deb. II. Vol. III, 16-07-2009) I Investment by Public Sector Oil 
Col. 317-19 Companies 

SeuingupofPe~oleumandNaturalGas I (Deb. 6, Vol. If. 09-01-2009) 
Appellate Tribunal I Col. 85-87 
(Deb. 6. Vol. II. 09-07-2009) .~ 
Col. 245 I Losses to Oil Companies 

Supply of KG Gas to RNRL ,(Deb. I, Vol. If, 02-01-2009) 
(Deb. 16. Vol. Ill, 23-07-2009) Col. 325-27 
Col. 256-57 (Deb. 21, Vol. IV, 30-07-2009) 

Supply of LNG from Iran Col. 48-49 
(Deb. II, Vol. Iff, 16-07-2009) Payment of Royalties 
Col. 203 (Deb. 6, Vol. II, 09-01-2009) 

Supply of Natural Gas to PowerlFertilim' i Col. 253-54 
Sector 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 28149 

T~wnC~ofGas 
(Deb. 6, Vol. fI, 09-07-2009) 
Col. 225 

UndefJfOUnd Oil Storage 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 20]-04 

Use of Gas as a Fuel 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 209-10 

Production of Crude Oil/Gas by oil 
companies 
(Deb. 21. Vol. IV. 30-01-2009) 
Col. 4-\3 

Profit earned by Public Sector Oil 
Companies 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 158-62 

Reform in Oil Sector 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 111-12 
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Social Responsibility of Public Sector Oil 
Companies 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 113-14 

Hike in Oil and Gas Price 
(Deb. 1. Vol. II, 02-07-2009) 
Col. 295-97 

Impact of Price Rise of Petroleum 
Pet,oIe .. Prod_a Products 
Adulteration in Petrol ! (Deb. 21, Vol. IV. 30-07-2009) 

(Deb. 11, Vol. 111,16-07-2009) I Col. 200-01 
Col. 168-69 I Impact of rise in PetrollDiesel Prices 

Adulteration in Petroleum Products (Deb. 19, Vol. III, 21-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) Col. 476-77 
Col. 168 Implementation of Report on Fuel Prices 

Capitallnwstment in Petroleum Sector i (Deb. 25, Vol. IV. 06-08·2009) 
(Deb. 2S. Vol. IV, 06-01-2009) Col. 28-29 
Col. 179-98 

Concession for manufacturing of 
Petroleum Products 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 92-93 

De-c:ontrolling prices of Petroleum 
Products 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 163-64 

Demand IIIId Sapply of PeIroIILPG 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 266-72 

Inc:rease in the Prices of Petrol and Diclel 
in the Country (SUb.) 
(Deb. I. Vol. II, 02-07-2009) 
Col. 341-72 

Losses on Royalty 
(Deb. I. Vol. II. 02-07-2009) 
Col. 297-91 

MIndIIIofy Production of KeroIeDe 
(Deb. 25, Vol. IV, 06.01-2009) 
Col. 226-27 

Need to reduce the prices of peuoI ud 
diesel (MUR 377) 

Demand and Supply of Petroleum I (Deb. 5, Vol. II. 0'-07.2009) 
Products Col 519 
(Deb. I, Vol. II, 02-07-2009) I 

Col. 133-36 I Opening of Retail PecroIlDiesel 0utIIIa 
(Deb. 16, Vol. Ill, 23-07-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col. 115-17 Col. 254-51 

Derel'llation of Pricing and Distribution Pilfcnae of PecrolIDiesellKa'OIOnC 
of Petroleum Products (Deb. 2S, Vol. IV, 06.01·1009) 
(Deb. 11, Vol. III. 16-07-2009) Col. 21'-20 
Col. I60-6J 

~I Blended Petrol 
(D,b. II, Vol. 111. 16..07-2009) 
Col. 238-41 

Exploration of 0i11Dd Natural Gas 
(Deb. I. Vol. II, 02-07-2009) 
Col. 31-32 I 

I 

Price CQntrol Mechaism for Petro-
Products 
(Deb. I, Vol. II, 02.07·2009) 
Col. 156-57 

Price of Petroleum Products 
(Deb. 2S. Vol. IV, 06-01-2009) 
Col. 30-34 
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Production of Oil from Coal and Ethanol 
(Deb. II. Vol. Ill. 16-07-2009) 
Col. 294-95 

Reduction in Prices of Crude Oil 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 3-5 

Setting up of Strategic Oil Reserves 
(Deb. I. Vol. II, 02-07-2009) 
Col. 330-31 

Sharing of Profit through Production of 
Petroleum 
(Deb. 16. Vol. Ill, 23-07-2009) 
Col. 228-29 

Subsidized Diesel/Kerosene for 
Fishennen 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 224-25 

Supply of Oil to India 

Refining capacity of refineries in 
Tamil Nadu 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 244-45 

Setting up of Naphtha Based Petroleum 
Refinery 
(Deb. I I, Vol. III, 16-07-2009) 
Col. 167 

Setting up of New Refineries 
(Deb. 2 I, Vol. IV, 30-07-2009) 
Col. 239-46 

Upgradation of Oil Refineries 
(Deb. I, Vol. II, 02-07-2009) 
Col. 169-74 

Use of Natural Gas for RIL Refineries 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 92 

(Deb. ll, Vol. III, 16-07-2009) PIa ...... ceutkal 
Col. 289-90 

Pet .... aenaery 
Bio-diesel refinery in Orissa 

(Deb. 6, Vol. II, 09-07-2009) 
Col. 235 

CaplCity Expansion of Refineries 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 17-20 

Conversion of R1L Refinery into EOU 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 336 

ExpensionlUpgradation of Oil Refaneries 
(Deb. 11. Vol. III. 16-07-2009) 
Col. 65-66 

ExpansionlUpgndation of Refineries 
(Deb. I, Vol. II, 02-07-2009) 
Col. 336-42 

Production capac:ity of oil refineries 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 140-42 

Change in Body Regulating Phanna-
c:eutica.I Activities 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 202 

Cbange of Brand Names of Same 
Pharmaceutical Ingredients 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 53-54 

Closure ofSmaJl Scale Pharma Units and 
Vaccine Units 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 65-66 

Exports by Pharmaceutical Companies to 
European Countries 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 59 

Import of Medicinal and Pharmaccutical 
Products 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 236-37 
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Mechanism to Check Fake Drugs , Pt.ri .... 
Manufacture ! A h P'I . 
Deb I II ., 09 . mamat I gnmage 
~ I 1'17~i8 Vo . ,08-07-_0 ) i (Deb. 19. Vol. III. 28-07-2009) 

o . : Col. 82-83 
Mini Ratna Status to Chemicals. : Pi--' N t 1 G 

Fertilizers and Pharmaceutical: ..... • ara as 
I 

Companies ; PNG facility in Kerala 
(Deb. 21. Vol. IV, 30-07-2009) (Deb. 25. Vol. IV. 06-01·2009) 
Col. 103-04 Col. 200 

Patent to Pharmaceutical Inventions I Supply of PNG 
(Deb. 23, Vol. IV, 03-01-2009) i (Deb. 6. Vol. II. 09-07-2009) 
Col. 21-30 i Col. 20 I 

Pending Representations of Small Scale : Piney 
Phanna Units i M urb . 
(Deb. 21. Vol. IV. 30-07-2009) I ;~~ vJ~~r 14-07.2009) 
Cot. 67-61 . Col. 62-63 

Phmnaceutical Education . PiIdnIlture 
(Deb. I. Vol. II. 13-07-2009) 
Col. 412-13 

Recovery ofPenaJty from Pharmaceutical 
Firms 
(Deb. 11. Vol. III. 16-07-2009) 
Col. 73-131 

Research and Development in 
Pharrnaautical sector 
(Deb. 6, Vol. II. 09.07·2009) 
Col. 209-(2 

Revival of Phannaceulic:al Units 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 94-95 

Funds for Pisciwlture 
(Deb. 19, Vol. III. 21.07-2009) 
Col. 274-7. 

Plastic 

Ban on Plastic: Sap 
(Deb. S. Vol. II, 01.07-2009) 
Col. 21-33 

Police 

Assessment on Modemilltioft of Police 
Foree by BPRD 
(Deb. 19, Vol. III. 2'-07-2009) 
Col.IIS-I6 

Setting up of Regulatory Authority 
(Deb. II, Vol. III, 16-07-2009) Challan o(Vehicles by PCR Vans 
Col. 311 (Deb. 19, Vol. III, 2 • .07-2009) 

Col. 226 
Shortase ofTrainod Manpower 

(Deb. 21. Vol. IV, 30-0'7-2009) Community Counscllin, Ccntm 
Col.2l6-17 (Deb. 9, Vol. II. 14-07-2009) 

Col. 441-41 
.... tety 

Sale of Philatelic Stamps 
(Deb. II, Vol. Ill, 27-01-2009) 
Col. 327-28 

Compensation to Dependents of Police 
Pmonncl 
(Deb. 19. Vol. III, 21-07-2009) 
Col. 301 
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Diversion of Funds under MPF Scheme I NHRC Guidelines on Police Encounters 
(Deb. 9. Vol. II. 14-07.2009)! (Deb. 24. Vol. IV. 04.08-2009) 
Col. 482-83 ! Col. 53.56 

Excesses by Police Personnel ; Police and Medical Aid Posts on National 
(Deb. 19. Vol. III. 28-07-2009) : Highways 
Col. 188-89 : 

Funds to Maharashtra under: 
Modernisation of Police Force ' 
(Deb. 24. Vol. IV, 04-08-2009) I 

Col. S05-06 

Funds to Orissa for Modernisation of 
Police Forces 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 421-22 

Impounding ofVehiclcs by Delhi Traffic 
Police 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 343-44 : 

IPS Officers belonging to Reserved 
Categories 
(Deb. 14. Vol. III, 21-07-2009) • 
Col. 374-76 

Mega City and Desen Area Policing 
(Deb. 4. Vol. /I, 07-07-2009): 
Col. 347-41 

Modernisation of Police Force 
(Deb. 4. Vol. II. 07.07.2009): 

(Deb. 4. Vol. II. 07-07-2009) 
Col. 462-63 

Police Manual 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 192 

Police Reforms 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 475-77 

Promotion of Community Policing 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 341-43 

Purchase of Security Equipment 
(Deb. 9, Vol. /I, 14-07-2009) 
Col. 202-05 

Statement Correcting Reply to Starred 
Question No. 48 dated 07.07.2009 
regarding Modernization of Police 
Forces 
(Deb. 14, Vol. III. 21-07-2009) 
Col. 554 

Col. 37-46 Training of Police Personnel 

Modernisation of Police Stations 
(Deb 4. Vol. II. 07-07-2009) 
Col. 167-68 

Need to give approval to the plan of 
Government of Maharashtra for 
moderni/.ation of police force in the : 
Stale (MLIR 377) : 
(Deb. 6, Vol. ", 09-07-2009) I 
Col. 310 ! 

Need to set up Commando and Police i 
Training School in Himachal Pradesh 
(MUR 377) 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 296 

(Deb. 4. Vol. II. 07-07-2009) 
Col. 277-78 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 488-89 

Political Parties 

Deregistration of Political Parties 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 222-2, 

Reported withdrawal/downgrading of 
security ofleaders of political parties 
(Sub.) 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 315-21 
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PoIbatioa I Need to check the emission ofGues and 
Air and Water PoDution I pollution caused by chemiul 

(Deb. 20. Vol. III. 29-07-2009)! manufacturing units in Ujjain district 
Col. 206-08 i of Madhya Pradesh posing grave 

: threat to human life and environment 
Assistance for Controlling Pollution . (MUR 377) 

(Deb. 15, Vol. III, 22-07-2009) i (Deb. 20, Vol. III. 29-07-2009) 
Col. 482-92 1 Col. 530-31 1 

Ban on Production of Bricks I Need to checlc. the pollution caused by the 
(Deb. IS, Vol. Ill, 22-07-2009) r presence ofarscoic in rivcrGanges in 
Col. 524 i Bbagalpur Parliamentary 

Contamination of Ground Water I Constituency, Bihar (MUR 377) 
(Deb. S. Vol. II, 01-07-2009) ,I (Deb. II, Vol. III, 16-07-2009) 
Col. 177-82' Col. 343 

I 
Deaths due to PoUution 1 Pollution by HCCl in Rivers 

(Deb. 15, Vol. m, 22-07-2009) I (Deb. IS, Vol. III. 22-07-2009) 
Col. 443-44 ! Col. SS3-S4 

Diseases due to Fluoride and I Pollution by Thermal Power PIM15 
cOOfaminatied Watcr I (Deb. 22, Vol. IV, 31-01-2009) 
(Deb. 20, Vol. III, 29-07-2009) I Col. 340-41 
Col. 225-38 I PoDution Free Rivers 

EtrectofGreenHouseGasesonClimale' (Deb. 5, Vol. II, Oa·07-2009) 
(Deb. 5. Vol. n, 08-07-2009) Col. 131-40 
Col. 219-20 Pollution Free Taj Mihal 

ExtiDcboa of Fish Species . (Deb. 10, Vol. II, 15-07-2009) 
(Deb. 14. Vol. III, 21-07-2009) I CoU 19-20 
Col. 367-68 I Pollution in Chalakudy River 

IdeutiflC8lioa ofPoIJuting Industries I (Deb. 15. Vol. III, 22-07-2009) 
(Deb. S. Vol. II, 08-O7-2009) I Col. SS4-SS 
Col. 13)-34 ,i P II' . C" . I 0 Uhon 1ft lues 

Incilerators in Violation of Pollution j (Deb. 10, Vol. II. 15-07-2009) 
Norms I Col. 203·10 
(Deb. 5, Vol. II, 01-07-2009) ,I P JIution· R' 
Col. 449-52 0 1ft Ivers 

! (Deb. 10. Vol. II, 15-07-2009) 
Installation of Pollvtion Control Devices I Col. 103-07 

in Steel Plants ! 
(Deb. 21, Vol. IV,1J0-07-2009 PollutionintbeCitiesofGujarat 
Col. 125-26 ) (Deb. 5. Vol. II, 08·07-2009) 

Cot lOS-06 
Marine Pollution 

(Deb. 10. Vol. II, 
Col. 520-21 

15-07-2009) ; Pollution in Yamuna River I (Deb. S. Vol. U. O,..o7~2009) 
t Col. 325·27 
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Pollution of Mining Mineral Rich Areas I Deepening of Channels at Major Ports 
(Deb. 10, Vol. II, 15-07-2009) (Deb. IB, Vol. III, 27-07-2009) 
Col. 355-58 Col. 196-97 

I 
Rules for disposal of Hazardous I Depth of Approach Route to Haldia Pon 

Household waste (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 10, Vol. II, 15-07-2009) I Col. 176-82 
Col. 193-94 i I Development of Major Ports 

Toxic Waste from Aluminium Retineries I (Deb. 18, Vol. 111,27-07-2009) 
in Orissa i Col. 79-83 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 267-68 Development of Minor Ports 

(Deb. 18, Vol. III, 27-07-2009) 
Peonaadlal . Col. 3-8 

Need to create a separate State of I Development of Ports 
'Poorvancha)' (MUR 377) I (Deb. 13, Vol. III, 20-07-2009) 
(Deb. 5, Vol. II, 08-07-2009) Col. 199 
Col. 517-18 I I Development of Ports under NMDP 

I (Deb. 13, Vol. III, 20-07-2009) 
Col. 34344 

Pop.latiolt 

Decline: in Sex Ratio 
(Deb. 10, Vol. II, 
Col. 255-57 (Deb. 23, Vol. IV, 03-08-2009) 

15-07-2009) I Development ofVadinar Pon 

New Population Policy : Col. 129-30 
(Deb. IS, Vol. III, 22-07-2009) llnstallationOfDetectiOilfacilitiesatPorts 
Col. 396-98 (Deb. 8, Vol. II, 13-07-2009) 

Population Control I Col. 357-59 . 
(Deb. 10, Vol. II, 15-07-2009) Major Ports affected by Economic 
Col. 148-53 Recession 

Port (Deb. 18, Vol. III, 27-07-2009) 
. P Col. 384-86 

Autonomy to Major orts I 
(Deb. 23, Vol. IV, 03-08-2009) I Modernisation and Expansion of Major 
Col. 115 : Ports 

. I' p....... .r ! (Deb. \3, Vol. III, 20-07-2009) Captive use Po ICY at VI ~ 
(Deb. 13, Vol. III, 20-07-2009) : Col. 337-38 
Col 178-79 I Need to take steps for dredging of Haldia .' I Pon, Kolkata (MUR 377) 

Cooocctivity of Ports With Highways (0 b 6 V I II 09-07-2009) 
(Deb. 24, Vol. IV, 04-08-2009) i e.. o. • 
Col. 521-24 I Col. ~09- JO 

Construction ofNew/Additional Pons I Pon POhCY., 
(Deb. 18, Vol. III, 27..07-2009) j (Deb. ;3, Vol. IV. 03-08-2009) 
Col. 270-71 i Col. 28. 
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Rail line from Falaudi to Kandla Port i Opening of Post OffICes 
(Deb. 16. Vol. III. 23-07-2009): (Deb. 8. Vol. II. 13·07-2009) 
Col. 72·73 Col. 30-34 

Regulate the Functions of Major Ports 
(Deb. 13. Vol. III. 20·07-2009) 
Col. 40S..()6 

Revenue Earned by Major Pons 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 145-47 

Ro-Ro Terminal Project 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 148-49 

Scrap at Major Pons 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 372-74 

Selling up of ~Sea-Ports 
(Deb .•• Vol. II. 13-07·2009) 
Col. 245 

Scuing up of Pons at Andaman and 
Nicobar Islands 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 271-72 

Shifting ofVasakha Shipping Harbour 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 351-52 

Plan for Postal Department 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 131·33 

Post Offices 
(Deb. 23. Vol. IV, 03-08·2009) 
Col. 293-94 

Post Offices in Rented Building 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 352-54 

Setting up of Post OffICeS 
(Deb. 8, Vol. 11. 13-07·2009) 
Col. 307"()8 

Strengthening of POSIaI Netwoftt 
(Deb. I. Vol. II, 13-07-2009) 
Col. 226-30 

Wages through Banks and Post otrlCCS 
(Deb. 22. Vol. IV. 31-07·2009) 
Col. 89-90 

PosbIIIlCln N •• bcr 

Postal Index Number 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 142-43 

Traffic Handling Capacity at Major Pons ; Postal Servka 
(Deb. 13. Vol. III. 20-07-2009) : DiversifICation ofPosaal Aaivities 
Col. 369·71 1 (Deb. I. Vol. II. 13-07-2009) 

Transfer of Pradecp Harbour : Col. 315-52 
(Deb. 24. Vol. IV. 04-08-2009) ; Improyement in Telecom and Postal 
Col. 13S Servi«s 

UpgradationoflnfrastrudureofP0It5 (Deb. 23. Vol. IV. 03-08-2009) 
(Deb. 8. Vol. II. 13-07.2oo9)! Col. 314-15 
Col. 249 i Need 10 extend an service benefits of 

Post 0fIkc . Postal Department Employees to 
Gramin Oak Sevaks in the country 
(MUR 377) Gramin Oak Sewaks 

(Deb. 13. Vol. Ill. 20.01.2009) 
Col. 269-10 

(Deb. 10. Vol. II, 15-01-2009) 
Col. 581·1. 
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Need to release a postal stamp in honour I Action Plan for BPL Persons 
ofVailtuntarnSwamikaJ,agreatsocial (Deb. 5, Vol. II, 08-07-2009) 
reformer of Kerala (MUR 377) Col. 363-64 
(Deb. 23, Vol. IV, 03-08-2009) Adm" BPLStuden· Pri and 
C I 460 I 155100 to Is m vale 

o . Public Schools 
Setting up of New Postal Circles and II (Deb. 18, Vol. III, 27-07-2009) 

Divisions Col. 277 
(Deb. 18, Vol. III, 27-07-2009) A fUrba P 
C I 687 704 I ssessment 0 n oar 

o. - I (Deb. 26, Vol. IV, 07-08-2009) 
Shortage of Postage Stamps I Col. 331-36 

(Deb. 23, Vol. IV, 03-08-2009) B fi" d P All' f Col. 142-43 ene IClanes un er overty evla 100 

Speed Post Centres 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 237-39 

Speed Post Service 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 287-88 

Status of Bank to Postal Department 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 33-36 

Pouhry 

Poultry Development 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 273-74 

Poultry Development Scheme 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 537-38 

Poultry Processing Plants 
(Deb. 21. Vol. I V, 30-07-2009) 
Cot. 123-24 

Spread of Swine Flu among Livestock 
and Poultry 
(Deb. 14. Vol. III, 2/-07-2009) 
ColA 10 

Poverty 

Identification ofBPL Families 
(Deb. 17, Vol. III. 24-07-2009) 
..col. 169-70 

Programmes 
(Deb. 22, Vol. IV, 31-,07-2009) 
Col. 231-32 

Bio-Metric Smart Cards Scheme 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 21-22 

BPL People 
(Deb. 2, Vol. 
Col. 244-45 
(Deb. 22, Vol. 
Col. 317-23 

II, 03-07-2009) 

IV, 31-07-2009) 

Coverage of Rashtriya Swastbya Bima 
Yojana 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 278-79 

DTHITV Sets to Poor Families 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 490-91 

Electrification of BPL Households 
(Deb. 22, Vol. IV, 31-07-2009) 
Co/. 10-19 

Employment for Economically Weaker 
Sections 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 3]5-17 

Employment Guarantee Scheme for 
Urban Poor 
(Deb. 2, Vol. 11, 03-07-2009) 
Col. 252-53 



282 LOK SABHA 

Farmer Living Below Poverty Line ! Need to enhance the limit fixed on 
(Deb. 24, Vol. IV, 04-08-2009) i nwnberofB.P.L. families in Rajasthan 
Col. 457 . (MUR 377) 

Fanners Living Below Poverty Line 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 322-24 

Foodgrains to BPL Families 
(Deb. 26, Vol. IV, 07-08-2009) 
Cot. 221 

Free Education to Poor 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col. 326 

I 

Free Treatment of Poor Persons in : 
Government Hospitals 

(Deb. 13. Vol. III. 20-07-2009) 
Col. 474-75 

Need to include all the eligible families 
in the BPL list in Bihar (MUR 377) 
(Deb. I S. Vol. Ill, 22-07-2009) 
Col. 599 

Need to review the list of B.P.L. Card 
Holders in Western Uttar Pradesh 
(MUR 377) 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 479-80 

(Deb. IS, Vol. III. 22-07-2009) , Norms for BPI. 
Col. 229-31 : (Deb. 5. Vol. II, 08-07-2009) 

Heahh Care of Urban Poor Col. 310-14 
(Deb.~ 5, Vol. II. 08-07-2009) ; Persons Living Below Poverty Line 
Col. 3.)-36 (Deb. 15. Vol. III. 22-07-2009) 

Health Facility to the Poor , Col. 264~7 
(Deb. 5, Vol. II, 08-07-2009) , 
Col. 453 Population Below Poverty Line 

ldentiflCllion of BPL People 
(Deb. 2, Vol. II. 03-07-2009) i 

(Deb. 10. Vol. II, 15-07-2009) 
Col. 34344 

Col. 303-05 : Povctty Alleviation 
Insurance Scheme for BPl 'Families ! (Deb. 26. Vol. IV. 07-01-20(9) 

(Deb. 22. Vol. IV. 31-07-20(9): Col. 144-46 
Col. 680-81 I Poverty Alleviation Scltemes 

Misappropriation of Benefit for BPLI (Deb. 22. Vol. IV. 31-07-2009) 
Families : Col. 670-71 
(Deb. 14. Vol. III. 21-07-2009) , Poverty List 
Col. 266-68 (Deb. 5, Vol. II, 08-07-2009) 

Mismatch in Estimates ofBPL Population . Col. 271-73 
(Deb. 20. Vol. III. 29-07-20(9); - ..... tionofBPLList 
Col. 336-37 • n,...a 

(Deb. 26. Vol. IV, 07-08-2009) 
National Family Welfare Programme Col. 40-41 

(Deb. 5. Vol. II, 08-07-2009) . 
Col. 183.88 : Ration Cards for 8PL FamHies 

I (Deb. 24. Vol. IV. 04.01-2009) 
Need 10 constitute a Central learn for' Col. 183.84 

reviewing the BPL list in Gujaral 
(MUR 377) . Repon of Law Commission on Poyen)" 
(Deb. 23, Vol. IV, 03.08.2009) (Deb. 10, Vol. II. 15-07-2009) 
Col. 453 Col. 401-02 



SUBJECT INDI:X 283 

Rich-Poor Divide: 
(Deh. 15. Vllt. III. 2:!-07-:!OOI) 
Col. 219-20 

SciI' Employmenl Scheme for Ihe Poor 
(Deb 4. Vol. II. 07-!l7-:!009) 
Col. 70 

Smart Cards 10 BPL Families 
(Deb. III. Vol III. 27-07-2009) 
Col. t.7-70 

Smart Cards 10 Poor 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 197 

Social Security Schemes for Poor People 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 427-28 

Special Financial Package to Orissa 

WB and ADS Assistance for Poverty 
Alleviafion Programme 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 485-86 

Power 

Action Plan for Power Production 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 398-91) 

Additional Power Generation Capacity 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 423-28 

Allocation of Power to States 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 416-17 
(Deb. 22. Vol. IV. 31-07-2(09) 
Col. 118-19.487-89 

(Deb. S. Vol. II. 08-07-2009). Assessment of Power Projects 
Col. 491-92 (Deb. 7, Vol. II. 10-07-2009) 

Strengthening of Moniloring Mechanism 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 281 

Subsidy on Coal for Poor Persons 
(Deb. 10. Vol. II, 15-07-2009) 
Col. S07~ 

Supply of Medicines Free of Cost 10 Poor 

Col. 333-38 

Assessment of Power Requirement 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 57-68 

Assistance for Energy Conservation 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 164-68 

(Deb. 10, Vol. II. 15-07-2009): Atomic Power Plant in Jharkhand 
Col. 367-68 (Deb. 15. Vol: 111, 22-07-2009) 

Survey of Minorities L.iving below 
Poverty Line 
(Deb. 21. Vol. IV. 30-07-2009) • 
Col. 44-45 

Survey of Tribals below Poverty Line 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 67-71 

Urban Poverty Alleviation Schemes 
(Deb. 17. Vol. III, 24-07-2009) 
Col. 148-55 

Variation i,. OPt List 
(Deb. 19. Vol. III. 28-07-2()Q~) 
('01. 221-36 

Col. 307-08 

Avantha Bhandar Thermal Power Project 
(Deb. 25. Vol. IV. 06-08-2009) 
('01. 126-27 • 

Bhaiyathan Thermal Power Project 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 188-89 

Biomass ('o-Generation Power Pro.iects 
(Deb. 7. Vol. II. 10-07-2009) 
('01. 225-27 

Bokaro Thennal Power Plant 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 121-22 
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Buying of Power from Renewable Energy 
Sources 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 395 

Captiye Power Plants 
(Deb. 17. Vol. III, 24-07-2009) 
Col. 103~7 

Coal Based Power Plants 
(Deb. 7. Vol. II, 10-07-2009) 
Col. 285-86 
(Deb. IS. Vol. III. 22-07-2009) 
Col. 439-40 

Dabbol Power Project 
(Deb. 7. Vol. II, 10-07-2009) 
Col. 301~2 

Demand and Supply for Power 
(Deb. 7. Vol. II, 10-07-2009) 
CoI.5I~ 

Demand and Supply of Gas 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 257-80 

Demand for Power 
(Deb. 2. Vol. 11. 03-07-2009) 
Col. 191-94 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 479--86 

Distribution of Power 
(Deb. 26, Vol. IV. 07-01-2009) 
Col. J6..38 

Electricity Consumption in Railways 
(Deb. 25. Vol. IV, 06-01-2009) 
Col. 102~5 

Electricity Meters of Priyate Power 
DISCOMs 
(Deb. 17, Vol. III. 24-07-2009) 
Col. 44749 

Energy SaYing 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 130 

Environmental Clearance for Power 
Projects 
(Deb. 17. Vol. Ill. 24-07-2009) 
Col. 503-04 

Environmental Clearance of Projects 
(Deb. 26, Vol. IV, 07·08-2009) 
Col. 193-95 

Environmental Impact for UMPPs 
(Deb. 7. Vol. II, 10-07·2009) 
Col. 327-28 

Financing of Power Projects 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 33940 

Foreign Participation in New Power 
Projects 
(Deb. 26. Vol. IV. 07-08.20(9) 
Col. 184-86 

Funds for Power Generation 
(Deb. 26. Vol. IV. 07-01-2009) 
Col. 135·37 

Funds for Power Sector 
(Deb. 17. Vol. Ill. 24-07-2009) 
Col. 383-84 
(Deb. 22. Vol. IV. 31-07·2009) 
Col. 211 

Gas from Private Companies for Power 
Sector 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 550-51 

Gas-based Power Plants 
(Deb. 17. VoJ~ III, 24-07-2009) 
Col. 489-91 

Guidelines for Power GeneratiOfl and 
Distribution by SUS 
(Deb. 23. Vol IV. 0)·01·2009) 

~Col. 261 

GYPSA Hydro-Electric Project 
(Deb. 5. Vol. II. 01-07·2009) 
Col. 456-57 
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Hydro Power Generation 
(Deb. 2. Vol. 11. 03-07-2009) 
Col. 40-46 
(Deb. 17. Vol. 111. 24-07-2009) 
Col. 343-45 I 

I 

Kayamkulam Thermal Power Project 
(Deb. 2, Vol. 11. 03-07-2009) 
Col. 269-70 

Kota Super Thermal Power Plant 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 247-48 

03-07-2009) I Lignite based Power Projects 
Hydro Power Project 

(Deb. 2. Vol. II, 
Col. 501-42 
(Deb. 7, Vol. 
Col. 288-89 
(Deb. 17. Vol. 
Col. 90-99 

i (Deb. 26. Vol. IV, 07-08-2009) 
11. 10-07-2009) I Col. 166-68 

111. 24-07-2009) ! Manufacture of Power Equipments I (Deb. 26. Vol. IV, 07-08-2009) 
i Col. 229 

(Deb. 22, Vol. IV, 31-07-2009) I 
Col. 442-62 I Merchant/Captive Power Plants 
(Deb. 26. Vol. IV. 07-08-2009) ,I (Deb. 26. Vol. IV. 07-08-2009) 
Col. 330-31 Col. 222-24 

Hydro Power Projects by NTPC I Need to accord approval to the proposal 
(Deb. n. Vol. IV. 31-07-2009) I of Government of Himachal Pradesh 
Col. 208-10 I to levy tax on generation of power in 

I the State (MUR 377) 
Hydro Power Projects in Sikkim I (Deb. 10, Vol. II, 15-07-2009) 

(Deb. 7. Vol. 11. 10-07-2009) i Col. 585-86 
Col. 345-46 I 

I Need to allocate additional power to 
Inter-State Transmission Uttar Pradesh from Central Pool 

(Deb. 7. Vol. II, 10-07-2009) i (MUR 377) 
Col. 141-43 I (Deb. I, Vol. II, 02-07-2009) 

I, Col. 377 
Investment in Mega Power Projects 

(Deb. 26. Vol. IV. 07-08-2009) ; Needtoensm:eadequatesupplyofpower 
Col. 343-44 I' ~ f~ 10 Uttar PnIdesh particularly 

In SlCldharth Nagar district of the State 
Jipsa Hydro Powe1" Project I (MUR 377) 

(Deb. 26, Vol. IV. 07-08-2009) I (Deb. IS, Vol. Ill, 27-07-2009) 
Col. 123-24 I Col. 726-27 

Joint Venture for Power Generation Nc~ to overcome the shol1agr of power 
(Drb. 21. Vol. IV. 30-07-2009) I In the country (MU~ 377) 
Col. 39 I (Deb. 20, Vol. Ill. 29-07-2009) 

I Col. 530 
Kali Sindh Po~r Project : . 

,£kb. 26. Vol. IV, 07-08-2009) i Need to provl~~ :.dequate power supply 
Col. 283 i to ~udaull Nagar in Faizabad 

, Parhamtnta:-!' C·.lI".:;~jt<.lenc"·. 

Kaniha Power Pi'ojec:t I' UUar I'rads:5b (MUk 377l ' 
(Deb. 2. Vol. II. 03-07-2009) (Deb. 9. Vol. II, 14-07-2009) 
Col. 358-60 I Col. 576-77 
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Need to provide adequate ~upply of 
power to Korba PariiamentlH} 
Constituency of Chhattisgarh 
(MUR 377) 
(Deb. IQ, Vol. II\, 18·07-:!OO~) 
Cot 49Q 

Need 10 set up a hydro-electri, proj(.'Ct 
on Konaf Dam in Bokaro, Jharkhand 
IMUR 377) 
(Deb. 11, Vol. Ill. 16-07-2009) 
Col. 341 

Per-Capita Power Conswnption 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 4119-91 

Per-Capita Availability of Power 
(Deb. 7, Vol. II, 10-07-2009). 
Col. 229-34 

Pollution by Thermal Power Plants 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 340-41 

.'ower from Rcnc\\ahle Energy Sources 
(Den 26. Vol. IV. 07-08-200Q) 
en!. :!03 

Power from sulid wasle 
(Deb. 17, Vul. III. 24-07-2009) 
Col. 183-8:' 

Power Generation 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 84-94. 382-84 

Power Generation b) DVC 
(Deb. 17. Vol, III. 24-07-2009) 
Col. 179-84 
«()eb. 2. Vtll. II, 03-07-2009) 
Col. 434 
(Deb. 17. Vol, III. 24-07-2009) 
Col. 372-74 

Power (leneralion by NTPC' 
(Deb. 17, Vol. III. 24-07-2009) 

Power Agreement with Neighbouring: Col. 38()..82 
Countries ; 
(Deb, 26. Vol. IV. 07-08.2009) : Power Generation from ReMwable 
Col. 124-25 f.nergy Sources 

Power Deficit 
(Deb. 7. Vol. II. 10-07-2009), 
Col. 291-92 

Power for Steel Plants 
(Deb. 25. Vol. IV, 06-08-2009) 
Col. \78-80 

Power from National Grid 
(Deb. 17, Vol. 111, 24-07·2009) ! 
Col. 167-69 i 

i 
I 

(Deb. 2. Vol. II. 03-07-2009) 
Col. 601-08 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 91-93. 312 
(Deb. 26, Vol. IV. 07-01-2009) 
Col. 31·34 

Power Generation CTom Solar Plants 
(Oeb. 2. Vol. II, 03-07-2009) 
Col. 565-66 

Power from Non-C onventional energy t Power Generation from Sugarcane WIl$le 
sources . . (Deb. 17. Vol. III. 24-07.2009) 
(Deb. 17. Vol. lit. 24-07-20091: C I "56-57 
Col. 402-05 0 . - . 

Power from Paddy Hay i Power Grid StlIIlons 
(Deb. 17. Vol. Ifl, 24-07-2009) i (Deb. 7, Vol. II. 10-07·2009) 
Col. 423-26 ; Col. 293 



SUBJECT INDEX 281 

Power Requirement i Sening up of Power Plants 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 173 

(Deb. 2. Vol. II. 03-07-2009) i 
Col. 459-88 I 
(Deb. 17, Vol. III, 24-07-2009) i 
Col. 313-76 I Sening up of Power Projects 

, (Deb. 26. Vol. IV. 01-08-2009) 
Power Supply from Talcher Power Plant ! C I "38 

(Deb. 22. Vol. IV, 31-07-2009)', 0._ 

Col. 426-27 Sening up of Power Projects by GAIL 
Power Theft ! (Deb. 21, Vol. IV, 30-01-2009) 

(Deb. 2. Vol. II, 03-07-2009) j Col. 60 
Col. 22~32 I Share of Power from Hydel Power 
(Deb. 7. Vol. II. 10-07-2009); Projects 
Col. 71-14 I (Deb. 26, Vol. IV, 01-08-2009) 

Power Theft in NDMC Areas. i Col. 305-06 
(Deb. 14, Vol. Ill, 21-07-2009) ; Sh fP S 
Col. 276-77 are 0 ower to tates 

(Deb. 22, Vol. IV, 31-07-2009) 
Privatisation of Power Distribution Col. 550-53 

(Deb. 26. Vol. IV, 07-08-2009) ! 
Col. 201-08 I Sharing of Electricity 

. f - i'! • Pro' I (Deb. 17. Vol. III, 24-07-2009) Promotion 0 C..-veneratlon ~ects I 
(Deb. 26, Vol. IV, 07-08-2009) I Col. 366 
Col. 144 I Shortage of Coal in NTPC Power Plants 

Purchase of Power from Public Sector ~ (Deb. 26, Vol. IV, 07-08-2009) 
Undertakings Col. 49-52 
(Deb. 22. Vol. IV, 31-07-2009) 
Co1.301-12 

Shortage of Power 
(Deb. 2, Vol. II, 03-07-2009) 

Reforms in Power Sector I Col. 219-24, 397-415 
(Deb. 2. Vol. II, 03-07-2009) I Simhadri Power Project 
C01.306-07 (Deb. 17, Vol. III, 24-07-2009) 

Renovation and Modernization of Power I Col. 268 
Plants . 
(Deb. 7. Vol. 11. 10.07-2009) Small Hydro Power Projects 
Col. 183-84 (Deb. 17, Vol. III, 24-07-2009) 

Col. 47-50 
Renovation of Power Plants I 

(Deb. 26, Vol. IV, 07-08-2009) Supply of Coal to Power ~(.ct()r 
Col. 298-300 i (Ueb. 5, Vol. 11, 08-07-2009) 

Sa · . En " pt' n I Col. 392-406 vlDg lR ' erg) ... onsum 10 1 
(Deb. 26, Vol. IV. 07-08-2009) Supply ofCoalto 11-ermal Power Plants 
Ct:\L 181-83 I (Deb. 26, Vol. IV, 07-08-2009) 

Settin& up of Ne~ Ftiwlol-I;"sed Mep : Col. 317-20 

~oject I Supply of Coal to Thermal Power Statiom 
(Deb. 14. Vol. III, 21-07-2009) (Deb. 10. Vol. II, 15-07-2009) 
Col. 187-88 I Cot. <;16-18 
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Supply of gas to power project at Dadri. I UMPPs 
District Gautam Sudh Nagar. I (Deb. 17, Vol. III, 24-07-2009) 
Uttar Pradesh (St.) I Col. 50 
(Deb. 23, Vol. IV, 03-08-2009) I Undersea Power Cable 
Col. 445-46 ! (Deb. 17, Vol. III, 24-07-2009) 

Supply of Natural Gas to Power! I Col. 77-18 
Fertilizer Sector I Power Grid Corporation of I.di. 
(Deb. 16, Vol. III, 23-07-2009) I Limited 
Col 287-89· 

. ! PGCILAgreement with WB and ADS 
Supply of Power Generating Equipment ! (Deb. 17, Vol. Ill, 24-07-2009) 

(Deb. 7, Vol. II, 10-07-2009) I Col 418-19 
I • 

Col. 39-50 I 
. . I Prad.... Maetri .lIar.. Jodo 

'Theft of Electricity i Pariyoj ... 
(Deb. 17, Vol. Ill, 24-07-2009) 1 . . . 
Col 367-69 I PradhlIn Mantn Sharlt Jodo PanyoJ8l14 

. I (Deb. 4, Vol. II, 07-07-2009) 
Thermal Power Plants I Cot. 291-92 

(Deb. 2, Vol. II, 03-07-2009) I 
Col. 111-67 I Pnd .... Molri Gn. Sadak Yojua 
(Deb. 22, Vol. IV, 31-07-2009) I AU-Weather Roads under PMGSY 
Col. 327-29 : (Deb. 7, Vol. II. 10-07-2009) 

I 
Ttpaimukb Hydro-Electric Project l Col. 361-62 

(Deb. 26, Vol. IV. 07-08-2009) I Coverage ofVillagcs under PMGSY 
Col. 131-39 I (Deb. 2, Vol. II, 03-07-2009) 

Trading ofDiscretiooary Quoca of Power ! Col. 277-84 
(Deb. 26, Vol. IV, 07-08-2009) : Delay in completion of Projects under 
Col. 302 ! PMGSY 

Transmission and Distribution Losses I (Deb. 17, Vol. III, 24-07-2009) 
(Deb. 22, Vol. IV, 31-07-2009) I Col. 426-33 
Col. 9).99 , Environmental Clearance to PMGSY 
(Deb. 26, Vol. IV, 07-01-2009) I (Deb. 10, Vol. II, 15-07-20(9) 
Col. J 11-12 I Col. 441-42 

Transmission Losses : Funds from Cess on Diesel under 
J (Deb. 17, Vol. III, 24-07-2009) I PMGSY 

Col. 352-53 I (Deb. 17, Vol. III, 24-07-2009) 
Ultra Mep Power Projects i Col. 185-81 

(Deb. 2, Vol. II, 03-01-2009) I FundstoMPunderPradhanMlntriOram 
Col. 609 I Sadek Yojana 
(Deb. 7, Vol. II, 10-07-2009)! (Deb. 4, Vol. II, 07-07-2009) 
Col. 364-65, 399-400 i Col. 221-22 
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Land Acquisition under PMGSY 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col. 61-62 

Slow Pace of Work under PMGSY 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 177-80 

Maintenance of Roads under PMGSY Targets under PMGSY 
(Deb. 22, Vol. IV, 31-07-2009) (Deb. 17, Vol. III, 24-07-2009) 
Col. 337-38 . I Col. 13-30 

Nced to ensure construction of roads I WB/ADB Loan for Rural Roads 
under Pradhan Mantri Gram Sadak (Deb. 22, Vol. IV, 31-07-2009) 
Yojana as per specified norms and I Col. 106-07 
standards in Pratapgarb Parliamentary I' Pndhan Mantri Rozgar Yoja .. 
Constituency, Uttar Pradesh. Loan Under PMRY 
(MUR 377) I' 

(Dcb. 24, Vol. IV, 04-08-2009) I ~~~61~2 Vol. II, 10-07-2009) 
Col. 573-74 I 

Prasar Bbarati 
Need to reconstruct dilapidated roads 

under Pradhan Mantri Gram Sadak Irregularities in Prasar Bharati 
Yojana in Bharuch Parliamentary 
Constituency, Gujaral (MUR 377) 
(Dcb. 19, Vol. III, 28-07-2009) 
Col. 501-02 

Norms under PMGSY 
(Dcb. 7, Vol. II, 10-07-2009) 
Col. 169-70 

PMGSY 

I 

(Deb. 24, Vol. IV, 04-08-2009) 
Col. 263-64 

Price Index 

Price Indices 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 80-81 

i Price Stabilizatioa Fund 

(Deb. 22, Vol. 
Col. 206-08 
(Deb. 26. Vol. 
Col. 169-70 

II Price Stabilization Fund 
IV, 31-07-2009) (Dcb. 18, Vol. III, 27-07-2009) 

Col. 210-11 
IV, 07-08-2009) 

Prime Ministers Employment 
Generation Programme 

PMGSY in Naxal Affected Areas Employment Generated W1der PMEGP 
(Dcb. 17, Vol. 111,24-07-2009) I (Deb. 14, Vol. III, 21-07-2009) 
Col. 477-78 Col. 232-38 

PMGSY in Tribal Areas I Employment to Widows under PMEGP 
(Deb. 22, Vol. IV, 31-07-2009) (Dcb. 19, Vol. III, 28-07-2009) 
Col. 428-30 Col. 101-06 

I 
Pradhan Mantri Gram Sadak Yojana I Funds to Bihar under PMEGP 

(Dcb. 22, Vol. IV, 3\-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
Col. 53-55 I Col. 231 

Quality of Roads under PMGSY I Funds to States under PMEGP 
(Deb, 2. Vol. II, 03-07-2009) (Deb. 14, Vol. III, 21-07-2009) 
Col. 223-36 I Col. 485-88 
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Review of PMEGP 
(Deb. 14. Vol. 111. 21-07-1009) ! 

Col. 260-66 

Ghost R-ation Cards 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 404"()5 

Targets fixed under PMEGP ! Monitoring of PDS 
(Deb. 9. Vol. II. 14-07-1009) (Deb. 4. Vol. II. 07-07-2009) 
Col. 71-76 Col. 170-73 

Private SKtor 

PPP Projects 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. ISS-58 

Objectives of POS 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 412-13 

Performance of PDS 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 341-44 Regulatory Frame for Private Sectors 

(Deb. 15. Vol. III. 22-07-2009) 
Col. 29)-94 Quality of Foodgrains under PDS 

pm.tiudoD 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 23-25 

Privatisation/Disinvestment 
Undertakings 

of Quota of Foodgrains under POS 

(Deb. 6. Vol. II. 09-07-2009) 
Col. 282-83 

(Deb. 4, Vol. II. 07-07-2009) 
Col. 338-42 

(Deb. II. Vol. 
Col. 322 

Ration Cards for BPt Families 
1fI. 16-07-2009) (Deb. 24. Vol. IV, 04-08-2009) 

P.blir DistrilNlticMI SystftI 

Abhijeet Sen Committee on TPOS 
(Deb. 14, Vol. III. 21..07-2009) 
Col. 246-52 

Allocation of Foodgrains Under PDS 
(Deb. 24. Vol. IV. ().4-08-2009) 
Col. 426-29 

Allocation under POS 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 353-60 

Allocation under POS to Madhya Pradesh 
(Deb. 4, Vol. II. 07.07-2009) 
Col. 240-41 

Corruption in FPS 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 337-40 

Func;tioning ofFair Price Shops 
(Deb. 9, Vol. II, 14.07.2009) 
Col. 228-29 

Col. 183-84 

Revamping of POS 
(Deb. 4. Vol. II. 07·07-2009) 
Col. 283-85 

Roadmap for Revamp ofPOS 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 24-29 

Sub-Standard Wheat Under POS 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 136-38 

Wadhwa C.ommittee on POS 
(Deb. 9. Vol. II. 14-07·2009) 
Col. 77 

Wheat for PDS 
(Deb. 14, Vol. III. 21-07·2009) 
Col. S2-58 

hIttkV.anio .. ries 

Code of Conduct for PubJicFunctionIrics 
(Deb. 20. Vol. III. 29-07-2009) 
Col.4S)·54 
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Public Internt Uliption 

Guidelines for Pit 
(Deb. 16, Vol. III, 23-07·2009) 
Col. 53-55 

Public Sutor 

Auto Component Development fund for' 
Revival of Sick PSEs • 
(Deb. 16. Vol. III, 23-07-2009) ; 
Col. 179-80 

Autonomy to CPSEs 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 180 

Closure of PSlls 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 289 

Contribution of Revenues by Public 
Sector Oil Companies 
(Deb. II. Vol. III. 16-07·2009) 
Col. 211-12 

Impact of Global Economic Slowdown 
on PSUs 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 259-60 

Inspection of PSUs 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 65-66 

Investment by Public Sector oil 
companies 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 85-87 

Less Resources for Smaller Companies 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 73 

Loss of Jobs in PSUs 
(Deb. II, Vol. III, 16-07-2009) 
Col. 8-9 

Loss-making PSUs 
(Deb. I. Vol. II, 02-07-2009) 
Col. 21-28 

Corruption in Oil PSUs 
(Deb. 25, Vol. IV, 06-08-2009) Losses Suffered by CCI and HMT 
Col. 35-36 (Deb. II, Vol. III. 16-07-2009) 

Col. 48-49 
Decrease: in Production of CPS Us 

(Deb. II, Vol. III. 16-07-2009) Losses to ONGC 
Col. 229-36 (Deb. II, Vol. III, 

Col. 52-53 
16-07·2009) 

Disinvestment of PSUs 
(Deb, 2, Vol. II, 03-07-2009) 
Col. 619-20 

Dividend Paid by Oil PSUs 
(Deb. II, Vol. III, 16-07 -2009) 
Col. 20-22 

Expansion of BHEL 
(Deb. II, Vol. III, 16·07·2009) 
Col. 313·15 

Expansion of Steel PSUs 
(Dcb. 21, Vol. IV, 30·07·2009) 
Col. 182·83 

Maharatna Status to PSUs 
(Deb. I, Vol. II. 02-07-2009) 
Col. 301·93 

Mini Ratna Status 
(Deb. 25, Vol. IV. 06-08·2009) 
Col. 93-94 

Mining Lease to PSUs 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 107-08 

Navratna and Miniratna PSUs 
(Deb. II. Vol. III. 16-07-2009) 

i Col. 34-39 
1·ligb Level Vacant Posts in Navratna and I 

Miniratna Companies Navratna PSUs 
(Deb. II. Vot 111.16-07-2009) (Deb. 6. Vol. II. 09-07·2009) 
Col. 100 Col. 24-26 
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New Guidelines for NaV1'1ltna Companies I Public·Private Part.crship 
(Deb. II. Vol. III, 16-07-2009) DB' fi . 
Col. 237 i A Assistance or PPP ProjeCt 

i (Deb. 2, Vol. II. 03-07-2009) 
Privatisation/Disinvestment of II Col. 428-29 

Undertakings 
(Deb. II, Vol. III, 16-07-2009) I Modification in PPP Mode 
Col. 322 (Deb. 4, Vol. II, 07-07-2009) 

Col. 535-36 
Profit earned by Public Sector Oil I 

Companies PPP Model 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
Col. 158-62 ! Col. 462 

Re-opening of PSUs i Private Public Partnership 
(Deb. 10, Vol. II, 15-07-2009) II· (Deb. 13, Vol. Ill. 20-07-2009) 
Col. 293-94 I Col. 222-23 

Reimbursement of Expcnditure ! Pulse(s) 
(Deb. 25, Vol. IV, 06-01-2009) I 
Col. 59-60 ! Cultivation ofPuises 

'I (Dcb. 14, Vol. Ill, 21-07-2009) 
Reservation of SClST in PSUs Col. 177-79 

(Deb. 16. Vol. III, 23-07-2009) ! 
Col. 105 I Cultivation of Pulses and Oilsecds 

, (Deb. 24, Vol. IV, 04-08-2009) 
Revival ofSte .. PSUs I Col. 49-52 

(Deb. 21, Vol. IV, 30-07-2009) I 
Col. 241 i Demand and Production of Pulses 8Dd 

Social Responsibility of Public Sector Oil i Oilseed.s 
Companies : (Deb. 14, Vol. III, 21-07-2009) 
(Deb. 6, Vol. II, 09.07.2009) I Col. 120-22 
Col. 113-14 i Impon of Pulses 

Surplus Famds of PSU, i (Deb. 4, Vo/. II, 07-07-2009) 
(Deb. I, Vol. II, 02-07-2009) 1 Col. 147-48 
Col. 22~27 ! Mini Oal Mills 

1'hreePhaseAuditofPSUs I (Deb. 25, Vol. IV, 06-08-2009) 
(Deb. 2, Vol. II, 03-07-2009) i Col. 84-85 
Col. SS2-53 I Need to procure stocks ofimportcd pulses 

Vacant POlIS of CEO of PSU'I : lying at Kolkata Pon (MUR 377) 
(Deb. S, Vol. II. 08-07-2009); (Dcb. 25. Vol. IV. 06-08·2009) 
Col. IIJ i Col. 323 

I 

Pablic Trauport I Per Capi .. Availability df Cereals and 
I 

Single TICketing System i Pulses 
(Deb. 22, Vol. IV, 31.07-2009)! (Deb. 19, Vol. 111, 28-07-2009) 
Col. 317 ' Col. 118·19 
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Production of Pulses 'I Relay Centre in Assam 
(Deb. 19, Vol. III, 28-07-2009) (Deb. 4, Vol. II. 07-07-2009) 
Col. 123-24 , Col. 95 

Punjab I Satellite Radio Policy 
Construction of Four Lane Road Between I (Deb. 9, Vol. II, 14-07-2009) 

Jalandhar By-pass to Dhilwan- I: Col. 235-36 
Amritsar 
(Deb. 4, Vol. II. 07-07-2009) I Setting up ofFM Stations 
Col. 229-31 (Deb. 4, Vol. II, 07-07-2009) 

Discontinuation of Flights I Col. 223-26 
(Deb. II, Vol. III, 16-07-2009) " Railway Accideat 
Col. 144 

Irregularities in Punjab and Haryana High 
Courts 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 140-41 I 

Need to provide special financial package I 
for overall development of Hoshiarpur i 
Parliamentary Constituency in Punjab ; 
(MUR 377) 
(Deb. 20. Vol. III, 29-07-2009) 
Col. 528 

Ravi-Beas Water Agreement 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 125-28 

Radio 

fM Channel for Students 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 369-71 

FM Radio Stations 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 81-83 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 305-08 

Radio and TV Coverage in J&K 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 188 

Radio Stations 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 297-306 

Incidents of Fire in Coaches 
(Deb. I, Vol. II, 02-07-2009) 
Col. 88-100 

Rail Accidents 
(Deb. 1, Vol. II. 02-07-2009) 
Col. 87-88 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 119-20, 194-95 

Rail Accidents and Compensation 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 105-09 

RaHway Protection Force 

Modernisation ofRPF 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 169 

Recruitment of RPF 
(Deb. 11. Vol. Ill. 16-07-2009) 
Col. 252-61 

Railways 

AC Coaches in Bangalore-Meeraj Mail 
(Deb. II. Vol. III, 16-07-2009) 
Col. 195-96 

Accidents at Unmanned Level Crossings 
(Deb. 16, Vol. III. 23-07-2(09) 
Col. 22-24 
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Acquisition of Land from Harmutty to Appointment of Poners 
ltanagar Rail Line • (Deb. 25. Vol. IV. 06-08-2009) 
(Deb. 21. Vol. IV. 30-07-2009) Col. 78 

Col. 110 Appointment on Compassionate Grounds 
Acquisition of Railway Wagons 

(Deb. I\. Vol. III. 16-07-2009) 
Col. 199 

in Railways 
<Deb. 25. Vol. IV, 06-08-2009) 
Col. 71 

Additional Coaches in Rajdhani Express I Baharaich-Tulsipur Rail Link 
(Deb. I. Vol. II. 02-07-2009) (Deb. II. Vol. III. 16-07-2009) Col. 86 

Col. 189-90 

Advertisement on Trains 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 154 

BaUarshah-Alapalli-Surjagad Railway 
Line 
(Dcb. 6. Vol. II. 09-07-200Q) 
Col. 261 

Advertisements by Railways Bafwadib-Chirimini RaIlway Li1lC' 
(Deb. 2'. Vol. IV. 06--01-2009) :(Deb. 16. Vol. III. 23-07-2009) 
Col. 37 Col. 12.83 

Agreement for Rail Road SystefQ , Basic facilities for railway staff 
(Deb. 16. Vol. Ill. 23-07-2009); (Deb. 21. Vol. IV. 30-07-2009) 
Col. 151-52 Col. 92 

Allotment of Shops at Railway Stations 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 174 

Alldment ofSlillll Ed BooIba. Railway 
Stations 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 162-63 

Beggars in running trains 
(Deb. 2\. Vol. IV. 30-07·2009) 
Col. 80-11 

Book .. of Rail TICkets thRNah Mobile 
Vans 
(Deb. 16. Vol. III. 23-07·2009) 
Col. 272-73 

AMB-Andaura to Oaulalpur Railway • Budgetary Provision for Gauge 
Line 
(Deb. 6. Vol. II. 09-07-2009) ; 
Col. 249-51 

Conversion 
(Deb. I. Vol. II. 02-07-2009) 
Col. 141-42 

Anand Vihar Railway Tenninal 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 160-61 

. Cash Surplus 
(Deb. 25. Vol. IV. 06-01-2009, 
Col. 294 

Anti-Collision Device . Catering Policy of Railways 
(Deb. 16. Vol. Ill. 23-07-2009) (Dtb. I. Vol. II. 02-07.2009) 
Col. 277 Col. 195 

Anti.Drug Cells 
(Deb. 16. Vol. III. 23·07-2009) 
Col. 119 

Central Railway Projects 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 27-211 
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Centralised Railway Enquiry System 
(Deb. 6, Vol. .11. 09-07-2009). 
Col. 165 

Chikkajajur Railway Station 

Construction of Bridges Over Railway 
Lines 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 377-86 

(Deb. 16. Vol. III. 23-07-2009): Construction of Level Crossing 
Col. 38 (Deb. 6, Vol. II, 09-07-2009) 

Classification as Superfast Trains 
(Deb. 25. Vol. IV, 06-08-2009) 
Col. 159 

Commando Battalions in Railway 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 74-75 

Col. 242-44 

Construction ofOverbridge 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 84 

Construction of Overbridges at Level 
Crossings 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 113-15 

Commercial Projects on Railway Land 
(Deb. I. Vol. °Il. 02-07-2009) 
Col. l31-32 ! Corruptions in Rai/ways 

Commercial use of Vacant Land 
(Deb. II. Vol. III. 16-07-2009)' 
Col. ISO 

Committee to Formulate Outline of PPP 
Model 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 157-59 

(Deb. 6, Vol. II. 09-07-2009) 
Col. 131-34 

Cost Escalation of Railways Projects 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 85 

Crimes in Trains 
(Deb. I, Vol. II, 02-07-2009) 

Computerisation system for issuing: Col. 36-58 
Tickets i Damodar Rail D' . 
(Deb. II. Vol. III. /6-07-2009)' IVer5I01lProjed 
Col. 144-45 . (Deb. 25. Vol. IV. 06-08-2009) 

Col. 88-89 
Computerised Tickets Reservation 

Centres . 
(Deb 16. Vol. III, 23-07-2009) ! 
Col. 295 : 

COlnputeri7.C:d Reservation Centre 
(Deb. 25, Vol. IV. 06-08-2009) 
Col. 122 

Day Train between Pudukkotai and 
Chennai 
(Deb. 16. Vol. III. 23-07-2009) 
Col. \73-74 

Dedicated Freight Corridor 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 264 

Computerized Ticket Reservation 
(Deb. I~, Vol. Ill, 23-07-2009) ; Delivery of Parcels 
Col. 143-44 (Deb. 6. Vol. 

Col. 27-30 
II, 09-07-2009) 

CongestiOCl as Delhi and Howrah Railway : 
Stations 
(Deb. 1. Vol. II. 02-97-2009). 
Col. 136 

Development of Indore station 
(Deb, 21. Vol. IV. 30-07-2009) 
Col. 1U6 
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Dholpur to Karauli Railway Line Doubling of Rail Line between 
(Deb. II. Vol. Ill. 16-07-2009) Villupuram-Dindigul 
Col. 53-S4 (Deb. 16. Vol. Ill. 23-07-2009) 

. I I' I . . Col. 115-16 DlCSe mu tIP e unIt tram 
(Deb. 6, Vol. II, 09-07-2009) ! Doubling of rail line in Bihar 
Col. 148 I (Deb. 2 I. Vol. IV, 30-07-2009) 

Direct Trains from Jharkhand I Col. 99- 10 1 
(Deb. 16, Vol. III, 23-07-2009) I Doubling ofRait Lines 
Col. 265-66 I (Deb. 16, Vol. III. 23-07-2009) 

Disposable Bedrolls I Col. 106-07 
(Deb. Il, Vol. Ill, 16-07-2009) ! Earnings from Freight Carriage 
Col. ISI-S2 (Deb. t. Vol. II. 02-07-2009) 

Disruption of Trains 
Col. 283-S5 

(Deb. 16, Vol. Ill, 23-07-2009) Easl Central Railway 
Col. 125 (Deb. II, Vol. III. 16-07-2009) 

Districts Connected widt Rail Lines Col. 179 

(Deb. 16, Vol. Ill, 23-07-2009) Eco-Friendly Fuels 
Col. 123-24 I (Deb. II, Vol. III, 16-07-2009) 

Doubling of EmaltuJam..Chanpnassery! Col. 56 
Rail Line I Electricity Consumption in Railways 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 25. Vol. IV. 06-08-2009) 
Col. 106-07 Col. 102-05 

Doubling of Jalpaiguri-Bongaipon Rail Electrification of Obui.bad-Meerut 
Line Section 
(Deb. 1 I, Vol. III. 16-07-2009) I (Deb. 25, Vol. IV, 06-01-2009) 
Col. 291-91 Col. 149 

Doubling of Konkan Railway Line I' ElectrifICation of Rail Routes 
(Deb. I. Vol. II, 02-07-2009), (Deb. 25, Vol. IV. 06·08·2009) 
Col. 1S4-5S I Co1.37-42 

Doubling of Lucknow-Barauni Rail Li", ! Electrification of Railway Lines 
(Deb. 21. Vol. IV. 30-07-2009) i (Deb. I, Vol. II. 02-07-2009) 
Col. 159 I Col. 103-06 

Doubling of Meerut to Saharanpur Rail ! Electrification of Rajkot-Ahmedabad 
Line ! ~Une 
(Deb. 16. Vol. III. 23-07-2009)! (Deb. 21. Vol. IV. 10-~7-2009) 
Col. 227·28 Col. 153 , 

Doubling of Rail Line between i EMU Services between Delhi-Rewari 
Thanjavour-Tricby I Routes 
(Deb. 21. Vol. IV. 30-07-2009) I (Deb. 25, Vol. IV. 06-01-2009) 
Col. 185-16 Col. 144-45 



SUBJECT INDEX 297 

Encroachment of Railway Land I Food items in Trains 
(Deb. I, Vol. II, 02-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 153-54 Col. 250-51 

Ethore-Unawa Railway Station 
(Deb. 16, Vol. III, 23-07-2009) I 
Col. 227 I 

I 

Food Served by the IRCTC 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 82-83 

Expansion and Modernisation of Railway Formation of Railway ZoneslDivisions 
Stations under East Coast Railway (Deb. II, Vol. III, 16-07-2009) 
Zone Col. 159-60 

(Deb. I, Vol. II, 02-07-2009) 
Col. 208-09 

Expansion of Rail Network in 
Maharasbtra 
(Deb. I, Vol. II, 02-07-2009) 
Col. 157 

Freight Services 
(Deb. 16, Vol. III, 23-07-2009), 
Col. 112-13 

Funds for Rail Projects inAndbra Pradesh 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 161 

Expa . f R ·1 L·· Ra' I Garib Rath 
nslOll 0 81 way me In ~asthan i (Deb. 6, Vol. II, 09-07-2009) 

(Deb. 16, Vol. Ill, 23-07-2009) I Col. 104 
Col. 99--104 

I Garib Ratb from Rajkot to New Delhi 
Expenditure on Impon of Railway (Deb. 21, Vol. IV, 30-07-2009) 

Coaches I Col. 89-91 
(Deb. I, Vol. II, 02-07-2009) Gauge Conversion 
Col. 159-60 (Deb. I, Vol. II, 02-07-2009) 

Extension and Modernisation ofMandya 
Railway Station 
(Deb. I. Vol. II. 02-07·2009) 
Col. 85 

Col. 152-53 
(Deb. II, Vol. III, 16-07-2009) 
Col. 4-8 

Gauge Conversion between Ahmedabad 
to Udaipur 

~ionofBhavnagar-TarapurRaitway (Deb. I. Vol. II, 02-07-2009) 
LIRe Col. 128-29 
(Deb. 25. Vol. IV. 06-08-2009) I 
Col. 271.72 Gauge Conversion between Bbiladi-

J Samdhari 
Extension of Broad Gauge I (Deb. I, Vol. II, 02-07-2009) 

(Deb. 21. Vol. IV. 30·07·2009) I Col. 195-96 
Col. 78 i Gauge conversion between Coimbatore-

Extra Cbarge for Computerized Tickets I Dindigul 
(Deb. 25. Vol. IV. 06·08·2009) ! (Deb. 6, Vol. II, 09-07-2009) 
Col. 150-5 I Col. 206 

Facilities at Railway Stations 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 172·74 

Gauge conversion between Dbasa-
Junagadh 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 107 
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Gauge Conversion between Jaipur- I Gennan Technology for LHB Coaches 
Loharu, Churu-Sikar i (Deb. IJ, Vol. Ill, 16-07-2009) 
(Oeb. II. Vol. III, 16-07-2009) I Col 311-12 
Col. 190 'I . 

Golden Rock Railway Colony 
Gauge conversion between Mehsana to! (Deb. 11. Vol. III, 16-07.2009) 

Tanmga I Col. 162-63 
(Deb. 6. Vol. II, 09-07-2009) i 
Col. 257 : Green Field Electric Locomotive Rail 

Gauge conversion from Gorakhpur to i Factory 
G nd ! (Deb. 6. Vol. II, 09-07-2009) 

o a i Col. 258-59 (Deb. 6, Vol. II, 09-01-2009) ! 

Col. 252 ' Guwahati-Jhajha Express 
vauge Conversion inAriIIihra Pradesh (Deb. 21. Vol. IV. 30-07-2009) 

(Deb . .6, Vol. II, 09-07-2009) Col. 202 
Col. 156-57 

Gauge Conversion in Bikaner 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 124-25 

Gauge Conversion in Tamil Nadu 
(Deb. t. Vol. II, 02-07-2009) 
Co1.212-14 

Gauge Conversion ofNaupada-Gunupur 
Ratl Line 
(Deb. 21, Vol. IV, 30.07-2009) 
Col. 61-62 

Gauge CooversiOfl Projects 
(Deb. 16. Vol. III, 23-07-2009) : 

Halt at Deoria Railway Station 
(Deb. I, Vol. II, 02-07-2009) 
Col. 101-02 

Halts of Trains at Bharwari Station 
(Deb. 25, Vol. IV. 06-08-2009) 
Col. 92-93 

Harassment of Rail Passengers 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 164-65 

Harassmertt ofTram Passengers 
(Deb. 11. Vol. lit. 16-01-2009) 
Col,115-88 

CoL 53-54 ! Hazipur-Vaishali-Sugauli Railway Une 
( 

Gauge Conversion work between I (Deb. I. Vol. II, 02-07-2009) 
Dbolpur-Ganppur ! Col. B 1 
(Deb. 6. Vol. II. 09"()7-2009) i H ritae.'J ~._ . 
Col. 147-43 ! e ge .... ' way ~tlon 

i (Dcb. 16, Vol. Ill. 23-07-2009) 
Gauge Conversion Wort in JaJore i Col .. 135 

(Deb, II. Vol. Ill, 16~07-2009)! 
Col. 181-88 I High Speed Trains from Devas and " I Gwalior 

GaupConverslOIlWorkmUttarPradesh I (Deb. I, Vol. II. 02.07-2009) 
(Deb. I, Vol. II, 02-07.2009) 1 Cot. 145-46 
Col 232·34 1 

General Bogies in Trains I Hirakhuad Expre$$ rraitl 
(Oeb. II, Vol. HI, 16-07-2009) I (Deb, 6, Vol. II, 09-01-2009) 
Col. 19-20 ; Col. 127 

I 
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Impact ofeheaper Airfare on Passeng.er 
Traffic in Railways 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 152 

Impon of Railway Material 
(Deb. 2 I. Vol. I V_ 30-07-2009) i 
Col. 81 

Inclusion of Nand cd division into Central 
Zone 
(Deb. 21. Vol. IV. 30-07-2009) : 
Col. 51-52 

Inconvenience due to Boarding of Wait 
Listed Passengers in Trains' 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 11&-19 

Inconvenience Faced by Passengers 
(Deb. 25. Vol. IV. 06-08-2009) ; 
Col. 243-44 

Inconvenience to passengers at i 
Thiruvananthapuram Railway Station j 
(Deb. I J. Vol. III, 16-07-2009) i 
Col. 295-96 t 

Installation of Scanner at Railway 
Stations 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 216-17 

Installation of Surveillance Cameras in 
Railway Premises 
(Deb. 21. Vol. IV. 30-07-2001) 
Col. 34-35 

Integrated Security Scheme for Railway 
Stations 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 108 

Inter-City Train between Guntur and 
Tirupati 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 169 

Inter-city train between Shimoga and 
Bangalore 
(Deb. 6. Vol. IT. 09-07-2009) 
Col. 104 

Introduction of a train between Vasco-
Keraia 
(Deb. 6, Vol. II, 09-07-2009) 

Increase in seats Col. 147 
(Deb. 21. Vol. IV. 30-07-2009): Introduction of Bullet Trains 
Col. 234 : i (Deb. 6, Vol. II, 09-07-2009) 

Increase in Speed of Rajdhani and; Col. 227 

Shatabdi Express Introduction of Clone Trains 
(Deb. 21, Vol. IV, 30-07-2009) I (Deb. 16. Vol. III. 23-07-2009) 
Col. 7Q Col. 240 

Increase in the Frequency of Trains 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 128-29 

Increase of Passenger Bogies 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 137-38 

Indore-Oahut Rail Link 
(Deb, I. Vol. II. 02-07·2009) 
Col. 229 

Introduction of Inter City Express 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 151-52 

Introduction ofnew trains 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 145-46 

Introduction of passenger train 
(Deb. 6, Vol. 11. OQ-07-100Q) 
Col. 277 
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Introduction of Rajdhani Train from i laying of RaiJway line 
Siwan Junction ' (Deb. 21. Vol. IV. 30-07-2009) 
(Deb. 16, Vol. III. 23-07-2009): Col. 68 
Col. 124 

: laying Railway line from Alipurduar 
Introduction ofT rain between indore and Junction to Ramanhat Station 

Bangalore 
(Deb. 16. Vol. III. 23-07-2009) (Deb. II. Vol. III. 16-07-2009) 

Col. 308-09 Col. 286-87 

Introduction of Trains between Kandla 
and VlShakhapatnam 
(Deb. 16. Vol. Ill. 23-07·2009) 
Col. 239 

Jakbpura and Baspani Railway Line 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 107 

Jan Sadharan Train 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 212-13 

Janata MeaJ in Trains. 
(Deb. I. Vol. II, 02-07-2009) 
Col. 275-276 

Joint Venture for Power Generation 

u:vel Crossing at Dighi and Ekara 
(Deb. 6 .• 01. II. 09-07-2009) 
Col. 148-49 

. Linking of Ancient Places. of Pilgrimage 
by Rail Service 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 136-37 

Local Train in Jaipur 
(Deb. 25. Vol. IV, 06-08-2009) 
Col. 241-43 

Lohardaga Rail\ll'll)' Station 
(Deb. 25. Vol. IV, 06-08-2009) 
Col. 201-02 

(Def,. 21. Vol. IV. 30-07-2009) : Loss ofParcelund Goods 
Col.39 (Deb. 21. Vol. IV. 30-07-2009) 

Kadur-Cbikmagulure-Sakleshpur Rail 
line 
(Deb. II. Vol. Ill, 16-07-2009) 
Col. 139-40 

Kalka-Shimla Rail Line 
(Deb. 21. Vol. IV. 30·07·2009) 
Col. 1')1 

Kantabanji·Jaypore Railway line 
(Deb. 6. Vol II. 09.07.20(9) 
Col. 213 

Khurda-Bolangir Rail l.ink 
(Deb. I. Vol. II, 02-07·2009) 
Col. ISS 

Col. 167-68 

Loss of Railway Properties 
(Deh, 6. Vul. II. 09-07-2009) 
Col. 228-32 

Luxury Tuurist Train 
(f>eb 16. Vol. III, 23-07·2009) 
Col. 210 

Luxury Trains 
(Oeb I. Vol. If. 02-07-2009) 
('\)1 16J-I64 

Mahuvl·Surat intercity train 
(Deb. 6, Vol. If, 09·07·2009) 
Col. 174 Late Running of Trains 

(Deb 6, Vol. II, 
Col. 29·)0 

09-07·2009) Manoharabad-KothapaJli Rail line 

(Deb. 25. Vol. IV. 06·08·2009) 
Col. 166-67 

(Deb. 21, Vol. IV. 30-07-2(09) 
('01. 101 
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Menace of Touts i Modernisation of Loco Sheds 
(Deb. I. Vol. 11, 02-07-2009) i (Deb. I I, Vol. IJI, 16-07-2009) 
Col. 19-20 Col. 242-44 

Merger of Konkan Railway 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 127 

Merging ofKonkan railway and Railway 
zones for Kerala 

Modernisation of Railway Stations 
(Deb. 6, Vol. (I, 09-07-2009) 
Col. 168-70 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 280-84 

Modernisation of Railways (Deb. 6, Vol. II, 09-07-2009) 
Col. 169-70 ! (Deb. 21, Vol. IV, 30-07-2009) 

Mineral Water 
(Deb. 6, Vol. II, 
Col. 223 

I Col. 252-53 

09-07-2009) . Modernisation of Railway System 
(Deb. 21, Vol. IV, 30-07-2009) 

Mismanagement in Reservation Quota 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 203-04 

MMU and DEMU Trains 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 78-79 

Mobile Charging Facility in Sleeper 
Coaches 
(Deb. 16, Vol. HI, 23-07-2009) 
Col. 134 

Model Railway Station 
(Deb. 1, Vol. 11, 
Col. 136-37 

02-07-2009) 

Col. 115-16 

Modernisation of Tiruvalia Railway 
Station 
(Deb. I, Vol. 11, 02-07-2009) 
Col. 126 

Multi Functional Complexes 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 198 

Mumbai Local Train 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 105 

Mumbai-Vadodara-Rajkot Rail Line 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 162 

(Deb. 6, Vol. II, 09-07-2009) i 
Col.3l-34 I 

Model Railway Stations in Madhya I Murtizapur-Achalpur Rail Line 
Pradesh I (Deb. 16, Vol. III, 23·07·2009) 
(Deb. 25, Vol. IV. 06.08.2009) Col. 67-68 
Col. 137-38 . I Nasik Railway Station 

Model Railway Stations in Uttar Pradesh \ (Deb. 16, Vol. Ill, 23·07-2009) 
(Deb. 16, Vol. III, 23-07-2009) I Col. 126 
Col. 67 , Need for better train facilities for 

Modernisation of Davangere Railway I Bansgaon Parliamentary Constituency 
Station I (MUR 377) 
(Deb. I, Vol. II, 02-07-2009) I (Deb. 6, Vol. II. 09-01-2009) 
Col. 87 Col. 306-07 

I 
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Need for gauge conversion of railway line : Need 10 conduct fresh survey for doubling 
between Gonda a; Gorakhpur via' and electrification of railway line 
Anand Nagar-lilautanwa in; between Nallapadu (Guntur) and 
Uttar Pradesh (MUR 377) Pagidipalli (Bibinagar) in Guntur 
(Deb. 8, Vol. II. 13.07.200Q) Division of South Central Railways 
Col. 410 (MUR 311) 

Need for gauge conversion of railway line 
on Daitari-Banspani ~tion in Orissa 
besides introduction of a superfast 
train from Delhi to 8bubaneswar 
(MUR 377) 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 460 

Need for modernization of Tiruppur 
Railway Slation in Tamil Nadu 
(MUR 317) 
(Deb. 10. Vol. II, 15-01-2009) 
Col. 589-90 

Need to allocate sufficient funds for 
Khurda-Bolangjr railway line in Orissa 
(MUR377) 
(Deb. 10, Vol. II, 15-01-2009) 
Col. 588 

Need 10 augment rail services in Amroba 
Parliamentary Constituency, 
Uttar Pradesh (MUR 311) 
(Deb. J 9, Vol. III, 21-07-2009) 
Col. 505 

Need 10 augment rail services in Deoria 
Pari iamentary Constituency. 
Uttar Pradesh (MUR 377) 
(Deb. 13, Vol. Ill. 20-07-2009) 
Col. 410-71 

Need to c:omplete the Puse conversion 
of railway line baween Ralanprll and 
Sardarsabar and construct a new 
railway line between Sardarsabarand 
Hanumangarb in Rajasthan 
(MUR 317) 
(Deb. 10, Vol. II, 15-07.2009) 
Co/. 584-85 

(Deb. 5. Vol. II. 08·07-2009) 
Col. 516-11 

Need to constnlct a Railway overbridge 
at Chilbil Railway crossing in 
Pratapgarh Parliamentary 
Constituency. Uttar Pradesh 
(MUR 371) 
(Deb. 18. Vol. III, 27-01-2009) 
Col. 727 

Need to construet railway line linking 
Khajuraho. Panna and Satna in 
Madhya Pradesh (MUR 377) 
(Deb. 19, Vol. III, 21.01·2009) 
Col. 500 

Need to construct railway line on 
Jhalawar-Ujjain and Dewas-Bhopltl 
sector (MUR 377) 
(Deb. 19. Vol. Ill. 28-07-2009) 
Col. 498-99 

Need to expedite award of work for 
conmuctionof railway wagons to the 
lowest bidder ie. Mi. CIMMCO 
BIRLA limited, 8haratpur, Rajasthan 
(MUR 311) 
(Deb. 25, Vol. IV. 06-08-2009) 
Col. 324 

Need to expedite construction of 
Saharsa.Forbesganj broad gauge 
railway line in Bihar (MUR 377) 
(Deb. 24. Vol. IV, 04-01-2009) 
Col. SIO 

Need to expedite Damodar rail project 
and fc-open An&w.,i Colliery in 
Giridih parliamentary constitueney, 
Jhark.hand (MUR 377) 
(Deb. 16. Vol. III. 23-01·2009' 
Col. 313 
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Need ,to ex.ped~te th: comple~ion ~f I Need to make the JoguJamba Railway 
vanous ongoing railway projects In Halt in Alampoor, Andhra Pradesh as 
N~landa Parliamentary Constituency, I a full-fledged railway station 
Bihar (MUR 377) j (MUR 377) 
(Deb. I. Vol. 11, 02-07-2009) I (Deb. 25, Vol. IV, 06-08-2009) 
Col. 381-82 Col. 325 

Need to expedite the construction of I 
railway line bet~een Bhind. I Need to open a Railway Reservation 
Madhya Pradesh and Etawah, Uttar I Counter in Kandi in Murshidabad 
Pradesh (MUR 317) ! district of West Bengal (MUR 377) 
(Deb. 14, Vol. III. 21-07-2009) I (Deb. 5, Vol. lI, 08-07-2009) 
Col. 570-71 i Co1.514-15 

Need to expedite the construction of I Need to provide adequate funds for the 
Ramaganjmandi-Bhopal via Jhalawar I gauge conversion work between 
railway line (MUR 371) I Dindigul and Pollachi in Tamil Nadu 
(Deb. 9. Vol. II, 14-07-2009) I (MUR377) 
Col. 579 (Deb, 24, Vol. IV, 04-08-2009) 

Need to expedite the gauge conversion I Col. 572 
of railway line between Delhi and Need t pro 'de better ra'i facilities in 
Haridwar (MUR 377) 0 VI I , 

(D b 4 V I II 07-07-2009) I eastemUttarPradeshtoBoosttounsm e, • o. , (MUR 377) 
Col. 598 

. (Deb, 6, Vol. II, 09-07-2009) 
Need to give due share of water from I Col. 305 

Sone River to Bihar as per Bansagar I 
Agreement (MUR 377) Need to provide stoppage to all the 
(Deb, 9, Vol. II, 14-07-2009)! Goa-bound trains at Karmali Railway 
Col. 583 I Station in Goa (MUR 317) 

.... __ ..' ., t As 'stant I (Deb, 21, Vol. IV, 30-07-2009) ,,.. ..... to gIve proper training 0 SI 
Railway ~r.i~ers appointed in i Col. 295 
Guntakal DIVISIon of South Central I Need to provide stoppage to Mumbai-
Railway (MUR 377) bound express trains at Barsati 
(Deb, 8, Vol. II, 13-07-2009) Railway Station in Machhlisbahr 
Col. 471 I Parliamentary Constituency, 

Need to implement railway projects for Uttar Pradesh (MUR 377) 
the better rail connectivity of Faizabad I (Deb. IS, Vol. Ill, 22-07-2009) 
district in Uttar Pradesh I' Col. 600 
(Deb. 13, Vol. Ill. 20-07-2009) , 
Col. 465 : Need to re-start the construction of 

. i railway line linking Udhampur, Katra 
Need to inlroduce a tram between 'I and Banihal in Jammu and Kashmir 

Bhagllpur lind Deoghar via (MUR 377) 
Vikramshila in Bihar (MUR 377) I (Deb 21 Vol IV, 30-07-2009) 
(Deb. 24. Vol. IV, 04-08-2009) .•. 
Col. 578-79 Col. 294 
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NeedtorcguJarizetbeservicesofcatering I Need to start work on Bhanupalli-
workers in the Railways (MUR 377) Bilaspur-Berry. Ghanauli-Baddi. 
(Deb. 24. Vol. IV, 04-08-2009) 'I' Nangal-Talwaraand Bilaspur-Mandi-
Col. 580-81 Manali-Leh railway line projects in 

I Himachal Pradesh (MUR 377) 
Nec:dtorundailysuperfasurainbetween (Deb. I, Vol. II, 02-07-2009) 

Delhi and ManmadfKopargaon in: Col. 379-80 
Maharashtra and provide better civic New Delhi Railway Station 
amenities at Shirdi for Pilgrims (Deb. 6, Vol. II. 09-07-2009) 
(MUR 377) Col. 228 
(Deb. 10, Vol. II, 15-07-2009) New Rail Coach Factory 
Col. 518-89 , (Deb. II. Vol. Ill. 16-07-2009) 

Need to set up a railway museum in I Col. 15-19 . 
ShimlafSolan. Himachal Pradesh in New Rail Line from Silgbal to R.an&aPana 
honour of 'Babe BhaIku' a renowned I In. of Assam 
figure(MUR377) (Deb. 16, Vol. 111,23-07-2009) 
(Deb. 5, Vol. II, 01-07-2009) Col. 206-07 
Col. 518-19 

Need to shift the Divisional Office of 
Central Railway from Mumbai to I 

New Rail Lines in Bihar 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 213 

Nagpur (MUR 377) I New Rail Lines in CbhattisgartI 
(Deb. 20, Vol. III, 29-07-2009) (Deb. 25, Vol. IV, 06-01-2009) 
Col. 531 Col. 75-76 

Need to shift Veerawada Railway SIation 
to Gambboi in Sabarbntha 
Parliamentary Constituency, GujaraI 

New Rail Lines in Tamil Nadu 
(Deb. 2S, Vol. IV, 06-01-2009) 
Col. 167-68 

(MUR 377) New Railway Division 
(Deb. 20, Vol. III, 29-07-2009) (Deb. I, Vol. II, 02-07-2009) 
COl.S34-3S I Col. 19S 

Need stan . 'l hnol New Railway Line between 
E to 'fra DewHtramah ec .. ~~ Erode-Gobicbeuipalayam-

xpress om owr to HlJh In Satbyamanplam ~...., 
West Bengal (MUR 377) (Deb. II, Vol. III, 16-07-2009) 
(Deb. 9, Vol. II, ]4-07-2009) Col. 147-4. 
Col. SI4 

Need to start COftStrUction of a new broad 
Jauge railway line between· 
ChengaDnur and Trivandrum lIiQ 

Kouarakara and Kilimanur ofKcrala 
(MUR377) 
(Deb. 24, Vol. IV, 04-01-2009) 
Col. 574-75 

New Railway line between Jeypore to 
Malkaneiri 
(Deb. 6, Vol. II. 09-01-2009) 
CoL 241 

New R.ailway Line between Khem Karm 
and Mallawala 
(Deb. II, Vol. III, 16·01·2009) 
Col. 140 



SUBJECT INDEX 305 

New Railway Line from Baddi to Ponta I Non-completion of Railway Projects 
Sahib I (Deb. I, Vol. II. 02-07-2009) 
(Deb. 6, Vol. II, 09-07-2009) I Col. 102-03 
Col. 206-07 I Old Rail Coaches 

New Railway Line from Barhaj Bazaar \ (Deb. 6, Vol. II, 09-07-2009) 
to Faizabad I Col. 168-70 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 198 

New Railway Line in Gujarat 
(Deb. I, Vol. II, 02-07-2009) 
Col. 204 

New Railway Line in Uttar Pradesh 
(Dcb. 6, Vol. II, 09-07-2009) 
Col. 139-40 

New Railway Lines 
(Dcb. I. Vol. II, 02-07-2009) 
Col. 143-46 

New Railway Lines in Assam 
(Deb. 6, Vol. II, 09-07-2009) 

Ongoing Railway Projects 
(Deb. II, Vol. III, 16-07-2009) 
Col. 162 

OngoinglPending Railway Projects 
(Deb. I, Vol. 11, 02-07-2009) 
Col. 160-62 

Ongoing/Pending Railway Projects in 
Chbattisgarh 
(Deb. 11, Vol. III, 16-07-2009) 
Col. 183-&4 

Online Auction of Railway Tickets 
(Deb. II, Vol. III, 16-07-2009) 
Col. 199-200 

Col. 117 Outdated Rail Engines 

New Railway Lines in Rajasthan 
(Deb. I, Vol. 11, 
Col. 86 

02-07-2009) 

(Deb. 11, Vol. III, 16-07-2009) 
Col. 51-62 Pan-indian Luxury Train 

(Deb. 16, Vol. III, 23-07-2009) 
New Railway Projects Col. 5\-53 

(Deb. 16, Vol. Ill, 23-07-2009) Pantry Car for Holidays Special 
Col. 271 (Deb. I, Vol. II, 02-07-2009) 

New Station between Laxmibai Nagar Col. 155-56 
and Manglia 
(Dcb. 21, Vol. IV, 30-07-2009) 
Col. 163 

Pantry Cars in Long Distance Trains 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 202 

Ncw Train Services from Gujarat Pantry Cars in Trains 
(Dcb. 16, Vol. III, 23-07-2009) • (Deb. 25, Vol. IV, 06-08-2009) 
Col. 105-06 Col. 9- \0 

Non-availability of Railway Conveyance !I Parcel Booking by Computer 
(Deb. II, Vol. Ill, 16-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 61 Col. 192 

Non-availability of Railway Land for 
Railway Projects 
(Deb. 21, Vol. IV, 30·07-2009) 
Col. 202-03 

Passenger Attraction Measures in 
Railways 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 9-10 
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Passenger train from Mehsana to Abu : Rail Bridges on Chhapra-Muzaft'arpur 
Road Rail Line 
(Deb. 6, Vol. II. 09-07-2009) (Deb. 25, Vol. IV, 06-08-2009) 
Col. 275-76 Col. 210-11 

I 
PasseslConcession to Various Categories ! Rail Connectivity tTom Shinli to Delhi 

(Deb. 16. Vol. III, 23-07-2009) I (Deb. 21. Vol. IV. 30.07-2009) 
Col. 259 I Col. 199 

Patan-Bhiladi missing link ! Rail Connectivity in NCR 
~o;~;js Vol. I L 09-07-2009) 1 (Deb. 17. Vol. Ill, 24-07-2009) 

o .• I Col. S8-61 

Pending Rail Projects of Jharkhand I Ra'i Co .. Pro' 
(Deb. 16. Vol. IJI. 23-07-2009) I I nnecuvlty ~~ 
Col. 141 i (Deb. 2S. Vol. IV, 06-01-2009) 

,I Col. 48-52 
Production of Rail CCMlCbes by BEML ! 

(Deb. 13, Vol. III, 20-07-2009) ! Rail Factory 
Col. 271 i (Deb. 21, Vol. IV, 30-07-2009) 

PudukooUai Railway Station 
, Col. 84-85 

(Deb. 21, Vol. IV, 30-07-2009) Rail Line between MIksi-Godln 
Cot. 77-71 (Deb, 2S. Vol. IV, 06-0'-20(9) 

!1 C()f, 160 
Puae-Nasik-Sural Railway Line 

(Deb. II, Vol. III, 16·07-2009) ! Rail Line between Secunderabad 10 
Col. 185 ! Ni2aJMbed 

Quality of Food I (Deb. 25, Vol. IV. 06-01-2009) 
(Deb. 21, Vol. IV. 30-07-2009)" Col. 246 .... 7 
Col. 121 Rail Line from BInner to Abu 1toad 

QuaJityofFoodServedinTrains l (Deb. J6, Vol. III. 23-07-2009) 
(Deb. I. Vol. n, 02-07-2009) i Col. 142 
Col. II i Rail Line from falaudi to Kaodla Port 

QuoIa in Railway Rctervation I (Deb. 16. Vol. III, 23-07-1009) 
(Deb. 21, Vol. IV, 30-07·2009) I Col. 72-13 
Col. 226-28 I 

Rail 8ridp 011 River Cbenab 
(Deb. 21, Vol. IV, 30-01-2009) 
Col. 257-58 I 

billinc in Udakh 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 59 

Rail Bridge on River Saryu ! Rail Line 011 eo.. Shllrma Basis 
(O.b. 25, Vol. IV, 06-o1.2oo9)! (Deb. 2S. Vol. IV. 06·0.-2009) 
Col. 118-19 I Col. 221--22 

Rail Bridge over Brabmaputra River l Rail link 
(Deb. 16, Vol. III, 23.07-2009) 1 (Deb. 6, Vol. n. 09-07-2009) 
Cot. 127·28 ~ Col. 147 
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Rail Link between Mumbaito Daltonganj ! Railway Line between Yavatmal to 
(Deb. II, Vol. III, 16-07-2009) i Achalpur 
Col. 175-76 ; (Deb. II, Vol. 111,16-07-2009) 

Rail Museum in Shimla I Col. 32 I -22 
! 

(Deb. I I, Vol. Ill, 16-07-2009) i 
Col. 55 I 

I 
I Rail Network 

Railway Line from Baddi to Chandigarh 
(Deb. I I, Vol. Ill, 16-07-2009) 
Col. 212 

(Deb. II. Vol. Ill, 
Col. 218-19 

16-07-2009) 'I' Ra'1 L' fr L h da Ti' I I way me om 0 ar ga to on 
I Station in Jharkhand 

Rail Over Biidges at Tiruppur I (Deb. II, Vol. III, 16-07-2009) 
(Deb. 16, Vol. III, 23-07-2009) I Col. 245 
Col. 263-64 

Railway Line from Manmad to Nandava 
Rail Route Length in Andhra Pradesh I in Maharashtra 

(Deb. 21, Vol. IV, 30-07-2009) 11 (Deb. 6, Vol. II. 09-07-2009) 
Col. 147-48 Col. 274-75 

Rail Service between Chhapra and R'I L' . H' hal P "-_I. Banaras ! al way me: m IInac ra....,.., 
(Deb. I, Vol. II, 02-07-2009) I (Deb. 6, Vol. II, 09-07-2009) 
Col. 167-68 I Col. 217-19 

Rail Stoppages I Railway Lines 
(Deb. 16. Vol. 111, 23-07-2009) I (Deb. 6, Vol. II, 09-07-2009) 
Col. 57 i Col. 108 

Railway Crossing at Durgapur :1 Railway Projects 
(Deb. I, Vol. II, 02-07-2009) I (Deb. 16, Vol. Ill, 23-07-2009) 
Col. 142-43 I Col. 14 

Railway Crossings in Pudukkottal Railway Projects Funded by Foreign 
(Deb. 16, Vol. III, 23-07-2009) I Financial Institutions 
Col, 106 . ' I (Deb. 25, Vol. IV, 06-08-2009) 

Railway Gales on DaltonganJ-Balwadih I Col. 208 
Rail Line Railway Projects in Andhra Pradesh 
(Deb. 25, Vol. IV, 06-08-2009) ! (Deb. 6, Vol. II, 09-07-2009) 
Col. 86-87 'I Col. 92-94 

Railway Land , Railway projects in Bihar 
(Deb. 16, Vol. III, 23-07-2009) I (Deb. 21. Vol. IV, 30-07-2009) 
Col. 126-27 ! Col. 104 

Railw~ land on lease I 
., 1 V I IV 30-07-2009) 'I Railway Projects in Karnataka {Deb. •. o. . 

C()l. 164 i (Deb. 25, Vol. IV. 06-08-2009) 
I Col. 73-74 

Railway Line between Lohardaga and : 
Korba I 
(Deb. 21. Vol. IV, 30-07-2009) I 

I 
Col. 259 ; , 

Railway Projects in Kerala 
(Deb. 6. Vol. II, 09-07-2009) 
Col. 105-06 
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Railway Projects in Maharashtra I 'Railway Zones/Divisions 
(Deb. I. Vol. II. 02-07-2009) i (Deb. 16, Vol. III. 23-07-2009) 
Col. 80-84 I Col. 57-65 

RAilway Projects in Orissa i Railway Lines in Uttar Pradesh 
(Deb. 21, Vol. IV. 30-07-2009) I (Deb. 21. Vol. IV, 30-07-2009) 
Col. 61 ! Col. 119 

Railway Projects in Rajasthan i Ramganjmandi-Jhalawar-Bhopal Rail 
(Deb. 6, Vol. II, 09-07-2009) 1 Line 
Col. 180-82 I (Deb. 11. Vol. III. 16-07-2009) 

Railway Projects in Tamil Nadu ! 
Col. 173·74 

(Deb. ). Vol. II, 02-07·2009) i Recruitment Process in NF Railway 
Col. 118-24 i (Deb. 11. Vol. 111, 16·07-2009) 

Railway Projects in Uttar Pradesh I Cot. 43 
(Deb. 6, Vol. II. 09-07-2009) ! Remote Area Rail Sampark Yojana 

I 

Col. 219 I (Deb. ~ I, Vol. IV. 30·07·2009) 
(Deb. 16. Vol. 111. 23-07-2009) I CoI,67 
Col. 199-202 ! R . fRa'1 B":..I..-i epau 0 I way • "'"6 ..... 

Railway Projects in West Bengal I (Deb. 25. Vol. IV, 06-01-2009) 
(Deb. 16, Vol. III. 23-07-2009) I Cot. 11S-16 
Col. 120 I 

, Repairing of Railway FJyover 
Railway Projects, SCR II (Deb. 21, Vol. IV. 30.07-20(9) 

(Deb. 25. Vol. IV, 06-08-2009) CoI,79-1O 
Col. 146 

Railway Recruitment Board 
(Deb, I. Vol. II. 02-07-2009) 

Replacement of Old Coaches 
(Deb. 21. Vol. IV, 36-07-2009) 
Col. 44 

Col. 341-46 ! " I Reservation facility at Udumalaipenal 
Railway ReservatlOD Counter I Railway Station 

(Deb, 2S. Vol. IV. 06-08-2009) I! (Deb. 21. Vol. IV. 30·01.2009) 
Col. 123·24 Col. 1S3 

Railway Workshop I Reservation of quota (or STs in Railwa)'l 
(Deb. II, Vol. HI, 16-07-2009) I (Deb. 21. Vol. IV. 30.07.2009) 
Col. 62-63 ( Col. &0 
(Deb. 16. Vol. III. 23-07-2009) I 
Col 108-10 1 Reservation of Seats 

I 
(Deb. 21, Vol. IV. 30.07-2009) I (Deb. 11. Vol. III, 16-07-2009) 
Col. 161-62 I Col. 63 

Railway Yard at Bamaj Bazar Reservation Quota 
(Deb. 6. Vol. II, 09-07.2009) (Deb. 25. Vol. IV, 06·01·2009) 
Co\. 126-27 1 Col. 77·71 
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Separate rail track for foods train Reservation System at Sahibabad 
Railway Station 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 134-35 

(Deb. 21, Vol. IV, 30-07-2009) 
Col. 258 

Revenue from Freight Charges 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 278-80 

Shifting of Railway Projects from Bihar 
to West Bengal 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 129 

Review Committee for Railway Printing Shifting of Western Railway 
Pressses Headquarters 
(Deb. 16. Vol. III, 23-07-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col. 205-06 Col. 221-22 

Ring Rail Service Shortage of Coaches 
(Deb. II. Vol. III, 16-07-2009) (Deb. I, Vol. II, 02-07-2009) 
Col. 302-03 Col. 30-31 

RMS OffICe at Marwar Junction (Deb. 16, Vol. III, 23-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) Col. 143 
Col. 78-79 Shortage of Coaches and Wagons 

ROB at Jhargram (Deb. 25, Vol. IV, 06-08-2009) 
Col. 57-58 (Deb. 25. Vol. IV, 06-08-2009) 

Col. 76-77 Shortage of Rail Racks 
ROB in East Central Railway (Deb. 16, Vol. III, 23-07-2009) 

(Deb. 25. Vol. IV, 06-08-2009) Col. 71 
Col. 160-62 Shortage ofTrains 

Saberi Rail from Angamali (Deb. 16, Vol. III, 23-07-2009) 
(Deb. 16. Vol. III. 23-07-2009) Col. 133-34 
Col. 174-75 Shortage of wheelchairs at Railway 

Stations Sabarmati Railway Station as Terminal 
Station (Deb. 6, Vol. II, 09-07-2009) 

Col. 211-13 (Deb. 16. Vol. III. 23-07-2009) 
Col. 128 Shuttle train between Deihi and Meerut 

(Deb. 6, Vol. II, 09-07-2009) 
Sale of Scraps Col. 93 

(Deb. II. Vol. III. 16-07-2009) 
Col. 300 . Shuttle Train between Meerut Cantt. and 

Satellite Stations 
(Deb. 6. Vol. II. 09-07-2009) 
C.ol. 166-67 

Security System in Railway Stations 
(Deb. II. Vol. III. 16-07-2009) 
Col. 10-14 

Rewari 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 75 ' 

Side Middle Berth in Coaches 
(Deb. I, Vol. II, 02-07-2009) 
Col. 196·-97 
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Sitting Arrangements in Train I Superfast Express Train 
(Deb. II. Vol. III. 16-07·2009) i (Dcb. I, Vol. II. 01-07-2009) 
Col. 182-83 ' Col. 180 

Sleeper Coathes in Corbett Park Express 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 68 

Special Summer Trains 

Superfast train between Ganhdi Dham 
and Howrah 
(Deb. 6, Vol. II. 09·07-2009) 
Col. 145 

(Deb. 25, Vol. IV. 06-08-2009) Su~rfast train between Howrah and 
Col. 271 Rajkot 

SpccialTrainsforA~Sharif ; (Deb. :n. Vol. IV. 30-07·2009) 
(Deb. II. Vol. III. 16-07-2009) i Col. 55 
Col. 165-66 : Superfast train between Jarnshedpur and 

Stoppage at Deoria Railway Station 
(Deb. 21. Vol. IV. 30-07·2009) 
Col. 112 

. New Delhi 

Stoppage at Gyanpur Stat10n 
(Deb. 21. Vol. IV. 30-07·2009) 
Col. 152-53 

Stoppage at Srirangam Railway Station 

(Deb. 16. Vol. III. 23-07-2009) 
Col. 210-21 

Superfast train between Kolkata-
Gorakhpur 
(Deb. 21. Vol. IV. 30-07-20(9) 
Col. 78 

(Deb. II. Vol. III. 16·07-2009): Sural-HazlraRailwayLine 
Col. 228 (Deb. 6. Vol. II. 09-07-2009) 

Stoppage of Chitrakoot Express at ! Col. 2S9 

Harauni Railway Station : Surat-Huria, Bhanach.OaMj Railway 
(Deb. 25, Vol. IV. 06-01-2()()4}) j Line 
Col. 205-06 ; (Deb. II. Vol. III. 16-07.2009, 

Stoppage of pIISSftager «rains . Col. 212-14 
(Deb. 6. Vol. II. 09-07-2009) ! Survey for New Rail Line 
Col. 259-60 ; (Deb. 6. Vol. 11. 09-07-2009) 

Stoppage of Trains at Tiruvallur and; Col. 127 
Avadi Railway Station 1 TatkaJ Reservation 
(Deb. 21, Vol. IV. 30-07·2009); (Deb. 6. Vol. II. 09-07.2009) 
Col. 106-07 , Cot 2n-7' 

Stn:ngthening of Railway Corridor i • 
(Deb. 21. Vol. IV. 30-07-2009) : Tatbl Scht:me 
C~I. 72 ; (Deb. I. Vol. II. 02-07·2009) 

Suburban ROUlft in Mumbai . 
(Deb. 25. Vol. IV. 06-0'·2009) : 
Col. 87-18 , 

Col. 129.331·32 
(Deb. 21. Vol. IV, 30-07·~009) 
Col. 253-56 

; Third railway line between Na,pur-
Super speciality hospitals in Railways j Uyderabad 

~t~736. Vol. 11, 09·07":~009). (Deb 21. Vul IV. 30.01.2009) 
o. - Col. 178 
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Ticketless travellers in trains I Upgradation of Indian Railways 
(Deb. 6, VoL II, 09-07-2009) I (Deb. 6, Vol. II. 09-07-2009) 
Col. 213-16 Col. 155-56 

Toilet Facilities at Platforms I Upgradation of Kharagpur Railway 
(Deb. I, Vol. II, 02-07-2009) t Station 
Col. 110-11 i (Deb. 21, Vol. IV. 30-07-2009) 

Tourism Packages 1 Col. 148 
I 

(Deb. II. Vol. III, 16-07-2009) i UTS Tickets at Railway Stations 
Col. 226-27 ! (Deb. 25. Vol. IV, 06-08-2009) 

Tourist Ticket I Col. 243 
(Deb. 21. Vol. IV. 30-07-2009) ! Vacancies in Railways 
Col. 217 I (Deb. 16, Vol. III, 23-07-2009) 

Train between Mysore and Bangaluru I Col. 68-72 
(Deb. 21. Vol. IV, 30-07-2009) I VIP Lounge at Thiruvalla Railway Station 
Col. 64 I (Deb. II. Vol. III, 16-07-2009) 

Train between Patan and Bhildi I Col. 150-51 
(Deb. 6, Vol. II, 09-07-2009)! 
Col. 87 i 

I 
Trains between Mumbai CST and! 

Sawantwadi Station ! 
(Deb. 25, Vol. IV. 06-08-2009) ! 
Col. 146-47 ! 

Women Employees in Rail Services 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 153-54 

Working Group for Plant Sapplings on 
Vacant Land 
(Deb. 21, Vol. IV, 30-07-2009) 

Trains through Cuuaclt Railway Station i Col. 236-37 
(Deb. 21, Vol. IV. 30-07-2009) I .. 
C I 1'8 World Class Railway StatIOns 

O. - I (Deb. 6, Vol. II, 09-07-2009) 
Udhampur-Baramulla Rail Project I Col. 251 

(Deb. 6. Vol. II. 09-07-2009) I . 
Col. 251 I Yashvanthpura-Mangalore Express Tram 

(Deb. 16, Vol. III, 23-07-2009) 
Unmanned ~vel crossing I Cot. 82 

(Deb. I, Vol. II, 02-07-2009) 
Col. 29S Yatri Niwas in Shirdi 
(Deb.. 6, Vol. II. 09-07-2009) I' (Deb. II, Vol. Ill, 16-07-2009) 
Col. 14().41 Col. 202-03 
(Deb. 21. Vol. IV, 30-07-2009) I Zonal Railway OffICes 
Col. 147 1 (Deb. 25, Vol. IV,06-08-.2009) 

I 

Unulilised railway land I Col. 225-~6 
(Deb. 21. Vol. IV. 30-07-2009) Rain Water Harvesting 
Cot 13-22,81-83.196-97 I 

. ." Assistance for Water ConseMtion 
UpgradationofHariharRallwayStatlon (Deb 17, Vol. III, 24-07-2009) 

(Deb. I, Vol H. 02-07.2009)! Col. 346-47 
Col. 146 ! 
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Central Assistance for Rain Water I Footwear Industries 
Harvesting (Deb. 23, Vol. IV, 03-01-2009) 
(Deb. 5, Vol. II, 08-07-2009). Col. 130-3\ 
Col. 21\-13 I. 

Gauge Conversion between Jaipur-
Raiafall ! Loharu. Churu-Sikar 
Artificial Rainfall ! (Deb. II, Vol. III. 16-07-2009) 

(Deb. 5, Vol. II. 08-07-2009) I Col. 190 
Col. 455 I i Gauge Conversion in Bibner 

Deficit Rainfall 
(Deb. 24, Vol. 
Col. 71-72 

il (Deb. 16. Vol. Ill, 23-07-2009) 
IV, 04-08-2009) Col. 124-25 

! 

Rajuthaa i Illegal Immigrants in Rajasthan 

Assistance to State 
(Deb. 26. Vol. 
Col. 53-56 

i (Deb. 9, Vol. II, 14-07-2009) 
i Col. 413-14 

IV. 07-08-2009) ! i Indira Lift Irrigation Project in Rajasthan 
I (Deb. 10, Vol. II, 15-07-2009) 

C~=sation to Fanners in Border I Col. 209-10 

(Deb. 23, Vol. IV, 03-08-2009) i Kali Sindh Power Project 
Col. 79-10 (Deb. 26. Vol. IV. 07-01-2009) 

Dausa-Kaidhun National Highway Col. 213 
(Deb. 24. Vol. IV. 04-08-2009) I Local Train in Jaipur 
Col. 182-83 (Deb. 25. Vot. IV. 06-01-2009) 

Dead! of Birds I Col. 241-43 
(Deb. 10, Vol. II, 15-07-2009) I 
Col. 471 -73 1 I Need to ~ special ... to RajIIIhan 

under Ac.c:elerated Irription BcaeftI 
Delay in Exploration Work in Banner Programme (MUR 377) 

Sanchor Basin I 
(Deb. II. Vol. Ill, 16-07.2009) I (Deb. 20, Vol. III. 29-07-2009) 
Col. 315-16 Col. 533·34 

Environment Vulnerable Area in I Need to 8C(:ord status of special Slate 10 
Rajasthan : RajlSlhan (MUR 371) 
(Deb. 20, Vol. Ill, 29-01·2009) 1 (Deb. 4, Vol. II. 07-07·2009) 
Col. 145-47 Col. 599-600 

Expansion of Railway Line in Rajasthan 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 99-104 

Exploitation of Oil from Rajasthan by 
Cairn Energy 
(Deb. 2 I. Vol. IV, 30.07.2009) : 
Col. 201-02 > 

Need to address the problem of shoruse 
of drinking water in Bikaner 
Parliamentary Constituency. Rajaslhan 
(MUR 377) 
(Deb. 6. Vol. n. 09-07-2009) 
Col. 304-OS 
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Need to complete the gauge conversion " New Railway Lines in Rajasthan 
ofrailwaylinebetweenRatangarhand (Deb. II, Vol. III, 16-07-2009) 
Sardaruhar and construct a new Col. 58-62 
railway line between Sardarsahar and 
Hanumangarh in Rajasthan 
(MUR 377) 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 584-85 

Need to enhance the limit fixed on 
number ofB.P.L. families in Rajasthan 
(MUR 377) 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 474-75 

Need to expedite award of work for 
construction of railway wagons to the 
lowest bidder i.e. MIs CIMMCO 
BIRLA Limited, Bhandpur, Rajasthan 
(MUR 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 324 

Non-functioning units of Rajasthan 
Atomic Power Plant 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 223-24 

Opium Growers in Rajasthan 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 427 

Production of Crude Oil from Banner 
ianc:hor Basin 
(Deb. II, Vol. III, 16-07-2009) 
Col. 143-44 

Promotion of Animal Husbandry 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 142-50 

Promotion of Ceramics and Glass 
Need to give representation to Rajasthan Products 

in Bhakra Beas Management Board (Deb. II Vol. III 27-07-2009) 
(MUR 377) • , 
(Deb. 6, Vol. II, 09-07-2009) Col. 206-07 
Col. 307-01 I Rail Line from Banner to Abu Road 

Need to implement drinking water (Deb. 16, Vol. III, 23-07-2009) 
projects in Sujaagarh 8nd Ratangarb Col. 142 
relions of Churu Parliamentary Railway Projcs:ts in Rajasthan 
Constftuency, Rajasdl8n (MUR 377) (Deb. 6, Vol. II, 09-07-2009) 
(Deb. 16, Vol. III, 23-07-2009) Col. 180-12 
Col. 313-14 

Need to provide drinkin& water and 
sanitation facilities in Churu 
hrliaroe''''y ConsdIuency, RajasIhan 

Rajasthan Atomic Power Slation 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 272-73 

under Urban Infrastructure Ravi-Beas Water Agreement 
Development Scheme for Small 8nd I (Deb. 5, Vol. II, 08-07-2009) 
Medium Towns (MUR 377) ! Col. 125-28 
(Deb. 23, Vol. IV. 03-01-2009) : 
Col. 4S6-57 I ROB at Pindwada and SWlfOOP8lUlj 

Need to take steps for interlinking of 
rivers of Rajasthan to address the 
problem of water in eastern Rajasthan 
(MUR 377) 
(Deb. 9, Vol. II, 14-07-2009) 
Col. SI4 

(Deb. 16, Vol. III. 23-07-2009) 
Col. 279-10 

Sambhar Salts Limited 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 143-44 
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Setting up ofCNG outlets in Rajasthan ,Implementation of RGGVY 
(Deb. 6, Vol. II. 09-07-2009,· (Deb. 2. Vol. II. 03-07-2009) 
Col. 173-74 Col. 571-73 

Sharing of Profit through Product ion of ; Need to expedite the electrification won.s 
Petroleum in Jahanabad, Arwal and Gaya districts 
(Deb. 16. Vol. 111,23-07-2009) of Bihar under Rajiv Gandhi Gramin 
Col. 228-29 Vidyutikaran Scheme (MtlR 377) 

(Deb. 9. Vol. II, 14-07-2009) 
Supply of Water from Yamuna Canal to Col. 582 

Rajasthan , • 
(Deb. 15. Vol. III. 22-07-2009), Progress of Electrification of Villages 
Col.279-80 (Deb. 22. Vol. IV, 31-07-2009) 

Col. 323 
Tourism Potential of Rajasthan 

(Deb. 26. Vol. IV, 07-08-2009) • RGGVV 
Col. 262 i (~b. 2, Vol. II, 03-07-2009) 

Rajiv Arogyashree Health Scheme 
(Deb. 10. Vol. II, 15-07-2009) . 
Col. 175-76 

Col. 24-38 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 379-&2 
(Deb. 17. Vol. til. 24-07-2009) 
Col. 1-13.188 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 173-74 

Rajiv Gandhi Adventure Sdleme ' Rajn- Galld," KisItori s...ktibra. 
(Deb. 19, Vol. III, 21-07-2009) i Voj ... 
Col. 253-54 

Rajiv Galldlti A.as Voja •• 

. Raj;v Gandhi Awas Yojana 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 158-59 

Rajiv RIIIn8 Awas Yojana 
(Deb. 2, Vol. II. 03-07-2009) 
Col. 289-93 

Scheme for Urban Poor and Slum-
Dwellers 

Rajiv Gandhi Kishori Sash.ktilcaran 
Yojana . 
(lkb. 22. Vol. IV. 31-07-2009) 
Col. :no 

Raj6v Cudh! lIdya.' Mitra Voja .. 

Rajiv Gandhi LJdyami Mitra Yojana 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 54-5S 

Raacauda Millin C ..... isJioo 

Ranganath Misfms Commission 
(Deb. 22, Vol. IV, 31-07-2009) <Deb. I. Vol. II. 02-07-2009) 
Col. 7t-73 Col. 175-76 

Rajjv GaRdlti Gra ... Vidyarikan. 
Voja .. 

Electrification of OPl Households 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 10-19 

Raslatriya • .,.. N .... U.1ted 
Expansion of SAil and R1NL 

(Deb. 6, Vol. II. 09-07.2009) 
Col. 245-46 
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Rashtriya Krisbi Vikas Yojana 

Rashtriya Krishi Vikas Yojana 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 266-67 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 514-15 , 

: 

Regional Serirulture Research and 
Trainiag Institute 

Regional Sericulture Research and 
Training Institute 
(Deb. 21. Vol. I V, 30-07-2009) 
Col. 258 

Rashtriya Madbyamik Sbiksba i Rehabilitation 
Abbiyan Rehabilitation of Bhopal Gas Victims 

Rashtriya Madhyamik Shiksha Abhiyan 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 84-85 

Success Scheme 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 239-40 

Rasbtriya Sam Vikas Yojana 

Rashtriya Sam Vikas Yojana 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 363-69 

Rashtriya Swastllya Bima Yoja .. 

Coverage of Rashtriya Swastbya Birna 
Yojana 
(Deb. 13, Vol. III. 20-07·2009) 
Col. 271-79 

Real Estate 

Legislation for Real Estate 
(Deb. 17, Vol. III. 24-07-2009) 
C-oI. 257·58 

Property Prices in India 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 122-23 

Subsidy to Real Estate Sector 

(Deb. 16, Vol. III, 23-07-2009) 
Col. 120-22 

Rehabilitation of Displaced Persons 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 208-09 

Rehabilitation of Rape Victims 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 235-36 

Rehabilitation of Retired Defence 
Personnel 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 43-49 

Rehabilitation Council of India 

Rehabilitation Council of India 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 254-55 

Religious Conversion 

Religious Conversions 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 420 

Religious Places 

Amamath Pilgrims 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 273.74 

(Deb. 2, Vol. II, 03-07-2009) Condition ofKedarnatb Road 
Col. 397 (Deb. 19, Vol. Ill, 21-07-2009) 

Citizenship Status of Refugees 
(Deb. 14. Vol. 111.21-07-2009) 
Col. 329-30 

Col. 437 

Development of Holy Cities 
(Deb. 26. Vol. IV, 07-08-2009) 
Col. 255-60 
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Facilities for Vaishno [)eyi Pilgrims 
(Deb. 22, Vol. IV, 31-01-2009) 
Col. 515-11 

Inclusion of religious places in Tourist 
Map 
(Deb. 26. Vol. IV. 01-01-2009) 
Col. 115-19 

Renovation Plan of Ancient Forts and 
Temples 
(Deb. 5, Vol. II, 08-01-2009) 
Col. 118-19 

Special Trains for Ajmer sarif 
(Deb. 11. Vol. III, 16-01-2009) 
Col. 165--66 

Rnbe ......... 

Reake Comnrissioa 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 425 ......... 

RcpeIriatioa of Dead Bodies 
(Deb. IS, Vol. III. 22-07-2009) 
Col.. 324-25 

aep.btieDay 

Need for compulsory tcIec.a ofR.epubtic: 
Day and Independeocc Day 
programmes on all tile television 
chatnels (MUR 317) 
(Deb. IS. Vol. III. 22-07-2009) 
Col. S96 

Reservation for Economically Weaker 
Sections 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 153 

Reservation for SC/ST in Private 
Companies 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 449-50 

Reservation for Women in Goyernment 
Jobs 
(Deb. 20, Vol. III. 29-01-2009) 
Col. 431 

Reservation Quota in KVs and NVs 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 403-04 

Selected Candidates from Reseryed 
Quota 
(Deb. 15. Vol. Ill. 22-07·2009) 
Col. 24S 

Vacant Postl in Medical CoJleael1 
InstiIutes 
(Deb. 20, Vol. III. 29-07-2009) 
Col. SOl 

.. "e ... ko' ...... 
RBI Measures for Revival of Ec.oaomy 

(Deb. 17, Vol. III, 24-07-2009) 
Col. 541 

Role of RBI 
(Deb. 17, Vol. III. 24-07-2009) 
Col. 63-64 

VIOlation of RBI Guidelines 
... ~ ..... ~W... (Deb. 17. Vol. III. 24-07-2009) 
Legal Framewort (or RAW CoI.41-SO 

(Deb. 20, Vol. 111, 29-07-2009) ......... 

Col. 325-26 I, Constitution of National Board for 
Resenatioa Development of Himalayan States 

(Res.) 
Benefrts of Reservation to Scheduled (Deb. 2. Vol. II. 03-07-2009) 

Tribes Col. 706-41 
(Deb. 20, Vol. III. 29-07-2009) (Deb. 1. Vol. 11. 10.01.2009) 
Col. IS9-60 Col. 460·SOt 
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Steps to ensure availability of Drinking 
Water in the Country (Res.) 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 501-06 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 335-81 

Retail Sector 

Expansion of Retail Market 

River 

Cleaning ofMula-Mutha Rivers 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 197-98 

Creation of Voluntary National Youth 
Corps 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 463 

(Deb. 23, Vol. IV. 03-08-2009) ~-Silting ofDamodar River 
Col. 307 (Deb. 5, Vol. II, 08-07-2009) 

Col. 163~ 
FDI in Retail Sector 

(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 358-63 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 95 

Industry Status to Retail Market 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 148 

Rice Mills 

Rice Mills 

Declaration of Rivers as National 
Heritage 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 157 

Development of Yamuna 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 353-55 

Disaster Caused by Kosi 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 308 

(Deb. 24, Vol. IV, 04-08-2009) Funds for Sea/River Erosion 
Col. 167 (Deb. 15, Vol. Ill, 22-07-2009) 

Col. 285-88 
Ria'" to •• fo .... 1ioII 

Complaints for Not Furnishing 
Information under RTI Act 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 71-72 

Curriculum on RTI Act 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 147-48 

Pending RTI Queries 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 567-68 

Public Participation in RTJ j 
hnplcmenta:lOt' ! 

(Deb. 10, Vol. II, 15-07-2009.) I 
Col. 386-17 

Gradual Decline of Level of Major 
RiversIWater Reservoirs 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 319-20 

Inter-Linking of Rivers 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 1-14 

Nationalisation of Rive~ 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 263~ 

Need to cbeck the puJlution caused by tile 
presence of arsenic in river GaDps .. 
BhaS,lpW' ParliamentM'" r.()JI.stit-
uency, Biba.- (MUR ~'i1) 
(Deb. II. Vol. III, 16-07-2009) 
Col. 343 
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Need to formul.~te a scheme for 
prevention of sOil erosion caused by 
river Chambal (MUR 377) 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 584 

Need to include Panchganga river in 
Maharashtra in the National River 
Action Plan (MUR 377) 
(l.~b. 15, Vol. Ill. 22-07-2009) 
Col. 602-03 

Need to provide special economic 
package for the people affected by 
floods in river Gbagra in Salempur 
Parliamentary Constitutency. 
Uttar Pradesh (MUR 377) 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 601 

Pamba River Action Plan 

Survey Work in Saraswali River Basin 
(Deb. 16, Vol. 111. 23-07-2009) 
Col. 37 

Water Crises in the Country 
(Deb. 5. Vol. II. 08-07-20(9) 
Col. 328-29 

Water from Rivers Flowing from Nepal 
(Deb. 5. Vol. II. 01-07-2009) 
Col. 361-63 

Road 

All-Weather Roads under PMGSY 
(Deb. 7, Vol. II. 10-07-2009) 
Col. 361-62 

Central Assistance to States 
(Deb. 24. Vol. IV. 04-01-2009) 
Col. 473 

(Deb. 15, Vol. III, 22-07-2009) Central Road Fund 
Col. 457 (Deb. 14. Vol. III. 21-01-2009) 

Pollution fi'ee Rivers Col. 110-14 
(Deb. 5. Vol. II, 08-07-2009) Condition ofKedamalh Road 
Col. 137-40 (Deb. 19, Vol. Ill. 21.07-2009) 

Pollution in Chalakudy River Col 437 
(Deb. 15, Vol. III, 22-07·2009) 
Col. 554-55 Condition of Roads and Bridges in Goa 

(Deb. 4, Vol. II. 07-07-2009) 
! Cot 239-40 Pollution in Riven 

(Deb. 10. Vol. II. 
Col. 103-07 

15-07-2009) i 
, Construction of Highways in Hill States 

Pollution in Yamuna River 
(Deb. S, Vol. II. 01-07-2009) 
Col. 325-27 

Ravi-8eas Link and UpsIream Stora&e Oft 
Yamuna River 
(Deb. 15, Vol. III. 22-07-2009) 
A!1.366-67 

',!''-h "'.: 

"'i.o8as WIlIer Agreement 
'(Deb. 5, Vol. 11. 08·07-2009) 

Col. 125·28 

StUdy of Thames and ~ine Rivers 
(Deb. 20, Vol. III, 29.01-20(9) 
Cut 127-28 

j (Deb. 14. Vol. 111. 21-07-20(9) 
Col. 259 

Construction of Quality Roads 
(Deb. 24. Vol. IV, 04-68·2009) 
Col. 417 

Comtruc:tion of roads under c:emral fOld 
fund 
(Deb. 19. Vol. III. 21-07·2009) 
Col, 109·/1 

Cutting of lre~$ for Constf&M:'ton of 
Roads 
([)eb. 24, Vol. IV. 04·08·2009) 
Col. 510 
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Development of Roads in States I National Road Safety and Traffic 
(Oeb. 19. Vol. III. 28-07-2009) I Management Board 
Col. 471-72 (Deb. 19. Vol. III. 28-07-2009) 

Development of Roads in the Country 
(Deb. 4. Vol. II. 07-07-2009)' 
Col. 279-84 

Dilapidated Roads and Overbridges 
(Deb. 24, Vol IV. 04-08·2009) 
Col. 379·84 

Environmental C":aran(c for 
Development of Road Pmjects 
Web. It). Vol. II. 15-07-2009) 
Col. 3"6-~O 

Col. 229-30 

Need for six-taning of G.T Road from 
Delhi to Lucknow (MUR 377) 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 586 

Net: d to construct roads under Public-
Private Partnership Scheme in 
Chhallisgarh (MUR 377) 
(Deb 10. Vol. II. 15-07-2009) 
Col. 585 

Progress of Roads under CRF 
Felling of Trees for Widening of Roads (Dcb. 19. Vol. III. 28-07-2009) 

etc. , Col. 199 
(Deb. ~. Vol. II. 08-07-2009): 
Col. 304-08 Quality of Polymer Modified Bitumen 

used in Roads 
Funds for Road Devclopment (Deb. 14. Vol. III. 21-07-2009) 

(Deb. 24. Vol. IV. 04-08-2009) Col. 47-48 
Col. 175 

Quality of Roads under PMGSY 
Improving Inler-Conlk'("tivity (\f Roads (Deb. 2. Vol. II. 03-07-2009) 

(Deb. 2". Vol. IV. 04·08·2009) Co1.223-36 
Col. ~5q-62 

Road Network in Naxal A ffected Regions 
Incrca-.. e in Cost of Roads Construction (Deb. 4. Vol. II, 07-07-2009) 

(Deb. 24. Vol. IV, 04-08-2009) Col. 263-65 
Col. 52·53 

Indo-Nepal Road Connectivity 
, Roads in Jharkhand 

(Deb. 15. Vol. III. 22-07-2009) 
Col. 275-76 

Inter-Structural Facilities of Roads 
(Deb. 24. Vol. IV. 04-08-2009) ; 
Col. 287-88 

Investment in Roads Infrastructure 
(Deb. 24, Vol. IV, (/4-08-1009) 
CI\I 4&4 

Loans ((\I' Road Oevdupcrs 
(l}dl. 19, Vol. III. 18-07-2009) 
Col. 119-:W 

Maintenance of EXisting Rooo~ 
(l)eb. 24. Vol. IV. 04-08-2009) , 
Col. 45-46 

(Deb. 14. Vol. III, 21-07-2009) 
Col. 380 

Status of Road Construction 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 472-73 

Steps for NHAI Road Buih.kl'<; 
(Deb. IQ, Vol. III. ,,/1-01-20(9) 
Col. 458 

Targ(1 for Construction I)f Roads 
(Deb. 24. Vol. iV, 04-08-2009) 
Col. 46-50 

'';'''idt'ning of Grdl'ld Tront. R<."'u 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 197-99 
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Work on Road Projects I Need to set up Rubber Park in Panana-
(Deb. 14, Vol. III, 21-07-2009) I· puram Taluk.. Kollam district. Kerala 
Col. 61-12 (MUR 377) 

Co .1- \ (Dcb. 19, Vol. Ill, 21-07-2009) 
Roed Fiu.ee rpora_ Col. 499-500 

Road Financ:e Corporation Production of Natural Rubber 
(Dcb. 24, Vol. IV, 04-01-2009)! (Deb. 23. Vol. IV. 03-01-2009) 
Col. 203-04 I Col. 73-76 

Productivity and Quality of Rubber 
Conslructioa ofRohtang Tunnel (Deb. I. Vol. II. 13-07-2009) 

(Deb. I. Vol. II, 13-07-2009)! Col. 127 
Col. 401 I Rubber Parks in Kcraia 

Royalty I (Deb. 13. Vol. Ill. 20..07-2009) 
LMscs on Royalty Col. 413 

(Deb. I. Vol. II. 02-07-2009) I SettiogupofRubber ..... inKeraIa 
Col. 297-91 I (Deb. I, Vol. .. 13..07-2009) 

Payment of Royalties Col. 224 
(Deb. 6. Vol. II, 09..07-2009) I bralAra 
Col. 253-S4 I 

Revision ofRoyahy on Minerals 
(Deb. 4, Vol. II, 07..07-2009) 
CoL ISO-51 

Royally on Coal 
(Deb. 5, Vol. II. 01..07-2009) 
CoL4OI-09 

It.oJaIty on cnade oil ad pi 
(Deb. 6, Vol. II, 09..07-2009) 
Col. 30 

Royalty OIl Minerals 
(Deb. 9, Vol. II, 14-07-2009) 
Col. S40 
(Deb. 14, Vol. III, 21..07-2009) 
Col. 241 

Royalty to Tribal Laad Owner 
(Deb. 14, Vol. Ill, 21..07-2009) 
Col. S04-05 

b .... 

Export _Impart ofNaural Rubber 
(Deb. I, Vol. II, 13..07-2009) 
Col. 291-99 

. Availability of LPG in Rural Areas 
(Deb. I, Vol. II. 02-07-2009) 
Col. 225-26 

Health Fac:ilita irI Rural Areas 
(Deb. 10, Vol. II. IS-07-2009) 
Col.~ 

Jmprovemmt of Villase &onomy 
(Dcb. 17, Vol. III, 24-07-2009) 
Col. 40-41 

NGOs for Rural Development Projects 
(Deb. J 7, Vol. III. 24-07-2009) 
Co1.4S0-64 

Public Transport irI Rural Alas 
(Deb. 24. Vol. IV, 04..01-2009) 
Col.46U6 

ReaioMI Rural 8anb 
(Deb. 2, Vol. II. 03-07-2009) 
Col. 417-19 

Rural Development Schemel 
(Deb. 2, Vol. II. 03-07·2009) 
Col. 579-602 
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Rural Telephone I Panic:ipation of Private Sector in Rural 
(Deb. II, Vol. III. 27-07-2009) Development 
Col. 72-73 (Deb. 22. Vol. IV, 31-07-2009) 

Setting up of Special Purpose Vehicle 
(Deb. 23. Vol. IV. 03-01-2009) 
Col. 137 

Solar Ener&Y in Rural Areas 
(Deb. 2, Vol. II. 03-07-2009) 
Col. 430-32 

Toilet Facilities in Rural Areas 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 211-11 

Utilisation ofCRF for R.epUs ofRoM(s) 
in a.ckw..-d Rural Areas 
(Deb. 9. Vol. II. 14-07-2009) 
Col.~70 

Village ~fic:ation 
(De-. 7, Vol. It. 10-07-2009) 
Col. 329-32 

WapParity 
(Deb. II. Vol. III. 27-07-2009) 
Col. 39S-96 

brat .. c ....... 
Allocation of Fundi for Rural 

Onelopment 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. S43 ...... 

Forei,n Alliltance for Rural 
OevelopmeDt Projects 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.34S-SO 

Impact of Rural Development 
Propnme 
(Deb. 26. Vol. IV. 07-01-2009) 
CoI.26i-69 

Muter Plan for Development of Urban 
lind Rural Area 
(Deb. 26. Vol. IV. 07-01-2009) 
Col. 246 

Col. 336 

Rural Development Schemes 
(Deb. 2, Vol. II. 03-07-2009) 
Col. S79-602 
(Deb. 26. Vol. IV. 07-01-2009) 
Col. 260-61. 36~ 

Utilisation Certificate under Rural 
Onelopment Schemes 
(Deb. 17. Vol. III, 24-07-2009) 
Col. 471-79 

Villages visited by World Bank Team 
(Deb. 26. Vol. IV. 07-01-2009) 
Col. 121 

Women Beneficiaries under Rural 
Onelopment Schemes 
(Deb. 17. Vol. III. 24-07-2009) 
Col. ISS-62 

brat EIectrtfiatIiN 

Electrific:8lion of Villages 
(Deb. 22. Vol. IV. 3 J -07-2009) 
CoI.4IS 

Loans for Rural Electrification 
(Deb. 22, Vol. IV, 3 t -07-2009) 
Col. 99-104 

Rural ElectrifICation 
(Deb. 26, Vol. IV, 07-01-2009) 
CoI.S~ 

Rural Electrification Corporation 
(Deb. t 7, Vol. III, 24-07-2009) 
Col. 317-92 

Vii" Electrific:ation 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 329-32 
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Village Electrification through f Salary and Facilities for Jawans 
Renewable Energy Source i (D~b. II. Vol. III. 27-07·2009) 
(Deb. 17. Vol. III, 24.07-2009); Col. 197 
Col. 376 Sail 

Russia Shortfall in Production of Salt 
Fresh Stake in Russian Oil and Gas (Deb. I, Vol. II. 13-07·2009) 

Projects Col. 374-75 
(Deb. II. Vol. III. 16·07·2009) U'I' . fU d S I Land ; tl WltJon 0 nuse _ a t s 
Col. 307 I (Deb. I. Vol. II. 13.07.2009) 

Joint Venture for Development of Airaaft' Col. 210-11 
(Deb. 23. Vol. IV, 03-08-2009) Sa .... , Sahs Limited 
Col. 413-14 

Procurement of Oil and Natural Gas from 
Russia 
(Deb. 11, Vol. III. 16-07·2009) ; 

Sambbar Salts Limited 
(Deb. 25. Vol. IV. 06·08·2009) 
Col. 143-44 

Col. S6-S7 ~ SaIld.arylNal.aa. Park 

S S Tarapore eo..iUee : Butterfly Parks and Gardens 
S S Tarapore Committee (Deb. ) S. Vol. III. 12-07·2009) 

(Deb. 17, Vol. III. 24-07.2009,; Col. 354 
Col. 269-72 ; Development of Bird Sanctuary 

Safai Kara.dt .... (Deb. 26. Vol. IV. 07-01-:!009) 
Col. 129-31 

Manual Scavengers 
(Deb. 23. Vol. IV. 03.01.2009) . Elephant Reserve 
Col. \7-11 (Deb. 20. Vol. III. 29·07·2009) 

Col. 338 
Rehabilitation of Scavengers EI' f N' I P .... . cv81toll 0 atlona a .. ~ 
~~~io Vol. 11. 13-07-2009,: (Deb. 20. Vol. III. 29-07.2009) 

Cot 279·80 
Schemes for Upliftment of Safai ; "'__ L__ fSaI '.·'1" R Karamcharis : c.m;r~'HII~nt a ml ... , 'Get eserve 

(Deb. 18. Vol. III. 27.07.2009) (Deb. I~. Vol. III. 22.07.2(09) 
Col. 271-76 Col. 249 

Sapr Mala ProjHt 

Sagar Mala Project 
(Deb 23. Vol. IV. 03-08-2009) 
Col. 25 

Salary .. d Allow.1IftS 

Payment of Arrears of the Deceased 
(Deb. 26. Vol. IV, 07.08.2009) 
Col. 266-67 

f.x.pansion of llg~r Projects 
(Oeb, 15. Vol. III. 22·07·200~) 
Col.5S0·:t2 

Financial A~"istaIll:C 10 TiSl'f R~(.') 
(Deb. 5. Vol II. 08·07·2()09) 
Col. 193·% 

Funds fur F\cphant Con'O(.-rvatioo Piatt 
(Deb. 15. Vol. til. 2~·07·2009) 
Col. 4W·SOO 
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Funds for Kuno Wildlife Sanctuaries I Construction of Schools under SSA 
(Deb. 20. Vol. III. 29-07-2009) 1 (Deb. 8. Vol. II. 13-07-2009) 
Col. 204-05 I Col. 159 

National Desert Park Diversion of Funds under Sarva Shiksha 
(Deb. 26. Vol. IV. 07-08-2009) I Abhiyan 
Col. 149 (Deb. 8, Vol. II, 13-07-2009) 

Protected Area Network I Col. 23-27 
(Deb. 20, Vol. III. 29-07-2009) Implementation of Sarva Shiksha 
Col. 451-52 I Abhiyan 

'II IdBa ksl ;"at' ., T' R I (Deb. 18, Vol. III, 27-07-2009) "or n n .. 1 lVe.or Iger eserves 
(Deb. 15. Vol. Ill. 22-07-2009) I Col. 366 
Col. 435-39 Need to include Tamil language as a 

Sa.itatioa 

Low Cost Sanitation Scheme 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 203-06 

medium of education under Sarva 
Shiksha Abbiyan (MUR 377) 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 471-72 

Salva Shiksha Abbiyan 
Ranking of Cities I (Deb. 23. Vol. IV, 03-08-2009) 

(Deb. 2. Vol. II. 03-07-2009) I Col. 357-48 
Col. 236-51 i (Deb. 8. Vol. II. 13-07-2009) 

. k' UI d I Col. 231-38 Report on Rural Dnn mg "ater an 
Sanitation I Sarva Shiksha Abhiyan Programme 
(Deb. 7. Vol. II. 10-07-2009) i (Deb. 8. Vol. II. 13-07-2009) 
Col. 170-71 i Col. 295-96 

Sanitation Facilities in Schools I Sarva Shiksha Abhiyan Schemes 
(Deb. 7. Vol. II. 10-07-2009) (Deb. 23, Vol. IV, 03-08-2009) 
Col. 196-204 Col. 146-47 

Sardar Va.labltbllai Patel Me.orial 
Corpus Fund for Sardar Vallabhbhai Patel I 

Special Drive under Sarva Shiksha 
Abhiyan 
(Deb. 13. Vol. Ill. 20-07-2009) 

Memorial Col. 223-24 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 453-54 Target for Sarva Shiksba Abhiyan 

Sa"a Staiblla Ablliya .. 
I 

(Deb. 13. Vol. III. 20-07-2009) 
Col. 224 

8alib Shiksha Abhiyan I Sasbastra Mema Bal 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 143-44 i Need to provide employmentto the wards 

; of SS8 trained volunteers and 
Construction of School Building under I financial £X-~ra'i(J relief grunt to SSR 

SSA i trained volunleers (MUR 377) 
(Deb. 18. Vol. III. 27-07-2009) i (Deb. 14. Vol. Ill. 21-07-2009) 
Col. 96-97 ! Col. 575 
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Satellite I Scholarship to Meritorious Students 

Launch of Dedicated Satellites by ISRO I ~~~19~io Vol. II, 13-07-2009) 
(Deb. 10, Vol. II, 15-07-2009) 
Col 351-52 Scbolarship to SCslOBCs Students 

(Deb. II, Vol. III, 27-07-2009) 
Satellites Laundled by India Col. 401-06 

(Deb. 10. Vol. II, 15-07-2009) 
Col. 407-10 Scholarship to SCslSTs Students 

(Deb. 13, Vol. III. 20-07-2009) 
Col. 399 

Scllool 

Sliw die Girl Cltild 

Save the Girl Child 
(Deb. 10, Vol. 
Col. 257-5a 

II. 15-07-2009) Admission to BPLStudcnts in Private and 
Public: Schools 

Sana (Deb. II. Vol. III. 27-07-2009) 
IT Assessment related to SatyMI Scam Col. 277 

(Deb. 26. Vol. IV. 01-Oa-2009) Appoinlmenl of Aided School Teachers 
Col. 116-17 (Deb. 23. Vol. IV, 03-01-2009) 

ScMIM'IItip Col. 363 

110.1_": __ 1 • c..~ ... co_&.._ I Basic: Amenities in Schools .-... Mc:riI_._ ........ .;JIWII;I''''' I (Deb. 19, Vol. III. 21-07-2009) 
(Deb. a. Vo. II, 13-07-2009) Col. 225 
Col. 157-5' 

I Broadband and Internet Conneaion to 
Natiooa.I Ovenas SchoIInhip 

(Deb. 22. Vol. IV, 31-01-2009) 
Col. 312 

Schools 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 160-41 

NIItionaI Ovenas SdIoI-. ship Scheme Capacity Building for Schools 
(Deb. II, Vol. 111. 27-07-2009) (Deb. II, Vol. III, 27-07-2009) 
CoUI-S4 C01.3S9 

Post -Matrie Scholars to SCs/ST. I Computer Educ.ation in ScbooIs 
SWdents (Deb. a, Vol. II. 13-07-2009) 
(Deb. 13. Vol. III, 20-07-2009) Col. 392-96 
Col. 401-09 

POIt-MIbic SdIoIanhip to 08C SIudaIIS 
(Deb. la, Vol. III, 21-07-2009) . 
Col. 271-79 

PoIt-M8trit Sc:hoIInbip to Medic:II 8IId 
&JinecriDa StudeaIs 
(Deb. II, Vol. 111, 27-01-2009) 
Col. 171-79 

Sehollnhip Schemes (or Tribal Sbadents 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 419-24 

Construction of School Budclq Under 
SSA 
(Deb. II, Vol. Ill, 27-07-2009) 
Col. 96-97 

Conversioa ofG<w ...... Run Hostels 
iD10 Resideotial Schools 
(Deb. 23, Vol. IV, 03·0.-2009) 
Col. 10 

CorpcnI PuniIhmaU in Schools 
(Deb. 13. Vol. III, 20·07.2009) 
Col. 406-07 
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Drinking Water Facilities in Schools 
(Deb. 22. Vol. IV, 31-07-2009) 
Cot. 393-404 

Employment to Underage School 
Dropouts 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 99 

Enrolment in Schools 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 75-80 

Residential Schools 
(Deb. 17, Vol. III. 24-07-2009) 
Col. 201-40 

Sanitation Facilities in Schools 
(Deb. 7, Vol. II, 10-07-2009) 
Cot. 196-204 

Sex Education in Schools 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 237-38 

Inclusion of Waste Management in Social Kitchen in Schools 
School Curriculum (Deb. 23, Vol. IV, 03-08-2009) 
(Deb. 23, Vol. IV, 03-08-2009) , Col. 407-08 
Col. 396 Transitional Schools 

lnaeasc in Drop Out Rate in School (Deb. 23, Vol. IV, 03-01-2009) 
(Deb. 8. Vol. II, 13-07-2009) Col. 125-28 
Col. 41-52 

Interview for Pre-School Admission 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 306 

Kasturba Gandhi Balia VJdyalaya 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 229-31 

Seiellft .1Id TedllIOIoIY 

Advanced Scientific: Research 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 530-31 

Anti-seismic Technology 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 369-70 

Lnel of Edualion in MCD Schools 
(Deb. 19. Vol. Ill, 28-07-2009) I Architecture for Climate Friendly 
Col. 111-12 Technologies 

Mili'."" and Sainik ~...Io~1 (Deb. 15. Vol. III, 22-07-2009) 
_;, .;7U1UU s Col. 243 

(Deb. I. Vol. II. 13-07-2009) 
Col. 377-79 

Model Schools 
(Deb. 18, Vol. III. 27-07-2009) 
Col. 71-72 

Primary Schools in Tribal Areas 
(Deb. I. Vol. II. 13-07-2009) 
Col. 379-10 

Declining Interest in Science Sector 
(Deb. 20, Vol. III, 29-07-2809) 
Col. 151-53 

Inclucating Scienc:c Temperamcntamong 
Youth 
(Deb. I S. Vol. III. 22-07-2009) 
Col. 448 

Promotion ofTalent in SchoolslColleges Investment in Agricultural Research 
(Deb. 23. Vol. IV. 03-08-2009) (Deb. 19, Vol. III. 21-07-2009) 
Col. 21-23 Col. 421-29 

Provision of E~ity in Schools 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 235 

Promotion of MariRe Researeh 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 243 
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Research on Climate Change in the I SCslS1ilOBCI. 
Northern Pole I Admission of Students in K VS 
(Deb. 15. Vol. III. 22-07-2009) i (Deb. 18. Vol. III, 27-07-2009) 
Col. 523-24 1 Col. 229-32 

i 
Research Programmes to Control T8 1 Admission Quota for Other Backward 

(Deb. 15. Vol. III. 22-07-2009) i Classes 
Co1.S26-28 i (Deb. 8, Vol. II, 13-07-2009) 

, Col. 291-92 
Slow Progress of Scientific Research and I 

Development i Allocation of Foodgrains for Tribals 
(Deb. 15, Vol. III, 22-07-2009) i (Deb. 19, Vol. III, 21-07-2009) 
Col. 455-S6 I Col. 310-84 

Special Fund for Green Technology I Altemalive Employment for Tribals 
(Deb. 10, Vol. II. 15-07-2009) ~:~2:~'7 Vol. III. 22-07-2009) 
Col. 47 .. 76 j' 

'1 AssistMce to NGOs for Welfare ofDalit 
Synergy between HRD and ST Ministry Community 

(Deb. 13. Vol. III, 20-07-2009) i (Deb. 13. Vol. III. 20-07-2009) 
Col. 3S) I Col. 441-42 

Technology Mission on Oiheeds I Atrocities on Dalils 
(Deb. 4, Vol. II. 07-07-2009)! (Deb. 9, Vol. II. 14-07-2009) 
Col. 13-84 I Col. 262-350 

(Deb. 23, Vol. IV, 03-01-2009) 
Use of Hazardous Technology ! Cot. 135-36 

(Deb. S, Vol. II. 01-07-2009) ; 
Col. 115-17 I ~,:: of ReservllioD 10 Scheduled 

Use of Science and TcdsnoIo&Y in the I (Deb. 20, Vol. III. 29-07-2009) 
Development of COUIIIry I C.oI. I S9-60 
(Deb. 10, Vol. II, 15-07-2009) I Casfe IdentirlCation for Appointment! 
Col. 511-14 Transfer 

Scooten ........ It... i (Deb. 20, Vol. III. 29-07·2009) ! Col.263~ 
Management of Scooters India Limited I', . 

(Deb. 21, Vol. IV, 30-07-2009) I eo.;'~son Economic BlCkwardncss 

Col. 231 I (Deb, 23, Vol. IV, 03-01.2009) 
Need to withdmv the decision to prMItise I Col. 371 

the ScooIers India Limited (MUR 3n) II DiscrimiMIion apinst Datit Children 
(Deb. II, Vol. III. 27-07·2009) (Deb, 13, Vol. III, 20-01.2009) 
Col. 732·33 Col. 402~3 , 

Scooters India Limited ; DoDpria Tribe 
(Deb. 21, Vol. IV, 30-07-2009) I (Deb, 17, Vol. III, 24-07-2009) 
Col. 2SI-52 ; Col. S04-07 

I 
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Education and Self-Employment; 
Schemes for Tribal Women 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 173-96 

Higher Educations for SC Women/Girls 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 145-46 

Hostels for SC Students under JRCY 
Education for Tribal People ; (Deb. 18. Vol. III. 27-07-2009) 

(Deb. 13, Vol. III. 20-07-2009) ! 
Col. 337 Col. 212-16 

Employment Schemes for Tribes 
(Deb. 2, Vol. 11. 03-07-2009) ~ 

Col. 251-52 
I 

Identity Cards to STs 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 205-06 

Facilities to Tribals Living in Forests I Implementation of OBC Reservations 
(Deb. 17. Vol. III. 24-07-2009) ! Quota 
Col. 24!-42 I (Deb. 20, Vol. III, 29-07-2009) 

Financial Scheme for Training to SC I Col. 313 

~~u::~ 8, Vol. III. 27-07-2009) !' InC~~jOn of Castes in SCs and OBCs 
Col. 393-95 Ists 

(Deb. 18, Vol. III, 27-07-2009) 
Free Education to Dalits I Col. 282-84 

(Deb. 18, Vol. III, 27-07-2009) I 
Col. 202 Inctusion of Communities in ST List 

I (Deb. 7, Vol. II, 10-07-2009) 
Free Legal Aid to SC and ST I 

(Deb. 25. Vol. IV. 06-08-2009) Col. 393 
Col. 72-73 Inclusion of Tarkhan Committee in 

Funding of Schemes for SCS/STs and 
08Cs 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 433-34 

Funds for Welfare of SCs 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 140-41 

SC List 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 79-80 

Information Technology Education to 
SCIST Youths 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 248 

Funds 10 Tribal University IPS Officers belonging to Reserved 
(Deb. 23. Vol. IV, 03-08-2009) I , Categories 
Col. 421 I (Deb. 14, Vol. III. 21-07-2009) 

Grants for promotion of TnDaI Culture I Col. 374-76 
(Deb. 20. Vol. Ill. 29-07-2009) 
Col. 266 i Need to include 'MARATHf' community 

I ! of Kasargod district. Kerala in the list 
Guidelin~s for SC/ST Emp oyees i... of Scheduled Tribe (MUR 377) 

Prombot~o; Vol. 111, 29:'07..2009) It (Deb. S, Vol. II, 08-07-2009) 
(De. • 'I Col. 520-21 
Col. 1C)q 
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Need to take steps for soc:io-economic I Reservation for SC/ST in Private 
development Musahir community in I Companies 
Deoria district of Uttar Pradesh (Deb. 10. Vol. II. 15-07·2009) 
(MUR 377) Col. 449-50 
(Deb. 4. Vol. 
Col. 595 

NGOsfor STs 

II. 07-07-2009) Reservaaionofquota forSTs in Railways 
(Deb. 21. Vol. IV, 30-07·2009) 
Col. 10 

(Deb. 2, Vol. II. 
Col. 307-S6 

03-07·2009) . Resctwtion ofSCIST in PSUs 

08C IPS Officers 

'(Deb. 16, Vol. III, 23-07-2009) 
Col. 105 

(Deb. 19. Vol. III, 21-07-2009) RoyaltyIOTribaJ lAndOwner 
Col. 117 (Deb. 14. Vol. III, 21-07·2009) 

OBCs Quota for liT Courses CoI.~ 

(Deb. II. Vol. III. 27-07-2009) SCJST YllClllCia in Kenciriya Vidyalayas 
Col. 372-73 (Deb. 13. Vol. III. 20-07-2009) 

Poll-Mabie SchoIIn 10 ~T. SIudenIs 
Col. 211 

(Deb. 13, Vol. III. 20-07-2009) 'I SClSTIOBC lAS Officers 
CoI.4OI-09 (Deb. 15. Vol. III. 22-07·2009) 

CoI.3S7-SI 
Posa-M.Iric SchoIaIIhip IOOBC SIudaIb i 

(Deb. II. Vol. III, 27-07.2009) I Scheduled Tribes and Other Forest 
CoL 271-19 Dweller. (Recopitioa of Forest 

PrinlitM Tribes 
(Deb. 1-1. Vol. III, 24-01-2009) 
CoI.SO~ 

Promorioa ofT .... C ....... 
(Deb. 10. Vol. II. 15-01-2009) 
CoL 516 

.......... Millnc-... 
(Deb. I, Vol. II. 02-07-2009) 
Col. 115-16 

RiahIa)Ad 
(Deb. 17. Vol. III, 24-01·2009) 
CoI.413-1S 

Scheduled Tribes CatifaM 
(Deb. 26. Vol. IV, 07-01-2009) 
Col. 141-42 

Scheme for Development of Muhar 
Co_icy 
(Deb. I, Vol. II, 13-07-2009) 
Col. " 

ItecnticJncaI or sea. ST ... 08Cs.. ScheIIIe for PromOIiaa Spor1s ...., 
eo.o,er.iw 8ak(.) T ..... People 
(Deb. 17, Vol. III. 24-07-2009) I (Deb. 24, Vol." V, 04-01·2009) 
Col. 411 I CoI.l6l-64 

RchabiIUlioft ofT,.. Groups I Sc .... _ for SCJST $Culh ... 
(Deb. 11. Vol. III. 24-07.2009) I (Deb. I, Vol. II. 13-01-2009) 
Col. 26U9 I Col. 163-61 

Racrvation 8iD few OBCs I ScboIIIlhip Schanes for Tribal SIudents 
(Deb. 20. Vol. III, 29-07-2009) I (Deb. 11, Vol. III, 24-01·2009) 
Col. 141-49 ! Col. 419-24 , 
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Scholarship to SCslOBCs Students 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 401-06 

Scholarship to SCsiSTs Students 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 399 

Sea Pirates 

Ship Attacked and Hijacked by Sea 
Pirates 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 355 

Sec:oDd Capital of IDelia 
Soc:io-economic conditions of STs I 

(Deb. 26, Vol. IV, 07-08-2009) I Need to develop Nagpur as the second 
Col. 375-76 Capital of India (MUR 377) 

(Deb. 15, Vol. III, 22-07-2009) 
Survey ofTribals below Poverty Line Col. 595-% 

(Deb. 7, Vol. II, 10-07-2009) 
Col. 67-71 Securities and Excbaa.e Board of 

Iadia 
Training Centres for SCs 

(Deb. 23, Vol. IV, 03-08-2009) Abolition of Entry Load by SEBI 
Col. 129 (Deb. 7, Vol. II, 104 07-2009) 

Col. 292-93 
Tribal Sub-Plan 

(Deb. 26, Vol. IV, 07-08-2009) Action against companies by SEBI 
Col. 132-36 (Deb. 26, Vol. IV, 07-08-2009) 

Col. 98-99 
Tribals Engaged in Textiles Sector 

(Deb. 25, Vol. IV, 06-08-2009) Surveillance Mechanism used by SEBI 
Col. 235-39 (Deb. 2, Vol. II, 03-07-2009) 

Unspent MPLAD Funds for SCslSTs 
Col. 270-71 

(Deb. 20, Vol. III, 29-07-2009) Security 
Col. 262 

Vacant Posts under SCIST Category 
(Deb. 25, Vol. IV. 06-08-2009) 
Col. 116-17 . 

Welfare Scheme for SCslOBCs 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 195-96 

Welfare Scheme for STs 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 369-71 

SeaCIrIO 
Inland Water Ferry and Sea Cargo 

Services 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col,25-29 

Action Plan on Internal Security 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 25-26 

Challenges to Internal Security 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 73-75 

CISF Security Cover to ViPs 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 475 

• Coastal Security 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 497-99 

Coastal Security Schemes 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 467-70 
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Integrated Security Scheme for Railway I Genetically Modified Seeds 
Stations , (Deb. 14. Vol. III. 21-07-2009) 
(Deb. 6, Vol. 11. 09-07-2009) I Col. 214-15 
Col. 108 I Impact of Genetically Modified Seeds 

Reported withdrawal/downgrading of I (Deb. 19. Vol. Ill. 28-07-2009) 
security of leaders of political parties I Col. 345-46 
(Sub.) I· 
(Deb. 16, Vol. III, 23-07-2009) I Irrigation and Seed Development 
Col. 315-21 I (Deb. 14, Vol. III. 21-07-2009) 

i Col. 495-50! 
Review of Border Security I 

(Deb. 4. Vol. II, 07-07-2009) I New Variety of Seeds 
Col. 295-98 ! (Deb. 24, Vol. IV. 04-08-2009) 

, Col. 140 
Security Cover to Historical Monuments ; 

(Deb. 14, Vol. 111,21-07-2009); Provision of Seeds and Fertiliz.ers 
Col. 256-57 (Deb. 14. Vol. 111.21-07-2009) 

Security to ViPs Col. 224 
(Deb. 24, Vol. IV, 04-01-2009) Quality of Seeds 
Col. 462-63 (Deb. 19. Vol. III, 28·07-2009) 

Special Forces j Col. 281-82 
(Deb. 9, Vol. II, 14-07-2009)! Seed Development Pr-opmmc 
Co1.373 I (Deb. 19, Vol. Ill. 21-07·2009) 

I 
1 Col. 360-66 VIP Security 

(Deb. 9, Vol. 
Col. S46-47 

II, 14-07-2009) I Seeds of Medium and Short Duntion 
! Crops i (Deb. 14, Vol. III, 21-07-2009) 
! Col. 39-41 

Seed(s) 

AmeadJnent in Seed Act 
(Deb. 24, Vol. IV. 04-01·2009) 1 Use of Quality Seeds 
Col. 471-73 I (Deb. 9, Vol. II, 14.07·2009) 

Availability ofSceds and Fertilizers ! Col. 445-47 
(Deb. 24, Vol. IV, 04-01-2009) I Self Help GrotI .. 
~.372-78 ! 

. .. I Loan to Self Help Groups 
Avadablhty of Seeds to Fanners i (Deb. 26. Vol. IV, 07-01-2009) 

(Deb. 14, Vol. 111,21-07.2009). Col 337-42 
Col. 14-17 !. 

Disrribubon of Seeds 1 Self Help Groups under SGSY 
(Deb. 24, Vol. IV 04-08-2009): (Deb. 17. Vol. Ill, 24-01-2009) 
Col. 418-24' : Col. no-78 

Drought Resistant Seeds 
(Deb. 19, Vol. III, 21-07-2009) 
Col. 392-93 

Women SclfHeIpOtoups in Dairy Sector 
(Deb. 14, Vol. III. 21-07-2009) 
Col. 257-58 
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Concession for Senior Citizens 
(Deb. 16. Vol. 111. 23-07-2009) 
Col. 55 

Duty on Import of Ships for Recycling 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 499-500 

Integrated Programme for Old People Establishment of Shipyards 
(Deb. 23. Vol. IV. 03-08-2009) (Deb. 8. Vol. II, 13-07-2009) 
Col. 252-53 Col. 246-48 

IRDA and Insurance Cover for Senior . . . 
C . . ! International Convention on Ship 

(Deb. 7. Vol. II. 10-07-2009) Recychng ItlUns I' 
Col. 207-08 (Deb. 18, Vol. III, 27-07-2009) 

Co1.373-74 
Old Age Pension Schemes 

(Deb. 2, Vol. II, 03-07-2009) International Size Shipyards 
Col. 38-40 (Deb. 13, Vol. III, 20-07-2009) 

Security to Senior Citizens 
Col. 210-12 

(Deb. 9, Vol. II, 14-07-2009) Shipping 
Col. 523-26 

Welfare Schemes for Old Age Persons 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 302-03 

Automatic Identification System 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 424-25 

Cruise Shipping Policy 
Seric.hure (Deb. 23, Vol. IV, 03-08-2009) 
Need to take steps to promote sericulture Col. 307-08 

in Murshidabad district of West Development of Shipping Sector 
Bengal (MUR 371) (Deb. 23, Vol. IV, 03-08-2009) 
(Deb. 9, Vol. II, 14-07-2009) Col. 5-6 
Col. 577-78 

Sew Syst I Establishment of Vessels Traffic System 
erllp em I (Deb. 8, Vol. II, 13-07-2009) 

Need to chalk out a plan for better sewer Col. 280-81 
and drainage system in North East 
Delhi Parliamentary Constituency 
(MUR 377) 
(Deb. 14. Vol. 1/1. 21-01-2009) 
Col. 563-64 

Sewerage System 
(Deb. 22, Vol. IV. 31-07-2009) I 
Col. 282-301 

Sex Ratio 

Survey on Decline in Sex Ratio j 
(Deb. 5, Vol. II, 08-07-2009) i 
Col. 168 I 

Expansion and Promotion of Coastal 
Shipping 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 281-82 

Financial Assistance to Ship Industry 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 172-73 

International Container Transhipment 
Terminal at VLZhinjam 
(Deb. 13, Vol. III, 20-~7-2009) 
Col. 257-58 
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Ship-Breaking of Foreign Dead Ships 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 55 

Tasar Silk Production 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 273-75 

Shipping Projects Siae-pore 
(Deb. 18, Vol. Ill, 21-01-2009) 
Col. 388 India-Singapore Trade Agreement 

I (Deb. 18, Vol. III, 21-01-2009) 
Single Tariff Regulatory Body Col. 181 

(Deb. 23, Vol. IV, 03-08-2009) I 
Col. 285 Slapreai Collieries Compa.y Umited 

Stimulus package for Expansion of I Rehabilitation by SCCL 
Shipping Fleet I (Deb. 10, Vol. II. 15-01-2009) 
(Deb. 13, Vol. Ill, 20-01-2009) I Col. 522-24 
Col. 335 i i Sidll Cntnl hy Coa .... 

Transportation of Ore i 
(Deb. 14. Vol. III, 21-07-2009) I Benefits of Sixth Pay Commission 
Col.355 1 (Deb. 13, Vol. JII. 20-07-2009) 

I Col. 156 
SIIivaji M .... raj I 

j Implementation of Pay Revision Report 
Belongings of Shivaji Maharaj I (Deb. 23. Vol. IV, 03-08-2009) 

(Deb. 5, Vol. II. 08-01-2009) i Col. 101~2 
Col. 181-83 ! 

Need to take steps to bring back the ; Need to regularize the services of Extra 
valuable items belonging to! Department employees of Postal 
Chbatrapati Sbivaji Malwaj from! Department and cxtcQd the benefit of 
abroad (MUR 3n) ! Sixth Central Pay Commission 
(Deb. 24. Vol. IV, 04-08-2009) I' (MUR 377) 
Col576-n . (Deb. 20, Vol. III. 29-07-2009) 

! I Col. 538 
Sium . . . I Payment of Sixth CPC Arrear 
FmanciaJ Institution for Micro Finance i (Deb. 17, Vol. III, 24-01-2009) 

(Deb. 22. Vol. IV, 31-07-2009) I Col 263-64 
CoI.~1 I' 

Hydro Power Projects ill Sildtim I SIu .. 
(Deb. 7, Vol. 'I. 10-07-2009) I File in Jhuggi Clusters 
Col. 345-46 I (Deb. 19, Vol. III. 21-07-2009) 

Silk I Col. 372-73 

Assistance to Silk Industries I Funds for Maintenance of Slums 
(Deb. 6, Vol. II, 09-07-2009) i (Deb. 20, Vol. Ill, 29-07-2009) 
Col 219-20 ! Col. 154 

Silk Production I Retention of Houses by Slum Dwellers 
(Deb. 25, Vol. IV. 06-0 •• 2009) I' (Deb. 26, Vol. IV, 07-0'-2009) 
Col. 234-36 Col.301-02 
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Fund under Small Savings Schemes 
(Deb. 22, Vol. IV, 31-07-2009) 

i Financial Plan for Small Enterprises 
(Deb. 4, Vol. 11, 07-07-2009) 
Col. 496-97 

Col. 314.75 Funds for MSMEs 
Rates of Interest in Small Savings I (Deb. 26, Vol. IV, 07-08-2009) 

Schemes Col. 224 
(Deb. 17, Vol. III, 24-07-2009) I Items under Smalllndustries 
Col. 316-19 (Deb. 9, Vol. II, 14-07-2009) 

Reduction in Rates of Small Saving 
Schemes 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 300-01 

Small Saving Sc:hemes 
(Deb. 2, Vol. II, 03-07-2009) 
Co1.375-76 

Small Scale IDdustry 

Assistance to Minority Community for 
Small Industries 

Col. 400-01 

Loan to SMEs 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 293-95 

Measures to Boost Small Industries 
(Deb. 24, Vol. IV, 04-08-2009) I Col. 352-54 

Policy Change for Small Industries 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 254-55 

(Deb. 9, Vol. 
Col. 470-71 

II, 14-07-2009) Promotion of MSME Products 

Assistance to SME 
(Deb. 4, Vol. II, 
Col. 562-64 

I' (Deb. 19, Vol. III, 28-07-2009) 
Col. 429-30 

07-07-2009) Promotion of Small Industries 
(Deb. 9, Vol. 11, 14-07-2009) 

Capital Requirement for Small Industries I Col. 237-38 
(Deb. 19. Vol. Ill, 28-07-2009) I Promotion of Small Scale Industries 
Col. 161-62 (Deb. 4, Vol. II, 07-07-2009) 

Closure of Manufacturing Units Col. 559-60 
(Deb. 4. Vol. II, 07-07-2009) (Deb. 24. Vol. IV, 04-08-2009) 
Col. 274-76 Col. 474-75 

Commiuee to Assess Small Industries 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 446-47 I 

Credit to MSM EnterpriseslIndustries I 

Scheme for Revival of Small Scale 
Industries 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 506-08 

(Deb. 26, Vol. IV, 07-08-2009) Schemes for Small Industries 
Col. 56-58 (Deb. 14, Vol. Ill, 21-07-2009) 

Employment generation by Small I Col. 157-59 
Industries I Small and Cottage Industries 
(Deb. 9, Vol. n, 14-07-2009) I (Deb. 19, Vol. III, 28-07-2009) 
Col. 390-92 I Col. 113-14 . 
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Small Industries in Underdeveloped 
Areas 

Sodaland InfrastrudUre Development 
Fnnd 

(Deb. 9, Vol. II, 
Col. 541-43 

14-07-2009) SIDF 

Small Scale Industries 
(Deb. 17, Vol. 11\, 24-07-2009) 
Col. 370-71 

(Deb. 24. Vol. IV, 04-08-2009) Social Development Zones 
Col. 63~5 Establishment of Social Development 

Stock Exchange for Small and Medium Zones 
Enterprises (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 26, Vol. IV, 07-08-2009) Col. 172 
Col. 158 I Social Forestry 

Training Programmes in Small Industries I Funds for Social Forestry 
(Deb. 19, Vol. III. 28-07-2009) (Deb. 20, Vol. III, 29-07-2009) 
Col. 255-56 Col. 504-01 

AwlftllCSS about Harmful Consequcaces 
of Smoking 
(Deb. 20, Vol. III, 29"()7-2OO9) 1 

Col. 257-51 

Complete Ban on Smoking in Qujaral 
Universities 
(Deb. 20, Vol. III, 29"()7-2009) 
Cot 197 

Smoke Free Public IIId Wort Places 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 275-76 

Expenditure 01\ Social Sector 
(Deb. I S, Vol. III. 22-07-2009) 
Col. 547-49 

Financial Assistance for Social Sea« 
Schemes 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 128-30 

Sodal Seatrlty 

Need to eldend social security benefdS 
Ind ocher basic facilities to the workm 
of Knittinl Industry in Tiruppur, 
Tamil N8du (MUR 377) 
(Deb. I I, Vol. III, 27-07-2009) 

Co-ordination a.nonpt Security Ajencies Col. 735 
(Deb. 14. Vol. Ill. 21-07-2009) Soc:iaISecurity 
CoL 36-40 (Oeb. II, Vol. 111, 27"()7.2009) 

Smuglia& ofDNp 
(Deb. 9, Vol. II, I 4..()7 -2009) 
Col. 441-49 
(Deb. 24. Vol. IV, 04-01-2009) 
Col. 357-58 

Smugling through Air FJi&h1s 
(Deb. 26. Vol. IV. 07·01-2009) 
CoI.3~2 

Col. 90 
Social Security Sc:heme for Unorpnised 

Worten 
(Deb. 13. Vol. III, 20·07-2009) 
Col. 221·22 

Social Security ScheInea for Poor People 
(Deb. 8, Vol. II. 13-07-2009) 
CoL 421-2' 
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Social Security to Unemployed Persons I Solar Cooker 
(Deb. 18. Vol. III, 27-07-2009) Scheme to Provide Solar Cookers 
Col. 49-51 (Deb. 22, Vol. IV, 31-07-2009) 

Social Welfare Col. 484-85 

Coverage of Social Welfare Schemes 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 286-88 

Social Welfare Schemes 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 271-74 

Soft Drinks 

Pesticides Residues in Cold/Soft Drinks 
(Deb. S. Vol. II. 08-07-2009) 

South Africa 

PTAIFTA with South Africa and Latin 
American Countries 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 377 

South Asia Free Trade AgreemeDt 

Implementation of SAFTA 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 231-32 

Col. 49 Space 

Establishment of Space Institute 
(Deb. 15. Vol. III. 22-07-2009) 

Software TedaaolocY Park 

Extension ofSTPI Scheme Col. 477-79 
(Deb. 23. Vol. IV. 03-08-2009) Specilll COIIIpoDent PIau 
Col. 115-16 

Setting up of IT Parks 
(Deb. 13, Vol. Ill. 20-07-2009) 
Col. 167-70 

SoIl ErosioII 

Central Assistam:e for Prevention of Soil 
Erosion and Water Logging 
(Deb. 14. Vol. III, 21-07-2009) 
Col. 191-202 

Need to cl1eck the soil erosion caused by 
river Ganga in Bhadohi Parliamentary 
Constituency. Uttar Pradesh 
(MUR 377) 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 502-03 

Soil Temal Laboratories 

Soil Testing Laboratories 
(Deb. 19, Vol. III. 28-07-2009) 
CoJ402-03 

Funds for Special Component Plan 
(Deb. 13. Vol. Ill. 20-07-2009) 
Col. 164 

Special Component Plan 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 250-51 

Special EcoDomic Zone 

Aerospace SEZ in Hyderabad 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 53 

Approvals for SEZs 
(Deb. 13, Vol. III, 20-07-2009) 
Co1.377-78 

Environmental Clearance to SEZ 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 151-52 

Exports from SEls 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 365 
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Functioning of Approved SEZ Projects 
(Deb. 18, Vol. 1II, 27-07-2009) 
Col. 41-42 

Guidelines for Power Generation and 
Distribution by SEls 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 261 

Tax Relief for SEZs 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 284 

SpecialluCHtive Package Scheme 

Special Incentive Package Scheme 
(Deb. 23, Vol. IV, 03-08-2009) 

I Col. 423-24 
Land for SEls I . P Zo 

(Deb. 13, Vol. III, 20-07-2009) I Spec .. 1 ower De 

Col. 175-78 I Special Power Zone 
Multi-Product Special Economic Zones i (Deb. 10, Vol. II, 15-07-2009) 

(Deb. 13, Vol. III, 20-07-2009) I Col. 197-98 
Col. 171 I Spice(s) 

Proposals for Setting up of SEls I Chilli Exports 
(Deb. 8, Vol. II, 13-07-2009) i (Deb. 18, Vol. Ill, 27-07-2009) 
Col. 119-22 I Col. 355-59 

Reuewable Energy for SEls I at Applic:ation for Bydagi Chilli 
(Deb. 23, Vol. IV, O~-OI-2009) I (Deb. 24, Vol. IV, 04-01-2009) 
Col. 340 I Col. 273 

Review of ECBs 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 230-31 

Review ofSEZ Act 
(Deb. 13, Vol. III. 20-07-2009) 
Col 211-89 

Review of SEZ Policy 
(Deb. I, Vol. II. 13-07-2009) 
Col. 363-64 

Setting up of Biotech SEls 
(Deb. 23, Vol. IV, 03-01-2009) 
Col 25S-S6 

Price Stabilization fund for Cardamom 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 140 

Processing of Tapioca 
(Deb. II, Vol. III. 16-07-2009) 
Col. 71-72 

Production of Organic: T~ 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 260-61 

Production of Spices 
(Deb. 19. Vol. 111. 21-07-2009) 
Col. 111-84 

SEZ Policy R tl 0 Centre for Spica IIld Tobacco 
(Deb. 23, Vol. IV. 03-08-2009) (Deb. 23. Vol. IV, 03-01-2009) 
Col. 61-69 Col. 393 

SEZs for IT tnd ITES Sector Sport(s) 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 197 

SEZa ill ICeraIa 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 307-08 

Admission of Students under Sports 
Quota 
(Deb. 23. Vol. IV, 03-01-2009) 
Col. 103 
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Development of Infrastructure for Sports 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 225-28 

Facilities for the National Hockey Team 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 271-72 

Funds for National Games 
(Deb. \9, Vol. III, 28-07-2009) 
Col. 91 

Grants to Sports Federations 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 35~-62 

Incentives to Players 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 491-93 

Inclusion of Sports in School Curriculum 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 261-62 

Infrasttuctw'e for Basic Sports to Youth 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 10-16 

Institute of Sports Medicine and Research 
(Deb. 19, Vol. III, 28-07-2009) 
Col 245 

Institutes Providing Physical and Sports 
Education 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 210-11 

Lack of Modem Infrastructure for Sports 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 192-93 

Pension to Sports Persons 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 108-09 

Popularising Hockey and other Sports 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 443-44 

Promotion of Traditional and Indigenous 
Games 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 377-79 

Scheme for Promoting Sports among 
Tribal People 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 262-64 

Sporting Talent 
(Deb. 4, Vol. II, 07-07-2009) 
Co1.361-66 

Sports Development Project 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 79-80 

Sports Infrastructure in Schools and 
Colleges 
(Deb. 19, Yol. III, 28-07-2009) 
Col. 241-44 

Standards of Sports 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 518-19 

Training Infrastructure for Football 
Players 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 173 

National Sports Fund Training of Rural Youth in Sports 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 19, Vol. III, 28-07-2009) 
Co\. 225-27 Col. 321 

National Sports Policy Training Programme for Sports Persons 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 14, Vol. III, 21-07-2009) 
Col. 412-13 Col.307-08 

Panchayat Yuva KridaAur Khel Abhiyan 
Scheme 
(Deb. 14, Vol. Ill. 21-07-2009) . 
Col. 345-48 I 

Welfare Schemes for Sports Persons 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 430-32 
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Women in Sports I State Electricity Board 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 75-80 I Losses of SEBs 

. . (Deb. 7, Vol. II, 10-07·2009) 
Sports Aathonty of ladia I Col. 255-60 
Expenditure by Sports Authority oflndia II 

(Deb. 9, Vol. II, 14.07·2009). RestructuringofSEBs 
Col. 517·18 i (Deb. 7, Vol. II, 10-07-2009) , 

Upgradation of Facilities Provided by i Col. 7·22 
SAl , Stat F' , IC t' 
(Deb. 24, Vol. IV, 04-08-2009) I e IBaDC.. orpora lOftS 

Col. 449-50 ! State Financial Corporations 
Spyiac 1 (Deb. 17, Vol. III, 24-07-2009) 
Spying Cases in Armed Forces I Col. 444-48 

(Deb. 13, Vol. III, 20·07·2009) i State I.ro ..... tioll C ... iIIioII 
Col. 425·26 i 

j Instructions to CIC and SIC 
Sri La.ka i (Deb, 20. Vol. III. 29-07-2009) 
Attack on Indian Fishermen by Sri! Col. 261 

Lankan Army ! 
(Deb. 20, Vol. Ill, 29-07·2009) . State I.tetratio. CoallCH 

t 
CoI.202·.()3 I r._ , ... _. C " 1 .,...e ... _., •• I0Il ouncl 

DeathCertificateofPrabhakaran ! (Deb. 19. Vol. III. 21-07-2009) 
(Deb. 5. Vol. II, 01-07-2oo9)! C I 227 
Col. 495-96 0 , 

Rehabilitation of Tamil Civilians in Stat. Raral Ro.d. De".lop ... t 
Sri Lanka ! Apltcy 
(Deb. 5, Vol. II, 01-07-2009) I r ....... D._I Road De '-.&_ 
Col. 136-37 I .:Kill"'....... S Ye""},u_,,, ...... -; i (Deb. 22. Vol, IV. 31-07-2009) 

Retrieval of KatcltaIheew Island 
(Deb. 20, Vol. III, 29-07-2009)! Col. 464 
Col. 519 I State TncHaa Corporatloa 

Sri Lankan Refu&ees I StaleTrad' r_' 
(Deb. 24, Vol. IV, 04.08-2009) ! lIt& ......,. ....... ton 
Col. 389 : (Deb, 23. Vol. IV. 03-01·2009) 

Undersea Power Cable I Col. 311-83 
(Deb. 17, Vol. Ill, 24-07-2009) I State(.) 
Col. 77-78 , 

; Assistance to State 
~".~ . 

Starvation Deaths 1 ~~~3:!' Vol. IV, 07-01-2009) 
(Deb. 9, Vol. II, 14-O7.2009)! 
Col. 213-14 I Creation of New Stares 
(Deb. 24, Vol. IV, 04-o1-2009)! (Deb, 9, Vol. II. 14-07-2009) 
Col. 196 i Col. 474 

! 
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Allocation of Funds to States 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 161-62 

Reduction on Vaccine Quota to States 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 164-65 

Allocation of Power to States Release of Central Share to States 
(Deb. 2, Vol. II, 03-07-2009) (Deb. 17. Vol. III. 24-07-2009) 
Col. 416-17 I Col. 280-310 

Annual Growth Rate of the States I Release of Funds 
(Deb. 5, Vol. II. 08-07-2009) (Deb. 26. Vol. IV. 07-08-2009) 
Col. 80-84 Col. 226-30 

Auditing System Single Ticketing System 
(Deb. 22. Vol. IV. 31-07-2009) (Deb. 22. Vol. IV. 31-07-2009) 
Col. 466-81 Co\.317 

Criteria for Allocation of Coal to States 
(Deb. 5, Vol. II. 08-07-2009) Special Category Stales 
Col. 285-86 (Deb. 8. Vol. II. 13-07-2009) 

Col. 137-39 
Demand for Grant of Special Status 

(Deb. 5, Vol. II, 08-07-2009) Special Financial Package 
Col. 301 (Deb. 2, Vol. II, 03-07-2009) 

Col. 415 
Development of Roads in States 

(Deb. 19. Vol. III. 28-07-2009) Subsidy to States 
Col. 471-72 (Deb. 17. Vol. III, 24-07-2009) 

Funds for Special Component Plan Col. 545-46 

(Deb. 13, Vol. III, 20-07-2009) Vigilance and Monitoring Committee 
Col. 164 (Deb. 17. Vol. III. 24-07-2009) 

Meeting with Finance Ministers of States 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 541-42 

Municipal Solid Wastes 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 286-96 

National and State Highways 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 245-50 

Nonns for Grants of Special StaluS to 
States 
(Deb. 15, Vol. Ill, 22-07-2009) 
Col. 82-84 

Pending Bills &om State Governments 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 173-98 

Col. 407-12 

Statement 

Certain alleged discrepancies in the 
budget documents (Sub.) 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 417-21 

First anniversary of the attack on Indian 
Embassy in Kabul on 7th July, 2008 
(St.) 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 650 

Import of Raw and WhitelRefined Sugar 
(St.) 
(Deb. 22, Vol. IV, 31-01-2009) 
Col. 711-12 
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Expansion of SAlL and RINL 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 245-46 

Premiwn over Face Value 
(Deb. 26. Vol. IV. 01-08-2009) 
Col. 199-200 

Outstanding Loans on SAIL ' Securities Transaction Tax 
(Deb. 21. Vol. IV. 30-07-2009) I (Deb. 7. Vol. II. 10-01-2009) 
Col. 173-75 Col. 243-45 

PeripheraVCommunity Development by i Security to Investors 
SAIL I (Deb. 6, Vol. n, 09-01-2009) 
(Deb. 1. Vol. II. 02-07-2009) 'I CoI.261-62 . 
Col. 221-24 ~ Value of Corp. Ltd. 

Production at Kulti works of SAIL ! (Deb. 22. Vol. IV, 31-07-2009) 
(Deb. 6. Vol. II. 09-01-2009) I Col. 235 

I 
Col. 219 I Stock ExchanJe for Small and Medium 

ProfitlLoss of SAIL I Enterprises 
(Deb. 6. Vol. II. 09-07-2009)! (Deb. 26. Vol. IV. 07-08-2009) 
Col. 233-34 i Col. 151 

Rationalization ofWorlt Force by SAIL I Trading Houn 
(Deb. 11, Vol. HI, 16-O7-2009)! (Deb. 17, Vol. III. 24-07-2009) 
Col. 178 Col. 416 

Setting Up ofSCeef .Factories by SAIL I Transparency in Securitisalion 
(Deb. 25, Vol. IV. 06-08-2009) i' (Deb. 26. Vol. IV. 07-01-2009) 
Col. 272-73 Col. 241-42 

I 
Setting up of Sleel processing units by I Street Vndor 

SAIL ! Bill on Street Vendors 
~~ Vol. II. 09-07-2009) I (Deb. 2. Vol. II. 03-07-2009) 

I Col. 36U9 
Stock Market I 

! StrikelLocko.t 
Exit ofMNCs from Indian Bourses I Strike by . Ind' Employees 

~~bj37~31 Vol. II. 10-07-20(9) i (Deb.AII~. V:1. III. 16-07-2009) 

I Col. 10 
Illegal Trading in Shares . . 

(Deb 7 Vol II 10072""9) i StrikeofLawycrs 
Col.2-7 ' . • • - vv I (Deb. 25. Vol. IV. 06-01-2009) 

I Col. 113-14 
Issue oflPO I . 

(Deb. 26. Vol. IV. 07.01-20(9) I Strike of Port Workers 
Col. 159~ I (Deb. 13. Vol. III. 20-07-20(9) 

! Col. 412-13 
Management of Stock Exchanges I 

(Deb. 7. Vol. II, 10-07-2009)! Strikcsand Lodl-Outs 
Col. 50-51 I (Deb. I. Vol. II. 13-07.20(9) 

I Col. 121-32 
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SllICIeat 

Admission of Repatriated Students 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 156 

Admission of Students under Sports 
Quota 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 103 

Admission to BPL Students in Private and 
Public Schools 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 277 

Anacks on Indian Students in Foreign 
Countries 
(Deb. 10. Vol. II, 15-07-2009) 
Col. 448 

Centres for Disabled Students in 
University 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 105-06 

Cheaper Air Fare for Students 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 113 

Data Bank of Students Studying Abroad 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 18-27 

Enrolment of Students in Primary 
Education 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 394 

Exploitation of Students by Agents and 
Middlemen 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 503-05 

Financial Scheme for Training to SC 
Students 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 393-95 

FM Channel for Students 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 369-71 

Hostels for SC Students under JRCY 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 212-16 

International Students Centre 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 212-13 

Post-Matric Scholarship to OBC Students 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 278-79 

Post-Matric Scholarship to Medical and 
Engineering Students 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 178-79 

Registration of Indian Students Going 
Abroad 
(Deb. 5, Vol. II. 08-07-2009) 
Col. 484 

Scholarship to SCsIOBCs Students 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 401-06 

Smart Card for Students in Kamataka 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 116-17 

Students going Abroad 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 202-03 

Suicide Cases among Students 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 69-71 

Violence Against Outstation Students 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 117-18 

Submission by Member 

Commissioning of Gas Based Power 
Project at Dadri, Gautam Budh Nagar. 
Uttar Pradesh (Sub.) 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 542-48 



344 LOK SABHA 

Drought situation in the country (Sub.) I' Reported death caused by fITing during 
(Deb. 10, Vol. II, 15-07-2009) anny recruitment rally in Chandauli 
Col. 554-83 district of Uttar Pradesh (Sub.) 

'I (Deb. 13, Vol. III, 20·07-2009) 
Increase in the Prices of Petrol and Diesel Col. 455-63 

in the Country (Sub.) I 
(Deb. I, Vol. II, 02-07-2009) , Reported withdrawal/downgrading of 
Col. 348-72 I security of leaders of political parties 

. (Sub.) 
MassivedamageductobreacllofKushna I (Deb. 16, Vol. Ill, 23-07-2009) 

embankment on Kosi River (Sub.) I Col. 315-21 
(Deb. 7. Vol. II, 10-07-2009) SettingupofVeerSavarkarMemorialin 
Col. 416-23 I Fraoce(Sub.) 

Need to allocate the full requirement of I (Deb. 5, Vol. II, 08-07-2009) 
fertilisers to the State of Kamataka I Col. 506-09 

I 

(Sub.) ! Visible cracks in 18 piers being 
I 

(Deb. 9. Vol. II. 14-07-2009) I constructed by Delhi Metro Rail 
Col. 572 I Corporation (Sub.) 

.,' (Deb. 19, Vol. III, 2'-07-2009) Need to review' by the Central Col. 493-95 
Government ofits decision to recover : 
from the Slate of Orissa the funds I. Stlbsidy 
released from NCCF for the Hood Amount Spent on Subsidies 
vic:tims(Sub.) (Deb. 7, Vol. II, 10-07-2009) 
(Deb. 9, Vol. II, 14-07-2009) Col. 315-16 
Col. S69 

Benefit of Subsidy to Fanners 
Regarding condition imposted by G-8 Ii (Deb. 6. Vol. 11, 09-07-2009) 

Countries on transfer of enricbmeat, Col. 90-92 
andreproussingitemstolndia(Sub·)!C . fK Subs'd' 
(Deb. a, Vol. II, 13.07-2009)! o~=~~ s=ne I y tnlO 

Col. 467-61 i (Deb. II. Vol. III, 16·07-2009) 
Regarding Reported accident at the! Col. 57·51 

\ 

COOJIruc:tion site of Metro Railwirys in 'I' Direc:t Subsidy to Farmers 
Delhi (Sub.) ! (Deb. II, Vol. III. 16-01-2009) 
(Deb. 8, Vol. II, 13-01-2009) I Col. 296-97 
Col. 459-64 I Expcndiwre on Subsidy to F.mers 

Regarding reported disappearance of i (Deb, I, Vol. II, 02.07.2009) 
documents related to Ayodhya issue I Col. 371-79 
(Sub.) I I . S bsidy f 'J" 
(Deb. " Vol. II, 13-07-2009)! ncreue muon enllztrs 
Col. 619-23 I (Deb.2I t Vol. IV. 30.07-2009) 

! Col. 126-27 
I 
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Interest Subsidy Scheme for Housing the I Availability of Sugar 
Urban Poor : (Deb. 4. Vol. II, 07-07-2009) 
(Deb. 22. Vol. IV. 31-07-2009) i CoI.270-71 
Cot. 425 Closed Sugar Mills 

Subsidies to Farmers (Deb. 9. Vol. II, 14-07-2009) 
(Deb. 26. Vol. IV. 07-08-2009) Col. 402-05 
Col. 299-300 

Subsidy on Coal for Poor Persons 
(Deb. 10. Vol. 11. 15-07-2009) 
Col. 507-08 

Decline in Sugar Production 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 45-47 

Decontrol of Sugar Sector 
I 

Subsidy on Housing Loans i (Deb. 14, Vol. III, 21-07-2009) 
(Deb. 22. Vol. IV, 31-07-2009) : Col. 179-80;\1 
Col. 215-17 ! Enhancing the Capacity of Sugar Mills 

Subsidy on Kerosene I (Deb. 14. Vol. 111,21-07-2009) 
(Deb. II. Vol. III. 16-07-2009) I Cot. 343-44 , 
Cot. 291-98 I! Extension ofDe-boarding Notification?" 

. Sugar 
Subsidy to Fanners j (Deb. 14. Vol. III. 21-07-2009) 

(Deb. 14. Vol. III, 21-07-2009) I Col. 453-54 
Col. 83-84 i I Import of Raw and WbitelRefined Sugar 

Subsidy to Food Processing Units t (St.) 
(Deb. 21. Vol. IV. 30-07-2009) i (Deb. 22. Vol. IV, 31-07-2009) 
Col. 218-20 I Col. 711-12 

Subsidy to Real Estate Sector I Import of Raw Sugar 
(Deb. 2. Vol. II. 03-07-2009) I (Deb. 24. Vol. IV, 04-08-2009) 
Col. 397 I Col. 181-82 

Subsidy to Stales i Impon of Sugar 
(Deb. 17. Vol. III, 24-07-2009) ! (Deb. 9, Vol. 11. 14-07-2009) 
Col. 54S..u, Col. 387-89 

(Deb. 19. Vol. III. 28-01-2009) 
Subsidy underTUFS Co1.314-16 

(Deb. 25, Vol. IV. 06-08-2009) 
Col. 170-71 Impon Policy for Sugar 

(Deb. 18, Vol. Ill. 27-07-2009) 
Sugar Export Subsidy , Cot. 93-94 

(Deb. 24. Vol. IV, 04-08-2009) :1' 

Col. 319-22 Liquidation of Cane Am:8l$ I (Deb. 9. Vol. II, 14-07-2009) 
s.pr 1 Col. 520-23 

I 

Assistance to Sugar Mills from SDF I Loans to Sugar Mills 
(Deb. 24. Vol. IV. 04-08-2009) I (Deb. 17. Vol. III. 24-01-2009) 
Col. 245-52 I Co1.315-16 
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Need to check hoarding of sugar in the I Su,arcane 
country (MUR 377) Amendment to Sugarcane Control Order 
(Deb. 18, Vol. III, 27.07-2009)! . (Deb. 24, Vol. IV. 04-08-2009) 
Col. 737-38 I Col. 135-36 

Need to imple~nt incentive measures ! High Yielding Varieties of Sugarcane 
andCOnceSS1OOS for the welfare of the i (Deb. 19, Vol. ,", 28-07-2009) 
sugar industry (MUR 377) I Col. 107 
(Deb. 24, Vol. IV. 04-08-2009) f 

Col. 581-82 : Paclcage for Sugarcane Fanners 
1 (Deb. 24, Vol. IV, 04-08-2009) 

Procurement Price of Levy Sugar ; Col. 509-12 
(Deb. 24. Vol. IV, 04-08-2009) i 
Col. 447-48 I Statutory Minimum Price for Sugarcane 

i (Deb. 19. Vol. III, 28-07-2009) 
Production Capacity ofSugar' Mills ! Col 31-33 

(Deb. 19, Vol. Ill, 28-07-2009) i . 
Col 427-21 : Sugarcane Production I (Deb. 14, Vol. 111,21-07-2009) 

Promotion ofCo-Generation Projects j cot. 337-42 
(Deb. 26, Vol. IV, 07-08-2009) f idde 
Col. 144 ! Sa 

Reduction in Impon Duty on Supr ! Suicide Cases 
(Deb. 4, Vol. II, 07-07-2009)1 (Deb. 4. Vol. II, 07-07-2009) 
Col. 101-03 I Cot. 390-91 

I 
D: __ ' Sugar Pri ! Swana Jaya •• i Slaabri Rozear 
IUao; m ces i Yo .. 

(Deb. 14, Vol. 111, 21-07-2009) 'I P 
~. 475-80 funding Pattern under SJSRY 

Setf fSo' ! (Deb. 26, Vol. IV, 07-08-2009) 
mg up 0 gll'Mills ! Col.2()()...()1 

(Deb. 9, Vol. JI, 14-07-2009) I 
Col. 482 jlmplementation ofVAMBAY and SJSRY 

. , (Deb. 17, Vol. fII. 24-07~O(9) 
Sugar Export Subsidy II Col. 331-44 ~··if 

(Deb. 24. Vol. IV. 04-08-2009) ! 
CoI.319-22 i SJSRY 

~'''''.M'I'-' I (Deb. 26. Vol. IV. 07-0'-2009) 
___ I D m West Bengal I Col. 151-52 

(Deb. 4. Vol. II. 07.07-2009:) i 
Col. 349-50 I Utilisation of Funds under SJSRY 

! (Deb. 22. Vol. IV, 31-07-2009) 
Sugar Production Capacity! Col. 47.5 I 

(Deb. 24, Vol. IV, 04-08-2009) ! 
Col. 291-304 ! Swal1ljayaatlGramSwarozprVojau 

Sugar Refining Capacity I Loans under SGSY 
(Deb. 9, Vol. II, 14-07-2009) i (Deb. 2. Vol. It. 03-07-2009) 
Col. 411-t2 I Col. 235-)6 

i 
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Self Help Groups under SGSY 

(Deb. 17, Vol. III, 24-07-2009) 
Col. 170-78 

Skill Development Training Programme 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 308-16 I 

Food Processing Unit in Tamil Nadu 
(Deb. II, Vol. III, 16-07-2009) 
Col. 145-46 

Gauge Conversion in Tamil Nadu 
(Deb. I, Vol. II, 02-07-2009) 
Col. 212-14 

Projects under SGSY I Improvement of Dams in Tamil Nadu 
(Deb. 22, Vol. IV, 31-07-2009) (Deb. 20, Vol., III, 29-07-2009) 
Col. 499-503 I Col. 324-25 

,Monitoring Cells 
Proposals under SGSY (Deb. 26. Vol. IV, 07-08-2009) 

(Deb. 2, Vol. II, 03-07-2009) Col. 190-91 
Col. 294-98 

Swiss Ba.k 

Accounts of Indians in Swiss Bank 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 514 

Tamil Nadu 

Bridges in Tamil Nadu 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 89-90 

Carpet Industry of Bhavani 
(Deb. 25, Vol. IV, 06-08-2009) 
Cot. 227·28 

National Highways in Kamalalea and 
Tamil Nadu 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 312-14 

Need for modernization of Tiruppur 
Railway Station in Tamil Nadu 
(MUR 377) 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 589-90 

Need to construct a road bridge over river 
KoUidam at Anaikarai on N.H. 45 in 
Tamil Nadu (MUR 377) 
(Deb. I, Vol. II, 02-07-2009) 
Col. 384-85 

Clearance under CRZ and FCA . Need to construct a ropeway in Senji 
(Deb. 10, Vol. II, 15-07-2009) Hills, a famous tourist attraction in 
Col. 224-28 Tamil Nadu (MUR 377) 

Day Train between Pudukkotai and 
Chennai 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 173-74 

Development of Tamil as Classical 
Language 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 264-68 

Fly Ash Bricks 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 398 

(Deb. 13, Vol. III, 20-07-2009) 
Col. 466 

Need to expedite completion of the 
Koodankulum Nw;:\ear Power Plant in 
Tamil Nadu (MUR 377) 
(Deb. 20, Vol. Ill, 29-07-2009) . 
Col. 527-28 

Need to extend financial assistance to 
Anna University in Tamil Nadu with a 
view to promote technical education 
in the State (MUR 377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 478 
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Need to extend social security benefits i Need to provide all the necessary basic 
and odler basic facilities to the workers i facilities at the ESI Hospital, 
of Knitting Industry in TirupPllr, I Mukkudal. district Tirunelveli. ramil 
Tamil Nadu (MUR 371) j Nadu(MUR 371} 
(Deb. t 8, Vol. lit, 27-07-2009) I (Deb. I S, Vol. III, 22-07-2009) 
Col. 735 I Col. 597 

......... . fi iaJ' the 1 Need to provide financial assistance for 
~ to 81ve mane 8S1Stance to: bl" h f F' . I Serv' G f Tam'1 Nad to the! esta IS ment 0 tnanc:I. Ice 

overnment 0 I 1,1 r i Cluster in Tamil Nadu(MUR 311} 
farm loans waived by the State i (Deb. II. Vol. HI. 16-07-2009) 
Government (MUR 371) ! Col. 343-44 
(Deb. 23, Vol. IV, 03-08-2009) .: 
Col. 459-60 • Need to provide safe drinkinl warer to 

I people in Dhannapur and Krishna&iri 
Need to opeII a K.endriya Vldyalaya at districts in Tamil Nadu (MUR 377) 

HOsur in Krishnagiri Parliamentary (Deb. J9, Vol. III, 28-07-2009) 
Constituency, Tamil Nadu (MUR 377) Col. 503-04 
(Deb. 4, Vol. II, 07-07.2009) . Need to retain the original plan fot 
Col. 597 construction of new ring road at 

Need to open a Kendriya Vidyalaya in' NH 45 8 and NU 67 in Taruchirappalti 
Tinmelveli district, Tamil Nadu and Parliamentary Constituency in 

fill up vacanl posts in Kendriya 1 
VidyaJayas in abe country (MUR 377) . ! 
(Deb. 24, Vol. IV. 04-08-2009) : 

Tamil Nadu (MUR 377) 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 522 

Col. 576 : Need to set up 1I Bench of Supreme Court 
1 in Chennai. Tamil Nadu (MUl 377) 

Need to promote mango-based industry: (Deb. 20, Vol. 111, 29.07-1009) 
1 in Krishnagiri disb"icI of Tamil Nadu! Col. 536 

(MUl3n) f . 
(Deb. 9, Vol. II. 14-07.2009)! NeedlOsetUpCommunity~l~ 
Col S82 I Centr" for mentally-ttl people 1ft 

• t Chennai.TamiJ Nadu (MUl 171) 
Need IOprotcc:t and maintain the picnic ! (Deb. 14, Vol. til, 21-07-2009) 

spot around Manim,"hardam in i Cot 573-74 .. 
Tirunelveli district, TamilNadu I Need 10 set up Navodaya School. in 
(MUR 377) 1 l"amH Nadu (MOl 377) 
(Deb. 8, Vol. II, 13-07 . i (Otb. 18, Vol. III, 27-07-2009) 
Col. 471-72 Col. 726 

Need 10 provide .... e ' Need to lake adequate welfare 
gaule conversion work b«w.cn: fOT the beedi worken ltv 
Dindigul and PoI1achi in Tamil Nadu Tiruvannamalai, Tamil 
(~UR 377) (MUR 377) 
(Deb. 24, Vol. IV, 04-08-2009) (Deb. I, Vol. II. 
Col. 572 Col. 31243 
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Need to undertake the expansion work of! Repair ofNH in Tamil Nadu 
VelJoreAirpo., to facilitate the setting I . (Deb. 24, Vol. IV, 04-08-2009) 
up of Rajiv Gandhi Institute of Col. 259 
Aeronautical Science and Tr~ining of ROB M . athidal 
Pilots Academy in Vellore. Tamil Nadu I (Datb a21lJ1 V I IV 30 07 2009) 
(MUR 377) Ie. • o. , - -

Col. 143 (Deb. 24. Vol. IV. 04-08-2009) . 
Col. 5110 I Scarcity of Coins 

_.. pgrade IG db'M . I I (Deb. 22, Vol. IV, 31-07-2009) 
N~tou Anna an I emona, C I 370-71 . 

Government Hospital, Tiruchirappalli I, 0 . 

in Tamil Nadu with a view to bring it Tamil Nadu Agriculture University 
at par with All India Institute of I (Deb. 14, Vol. III, 21-07-2009) 
Medical Sciences (MUR 377) I Col. 161-62 
(Deb. 23. Vol. IV, 03-08-2009) Traffic Problems in Cities 
Col. 461 . I (Deb. 22. Vol. IV, 31-07-2009) 

New Rail Lines in Tamil Nadu Col. 673-74 
I 

(Deb. 25. Vol. IV. 06-08-2009) I VIP Lounge at Thiruvalla Railway Station 
Col. 167-68 I (Deb. 11. Vol. III, 16-07-2009) 

No Back-up Radar System at Chennai I Col. 150-51 

Airport i World Heritage Sites 
(Deb. 6, Vol. II. 09-07-2009)! (Deb. 2. Vol. II. 03-07-2009) 
Col. 271-72 . Col. 261-66 

Promotion of Co-Generation Projects 
(Deb. 26. Vol. IV. 07-01-2009) 
Col. 144 

Railway Crossings in Pudukkonai 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 106 

Railway Projects in Tamil Nadu ! 
(Deb. I. Vol. 11, 02-07-2009) I 
Col. 118-24 ! 

i 

T.anery aad Footwear Corporation of 
ladi. 

Need to take steps to prevent eviction of 
former employees of Tannery and 
Footwear Corporation of India from 
their residences in Kanpur, 
Unar Pradesh (f'tIUR 377) 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 566-67 

Ranking of Cities I Taxatioa 
(Deb. 2. Vol. II. 03-07-2009) I Central Tax Revenues 
Col. 236-51 I (Deb. 2, Vol. II, 03-07-2009) 

Redressal Mechanism I Col. 217-18 
(Deb. 13, Vol. 111. 20-07-2009) I Collection of Direct Tax 
Col. 289-91 I (Deb. 2. Vol. II, 03-07-2009) 

Refining capacity of refineries in Col. 495 
Tamil Nadu I Decrease in Revenue 
(Deb. 6, Vol. II. 09-07-2009) (Deb. 26. Vol. IV, 07-08-2009) 
Col. 244-45 1 Col. 95-96 
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Duty Free Imports on Transmission ' Impon Duty on Edible Oil 
Equipments (Deb. 14, Vol. III, 21-07-2009) 
(Deb. 17, Vol. Ill. 24-07-2009) Col. 303-06 
Col. 466-67 Imposition of Customs Duty on Steel 

Duty on Impon of Ships for Recycling 
(Deb. 2, Vol. II, 03-07-2009) . 

(Deb. 26, Vol. IV, 07-08·2009) 
Col. 280 

Col. 499-500 llncOme Tax Refund 
fi C I (Deb. 2, Vol. II, 03-07-2009) 

Excise Duty Bene Its to onsumers Col 291.93 
(Deb. 25, Vol. IV, 06-08-2009) . 
Col. 245-46 I Interest on IT RofU.nd 

I (Deb. 26, Vol. IV, 07-01·2009) 
Exemption from import duties ! Col. 273.74 

(Deb. 9, Vol. II, 14-01-2009) I 
Col. 205-06 ! Introduction of GST 

(Deb. 26, Vol. IV, 07-0'-2009) 
Exemption from Tax I Col. 201-02 

(Deb. 26, Vol. IV, 07-01-2009) 
Col 367 Irrqulvities in Tax Recovery . I (Deb. 26. Vol. IV. 07-0'-2009) 

Export Duty on Iron Ore Lump5 Col. 303-04 
(Deb. 7, Vol. II, 10-07-2009) j IT Amendment Relatin&to Builders 
Col. 367-68 1 (Deb. 26, Vol. IV. 07.01-2009) 

Filing of IT Return Col. 170 
(Deb. 17, Vol. III. 24-07-2009) IT Assessment related to Satyam Scam 
Col3n-79 (Deb. 26, Vol. IV, 07·01-2009) 

Funds from Cess OD Diesel under Col. 116-87 
PMGSY lIT Refund Cases 
(Deb. 17, Vol. III, 24-07-2009) I (Deb. 17. v.ol. III, 24.07-2009) 
Col. 115-11 ! Col. 'II 

Genera) Budget-200CJ..2010 liT Rerum Form_ 
(Deb. 3. Vol. II, 06-07-2009) II (Deb. 17. Vol. III, 24-67·2009) 
Col. 10 Col. 364 

Goods and Servic:a Tax IT Return Processin& Centra 
(Dcb. 7, Vol. II, 10-07-2009) (Deb. 11, Vol. III, 24-01.2009) 
Col. 342-43 Col. 319-20 

Impon and Export Duty on Iron Ore : IT Welfare Fund 
(Deb. II, Vol. III, 16-67-2009) I (Deb. 26. Vol. IV, 07.01.2009) 
.col. 140-41 I Col. 189·90 

I 

Import ~ pn Cotton I Loues due to Tax Rebate 
(Deb. 11, Vol. JII. 24-07·2009) i (Deb. 26. Vol. IV. 07.01-2009) 
Col. 89 ! Col. 232.34 

I 
I 
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Losses Suffered by States I Relief from Tax Burden 
(Deb. 7. Vol. II. 10-07-2009) (Deb. 26, Vol. IV, 07.08.2009) 
Col. 174-78 I Col. 187-88 

Minimum Alternate Tax I Revenue Loss due to Tax Deduction 
(Deb. 26. Vol. IV. 07-08.2009) ! (Deb. 26. Vol. IV. 07·08-2009) 
Col. 299 Col. 96-97 

Need to abolish export duty on E.I. tanned i Safeguard Duty 
leather (MUR 377) I' (Deb. 26, Vol. IV, 07-08·2009) 
(Deb. I, Vol. 11, 02.07.2009)! Col. 198 
Col. 374-75 : Safeguard Duty on Imported Steel 

Need to exempt Service Tax on Health 
Insurance Scheme Introduced by the 

(Deb. 13, Vol. III, 20-07-2009) 
Col. 166 

Government of Tamil Nadu for the Sales Tax and Value Added Tax on 
I poor (MUR 377) , Ethanol 

(Deb. 18, Vol. III. 27-07-2009) (Deb. II. Vol. III, 16-07·2009) 
Col. 734-35 Col. 319·21 

Need to exempt the Safety Match Industry I Securities Transaction Tax 
from levy of Central Excise Duty (Deb. 7, Vol. II, 10·07·2009) 
(MUR 377) I Col. 243-45 
(Deb. 4, Vol. II, 07.07.2009) i (Deb. 26, Vol. IV, 07·08·2009) 
Col. 590-91 Col. 307-08 

Operationalisation oftbe GST Shortfall in Revenue Collection 
(Deb. 17, Vol. Ill, 24-07.2009) (Deb. 7, Vol. II, 10-07-2009) 
Col. 549-50 Col. 22-26 

Recovery of IT ArTears i Social Security 
(Deb. 7. Vol. II, 10-07-2009)!' (Deb. 18, Vol. Ill, 27-07-2009) 
Col. 140-41 Col. 90 

. ! State Maritime Boards 
Recovery of Outstandtng Taxes i (Deb. 2, Vol. II, 03-07-2009) 

(Deb. 2, Vol. II, 03-07-2009) Col. 265-67 
Col. 544-45 

Statutory Levies on Crude Oil Produced 
Reduction in Import Duty on Sugar I from Barmer Fields 

(Deb. 4. Vol. II. 07·07-2009) I (Deb. 25, Vol. IV. 06-08-2009) 
Col. JOI·03 Col. 125.26 

I 
Reduction in Sales Tax i Tax cases 

(Deb. 26. Vol. IV, 07-08-2009) I (Deb. 26, Vol. IV. 07-08-2009) 
Col. 199 1 Col. 100 

Reforms in Taxation I Tax Holiday 
(Deb. 26, Vol. IV. 07-08-2009)! (Deb. 25. Vol. 
Col. 223-24 I Col. 147-48 

IV, 06-08·2009) 

. I 
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Tax Holiday Benefits ! Tea Board 
(Deb. 11, Vol. III, 24-07-2009) i Ofti fTi B rd 
C 1195 "01 I ICCSO ea 0. 
o. -- (Deb. 18. Vol. III, 21-01-1009) 

Tax Holiday to Health Sedor I Col. 152 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 158-59 1 Tcclaaology Uperadatioll fUAd Scheme 

Tax Holidays for Oil and Gas Production I DiffICulty in TUFs Reimbursement 
(Deb. 25. Vol. IV, 06-08-2009)! (Deb. 16. Vol. III. 23-01-2009) 
Col. 177-71 I Col. 284-85 

Tax. Relief under Seaion 35 A D I Subsidy under TUFs 
(Deb. 26, Vol. IV. 07-01-2009) I (Deb. 25. Vol. IV, 06-01-2009) 
Col. 249 Col. 170-71 

Tax Structure for Broadcasting Sector I Technology Upgradation Fund Scheme 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 25. Vol. IV, 06-01-2009) 
Col 106-07 Col. ISS-58 

Taxes on Infrutruc1uraI Proja:1S T .... Replatory A ..... rity 011 .... 

~.' :~j:- IV, 30-0~-2(09) I Headened-in-the Sky 
(Deb. 22, Vol. IV, 3I-07.2009)! (Deb. 9, Vol. II, 14-01·2009) 
Col. 415-19 I Col. 478 

Unique TJ'1IDSII"tioIl Number Violation ofTRAI Guidelines 
(Deb. 17, Vol. III. 24-07-2009) (Deb. 18. Vol. III. 27-07·2009) 
Col. 24243 Col. 375-76 

VAT Rebllcd CoInpellllltion TeIeco .... icadH 
(Deb. 2, Vol. II, 03-07-2009) I Allocation of Radio Frequency 
Col. 429-30 (Deb. 23, Vol. IV, 03-01-2009) 

Tea Col. 259-60 

Orppic: FlI'IDing in Tea Estates Allocation of Spectrum 
(Deb. I., Vol. Ill, 27-07-2009) (Deb. I, Vol. II. 13-07-2009) 
Col. 343-44 I Col. 121-22 

Problems Faced by Tea Indusuy i AIIotmenl of Exeeu Spectrum 
(Deb. I, Vol. II, 13-07-2009) I (Deb. So Vol. n, 1J-07.2009) 
Col. 34-36 i Col. 133-34 

Production ofTe. I Auction of 3-0 Mobile Spcc1rum 
~~~bi3~; Vol. III, 27·07·2009) I (Deb.'. Vol. 11, 13-07·2009) 

Col. 429-30 
Tea Trade 1 

(Deb. 23, Vol. IV. 03-01-2009) I Auction or. Droedblnd Wireless Access 
Col. 138-39 (Deb. 23. Vol. IV, 03-01·2009) ! Col. 112-13 
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Investment in Telecom Sector Broadband Wireless Access Services 
(Deb. 23. Vol. IV, 03·08·2009) 
Col. 397-98 

(Deb. \3, Vol. III, 20-07·2009) 
Col. 404-05 

Comminee on Spectrum 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 371-72 

Contract to Telecom Company 
(Deb. 23. Vol. IV, 0)-08·2009) 
Col. 249·50 

Delay in Launcb of GSM Project 
(Deb. 8, Vol. II, \3-07-2009) 
Col. 56 

Joint Venture with Telecom Company 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 115-16 

Leasing of Network Facility 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 57 

License Fee for Telecom Operators 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 243-44 

Delay in Telecom Projects National Spectrum Policy 
(Deb. 13, Vol. III. 20-07-2009) (Deb. 23, Vol. IV, 03-08-2009) 
Col. 220 Col. 427-21 

Effectiveness ofTelec:om Services ~ Release of Spectrum 
(Deb. 8, Vol. II, 13-07-2009j\f (Deb. 23. Vol. IV, 03-01-2009) 
Col. 139-40 Col. 145-46 

Expansion of Broadband Connectivity 
(Deb. '. Vol. II, 13-07-2009) 
Col. 283--84 

Revenue from Spectrum Fee 
(Deb. lB, Vol. III, 27-07-2009) 
Col. 215-17 

FDI in Bl'OIIIkasting Sector I' Revival of Telecom Equipment 
(Deb. 14. Vol. III. 21-07-2009) Manufacturing Units 
Col. 353-55 (Deb. I, Vol. II, 13-07-2009) 

GSM and COMA Teleconl Operators 'I· Col. 417 
(Deb. 23. Vol. IV. 03-08-2009) Rural Telephone 
Col. 53-54 I (Deb. lB. Vol. III. 27-07-2009) 

I Col. 72-73 
Guidelines for Spectrum Allocation I 

<Deb. I. Vol. II. 13-07-2009) Sale ofTelecom Promoters Equity 
Col. 146 I (Deb. 23. Vol. IV. 03-01-2009) 

I, Col. II 1-12 
Improvement in Telecom and Postal \ 

Set\licC$ 'I Separation of Radio Frequency 
(Deb. 23. Vol. IV. 03-08-2009) (Deb. 23. Vol. IV, 03-08-2009) 
Co1.314.U I Col. 363-64 

Incentives 10 Telecom Service Providers : Setting up of Spectrum RegulatoF 
(Deb. 13. Vol. III. 20-07-2009) ! (Deb. 8. Vol. II. 13-07-2009) 
Col. 232.33 i Col. 428-29 

Instalillion ofTelecom Network i Sbare of BSNL in Telecom Sector 
(Deb. 23. Vol. IV. 03-08-2009) I (Deb. 13. Vol. III, 20-07-2009) 
Col. 350-52 \ Col. 272-73 
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TeleQ)ll\ Call Centres I Expansion of Telephone Services 
(Deb. 23, Vol. IV, 03-08-2009) 1 (Deb. 23, Vol. IV. 03-08-2009) 
Col. 253 I Col. 330-32 

Telecom Companies in RemOleAreas I Installation of Telepbone Conneaions 
(Peb. IS, Vol. III, 27-07-2009)' (Deb. 8. Vol. II. 13-07-2009) 
Col. 217-28 Col. 109-14 

Te~m Manufacturing Units Introduction of Free Roaming Services 
(Peb. 23, Vol. IV, 03-08-2009) I (Deb. I. Vol. II, 13.01·2009) 
Col. 364-72 ! Col. 141-42 

i . 
Telecom Services I Licence Fee on Telephone ConnectIOns 

(Deb. a, Vol. II, 13-07-2009) I (Deb. 8, Vol. 11, 13-01·2009) 
Col. 51-52 I Cot 223-34 

TekKlommunication Connectivity ! Li~ to Private Telephone Operators 
(Deb. 8, Vol. II, 13-07.2009) I (Pcb. 23, Vol. IV, 03-01-2009) 
Col. 106-10 1 Col. 323.25 

Universal Service Obligation Fund I MTN .. BhIrti Deal 
(pcb. 1 I, Vol. III, 27-07-2009) I (Deb. 2 t. Vol. IV. 10-07-2009) 
Col. 73-76 I Col. 134 

Upgradation ofTe~ ~ I RcdmaaI ~ 
(Deb. 23. Vol. I\tP3-01-2009) (Deb. 13. Vol. III. 20.01.2009) 
Col. 103-04' j Cot. 2J9..91 

VerifJallion ofSubsc:ribm Illleduction in CaJI R.tea 
(Deb. II. Vol. III, 27.07-2009) (Deb. a. Vol. II. 13-07.2009) 
Col. 205-06 Col. 222.23 

Vutual Private Network Satellite T.lephone System 
(Deb. 23, Vol. IV. 03-01·2009) (Dob. 23, Vol. IV. 03.01.2009) 
Col. 79 \ Col. 381-14 

Wi-Fi Access System I Seuia& up ofTeIephone Exchlnaes 
(Deb. 23, Vol. IV, 03-O1-2009)! (Deb. 23, Vol. IV. 03-01.2009) 
CoI.251-59 WI ! Col. 320-22 

Teleplloae I Surrenderina of Telephone/Internet 
AlIOlmcRt of PCOs ~iona 

(Pcb. 23, Vol. IV, Ol-OI-2Q09) I (Dob. I. Vol. II. 1].07.2009) 
Col. 97-100 \ Col. 220-21 

I 

Allotment ofSTDIISDIPCO BoothJ ! UniverAJ krvice Oblipcion 'und 
(Deb. 13, Vol. III. 20-07~2009) I (Deb.', Vol. II. 13.07-2009) 
Col. 50-S3 I Col. 401-06 

Expansion ofCDMANetwoJk I Unsolicited CaUs 
(Deb. I, Vol. n. 13-07-2009) I (Deb. 23. Vol. IV. 03-01.2009) 
Col. 230-31 i Col. 393-94 
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Waiting List for Tclcphonc Conncctions I Monopoly of Privatc TV Operators 
(Dcb. 8, Vol. II, 13-07-2009) (Dcb. 24, Vol. IV, 04-08-2009) 
Col. 167-70 I Col. 270-71 

Wireless Tclcphone Connections I Ncw Guidelines for TV Channels 
. (Deb. 13, Vol. Ill, 20-07-2009) (Dcb. 4, Vol. II, 07-07-2009) 

Col. 434-36 I Col. 451-52 

Televiaion I New TV Channels 
Amendmcnts in Cable TV Networks I, (Deb. 19, Vol. III, 28-07-2009) 

(Rogulltion) Act, 1995 . Co1.335-38 
COllb. 19, Vol. III, 21.07-2009) 
Co\. 55-56 

ApproYMI of Private TV Channels 
(Pcb. 24, Vol. IV, 04-08-2009) 
Col. 141 

Ban on DcpictiQn ofObjectionable Scenc 
on Screen I 

Radio and TV Coverage in J&:K 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 188 

Regulating Television Content 
(Dcb. 9, Vol. II, 14-07 -2009) 
Col. 528-38 

(Dcb. 14, Vol. III, 21-07-2009) TelevisionRatingPoints 
Col. 373.74 (Dcb. 24, Vol. IV, 04-08-2009) 

Col. 209 Children Affected by TV Programme 
(Dcb. 14, Vol. III, 21-07-2009) 
Col. 185 

CoIdent code for Electronic Media 
(DClb. 9, Vol. II, 14-07-2009) 
Col. 16-23 

Territorial Army 

Appointment of Celebrities in Territorial 
Anny 
(Dcb. 13, Vol. III, 20-07-2009) 
Col. 400 

Conversion "r VPLslLPTs into HPTs Territorial Navy 
(Deb. H, WI. III, 21-07-2009) I 
Col. 3~1 Setting up ofTerritorial Navy 

I (Deb. 13, Vol. III, 20-07-2009) 
Digilal T1'8RIfIlitters Col. 355-56 

(Deb. 24. Vol. IV, 04-08-2009) 
Col. 307 Terrorism 

Dnurv S!=ts to Poor Families I Action Plan to Fight Terrorism 
(Dcb. 24, Vol. IV, 04-08-2009) (Deb. S, Vol. II, 08-07-2009) 
Col. 490-91 Col. 214 

FURCtioninlofTransmiltOf'$ I Action Plan to Tackle Terrorism 
(Deb. 19, Vol. Ill, 28-07-2009) I (Deb. 9, Vol. II, 14-07-2009) 
Col. 256-58 ! Col. 545-46 

Kisan TV and Radio Agreement on Terrorism 
(Deb. 19, Vol. m, 28-07-2009) (Deb. 10, Vol. n, 15-07-2009) 
Col. 414 Col. 483-85 
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Arrest ofUlFA Chief I Nexus between UlFA and External 
(Deb. 20. Vol. III. 29-01.2009)! Forces 
Col. 20S-09 j (Deb. 24. Vol. IV. 04·08·2009) 

Assi1tanCe to Victims of EJrtremism I Col. 115·16 

(Deb. 19. Vol. III. 21-07·2009) ! Nexus between UlFA and lSI 
Col. 435 (Deb. 4. Vol. II. 01-01·2009) 

Bomb Blasts by Naxals Col. 220.21 

(Deb. 9. Vol. II. 14-01·2009) 1 Rehabilitalion of Surrendered TerrorislS 
Col. 481-12 I (Deb. 9, Vol. II, 14-01-2009) 

Dialogue with Kashmiri Group i Col. 356-51 
(Deb. 24. Vol. IV. 04-08·2009) I Rele&so ofTerrorist by P.ld .... 
Col. 119 ! (0..,. IS, Vol. III. 22.07-2009) 

Extonion by Terrorists in NE SCIta i Col261-68 
(Deb. 9. Vol. II. 14-01·2009) Sharing of Evidenc:e on Mumbai Tmor 
Col. 238·39 At1Iclt 

Funds to PMF for Tacldiag Tenorillft (Deb. 10. Vol. II, 1'-07·2009) 
(Deb. 19, Vol. III. 21-01.2009) Col. 95-96 
Col. 310-11 Shelter 10 Ttn'OM 

Impad ofTerrorisl Oft Tourism ! (Deb. 9, Vol. II. 14..07·2009) 
(Deb. 1. Vol. II. 10-01-2009) I Col. S4S 
Col. 39}-95 SpKialiled Army Units 

Infiltration ill NE RegiOft (Doh. 21, Vol. IV, 01..0'-2009) 
(Deb. 19, Vol. III. 21-07-2009) CoI.146 
CoI.4n-7I 

Infiltration ofTalmin Milillats 
(Deb. 14. Vol. III, 21-07·2009) 
Col. 325-26 

Terrorist Ac:tivilies 
(Deb. 14. Vol. III, 21.07·2009) 
Col. 119-92 

i Terrorist Activities in Bodol,"d 
InsurgCllC)' in North Eat I Territorial Council Ama 

(Deb. 19, Vol. III. 21-01·2009) (D.b. 14. Vol. III. 21-07.2009) 
Col. 7-10 I Cot. 212-\3 

Masures to Curb Terrorism ! Terrorist Activities in Plkillln 
(Deb. 4. Vol. II. 07-01-2009) 1 (Deb. 20. Vol. III. 29.07.2009) 
Cot. 361-71 ! CCtt. 33~,16 

Naxal and Terror ()qtfill : TmoriJt n.r..u 10 Comw 
(Deb. 14, Vol. III, 21-01-2009) I (Deb. 9. Vol. U. ,4-01.2009) 
Col. tS6-S7 I Col. 231 

Nexus ~ween Luh"er~-Taiba and l 'Ii oriat T ..... I-C 
MaoIsts I m ._ ..... IIftPS 
(Deb. 9. Vol. II. 14-07-2009) I ~:~7;' Vol. II. 01.0'1.2009) 
Col. 469 { . 
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Threat of Terror Attacks I' Difficulty in TUFs Reimbursement 
(Deb. 24, Vol. IV. 04-08-2009) (Deb. 16, Vol. III, 23-07-2009) 
Col. 475-76 I Col. 284-85 

Transmitters at Borders I Dumping of Foreign Textiles Products 
(Deb. 24. Vol. IV. 04-08-2009) ! (Deb. 21. Vol. IV. 30-07-2009) 
Col. 416-17 i Col. 222-23 

U.S.-India Anti Terrorist Strategies I EGo-Friendly Technology 
(Deb. 10. VDI. II. 15-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 266-67 I Col. 204-14 

Textile I Employment Opportunities in Textiles 
i Sector 

100 Days Plan Agenda for Textiles Sector ! (Deb. 25, Vol. IV, 06-08-2009) 
(Deb. II, Vol. 1fI. 16-07-2009) II Col. 208-10 
Col. 151-59 E I PI' mp oyment otentia In Textiles 

Assistance to Craftsmen and Weavers Industry . .. J 
(Deb. 6, Vol. II. 09-07-2009) (Deb. 16, Vol. III. 23-07-2009) 
Col. 275-76 Col. 169-74 

Assistance to Handloom Sector ' Export of Textiles 
(Deb. I. Vol. II. 02-07-2009); (Deb. 25, Vol. IV. 06-08-2009) 
Col. 59-60 ! Col. 111-13 

Caaalytic De~ment Programme i Export Order of Readymade Garments 
(Deb. I. Vol. II. 02-07-2009); (Deb. 25. Vol. IV. 06-08-2009) 
Col. 13742 ! Col. 14243 
(Deb. 21. Vol. IV. 30-07-2009) I FOI in Textiles Sec:tor 
Col. 97-100 I (Deb. 25, Vol. IV, 06-08-2009) 

, Col. III 
Closure of Export Oriented Textiles Units ! ~ 

(Deb. II, Vol. III. 16-07-2009) I Illegal Export of Keadymade Garments 
Col. 219-20 ' (Deb. 2, Vol. II. 03-07-2009) I Col. 395-96 

Closure of Spinning Mills I I fC 1i'1es 
D b 6 I I 23 07 "009) Import 0 oUon extJ ( e . I • Vo. II. - -- i (Deb. 16, Vol. III. 23-07-2009) 

Col. 207-09 ! Col. 36-37 
Closure ofTextile Mills i I Incentives/Concessio~~o Handloom 

(Deb. I, Vol. II. 02-07-2009) I Weavers 
Col. 201-03 I (Deb. I. Vol. II, 02-07-2009) 

Comprehensive Package for Textiles I Col. 157-60 
Industry I Indebtedness in Textiles Units 
(Deb. I. Vol. II, 02-07-2009) (Deb. 21, Vol. IV, 30-07-2(09) 
Cot. 4-13 I Col. 217-18 

! 
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Integrated Textiles Parks Scheme 
(Deb. 6, Vol. II, 09-01·2009) 
Col. 156 

Rajnagar Textile Mill 
(Deb. 25, Vol. IV, 06-O8-2009) 
Col. 169-10 

Investment in Textiles Industry I Raza Textile Mill, Rampur 
(Deb. It, Vol. Ill, 16-01-2009) 'I (D~b. 25, Vol. IV, 06-08-2009) 
Col. 69-71 Col. 95 

Maladministration of Emporiums j. .. 
(Deb. 16, Vol. Ill, 23-01-2009) I ReVIVal of HOSICl)' MIlls 
Col. 82' (Deb. 6, Vol. II, 09-01-2009) 

! Col. 269 
National Fibre Policy , 

(Deb. 6, Vol. II, 09-07-2009) I Revival of Sick Textiles Mills 
Col. 83 ! (Deb. 16. Vol. III, 23-07-2009) 

Need to establish a Textile Park at Gw1tur i Col. 260-62 
in Andhra Pradesh (MUR 371) ! Scheme for Integrated Textiles Pwks 
(Deb. 9, Vol. II, 14-07-2009) j (Deb. 16, Vol. III. 23-07.2009) 
Co1.577 I Col. J 80-85 
Puf~ ofSITP I 

(Deb. 25, Vol. IV. 06.08.2009) I Sick Cotton Mills 
t\lt ........... 25. 3-54 j (Deb. II. Vol. III, 16-07-2009) 
...... ~.... .. Col. 223-26 

Pligld. of Employees in Garment I, 
Industries Skill Development Programme in Textiles 
(Deb. 16, Vol. III, 23-07-2009) I Sector 
Col. 138 I (Deb. II. Vol. Ill. 16-07-2009) 

Popularisiog Kota Doria Sarees· Col. 4)..44 
(Deb. 16. Vol. JII, 23-07-2009) " TuarSiIk Production 
Col. 136-37 . (Deb. 16. Vol. III, 23-07-2009) 

PowerJoom Units I ~273-75 
(Deb. 21, Vol. IV. 30-07-2009) I 
Col. 188-90 I Technical Textiles 

P rI fA P. ! (Deb. 25, Vol. IV. 06-01-2009) 
o~e~l: V~I: IV. 30-07-2009)! Col. 151-52 

Col. 153-54 I Tec;ImoIogicaJ Obsolescenc:e in Textiles 
t~ Promotion ofTexti1e Industry I Sector 

(Deb. I. Vol. II. 02-07-2009) i (Deb. II, Vol. III. 16-07-2009) 
Col. 305-47 ! Col. 13-15 
(Deb. 25, Vol. IV, 06-08-2009) i 
Co\. 91-92 : Technology Upgradatjon Textile Inciusuy I (Deb. 6, Vol. II. 09-07-2009) 

Promotion of Textiles Exports 'C I 118-26 
(Deb. I, Vol. II, 02-07-2009) I o. 
Col. 215-17 . Textiles Parks 
(Deb. 2 J t Vol. IV, 30-07-2009) I (Deb. II. Vo\. III, lk07.2009) 
Col. 162-63 I Col. 169-70"':-
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Textiles Processing Units I Production and consumption of Tobacco 
(Deb. 16, Vol. Ill, 23-07-2009) (Deb. 18, Vol. III, 27-07-2009) 
Col. 277-78 I Col. 398-400 

Textiles Resean:h Associations R&D Centre for Spices and Tobacco 
(Deb. 25, Vol. IV, 06-08-2009) I (Deb. 23, Vol. IV, 03-08-2009) 
Col. 244-45 I Col. 393 

Textiles Training Centres I Smoke Free Public and Work Places 
(Deb. J I, Vol. III, 16-07-2009) I (Deb. 20, Vol. III, 29-07-2009) 
Col. 45-46 Col. 275-76 

Training to jobless textile workers I Tobacco Consumption by Women 
(Deb. 21, Vol. IV, 30-07-2009) (Deb. 15, Vol. Ill, 22-07-2009) 
Col. 154 Col. 359-60 ...... 

Tribals Engaged in Textiles Sector I Tobacco Board/'{ 
(Deb. 25, Vol. IV, 06-08-2009) I Tobacco Board 
Col. 235-39 I (Deb. 13, Vol. III, 20-07-2009) 

Upliftment of Weavers Col. 364-66 
(Deb. 1, Vol. II, 02-07-2009) I "Ii tal S itatioa C '-0 
Col. 321-22 0 aD ampa"5 

I Misappropriation ofFWlds underTSC 
Waiving of Loans to Handloom Sector I (Deb. 22, Vol. IV, 31-07-2009) 

(Deb. I, Vol. II, 02-07-2009) I Col. 641 
Col. 223-25 I I Solid and Liquid Waste Management 

underTSC Tobacco 

AwlU'eftC$l about Harmful Consequences 
ofSnding 
(Deb. 20, Vol. Ill, 29-07-2009) 
cot. 257-58 

(Deb. 22, Vol. IV. 31-07-2009) 
Col. 419-24 • 

Total Sanitation Campaign 
(Deb. 1 i;i!Vol. III, 24-07-2009) 

Complete Ban on Smoking in Gujarat : Col. 35~ . 
Universities .i: (Deb. ,,,26, Vol. IV, 07-08-2009) 
(Deb. 20, Vol. III, 29-07-2009) I Col. 81-90 
Col. 197 I Tourism 

Complete Ban on Use of Gutka snd Adventure Tourism 
TobatcO ,,~f> I (Deb. 17, Vol. III, 24-07-2009) 
(Deb. 1.5, Vol. Ill, 22-0'Jfll2009) I Col. 391-94 " 
Col. 328 

Air Services to Tourist Places 
Mandatory Warning on Tobacco Products II (Deb. 21, Vol. IV, 30-07-2009) 

(Deb. 5, Vol. II, 08-07-2009) Col. 215-16 
Col. 329-30 I I Beach Tourism 

Oil from Tobacco 
(Deb. 24, Vol. 
Col. 272·73 

j (D~ 26, Vol. IV, 07-08-2009) 
IV, 04-08-2009), Col. 110-13 
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Buddhist Tourism 
(Deb. 11. Vol. III. 24-07-2009) 
Col. 84 

Caravan and Heliport Tourism 
(Deb. 17, Vol. III. 24-07-2009) 
Col. 547-48 

Centrally Sponsomi Tourism Schemes 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col. 131-36 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 376-80 

Coastal Tourism 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 369-70 

Development of Tourism Projects 
(Deb. " Vol. II. 10-07-2009) 
Col. 130-31 

Development of Worship Places as 
Tourist Spots 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 435-40 

Employment Generation in Tourism 
Sector 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 555-56 

Foreign Tourists toAndaman and Nitobar 
Islands 
(Deb. 26, Vol. IV. 07-08-2009) 
Col. 361 

Construction ofHelipads at Tourist Places Funds for Development ofTourist Places 
(Deb. 25. Vol. IV. 06-08-2009) 1 (Deb. 2. Vol. II, 03~07-2009) 
Col. 152-53 1 Col. 546-48 

i 
Cruise TourisIR ; Himalayan Cuhural Heritages 

'Deb. 7. Vol. II. 10-07-20(9) I (Deb .. 10, Vol. II, 15-07-2009) 
Col. 281 I Col. 252 
(Deb. 22. Vol. IV, 31-07-2009) , Impact of Meitdown on Tourist TratrlC 
Col. 519-20 . (Deb. 7, Vol. II. 10-07-2009) 

Decline in foreip Womea Tourists 
(Deb. 7. Vol . .II. 10-07-2009) 
Col. 252-53 

Development of Beach.. Wildlife and ; 

Col. 220-21 

liftpact ofTnrorist on Tourism 
(Deb. 7. 'I" II, 10-01-2009) 
Col. 393-9S, 

£a>-Tourism ; Incentives to fomp Tourists 
(Deb. 2, Vo""1. 03-07-2009) (Deb. 1. Vol. 11, 10.07-2009) 
Col. 566-70 .. . Col. 346 

Development of Buddhist Tourism 
(Deb. 2. Vol. II. 03-o7-2009t 
Col. 545-46 

;;., " .. 

Devc~tOfC~ 
(Deb. " voIJi"lo-07-2009) 
Col. 366-67 

Development of Plates Associaacd with 
Gandhi 
(Deb. 26, Vol. IV. 07.08-2009) 
Col. 300-01 

Inclusion of religious pllCCS ill Tourill 
Map 
(Deb. 26. Vol. IV, 07·01-2009) 
Col. 115·19 

Industry Status to Tourism 
(Deb. 17, Vol. III. 24-01·2009) 
Col. 241 

Inflow of Foreian Tourists 
(Deb. 2, Vol. It, 03.07-2009) 
Col. 17·24 
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Kargil as Tourist Place 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 527 

Mega Tourist Circuits i 
(Deb. 17, Vol. III, 24-07-2009) i 
Col. 413 

National Desert Park 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 149 

Need to declare Alampoor, a pilgrimage 
Centre in Mehbubnagar district, I 

Andhra Pradesh as a tourist Centre and I 
provide DC(;essary infrastructure for 
tourists (MUR 377) 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 594-95 

Need to protect and maintain the picnic 
spot around Manimuthar dam in 
Tirunelveli district, Tamil Nadu 
(MUR 377) 

(Deb. 8, Vol. II, 13-07-2009) 
Col. 471-72 

Need to provide better rail facilities in 
Eastern Uttar Pradesh to Boost tourism 
(MUR 377) 
(Deb. 6. Vol. II, 09-07-2009) 
Col. 305 

Promotion of Medical and Health 
Tourism 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 366 

Promotion of Tourism 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 367-68 
(Deb. 17, Vol. III. 24-07-2009) 
Col. 101-02 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 325-26 
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Special Tourism Status to Certain States i Toys 
(Deb. 7. Vol. II. 10-07-2009): Ban on Import of Chinese Toys 
Col. 289-90 , (Deb. 8, Vol. II, 13-07.2009) 

Tourism Infrastructure for : Col. 432 
Commonwealth Games. 2010 : Production and Export of Toys 
(Deb. 17. Vol. Ill, 24-07 -:!009); (Deb. 24. Vol. IV, 04-08·2009) 
Col. 397 i Col. 109·11 

Tow-ism Institutes i Trade Ddicit 
(Deb. 17. Vol. III. 24-07·2009) , Trade Deficit 
Col. 138 ! (Deb. 23. Vol. IV. 03-08-2009) 

Tourism Packages I 
Col. 273-80 

(Deb. It. Vol. III, 16-07·2009) : TraffIC M.aagemea. 
Col. 226.27 ; National Road Safety and Traffic 

Tourism Policy of Stales : Management Board 
(Deb. 26. Vol. IV, 07-08-2009) '. (Deb. 19. Vol. III. 28-07-2009) 
Col. 321.23 Col. 219·)0 

Tourism Potential of Rajasthan : Tn·stender 
(Deb. 26. Vol. IV. 07-08·2009) Census ofTransgenders 
Col. 262 (Deb. 9, Vol. II, 14-07-2009) 

Col. 112 
Tourism Projects of Andhra Pradesh , 

(Deb. 26. Vol. IV. 07-08-2009) Tra.sMitten 
Col. 102-04 i Functioning of Transmiaers 

Tourism Villages 
(Deb. 17, Vol. III. 24·07·2009) . 

(Orb. 19. Vol. III. 21-07-2009) 
Col. 256-58 

Col. 141-43 Trusport 

Tourist Destinations 
(Deb. 26. Vol. IV, 07-08-2009) 
Col. 275-76 

Village Tourism 

Improvement of Public Transport Sysum 
in States 
(Deb. 24. Vol. IV, 04-01-2009) 
Col. 3}~1 

Public Transport in Rural Areas 
(Deb. 22. Vol. IV. 31-07-2009) (Deb 24, Vol. IV. 04-01-2009) 
Col. 405·14 Col. 465-66 

Visit India Year 
(Deb. 2, Vol. II. 
Col. 363-64 

. TrlbalAra 
03·07-2009) ; 

I Deaths due to Malari, itt Tribal Areas 
(Deb. 20. Vol. III. 29007·2009) 

World Bank and ADS Loan for Tourism i Col. 366-67 

Sector J .. De~lopment of Tribal Areas 
(Deb.,;~' Vot. IV, 3/·07-2009) r (Deb. 2. Vol. 11.03-07-2009) 
Col. 1_-_3 Col. 435-38 
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ICDS Scheme in Tribal Areas 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 346--52 

Irrigation Projects in Tribal Areas 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 1-48 

Need to declare Giripar (Jaunsar Sabar) 
region in district Sirmaur. Himachal : 
Pradesh as a Tribal area (MUR 377) . 
(Deb. I. Vol. II. 02-07-2009) 
Col. 378 

Prim8l)' Schools in Tribal Areas 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 379-80 

Recruitment to Armed Forces from Tribal i 
Amu i 
(Deb. 13, Vol. III, 20-07-2009) i 

Col. 49-50 

Tribal University 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 97-98 

Tribal Sub-PI .. 

Truek Drivers 

NHAl"s Plan for Truck Drivers 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 252-53 

Tsunami 

Tsul)ami Warning Centres 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 454-55 

Tubewells 

Loans for installing Tubewells 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 78-90 

Turkey 

Supply of Oil to India 
(Deb. II, Vol. III, 16-07-2009) 
Col. 289-90 

TlYenty Poiat Prognmmc 

Review of Works under 20-Point 
Programme 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 210-20 

Tribal Sub-Plan 
(Deb. 22. Vol. IV. 31-07-2009) Tyre Corpontloa of ladia Limited 
Col. 483-84 Tyre Corporation of India limited 

Tribu •• 1 

Amendment in Administrative Tribunal : 
Act 
(Deb. 21, Vol. IV, 30-07-2009) i 

Col. 183-84 " I 

Armed Forces Tribunal 

(Deb. 16. Vol. III, 23-07-2009) 
Col. 249-50 

Unemployment 

Impact of MNCs on Unemployment 
(Deb. \3. Vol. III. 20-07-2009) 
Col. 310 

(Deb. 13. Vol. 111.20-07-2009) 
Col. 315-17 

! Increase in Unemployment 

Environmen1al Tribunal Bill 

(Deb. 8. Vol. II. 13-07-2009) 
Col. 187-88 

(Deb. 10. Vol. II. \5-07-2009), Job loss Due to Economil: Downtum 
Col. 506-07 (Deb. 8. Vol. II. 13-07-2009) 

Sel1ing up of Petroleum and Natural Gas Col. 439-40 

Appelate Tribunal . Job loss in Export Units 
(Deb. 6, Vol. II. 09-07-2009) (Deb. 13. Vol. III. 20-07-2009) 
Col. 245 Col. 310-15 
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Need to announce a fUWlCial package for United Natioll 
the workers of DUNLOP factory in 
Hooghly, West Bengal facing Delayed Payment to Personnel on Peace 
joblessness due to its sick condition Keeping Missions 
(MUR 377) (Deb. 13, Vol. III, 20-07-2009) 
(Deb. 9, Vol. II, 14-07-2009) Col. 162 
Col. 582 I India's Role in the UN 

Need to establish a welfare fund for the I (Deb. 20, Vol. Ill, 29-07-2009) 
jobless Non-resident Indians returning I Col. 409-11 
to India due to global economic I Indian Peacekeeping Personnel 
rec:ession (MUR 377) 1 (Deb. 20, Vol. III, 29-07-2009) 
(Deb. 14, Vol. III, 21-07-2009) ,I Col. 37&.81 
Col. 573 I Observance of Government's Rules by 

Self-employment to Unemployed youths! UN Agencies in India 
(Deb. 13, Vol. III, 20-07-2009) I (Deb. 20, Vol. III, 29-07·2009) 
Col. 338-39 1 Col. 513 

Situation arising out of bqe-scale loss I Valled N.tiou Cltildrea. had 
of jobs due to retrenchment and : 
c10sUR of industries, including IT I UNICEF Report on Neo-Natal DaIhs 
sector and steps taken by the I (Deb. 20, Vol. III, 29-07-2009) 
Government in this regard (CA) 'Col. 314 
(Deb. 22, Vol. IV, 31-07-2009) I V.ked N.ttoas Edacatiollal SdeeIUk 
Col. 684-7OS I .. d Caharal Orp ..... 

Social Security to Unemployed Penons ! . . 
(Deb. 18 11< I. JII 27-07-2009) I Mabatma ~andhl Inslttute of ~cac:e, 
CoJ.49-SI' 0, I ~ and Sustalllable 

Training to jobless textile workers (Deb. II, Vol. 111, 21-01-2009) 
(Deb. 21, Vol. IV, 30-01-2009) Col. 91-99 
Col. 154 I V.ited N.Uo.. Fr •••• ork 

Unemployed Professionals I COIIn.tlo. oa OiatIIte CU .. 
(Deb. 8, Vol. II, 13-07-2009)! C-r. O· ra._' Bona 
Col. 78-19 vu.erenc:e on ImIIC .... - .... m 

(Deb. 10, Vol. II, I S-07-2009) 
Unemployed Women Col. 310-11 

(Deb. 8, Vol. II, 13-07-2009) I' 

Col. S9-64 V.iled .... 01 A ........ 

Unemployed YOUIhs I Collaboralioft in Hedb Sector between 
(Deb. 13, Vol. III, 20-07-2009) j' India Jftd US 
Col. 119-91 (Deb. I.', Vol. 111, 22-01-2009) 

I Col. Su.:2S 
VaitecI KIlled- i 

Delay in Nea:odadons for Rcprocesaina 
tIa'aument oflndian Jmmiptts in U.K. Apemen, 

(Deb. 10, Vol. II, 1 S-01-2009) (Oeb. 20. Vol. Ill, 29-01-2009) 
Col. 368~ I Col. 61-62 

I 
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Foreign Investment in Agriculture I Univenity 

(Deb. 24, Vol. IV, 04-08-2009) I. . 
Col. 352 I Acade.mlc .~efonnlSemester System In 

I Umvenltles 
Foreign Secretary's Visit to U.S.A. (Deb. 13, Vol. Ill, 20-07-2009) 

(Deb. 10. Vol. rr. 15-07-2009) Col. 303-06 
Col. 385-86 i 

I Affiliation of Institutes 
Indo-US Nuclear Deal (Deb. 13. Vol. IH, 20-07-2009) 

(Deb. 15, Vol. HI, 22-07-2009) Col. 40-43 
Col. 250-5 I I I Affiliation ofUnivenities by UGC 

Indo-US Relations under New Regime in (Deb. 13, Vol. IH, 20-07-2009) 
USA Col. 267-68 
(Deb. 20. Vol. IH. 29 ... 07-2009) 
Col. 276-77 

Misutilisation of U.S. Aid to Pakistan 
against India 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 515-16 

Aviation University of International 
Standard 
(Deb. II, Vol. III, 16-07-2009) 
Col. 217-18 

Bodoland Central Agricultural University 
(Deb. 4, Vol. II, 07-07-2009) 

Recent visit to India by the Secretary of I Col. 237-38 
State of the United SCates of America, I 
Ms. Hillary Clinton (St.) . Central University status to State 
(Deb. 14, Vol. III, 21-07-2009) I Univenities 
Col. 636-53 ! (Deb. 13, Vol. III, 20-07-2009) 

I Col. 219-20 
Seizure of Drugs by USFDA I 

(Deb. 21. Vol. IV. 30-07-2009) I Centres for Disabled Students in 
Col. 114 I University 

I (Deb. 18, Vol. III. 27-07-2009) 
Travel Advisory to US Citizens Col. 105-06 

(Deb. 5. Vol. II. 08-07-2009) 
Col. 231-32 

U.S.-India Anti Terrorist Strategies 
(Deb. 10. Vol. II. 15-07·2009) 
Col. 266-67 

USCIRF Visit to India 

Committee on Alcoholism and Ragging 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 460 

Complete Ban on Smoking in Gujarat 
Universities 
(Deb. 20, Vol. III. 29-07-2009) 

(Deb. 10, Vol. II, 15-07-2009) I Col. 197 
Col. 291 . I Courses in Agricultural Universities 

Visit of the U.S. Deputy Sec:retary I (Deb. 14, Vol. Ill. 21-07-2009) 
(Deb. 15. Vol. III. 22-07.2009). Col. 265 
Col. 311 I 

I Deemed Universities 
Visit of US Military Officials I (Deb. 23, Vol. IV. 03-08-2009) 

(Deb. 23, Vol. IV, 03·08-2009) . Col. 3-5 
Col. 144 i 

I 
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Deemed University Status i Need to extend financial assistance to 
(Deb. 8, Vol. II. 13-07-2009)· Anna lIniversity in Tamil Naduwitha 
Col. 41 Q-20 . ' view to promote technital education 

in the State (MUR 377) 
Derecognilion of Dcgrees (Deb. 8. Vol. II. 13-07-2009) 

(Deb. 23. Vol. IV. 03-08-2009) I Col. 478 
Col. 136-37 I . ; Need to set up a Seed Producllon Fann 

Foreign Universities ' of Chillies and Tunneric at me Lam 
(Deb. 8. Vol. II. 13-07-2009)! Agricuhura.1 Research Farm of the 
Col. 7-14 Acharya Ranga Agricultural 

Funds to Tribal University 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 421 

Funds to Universities , 

University. Guntur. Andhra Pradesh 
and provide necessary funds for the 
same (MUR 377) 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 322 

(Deb. II. Vol. Ill. 27-07-2009) ; Need 10 set up Agri.Biotechnology 
CoI.240-64 I Research Centre in the Shivaji 

I University. Kolhapur. Maharashtra 
Grant to Haryana Agricultural University I (MUR 377) 

(Deb. 14. Vol. Ill, 21-07-2009) i (Deb. S. Vol. II. 08-07-2009) 
Col. 240 I Col. 522-23 

International Students Cerun: I Notice to Private Universities 
(Deb. Il. VoL III. 20-07-2009) I (Deb. 23, Vol. IV, 03-01-2009) 
Col. 212-13 Col. 258 

Minority Status to Universities 
(Deb. 8. Vol. II. IJ·07-2009) 
Col. 106 

()paling of Central Universities 
(Deb. ., Vol. II. 1l-07-2009) 
Col. 67-68 

National Law University I Private Universities 
(Deb. 25. Vol. IV. 06-08-2009) 1 (Deb.'. VoL II. 13-07-2009) 
Col. 273 1 Col. 135-37 

Need 10 ~cord (he SWUs of a Central i Recognition or Universities 
UJtivenities 10 Gorakhpur University! (Deb. 23. Vol. IV. 03-08.2009) 
in lJttar Pradesh (MUR 377) ; Cot 331-32 
(Deb. 1, Vol. II, 02-07-2009) ! Recognition or Universities by DEC 
Col. 379 ' (Deb. 23. Vol. IV, 03-0'-2009) 

Need to allow eligible d«tors: 
Col. 104 

(Radiotberapists) from Kolkala Reduction of Fee by IGNOU 
University 10 study D.M. Medical (Deb. II. Vol. III. 27-07-2009) 
Oncology al AIIMS. New Delhi Col. 233-34 
(MUR 377) Regulation or Deemed Universities 

(Deb. 1. Vol. II. 02-07·2009, (Deb'. Vol. If, /3-07.2009) 
Col. 382 Col. 279...&0 
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Setting up of Central Universities ! Grants of Universities/Colleges by UGC 
(Deb. 23. Vol. IV. 03-08-2009)· (Deb. B. Vol. II. 13-07-2009) 
Col. 428-29 Col. 255-80 

Sening up of Maritime University Scrapping of UGC and AICTE 
(Deb. 8. Vol. II. 13-07-2009) . (Deb. 8. Vol. II. 13-07-2009) 
Col. 415-16 Col. 213-14 

Setting up of World Class Universities 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 63-64 

Ship Building University 
.(Deb. 23. Vol. IV. 03-08-2009) 
Col. 257 

Strengthening of Maritime University 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 378-79 

Tamil Nadu Agriculture University 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 161-62 

Tribal University 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 97-98 

University for PIO~RIs 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 492-93 

Unorganised Sector 

Condition of Workers in Unorganised 
Sector 
(Deb. lB. Vol. III, 27-07-2009) 
Col. 43-47 

Cr~~EQtployment in Unorgaoised 
Sector 
(Deb'. 18. Vol. III, 27-07-2009) 
Col. 354-55 

ESI Scheme for Unorganised Workers 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 397-98 

Health Insurance Scheme for Employees 
of Un organised Sector 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 165-66 

Maternity Leave to Women Engaged in 
Upgradation of Universities I Unorganised Sector 

(Deb. 18, Vol. III. 27-07-2009) (Deb. 18, Vol. 1II, 27-07-2009) 
Col. 429-30 I Col. 200-01 

Violation of Norms by Deemed I National Commission for Unorganised 
Universities Sector 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 14, Vol. III, 21-07-2009) 
Col. 191 Col. 439-44 

V.wentty Grants Commission 
j Need to set up a social welfare 

Affiliation of Universities by UGC ! corporation/Board for providing social 
(Deb. 13, Vol. III, 20-07-2009)1 security to the workers in unorganized 
Col. 267-68 I sector particularly to Banjari 

Approval of New Vocational Courses by I community of Maharashtra 
UGC ! (MUR 377) 
(Deb. 18. Vol. til. 27-07-2009) I (Deb. S, Vol. II, 08·07·2009) 
Col. 151 I Col. 523 

I 
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Old Age Security Cover to Unorganised 
Workers 
(Dcb. 8. Vol. II. 13·07-2009) 
Col. 373·74 

Social Security Schemc for Unorganised 
Workcrs 
(Deb. 13. Vol. Ill. 20-07-2009) 
Col. 221·22 

UraDiatD 

Acquisition of Uranium Mines Abroad 
(Deb. 20. Vol. III. 29·07·2009) 
Col. 382-&3 

Agreements with foreign countries for . 
Uranium ! 

Urbaa DeveloplllHt 

Anti-selsmic Technology 
(Deb. 17. Vol. III. 24·07·2009) 
Cot. 36C}. 70 

BeautifICation of Metro Citics 
(Deb. 22. Vol. IV. 31·07·2009) 
Col. 251 

Civil Amenities in Small Towns 
(Deb. 7. Vol. II. 10·07·2009) 
Col. 245 

Climate Friendly Activities 
(Deb. 22. Vol. IV. 3 J -07·2009) 
Col. S20-21 

(Deb. 5. Vol. II. 08-07-2009) Discontinualion of Schemes 
Col. 162-63 (Deb. 22. Vol. IV. 31.07·2009) 

Production of Uranium I Col. 110-13 

(Deb. S, Vol. II. 08-07·2009) i FlICilities in Slums 
Col. 124 I (Deb. 7. Vol. II. 10-07-2009) 

Royalty Rate on Uraniwn ! Col. 295-96 
(Deb. 19. Vol. III. 28-07-2009) : Farm LInds 
Col. 478·79 (Deb. 22, Vol. IV, 31-07.2009) 

Waste Product from Uraniwn Minin& Col. 342-45 
(Deb. S. Vol. II. 08-07·2009) I fr.mework for ITS 
Col. 490-91 I (Deb. 17. Vol. 111. 24-07-2009) 

Urban Ala I Cot. 330-31 

Development of Small and Medium : Master PJ.n for Development of UrbM 
Th~s i nR~A~ 
(Deb. 2. Vol. II. 03-07·2009) I' (Deb. 26. Vol. IV. 07.01-2009) 
Col. 376-80 i Col. 246 

Employment Scheme for Urban Sector I Mesa City 
(Deb. II. Vol. III. 27.07.2009)! (Deb. 26. Vol. IV, 07.01.2009) 
Cot. 400-01 i Col. 274-7S 

I 

Hou!ing for Urban Poor ! Nacional Urbaaisational Policy 
(Deb. 2. Vol. II, 03-07.2009)! (Deb. 26. Vol. IV. 07.08.2009) 
~ol. 610·18 1 Col. 272·7) 

Study on Urbanisation . . 
• (Deb. 17. Vol. III. 24.07.2009) OwnershiP R.ght to Slum Dwellers 

Col. 546 (Deb. 22. Vol. IV. 31·07·2009) 
Col. 426 
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Ownership Rights of Markets to Local 
Bodies 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 352-53 

Urban Sanitation Programme 

Urban Sanitation Programme 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 261-63 

Rapid Transit System 
(Deb. 2. Vol. II. 03-07-2009) i Urban Solid Waste Management 
Col. 169-73 i Urban Solid Waste Management 

Slum Clusters (Deb. 22. Vol. IV. 31-07-2009) 
(Deb. 2. Vol. II. 03-07-2009) Col. 33-47 
Col. 173·74 

Urban Development Schemes 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 186-96 

Water ManagemcntSystem 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 250-51 

Wcmin& Condition of Slum Dwellers 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 391-93 

Vrba. Inrr.Jtrueture Development 
Sc:bewIe 

Implementation of UIDS 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 64-70 

Uttar Pradesh 

A ir-Connectivity to Sravasti in 
Uttar Pradesh 
(Deb. I, Vol. II, 02-07-2009) 
Col. 267 

Allotment of LPG Distributorship in 
Eastern Uttar Pradesh 
(Deb. II, Vol. III, 16-07-2009) 
Col. 241-42 

Allotment of PeOs 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 97-100 

Backward Regions Grant Fund 
(Deb. 7, Vol. II. 10-07-2009) 
Col. 317-24 

Vr .... ,.rraslrudare De¥elopme.t Central Disaster Management Authority 
Sehe.e ror S ... II •• d Mediu.. (Deb. 24, Vol. IV, 04-08-2009) 
ToWDS Col. 125-26 

Need to provide drinking water and 
sanitation facilities in Churu 
Parliamentary Constituency. Rajasthan 
undor Urban Infrastructure 
Development Scheme for Small and 
Medium Towns (MUR 377) 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 4$6·57 

Projects under UIDSSMT 
(Deb. 2. Vol. II. 03·07-2009) 
CoI.44l 

Utilization of Funds under UIDSSMT 
(Deb. 26. Vol. IV. 07·08-2009) 
Col. 249-54 

CNG Filling Stations in Agra 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 21S 

Construction of Saba Saheb Ambedkar 
Memorial Park 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 259-60 

Development of Agra 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 432-33 

Dilapidated Roads and Overbridges 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 379-84 
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Doubling of Meerut to Saharanpur Rail: Need to accord the status of a Central 

~~':b. 16. Vol. III. 23-07-2009) j Univtrsity to Gorakhpur University in 
Col. 227-28 i Uttar Pradesh (MUR 377) 

(Deb. I. Vol. II. 02-07-2009) 
Electrification of Ghaziabad-Meerut 

Section : Col. 379 
(Deb. 25, Vol. IV. 06-08-2009) : Need to allocate additional power to 
Col. 149 

Fishing Areas 
Uttar Pradesh from Central Pool 
(MUR 377) 

(Deb. 24. Vol. IV. 04-08-2009) i 
Col. 235 ! (Deb. I. Vol. II, 02-07-2009) 

I Col. 377 
Flood in UP and Bihar 

(Deb. 5, Vol. II. 
Col. 147-48 

08-07 -2009) i Need to augment rail services in Amroha 
1 Parliamentary Constituency. 

Food Processing Units in Unar Pradesh 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 144-45 

Fornt Areas under ASI 

Uttar Pradesh (MUR 377) 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 50S 

(Deb. 20. Vol. III. 29-07-2009) ; Need to auament rail services in Deoria 
Col. 516 ; Parliamentary Constituency. 

Gauge Conversion WOft in Uttar Prade$h i 
(Deb. I. Vol. II. 02-07·2009) ; 
Col. 232-34 

Uttar Pradesh (MUI 377) 
(Deb. 13. Vol. m. 20-07-2009) 
Col. 470-71 

Handloom sectOr in Uuar Pradesh { , . 
(Deb. 6. Vo I. II. 09.07 _ 2009) i Need to check the sod erosaon caused by 
Col. 146 ! river Ganga ia Bbadohi Parliameacary 

High Court Bench at Agra 
(Deb. 6, Vol. II. 09.07·2009) ; 
Col. 108-09 

Constituoncy, Uttar Pradesh 
(MUR 377) 
(Deb. 19. Vol. III. 21.07.2(09) 

Maintenance of National Highways in i Col. S02..()3 
U.~ i 
(Deb. 24. Vol. IV. 04-08-2009) I Need to conscruct a dam It Pactmeda in 
Col. 358-59 j Jalaun Parliamemary ConIti1uency ill 

I . 

Model Railway Stations in Uttar Pradesh! Uttar Pndeth (MUR 371) 
(Deb. 16. Vol. III, 23-07-2009) I (Deb. 4. Vol. II, 07·07·2009) 
Col. 67 , Cot S9S 

i 
Need for gauge conversion of · ....... 1· I 

hetw G da and G 1'11 ... "'7 ~ I Ne,d to construCl a MW bridae on 
een on OfIkhpur Vla I 

Anand Nagar-Naullnwa in I N.H. 29 (E) between GOf8khpw and 
Uttar Pradesh (MUR 371) I SoPauli in Uttar PntdeIb (MUR 371) 
(Deb. S, Vol. II. 13-07.2009) I (Dcb. II, Vol. III. 27·07-2009) 
~.4m I ~.no 
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Need to construct a Railway overbridge i 
at Chilbil Railway crossing in ; 

I 
Pratapgarh Parliamentary: 
Constituency. Ullar Pradesh! 
(MUR 377) I 

Need to declare Kaushambi district in 
Unar Pradesh as a National Tourist 
Spot and provide necessary 
infrastructure for the tourist 
(MUR 377) 

(Deb. 18. Vol. III. 27-07-2009) . 
Col. 727 I 

(Deb. 14. Vol. 111.21-07-2009) 
Col. 571-72 

Need to develop 'Garhganga' a 
Need to construct a Road Overbridge at pilgrimage site in Western 

Mandi Shyam Nagar level crossing in Unar Pradesh (MUR 377) 
Gautam BOOh Nagar Parliamentary (Deb. 13. Vol. III. 20-07-2009) 
Constituency, Ullar Pradesh I Col. 473 
(MUR 377) . ! Need 10 developAgraas an International 
(Deb. 18, Vol. 111.27-07-2009)1 tourist city (MUR 377) 
Col. 733-34 (Deb. I. Vol. II. 02-07-2009) 

Col. 380 
Need to construct an overbridge on 

N.H. 2 at Chakiya Mugalasarai in Need to develop Naimishrayana, a 
Chandauli district of Uttar Pradesh i pilgrimage place in Misrikh 
(MUR 377) j Parliamentary Constituency of 

I Uttar Pradesh as a tourist place 
(Deb. 13, Vol. III, 20-07-2009) (MUR 377) 
Col. 470 i (Deb. 6, Vol. II, 09-07-2009) 

b 'd I Col. 309 Need to construct rt ges over 
Ramaganga and Kunda rivers I Need to ensur:e adequate supply o~power 
connecting Palia and Bedijor in I ~o ~ In Uttar ~ partICUlarly 
H do· P I' ttl'" C nstituency i In Siddharth Nagar dlstnct of the State 

ar I ar lamen_.1 0 'I (MUR 377) 
Uttar Pradesh (MUR 377) (Deb, 18. Vol. III, 27-07-2009) 
(Deb. 23, Vol. IV, 03-08-2009) I Col. 726-27 
Col. 458-59 . '1 b'I' f d 'ok' 

I Need to ensure aval a I Ity 0 n tng 
Need to conslrUCt Railway Over Bridges water in drought hit Bundelkhand 

in district Chandauli, Unar Pradesh region ofUnar Pradesh (MUR 377) 
(MUR 377) , (Deb. 6, Vol. II, 09-07-2009) 
(Deb. 20, Vol. III, 29-07-2009) Col. 309 
Col. 535 Need to ensure construction of roads 

I under Pradhan Mantri Gram Sadak 
Need to construct, ro~d .brid~es at I Yojana as per specified norms and 

Raunahi-Magrasi In dlstnct falZ8bad standards in Pratapgarh Parliamentary 
and at Dhemwaghat in district Gonda, . Constituency, Uttar Pradesh 
Uttar Pradesh (MUR 377) I (MUR 377) 
(Deb, 9. Vol. II. 14-07-2009) i (Deb. 24, Vol. IV. 04-08-2009) 
Col. 581 Col. 573-74 
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Need ~o ex~dite the construction of I Need to open • Kendriya Vidyalaya in 
National Highway between Delhi and Khurja. district Bulandshahar 
Haridwar (MUR 377) i Uttar Pradesh (MUR 377) • 
(Deb. 1. Vol. 11. 02-07-2009) i (Deb. 14. Vol. III, 21-07-2009) 
Col. 3&5-86 I Col. 572 

Need to expedite the construction of i Need to open a Kendriya Vidyalaya in 
railway line between Bhind.' 
Madhya Pradesh and Etawah,; 
Uttar Pradesh (MUR 377) f 

I 

(Deb. 14. Vol. 111.21-07-2009) I 
Col. 570-71 

Sambhal Parliamentary Constituency. 
Uttar Pradesh (MUR 377) 
(Deb. 8. Vol. II. 13·07-2009) 
Col. 476-77 

Need to open a Kendriya Vidyalaya in 
Need to expedite the construction of Shrawasti district. Uttar Pradesh 

Railway Over-bridge No. 86B on (MUR 377) 
Saharanpur-Ambala railway line in (Deb. I. Vol. II, 13-07.2009) 
Uttar Pradesh (MUR 377) Col. 473 
(Deb. 9, Vol. II. 14-07.2009) i Need to provide adequate power supply 
Col. 581 i to Rudauli Na,ar in Faizabad 

Need to give special CQMIOnUC PKkage 1 Parliamentary Constituency. 
for the drought-hit Kaushambi' Uttar Pradesh (MUR 377) 
Parliamentary Constituency.! (Deb. 9. Vot. II. 14-07·2009) 
Uttar Pradesh (MUR 377) ! Col. 576-77 , 
(Deb. I. Vol. 11,02-07-20(9) i Need to provide beaer rail fac:ilities in 
Col. 310-11 I eucem Uuar Pradesh to 800Il tourism 

Need to implement railway projects for! (MUR 377) 
rhebeaerrailconncc:tivityofFaizabed! (Deb. 6. Vol. II, 09-07-2009) 
dislrict in Uttar Pradesh I Col. 305 
(Deb. 13, Vol. Ill. 20·07-2009) : Need to provide financial packap for 
Col. 465 development of Utensil and Handloom 

i 
Need to make functionaJ the glass factory: industries in KhaJilabad. Sant Klbir 

in Chitrakoot district. Banda i Napr Parliamentary Constituency, 
Parliamentary Constituency.' Uttar Pradesh (MUR 377) 
Uttar Pradesh (MUR 377) : (Deb. 24. Vol. IV. 04·01-2009) 
(Deb. 24. Vol. IV. 04-08-2009)! Col. 519-10 
Col. 579 i Need CO provide protoction apinst the 

Need to open a Kendriya Vidyalaya in i ~cautedtocrapsby'NeeIOai' 
Jalaun Parliamentary Constituency i In Fatzabad, Barabankl pd other 
Uttar Pradesh (MUR 3n) • I adjoining distrktJ in UttIr Pradesh 
(Deb. 8, Vol. II, 13.07.2009) I (MUR 377) 
Col. 476 ' (Deb. 20. Vol. m. 29-07-2009) 

Col. 528-29 
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Need to provide special economic 
package for the people affected by 
floods in river Ghagra in Salempur 
Pari iamentary Constitutency, 
Uttar Pradesh (MUR 377) 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 601 

Need to provide special financial 
assistance to the farmers in drought-
hit Balia and Deoria districts of 
Uttar Pradesh (MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 535-36 

Need to provide special fmanc:ia1 package 
10 the Government of Uttar Pradesh 
for the drought hit distridS of Eastern 
Uttar Pradesh (MUR 377) 

Need to re-open the closed fertilizer 
factory in Gorakhpur to overcome the 
shortage of fertilizers in Western 
Uttar Pradesh (MUR 377) 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 465-66 

Need to review the list of B.P.L. Card 
Holders in Western Uttar Pradesh 
(MUR 377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 479-80 

Need to sent a Central Team for 
evaluation for drought-situation in 
Madhya Pradesh and Uttar Pradesh 
(MUR377) 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 569-70 

(Deb. 5, Vol. II, 08-07-2009) Need to set up a hospital at par with All 
Col. 519-20 I India Institute of Medical Sciences in 

Meerut, Uttar Pradesh (MUR 377) 
Need to provide stoppage to Mumbai- (Deb. 19, Vol. III, 28-07-2009) 

bound eltpress trains at Barsati I Col. 501 
Railway Station in Mlichhlishahr 
Parliamentary Constituency, Need to set up a Mega cluster for 
Uttar Pradesh (MUR 377) development of leather industry in 
(Deb. IS, Vol. III, 22-07-2009) I Faizabad district, Uttar Pradesh 
Cot. 600 I (MUR 377) 

I (Deb. 23, Vol. IV, 03-08-2009) 
Need to put in place flood control I Col. 455-56 

measures and provide adequate eed . f F T 
compensation to flood affected people N 10 set ~ a RCWf I und~t °L. e~1 IZCd ~ 

I C · Corporation 0 n 18 Imlte In 
in Hardoi Par iamentary onstrtuency, Gorakhpur, Uttar Pradesh (MUR 377) 
Uttar Pradesh (MUR 377) j (Deb. 26, Vol. IV, 07-08-2009) 
(Deb. 19, Vol. 1II,28-07-2009)! CoI.398-99 
Col. 502 I 

I Need to set up a Trauma Centre at 
Need to re-open Railway Bridge at Gajraula in Amroha Parliamentary 

Railway Crossing 83A in Ambedkar Constituency, Uttar Pradesh 
Nasar Parliamentary Constituency, (MUR 377) 
Uttar Pradesh (MUR 377) I (Deb. 23, Vol. IV, 03-08-2009) 
(Deb. 23. Vol. IV. 03-08-2009) Col. 361-62 
Col. 459 I 
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Need to take steps for declaration of . Need to undertake repair works of 
Piparhawa (Kapilvastu) in district ' 
Siddharth Nagar. Uttar Pradesh as a : 
World Heritage Centre (MUR 377) ; 
(Deb. 5, Vol. II. 08-07-2009) , 
Col. 515·16 

Need to take steps for socio-economic 
development Musahar community in 
Deuria district of Uttar Pradesh 
(MlJR 317) 
(Deb. 4. Vol. II. 07-07·2009) 
Col. 595 

Need to take sleps for utililalion of 
underground wat~r lhrough 'deep : 
boring' in Eastern Uttar Pradesh 
(MUR 377) 
(Deb. 14. Vol. III. 21-07-2009) 
Col 565-66 

National Highway between Saiyedraja 
and Zamania in Chandauli district, 
Uttar Pradesh (MUR 377) 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 328-29 

Need to upgrade B.R.D. MedicalCollege 
in Gontkhpur. Unar Pradesh on the 
lines of All India Institute of Medical 
Sciences (MUR 377) 
(Deb. II, Vol. HI. 16-07-2009) 
Col. 342 

New India Insurance Company 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 165 

New Railway Line from 8artwj Bazaar 
to Faizabad 
(Deb. 16. Vol. III. 23-()7-2009) 

Need to take steps to eradicate the Col. 198 
Japanese Encephalitis disease in New RAilway Line in Uttar Pradesh 
Western Uttar Pradesh (MUR 377) (Deb. 6, Vol. II. 09-07·2009) 
(Deb. 4. Vol. II. 07-07-2009) i Col. 139-40 
Col. 592-93 

New Road Pro~1s for Unar Pradesh 
NeedlOtakc steps to preVCftt eviction of . (Deb, 9, Vol. II, 14-07.20(9) 

fonner flnployees of Tannery and Col. 103-04 
Footwear Corpondion of India from Non--Convcntional Eftergy Centres 
their residences in Kanpur. 
Unar Pradcsh (MUR 377) (Deb. 22. Vol. IV. 31·07-2009) 

Col.4H 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 566-67 Pilferage of PetroIiDiescllKcrosene 

Need to tak~ steps to prevenl the recurring 
floods caused by river Narayani in 
Deoria Parliamentary Constiluency. 
Uttar Pradesh (MUR 377) 
(Deb. 10. Vol. II. 15-07.2009, 
Col. 586-37 

(Deb. 25. Vol. IV. 06-01·2009) 
Col. 218-20 

PrOVl1iior! of EJectricil)' in Schools 
Web 23. Vol. IV. 03·0a-2009) 
Co!. 235 

Rail S~f\"cc between ehhapra and 
Need to undertake development wooo in Banaras 

Varanasi under Jav.aharlal Nehru ([>eb. I. Vol. II. 02-01.20(9) 
National Urban Renewal Minion Col. 167-61 
(MUR 377) " 
(Deb. 2 J, Vol. IV. 30.07.20(9) , Radway Crossing at Durppur 
Col. 294.95 : (Deb I. Vol. II. 02·07·2009) 

Col. 142-43 
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Railway Projects in Uttar Pradesh 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 219 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 199·202 

Railways Lines in Uttar Pradesh 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 119 

Raza Textile Mill, Rampur 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 95 

Reservation System at Sahibabad 
Railway Swion 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 134·35 

Road Over-bridge in Uttar Pradesh 
(Deb. I, Vol. II, 02-07-2009) 
Col. 118 

ROB in Gorakhpur , 
(Deb. II, Vol. III, 16-07-2009) : 
Col. 164-66 

ROB in Uttar Pradesh 

Unmanned level crossings 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 147 

Upgradation of Agra Airport 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 137 

Urban Solid Waste Management 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 33-47 

Uttarakla.nd 

Need to open an Indian Institute of 
Management in Kashipur, District 
Udham Singh Nagar, Uttarakhand, 
declare Kumaon Engineering College 
Dwarahat as National Institute of 
Technology and accord the status of 
Central University to Kumaon 
University (MUR 377) 
(Deb. 4, Vol. II. 01-07-2009) 
Col. 589-90 

Suicide by Contractual Employees 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 318-19 

(Deb. II. Vol. III. 16-07-2009) ! 

Col. 247-48 i VarnI Posts 

Sangam Development Authority i 
(Deb. 26. Vol. IV, 07-08-2009) I 
Col. 137-38 

Shunie Train between Meerut Cantt. and ; 
Rewari 
(Deb. 25, Vol. IV. 06-08-2009) • 
Col. 75 

Filling of Backlog Vacancy 
(Deb. 5, Vol. II. 08-07-2009) 
Col. 153-54 

High Level Vacant Posts in Navratna and 
Miniratna Companies 
(Deb. II. Vo\. III, 16-07·2009) 
Col. 200 

Stoppage of Chitrakoot Express at i Valedidory Reference 
Harauni Railway Station ' Valedictory Reference 
(Deb. 25. Vol. IV. 06-08-2009) ! (Deb. 26, Vol. IV, 07-08-2009) 
Col. 205-06 Col. 432-36 

Supply of gas to power project at Dadri, i Vatmiki Ambedkar Awas Vojana 
DIstrict Gautam Budh Nagar, Uttar ! 
Pradesh (St.) i Implementation ofVAMBAY and SJSRY 
(Dcb. 23. Vol. IV. 03-08-2009)! (Deb. 17, Vo\. III, 24-07-2009) 
Col. 445-46 : Col. 331-44 
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Veterinary Hospitals i Voter List 

Shortage of DoctorsfMedicines in ; Removal ofD-Voter in Voter List 
Veterinary Hospitals I (Deb. II. Vol. III. \6-07-2009) 
(Deb. 19. Vol. III. 28·07·2009) Col. \37 
Col. :!OO-IO 

Viet ••• 

Indian Assistance to Vietnam 

Voter List 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 284 

(Deb. 15. Vol. 111,22-07-2009) WadltwaCo_iUee 
Col. 456-57 

Wadhwa Committee on PDS 
ViUageGrai ..... ks (Deb. 9. Vol. II. 14-07-2009) 
Village Grain Banks Col. 77 

(Deb. 9. Vol. II. 14-07-2009) wutBoard 
Col. 427-21 

Modernisation of Wakf Board 
(Deb. I. Vol. II. 02-07-2(09) 

Fake Visas Col 14-15 
(Deb. 19. Vol. III. 28-07-2009) Strc.-nlininlWakfAdminisb'ation 
Col. 194-95 

(Deb. 16. Vol. III, 23-07-2009) 
Col.~ Vasa for Immersion of Mortal RcmaitIs 

(Deb. 20. Vol. III. 29-07-2009) I 
Col. 357-51 i w. ...... 

Vision 2020 DocumenI 
(Deb. 24. Vol. IV, 04-01-20(9) ! 

Assistance for Cold Storap 
(Deb. 14, Vol. III. 21-07-2(09) 
Col. 57-61 

Col. 176-79 i Cold Storages Facilities 
(Deb. 6, Vol. II. 
Col. 137-40 

09-07.2(09) 

Suspension of optntions by VISL 
(Deb. 6, Vol. II, 09-07-2009) FCI Godown5 
Col. 99 (Deb. 24, Vol. IV, 04-01-2009) 

voter ldaUty Card 

Cancdlation of Voter I Card 
(Deb. 11. Vol. III. 16-07·2009) : 
Col. 149-50 

Cot. 391·91 

FC. Godowns in South India 
(Deb. 14. Vol. 111. 21-07.2(09) 
Col. 368-10 

Date of Birth in Voter Identity Card 
(Deb. 16, Vol. Ill, 23-07-20(9) 
Col. 38-39 

. Hiring of Godowns 

Number of Voters 
(Deb. 11. Vol. III. 16-07.2009) 
Col. 174-15 

(Deb. 19, Vol. III, 21-07-2(09) 
Col. 3»2' 

Runl Godowns 
(Deb. 14, Vol. III. 21-07-2(09) 
Col. 146-52 
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Shortage of Storage Space . I 

(Deb. 14. Vol. III. 21-07-2009) 
Col. 87-110 

Temperature Controlled Food Storage 
Godowns 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 307·14 

Proposal from Maharashtra for 
Restoration of Water Bodies 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 309-10 

Revival of Water Bodies in the Country 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 473-75 

Warehousing Facilities for Agro-Products Water COillervatioa 
(Deb. 19. Vol. III. 28-07-2009) Guidelines for Water Conservation 
Col. 149-54 (Deb. 10. Vol. II. 15-07-2009) 

Waste M •• alnteD' Col. 386 

Disposal ofTreated Dye Emuent 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 10-13 

Inclusion of Waste Management in 
School Curriculum 
(Deb. 23. Vol. IV. 03-01-2009) 
Col. 396 

MonilOring of Waste Manaaement 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 102-43 

Violation of Bio-Medical WuIe Rules 
(Deb. I S. Vol. III. 22-07-2009) 
Col. 446-41 

WasteIalNl 

Development of Wastelands 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 405-06 

Distribution of Wastelands 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 255-58 

Water Bodies 

Water Conservation and Management 
(Deb. 20, Vol. Ill. 29-07-2009) 
Col. 345-50 

Water Hanatilt& 

Rain Water Harvcsling 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 246 

WaterLoaiIll 

Central Assistance for Prevention of Soil 
Erosion and Water Logging 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 198-202 

Water RaoaIftS 

Awareness Programme on Water 
Conservation 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 101-03 

Capital Investment in Water Resource 
Development 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 242-43 

Hydrology Projects 
Per Capitaavailability of Water i (Deb. 20. Vol. III. 29-07-2009) 

(Deb. 5. Vol. II. 08-07-2009): Col. 111.20 
Col. 470-71 I 

Proposal for Restoration ofWatef Bodies 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 308-10 

Impact of Climate Change on Water 
Resources 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 51-53 
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Meeting of Water Resources Secretaries I Weavers of Kamalaka 
(Deb. 15, Vol. III, 22-07-2009) (Deb. 16, Vol. III, 23-07-2009) 
Col. 431-33 Col. 214-15 

Policy for Digging of Lake Welfare of Weavers 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 137 ! 

(Deb. 25, Vol. IV, 06-01-2009) 
Col. 127-36 

1 
Techno Economic Appraisal on Water: Welfare of Weavers and Craftsmen 

Resources ! Community 
(Deb. 20, Vol. III, 29-07-2009)! (Deb. 16, Vol. III, 23-07-2009) 
Col. 100 ! Col. 28-30 

Watenhed 1 West BeDga. 
I 

Allocarion for Watershed Projec:cs i Allotment or LPG Dealership in West 
(Deb. 7, Vol. II, lO-07.2009)! Bengal 
Col. 233-38 . (Deb. 6. Vol. II, 09-07-2009) 

Col. 227·28 

I Bridges on NOs in West Bengal 
Denial of Franchise 10 WeakerSeetion i (Deb. 9, Vol. II, 14-07-2009) 

(Deb. 25. Vol. IV, 06-01-2009) I Col. 9()..92 
Col. 153-54 . 

Increase in Prices of Fertilizers in West 
Weatlaer Bengal 

Abnormalw.dter Conditions 
(Deb. IS, Vol. Ill, 22-07-2009) 

(Deb. I, Vol. II. 02-07-2009) 
Col. 75-76 

Col. 217-1' i Indusrries in West Benp.t 
WeIdler forecast ! (Deb. 13, Vol. JII, 20-07-2009) 

(Deb. 5, Vol. II, OI-01~2009) i Col. 251-59 
Col. 343-51 [ Investment by foreign Companies in 

w.tt.ersc. .... 
Weather Stations 

! West Bengal 
(Deb. 13, Vol. Ill, 20-07·2009) 
Col. 244-57 

(Deb. 10. Vol. II, 
Col. IS5-72 

15-07-2009) iNeed to addmslhe problems beinsfaccd 
I by the Cotton Wavers Cooperative 

WeaYer 

li..atoom~ 

(Deb. 16. Vol. III, 23-07-2009) 
Col. 154-55 

\ Societies in Hooghly district of 
West Bengal (MUR 377) 

, 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 596 

Su1c1des by WeaYerS and era""" ! Need to announce a flMnCiat pacbse for 
,n~b ., I V .. '. the wOf'ktots of DUNLOP factory in 
'uo; . ... 01. IV, 30-07.'2009, 
Col. 234-36 Hooghly, West Bengal faCing 

jobh:uness due to its sick condition 
(MUR 377) lJpliftment of Wea\lers 

(Deb. I. Vol. II. 02-07~200") . 
Col. 311·22 

(Deb. 9. Vol. fl. 14.07.20(9) 
CuI. 582 
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Need to clear the huge deposit of silt in 
Farrakka Barrage (MUR 377) 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 455 

Need to control the annual flood havoc 
wreaked by rivers Keleghai and 
Kapaleswari in West Medinipur 

Need to provide adequate financial 
assistance for all-round development 
of Jhargram Parliamenary 
Constituency in West Bengal 
(MUR 377) 

(Deb. 19. Vol. III. 28-07-2009) 
Col. 504 

District of West Bengal (MUR 377) Need to stan a new train 'Technology 
(Deb. 4. Vol. 11. 07-07-2009), Express' from Howrah to Hijli in 
Col. 598~99 i West Bengal (MUR 377) 

i (Deb. 9. Vol. II. 14-07-2009) 
Need to control the erosion caused by: Cot. 584 

river Bhagirathi in West Bengal I 
(MUR 377) I Need to start operation of civil aircraft 
(Deb. 18. Vol. III. 27-07-2009) ; from Kalaikunda Airbase in 
Col. 729 I West Bengal (MUR 377) 

(Deb. 13, Vol. III, 20-07-2009) 
Need to declare Vidyasagar Memorial I Cot. 474 

Halt in West Mcdinipur. West Bengal II 

as a national heritage site (MUR 377) Need to strengthen the Milk Unions in 
(Deb. 24 Vol. IV 04-01-2009) West Bengal. with a view to improve 
Cot. 51 I ., II the income of milk produc:as in the 

. State (MUR 377) 
Need to expedite completion of Teesta I (Deb. 14, Vol. III, 2 I -07-2009) 

Barrage Project (MUR 377) I Cot. 563 
(Deb. 14. Vol. III. 21-07-2009) NeedtotakestepsfordredgingofHaldia 
Col. 574-75 I Pan, Kolkata (MUR 377) 

Need to expedite thc construction of road 'I' (Deb. 6. Vol. II. 09-07-2009) 
between Mechada to Ranichak on. Cot. 309-10 
N. H. 41 in Tamluk Parliamentary i Need tak st mote' lture 
C · West Ben al I . 10 e eps. to pro . sene. u onslllutency. g I In Murshldabad dIstrict of 
(MUR 377) ; West Bengal (MUR 377) 
(Deb. 8. Vol. II. 13-07-2009) I (Deb. 9. Vol. II. 14-07-2009) 
Col. 477 I Cot. 577-78 

Need to give due share of water from ! New AIR Sub-stations 
Sone River to Bihar as per Bansagar : (Deb. 9. Vol. II, 14-07-2009) 
Agreement (MUR 377) 'Cot. 495-96 
(Deb. 9, Vol. II. 14-07-2009)! 
Col. 583 ! New Projects in the Tribal Areas 

, (Deb. 22. Vol. IV. 31-07-2009) 
Need to 4.'pen a Railway Reservation Col. 493 

Counter in Kandi in Murshidabad 
district of West Bengal (MUR 377) 
(Deb. 5, Vol. II, 08-07-2009) 
Cot. 514-15 

Opening ofLPG~encies in West Bengal 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 153-54 
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Projects of NHAI in Wnt Bengal 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 416-18 

Rail Link between Mwnbai to Daltonganj 
(Deb. II. Vol. III. 16-07-2009) 
Col. 175-76 

Death of Birds 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 471-73 

Declining Population of Snow Leopards 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 383-84 

Railway Projccts in West Bengal : Decreasing Population ofCcnain Spec:ies 
(Deb. 16. Vol. III. 23-07-2009) (Deb. 20. Vol. III. 29-07-2009) 
Col. 120 j Col. 358-60 

Shifting of Railway Projects from Bihar I Decreasing Population of Vultures 
to Wnt Bengal . (Deb. 15. Vol. 111.22-07-2009) 
(Deb. 16. Vol. III. 23-07-2009)! Col. S05-06 
Col. 129 ; 

i Decreasing Population of Wild Birds 
SUiguri Air Station : (Deb. 20. Vol. III. 29-07-2009) 

(Deb. 14. Vol. III. 21-07-2009): Col. 131-36 
Col. 438-39 i 

Supr Milts in West Bengal I Deer Population 
(Deb. 4. Vol. II. 07.07-2009) \ (Deb. 20. Vol. Ill, 29-01-2009) 
Col. 349-50 I Col. 138-39 

Survey on Agricultural Land i Dew~ of8each. Wildlife and Ec:o-
(Deb. 9, Vol. II, 14-07-2009) I Tounsm 
Col. 354-55 i (Deb. 2. Vol. II. 03-07-2009) 

Col. 566-70 
Teesta Irrigation Project 

(Deb. 10. Vol. II. 
Col. 437-31 

15-07-2009) : Dwindling Population of Endangered 
. Animals ' 

Wetlaads 
(Deb. 5. Vol. II, 01-07-2009) 
Col. 19-97 

Conservldion of Wetlands in the counuy Dwindling Population of Lion 
(Deb. 10. Vol. II. IS-07-2009) (Deb. 20. Vol. III. 29-07-2009) 
Col. 387-92 Col. 310-11 

WildHfe 

Conservation of Forest, Wildlife and 
Environment 
(Deb. 20. Vol. III, 29-07-2009, 
Col. 463-92 

Constitution of Tiger Foundation 
(Oeb. S. Vol. II. 08-07-2009) 
Col. 142-46 

Damage 10 Crops by Bluc Bulls 
(Deb. 24. Vol. IV, 04-0'-2009) 
Col. 187 

Elephant Exchanp Policy 
(Deb. 20, Vol. III. 29-07·2009) 
CoI.4S5-S6 

Encroachment of Balmiki Tiger Reserve 
(Deb. 15. Vol. III, 22-07-2009) 
Col. 249 

Establishment of Spec:ial Cell for Wild-
Life Violation 
(Dcb. 10. Vol. II. IS-07-2009) 
Cot 523-26 
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Expansion ofTiger Projects 

(Deb. 15. Vol. III. 22-07-2009) 
Col. 550-52 

Financial Assistance to Tiger Reserves 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 193-96 

Protected Area Network 
(Deb. 20. Vol. III, 29-07-2009) 
Col. 451-52 

Rhinos Population 
(Deb. 15. Vol. III, 22-07-2009) 
Col. 257-59 

Funds for Forestry and Wildlife ~ Tripartite MOUs for Tiger Protection 
Conservation i (Deb. 10. Vol. II. 15-07-2009) 
(Deb. 10. Vol. II. 15-07-2009) I Col. 402-07 
Col. 287-89 

Womea 
Funds for Kuno Wildlife Sanctuaries 

(Deb. 20. Vol. III. 29-07.2009) Aadivasi Mahila Sashaktikaran Yojana 
Col. 204-05 (Deb. 7. Vol. II. 10-07-2009) 

Col. 296-300 
Funds for Protection of Tigers 

(Deb. 5. Vol. II. 01-07-2009) Acid Attacks on Women and Girls 
Col. 276-71 I (Deb. 17. Vol. 111.24-07-2009) 

Col. 138-39 
Funds Spent on Development of Wild 1 

Life Assessment of Nutrition 
(Deb. 5. Vol. II. 01-07-2009) /1 (Deb. 17. Vol. III. 24-07-2009) 
Col. 109-15 Col. 312-15 

lI\-efJects of Mobile Phone Towers on ' Atrocities against Women 
I Birds (Deb. 16. Vol. III, 23-07-2009) 

(Deb. 15. Vol. III. 22-07-2009) Col. 207 
Col. 517 

Impact of Development Activities on 
Wildlife and Forests 
(Deb. 20, Vol. III, 29-07.2009) 
Col. 42-44 

Bank Credit to Women 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 263-65 

Benefits to Women 
(Deb. 22, Vol. IV. 31-07-2009) 

Killing of Rhinos Col. 491-92 
(Deb. 10, Vol. II, 15-07·2009) Cervical Cancer among Women 
Col. 140-41 (Deb. 15. Vol. Ill, 22-07-2009) 

Need to provide protection against the 
dama&e caused to crops by 'Neel Gai' 
in Faizabad, Barabanki and other 
adjoin ina districts In Uttar Pradesh 
(MlTR 3n) 
(Deb. 20, Vol. III, 29-07.2009) 
Col. 521-29 

Population of Leopards 
(Deb. 10. Vol. II. 15·07-2009) I 
Col. 362-64 I 

Col. 240-42 

Crime against Foreign Women 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 434-48 

Crime against Women 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 117-35 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 233 
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Decline in Foreign Women Tourists 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 252-53 

Dew:Jopment of Muslim Women 
(Deb. I, Vol. II, 02-07-2009) 
Col. 226 

National Mission for Empowerment of 
Women 
(Deb. 7, Vol. 11,10-07-2009) 
Col. 250-51 

NOOs 
Education and Self-Employment I' (Deb. 26. Vol. IV, 07-08-2009) 

Schemes for Tribal Women Col. 367-68 
(Deb. 22. Vol. IV, 31-07-2009) i 
Col. 173-96 NOOs for Women and Children 

Employment of Females in Cil (Deb. 2, Vol. II. 03-07-2009) 
(Deb. 5, Vol. II, 01-07-2009) Col. 218-19 
Col. 101 Nutritious Food 

Employment 10 Widows under PMEGP 
(Deb. 19, Vol. III. 21-07-2009) 
CoI.IOI~ 

Empowerment ofWomco 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. SIS 

Exploitation of Women 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 55-57 

(Deb. 17, Vol. III, 24-07-2009) 
Col. 137 

Obesity among Women 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 373 

Online Complaints 
(Deb. 19, Vol. III, 2'-07-2009) 
Col. 330 

Exploitation of Women Domestic: Helps 
(Deb. 13. Vol. III, 20-07-2009) Opening ofOiris Hostels 
Col. 157 (Deb. 23, Vol. IV. 03-01-2009) 

Harassment of Employees at Wort PbIce Col. 11-96 
(Deb. 17. Vol. III, 24-07-2009) Ph . I c __ '-_..t_ T 
Col. 102-43 )'Sa ........ ,U_IVII lest 

I (Deb. 26. Vol. IV. 01-01-2009) 
Hjpcr EdutItions for SC WomeaIGirts 

(Deb. I, Vol. II, 13-07-2009) Col. 149-50 
CoI.14s.t6 I Promotion of Education for Women 
~ Leave 10 Women Eapp:d in I (Deb. II, Vol. 1II, 27-07-2009) 

Uaorpnised Sector Col. 57.7 
(Deb .• 1, Vol. III. 27-07·2009) 
Col 200-01 

Monitorin& Cells 
(Deb. 26, Vol. IV. 07.0.-2009) 
CoI.I~1 

NABAJU> AuisClnce to Women 
(Deb. 22, Vol. IV, 31-01-2009) 
CotS17 

Rcc:nribncftt of Women in Defence FORleI 
(Deb. 23. Vol. IV. 03-01-2009) 
Col. 26 

Rehabilitation Cesures for Women 
(Deb. 1" Vol. III, 24-67·2009) 
Cot. ,00-04 
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Reservation for Women in Government 
Jobs 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 437 

Review of Legislation 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 559-60 

Rising Cases of Infertility amongst 
Women 
(Deb. 15. Vol. Ill. 22-07-2009) 
Col.317 

Setting up ofT oil-Free Helpline 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 57-59 

Trafficking of Women and Children 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 497 

Unemployed Women 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 59-64 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 319-33 

Women Beneficiaries under Rural 
Development Schemes 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 155-62 

Women Employees in Rail Services 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 153-54 

Sexual Harassment of Domestic Helps . W G Ad 
'I omen ovemment vocates 

(Deb. 2. Vol. II, 03-07-2009) (Deb. 16. Vol. III, 23-07-2009) 
Col. 2 I Col 55 

Social Security for Women and Children I Women in Circus 
(Deb. 17, Vol. III. 24-07-2009) (Deb. 26, Vol. IV, 07-08 .. 2009) 
Col. 275 Col. 222 

State Commissions for Women 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 273 

Supreme Court Advisory on Bride 
Bwming I 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 15 

Swarnima Scheme for Women by 
NBCfOC 
(Dcb. II. Vol. III, 27-07-2009) 
Col. 209·10 

Women Judges in Courts 
(Deb. 25, Vol. IV, 06-08-2009) 
CoL 240-42 

Women Labourers in Construction 
Industry 
(Deb. 8, Vol. II, 13-07-2009) 
Col. ISO 

Women Partnership in Panchayati Raj 
System 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 237-44 

Tobacco Consumption by Women I Womea~~latioll 
(Deb. 15. Vol. III, 22-07-2009) I (D,,:'17. Vol. III, 24-01-2009) 
Col. 359-60 I Col. 310 
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Women Prisoners I World Bank and ADB Loan for Tourism 
(Deb. 4. Vol. II. 07-01-2009) i Sedor 
Col. 271-73 (Deb. 22. Vol. IV, 31-07·2009) 

Women Sarpanches Col. 122-23 

(Deb. 26. Vol. IV. 07-08-2009) World Sank Assistan« 
Col. 61-62 (Deb. 2. Vol. II. 03~07-2009) 

WOIting Womens' Hostels Col. 372-74 
J 

(Deb. 22. Vol. IV. 31-01·2009) i World Sank Assistance to Forestry 
Col. 213-15 Projects 

World Bank i (Deb. 15. Vol. III. 22-07-2009) 
I 

Assistance by World Bank for!' Col. 406-10 
Development of Highways World a.nk Assislanc:c 10 Water Sec10r 
(Deb. 19, Vol. Ill. 28-07-2009) I (Deb. 10. Vol. II. IS-07-2009) 
Col. 297-306 ! Col. 211-&4 

Externally Aided Projects ; World Bank Concern over National 
(Deb. 7. Vol. II. 10-07-2009)! Hipways Projcc:ts 
Col. 101-30 . (Deb. 24. Vol. IV. 04-01-2009) 

Food for Human Dnclopmenl I Col. 413-14 
I 

(Deb. 9, Vol. II, 14-07-2009) I for Hu.a.- .... --
Col. 473 World a.tk Loan ""'--7 .. v.J-

(Deb. 9, Vol. II, 14-07-2009) 
Funding of Bridges by World Bank i Col. 209-11 

(Deb. 26. Vol. IV. 07-01-2009) 
Col. 93 World Bank Loan for Urban 

PGCIL Apecment with WB_ ADB 
(Deb. 17, Vol. III. 24-07-2009) 
Col. 418-19 

Villages visited by World Bank Tam 
(Deb. 26, Vol. IV. 07-01-2009) 
Col. 128 

WB and ADS AssiltaM:c for Poverty 

Inf'r8slrucuc 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 313-14 

World s.nk l..-ns for Rec:apitalilalion 
ofPSBS 
(Deb. 26. Vol. IV, 07-01-2009) 
Col. 142-43 

Allevialion ...... _ World BIftk R.epc:wt Oft CIimileChanp 
(Deb. 17. Vol. III, 24-07-2009) (Deb. 5. Vol. II, 01.01.2009) 
Col .• 15-16 Col. 390-91 

WBI ADB Loan for Rural Roads I World 8anb InidItive for Tipr Re.wJ 
(Deb. 22. Vol. IV, 31-07.2009) I· (Deb. 15. Vol. III. 22-07-2009) 
Cot. 106-07 ! Col. 435-39 
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World Haltlt Or& •• isation 

WHONonns 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 3\4-15 

World Heritap Site 

World Heritage Site 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 363-64 

World Meteorological Orpailatioa 

World Meteorological Organisation 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 442 

World Tracie Orpailatioa 

Cenft for WTO and IPR Studies 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. S4-5S 

Resumption of Doha Round of Talks 
(Deb. S, Vol. II, 13-07-2009) 
Col. 51-59 

White Paper on WTO Issues 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 389 

Va"", C ... tttee 
Yashpal Committee Report 

(Deb. I. Vol. II, 13-07-2009) 
Col. 17-23 
(Deb. 13. Vol. Ill. 20-07.20(9) 
Col. 120-22 

Yep 
Research and Development in Yoga 

(Deb. 10. Vol. II. 15-07-2009) 
Col. 331-43 

, Crime among Educated Youth 
: (Deb. 4. Vol. II, 07-07-2009) 

Col. 317-\8 

Development of Skills in Youth 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 239-40 

Inculcating Science Temperament among 
Youth 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 448 

Indian Youth Climate Network 
(Deb. 15. Vol. III, 22-07-2009) 
Col. 493 

Infrastructure for Basic Spans to Youth 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 10-16 

Self-employment to Unemployed Youths 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 331-39 

Unemployed Youths 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 179-97 

Youth Hostels 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 26-27 

Youth Policy 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 402 

Yoatlt Parlia.aeat 

Youth Parliament Competition 
(Deb. 20. Vol. III, 29-07-2009) 
Col. 244 

ZooJocical Park 
Y..... . f . I' Declining Population 0 Anima 5 In 
Cardiac Ailments in Youth I Zoological Parks 

(Deb. 10. Vol. II. 15-07-2009) I (Deb. 20, Vol. III, 29-07-2009) 
Col. 64-65 Col. 280-304 

Creation of Voluntary National Youth Master Plan for Zoological Parks 
Corps 08.07.2009) ! (Deb. 20, Vol. Ill, 29-07-2009) 
(Deb. S, Vol. II. Col. 62-63 
Col. 463 
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,uroa R111111d. Shri J.M. Constitution (Amendment) Bill. 2009 
DcmandsforGrants(GeneraI)2009-2010- (Insertion of new article 21B) by 

Ministry of Agriculture and Ministry Shri Basu Deb Acharia-Int. 
of Consumer Affairs. Food and Public (Deb. 22, Vol. IV, 31-07-2009) 
Distribution I Col. 742 
(Deb. 13. Vol. III. 20-07-2009) i 
Col. 635-40 ~ Constitution (Andaman and Nicobar 

: Islands) Scheduled Tribes Order 
~ forGrants (GencraJ) 2009-20 10- ! (Amendment) Bill. 2009 (Amendment 

Ministry of Human Resource, ftL - "-h d I ) b Sh' B Deb Development . 0 IK'. ~ e u e y n asu 
(Deb. 10. Vol. II. 15-07-2009) Achana-Int. 
Col. 679-1 I (Deb. 22, Vol. IV, 31-07-2009) 

Gas from Krishna-Godavari Basin 
(Deb. II, Vol. III, 16-07-2009) 
Col. 31-32 

Grant of Funds under AIBP 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 74 

Steps to Ensure Availability of Drinking 
Water in the Country (Res.) 
(Deb. 21, Vol. IV. 30-07-2009) 
CoI.J7S-77 

Adlaria, Silri .... Deb 

Accounts of Indians in Swiss Bank 
(Deb. 20. Vol. III. 29-07-2009) 
Col 514 

Allocation of Captive Coal Blocks 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 2-"0-23 

Assessment of Viability of Coal Projects 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 147 

Auction of Broadband Wireless Access 
(Deb. 13. Vol. IV. 03-08-2009) 
COl. 112-13 

Coal Production 
(Deb. 15. Vol. III. 22-07-2009) 
CoI,280-84 

Conservation and Development of Mines 
(Deb. 14. Vol. III. 21-07-2009) 
Cot 10-11 

Col. 742 

Constitution (Scheduled Castes) Order 
(Amendment) Bill. 2009 (Amendment 
of the Schedule) by Shri Basu Deb 
Acharia-Int. 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 742 

Constitution (Scheduled Tribes) Order 
(Ameodment) Bill, 2009 (Amendment 
of the Schedule) by Shri Basu Deb 
Acharia-Int. 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 743 

Formation of Railway ZonesIDivisions 
(Deb. II, Vol. III, 16-07-2009) 
Col. 159-60 

1081 
(Deb. 26. Vol. IV, 07-08-2009) 
Col. 353-54 

Issue arising out of Prime Minister's recent 
visitto Foreign Countries (OUR 193) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 297 

Issues arising out of Prime Minister's 
recent visit to foreign countries 
(OUR 193) 
(Deb. 20, Vol. III. 29-07-2009) 
Col.596-Q! . 
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MergcrofKonkan Railway I Rise in prices of essential commodities 
(Deb. 16, Vol. Ill, 23-07-2009) I (OUR 193) 
Col. 127 (Deb. 23. Vol. IV, 03-01.2009) 

.~_ Rai . I CoI.4fi6.Q 
IYR:UU • Iwa)'s(Amendment)Btll2009- I (Deb.25, Vol. IV, 06.()8..2009) 

Consld. CoI.369-7S 
(Deb. 2S, Vol. IV, 06-08-2009) 
Col. J4.448 Setting up of National Gas Grid 

Mot· D_ It . f l.. __ • I (Deb. 11. Vol. III, 16-07-2009) 
lOll NO;: evocatlOll 0 Proc ...... tJOn Col. 110-81 

Issued by President in Relation to the I 
State of Jharkhand Statutory I Situation arising due to export of non-
Resolution Rc: Approval of i Basmati Rice to c:ertain countries in 
Continu.c:c in ForuofProc:lamation i violation of Government Guidelines 
in Respect of the State of Jharkhand. and steps &liken by the Govemmeot in 
Jharkhand Budget 2009-10, General reprd thereto (CA) 
Discussion and Demands for Grants- (Deb. 2'. Vol. IV, 30-01-2009) 
(JharkhInd)2009-IO - I Col 21>16 
~~.w.~ Vol. II. 14-07-2009) i Situation arising out of drou,'n and 

I floods in various pans of the counuy 
National Commission on Fanners i (OUR 193) 

(Deb. 9. Vol. II. 14-07-2009) I (Deb. 19, Vol. III. 28-07-2009) 
Col. 40-42 i Col S12-16 I 

National Renewable Enerzy Policy I Situation lrising out of IqMcaIc loss 
(Deb. 17. Vol. III. 24-07-2009)! of jobs due to retrenchment and 
Col. 320-21 I c:Iosure of industries.. includiRl IT 

~ sector aad sleps taken by the 
PowerGcnenltion &om Rene'MIbIe Ener&Y I Govemmem in Ibis rqard (CA) 

Sources ' 
(Deb. 2. Vol. II. 03-07-2009) (Deb. 22. Vol. IV. 31-07-2009) 
Col60I~ Col. 694 

Production at Kuhi works of SAil 
(Deb, 6. Vol. II. 09-07.2009) 
Col 219 

Railway Budget--2009-2010-Gcncral 
Discussion 
(Deb, 4. Vol. II. 07-07-2009) ; 
C~.6SJ.61 I 

Restruc:turingofSEBs 
(Deb 7. Vol. II. 10-07-2009); 
Col. 19-21 

ReVIew Committee for Railway Printing 
Presses 
(Deb, 16. Vol. III. 23.07-2009) 
CoI.20~ 

Small Industries in Underdeveloped 
Areas 
(Deb. 9. Vol. II. 14-07·.2009) 
C.olS4143 

Suspension or operations by VISl 
(Deb. 6, Vol. II. 09·07-2009) 
Col. 99 

Udhampur-8aramu11a Rail Project 
(Deb. 6, Vol. II. 09-07-2009) 
~,:?jJ 

Adlai Saokar, Sltr' 
FinaIu(No. 2, Bill2OO9-Consid. a. fa 

(Deb, II, Vol. 111. 27-07·2009) 
CoI,atJ-14 
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Gen~1 B~dget, 2009-20 IO-General i De-recognition of Medical Colleges 
DIscussion and Demands for Excess i (Deb. 10. Vol. II. 15-07-2009) 
Grants (General). 2006-2007 I CoI.216-17 
(Deb. B. Vol. II. 13-07-2009) I 
CoL 564-67 , Deaths due to Japanese Encephalitis 

Adbibri, Shri Suvendu i (Deb. 5. Vol. II. OB-07-2009) 
I Col. J02-M 

Need to expedite the construction ofroad J Demands for Grants (General). 2009-20 10 
between Mechada to Ranichak on IRe: Ministry of Home Affairs 
N.H. 41 in Tamluk Parliamentary I' (Deb. 15, Vol. III, 22-07-2009) 
Constitutency, West Bengal Col. 673-77 
(MUR317) I 
(Deb. B. Vol. II, 13-07-2009) I DevelopnentofSrnallandMediumTowns 
CoIA77 (Deb. 2, Vol. II. 03-07-2009) 

I Col. 376-80 
Need to take steps for dredging ofHaJdia 

Port, Kolkata (MUR 377) ! Development of Technology Institutes 
(Deb. 6. Vol. II. 09-07-2009) I (Deb. B, Vol. II, 13-07-2009) 
Col. 309-10 I CoI.14344 

I 
AdMya Nath. YOIi ; Doubling of Rail Lines I (Deb. 16, Vol. III, 23-07-2009) 
Air- Service between Delhi and Gorakhpur I Col. 106-07 

(Deb. I. Vol. II, 02-07-2009) I 

Col. 112-13 I Flood Control and Management Scheme 
. . . . . • (Deb. 15, Vol. III, 22-07-2009) 

Anti-India ACl!Vltles i Col374-80 
(Deb. 14, Vol. III, 21-07-2009) I 
Col. 437-31 : Gauge Conversion Work in Uttar Pradesh 

Bilateral Relations with Nepal 
(Deb. 10. Vol. II. 15-07-2009) 
Col. I 77-7S 

By-pass on NH·2B 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 223 

(Deb. I, Vol. II, 02-07-2009) 
Col. 232-34 

Incidents of Attacks on Indian Nationals 
in Afghanistan 
(Deb. 20. Vol. III. 29-07-2009) 
CoI.4546 

Central University status to State i India-ChinaBorderDispute 
Universities . (Deb. 20. Vol. III. 29·07-2009) 
(Deb. 13. Vol. 11I.20-07-2009)! Col. 510-1 I 

Col. 2 19-20 I Indo-Nepal Road Connectivity , 
Citi:.r:enship Status of Refugees 

(Deo. 14. Vol. III. 21-07-2009)' 
CoU29-JO 

Credit Flow through RR8s 
(Deb. 26. Vol. IV. 07·0S-:!009) . 
('01.10 

(Deb. 15, Vol. III. 22-07-2009) 
Col. 275-76 

Indo-Nepal Treaty. 1950 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 323 
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lmer-Linking ofRiwn 
(Deb. S. Vol. II, 08-07·2009) 
Col. 1-14 

Repairing of NH·28 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 214 

Need to accord the status of a Central PCDrIY 
University toGoraIdlpUr University in (Deb. 7. Vol. II. 10·07·2009) 
Uaar Pradesh (MUR 377) Col. 379-82 
(Deb. l. Vol. II. 02·07-2009) ! ROB inGorakhpur 
Col. 319 ! (Deb. II. Vol. III. 16-07-2009) 

Need to construct a new bridge on 
N.H. 29 (E) between Gorakhpur and 
Sonauli in Utiai' Pradesh (MUR 377) 
(Deb. 18. Vol. III. 27·07-2009) 
Col 730 

Col 164-66 

Sarva Shiksha Abhiyan 
(Deb. I. Vol. II. 13-07-2009) 
Col 23 1-31 

i Situation arising out of drought and 
Need to create a separate State of \ floods in \1arious pans of the country 

'PocnlAChal' (MUR 377) '(OUR 193) 
(Deb. S. Vol. II, 08.07.2009) (Deb. 19. Vol. III. 21-07-2009) 
ColSI7.11 ColS61-70 

Need to include Bhojpuri ...... in the Slow P1Ice ofWOft under PMGSY 
Eighth Scbedule to the Constitution; (Deb. 2, Vol. II. 0}'()7·2009) 
(MUR 377) Col. 117~ 
(Deb. n. Vol. III, 20·07-2009) : SuperfutExprcslTrain 
Col467.a ' (Deb. I, Vol. II. 02-07.2009) 

Need to set up a new unit of Fertilizers i Col. 110 
Corporation of India limited in ' Superfast train between Kolka.a· 
Gorakhpw, Unar Pndcsh (MUR J77) Gofakhpur 
(Deb. 26, Vol. IV. 07.01.2009) i (Deb. 21, Vol. IV, 30·07·2009) 
Col J9I.99 Col. 71 

Neul to uppade B.R.D. Medical Collqc Terrorist Actwities 
in Gorakhpur, Uttar Pradesh on the: (Deb. 14, Vol. III. 21·07·2009) 
lines or All India InstitUIC of Medical i Col 319-92 
Scienca(MUR377) ; AMl.SltriMud .... 
(Deb. II. Vol. III. 16-07·2009) , 
Col. 342 : Abuse against Children 

! (Deb. 26. Vol. IV. 07-0'-2009) 
Railway Budget (2009-2010) --General' Col. 141 

Discussion . 
(Deb. S. Vol. II. 01-07.2009) ; Acquisition ofland for HiJhwa)'S 
Cd.SSO-S9 . JDeb. 9. Vol. II. 14·07·2009) 

Col. 317 
Rcgionallanpages in EiJhlh Sche~luIe Ap11t'ian Crisis 

(cDoIeb4~nI9. Vol. III. 21-07-2009), (Deb. 24. Vol. IV. 04-01-2009) 
.• .., Col. ItJ0.6l 



Airport al Navi Mumbai 
(Deb. I, Vol. II. 02-07-2009) 
Col. 287-88 

Airports InfTastructure Development 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 285-86 

Amendment of Law on Custodial Deaths 
(Deb. 19. Vol. III. 28-07-2009) 
C~I.I99-200 

Coastal Security 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 497-99 

Collaboration in Health Sector between 
India and US 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 524-25 

Commodity Derivative Markets 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 51-52 

Anti-Adulterant in Kerosene I C 'ty C II' C 
J ommumounse 109 entres 

(Deb. 6, Vol. II. 09-07-2009): (Deb. 9, Vol. II. 14-07-2009) 
Col. 253 ' Col. 44748 

Assistance to Victims of Exlremism 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 435 

Awareness about Harmful Consequences 
of Smoking 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 257-58 

Ban on Depiction of Objectionable Scene 
on Screen I 

Competition Commission oflndia 
(Deb .. 25, Vol. IV, 06-08-2009) 
Col. 204-05 

Conference of Forest Ministers of State 
(Deb. 10, Vol. II, 15-07-2009) 
Col.5()5.{)6 

Criteria forCGHS 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 265-66 

(Deb. 14. Vol. III. 21-07-2009) CurriculumonRTlAct 
Col. 37J..74 (Deb. 23, Vol. IV. 03-08-2009) 

Col 14748 
Booking of Agriculture Products 

(Deb. 16, Vol. 111. 23-07-2009) Deemed University Status 
Col. 297-98 (Deb. 8, Vol. II, 13-07-2009) 

Col. 4 19-20 
Cash for Food Scheme 

(Deb. 4. Vol. II. 07-07-2009) 
Col. 265-66 

Central Assistance 10 States for 
Agriculture Sector 
(Deb. 14, Vol. III. 21-07-2009) 
Co1.411·13 

Child Rights Legal Cell 
(Deb. 2. Vol. II, 03-07-2009). 
C~1.571 

Delay in Defence Procurement 
(Deb. 13. Vol. Ill. 20-07-2009) 
Col. 276-77 

Demand and Supply of Petroleum 
Products 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 185-87 

Disinvestment in CIL 
(Deb. 5, Vol. II. 08-07-2009) 
Col. 462'{)3 

Coastal Regulations i Disinvestment ofPSUs 
(Deb. 5. Vol. II. 08-07-2009); (Deb. 2. Vol. 11. 03-07-2009) 
Col. 367-68 Col. 619-20 
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Drought Like Situation : Gas from Private Companies for Power 
(Deb. 24. Vol. IV. 04-08-2009) 1 Sector 
Co1.214-IS (Deb. 2, Vol. II. 03.07.2009) 

Dumping of Hazardous Wasle by Foreign: Col. SSO-S I 
Countries i 
(Deb. IS. Vol. III. 22-07-2009) . General Budget ._-- 1009-2010 General 
Col. 382 

Excise Duty BenefItS to Consumers 
(Deb. 25. Vol. IV. 06-08·2009) 
Col. 24546 

Exit ofMNCs from Indian Bourses 

Discu5sion And Demands for Excess 
Grants (General) 2006-2007 
(Deb. 9. Vol. II. 14-07-2009) 
CoI.610-12 

(Deb. 7. Vol. II. 10-07.2009) GeneticaUyModifaedFoodCrops 
Col. 337-38 (Deb. 4, Vol. II. 07-07-2009) 

Expansion of Educalional Institutions , CoI.46J.64 

~~7~ii Vol. 111.20-07-2009) : HeakhlnfonnationSurveyunderNRHM 

Exploration holiday for Petroleum 
Companies 

(Deb. IS. Vol. III. 22-07-2009) 
Col. 44445 

(Deb. 21, Vol. tV. 30-07-2009) : lmplementllionofSchedulcdTribesand 
Col. 247-48 ' OtherFomrOweUen(Recognitionof 

Export of Wheat and Rice Forest Rights) Act 
(cDeb. II. Vol. III. 27-07-2009) (Deb. 26, Vol. IV, 07-01-20(9) 

01.219-11 
Col. 371-76 

Ex1emaIIy Aided Projects, 
(Deb. 7. Vol. II. IO-07-2009)! IrnprovementofVillage&oaomy 
Col 101·30 ' (Deb. 17. Vol. III. 24-07-2009) 

Fmanciat Crunc:h faced by Air India l Col. 4041 
(Deb. ). Vol. II. 02-07-2009) 
Col 14-15 ! Indo-MyanmarGasPipelines 

Fiscal Orficit 
(Deb. 22, Vol. IV, 31-07·2009) . 

(Deb. 21. Vol. IV. 30-07·2009) 
Col. 37·38 

CoI.S49-~ : lndo-Oman Gas Pipeline Project 
Food Crisis (Deb. 25. Vol. IV. 06-0'-2009) 

(Deb. 24. Vol. IV. 04-01-2(09); Col.2.S-2b 
CoI.415-16 

foreign co-pilots in Domestic Airline~ 
(Deb. 21. Vol. IV. 30-07-2009) 
Cal. 117 .... 

Fresh Stake in Russian Oil and Gas 
Projects 
(Deb. I\. Vol. III. 16-07-2009) j 
Col. 307 

... mial P()Ii~"} far Food Ptocns.ing 
(Deb. 1S. Vol, IV. 06-01·2009) 
CetI.217-11 

Innovative Prokric(j\ in IT Sector 
(Deb. I. Vol. II. 13·01·2009) 
Col. 397-89 
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Introduction of New System for Aviation! Nationalisation of Rivers 
Safety (Deb. 10, Vol. II, 15-07-2009) 
(Deb. I, Vol. 11. 01-07-20(9). Co1.263.{)4 
C-01.211-12 

Irregularities in Health Projects 
(Deb. 20. Vol. Ill. 29-07-2009) 
Col. 389-92 

Loan to SMEs 
(Deb. 7. Vol. II, 10-07-2009) 
Col. 293-95 

Mandatory-Accreditation of Hospitals 
(Deb. 15, Vol. III. 22-07-2009) 
CoI.SOJ.05 

Nbmuf~ngofA~ft 

(Deb. 18, Vol. 1II, 27-07-2009) 
CoL 386 

Minimum Wages for Domestic Helps 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 374-75 

Minority representation in employment 
(Deb. 6. Vol. II. 09-07-2009) 
CoL 274 

Murtizapur-Acbalpur Rail Line 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 67-68 

National Fibre Policy 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 83 

National Gas Highways 
(Deb. I. Vol. II. 02-07-2009) 
Col. ISO-51 

National Policy on Alcohol and Drug 
Abuses . 
(Deb. 15. Vol. 111.22-07-2009) • 
Col. 284-85 

National Sports Policy 
(Deb. 9. Vol. II, 14-07-2009) 
Co1.412-13 

! New Building Bye-Laws 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 338-39 

. Organ Donation 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 382-84 

Patent Violation Charges 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 161 

Patient of Ayurvedic Medicines 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 31>16 

Policy for Development ofMSME 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 387-88 

Poverty List 
(Deb. 5, Vol. II, 08-07-2009) 
CoL 271-73 

Power Generation from Renewable Energy 
Sources 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 91-93 

Power Theft in NDMCAreas 
(Deb. 14, Vol. III. 21-07-2009) 
CoL 276-77 

Procurement of Oil and Natural Gas from 
Russia 
(Deb. II, Vol. 111. 16-07-2009) 
Col.S6-57 

Project for JNNURM 
(Deb. 7. Vol. II. 10-07-2009) 
Col.35~ 

Promotion of Community Policing 
(Deb. 19. Vol. 111. 28-07-2009) 
Col. 34143 

National War Memorial ~ Promotion of Food Processing Units 
(Deb. 23, Vol. IV, 03-08-2009) i (Deb. 6, Vol. II. 09-07-2009) 
Col. 13940 : Col. 170-74 
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Promotion ofTextile Industry 
(Deb. I, Vol. II, 02-07-2009) 
CoI.30S-07 

Proposal for Central Assistance under 
AIBP 
(Deb 5. Vol. II. 01-07-2009) 
CoI.I29-JI 

PTAIFTA with South Africa and Latin 
American Countries 
(Deb. 23, Vol. IV, 03-01-2009) 
CoI.3n 

Railway Budget - 200CJ..20 10 - General 
Discussion 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 661-7 I 

Railway Line between Yavatmal to 

Safety. Health and Environment at 
Workplace 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 704-05 

Scheduled Tribes and Other Forest 
Dwellers (Recognition of forest 
Rights) Act 
(Deb. 17, Vol. Ill. 24-07-2009) 
CoJ.41J-t5 

Screening of India Bound Passengers 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 128-29 

Security to Foreign Women Tourists 
(Deb. 19. Vol. III, 21-07-2009) 
CoI.40t~ 

Self--reading Series for Childml 
(Deb. 23, Vol. IV. 03-01-2009) 
Col.4~27 

Achalpur 
(Deb. 1 I, Vol. III, 
Col. 321-22 

Setting up of Investment Hubs 
16-07-2009) i (Deb. 21. Vol. IV, 30-07-2009) 

: CoI.223 
Recovery offarm Loan I Setting up of Tribunals in Educ:ational 

(Deb. 26, Vol. IV, 07-08-2009)· Institutes 
Col. 269-71 I (Deb.', Vol. II, 13-07-2009) 

. . 'CoI.2IS Regulate the funalOOs of MajOr Pons I 
(Deb. 13, Vol. III. 20-07-2009) Situation arising out of drought and 
Col40S.()6 floods in various parts of the country 

Revision in Notified Disaster List 
(Deb. 9. Vol. II, 14-07-2009): , 

(DUR 193) 
(Deb. 19. Vol. III. 21-07-2009) 
ColS4244 

Col 96-100 : Sluggish Progress in tfighway Projects 
P«NV (Oeb 4. Vul. II. 07-07-2009) 

(Deb. 17. Vol. 
Col. 188 

III. 24-07-2009) I 

Right ofCbi1dren ID Free and Compulsory : 
Education Bill. 2009-Consid. "Pus . 

Col. 18-25 

Sman Cards 10 BPI. Families 
(Deb. 18. Vol. III. 27·07·2009) 
Col. 67·70 

(Deb. 24. Vol. IV. 04-08-20(9) ; Strcngthenmg ofRRBs 
Col. 702 RA . (Deb. 7. Vol. J I. 10.07·2009) 

-~ Cot 368-69 
Rural Development Schema S ~ 'dy E'" . t La 

(D b , UI»I on .NucatK'IfUI an 
Cofe2~~' Vol. IV. 07·01-2009)' ~~~ I. Vol. II. 13-07.2(09) 
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Supply of Generic Drugs Advani. Shri L.K. 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 134-35 

Supply of KG Gas to RNRL 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 256-57 

Situation arising due to export of non-
Basmati Rice to certain countries in 
violation of Government Guidelines 
and steps taken by the Government in 
regard thereto (CA) 

Supply of LNG from Iran 
(Deb. II, Vol. III, 16-07-2009) 
Col. 203 

Supply of Oil to India 
(Deb. II. Vol. III. 16-07-2009) 
Col. 289-90 

Swine Flu 

(Deb. 21. Vol. IV, 30-07-2009) 
Col. 273-82 

Agarwal. Shri Jai Prakash 

Agreement on Terrorism 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.4S.3-85 

Allocation of Funds for Defence 
Procurement 

(Deb. 4. Vol. II, 07-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col. 352-53 I Col.410-12 

Task. Force for NRHM Arablt and Non-Arable Land 
(Deb. 20, Vol. III, 29-07-2009) I (Deb. 19, Vol. III, 2S-07-2009) 
CoJ.407-10. I CoL 422-26 

Technology Upgradauon Fund Scheme I' Assistance for Vocational Studies 
(Deb. 25. Vol. IV, 06-08-2009) (Deb. IS, Vol. III, 27-07-2009) 
Col. 155-58 Col. 389-90 

Trafficking of Women and Children Availability of Oil and Gas 
(Deb. 22, Vol. IV. 31-07-2009) (Deb. 16, Vol. III, 23-07-2009) 
Col. 497 Col. 255-S6 

Training to Police Personnel Black Money 
(Deb. ]4, Vol. III. 21-07-2009) (Deb. 2, Vol. II, 03-07-2009) 
Col. 488-89 I Col. ~5 

Transparency in Environmental Brahrnos Missile 
Clearances I (Deb. 13, Vol. III, 20-07-2009) 
(Deb. 10, Vol. II, 15-07-2009) I Col404 
Col. 474 I Closure of Spinning Mills 

UNICEF Report on Neo-Natal Deaths I (Deb. 16, Vol. III, 23-07-2009) 
(Deb. 20. Vol. III, 29-07-2009) i Col.207-09 
Col. 314 I' Compensation for Damaged Crops 

Use of Machines underNREGS (Deb. 9, Vol. (I, 14-07-2009) 
(Deb. 22, Vol. IV, 31-07-2009) CoJ. 43 1-32 
Col. 383-90 Concession for manufacturing of 

Yashpal Committee Report Petroleum Products 
(Deb. 8, Vol. II, 13-07-2009) I (Deb. 21. Vol. IV, 30-07-2009) 
Col. 17.23 I Col. 92·93 
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Credit to MSM Enterprisesllndustries 
(Deb. 26, Vol. IV, 07-08-2009) 
Col.S6-58 

Export Oriented Units 
(Deb. 13, Vol. III, 20-07-2009) 
COI.303-OS 

Delayed Payment to Personnel on Peace Family Courts 
Keeping Missions (Deb. 6, Vol. II. 09-07-2009) 
(Deb. 13, Vol. III. 20-07-2009) Col.283-86 
CoL 162 Free LegaJ Aid 

Demand and Availability of Gold II (Deb. 6, Vol. II, 09-07-2009) 
(Deb. 8, Vol. II, 13-07-2009) CoI.13-84 
Col. 147 IF' E ......... A Oft:lgt'I x ... _ .. e 

Demands for Grants (Genera I),. (Deb. 22, Vol. IV, 31-07-2009) 
2009-20 lORe: Minisat)' ofHomeAftUs i CoL 553-55 
(Deb. 15, Vol. III. 22-07-2009) i F eed F'p P . 
Col. 732-35 j r om I ten CRSIOIl 

; (Deb. 4, Vol. II, 07-07-2009) 
Dengue Cases I Col. 44&-5 I 

(Deb. I S, Vol. Ill. 22-07-2009) I Funds ft Common •. _a.L n._ 
Col. 361-62 .. or -..n ......... 

i (Deb. 4. Vol. II. 07-07-2009) 
Development of Forest Villages ! Col. 511.13 

(Deb. 2. Vol. II. 03-07-2009) i flmds to States under PMEGP 
Col.44042 ! (Deb. 14. Vol. III. 21-07-2009) 

Developnent ofYamuna i Col. 415-81 
(Deb. 17. Vol. III. 24-07-2009) I Global w.m' . Antan:t' 
Col.3S3-55 ! me m lea 

I (Deb. 5. Vol. II. 01-07-2009) 
Dilapidated condition of Road Over! Col. 286-a7 

Bridge at Red Fort in Delbi I Hiring of Godowni 
~~61!i Vol. II, 09-07-2009) I (Deb. 19. Vol. III. 21-07-2009) 

I Col 320-21 
Employment Geoeratioa Schemes Hoardinz in Fel Godowns 
~~1;2, Vol. IV, 31-07-2009) (Oeb. 14, Vol. Ill, 21-07.2009) 

Col 240-4 I 
Expansion of MY 

(Deb 2 Homeless and Landle .. L.bourenJ . 4, Vol. IV, 04-01-2009) 
Col. 342-50 Worten 

(Deb. I. Vol. It, 13-07-2009) 
Expenditue ineumd on Advertisements I Col. 240-46 

(Deb. I, Vol. If, 02-07-2009) \ . 
CoL 235-36 Hotel T.,ff 

(Deb. 17. Vol. III. 24-07-2009) 
Export of Agriaalture, Rural and Khadi Col. 406-07 

Products 
(Deb. 24, Vol. IV, 04-01.2009) Hydro Power Projedl 
CcI.355-S6 ! (Deb. 7, Vol. II, 10·07·2009) 

, CoL281-89 



NAME INDEX 399 

Impact of Climate Change JNNURM 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.65~ 

(Deb. 2, Vol. II, 03-07-2009) 
Col. 45-112 

Implementation ofSarva Sbiksha Abhiyan 
(Deb. \8, Vol. III. 27-07-2009) Level of Education in MCD Schools 
Col. 366 (Deb. 19, Vol. Ill. 28-07-2009) 

I Col.III-12 
Improvement in Exchequer i 

(Deb. 7. Vol. II, 10-07-2009)! Manufacturing of Submarines 
Col. 366 i (Deb. 23. Vol. IV. 03-08-2009) 

Improvement in services of CAs I Col. 387 
(Deb. 21. Vol. IV. 30-07-2009) Metro Railways (Amendment) Bil~ 2009-
Col. 156 ! C 'd 

I Onsl • 

Incentives to Foreign Tourists i (Deb. 25. Vol. IV. 06-08-2009) 
(Deb. 7. Vol. II. 10-07-2009) i Col. 337-39 
Col. 346 ! 

Missing Foreign Nationals Incentives to Players 
(Deb. 4, Vol. 11. 07-07-2009) 'I (CoIDe.48-b. 592' Vol. II. 14-07-2009) 
Col. 491-93 

Increase in Agricultural Loan I Mobile Phone Companies 
(Deb. 14, Vol. III, 21-07-2009) I (Deb. 8, Vol. II, 13-07-2009) 
CoI.401 Col.359-60 

Indecent Advertisements I Need to amend the Disability Act. 1995 to 
(Deb. 2, Vol. II, 03-07-2009) ensure effective implementation of the 
Col. J69.. 70 I I schemes meant for welfare of the 

Industrial Development Centre I physically challenged persons 
(Deb. \8. Vol. Ill, 27-07-2009) i (MUR377) 
Col. 405-10 I (Deb. I, Vol. II. 02-07-2009) 

Institutes Providing Physical and Sports ! Col. 376-77 
Education I 
(Deb. 24. Vol. IV, 04-08-2009) II Needtochalkoutaplanforbetterscwer 
Col. 2 10-11 and drainage system in North-East 

L __ Ii BPL F '1' 'I' Delhi Parliamentary Constituency Insurance ScncJlJc or ami tes 
(Deb. 22, Vol. IV, 31-07-2009) i (MUR377) 
Col. 680-81 I (Dcb. 14, Vol. III. 21-07-2009) 

.' Col. 563-64 International Flights from Domestic! 
Terminals Need to regularize and provide essential 
(Deb. 16. Vol. Ill, 23-07-2009) basic facilities in colonies of North-
Col. 2% East Delhi Parliamentary Constituency 

Investment for lnfrastructural 
Development 
(Deb. t 5, Vol. III, 22-07-200~) 
Col. 252-53 

(MUR377) 
(Deb. 20, Vol. III, 29-07-2009) 
COl.S32 
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Need to speed up the preparations for 
Commonwealth Games scheduled to 
be held in New Delhi in 2010 in a co-
ordinated and professional manner 
(MUR377) 
(Deb. 5, Vol. II. 08-07-2009) 
CoI.513 

NGOs 
(Deb. 17. Vol. Ill, 24-07-2009) 
Col.486-87 

Number of VoIerS 
(Deb. II, Vol. tn, 16-07-2009) 
Col 114-75 

Package to Sugarcane Fanners 
(Deb. 9, Vol. II, 14·01-2009) 
Col 480-8 I 

Pending Cases 
(Deb. 25. Vol. IV, 06-08.2009) 
Col 115 

Recovery of Outstanding Taxes 
(Deb. 2. Vol. II, 03-07·2009) 
Col.S44-45 

Regularization of Unauthorized Colonies 
(Deb. 26, Vol. IV. 07-08-2009) 
CO/.265-66 

Rehabilitation of Retired Defence 
Personnel 
(Deb. 23. Vol. IV. OJ-08-2009) 
Col.4J.49 

Research on Climate Change in the 
Northern Pole 
(Deb. I S, Vol. Ill. 22·07·2009) 
ColS23-24 

Residential Arrangements for 
CommonweaItb Games 
(Deb. 19. Vol. Ill, 21-07-2009) 
Col. 44546 

Per Capita Income 
(Deb. 20. Vol. III, 29-07.2009) Restriaions on Persons of Indian Origin 
Col9S-99 (Deb. 5, Vol. II, 08·01-2009) 

Power Generation from Atomic: Energy 
(Deb. 5. Vol. II, 08·07-2009) 
Col. 153 

Privatisation of Power Distribution 
(Deb. 26, Vol. IV. 01-68·2009) 
Col 207-01 

Processing of Fruits and Vegdables 
(Deb. 6, Vol. It, 09·07·2009) 
Col. 231-41 

Production of Crude Oil by JOC 
(Deb. 2S. Vol. IV, 06-68.2009) 
Col. 114 

Rail Accidents 
(Deb. 21, Vol. IV, 30-07.2009) 
Col.I~ 

Rasbtriya Sam Vikas Yojana 
(Deb. 22, Vol. IV, 31.07.2009) 
CoI.J63-69 

Ratio of Judges 
(Deb. I, Vol. II, 02-01.2009) 
Col. 111-11 

Col. 318 

Review of Eslcntial Commodities Act. 
1955 
(Deb. 4, Vol. II, 07-07·2009) 
Col. 197-98 

Revival of Hosiery llfills 
(Dcb. 6, Vol. II, 09-07·2009) 
Col. 269 

JaM" 
(Deb. 17, Vot. Ill, 24-67·2009) 
Col III 

Riaht of Vote to NRisIOvmeu Indians 
(Deb. 10, Vol. II. I S-07-2009) 
Col. 292-93 

Sale of Botltcd Water 
(Deb. 19, Vol. tH. 28-07-2009) 
Col. 387-90 

Sa&elliles Launc:hed by India 
(Deb. 10, Vol. U. IS-07·2009) 
CoI.407-JO 
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Schemes for Upliftment of Safai 
Karamcharis 
(Deb. IB, Vol. III, 27-07-2009) 
Co1271-76 

Security Review of Indian Mission in 
Afghanistan 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 123-24 

Services of Air India 
(Deb. I, Vol. II, 02-07-2009) 
Col. 189-90 

Shortage of Lighl Combat Aircraft 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 371 

Shortage of Manpower in Anned Forces 
(Deb. 18, Vol. Ill. 27-07-2009) 
Col. 48-49 

Slow Progress of Scientific Research and 
Development 
(Deb. J 5. Vol. III. 22-07-2009) 
Col. 455-56 

Social Security Schemes for Poor People 

Survey on Backward Region 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 168-69 

Torturing of Parents 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 260 

Trade Centres 
(Deb. 23. Vol. IV. 03-0B-2009) 
Col. 339 

Trade Deficit 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 273-80 

Use of Science and Technology in the 
Development of country 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 511-14 

Use of Solar Energy 
(Deb. 22. Vol. IV. 3 J -07-2009) 
Col. 498-99 

Village and Rural Industries 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 3 19-28 

(Deb. B, Vol. II, 13-07-2009) Village Electrification 
Col. 427-28 (Deb. 7, Vol. Il, 10-07-2009) 

Special Cell for Commonwealth Games 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 44445 

Spying Cases in Anned Forces 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 425-26 

Staff in Indian Embassies 
(Deb. 20. Vol. III, 29-07-2009) 
CoL 407 

Standards of Sports 
(Deb. 9, Vol. II, 14-07-2009) 
CoI.SIB-19 

Sugarcane Production 
(Deb. 14. Vol. nr. 21-07-2009) 
Col. 337-42 

Col. 329-32 

Voter List 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 284 

Workers in the Food Processing 
Industries 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 80 

Agrawal, SlIM Rajendra 

Allocation of Funds for Cantonments 
(Deb. B, Vol. II. 13-07-2009) 
Col. 74-75 

Benefits of Sixth Pay Commission 
(Deb. 13. Vol. III. 20~07-2009) 
Col. 156 
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Decrease in Pasture Land ! Expenditure on Students Studying in 
(Deb. 14, Vol. III, 21-07-2009) I AIIMS 
Col. 407-09 I (Deb. 20. Vol. Ill, 29-07-2009) 

i Col. 125-26 
DeJay in Justice I 

(Deb. 11, Vol. III, 16-07-2009) ! ~~~lrr~1. II. \3-07-2009) 
Col 4445 i Col. 212-13 

Demand ~or:Grants (General), 2009-2010; i Extinction of Fish Species 
Re: Ministry of Power : (Deb. 14. Vol. III. 21-07-2009) 
(Deb. 14. Vol. III, 21-07-2009) 1 Col. 361-68 
Col. 74446 ; 

: Fencing oflJldo..Bangladesh Border 
DemandofindianE~Organisation i (Deb. 24, Vol. IV. 04-01-2009) 

(Deb. 13. Vol. III, 20-07-2009). Colm-18 
CoL \71-76 i FilingofiT Return 

Demands for Grants (General)! (Deb. 17. Vol. Ill. 24-01-2009) 
2009-2010-Ministry of Human i Col311-79 
Resource Development i food Crbb 
(Deb. 10. Vol. II. 15-07-2009) (Dcb. 24, Vol. IV, 04-01-2009) 
Col 698 ColA 1 5016 

Demands for Grams (General). 2009-20 to 
Re: Ministry of Home Affairs 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 720-22 

Direct Subsidy 10 Farmers 
(Deb. II, Vol. III, 16-07-20(9) , 
CoI.296J17 

Funds for ~ ofTourist Places 
(Deb. 2. VQI. II, 03-07·2009) 
ColS46-41 

Funds for Forestry and Wildlife 
Conservation 
(Deb. 10. Vol. II. 15·07·2009) 
Col. 21749 

i 
Employment of Females in ClL 1 Funds for Raeardl in Aa;ricukure 

(Deb. 5, Vol. II, 08-01.2009)· (Deb. 14. Vol. III. 21-07-2009) 
Col. 101 Col. 271-7) 

Employment 10 Displaced Persons 
(Deb. 20, Vol. III. 29-07·2009) 
CoI.493-9S 

Eradication of Leprosy 
(Deb. I S. Vol. III, 22-07-2009) 
CoI.40J.OS 

FImds under AIBP 
(Deb. 10. Vol. n. 15·07·2009) 
CoI.39S-99 

Ganga and Yamuna Action Plan 
(Deb. I S. Vol. 111. 22-07.20(9) 
Col1S·1' 

Excl' p .• .-." . General Budget--2009.2010 General 
USIOl1 0 JYtCUICII1CS from Pric:eControI ~ DiKUSlion and Demands for Excess 

Lit( I <iraJtI (General) 2006-2G01 
(Deb. 16, Vol. Ill. 23-01-2009) (Deb. 9, Vol. U.14..o1.2009) 
<AI. 299 I Col 106-10 
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Gennan Technology for LHB Coaches 
(Deb. II. Vol. III. 16-07-2009) 
CoI.3I1-12 

Human Resource Development 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 118 

Kisan TV and Radio 
(Deb. 19. Vol. III. 28-07-2009) 
CoI.414 

Law on Euthanasia 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 122 

Implementation of Multi-purpose Identity i 
Cards i Laying of Pipeline along with NH-7 
(Deb. 9. Vol. II. 14-07-2009) I (Deb. 4, Vol. II. 07-07-2009) 
Col. 527-28 I Col. 285 

Import Duty on Cotton i Lodging of Prisoners without Trial 
(Deb. 17. Vol. III. 24-07-2009) ! (Deb. 9, Vol. II. 14-07-2009) 
Col. 89 . I Col. 236 

Impon of Pulses I Losses ofSEBs 
(Deb. 4, Vol. II, 07-07-2009) I (Deb. 7. Vol. II, 10-07-2009) 
Col. 14748 i Col. 25~ 

I 

Inclusion of Castes in SCs and OBC~ Lists : Manufacturing of Helicopters 
~~~~ Vol. III, 27-07-_009) : (Deb. 23, Vol. IV, 03-08-2009) 

: Col. 16-17 
Inclusion of Sports in School Curriculum i 

(Deb. 24. Vol. IV, 04-08-2009) i MergerofBSNLandMTNL 
Col. 261-62 (Deb. 13. Vol. III. 20-07-2009) 

Increase in Price oflron Ore by NMOC 
Col. 266 

(Deb. 6, Vol. II. 09-07-2009) MinorityCommission 
Col.81-l3 (Deb. 25, Vol. IV, 06-08-2009) 

Col. 239-40 , Indus Water Treaty 
(Deb. 20, Vol. 
Col. 201 

III. 29-07-2009) : MobileNetwork 
I 

Introduction of Bullet Trains 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 227 

Introduction ofGST 
(Deb. 26. Vol. IV, 07-08-2009) 
CoI.201.{l2 

Iron Ore Reserves 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 436-37 

Job opponunities for minorities in private 
sector 

I (Deb. 9. Vol. II. 14-07-2009) 
Col. 496-97 

Modernisation and Construction of 
Airports 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 239 

; Muslim Education 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 383-97 

National Commission for Religious and 
Linguistic Minorities 

(Deb. 21, Vol. IV. 30-07':!009) , (Deb. 25. Vol. IV. 06-08-2009) 
Col. 145-46 Col. 49-50 
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Need to provide special financial! Power Agreement with Neighbouring 
assistance for promoting irrigation; Countries 
facilities in Vidarbha region of : (Deb. 26. Vol. IV, 07-08-2009) 
Maharashtra (MUR 377) 1 Col. 124-25 
(Deb. 24, Vol. IV, 04-08-2009) , Power from Paddy Hay 
CoI.5n-78 . (Deb. 17, Vol. III. 24-07-2009) 

New Railway Projects i Col. 423-26 

(Deb. 16. Vol. 111.23-07-2009) , PowerfromRenewab1eEnergySources 
Col. 271 I (Deb. 26. Vol. IV. 07-08-2009) 

, Col. 203 
NHAl's Plan for Truck Drivers : 

(Deb. 19. Vol. III. 28-07-2009) ; Primifl8 the Names of Medicines in Hindil 
Col. 252-53 I Efl8lish 

i (Deb. 16, Vol. III, 23-07-2009) 
Non-Payment of compensation ro PAPs I Col. 140 
~~J Vol. III, 22-07-2009) I Production of Fish 

I (Deb. 4. Vol. II, 07.07-2009) 
Non-Paymeot o(Nd Present Value j CoJ.40S-06 

(Deb. IS, Vol. Ill. 22-07-2009) : RaiIwayBudgel-2009-2010-Generai 
Col. S07~ : Oiscussion 

Norms for BPl I (Deb. 4, Vol. II, 07-07-2009) 
(Deb. 5. Vol. II, 08-07-2009) I Col ~24 

f 
CoI.31G-14 ! Reduction in Medic:al Scab 

One lapIop Per Child i 
t (Deb. 23. Vol. IV. 03 .. 08-2009) i 

(Deb. 20, Vol. III. 29-07-2009) 
CoI.m-71 

Col. 173 : Rdaabildation Council oflndia 

Organic Fenitizm 
(Deb. 24. Vol. 
CoI.414-IS 

IV, 04-01-2009) . 

(Oeb. 23. Vol. IV. 03-08-2009) 
CoI.2S4-SS 

, Rmke Commission 
(Deb. 13. Vol. III. 20-07-2009) 

Payment of Subsistence Allowance to Col. 425 
Fanners and Agricultural Labourers . .. . .. 
Bill. 2009--Shri Hannj G. Ahir -1m. : Report ofNallOR81 Bulldmg OrprusatlOl1 

~e~:u22. Vol. IV. 31-07.2009). ~~) 22. Vol. IV. 31-07-2009) 
. Col. 53142 

Pension to Anganwadi Workers and' R' fOro R 1 ... _,.., S . ev~wo g egU-JYOl )'Slem 
Helpers (Deb. 10. Vol. II. I S-07·;20()9) 
(Deb. 21. Vol. IV. 31.07-20(9): CoI,4I' ... 3 
CoI.487 

Pollution by Thermal Power Plants 
(Deb. 22. Vol. IV. 31-07-2009) 
CoI.J40.41 

Rise in prias of mcntial commodities 
(OUR 193) 
(Deb. 26, Vol. IV, 07·08-2009) 
Col. 400-0 I 
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Royalty on Coal . Third railway line between Nagpur-
(Deb. 5, Vol. II. 08-07-2009): Hyderabad 
Col.~ (Dcb. 21, Vol. IV, 30-07-2009) 

Salary and Facilities for Jawans 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 197 

Col. 178 

Updating of Land Records 
(Deb. 7. Vol. II. 10-07-2009) 

Setting up of Coal Testing Centres Col. 35-40 
(Deb. IS. Vol. III. 22-07-2009) UseofCFLs 
CoJ.315-16 (Deb. 7. Vol. II. 10-07-2009) 

Setting up of Fast Track Courts CoI.262~3 
(Deb. 16. Vol. III, 23-07-2009) 
Col 2 19-20 Use of Solar Energy 

Sharing of Evidence on Mumbai Terror 
Attack 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 95-96 

Shonage of Anti Rabies Vaccines 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 488-89 

Shortage of Staff in NYKS 

(Deb. 22, Vol. 
CoI.562~3 

IV. 31-07-2009) 

Women Employees in Rail Services 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 153-54 

Yatri Niwas in Shirdi 
(Deb. II. Vol. III, 16-07-2009) 
Col.202·m 

(Deb. 9, Vol. II. 14-07-2009) Ajmal,SbriBadruddili 
CoJ.87-19 

Shortage of Teachers in Higher 
Educationa1 Institutions 
(Deb. 8. Vol. II, 13-07-2009) 
Col.418-19 

Shortage of Warships 
(Deb. 8, Vol. II, 13-07-2009) 
Col. ]:96J17 

Special package for Maharashtra Farmers 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 421-22 

Slatus of Ban).; to Postal Lkpartment 
(Deb. 23, Vol. IV. OJ-OS-:!009) 
Col. 33-3<1 

latkal Re~alion 
(l)cb 6. Vol. II. 09-07-2009) 
C..,1. 277-78 

Technology Transfer Agreement for T-QO 
Tanks 
(Deb 13. Vol. 111. 20·07·2009) 
Col. 145 

I 

Compulsory International Passport for 
HAJ2009 
(Deb. 10, Vol. II, I S~07-2009) 
Col. 41 1-12 

! Development of Majuli Isl1IIld as World 
Heritage Site 
(Deb. 10. Vol. II, 15-07-2009) 
Col. 295-96 

Fencing at Zero Point 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 26 

Flood and Erosion Management by 
Brahmaputra Board 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 89-95 

General Budget. 2009·20' O-Gencral 
Discussion and Demands for Excess 
Grants (General). 2006-2007 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 667-7 I 
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Handling ofHaj Pilgrims by Air India i Ajnala. Dr. Rattan Singh 
(Deb. II. Vol. (II, 16-07-2009) : Construction of Four Lane Road between 
Col. 237-38 

Land Erosion 
(Deb. 26, Vol. IV. 07-08-2009) : 
Col.l60-64 

jalandhar By-pass to Dhilwan-
Amrit.qr 
(Deb. 4. Vol. 1/, 07-01-2009) 
CoL::!.."lQ..31 

Multi Sectoral Development Plan : Custodial Deaths 
(Deb. 16, Vol. III. 23-07-2009) I (Deb. 4. Vol. II. 07-07-2009) 
Col. 25 " Col. 478-82 

Railway Budget (2009-20 I 0) _ General ! Demand ~m:Granls (General). 2009-20 I 0; 
Discussion ~ Re: MlRlstty of Power 
(Deb. 5, Vol. II. 08-07-2009)! (Dcb. 14. Vol. Ill. 21..07-2009) 
Col. 744-48 ! CoI.669-72 

Removal ofO-Voter in Voter List I Demands for-Grams (General). 2009-2010 
"") : Re: Ministry of Home Affairs 

~~~j/ I. Vol. Ill, 16-07-_009) 0" (Deb. 15. Vol. III. 22-07-2009) 
. i CoI.697-99 

Reopening of Airport at Dhubri • De I fB' d ,, __ _ " ve opment 0 Ir ~R.tuary 

(Deb. 16. Vol. III. 23-07-2009). (Deb. 26. Vol. IV. 07-08-2009) 
Col 173 ! Col. 129-3\ 

Rhinos PopuJalion t General Budget. 2009-20 I O-General 
(Deb. IS, Vol. Ill. 22-07-2009)! Discussion and Demands for Excess 
Col257-S9 ! Gr1Rs(0encnJ)'2CJ06..2007 

Ri8htofChildrentoFreeandC~1sory i (Deb. 8. Vol. II, 1.3-07-2009) 
Education Bill. 2009-Consid. &. Pass: Cd.498-502 
(Deb. 24. Vol. IV, 04-01-2009) ~ Landing Fees at Amritsar Airpon 
Col 743-47 \ (Deb. 6. Vol. II. 09-07-2009) 

Situation arising OUI of drought and ; CoI_135-36 

floods in various pans of the country i New Railway Line between Khem Karan 
(OUR 193) l and Manawala 
(Deb. 19. Vol. III. 21-07-2009,; (D~b. I I. Vol. lft 16-07.2009) 
CoI.615-19 CoI.I.tO 

StatusofSrirampur-SildwCorridor , Rise in Pr~ of Essential Commodities 
(Deb, 14. Vol. III. 21-67-2009); (OUR 193) 
Col 2 1&-22 ' (Deb. 25, Vol. IV, 06-01-1009) 

Women Labourers in Construction; Col. 441-44 

Industry : Road over bridge at Baba Hakala 
(Deb. 8, Vol. II. 13-07-2009): (Deb. 6. Vol. II. 09-07-2009) 
Col. ISO ' CoI.217 
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Usc of Black Films in Cars 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 103 

Funds under Panchayati Raj System 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 73-75 

Alagiri. Shrl S. 

Demands for Grants (GeneraJ}-2009-2010 
-Ministry of Agriculture and Ministry 
of Consumer AtTairs, Food and Public 
Distribution 
(Deb. 13. Vol. III. 20-07-2009) 
CoI.S85-88 

AMIabe., Sbri N.rayaa Singh 

General Budget - 2009-2010 General 

Health Audit 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 445-46 

Job loss due to Closure of Industries 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 7-14 

Loss of Foodgrains 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 29-44 

Discussion And Demands for Excess Projects for Improvement of National 
Grants (General) 2006-2007 Highways 
(Deb, 9, Vol. II. 14-07-2009) I (Deb. 19, Vol. III, 21-07-2009) 
CoI.667~ I CoI.212-14 

A ........ SIIriM. I RailwayBucIget-2009-2010-GcncraI 
llannIsforGnaa(~}-2009-20IO I Discussion 

-MinislryofAgricultureand Ministry (Deb. 4, Vol. II, 07-07-2009) 
ofConsumcrAffain, Food and Public I' CoI.~19 
Distribution i Replacement of Old Coaches 
(Deb. 13, Vol. III, 20-07-2009) I (Deb. 21, Vol. IV, 30-07-2009) 
Col 533-37 i Col. 44 

Manual Scavengers i Shortage of Personnel in PMF 
(Dcb. 23, Vol. IV, 03-01-2009) Ii (Deb. 24, Vol. IV, 04-08-2009) 
Col 17-11 , CoL29I-92 

! 
Training Centres for SCs I Shortage ofVaccmes 

(Deb. 23, Vol. IV. 03-08-2009) I (Deb. 20, Vol. III, 29-07-2009) 
Col 129 Col. 24-31 

Aulltll K ... r. SIIri I Smuggling of Drugs 
Allocation of Funds for Rural I (Deb. 24, Vol. IV, 04-08-2009) 

I Dcvclopmrnt I Col. 357-58 
(Deb. 22. Vol. IV. 3 t -07-2009) Unaccounted Funds . 
Col. S4~ (Deb. 22, Vol. IV, 31-07-2009) 

Allocation of Power to States CoL 373-74 
(Deb. 22, Vol. IV, 31-07·2009) 

Anaadi. Shri Suresh Col.487-aq 
Committee on Fisheries 

Contract to Telecom Company (Deb ')4 Vol IV 04-08-2009) 
(D-b "3 Vol IV 03-08·2009); . -. . . .. . -, . , '; Col.l2-84 
Col. 249-50 . 
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Deep Sea Fishing I Distribution ofFoodgralns • Cheap Rate 
(Deb. 9, Vol. II, 14-07-2009) I (Deb. 19, Vol. III, 28-07·2009) 
Col.lO<WS I Col. 29-3 I 

Deep Sea Fishing ProjectS ofMPEDA 1 Films Institute in Kerala 
(Deb. I, Vol. II. 13-07.2009)! (Deb. 24. Vol. IV. 04~08-2009) 
Col 87-38 ! CoI.~ 

i 

General Budget. 2009.IO-General : Food Processing Units in Kerala 
Discussion and Demands for Excess' (Deb. 16, Vol. III. 23·07-2009) 
OnInts--{GeneraI)2O()6.()7 . Col. 275-76 

(Deb. 6, Vol. II, 09-07-2009) ; UighAirFareforGulfCoumries 
Col.465-6I . (Deb. 16. Vol. Ill. 23-07·2009) 

Coll2S-26 
Protection to Fishennen in Deep Seas : 

(Deb. 8, Vol. II, 13-07-2009): Import Duty on Edible Oil 
Col224-2S i (Deb. 14, Vol. Ill, 21·07·2009) 

. CoI.30~ 
Railway Budget (2009-20 10) - General ; 

Discussion . India's Trading Partners 
g:~ 5, Vol. II, 08-07-2009) i ~~~l~~ Vol. Ill. 27-07-2009) 

Indian Immigrants in Europe 
(Deb. IS. Vol. III, 22·07-2009) 

Affiliation by CBSE Col. 294 
(Deb. 8, Vol. II, 13-07-2009) Indian lastitute ofTedInoIoJy 
CoI.JOI..I5 (Deb. 13, Vol. m, 20·07·2009) 

s.n on Import of Chinese ToysIMobiles Col. 317 

(Deb. II. Vot. III, 27~07·2009) IflIemliI&ioftaI MaRet orVanil1a 
Col. "14 (Deb. 13, Vol. III, 20-07-2009) 

Bharal NinNn Prop.fene 
CoI.2tJ9..IO 

(Deb. 17. Vol. III. 24-01-2009) i LNGPeironetProjecutKocbi 
Col. 434 (Deb. 2S, Vol. IV, 06..08-2009) 

Cot 121·22 
Centre for WTO and IPR Stud;es 1 

(Deb. 23, Vol. IV, 03-0 •• 2009) ; Minority Slatus to Educationll 
Col. S4-SI I tnstitutktn$ 

(Deb. 23, Vol. IV. Gl-o ... 200CJ) 
Cultivation of A~ Col. 26)46 

(Deb. 9, Vol. II. t4-01·200AJ): u_.&_ • i r T' I' .• 'L... Col .,., .. ~c ' ,"_mfht on 0 Ifuva II ft,f.,...,. 
• ~6.J i StatiM 

DemandsforGnnts(Gcnend)2009-20IO-.. ! (Deb. I, Vol. II. 02-07·2009) 
Ministry of Human Resource; Col.I26 
Development ; National A&riwlturt Insurance Scheme 
(Deb, 10, Vol. II, 15-07·2009) (Deb. 9, Vol. II. 14-01.2009) 
Col. 686 Col. 2t(~J7 
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Oil Exploralion al Cochin High 
(Deb. 16. Vol. III. 23-07-2009) • 
Col. 204 

VIP Lounge at Thiruvalla Railway Station 
(Deb. II. Vol. III. 16-07-2009) 
Col. ISO-51 

Overseas Indians Anuragi. Shri Ghanshyam 
(Deb. 20. Vol. III. 29-07-2009) • C' f 
Col. 392406 onservallon and Development 0 Mines 

Pradhan Mantri Gram Sadak Yojana 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 53-55 

Price Stabilization Fund 
(Deb. 18. Vol. III. 27-07-2009) 
CoI.210-11 

Rural Electrification Corporation 
(Deb .. 17. Vol. III. 24-07-2009) 
Col. 387-92 

Schemes for Small Industries 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 151-59 

Setting up of Airport at Pathanamthina 
(Deb. 21. Vol. IV. 30-07-2009) . 

(Deb. 14. Vol. III. 21-07-2009) 
Col. I-II 

General Budget 2009-20 I O-General 
Discussion and Demands for Excess 
Grants (General) 2006-2007 
(Deb. 7. Vol. II, 10-01-2009) 
Q)I.458-60 

Irrigation for Drought Hit Areas 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 511-12 

Need to construct a dam at Pachnada in 
JalalU1 Parliamentary Constituency in 
Uttar Pradesh (MUR 317) 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 595 

Col. 107 Need to open a Kendriya Vidyalaya in 
Jalaun Parliamentary Constituency. 

Setting up of Rubber Park in Kerala Uttar Pradesh (MUR 317) 
(Deb. 8. Vol. II. 13-07-2009) (Deb. 8, Vol. II. 13-07-2009) 
Col. 224 CoL 416 

Setting up of Virology Institute : Opening of Kendriya Vidyalaya 
(Deb. 10. Vol. II, 15-07-2009) i (Deb. 13. Vol. III. 20-07-2009) 
Col. 353·54 i Col. 17-38 

Social Security for Women and Children : , Proposal for Construction of Dams 
(Deb. 11. Vol. III. 24-07-2009) (Deb. 15. Vol. Ill. 22-07-2009) 
Col. 275 Coli 08-92 

Spread of Vector Borne and Infectious 
Diseases 
(Deb. 10. Vol. II. 15-07-2009): 
Col. 38-64 

Stale-wise Targets for Bharal Nirman : 
Programme 
(Deb. 20. Vol. III. 29-01-2009) 
Col. 161-96 

Unemployed Women 
(Deb. 8. Vol. II. 13-07-2009) 
Co1.5Q.64 

ROB in Uttar Pradesh 
(Deb. II. Vol. III. 16-07-2009) 
Col. 241-48 

Af'la .. Shri AsIaok 

Admission of Students in K VS 
(Deb. 18. Vol. Ill. 27-07-2009) 
Col. 229-32 

Ann!; Licence with aU India Validity 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 277-78 
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Branches ofSBI Abroad I Perfonnance ofNGOs 
(Deb. 22, Vol. IV, 31-07-2009) (Deb. 26. Vol. IV. 07-08-2009) 
Col6S9 i CoI.3SI-S2 

OIambal Ghariyal Region I Proposal for Check DIm 
(Deb. 20. Vol. III, 29-07-2009) I (Deb. 20. Vol. III. 29-07-2009) 
Col. 106-07 ! Col. 203 

i 
Condition ofFamiites of Martyrs i Sale of Food gains at Lower Prices 

(Deb. IB, Vol. III, 27-07-2009) l (Deb. 19. Vol. III. 28-07-2009) 
COU4-&S I Col. 370-71 

0eve1opmentofNH-92 I " ... Shri ... ywatGup .... 
(Deb. 19. Vol. III. 28-07-2009) i Adulteration in Petroleum Products 
Col 89-90 ; (Deb. 2S. Vol. IV, 06-01-2009) 

Hostel Facilities in KVS I Col. 161 
(Deb. tB. Vol. 111, 27-07-2009) : Agro and Rural Industries Societies 
Col 86-18 I (Deb. 24, Vol. IV, 04-08-2009) 

Jan Shiksban Sansthan I Col. 278--79 
(Deb. 23. Vol. IV, 03-08-2009) I 8barat Shiksha Kostl 
ColI5S-74 I (Deb. 13, Vol. 111, 20-07-2009) 

Kisan Credit Cards ! Col. 237 
1 

(Deb. 26. Vol. IV, 07-08-2009) i Delay in ReimburscmentofBiJls 
Coll6S 1 (Deb, 20. Vol. III. 29-07-2009) 

Need for four-Ianing of NH 92 and i CoL 260-61 
construction of bridges on the i Ooc:tor-Pabent Ratio 
Highway8a'OSSrM!rKawari,a.mbaI i (Deb. IS, Vol. Ill, 22-07-2009) 
and Yamuaa (MUR 377) I Col262~3 
(Deb. 23. Vol. IV. 03-01-2009) i ._~ ur~ 
Col4S1 ! Employment Generated -- PlnK<A.lP 

: (Deb. 14, Vol. Ill, 21-07-2009) 
Need for four-Ianing0fNH..92 (MUR 377) i Col. 232-31 

(Deb. 20. Vol. 111. 29-07-2009) : E pando Bus' fLIC 
Col S34 i" 10& mess 0 

I, (Deb. 26. Vol. IV. 07·08-2009) 
Need to expedite the coastruc:tion of Col243-44 

railway line between Bbind, Madhya I. .. . 
Pradesh and Etawah, Uttar Pradesh! FmancUlI Ass~ to Cooperartves 
(MUR377) ; (Dcb. 14, Vol. III. 21-07-2009) 
(Deb. 14, Vol. 111. 21-07-2009) I CoL419-16 
CoLS70-71 i Functionina Pancbayati Raj lDStiIutions 

Needtoformulateaschcmeti " (Deb. 26. Vol. IV, 07-08·2009) 
Of50ilcrosioncauscdbyri~a::! ColIS2-5S 
(MUR377) 1 Industry Status to Tourism 
(Deb. 10, Vol. II, 15-07-2009) 1 (Deb. 17, Vol. III, 24·07.2009) 
Col 584 ! Col248 

I 



NAME INDEX 413 

Misutilisation of U.S. Aid to Pakistan 
against India 
(Deb. 20, Vol. III. 29-07-2009) 
CoLSI5-J6 

National AIDS Control Programme 
(Deb. 15, Vol. III, 22-07-2009) 
CoI.50J-02 

Rail Accidents and Compensation 

ADd, Sbri Kirti 

Fanner Debt Relief Scheme 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 261 

Flood in UP and Bihar 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 147-48 

(Deb. 25. Vol. IV, 06-08-2009) Flood ReJiefto Bihar 
Col. 105-09 (Deb. 9, Vol. II, 14-07-2009) 

Shortage of Doctors and Medicines in 
Hospitals 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 199 

Small Scale Industries 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 61-65 

Study on Diabetic Cases 

CoI.I09-11 

Right of Children to Free and Compulsory 
Educalion BiI~ 2009-Consid. 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 720-33 

Rise in Prices of Essential Commodities 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 59-65 

(Deb. 20, Vol. III, 29-07-2009) Supply of Coal under Coal Linkage 
Col. S77 Scheme to Bihar 

ADd, SbriGhulalll Nllbi 

All India Institute of Medical Sciences, 

(Deb. 5, Vol. II, 08-07-2009) 
CoI.107~ 

New Delhi - Election AzJIaruddiII, M ............. 
(Deb. S, Vol. II, 08-07-2009) I' General Budget-2009-20JO General 
Col. SOl Discussion And Demands for Excess 

Jawaharlal Institute of Post-Graduate I' Grants (General) 2006-2007 
Medical Education and Research- , (Deb. 9, Vol. II, 14-07-2009) 
Election . Col. 585-89 
(Deb. 10, Vol. II. 15-07-2009) G J B d 2009-201O-G I Col 554 enera u get, enera 

. Discussion and Demands for Excess 
Post-Graduate Institute of medical I Grants(GcneraI),2006-2007 

Education and Research,Chandigarh- (Deb. 8, Vol. II, 13-07-2009) 
E~ I Co1.698 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 502 Ba.lu, Sltri T.R. 

Situation arising out of rapid spread of 
swine flu in the country (OUR 191) 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 699-700 

Admission Quota for Other Backward 
Classes 
(Deb. 8, Vol. II, 11-07-2009) 
Col. 291-92 
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Allocation of Natural Gas 
(Deb. 6. Vol. II. 09-07-2009) 
C.o1.1I2-13 

Grants to NGOs 
(Deb. Il. Vol. III. 20-07-2009) 
Col. 200 

Clearance under CRZ and FCA ; Implementation of OBC Reservations 
(Deb. 10. Vol. II. 15-07-2009); Quota 
Col.I!4-28 (Deb. 20. Vol. III. 29-07·2009) 

Col. 313 
Coastal Regulations 

(Deb. 5. Vol. II. 08-07-2009) : Indian Assislance to Vietnam 
CoI.367~ (Deb. 15. Vol. III. 22-07-2009) 

Dead! CertifICate ofPrabhakaran 
CoI.456-57 

(Deb. 5. Vol. II. 08-07·2009) : IncHanJudic:iaJServicc 
09.:f7-2009) Col. 495-96 (Deb. 6. Vol. II. 

Col. 269-70 Delay in launch ofGSM Project . 
(Deb. 8. Vol. II. 13-07-2009)4l l.-r-LinkingofRivers 
Col. 56 ! (Deb. S. Vol. II. 08-07 -2009) 

Development of Tamil as Classical I Col.I().12 

Language ! Judicial Reforms 
(Deb. II. Vol. III. 27-07-2009) (Deb. I. Vol. II. 02-07-2009) 
CoI.264-6I CoL 16 

Doubling of Rail Line between 
Villupwwn-Dindigul 
(Deb. 16. Vol. III, 23-07-2009) 
Coli 15-16 

Expansion of Coimbaore, Madurai and 
TtruchiAitpons 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 184-85 

Exploration of Oil ill Cauvery Basin 
(Deb. 21. Vol. IV. 30-07-2009) 
CoJ.46 

Filling of Bad dog Vac.anc:y 
(Deb. 5, Vol. II, 08-07-2009) 
ColI53-S4 

Gauge conversion between CoUnbatore-
Dindigul 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 206 

Gau&e Conversion in Tamil Nadu 
(Deb. I, Vol. II, 02-07-2009) 
CoI.212-14 

UC Hoklinp in Mutual Funds 
(Deb. 26. Vol. IV. 07-0.-:!009) 
Cot '19 

Metro RaiJwIys(Amencbat) BiD. 2009-
Consid. 
(Deb. 2$, Vol. IV. 06-0'-2009) 
Col 14344 

Modernisation of Chennai Airport 
(Deb. I. Vol. II, 02-07-2009) 
CoI.21U9 

Nationa' Commission for 8ac:kward 
ctassea 
(Deb. 23. Vol. IV, 03.01-2009) 
Col. 6-7 

National Ovmeu Scbolanhip Scheme 
(Deb. II, Vol. fit. 21-07-2009) 
Col. 5'·504 

New Rail Lines in Tamil NIdu 
(Deb. 2S, Vol. IV, 06-01-2009) 
CoL167.Q 
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Nuclear Power Plants in the country 
(Deb. 5. Vol. II. 08-07-2009) 
Co\.391-92 

OBC IPS Officers 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 117 

Production of Foodgrains 
(Deb 4. Vol. II. 07-07-2009) 
CoI.48-60 

Production of Oil and Gas in Krishna 
Godavari and Cauvery Basin 
(Deb. I. Vol. II. 02-07-2009) 
Col. 151-52 

Refining capacity of refineries in 
TamilNadu 
(Deb. 6. Vol. II. 09-07-2009) 
CoI.2444S 

Rehabilitation of Tamil Civilians in 
Sri Lanka 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 136-37 

Reservation Bill for OBCs 
(Deb. 20. Vol. III. 29-07-2009) 
Col 148-49 

SClST/OBC lAS OffICers 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 357-58 

Selected Candidates from Reserved Quota 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 245 

Situation arising out of drought and 
floods in various parts of the country 
(OUR 193) 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 527-32 

Ultra Mega Power Projects 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 609 

Utilisation of Unused Sah Lands 
(Deb. 8. Vol. II, 13-07-2009) 
Col. 2 10-1 I 

Vacant Posts in Medical Collegesl 
Institutes 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 501 

Vacant Seats in Educational Institutions 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 423-25 

Babe, Shri K.c. Siagb 

Reservation in Judiciary Agricultural Mechanisation 
(Deb. II. Vol. Ill, 16-07-2009) I (Deb. 4. Vol. II, 07-07-2009) 
Col2J6-17 Col. 97-102 

Reserves of Coal Bed Methane and Gas Air and Water Pollution 
Hydrates (Deb. 20, Vol. III, 29-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) I Col.206-08 
Col. 53-58 . Pro' Biomass Co-Generatlon Power ~ects 

Right of Children to Free and CompuJsory (Deb. 7, Vol. II, 10-07-2009) 
Educltioo BilI,2OO9-Consid. and Pass Col. 225-27 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 690-93 

Rural Development Schemes 
(Deb. 2, Vol. II, 03-07-2009) I 
Col. 579-602 I 

Central Himalayan States Development 
COWld) Bill. 2009 by Shri K.C. Singh 
'Baba'-lnt. 
(Deb. 22. Vol. IV. 31-07-2009) 
C.ol. 745 
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CommonwealthGames i Central University to Kumaon 
(Deb. 14, Vol. III, 21·07·2009) i University (MUR 377) 
CoI.204-08 i (Deb. 4, Vol. II. 07·07·2009) 

• i Col S89-9O Constitution (Amendment) BIll, 2009- i 
(Amendment of Article 51A) by i Railway Budget (2009·2010)-General 
Shri K.C. Singh '8aba'-lnt. : Discussion 
(Deb. 22. Vol. IV, 3 \ ·07·2009) i (Deb. 5. Vol. II. 08·07·2009) 
Col 746 i Col. a&2.B5 

Constitution of National Board for the I Babar.ShrlGaja ... D. 
Deyelopment of Himalayan States i Acquisition of Oil and Gas Assets &om 
(Rcs.) I African Nations 
(Deb. 2, Vol. II. 03·07·2009) i (Deb. 21. Vol. IV, 30.07-2009) 
Col. 733-34 I Col. III 

Council for Environment Protection Bill. I Annual Survey of Education Report 
2009-Shri K.C. Singh '8aba'-lnt. I (Deb. fl, Vol. III. 20-07-2009) 
(Deb. 22, Vol. IV. 31-07-2009)11 Col.J40.4\ 

Col. 744 Appointment of Aided School T4*hers 
Funds for Fatal Infectious Diseases ! (Deb. 23, Vol. IV, 03-01-2009) 

(Deb. 5. Vol. II. 01-07-2009) I CoL 363 
Col. 203 I . 

I Aviation RquIatoC'y Mechanasm 
FW1ds Spent 00 Dnelopmenlof WildLife I (Deb. 2'. Vol. IV. 06-01-2009) 

(Deb. 5, Vol. II. 01-07-2009) i CoL 90-9 I 
CoLI09-IS I 

I Booking of LPG dIrough SMS 
lndusionofCommunitiesinSTList I (Deb. 16. Vol. III, 23.07.2009) 

(Deb. 7. Vol. II. 10-07-2009) CoLI7S-79 
CoL 393 

National Sports Fund 
(Deb. 9, Vol. II, 14-07·2009) 
Col'Z2S-I7 

Need to extend Agricultural Debt Waiver 
Scheme to all the farmers of 
Uttarakhand who fulfil eligibility 
criteria (MUR 317) 
(Deb. 19. Vol: Ill. 21-07·2009) 
Col. 497-91 

Need to open an Indian Institute of 
Management in Kashipur, district 
Udham Singh Na..,. Ultarakhand. 
declare Kwnaon Engineering Collep 
Dwarahat as National Institute of 
TechnoJo&y and accord the status of 

Child RiJhts Ac:tivists 
(Deb. 26. Vol. IV, 07-01-2009) 
Cal 297-91 

CliJMIe Friendly Activities 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 5210-21 

ConIrxtsAwarded by BHEL 
(Deb. 16. Vol. III. 23-07.2009) 
Col 202.03 

Conuptioa in FPS 
(Deb. 19. Vol. III. 21-07-2009) 
Col. 337-40 

Crop Piannins 
(Deb. 14. Vol. III. 21-07·2009. 
Col.36U4 
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Development of Shipping Sector 
(Deb. 23, Vol. IV, 03-08-2009) 
Col.~ 

Distance Education 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 320-22 

Drinking Water 
(Deb. 17. Vol. III, 24-07-2009) 
Col. 254-55 

Enrolment of Students in Primary 
Education 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 394 

Expert Committee Rec:ommendalions on 
Sixth Schedule 
(Deb. 17. Vol. III. 24-07-2009) 
CoI.47S 

Installation of Scanner at Railway 
Stations 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 216-17 

International Size Shipyards 
(Deb. 13. Vol. III. 20-07-2009) 
Col.210-12 

Loans for Loss Making Carriers 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 237 

Loss of Parcels and Goods 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 167-68 

Misappropriation of Funds W1der TSC 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 641 

Expressway Authority Mismatch in Estimates ofBPL Population 
(Deb. 19. Vol. III. 28-07-2009) I (Deb. 20, Vol. III. 29-07-2009) 
CoL407~ CoI.336-37 

FCftSt Rights Act I National Action Plan on Climate Change 
(Deb. 22. Vol. IV, 31-07-2009) ! (Deb. 26. Vol. IV. 07-08-2009) 
Col. 204-05 I CoI.143-44 

I 
Free Education to Oalits I National Road Safety and Traffic 

(Deb. 18. Vol. 111. 27-07-2009) I Management Board 
Col 202 I (Deb. 19, Vol. III. 28-07-2009) 

ImpactofGenelically Modified Seeds i CoI.229-30 
(Deb. 19. Vol. III. 28-07-2009) I Need to increase the M.P. quota for 
Col34S-46 I admission in Kendriya Vidyalayas 

Improving Inter-Connec:tivity of Roads (MUR3n) 
(Dcb. 24. Vol. IV. 04-08-2009) I (Dcb. II, Vol. III. 16-07-2009) 
Col. 351).62 I Col. 344-45 

I 

India IS Education Hub I New Recruitment System for Health Staff 
(Deb. 13, Vol. III. 20-07-2009) (Deb. 15. Vol. III. 22-07-2009) 
Col. 237-38 Col. 400 

Indo-Israel Cooperation inAgri. ~or 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 476 

Inland Container Depots 
(Deb. 25, Vol. IV. 06-08-2009) 
CoI.:m-74 

Patented Medicines for Export 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 133 . 

PGCIL Agreement with WB and ADD 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 418-19 
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Production undcrOil Recovery Schemes I SlI'8tegic: Foodgrains Reserve 
(Deb. 16. Vol. III. 23-07-2009) I (Deb. 14, Vol. Ill, 21-07-2009) 
Col2S1 Col403~ 

Proposal for Check Dam I Strengthening of Cooperatives 
(Deb. 20. Vol. III. 29-07-2009) I (Deb. 24, Vot. IV. 04-0B-2009) 
Col. 203 i' Col. 466-67 

Recommendations of Administrative ! Target for Expon 
Reforms Commission i (Deb. II. Vol. Ill. 27-07-2009) 
(Deb. :!4. Vol. IV. 04-01-2009) j Col328-34 

I 
CoI.207~ i TradewithCbina 

RecruitmentofAc:creditedSocialHcakh! (Dcb. 13. Vol. 111.20-07-2009) 
Activists I Co1311-82 
(Deb. 15. Vol. III. 22-07-2009) I Underground Oil Storage 
CoI.52S-26 I (Deb. 21. Vol. IV. 30-07-2009) 

Review of Legisbltion I Col. 2OJ-04 
(Deb. 22. Vol. IV. 31-07-2009) : WomenSelfHelpGroupsinDlirySector 
ColSS9-a) (Deb. 14. Vol. III, 21-07-2009) 

Review of Scheme under NRHM CallS7-SI 
(Deb. 15. Vol. Ill. 22-07-2009) . WOltingHoursunderNREGS 
Col4S1-S9 ! (Deb. 17. Vol. III. 24-07-2009) 

Rural Oevelopmelll Schemes Col. 499-500 
(Deb. 26. Vol. IV. 07-0.-2009) .......... SltriVijay 
Col. 260-61 

Sa&e ofUndcr Pcrfonning Banks 
(Deb. 26. Vol. IV. 07-0'-1009) , 
CoI.234-3S i 

SccondIry Educalion 
(Deb. 23. Vol. IV. 03-01-2009) 
Col3CJ6.07 

SlDF 
(Deb. t7. Vol. III. 24-07-2009) 
Col 37D-71 

Slate Rural Roads Dcvetopment AJency 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 464 

Statutory Levies on Crude Oil Produced 
&om Banner Fields 
(Deb. 25, Vol. IV. 06-01-2009) 
CoI.12S-26 

BSNL Mobile Subraibers 
(Deb. II. Vol. III, 27-07-2009) 
Col 20 

Constitution of National Board for die 
Developmen( of Himalayan Slates 
(Res.) 
(Dcb. 2. Vol. II, 03-07-1009) 
Col. 121-J,4 

DaDInd for Gr.n&s (o-nJ). 2009-20 10; 
Re: Minillry of Power 
(Deb. 14. Vol. III. 21-01-2009) 
Cal1()S.07 

General 8udlOt, 2CJ09..1010-0eneral 
DiKussion and Demands for Excess 
Cimnb (Cicneraf). 2006-lOO7 
(Deb. B. Vol. II. 13.01-2009) 
Col. 692-96 
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Bairwa. Sbri Khiladi Lal 

Accommodation to Visitors of 
C ornmonwealth Games. 20 I ° 

i Visa for Immersion of Monal Remains 
(Deb. 20. Vol. III. 29-07-2009) 
Co1.357-58 

(Deb. 22, Vol. IV, 31-07-2009) 
Col. 21 1-12 

Dissolution ofNIF 
(Deb. 26. Vol. IV, 07-08-2009) 
Col. 2404 I 

Gauge Conversion work between: 
Dholpur-Gangapur 
(Deb. 6. Vol. II, 09-07-2009)! 
Col. 14748 

Insurance Benefits 
(Deb. 22. Vol. IV. 31-07-2009) 
Col 463 

Bais, Shri Ramesh 

Availability of Bauxite 
(Deb. 14, Vol. 111.21-07-2009) 
Col. 29 

Displacement ofSikhlHindu Families in 
Pakistan 
(Deb. 20, Vol. III. 29-07-2009) 
CoI.4142 

Impact of Terrorist on Tourism 
(Deb. 7, Vol. II. 10-07-2009) 
Col. 393-95 

Intensive Dairy De\lelopment Programme I' Investigation into Sukhoi Crash 
(Deb. 19, Vol. III. 28-07-2009) , (Deb. 13, Vol. III. 20-07-2009) 
Col. 215-24 I Col. 170-71 

KOla Super Thermal Power Plant i Medical Aid to CRPF Bersonnel 
(Deb. 26, Vol. IV, 07-08-2009) I (Deb. 14, Vol. 111,21-07-2009) 
Col 247-48 I Col 24 1-43 

I 

Nonns for Special Status under AIBP i Removal of Name from Interpol Notice 
(Deb. 20. Vol. III, 29-07-2009) I . (Deb. 20, Vol. III, 29-07-2009) 
CoI.3S9-61 ! Co1.411-12 

Railway Budget (2009-20 I 0) - General i Sharing of Intelligence Inputs 
Discussion (Deb. 20, Vol. "I. 29-07-2009) 
(Deb. 5, Vol. II, 08-07-2009) Col. 323 
Col. 708 

Reduction in Prices of Life Saving Drugs 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. lSI 

Selling of Blood Ex1ractcd from Children 
(Deb. 20, Vol. III. 29-07-2009) 
ColAS I 

Shelter to Terrorist 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 545 

TransferlPosting Policy in CRPF 
(Deb. 14. Vol. III, 21-07-2009) 
Col. 342 

Share ofPower' fiom Hydel Power Projects Baile, Shri Thaapo 
(Deb. 26, Vol. IV. 07-08-2009) Constitution of National Board for the 
Col. 305~ Development of HimalaYlln States 

Sharebolding in Listed Companies 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. ISO-51 

(Res.) 
(Deb. 2, Vol. II. 03-07-2009) 
Col. 746-47 



420 LOKSABHA 

Ilaitlaa.SIIri KII .. ltwar I Committee on Futures Trading 
; (Deb. 19. Vol. III. 28-07-2009) 

Water Reservoir Projects in Jharkhand I Col. 269-7 I 
(Deb 15 Vol. III. 22-07-2009) : . Con 

. , , Computet'i2d ReservatIOn Ire 
Col. 302-04 i (Deb. 2S. Vol. IV, 06-01-2009) 

IIIIjwa.SIIriPn .. pSiap . CoI.I22 

Express Link to Sikh Shrines in Pakistan ! Conversion ofGovemment Run Hostels 
(Deb. 20, Vol. III. 29-07-2009): into Residential Schools 
Col. 24041 i (Deb. 23. Vol. IV, 0)-08-2009) 
~~~ i ~m 

.. Hundred d Ninth I Cooperalive Fmning 
COllStltubOn ()~...",..,. ,..~ -'Pes: (Deb. 24. Vol. IV. 04-0'-2009) Amanuall UIII,~." I 

(Deb. 24. Vol. IV. 04.08-2009) I Col 158 
Col. S96-97 , Corporare Govemanc:c 

General Budget 2009-2010-<ieneral I (Deb. 16. Vol. Ill, 23-07-2009) 
Discussion and Demands for Excess I Col. 241 
Grwu(GaIeraI)~2007 I DebtofNTPC 
(Deb. 7, Vol. II, 10-07·2009) I (Deb. 26. Vol. IV, 07-01-2009) 
Col 446-47 ! Col. 271 , 

Railway Budget, 2009-2010 - General i Dccllrlhon of Minority StMus 
Discussion i (Deb. 2S, Vol. IV. 06-01-2009) 
(Deb. 4. Vol. II. 07-O7-2009)! Col 74-76 
Col 64 1-43 l. D_ 

I Dcctease an ""venue 
RighIofChiJdrenroFrceand Compulsoiy; (Deb. 26. Vol. IV. 01.01-2009) 

Edl'cmOll Bill, 2OO9--Consid. and,. I Col9S-96 
(Deb. 24, Vol. IV. 04-01-2009) ; 
Col. 616-111 ' Demand of Power 

(Deb. 17. Vol. III. 24-07-2009) 
1III1n .. Sltri P. I Col. 479-16 
Aerospace SEZ in Hydenbad 1 EnerJy Savina 

(Deb. 23. Vol. IV. 03-0'-2009) I (Deb. 22, Vol. IV. 31-07-2009) 
CoU3 ! Col. 130 

I 

Ap.-ian Crisis I Expansion ofSleeI PSU. 
(Deb. 24, Vol. IV, 04-08.2009) I (Deb. 21. Vol. IV. 30-07.2009) 
Col. 160-61 ; Col. 112-13 

Airports in AIIdhra PrIdesh ! Export Policy for Apo Products 
(Deb. 21. Vol. IV. 30-07-2009) I (Deb. Il. Vol. III. 20 .. 07.2009) 
Col 132-33 ! Col. m 

Coal Mines Acquisition by NTPC I FDlIn Retail Sector 
(Deb. 17. Vol. 1lJ. 24-07·2009) I (Deb. II, Vol. III. 27.07.2009) 
Col. 137·38 ! Col. 9S 



NAME INDEX 421 

Funds for Power Sector I Procurement of Rice 
(Deb. 17, Vol. III, 24·07-2009) i (Deb. 19. Vol. III, 28-07-2009) 
Col. 383-84 ! Col. 319-20 

Funds to Tribal University I Production and consumption of Tobacco 
(Deb. 23. Vol. IV, 03-08-2009) I (Deb. 18, Vol. III, 27-07-2009) 
Col. 421 I Co/.398400 

Funds to Universities I Rehabilitation of Tribal Groups 
(Deb. 18, Vol. 1/1, 27-07-2009) I (Deb. 17, Vol. III. 24-07-2009) 
Col. 240-64 Col. 268-69 

Impact ofRura/ Development Programme 'I Royalty to Tribal Land Owner 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 14. Vol. III, 21-07-2009) 
Col26M19 I Col. S04-OS 

Indebtedness in Textiles Units I, Scheme for Promoting Sports among 
(Deb. 21, Vol. IV. 30-07-2009) I Tribal People 
Col. 2 17-/8 (Deb. 24, Vol. IV, 04-08-2009) 

India Aviation Meet I Col. 262-64 
(Deb. 21, Vol. IV, 30-07-2009) i Scholarship Schemes for Tribal Students 
Co1.24S-46 , (Deb. /7, Vol. III. 24-07-2009) 

, ColA 19-24 
Irregularities in Prasar Bharati 

(Deb. 24, Vol. IV. 04-08-2009) Setting up of Biotech SEZs 
Col 263-64 (Deb. 23, Vol. IV, 03-08-2009) 

Levy of Fanners' Produce 
CoI.2SS-S6 

(Deb. 19, Vol. III, 28-07-2009) Tax Holiday 
Col. 370 (Deb. 25, Vol. IV, 06-08-2009) 

Minimum Export Price 
Col. 147-48 

(Deb. 13, Vol. Ill, 20-07-2009) Tribals Engaged in Textiles Sector 
CoI.157.IS8 (Deb. 25, Vol. IV, 06-08-2009) 

MMTS Projects in Andhra Pradesh 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 63-64 

Col. 23S-39 

Unknown Diseases in TribaVRural areas' 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 143 

National Food Security Mission 
(Deb. 19, Vol. III, 28-07-2009) I Bandyopadbyay,SIIriSudip 
Col. 99-100 

National Overseas Scholarship 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 382 • • 

NSTFOC 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 493-96 

Airport Development fee from Passengers 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.I4-IS 

BHEL Plan for Nuclear Components 
Business 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL 3 
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Demands for Grants (General), 2009-2010 
Re: Ministry of Home Affairs 
(Deb. 15. Vol. III. 22-07-2009) 
CoL 730-32 . 

General Budget 2009-201 O-General 
Discussion and Demands for Exa:ss 
Grants (General>. 2006-2001 
(Deb. 7. Vol. II, 10-01-2009) 
Col. 455-58 

Production of Coal 
(Deb. 20, Vol. Ill. 29-07-2009) 
Col.21 

General Budget, 2009-10-General 
Discussion and Demands for Excess 
Grants---(Gepefal),20()6.07 . i 

(Deb. 6, Vol. II, 09-07-2009) : 
Col. 408-1 I ! ~ght of Children to Free and Compulsory 

, Education Bill. 2009-Consid. and 
Metro RaiIways(AmaIdment) Bill, 2009-! Pass 

I 

Consid. t (Deb. 24. Vol. IV. 04-08-2009) 
(Deb. 25. Vol. IV, 06-08-2009): CoI.68I-9O 
CoI.33CJ..40 I Sluggish Progress in Highway Projects 

Railway Budget (2009-2010}-General ( (Deb. 4~ Vol. II, 07-01-2009) 
. • ! Col. ")4 Dlsct1SSIOfI i-

(Deb. 5, Vol. II. 08-07-2009) i ....... SlariPaw .. K._r 
Col. 655-58 

R~ofSEBs 

i Committee on EsaimMn-E1cctioM 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 639 . (Deb. 7, Vol. II. 10-07-2009); 

CoL 18-19 

Rille in Prices of Essential Commodities 
(OUR 193) 

CommiaceonPublic~ 
(Deb. 2. Vol. 11. 03-07-2009) 
Col. 63CJ..40 

(Deb. 25. Vol. IV. 06-08-2009) : Comminee on Public Undenakings-
CoI.412-14 i EIec:tioM 

(Deb. 2, Vol. II. 03-07-2009) 
. ~ialAuditofNREGS . Col. 640-41 

(Deb .. 26. Vol. IV. 01-08-2009) : C' W I¥! f ",-o.-d I d Col 14 :ommlltee on e.arc 0 .;MilK U C 
. Castes and SdIeduIed Tribes--EIcctions 

1Iuerjee.~_ (Deb. 2, Vol. It. 03-01-2009) 
Col. 64 142 

Appropriaaion (RaiIw8ys) No. 3 Bill-Int.. 
Consid. and Pass Rise in Prices of Eucmial Commodities 

(CoIDe~~o ~ Vol. II. 09-07-2009)' ~~:.I~J. Vol. IV. 06-08.2009) 
. ............,. Col 369 

Railway Budget. 2009-2010 , Rubber (Amclldment) Bin. ~-Consid. 
(Deb. 2, Vol. II. 03-01-2009). <Deb. 25. Vol. IV. 06-08-2009' 
Col. 645-14 CoI.36U6 

BaMrjee, SItri Kalyu . Bapiraju, Sltri K. • 

Demands for Grants (General). 2009-20 I 0 
R~. Ministry of~ Affairs 
(Deb. I~. Vol. III, 22-07-2009) : 
CoI.645-SO 

Demand forGI'IIItr. (Genetal), 2009-20 \0; 
Re. Ministry ofPowcr 
(Deb. 14, Vol. III. 21·07·2009) 
Col. 635-36. 53-SS 
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Railway Budget-2009-20 I O--{jeneral ' Basav.raj. Shri GS. 
Discussion I.. 
(Deb. 4, Vol. II, 07-07-2009) I' Int!~~t~?nal ConventIOn on Ship 
Col 691-94 • __ ,c mg 

. (Deb. 18, Vol. III, 27-07-2009) 
a. ..... Dr. Shaflqur Rah.-n I Co1.373-74 

Demand and Supply for Power : Need to relax nonns for purchase of Copra 
(Deb. 7, Vol. II, 10-07-2009) I by NAFEDin Kamataka(MUR377) 
CoI.SI~ i (Deb. 9, Vol. II, 14-07-2009) 

Four Laning ofNH-24 I Col. 578 
(Deb. 9, Vol. II, 14-07-2009): Package for Plantation Sector 
Col3S7-58 (Deb. 23, Vol. IV, 03-08-2009) 

Minority Status to Universities I Col. 116-17 

(Deb. 8, Vol. II, 13-07-2009) i Security to VIPs 
I Col. 106 ; (Deb. 24, Vol. IV, 04-08-2009) 

Need to allow Members ofLok Sabha who ; Col. 462-63 
do nOl have Kendriya Vidyalayas in . 8asheer, Sbri Moha.BIed E. T. 
thrir Parliamentary Constituencies to 
r«ommend admission of children in 
Kcndriya Vidyalayas outside their 
constituencies (MUR 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
coI.m 

Need to open a Kendriya Vidyalaya in 
Sambhal Parliamemary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 476-77 

Opening of Kendriya Vidyalayas 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 191-96 

Railway Budget (2009-2010) -General 
Discussion 
(Deb. 5, Vol. II. 08-07-2009) 
Col. 533-39 

Reduction in Call Rates 
(Deb. 8. Vol. II, 13-07-2009)! 
Col. 222-23 

Toll Tal( on National Highways 
(Deb. 9, Vol. II. 14-07-2009) 
CoI.J7-38 

Amendments in Labour Laws 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 183-34 

Demands for Grams (General) 2009-20 10-
Ministry of Human Resource 
Development 
(Deb. 10. Vol. II, 15-07-2009) 
Col. 674-79 

Financial Assistance to Poor Cancer and 
Kidney Patients 
(Deb. 10, Vol. II, 15-07-2009) 
Co1.17! 

General Budget. 2009-2010-General 
Discussion and Demands for Excess 
Grants (General), 2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 580-82 . 

loan Waiver of Fishermen 
(Deb. 9, Vol. .11. 14-07-2009) 
CoI.484-85 • 

Madarsa Modernisation Scheme 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 149 
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NH from Chamravattoor to Kuttipuram i ROB al J'-Bram 
(Deb. 19, Vol. Ill, 28-07-2009) i (Deb. 25. Vol. IV. 06-08-2009) 
Col. 77 i Col 7~77 

i 
Non-availability of Railway Conveyance 1 a.uri. Sh ..... ti Sus_Ita 

(Deb. II, Vol. 111, 16-07-2009) i Cyclone Relief 
Col. 61 ! (Deb. 4. Vol. II. 07.07.2009) 

Protection 10 Coconut growers • Col. 2S-3 I 
(Deb. 9, Vol. II. 14.07·2009)! Delay in Payment of Salaries and 
Col. 410 : Incentives to Air lndia Employees 

RailwayBudget(2009-2010)-GeneraI: (Deb. I. Vol. II. 02-07-2009) 
Discussion : Col. 162 
(Deb. 5. Vol. II. 08-07-2009) DemlndsforGrarlb(GenenaI)2009-2010 
Cal 641 .... 7 , Re: Minisuy of Women aad Child 

Rashtriya Madhyamik Sbiksha Abbiyan i Development 
(Deb. I. Vol. II. 13-07-2009) I (Deb. 16. Vol. III. 23-07·2009) 
CoI.14-B5 ! Col. 351-60 

. I 
RigM ofChildrcnto Free aodCon ...... sory I Oisaiminalioa apiDst DaIilChilchn 

Education8iIl,2OO9-ConIid.APIss I (Deb. 13. Vol. III, 20-07-2009) 
(Deb. 24. Vol. IV, 04-01-2009) I Col402-03 

MISS" 1 __ Col7S3-S6 " ., Ch'I.L.-

ScaErosion (Deb. 14. Vol. III. 21-07-2009) 
(Deb. 10, Vol. II, 15-07-2009) I ColI27-3D 
Col213-16 1 

1 Railway Budpt (2009-20IO)---General 
Setting up of New Tec:hnK:a1 Institutes ! Discussion 

(Deb. I. Vol. II. 13-O1.2009)! (Deb. 5. Vol. II. 08-07-2009) 
. Col 197-99 Col 7J 1-32 

Scaiog up ofOcanasiwn Complexes and ...... SIiri~MCIIIu ... 
M.u.e Tdune Parks 
(Deb. 8. Vol. II, 1l-07 ·2009) 
Col. 281-82 

Need to provide adequate financial 
usislance for all-round development 
of Jhargram Parliam,ntary 
ConstiIuenty in West 8enpI (MUR 377) . 
(Deb. 19. Vol. III. 21-07.2009, 
ColS04 

Railway Budget (2009-20 I 0) - General 
Disawion 
(Deb. 5. Vol. II. 01-07-2009) 
Col. 9OC).() I 

Aids and ApplialKa for Disabled 
(Deb. 23. Vol. IV. 03-01-2009) 
CoI.ISl-SI 

AJ~ o(Food .... ins under PDS 
(Deb. 24, Vol. IV, 04·01·2009) 
CoI.42f>.29 

Ayurndic/Homoeop.thic Hospitals' 
DilpellSlries 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 329-34 

CbanSCin IT Act 
(Deb. 17. Vol. III, 24-07-2009) 
CoI.2SJ 
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Cornputeriz.ed Reservation Centre 
(Deb. 25, Vol. IV, 06-01-2009) 
Col. 122 

Distribution of Power 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 36-31 

l 
DistributiOt\ Of Seeds . 

(Deb. 24, Vol. IV, 04-01-2009) 
Col. 4 I 8-24 '. 

Doordarshan Equipmeftts 

Indian Trade Cenlres 
(Deb. 23, Vol. IV, 03-01-2009) 
CoI.415 

Latest Technology for Agriculture 
(Deb. 24, Vol. IV, 04-01-2009) 
Col 349-52 

Mandatory Production of Kerosene 
(Deb. 25, Vol. IV, 06-01-2009) 
Col. 226-27 

(Deb, 19,) Vol. III, 21-07-2009) Manufacture of Power Equipmcnts 
Col40S (Deb. 26, Vol. IV, 07-01-2009) 

~ Col 229 
EIec.1rific:atio ofRajkot-Ahmedabad Rail .... 

(Deb. 21, VoL lV, 30-07-2009) 
Colis) 

Export of Fruits end Veplables 

Mobile Charging Facility in Sleeper 
Coaches 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 134 

(Deb. 23, Vol. IV, 03-01-2009) Modernisation of Railways System 
Col lSI (Deb. 21, Vol. IV. 30-07-2009) 

&port ofTextiles Col 115-16 
(Deb. 25, Vol. IV, 06-01-2009) National Nutrition Mission 
Col. 111-13 (Deb. 22, Vol. IV, 31-07-2009) 

F.cilities lit Railway s.ions Col 335-36 
(Deb. 2S. Vol. IV, 06-01-2009) Need to constitute a Central team for 
Col rn-74 reviewing the BPL list in Gujarat 

Gwib bah tom Rajkot 10 New Delhi (MlJR377) 
(Deb. 21, Vol. IV, 30-07-2009) (Deb. 23, Vol. IV, 03-01-2009) 
Col. 19-91 Col. 453 

Haj PiJarims 
(Deb. 25, Vol. IV, 06-01-2009) 
Col. 249-S1 

Impact of Development ~ctivities on 
Wildlife Iftd Forests 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 42 ..... 

Improvement in Telecom and Postal 
Services 
(Deb. 23, Vol. IV, 03-01-2009) 
CoI.314-1S 

Need to provide financial assiSIBDCC 10 
the fanners in Porbander and Junagarb 
district of Gujarat whose crops have 
been damaged due to heavy rain in 
the State (MUR 377) 
(Deb. II, Vol. III, 27-07-2009) 
Col. 127-21 

New Items under BIS Specifications 
(Deb. 19, Vol. Ill, 21-07-2009) 
CoI.347-4B 
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Opening of LPG Agencies in Gujarat 
(Deb. 16, Vol. III. 23-07-2009) 
CoI.213-14 

Perul Booking by Computer 
(Deb. 21, Vol. IV. 30-07-2009) 

Beg. Dr. Mirza Mellboob 

Airpon Facility in Anantnag 
(Deb. 2 \. Vol. IV, 30-07-2009) 
Col. 9\ 

Col. 192 ! Compensation to Land Owners 
Posts for Pbysically Handicapped I (Deb. 23. Vol. IV, 03-08-2009) 

(Deb. 18. Vol. III, 27-07-2009) I Col. 18-19 
Col. 207-08 

I Declaration of Srinagar Airport as an 
Poverty Alleviarion Schemes .. I A' 

(Deb. 22. Vol. IV, 31-07-2009) mtemataona upon 
CoL6~7t I (Deb. 25. Vol. IV, 06-08-2009) 

CoJ.173-74 
Production of Lignite 

(Deb. 20. Vol. III. 29-07-2009) DemandsforGnmls(GeoeraI).2009-20IO 
Col. 36U6 I Re: Ministry of Home Affairs 

Promotion of Marine Resean:h (Deb. 15. Vol. Ill, 22-07-2009) 
(Deb. 13, Vol. III, 20-07-2009) I Col. 712-14 
Col. 243 . 

I Dialogue ith Kashm' . Gr 
Promotion ofNon-Pesticide Farming! -:, m oup 

(Deb. 24, Vol. IV, 04-01-2009) Ii :~~~' Vol. IV, 04-01-2009) 
Col. 209-10 

RaiJwayBudget(2009-2010)-GeneraI i Four Lan~g of Stretches on National 
Discussion I Highways 
(Deb. 5, Vol. II, 01-07-2009)! (Deb. 19, Vol. III, 21-07-2009) 
CoL 93 1-33 Col 162-71 

Review on National Health Policy j , 
(Deb. 20, Vol. III, 29-07-2009) " General Budpt-2009-2010 General 
Col. 4SS DiIcuuion And Demands for Excess 

Grants (Gc:ntnl), 2006-2007 
Sale of Spurious Food Items 

(Deb. 19, Vol. III, 21-07-2009) (Deb. 9. Vol. II, 14·07-2009) 
CoL 240-41 Col 662-63 

Telecom Manufacturing Units II Indus Water Treaty 
(Deb. 23, Vol. IV, 03-01-2009) (Deb. 20. Vol. til, 29-07-2009) 
Col. 364-72 Col. 20 I 

W';':b~ ~Ol. IV, 04-0'-2009) I Need to formulaic a policy for providing 
Col. 7S-80 I adequate compcmsatioo to farmers 

Working Group for Plant Sapplings on I aff«ted ~ Mililani activities in Jammu 
Vacant Land "Ka*nU'(MUR 377) 
(Deb. 21, Vol. IV. 30-07.2009) I (Deb. IS, Vol. III, 22-07-2009) 
CoL 236-37 Col. 602 

I 
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Need to provide instrument Landing Manufacture of Electrical Equipments by 
System at Srinagar Airport in Jammu BHEL 
and Kashmir(MUR377) ,(Deb. 21, Vol. IV, 30-07-2009) 
(Deb. 21, Vol. IV, 30-07-2009) I Col. 190-91 

Col. 296 , Marketing Outlets for Rural Products 
Revival of Uandloom and Powerloom ! (Deb. 7, Vol. II, 10-07-2009) 

Industry i Col. 151-52 
(Deb. 25, Vol. IV, 06-08-2009) I Military and Sainik Schools 
Col 95-100 I (Deb. 8, Vol. II, 13-07-2009) 

Right of Children to Free and Compulsory CoI.377-79 
Education Bill, 2009---Consid. and Pass Need to check unrestricted sale of thinner 
(Deb. 24, Vol. IV, 04-08-2009) and correction fluid used in typing 
Col 720-21 work being consumed by children as a 

Setting up of Medical Colleges in South 
Kashmir 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 413 

toxic substance (MUR 377) 
(Deb. 16, Vol. Ill, 23-07-2009) 
CoL310 

Pollution in Yamuna River 
I (Deb. 5, Vol. II, 08-07-2009) 

Unemployed Youths I Col325-27 
(Deb. 13, Vol. Ill, 20-07-2009) I 
Col. 179-97 I Rail Connectivity in NCR 

(Deb. 17, Vol. III, 24-07-2009) 
BhadaD8, Shri Avtar SiDgh Col. 5UI 

Allocation of Gas for Gas based plants 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 148 I 

General Budget, 2009-201O-General ' 
Discussion and Demands for Excess 
Grams (General), 2006-2007 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 627-28 

Railway Land 
(Deb. 16, Vol. III, 23-07-2009) 
CoI.I~27 

Ravi-Beas Link and Upstream Storage on 
Yamuna River 
(Deb. 15, Vol. Ill, 22-07-2009) 
Col. 366-67 

RroVY 
Grant to HaryanaAgriculturalUniversity (Deb. 26, Vol. IV, 07-08-2009) 

(Deb. 14. Vol. III. 21-07-2009) I Col. 173-74 

Col. 240 I Setting up of Medical, Dental, Unani and 
High Court at Chandigartl I Ayurvedic Colleges 

(Deb. 16., Vol. 111,23-07-2009) I (Deb. 5, Vol. II, 08-07-2009) 
Col. 205. Col. 342-47 

Losses Suffqed by States I Setting up ofNucJear Power Plants 
(Deb. 7. Vol. II, 10-07-2009) (Deb. 15, Vol. III, 22-01-2009) 
Col. 174-78 I Co1.81-82 
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Skill DeYeIopment Training Programme 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 308-16 

and ITI in Lohardaga ParliamentaJy 
, Constituency, JIwkhand (MUR 377) 

(Deb. 2S, Vol. IV, 06-08-2009) 
Col 326-27 

Strengthening of Railway Corridor I 
(Deb. 21, Vol. IV, 30-07-2009) Production of Milk 
Col 72 (Deb. 9, Vol. II, 14-07-2009) 

Col. 376-12 
Total Sanitation Campaign 

(Deb. 17, Vol. III, 24-07-2009) 
CoI.3S9-62 

...... SIIris.da~ 

Deaths due to Malaria in Tribal Alas 
(Deb. 20, Vol. III, 29-07-2009) 
Col.J66.67 

Delay in Telecom Projects 
(Deb. 13, Vol. III, 20-07-2009) 
Col 220 

Drug Resistant Tuberculosis 
(Deb. 10, Vol. II, 15-07-2009) 
Col 34-36 

EJectrific:atio ofVililges 
(Deb. 22, Vol. IV, 31-07-2009) 
Col41S 

I...ohBdap Railway Slation 
(Deb. 2S, Vol. IV, 06-01-2009) 
Col201-CJ2 

Railway line between l..ohardaca and 
Korba 
(Deb. 11. Vol. IV, 30-07-2009) 
CoI.2S9 

Railway Reservation Counter • 
(Deb. 2S, Vol. IV. 06-01-2009) 
CoI.ID-24 

T8IJdS under NHDP 
(Deb. 9, Vol. II, 14-07-2009) 
Col 119-22 

......... SIIrililnCllud 

. Demmds forGnnts(GennI)-2009-2010 
-Ministry of Acriculture and 
Ministry of Consumer Affairs, Food 
and Public Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
CoLSII-9I 

Fiubon of Price of Natural Gas 
(Deb. 16, Vol. III, 23-01-2009) 
Col 262-63 

v.cant Posts of Doc:tors 
(Deb. S, Vol. II, 01·07·2009) 
ColDI 

Need to check spread of malaria and 
provide adequate medK:a.I facilities to 
people in Lohardap Parliamentary 
Constituency, Jharkhand (MUR 311) 
(Deb. I, Vol. II, 13-07-2009) .....,..SlariSIIWraj 
CoL 47S-76 ! Geaeral Budget 2009-20tO-OeneraI 

I Diseulsion and Demands for Excess 
Need to consInIcl bypau ro.s iB Gumla OnnIa(GencraI), ~2007 

City, Lobardap Parliamntary (Deb. 7. Vol. II, 10-07-2009) 
Constituency, Jbarkhand (MUR 371) Col4S3-54 
(Deb. II, Vol. III. 27-01-2009) 
Col. 729 ,. Railway Bud&et(2009--2010)-GeneraI 

OiJc:ussion 
Need to open a Kendriya Vidyalaya, I (Deb. S, Vol. II, 01·07-2009) 

EngiDeerinC College, Medical Col" Col S6S-66 
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ahol, Sliri Sa_jay I Complaint against AICTE Officials 
Railway Budget (2009-20 I 0) - General I (Deb. 23, Vol. IV, 03-08-20(9) 

Discussion CoI.17~77 

(Deb. 5, Vol. II, 08-07-2009) 
Col. 840-42 l>ernIIlIfs for Grants (GeneraI)2009-20 I 0-

BItoasIe, Sbri Udayanraje 
Ministry of Human Resource 
Development 

Deposits in Banks I (Deb. 10. Vol. II, 15-07-2009) 
(Deb. 26. Vol. IV. 07-08-2009) CoL 629-33 
Col. 112-13 I 

General Budget 2009-20 I O-General i General Budget-=-2009-20 I 0 General, 
Discussion and Demands for Excess! Discussion and Demands for Excess 
GranIs (GencnlJ), 2006-2007 Grants (General), 2006-2001 
(Deb. 7. Vol. II, 10-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
CoI.4SI-S3 CoL 65 I-53 

8II.j .... SIIri s. ... r • 
Implementation of Pay Revision Report 

Amendment inPFAAct I (Deb. 23, Vol. IV, 03-08-2009) 
~~~it;20, Vol. III, 29-07-2009) CoI.IOI-02 

Broadband and Internet Connection to·ll..egislation to Regulate Admission, Fee 
Schools . In Unaided Higher Eduaation 
(Deb. 13, Vol. III. 20-07-2009) I (Deb. 23, Vol. IV. 03-08-2009) 
Col. 160-61 I Col. 388-89 

Cervial Cancer among Women D__ .. f U' .. 
(Deb. 1.5, Vol. III, 22-07-2009) i ~glutJono DlverslllCS 
Col 24042 I (Deb. 23, Vol. IV, 03-08-2009) 

Deolali Cantonment Board Col. 33 1-32 
(Deb. 23, Vol. IV, 03-01-2009) Right.ofChildrento Free and Compulsory 

CoI.399-400 I I Education Bil~2OO9--Consid. and Pass 
Fund for Coal Resources Abroad I (Deb. 24, Vol. IV, 04-08-2009) 

(Deb. 20. Vol. III, 29-07-2009) I Col 7.5%4 
Col 271-79 j 

~uag up 0 Irport at as ..• "'-! fA' N ik I Situation arising out of ;trought and 
(Deb. 16, Vol. III. 23-07-2009) floods m vartllU$ pru15 offile country 
CoL 73 , I luuR Ii;} 

v..-__ ' . ti ' l I (Deb. 19, Vol. III, 28-07-2009) 
"._ ... ",teI It. I WIa)'s I 
(~b. I , Vol. lfI, 23-07-2009) Col. 61 li-2 1 

Col 68-72 , 'n_1, Silt; MelUuDd 

Bij .. Shri P.K. : "ltgal Acd .. ·;~ by nAU,;O 
AccreditationofHiJherEducation I (Deb,' 20,'Vol. 111,29·07-2009) 

(Deb. 23, Vol. IV, 03-01-2009) Col :lSI 
Col 2.56 ' 
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Increase in Profits ofBEML I Demands forGrants(GeneraI)-2009-2010 
(Deb. 23, Vol. IV, 03-08-2009) I -Ministry of Agriculture and 
Col. 401-3 Ministry of Consumer Affairs, Food 
" I and Public Distribution 

Rai~ay~get(2009-2010)-GeneraJ! (Deb. 13, Vol. III, 20-07-2009) 
DIScussion ! Col 608-11 . 
(Deb. 5, Vol. II, 08-07-2009) i . 
Col. 633-35 ; Demands for Grants (General)-

Ve'fi . fS b "be I 2009-20 I O-Ministry of Human n lcahono u sen rs I Re De I 
~e~ Vol. Ill. 27-O7-2009)! (D~:O, ~o~~'.5-07-2009) 

. ! Col694 

Buadela, SIIri JiteDdra Si..p 1 Demands for Grants (General), 2009.2010 
Need to eonstruct railway line linking I Re: Ministry of Home Affairs 

Khajurabo, Panna and SatDa in I (Deb. 15. Vol. III. 22·07-2009) 
Madhya Pradesh (MUR 377) 1 Col 740-42 
(Deb. 19, Vol. III. 28-07-2009) i .~ 
Col 500'; i Funds for Bodoland Territorial C~il 

I (Deb. 9. Vol. II. 14-07.2009) 
Need to expedite the inter-linking of Ken ) Col. 112-13.16 • 

and Betwa rivers in Madhya Pradesh I 
(MUR377) I funds for Indo-Bhutan Border Areas 
(Deb. 16, Vol. III. 23-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Q)lJ11-I2 J Col209 

Railway Budget(2009-2010)-GeocraJ I Genc:raI~9get. 2009-2010-0enera1 
Discussion I DlscUSsid), and Demands for Excess 
(Deb. 5, Vol. n, 08-07-2009) I Grants(~),2006-2007 
Col5S9-61 I (Deb. I, Vol. II. 13-07-2009) 

.. ! Col. 656-67 
Bwinn ••• ltiary, Shri SaD ••• a,' '" 

KlunlcPr , ImpIemen&atioD of Bodo Accord 
Am.-t K-t-,;t.- l (Deb. 4, Vol. II. 07.07-2009) 
--•• ~~ , ~3~8 
(Deb. 6. Vol. II. 09-07·2009) I . 
Col. 222 I lllCMion ofCommurriries in ST List 

BodoIaadCenlraI.a.-u...h..-'UO. . I (Deb, 7, Vol. II, 10·07-2009) 
"6'-'" IYc:lSIt)', Col 393 

(Deb. 4, Vol. H, 07-07-2009) I 
Q)l237·38 I Moribund Bodo Medium Education 

Contribution to food processing sector I (Dtb. 23. Vol. IV, 03.0.-20(9) 
toGDP ' Col. 401 
(Deb. 6, Vol. II. 09·07-2009) ! NeedtoprovidcemploymenttOthewards 
Col. 24 j ofSSB rrained voluntem and financial 

DerrIand forGrants (Gtoc:raJ), 2009-2010; I Ex-gratia relief grant to SSB trained 
Itt!: Ministry ofPowtf I voJunttcrs (MUR In) 
(Deb. 14, Vol. III, 21-07-2009) I (Deb. 14. Vol. III, 21-07-2009) 
Col. 740-44 ! Col. 575 
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New Railway Lines in Assam Fencing at Zero Point 
(Deb. 6, Vol. 11, 09-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
Col. 117 Co1.25-26 

Railway Budget (2009-20 I 0) - General , Railway Budget (2009-20 I 0) - General 
Discussion I Discussion 
(Deb. 5, Vol. II, 08-07-2009) I (Deb. 5, Vol. II, 08-07-2009) 
Col. 712-20 Col 787-89 

Railway Workshop RB .Iway Crossings at National Highways 
(Deb. 16, Vol. III, 23-07-2009) in Karnataka 
Col. 108-10 i (Deb. 16, Vol. III, 23-07-2009) 

. " Col. 250-52 Right ofCbildren to Free and CompulsoJy 
FOllo,ion Bill. 2OO9-Consid amd Pass Rise in Prices of Essential Commodities 
(Deb, 24, Vol. IV, 04-08-2009) (OUR 193) 
Col. 764-66 (Deb. 25, Vol. IV, 06-08-2009) 

Col. 429-33 
TerroristActivities in Bodoland Territorial I 

Council Areas Tax Holiday Benefits 
(Deb. 14, Vol. Ill. 21-07-2009) (Deb. 17, Vol. Ill, 24-07-2009) 
CoI.212-\3 I Col. 195-201 

Cbacko, Shri P.C. Chaadhary, ShrlJayaDt 

Availability of Bauxite Gen~ral B~get, 2009-201O-General 
DiSCUSSIOn and Demands for Excess 

~e~;:. Vol. lII, 21-07-2009) I Grants (GeneraI),2006-2007 
• I (Deb. 8, Vol. II, 13-07-2009) 

FDnce(No.2)BiII,2O()9.....QmidRi Pass Col495-98 
(Deb. ) 8, Vol. Ill, 27-07-2009) 
Col. 754-62 

Issues arising out of Prime Minister's 
recent visit to foreign countries 
(OUR 193) 
(Deb. 20, Vol. III, 29-07-2009) 
ColS65-71 

Sluggish Progress in Highway Projects 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 20-2) 

Suhsidy to Sol ... Powcr Plants 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 3) 

C~kravarty. Shrialati BiJf)~ 

Facilities to Freedom Fighters 
(Deb. 19, Vol. III. 28-07·2009) 
Col. 20-23 

Subsidy to Solar Power Plants 
(Deb. 7, Vol. II, 10-07-2009) 
Col 34 

CIl.allaa, Silri Dara SiIIgb 

Demand for Grants (General), 2009-2010; 
Re: Ministry of Po WeI' 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.60I~ 

General Budget, 2009-10-General 
Discussion and Demands for Excess 
Granls--(General),20()6.07 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 405-{)8 

Railway Budget-· 2009-2\)1 (1.-Ge:'lml: 
Discussion 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 696-700 
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Rise in Prices of Essential Commodities 
(OUR 193) 
(Deb. 25, Vol. IV, 06-01-2009) 
Col. 419-21 

AII-Weatber Roads under PMGSY 
(Deb. 7, Vol. II, 10-07-2009) 
CoL36I~ 

Allocation for New Rajdhani Projects 
Situation arising out of drought and (Deb. 10, Vol. II, 15-07-2009) 

floods in various parts of the country Col50W9 
(OUR 193) Allocation of Foocigrains for Tribals 
~~~;9 Vol. III. 28-07-2009) I (Deb. 19, Vol. III, 28-07-2009) 

I ColJlO.l4 
0· .. ··, Sllri Mallatdruiall P. Assistuce to States for COUIalSewrity 
BadultAwas Yojana (Deb. 9, Vol. II, 1'-07-2009) 

(Deb. 26, Vol. IV, 07-08-2009) Cot 1-10 
Col 202 

FiI8a:(No.2) Bill, 2OIJ9.-CGnsid. ... Pas 
(Deb. II, Vol. Ill, 27-07-2009) 
Col 766-67 

General Budget. 2009-2010-GeneraJ 
Discussion and Demands for Excess 
Grwu(GaIaaI). 2006-2007 
(Deb. " Vol. II, 13-07-2009) 
Col. 531-32 

NIOC 
(Deb. 26, Vol. IV, 07-01-2009) 
Col 51-53 

Need to shift Veerawada Railway Slatioo 
to Gambboi iD Sabarkantba 
Pwliamaary CoastitIIency. Gujarwr 
(MUR377) 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col 534-35 

Availability ofBauxile 
(Deb. 14, Vol. III, 21-07.i2009) 
Col. )9-30 

Ban on Produc:tioo of Bric:b 
(Deb. ) 5, Vol. III, 22-07-2009) 
ColS2A 

Bank Branches 
(Deb. 17, Vol. 1II. 24-07-2009) 
CoL 417 

Capture of ladjag Fishermen 
(Deb. 5, Vol. II, 01-07-2009) 
CoL2J5-36 

Conraminated DrinkiD& Waller 
(Deb. 7, Vol. II, 10.07·2009) 
CoL 307-14 

Correspondents in AIR 
(Deb. 24, Vol. IV, 04-01-2009) 

Railway Budget (2009-20 I 0) - General II CoL 112-20 
Discussion Demand of Power 
~~0s.!6 Vol. II, 01-07-2009) (Deb. 17, Vol. III, 24-07-2009) 

Col41'N6 
Tourist Destinations Dwindling Population of Lion 

(Deb. 26, Vol. IV, 07-08-2009) (Deb. 20, Vol. 111. 29-07-2009) 
Col. 27S-76 Col. 3 IO-J) 

O" ..... Slari rn ........ p. 

Action Plan for Power Produc:tioft 
(Deb. 17, Vol. Ill, 24-07-2009) 
ColJ9S.99 

Employment for Economally Weaker 
Sections 
(Deb. 18, Vol. III, 27.07.20(9) 
CnlJI5-11 
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Estab!.~t of Shipyards 
U)eb. ~ Vol. II, 13-07-2009) 
CoI.246Aa 

".;"-0: 

Expansion and Modernisation of Air 
StatiOns 
(Deb. 24. Vol. IV, 04-01-2009) 
CoI.3IB 

Funds for SociaJ Forestry 
(Deb. 20, Vol. III. 29-07-2009) 
CoLS04-OI 

Goods and Services Tax 
(Deb. 7, Vol. II, 10-07-2009) 
Col 342-43 

High Court Benches in Guj_ 
(Deb. 6, Vol. II, 09-07-2009) 
Coll4S 

Illland Water Ferry and Sea Carlo 
Services 
(Deb. II, Vol. III, 27-07-2009) 
Col~29 

Investment in Textiles Industry 

National Urban Poor Fund 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 341-42 

New Train Services from Gujarat 
(Deb. 16. Vol. III, 23-07-2009) 
ColIOS-06 

Opening ofNcw Educational Institutions 
(Deb. I, Vol. II, 13-07-2009) 
Col 135-36 

Opening up of New Passport Offices 
(Deb. S, Vol. II, 01-07-2009) 
Col. In 

Pollution in Cities 
(Deb. 10, Vol. II, IS-07-2009) 
Col 203-10 

Project Reports on IDSMT 
(Deb. 7, Vol. II, 10-07-2009) 
Col 267 

Promotion of Agricultural Production 
(Deb. 9, Vol. II, 14-07-2009) 
Col2fi0.61 

(Deb. II, Vol. III, 16-07-2009) QuocaforRural.adTribalArcasinPMF 
Col 69-71 (Deb. 19, Vol. III. 21-07-2009) 

CoI.IS9-61 
Leek of Medical Facilities in Isolated 

Areas _ 
(Deb. IS, Vol. 111, 22-07-2009) 
Col. 290-91 

Reauitment to Armed Forces fn?m Tribal 
Areas 
(Deb. 13, Vol. III, 20-07-2009) 
CoI.49-SO 

Lmd of Sick NTC Mills Revenue E.ncd by Major Ports 
(Deb. II. Vol. III. 16-07-2009) (Deb. 13, Vol. III, 20-07-2009) 
Col 220-23 Col14s-47 

Mumbai-VedodIra-ltajkot rail line Rcviwl of Sick TcxtiJcs Mills 
(De_) 21. Vol. IV, 30-07-2009) (Deb. 16, Vol. III, 23-07-2009) 
Col (62 Col 260-62 

Narmada Action Pt.n Schemes under Panchayali Raj 
(Deb. 20. Vol. Ill, 29-07-2009) (Deb. 17. Vol. III. 24-07-2009) 
Col. 46-47 Col 109-28 

National Hipways in GvjaraJ 
(Deb. 4. Vol. II. 07-07-2009) 
Col 234-36 

Shot1fall in Production of Salt 
(Oeb. B, Vol. II. 13-07-2009) 
Col. 374-7S 
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Superfast train between Howrah and Construction of Roads in Forest Areas 
Rajkot (Deb. 24, Vol. IV, 04·08-2009) 
(Deb. 21, Vol. IV, 30-07·2009) Col. 168-70 
Col. 55 I 

Survey ofTribals below Poverty Line 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 67-71 

Conversion of Kerosene Subsidy into 
Dire4:t Cash System 
(Deb. II, Vol. III, 16-07-2009) 
Col. 57-58 

Total Sanitation Campaign I 
(Deb. 17, Vol. III, 24-07-2009) I DeclineinSugarProductioo 
Col. 359-62 1 (Deb. 4, Vol. II, 07-07-2009) 

Training of Rural Youth in Spons CoI.45-47 
(Deb. 19, Vol. III, 21-07-2009) Decrease in Crop Area 

Col. 321 I (Deb. 14, Vol. III, 21-07-2009) 
ClallUaa, Slari Soja)' su.p Col 245-46 

AduItcnlioo in Food Items Delhi-Haridwv National Hicbway 
(Deb. 5, Vol. II, 08-07-2009) I (Deb. 9, Vol. II, 14-07-2009) 
Col. 373-86 Col 316 

Agreements with foreign countries for I n...-t-. .... f ........... _ M 
Unnium 1""''-'--''-'" 0 Aeo _ ... _ .. on onsoon 
(Deb. 5, Vol. II, 08-07-2009) (Deb. 9, Vol. II. 14-07·2009) 
CoI.I62~3 , CoI.413-84 

Allotment ofLMd to CGHS I Distribution of Seeds 
(Deb. 22, Vol. IV, 31-07-2009) ,. (Deb. 24, Vol. IV, 04-01-2009) 
CoI.3S4 CoI.4 I 1-24 , 

ADpnwadi Ceuua i Export of Wheat and Rice 
(Deb. 7, Vol. II. IO-07·2009) I U I 111 27.07-2009) Colm-& I (Deb. lI. yO. , 

I Col. 279-1 I 
Assis&aoce to Smallilld MarzinaI Farmers ! 

(Deb. 19, Vol. III, 28-07-2009) I FakeCurreocy 
Cot53-S4 , (Deb. 4, Vol. II, 07-07-2009) 

Availability of LPG Connections I Col262~3 
(Deb. II, Vol. III, 16-07-2009) I' General Budael-2OO9-2010 General 
Col 24647 I OiJC:uuion and Domand$ for &cess 

Capitation Fee 
(Deh. 8, Vol. II. 
Col.29'.A4 

I CiralU(GcneraJ), 2006-2007 
13-07-:0f)(t) i (Deb. 9, Vol. 11, 14-07-2009) 

Col. 682-83 
compe~l>~:ton to Fume .. for L.n~ ! Hike' Oil Gas Price 

AcquiSItion I en aDd 
(Deb. 4, Vol. II, 07-07-2009) j' (Deb. I. Vol. 11. 02-07-2009) 
Col. 415 Col. 29S 

! 



NAME INDEX 435 

Hydro Power Generation 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 343-45 

Need to review the list of B.P.L. Card 
Holders in Western Uttar Pradesh 
(MUR377) 

1mmwUzation Programme 
~b. 20, Vol. III, 29-07-2009) 
J~&250-56 
"lIinXtuction of 5 k.g. Commercial Gas 

(Deb. 8, Vol. II, 13-07-2009) 
Col. 479-80 

New Road Projects for Uttar Pradesh 
(Deb. 9, Vol. II. 14-07-2009) 
CoL103~ 

Cylinders '~ 

(Deb. I, 4'ol. 
ColII3-14 #. 

II, 02-07-2009) Nutritious diet at Anganwadi Centres 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 401-02 

. Introduction of free roaming services 
Pending Cases in various Courts 

(Deb. 8, Vol. II, 13-07-2009) (Deb. 1, Vol. II, 02-07-2009) 
Col. 14142 Col. 290-92 

Kashuba Gandhi BJJjJ(a Vidyalaya Poultry Development Scheme 
,(Deb. 13. "'I. Ill, 20-07-2009) (Deb. 9, Vol. II, 14-07-2009) I' Col. 229-31 CoI.S37-31 

},~inking of Ancient Places of Pilgrimage Prime Minister's VISit to Russia 
;;!t~ by Rail Service I (Deb. S, Vol. II, 01-07-2009) 
~,-,.!~~~~~; Vol. II. 09-07-2009) CoI.478-84 

I Railway Budget (2009-2010) - General 
Loans to Industrial Units I Discussion 

(Deb. 2, Vol. II, 03-07-2009) I (Deb. S, Vol. II, 01-07-2009) 
Col. 288 Col S7S-82 

Nation-Wide Drive against Corruption Reduction in Call Rates 
(Deb .. 5, Vol. II, 01-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col. 161-69 Col 222-23 

National Utem:y Mission I Rise in Crop Prices 
(Deb. 13. Vol. III, 20-07-2009) (Deb. 24, Vol. IV, 04-01-2009) 

• Col. 36~ Col. 28 1-12 

Need to expedite the construction of Rise in Prices of Steel 
National Highway between Delhi and (Deb. I, Vol. II, 02-07-2009) 
Haridwar(MUR 377) Col 111-14 
(Deb. I, Vol. lI. 02-07-2009) j Scheme to Provide Sobr Cookers 
CoI.38s-86 (Deb. 22, Vol. IV, 31-07-2009) 

Need to expedite the gauge conversion 
of railway line between Delhi and 
Haridwar(MUR 377) 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 59& 

Col. 48 '-IS 

Scrapping ofUGC anciAICTE 
(Deb. I, Vol. II, 13-07-2009) 
CoI.21l-14 
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Setting up of Community Kiu:hens I Appointment ofNo1ary Public 
(Deb. 16, Vol. 111.23-07-2009) (Deb. II, Vol. 111,16-07-2009) 
CoL2S-27 Col.~IO 

Subsidy on Educ:ltional Loan Artificial Rainlall 
(Deb. " Vol. II. 13-07-2009) I (Deb. S, Vol. II. 08-07-2009) 
CoL 297 I CoL 4SS 

Survey on Agricult\A"e Lands '1' Assistance to Minority Community for 
(Deb. 4. Vol. II, 07-07-2009). Smallindustries 
CoL414-11 I (Deb. 9, Vol. II. 14-07-2009) 

under CoL 470-71 
T~ ~Y I 

(Deb. 2, Vol. II, 03-07-2009) Assistance to Silk Industries 
CoLJ89.94 I (Deb. 6. Vol. II, 09-07-2009) 

TIrJdS under PMGSY 
(Deb. 17, Vol. III, 24-07-2009) 
Col 13-30 .. 

Theft Cases in Ddhi 
(Deb. 19. Vol. III. 21-07-2009) 
Col3S9-60 

UnutiJimi railway lind 
(Deb. 21, Vol. IV. 30-07-2009) 
Col'I~ 

Col 219--20 

Biomass Co-GencraIioa Power Projects 
(Deb. 7. Vol. II, 10-07-2009) 
CoL22S-27 

Co-operative Banks 
(Deb. 22. Vol. IV, 31-07-2009) 
Col4»-3S 

Cmrrion ofEmploymeal Opponua_ 
(Deb. 13, Vol. III, 20-07-2009) 
Col 111-20 

Urt.n Solid Waste Mw 17T'CIIl 
(Deb. 22. Vol. IV, 31-07-2009) I Declining Interest in Science Sector 
Col3J.47 . (Deb. 20. Vol. III. 29-07-2009) 

Use or Quality Seeds 
(Deb. 9, Vol. II. 14-07-2009) 
Col44s.47 

CoI.ISI-S3 

Det.yed Central Projec:u in MIIhnsIdra 
(Deb. 10. Vol. II, 15-07-2009) 
Col46SQ 

WIler Crises in the Country 
(Deb. S, Vol. II. 01-07-2009) Development of Aaro.baMd Rural 
Col. 321-29 Industries 

(Deb. 9, Vol. II. 14.07·2009) 
an.,SIari .... 1rtL hi lira." Col. 36-38 

A.edivaai Mlbila ~ Yo';" Dilbunement ofPcasion anbc Doorstep 
(Deb. 7. Vol. II. 10-07-2009) (Deb. 17, Vol. III. 24.07·2009) 
Col. 296-300 CoL 362064 

Acquisition of Coal Miael Abroad I Exaga-a&ed Ad~ 
(Deb. 10, Vol. II, IS007-2009) (Deb. 4. Vol. II. 07·07-2009) 
Col.438-19 CoU I). t ~ 

Anli-fog TechnoJocy at Airport Expenditure on Advertisemems 
(Deb. I. Vol. II, 02.07·2009) I (Deb. 24, Vol. IV. 04-01-2.9) 
Col. 191 Col. 256 

" 
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Expon of Onions I Passengers Facilities at Airports 
(Deb. 13, Vol. III, 20·07·2009) (Deb. II, Vol. III, 16.07.2009) 
CoI.268-69 Col. 2-4 

Fun<:tioning of Old Age Homes 
(Deb. 8. Vol. II, 13·07·2009) 
Col. 85-87 

Passpon OffICes in the counuy 
(Deb. 5, Vol. 11, 08·07·2009) 
CoI.20J.07 

Funds for Development of Tourist Places Per Capita Debt Burden 
(Deb. 2, Vol. II, 03·07·2009) (Deb. 7, Vol. II, 10.07.2009) 
Col. 546-48 Col 395-96 

Gross Domestic Product 
(Deb. 10, Vol. II, 15·07·2009) 
Col.2S2·S4 

Performance ofPDS 
(Deb. 4, Vol. II, 07-07·2009) 
CoL 341-44 

Increase in Unemployment Productivity of Forests 
(Deb. I, Vol. II, 13·07·2009) (Deb. S, Vol. II, 01-07.2009) 
Col 117-88 CoL 332 

Insurance for Damage by Wild Anin\als 
(Deb. 5, Vol. II, 08·07·2009) 
Col. liS 

Investment in Steel Sector 
(Deb. I, Vol. 11, 02·07·2009) 
Co\.23~ 

Measures to Boost Smallinduslries 
(Deb. 24, Vol. IV, 04·01-2009) 
Col3S2·S4 

Mia,ratioD of Indian Labourers 
(Deb. 10, Vol. II, 15·07·2009) 
Col 377·79 

Minor lrription Projects 
(Deb. 4, Vol. II, 07·07·2009) 
ColS60 

Monitori", Committee for Vanishing 
Compenies 
(Deb. 16, Vol. III, 23·07·2009) 
Colli 

MSP for Onion 
(Deb. 4, Vol. II, 07·07·2009) 
Col. 459 

Opening ofRetllil PeIrOIIDiesel Outlets 
. (Deb. 6, Vol. II, 09-07·2009) 

Co1.2S4-SI 

Protected Monuments in 'Mabarashtra 
(Deb. S, Vol. II, 08·07-2009) 
Col. 475-77 

Railway Budget (2009-20 10)-GeoenJ 
Discussion 
(Deb. S, Vol. II, 08·07·2009) 
CoL 114-16 

Railway Line from Manmad to Nandava 
in MahanIshtra 
(Deb. 6, Vol. II, 09-07·2009) 
Col. 274-7S 

Railway Projects in Maharashtra 
(Deb. I, Vol. II, 02-07·2009) 
CoL 10-14 

Recruitment of Physically Challenged 
Persons in CPSEs 
(Deb. 6, Vol. II, 09-07·2009) 
CoL 162-63 

Regulating Television Content 
(Deb. 9, Vol. II, 14·07·2009) 
Col. S28-38 .. 

Rehabilitation Centres for Women 
(Deb. 17. Vol. III, 24·07·2009) 
Col50().()4 
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Relief to Grape Producers 
(Deb. 14. Vol. Ill, 21-07-2009) 
Col 160-61 

Review of Drug Regu1atcKy System 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 481-83 

Revival of Closed Fertilizer Units 

Water quality Testing LabOratories 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 105-10 

Women Beneficiaries under Rural 
Development Schemes 
(Deb. 17, Voll; III, 24-07-2009) 
CoI.lS~ . 

(Deb. I, Vol. II. 02-07-2009) Claavaa,Sltri PrltIIviraj 
CoI..291-99 I Rubber(Amendrnent) Bill. 2009-C0nsid. 

Self-Employment to Minority (Deb. 25. Vol. IV. 06-08-2009) 
Communities I Col. 361-62 
(Deb. 6, Vol. II. 09-07-2009) I OridaMba Sini P. 
Col.. 95-98 I raBl,. 

~ fNa ....... - Vtd--I - I DemaodsforGrants(GeneraJ).2009-20IO 
--up 0 ~7- -7--7- , Re: Ministry of Home Affairs 
~~ Vol. II. J3-07·2009} I (Deb. 15, Vol. III. 22-07.2009) 

! Col.. 752·73 
Setti~g .~~ of New Commission for I Motion Re: Revocation of Proclamation 

MIDOI1tIeS Issued by President in Relation to the 
(Deb. 11, Vol. III, 16-07·2009) S t f Jb rkh d St t t Col. 291 ta e 0 a an a u ory 

Resolution Re: Approval of 
Continuance in Force ofProc.tam.tion 
in Rcspoct of the Stale of Jharkbaod 
Jharthand Budget 2009-10 - General 

Strengtbcnin& ofNSG 
(Deb. 9, Vol. II, 14-G7-2009) I 
Col 240-4 1 

Training to hac:hayat and Grwa Sabba 
Representatives 
(Deb. 7, Vol. II. 10-07-2009) 
Col245-~ 

Tnmsit Losses of Foodgrains 

Oiscussioa and Danands for Grants-
(.n.tdIand) 2009·10 
(Deb. 9, Vol. II, 14-07·2009) 
Col 721 

CIt ... Mala-. Dr. 

(Deb. 9, Vol. II, 14-07-2009) GeocraI Budget. 2009.2010-<lenera1 
Col. S 13-14 DilCUSSion and Dcmuds for Euess 

Upgradation oflDhsaructure of Ports GrInIs(GcnaaJ),2006-2007 
(Deb. I, Vol. II, 13-07.2009) (Deb.'. Vol. 11. 13-07-2009) 
Col. 249 I Col.. 411-92 

Upgradation of Technology for Food ClaittJaaa, s..ri N.5. V. 
Processing Industries Aduhenltion in Petrol 
(Deb. I. Vol. II. 02-07-2009) (Deb. 11, Vol. 111, 16-07-2009) 
Col 327·28 Col. 168-69 

Use of Gas as a Fuel AvaiJability of Cultivable Land 
(Deb. 16. Vol. Ill, 23-07.2009) I (Deb. 14. Vol. 1II. 21·07·2009) 
Col. 209-10 Col. 229-3 1 
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Construction of Service lane I Need for compulsory telecast of Republic 
(Deb. 14, Vol. III, 21-07-2009) , Day and Independence Day 
Col. 14-15 I programmes on all the television 

Consumption of Foodgrains channels (MUR 377) 
(Deb. 24, Vol. IV, 04-08-2009) (Deb. IS, Vol. Ill, 22-07-2009) 
Coll95-96 Col. 596 

Depletion of Ground Water Level 
(Deb. 5. Vol. II, 08-07-2009) 
Cot 50-54 

Deve10pment of Wastelands 
(Deb. 17. Vol. III, 24-07-2009) 
Col.405-06 

Disnibutioo of Seeds 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.4I8-24 

Need to abolish export duty on E.I. tanned 
IeaI:her (MUR 377) 
(Deb. I, Vol. II, 02-07-2009) 
Co1.374-75 

Need to exempt the Safety Mab:h lndusby 
from levy of Central Excise Duty 
(MUR377) 
(Deb. 4, Vol. II, 07-07-2009) 
Col 590-91 

Environmental Research Need to overcome the shortage of power 
(Deb. 28, Vol. Ill, 29-07-2009) in the cowttry(MUR 377) 
Cot 244-45 (Deb. 20, Vol. III, 29-07-2009) 

Finana: (No.2) Bill2009-C0nsid. and I! CoI.53{) 
Pass Need to provide adequate funds for the 
(Deb. lB, Vol. 111, 27-07-2009) i gauge conversion work between 
Cot 786-90 I Dindigul and Pollachi in Tamil Nadu 

Guidelines Regarding ~vay Agents I (MUR377) 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 24, Vol. IV, 04-08-2009) 

I CoI.572 

Import of Steel Need to take effective steps to mitigate 

Col. 35-36 

(Deb. 25, Vol. IV, 06-08-2009) i 
Col. 45-47 I 

Installation of Telephone Connections 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 109-14 

the impact of global warming 
(MUR377) 
(Deb. II, Vol. III, 16-07-2009) 
Col. 337-38 

Opening ofPSB Branches 
Investment in Agriculture Sector I (Deb. 22, Vol. IV, 31-07-2009) 

(Deb. 4, Vol. II, 07-07-2009) I CoL 79-80 

Col. 34-36 I' Distan Trains Pantry Cars m Long ce 
Management of Stock Exchanges (Deb. 16, Vol. III, 23-07-2009) 

(Deb. 7. Vol. II, 10-07-2009) i CoL202 
Col. 50-51 

NIlional TB Control ProgI'1In1Ine 
(Deb. 5., Vol. 11, 08-07-20(9) 
CoI.22().30 

Pending Irrigation Projects 
(Deb. 10, Vol. II, I S-07-2009) 
Col. 210-14 
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P .... for Postal Department Ole eery, Slali ...... 
(Deb. 13, Vol. III, 20-01-2009) Danand for Grants (General), 2009-2010; 
Col. 131-33 

PNG Connections in Metro Cities 
(Deb. I, Vol. II, 02-07-2009) 
ColIOS-Ol 

Procurement and Shortage ofFoocIp'ains 
(Deb. 9, Vol. II, 14-07·2009) 
Col459S 

Railway Bud&d - 2009-20IO-GeacnI 
Discussion 
(Deb. 4, Vol. II, 07-01·2009) 
Col7S2-SS 

Recovery ofNPAs 
(Deb. 17, Vol. 111, 24-01·2009) 
Col2J9..40 

IDe in Diabetic PaIicnIS 
(Deb. I S, Vol. III. 22-07-2009) 
ColIO&07 

Shorta&e of Aircraft 
(Deb. 16, Vol. III, 23-07·2009) 
Col 124 

Subsidy 10 Real e... Sector 
(Deb. 2, Vol. II, 03-07-2009) 
Col 397 

Supply of uada weiPl cyIinden 
(Deb. 6, Vol. II, 09..01-2009) 
CoL~ 

Working Days under NREGS 
(Deb. 2, Vol. II, 03..01-2009) 
CoL4~ 

World Heritage Sita 
(Deb. 2, Vol. II, 03..01-2009) 
CoI.26I~ 

Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
Col 723-27 

General Budget - 2009-20 I 0, GenenI 
Disc:ussiOil and Demands for Exc:ess 
GnnIs(GeneraI), ~2007 
(Deb. 9, Vol. II, 14-07-2009) 
CoL 646-47 

Need to provide safe drinkin& WIler 10 
people in Jamui Parliamentary 
ConstiIueocy, S_(MUJUn) 
(Deb. 19, Vol. III, 21-07-2009) 
CoL SOl 

Rile in Prices of EIM"tiaI Commodities 
(DUll 193) 
(Deb. 2S, Vol. IV, 06-01·2009) 
ColG-12 

OIl •• "'SIIri ........ 
Situation ar',"" out of drouaht aad 

Roods ill v.-ious ,.u of the CGUIIII)' 
(DUll 193) 
(Deb. 19, Vol. III, 21..07-2009) 
CoL 612-13 

Jtlilway ..... -2009-20JO-GenenI 
DilC1llSion 
(Deb. 4, Vol. II, 07-07-2009) 
CoL 700-04 

Need to provide special fiDIndIJ pICkaae 
for ovcraIIdn ...... ofHolbilrpur 
Parlilmeial y CansriIUenCy in Punj8b 
(MtJlUn) 
(Deb. 20, Vol. 111, 29-07·2009) 
ColSll 
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Railway Budget (2009-20 I 0) - General 
Discussion 
(Deb. 5. Vol. 11, 08-07-2009) 
Col. 913-17 

Chowdhury, Shri Adhir 

Academic RefonnfSemesler System in 
Universities 
(Deb. \3, Vol. III, 20-07-2009) 
Col. 303-06 

Allocation of Funds for Procurement of 
Foodgrains 
(Deb. 14, Vol. III, 21-07-2009) 
Col 341 

Allocation under PDS 
(Deb. 4, Vol. II, 
Col 35J.fJO 

07-07-2009) , 
I 
I 

Constitution of Natiooal Board for the 
Development of Himalayan States 
(Res.) 
(Deb. 2. Vol. II, 03-07-2009) 
Col 728-33 

Construction of Helipads at Tourist Places 
(Deb. 25, Vol. IV. 06-08-2009) 
CollS2.S3 . 

Expansion ofCDMA Network 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 230-3 I 

ExpansionlUpgradation of Refrneries 
(Deb. I, Vol. II, 02-07-2009) 
CoL 336-342 

Fake Educational Institutions 
(Deb. 8, Vol. II, 13-07-2009) 
CoI.S6-58 

Fake Financial Companies 
(Deb. 17, Vol. III. 24-07-2009) 
Col 34546 

Food Processing units set up by Foreign 
Investors 
(Deb. 6, Vol. II, 09-07-2009) 
Col 37-62 

Freight Services 
(Deb. 16, Vol. III, 23-07-2009) 
Col 112-13 

General Budget, 2009-201O--(jeneral 
Discussion and Demands for Excess 
GnInts (General), 2006-2007 
(Deb. I, Vol. II, 13-07-2009) 
ColSS7-S9 

Crimes in Trains Health Care Delivery System 
(Deb. I, Vol. II, 02-07-2009) (Deb. 20, Vol. III, 29-07-2009) 
Col36-S8 Col. 338-46 

Criteria for Allocation of Chemical 
Fertilizers 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 181 

Decreasing Ground Water Level 
(Deb. 10. Vol. II. lS-07-2009) 
CoI . ..a9-11 

Demands forOrants (General), 2009-2010 
Re: Ministry of Home Affairs 
(Deb. I S, Vol. III. 22·07·2009) 
CoI.614-86 

Doctor Population Ratio 
(Deb. S. Vol. n. 08-07-2009) I 
Col. 282-83 

Human Trafficking 
(Deb. 4. Vol. II, 07-07-2009) 
ColSI4-11 

Irregularities in Allotment of Food Items 
(Deb. 19, Vol. Ill, 28-07-2009) 
CoL3I6-17 

Modernisation of Artillery 
(Deb. IB, Vol. III. 27-07-2009) 
CoL 263 

Need to clear the huge deposit of silt in 
Farrakka Bamge(MUR3n) 
(Deb. 23. Vol. tV, 03-08-2009) 
Col. 455 
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Need to control the erosion caused by 
river Bhagirathi in West Bengal 
(MUR377) 
(Deb. t 8. Vol. III, 27-07-2009) 
Col. 719 

Need to open a Railway Reservation 
Counter in Kandi in Murshidabad 
district of West Bengal (MUR 377) 
(Deb. S, Vol. II, 08-07-2009) 
ColSI4-1S 

Need to strengthen the Milk. Unions in 
West Bengal. with a view to improve 
the income of milk producers in the 
State (MUR 377) 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col 563 

Need to take steps to promoce sericulture 
in Murshidabad district of 
West Bengal (MUR 3n) 
(Deb. 9, VoL II, 14-01-2009) 
ColSTI-78 

NR.B:iS 
(Deb. 7, Vol. II, 10-07-2009) 
Col.ln-ao 

Oil Exploration by ONGC 
(Deb. 16, Vol. Ill. 23-07-2009) 
Col. 242 

Old Age Pension and Rehabilitation 
Bill. 2009bySMMlirOlowc:hly-lnt. 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 741 

Pakistan Sponsored De-StabiliHlion 
Efforts 
(Deb. 15. Vol. III, 22-07.2009) 
ColJ60.61 

Pollution free Rivers 
(Deb. S, Vol. 11, 08-07-2009) 
Col 137-40 

Rashtriya Krishi Vikas Yojana 
(Deb. 4, Vol. II. 07-07·2009) 
Col.~7 

Release of TCI1'Ofist by Pakistan 
(Deb. I S, Vol. III, 22-07-2009) 
CoI.267~ 

Restructuring ofSEBs 
(Deb. 7 t Vol. II, 10-01.2009) 
Col. t7 

Rural Development Schemes 
(Deb. 2, Vol. II. 03-07-2009) 
Col 579-602 

Scheme for Urban Poor -' SIum-DweDen 
(Deb. 22. Vol. IV. 31..07·2009) 
Col. 71·73 

Security for CommonweaJth Games 
(Deb. J9, Vol. III, 21-07·2009) 
Col. 114-16 

SelfHetp Groups underSGSY 
(Deb. J7. Vol. 111, 24-07·2009) 
Col 170-78 

Setting up of New Fertilizer UnilJlPlaaa 
(Deb. I, Vol. II. 02-07·2009) 
CoL 162-63 

Situation ariliD& out of drOtl&bt and 
floods in various pM1S of the c:ouoay 
(OUR 193) 
(Deb. 19. Vol. m. 28-07·2009) 
CoI.S70-72 

Special Rights to AtntedForus 
(Deb. 14, Vol. rut 21-07·2009) 
Q)l J87 

Spurious Drugs tomCbina uncIor MIdt 
in India TM& 
(Dcb.I, Vol. II, 13·07·2009) 
CoI.W 

Rail Connectivity Projects State ficwlcial Corporations 
(Deb. 25, Vol. IV, 06.08-2009) (Deb. 17. Vol 1ft, 24.07.2009) 
CoI.4S-S2 Cot 444-48 
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Steps to Ensure Availability of Drinking 
Water in the Country (Res.) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 363-6S 

Stock of Foodgrains 

Rise in Prices of Essential Commodities 
(OUR 193) 
(Deb. 2S, Vol. IV, 06-08-2009) 
Col 450-S2 

COllUlUlado, Sbri KuaaI KiIIIor 
(Deb. 4, Vol. II, 07-07-2009) 
Col.Jl-32 Anganwadi Centres 

Supply of Drinking Water 
(Deb. 2. Vol. II, 03-07-2009) 
CoI.I9S-2IO 

Target for Sarva Shiksba Abhiyan 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 224 

Television Rating Points 
(Deb. 24. Vol. IV, 04-08-2009) 
Col 209 

Underdeveloped and BadcwardAreas and 
Region (Special Provisions for 
Accelerated Development) Bill., 2009 
by Shri Ravindra Kumar Panday-
Consid. 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.7S4-SO 

(Deb. 7, Vol. II, 10-07-2009) 
Col. 277-12 

Anganwadi Workers and Helpers 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 129-30 

Availability ofFertilizas 
(Deb. 16, Vol. III, 23-07-2009) 
Col 91-100 

Availability of Seeds to Fmners 
(Deb. 14, Vol. III, 21-07-2009) 
Col 84-87 

Black Marketing ofFoodpains 
(Deb. 4, Vol. II, 07-07-2009) 
ColS39-40 

Finance (No.2) BiD, 2OO9-Consid. ... Pass 
(Deb. 18, Vol. III, 27-07-2009) 
CoL 826-27 Uniform Providenl Fund Pension Scheme 

(Deb. 23, Vol. IV, 03-08-2009) 
CoL 143 Financial Assistance to NGOs 

(Deb. 18, Vol. Ill, 27-07-2009) 
Q)l 284-3 14 Vibration effect on Qutub Minar due to 

Frequent Flights 
(Deb. 11, Vol. III, 16-07-2009) 
Col.9-IO 

Visit of the U.S. Deputy Secretary 
(Deb. 15, Vol. III, 22-07-2009) 
CoUll 

Flood in UP and Bihar 
(Deb. S, Vol. II, 08-07-2009) 
CoL 14748 

General Budget-2009-20 10--GeneraI 
Discussion and Demands for Excess 
Grants (General), 2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 

General Budget, 2009-20Io-<Jeneral Col. 699-701 
Discussion and Demands for Excess Ha Quota 
Grants (Gc:nena\). 2006-2007 ~Deb. IS, Vol. III, 22-07-2009) 
(Deb. 8, Vol. II, 13-07-2009),' CoI.S6I-66 
CoI.S36-39 
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Increase in Prices of Fertilizers 'I Demands for Grants (General), 2009-20 I 0 
(Deb. 6, Vol. 11, 09·07·2009). Re: Ministry of Home Affairs 
Col. 24344 i (Deb. 15, Vol. III. 22·07·2009) 

I Co1.74546 
Irregu larities in 

Foodgrains 
(Deb. 4, Vol. 
Cot 54148 

Procurement of I 
: Dongaria Tribe 

II. 07·07·2009) (Deb. 17. Vol. III, 24·07·2009) 
CoI.504"()7 

IT Welfare Fund Employment Generated under PMEGP 
(Deb. 26, Vol. IV, 07·08·2009): (Deb. 14, Vol. III. 21-07.20(19) 
CoI.l89-90 ! Col. 232·38 

Railway Budget (2009·201 0) - General ; Implementation orulDS 
Discussion (Deb. 17, Vol. III, 24·07-2009) 
(Deb. 5. Vol. II, 08.07.20(19) Col. 64-70 
CoI.8&5-86 

Revamping ofPDS 
(Deb. 4, Vol. II. 07.07-20(19) 
CoI.2B3-85 

National Agriculture Insurance Scheme 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 309 

National Rehabiliwion and Resettlcmenl 
Steps to Ensure Availability of Drinking; Polic:y 

Water in the Country (Res.) . (Deb. 17, Vol. III. 24·07-2009) 
(Deb. 21, Vol. IV, 30-07-2009) Col 321-26 
Col. 370-72 

Welfare Scheme for STs 
(Deb. 7, Vol. II, 10-07·2009) 
CoL 369-71 

Oat, Sltrl Bltakbl CUra. 

t S Point PropMiUbe 
(Deb. 21, Vol. IV, 30-07-2009) 
Cotl07~ 

Anaemia among Children 
(Deb. IS, Vol. III, 22-07-2009) 
CoI.I9J..9I 

Anlyodaya Anna Yojana 
(Deb. 19, Vol. III, 28-01-2009) 
Col.))·)' 

Change in Exam Pattern 
(Deb. 8, Vol. II, 13.07.2009) 
Col. 375-n 

Compulsory Posting of Doctors in R.uraI 
Areas 
(Dcb. IS. Vol. III. 22..(}7-2009) 
Col. 543 

NRf:GS 
(Deb. 7, Vol. II, 10-07.20(9) 
Col. lSI 

0rnbudsmIn for NREGS 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.2BI-B2 

Railway Budpt - 2009-20 10-Geacral 
Discussion 
(Deb. 4. Vol. II, 01·07-2009) 
Col. 68 1-84 

RevIsed ~Housin&Scbemc. 200S 
(Deb. 13. Vol. 111. 20-67·2009) 
CoI.2J4.36 

Right of Cbildnm to Free and CompulIory 
EduQtion BilJ, 2009-C0nsicl and Pass 
(Deb. 24, Vel. IV, 04-01·2009) 
Col.7S7·S9 

Scholarthip 10 SCslOBCs Srudents 
(Deb. II, Vol. Itr, 21-61;'2009) 
Col. 40 1..()6 
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Setting up of Educational Institutes 
Abroad 
(Deb. 8, Vol. II, 13.07-2009) 
CoI.43~31 

Strengthening of Emergency Facilities 
(Deb. I S. Vol. III. 22-07-2009) 
Col. 53 144 

Time and Cost Overruns on Highway 
Projects 
(Deb. 14. Vol. III. 21-07-2009) 
Col.21~11 

Tribal Sub-Plan 

Discrimination against Dalit Children 
(Deb. 13, Vol. HI, 20-07-2009) 
Col. 402.03 

Disinvestment ofPSUs 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 619-20 

Dissolution ofNIF 
(Deb. 26. Vol. IV, 07-08-2009) 
Co1.2~1 

Electronic Voting Machines 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 75-77 

(Deb. 26. Vol. IV. 07-08-2009) 
Col. 132.36 EPF Deposit 

Well Being of Fanners 
(Deb. 13. Vol. III, 20-07-2009) 
CoI.293.cn 

(Deb. 19. Vol. III, 28-07-2009) 
Col. 473.74 Establishments under EPFO 

Das, Shrl Kbagea 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 367 

Fnmce(No.2)Bi1l2~onsid.andPass . FDI in Print Media 
(Deb. 18. Vol. III, 27-07-2009) i (Deb. 14, Vol. 111. 21-07-2009) 
Col. 808-11 Col. 326 

Dasppta. Stari Gurvdas, 

Admission Quota for Other Backward 
Classes 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 291-92 

Biometric Unique Identification Card 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 513-15 

Conference on Climate Change in 80M 
(Deb. 10, Vol. II, 15-07-2009) 
Col 380-81 

Decreasing Ground Water Level 
(Deb. 10. Vol. II. 15·07·2009) 
Col. 409-1 1 

Demand fur Grant of Special Status 
(Deb. S, Vol. II. 08-07·2009) 
Col. 301 

General Budget 2009-20 I O-General 
Discussion and Demands for Excess 
Grants (General). 2006-2007 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 428-32 

Hindustan Cables Limited 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 196-97 

Impact of Environmental Policy 
(Deb. 10, Vol. II. 15-07-2009) 
Coli 11-12 

Impact of Global Recession on Exports 
(Deb. 8, Vol. II, ]3·07·2009) 
Col. 432-39 

Increase in Import of Edible Oil 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col. 10-20 
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Index of Industrial Production 
(Deb. 13, Vol. III, 20-07-2009) 
Col 167 

Price Control Mechanism for Petro· 
Products 
(Deb. I. Vol. II. 02-07-2009) 
ColIS6-S7 

India's Role in the UN 
(Deb. 20. Vol. Ill, 29-07-2009) PromotingofB.Ed.andTeac:hingTraining 

Programmes 
CoI.~11 (Deb. lB. Vol. III, 27-07-2009) 

Indo-lranGas Pipeline Project Col. ]09-10 
(Deb. I, Vol. II, 02-01-2009) Rationalization of Work Fcne by SAIL 
Col218-19 (Deb. II. Vol. Ill, 16-07-2009) 

lJrigation infi"lsttuc:ture in the country Col. 171 

(Deb. 9, Vol. II, 14-07-2009) ReviewofNRHM 
Col41S-17 (Deb. 20. Vol. lit, 29-07-2009) 

I Col245-SO 
Issue Arising out of Prime Minister's 

Recent VISit to ForeigD Countries Royalty on Mineniis 
(OUR 193) (Deb. 9, Vol. II. 14-07-2009) 

(Deb. 21, Vol. IV, 30-01.2009) Col.S40 
Col109-ll Sc:npping ofUGC and AICTE 

(Deb. •• Vol. II, 13-07-2009) 
Job Loa clue to Economic: Down1um Col213-14 

(Deb. " Vol. II, 13-01-2009) 
Col 43940 Seaing up ofSpeeial Purpose Vehicle 

(Deb. 23, Vol. IV. 03-01-2009) 
J..oss..makin&PSUs Col 137 

(Deb. I. Vol. II. 02-07-2009) Shortap ofCoaJ in NTPC Power PWits 
Col 21-21 (Deb. 26, Vol. IV. 07-01-2009) 

MaIdaIory ScrecaiD& ExIm for FMG 
(Deb. 5. Vol. II, 01-07-2009) 
Coll~1 

Monthly Expendi&ure of Air India 
(Deb. 25, Vol. IV, 06-01-2009) 
Col 16 

Nucte. Power PIas in the COIIIdry 
(Deb. S. Vol. 11. 01-07-2009) 
Col. 391-92 

Col.49-S2 

Situation arising out of Iarp-scale lou 
of jobs due to retrenchment and 
clolUt'e of industries. including IT 
sector and ,t..,. takeD by the 
Government in this reprd (CA) 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 614 

Terrorist Activities 
(Dcb. 14, Vol. 111, 21-07-2009) 
Col. 319-92 

Pendency ofEPF Claims 
(Deb. I. Vol. II. 
Col.6U7 

.,..-r-:on ofJndia Limited 13-07-2009) '7"; ....... .,.,._. 
(Deb. 16. Vol. III. 23-07-2009) 
Col249-SO 

Peediaa c.ea in VIrioua Coana 
(~b. I. Vol. n. 02-07-2009) Y1lc:Mt ScIIb in Edllalional Institutions 

(Deb. 13. Vol. III. 20-07-2009) 
CoI.29O-9l CoJ,423-lS 
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Voting Percentage NGOs 
(Deb. 16. Vol. m, 23-07.2009) 
Col.t45-48 

(Deb. 26, Vol. IV, 07-08-2009) 
Col. 367-68 

DasmuDJi. Slarimati Deepa 

Demands for Grants (General), 2009-20 1 0 
Re' Ministry of Home Affairs 

Railway Budget (2009-20 10) - General 
Discussion 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 658-6 I 

(Deb. 15. Vol. III, 22-07·2009) 
CoL 714-17 Use of Sea Water for Irrigation 

(Deb, IS, Vol. III, 22-07-2009) 
General Budget. 2009-20 IO-General. Col. 306-07 

Discussion and Demands for Excess I 
Grants (GcneraI).2006-2007 1 De, Dr. Ratna 

I 
(Deb. 8, Vol. II. 13-07-2009) I Compensatory Afforest.ation 
Col 591-95 I Management 

I (Deb. 10, Vol. II, 15-07-2009) 
Datidar, Dr. KakoU Ghosh Col. 15-16 

General Budget, 2009-10-General I Demands for Grants (General) 2009-2010 
Discussion and Demands for Excess Re: Ministry of Women and Child 
r--. .. _ Jr.'-'-' ), -.nru: 1\7 'I ........ ....-,.UQlQiU .VV<M.I Development 
(Deb. 6. Vol. II. 09-07-2009) i (Deb. 16. Vol. III, 23-07-2009) 
Col411-14 ! CoL 353-55 

o.v ...... ShrimJti J. Helea I Employment Generation Schemes 

B 'Id' fFish' Yards I (Deb. 22, Vol. IV. 31-07-2009) 
UI Ing 0 mg 1 Col. 9-10 

(Deb. 14, Vol. 111,21-07-2009) t 

Col.S40 ! General Budget, 2009-20JO-General 
'I ,Discussion and Demands for Excess 

Demands for Grants (General) 2009-20 I 0 Grants (General), 2006-2007 
Rc: Ministry of Women and Child i (Deb. 8, Vol. II. 13-07-2009) 
Development i Col. 585-88 
(Deb. 16. Vol. Ill. 23-07-2009) I ced add the bl be' faced 
Col 355 N to ress pro ems ang 

. I by the Cotton Weavers Cooperative 
Monitoring Cells I Societies in Hooghly district of West 

(Deb. 26. Vol. IV, 07-08-2009) I Bengal (MUR 377) 
ColI90-9t I (Deb. 4, Vol. II, 07-07-2009) 

I Co1.596 
Need to include Sea Erosion under the I 

deftnitionofNational DisasterlNatural , Need to allow eligible doctors 
C I ity for providing relief to the I (Radiotherapists) from Kolkata 
.;~ fishennen community living I University to study OM. ~edical On-
along coastal areas (MUR 377) ! cologyat AIIMS, New Del~ (MUR 377) 

I IV 06-08-2009)' (Deb. 1. Vol. II, 0_-07-2009) 
(Deb. 25, Vo . • I C 1 "'8') 

I 0 . .) 4-

Col. 330 
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Need to announce a financial package for 
the workers of DUNLOP factory in 
Hooghly, West Bengal facing 
joblessness due to its sick condition 
(MUR3n) 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 582 

IOJVY 
(Deb. 17. Vol. Ill, 24-07-2009) 
Col. 9-10 

Deb. Slari Ramen 

Constitution of National Board for the 
Development of Himalayan States 
(Res.) 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 732-33 

Railway Budget - 2009-20IO-General 
Discussion 
(Deb. 4, Vol. II, 07-07-2009) 

Computers for Visually Impaired Students 
(Deb. 13, Vol. m, 20-07-2009) 
Col. 399-400 

Crime against Women 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 117-35 

Cyclone Aila 
(Deb. 10, Vol. II. 15-07-2009) 
Colln-73 

DDA Hotel Flats 
(Deb. 26, Vol. IV, 07-08-2009) 
CoI.~7 

Disinvestment of Air India 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 270 

Extra Passengers on Board 
(Deb. 21, Vol. IV, 30-07-2009) 
Col2SS-57 

Col 7S I-52 I Financial Assistance for MRTS 
Deo,SIlriV. KisIloreClaud... j (Deb. 7, Vol. II, 10-07-2009) 

I Col 227-21 
Demands for GrantJ (General) 2009- I 

2010- Ministry of Human Resource I Flight Delays 
Development i (Deb. 21. Vol. IV. 30·07-2009) 
(Deb. 10, Vol. II, 1S-07-2009) II CoI.~ 
CoI.613-2S 

FORign Tourists to Andaman and Nicober 
Deo .... Sltri Mililld I Islands 
Anli-Dowry Law, 1961 (Deb. 26, Vol. IV. 07·01-2009) 

(Deb. 26, Vol. IV, 07-01-2009) CoI.361 
Col276-n 

1 Gove~menl OffICials to Travel by Air 
Armed Forces Tribunal Ind .. 

(Deb. 13. Vol. III, 20-07-2009) j (Deb. 21. Vol. IV. 30-07-2009) 
CoI.31S-17 1 Col. 133-34 

i 
Commando BaaaJlions in Railway I Harassment of Employees at Wort Piau 

(Deb. 16, Vol. III, 23-07-2009)! (Deb. 17. Vol. III. 24-07-2009) 
Col. 74-7S j Coll02'(}) 

! 
CommonweaJth Games ViI" i Hike in C'4mribution ofCGHS 

(Deb. 24. Vol. IV. 04.01.2009); (Deb. S. Vol. It, 01-01.2009) 
Col. 525 ; Col. 207.11 
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Illegal Cultivation of Opium 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 282-83 

Shortage of Urdu Teachers and Books 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 420 

International Flights to Port Blair SIM Card on fake identity papers 
(Deb. 6, Vol. II, 09-07-2009) (Deb. 9. Vol. II, 14-07-2009) 
Col. 158 Col. 95-96 

IRDA and Insurance Cover for Senior Strengthening ofNSG 
Citizens j (Deb. 9. Vol. II. 14-07-2009) 
(Deb. 7. Vol. II. 10-07-2009) I CoL 240-4 I 
Col. 207-08 I Study of Thames and Seine Rivers 

Irregularities in Medica1lDental Colleges I (Deb. 20, Vol. Ill. 29-07-2009) 
(Deb. 10. Vol. 11,15-07-2009) Col. 127-28 
Col. 527-2B Theft of Coal 

Launc:hofPre-PaidService by MTNL ! (Deb. 15. Vol. Ill, 22-07-2009) 
(Deb. 13, Vol. III. 20-07-2009) i Col. 513-16 
Col. 151-56 I ThreatofTerrorAttacks 

I 

Mahatma Gandhi Institute of Peace. ; (Deb. 24, Vol. IV. 04-08-2009) 
Education and Sustainable I Col. 475-76 
Development i Tourism Villages 
(Deb. IB, Vol. Ill, 27-07-2009) : (Deb. 17, Vol. III. 24-07-2009) 
CoI.9S-99 I Co1.l41-43 

Near~miss incident at Mumbai Airport i Transitional Schools 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 23. Vol. IV, 03-08-2009) 
Col. 97-99 i CoI.I25-28 

Project for JNNURM ' Upgradation ofTelecom Infrastructure 
(Deb. 7, Vol. II, 10-07-2009) 11 (Deb. 23, Vol. IV, 03-0B-2009) 
Col. 355-a) Col. \03-04 

Recruitment in PMF ! Use of Hazardous Technology 
(Deb. 9, Vol. 11, 14-07-2009) I (Deb. 5, Vol. II, 08-07-2009) 
Col. 257.58 Col. 115·17 

Roadshows in Australia and New Zealand Deora, Sltri Marli 
(Deb. 17. Vol. 111,24-07-2009) Supply of gas to power project at Dadri, 
Col. 549-50 District Gautam Budh Nagar, 

Setting up of Pons at Andaman and 
Nicobar Islands 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 271-72 

Ship Auacked and Hijacked by Sea Pirates 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 355 

Uttar Pradesh (St.) 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 445-46 

Desbmukh. Sbri K.D. 

Accommodation for MPs and Ex.-MPs 
(Deb. 26. Vol. IV. 07.08-2009) 
Col. 327 
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Adverse Impact of Imponed Chinese I Minimum Wages to Anganwadi Workers 
Goods , (Deb. 17, Vol. III. 24-07-2009) 
(Deb. 8, Vol. II. 13-07-2009) Col 25 I-53 
Col 123-24 ' 

Assistance to Fishery Harbours 
(Deb. 4, Vol. II. 07-07-2009) 
CoI.41S-16 

Misutilisation of U.S. Aid to Pakistan 
against India 
(Deb. 20. Vol. Ill. 29-07-2009) 
CoLS15-16 

Attacks on Indians Abroad Modem Facilities in Government 
(Deb. 5, Vol. II. 08-07-2009) Hospitals 
CoI.5S-56 i (Deb. 10. Vol. II, 15-07-2009) 

I Col36S 
Curriculum oflndian Sysrems of medicine 

in DeveIopiDg Countries Need to nHtan the c:onstruction wort on 
(Deb 5 Vol 1\ 01-07-2009) Jabalpur-Nagpur four-lane road under 

.• . • GoIden~Project(MUR3m 

Col. 229-30 I (Deb. 19, Vol. JII. 28-07-2009) 
Delay in Rcimbmscment of Bills Col. 500 

(0, eb. 20. Vol. III. 29-07-2009) I a-&. fF T U' Col26«kS I ... Q.OI'Il\II1CC 0 ertJ..-s mil 
(Deb. 6. Vol. II. 09·07-2009) 

Development of I.atber Industry CoL 111-200 
(Deb. 13, Vol. 111. 20-07-2009) 
CoI.~21 

Doc:tor-Plbem Ibtio 
(Deb. IS, Vol. III. 22-07-2009) 
Col. 262-63 

Pradhan Mantri B .... JOOo Pariyojana 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 291-92 

Primary Schools in TribaiArels 
(Deb. I. Vol. n. 13-07-2009) 

Druc Racbts ' Col. 379-80 
(Deb. 4, Vol. II, 07-07-2009) I Problems Fac:ed by Tea Indutry 
Col. 79-10 (Deb. I. Vol. II. 13-07-2009) 

EncrOICbmentof lndiIn Taritory Col. 34-36 

(Deb. 10, Vol. II. 15-07-2009) I bilway Lines 
Col. 219-20 (Deb. 6. Vol. II, 09-07-2009) 

Endialtioa ofDensue, M*ia ad Kala- I Col 101 
Azhar Dileales I Speed POll SeMce 
(Deb. S, Vol. 11, 01.07-Z009)! (Deb. I. Vol. II, 13.01·2009) 
CoI.4S1-62 Col. 21'7-11 

Exnditioo Tretty with hkistan I Sports Developmenl Project 
(Deb. 5. Vol. II. 01-07-2009) (Deb. 24, Vol. IV. 04·0'-2009) 
Col. 478 I Col. 79-80 

lnereae in Prices ofFertiJian I SIandIrds of Sports 
(Deb. 6. Vol. If. 09-07-2009) I (Deb. 9, Vol. II, 14.07-2009) 
CoI.2A3-44 i CoI.SI8-'9 
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Weather Forecast 
(Deb. 5, Vol. II, 08-07-2009) 
Co\. 348-51 

Welfare Package for Workers in Cracker 
Industry 
(Deb. 8, Vol. II, 13-07-2009) 
Col 169-71 

Deri, Shriluti Ruaa 

Need to set up FCI godowns for storage 
offoodgrains in Bihar (MUR 377) 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 4.57 

Right of Children to Free and Compulsory 
EGaIion Bill, 2OO9--Consid. amd Pass 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 701-14 

DIIa..,. .... Sltri K. P. 

Government Press at Kormty 
(Deb. 22, Vol. IV, 31-07-2009) 
Co\. 255-56 

Need to address the problems of 
Anganwadi workers in the country 
(MUR377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col 470-7 I 

Need to bring professional approach in 
the functioning of Doordarshan and 
All India Radio (MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
Col 529 

Pollution in Chalakudy River 
(Deb. IS, Vol. Ill, 22-07-2009) 
Col 554-55 

Width of National Highways 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 186-87 

4-Laning Work OIl NH47 DIIotre, Sllri Sujay 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col 2.54 

Demands for Grants (General) -
2009-20 I 0 - Ministry of AJriculture 
and Ministry of Consumer Affairs , 
Food and Public Distribution 
(Deb. 13. Vol. III, 20-07-2009) 
ColS54-556 

Employees Pension Scheme 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 14-16 

FM Channel for Students 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 369-71 

Genoral Rudpt-2009-2010 General 
DiKussion and Demands for Excess 
GrIIIII (0encnJ). 2006-2007 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 693-97 

Aids and Appliances for Disabled 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 157-58 

Anand Vibar Railway TenninaI 
(Deb. 21, Vol. I V, 30-07-2009) 
Col 160-61 

Ayurvedic/Homoeopathic Hospitals! 
Dispensaries 
(Deb. 20, Vol. III. 29-07-2009) 
Col 329-34 

BlackMoncy 
(Deb. 26, Vol. IV, 07-08-2009) 
CoI.244--t6 

Computerized Reservation Centre 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. In 

Construction of Airports in Mabarasbtra 
(Deb. II, Vol. III. 16-07-2009) 
CoI.14J.42 
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Canon Production : Reservation System at Sahibabad Railway 
(Deb. 19, Vol. III, 28-01-2009); Station 
Col. 91-94 (Deb. 16, Vol. III. 23-07·2009) 

Diseases due to Fluoride and 
. Contaminated Water 

(Deb. 20, Vol. III, 29-07·2009) 
Col. 225-38 

Col. 134-35 

Review on National Health Policy 
(Deb. 20, Vol. Ill. 29·07·2009) 
Col. 455 

Export of Fruits and Vegelables i Revival of Handloom and Powerloom 
(Deb. 23, Vol. IV. 03-01-2009) i Industry 
ColIS8 ! (Deb. 25, Vol. IV, 06-01-2009) 

L·· L._ .... ~p L' ! CoI.9S-IOO Farmer Ivmg """'... overt)' me , 
(Deb. 24, Vol. IV. 04-08-2009) II Righi of Children to FreeandCompulsoty 
Col 457 , Education Bill. 2009·-Consid. and 

Gas~ion from Krishna Godavari 1 ~~Sb. 24, Vol. IV. 04-08-2009) 
m I CoI.7JS-36 

(Deb. II, Vol. lit. 16-07·2009) I 

Col 177·78 : Tax Holidays for Oil and Gas Production 

Improvement in Telecom and Postal 
Services 
(Deb. 23, Vol. IV. 03-08-2009) 
Col314-15 

Indian Trade Centres 

(Deb. 25. Vol. IV. 06·08-2009) 
Col. 177-78 

Telecom Manufacturing UnilS 
(Deb. 23. Vol. IV. 03·0.-2009) 
ColJ64.72 

(Deb. 23, Vol. IV, 03-08-2009) Training (0 jobles5 te"tile workers. 
CoJ.41S (Deb. 21, Vol. IV. 30-07-2009) 

Lade of Modem Inft'astruttaft for Sports 
(Deb. 24, Vol. IV, 04-08·2009) 
Cot 192-93 

Modernisation of Railways Syslem 
(Deb. 21. Vol. IV, )0-07-2009) 
ColllS-16 

MSPofCouon 
(Deb. 2\. Vol. IV, 30-07-2009) 
CotSI 

Produaion of Lignite 
(Deb. 20, Vol. Ill, 29-01-2009) 
CoJ.363-66 

Railway Budget (2009·2010) - General 
DiscUS$lon 
(Deb. S, Vol. II. 08-07-2009) 
CoI.693-94 

Col.IS4 

Working Group for Plant Sapplinp on 
V&eaItt Land 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 236-37 

Dhrvv ...... ,...., SIrri R. 

Amendment to Suprc:IM Control Order 
(Deb. 24, Vol. IV. 04-08-2009) 
CoI.13S-36 

AssiJlancc for Vocational Studies 
(Deb. II. Vol. III, 27-01·:W09) 
Col. 319-90 

Compulsory Postin& of Doctors in Rural 
Areas 
(Deb. I S, Vol. 1If. 22·01·2009) 
C.o1.S43 
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Construction of School Building under r Need to give adequate compensation to 
SSA I the farmers whose crops have been 
(Deb. 18, Vol. III. 27-07-2009) i damaged by elephants in 
Col. %-97 ! Chamarajanagar district, Kamataka 

I (MUR377) 
Decreasing Population of Wild Birds I (Deb. 23, Vol. IV, 03-08-2009) 

(Deb. 20. Vol. III, 29-07-2009) I Col.454-55 
Col. 131-36 i 

! Need to speed up the processing of 
Education for Tribal People I applications of farmers for financial 

(Deb. 13, Vol. Ill, 20-07-2009) I assistance provided by National 
Col. 337 i Horticulture Board (NHB) and Set up 

Ed .. , •• ' II B kward S'-- I at least four Regional Centres ofNHB 
........ 1008 y ac ... "''' ! in Kamataka(MUR377) 
(Deb. 8. Vol. II. 13-07-2009) i (Deb. 5, Vol. II, 08-07-2009) 
Co1.214-15 i Col. 512-13 

Elevation of National Park i Opening of K V s Centres 
(Deb. 20. Vol. Ill, 29-07-2009) ! (Deb. 13. Vol. Ill. 20-07-2009) 
Col. 279-80 I Col. 378 

ErvoIment of Children at Elementary Level ! Post Matrlc Scholars to SCslSTs Students 
(Deb. 18, Vol. Ill, 27-07-2009) I (Deb. 13, Vol. Ill, 20-07-2009) 
Col. 319-20 I Col 408-09 

. I' 
Funds for Special Component Plan i Preparation for Directory ofMoownents 

(Deb. 13. Vol. III, 20-07-2009) 'I (Deb. 20, Vol. III, 29-07-2009) 
Col.I~ CoI.4~ 

Hish Yielding VarieticsofSugarc:ane 1 Railwty Budget(2()()9..2010)-General 
(Deb. 19, Vol. Ill, 28-07-2009) Discussion 
Col 107 (Deb. 5, Vol. II, 08-07-2009) 

Infonnation Technology Education toll CoI.fH1-W 
SClST Youths Train between Myson: and Bangaluru 
(Deb. 8, Vol. II. 13-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 248 CoLM 

lnterview for Pre-School Admission Tnbal Sub-Plan 
(Deb. 13. Vol. 111. 20-07-2009) I (Deb. 26. Vol. IV. 07-08-2009) 
Col 306 I Col. 132-36 

I 
Mid-day Meal Scheme II Dhurve, Shrt .. ti Jyoti 

(Deb. 23, Vol. IV, 03-08-2009) I Railway Budget (2009-201O)-General 
Col. 140-41 • I Discussion . 

National Horticulture Mission ~ .. " I (Deb. 5, Vol. II. 08-07-2009) 
(Deb. 9, Vol. II, 14-07-2009)! Co1.858-63 
Cot. 207-10 Right of Children to Free and Compulsory 

National Merit Scholarship Scheme 
(Deb. 8, Vol. II. Ij-07-2009) 
CoI.1S7·SB 

Education Bill. 2~onsid. and Pass 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 741-43 



454 LOKSABHA 

Dubey, Sllri Nilltiluult 

Finance (No.2) Bill, 2009-C0nsid. Accidents in Steel Plants 
(Deb. 17. Vol. III. 24-07-2009) i (Deb. I, Vol. II, 02-07-2009) 
Col. 602-1 1 Col. 267-74 

General Budget 2009-201 O-Gencral Allotment ofJron Ore Mines in.Jbarkhand 
Discussion and Demands for Excess (Deb. 4, Vol. II, 07-07-2009) 
Grants (Gc:oeraJ),2006-2007 I Col.I68-70 
(Deb. 7, Vol. II, 10-07-2009) Apparel ExportPromotionCountil 
Col 423-28 (Deb. 25, Vol. IV, 06-08-2009) 

Col 229-30 
General Budget, 2oo9-10-General Assistance 10 SME 

Di5cussion and Demands for Excess (Deb. 4. Vol. II, 07-07-2009) 
GnnIs--{GenaaI). 2006-07 Col~-64 

(Deb. 6, Vol. II, 09-07-2009) I 
Col 46&-70 Autonomy 10 CPSEs 

(Deb. 16, Vol. III, 23-07-2009) 
Import of Cheap Goods Col. ISO 

(Deb. 13, Vol. III, 20-07-2009) geal:hTourism 
Coli (Deb. 26, Vol. IV, 07-01-2009) 

Situation .-ising out of npid spread of 
swine flu in die COUIICIy (OUR 193) 
(Deb. 2, Vol. II, 01-07-2009) 
Col68S-93 

Col 170-73 

Cancellation otVotcr I Card 
(Deb. II, Vol. III, 16-07-2009) 
ColI49-SO 

o..e, Ik _ C'IIMdra Circ:u1ation ofFIke CUI'I'aICY Notes 
(Deb. 9. Vol. II. 14-07-2009) 

Ban on Plastic Bags Col449-fJ6 
(Deb. 5. Vol. II, 0'-07-2009) Coal Mines in the eountry 
Col 1 1-32 (Deb. 10, Vol. II, 15-07-2009) 

Da:nImds forGrmls (General). 2009-20 lot Col 70-90 
Re: Minstry ofHomc Affairs I Crash of Aircraft and Helicopters 
(Deb. IS, Vol. III. 22-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col6Sl-S7 Col 216-17 

Railway Budget (2009-2010) _ General Crash of Ain:raft and Hel~ 
Discussion I. (Deb. I, Vol. II, 13-07-2009) 
(D b . 1\. Col. 286-87 

e . S, Vol. II, 0'-07-2009) 
Col. 713-84 Declaration of Swine Flu as Pandemic 

. . . . (Deb. S, Vol. II, 01-07-2009) 
SItuatIon ansmg out of rapid spread of CoI.216-19 

swine flu in the toumry(DUR 193) ! Decreasing Ground Water Level 
(Deb. 2, Vol. II, 03-07-2009) I (Deb. 10, Vol. II, 15-07-2009) 
Col. 70 1-02 I Col 409-1 1 
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Demand and Supply of PetroVLPG I Felling of Trees for Widening of Roads 
(Deb. 16, Vol. III, 23-07-2009) etc. 
Col. 266-72 (Deb. 5, Vol. II, 08-07-2009) 

Development of Minor Ports Col. 304-08 
(Deb. 18, Vol. III, 27-07-2009) Food Testing Laboratories 
Col. 3-8 (Deb. I, Vol. 11, 02-07-2009) 

Development of Tribal Areas I Col. 328-330 
(Deb. 2, Vol. II, 03-07-2009) Foreign FWJds to Organisations 
CoI.435-38 (Deb. 14, Vol. III, 21-07-2009) 

Development of Wastelands 
(Deb. 17, Vol. 111,24-07-2009) 
CoI.~ 

Development Projects in NE Region 
(Deb. 19. Vol. III. 28-07-2009) 
Col.I26-SO 

Dilapidated Condition of Higbways 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 184-85 

Environmental Clearance for 
. Development of Road Projects 

(Deb. 10, Vol. 11. 15-07-2009) 
Col.346-SO 

Col. 49-51 

General Budget. 2009-20 I O-General 
Discussion and Demands for Excess 
GnInts (General). 2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 482-86 

Group Housing Societies 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 497-98 

Import of Fertilizers 
(Deb. 16. Vol. III, 23-07-2009) 
Col 14-17 

Inadequate Medical Facilities in ESI 

Evaluation of Modernisation and HospitalslDispensaries 
UpgradationofiTIsIITCs (Deb. 13, Vol. III, 20-07-2009) 
(Deb. 23, Vol. IV. 03-08-2009) Col.214-18 
Col. 117-22 I Inclusion of Communities in ST List 

Exodus of Crew Members (Deb. 7. Vol. II, 10-07-2009) 
(Deb. 18, Vol. Ill. 27-07-2009) I CoI.393 
CoI.288-89 Indian Workers in Gulf and African 

Exodus of Pilots CoWJtries 
(Deb. 16, Vol. III, 23-07-2009) (Deb. IS, Vol. III, 22-07-20(9) 
Col. 237-39 CoL 492 

Expansion ofDDK 
(Deb. 9. Vol. II. 14-07-2009) 
0,1.487-89 I 

Infrastructure for Judiciary 
(Deb. I, Vol. II, 02-07-2009) 
Col. 299-302 

Fake Chartered Accountants I Investments by LIC in Companies 
(Deb. 21, Vol. IV, JO-07-20i(9) (Deb. 22, Vol. IV, 31-07-2009) 
Col. 89 Col. 680 

FDI in Textiles Sector 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. liB 

Issue of Passports 
(Deb. 20. Vol. Ill. 29-07-2009) 
Col.J70-75 
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IT Refund Cases I Opening of Post Offices 
(Deb. 17. Vol. III, 24~07-2009) I (Deb. 8, Vol. II, \3-07-2009) 
Col. 188 Col. »-34 

Items under Small Industries II Operation of International Flights from 
(Deb. 9, Vol. II, 14-07-2009) Small Airports 
Col. 400-01 j (Deb. I, Vol. II. 02-07-2009) 

Lack of Modem Infrastructure for Sports I Col. 126-27 
(Deb. 24. Vol. IV. 04-08-2009) I Per Capita availability of Water 
Col 192-93 I (Deb. S, Vol. II. 01-07-2009) 

. . I CoI.4~71 
Land Under CUltivatIon i 

(Deb. 4, Vol. II. 07-07-2009) i PerfonnanceofSITP 
CoL 555-58 ! (Deb. 25. Vol. IV, 06-0'-2009) 

Maternal and Child Mortality Rate I Col. 253-54 
(Deb. 5, Vol. II, 08-07-2009) I PeripberaJ~ofVilJagesbyCIL 
Col. 118-19 I (Deb. 20. Vol. III, 29-07-2009) 

1 CoI.237~ 
Military and Sainik Schools ! 

(Deb. I, Vol. II, 13-07-2009)! Post Offices in Rented Building 
CoI.3n-79 I (Deb. 23, Vol. IV, 03-08-2009) 

, CoL3S2-S4 
Monitoring of Centrally Assisted 

Irrigation Projects Price of Fruits and VqetabIes 
(Deb. 15. Vol. III, 22-07-2009), (Deb. 24, Vol. IV, 04-0'-2009) 
CoI.368-69 I Col. 433 

M"f'N-Bhn Deal I Production of PuJses 
(Deb. 21, Vol. IV, 30-07~2009) (Deb. 19. Vol. Ill. 21-07-2009) 
Col. 134 Col 123-24 

Nilional ReaewabIe Energy PoIie)' I Production of Steel 
(Deb. 17, Vol. III, 24-07-2009) I (Deb. 6. Vol. II. 09-07·2009) 
CoL 320-21 Col. 129-30 

f 

. l'Need to declare 'Shravani Mela' of Bihar I Promotion ofMedic:aI and HaIth Tourism 
and Jbarkhand as a national event I (Dcb. 2, Vol. 11, 03-07-2009) 
(MUR 377) I Col. 366 
(Deb. 13, Vol. III, 20-07-2009) ! PromotionofTraditionaludlndipnous 
CoL 469 I GImes 

NeedtoS18J1productionofoilfiomRatna I (Deb. 19, Vol. III, 21-07·2009) 
R Serinoil faelds(MUR 377) I Col. 3n-79 
(Deb. 21. Vol. IV, 30-07-2009) I Quality ofOoorclmban ProJnunmes 
CoI.29S i (Deb. 19. Vol. m. 21-07-2009) 

Opening of New Passport Offi~es/· CoI.31'-18 
Passport Seva Kendru 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 326-30 I 

\ 

Radio Stations 
(Deb. 4. Vol. II, 07-07-2009) 
CoL 297·306 
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Railway Budget (2009-2010)-General ! Situation arising out of drought and 
Discussion i floods in various parts of the country 
(Deb. 5, Vol. II, 08-07-2009) I (OUR 193) 
CoI.566-68 I (Deb. 19, Vol. III, 28-07-2009) 

i 
Research and Development in Steel Sector i Col. 550-53 

I (Deb. 25, Vol. IV, 06-08-2009) i Skill Development Institutes 
Col. 291-94 I (Deb. 23, Vol. IV, 03-08-2009) 

Revival of Sick PSU, i Co1.262-64 
( Deb 21 Vol I V 30-07-2009) II • 

. , . • I Slow Progress of Projects for 
CoI.!48 I Commonwealth Games 

IONY I (Deb. 14, Vol. III, 21-07-2009) 
(Deb. 2, Vol. II, 03-07-2009), Col. 512-13 
Col. 24-38 

Smuggling through Air Flights 
Right of Children to Free and CompuJsory (Deb. 26, Vol. IV, 07-08-2009) 

Education Bill, ~onsid. and Pass Col. 360-62 
(Deb. 24. Vol. IV, 04-08-2009) I 
Col 723-24 Spying Cases in Anned Forces . . .. I (Deb. 13, Vol. III. 20-07-2009) 

RIse m CormnuOicable DIseases I Col. 425-26 
(Deb. 15. Vol. Ill. 22.07-2009) I 
Col. 83-103 I Sugar Production Capacity 

Ri . Pr' . C 'I (Deb. 24. Vol. IV, 04-08-2009) se In ICes In ement I . 

(Deb. 18, Vol. III. 27-07-2009) i CoI.29I-304 
Col 360-61 ! Supply of Coal to Power Sector 

Rise in Prices of Edible Oil I (Deb. 5, Vol. II, 08-07-2009) 
(Deb. 9. Vol. II, 14-07-2009) I Col392-406 
CoL 538-39 I Survey ofGSI 

Sale of Ration in Open Mar1tel i (Deb. 4, Vol. II. 07-07-2009) 
(Deb. 18. Vol. III, 27-07-2009) i Col. 430-3 I 

Col. 269-70 I Tax Holidays for Oil and Gas Production 
Scholarship to SCstOBCs Students (Deb. 25. Vol. IV. 06-08-2009) 

(Deb. 18, Vol. III, 27-07-2009) Col. 177-78 
CoI.401~ , 

Seed Banks 
(Deb. 9, Vol. II, 14-07-2009) 
CollI 1-12 

Setting up of Steel Plants 
(Deb. 16. Vol. III, 23-07-2009) 
CoI.I~70 

Sick Cotton Mills 
(Deb. II. Vol. III. 16-07-2009) 
CoI.ID-26 

Ticketless ttavellers in ttains 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 213-16 

Traffic Problem in Delhi 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 516-18 

Transmission Losses 
(Deb. 17, Vol. III, 24-07-2009) 
Co\. 352-53 
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Under Measurement of Petrol by Petrol 
Pumps 
(Deb. I. Vol. II. 02-07-2009) 
Col. 193-94 

Unsolicited Calls 
(Deb. 23, Vol. IV, 03-08-2009) 
ColJ93-94 

Air Services to PMF 
(Deb. 9, Vol. II, 14-07-2009) 
Colll~17 

Assistance for Vocational Studies 
(Deb. IS, Vol. III, 27-07-2009) 
Col. 389-90 

Bio-Medical Waste Management 
Upgradation of ESI Hospitals and (Deb. 20, Vol. III, 29-07-2009) 

Dispensaries I Col4748 
(Deb. 13, Vol. Ill, 20-07-2009) II Construction of By-passes 
Col41S-23 (Deb. 9, Vol. II, 14-07-2009) 

Urban Poverty Alleviation Schemes Col 68-72 
(Deb. 17, Vol. III, 24-07-2009) Construction of Rail OvcrBridges 
Col 141-55 I (Deb. 6, Vol. II, 09.07-2009) 

Use of Machines underNREGS Cot 23 1-32 
(Deb. 22, Vol. IV, 3] -07-2009) Demands for Grants (General) -
CoL 313-90 2009-20 I 0 - Ministry of Agriculture 

Use to Spurious Fertilizzrs and Ministry of Consumer Affairs, 
(Deb. 19, Vol. III, 21-07-2009) Food and Public Distribution 
Cot 419-2 I (Deb. 13, Vol. III, 20-07-2009) 

, Cot 5()4.()6 

Welfare Scheme for SCsIOBCs I 
(Deb. 8, Vol. II. 13-07-2009) Effectiveness of Mid Day Meal Scheme 
ColI9S-96 I (Deb. 8, Vol. II, 13-07-2009) 

Coll2S-26 
Working Condition of Slum Dwellen 

(Deb. 22, Vol. IV, 31-07-2009) EledricityConsumptioninRailways 
Col 391-93 (Deb. 25, Vol. IV. 06-08-2009) 

ColI02-OS 
Working Womcns' Hostels 

(Deb. 22, Vol. IV, 31-07-2009) I Electricity Meters of Private pow.er 
Col.213-15 DlSCOMs 

(Deb. 17, Vol. III, 24-07-2009) 
Works Undenaken under MPLAD· Col 447-49 

~15, Vol. III, 22-67-2009) I EmFeaciJr~~~cy Health Transportation 
Col 434-35 ItJeS 

(Deb. 10, Vol. II, 15-07-2009) 
.... pOlllw;SluiGHetltrao Naprao Col. 259-63 

DiscnpIncy ill NPS ! Financial Assistance to NGOs 
(Deb. 22, Vol. IV, 31-07-2009) I (Deb. 18, Vol. Ill, 21·07-2009) 
Col 212-13 Cd. 284-314 

AdditioaalAssistanceforDrinkingwater Grant of Funds to Maharashtra for 
~~ &moo~mandF~b 
(Deb. 17, Vol. III, 24-07-2009) I (Deb. IS, Vol. III. 22-07-2009) 
Col 69-71 Col. 371-73 
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Impact of Economic Recession on Railway Budget (2009-20 1 O)-General 
Indigenous Industries Discussion 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 5, Vol. n, 08-07-2009) 
Col217-18 Col. 834-36 

Indian Delegation'to USA I Situation arising out of drought and 
(Deb. 23, Vol. IV, 03-08-2009) floods in various parts of the country 
Col. 109-11 I (OUR 193) 

Introduction of new trains 
(Deb. 19, Vol. III, 28-07-2009) 
CoL 581-83 

(Deb. 21. Vol. IV, 30-07-2009) 
Col. 145-46 Sub-Standard Quality ofCRMB 

(Deb. 16, Vol. III, 23-07-2009) 
Col 122-23 Irregularities in Ration Procurement 

(Deb. 13, Vol. III. 20-07-2009) 
Col. 118 

Terrorist Activities 
(Deb. 14, Vol. III, 21-07-2009) 

Joint Venture for Power Generation Col. 389-92 
(Deb. 21. Vol. IV, 3Q-07-2009) Toll Tax on National Highways 
Col. 39 (Deb. 4, Vol. II, 07-07-2009) 

Law Subject in Secondary Education 
(Deb. 18. Vol. Ill, 27-07-2009) 
Col. 151-52 

Maintenance of Existing Roads 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 45-46 

Multi-Purpose IdentitylUniversal Cards 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 499-500 

Ongoing Railway Projects 
(Deb. It. Vol. Ill, 16-07-2009) 
Col. 162 

Payment of Salary through Banks 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 396 

Protection of Small Investors 

Col. 139-44 

Training of Police Personnel 
(Deb. 4. Vol. II, 07-07-2009) 
Col 277-78 

Utilisation Certificate under Rural 
Development Schemes 
(Deb. 11, Vol. III, 24-01-2009) 
Col 418-79 

Widening of NH-1 
Mabarashtra 
(Deb. 9. Vol. II, 
Col. 409-10 

Dutt, Shrimati Priya 

in MP and 

14-07 -2009) 

Allocation ofFamds to NGOs for Family 
Welfare Programme 
(Deb. 10, Vol. II. 15-07-2009) 
Col 14647 

(Deb. 17, Vol. 111,24-01-2009) CbildreninHazardousOccupation 
Col329 (Deb. 8. Vol. II, 13-01-2009) 

Quality of Polymer Modified Bitumen Col. 80-84 

used in Roads Defunct Equipment in Hospitals 
(Deb. 14. Vol. III, 21-07-2009) I (Deb. IS, Vol. Ill, 22-07-2009) 
CoI.47-48 I CoL 278 
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Demands for Grants (GeneTal) 2009-2010 Ii Women Partnership in Panchayati Raj 
Re: Ministry of Women and Child System 
Deve-lopmerit I (Deb. 7, Vol. II. 10-07-2009) 
(Deb. 16, Vol. III, 23-07-2009) i Col.23744 

Col. 392 I Elaagovaa. Sbri T.K.S. 
Demands for Grants (Genera 1)- ! A ;"'_ft~ to Slat ... C tal Sc 'ty . . I ss .......... e . es .or oas cun 

2R009-201neveO MI IDlslry of Human I (Deb. 9, Vol. II. 14-07-2009) 
esoun:e opment I Col 9 

(Deb. 10. Vol. II, 15-07-2009) i • 

Col. 669-74 ! Demand for Grants (General). 2009-2010; ! Re: Ministry of Power 
~~ofRoadsfi'omCentralRoad I (Deb. 14. Vol. III. 21-07-2009) 

(Deb. 4, Vol. II, 07-07-2009)! Col. 611-14 
ColI06-J4 I Rise in Prices of Essential Commodities 

Expansion of scope ofNHDP I (OUR 193) ., 
(Deb. 9, Vol. II, 14-07-2009) I ~:.52~~. Vol. IV, 06-01-... 009) 
Col. 3S8-6I ! 

General Budget, 2009-201 O-(jeneral i EDCti. Sbri Bim Siagb 
Discussion and Demands for Excess I Demands for Orards (Gencral), 2009-2010 
Grards(GeneraI),~2007 IRe: MinisbyofHomeAffairs 
(Deb. 8, Vol. II, 13-O7-2009)! (Deb. 1 S, Vol. III, 22-07-2009) 
Col. 635-39 ! Col 719-20 

bmnunization ProgJa.Ailt I EriDIo Sltri Ni80lll 
(Deb. 20, Vol. III, 29-07-2009) II C . t' f N t' 1 B d Ii Col.2SO-S6onsutu Ion 0 a lona oar or 

I Development of Himalayan States 
Mumbai Urban Transport Project I (Res.) 

(Deb. 16, Vol. III. 23-07-2009) (Deb. 7, Vol. II, 10-07-2009) 
Col. 154 I CoI.476-79 

Pre-Natal Diagnostic: Techniques Act Demand for Grants (General), 2009-2010; 
(Deb. J 0, Vol. II. 1 S-07-2009) h.' Ministry of Power 
Col. 372-73 (Deb. 14, Vol. III, 21-07-2009) 

Preparation forCommoawcalth Games I Col. 674-n 
(Deb. 9, Vol. II, 14-07-2009) I Need to check the tU-effectsofgeneticaUy 
Col. 47-41 ; modified foodgrains and vqetables 
. II produced in the country (MUR 377) 

Ra~=~(2009-2010)-~ j (Deb. II, Vol. III, 16-07-2009) 
(Deb. S, Vol. II. 08-07-2009) I CoI.338 
Col. S63-6S ! Gaddipudar. Sbri P.e. 

Subwban Routes in Mumbai I Ban on Eucalyptus Plantation 
(Deb. 2S. Vol. IV, 06-08-2009)! (Deb. 19, Vol. Ill, 28-07.2009) 
Col.87-U i Col,473 

! 
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Bio-Gas Plants I Proper Implementation of Schemes 
(Deb, 17. Vol. III, 24-07-2009) , (Deb. 20, Vol. III, 29-07-2009) 
Col. 243-46 ! Col. 155-58 

Chikungunya Vaccine I Railway Budget - 2009-20 I 0 -General 
(Deb. 20, Vol. Ill, 29-07-2009) Discussion 

I 
Col.315 I (Deb. 4, Vol. II, 07-07-2009) 

Cultivation of Medicinal/Aromatic Plants I Col. 661 ~3 
(Deb. 15, Vol. III, 22-07-2009) I W, avers ofKamataka 
Col.20S-IS (Deb. 16. Vol. III. 23-07-2009) 

Development of Infrastructure for sportSj' Col. 214-15 
(Dcb, 14, Vol. Ill. 21-07-2009) W lti fWd C ft e r-I22'i-")8 .! e are 0 eavers an ra sm n 
\..U • - - ; Cotrununity 

ExchangeProgrammeforFanners ! (Deb. 16, Vol. 111,23-07-2009) 
(Deb, 24, Vol. IV, 04-0S-2009) j CoI.28-30 
~.254 i 

Farmer Living Below Poverty Line I Welfare Schemes for Beedi Workers 
(Deb. \8, Vol. Ill, 27-07-2009) 
CoL 155-68 (Deb 24, Vol. IV, 04-08-2009) I 

Col. 457 I 
Wind Energy Generation 

FMRadioStations ! (Deb. 17, Vol. 111,24-07-2009) 
(Deb. 19, Vol. III, 28-07-2009) ! CoL365-66 
Col 305-08 , 

I 
functioning of Fair Price Shops I 

(Deb. 9, Vol. II, 14-07-2009) i 
Col. 228-29 I 

World Heritage Site 
(Deb. 15, Vol. III, 22-07-2009) 
Col 363-64 

Guidelines for Print and Electronic Media I Youth Hostels 
(Deb, 14, Vo\. III, 21-07-2009), (Deb. 19, Vol. III, 2S-07-2009) 
Co1.213-14 I CoI.2b-27 

Indigenous Manufacture of Medical Gadhvi,Shri Makesh Bbairavdanji 
Equipment Appointment of Porters 
(Deb. 10, Vol. II. 15-07-2009) (Deb. 25, Vol. IV, 06-08-2009) 
Col. 264 Col 78 

Indira Awaas Yojana 
(Deb. 22. Vol. IV, 
Col. 217-28 

") ! ATM Centres 
31-07-~009) i (Ueb. 2. vol. II, 03-07-2009) 

! CoI,30I~ 

Non-utiHsatlon of Fund~ ,\lIotted for I' CNG F 'I' . "_I.: , . r ,. 8C1 Ily m .u .. ( .. .:5 P"venllon 0 Alcoho Ism , "). 7 9) 
("'b "3 V 'I IV 03-08-2009); (Deb ..... !. \iol. IV. 30-0 -100 

ut: ' .... o. . , Col 71 
Col. 123 1 • 

Promotion ofNon-Pesticidt: farming I Coin Vending Machines 
(Deb. 24, Vol. IV, 04-08.2009) I (Deb. 7, Vol. II, 10-07-2009) 
Col. 209-10 ' O>l ~~ 
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Comput~ Reservation Centre I Flights from Dcesa Airport 
(Deb. 25, Vol. IV, 06-08-2009) (Deb. II, Vol. III, 16-07-2009) 
Col. 122 ! Col 142-43 

Construction of Road on Indo-Pak Border I Gar-ib Rath 
(Deb. 4, Vol. II, 07-07-2009) (Deb. 6, Vol. n, 09-07-2009) 
Col45~ I CoL 104 

Criteria for Installation of Mobile Tower 
(Deb. 8. Vol. II, 13-07-2009) 
Col 249-SO 

Cultivation of Medicinal Plants in Guj_ 
(Deb. 15, Vol. UI, 22-07-2009) 
Col 400-401 

Gas-based Power Plants 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col. 489-98 

Gauge conversion between Mehsana to 
Tanmga 
(Deb. 6, Vol. 11, 09-07-2009) 
Col. 257 Date ofBirtb in ~ Identity Card 

(Deb. 16, Vol. III, 23-07-2009) I Gujarati News BuUetin 
Col 31-39 (Deb. 24, Vol. IV, 04-01-2009) 

Development and Research Institute Col 311 
(Deb. 22, Vol. IV, 31-07-2009) Home Loan 
Col 520 I (Deb. 17. Vol. III, 24-07-2009) 

Development of" Ambaji" Col. 276-77 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 125 Idmtity Cards for Slum Dwellers 

(Deb. 22, Vol. IV, 31-07-2009) 
Drip and Sprinkler Irrigation Project Col. 463-64 

(Deb. 9, Vol. II, 14-07-2009) Increasing Course in IlTs 
CollO&-lJ 

(Deb. I, Vol. II, 13-07-2009) 
DTIII1V Sets to Poor Families Col 364 

(Deb. 24, Vol. IV, 04-01-2009) Inslallation of Mobile Towers 
Col. 49().91 

E-Paymcnt System in Colleges 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 377-71 

Expansion ofSafaJ 'TYPe SIaIls 
(Deb. 19, Vol. III. 21-07-2009) 
Col.J46.47 

(Deb. 13. Vol. III, 20-07-2009) 
CoL44-4S 

lntroduction of Languages in· Keadriya 
Vidyalayas 
(Deb. 13, Vol. III. 20-07·2009) 
Col. 379 

Le.adenhip Development Centre in HAL 
Export of Agriculture. Runl and Khadi I (Deb. 13. Vol. til. 20-07-2009) 

Products Col. 433 
(Deb. 24, Vol. IV, 04-01-2009) 
CoI.3SS-.56 Linking ofCGHS Oispensarie$ to States 

Film City in Guj8l'll 
(Deb. 24, Vol. IV. 04-01-2009) 
CoL 467 

Civil HospiIab 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 384 

0. 

.; .' 
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Metro Rail Projects 
(Deb. 17. Vol. III. 24·07-2009) 
Col. 467-74 

Mineral Water 
(Deb. 6. Vol. II. 09·07-2009) 
Col. 223 

Modernisation of Police Stations 
(Deb. 4. Vol. II. 07-07-2009) 
Col.167~ 

National Institute ofRuraJ Development 
(Deb. 17. Vol. III. 24·07·2009) 
Col. 14041 

New Milk Dairies by NDDS 
(Deb. 24. Vol. IV. 04·08·2009) 
Col. 163 

Opening of Kendriya Vidyalayas 
(Deb. 8. Vol. II. 13-07·2009) 
Col. 191·96 

Opening of New ITis 
(Deb. 8. Vol. II, 13-07-2009) 
Col.15S-59 

Parcel Booking by Computer 
(Deb. 21. Vol. IV. 30·07-2009) 
Col. 192 

Passenger train from Mehsana to Abu 
Road 
(Deb. 6, Vol. II. 09-07·2009) 
Col. 275-76 

Plantation of Trees along National 
Highways 
(Deb. 9, Vol. II. 14-07-2009) 
Col.4(fl 

Production ofRait Coaches by BEML 

Proposal for Restoration of Water Bodies 
(Deb. 15. Vol. III, 22-07-2009) 
Col. 308-10 

Railway Budget (2009-20 I 0) -General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 768-70 

.wn Basera Project 
(Deb. 22, Vol. IV, 31-07-2009) 
Col329-34 

Recruitment of SCs, STs and OBCs in 
Co-operative Bank(s) 
(Deb. 17, Vol. III, 24-07·2009) 
Col.4IS 

Reflectors at National Highways 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 334 

Road overbridge in Gujarat 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 280-87 

Sale of Philatelic Stamps 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 327-28 

Selection ofHaj Pilgrims 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 170 

Setting up of Automatic Mail Processing 
Centres 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 387-88 

Setting up of FM Stations 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 223-26 

(Deb. 13. Vol. III. 20·07·2009) Setting up of New ITls forWomenIGiris 
Col 271 (Deb. 13, Vol. III. 20·07·2009) 

Pr.,motion of Export of Diamond and Col41O-I1 

Jewellery 
(Deb. 23. Vol. 
Col 101 

Setting up of New PharrnacyCone~'e 
IV, 03-08-2009) (Deb. 20, Vol. III, 29-07-2009) 

CoI.3S7 
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Setting up of Nursing Degree Colleges 
(Deb. 5. Vol. 11. 08-07-2009) 
Col. 230-31 

Ship Building University 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 257 

Shortage of LPG Gas Cylinder 
Peb. 16, Vol. III. 23-07-2009) 
Col. 150-51 

Soil Testing Laboratories 
(Deb. 1.9, Vol. III, 28-07-2009) 
Col. 402-03 

Solar Energy in Rural Areas 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 430-32 

Solid and Liquid Waste Management 
underTSC 

Aerial Surveys for Minerals 
(Deb. 19, Vol. m. 28-07-2009) 
Col312-13 

Ahernative Modes of Delivery of 
Highways 
(Deb. 14. Vol. Ill. 21-07-2009) 
Col. 188 

Amendment in Muttimodal 
Transportation of Goods Act, 1993 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 175-76 

Amendment ofSec:tion 377 oflPC 
(Deb. 14. Vol. Ill. 21-07-2009) 
Col 310 

Anti-wismic: Technology 
(Deb. 17. Vol. Ill, 24-07-2009) 
Col 369-70 

(Deb. 22. Vol. IV, 31-07-2009) AppoinlmeotofChainnanofNHRC 
Col4J9-24 (Deb. 24. Vol. IV. 04-0.-2009) 

Stale Integralion Council Col 112 
(Deb. 19, Vol. III. 28-07-2009) Attacks on Border Villqa 
Col 227 (Deb. 19, Vol. III, 21-07-2009) 

Subsidy to Solar Power Plants CoI.210-J2 
(Deb. 7. Vol. II, 10-07-2009) Ban on Mobile without (MEl 
Col 28-35 (Deb. 9, Vol. II. 14-07-2009) 

Telec:om Manufaawing Units CoI.411 
(Deb. 23. Vol. IV. 03-08-2009) Basic: Amenities in ~hools 
Col 364-72 (Deb. 19. Vol. III. 28-07-2009) 

Tribal University Cotm 
(Dcb. 18. Vol. Ill. 21-07-2009) 
Col. 97-98 

Gab .... 5IIri Ekuda Mahadeo 

Abuse of Animals 

Bio-Metric System of IdentifICation of 
Prisoners 
(Deb. 24, Vol. IV. 04-08-2009) 
Col318-19 

(Deb. 20, Vol, III, 29-07-2009) c.ncelJationofDefenecDeals 
Col. 310 (Deb. 13. Vol. Ill. 20-07-2009) 

Accreditation Authority for Higbcr 
Educational Institutions 
(Deb. 13, Vol. III, .20-01-2009) 
(,ol4~37 

Col. 115016 

CISF Security Cover 
(Deb. IQ. Vol. m. 28-07.2009) 
Ct):'121·.z.:~ 
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Complaim against AICTE OffICials I FDI in Retail Sector 
(Deb. 23. Vol. IV, 03-08-2009) I (Deb. 13, Vol. III, 20-07-2009) 
Col. 176-77 I Col. 358-63 

Comprehensive Package for Textiles FlU Repon 
Industry II (Deb. 22. Vol. IV, 31-07-2009) 
(Deb. I. Vol. II, 02-07-2009) Coli 97 

Col. 4-13 Flexible AC Transmission SySIem ofBHa 
Coverage of Social Welfare Schemes (Deb. 25, Vol. IV, 06-08-2009) 

(Deb. 13, Vol. III. 20-07-2009) CoL 171-72 
CoL286-88 

CreOit Information Company Act., 2005 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col. 240-41 

Global Economic: Crisis 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 78-79 

Green Field Electric Locomotive Rail 
Crime Against Foreign Women . Factory 

(Deb. 4, Vol. II, 07-07-2009) I (Deb. 6, Vol. II, 09-07-2009) 
Col. 434-48 CoL ~59 

Cultural Heritages in the Country I Hacking of Websites 
(Deb. 10, Vol. II. 15-07-2009) I (Deb. 8, Vol. II, 13-07-2009) 
Col. 381-82 I ColI85-86 

Death of Birds I Hiring of Unauthorised I>oc:tors 
(Dcb. 10, Vol. II, 15-07-2009) I' (Deb. 5, Vol. II, 08-07-2009) 
Col. 47t-73 Col 234 

i 
Decline in Demand and Production of Impact of Green House Gas Emission 

Coffee (Deb. 20, Vol. III, 29-07-2009) 
(Deb. 8, Vol. II, 13-07-2009) Col. 2-10 
Col. 284-15 Impact of Monsoon on Agriculture 

Disgraceful use of Goddess's Image (Deb. 4, Vol. II, 07-07-2009) 
(Deb. 15, Vol. III, 22-07-2009) Col241-42 
Col. 313-14 ImplemenIation ofRGGVY 

Disinvestment of Andrew Yule and I (Deb. 2, Vol. II, 03-07-2009) 
Company Limited I CoI.571-73 
(Deb. 25, Vol. IV. 06-08-2009) I Impounding of Vehicles by Delhi Traffic 
Col 80-81 : Police 

Elephant Exchange Policy 1 (Deb. 19, Vol. III. 28-07-2009) 
(Deb. 20. Vol. III. 29-07-2009) CoI.343-44 
Co!. 455·56 

Expon of Agricultural Commodities I 
(Dcb. a, Vol. II. 13-07-2009) I 

CoI.414-IS I 

Increasing Malpractices in Educational 
Institutes 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 203 
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Inspection of companies aa:ounts 
(Deb. 6, Vol. II, 09-07-2009) 
Col174-$) 

Installation of Radio Tag on LPG 
Cylinders 

Old Age Sec:wity Cover to Unorganised 
Workers 
(Deb. 8, Vol. II. 13-07-2009) 
Col 373-74 

(Deb. I, Vol. II, 
Col. 304-305 

Physic:al Examination Test 
02-07-2009) (Deb. 26, Vol. IV, 07-08-2009) 

ColI49-SO 
Integrated Cbcck Posts Public Tnuuport in Rural Areas 
~~~ Vol. IV, 04-08-2009)! (Deb. 24, Vol. IV, 04-08-2009) 

I Col 465-66 
Investiption on Oil for Food PoPnl .... ogr"" ....... -IDI""1C I 

(Deb. 26, Vol. IV, 07-08-2009) Purchase of Buses Under JNNURM 
Col 269 I (Deb. 2. Vol. n, 03-07-2009) 

I Col 384-90 
IrreguJarities in Selection of Pilots I 

(Deb. 25, Vol. IV, Q6-01-2009) I Recovery ofPenaJty &om Pharmaceutic:a. 
ColI49-SO I Finns 

LegislationforRalEsmlle I (Deb. II, Vol. III. 16-07-2009) 
(Deb. 17, Vol. 1II.24-07-2009)! Col 73-138 
Col.2S7-SS R.emovaJ of En~irOlUlllblal ReguIatoros 

Lou due to Pest Aaxb from BoIrdsofCompuies 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 10, Vol. II, 15-07-2009) 
Col 201 I Col. J99..401 

Losses Suffered by Aviatioa Industry i R.eaewable Energy for SEZs 
(Deb. I, Vol. lI, 02-07-2009) I (Deb. 23, Vol. IV, 0)-0'-2009) 
ColI49-SO ! Col 340 

i 
Malnutrition i Resean:b Progaawnes to Control TB 

(Deb. 2, Vol. II, 0)-07-2009) I (Deb. IS, Vol. III. 22-07-2009) 
Col. 490-92 ' Col 526-21 

Modernisation of Police Statiom ! Review of8order Security 
~~67.!i Vol. II. 07-07-2009)" (Deb. 4, Vol. II, 07-07-2009) 

Col29S-91 
Mumbai Higb NCII1b Redevelopment Plan . 

(Deb. 6, Vol. II. 09-07-2009) I ReviewofCOHS 
Col. 224 ' (Deb.) o. Vol. II, 15-07-2009) 

: Col 107-11 
N.ionaJ MissIOn for a.:mpowennent of 

Woma. . ~oad finance Corporation 
(Deb. 7, Vol. If, '0-07-2009\ i (Deb. 24, Vol. tv, 04-08-2009, 
Cot"~'1 ! Col 2~ 

NPAs of Banks t Role oflndependenl Directors 
(Deb. 2. Vol. II, 0)-07-2009) I (Deb. 6, Vol. n. 09.07.2(09) 
CoI.117-'JO Col as 
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Safeguard Duty on Imported Sleel 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 166 

Salary to Senior Managers of Air India 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 209 

Security to Senior Citizens 
(Deb. 9, Vol. II, 14-07-2009) 
Col 523-26 

Seizure of Drugs by USFDA 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 1&4 

Setting up of ALDS 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 223-28 

Vaccine for Influenza A (H IN I) 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 3M 

Vanishing Companies 
(Deb. I, Vol. II, 02-07-2009) 
Col. 286-87 

Weak Recovery of Economy 
(Deb. 26, Vol. IV, 07-01-2009) 
Col 127-2S 

Weather Forecast 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 348-51 

YashpaJ Committee Report 
(Deb. 8, Vol. II, 13-07-2009) 
Coli 7-23 

Shipping Arrangements for Importing CaIlClhi, SIkri Diliplauur M .... ldalal 
Raw Materials Railway Budget (2009-2010) - General 
(Deb. I, Vol. II. 02-07-2009) Discussion 
Col. 2 I()"I I (Deb. 5, Vol. II, 08-07-2009) 

Single TaritfRegulatory Body 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 285 

Sky Manbals 
(Deb. II, Vol. Ill, 16-07-2009) 
Col 215-16 

Suicide by Contractual Employees 
(Deb. 23, Vol. IV, 03-0B-2009) 
Col318-19 

Three Phase Audit of PSUs 

Col 838-40 

Scheme on Development of Marine 
Fisheries 
(Deb. 24, Vol. IV, 04-0B-2009) 
Col 1 57-5B 

G.adlli, SIkri Van. 

Accommodation to Visitors of 
Commonwealth Games. 2010 
(Deb. 22, Vol. IV. 31-07-2009) 
CollI 1-12 

(Deb. 2. Vol. II, 03"()7-2009) AltemativeEmploymentforTn'bals 
ColSS2-53 (Deb. 15, Vol. III. 22-07-2009) 

Col. 42 1-27 
Transfer orland by ICMR 

(Deb. 20, Vol. Ill, 29-07·2009) CentfalMadrasaBoard 
CoI.4~57 (Deb. B, Vol. II, 13-07-2009) 

CoL 134-35 
Utilisation of Expertise of Overseas 

Indians 
(Deb. 20, Vol. Ill, 29-07-2009) 
CoI.3IS 

Coal Based Power Plants 
(Deb. 7, Vol. II. 10-07-2009) 
Co1.285-B6 
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Contracts Cor Golden Quadrilateral and I National Ganga River Basin Authority 
NS-EWCorridors , (Deb. 10, Vol. IJ, 15-07-2009) 
(Deb. 9, Vol. 11, 14-07-2009) i Co1359-60 

Col394-95 I Quality oC Peanut Kernels 
Deficit Rainfall (Deb. 14, Vol. III, 21-07-2009) 

(Deb. 24, Vol. IV, 04-01-2009)! CoL 507-08 
Col 71-72 I Rain Water Harvesting 

EffectofClimateCbangeonAgric:ulture I (Deb. IS, Vol. Ill, 22-07-2009) 
Production CoL 246 
(Deb. 14, Vol. III. 21-07-2009) I Rec:lamatioooCSaItPanLandsinMumbai 

I 

Col4143 I (Deb. 26. Vol. IV, 07-08-2009) 
Enviromnentallmpact for UMPPs I Col. 336-37 

I 
(Deb. 7, Vol. H. 10-07-2009) i Rehabilitation ofOustecs ofBhakra and 
Col 327-21 l Kol Dams 

Excmptionftomimportduties i (Deb. 17, Vol. Ill. 24-07-2009) 
(Deb. 9, Vol. II. 14-07-2009) i Col. 147 
Col~ I Renovation IU1d Modernization of Power 

Plants 
Food Safety Norms for Commonwealth I (Deb. 7. Vol. II, 10-07-2009) 

GImles. 20 10 Col. 183-84 
(Deb. 10. Vol. II, 15-07-2009) 1 
Col217-J8 I SmuggJingofDrup 

I (Deb. 9, Vol. II, 14-07-2009) 
Frame'Mll'k for ITS ! Col 448-49 

(Deb. 17, Vol. III, 24-07-2009) I 
Col. 330-31 ! Tourism Infrastru&:cure forCommonweakh 

Gamcs..2010 
GlobalWanning . (Deb. 17, Vol. III, 24-07-2009) 

(Deb. 20, Vol. III, 29-07-2009)! Col. 397 
CoL 443-44 I 

! Galldltl, SIt .... MuduI 
Hydro Power Projects in Sikkim ! 

(Deb 7 Y, I II 10-07-2009) i Appointment in ePeB Col:W5-46 o. , I (Deb. 20. Vol. III, 29-07-2009) 
i CoI.l60 . ,--" 

lnigation infrastructure in the coumry ! Ban on GM Rice T~1s 
~~:i5-:; Vol. II, 14-07-2009) I (Deb; 23, Vol. IV. OJ-OI-2(09) 

I Col. 4,4 
Lead in Paint Products i 

i &Ii on 5ale ,.,r Hvmdowi Products 
~~~~;s' Vol. Ill, 22-07-2009) I (Deb. 8, Vol. II, '13-01-2009) 

I Cot 181-89 
Loan to Farmers 

(Deb. 9, Vol. II, 
Col. 525-27 

I Cartagena Protocol 
14-07-2009) I (Deb. 24, Vol. IV. 04-08-2009) 

I Col. 174 
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Closure of Manufacturing Units 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 274-76 

Compensatory 
Management 
(Deb. 10, Vol. 
Col. 17 

Afforestation 

II, 15-07-2009) 

Funds for Kuno Wildlife Sanctuaries 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 204-05 

Funds to CAMPA 
(Deb. IS. Vol. III, 22-07-2009) 
Col. 518-22 

Genetically Modified (GM) Crop 
Conservation of Lakes I (Deb. 20, Vol. III, 29-01-2009) 

(Deb. 5, Vol. II, 08-07-2009) Col. 315-17 
Col. 24 

Crop Trains ofGM Seeds 
(Deb. 20, Vol. III, 29-07-2009) 
Col.SOHIII 

Cultivation ofMiUets 
(Deb. tit Vol. II. 07-01-2009) 
Col. 502-03 

Genetically Modified Foods 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 359-60 

GM Crop Trials 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 269-70 

II Green House Gas Emission 
Delayed Arrival Airports (Deb. 15, Vol. III, 22-01-2009) 

(Deb. 21, Vol. IV, 30-07-2009) I CoI.3S6-57 

Col. 104-05 lIIegal8angladeshi Immigration 
Divenion afForest land (Deb. 4, Vol. II, 07-07-2009) 

(Deb. 10, Vol. II, 15-07-2009) Co1.389-90 
CoI.4SO 

Electtonic Voting Machines 
(Deb. II, Vol. Ill, 16-07-2009) 
Col. 137-38 

Endangered Languages 
(Deb. " Vol. II, 13-07-2009) 
CoI.I05-06 

Export of fruits and Vegetables 
(Deb. 18, Vol. 111, 27-07-2009) 
Col 152-56 

Illegal MiningActivities 
(Deb. IS, Vol. III, 22-07-2009) 
CoI.24S-46 

Incinerators in Violation of Pollution 
Nonns 
(Deb. 5, Vol. II, 08-07-2009) 
Col 449-52 

Increase in Number of Bird Hit Incidents 
(Deb. I, Vol. II. 02-07-2009) 
Col. 111-12 

Expon of Rice Kosi Canal Project 
(Deb. 18, Vol. III, 27-07-2009) ! (Deb. 5, Vol. II. 08-07-2009) 
Col. 396-97 I CoI.121-22 

Foreign Universities 
(Deb. 8, Vol. II, \3-07·2009) 
Cut. 10 

Labelling ofGM and non-GM Foods 
(Deb. 23, Vol. IV. 03-08-2009) 
Col.406..()7 

Funds for Elephant Conservation Park Manufacturing of Submarines 
(Deb. IS, Vol. III, 22-07·2009) 1 (Deb. 23, Vol. IV, 03-08-2009) 
C.oI.499-5OO Col. 387 
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Marine Pollution 
(Deb. 10, Vol. II, lS-07-2009) 
Col.S20-21 

Mining Licence 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 197 

Nutritional Status 
(Deb. 4, Vol. II, 07-07-2009) 
Col. n-79 

Per Capita Availability of Cereals and 
Pulses 
(Deb. 19, Vol. III, 28-07-2009) 
Col JJtr19 

Pesticide Residues in Crops 
(Deb. 14, Vol. 111,21-07-2009) 
ColS0J.04 

Phasing out Fluorinated Chemicals 
(Deb. 1 S, Vol. 111, 22-07-2009) 
Col44S-46 

Police Reforms 
(Deb. 4, Vol. 11, 07-07-2009) 
Col 47S-n 

Pollution in V_ River 
(Deb. S, Vol. II, 08-67-2009) 
ColJ2S..27 

Populasion of Leopards 
(Deb. 10, Vol. n, 15-07-2009) 
Col 362-64 

Pun:hate of Aa.c:k Heticoptcn for Air 
Foree 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 107-10 

Railway Budget (2009-2010) -General 
Disaassion 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 63 1-32 

R.ec:ommeodatio oflAASTD 
(Deb. 19, Vol. III, 28-07-2009) 
Col 69-71 

Regulation of Migrant Workforce 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 401 

Revival of Water Bodies in the Country 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 473-7S 

Rules for disposal of Hazardous 
Household waste 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.19J..94 

Seasonal Ban on Fishing 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 487-88 

SIDf 
(Deb. 17, Vol. III, 24-07-20(9) 
Col 370-71 

Silicosis Disease 
(Deb. 8, Vol. II, 13-07-2009) 
Col 282-83 

Situation arising out of rapid spread of 
swiPe flu in the country (OUR J 93) 
(Deb. 2, Vol. II, 03-07-2009) 
Col.. 693-91 

'J1uat to Biodiversity 
(Deb. 10, Vol. n, 1S-07-2009) 
ColSOI-03 

TipeimuIcb Hydro-~ Project 
(Deb. 26. Vol. IV, 07-08-2009) 
Col. J3tr39 

Waste Product fi'om UIWlium Minin& 
(Deb. S, Vol. II, 01-67-2009) 
Col. 490-91 

Gad ...... SluiS. 

CenIraJ Supervisory Board-EIectioa 
(Deb. I S, Vol. III, 22-07-2009) 
ColSII 

Ga ....... rtltlt Ari A. 

Delay in IssuaDcc of New CGHS Cards 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 232-33 
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General Budget, 2009-201O-General 
Discussion and Demands for Excess 
Grants (General), 2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 678--82 

Railway Budget-2009-2010-General 
Discussion 
(Deb. 4, Vol. II, 07-07-2009) 
Col 749-51 

GaYit, Shrl Manikrao Hodlya 

Railway Budget (2009-2010)-General 
Discussion 

Issue Arising out of Prime Minister's 
Recent Visit to Foreign Countries 
(OUR 193) 
(Deb. 21, Vol. IV. 30-07-2009) 
Col.30J.07 

Protection of investors 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 18 

Rise in Prices of Essential Commodities 
(OUR 193) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col 421-2S 

(Deb. 5, Vol. II. 08-07-2009) SociaiAuditofNREGS 
Col 568-70 (Deb. 26, Vol. IV. 07-08-2009) 

Gawali, Shrimati BUY ... Patil 
Col. 16 

Wages under NREGS 
RailwayBudgd(2009-2010)-GeneraI (Deb. 22, Vol. IV, 31-07-2009) 

Discussion • I Col 31 
(Deb. 5, Vol. II, 08-07-2009) I 
Col. 836-38 i Gutowar, Sltri Paba. su.p 

Gede.,SltriAIIaDtGaapraaa I General Budget, 2009-2010-General 
Discussion and Demands for Excess 

Assistance to states for Coastal Security Gnmt.s(GeneraI), 2006-2007 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col 8 Col. 652-S6 

Constitution (One Hundred and Ninth Insurgency in North East 
ArneIdnI:rl) BiD, 2OO9---CmIid.SJd Pas (Deb. 19. Vo I. III, 28-07 -2009) 
(Deb. 24, Vol. IV, 04-08-2009) I Col. 9-10 

Col. 604-06 Irrigation Projects in Tribal Areas 
CriteriaforCGHS I (Deb. IS, Vol. III, 22-07-2009) 

(Deb. 17. Vol. 111,24-07-2009) I Col48 

Col. 265-66 Railway Budget (2009-2010) - General 
FISt Track Committee Discussion 

(Deb. 22, Vol. IV, 31-07-2009) (Deb. 5, Vol. II, 08-07-2009) 
Col. 121 CoI.B42-44 

General Budget. 2009-10-General 
Discussion and Demands for Excess 
Grants---{GeneraI). 2006-07 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 433-41 

Situation arising out of drought and 
floods in various parts of1he country 
(DUR193) 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 562-65 
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GIa.baya. Shri Siler Siacll 1 Gowda,Shri D.V. s.d8aaDCla 

Railway Budget (2009-20 I 0) - General Decline in Demand and Production of 
Discussion Coffee 
(Deb. 5, Vol. II, OB-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col 543-46 Col. 284-BS 

GoIlaia, Sllri Ibjell Demands for Grants (General). 2009-2010 
General Budget 2009-201 O-General. Re: Ministry of Home Affairs 

Discussion and Demands for Excess i' (Deb. 1 S, Vol. Ill, 22-07-2009) 
Grants(Gencral).2006-2007 11 CoI.66I-64 
(Deb. 7. Vol. II, 10-07-2009) Environmental Clearance for 
Col. 44().42 I Development of Road Projects 

Recruitment Process in NF Railway (Deb. 10, Vol. II. 1.5-07-2009) 
(Deb. 1I, Vol. III. 16-07 -2009) Col.~SO 

Col 43 
Expansion ofTigcr Projects 

ReIayCentreinAssam I (Deb. IS, Vol. III. 22-07-2009) 
(Deb. 4, Vol. II, 07-07-2009) CoI.SSO-S2 
Col9S I Four Laning ofNH-17 from Kundapur to 

Removal of 0-\tJter in \bier List ! Kasargod 
(Deb. II. Vol. III. 16-07-2009) 1 (Deb. 9, Vol. II, 14-07-2009) 
Col. 137 i Col. 223-24 

Use of Asbestos Cemented Pipes in I. . . 
Drinking Water Projects InclUSion of Languages In Eighth 

(Deb. 10, Vol. II, 1S-07-2009) Schedule 
Col. 249 (Deb. 14, Vol. III. 21-07-2009) 

Col .. 1 
Ge.la,SluiSIIW_ 1 

I Kadur-Chikmagulure-Sakleshpur Rail 
Railway Budget (2009-20 10) -General Line 

DiKlWion (Deb. II, Vol. III, 16-07-2009) 
(Deb. S, Vol. II, 01-07-2009) I Col 139-40 
Col. 933-34 I . 

I Minimum Waaes to Anpnwadi Workers 
Gowda,SltriD.a.a..tre (Deb. 17. Vol. III. 24-07-2009) 
Appointment of Judges CoI.25I-S3 

(Deb. 6, Vol. II, 09·07-2009) . . . . . 
Col. 4 Need to give approval to _, ..... erosIon 

! project submitted by Government of 
Dann1~~(GentnI)-2009-2010;! Kamataka(MUR317) 

Re.· MmlStlyofPower I (Deb. S, Vol. II, 01.07.2009) 
~~;; Vol. III, 21-07·2009) I Col. SIS 

Ra·lu.... Proj .... _~L_ ! OIdAse Homes 1.-"1 ec:ts In _ '-' I 
(Deb. 2.5. Vol. IV, 06.0S~2009) I ~e:s.!:' Vol. Ill. 20·07·2009) 
Col. 7J.. 74 I . 

I 
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PMGSY in Naxal Affected Areas I Demand for Grants (General), 2009-20 I 0; 
(Deb. 17, Vol. III, 24-07-2009) . Re: Ministry of Power 
Col. 477-78 I' (Deb. 14, Vol. 111,21-07-2009) 

Col. 68J.-86 
Procurement of Arecanut I 

(Deb. 14, Vol. III, 21-07-2009) j Electrification of Railway Lines 
Col. 376-77 I (Deb. 1, Vol. II, 02-07-2009) 

! Col. 103-06 
RailwayBudget-2009-20JO-GeneraJ I. " . . 

Discussion i Flights for UjjalD and KhaJuraho 
(Deb. 4, Vol. II, 07-07-2009) I (Deb. 16, Vol. III, 23-07-2009) 
Col. 637-39 I CoI.7S 

Restoration of Bridges and Four Laning 'I FWlds to MP. under Pradhan Mantri Gram 
ofNH-17 Sadak YOJana 
(Deb. 14, Vol. 111,21-07-2009) 'I ~~I_~ Vol. II, 07-07-2009) 
CoI.~ 

Sea Erosion 
I Indore-Oahut Rail Link 
I (Deb. I, Vol. II, 02-07-2009) 

(Deb. 10, Vol. II, 15-07-2009) I Col229 
Col. 213-16 I JNNURM 

Sman Card for Students in Karnataka ,. (Deb. 2. Vol. II, 03-07-2009) 
(Deb. 19, Vol. III, 28-07-2009) Col 45-1 12 
Col. 116-17 I i Need to check the emission of Gases and 

Yashvantbpura-MangalOR Express Train I pollution caused by chemical 
(Deb. 16. Vol. 111. 23-07-2(09) manufacturing wtits in Uiiain district 
Col. 12 of Madhya Pradesh posing grave 

threat to human life and environment 
GtIdd .. ShriPraac...... I (MUR377) 
Bhopal Airport I (Deb. 20, Vol. III, 29-07-2009) 

(Deb. 16. Vol. III. 23-07-2009) ! Col.530-3 1 
(.01.215-16 Setting up of new Steel factory 

Construction ofroads under central road (Deb. 21, Vol. IV. 30-07-2009) 
fund I Col. 1\~11 
(Deb. J9, Vol. III, 28-07-2009) ! Water Scarcity in Madhya Pradesh 
Col. 109-11 I (Deb. 5, Vol. II, 08-01-2009) 

. f! Col.172-78 
Cutting of Trees for ConstructIOn 0 I 

Roads I Galshan, Sbrimati Paramjit Kaur 
(Deb. 24. Vol. IV, 04-08-2009) I Appointment of Judges 
Col. 520 J (Deb. 6, Vol. II, 09-07-2009) 

Delay in completion of Projects under I Col. 7 
PMOSY I Demands for Grants (General) --
(Deb. 17, Vol. Ill. 24-07.2009) , 2009-201O-Ministry of Agriculture 
Cot 426-33 i 
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and Ministry of Consumer Affairs. 
f,tOd and Public Distribution 
(Deb. 13. Vol. Ill, 20-07-2001J) 
Col. 559-561 

Demands forGrants(GeneraI):!ooq·2010 
RI!. Ministry of Women and Child 
IXve\t'Pment 
(Deb. 16. Vol. III. 23·07·2009) 
Col. 374-76 . 

Demands for Grants (General) 2009-20 10 
-Ministry of Human Resource 
Development 
(Deb. 10, Vol. II. 15-07-2009) 

Cardiac Ailments in Yuuth 
(Oeb. 10. Vol. II, 15-07-2009) 
Col. 6+65 

. Commercial Projects on Railway Land 
(Deb. I. Vol II. 02-07-2009) 
Col. 131·32 

Corruption in Judiciary 
(Deb. 25, Vul. IV, 06-08-2009) 
Col. 247-48 

De-Silting ofDamodar River 
(Deb. 5. Vol. II, 08-07-2009) 
Col16U4 

Col. 655-58 . Eradication of Child Labour 
Need to fill up the vacancies of judges to i (Deb. 8. Vol. II, 13-07-2009) 

clear the huge backlog of court cases. Col. 361).63 
(MUR 377) identifICation of Unsafe Zones 
(Deb. 19, Vol. III. 28-01-2009) (Deb. IS. Vol. III. 22-07-2009) 
Col S04 Col. 71-80 

fIudiq8e. Sllri B.K. . In&utruc:ture for Basic Spons to Youlb 
Constitution of Joint Commihee on (Deb. 9. Vol. II, 14-07-2009) 

OfflCCSofProfia.McltionOffieeofProfit· CoL II 
(Deb. II. Vol. III. 27-07-2009) . MediaempanelmentwidlDAVP 
Col. 713-16 (Deb. 9. Vol. II. 14-01-2009) 

Haq-. Sllri MoW.. AIra.... Col 440 

Diversion of Funds ""Mining 1..eaK to Private Sector 
(Deb. 21, Vol. IV, 30-07-2009) 1 (Deb. 9. Vol. II. 14.07-2009) 
ColIOI..(J2 , Col. 374-75 

General Budget. 2009-20 J O-Gencral ; Modernisation of Durgapur Sled Plant 
Discussion and Demands for Excess i (Deb. II. Vol. III. 16-07.2009) 
GranIs(GeneraI).2006-2007 Col. 175 
(Deb. I. Vol. If. 13-07-2009)' 
Col. 624-27 ' Modernisation of Loco Sheds 

H..-. Sk.. Saidu. 
(Deb. II. Vol. Ill. 16·07·2009) 
Col. 242-44 

Accidentson Eqwessways and HiBJsways , National TB Control Programme 
~e~57~i Vol. II. 07.07-2009). (Deb. S. Vol. II. 08-07-2009) 

. Col. 220-30 
Action Plan for Commonwealth Games ! • . 

l)IO ' I Petrolewm Retat' Oullell by Pttvare 

(Deb. 9, Vol. II. 14-0"'.2009) i Sectors 0") 
CoI.1I1.IS . j (Deb. I. Vol. II. 02-07·20 .. 

(,01_~::! 
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Power Agreement with Neighbouring 
Countries 
(Deb. 26. Vol. IV. 07·08·2009) 
Col. 124-25 

Power Generation 
(Deb. 7. Vol. II. 10·07·2009) 
Col 84-94 

Railway Budget, (2009-20 10) - General 
Discussion 
([leb. 5. Vol. II. 08·07·2009) 
Col. 856-S7 

Re-opening of PSUs 
(Deb. 10. Vol. II. IS·07·2009) 
Col. 293·94 

Reduction in Rales of Small Saving 
Schemes 
(Deb. 2. Vol. II. 03·07·2009) 
Col. 3()()'() I 

Situation arising out of drought and 
floods in various parts of the country 
(ooR 193) 
(Deb. 19. Vol. III, 28·07·2009) 
CoLS65-66 

Hegde, Shri Anant Kumar 

Action Plan to Fight Terrorism 
(Deb. S. Vol. II. 08-07·2009) 
Col. 214 

Annual Growth Rate of Agriculture 
(Deb. 19. Vol. III. 28-07·2009) 
Col. 4S 1·52 

Committee to Formulate Outline of PPP 
Model 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 1 57-S9 

Credit Growth Rate 
Revival ofClosedISick Heavy Industries (Deb. 26. Vol. IV, 07·08·2009) 

(Deb. I: Vol. II, 02·07·2009) I' Collc)"31 
Col:!19-8O 

! Disbursement of Loans 
Right of Children to Free and Compulsory ! (Deb. 7, Vol. II. 10-07·2009) 

Education BilL lOO9-Consid. and Pass I' Col. 261 
(Deb. 24. Vol. IV. 04-08-2009) 
CoI.694-98 I Dividend Paid by Oil PSUs 

1 (Deb. II, Vol. III, 16-07·2009) 
Col.~22 

Sening up of Deep-Sea·Ports 
(Deb. 8. Vol. II. 13·07-2009) 
Col. 145 

Trade on the Line of Control 
(Deb. 8. Vol. II. 13-07-2009) 
Col.I48-~ 

HassaR, Dr. Monnir 

Demands for Grants (General). 2009·20 10 
R~.· Ministry of Home Affairs 
(Deb. 15. Vol. III. 22-07·2009) 
Col. 642-45 

Hazan. Shri M.heshwar 

N~to repair the dilapidated bridge at 
Pipraghat connecting t>arbhanga and 
Khagaria diSlJ'ic.tsofBihar (MUR 377) 
(Deb. 10, Vol. II. 15·07·2009) 
Col. 587 

Electrification ofBPL Households 
(Deb. 22, Vol. IV, 31·07·2009) 
Col. 10-19 

Expenditure on Health Sector 
(Deb. 10. Vol. II, 15·07·2009) 
Col. 30-32 

Expon of Con on 
(Deb. 11. Vol. III. 16-07·2009) 
Col. 192-94 

FDI in Retail Sector 
(Deb. 8, Vol. II. 13·07·2009) 
Col. 44 1-42 

Fencing of lndo-Banetadesh Border 
(Deb. 24. Vol. IV. 04-08·2009) 
Co1.2n-78 
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Financial Assistance to Small and 
Medium Industries 
(Deb. 22, Vol. IV. 31-07-2009) 
CoL 677-79 

NlF 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col 144-46 

PriceISaIe orDDA Flats 
Food Crisis I (Deb. 22, Vol. IV, 31-07-2009) 

(Deb. 24. Vol. IV: 04-08-2009) I Co1371-73 
CoIAIS.l6 I Prices of Chemical Fertilizers 

GradualDeclineofLewlofMajorRi'iCW I (Deb. 6, Vol. II, 09-07-2009) 
Water Reservoirs I Col 134-36 
(Deb. 20, Vol. III, 29-07-2009) Production of Coal 
CoI.31CJ..20 (Deb. 20, Vol. 111, 29-07-2009) 

Improving the Efficiency of Handloom CollO-23 
Workers ! Production of Oil and Gas in Krishna 
(Deb. 1, Vol. II, 02-07-2009)! GodavariandCauvery8asin 
Col )08-10 II (Deb. I. Vol. II, 02-07-2009) 

Col. lSI-52 
IlKidems of Encroacbment by China ! .. 

(Deb. S, Vol. II, 08-07-2009) i RalSmg of Fund 
Col 232 1 (Deb. 26, Vol. IV, 07-08-2009) 

, Col. 237-39 
Indumy Status to Retail Market I Rise in Sale Price ofN ..... Gas 
~~4a 8, Vol. II, 13-07-2009) I (Deb. I, Vol. II. 02-07·2009) 

CoLln-7S 
Inflation I Setting up of New Tethnica.llastituta 

(Deb. 2, Vol. II, 03-07-2009)! (Deb. 8, Vol. II. 13.07-2009) 
CoL S.16 ! CoL 197-99 

Investment on Education II Suicide CAses 
(Deb. 23, Vol. IV, 03-08-2009) (Deb.", Vol. II, 07-97-2009) 
CoL ISS.S6 Col. 390-91 

Invescmcnts in Foreip Compenia TedtnoloJY UpgradaUon Textile tnduacry 
(Deb. 2, Vol. II, 03-07-2009) (Deb. 6, Vol. II. 09-07-2009) 
CoL44149 Col 118-26 

lrngularities in Medic:aJlDcnral CoUeges I Turnover of Modidna 
(Deb. 10, Vol. II. 15-07·2009) I (Deb. 21, Vol. IV, 30-07-2009) 
Col. 527-21 Col 146 

Major Water Reservoirs in Ihe Country Yashpal Commiaee Report 
(Deb. 5, Vol. II, 08-07-2009) (Deb. 13. Vol. III, 20-07-2009) 
Col. 462 CoL 120-22 

Misutilisation of U.S. Aid to PlkiJtan I Hoeda.SIIriDeepeader .... 
Against India Ii Financc(No.2)8ill,lOO9-ConIid. 
(Deb. 20. Vol. III, 29-07-2009) (Deb, 1" Vol. III, 24-07-1009) 
CoI.SIS-16 I CoI.634-44 
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General Budget, 2009-201O-General 
Discussion and Demands for Excess 
Grants (General). 2006-2007 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 674-78 

Need to re-open the Central Silk Board 
Office at BhagaJpur, Bihar(MUR 377) 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 598 

Railway Budget (2009-20 I 0) - General 
Metro Railways (Amendment) Bitt, 2009- Discussion 

Consid. (Deb. 5, Vol. II. 08-07-2009) 
(Deb. 25, Vol. IV. 06-08-2009) Col. 530-33 
Cot. 34849 I, R' f\ll . Defence F ecnntment 0 wOlDen m orces 

H ... in, SIIrl Syed Shahaawaz (Deb. 23. Vol. IV, 03-08-2009) 

Acquisition of Uranium Mines Abroad 
(Deb. 20. Vol. lII, 29-07-2009) 
Cot.382-B3 

Deficit Rainfall 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 71-72 

Demand for Grants (General). 2009-20 I 0; 
Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 732-34 

Diseases due to Fluoride and 
Contaminated Water 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 225-38 

Excesses by Police Personnel 
(Deb. 19, Vol. Ill, 28-07-2009) 
COlIa&-a9 

Loans for Self Employment Schemes 
(Deb. 22. Vol. IV, 31-07-2009) 
Col.23S-SO 

Need to check the pollution caused by 
the pmence of arsenic in river Ganges 
in Bhaga/pur Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. II, Vol. III. 16-07-2009) 
Col. 343 

Need to introduce a train between 
Bbagalpur and Deoghar via 
Vikramshila in Bihar (MUR 377) 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 578-79 ! 

Cot. 26 
Repair of Railway Bridges 

(Deb. 25, Vol. IV, 06-08-2009) 
Col. I 15-16 

Rise in Prices of Essential Commodities 
(OUR 193) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 375-85 

Security Arrangement at Airports 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 144 

Time schedule of private airlines 
(Deb. 2 I, Vol. IV, 30-07-2009) 
CoI.3S-36 

Use of Machines under NREGS 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 383-90 

Jlldhao, Sbri Pndaprao Clapatnlo 

Aids and Appliances for Disabled 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 157-58 

Attacks on Indians 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 265-66 

Ayurvedic/Homoeopathic Hospitalsl 
Dispensaries 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 329-34 

Beggars in running trains 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 80-81 
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Black Money Protection of Consumer Rights 
(Deb. 26, Vol. IV. 07-08-2009); (Deb. 24. Vol. IV. 04-08-2009) 
Col.244-46 Col. 321-.23 

Blacklisted NGOs Railway Budget (2009-::WI0) .... Gent.-ral 
(Deb. 26. Vol. IV, 01-08-2009)' Discussion 
Col. 67-82 (Deb. 5. Vol. II. 08-07-2009) 

Col. 671-74 
Comput~-riled Reservation Centre 

(Deb. 25. Vol. IV. 06-08-2009) : Re5CTVationSyst:ematSahibabadRailway 
Cot 122 Slat ion 

Diseases due to Fluoride and. (Deb. 16. Vol. III. 23-07-2009) 
Col.l34-35 

Contaminated Water 
(Deb. 20. Vol. Ill. 29-01-2009) : Revenue from Advertisements 
Cot. 225-38 (Oeb. 24. Vol. IV. 04-01-2009) 

Expon ofFruits and Vegflables 
{'ol. 2O~..()6 

(Deb. 23. Vol. IV. 03-08-2009) : Review on National Health Policy 
Col. 158 ' (Dtb. 20. Vol. III. 29-07-2009) 

Farmer Living Below Poverty Line 
{,01.455 

(Deb 24. Vol. IV. 04-08-2009) . Revival of Handloom and Powertoom 
Cot. 457 Industry 

Improvement in Telecom and POillal ! 

~('\'ices . 

(Deb. 25. Vol. IV. 06-08-2009) 
Col. 95-100 

(Deb. 23. Vol. IV. 03-08-2009) : Telecom Manufacturing Units 
Col 314-15 ' (Deb. 23. Vol. IV. Ol'()8·2009) 

C'4lJ64..72 
Indian Trade Centres . 

(Deb. 23. Vol. IV. 03-08.2009) ; Trainingtojoblesstextileworkers 
CoiAIS (Deb. 21. Vol. IV, 30-07-2009) 

lad of Modem Infrastructure for Sports ; 
ColIS4 

(Deb. 24, Vol. IV. 04-08-2009) : Working Group for Plant Sapplin&S on 
Col. 192-93 . Vacant Land 

Modernisation of Railways System 
(Oeb. 2 I. Vol. IV. 30.07-20(9) '. 

(Deb. 21. Vol. IV. 30-07-2009) 
Col.2J6.37 

Col. 115-16 : JadUv.SbriBaHram 

Power Gencntlion by NHPC : Air Serv~es to PMF 
(Oeb 17, Vol. 111. 24-07-2009)! (Deb. 9, Vol. II. 14-07-2009) 
Col. 372-74 Col. 116-J7 

Power Ge~'f3tion from Sugartane Waste 
(Deb. 17. Vol. III. 24-07-2009) 
Col 256-57 

Rio-Medical Waste Management 
(Deb. 20. Vol. III. 29·01·2009) 
Col. 4748 

Production of Usn ice i ~lloqo(bil Over Bridps 
(Deb. 20. Vol. Ill, 29-07-2009): (Deb. 6. Vol. II. 09-07·2009) 
Col 363..6ft ('01.231-12 
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Conversltln (If Siale lIigh"ilYs into 
Niltionallllgh\\ay~ 

IIkh. ~. Vol. II. ()7.07·~009) 
Col.lqQ·218 

De·\:ontwlling price~ of Pelroleum 
Products 
(Deb. 6. Vol. II. 09·07·2009) 
Col. 163-64 

Effectivenes. ... of Mid Day Meal Scheme 
(Deb. 8. Vol. II. 1)·07·2009) 
CoU25-26 

ElectricilY Consumption in Railways 
(Deb. 25. Vol. IV. 06·08-2009) 
Col. 102-05 

Impact of Economic Recession on . 
Indigenous Industries 
(Deb. 8, Vol. II. 13-07·2009) 
Co1.217-18 

Introduction of new trains 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 14546 

Investors of Mutual Funds 
(Deb, 26. Vol. IV. 07-08·2009) . 
Col. III 

PmleClion of investors 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 15-18 

Residential Schools 
(Deb. 17, Vol. III. 14-07-2009) 
Col. 201-40 

Safeguarding the InlereSI of Depositors 
(Deb. 12. Vol. IV. 31-07-100(/) 
<':01.661-62 

Sub-Standard Qualit) "feRM8 
(Deb. 16. Vol. III. 23-07-10(9) 
Col. 122-23 

Surveillance Mel'hanism used b)" SE81 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 270-71 

Toll Tax on National Uighways 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 139-44 

Training of Police Personnel 
(Deb. 4, Vol. II. 07-07-1009) 
Col. 277-78 

Valuation Report of Listed Companies 
(Deb, 6. Vol. II. 09-07-2009) 
Col. 262-63 

Jagunath. Dt;. Maada 
Jan Aushdi Outlets i 

(Deb. 16. Vol. III. 23.01.2009) ! Accounts of Indians in Swiss Bank 
Col 131.32 I (Deb. 20. Vol. III. 29-07-2009) 

• I Col. 514 
Joint Venture for Power Generation 

8ntin Mapping of Criminals (Deb. 21. Vol. IV. 30-07-1009) I. Col. 39 (Deb. 24, Vol. IV. 04-08-10(9) 
('01.211-13 

Multi-Purpose ldentitylUnivenal Cards Clearing of Cheques 
(Deb. 4. Vol. II. 07-07-200Q). !Deb. 2. Vol. II. 03-07-2009) 
CoI.499-!IOO Col. 253.54 

OncOtng Railway Projtcts 
(Deb. II. Vol. III. 16-07-2009) 
Col. 162 

Participatory Notes 
(Deb. 7. Vol. II. 10-07-2009) 
Col. 93-9S 

()erecognition of Degrees 
(Deb. 23. Vol. IV. 03-08-2009) 
Col. 136-37 

Eco-Friendly Coaches for DMRC 
(Deb. 22. Vol. IV. 31·07-2009) 
Col. 205 
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Experienced Pilots to Fly during Adverse I Need to make the Jogulamba Railway Hah 
Weather Conditions I in Alampoor, Andhra Pradesh as 8 full-
(Deb. I, Vol. 11.02-07-2009).' f1edgedrai\waystation(MUR371) 
Col. 132-133 (Deb. 25, Vol. IV, 06-08-2009) 

Facilities for the National Hockey Team Col 325 

(Deb. 24, Vol. IV, 04-08-2009) i Need to take effective steps to eradicate 
Col 27 1-72 ! Heparim B virus in 1hecountry(MUR 377) 

Fadlitiesto Freedom Fighters I (Deb. 4, Vol. II. 07·01-2009) 
(Deb. 19, Vol. lII, 28-01-2009) i CoI..590 
CoL 20-23 I Passenger AttTaction Measures in 

Heahh Ins\U"8JlCC and Pension Scheme by I Railways 
PSBs I (Deb. 16, Vol. lII, 23-07-2009) 
(Deb. 2, Vol. II, 03-07-2009) 1 Col. 9-10 
CoL 258-60 ! Post OfTx:es 

Impact ofConflic:t in Pakistan on India I (Deb. 23. Vol. IV, 03-01-2009) 
I (Deb. 15, Vol. III, 22-07-2009), Col29344 

CoL SUO l Railway Budget (2009-20 to) - General 
Increase in Speed of Rajdhani and: Discussion 

ShatabdiExpress j (Deb. S, VoL II, 01-01-2009) 
(Deb. 21, Vol. IV, 30-07-2009) i Col.. S95-9I 

Strike by Air (ndia Employees Col. 79 I 
NationalAgricuiturallnsuranceScheme I (Deb. II, VoI.JII, 16-07-2009) 

(Deb. 24, Vol. IV, 04-01-2009). Col 10 
Col. 3-14 I 

I Subsidies 10 Fanners 
NationaITalentScarchExamiMtion I (Deb. 26, Vol. IV. 07.0.-2009) 

(Deb. 23. Vol. IV. 03-08-2009)! Col299-300 
CoLlq ! 

i Supply ofSubsidizcd LPG C tindeR 
Need to d«,lare AIampoor, a pil,:"~ge j (Deb. I, Vol. II, 0{-07-2009) 

CentTe In Mebbubnagar distract,! Col. 217 
Andhra Pradesh IS a tourist Centre and I 
provide necessary infrastructure for I,' J ..... I, Dr. SaaJ., 
tourists (MUR 377) . ., 
(Deb. J 5 Vol. III 22-07.2oo9)! General Budget ... 009·201O-(jeneral 
Col. 594~ , . DillCussion and Demands for Excess 

Need to launch National Deafne&l 
Control and Rehabilitation Programme 
for the betterment of persons suffering 
from deafness (MUR 377) 
(Deb. 18, Vol. Ill, 21-01-2009) 
Col. 728-29 

Grants (General), 2006-2007 
(Deb. I, Vol. n. 1 l-07-2009) 
CoI.590-9J 

Roadmap for Revamp of PDS 
(Deb. 24. Vol. IV, 04-0'.20(9) 
CoL2S 
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Yashpal Committee Repon ! Halt at Deoria Railway Station 
(Deb. 8, Vol. II. 13-07-2009) i (Deb. 1. Vol. II, 02-07-2009) 
Col21 i CoI.lOI-02 

Jalsw.I.SbriGorakb Pnsad I Hindi Medium for Competitive 

Agricultural Research Programmes 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 126-27 

Examinations 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 235-36 

Impact of Price Rise of Petroleum 
Allotment of Houses under lAY I Products 

(Deb. 2. Vol. Il. 03-07-2009) I (Deb. 21. Vol. IV. 30-07-2009) 
CoI.449-SO . CoI.200-20i 

j 
Black Marketing of Foodgrains " Inspection of Hospitals 

(Deb. 4. Vol. II, 07-07-2009), (Deb. 20, Vol. Ill. 29-07-2009) 
Col 539-40 I Col. 124 

Central Assistance to States for I Internationally Funded Development 
Agriculture Sector I Works 
(Deb. 14, Vol. III, 21-07-2009) I (Deb. 17, Vol. III. 24-07-2009) 

Col. 50742 Col. 41 1-13 I 
Complaints for not Furnishing 1 

Information under RTl Act ! 
(Deb. 20, Vol. III. 29-07-2009) I 
Col. 71-72 

Irregularities in NREGS 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 380-82 

(Deb. 7, Vol. II, lo.m-20(9) 
I Col.283-86 

Consumer Product T est.ing Mechanism i 
(Deb. 24, Vol. IV, 04-08-2009) ; Leasing of Network Facility 
Col. 243 i (Deb. 23, Vol. IV, 03-08-2009) 

II Col. 57 
Corruption in FCI . 

(Deb. 14, Vol. 111,21-07-2009)1 MadhavaMenonCommllteeReport 
Col. 163~ I (Deb. 24, Vol. IV, 04-08-2009) 

I Co\.390 
Environmental Upgradation 2009) ! Monitoring of Centrally Assisted 

(Deb. 26, Vol. IV. 07-08- I Irrigation Projects 
Co\. 368 I (Deb, 15. Vol. III. 22-07-2009) 

Ex.penditure for Training Abroad I Co\. 368-69 
(Deb. 22. Vol. IV, 31-07-2009) i N81ionaIW81ershedDevelopmentProject 
Col 116-11 ! (Deb. 19. Vol. III. 28-07-2009) 

Co\. 93-98 Flood in UP and Bihar 
(Deb. S. Vol. II. 
C.oI.14748 

i 
08-07-2009) ! Need to augment rail services in Deoria 

i Parliamentary Constituency, 
i Uttar Pradesh (MUR 377) 

GSM and COMA Telecom Operators 
(Deb. 23. Vol. IV. 03-08-2009) ; 
Col. 53-54 

(Deb. 13. Vol. III. 20-07-200'n 
Col. 470-71 
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Need to take steps tur sociu-cconomic Share ofBSNl. in lelecom S\.'Ctor 
devclopmenlMusaharcommunityin (()eh. 13. Vol. 111.20-07-2009) 
Dcoria dislrict of Unar Pradesh CoL'!7~-73 
(MUR377) . 
(0 b 4 V I II 07 07 "'009) , SpUriOUS and Su~Slandard Drugs 
C le59s' o. . . -- (Deb. 15. Vol. III. 22-07-200Q) 

o. . Col. 301-02 
Need to take steps to prevent the 

recurring floods caused hy river 
Narayani in Deoria Parliamentary 
ConstiluenC)'. Uttar Pradesh 
(MlIR377) 
(Deb. 10. Vol. II. 15-07·2009) 
Col. 586-81 

Pending Cases of Road Accidents 
(Deb. 16. Vol. III. 23-07-2009) 
Col 66 

Problems of Fanners 
(Deb. 14. Vol. III. 21-07-2009) 
CoI.l7S-76 

Procurement by NAFED 

State Trading. Corporation 
(Deb. 23. Vul. IV. 03-08·200Q. 
('01.381-83 

St()ppa~ al Deoria railway station 
(Deb. 21. Vol. IV. 30·07·2009) 
Col. III 

Training to Teachers 
(Deb. 23. Vol. IV. 0}-OI-2009) 
Col. 24044 

WBiADB Loan for Rural Roads 
(Deb. 22. Vol. IV. 31-07·2009, 
Col.10b-07 

J-"ar. Slart Badri Ita. 
(Deb. 19. Vol. III. 28-O7-::!OO9) 
CoI.J74078 Benami Petrol Pumps 

Rail Service betweenCbbapra and 
Banaras 
(Deb. I. Vol. II. 02-07-2009) 
Col. 167-61 

(Deb. 25. Vol. IV. 06·08·2009) 
Col. 1,"·200 

Environment VuInenIbIe Ala in RtjasdIIn 
(Deb. 20. Vol Ifl. 29·07-2009) 
Col. 145-47 

Railway Yard II Barbaj BalM i 
(Deb. 6. Vol. II. 09-07.2009) . Heahh Care Industry 
CoI.I~27 ! (Deb. 23. Vol. IV. 03·01·2009) 

Revamping ofPDS 
CoI.404-0S 

(Deb. 4. Vol. II, 07·07-2009) , Opening of Girls Hostels 
Col283-1S (Dcb. 13. Vol. IV. 03·01-2009) 

Scheme for Dnelopment of Musbar 
Col. 81-96 

Community : RMS OffICe at Marww Junction 
(Oeb. 8. Vol. II, 13-07-2009)· (Deb. 2S. Vol. IV. 06"()1-2009) 
Col. 9S C.oI. 78-79 

Scheme for Integrated Textiles Parks J ...... Slarim ... Danlaau 
(Deb. 16. Vol. III, 23·07·2009) r. __ 1 Bud 'VU\tII 20lA r.~1 Col. 180-85 "",,_II aet .-- """"'- _ .. -uo;t ..... 

Discussion and Demands for fui.ccu 
GnInls (Genen"" 2006-2007 SEZPolicy 

(Deb. 23. Vol. IV. 03-01-2009) l 
Col. 68-69 

(Oeb. 9, Vol. n. 14·07-2009) 
Col. 643-44 
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Issue of Passpons 
([)eb. 2(). Vol. III, 2Q-07-2009) 
Col. 37().75 

Railway Budget(200Q-201O) - General 
Discussion 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 628-31 

Recapilalisalion ofCo-operalive Banks 
(Deb. 22, Vol. IV, 31-07·2009) 
Col. 659-60 

Repairing of Railway Flyover 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 79-80 

Right of Children to Free and Compulsory . 
Education Bill. 2009--Consid. and 
Pass 
(Deb. 24, Vol. IV. 04-08-2009) : 
Col. 676-77 

Jat. Sbriaaati Poonam Vcljibhai 

Centralised Loan System ofSBI 
(Deb. 22. Vol. IV. 31-07-2009) 
Col 665-(,6 

Connectivity of Ports with Highways 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 521·24 

Funds for Rail Projects in Andhra Pradesh 

General Budget-20()9-20 1 0 General. 
Discus~ion and Demands for Excess 
Gr.lnts « ieneral l. 2()06·2007 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 653·55 

Loan to Farmers 
(Deb. 7. Vol. II, 10·07-2009) 
('01.400-01 

Maintenance of Roads under PMGSY 
(Deb. 22, Vol. IV. 31·07-2009) 
Col. 337-38 

Need to clear the proposals for Indira 
Awas Yojana and release funds to help 
self-employment in Jalgaon, 
Maharashtra (MUR 377) 
(Deb. 16, Vol. III, 23-07-2009) 
CoLJI2 

Proposal for Central Assistance under 
AIBP 
(Deb. 5, Vol. II. 08·07·2009) 
Col. 129-31 

Railway Budget (2009·20 I 0) - General 
Discussion 
(Deb. 5. Vol. II. OS-07-2009) 
Col. 791-92 

(Deb. 21. Vol. IV, 30·07·2009) Shortage of Fertilizers 
Col. 161 I I 

Manoharabad·Kothapalli Rail Line 
(Deb. 21. Vol. IV, 30-07·2009) 
Col. 101 

Jawaie, Shri Haribhau 

Agricultural Product Export Dc:veJopment 
Authorily 
(Deb. 8. Vol. II. 13·07·2009) 
Col. 186-87 

Four taning ofNH-6 
(Deb. 2<4. VoL IV, 04.08.2(09) 
Col.20~ 

(Deb. 6, Vo. I, 09-07 ·2009) 
Col. 65-82 

Sugar Expon Subsidy 
(Deb. 24. Vol. IV. 04·08·2009) 
CoI.319-22 

Total SanitationC.ampaign 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. S 1-90 

Wind Energy Generation 
(Deb. 22. Vol. IV. 31-07·2009) 
Col. 114 
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Wine Production I Dilapidated Roads and Ovcrbridges 
(Deb. 16, Vol. III, 23-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col. 149 I Col. 379-84 

I 

Jayaprada, Sllrilllati Disabled Persons 
J5PointProgramme (Deb. 8, Vol. II. 13-07-2009) 

(Deb. 21, Vol. IV, 30-07-2009) Col.4l3-t4 
Col 107-08 ExpcnciituR on Social Sector 

Admission of Repatriated Students I (Deb. J 5, Vol. III, 22-07-2009) 
(Deb. 23, Vol. IV, 03-01-2009) i CoI.S47 .... 9 
CollS6 

Assessment ofNREGS 
(Deb. 17, Vol. III. 24-07-2009) 
ColS2-S8 

Assessment of Nutrition 
(Deb. 17, Vol. III, 24-07-2009) 
CoI.312-I5 

Exploitation of Women 
(Deb. 22, Vol. IV, 31-07-2009) 
Col5S-57 

Four Laning ofNH-87 
(Deb. 24, Vol. IV, 04-01-2009) 
CoL 203 

HajQuota 
Bank Charges (Deb. IS, Vol. rn, 22-07-2009) 

(Deb. 22. Vol. IV, 31-07-2009), Col. S61~ 
Col. fi69.. 70 I 

. . ! Haj Quota to MPs 
Centr~1 ~~lversIlY status to State I (Deb. 20, Vol. III, 29-07-2009) 

UmversltJeS 1 Col 453 
(Deb. 13, Vol. III, 20-07-2009) i 
Col 219-220 I Handloom sec:tor in Uttar Pradesh 

Construction of Girls Hostels I (Deb. 6, Vol. 11, 09-07-2009) 
(Deb. II. Vol. III, 21-O7-2009)! ColI46 
Col.1JJ7 Harassment of Train hnengers 

Contamination of Ground Water (Deb. II, Vol. III, 16-07-2009) 
(Deb. 5, Vol. II, 01-07-2009) I ColII5-&8 
Col 117-32 ! Impact of Price Rise of Petroleum 

Creation of Anti-Counterfeiting Regime! Products 
(Deb. 13, Vol. III. 20-07·2009) 1 (Deb. 21. Vol. IV. 30-01-2009) 
Col. 233 ! Col.~1 

I 
De-addiction Centres I Infrastruc:ture for 8uic Spona to Youdl 

(Deb. I, Vol. II, .13-01-2009): (Deb. 9. Vol. II. 14·01·2009) 
ColI02-OS 1 Col. 14-15 

Declaration of Swine Flu as Pandemic j lnegularities in NREGS 
(Deb. 5, Vol. II, 01-07·2009)! (Deb. 7, Vol. II, 10.01.2009) 
Col21~J9 i CoL2I3-16 

I 

Decline in Profit Margid ofFoodgrain ! Kastut'ba Gan4hi BaUb Vidyalaya 
(Deb. 9, Vol. II, 14-07·2009) I' (Deb. n, Vol. III, 20-01-2009) 
Col. 383-16 (,,ol 229-3 1 
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Loan to Self Help Groups I Revision of CGHS Contribution by 
(Deb. 26. Vol. IV, 07-08-2009) Pensioners 
CoL33742 . (Deb. IS. Vol. III. 22-07-2009) 

Measures against Hoarding I' Col. 239-40 
(Deb. 14. Vol. III. 21-07-2009) Right of Children to Free and Compu!sory 
Col. 42~36 I Education Bill. 2()()9.-..(:oosid. and Pass 

Mismanagement in Reservation Quota I (Deb. 24. Vol. IV. 04-08-2009) 
(Deb. 2S. Vol. IV. 06-08-2009) i CoI.6S8-63 
Col. 203-04 j Shortage ofLPG Gas Cylinder 

National Policy on Vaccines I (Deb. 16, Vol. III. 23-07-2009) 
(Deb. 10, Vol. II. IS-07-2009) i Col. I 5O-S I 

Col. 3(i6.67 I Single Conunon Medical Entrance Test for 
New College in Educationally Backward I Admissions 

Districts ! (Deb. 20. Vol. III. 29-07-2009) 
(Deb. 23, Vol. IV. 03-08-2009) I Col 61 

CoI.411-12 Situation arising out of drought and 
Overcharging by Taxi Drivers I I floods in various parts of the country 

(Deb. 14, Vol. III, 21-07-2009) (OUR 193) 
Col.~. I (Deb. 19, Vol. III. 28-07-2009) 

Pension Schemes for Old Age. Widow and Col. S88-89 
Disabled Persons i Starvation Deaths 
(Deb. 8, Vol. II. 13-07-2009) I (Deb. 9, Vol. II. 14-07-2009) 
Col. J64.6S Col. 213-14 

Prisoncots in Jails Strengthening of Maritime Security 
(Deb. 14. Vol. III. 21-07-2009) (Deb. 13. Vol. Ill, 20-07-2009) 
Col. 49 1-93 . CoI.414-IS 

Progress in Four Laning of National I Strict Enforcement ofPFAAct, 1954 
Highways (Deb. 10, Vol. II. IS-07-2009) 
(Deb. 19, Vol. III. 28-07-2009) CoI.264-6S 
Col. 27-30 

Raza Textile Mill, RImpur 
(Deb. 25. Vol. IV. 06-08-2009) 
CoI.9S 

Recognition of Freedom Fighters 
(Deb. 14, Vol. III. 21-07-2009) 
Col. 2#45 

Rehabilitation of Mentally Retarded 
Penons 
(Dcb. 8, Vol. II, 13-07-2009) 
Cot2S0-53 

Strikes and Lock-Outs 
(Deb. 8. Vol. II, 13-07-2oo9) 
Col. 128-32 

Suicides by Weavers and Craftsmen 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 234-36 

Survey of Minorities Living below 
Poverty Line 
(Deb. 21, Vol. IV, 30-07-2009) 
CoI.44-4S 
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Terrorist Activ ities 
(De.b. 14, Vol. III. 21-01-2009) 
Col. 389-9:2 

Use of Machines under NREGS 

Discussion And Demands for .Excess 
Grants (General), 2006-2001 
(Deb. 9. Vol. II, 14-07-::!009) 
Col.70~ 

(Deb. 22. Vol. IV, 31-07-2009) , JhansiLaksbmi,ShrimatiBotdla 
Col. 383-90 

. Abhijc:et Sen Commiuec on TPOS 
Welfare of Weavers and Craftsmen (Deb. 14. Vol. III. 21-07-2009) 

Community 
(Deb. 16. Vol. III. 23-07-2009) Col. 246-52 
CoL28-JO Adverse Impact of Imported Chinese 

.leu, Shri Mohaa 

Centrally Sponscnd Tourism Schemes 
(Deb. 22. Vol. IV. 31-07-2009, 
Col. 376-10 

Crop Trains ofGM Seeds 
(Deb. 20. Vol. III, 29-07-2009) 
ColS07~ 

Drought Resistant Seeds 
(Deb. 19, Vol. III. 28-07-2009) . 
Col 392-93 

General Budget. 2009·20 I O-Grneral 
Discussion and Demands for Exee" 
CftnIs(GencraI).2006-.2OO1 
(Deb. I. Vol. II. 13-01-2009): 

Goods 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 123-24 

Airpon Development fee fiom Passengers 
(Deb. 6. Vol. II. 09-01-2009) 
CotS-IS 

Allocation ofNlIlUral Gas ft-om KG Basin 
(Deb. 25. Vol. IV. 06-08·2009) 
Col. 102 

Amendments in Plantation Labour 
Act, 19~1 
(Deb. I. Vol. II. 13·01·2009) 
CoI.215-17 

Col 628-3 I : ArmedGuardsofPS8s 

Genetically Modified Foods 
(Deb. 26. Vol. IV, 07-08·2009) 
Col.359-60 

Herbicide Tolerant Crops 

(Deb. 26. Vol. IV, 07·08·2009) 
Col. 126-27 

. Banking Reforms 

(Deb. 24. Vol. IV. 04·08.2009) . 
(Deb. 2. Vol. II. 03-07·2009) 
CoI.36~ 

Col. 202-03 

Maternal Deaths 
(Deb. 20. Vol. III. 29.07.2009) 
Col ..... SI 

BHEL-NTPC Joint \Iet1ftn Project 
(Deb. 2. Vol. If. 03·07·2009) 
CoI.434-3S 

i ChicfofOefenceSlaIf 
Sustainable Agriculture Projects : (Deb. 23, Vol. IV. 03.0'-2009) 

(Deb. 26. Vol. IV. 01·08-2009)'. Col. 135 
Col. 14243 

Jeya4.rai, SJui S.R. : COMtitution of Tiger Foundation 
, (Deb. 5, Vol. II. 01-07-2009) 

General Budget - 2009·2010 General, Col. 14246 
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Credit Flow to Agriculture Sector 
(Deb. 7, Vol. II. 10·07.2009) 
Col. 95-96 

Harassment oflndian Immigrants in U.K. 
(Deb. 10. Vol. II, 15·07·2009) 
Col. 368-69 

Decreasing Ground Water Level Impact ofFDI Norms 
(Deb. 10. Vol. II, 15-07-2009)! 
Col. 409-1 I . (Deb. 23. Vol. IV. 03-08·2009) 

Col. 421·23 
Delay in Payment of Salaries and 

Incentives to Air India Employees ! Impon of Cheap Goods 
(Deb. I. Vol. II, 02-07-2009). (Deb. 13. Vol. III. 20-07-2009) 
Col. 162 Col. 2-9 

Demands for Grants (General) - : 
2009-2010- Ministry of Agriculture ' 
and Ministry of Consumer Affairs, ; 
Food and Public Distribution I 

(Deb. 13, Vol. III. 20-07-2009) . 
Col. S4().4S 

Demands for Grants (General) 2009·20 1 0 
Re: Ministry of Women and Child : 
Development 
(Deb. 16. Vol. Ill, 23·07·2009) 
Col. 389-92 

Inflation 
(Deb. 2. Vol. II, 03·07-2009) 
Col. 5-16 

Instructions to CIC and SIC 
(Deb. 20. Vol. III. 29·07·2009) 
Col. 261 

Interview for Pre-School Admission 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 306 

Malpractices in Phannacy Courses 
DemInds forGnnts(Gcneral). 2009-2010 I (Deb. J S, Vol. III, 22.07.2009) 

Re: Ministry of Home Affairs : Col 398-99 
(Deb. 15, Vol. Ill. 22-07-2009) . 
Col. 710-12 Meeting of Foreign Secretaries of India 

Dissolution ofNIF 
(Deb. 26, Vol. IV. 07·01-2009) : 
Col. 24041 ! 

and Pakistan 
(Deb. 10. Vol. II. 15-07-2009) 
CoL 127 

FM Radio Stations i Mobile Banking System 
(Deb. 19, Vol. III. 28-07·2009) : (Deb. 7. Vol. II. 10-07-2009) 
Col30~ Col. 27S-TI 

General 8udget--2009-2010 General: 
Discussion and Dm\ands for Excess 
(irants(GeneraI).2006-2007 
(Deb. 8. Vol. II, 13-07·2009) 
('01.617 
(Deb. 9, Vol. II. 14-07·1009) 
Col. 6&3-86 

Modification in PPP Mode 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 535-36 

National Eligibility Test 
(Deb. 23. Vol. IV, 03-01-2009) 
Col. 286 
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Need to release funds to address the I Regulatory Frame for Private Sectors 
problemsoffannmofAndhraPradcsh (Deb. 15, Vol. Ill, 22-07-2009) 
growing oil palm (MUR 317) I Col. 293-94 
(Deb. 13, Vol. III, 20-07-2009) I RchabilitationofRapeVictims 
CoI.~ I (Deb. 26. Vol. IV, 07-08-2009) 

Col 235-36 
Need to l'CViewand modify Section IISBBC I R . fDoh R und fT IL_ I esumpllon 0 a 0 0 a ..... 

of the Income Tax Act (MUR 317) i (Deb. 8., Vol. II, 13-07-2009) 
(Deb. 19. Vol. Ill, 28-07-2009) I Col 58-59 
CoI.49b-97 ' ! Review ofSEZ Policy 

New Jmmigration Law ! (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 20, Vol. III, 29-07-2009) 1 CoI.36~ 
Col. 444-45 II' Sc:nIpping ofUGC and AICTE 

, (Deb. 8, Vol. II, 13-07-2009) 
Nexus Betweal ULFAand lSI i Col 213-14 I . 

(Deb. 4, Vol. II, 07-07-2009) I' C" __ .":' Sen' C" 
~UJ It)' to tOr ItlZel1S 

Col. 220-21 ! (Deb. 9, Vol. II. 14-07-2009) 
No Back-up Radar System at Chennai 1 CoL 523-26 
A~ I ~of~lmPMF 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col. 271-72 ! Col. 291-92 

OffIoading of equity ill BHEL I Sborta~e of wheelchairs at Railway 
I Stations 

(Deb. 6, Vol. II, 09-07-2009) I' (Deb. 6, Vol. II. 09-07-2009) 
Col 147.... CoLlH-13 

Operation of Flights II Vesakhapdnam I Strenglhening of Bankin& System 
Airport (Deb. 7, Vol. II. 10-07-2009) 
(Deb. I. Vol. II, 02-07-2009)' Col.313-15 
Col 1~31 I Vacant Post in NHR.C 

Promotingof8.Ed. andTcachiG&Training! ~~ Vol. III. 21-07-2009) 

~.md I 
(D b I 8 "I ' Vacant posts in KV, 
c:.1~1(; '1'0. Ill. 27-07-2009)! (Deb. 13. Vol. III, 20-07-2009) 

I Col. 379-11 
Railway Budgct (2009-2010) (Deb. 9, VoL I Wllbdrawal of CISF Cover from Power 

II, 1~-2OOI) i Companies 
CoI.68346GencraIDiscuuion i (Deb. 24, Vol. IV, 04.08.20(9) 
(Deb. 5, Vol. II, 0'-07-2009) I CoL 191.-92 
Col. 535-38 ! Jlpjlaap. Sltri Ra .... 

Rajiv Arogyashree Health Scbeme 
(Deb. 10. Vol. II. 15.07.2009) 
CoLJ75-76 

Padma Awards 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 109 
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Jindal, Sbri Naveea 

Acquisition of Land by DDA 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 233-34 

Agreements with foreign countries for 
Uranium 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 162-63 

Callous Behaviour of Airlines 

Foreign Flight Crew in Indian Carriers 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 24 

Forensic Science Laboratories 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 483-84 

Forest Villages 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 108-09 

(Deb. 16, Vol. III, 23-07-2009) . General Budget - 2009-2010, General 
Col. 139-40 Discussion and Demands for Excess 

Child Tracking System Grants (General), 2006-2007 
(Deb. 7, Vol. II, 10-07-2009) ~~7-;i Vol. II, 14-07-2009) 
Col. 323-28 

Child Welfare Committees I Global Advisory COWICii 
(Deb. 26, Vol. IV, 07-08-2009) ~;~9?.!s Vol. II, 08-07-2009) 
Col. 191-93 . 

Construction and Maintenance of 
Natiooal Highways 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 68 

Construction of New Airports 
(Deb. II, Vol. Ill, 16-07-2009) 
Col. 51 

Deveiopmem of Skills 
(Deb .. 8, Vol. II, 13-07-2009) 
Col. 151-55 

Development Schemes for Minorities 
(Deb. 16. Vol. III, 23-07-2009) 

Growth of Air Traffic:: 
(Deb. 2S, Vol. IV, 06-08-2009) 
CoL 4-9 

Guidelines Regarding Recovery Agents 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 35-36 

Himalayan Cu1tural Heritages 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 252 

Impact of Recession on Aviation Sector 
(Deb. I I, Vol. III, 16-07-2009) 
Col. 198-99 

CoL 49-51 India-Iran Gas Pipeline Project 

I (Deb. IS, Vol. 1II, 22-07-2009) 
Export of Automobiles Col. 222-23 

(Deb. 25. Vol. IV, 06-08-2009) 
CoI.206-08 

ExporU from SUS 
(Deb. 18, Vol. 111, 27-07-2009) 
Col. 365 

Exports of Wind Equipments 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 72-74 i 

Infant Mortality Rate 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.131-35 

Initiative by the Indian Mountaineering 
Foundation 
(Deb. 24, Vol. IV, 04-08-2009) 
Co1.111 
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Interest on IT Refund 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 27J..74 

Recruitment in Anny 
(Deb. 23, Vol. IV, 03-08-2009) 
CoI.40s-06 

Invitro Fertilization Clinics i Restoration of Old Film Prints 
(Deb. 10, Vol. II. 15-07-2009) I (Deb. 24. Vol. IV, 04-08-2009) 
Col. 539-40 Col. 242-43 

Job Loss Due to Economic Downturn I Rising Cases of Infertility amongst 

~~:3~ Vol. II, 13-07-2009) i ~~15, Vol. III, 22-07-2009) 
1 Col317 

National Ganga River Basin Autbority I Shortage of Trained Pilots 
(Deb. 10, Vol. II, 15-07-2009)! (Deb. 6, Vol. II, 09-07-2009) 
CoL3S9-a) j Co1.61~3 

National Health Programme for Children I Sri Lankan Refugees 
(Deb. 5, Vol. II. 08-07-2009)! (Deb. 24 Vol. IV 04-08-2009) 
Col. 405-08 ," Col. 389 

New Delhi Railway Stillion I Targets under NHDP 
(Deb. 6, Vol. II, 09-07-2009) i (Deb. 9, Vol. II, 14-07-2009) 
Col. 22J ! Col. \19-22 

I 
NPS for All Citizms I TrafflCkinJ of Women II1CI Children 

(Deb. 7, Vol. II, 10-01-2009) \ (Deb. 22, Vot IV, 31-01-2009) 
Col. 25 I-52 I CoL497 

Poor Maintenance of Highways i Upgradation of Indian Railways 
(Deb. 4, Vol. II, 07-07-2009) i (Deb. 6, Vol. n, ~~07-2009) 

Col 255 I CoI.155-S6 

Procurement and Shortage ofFoodgrains I Wind Energy GenenIlioD 
(Deb. 9, Vol. II, 14·07·2009) i (Deb. 7, Vol. II, 10-07-2009) 
Col419-95 I Col. 74-84 

Procurement ofDcfence Equipment I WOIting ofNMOFC 
(Deb. 23, Vol. IV, 03-01-2009) (Deb. 11. Vol. III. 16-07-2009) 
CoL 391-93 I Col. 3O~ 

Promotion of Medicinal Plants I JoIId, Dr. M .... M ...... 
(Deb. 5, Vol. II, 08·07-2009) i Annual Growth Rate oldie States 
Col. 91-100 ! (Deb. S, Vol. 11. 01-07.2009) 

Provision of Quality Materials 10 Soldiers I ColIO-l4 
(Deb. I J, Vol. III, 20·07.2009) I Atrocities on DaIns 
Col. 16 ! (Deb. 9, Vol. II, 14-07·2009) 

Railwa; Budget (2009.2010) _ General I Cot. 262·350 
Discussion J Benches of Supreme Court 
(Deb. S, Vol. II, 08·07·2009) I (Deb. 16. Vol. nt. 23·07·2009) 
Col. 589-91 . Col. 265 
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Contribution of Commerce and Industry I Fund under Small Savings Schemes 
in Growth ofGDP (Deb. 22, Vol. IV, 31-07-2009) 
(Deb. 20, Vol. III, 29-07-2009) Col. 374-75 
Col. 199-200 

Credit Cards 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 373-74 

Credit Flow to Agriculture Sector 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 95-96 

Credit Growth Rate 
(Deb. 26, Vol. IV, 07-08-2009) 
Cot. 19-3) 

Crime Against Women 
(Deb. 4, Vol. II, 07-07-2009) 
Col.) 17-35 

Demands for Grants (General), 
2009-20)0-Ministry of Human 
Resource Development 
(Deb. to, Vol. II, 15-07-2009) 
Col. 593-613 

Disinvestment ofPSUs 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 619-20 

Ethanol Blended Petrol 
(Deb. t 1, Vol. III, 16-07-2009) 
Col. 238-41 

Expenditure on Health Sector 
(Deb. 10, Vol. II, 15-07·2009) 
Col. »32 

FDI in Retail Sector 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 441-42 I 

General Budget, 2009· t O-General 
Discussion and Demands for Excess 
Gnmts--{GeneraI),2006-07 
(Deb. 6, Vol. 11, 09-07-2009) 
Co1.37t-85 

Gradual Decline of Level of Major Rivers! 
Water Reservoirs 
(Deb. 20, Vol. III, 29-07-2009) 
CoI.319-20 

Impact of Green House Gas Emission 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 7-8 

Improving the Efficiency of Handloom 
Workers 
(Deb. I, Vol. II, 02-07-2009) 
Cot.IOS-IO 

Incentives/Concessions to Handloom 
Weavers 
(Deb. I, Vol. II, 02-07-2009) 
CoI.157~ 

India-Singapore Trade Agreement 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 187 

Industry Status to Retail Market 
(Deb. 8, Vol. II, 13-67-2009) 
CoI.)4B 

Installation ofTelecom Network 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 350-52 

Irrigated Land Area 
Financial Assistance to Small and (Deb. 24, Vol. IV, 04-08-2009) 

Medium Industries Col 266-68 
(Deb. 22. Vol. IV, 31-07-2009) i . 
Col. 677·79 'I Misutilisation of U.S. Aid to Pakistan 

Against India 
Food Crisis • -2009 I (Deb. 20, Vol. Ill, 29-07-2009) 

(Deb. 24, Vol. IV, 04 08 ) I' Col 515-16 
CoIAIS-16 . 

I 
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Need to undertake development works in I Proc:Iw:ticm Rate of CTOPS under NAIS 
Varanasi under Jawaharlal Nehru (Deb. 19, Vol. III, 28-07-2009) 
National Urban Renewal Mission t CollS4-S7 
(MUR377) . . 
(Deb. 21, Vol. IV, 30-07-2009) Ramfall During Monsoon 
Col294-9S I (Deb. IS, Vol. III, 22-07-2009) 

i Col39S-96 
New Variety of Paddy 

(Deb. 9, Vol. II, 
Col. 479-80 

14-07-2009) I RaisingofFund ! (Deb. 26, Vol. IV, 07-08-2009) 
I Col 231-39 

~Deb. 17, Vol. Ill, 24-07-2009) 1 Rates of Interest in Small Savings 
Coll#46 I Schemes i (Deb. 17, Vol. 111, 24-07-2009) 

OpeningofKendriya Vidyalaya : Col 316-19 
(Deb. 13, Vol. IJI. 20-07-2009) I 
Col 34 i Repon of Law Commission on Poverty 

Per Cap. PC' j (Deb. 10, Vol. II, 15-07-2009) 
Ita ower onsumptJon i Col. 40 1-02 

(Deb. 22. Vol. IV. 31-07-2009) j 
Col. 489-91 I Rise in C8SiH of HIV/AIDS Affected 

Population Below Poverty Line ! Odldmt 
~~' Vol. II, 15-01-2009) I ~~_;:' Vol. 111',29-01-2009) 

PrM:e IndK:es I Settmg up of New Tecbnac:allnshtutes 
(Deb. 22. Vol. IV, 31.07-2009)! (Deb. 8, Vol. U, 13-07-2009) 
CoL 80-81 I CoI.I97-99 

PricelSaJc ofDDA Flats I Slum CluslerS 
(Deb. 22, Vol. IV, 31-07-2009) I (Deb. 2. Vol. II, 03-07-2009) 
CoL 371-73 I Col 173-74 

Prices ofCbemical Ferti.lizers I Social Responsibility of Public Sector Oil 
(Deb. 6, Vol. II, 09-07-2009) I Companies 
Col. 134-36 I (Deb. 6, Vol. 11, 09-07-2009) 

! 
Pri_PublicPIII1Denbip I Col 113-14 

(Deb. 13, Vol. JII, 20-07.2009) I! Steps for NHAI Road Builden 
<Alm-23 (Deb. 19, Vol. III, 21·07·2009) 

-""'.J.._: . of'l C-.....L... I Col. 4S1 
~IUU....uonc:apactty 01 rell~na 

(Deb. 21, Vol. IV, 30-07-2009) I Suicide Cases 
Col. 140-42 I (Deb. 4, Vol. II, 07-07-2009) 

Production of Oil and Gu in Krishna 
Godavari and Cauvery Basin 
(Deb. I, Vol. 11, 02-07-2009) 
Col. 151-52 

Col)90-98 

Tqet for Construction of Roads 
(Dcb. 24, Vol. IV. 04-01-2009) 
CoI.46-SO 
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(Deb. 17, Vol. III, 24-07-2009) . 
Targets under PMGSY 1 Josbi, Sbri Mahesh 

Col. 13-30 Agncultural Loans 
(Deb. 22, Vol. IV, 31-07-2009) 

Technology Upgradation Textile Industry CoL 381 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 118-26 

Terrorist Training Camps 
(Deb. 4, Vol. II, 07-07-2009) 
CoL2n 

Textiles Parks 
(Deb. II, Vol. III, 16-07-2009) 
CoJ.I69-70 

Toll Tax on Delhi-Gurgaon Expressway 
(Deb. 4, Vol. II, 07-07-2009) 
CoL 278-79 

Traffic Handling Capacity at Major Ports 
(Deb. 13, Vol. Ill, 20-07-2009) 

Commercial use of Vacant Land 
(Deb. II, Vol. III, 16-07-2009) 
CoL 150 

Construction of Overbridges at Level 
Crossings 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 113-15 

Electrification of Rail Routes 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 37-42 

Extraction of Petroleum and Natural Gas 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 183-84 

Col. 369-71 HIV among Children 
Unutilised Rail Land (Deb. IS, Vol. III, 22-07-2009) 

way I CoL 387-88 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 13-22 Illegal Foeticide 

Water Reservoirs in the Country 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 298--30 I 

Jolla!. Slari KaHan 

(Deb. 20, Vol. III, 29-07-2009) 
CoL3~22 

Injectable Polio Vaccine 
(Deb. 20, Vol. III, 29-07-2009) 
Col.~ 

Constitution Review Commission I Inter-Linking of Rivers 
(Deb. II, Vol. III, 16-07-2009) I (Deb. 5, Vol. II, 08-07-2009) 
Col. 29-31 Col. 1-14 

Funds for Dairy Development i Lignite based Power Projects 
(Deb. 24, Vol. IV, 04-08-2009) I (Deb. 26, Vol. IV, 07-08-2009) 
Col. 149-54 Col. 166-68 

State Funding of Elections I Local Train in Jaipur 
(Deb. 16. Vol. Ill. 23-07-2009) ! (Deb. 25, Vol. IV, 06-08-2009) 
Col. 83-91 I Col. 241-43 

Status of Pending Proposals of AYUSH ! Maintenance of National Highways 
(Deb. 20. Vol. III. 29-07-2009) : (Deb. 19, Vol. III, 28-07-2009) 
Col. 144-46 I' COI.S6-S7 

Utilisation ofland aliened to BHEL National Law University 
(Deb. 21, Vol. IV, 30-07-2009) I (Deb. 25. Vol. IV, 06-08-2009) 
CoI.J6J-64 ! Col.273 
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Nyaya Pancbayats 
(Deb. 22. Vol. IV, J 1-07-2009) 
Col9()..91 

BikmGang 
(Deb. 14. Vol. Ill, 21-07-2009) 
Col 392-95 

Prices of Chemicals and Fertilizers I Corruption in Judiciary 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 25. Vol. IV, 06-01-2009) 
Col 14344 I Col. 24741 

Sambhar Salts Limited Credit to MSM Enlerprisesllndustries 
(Deb. 25, Vol. IV, 06-01-2009) (Deb. 26. Vol. IV, 07-08-2009) 
Col. 143-44 I Col 56-51 

Simplification OfEnvdOllUaIai Clearance I Crime Against Women 
Process I (Deb. 22, Vol. IV, 31-07-2009) 
(Deb. IS, Vol. III, 22-07-2009) I Col. 233 

Col 297-98 I Data Bank of Students SCudying Abroad 
Social RcsponsibilityofPublic Sector Oil I (Deb. 10, Vol. II, 15-07-2009) 

Companies I CoI.I8-27 
(Deb. 6, Vol. II, 09-07-2009) ,!-' c......-. 
Col 113-14 I DeeWR: m ............. 

(Deb. 18, Vol. III. 27-07-2009) 
Tourism Packages I Col 29-35 

(Deb. II, Vol. III. 16-07-2009) I 
Col, 22&-27 Delay in Exploratioo Wort in Bumer 

Training Programme for Sports Persons 
(Deb. 14. Vol. 111. 21-07-2009) 
Col. 307-08 

Su1cbor Basin 
(Deb. II. Vol. III. 16-07-2009) 
Col31S-16 

Demands for Or8llu (Oencr.f)-
Unifonn Waccs under NREGS ! 2009-20 I O. -Minisby of AJricuIbn 

(Deb. 2. Vol. II, 03-07-2009) i and Minidftl of Consumer Affairs • 
Col. ... .,... I ~ •• ~ 

.t.CU"O I Food and Public: Distribution 
Wheat for PDS 

(Deb. 14. Vol. til. 21-01-2009) 
ColS2-5a 

(Deb. 13, Vol. III. 20-07-2009) 
CoI.S6I~ 

Deposits in Forei", Countries 
Josbi,SbriPnIJlad I (Deb. 2. Vol. II. 0)-07-2009) I Col. 2S4-55 
AduJtcration in Food IIemI 

(Deb. 5. Vol. II. 08-07-2009) I Development of Hub Ii Airport 
Col. 373-16 I (Deb. II. Vol. 1Il, 16-07-2009) 

Col. 2SO-S I 
Adverse Impaa of Imported Cbinese I 

Goods Earnings &om Frei&ht Cmiaac 
(Deb. I. Vol. II, 13-07-2009) I (Deb. I, 'Vol. 11. 02-01-2009) 
Col. 123-24 I Col. 283-15 

Bangladnbis in NCI. 
(Deb. 4. Vol. II, 07-07-2009) 
CoI.9J-92 

£tfecti~ ofTeJecom Servic:es 
(Deb. 8, Vol. 11. 13-07.2009) 
Col. 139-40 



NAMEINDEX 495 

Establishment of Courts 
(Deb. II, Vol. III, 16-07-2009) 
Col. 50-51 

Kidnapping of Children 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 306-16 

Export ofNatw-a1 Gas Land Acquisition by NHAI 
(Deb. 1, Vol. II, 02-07-2009) b Col. 147 (De. 14, Vol. 111,21-07-2009) 

Col. 4448 
External Debt I 

(Deb. 22, Vol. IV, 31-07-2009) I Misuse of Funds by NGOs 
CoI.5679W II (Deb. 8, Vol. II, 13-07-2009) 

E . b 1i . . Col. 71-72 
xtortlOfl y erronsts In NE States I 

(Deb. 9, Vol. II, 14-07-2009) NeedtohonourDr.GangubaiHangalwith 
Col. 238-39 Bharat Ratna Award (MUR 377) 

Financial Assistance to Research Centres (Deb. 24, Vol. IV, 04-08-2009) 
(Deb. 9, Vol. II, 14-07-2009) Col. 578 
Col. 93-94 

Foreign Airlines in Domestic Aviation 
Sector 
(Deb. I, Vol. II, 02-07-2009) 
Col. 322-23 

General Budget, 2009-201 O-General 
Discussion and Demands for Excess 
Grants (General), 2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
CoLS2I-26 

Impact of FTAs 
(Deb. 23, Vol. IV, 03-08-2009) 
CoI.62~3 

NH Projects on PPP Basis 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 498-512 

Ongoing Projects for Exploration of Oil 
(Deb. 16, Vol. III, 23-07-2009) 
Col 233-38 

Overloading of Air Traffic Control 
(Deb. II, Vol. III, 16-07-2009) 
Col 197-98 

Procurement of Aircraft Carrier Admiral 
Gorshkov 
(Deb. 8, Vol. II, 13-07-2009) 

Import of Cheap Chinese Goods Col. 160-61 
(Deb. 18, Vol. Ill, 27-07-2009) Rail Accidents 
Col. 323-26 (Deb. I, Vol. II, 02-07-2009) 

Increase in Demand of Iron Ore Col. 87-88 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 128-29 Railway Budget, (2009-2010) - General 

Increase in Prices of Medicines I 
(Deb. 16, Vol. Ill, 23-07-2009) 
CoL299-JOI 

India-Japan FTA 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 322 

Introduction ofOST 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 20 1-02 

Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 758-65 

Reforms in DRDO 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 4()().() 1 

Refund to Exporters 
(Deb. 26, Vol. IV. 07-08-2009) 
Col. 148-49 
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Regulation of Surrogacy 
(Deb. S, Vol. II, 
Col. 97-98 

I Kadaluldia, Sbri Na .... bllai 
08-07-2009) Demands for Grants (General)-

2009-2010, Ministry of Agriculture and 
Religious Conversions Ministry of Consumer Affairs • Food 

(Deb. 9, Vol. II, 14-07-2009) and Public Distribution 
Col 420 (Deb. 13, Vol. III, 20-07-2009) 

Review of Foreign Policy Col. 61 5016 
(Deb. 20. Vol. III, 29-07-2009) I Demands for Grants (General) 2009-2010 
CoUIS 

Re: Ministry of Women and Child 
Self Help Groups under SGSY Development 

(Deb. 17. Vol. III, 24-07-2009) (Deb. 16. Vol. Ill, 23-07-2009) 
ColI~78 Col3SO-SI 

Shortage of Doctors WIder NRHM I Development ofVadinar Port 
~~i71 Vol. II, 08-07-2009) I (Deb. 23. Vol. IV, 03-01-2009) 

Col 129-30 
Shortage ofPowec 

(Deb. 2. Vol. II, 
CoL 397-4IS 

03-07-2009) I ExtensionofBba~TarapurRailway 
Une 

Smuggling ofFatilizen 
(Deb. I, Vol. II. 
CoL 208 

02-07-2009) 

Supply of Coal to Steel Plants 
(Deb. IS. Vol. III, 22-07-2009) 
ColI~ 

Surrendering of Telephone/Internet 
Connections 
(Deb. I, Vol. II, 13-07-2009) 

I (Deb. 25, Vol. IV, 06-08-2009) 
Col 271-72 

FligbIs from Amreli to Sural and Mumbai 
(Deb. 6, Vol. II, 09-07-2009) 
Col24J-42 

Gauge conversion between Dhasa-
Junagadb 
(Deb. 6, Vol. II, 09-07.2009) 
Col. 107 

Col 220-21 I Infant and Child Mortality Rate 
ThennaJ PowerPIInts (Deb. 15, Vol. III, 22-07·2009) 

(Deb. 2. Vol. II, 03-07-2009) Col. 312-16 
Col. I 11-67 Jakhau Fishery H8'bour 

TraftickingofGirIs (Deb. 9. Vol. II, 14-07-2009) 
(Deb. 17, Vol. III, 24-07-2009) CoL6s-66 
CoL 100-02 I Latest Technology for Apiculture 

Training to Teachers I (Deb. 24, Vol. IV. 04-01-2009) 
(Deb. 23, Vol. IV, 03-08-2009) I CoL 349-52 
CoL240-44 

Law for Rape Cues 
JtIdev,SllriDilipSiDp ! (Deb. II, Vol. III. 16-07-2009) 
Railway Budget, (2009-20 I 0) - General CoL S4-S5 

Diacuslioo 
(Deb. 5, Vol. 
Col. 813-14 

MaJnm..Surat iaten:ity train 
It. 01-07·2009) (Deb. 6, Vol. II. 09-07-2009) 

! Col. 174 
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Maternal Mortality Ratio 
(Deb. IS, Vol. III. 22-07-2009) 
Col. 276-79 

Exports of Major Items 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 29-43 

Rise in prices of essential commodities ' G-8 Summit 
(OUR 193) (Deb. 20, Vol. III, 29-07-2009) 
(Deb. 26, Vol. IV. 07-08-2009) Col517-18 
Col. 406-07 

R R li . I . I Ground Handling Operations 
0- a ennma Project 
(0 b 13 V I III 20-07 (Deb. 16, Vol. III, 23-07-2009) 

e. , 0., -2009) Col 257-58 
Col. 14849 . 

lealmadi, Sbri Sarah 

Adverse Impact of Imported Chinese 
Goods 
(Deb. 8. Vol. II, 13-07-2009) 
Col. 123-24 

Alternative Modes of Delivery of 
Highways 
(Deb. 14, Vol. III, 21-07-2009) 
Col. ISS 

Amendment in Coal Mines 
(NationaIisation)Act. 1973 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.51~15 

Caravan and Heliport Tourism 
(Deb. 17, Vol. III, 24-07-2009) 
CoI.S4748 

Cleaning of Mula-Mutha Rivers 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 197-98 

Consumption of Cement 
(Deb. 8, Vol. 11, 13-07-2009) 
Col. 290-91 

~line in Exports 
(Deb. II, Vol. III, 27-07-2009) 
CoI.29-3S 

Export of Cotton 
(Deb. II, Vol. III, 16-07-2009) 
Col. 192-94 

Export of Stones 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 24546 

Import and Export Duty on Iron Ore 
(Deb. II, Vol. III, 16-07-2009) 
Col. 14041 

Increase in FDI 
(Deb. 8, Vol. II, 13-07-2009) 
Col.%-99 

Indigenous Engines for Aircraft 
(Deb. n, Vol. IV, 03-08-2009) 
Col. 346-47 

Manufacturing of Medicines 
(Deb. II, Vol. III, 16-07-2009) 
Col. 138-39 

Melting of Himalayan Glaciers 
(Deb. 5, Vol. II, 08-07-2009) 
Col.49-SO 

Offloading of equity in BHEL 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 24748 

Pawan Hans Helicopters Ltd. 
(Deb. I, Vol. II, 02-07-2009) 
Col. 127 

Port Policy 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 285 

PuneAirport 
(Deb. 16, Vol. Ill, 23-07-2009) 
Co1.211-12 

Review ofNREGS 
(Deb. 7, Vol. n. 10-07-2009) 
Col. 181-83 
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Revival of Fertilizer Plants I Appointment ofChainnan ofNHRC 
(Deb. 16, Vol. III, 23-07-2009) I (Deb. 24. Vol. IV. 04-08-2009) 
Col. 130-31 i CoI.I72 

Shortage of LPG Distributors i Assistance to Handloom Sector 
(Deb. I, Vol. II, 02-01-2009) I (Deb. 1. Vol. II, 02-07-2009) 
Col. 194 i Col5C)..60 

Spurious Drugs from China Under Made ! Coconut CUltl' t' . Ind' ~ J va Ion 
(~eb.Ja 8':' Vol. II, 13-07-2009) !II ~~~9 24, Vol. IV, 04-08-2009) 
Col. 223 

Status of Ganga Action Plan I Cultivation of Coconut 
(Deb. 5, Vol. II. 08-07-2009)! (Deb. 4, Vol. II, 07-07-2009) 
Col. 299-30 1 I Col. 411-84 

1 
Survey on Forts in Pune I Educationally Backward States 

(Deb. 15. Vol. III, 22-07-2009) (Deb. I, Vol. II. 13-07-2009) 
CoI.304-05 I Col. 214-15 

I 
Targets for Iron-Ore Export I Financ:e(No.2) Bill. 2009-C0nsid. 

(Deb. 18, Vol. III, 27-07·2009) i (Deb. 17, Vol. Ill, 24-07-2009) 
Col. 268-10 l Col. 61 1-18 

Trade on Border 
(Deb. 23. Vol. 
Col. 395-96 

! Formation of Rail way ZoncsIDivisioN 
IV, 03-01-2009) I (Deb. 11. Vol. III. 16-07-2009) 

I CoI.lS9«l 
Transportation of Ore IF" fF 

(Deb. 14, Vol. III, 21-07-2009) l uncuom(Deb Dlo CI 
Col. 355 !. 4, Vol. II. 07-07.2009) 

1 Col. 5 19-2 I 
Travel Advisory to US Citizens i 

(Deb. 5, Vol. II, 01-07-2009) ! General Budget, 2009·10-General 
Col. 23 1-32 I Discussion and Demands for &cess 

Utban Co-operative Banks 1 Grlnb-{0encraI), 2006-07 
(Deb. 26, Vol. IV, 07-01.2009) I ~:n.~ Vol. II. 09-07-2009) 

Col. 326 I 
World Bank Report on Climate Change i lnadeq~ Number of Fli&hll to Gulf 

(Deb. 5, Vol. II. 08-07-2009) I Countries 
Col 390-91 I (Deb. I, Vol. 11. 02-07-2009) 

i Col293-94 
Keraaaurn. Stari P. ! 
A-:.01~-· I' d' 1 __ ... • h' i InflowofWorkentTomAbrolld 

..... KoRan:» anvo vIAl 'PIY ... _\( ve "Ies : 
(Deb. 9, Vol. II, 14-07-2009) j (Deb. 10. Vol. II. 15-07-2009) 
UJI. 241 i Col. 196-97 

AnpnwadiIMini Anpnwadi Cattres I Loan Waiver Scheme 
(Deb. 2. Vol. II. 03-o7~2009) I (Deb. 9, Vol. 11. 14..07-2009) 
Col. 297-99 , Col.42-46 
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Loss to Coconut Plantations 1 Relief Package for Kerala Fanners 
(Deb. 14, Vol. III, 21-07-2009) (Deb. 4, Vol. II, 07-07-2009) 
Col. 216-17 I Col. 4Q6.()7 

National TB Control Programme I Research Projects 
(Deb. 5, Vol. II, 08-07-2009) I (Deb. 9, Vol. II. 14-07-2009) 
CoI.220-JO , Col. 432-33 

Need to include 'MARATHI' community Ii Reservation for SC/ST in Private 
ofKasargod district, Kenla in the list Companies 
of Scheduled Tribe (MUR 377) I (Deb. 10, Vol. II, 15-07-2009) 
(Deb. 5, Vol. II, 08-07-2009) I Col. 449-50 
CoI.S20-21 I R . I f'" Ii' U' eVlva 0 "accme manu actunng OIts 

New Rail Coach Factory. I (Deb. S, Vol. II, 08-07-2009) 
(Deb. II, Vol. llI, 16-07-2009) I Col. 135-36 

I 

CoI.IS-19 I Rise in Prices of Essential Commodities 
New RaitwayLines I (Deb. 4, Vol. II, 07-07-2009) 

(Deb. I, Vol. II, 02-07-2009) Col. 59-65 
Col. 14346 ! Road Over-Bridges 

Norms UnderPMGSY I (Deb. I, Vol. II, 02-07-2009) 
(Deb. 7, Vol. II, 10-07-2009) I Col205-()6 
Col. 169-70 I Satellite stations 

OpeningofKmdriya V'Jdyalaya I (Deb. 6, Vol. II, 09-07-2009) 
(Deb. 13, Vol. III, 20-07-2009) I CoI.l66-67 
Col. 17-38 I Setting up ofEzhimala NavalAc:ademy 

RaiJwaYBudget(2009-2010>- General l (Deb. 8, Vol. II, ]3-07-2009) 
D. . Col. 226 

IKUI510n 
(Deb. 5, Vol. II, 08-07-2009) I Setting up of Research Centre for 
Col. 120-24 I Ayurveda 

i (Deb. IS, Vol. III, 22-07-2009) 
Railway projects in Kerala I Col. 256-57 

(Deb. 6, Vol. II, 09-07-2009) I 
Col. I05-()6 I Thermal Scanner for Swine Flu 

R ad· V' Ind' I (Deb. 5, Vol. II, 08-07-2009) 
chace to Kh I and II age I UStrles ! Col. 274 

(Deb. 4. Vol. II, 07-07-2009) I 
Col. 261-62 . Karwaria, Sbri Kapil Muni 

I 
~uction on VlICcine Quota to States ! Ration Cards for BPL Families 

(Deb. 5, Vol. II, 08-07-2009) I (Deb. 24, Vol. ]V, 04-08-2009) 
Col. 164-65 . Col. 183-84 

1 

Rehabilitation of Tamil Civilians in 1 Kaslayap, Slari Virender 
Sri Lanka I Allocation of Funds for Hilly Regions 
(Deb. S. Vol. II, 08-07-2009) (Deb. S, Vol. II, 08-07-2009) 
Col. 136-37 I CoI.340-42 
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AMB-Andaura to Daulatpur Railway Line I Export of Fruits and Vegetables 
(Deb. 6, Vol. II. 09-07-2009) I (Deb. 23, Vol. IV, 03-08-2009) 
Col. 249-51 . Col. 158 

Annandale Helipad Ground ofShimla Extension of Industrial Package 
(Deb. 23, Vol. IV, 03-08-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col 106 ColIS4 

Central Law against Cow Slaughter I Genetically Modified Foods 
(Deb. 14, Vol. Ill, 21-07-2009) I (Deb. 26, Vol. IV, 07-08-2009) 
Col. 409-10 ! CoI.3S%O 

Cold Storages Facilities I GM Crops 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col137~ I Col. 162-63 

Compensatory Afforestation Fund I GYPSA Hydro-EIectric Project 
(Deb. 5, Vol. II, 08-07-2009) I (Deb. 5, Vol. II, 08-07-2009) 
CoI.215-t6 ! CoI.~57 

Constitution of National Board for I Jipsa Hydro Power Project 
Development of Himalayan States I (Deb. 26, Vol. IV, 07-01-2009) 
(Res.) i ColI23-24 
(Deb. 2, Vol. III. 3-(17-2009) I 
Col 706-15 Kalka-SbimIa National HigInIway 
(0 b 7 V. 1 II 10-07-2009) (Deb. 4, Vol. II, 07-07-2009) e. , o. , Col S49-SO 
Col. 492-S01 

Construction of Higbways in Hill Stales 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 259 

I 
Need to declare Girtpar (Jaunsar Babar) 

region in district Sirmaur, Himachal 
Pradesh lIS a TribaI.-ea (MUR 377) 
(Deb. I, Vol. II. 02-07-2009) 

Construction of Rohtang Tunnel I Col. 371 
(Deb. 8, Vol. II. 13-07-2009) I 
Col. 401 , Need to ex1end the benefItS of qJicuitural 

I debt waiver scheme to farmers of 
Corruption in Oil PSUs j HimIdIaI Pradesh(MUR 377) 

(Deb. 25. Vol. IV. 06-08-2009)! (Deb. 9, Vol. II, 14-07.2009) 
Col 35-36 I Col. sao 

Engineering ~ in Himachal Pradesh Need to sel up a railway mU$flum in 
(Deb. 26, Vol. IV. 07-01-2009) I ShimlalSolan. HimKbaI Pradesh in 
Colli! ! honour of'Baba Bhalku' a renowned 

t:.tabIisbmcnt of AllMS Like lnslitutions figure (MUR 377) 
(Deb. S. Vol. II, 01-07.2009) (Deb. 5. Vol. II, 08-07-2009) 
Col. 36-31 Col51S-19 
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Need to set up Commando and Police I Sustainable Agriculture Projects 
Training School in Himachal Pradesh I (Deb. 26, Vol. IV, 07-08-2009) 
(MUR377) I Col. 142-43 
~~~21, Vol. IV, 30-07-2009) TelecomCompaniesinRemoteAreas 

I (Deb. 18, Vol. III, 27-07-2009) 
New Railway Line from Baddi to Ponta Col. 2 17-28 

Sahib 
(Deb. 6, Vol. II, 09-07-2009) I Underweight LPG Cylinders 
Col. 206-07 (Deb. 21, Vol. IV, 30-07-2009) 

Col. 65 
Production of Medicinal Plants and Herbs 

(Deb. 10, Vol. II, 15-07-2009) 
Col. 198-203 

Kawan, Sbri Ram Singh 

General Budget, 2009-20 IO-{Ieneral 
Promotion ofTowism Discussion and Demands for Excess 

(Deb. 2, Vol.. II, 03-07-2009) I Grants (GeoeraI), 2006-2007 
CoI.367~ (Deb. 8, Vol. II, 13-07-2009) 

Rail Museum in Shimla I Co1.5~31 
(Deb. II, Vol. III, 16-07-2009) Need to accord special status to 
Col 55 Rajasthan weier Accelera2d Irrigation 

Railway Budget (2009-20 I 0) - General Benefit Programme (MUR 3n) 
Discussion (Deb. 20, Vol. III, 29-07-2009) 
(Deb. 5, Vol. II, 08-07-2009) Col. 533-34 
Col.600.(J()6 

Railway Line From Baddi to Chandigarh 
(Deb. II, Vol. nr, 16-07-2009) 
Col212 

Railway Line in HimaclIal Pradesh 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.217-19 

Need to complete the gauge conversion 
of railway line between Ratangarb and 
Sardarsahar and construct a new 
railway line between Sardarsabar and 
Hanumangarb in Rajaslban (MUR 377) 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 584-85 

Review of Works under 20-Point , Need to give representation to Rajasthan 
Progranane I in Bhakra Beas Management Board 
(Deb. 26, Vol. IV, 07-08-2009) I (MUR377) 

Col. 210-20 i (Deb. 6, Vol. II, 09-07-2009) 
Right ofChildral to Free and Compulsory i, Col. 307~ 

Education Bill, 2009-C0nsid. and Pass . . . . 
(Deb. 24, Vol. IV, 04-08-2009) I Needtounplementdrinkingwaterpro~ 
Col. 683-86 I in Sujangarh and Ratangarh .reglons 

i ofChuru Parliamentary Constituency, 
Setting up of New Tec:hnicallnstitutes I Rajasthan (MUR 377) 

(Deb. 8, Vol. II, 13-07-2009) i (Deb. 16, Vol. III, 23-07-2009) 
Col. 197-99 I Col. 313-14 

Special Category States d 
(Deb V I 13-07-2009) Need t.o p.rovide ~r~n~ing .water an 

. 8, 01. I, sanltallon facilities In Churu Col. 137-39 
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Parliamentary Constituency, I Setting up of Fertilizer Plants 
Rajasthan under Urban Infrasb'\lCture I (Deb. II. Vol. III. 16·07.2009) 
Development Scheme for Small and I[ Col. 27-30 
Mediwn Towns (MUR 377) 
(Deb. 23, Vol. IV. 03-08-2009) Setting up of Nursing Degree Colleges 
Col. 456-57 I (Deb. 5, Vol. II. 08-01-2009) 

1 Col. 2JO..3 I 
Railway Budget (2009-2010) - General : 

Discussion I Ka .... Slari Nalin K ... r 
(Deb. 5, Vol. 11. 08-07-2009) i 
CoL 694-97 I Four Laning of Stretches on National 

i Highways 
Ka"'~ Shri Laldaalld ' --. I (Deb. 19. Vol. III, 28-07-2009) 
Adverse Impact of Imported Chinese i Col 162-78 

Goods ; 
(Deb. 8, Vol. II. 13-07-2009) i KIlaire,SbriClaalldl'llkut 
CoL 123-24 ! Accelerated Benern on I.nvestment 

Assistance to Municipalities ! (Deb. 23. Vol. IV, 03·08-2009) 
(Deb. 22. Vol. IV. 31-07-2009)! Co139S 
CoL 64 1-49 I Additional Power Generation Capacity 

Construction of Level Crossing I (Deb. 2. Vol. II. 03·01-2009) 
(Deb. 6. Vol. II, 09-01-2009), CoI..42J.21 
Col 242-44 I 

I· Allocation of Captive Coal Blocks 
Development of Tourism Proj~ . (Deb. 10, Vol. II, 15-01-2009) 

(Deb. " Vol. II, 10-07-2009) I CoL220-23 
CoL 130-31 

FinaKiaJ Assistance Under National ! Amendmeut ofSectioo 377 onpc 
RuraJHealtbMission ! (Deb. 14. Vol. fII, 21-07·2009) 
(Deb. 5, Vol. II, 08-07-2009) I Col. 310 
Col 56-15 I Amount Spent on Subsidies 

Integrated Security Scheme for Railway I' (Deb. " Vol. II, 10-07-2009) 
Stations Col.31S-16 
(Deb. 6. Vol. II. 09-07-2009) I 
Col 108 i Auto Componaat Development fund for 

Prim M·· • V" Russ' II Revival ofSic:k PSEs e mister 5 1St! to .. 
(0 b 5 V. I II 01 07 2009 1 (Deb. 16. Vol. III. 23·07-2009) e. . o. , - - ) I Col. 179'-' 
Col. 471-14 I 

Projects under SGSY I Awarding of Project to Developers 
(Deb. 22, Vol. IV, 31-07-2009) I (Deb. 9, Vol. II, 14-07·2009) 
Col. 499-503 I Col 4 14-15 

Railway Projects in Rajasthan I Biomecric: Unique ldenlifacation Card 
(Deb. 6. Vol. II, 09-07·2009) 1 (Deb. 14, Vol. Ill. 21-07-2009) 
Coi.I~ I Coi.51J.1S 



NAME INDEX 503 

Boost to ManufKturing Sector I Enhancement of Farm Credit 
(Deb. 8, Vol. II, \3·07-2009) (Deb. 2, Vol. II. 03-07-2009) 
Col. 190-91 I Col. 501 

Cancellation of Coal Linkage I Export of Minerals 
(Deb. 20. Vol. III. 29-07-2009) I (Deb. 23, Vol. IV, 03-08-2009) 
CoI.384-90 Col.309-12· 

Capital Investment in Water Resource I Export Oriented Units 
Development 
(Deb. 20, Vol. III, 29.07-2009) II ~~~O~5 Vol. Ill, 20-07-2009) 
Col. 24243 

Corporate disclosure by companies I Failure of National Rainfed Area Authority 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col. 109-10 . I Col. 34142 

Creation of New States I FDI in Broadcasting Sector 
I 

(Deb. 9, Vol. II, 14-07-2009) II (Deb. 14, Vol. III, 21-07-2009) 
CoI.474 Col. 353-55 

Declaration ofSwinc Flu as Pandemic I Female Foeticide 
(Deb. 5, Vol. II, 08-07-2009) I (Deb. 15, Vol. III, 22-07-2009) 
Col216-19 ' Co1.557.Q 

De=mbai-Kolkata Rail Freight I Fiscal Deficit 

(Deb. 4, Vol. II, 07-07-2009) i ~~:7~';; Vol. Ill, 24-07-2009) 
Col. 471 I . 

Difficulty in TUFs Reimbursement I Foreign Universities 
(Deb. 16, Vol. III, 23-07-2009) ! (Deb. 8, Vol. II, 13-07-2009) 
Col284-&S I Col. 7·14 

Disinvestment ofNLC I Funding of Schemes for SCslSTs and 
(Deb. IS, Vol. III, 22-07-2009) I 0BCs 
Col. 393-94 I (Deb. 13, Vol. III, 20·07-2009) 

Disinvestment of PSUs Col 433434 
(Deb. 2. Vol. II. 03-07-2009) I GR' K . B . 
Col 619-20 i as eserves maven asm i (Deb. \I, Vol. III, 16-07-2009) 

Dumping of Foreign Steel Products I CoL205-{)6 
(Deb. 21. Vol. IV, 30-07-2009) I 

Col. 186-87 Gradual Decline of Level of Major Rivers! 

Dumping of Foreign Textiles Products 
(Deb. 2), Vol. IV, 30·07-2009) 
Col. 222-23 

Duty Free Imports on Transmission 
Equipments 
(Deb. 17. Vol. III. 24-07-2009) i 
Col. 466-67 I 

Water Reservoirs 
(Deb. 20, Vol. JII, 29-07-2009) 
Col. 319-20 

Health as a Fundamental Right 
(Deb. 20, Vol. JIl, 29-07-2009) 
Col. 148 
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lIIegal Occupation/Subletting of 
Government Accormnodation 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 47-49 

Legislative Recognition to SFIO 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 83-84 

Losses on Royalty 
Import of Cotton Textiles (Deb. I, Vol. II, 02-07-2009) 

(Deb. 16, Vol. III, 23-07-2009) CoI.297-98 
Cot. 36-37 I Losses to Oil Companies 

ImprovememofPublicTnmsportSystem I (Deb. I, Vol. II, 02-07-2009) 
in States Col. 325-27 
(Deb. 24, Vol. IV, 04-08-2009) Maoists Links with other Outfits 
Col. 339-41 (Deb. 10, Vol. II, 15-07-2009) 

Incentive to Steel Sector I Co1452 
I 

(Deb. I, Vol. II, 02-07-2009) I Measures to Curb Terrorism 
CoL 233-34 I (Deb. 4, Vol. II, 07-07-2009) 

locentives to Te1ccom Service Providers I Col. 367-71 
(Deb. 13, Vol. 111,20-07-2009) I Nation-WideOriveAgainstCorruption 
Cot. 232-33 I (Deb. 5, Vol. II, 08-07-2009) 

Increase in Import of Edible Oil I CoL 168-69 
(Deb. 19, Vol. III, 21-07-2009) National Agriculture lnSW'8IICC Scheme 
Col J(~20 (Deb. 9, Vol. II, 14-07-2009) 

Cot.216-17 
Indo-PakTalks 

(Deb. 10, Vol. II, 15-07-2009) 
CoL 174 

International Convention on Ship 
Recycling 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 373-74 

Issue ofUnique IdentifICation Nwnber 
(Deb. 5, Vol. II, 08-07-2009) 
CoL 283-84 

National Gene Bank 
(Deb. 19, Vol. III. 28-07-2009) 
CoL 371-72 

NalionaJ Mineral Policy 
(Deb. 4, Vol. II, 07-07-2009) 
CoL6~ 

National Policy on Vaccines 
(Deb. 10, Vol. II, 15-07-2009) 
CoL 366-67 

Jansankhya Sthirata Kosb Natural Resource Weald1 u Component 
ofGDP 

~~ Vol. Ill, 22-07-2009)' (Deb. 5, Vol. II, 08-07-2009) 
CoI.157~ 

JudkiaiRef, 
(Deb. ~ol. II, 02-07-2009) I Need to release financial assistance to !he 
CoL 16 ~tof~forseumg 

up blo-gas projects In the State 
Kingfisher Aircraft Incident 

(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 109-10 

(MUR377) 
(Deb. 5, Vol. II. 08-07·2009) 
CoI.S21 
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Package for Plantation Sector I Raising of Fund 
(Deb. 23. Vol. IV. 03-08-2009) I (Deb. 26. Vol. IV. 07-08-2009) 
Col. 116-17 i Co1.237-39 

Patent of Crops I Rajiv RatnaAwaas Yojana 
(Deb. 18. Vol. III. 27-07-2009) I ~~~89-~3 Vol. II. 03-07-2009) 
Col. 264 i 

Pay Commission for Judges I 
(Deb. II. Vol. III, 16-01-2009) I 

Reduction in Prices of Bulk Drugs 
(Deb. I. Vol. II. 02-07-2009) 
Col. 185-188 

Col. 110-71 ! Reduction in Prices of Life Saving Drugs 
Payment of Royalties (Deb. 21, Vol. IV, 30-07-2009) 

(Deb. 6. Vol. II, 09-07-2009) I Col. 251 
Col. 253-54 ' Reforms in Taxation I (Deb. 26, Vol. IV, 07-08-2009) 

Post Harvest Agriculture Losses I Col. 223-24 
(Deb. 24, Vol. IV, 04-08-2009) I 
Col. 488-90 

Prison Refonns 
(Deb. 14. Vol. Ill, 21-07-2009) 
Col. 384-86 I 

Procurement of Foodgrains I 
(Deb. 4. Vol. II, 07-07-2009) 

Removal of Environmental Regulators 
from Boards of Companies 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 399-40 I 

Research and Development in Food 
Processing Industries 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 29-34 

Col268-69 i Reservation for Women in Government 
............ - . f omob'l I Jobs n""""ltOn 0 Aut I e (Deb. 20, Vol. III, 29-07-2009) 

(Deb. 6, Vol. II, 09-07-2009) Col. 437 
CoL 203 Retention of Houses by Slum Dwellers 

Production ofOniOl1 (Deb. 26. Vol. IV, 07-08-2009) 
(Deb. 24, Vol. IV, 04-08-2009) I CoI.30I-02 
CoI.206-08 i Right to Education 

Prot-u.... to W:"'a~8- I (Deb. 8. Vol. II. 13-07-2009) 
........... .u~ Col. 371-73 

('0 b 9 "J II 14-07-2009) I . e. , .. 0. , I Royalty on Mmera s 
Col. 111-12 (Deb. 14. Vol. Ill, 21-07-2009) 

Quality ofSc:eds 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 2111-12 

R&D Activities in Agriculture Sector 
(Deb. 24. Vol. IV, 04-08-2009) 

. Col. 461-62 

Railway Budget (2009-20 I 0) - General 
Discussion 
(Deb. S. Vol. II, 08-07-2009) 
Col. 913 I 

Col. 241 
Securities Transaction Tax 

(Deb. 7, Vol. II. 10-07-2009) 
Col. 243-45 

Separation of Radio Frequency 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 363-64 

Setting up ofNSG Hubs 
(Deb. 4, Vol. II. 07-07-2009) 
Col. SOO-O I 

• 
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Scuing Up of Solar Panels I UMPPs 
(Deb. 22, Vol. IV. 31-07-2009) (Deb. 17. Vol. III, 24-07-2009) 
Col. 232-33 I Col. SO 

Setting up ofSpec:trum Regulator I Variable Trade Policy for Food Stocks 
(Deb. 8. Vol. II. 13-07-2009) I (Deb. 23, Vol. IV, 03-08-2009) 
Col. 428-29 Col. 262 

Share of Power 10 States VIP Security 
(Deb. 22, Vol. IV, 31-07-2009) (Deb. 9. Vol. II, 14-07-2009) 
Col S~S3 Col S46-47 

SIweholding in Listed Companies I Weather Forecasl 
(Deb. 26, Vol. IV. 07-08-2009) I (Deb. S. Vol. II. 08-07-2009) 
Col.I~SI Col.348-SI 

aa. .. Sltri"-_ 
Stimulus Pacb&e 

(Deb. 2. Vol. 
Col6lO-21 

II, 03-07-2009) Construction ofTunneJ in Ja.K 

Subsidy for Edible Oil Import 
(Deb. 19, Vol. III. 21-07·2009) 
Col..27 

(Deb. 24, Vol. IV. 04-01-2009) 
Col. 288 

Maintenanc:e ofSrinlpr-Leh HiJhway 
(Deb. 23. Vol. IV, 03-0'-2009) 
Col 61 

Suicide c.ses Amoag SCudems 
(Deb. II, Vol. III, 21-01-2009) ! PKJSY 
Col. 69-71 I (Deb. 22, Vol. IV, 31-01-2009) 

I Col 206-08 
Tax Relicffor SEZs 

(Deb. I, Vol. II, 13-07-2009) PoIentialofRencwableEaerJySoura:s 
Col 214 (Deb. 17, Vol. III, 24-01·2009) 

Col24s-49 
Taxes 011 Inftutructural Projec:ts Rail Line in Ladakh 

(Deb. 22, Vol. IV, 3 J ·07·2009) Col.41S-19 (Deb. 21. Vol. IV, 30-07-2009) 
ColS9 

Taxes 011 lnfraslructun: Projects ! Subsidy to So_ Power ...... 
~~4~ Vol. IV. 30-07-2009) I (Deb. " Vol. II, 10-07-2009) 

I Col33-34 
Tec:hnoiop:al 0bs0Iesc:ence in Textiles I kUrp. Sllri ~ 

Sedor 
(Deb. II, Vol. III. 16-01-2009) CentraIBuildin&andOd1erC~ 
Col. 13-1S Workers' Advisory Committee· 

Elections 
Tclec:utofCommonweahbGama I (Deb. 2, Vol. II, 03-07-2009) 

(Deb. 19, Vol. III, 28-07·2009) CoI.64)..44~'i' 
Col. 447..... i • I Employees State InsunftCC Corporation--

Trading Hours EJection 
(Deb. 17, Vol. III, 24-07-2009) I (Deb. IS, Vol. III, 22·07·2009) 
Col. 416 I CoI.Sl1-12 . 
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Situat~ arising out of large-scale loss I Credit Information Company Act, 200S 
of Jobs du~ to r~tren.chment and (Deb. 17, Vol. III, 24-07-2009) 
closure of Industnes, Including IT Col. 240-41 
sector and steps taken by the 
Government in this regard (CA) 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 614 

KUtpoekar, Shri IIIaaskarnto Bapal'110 
PatH 

Accreditation Authority for Higher 
Educational Institutions 
(Deb. 13, Vol. III, 20-07-2009) 
CoI.4~37 

Aerial Surveys for Minerals 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 312-13 

Alternative Modes of Delivery of 
HiJhways 
(Deb. 14, Vol. III, 21-07-2009) 
Col. I" 

Appointmeat ofCbainnla ofNHRC 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 172 

Auacks on Border Vii. 
(Deb. 19, Vol. III, 28-07-2009) 
Col21~12 

Elephant Exchange Policy 
(Deb. 20, Vol. III, 29-07-2009) 
CoI.4SS-56 

FDI in Retail Sector 
(Deb. 13, Vol. III, 20-07-2009) 
Col.3S8-63 

FlURepon 
(Deb. 22, Vol. IV, 31-07-2009) 
CoL 197 

FlcxibleAC Transmission Systan ofBHEL 
(Deb. 2S, Vol. IV, 06-08-2009) 
Col 171-72 

Impact of Green House Gas Emission 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 2-10 

Impounding ofVehic:1es by Delhi Traffic 
Police 
(Deb. 19, Vol. III, 21-07-2009) 
Col 343-44 

Increasing Malpractices in Educational 
Institutes 
(Deb. 18, Vol. III, 27-07-2009) 
CoL 203 

Basic: Amenities in Schools 
(Deb. 19, Vol. III, 28-07-2009) Integrated Chec:k Posts 
Col. 225 (Deb. 24, Vol. IV, 04-08-2009) 

Col 179-«) 
Bio-Me1rlc System of Identification of 

Pritoners 
(Deb. 24, Vol. IV, 04-08-2009) 
Col311-19 

CISF Security Cover 
(Deb. 19, Vol. III, 28-07-2009) 
Col 121·22 

Complaint apinstAI~iaIs 
(Deb. 23, Vol. IV. 03-08·2009) 
CoL176-n 

Coverage of Social Welfare Scbemes 
(Deb. 13, Vol. Ill. 20-07-2009) 
Col.286-11 

Investiption on Oil for Food Prosnmme 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 1m 

Legislation for Real Estate 
(Deb. 17, Vol. III, 24-07-2009) 
CoI.2S7-SI 

Minimum Wages for Domestic Helps 
(Deb. 13. Vol. III, 20-07-2009) 
CoL 374-7S 

Pbysical Examination Test 
(Deb. 26, Vol. IV, 07-08-2009) 
CoI.149-SO 
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Power Requirement Utilisation of Expertise of Overseas 
(Deb. 17, Vol. III, 24~07-2009) Indians 
Col. 373-76 (Deb. 20, Vol. III, 29-07-2009) 

Public Transport in Rural Areas I Col. 318 
(Deb. 24, Vol. IV, 04-08-2009) , Water Management System 
Col. 465-66 I (Deb. 17, Vol. III, 24-07-2009) 

" 

Col. 250-51 
Railway Budget (2009-2010)-General . . 

Discussion I KIIatri, Dr. N.naa' 
(Deb. 5, Vol. II, 08-07-2009) Damage to Crops by Blue Bulls 
Col896-900 (Deb. 24, Vol. IV, 04-01-2009) 

Renewable Energy for SEa Col. 117 
(Deb. 23. Vol. IV, 03-08-2009) Need to implement railway projects for 
Col 340 &he beuer rail connectivity offaizabad 

Research Programmes to Control TB j disCric:t in Uttar Pradesh 
(Deb. IS, Vol. III, 22-07-2009) i (Deb. 13, Vol. III, 20-07-2009) 
Col 526-21 ! CoI.465 

ReviewofSEZAct j Need to provide adequate power 
(Deb. 13, Vol. III, 20-07-2009)! su.pp~ to Rudauli Nagar in ~aizabad 
Col 288-89 ! Parliamentary Constituency, . I Ua. Pradesh (MUR 3 n) 

Road Finance Corporation .. (Dcb. 9, Vol. II, 14-07-2009) 
(Deb. 24, Vol. IV, ~-0'-2009) I Col576-n 
Col. 203-04 .. I Need to provide proeection against lhe 

Sett:inc up of ALDS damage caused to crops by 'Neel Gai' 
(Deb. 25, Vol. IV. 06-08-2009) in Faizabad, Barabanki and other 
Col. 223-28 adjoining distric:ts in Uttar Pradesh 

SingleTlriff ReguIlloryBody =3~ Vol. III. 29-07-2009) 
(Dcb. 23. Vol. IV, 03-01-2009) Col. 528-29 
Col 285 

, Need to set up • Me,. cluster for 
S ..... &. Tidtctinco S .... -~ ",. ~-- development of leather industry in 

(Deb. 22. Vol. IV.11-G7-2009) Faizabad district. Uttar Pradesh 
Col31'\, (MUR3n) 

SuicidebyContfactuatEmployecsl (Deb. 23, Vol. IV. 03-0'~2009) 
(Deb. 23. Vol. IV, 03-01-2009) I Col.4SS-S6 
Col 1 I ~ 19 j Rail Bridge on River SaIyu 

Theft of Electricity , 'I (Deb. 25, Vol. IV, 06~08-2~09) 
(Deb. 17, Vol. III, 24-07-2009), CoI.II~19 • 
Col367-69 0;' I Railway Budpt(2009-20tO)-General 

Tnditional Know1ed&c DiJital Utnry \' DtscuS$ion t.. 
(Deb. 23. Vol. IV. 03-0'-2009) (Deb. S, WI. II, 08-07~2009) 
Col. SO , CoI. 652·5S 
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Khurslleed. Shri Salman Krishna, Shri S.M. 
Companies Bill, 2009--lnt. 

(Deb. 23. Vol. IV, 03-08-2009) 
Col. 451 

First anniversary of the attack on Indian 
Embassy in Kabul on 7th July, 
2008(St) 

Kill!, Dr. Kruparani I (Deb. 4, Vol. II, 07-07-2009) 
Demands for Grants (General) 2009-20 IO! Col. 650 

Re: Ministry of Women and Child I General Budget, 2009-10-General 
Development Discussion and Demands for Excess 
(Deb. 16, Vol. III. 23-07-2009) II Grants-(GeneraI),2006-07 
Col 388 . (Deb. 6, Vol. II, 09-07-2009) 

Koda.SlariM8dbu ; CoI.419-23 i 
Atomic Power Plant in Jharkhand I Issue Arising out of Prime Minister's 

(Deb. I S. Vol. III, 22-07-2009) Recent Visit to Foreign Countries 
Col.307..()1 (OUR 193) 

Four Laning ofNH-7S 
(Deb. 24, Vol. IV, 04-08-2009) 
Col.~ 

(Deb. 21. Vol. IV, 30-07-2009) 
Co\.328-34 

. f S h N' I I KrisbnllSWalD}', Sbri M. Four lanlng a tretc es on atlona 
Highways Demands for Grants (Genera 1)-
(Deb. 19, Vol. III, 28-07-2009) I 2009-2010, MinislryofAgricult1.Rand 
Col. 162-78 I Ministry of Consumer Affairs, Food 

National Highway-80 and Public Distribution 
(Deb. 19, Vol. III. 28-07·2009) (Deb. 13. Vol. III, 20-07-2009) 
Col. 209-10 Col. 567-69 

Revision of Royalty Rate Finance (No.2) Bill. 2009-Consid. and 
(Deb. 9, Vol. II, 14-07-2009)· Pass 
Col. 2»-31 (Deb. 18, Vol. III, 27-07-2009) 

Swamarekha Canal and Nakati Dam CoI.803..()I 

Project Need to construct a ropeway in Senji 
(Deb. 20, Vol. III, 29-07-2009) I Hills, a famous tourist attraction in 
Col. 44 1-44 . TamilNadu(MUR377) 

Swamrekha Multi-purpose Project II (Deb. 13, Vol. III. 20-07-2009) 
(Deb. 20, Vol. 111. 29-07·2009) Col.466 
Col. 349-50 

. j' I Need to set up Navod!lya Schools in 
Kowue,SIIriMarotnoSalDu I . famil Nadu (MUR 377) 
Health Care Industry I (Deb. 18, Vol. III, 27-07-2009) 

(Deb. 23, Vol. IV. 03-08-2009) I Col. 726 
CoI.404-0S . F and C I . . I RightofChddrento reeompu sory 

N,,~ to expedite the Imple~nt~tIO~ of ! Education Bill, 2009-CQfi.'Iid. and 
~ariOU$ inigati~ '" VldarOba Pass 
region ofMahaniS'htra ~MUR 377) "t IV 04 08 2009 (Deb. 14. Vol. III. 21-07-2009) (Deb. 24, yO. , - - ) 
Col. 562' Col. 76&-69 
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Welfare of Weavers 
(Deb. 2S. Vol. IV, 06-01-2009) 
Col 127-36 

K ........ SltriN. 

Demand for Gran1s (General). 2009-2010; 
Re: MinisbyofPower 
(Deb. 14, Vol. III. 21-07-2009) 
Col66().61 

Need to stan research wont at Belel Leave 
Research Centre. Islampur in Nalanda 
disttict of Bihar (MUR 3n) 
(Deb. I. Vol. II, 13-07-2009) 
CoI.4n 

Need to undertake repair work of N.H. 82 
between Barbigha and Sarmera in 
Nalanda Pariiamenluy conscitucncy. 
BihIr(MUR377) 

General Budget 2009-201O-General (Deb. 13. Vol. III. 20-07-2009) 
Discussion and Demands for Excess I CoI.4n 
<:inds(Gcncnl). 2006-2007 I PMGSY 
~:n-~ Vol. II. 10-07-2009). (Deb. 26. Vol. IV. 07-01-2009) 

Col 169-70 
"-r.SIIri K .. *dmdn Proc:umnent Centres 
AllepdCorruptioninCIL (Deb. 24. Vol. IV. 04-01-2009) 

(Deb. 20. Vol. III. 29-07-2009) I ColI37-31 
Col S4a) ! Propas of E&ecoificMion ofVi11aps 

DcmaIdforGranls(GencnI),2009-20IO; I (Deb. 22. Vol. IV. 31-07-2009) 
Re: Minislry ofPower' Col 323 
(Deb. 14. Vol. III. 21-07-2009) 
Col62CJ..30 Railway Budjd (2009-20IO)-General 

DilCussion 
J:Jan.dsforGants(GeneraI)-2009-20IO (Deb. S. Vol. II. 01-07-2009) 

-MiaisIry of Apic:aIIure and MinisIry Col IS I =-Affairs. Food - Public Rqisvation Cbarps for OOA Flats 
(Deb. Il. Vol. III. 20-07-2009) (Deb. 26. Vol. IV, 07-01-2009) 
ColS74 r CoI.233-14 

DeIneII forGr8nls(General)2009-20IO Repair ofNH in Tamil ND 
R M· '- f HI d Ch'ld (Deb. 24, Vol. IV, 04-01-2009) r. 18._ J 0 women an 1 Col _'" 
Dnelopmmt .6J7 

(Deb. 16. Vol. III, 23-07-2009) i RuraJDndopmentSc:hemes 
Col 403 ! (Deb. 26. Vol. IV, 07-0'-2009) 

ColJ6S.66 Forests Areas uadcr ASI 
(Deb. 20, Vol. III, 29·07·2009) Settina up ofOrdnancc FIetOr)' 
ColSI6 (Deb. 23, Vol. IV, 03-01-2009) 

Heed to expedite the completion of I Col. 59-63 
\'arioua oaeoin& railw8y projects in Ka.r: SItri MIIIt ... 
"Uanda Plrliamentary Constituency, • 
J3ih. (MUR3n) Admission of Students in KVS 
(Deb. I, Vol. II, 02-07-2009) (Deb. II. Vol. III. 27-07-2009) 
'.:<:1 : 111-12 Col 229-32 
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Children Falling in Borewells I Unspent MPLAD Fund 
(Deb. 20, Vol. III, 29-07-2009) (Deb. 20, Vol. III, 29-07-2009) 
CoI.307~ . Co1.13~ 

Construction Work on Highways ; Kumar, Sliri P. 

(Deb. 24, Vol. IV, 04-0S-2009) , Day Train between Pudukkotai and 
Col.21S-IS I Chennai 

Demand for Grants (General), 2009-2010; 
Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 61 I 

Demands for Grants (General) 2009-20 I 0 
-Ministry of Human Resource 
Development 
(Deb. 10, Vol. II. 1 S-07-2009) 
Col. 697 

General Budget, 2009-2010 General 
Discussion and Demands for Excess 
GranIS(GcneraI),2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 
Col 110-12 

Illegal Mining Activities 
(Deb. I S, Vol. III, 22-07-2009) 
CoI.24S-46 

Import of Natural Gas 
(Deb. 25, Vol. IV, 06-01-2009) 
Col 62 

Misutilization of MPLAD Funds 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 497 

New India Insurance Company 
(Deb. 26, Vol. IV, 07-01-2009) 
CoI.16S 

Railway Budget (2009-2010)-General 
Discussion 
(Deb. S, Vol. II, 01-07-2009) I 
ColS62-63 

Railways Lines in Uttar Pradesh 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 119 

(Deb. 16, Vol. III, 23-07-2009) 
Col. 173-74 

l)oubling of Rail Line between 
Thanjavour-Trichy 
(Deb. 21,. Vol. IV, 30-07-2009) 
CoL 11S-86 

Golden Rock Railway Colony 
(Deb. II, Vol. III, 16-07-2009) 
Col 162-63 

Need to retain the original plan for 
construction of new ring road at 
NH 45 Band NH 67 in Tiruchirapalli 
Parliamentary Constituency in 
Tamil Nadu (MUR 371) 
(Deb. S, Vol. II, 01-07-2009) 
ColS22 

Need to upgrade Annal Gandhi Memorial 
Government Hospital, TinIchirapaIli in 
Tamil Nadu with a view to bring it at 
par with All India Institute of Medical 
Sciences (MUR 371) 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 461 

Occupational Hazards in Heavy 
Industries 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 22 1-22 

Pudukottai Railway Station 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 17-7S 

Railway Budget-2009-20 1 ().........Qenel 
Discussion 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 730-33 

Railway Crossings in Pudukkottal 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 106 
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ROB at Manjathidal I Declaration ofRivm as National Heritage 
(Deb. 21, Vol. IV, 30-07-2009) I (Deb. 20, Vol. III, 29-07-2009) 
Col. 143 Col. 157 

Stipend to Junior Advocates ·1 Demand for Grants (General), 2009-2010; 
(Deb. 25, Vol. IV. 06-08-2009)! Re: Ministry of Power 
Col. 89-90 : (Deb. 14, Vol. III, 21-07-2009) 

. Col. 597-601 
Stoppage at Srirangam Railway Station ; 

(Deb. II, Vol. III. 16-07-2009) , Demands for ~r~nts (Gen~ral)-
C 1228 I 2009-20IO-Mlnlstry of Agriculture 

o. I and Ministry of Consumer Affain , 
Kumai'. Shri Shailendra i Food and Public Distribution 

i (Deb. 13, Vol. III. 20-07-2009) 
Admission in National Institutes of .j! Col. 640-641 

Technology 
(Deb. 23. Vol. IV, 03-08-2009) i Disruption ofTrains 
Col.99-lOt ! (Deb. 16. Vol. III. 23-01-2009) 

Col. 125 
APDRP ~ 

(Deb. 17, Vol. 
Col 356-58 

HI, 24-01-2009) 1 Diversion of Funds under Sarv. Shiksha 
! Abhiyan 

Appointment of Judges 
(Deb. 6, Vol. II, 
Col. 4-5 

Conservation of Lakes 
(Deb. 5, Vol. 1l, 
Col 25-26 

t (Deb. 8, Vol. II. 13-01-2009) 
: Col26 

09-07 -2009) I finante (No.2) Bill, 2009-C0nsid. 
( (Deb. 17, Vol. Ill. 24-07-2009) I Col. 618-24 

08-07·2009) i Ganpand Yamuna Action Plan 
I (Deb. IS. Vol. III. 22-07-2009) 

Constitution (One Hundred and Ninth i Col. 75-71 
Amendment) Bill. 2009-Consid. ! General Budget. 2009.10--General 
and Pass i Discussion and Demands for Excess 
(Deb. 24, Vol. IV, 04-OS-2009) I Grants-(GeneraI),2006-07 
Col 594-96 I (Deb. 6. Vol. II, 09-07-2009) 

Constitution of National 80ard for! Col.40040S 
Development of Himalayan States I General Budget. 2009-2010--(ieneral 
(Res.) ! Discussion and Demands for Excess 
(Deb. 7. Vol. II, 10.07-2009) 'If ara..s(GencraI),2006-2007 
Col. 469·71 , (Deb. 8. Vol. II. t 3-07-2009) 

Content code for Electronic Media ! Col. 61 5-" 
(Deb. 9, Vol. II, 14-07-2009) I HahsofTrainsatBharwariStation 
Col. 19 : (Deb. 25. Vol. IV, 06-08-2009) 

Craclcl on the Ground f Col. 92-93 
(Deb. 24, Vol. IV, 04-0S-2009) I' Impact of Conflict in Plkistanonlndia 
Col. 170-72 ! (Deb. I S. Vol. III. 22-07-2009) 

ColS9 
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Indo-Iran gas pipeline Sangam Development Authority 
(Deb. 21, Vol. IV, 30-07-2009) (Deb. 26, Vol. IV, 07-08-2009) 
Col. 102 .. 03 Col. 137-38 

Model Schools 
(Deb. 18, Vol. 111, 27-07 .. 2009) 
Col. 71-72 

SC/ST Vacancies in Kendriya Vidyalayas 
(Deb. 13, Vol. III. 20-07-2009) 
Col. lSI 

Need to declare Kaushambi district in r S· . . . 
UU8r Pradesh as a National Tourist I ItuatlOn ~f'Is~ng due to ~xport o~ no~-
Spot and provide necessary II ~:UI Rice to certam COuntries In 
infrasttucture forthe tourist (MUR 377) violation of Government Guidelines 
(Deb. 14, Vol. \11,21-07-2009) and steps taken by the Govemmentin 
Col.S71-72 I regard thereto (CA) 
.. I (Deb. 21, Vol. IV, 30-07-2009) 

Need to give special economic package I Col. 274-7S 
for the drought-hit Kaushambi . . .. 
Parliamentary Constituency. Situation af'lsmg out of rapid spread of 
Uuar Pradesh (MUR 377) '\ swine flu in the country (OUR 193) 
(Deb. I, Vol. II, 02 .. 07 .. 2009) r (Deb. 2, Vol. II, 03-07-2009) 
Col. 380-81 1 Col. 698-701 

ISM" . Non-Functioning ofBSNL Tower I tatutOly Immum Price for Sugarcane 
(Deb. 18, Vol. 111,27 .. 07 .. 2009) ! (Deb. 19. Vol. Ill, 28 .. 07 .. 2009) 
Col. 87-89 : Col. 31 .. 33 

Provision of Quality Malerials to Soldiers I Steps to ensure Availability of Drinking 
(Deb. 13, Vol. III. 20 .. 07 .. 2009) II Water. in the Country (Res.) 
Col. 9-17 (Deb. 21, Vol. IV, 30-07-2009) 

P .. f Col. 349-SI 
roVISIonS 0 Panchayati Raj System I 

(Deb. 17. Vol. 111,24 .. 07 .. 2009) I Transmission Losses 
Col. 193-95 I (Deb. 17, Vol. III, 24-07 .. 2009) 

Railway Budget-2009 .. 2010--General I Co1.352 .. S3 
Discussion I Underdeveloped and Backward Areas and 
(Deb. 4, Vol. II, 07-07 .. 2009) I Region (Special Provisions for 
Col. 694-96 I Accelerated Development) Bill, 2009 

RestructuringofSEBs I by Shri Ravindra Kumar Panday-
(Deb. 7, Vol. 11. 10-07 .. 2009) I Consid. 
CoU8 1 (Deb. 22, Vol. IV. 31-07 .. 2009) 

1 Col. 762-67 
IUNY . 

(Deb. 17. Yol. Ill, 24-07-2009) 1 Unutilised railway land 
Col. 188 I (Deb. 21, Vol. IV, 30 .. 07 .. 2009) 

I CoI.20 
Rise in Prices of Essential Commodities . 

(DUR 193) Yariation in BPL List 
(Deb. 25. Vol. IV, 06-08 .. 2009) (Deb. 19. Vol. III, 28-07 .. 2009) 
Col. 39S-400 Col. 221 .. 36 
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K_.ar. Sltri Viradn 

Child Labour 
(Deb. I, Vol. II, 13-07-2009) 
Col.4-S 

Demand for Grams (General), 2009-20 10; 
Re: Ministry of Po wei' 
(Deb. 14, Vol. III, 21-07-2009) 
Col6S6 

Demands for Grants (General)-
2009-20 I O-Ministry of Agriculture 
and MiDistry of Consumer Affairs , 
Food and Public Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
Colm-S77 

Dem8Dds for Gr8nts (General) 2009-20 10 
Re: Ministry of Women and Child 
Development 
(Deb. 16, Vol. III, 23-07-2009) 
Col40446 

Demmds forGranls (GmeraI). 2009-20 I 0 
/le: Ministry of Home Affairs 
(Deb. 1 S, Vol. III, 22-07-2009) 
Col7l)4..OS 

General BudJet, 2009-2010---Gcnera1 
Discussion and Demands for Excess 
Gras(Gcacn1), ~2007 
(Deb. I, Vol. II, 13-07-2009) 
Col492-4S 

Need to enhan" tbe financial cranl 
provided to Beedi workers for 
COOSInICtion ofbousa (MUR 377) 
(Deb. 2S, Vol. IV, 06-01-2009) 
Col 321 

Need to sent a Cc:nIraI Team for evaIuIItion 
for drought-situation in Madhya 
PnMIesb and un. Pradesh (MUR 317) 
(Deb. 14, Vol. III, 21-07-2009) 
ColS69-70 \ 

Need 10 take steps (or inaer-linkinJ. of Ken 
and 8etwa rivers in Madhya PrwIesh 
(MUR377) 
(Deb. 9, Vol. II, 14-07-2009) 
CoI.S79 

Need to take steps for renovation, 
protection and beautification of 
ancient historical ponds located in 
Tiitamgarh Parliamentary 
Constituency and other parts of 
Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. II, 09-07-2009) 
Col 307 

Railway Budget (2009-2010}--(ieneral 
Disc:ussion 
(Deb. S. Vol. II, 01-07-2009) 
Col89J..96 

Rise in prices of esseorial commoditiCi 
(OUR 193) 
(Deb. 26. Vol. IV, 07-01-2009) 
Col40S-06 

K_r:,SIui vw. ... MolIn 

Allocation ofCaptiwe Coal Blocks 
(Deb. 10. Vol. II. 15-07-2009) 
Col 220-23 

Allotment of Excess Spedrum 
(Deb. I, Vol. II. 13-07-2009) 
Col 133-34 

Blue Prints i:Ir Promolinc pipe Gas Scheme 
(Deb. II, Vol. III. 16-07-2009) 
Col 14149 

Bonded Labourers 
(Deb. 13. Vol. III, 20-07-2009) 
Col 403-04 

Booki"l ofLPO dvougb SMS 
(Deb. 16. Vol. III, 23-07-2009) 
ColI7S-79 

Booking of Rail Tickets throu&h Mobile 
VIM 
(Deb. 16. Vol. 111. 23-07-2009) 
Col 272-73 

BRTConidor 
(Deb. 4. Vol. II, 07-07-2009) 
Col2JS-37 
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Business Tie-up between Foreign and I Shortfall in Revenue Collection 
Indian Firms (Deb. 7. Vol. II. 10-07-2009) 
(Deb. 16. Vol. III. 23-07-2009) Col. 22-26 
CoL 10 

Streamlining Wakf Administration DDA Housing SCAM. 2008 
(Deb. 7. Vol. II. 10-07-2009) (Deb. 16, Vol. 111. 23-07-2009) 
Col. 307 I Col. 294-95 

Deposits in Foreign Banks ' Targets under PMGSY 
(Deb. 7. Vol. II. 10-07-2009) (Deb. 17, Vol. III. 24-07-2009) 
Col. 300-30 I Col. 29-30 

Exploitation of Private Security WorbrsI 
G.-ds 
(Deb. I. Vol. II. 13-07-2009) 
CoL 199-210 

IC.asturba Gandhi Balika Vadyalayas 
(Deb. \8. Vol. III. 27-07-2009) 
Col. 199-200 

Need to expedite consIrUCtion ofSah8sa-
Forbespnj bro.s gauge railway line 
in BiMr(MUR377) 
(Deb. 24. Vol. IV. 04-01-2009) 
CoI.S80 

Works under NREGS 
(Deb. 7. Vol. II. 10-07-2009) 
CoI.~ K._ .... .."SIui H.D. 

Demands for Grants (General)-
2009-20IO-Minimy of Agriculture 
and Ministry of Consumer Affairs • 
Food and Public Distribution 
(Deb. 13, Vol. Ill. 20-07-2009) 
Col. 522-27 

Need to expedite the construction of' K ... ri. SIt ....... CIIud~ 
railway bridae on rivcr Kosi in district Expansion of Railway Line in Rajasthan 
Supeul.B_(MUR377) (Deb. 16. Vol. 111, 23-07-2009) 
(Deb. 20. Vol. III. 29-07-2009) CoL 99-104 
CoL 536 

Provision of Sin,le.Vendor Contract 
System 
(Deb. 23. Vol. IV. 03-01·2009) 
CoL 113 

New Railway Lines in RajasIhan 
(Deb. II. Vol. III. 16-07-2009) 
CoI.S8-62 

Setting up of New Technical Institutes 
RecOlllstruction of Roads damaged by 1 (Deb. I, Vol. II. \3-07-2009) 

Flood Col. 197-99 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 221-24 K ....... SItrt N ............. 

I 
• I 

R.cmowJ of Corrupt Ofticen tTom Website \ General Budpt-2009-20 I O-General 
(Deb. 10, Vol. II. 15-07-2009) i Discussion and Demands for Excess 
Col. 537-39 I GranIs(GeneraI).2006-2007 

Safe Di.,.lofCFL (Deb. 9. Vol II, 14-07-2009) 
(Deb. 10. Vol. II. 15-07·2009) CoI.659-62 
Col. 487-18 
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Lapn. Shri y ..... t I Early Disposal of Environmenral Cases 
Action against companies by SEBI (Deb. 5, Vol. II, 08-07-2009) 

(Deb. 26, Vol. IV, 07-08-2009) Col.28748 
Col. 98-99 Environmental Clearance to PMGSY 

Allocation ofKeroseneILPG (Deb. 10. Vol. II, 15-07-2009) 
(Deb. 6, Vol. II, 09-07-2009) Col44I-42 
Col. 99-103 I Ex 1 ploration of Un organised Workers 

Amendment in Human Organ I (Deb. 8, Vol. II, 13-07-2009) 
Transplantation Act. 1994 I Col. 289-90 
(Deb. S, Vol. II, 08-07-2009) I ExponoflronOre 
Col. 339 I (Deb. 23, Vol. IV. 03..08-2009) 

BPL People I Col268-72 
(Deb. 2, Vol. II, 03-07-2009) Export fI Ore and F . 
CoL 24445 I 0 ron rults 

(Deb. 13, Vol. Ill, 20-07-2009) 
Compensatory Afforestation work in i Col29I-93 

Mining Areas I 
(Deb. 15, Vol. III, 22-07-2009) 1 ExporV'lmportofCoaJ 
Col. 358-S9 II (Deb. IS, Vol. III, 22-07-2009) 

Col. 4 12-21 
Complaints for Not Furnishing I . 

Information under RTI Act 1 Foreign Funds to NGOs 
(Deb. 20, Vol. 1II, 29-07-2009) (Deb. 4, Vol. II, 07-07-2009) 
CoL 71-72 I Col. 231-J3 

Corw.uner Produca Testing Medlanism Free Treatment ofPOOf Patients 
(Deb. 24, Vol. IV, 04-08-2009)! (Deb. 20, Vol. III, 29-07-2009) 
Col 243 ' Col. 210-71 

Conversion of State Highways into Hindi Medium for Competitive 
National Highways Examinations 
(Deb. 4, Vol. II, 07-07-2009) I (Deb. 15, Vol. III, 22-07-2009) 
Col. 199-218 I Col235-36 

Correspondents and News Readers in I' Impact of Development Activities on 
Ooordarshan Wildlife and Fornu 
(Deb. 24, Vol. IV, 04-08-2009) I (Deb. 20, Vol. III, 29-07-20(9) 
Col 164-66 I Col. 4244 

Corruption in FCI Ilmpect of Fenilizen on Soil fmifit)' 
(Deb. 14, VC'I. Ill, 21-01-200~) j (Deb. 4, Vol. II, 07.07~2009) 
Col. 163-66 j CoL 335-36 

I 

Cottage Industry in Orisia 1 Internet faeility 
(Deb. 4. Vol. II, 07-07-2009) I (Deb. 8, Vol. II. 13-67·2009) 
CoI.I03~ Col. 174-76 

! 
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IPS Officers belonging to Reserved Need to upgrade N.H. 75 and N.H. 215 
Categories passing through Keonjhar 
(Deb. 14, Vol. III, 21-07-2009) Parliamentary Constituency, Orissa as 
Col. 374-76 per the specified nonns (MUR 377) 

I (Deb. 13, Vol. Ill, 20-07-2009) 
Irrigation Projects in Tribals Areas Col. 472-73 

(Deb. 15, Vol. Ill, 22-07-2009) 
Col. 47 I Outstanding Loans 

I (Deb. 17, Vol. Ill, 24-07-2009) 
Jakhpura and 8aspani Railway Line Col. 249-50 

(Deb. 6, Vol. II, 09-07-2009) 
Col. 107 

Leasing of Network Facility 
(Deb. 23, Vol. IV, 03-08-2009) 
CotS7 

Pennission for MiDing in Orissa 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 315-16 

PMGSY in Tribal Areas 
(Deb. 22, Vol. IV, 31-07-2009) 

Loss of Trees/Forests Cover due to Col. 428-30 
Development Activities I' 
(Deb. 20, Vol. III, 29-07-2009) Pollution of Mining Mineral Rich Areas 
Col 509-10 (Deb. 10, Vol. II, 15-07-2009) . I Col. 355-58 

LPG Distributors in Orissa '" 

~~~. Vol. III, 16-07-2009) I PrefJ;~r;~f ~:I~I::~,ts2::0:~;:::; 
Maintenance of date for Credit Card Col. 227-29 

Holders ., I' Progress of Ongoing Irrigation Projects 
(Deb. 17, Vol. III, 24-07-~009) (Deb. S, Vol. n, 08-07-2009) 
Col. S44 Col. 322-26 

Mining oflron Ore and Manganese Protection of Temples and Monuments 
(Deb. 19, Vol. III, 28-07-2009) (Deb. 10, Vol. II, 15-07-2009) 
Col. 223-25 Col14S46 

Missing Foreign Nationals Recovery of Loans 
(Deb. 9, Vol. II. 14-07-2009) (Deb. 22, Vol. IV, 31-07-2009) 
CoI.4S-52 Col. 34142 

Monitoring of Centrally Assisted I Reguluisation of Casual and Contract 
Irrigation Projects Workers 
(Deb. IS, Vol. Ill, 22-07-2009)1' (Deb. 8, Vol. II. 13-07-2009) 
Col. J6U9 Col. 44041 

Need for gauge conversion of railway line Rehabilitation of Displaced Persons 
on Daitui-banspani section in Orissa (Deb. 26, Vol. IV, 07-08-2009) 
besides introduction of a superfast Col. 208.()9 
train from Delhi to Bhubaneswar R ., Jud' .. 
(MUR 377) eservatlon In IClary 

V I Iv 03-08-2009) I (Deb. II. Vol. Ill, 16-07-2009) (Deb. 23. o. • Col 216-17 
Col. 460 . 
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Rcsenation of quoIa for STs in Railways 
(Deb. 21. Vol. IV. 30-07-2009) 
CollO 

Reserwtion ofSCJST in PSUs 
(Deb. 16, Vol. III, 23-07-2009) 
Col lOS 

Rural Development Schemes 
(Deb. 26, Vol. IV, 01-01-2009) 
CoI.~ 

Scheduled Tribes and Other Forest 
Dwellers (Recognition of Forest 
Rights) Act 
(Deb. 17, Vol. III, 24-07-2009) 
Col413-1S 

SeaJcma.Claimsof~Forees 
(Deb. 9, Vol. II. 14-07-2009) 
Col J99.4OO 

SEX Poii&:)' 
(Deb. 23. Vol. IV, 03-0'-2009) 
Col6U9 

Telecom Scrvica 
(Deb. I, Vol. II, 13-07-2009) 
ColSI-52 

V .... TcuiIaI 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 405-14 

WBlADB l.-.blbnlRoeda 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 1«J6.q7 

WeI&re Scheme for S1'J 
(Deb. 7, Vol. II, 10-07-2009) 
Col 31, 69-71 .................. 

Coconut CultMltioa 
(Deb. 24, Vol. IV, 04-01-2009) 
Col 19-20 

IlanMds bGrWIII (0enInI), 2009-2010 
Re: MiDSb)' of Home Aft'airs 
(Deb. I'. Vol. III. 22-07.2009) 
Col. 661-73 

General Bud,et, 2009-IO-General 
Discussion and Demands for Excess 
GnlD--{GcnaaI). 2006-07 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.4S6-6S 

Mello bilways(Amcndmal) Bill, 2009-
Consid. 
(Deb. 2S. Vol. IV, 06-01-2009) 
Col. 337 

Motion Re: Revocation of ProcIMnation 
Issued by President in Relation to the 
State of JharkhaJHI Statutory 
Resolution Re: Approval of 
Cantinuance in Force ofProcIllmalioa 
in Rapec:t of the s.. of Jhuth.nd, 
Jhartb8Dd Budpt 2009-10--GeneraI 
DiKuaion lad nan..ds forGrwD-
(~2009-IO 
(Deb. 9, Vol. II, 14-01·2009) 
CoI.75UO 

Production of Coal 
(Deb. 20, Vol. III. 29-07-2009) 
Col 22-23 

Provisioa ofQualily""'" to SoIdicn 
(Deb. Il, Vol. III. 20-01-2009) 
Col 17 

Railway Budpt-2009-20IG-GeneraI 
DilCUSSioa 
(Deb. 4, Vol. II, 07-01·2009) 
CoL111-lO 

Rile in Prices of EaendaI Commodities 
(DUR.193) 
(Deb. 25. Vol. IV, 06-0.·2009) 
Col 4OC).407 

....... .. 5lariP. 

Bio-mcIric Uaique kIeIIti""":b,.. 
(Deb. 14, Vol. III, 21-07-2009) 
Col. Sl3-IS 

Decline in Supr Production 
(Deb. '4, Vol. II, 07-07-2009) 
Col4S-47 



NAME INDEX 519 

DemandsforGrants(GenemJ).2009-201O; I Aided Project of National Highways 
Re: MinistryofPowcr (Deb. 24. Vol. IV, 04-08-2009) 
(Deb. 14, Vol. III, 21-07-2009) CoI.252-60 
Col 677-79 

Discrimination against DaHt Children 
(Deb. 13. Vol. III, 20-07-2009) 
CoI.402~3 

Electronic Voting Machines 
(Deb. 16, Vol. III. 23-07-2009) 
CoI.75-77 

General Budget. 2009-201O-General 
Discussion and Demands for Excess 
Gr..-u (CicfteraI), 2006-2007 
(Deb. I. Vol. II, 13-07-2009) 
Col683-17 

Plomoting orB.Ed. and T-=hing Training 
Prosrammes 
(Deb. II, Vol. III, 2'7-07-2009) 
CoL 109-10 

Railway Budget (2009-2010) - General 
Discussion 
(Deb. 5, Vol. II, 01-07-2009) 
CoL 775-77 

Rehabilitation of Tamil Civilians in 
SriLanka 
(Deb. 5, Vol. II, 01-07-2009) 
CoL 136-37 

Situation arising out of drought and 
floods in various parts of the country 
(OUR 193) 
(Deb. 19. Vol. III, 21-07-2009) 
CoI.SSl-6O 

Aircraft Operating Under Various Airlines 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL 55-56 

Allocation of Gas for Gas based Plants 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 141 

AIJotment of Coalfields for Conversion 
of Coal to Petroleum 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 32 1-22 

ARC Report 
(Deb. 7. Vol. II, 10-07-2009) 
Col. 363-64 

Assistance for Traditional Fishermen 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 261-72 

Assistance to Fast Track Courts 
(Deb. I, Vol. II, 02-07-2009) 
CoI.21I-M 

Backward Regions Grant Fund 
(Deb. 7, Vol. II, 10-07-2009) 
Col 317-24 

Datu S8mricIai Yojana 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 351-52 

Budgetary Provision for Gauge 
Conversion 
(Deb. I, Vol. II, 02-07-2009) 
Col. 141-42 

Challenges to Internal Security 
(Deb. 19, Vol. III, 21-07-2009) 
CoL 73-75 

Vacant Seats in Educational Institutions 
(Deb. 13. Vol. III, 20-07-2009) Clean CoalTcchnology 

(Deb. 17, Vol. III, 24-07-2009) 
Col. 423-25 Col. 275-76 

~Sltri van-blllliArjubllai 

A~. Plan for Power Production. 
(Deb. 17. Vol. III, 24-07-2009) 
Col 391-99 

Computerised Tickets Reservation 
Centres 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 295 
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Conservation of Wetlands in the country I Encroachment on Monuments 
(Deb. 10, Vol. II, 15-07-2009) (Deb. 20, Vol. III, 29-07-2009) 
Col. 387-92 Col. 414-36 

Construction ofGadhuli-Sanlalpur Road ! Enforcement of Environmental Laws 
(Deb. 9, Vol. II, 14-07-2009) I (Deb. 20, Vol. III. 29-07-2009) 
Col. 352-53 ! CoI.45~ 

Conversion ofVPLslLPTs into HPTs i Equipments installed at Airports 
(Deb. 14, Vol. Ill. 21-07-2009) I (0 b 6 V 1 II 09-07-2009) 
Col~7 e .• o. , 

CoI.149-SO 
Corpus FImd for SardIIr Vallabhbhai Patel I. • 

Memorial Establuhment of SocIal Development 
(Deb. 5, Vol. II, 01-01-2009) Zones 
CoI.4S3-S4 (Deb. I, Vol. II. 13-07-2009) 

Col. 112 
Coaon Production 

(Deb. II, Vol. III. 16-07·2009) I EstablisbmemofVessels TraffIC System 
ColI9S I (Deb. I, Vol. II, 13-07·2009) 

Cultural Heritage Centres in Gujarat i Col. 210-81 
(Deb. 15, Vol. III, 22·07-2009) \1 Evaluation of Schemes for Social and 
Col4S9-74 I E.eonomic Development 

DDDin:ctPlusServK:es I (Deb. 23, Vol. IV, 03·08-2009) 
(Deb. 4, Vol. II, 07-07-2009) I ColSt-52 
CoI.~1 

Demand of Capper 
(Deb. 4, Vol. II, 07-01-2009) 
CoL2S2 

Expansion of Telephone Serv~ 
(Deb. 23, Vol. IV, 03-08·2009) 
CoI.3JO..32 

Fishery Trainin& and Extcosion Units 
Development of Ports (Deb. 24, Vol. IV, 04·01-2009) 

(Deb. 13, Vol. III, 20·07-2009) CoLSt2-J4 
CoI.l~ . 

I Food Processing Training Centres 
DisposaIofAgricuJlunJLoanApplic:.aoa (Deb. 16, Vol. Ill, 23-07.2009) 

(Deb. 26, Vol. IV, 07-08·2009) Col 223-28 
CoI.23940 

Diversion of Funds Under Sarva Sbiksha 
Abhiyan 
(Deb. I, Vol. II. 13-07-2009) 
Col. 23·27 

Drinking Water 
(Deb. 17, Vol. III, 24-07.2009) 
CoI.2S4-5S 

Education Loan 
(Deb. 2, Vol. II, 03.07.2009) 
Col~SOO 

Foreign Assistance for Rural 
Development Projects 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.345-SO 

funds for Sardar Sarovar Project 
(Deb. 10, Vol. II, 15·07·2009) 
Col. 139-40 

Grant of funds under AIBP 
(Deb. IS, Vol. III. 22·07·2009) 
Col. 64-75 
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Grants for Promotion ofTribal Culture I Mega City and Desert Area Policing 
(Deb. 20, Vol. III, 29-07-2009) (Deb. 4, Vol. II, 07-07-2009) 
Col 266 Col. 347-48 

Handloom Industry in Gujarat 
(Deb. II, Vol. Ill, 16-07-2009) 
CoI.39-41 

Hclpless Children 
(Dcb. 26, Vol. IV, 07-08-2009) 
CoL 19S-97 

Hydro Power Projects 

Modernisation and Expansion of Steel 
Plants 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 23 1-32 

Modernisation ofNMOC 
(Dcb. 6, Vol. II, 09-07-2009) 
Col. 276--77 

(Deb. J 7, Vol. III, 24-07-2009) Modernisation of Railway Station 
Col. 90-99 • (Deb. 16, Vol. III, 23-07-2009) 

Impon of Steel Col.~ 
(Dcb. 25, Vol. IV, 06-08-2009) I NABARD 
Col.4S-47 • (Dcb. 26, Vol. IV, 07-08-2009) 

Import ofVaccincs 
~l271-72 

(Deb. 10, Vol. II. IS-07-Ul09) National Agriculturallnsurance Scheme 
Col 285 (Deb. 24, Vol. IV, 04-08-2009) 

~ Scheme for BPL Families 
CoJ.3-14 

(Deb. 22, Vol. IV, 31-07-2009) National Food Security Mission 
Col6llO-81 (Deb. 4, Vol. II, 07-07-2009) 

lmemational Size Shipyards 
Col. 564-67 

(Deb. 13, Vol. III, 20-07-2009) New AIR and Dooniarshan Centres 
Col 210-212 (Deb. 14, Vol. III, 21-07-2009) 

Irregularities in NREGS 
Col 404-08 

(Deb. 7. Vol. II, 10-07-2009) Ncw Industrial Units 
CoJ.283-86 (Deb. 14, Vol. III, 21-07-2009) 

Jakhau Fishery Harbour 
Col 153-56 

(Deb. 9, Vol. II, 14-07-2009) New Railway Line in Gujarat 
Col. 65-66 (Deb. I, Vol. II, 02-07-2009) 

Col. 204 
Janani Suraksha Yojana 

(Deb. 5, Vol. II, 08-07-2009) Objectives ofPDS 
Col. 189 (Deb. 24, Vol. IV, 04-08-2009) 

Col 412-13 
LPG Distributors in Gujarat 

(Deb. 21, Vol. IV, 30-07-2009) Opening ofKVs and JNVs 
Col. 157 (Deb. 18, Vol. Ill, 27-07-2009) 

CoI.234-35 
Mandatory WarDing on Tobacco 

Outlay for Urea Project Products 
(Deb. 5, Vol. 
0>1.329-30 

II, 08-07-2009) I (Deb. 11, Vol. m, 16-07-2009) 
I Co1.305-06 
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Persons with Autism ! Registration of Newspapen 
(Deb. 20, Vol. III, 29-07-2009) I (Deb. 19, Vol. III, 28-07-2009) 
Col. 74-96 Col. 40&-14 

Pesticides in Bottled Drinking Water Regularization ofUnauthorized Colonies 
(Deb. 5, Vol. II, 08-07-2009) 1 (Deb. 26, Vol. IV, 07-08-2009) 
CoI.4TI-78 I Col. 265-66 

Poor Safety, Health and Environment at I Regulation of Food grain Procurement 
WorkplJK:e ! (Deb. 9, Vol. lI, 14-07-2009) 
(Deb. 23, Vol. IV, 03-08-2009) 'I CoI.392-94 
Col349-SO Review ofRTI Act 

PostMatricScbolarstoSCslSTsStudents! (Deb. S, Vol. II, 08-07-2009) 
(Deb. 13, Vol. III, 20-07-2009) Col. JO~ 
Col408-09 Rural Development Schemes 

Powa-furSteeI Plants (Deb. 2, Vol. II, 03-07-2009) 
(Deb. 25. Vol. IV, 06-08-2009) i Col. S19-602 

I Col. 178-80 I Sales Tax and Value Added Tax on 
Promotion of Fisheries Sector i Ethanol 

J III 21 -07-2009) i (Deb. 11. Vol. III, 16-07-2009) (Deb. 14, Vo . , i Col 319-21 
Col 454-7S i 

. I Samadhi Sthala ofShri Morarji Desai as 
Promotion of Small Scale ludustrics I National Monument 

(Deb. 24, Vol. IV, 04-08-2oo9)! (Deb. 20, Vol. IJI, 29-07-2009) 
Col 474-75 I Col 249 

Proposal ofGujaral for SIaIe Highways I Satellite Telephone System 
(Deb. 26, Vol. IV, 07-08-2009) I (Deb. 23, Vol. IV, 03-01-2009) 
Col 9) I Col. 383-84 

Proposals for AUWSP I Schemes for Development ofHandicraft.s 
(Deb. 22, Vol. IV, 31-07-2009)! (Deb. 25, Vol. IV, 06-08-2009) 
Col. S03-1 S ! Col254-70 

Proposals from Gujarat , Seed Development Programme 
(Deb. 22, Vol. IV, 31-67-2009) I (Deb. 19, Vol, III, 28-07-2009) 
Col. 113-14 1 Col. 36().66 

I 
Raising of Funds by NABARD I Setting up of Coal based Urea Plants 

(Deb. 2. Vol. II, 03-07-2009) i (Deb. II, Vol. III. 16-07.2009) 
CoL5S7-60 I Col.26I-90 

I 
Re-lnvent.inJ EPF India Scheme I Setting up ofMarilime University 

(Deb. 18, Vol. 111, 27-07.2009) I (Deb. 8, Vol. II. 13-07-2009) 
Col.344-S2 'I· Col.4J5-16 

Reforms in Power Sector Ship-Breaking of Foreign Dead Ships 
(Deb. 2, Vol. II, 03·07-2009) 1 (Deb. 16. Vol. III. 23-07-2009) 
CoI.J06.07 i ColSS 
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Shortage of Doctors and Nurses , Transportation Charges of Gas 
(Deb. 10, Vol. II, 15-07-2009) I (Deb. 6, Vol. If, 09-07-20(9) 
Col. 54(}.41 Col. 225 

Shortage of LPG I Two lane bridge across Tapi 
(Deb. I, Vol. II, 02-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
Col. 33-34 i Col. 236-37 

I 
Shortfall in Production of Salt I Ultra Mega Power Projects 

(Deb. 8, Vol. II. 13-07-2009)' (Deb. 7, Vol. II. 10-07-2009) 
Col 374-75 I Col. 399-400 

Shortfall in Revenue Collection , Upgradation ofRajkotAirport 
(Deb. 7, Vol. II, 10-07-2009) I (Deb. I, Vol. II, 02-07-2009) 
Col. 22-26 I Col. 319-21 

Sick NTC mills I World Bank Assistance to Forestry 
(Deb. 6, Vol. II, 09-07-2009) Projects 
Col. 34-35 (Deb. 15, Vol. Ill, 22-07-2009) 

Slow Pace of Work under PMGSY Col. 406-10 

(Deb. 2, Vol. II. 03-07-2009) Mabajaa.SbriJutiSumitra 

Col. 177-80 I Allotment of LPG Agency 
Social Security to Unemployed Persons (Deb. 16, Vol. III, 23-07-2009) 

(Deb. 18. Vol. III, 27-07-20(9) I Col. 252-55 

Col. 49-5 1 I Amendment in Central Labour Laws 
Special Component Plan I' (Deb. 8, Vol. II, 13-07-2009) 

(Deb. 23. Vol. IV. 03-08-2(09) Col288 
Col. ~51 Anti-Dowry Law, 1961 

Special Fund for Green Technology (Deb. 26. Vol. IV, 07-08-2009) 
(Deb. 10. Vol. 11.15-07-2009>1 Co1.276-77 
Col. 474-76 I Atrocities against Women 

Status of East-West and North-Soutb I (Deb. 16. Vol. Ill, 23-07-2009) 
Corridors I Col. 207 
(Deb. 4. Vol. II. 07-07-2009) Aviation University of International 
Col. 37 I Standard 

SuratAirport ! (Deb. II. Vol. III. 16-07-2009) 
(Deb. 16, Vol. III, 23-07-2009) I COU17-18 
Co1.l41-43 I Ban on Export of Goods 

Surat-Hazira Railway Line i (Deb. 8, Vol. II. 13-07-2009) 
(Deb. 6, Vol. II, 09-07-20(9) i Col. 196-97 

I 
Col. 259 I Conversion of Forest Villages into 

Training Programmes in SmaJllndustries I Revenue Villages 
(Dcb. 19. Vol. HI, 28-07-2009) " (Deb. 10, Vol. II, 15-07-2009) 
CoI.255-56 I Col.469-72 
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Crime Among Educated Youth Flying Training Abroad 
(Deb. 4, Vol. II, 07-07-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col317-18 CoI.I09 

Cultivation ofMcdicin.all AromItic Plants Gender Budgeting 
(Deb. 15, Vol. Ill, 22.-07-2009) (Deb. 26. Vol. IV. 07-08-2009) 
Col. 208-18 I Col. 92 

Dahej-V~aipurPipeline Project I General Budget. 2009-201O-General 
(Deb. 21. Vol. IV, 30-07-2009) 11 Discussion IIJ'Id Demands for Excess 
Col. 233-34 Grants(GeneraI),~2007 

Deaths due to contaminated Drinking (Deb. 8, Vol. II, 13-07-2009) 
Water I Col. 671-74 
(Deb. 5, Vol. II, 08-07-2009) I High Speed Trains from Devas and 
CoI.457-58 I GwaIior 

Deaths Due to Pollution 
(Deb. 15, Vol. Ill, 22-07-2009) 
Col. 443-44 

(Deb. I, Vol. II, 02-07-2009) 
CoL 145-46 

ICOS Sc:bc:me 
Demands for Grants (General) 2009-2010 (Deb. 2. Vol. II, 03-07-2009) 

Re: Ministry of Women and Child! Col271-78 

~;;~~Ol. III, 23-07-2009) I~the Standarda of Primary 
Col. 323-34 (Deb. 13, Vol. III, 20-07-2009) 

Ilc:naIds fOrGranl5-(Gena:aI). 2009-20 10 Ii Col. 431-41 
-Ministry of Human Resource Ind' A v • 
~Iopmeot I JJ1l M'US .0,.... 
(Deb. 10, Vol. II, 15-07-2009) (Deb. 22, Vol. IV, 31-07-2009) 
Col 646-5 I I CoL217-21 

Development of Indore station IlndUitrial Development in Backward 
(Deb. 21, Vol. IV, 30-07-2009) I States 
Col. 106 (Deb. 8, Vol. II, 13-07-2009) 

I CoLJ6.41 
E-Leaming and Digital Library in 

Polytechnics Malnutrition 
(Deb. 23, Vol. IV. 03-01-2009) I (Deb. 2, Vol. II, 03-07-2009) 
CoL 216 I Col. 490-92 

Expansion of Airport at Indore I Manufacture of Transparent LPG 
(Deb. I, Vol. II, 02-07-2009) I Cylinders 
Col20(H)7 (Deb. 25, Vol. IV, 06-08-2009) 

E I ·· f N CoI.J3-3S "P oltahon 0 atural Resources by 
MNCs I Master Plaft for ZookJsical PUs 
(Deb. 10, Vol. II, lS-07-2009) (Deb. 20, Vol. 111, 29-07-2009) 
Col 174-75 ! CoI.62~3 
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Need to open a CGHS dispensary in I Rehabilitation Centres for Women 
Indore, Madhya Pradesh (MUR377) (Deb. 17, Vol. III, 24-07-2009) 
(Deb. 6, Vol. II, 09-07-2009) CoL500-04 
Col. 308 

Renovation Plan of Ancient Forts and 
New Pricing System for Mixed Fertilizers I Temples 

(Deb. I, Vol. II, 02-07-2009) I (Deb. 5, Vol. II, 08-07-2009) 
Col. 27-29 I Coll88-89 

New station between Laxmibai Nagar and I Repairing/Maintenance of memorials 
Manglia (Deb. 5, Vol. II, 08-07-2009) 
(Deb. 21, Vol. IV, 30-07-2009) CoI.347-48 
Col 163 Reservation for Women in Government 

Opening of New Passport Officesl Jobs 
Passport Seva Kendras (Deb. 20, Vol. III, 29-07-2009) 
(Deb. 20. Vol. III, 29-07-2009) Col. 437 
CoL 326-30 Revamping of Higher Education System 

OwnenhipRigbtto Slum DwelJers (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 22, Vol. IV, 31-01-2009) CoLIIS-18 
Co1426 I ReviewoflPC 

Pending Projects under Forest (Deb. 24. Vol. IV, 04-08-2009) 
Conservation Act Col 185-86 
(Deb. 10. Vol. II, 15-07-2009) Rich-PoorDivide 
Col. 379-80 I (Deb. 15, Vol. Ill, 22-07-2009) 

Pesticides Residues in Cold/Soft Drinks CoL 2 19--20 
(Deb. 5, Vol. II, 08-07-2009) I Safeguard Duty 
CoL 49 (Deb. 26, Vol. IV, 07-08-2009) 

Promotion ofTourism CoL 198 

(Deb. 2, Vol. II. 03-07-2009) SmartCardstoPoor 
Col. 367-68 (Deb. 22. Vol. IV. 31-07-2009) 

Rail line between Maksi-Godhra 
(Deb. 25, Vol. IV. 06-08-2009) 
CoL 160 

Col. 197 

Spurious and Su~Standard Drugs 
(Deb. 15, Vol. Ill, 22-07-2009) 
Col. 301-02 

Railway Budget (2009-2010)-General 
Su~Standard Wheat under PDS 

08-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
Col. 136-38 

Discussion 
(Deb. 5. Vol. II, 
CoI.6~S2 

Regional Rural Banks 
(Deb. 2, Vol. II, 03-07-2009) 
CoL417-19 

Registration ofBasrnati Rice 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 137-38 

Tobacco Consumption by Women 
(Deb. IS, Vol. III, 22-07-2009) 
COI.3SCJ..60 

Unemployed Women 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col3I9--33 
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Unemployed Youths I Elephant Reserve 
(Deb. 13, Vol. III, 20-07~2009) (Deb. 20, Vol. 1II. 29-07-2009) 
CoL 179-97 I COU38 

Upgradation of Employment Exchanges I Jan Sadharan Train 
(0 b 13 V I III 20-07-2009) I (Deb. 16. Vol. Ill, 23-07-2(09) e. , 0., . : Col. ')12-13 
C.o1.213-14 i" 

VT Code for Indian Aeroplanes 
(Deb. 21, Vo\. IV, 30..:07-2009) 
Col. 197-98 

Waiting List for LPG Connections 
(Deb. II. Vol. III. 16-07-2009) 
Col. 25-27 

Women Government Advocates 

i Minimum Wages to Contract Labourers 
engaged in Coal Companies 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 200-01 

Need to ensure payment of wages under 
Narional Rural Employment Guarantee 
Scheme in various districts of 
ChhanisgJrh (MUR 377) 
(Deb. 4, Vol. 11, 07-07-2009) 
Col. 591-92 (Deb. 16. VoL III, 23-07-2009) ; 

CoL 55 ! 
I Need to provide adequat1! supply of 

Working Days in High Courts ! power to Korba Parliamentary 
(Deb. I, Vol. II, 02-07-2009) i Constituency of Cbhattisgarh 
Col. 292-93 I (MUR 377) 

(Deb. 19. Vol. III. 28-07-2009) MaUa&, Dr. Claaru Oat CoL 499 
I 

Air Link to Medium-level Cities I Need to ~ Korte Fertil.i=s Factory 
(Deb. 16, Vol. Ill, 23-070 2009)1'.. in Korba.. Chbanisgarb(MUIt377) 
CoI.t32 (Deb. 14, Vol. 111.21-07-2009) 

Allocation of Foodgrains under PDS Col 567-68 
(Deb. 24. Vol. IV, 04-08-2009) I NotifICation ofNatjonal Highways 
Col. 426-29 I (Deb. 24, Vol. IV, 04-08-2009) ! Col. 520-21 C.oal Production ! 

(Deb. 15, Vol. III, 22-07-2009) I Peripheral Development of Villages by 

Col. 280-84 '! OL (Deb. 20, Vol. Ill, 29-0.7-200.9) 
Construction of Overbrieige in CoI.2J7-40 

Chhattisgarb i . 2009 20IOL-r:: I 
(Deb. 21, Vol. IV, 30-0.7-20.0.9) I RaiD''?Y B~get ( - ,.. .... 'enera 

I lSCUSSJOft 
Col. 120 I (Deb. 5. Vol. II, 0'-07-20.0.9) 

Demands for Grants (General) --2009- i CoL 125-27 
201O--Ministry of Agricukure and I Shortage ofPG Seats 
Ministry of Consumer Affairs, Food! (Deb. IS, Vol. m. 22-0.7-200.9) 
and Public Distribution ! Col. 305 
(Deb. 13. Vol. 1II, 20.-0.7-20.0.9) ; . 
Col 626-28 i Situation arising out of drought and 

. , floods in various parts of the COUDtry 
Districts Connected with Rail Lines ! (OUR 193) 

(Deb. 16, Vol. lIf, 23..:07-20.09) i (Deb. 19. Vol. III, 28-0.7-2009) 
Col. 123·24 I Col 553-55 
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Study on Environmental Impact due to I 
Excessive Mining i 
(Deb. 15. Vol. III, 22-07-2009) I 
Col. 399 I 

i 

Railway Budget-2009-20 I O-General 
Discussion 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 725-26 

Maharaj, Shri Satpal I Steps to Ensure Availability of Drinking 
Allocation of Foodgrains under PDS i Water in the Country (Res.) 

(Deb. 24, Vol. IV. 04-08-2009) II (Deb. 7, \b1.1!, 1~7-2009) 
Col. 426-29 Col. 501-06 

Auction of Oil and Gas Blocks I (Deb. 21, Vol. IV, 30-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) I CoI.33544 
Col. 274-90 I 

Conservation and Development of Mines II 

(Deb. 14. Vol. Ill. 21-07-2009) . 
Col. 8 I 

Wages through Banks and Post Oftkes 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 89-90 

Work. on Delhi-Dehradun Highway 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 23 1-32 

Constitution of National Board for the I 
Development of Himalayan States I 
(Res.) • 
(Deb. 2, Vol. II. 03-07-2009) I Mahato,ShriBaidyanathPrasad 
Col 716-21 : ' I Claim oflndian Territory by Nepal 

DemandsforGrants(GeneraI),2009-201O ! (Deb. 5, Vol. II. 08-07-2009) 
Re: Ministry ofHome Affairs I Col.496-97 
(Deb. 15. Vol. III, 22-07-2009) i 
Col. 729-30 I Foodgrains to BPL Fainilies 

(Deb. 26. Vol. IV. 07-08-2009) 
Finance (No.2) Bill, 2009-Consid. and! Col. 221 

Pus I 
(Deb. 18. Vol. III, 27-07-2009) ! Need to set up a Doordarsban Kendra at 
Col. 835-37 Hamataud in West Champaran district 

General Budget-2009-20 10000nerai of Bihar (MUR 377) 
Discussion and Demands for Excess (Deb. 23. Vol. IV, 03-08-2009) 
Grants (General) 2006-2007 I Col. 459 
(Deb. 9, Vol. II, 14-07-2009) I ReservoirProjectinBihar 
Col. 589-97 i (Deb. 10, Vol. II, 15-07-2009) 

Oramin Oak Sevaks I Col. 173-74 
(Deb. 23, Vol. IV, 03-08-2009) I Mahato,ShriNarahari 
Col. 132-35 I 

. i Abandoning of Wives of NRIs 
lnconvc'OIence Faced by Passengers ! (0 b 5 V I II 08-07-2009) 

(Deb. 25, Vol. IV, 06-08-2009) I Co~ 75-78' o. , 
Col. 243-44 . 

Provision of Quality Materials to Soldiers 
(Deb. 13. Vol. Ill, 20-07-2009) 
Col. 12 

Allocation for Watershed Projects 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 233-38 
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Assistance by World Bank for Delay in Sanction Plans in DDA 
Development of Higbways (Deb. 2, Vol. II, 03-07-2009) 
(Deb. 19. Vol. III. 28-07-2009) Col. 415 
Col. 297-306 Demand for Grants (General). 2009-2010; 

Atrocities Against Minorities I, Re: Ministry of Power 
(Deb. 4, Vol. II, 07-07-2009) (Deb. 14, Vol. III, 21-07-2009) 
Col. 269-70 I Col. 68446 

Atrocities on Dalits I Demands for Grants (General)-2009-
(Deb. 23. Vol. IV, 03-08-2009) 2010-Ministry of Agriculture and 
Col. 135-36 Ministry of Consumer Affairs, Food 

Augmentation ofTawers Capacity and Public Distribution 
(Deb. 8. Vol. II, \3-07-2009) I (Deb. 13, Vol. III, 20-07-2009) 
Col. 75-76 I Col. 556-59 

Availability of Seeds and Fertilizers II Demands for Grants (Genentl) 2009-20 to 
(Deb. 24, Vol. IV, 04-08-2009) -Ministry of Human Resource 
Col. 372-78 I Development 

A P W t (Deb. 10. Vol. II, 15-07-2009) 
wareness . rogramme on a er, Cot 693 
Conservation I 
(Deb. 5, Vol. II, 08-07-2009) I DemandsforGrants(GeneraI).2009-2010 
Col. 101-03 I· Re: MinistryofHomeAft"airs 

AyurvedicfHomoeopathic Hospitals/ (Deb. 15, Vol. III, 22-07-2009) 
Dispensaries Col. 717-19 
(Deb. 20, Vol. Ill. 29-07-2009) I l)iphdaeria and Measles 
Col. 329-34 (Deb. 10, Vol. II, 15-07-2009) 

Bridges on NGs in West Bengal Col. 24148 
(Deb. 9, Vol. II, 14-07-2009) Disaster Management Institute, Bhopal 
CoL 90-92 I (Deb. 24, Vol. IV, 04-08-2009) 

Community Participation in Ilwal Water I Col272 
Supply Disbursement of Funds by NAFED 
~e~74 7, Vol. 11,10-07-2009) (Deb. 24, Vol. IV, 04-08-2009) . I Col. 433-48 

Conference on Female Foeticide . . 
(Deb. 10, Vol. II, 15-07-2009) I Expenditure on Import of RaIlway 
Col 266 Coaches 

(Deb. I, Vol. II, 02-07-2009) 
Congestion It Delhi and Howrab Railway Cot I S9-6O 

Stations 
(Deb. I, Vol. 11, 02-07-2009) 
Col. 136 1 

Conservation of Forest in North-Eastern I 

Heald! Services 
(Deb. 5, Vol. fl. 08-07-2009) 
Co135J-62 

States Hostels for SC Studeuu aader JRCY 
(Deb. 20, Vol. UJ, 29-07.2009) (Deb. 11, Vol: m. 27-07.2009) 
Col. 72-74 Col212-16 
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Impact of Rising Number of Vehicles on 
Environment 
(Deb. 20, Vol. III, 29-07-2009) 
CoL205-06 

Increase in Prices of Fertilizers in West 
Bengal 
(Deb. I, Vol. II, 02-07-2009) 
Col. 75-76 

Jalpaiguri Doordarshan Kendra 

Production of Litchis 
(Deb. 19, Vol. III, 2S-07-2009) 
CoL 77-80 

Projects ofNHAI in West Bengal 
(Deb. 9, Vol. 11, 14-07-2009) 
CoL41~IS 

Promotion of Education for Women 
(Deb. IS, Vol. III, 27-07-2009) 
CoL 57-67 

(Deb. 4, Vol. II, 07-07-2009) PromotionofSmalllndustries 
Col. 256 (Deb. 9, Vol. 11, 14-07-2009) 

ModeJ Railway Stations 
CoL 237-3S 

(Deb. 6, Vol. II, 09-07-2009) Quality of Food grains under PDS 
CoL3I-34 (Deb. 19, Vol. 111, 2S-07-2009) 

Col. 23-25 
Motion Re: Revocation of Proclamation 

Issued by President in Relation to the 
Stale of Jharkhand Statutory 
Resolution Re: Approval of 
Continuance in FOIU of Proclamation 

Railway Budget (2009-2010)-{jeneral 
Discussion 
(Deb. 5, Vol. 11, OS-07-2009) 
CoL59UJOO 

in Respect of the State of Jharkhand Recovery onT Arrears 
JharkbandBudget2009-IO-Genentll (Deb. 7, Vol. II, 10-07-2009) 
Discussion and Demands for Grants- CoL ]40-4] 

(Jharkhand) 2009-1 0 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 762-63 

National Policy for Fanners 

Schemes for Physically Handicapped 
Persons 
(Deb. IS, Vol. 111, 27-07-20(79) 
Col. 379-84· 

(Deb. 24, Vol. IV, 04-0S-2009) Self Employment Scheme for the poor 
Col. 136-37 (Deb. 4, Vol. II, 07-07-2009) 

New AIR Sub-Stations 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 495-96 

Col. 70 

Setting up of Disaster Management 
Departments 
(Deb. 14, Vol. Ill, 21-07-2009) 
CoL 216 Post Matric Scholarship to OBC Students 

(Deb. IS, Vol. III, 27-07-2009) 
Col. 278-79 Setting up of Fertilizer Plant at Namrup 

(Deb. 16, Vol. III, 23-07-2009) 
CoI.II7-IS Pradhan Mantri Gram Sadak Yojana 

(Deb. 22, Vol. IV, 31-07-2009) 
Col. 53-55 

Situation arising out of drought and 
I floods in various parts of the country 

Prices of Patented Drugs , (OUR 193) 
(Deb. 25, Vol. IV, 06-08-2009) I (Deb. 19, Vol. III, 28-07.2009) 
Col. 71-72 Col. 577-78 
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Status of Bharal Bhari Udyog Nigam I DemandsforGrants(Gena'aI}-2009-2010 
Limited I -Ministry of Human Resource 
(Deb. I, Vol. II. 02-07-2009), Development 
Col. 220-22 'I (Deb. 10, Vol. ll, 15-07-2009) 

Col. 633-38 
Sugar Mills in West Bengal I 

(Deb. 4, Vol. II, 07-07-2009) I Development of Jharsuguda Airport 
CoI.349-SO 1 (Deb. Ii. Vol. III, 16-07-2009) 

! Col214-15 
Urban Sanitation Programme ! 

(Deb. 17. Vol. Ill. 24-07-2009) DrillinglExploration of crude oil and 
Col. 261-63 i natural gas I (Deb. 6, Vol. II. 09-07-2009) 

Vacant Posts of Doctors I Col. 252 
(Deb. 5. Vol. II. 08-07-2009) : 
Col 231 . i Effect of Climate Change on Agriculture I Production 

Mabbb,SIIri8. ! (Deb. 14. Vol. 111, 21-07-2009) 
Accidents at Unmanned Level Crossings I Col. 41-43 

(Deb. 16. Vol. III. 23-07-2009) \ EmploymentopportunitiesinFannSector 
Col. 22-24 : (Deb. 9, Vol. II, 14-07-2009) 

Ban on Import of Dairy Products from! Col. 258 
China I Expansion of Forest Cover 
(Deb. 8, Vol. II, 13-07-2009) I (Deb. 10. Vol. II, 15-07-2009) 
Col. 14243 I CoL 112-29 

Cases of PhisinglldeDtity Theft over I Expansion of SAIL and RINL 
Internet I (Deb. 6, Vol. II, 09-07-2009) 
(Dcb. 13, Vol. 111, 20-O7.2009)! CoI.245-46 
Col. 356-57 ! 

, Finance (No.2) BilL 2009-CGnsid 
Clinic:.al Trial R4gisIry I, (Deb. 17. Vol. Ill, 24-07-2009) 

(Deb. 10, Vol. II, 15-07-2009) Col 624 
Col. 450-51 I 

Conservatioo of Lakes 
(Deb. 5, Vol. II, 
Col 14-28 

! Funds for SealRiver Erosion , 
i (Deb. 15, Vol. fIf. 22-07·2009) 

08-07-2009) i CoL2BS-18 
l 

I General Budget, 2009·10-General 
Content code for Electronic Media 1 Discussion and Demands for Excess 

(Deb. 9, Vol. II, 14-07-2009) I ~(0eneraJ)-2006.07 

Col. 16-23 j (Deb. 6, Vol. II, 09-07-2009) 
Demands for Grants (General)-2009- i CoI.428-33 

. ( 

201O-Minish)' of Agriculture and i General Budget. 2009-201O-General 
Ministry of Consumer Affairs, Food! Discussion and Demands for Exc:ess 
and Public Distribution ! Grants (Genenl). -2006-lOO7 
(Deb. 13, Vol. III. 20·07-2009) I (Deb. a, Vol. II. 13-01-2009) 
Col. 514 i CoI.616-17 
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Grant-in-Aid under NCCP 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 455-56 

Growth of Air Traffic 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 220-21 

Impact of Climate Change on Livestock 
and Fisheries 
(Deb. 14. Vol. 1II, 21-07-2009) 
Col. 505-07 

Import of Cheap Goods 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 2-9 

Infant and Child Mortality Rate 
(Deb. 15. Vol. HI, 22-07-2009) 
Col. 382-86 

Issue Arising out of Prime Minister's 
Recent Visit to Foreign Countries 
(OUR 193) 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 299-303 

Modernisation of Court 

National Investigation Agency 
(Deb. 4, Vol. II, 07-07-2009) 
CoI.305-{)6 

National Literacy Mission 
(Deb. 8, Vol. 11,. 13-07-2009) 
Col. 368-72 

National Livestock Policy 
(Deb. 14, Vol. 1fI. 21-07-2009) 
Col. 489-9 I 

Need to expedite release of Incentive fund 
under the Accelerated Power 
Development and Reforms Programme 
to Orissa (MUR 377) 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 537 

Per-Capita Consumption of Food grains 
(Deb. 14, Vol. m, 21-07-2009) 
Col 23 1-32 

Railway Budget (2009-2010)--General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 679-83 

(Deb. 6, Vol. II, 09-07-2009) 
Col 141-43 Refonns in Coal Sector 

Monitoring ofPDS 
(Deb. 4, Vol. H, 07-07-2009) 

(Deb. 5, Vol. II, 
Col. 333-40 

08-07-2009) 

Col. 170-73 Regional Imbalances 

Motion Re: Revocation of Proclamation 
Issued by President in Relation to the 
Slate of Jharkhand Statutory 
Resolution Re: Approval of 
Continuance in Force of Proclamation 
in Respect of the State of Jharkhand, 
Jharkhand Budget 2009-1 O-General 
Discussion and Demands for Grants 
(Jhartd\and)-·2009-IO 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 75S-S6 

National Conservation Pol icy for 
Historical Monuments 
(Deb. 10, Vol. II. 15-07-2009) 
C.oI.36~ 

(Deb. 5, Vol. II, 
CoI.214-15 

08-07-2009) 

Revival ofClosedISick Fertilizer Plants 
(Deb. I, Vol. II, 02-07-2009) 
Col. 60-65 

Right of Children to Free and Compulsory 
Education Bill. 2009-Consid. and 
Pass 
(Deb. 24. Vol. IV. 04-08-2009) 
Co\. 671-74 

Rise in Prices of Essential Commodities 
(DURI93) 
(Deb. 25, Vol. IV. 06-08-2009) 
Co\.414-17 
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Security System in Railway Stations I Majlli. Shri Pndeep 
(Deb. 1 I, Vol. III. 16-07-2009) All . f F d Col. 10-14 ocahon 0 un 5 for Rural 

Development 
Setting up of New Fertilizer UnitslPlants (Deb. 22, Vol. IV, 3 I -07-2009) 

(Deb. I, Vol. II, 02-07-2009) CoL S4J.48 
Col 162~3 Allocation of Gas for Domestic and 

Situation arising due to export of non- Commercialffransport use 
Basmati Rice to certain countries in (Deb. 16, Vol. Ill, 23-07-2009) 
violation of Government Guidelines I Col 182 
and steps taken by the Government in I Amendment ofRTI Act 
regard thereto (CA) ! (Deb. 5, Vol. 11. 08-07-2009) 
(Deb. 21, Vol. IV, 30-07-2009) 'I ColJ68.69 
CoLm-73 Assistance for Eneray Coa.-vation 

Sleps to Ensure Availlbility ofOrinking (Deb. 17, Vol. III, 24-07.2009) 
Water in the country (Res.) Col 164-68 
(Deb. 2), Vol. IV, 30-07-2009) ATF Payments to Oil Companies 
Co13S9-Q (Deb. II. Vol. III, 16-07.2009) 

Suicide and Fntricide Cues in Anned Col 21-23 

Forces Augmeubllioo of Resources in Banking 
(Deb. 8, Vol. II. 13-07-2009) I and Insunmce Sectors 
CollSO-SJ I (Deb. 7, Vol. II, 10-07-2009) 

I Col 275 
lJndcroeveloped and Backward Areas and I . 

Region (Special Provisions for ! AugmentmgN~_PowerGacntiOD 
Accelerared Dewlopmeot) Bill. 2009 (Deb. I~, Vol. III, 22-07-2009) 
by Shri RaviDdra Kumar Pandey- Col. 263-64 
Consid. 
(Deb. 22, Vol. IV. 31-07-2009) 
Col7SO-S4 

Award of Contract by NHA1 
(Deb. 4, Vol. II, 07-07-2009) 
Col287~ 

Upgradation of Oil Refineries I' Ban on Import of Chinese Mobiles 
(Deb. I. Vol. n. 02-07-2009) (Deb. I. Vol. II, 13-67-2009) 
Col 169-74 I ColA 14 

Upgradation ofTrMSpOrt Fleet of lAf I BHEL Plan for Nuclear ComponenU 
(Deb. 13. Vol. III. 20-07-2009) Businou 
Col 280 (Deb. 21, Vol. IV. 30-07-2009) 

Colt ... 
VillageGrainBanb I 

(Deb. 9, Vol. II. 14-07-2009)' Cub for Food Scheme 
Col 427-21 (Deb. 4, Vol. II. 07·07·2009) 

Col.26S-66 
VasbpaI Commiace Report Cheaper Air Fare for Students 
~~~ ., Vol. II, 13-07.2009) I (Deb. 16, Vol. Ill. 23-07-2009) 

Col. 113 , 
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Child Labour 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 2-7 

Coal Reserves in the Country 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 23940 

Coal-to-Liquid Technology 
(Deb. 15, Vol. III, 22-07-2009) 
Cot 44142 

Comprehensive Che<:k of AirbusA330 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 116-17 

Coverage of Rubtriya Swasthya Bima 
Yojana 
(Deb. 13, Vol. 1Il, 20-07-2009) 
Cot 278-79 

Creation of Voluntary National Youth 
Corps 
(Deb. 5, Vol. II, 08-0.7-2009) 
Cot 463 

Delay in completion of Projects under 
PMOSY 
(Deb. 17, Vol. III, 24-07-2009) 
Cot 426-33 

Deployment of Para Military Fon:es 

Expansion Plan ofiREL 
(Deb. 1 S, Vol. III, 22-07-2009) 
CoL 497-98 

Expert Coannittee for Air India 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 24244 

Export of Wheat and Rice 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 357-51 

Extraction ofBi<rDieseI 
(Deb. 23, Vol. IV, 03-08-2009) 
CoL 235-36 

Fanners Living Below Poverty Line 
(Deb. 19, Vol. III, 28-07-2009) 
CoL 322-24 

FlexibIeAC Transmission System ofBHEL 
(Deb. 25, Vol. IV, 06-01-2009) 
Cot 171-72 

Flood Control and Management Scheme 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 374-80 

Foreign Exchange Reserve 
(Deb. 26, Vol. IV, 07-08-2009) 
Cot 174-75 

(Deb. 4, Vol. II. 07-07-2009) Functioning of Multi Agency Centre 
CoI.1Sl-S2 (Deb. 4, Vol. II, 07-07-2009) 

Drouaht Like Situation 
CoI.S67-68 

(Deb. 24, Vol. IV, 04-08-2009) Funds for NH-43 and NH-201 
Cot 214-IS (Deb. 9, Vol. II, 14-07-2009) 

Employment potential in Food Processing 
Industries 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 184-85 

Equity and Soft Loans for Aviation 
Industry 
(Deb. 21, Vol. IV, 30-07·2009) 
Col. 246-47 

.Expansion of Broadband Connectivity 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 283-84 

CoI.40S-06 

Gujarat Control of Organised Crime Bill, 
2003 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 122-23 

Helicopter Facility to PMF 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 330-31 

Hirakund Express Train 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 127 



534 

Housing for Urban Poor 
(Deb. 2. Vol. II, 
CoI.610-18 

Human Trafficking 
(Deb. 4. Vol. II, 
Co1.SI4-18 

LOK SABHA 

I Kantabanji-Jaypore Railway Une 
03-07-2009) i (Deb. 6, Vol. II, 09-07-2009) 

I CoI.213 

f Losses Suffered by Aviation Industry 
07-07-2009)! (Deb. I, Vol. II, 02-01-2009) 

Col. 149-50 
Improving Quality of Higher Education ! Mini DaJ Mills 

(Deb. 13, Vol. Ill. 20-07-2009)! (Deb. 25. Vol. IV. 06-08-2009) 
CoL 38-40 I CoI.84-8S 

Indian Peacekeeping Personnel i Missing Children from Juvenile Home 
(Deb. 20, Vol. III. 29-07-20(9)! (Deb. 14. Vol. III. 21-07-2009) 
Col. 376-81 I Col. 201-03 

Ioduction of INS Airavat ! Modernisation of Wine and Beer Units 
~~~I' Vol. IV. 03-08-2009); (Deb. 21, Vol. IV. 30-01-2009) 

! Col. 220-21 
lndusttial A t with Kenya 

(Deb. 1~ III, 21-07-2009) ! National Highway Development 
CoL 311-12 ! Programme ! (Deb. J 4, Vol. JIJ, 2 1-07-2009) 

Infrastructure Development for Naxal i Col.211-12 
Affeded Area i 
(Deb. 19, Vol. III, 28-07-2009) I National Mission on Energy Efficiency 
Col 391-92 ! (Deb. 1, Vol. II, 10-07-2009) 

Inland Container Depots I Col. 362-63 
(Deb. 2S t Vol. IV, 06-08-2009) ! National Mission on Sustainable Habitat 
Col. 273-74 I (Deb. 2. Vol. II, 03-01-2009) 

Investment in Agricultural Research Col. 253 
(Deb. 19, Vol. III. 28-07-2009) I National Solar Mission 
Col42&-29 I (Deb. 7, Vol. II, 10-07-2009) 

Irregularities in MedicaI/DentaJ Colleges i Col 343-44 
(Deb. 10, Vol. II, J 5-07 -2009) I National Wate'r Mission 
ColS27-28 I (Deb. 10. Vol. II, 15-07·2009) 

Irregularities in NREGS 1 Col. 440-41 
(Deb. 2, Vol. II, 03·07-2009) I _... _ ..... _ I . ~.~thehea 
Col. JIO.I2 . i N~ to Cun ...... , an nqulr)'"..... ~ 

1 blast incidents that took place In 
IT Return Processing Centres i MIs ~aslhan Explosives Chemic:al 

(Deb. 17, Vol. Ill. 24.07·2009) I limited and Ideal ExplosivesPvt.Ud,. 
Col. 3 19-20 i district Singrauli, Madhya Pradesb 

i 
Janata Meal in Trains 

(Deb. I, Vol. II. 
Col. 275-76 

! (MUR377) 
02-07·2009) i (Deb. 16, Vol. III, 23·07·2009) 

I Col.3l1 
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New Railway line between Jeypore to ! ReviewofCGHS 
Malkangiri " (Deb. 10, Vol. II, 15-07-2009) 
(Deb. 6. Vol. II. 09-07-2009) Col. 107-11 
Col. 248 I Revival of Heavy Industries Sector 

Policy for Development ofMSME I (Deb. 21, Vol. IV, 30-07-2009) 
(Deb. 24. Vol. IV, 04-08-2009) I Col. 138-40 , 
Col. 387-88 ' Salary to Senior Managers of Air India 

Prime Lending Rates 
(Deb. 2, Vol. II, 03-07-2009) 
CoI.492-94 

Prime Minister's Visit to Russia 
(Deb. 5, Vol. II. 08-07-2009) 

(Deb. 6, Vol. II, 09-07-2009) 
Col. 209 

SBI Loans for Bharti-MlN and Kingfisher 
Airlines 
(Deb. 26, Vol. IV. 07-08-2009) 
CoI.3I9-20 

CoI.478-84 i Setting up of ALDS 
Procurement ofllems for DRDO 

(Deb. 23. Vol. IV, 03-08-2009) 
(Deb. 25, Vol. IV, 06-08-2009) 
CoL 223-28 

Col. 316-18 , Settlement of Inopenllive AccoWlts with 

Promotion of Steel Industry I :b. 23, Vol. IV, 03-08-2009) 
(Deb. I, Vol. II, 02-07-2009) I, Col. 373-76 
Col. 303-04 I Shortage of Manpower in DGCA 

Radio and TV Coverage inJ&K I (Deb. 25, Vol. IV, 06~8-2009) 
(Deb. 19, Vol. III, 28-07-2009) Col. 295-96 

Col. 188 I Side Middle Berth in Coaches 
Railway Budget (2009-2010}-(jeneral (Deb. I, Vol. II, 02-07-2009) 

Discussion I CoI.I96-97 
(Deb. S. Vol. II, 08-07-2009) I Sky Marshals 
Col. 918 I (Deb. II, Vol. III, 16-07-2009) 

R . . BSF ' Col. 215-16 etnIttment In I 
(Deb. 14, Vol. III, 21-07-2009) i Slowing down of Growth Rate 
CoLS22-24 I (Deb. 10, Vol. II, 15-07-2009) 

CoI.3S4-SS 
Reforms in DROO I Smart Cards to ESI BenefICiaries 

(Deb. 13, Vol. III, 20-07-2009) I (Deb. 23, Vol. IV, 03-08-2009) 
Col. 400-01 Col 397 I . 

Regulator')' body for Coal Sector i Solar Energy Generation 
(Deb. 5, Vol. II, 08-07-2009) I (Deb. 22, Vol. IV, 31-07-2009) 
Col. 88-89 I Col. 527-3 1 

Revamping of National Rainfed Area , Solid and Liquid Waste Mana&!!ment 
Authority i underTSC 
(Deb. 14, Vol. III, 21-07-2009) I (Deb. 22, Vol. IV, 31-07-2009) 
Col. 203-04 I Col. 4 19-24 

J 
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Special Forces I MajlllDdar.Shri ' ........ K .... r 
g:~n 9, Vol. II. 14-07-2009) Abandoning of Wives ofNRls 

. ! (Deb. 5, Vol. II, 08-07-2009) 
Strengthening of Banking System Col. 75-78 

(Deb. 7, Vol. II, 10-07-2009) 
CoUIl-15 

Target under lAY 
(Deb. 2, Vol. II, 03-07-2009) 
Col 389-94 

Adventure Tourism 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 391-94 

Allotment of LPG Dealership in West 
Bengal 

Tatka.I Scheme I (Deb. 6, Vol. II. 09-07-2009) 
(Deb. I, Vol. n. 02-07-2009) I CoI.227-28 
Col. 129 I Allotment ofSTDIISDJPCO Booths 

TaxStructurefor8roadcastingSector I (Deb. 13, Vol. Ill, 20-07-2009) 
(Deb. 9, Vol. II, 14-07-2009) I Col. 50-53 

Col. 1 Q6.07 I Annual Growth Rate of Agri<:uJture 
TbennaJScannerforSwineflu I (Deb. 19. Vol. III, 28-07-2009) 

(Deb. 5,· Vol. II, 08-07-2009) Col. 451-52 
Col. ..... A I 

L'.. Atrocities against Minorities 
ToUPolic:y 

(Deb. 9. Vol. II, 14-07-2009) 
Col 355-S6 

Travel Permit for Traders in LaC 
(Deb. 20, Vol. III. 29-07-2009) 
CoL 191 

U~ofT~F~of~ 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 280 

UtiliDtion offunds UDder UlDSSMT 
(Deb. 26. Vol. IV, 07-01-2009) 
Col249-S4 

(Deb. 4, Vol. II, 07-07-2009) 
Col. 2fIJ. 70 

Atrocities on Datits 
(Dcb. 23, Vo/. IV, 03-01-2009) 
Col 135-36 

Augmentation ofTowers Capacity 
(Deb. I, Vol. II, 13-07-2009) 
Col. 75-76 

Ayurved itlHomoeopatbit Hospitals! 
Dispensaries 
(Deb. 20, Vol. III, 29-07-2009) 
Col 329-34 

Violation of Norms 
Universities 

by Deemed Bio-Gas Plants 
(Deb. 17, Vol. 1H, 24-07-2009) 

(Deb. I, Vol. II, 
Col. 191 

13-07-2009) Col.243-46 

Wmd Energy Gcaeration 
(Deb. 7, Vo/. II, 10-07-2009) 
Col. 74-84 

j 
Change of Brand Names of Same 

Plwmaceuticallngredients 
(Deb. 21, Vol. IV, 30-07-2009) 
CoI.S3-S4 

Working Group on Housing Commonwealth Games, 2010 
(Deb. 17, Vol. Ill, 24-07-2009) I (Del,. 14, Vo/. III. 21-07-2009) 
Col3S4-87 I Col. 36~ 
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Conference on Female Foeticide I Exploration ofOi! and Natural Gas 
(Deb. 10, Vol. 11,15-07-2009) (Deb. I, Vol. 11,02-07-2009) 
Col. 266 Col. 31-32 

Congestion at Delhi and Howrah Railway 
Stations. 
(Deb. I, Vol. II, 02-07-2009) 
Col. 136 

Conservation of Forest in North-Eastern 
States 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 72-14 

Flood from Rivers Originating from 
Bhutan 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 69-70 

General Budget-2009-20 I O-General 
Discussion and Demands for Excess 
Grants (General) 2006-2007 

Control and Prevention of HIV/AJDS I (Deb. 9, Vol. II, 14-07-2009) 
Disease Col. 64446 
(Deb. 5, Vol. II, 08-07-2009) I 
Col. 189-94 I Guidelines for Water Conservation 

Coach Behar and BaiurghatAirports I (Deb. 10, Vol. II, 15-07-2009) 
(Deb. 16, Vol. III, 23-07-2009) I CoI.386 

I 

Col. 139 II Hostels for SC Students under JRCY 
Delay in Sanction Plans in DDA (Deb. 18, Vol. III, 27-07-2009) 

(Deb. 2, Vol. II, 03-07-2009) I Col 212-16 
Col.415 

I Impact of Rising Nwnber of Vehicles on 
Delay in setting up AlIMS like 

Institutions 
(Deb. S, Vol. II, 08-07-2009) 
CoJ.233-34 

Demands for Grants (General)-
2009-2010-Ministry of Human 
Resourec Development I 
(Deb. 10, Vol. 11, 15-07-2009) 
Col 69) 

Doubling of JaJpaiguri-Bongaigaon Rail 
Line 
(Deb. II, Vol. III, 16-07-2009) 
Col. 291-92 

Environment 
(Deb. 20, Vol. III, 29-07-2009) 
Col 205-06 

Investment by Foreign Companies in 
West Bengal 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 244-57 

Jalpaiguri Doordarshan Kendra 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 256 

Land Acquisition under PMGSY 
Employment ScbemesforTribes I (Deb. 17, Vol. III, 24-07-2009) 

(Deb. 2, Vol. II, 03-07-2009) I CoI.61-62 
CoI.1S1-52 I 

. . Laying Railway Line from Alipurduar 
Expenditure on Import of Railway I Junction to Bamanhat Station 

Coaches 
(Deb. t. Vol. II. 02-07-2009) I (Deb. II, Vol. Ill. 16-07-2009) 
Col. 159-60 I Col J08.(l9 
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LPG Bottling Plants I Right of Children to Free and Compulsory 
(Deb. 6, Vol. II, 09-07-2009) I Education Bill, 2009-Consid. and 
~2~ . Pus I (Deb. 24, Vol. IV, 04-08-2009) 

Misappropriation of Benefit for BPL, Col. 752-53 
Families 
(Deb. 14. Vol. Ill, 21-07-2009) 
Col266-68 

Model Railway Stations 
(Deb. 6, Vol. II, 09-07-2009) 
CoJ.31-34 

Opening of LPG agencies in West Bengal 
(Dcb. 6, Vol. II, 09-07-2009) 

Rise in Prices of Essential Commodities 
(OUR 193) 
(Deb. 25, Vol. IV, 06-01-2009) 
~44849 

Schemes fOT Physically Handicapped 
Persons 
(Dcb. 18, Vol. III, 27-07·2009) 
Col. 379-84 

ColIS3-S4 ' ! Self Employment Scheme for the poor 
Post MaIric Sc:hoIa'shiptoOBC Students i (Deb. 4, Vol. 11, 07.07-2009) 

(Dcb. 18, Vol. Ill, 27-07-2009) I Col70 
~ 278-79 ! Siliguri Air Station 

ProbIemsFacedbyFishermen ! (Deb. 14, Vol. III, 21-07-2009) 
(Deb. 24, Vol. IV, 04.08-2009) I Col 438-39 

Col.6S-70 I Situation arising out of drought and 
Production of Litchis I floods in various parts of 1he COUDtI)' 

(Dcb. 19, Vol. Ill, 28-07·2009) I (OUR 193) 
Col 77-10 i (Deb. 19, Vol. m, 21-07-2009) 

, CoI.572-73 
PromoliDg the Coopentive Sector ! 

(Dcb. 4, Vol. II, 07-07.2009) ! Status of Bbarat Sbari UdyoJ Nipm 
Col. 372 i LimiIed I (Dcb. I, Vol. II, 02-01.2009) 

Promotion of Education for Women I CoL 220-22 
(Deb. 18, Vol. III, 27-07-2009) I,' 

CoL 57-67 Supply of underweight qrlinders 
I (Deb. 6, Vol. II, 09-07-2009) 

Propaption of Indian Culture I Col. 264-65 
(Deb. 10, Vol. II. 15-07-2009) ITS . . C . 
CoLlfJ0i02 latal anitatJon ampup 

I (Deb. 26, Vol. IV, 07-08-2009) 
Railway Budget-2009-2010-Genera1 CoUl..4JO 

Discussion I Urban Sanitation Prop'Imme 
(Deb. 4. Vol. II, 07-07-2009) I' (Dcb. 17, Vol. III, 24.07.2009) 
Col. TJ.O.27 , CoL 261-63 

! 
Recovery afIT Atrcan World Bank AJSistance to Water SCIctor 

(Deb. 7, Vol. II, 10-07-2009) (Deb. 10, Vol. II, IS.01.2009) 
CoL 14041 Col 281-84 
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Makea, SbriAjay 

Committee on Official Language-
Elections 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 645 

land Ports Authority of India Bill, 2009-
Int. 

Export Promotion Councils 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 199 

Finance (No.2) Bill, 2009-Consid. and 
Pass 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col. 746-54 

Identification ofBPL Families 
(Deb. 17, Vol. III, 24-07-2009) 

(Deb. 26, Vol. IV, 07-08-2009) 
Col 396-97 

Malik, Sbri SaktJ Moua 
I Col.l69-70 

Opening ofKendriya Vldyalaya 
Delay in Payment of Salaries and (Deb. 13, Vol. III. 20-07-2009) 

Incentives to Air India Employees Col 38 
(Deb. I, Vol. II, 02-07-2009) 
Col. 162 Railway Projects in Bihar 

(Deb. 21, Vol. IV, 30-07-2009) 
Demands for Grants (General) - \ ColI04 

2009-2~ ~ O-Ministry of Agricul~re Right of Children to Free and Compulsory 
and Mmlstry of Consumer AiIalJ'S , Education Bill 2009-Consid. and 
Food and Public DistrIbution Pass ' 
(Deb. 13, Vol. III, 20-07-2009) (Deb. 24, Vol. IV, 04-08-2009) 
Col 5 11-18 Col. 663-67 

Discrimination against Dalit Children 
(Deb. 13, Vol. III, 20-07-2009) 
Col 402-03 

Financial Crunch faced by Air India 
(Deb. I. Vol. II, 02-07-2009) 
Col. 14-15 

Maaclal, Sltri Maapai LaI 

BPLPeople 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 317-23 

Cultivation of Pulses and Oilseeds 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 49-52 

East Centra1 Railway 
(Deb. II, Vol. III, 16-07-2009) 
Col. 179 

East-West Corridor in BiJIIlr 
(Deb. 14. Vol. III; 21-07-2009) 
Col. 237-39 I 

MaadIik., SItri s.dasbiYno Dadoba 

Need for maintenance of airstrips of 
Kolbapur aiIport in Maharashtra by 
Airports AuIborityoflndia(MUR377) 
(Deb. J, Vol. 11,13-07-2009) 
Col 480 

Need to check hoarding of sugar in the 
country (MUR 377) 
(Deb. 18, Vol. III, 27-07-2009) 
CoL 737-38 

Need to implement incentive measures· 
and concessions for the welfare of tile 
sugar induStry (MUR 377) 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 581-82 

Need to include Panchganga river in 
Maharashtra in the National River 
Action Plan (MUR 377) 
(Deb. 15, Vol. Ill, 22-07-2009) 
Col. 602-03 
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Need to set up Agri-Biotechnology I Investment ofPcnsion Fund 
Research Centre in the Shivaji . (Deb. 7, Vol. II, 10-07-2009) 
University, Kolhapur, Mabarasbtta! Col 26-27 
(MUR 3n) I National Agricultw"e Insurance Scheme 
(Deb. S. Vol. II. 08-07-2009) I (Deb. 9, Vol. II, 14-07-2009) 
Col.S22-23 I Col. 216-17 

Maai,ShriJoseK. I (Deb. 14, Vol. Ill, 21-07-2009) 

I Col326-28 
Brain Mapping of Criminals 

(Deb. 24, Vol. IV, 04-08-2009) Patent to Phlll111Keutica\luYCDtions 
CoI.21I-ll I (Deb. 23. Vol. IV, 03-08-2009) 

Col 28-30 
Broadaasting Services ReguJation Bill n-.!__ fL'1: Sa' Dru 

.-. MNll 0 be vmg gs 
g:~9, Vol. 11, 14-07-2009) I (Deb. II, Vol. Ill, 16-07-2009) 

I Col.23-2S 
I 

Classification as Superfast Trains I Productivity and Quality of Rubber 
(Deb. 25. Vol. IV, 06-08-2009) I (Deb. 8, Vol. II, 13-07-2009) 
CoL 159 I CoI.I27 

Demands for Grants (Generat)- I Railway Budget (2009-2010~ 
2009-2010 -Ministry of Agricultw"e I Discussion 
and Ministry of Consumer Affairs ,I (Deb. S, Vol. II, 01-07-2009) 
Food and Public Dis1ribution ! Col. 710-72 
(Deb. 13, Vol. III, 20-07-2009) l Reservation for Economically Weaker 
Col. 613-1S ! Se<:tions 

Doubling of EmakuJam-Chaopnassery II (Deb. 20, Vol. m. 29-07-2009) 
rail line Col 153 

(Deb. 6. Vol. II, 09-07-2009) 1 Scholarship to Meritorious Students 
Col 106-07 i (Deb. 8t Vol. 11. 13-07-2009) 

! Col219-20 
Export and Import ofNaturaJ Rubber : 

(Deb. 8, Vol. II, 13-07-2009) I SEZsinKeraJa 
CoL298-99 I (Deb. 13, Vol. III, 20-07-2009) 

, Col307~ 

Foreign Flight Crew in Indian Carriers I Special Passport for RAJ 
(Deb. 21, Vol. IV, 30-07-2009) I (Deb. 15, Vol. IJI, 22-07-2009) 
Col.22-2S I ColS52-S3 

Health lnsurance Scheme for Employees I WHO Norms 
ofUnorganised Sector I (Deb. 20. Vol. til, 29.07-2009) 
(Deb. 13, Vol. Ill. 20-07-2009) CoI.314-IS 
Cot 165-66 

World Bank Loans for Recapitalisation of 
Implementation of Report on F ucl Prices PSBS 

(Deb. 25, Vol. IV, 06-08-2009) I (Deb. 26. Vol. IV, 07-08-2009) 
Col. 28-29 I Col. 342-43 
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Manian, Sbri O.S. Meens. Dr. Kirodi Lal 
Demands for Grants (General) 2009-20 10 

Re: Ministry of Women and Child 
Development 

Benefits of Reservation to Scheduled 
Tribes 

(Deb. 16, Vol. Ill. 23-07-2009) 
Col. 366-7 I 

(Deb. 20, Vol. III, 29-07-2009) 
Col. 159-()() 

Need to construct a road bridge over river Co-ordination amongst Security Agencies 
Kollidam at Anaikarai on N.H. 45 in! (Deb. 14, Vol. III, 21-07-2009) 
Tamil Nadu (MUR 317) I Col. 3640 
(Deb. I, Vol. II, 02-07-2009) I 
Col. 384-85 I Compensation to Fanners 

Railway Budget (2009-2010}-General I (Deb. 9, Vol. II, 14-07-2009) 
Discussion . I Col. 27-30 
(Deb. 5, Vol. II, 08-07-2009) I 

CoL 699-100 I Dausa-Kaidhun Nationa1 Highway 

Welfare of Weavers 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 127·36 

I (Deb. 24, Vol. IV. 04-08-2009) 
CoL 182-83 

Dholpur to Karauli Railway Line 
Manjllli,SbriHari I (Deb. 11, Vol. III, 16-07-2009) 

Need to provide adequate funds under I' Col. 53-54 
National Rural Empk>ymentGuarantee Four Laning of Jaipur-Agra Highways 
Scheme and other emPloyment

j 
, 

schemes in Gaya Parliamentary (Deb. 19, Vol. III, 28-07-2009) 
Constituency, Bihar (MUR 377) i Col. 124-26 
(Deb. 8, Vol. II, 13-07-2009) i General Bud t-2009-2010-GeDCnll 
Col. 474 I ge 

I Discussion and Demands for Excess 
Ma ...... Shri Dayanldilli i Grants (GeneraJ}-2006-2007 

Central Silk Board-Election I (Deb. 9, Vol. II, 14-07-2009) 
(Deb. 6, Vol. II, 09-07-2009),' Col.612-16 
Col. 299 i 

Maralldi, Sbri Babu Lal I lI\egallmmigrants in Rajasthan . I (Deb. 9, Vol. II, 14-07-2009) 
Motion Re: Revocation of ProclamatIon. Col 413-14 

IHUed bv President in Relation to the '\ . 
State ~f Jharkhand Statutory Indira Lift Irrigation Project in Rajasthan 
Resolution Re: Approval .of I (Deb. 10, Vol. II, 15-07-2009) 
Continuance in Force of ProclamatIon ! Co12()9..10 
in Respect of the Statt of Jl\arkband, I . 
JbarIchand Budget 2009·1 O-Gcneral Need to accord status of special state to 
Discussion and Demands for Grants- Rajasthan (MUR 377) 

(Jharkhand9 )2v009-1 1011 14-07-2009) (Deb. 4, Vol. II, 07-07-2009) (Deb. , o. • 
Col. 7fi0.62 ! Col. 599-600 
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Need to enhance the limit fixed on n\D1lber 
of B.P.L. families in Rajasthan 
(MUR377) 
(Deb. 13. Vol. Ill, 20-07-2009) 
Col. 474-75 

Need to make provision of funds for 
Disaster Management Agencies and 
Tasks (MUR 377) 

M .... Sbri RaP_vir SIath 
Delhi-Jaipur Expressway 

(Deb. 9. Vol. II. 14-07-2009) 
Col. 212-13 

Non-functioning units of Rajasthan 
Atomic Power Plant 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 223-24 

(Deb. 23, Vol. IV, 03-08-2009) Production of Crude Oil from Banner 
Col 462 Sanchor Buin I (Deb. 1 I, Vol. III, 16-07-2009) 

Need to revise the time frame fixed for Col14344 
completion ofBharat Ninnan Projects 
(MUR377) 
(Deb. 19, Vol. III, 28-07-2009) 
CoI.505-06 

Rail Network 
(Deb. I I, Vol. 111, 16-01-2009) 
Col. 218-19 . ., . I Railway Budact (2009-2010}--(jenerai 

Need to take srcps for int.erlinkingofnvers Discussion 
of Rajuthan to address the problem (Deb. S, Vol. II. 08-07-2009) 
of water in eastern Rajasthan Col 7S6-58 
(MUR 377) ShIre of Power from Hydet Power Projects 
(Deb. 9. Vol. II. 14-07-2009) (Deb. 26, Vol. IV. 07-01-2009) 
Col. 584 Col~ 

Supply of Water from Yanwna Canal to 
Rajasthan 
(Deb. 15. Vol. 111, 22-07-2009) 
Col. 279-80 

Universa1isation ofSecondlry Education 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 53-54 

Mcpe. SUi Datta 

Unemployed Youths Demands for Grants (General)-
(Deb. 13, Vol. Ill, 20-01-2009) 2009-2010-Ministry of Agricultun 
Col. 119-CJ7 I and Ministry of Consumer Affairs , 

Food and Public Distribution 
Mema.ShriNaauoN8nia ! (Deb. 13, Vol. III, 20-07-2009) 
Jharkhand Appropriation (No.2) Bill. I CoI.60I-OJ 

2009-lnt., Consid. and Pass \ General Budget. 2009-2010-0eneral 
(Deb. 9, Vol. II, 14-07-2009) Djs(:ussion and Demands for Excess 
Col. 710-72 I Gr8nts(GcneraJ).2006-2007 

(Deb. I, Vol. II, J 3-07-2009) 
Jlaidland Budget. 2009-20 I 0---JIreIented Col 515-20 

(Deb. 5, Vol. II, 08-07-2009) 
Col.503-04 

Scaarities and Exchange &.d of India 
(Ameudment) Bill. 2OO9-Jat 
(Deb. 23, Vol. IV, 03-01-2009) 
Col4S2 

Need to bring out a White Paper on the 
steps taken by the Government to 
tackle drouaht situation in cbe eountry 
(MUR377) 
(Deb. 14. Vol. III. 21-07-2009) 
ColS61 



NAME INDEX 543 

Need ·to. check th~ .rising prices Of! Demands for Grants (General) 
essentlal conunodttteS(MUR 377) . 2009-20 I O-Ministry of Human 
(Deb. 24, Vol. IV, 04-08-2009) I' Resource Development 
Col. 573 I (Deb. 10, Vol. II, 15-07-2009) 

Need to constitute .a Monitoring I' Col. 707 
Committee to oversee the progress of 
various schemes being implemented Demands.f~Grants(GeneraJ),~OO9-201O 
under Bharat Nirman Yojana Re: MmlstryofHomeAffairs 
(MUR371) (Deb. IS, Vol. Ill, 22-07-2009) 
(Deb. 19, Vol. III, 28-07-2009) I Col702-04 

Col. 497 I Finance (No.2) Bill, 2009-(:0nsid. and 
M ....... SIlriArjUD Ram Pass 

Accidents on National Hi!hways I (Deb. 18, Vol. III, 27-07-2009) 
(Deb. 19, Vol. III,28-07-2009)! Co1.770-86 

Col. 57-64 ! Gauge Conversion in Bikaner 
CompensationtoFarmersinBorderAreas (Deb. 16, Vol. III, 23-07-2009) 

(Deb. 23, Vol. IV, 03-08-2009) Col. 124-25 
Col. 19-80 

General Budget-2009-2010 General 
Constitution (Amendment) Bill, 2009 Discussion and Demands for Excess 

(Amendment of the Eighth Schedule) Graots(GeneraI)2006-2007 
by Sbri Arjun Ram Megbwal-lnt. 
~~ Vol. 11, 03-07-2009) \ ~~~;m Vol. 11, 14-07-2009) 

Deer Population I National Agriculture Insurance Scheme 
(Deb. 20, Vol. III, 29-07-2009) I (Deb. 9, Vol. II, 14-07-2009) 
Col 133-39 I Col216-17 

I 
DernInd for Orwtts (General). 2009-20 I 0; 'I Need to address the problem of shortage 

Re: Ministry of Power • of drinking water in BikaneT 
(Deb. 14, Vol. III. 21-07-2009) I ParliamentaryConstituency,R.ajasthan 
CoI.6S6<60 I (MUR 371) 

Demands for Grants (General)- (Deb. 6, Vol. II, 09-07-2009) 
2009-2010 -Ministry of Agriculture Col. 304-05 
and Ministry of Consumer Affairs, Need to address the problems of people 
Food and Public Distribution I. • 

(D b 13 V I. III 20-07-2009) I displaced due to Pong Dam PrOject e. ,0, i (MUR371) 
CoI.60S-08 i I (Deb. 18, Vol. III, 27-07-2009) 

Demands for 0rInts (General) 2009-20.10 I Col. 730-32 
Re: Ministry of Women and Child I 
Ocvclopmcnt ' Policy on Widow Pension 
(Deb. 16, Vol. 111, 23-07-2009) I (Deb. 13, Vol. Ill, 20-07-2009) 
CoI.39S-9S I Col. iSO-51 
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Railway Budget (2009-2010)--Oeneral 
Discussion 
(Deb. S, Vol. 11, 08-07-2009) 
Col. 918-23 

Railway Workshop 
(Deb. ll. Vol. Ill, 16-07-2009) 
CoL 62-63 

Right of Children to Free and Compulsory 
Education BiI~~id. and Pass 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 674-75 

Thermal Power Plants 
(Deb. 22. Vol. IV. 31-07-2009) 
Col 327-29 

Residential Schools I Water Conservation and Management 
(Deb. 17, Vol. JII, 24-07-2009) I (Deb. 20. Vol. III, 29-07-2009) 

. CoL20I~ I CoI.345-SO 
Right of Children to Free aod Compulsory , Metaya,Dr. TbokdIoaI 

Education Bill. 2009--Consid. and ! 
Pass I ArrestofULFAChief 
(Deb. 24, Vol. IV. 04-08-2009) I (Deb. 20. Vol. 111. 29-07-2009) 
Col. 718-20 I CoL208-09 

Rise in Prices of Essetttial Commodities I Chinese Pressure onADB 
(OUR 193) I (Deb. I S. Vol. III, 22-07-2009) 
(Deb. 25. Vol. IV. 06-08-2009)! Col. 29 1-92 
Col. 427-28 I C .. f Nil B d ~ , onstltutlon 0 at ona oar· ,or 

Situation arising out of drought and : Development of Himalayan States 
floods in various parts of the country I (Res.) 
(OUR 193) I (Deb. 2. Vol. 11. 03-07-2009) 
(Deb. 19, Vol. III. 28-07-2009) i Col. 747-48 
Col. S96-602 I (Deb. 7. Vol. II. 10-07-2009) 

UndenJevelopedandBadcwardAmlsand I Col. 461-63 
Region (Special Provisions for ! 
Accelerated Development) Bin. 2009 I Delay in Defence Procurement 
by Shri Ravindra Kumar Panday-,' (Deb. 13. Vol. 111. 20-07-2009) 
Consid. I CoI.:z76.77 
(Deb. 22, Vol. IV. 31-07-2009) ! DemandsforGrancs(GeneraJ),2009-2010 
Col m-76 I Re: Minisu'yofHomeAffain 

M._aJ,Shri ..... rat.. i (Deb. 15. Vol. III, 22-07-2009) 

Policy for Digging of Lake I! CoI.106-07 
(Deb. 20. Vol. III. 29-07-2009) Devolution ofPowm to Panc:hayati R~ 
Col 137 Institutions 

I PromotionofAnimalHusbancby I (Deb. 2. Vol. II. 03-07-2009) 
(Deb. 24, Vol. IV. 04-08-2009) CoI.181-86 
C.o!. 142-50 I Enhancement or Allocation under 

Proposal for Check Dam MPLAD Sdleme 
(Deb. 20, Vol. III, 29-07-2009) (Deb. 10, Vol. U. tS-01-2009) 
Cot. 203 Col. 493 
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Extension of Limit ofFDls I Upgradation ofNABARD Offices 
(Deb. 23, Vol. IV, 03-08-2009) (Deb. 17, Vol. III, 24-07-2009) 
Col. 124-25 I Co1.143-44 

General Budget-2009-201O-General I Mirdha,Or.Jyoti 
Discussion and Demands for ExCess I . 
Grants (Genc:raI}2006-2007 I RaIlway Budget (2009-201O~eneral 
(Deb. 9, Vol. II, 14-07-2009) Discussion 
Col.602~ I (Deb. 5, Vol. II, 08-07-2009) 

Impact of DeOationary Trend 
(Deb. 17, Vol. III, 24-07-2009) 
CoI.364-<i5 

Look East Policy 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 444 

. Col. 829-31 

Misbra, Shri Govind Prasad 

General Budget-2009-2010-General 
Discussion and Demands for Excess 
Grants (General) 2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 607-10 

Preparation for Connnonwealth Games 
(Deb. 9, Vol. II, 14-07-2009) Railway Budget (2009-2010)--:General 
CoI.4741 J Discussion 

I (Deb. 5. Vol. II, 08-07-2009) 
Promotion ofTourism Col. 911-12 

(Deb. 2, Vol. II, 03-07-2009) I Misb S 
Col. 367-68 .... hri M.llabal 

Railway Budget (2009-20 I O~eneral I' Conversion of Agriculture Land 
Discussion (Deb. 26, Vol. IV, 07-08-2009) 

(Deb. 5, Vol. II, 08-07-2009)', CoI.I46-48 
Col 766-68 Dwarka Sub-city 

Right of Children 10 Fm: and Compulsory I (Deb. 26, Vol. IV, 07-08-2009) 
Ed . S'II 21V\l\,.. 'd and Col. 358-59 ucatlon I, \AI~onsl. 
Pass Metro Railways(Amc:ndmenl) Sill, 2009-
(Deb. 24, Vol. IV, 04-08-2009) Consid 
Col 766-67 ' (Deb. 25, Vol. IV, 06-08-2009) 

Road Network with Myanmar I Col. 350 
(Deb. 10, Vol. II, 15-07-2009) Police Manual 
Col. 360-61 (Deb. 19, Vol. III, 28-07-2009) 

Situalion arising out of drought and 
Col. 192 

floods in various parts of the country " Proposals from Charitable Societies 
(OUR 193) (Deb. 22, Vol. IV, 31-07-2009) 
(Deb, 19, Vol. III, 28-07-2009) I Col 325 
Col. 608-10 R' . P' fEsse' lse 10 nces 0 nual Commodities 

TamiOu Medicine for Swine Flu ! (DUR 193) 
(Deb. 10, Vol. 11. 15-07-2009) I (Deb. 25, Vol. IV, 06-08-2009) 
C.ol218-19 CoI.434-39 

! 
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Shot1age of Vaccines 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 24-3) 

MJs .... Sltri Piuld 

Railway Budget-2009-20 I ()-.{icncral 
Discussion 

Demands for Grants (General)-
2009-20IO-MiniSlr)' of Agriculture 
and Ministry of Consumer Affairs , 
Food and Public: Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
CoL 503-04 

(Deb. 4, Vol. II, 
Col663~ 

07-07-2009) ! 
I General Budget. 2009-201O-General 

MMn, Sltri SoaIea 

General Budget. 2009-2010-Gencral 
Discussion and Demands for Excess 

I, Discussion and Demands for Excess 
GnaIs (General). 2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 640-42 

GranIs (General). 2006-2007 Railway Budget-2009-20 I O-General 
. (Deb. 8, Vol. II, 13-07-2009)! DiSCU$sion 

CoLS32-36 'I' (Deb. 4. Vol. II. 07-07-2009) 
CoL 709-11 

MolIn. Sikri p.c. i Shortage of Postage Stamps 
Allocation of Gas for Gas baed plants I (Deb. 23, Vol. IV, 03.08-2009) 

(Deb. 21, Vol, IV, 30-07.2009) I Col 142-43 
I 

Col. 148 i M81daerjee, Sltri Praub 
Golden Quadrilalaal Project 

(Deb. 24, Vol. IV, 04·08-2009) 
Col. 220-34 

Haj Quota 10 MPs 

Appropriation (No.2) Bill. 2009-lnt., 
Consid. and Pus 
(Deb. 9, Vol. II. 14·07-2009) 
Col ru 

(Deb. 20, Vol. III, 29-07-2009) I DemandsforExcessar..--{GeneraJ)-
Col. 453 I 2006-2007 

M ......... SIn1Sid11ut I :~ Vol. II, 01-01-2009) 
• I 

RaJl~y B~ (2009-2010)-Gencra1 I Financ:e(No.2)Bill,2OO9-Consid.and 
DISCUSSIon Pass 
(Deb. 5, Vol. n, 01-07·2009) I (Deb. II, Vol. III, 27-07-2009) 
CoL 533-35 I CoUl7-51 

MaIf,SIari M. V....". I Finance (No.2) Bill, 2OO9-1at. 
Coutitution (One Hundred and Ninth I (Deb. 3, Vol. II, 06.07.2009) 

Amendment) Bill, 2009--Ccnid.... Col 3So36 
Pus Fu..:c (No.1) Bill. 2OO9-ConItd. 
(Deb. 24, Vol. IV, 04-01-2009) (Deb. 17, Vol. Ill. 24-07-2009) 
CoLSI2-83,61G-12 ColSI4 
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General Budget-2009-20 1 O-{ieneral 
Discussion and Demands for Excess 
Grants (General) 2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 
Col 712-26 

GeneraI Budget-2009-20 1 0 

Consumption of Fertilizers 
(Deb. 9, Vol. II. 14-07-2009) 
CoL 396-98 

Credit Deposit Ratio ofPSBs 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.S63-67 

(Deb. 3, Vol. II, 06-07-2009) Dependence on Agriculture 
Col. 1-34 I (Deb. 14, Vol. III, 21-07-2009) 

Indian Trusts (Amendment) Bill, I CoI.3I5-18 
2OO9-1nt. I Direct Trains from Jharkhand 
(Deb. 23, Vol. IV, 03-08-2009) I (Deb. 16, Vol. III, 23-07-2009) 
Col. 452 Col. 26~ 

Issue Arising out of Prime Minister's Effectiveness of Mid Day Meal Scheme 
Recent Visit to Foreign Countries (Deb. 8, Vol. II, 13-07-2009) 
(OUR 193) Col. 125-26 
(Deb. 21. Vol. IV. 30-07-2009) 
CoI.311-21 

Life Insurance Corporation (Amendment) 
Bill. 2OO9--bt. 
(Deb. 22, Vol. IV. 31-07-2009) 
Col7f1J 

Statement under Fiscal Responsibility 
and Budget ManagerOent Aa. 2003 
(Deb. 3, Vol. 11. 06-07-2009) 
CoL 34 

Expansion of Forest Cover 
(Deb. 10, Vol. II, 15-07-2009) 
Col 112-29 

Fanning Land in Jbarkhand 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.S08-09 

Funds for Power Generation 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 135-37 

Funds for Welfare ofSCs 
M .... ShriArjua (Deb. 8. Vol. II, 13-07-2009) 
Air Connectivity to Jharkband I Col. 14041 

(Deb. 11. Vol. III. 16-07-2009) GIobaJWanning 
CoL l7~n i (Deb. 20. Vol. III, 29-07-2009) 

Allocation and Offtake of Foodgrains ! CoI.443-44 
(Deb. 9. Vol. II, 14-07-2009) I GrowthRatein1barkband 
CoL 53-60 Ii (Deb. 22, Vol. IV. 31-07-2009) 

Allocation of Foodgrains Under PDS Col. 357.Q 
(Deb. 24, Vol. IV. 04-08-2009) Incentive for Investment in Industrial 
CoI.42~29 Sector 

Constitution (One Hundred and Ninth 
Amendment) Bill, 2009-Consid. and 
Pass 
(Deb. 24. Vol. IV. 04-01-2009) 
Cols&3-88 

(Deb. 8, Vol. II. 13-07-2009) 
Col 189-90 

Irrigation Projects in Jharkband 
(Deb. 1 S, Vol. III, 22-07-2009) 
Col. 427-32 
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Irrigation Projects in Tribal Alas 
(Deb. 1 S, Vol. Ill, 22-07-2009) 
Col. 148 

Roads in .Jharkhand 
(Deb. 14, Vol. III, 21-07-2009) 
Col 380 

Manufacturing Units of Ayurndic I Scheduled Tribes and Other Forest 
Medicines I Dwellers (Recognition of Forest 
(Deb. 15, Vol. III, 22-07-2009), Rights) Act 
Col. 320-21 I (Deb. 17, Vol. III. 24-07-2009) 

Motion Re: Revocation of Proclamation j CoI.413-IS 
Issued by President in Relation to the I Self Employment in Village Industries 
State of Jharkhand i (Deb. 14, Vol. III, 21-07-2009) 

St R I · R A I f i Col. 131-44 atutory eso utlon e: pprova 0 " 
Continwux:e in Force of Proclamation I Setting up of Industries in Mineral Rich 
in Respect of the State of Jharkhand., j States 
JharkbandBudget2009-10-Gcnera1 I (Deb. 13, Vol. III, 20-07-2009) 
Discussion and Demands for Grants- I Col. 162-63 
(JIwkhand) 2009-10 i Share of Power to States 
(Deb. 9, Vol. II, 14-07-2009) I (Deb, 22, Vol. IV. 31-07-2009) 
Col 728 I Col. SSO-S3 

f 
MPLAD Scheme 

(Deb. 10, Vol. II, 
Col 352-53 

I Small and Coaage Industries 
15-07-2009) I (Deb. 19, Vol. m, 28"()7·2009) 

Col. 113-14 
National Rural FinalKiallnclusion Plan I' C' ~. • ODd" f S"" """lo-economIC c It 10M 0 I S 

~~~s..':;' Vol. III, 24-07-2009) I (Deb. 26, Vol. IV, 07·08-2009) 
t CoI.37S-76 

Opening of Kendriya VidyaJayas I Subsidy for Agriculture Production 
~~91!6 Vol. II. 13-07-2009) i (Deb. 24, Vol. IV, 04-01-2009) 

I Col. 199-201 
Pending Rail Projects of Jharkhand i . 

(Deb. 16, Vol. III. 23-07-2009) I ~~~nbetweenJamshodpurand 
Col. 141 I I I (Deb. 16. Vol. III. 23-07·2009) 

PrimitiveTribes I Col. 220-21 
~~~ Vol. III, 24-07-2009) I TribalSub-PIan 

I (Deb. 22, Vol. IV. 31-07·2009) 
RailwayProjeets : CoI.483-84 

(Deb. 16. Vol. III, 23-07-2009) ; W C'._ • • .. ~ .. __ .& 
CoL 14 I ater """,age Capecity ill nIDIJU_ 

I (Deb. 20, Vol. III, 29"()7·2009) 
kDN ! Col.I~~ 

(Deb. 17, Vol. 111, 24-07-2009) . IUI-A.. -. Col. III ...... __ ... Gopiua. 

Risht to Houam, Mwnbai Airport 
(Deb. 22, Vol. IV, 31.07.2009) (Deb. 21. Vol. IV, 30-07-2009) 
Coll07~ I Col. 66067 

I 
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Railway Budget (2009-2010}-(jeneral 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
CoI.S23-29 

SeUing up of Veer Savarkar Memorial in 
France (Sub) 
(Deb. 5, Vol. II, 08-07-2009) 
Col. S06.()9 

Situation arising due to export of non-
Basmati Rice to certain countries in 
violation of Government Guidelines 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 21, Vol. IV, 30-07-2009) 
Colm 

Capitation Fee 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 292-94 

Centre-State Relations 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 426 

Changes in Existing System of Awarding 
Road Projects 
(Deb. 4, Vol. II, 07-07-2009) 
Col 521-36 

Coal Reserves in the Country 
(Deb. 20, Vol. III, 29-07-2009) 
Col 239-40 

Construction of New Hotels by ITC and 
ITDC 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 150-51 

Situation arising out of drought and 
floods in various parIS of the country I' 

(DUR193) 
(Deb. 19. Vol.' III, 28-07-2009) Corporal Punishment in Schools 
ColS2I-27 (Deb. 13, Vol. III. 20-07-2009) 

Col 406-07 
Wages under NREGS 

(Deb. 22, Vol. IV, 31-07-2009) DeJayinReimbursementofBil1s 
CoL 32 (Deb. 20, Vol. III, 29-07-2009) 

Col 260-61 
M.UeI8Y1U'. SIlri ViIu 

Action Plan to Tackle Terrorism 
(Deb. 9. Vol. II. 14-07-2009) 
CoL54S-46 

Appointment of Judges 
(Deb. 6, Vol. II, 09-07-2009) 
CoL 1-8 

Availability of LPG in Rural Areas 
(Deb. I. Vol. II. 02-07-2009) 
Col. 225-26 

Delivery Schedule of Defence PSUs 
(Deb. 13, Vol. Ill, 20-07·2009) 
ColJ08.09 

Demand of Higher Wages by Cabin Crew 
(Deb. 25, Vol. IV, 06-08·2009) 
Col ISO 

Disinvestment of PSU, 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 619-20 

Encroachment of Railway Land 
Bid for Sale of Maize I (Deb. I, Vol. II, 02-07-2009) 

(Deb. 4, Vol. II, 07-07-2009), CoI.IS3-54 
Col. 2M 

Cancellation of Defence Deals 
(Deb. 13. Vol. III, 20-07.2009) 
Cal. 115-16 

Environmental Clearance for Power 
Projects 
(Deb. 17, Vol. 1II, 24-07-2009) 
Col.S0344 
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Export ofStoncs Growth in Cement Industry 
(Deb. 23. Vol. IV. 03-08-2009) . (Deb. 23. Vol. IV, 03-01-2009) 
Col. 24546 Col31S 

Exports by Pharmaceutical Companies to 
European Countries 
(Deb. 23. Vol. IV, 03-08-2009) 

Guidelines for Print and EIcc:Iroftk: Media 
(Deb. 14. Vol. III. 21-07-2009) 
Col.213-14 

Col.S9 Haj Operation to Minority Affairs 

Expot1S of Gems and Jewellery. Ministry 
(Deb. 13, Vol. III. 20-07-2009) I ~~120. Vol. Ill, 29-07-2009) 

Col26US I Hea.ldllns&nnce 
FakeCumocy II (Deb. 22, Vot. IV, 31-07-2009) 

(Deb. 2, Vol. II, 03-07-2009) Col 666-67 
Col293-94 I ! Hospitality Industry 

Fake Foreign Drugs 
(Deb. S, Vol. II, 
Col. 141-42 

l (Deb. 17. Vol. III, 24-07-2009) 
01-07-2009)! Col 19S 

I 
I 

Import ofFenilizers 
FOr in Print Media 

(Deb. 14, Vol. III, 21-07-2009) 
Col. 326 

(Deb. 16, Vol. III, 23-07-2009) 
Col 24149 

Import ofSupr 

Fnwdin~ I 
(Deb. 17, Vol. III, 24-07-2009) 

(Deb. 9, Vol. II, 14-07-2009) 
Col 317-19 

Col415-16 Inc:rcuc in MSP 

Funds for Power Sector 
(Deb. 22. Vol. IV, 31-07-2009) 

(Deb. 4, Vol. 
CoU51 

II, 07-07-2009) 

Collil I Indian Bureaucracy I (Deb. S, Vol. II, 08-07-2009) 
Funds for Welfare of Construction Col.386-17 

Worken I 
(Deb. 23. Vol. IV. 03-08-2009) Indipnous Engines for Ain:taft 
Col 326-30 (Deb. 23, Vol. IV, 03-08-2009) 

. Col. 346-47 
Funds to PMF for Tackling Terrorism Irreplaritia in Meclic:allDentaI Col. 
~~i~~' Vol. III, 21-07-2009) (Deb. 10. Vol. II, 15-07-2009) 

I ColS27-28 
Gas ~Iinc from DabhoI to BenpJuru, J IrrepJ8I'ities in Punjab and H.-yaM High 

Koch. and Mlnlplore i Courts 
(Deb. 2S, Vol. IV. 06-08-2009) (Deb. 16, Vol. JII, 23-07-2009) 
Col 230-31 Col 140-41 

GosiIdJUtd Irription Project JhIria IlebIbiUcllioa Plan 
(Deb. S, Vol. II, 01-07-2009) (Deb. 15, Vol. m, 22-01-2009) 
Col.468-69 Col. 221.22 
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Joint Venture in Education 

(Deb. I, Vol. 11, 13-07-2009) 
Col. 171-72 

Measures to curb piracy 
(Deb. 9, Vol. II, 14-07-2009) 
Cot.6Ui3 

Mega merger of companies 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.lS7-S8 

Modernisation of Artillery 
(Deb. 18, Vol. Ill, 27-07-2009) 
CoL 263 

Nagpur Airport 
(Deb. 6, Vol. II, 09-07-2009) 

Need to shift the Divisional Office of 
Central Railway from Mumbai to 
Nagpur (MUR 377) 
(Dcb. 20, Vol. III, 29-07-2009) 
ColS31 

Ncw Guidelines for Navratna Companies 
(Dcb, II, Vol. III, 16-07-2009) 
Col. 237 

Oil Exploration by ONGC 
(Dcb. 16, Vol. III, 23-07-2009) 
CoL 242 

Opening of Model Degree CoI1eges 
(Deb. 8, Vol. II, 13-07-2009) 
CoL 380-92 

Col. 279 " Pakistan Sponsored De-Stabilisation 
Effons 

Need to develop Nagpur as the sec:0Dd (D b 15 Vol III 22-07-2009) 
Clpitaloflndia(MUR377) 'c:.~I'·' 
(Deb. IS, Vol. III, 22-07-2009) I 
Col. S9S-96 Per Capita Income '. I (Deb. 17, Vol. III, 24-07-2009) 

Need to include. !he teac~lDgs of CoI.416-18 
Mahatma Gandhi 1ft the cumculwn of i 
sc:hools and colleges in the country ! Pollution in Rivers 
(MUR377) I (Deb. 10, Vol. II, 15-07-2009) 
(Deb. 6, Vol. II, 09-07-2009) Col. 103-07 
Col.~ 

Need to release funds in a time-bound 
manner forGoliJdud bripIioo Project 
in MaharashIra (MUR 371) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 472 

Price ofBetamethasone 
(Deb. 16, Vol. III, 23-07-2009) 
CoL S I-52 

Production and Import ofEdiblc Oil 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 193-94 

Need to review the hib in fee imposed Property Prices in India 
onretiredCentraJGovemmentHcalth (Deb. 26, Vol. IV, 07-08-2009) 
Scheme beneficiaries(MUR 377) CoL 122-23 
(Deb. I, Vol. II, 02-07-2009) i i 
Col. 375076 I Rail Bridge on River Chenab 

(Deb. 21, Vol. IV, 30-07-2009) 
Need to set up a Central Medical Research . Col. 257-58 

Centre at Nagpur and upgrade other , 
existing hospitals in Nagpur I Railway Budget - 2009-201O--General 
(MUR 377) Discussion 
(Deb. 23. Vol. IV, 03-08-2009) (Dcb. 4, Vol. II, 07-07-2009) 
CoI.4S6 Col. 619-28 
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Rebate to Khadi and Village Industries 
(Deb. 4, Vol. II. 07-07-2009) 
Col261.Q 

Sugar Produc:tion Capacity 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 291-304 

Regulation of Air Fares Supply of Subsidized LPG Cylinders 
(Deb. 11, Vol. III, 16-07-2009) I (Deb. t, Vol. II, 02.07-2009) 
~.7-a ~.2t7 

Reimbursement of Expenditure Survey on MNlC 
(Deb. 25, Vol. IV, 06-08-2009) (Deb. 19, Vol. III, 28-07-2009) 
~. 59-60 ~. 6J..6S 

Renovation of Heritage Monuments 
(Deb. 10. Vol. II, 15-07-2009) USCIRfVasittoindia 
Col488-92 (Deb. 10, Vol. II, 15-07-2009) 

Reservation for Women in Government ~.291 

Jobs I Violation of Indian Air Space 
(Deb. 20, Vol. III, 29-07-2009)! (Deb. Il, Vol. Ill, 20-07-2009) 
Col 437 i Co1376 

f 
Resumption of Doha Round of Talks r N.pr, Sltri Sareadn Siap 

(Deb. 8, Vol. 11, 13-07-2009) I 
~. 58-59 I Need to construct • Road OYctbridge at 

! Mandi Sbyam Napr level crossillg ill 
Resumption oflndo-Pak Talks! 'I G Budh N P r 

(Deb. 5, Vol. II, 01-07-2009) ! autam apr .. uuncntary 
I Constituency, Uttar Pradesh 

CoL 211-82 i (MUR377) 
Review ofFunctionin& of HigJIways (Deb. II, Vol. III, 27-07-2009) 

(Deb. 4, Vol. II, 07-07-2009) Col. 733-34 
CoL 148-.50 

Need to open • Kendriya Vidyalaya ill 
Revival of Telecom Equipment Khurja, dittrict Bulandshahar, 

Manufacuring Units 
(Deb. 8. Vol. II, 13-07-2009) lJu.Pradesb(MUI13n) 
~.417 I (Deb. 14, Vol. III. 21-07·2009) 

I ~.572 
Revival ofVaccme manu&cturing Units j 

(Deb. 5, Vol. II, 08-O7-2009)! Napl.SltriDeveadn 
~. 135-.36 I Need to aupnent railllClVtces in Amroha 

Sale ofI>rugsfMedicincs by Chemists I Parliamentary Constituency. 
(Deb. 10, Vol. 11, t 5-O7.2009)! Uuar PnIdcsh(MUR 3n) 
Col. 439-40 . 'I' (Deb. 19, Vol. III. 21-07-2009) 

Saving Schemes for the Depositors . Col. SOS 
(Deb. 7, Vol. 11, 10-07-2009) NeedtocleYelop'GIrbpnp'apiJ&rimaae 
Col. 217-11 .ite in Western Uttar Pradesh 

Sec:urity to Investors (MlJR 317) 
(Deb. 6, Vol. II, 09-01-2009) (Deb. 13, Vol. III, 20.07.2009) 
Col26I.Q Col. 473 
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Need to set up a Trauma Centre at Gajraula 

in Amroha Parliamentary 
Constituency, Uttar Pradesh (MUR 
3TT) . 
(Deb. 23, Vol. IV, 03-08-2009) 
Col.361~2 

Naik., Dr. SaDjeev Gaaesh 

Allocation of Funds for Rural 
Deve\opment 
(Deb. 22, Vol. IV, 31-07-2009) 
Col.S4348 

Fast Track Projects 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 79-80 

Financial Support for Infrastructure 
Projects 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 362 

Funds to Maharashtra under 
Modernisation of Police Foree 
(Deb. 24, Vol. IV, 04-08-2009) 
COI.SO~ 

Allocation of Natural Gas from KG Basin General Budget, 2009-201 ()..-..General 
(Deb. 25, Vol. IV, 06-08-2009) Discussion and Demands for Excess 
Col. 102 Grants (General), 2006-2007 

Amendments in Cable TV Networks (Deb. 8, Vol. II, 13-07-2009) 
(Regulation) Act, 1995 I CoL687-88 
(Deb. 19, Vol. III, 28-07-2009) Heritage Railway Station 
Col. 55-56 I (Deb. 16, Vol. III, 23-07-2009) 

BIacJc. Moaey . Col 135 
(Deb. 26, Vol. IV, 07-08-2009) I ImportofOilandGas 
Col244-46 (Deb. 25, Vol. IV, 06-08-2009) 

Complaint apinstAICTE Officials Col 163-66 

(Deb. 23, Vol. IV, 03-08-2009) I Incentives fur Food Processing Sector 
ColI~77 (Deb. 17, Vol. III, 24-07-2009) 

CoostnJc:tion of Service Lane CoL277~ 

(Deb. 14. Vol. III. 21-07-2009) Indo-Cbina Trade 
Col. t7 (Deb. 23, Vol. IV, 03-08-2009) 

Decline in Global Production of Steel 
(Deb. 25, Vol. IV, 06-08-2009) 
Col 41-44 

Disinvestment 

Col. 13-14 

Joint Ventures for Conservation of 
Forests .~ 
(Deb. IS, Vol. III, 22-07-*9) 
Col 310-14 

Prepamion ofBPL List 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 4041 

(Deb. 17, Vol. III. 24-07-2009) SchemeforlntegratedTextilesParks 
CoI.3&3-84 (Deb. 16, Vol. III, 23-07-2009) 

DPRs under 1NNURM 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 71-76 I 

I 

Col. 180-85 

Scrap at Major Ports 
(Deb. 23, Vol. IV, 03-08-2009) 
CoI.372-74 
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Special pack:ge for Creation of Job ! Negotiations for FTA 
Opportunities ' (Deb. 18. Vol. Ill. 27-07<!009) 
(Deb. 13, Vol, III. 20-07-2009) I CoI.17O-78 
Col. 333-35 f Outstanding dues of AAI 

ThreatofTerrorAttacks • ! (Deb. 21. Vol. IV. 30-07-2009) 
(Deb. 24, Vol. IV, 04-08-2009): Col. 93 
Col. 475-76 f Overpricing of Drugs by MNCs 

: (Deb. 21. Vol. IV. 30-07-2009) Urban Solid Waste Management : 
(Deb. 22, Vol. IV. 31-07-2009) i Col. 158-59 
Col. 46 : Railway Budget-2009-2010-General 

: Dis<:ussion 
Wages through Banks and Post OtTlCeS 1 (Deb. 4. Vol. II. 07-07-2009) 

(Deb. 22, Vol. IV. 31-07-2009) 1 Col. 733-36 
CoL8CJ..90 ! I Refund to Exporters 

NailL. Slari Slaripad Vesso I (Deb. 26. Vol. IV. 07-08-2009) 
Coconut Cultivation i Col. 148-49 

(Deb. 24. Vol. IV, 04-08-2009) I Training to Teachers 
ColiS i (Deb. 23. Vol. IV. 03-08-2009) 

Facilities to Freedom Fipuers : Col. 24044 

(Deb. 19, Vol. III. 28-07-2009) i Namdhari.ShriID.tSiltcJt 
Col 22 i 

Barwadih-Chirimini Railway Une 
General Budget,2009-201O-GeneraJ (Deb. 16. Vol. III. 23-01-2009) 

Disc:ussion and Demands for Excess Col. 82-83 
Grants (GeocraI). 2006-2007 i Demands for Grams (0aMnI). 2009-20 10 
(Deb. 8. Vol. n, 13-07-2009) iRe: Ministry of Home Affairs 
Col. 610-12 (Deb. 15. Vol. III, 22-07-2009) 

Col. 726-29 India-Japan FTA 
(Deb. 23, Vol. 
Col 122 

IV, 01-08-2009) ! Dilapidated condition of NH-75 and 
! NH-98 I 

Need to give approval for the I (Deb. 9, Vol. II, 14-07-2(09) 
construction of Mopa Airport itt Goa I CoL 21c)'21 
(MUR377) ! General Budget, 2009-2010-General 
(Deb. 13, Vol. Ill, 20-01·2009) i Discussion and Demands for Exc:eu 
('.01.469-70 I 0rants(GeneraJ).2006-2007 

(Deb. 8, Vol. II. 13-01·2009) 
CoI.SS9-63 Need to provide stoppage to aU the Goa-

bound trains at Karmali Railway 
Station in Goa (MUR 317) 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 295 

lIIega.1Coa1 Mining 
(Deb. 10, Vol. II, 15-07·2009) 
CoI.J74-77 
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Motion Re: Revocation of Proclamation 
Issued by President in Relation to the 
State of Jharkhand Statutory 
Resolution Re: Approval of 
Continuance in Force of Proclamation 
in Respect of the State Qf Jharkhand 
Jharkhand Budget 2009-1 O--General 
Discussion and Demands for Grants-
(Jharkhand) 2009-1 0 
(Deb. 9. Vol. II, 14-07-2009) 
Col 764-67 

Need to give approval to the development 
schemes for naxal-hit districts of 
Jharkhand and devise effective 
strategy to combat naxalism in the 
Swe (MUR 377) 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 314 

Need to regularize the services of Extra 
Department employees of Postal 
Department and extend the benefit of 
Sixth Central Pay Commission 
(MUR377) 
(Deb. 20. Vol. III, 29-07-2009) 
Col 538 

Opening of PSB Branches 
(Deb. 22. Vol. IV. 31-07-2009) 
Co4.79-80 

Rail link 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 147 

Rail Link between Mumbai to Daltonganj 
(Deb. II. Vol. 111. 16-07-2009) 
Col. 175-76 

Railway Budget (2009-2010)-General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 622-26 

Railway Gates on Daltonganj-Barwadih 
Rail Line . 
(Deb. 25, Vol. IV, 06-0S-'1()09) 
Col. 86-87 

Railway Line from Lohardaga to Tori 
Station in Jbarkhand 
(Deb. II, Vol. III, 16-07-2009) 
CoJ.245 

Reserves of Methane Gas 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 222 

Special Power Zone 
(Deb. 10. Vol. II, 15-07-2009) 
Col. 197-98 

Narayanasamy, Sbri V. 

Underdeveloped and Backward Areas and 
Region (Special Provisions for 
Accelerated Development) Bill, 2009 
by Shri Ravindra Kumar Panday-
Consid. 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 780-86 

Narayaonto, Shri Sonawaae PrBtap 

Belongings ofShivaji Maharaj 
(Deb. 5, Vol. II, 08-07-2009) 
CoI.ISI-83 

Beneficiaries of Loan Waiver Scheme 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 543-45 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 128 

Civil Amenities in Small Towns 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 245 

Disease in Pomegranate 
(Deb. 19, Vol. Ill, 28-07-2009) 
CoI.449-SO 

General Butfget-2009-2010 General 
Discussion and Demands for Exc~ss 
Grants (General) 2006-2007 
(Deb. q, Vol. 11. 14-07-2009) 
Col. 676-80 
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Nasik Railway Station 
(Deb. 16, Vol. III, 23-07-2009) 
Col 126 

Need to exempt M.Phil. degree holders 
from NETISET examination for being 
eligible for ledurcrsbip in colleges 
(MUR377) 
(Deb. IS, Vol. Ill, 22-07-2009) 
ColS91-99 

Railway Budget-2009-20 IO-Gencral 
Discussion 
(Deb. 4, Vol. II, 07-07.2009) 
Col.6~S3 

Natanljaa, SlJri P.R. 

Need to extend sociaJ security benefits 
and other basic facilities to the 
workers of Knitting Industry in 
Taruppur, Tamil Nadu (MUR 377) 

Need 10 provide fimds undcrAccelerated (Deb. IB, Vol. III, 27-07-2009) 
Irrigation Benefit Programme for 
irrigation projects in Dbule I Col. 735 
Parliamentary Constituency, N8tnjaa, Ktnuri Mt:caaUIIi 
Mlbaasbtia(MUR 377) 
(Deb. I, Vol. II, 13-07-2009) DanmdsbGracs(GeneraI)-2009-20IO· 
Col 474 -Ministry of Human Resource 

Development 
Need to take steps to bring bad the (Deb. 10. Vol. II, 15-07-2009) 

valuable items belonging to I Col. 65] 
Chbatrapati Sbivaji Mabaraj from 
abrOIId (MUR 377) I Finance (No.2) Bill. 2009-C0nsid. and 
(Deb. 24, Vol. IV, 04-01-2009) Pass 
Col 576-77 I (Deb.) I, Vol. III, 27-07-2009) 

• Online Lottery System I Col.II-13 
(Deb. 14. Vol. III. 21-07-2009) . NinIpa-.SlariSujay 
Col 531-40 

Assistmee to States for Coastal Security 
Puae-Nasik-SuratRailwayLinc (Deb. 9. Vol. II, 14-07-2009) 

(Deb. I I, Vol. III, 16-07-2009) Col 6-7 
CollIS 

I Auction ofJ..Q Mobile Spec:crum 
Ra=~ (2009-2010)-GeDeral (Deb. I, Vol. II, \3-07-2009) 

(Deb. ~ Vol. II, 01-07-2009) I Col429-30 
Col S46-41 Closure ofTextile Mills 

Withholding the Release of Funds from 
AIBP 
(Deb. 20, Vol. III. 29-07-2009) 
Col 160-61 

Nalbl;SllriGo ...... CIuuIdn 

Constitution (One Huridred and Ninth . 

(Deb. I, Vol. II, 02-07-2009) 
Col.20I~ 

Demand and Supply of Petroleum 
Products 
(Deb. I, Vol. II. 02-07·2009) 

Amendment) Bill, 2009--C0nsid. and DemInds for GnInts (General), 2009-20 10 
Pass Re: MirUsuy of Home Affain 
(Deb. 24, Vol. IV, 04-08-2009) (Deb. IS, Vol. III, 22·07·2009) 
Col S97.axl Col 621·32 
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Disposable Bedrolls 

(Deb. II, Vol. III, 16-07-2009) 
ColIBI-82 

Operation of Foreign Airlines 
(Deb. 25, Vol. IV, 06-0B-2009) 
Col 10 

Effect of shortfall in rains on Kharif crops Proposals for Setting up of SEZs 
(Deb. 9, Vol. II, 14-07-2009) (Deb. B, Vol. II, 13-07-2009) 
Col. 99-102 Col 119-22 

Externally Aided Projects 
(Deb. 7, Vol. II, 10-07-2009) Railway Budget (2009-2010~eneral 
Col. 101-30 ')iscussion 

FDITarget 
(Deb. B, Vol. II, 13-07-2009) 
Col, 83-96 

Finance (No.2) Bill, 2009---C0nsid. and 
Pus 
(Deb. IB, Vol. III, 27-07-2009) 
Col. 740-46 

(Deb. 5, Vol. II, OB-07-2009) 
Col. 617-21 

Rajiv Gandhi Awas Yojana 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 158-59 

ReviewofECBs 
(Deb. 22, Vol. IV, 31-07-2009) 

Finance (No.2) Bill, 2()()9..-.Q)nsi. CoL 230-31 
(Deb. 17, Vol. III, 24-07-2009) ~ofUGCandAICTE 
Col664-6S ...... "'t'l'""6 

Financial Assistance to Small and 
Medium Indusaries 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 677-79 

Foreign Exc:bange 
(Deb. 22, Vol. IV,....31-07-2009) 
CoI.S53-SS 

Grant ofLic:enc:e IMCIer PFAAct, 1954 
(Deb. 20, Vol. III, 29-07-2009) 
CoI.2S5-S7 

Hike in Oil and Gas Pric:e 
(Deb. I, Vol. II, 02-07-2009) 
Col29S 

Hike in Pric::es ofMedic:ines 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 75-Tl 

Illegal Trading in Shares 
(Deb. 7, Vol. II, 110-~ 
~t5 

Mumbai Loc:aJ Tnoin 
(Deb. 6, Vol. II, 09-07-2009) 
Col. lOS 

(Deb. B, Vol. II, 13-07-2009) 
CoL 213-14 

Securities Transaction Tilt 
(Deb. 26, Vol. IV. 07-08-2009) 
CoL 307..08 

Status of Commonwealth Games 
Preplration 
(Deb. 4, Vol. II, 07-07-2009) 
CoL 138-40 

Subsidy on Fertilizers 
(Deb. I, Vol. II, 02-07-2009) 
CoLITl-80 

SympIOIDS and Causes of Swine Flu 
(Deb. 10, Vol. II, 15-07-2009) 
CO!.S'!3 

Tatkal Scheme 
(Deb. 21, Vol. rv, 30-07-2009) 
Col.2S3-56 

Working Days ~ NllEGS 
(Deb. 2, Vol. II, 03-07-2009, 
CoL 45().60 
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;isUd, Capt. hi N.ma Prasad 

Additional Coaches in Rajdhani Express 
(Deb. 11, Vol. 111, 16-07-200lJ) 

i Subsidy to Solar Power Plants 

Col. 189-90 . 

Cases Registered by Fraud Investigation 
Office ! 

(Deb. 7, Vol. II. 10-07·2009) 
Col. 28·35 

Supply of Spurious Fenili7.crs 
(Deb. I. Vol. II, 02-07-2009) 
Col. 191-92 

(Deb. 6, Vol. 11. 09-01-2009) ! TourbyMCDOfficials 
Col20l~ , (Deb. 14. Vol. III. 21-01-2009) 

Diseases due to Genetically Modified ; Col. 45 I-53 

Food : m.. Shri Sis Ram 
(Deb. 10. Vol. II. 15-07-2009) i 
Col384-1S : Gauge Conversio.n between Jaipur-

! Loharu. CbuN-SIUr 
ExpcnditureoncomputerisationofCGHS I (Deb. II. Vol. Ill, 16-07-2009) 

(Deb. 10, Vol. II. 15-07-2(09)! Col. 190 
Col. 111-72 : 

1 Supply of Water from YllmUna Canal to 
Fishing Areas 

(Deb. 24, Vol. IV. 04-01.2(09) • 
ColDS 

Rajasthan 
(Dcb. 15. Vol. III. 22-07-2009) 
Col 27'9-10 

Genetically Modified Crops ; Owaisi, Sllri AuducIdiB 
(Deb. 9. Vol. II. '4-07-2009)' 
Col213-32 Action Plan for Power Production 

Grant to NGOs by Central Hindi 
DirectOl'llk . 

(Deb. 17. Vol. Ill. 24-07·2009) 
ColJ98..99 

(Deb. 23, Vol. IV. 03-08-2009) : Advisory Board for Air India 
CoL 177-234 : (Deb, 21. Vol. IV. 10-07.2(09) 

Implerncmation of Official L.anguagc Act ; 
C.oI. 181 

(Deb. 24. Vol. IV, 04-08-2009) ) Agricultural Land 
Col3lU7 ' (Deb. 24, Vol. IV. 04-01·2009) 

i CoI.316-17 
Need to provide air connectivity to : 

Muzaffarpur in Bihar with other parts i Allocation of Power to States 
oflhecoumry(MUR 377) I (Deb. 22. Vol. IV, J '.07-2009) 
(Deb. II, Vol. III. 27-07-2009): (,,-Ol1 1S-19 
Col 734 

Road Over-bridge in Unar Prade5h 
,Amendment in Coal Mines 

(Nationalisation)ACl. 1913 
(Deb. I, Vol. II, 02·07-2009) . 
Col. liS 

(Deb. 10. Vol. II. lS-07-200Q) 
CoI.514·H 

Slandard of Pharmaceutical Education i Amount Spent on Subs.idies 
(Dcb. 20, Vol. Ill. 29-07-2009); (Deb. 7. Vol. If. 10-07-2009, 
UtI. 121 Co1.315-16 
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Anganwadi Centres I Computer Education in KVsandNVs 
(Deb. 2. Vol. II, 03-07-2009) I' (Deb. 23, Vol. IV, 03-08-2009) 
Col. S61~3 Col. 70-72 

Appointment on Compassionate Grounds I Computer Education to Minorities 
in Railways i (Deb. 25, Vol. IV, 06-08-2009) 
~~~i 25, Vol. IV. 06-08-2009) i Col. 14042 

l Conducting of Events in Protected 
Approval of New Vocational Courses by I Monuments 

ux:: peb. 10, Vol. II. 15-07-2009) 
(Deb. 18, Vol. III, 27-07-2009) I t.:o1.412-36 

Col 151 i Construction of Bridges Over Railway 
Availability of Life Saving Drugs I Lines 

(Deb .. II. Vol. III, 16-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
{loI.292-93 .1 Co1.377-86 

Availability of LPG in Rural Areas ! Consumption of Food 
(Deb. I, Vol. II, 02-07-2009); (Deb. 19, Vol. III, 28-07-2009) 
Col. 225-26 I Col.313-14 

Bill on Street Vendors I Conversion of Sea Water into Potable 
(Deb. 2. Vol. II, 03-07-2009) i Water 
Col.J68.69 I (Deb. IS, Vol. III, 22-07-2009) 

Col. 80-81 
Centres for Disabled Students in i 

University I Delivery Schedule of Defence PSUs 
(Deb. IB, Vol. Ill. 27-07-2009) ! (Deb. 13, Vol. Ill. 20-07-2009) 
Col. 105-06 I Col.J08.09 

Change in Exam Pattern I Demand for Grants (General), 2009-20 I 0; 
(Deb. 8, Vol. II. 13-07-2009) IRe: Ministry of Power 
Col375-77 I (Deb. 14. Vol. Ill, 21-07-2009) 

I Col. 672-74 
Change in IT Act 

(Deb. 17, Vol. III, 24-07-2009) I Demands for Grants (Gcncral)-2009-2010 
Col.2S3 ! -Ministry of Human Resource 

I Development 
Changes in Child Labour Laws 1 (Deb. 10, Vol. II, 15-07-2009) 

(Deb. 18, Vol. III, 27-07-2009) I CoI.684 
CoI.J97 

Closed Su~r Mills 
(Deb. 9, Vol. It. 
Col. 402.05 

! Demanos for Grams (GcncMl), -. ·2009-
I 2010 

14-07·2009) ! RI': Ministry of Home Affairs 
i (Deb. 15. Vol. Ill, 22-07-2009) 
i Col. 735-37· Comp":!e Ban on l1\C of Gutka and: 

Tohacco i lX.vel()pment ofBlosph~ I<cscr.,~s 
(Deb. 15. Vol. 111. 2207-2009) i (Deb. 5. Vol. II, 08-01-2009) 
Col, 328 i Col. 108~ 

I 
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Development of Muslim Women I General Budget. 2009~20 IO-Genenal 
(Deb. I, Vol. II, 02-07-2009) Discussion and Demands for Excess 
Col. 226 Grants (General), 2006-2007 

Development of Wastelands 
(Deb. 17, Vol. III. 24-07-2009) 
Col.405-06 

Disinvestment I 
(Deb. 17, Vol. III. 24-07-2009) 

(Deb. I, Vol. II, 13-07-2009) 
CoI.S02~S 

Global Monitoring Report 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 351 

Col. 383-84 Guidelines to Encourage Research IDd 

Duty Free Tariff Prefaence Scheme 
(Deb. 23, Vol. IV, 03-01-2009) 
CoI.6~ 

Development Projects 
(Deb. 10, Vol. II, 15-07-2009) 
Col.486-V 

I Health Care of Urban Poor 
Energy Security I (Deb. 5, Vol. II, 01-07-2009) 

(Deb. 16, Vol. III, 23-07-2009) Col. 33-36 
Col. 23 l-33 

Evaluation of Ac:tioD Plans 
(Deb. 20. Vol. III, 29-07-2009) I 
ColI24-2S I 

High Level Vacant Posts in NavndDa aad 
Miniratna Companies 
(Deb. II, Vol. III, 16-07·2009) 
Col, 200 

Exim Po~ ofKeroleDe -r Hotel Tariff 
(Deb. 6, Vol. II, 09-07-2009) (Deb. 17, Vol. III, 24-07-2009) 
Col 272-73 Col. 406-07 

Expaasion ofRuoways 
(Deb. 21, Vol. IV, 30-07·2009) 
Col. 39-40 

Houses for Retiring Government 
Employees 
(Deb. 22, Vol. IV, 31-07-2009) 

Export of Seafood Items Col 353-S4 
·(Deb. 23. Vol. IV, 03-01-2009) HydroPowerGeneration 
'CoI.246-49 (Deb. 2, Vol. II, 03..07-2009) 

Fast Track Courts 
(Deb. 6, Vol. II, 09-07-2009) 
CoL21S-11 

FDI in Aviation Sedor 
(Deb. 21, Vol. IV, 30-07-2009) 
Col, 223-24 

Col 40-46 

Impact of Cheaper Airfare on Pueenpr 
Traffic: in Railways 
(Deb. 16, Vol. III, 23"()7-2009) 
Col. 152 

ImpIc:ma1tatioo of I S-Poiar Prcwwume 
FTA with Bimstec Countires (Deb. I, Vol. II, 02-07-2009) 

(Deb. I, Vol. II, 13-07-2009)11 Col 66-75 . 

Col.28S-86 Indo-US ReJatioos tmder New Repnc ill 
Funds to Agro and Rural Industries I USA 

(Deb. 14, Vol. III. 21-01-2009) I' (Deb. 20, Vol. III, 29-07-2009) 
Col. 524-36 CoL 276-n 
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Installation of High Tech Equipments at 

Airports 
(Deb. II, Vol. III, 16-07-2009) 
Col. 309-10 

Issue Arising out of Prime Minister's 
Recent Visit to Foreign Countries 
(OUR 193) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col.32S-27 

Lower Growth Rate of Core Sectors 
(Deb. II, Vol. III, 27-07-2009) 
Col 317-11 

Lowering the Interest Rate 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 306 

New Variety of Seeds 
(Deb. 24, Vol. IV, 04-01-2009) 
Col 140 

One Rank One Pension for Defence 
Personnel 
(Deb. I, Vol. II, 13-07-2009) 
Col 27-30 

Opening of Kendriya Vidyalayas 
(Deb. I, Vol. II, 13-07-2009) 
Col 191-96 

Operation of Bank Branches Abroad 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 673 

Operational Costs of Doordarsban 
(Deb. 4, Vol. II, 07-07-2009) 

Mneting Facilities for Fanners Col 76-77 
(Deb. 19, Vol. III, 21-07-2009). OutstaDctingDuesofMTNUBSNL 
Col4S2-S6 (Deb. 13, Vol. Ill, 20-07-2009) 

Meeting of W.ter Resources Seaeraries 
(Deb. I S, Vol. III, 22-07-2009) 
Col 43 1-33 

Mid-Day Meal Scbcme 
(Deb. 13, Vol. III, 20-07-2009) 
Col.34S-49 

Minimwn Support Price ofFoodgrains 
(Deb. 9, Vol. n, 14-07-2009) 
CoL467.Q 

Mismatch in EstiJDItrs ofBPL Population 
(Deb. 20. Vol. III, 29-07-2009) 
CoL 336-37 

Modified Integrated Rural Energy 
Programme 
(Deb. 7, Vol. II, 10-07-2009) 
Col 211-12 

National Action Plan for Climlle Change 
(Deb. S, Vol. II. 01-07-2009) 
Col 301-02 

National Biotechnology Regulatory 
Authority 
(Deb. 5, Vol. II. 01-07-2009) 
Col 469 

Col. 200-02 

Poor Safety, HeaJtb and Euvirooment at 
Workplace 
(Deb. 23. Vol. IV, 03-01-2009) 
Col349-SO 

Poultry Processing Plants 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL 123-24 

Price Rise of Essential Commodities 
(Deb. 24, Vol. IV, 04-01-2009) 
CoL477-al 

Procurement and Sbonage ofFoodgrains 
(Deb. 9, Vol. II, 14-07-2009) 
CoL419-9S 

Procurement of Defence Equipment 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 391-93 

Protection of Small Investors 
(Deb. I, Vol. II, 02-07-2009) 
Col 168-69 

Quota for Pbysic:ally Challenged Persons 
(Deb. 10, Vol. II, 15-07-2009) 
Col 196-97 
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Rates of Inte.est on Education Loan 
(Deb 7, Vol. II, 10·07·2009) 
C,,!. 34445 

Rationalization for Pricing of SSP 

Sharing of Evidence on Mumbai Terror 
Attack 
(Deb. 10. Vol. II. 15·07·2009) 
Col. 9.5-96 

(Deb. II. Vol. III. 16-07-2009) Shortage of Storage Space 
CoLS2 (Deb. 14. Vol. III. 21-07-2009) 

Reduction in Prices of Crude Oil 
(Deb. 16. Vol. III, 23-07-2009) 
CoI.3-S 

Col 87-1 JO 

Soil Testing Laboratories 
(Deb. 9. Vol. II. 14-07-2009) 

Regulate the Functions of Major Ports Col. 79 
(Deb. 13, Vol. III. 20-07·2009) Status of Road Construction 
CoI.405-06 (Deb. 4, Vol. II. 07-07-2009) 

Report on Financial Sector Reforms Col 472-73 
(Deb. 20. Vol. III. 29-07-2009) Supply of KG GastoRNRl. 
CoL~ (Deb. 16, Vol. III, 23-07-2009) 

Report on Rural Drinking Water and Col.2S6-57 
Sanitation 
(Deb. 7, Vol. II. 10-07-2009) 
Col 1~71 

Representation of Minorities in Private 
Sector 
(Deb. I, Vol. II. 02-07-2009) 
Col. 294 

Reservation for Women in Government 
Jobs 
(Deb. 20, Vol. III. 29-07-2009) 
CoIA37 

Review of l.lw aod Order in the Country 
(Deb. 4. Vol. II. 07-07-2009) 
Col. SOI.()2 

Revival ofSiclr; PSUs 
(Deb. 21. Vol. IV. 30·07-2009) 
Col. 248 

Righi of Children to Free and Compulsory 
Education Bill. 200Q.·.('oosid. and 
Pass 
(Deb. :!4, Vol. IV. 04-08-2009) 
Col. 721·23 

Sen.ng ui' of National Environme.1I 
PrOlection Authority 
(Deb. S. Vol. II, 08·07·2009) 
Col. 392 

Targets for Procumnent 
(Deb. 14, Vol. III. 21-07·2009) 
CoLJJO..34 

Tourism Projects of Andhra Pradesh 
(Deb. 26. Vol. IV. 07·08·2009) 
Col 102-04 

UI.:a Mega Power Projects 
(Deb. 7. Vol. H, 10-01·2009) 
CoI.J64.65 

Use of Forest Land (or Other Purposes 
(Dcb. I S. Vol. JU, 22-07·2009) 
Col 48 1-12 

Ulili7.ation of Coal Reserves 
(Deb. 6, Vol. JJ. 09-07·2009) 
CoI.28S-86 

Vacant Posts of Judges in High COUf't5 
(Deb. 6. Vol. II. 09.07·2009) 
Col24I-SO 

Vaccine Units 
(Deb. 15. Vol. Ill. 22-07·2009) 
Col. so&-I2 

Violation ofTRAI Guuklines 
(Dcb. 18. Vol. III. 21-07-2009) 
Col. 375-76 
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Welfare Funds for Construction Workers I Central Road Fund 
(Deb. 8. Vol. II, 13-07-2009) (Deb. 14. Vol. III, 21-07-2009) 
Co1.416-17 Col. 110-14 

Welfare of Bhopal Gas Victims 
(Deb. 6. Vol. II, 09-07-2009) 
Col. 87-88 

Wind Energy Generation 
(Deb. 22, Vol. IV. 31-07-2009) 
CoI.485-87 

Women Prisoners 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 27 1-73 

Pal. Sllri Jagdambika 

Centrally Sponsored Tourism Schemes 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 376-80 

Charges from Air Passengers 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 25 I-52 

Co-operative Banks 
(Deb. 22. Vol. IV, 31-07-2009) 
CoI.430-35 

Colleges of Excellence 
I (Deb. 8. Vol. II. 13-07-2009) 

Action Plan for Commonwealth Games. i Col. 294-95 

2010 Computer Education in Schools 
(Deb. 9, Vol. II. 14-07-2009) (Deb. 8. Vol. II. 13-07-2009) 
Col. 117-18 Col. 392-96 

Acute Shortage of Cemem j Conference of Heritage and Development 
(lJeb. 8. Vol. II, 13-07-2009)' (Deb. 5. Vol. II. 08-07-2009) 
CoL 189 cot. 485-88 

Air-accidents 
(Deb. 6. Vol. II. 09-07-2009) 
('01.273-74 

Allotment of LPG Distributorship in 
Eastern Uaar Pradesh 
(Dcb. II. Vol. III. 16-07-2009) 
cot. 24 1-42 

Approval of New Vocational Courses by 
ur 
(Deb. 18. Vol. III. 27-07-2009) 
Col 151 

Backward Regions Grant Fund 
(Deb. 7. Vol. II, 10-07-2009) 
Col. 317-24 

I 
~Iofe Take off Check of Airplane 
: (Dteb. II. Vol. III. 16-07·2009) 

('01.313 

Benefits to Women 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 491-Q2 

COIlStrUCtion of Budget Hotels 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 40-43 

Credit Flow through RRBS 
(Deb. 26. Vol. IV, 07-08-2009) 
Col. 7-8 

Criminal Cases 
(Deb. 9. Vol. II, 14-07-2009) 
Cot. 127-200 

Decline in Profit Margin of Foodgrain 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 383-86 

Decline in Sex Ratio 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 255-57 

Demands for Grants (General)--2()()9-1 0 
--Ministry of Agriculture and MinistTy 
of Consumer Affairs. Food and Public 
Distribution 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 475-78 
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Disposal of Bio Medical Waste 
(Deb. S, Vol. II, 08-07-2009) 
Col. 387-18 

Disb'icts Connected with Rail Lines 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col 123-24 

Diversion of Funds under MPF Scheme 
(Deb. 9, Vol. II, 14-07-2009) 
Col 412-13 

Employment Opportunities 
(Deb. 14, Vol. III, 21-07-2009) 
CoL39S-97 

Eacroadunent on Territorial Waters in 
Arabian Sea 
(Deb. I, Vol. II, 13-07-2009) 
CoL 4 l7-lS 

EstIbIisIwnent of Special Cell b WiId-l...iR 
VIOIItioo 
(Deb. 10, Vol. II, 1S-07-2009) 
CoLS23-26 

Fertilizers mvestmalt Policy 
(Deb. 11, Vol. III, 16-07-2009) 
Col. 301 

F'uumciaJ AsmfWe for CoaSIructiOD of 
BuildiDp 
(Deb. IS, Vol. III, 22-07-2009) 
ColJm.ll 

Financial Assistance to Sman and 
Medium IDdusIries 
(Deb. 22, Vol. IV, 31-07-2009) 
CoLfin-79 

Flood Control and MID8FDCJIl Sc:bemc 

General Budget-2009-2010 General 
Discussion and Demands for Excess 
Grants (GencraI}-2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 669-73 

Guidelines for SC/ST Employees 
Promotion 
(Deb. 20. Vol. lll, 29-07-2009) 
Col. 199 

lCDS Scheme in Tribal Areas 
(Deb. 7, Vol. II, 10-07-2009) 
Col.346-S2 

Idcntific:atioo ofBPL Families 
(Deb. 17. Vol. III, 24-07-2009) 
Col 169-70 

Improvement in Quality of Medical 
Education 
(Deb. 5, Vol. II, 01-07-2009) 
Col2l4-&S 

IDtIusion ofCasles in SCs and 08Cs LisIs 
(Deb. 18, Vol. III, 27-07-2009) 
CoL 2&2-14 

lnaasc in Prices of Medicines 
(Deb. II. Vol. 111, 16-07-2009) 
Col. 171-74 

IrrcguJmities in HeaI1b Projecu 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 389-92 

Labour Intensive Policy for Conale 
Industry 
(Deb. 14, Vol. III, 21-07-2009) 
Col 301.04 

(Deb. 15, Vol. Iff, 22-07-2009) Land for SEls 
Col 374-10 (Deb. 13, Vol. III, 20-07-2009) 

F100d in UP and Bihar I CoL 175-78 
(Deb. S, Vol. II, 01-07-2009)11 LifeS...,ofBridpIIOvcrbridces 
Col 147-4 (Deb. 14. Vol. Ill, 21-07-2009) 

Oauge toDyersion from Gorakhpur to I Col. 397~ 
Gonda Motion R~: Rcvoc:atioD of Proclamation 
(Deb. 6, Vol. II, 09-07-2009) Issued by President ill Relalion to die 
Col 2S2 State of' Jharkhand Statutory 
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Resolution Re: Approval of 
Continuance ill Force of Proclamation 
in Respect of the State of Jharkhand 
Jbark.hand Budget 2009-1 O-General 
Discussion and Demands for Grants-
(Jbarkband) 2009-10 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 74349 

Need for gauge conversion of railway 
line between Gonda &. Gorakhpur via 
Anand Nagar-Nautanwa in 
Uttar Pradesh (MUR 377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 470 

Neo-Natal Deaths 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 370-72 

New Railway Line in Uttar Pradesh 
(Deb. 6,· Vol. II, 09-07-2009) 
Col. 139-40 

NHRC Report on Child Labour 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 112 

Non-Payment of Insurance amount on 
Matwity 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 246 

Need to alloute additional power to Opening ofKendriya Vidyalaya 
Uttar Pradesh from Central Pool (Deb. 13, Vol. III, 20-07-2009) 
(MUR 377) Col.32 
(Deb. I, Vol. II, 02-07-2009). Performance of Agricultural Schemes 
Col 377 (Deb. 9, Vol. II, 14-07-2009) 

Need to ensure adequate supply of power 
to f8rmers in Uttar Pradesh particularly 
in Siddbarth Nagar disIrict of the State 
(MUR377) 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col. 726-27 

Need &0 procure stocks of imported pubes 
lying at Kolkala Port (MUR 377) 
(Deb. 25. Vol. IV, 06-08-2009) 
Col. 323 

Need to re-open the closed fertilizer 
fac:tory in Gorakhpur to overcome the 
shortage offertili2Jers in Western Uttar 
Pradesh (MUR 377) 
(Deb. 13. Vol. III, 20-07-2009) 
Col.46~ 

Need to take steps for declaration of 
Pipachawa (KapilYlstu) in district 
Siddhartb Nagar, Uttar pradesh as a 
World Heritage Centre (MUR 377) 
(Deb. 5, Vol. 11, 08-07-2009) 
Col. 515-16 

CoL 44145 

Pea fOnDatiCe ofKbadi and Village Indusary 
Sector 
(Deb. 19, Vol. III, 21-07-2009) 
CoI.65-70 

Persons Living Below Poverty Line 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 264-67 

Popularising Hockey and other Sports 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 443-44 

Prescribed Width ofNatiooal Highways 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 280-81 

Railway Budget, 2009-10-General 
Discussion 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 704-08 

Railway Projects in Uttar Pradesh 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 219 
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Railway Projects in Uttar Pradesh I Strength of Group C and D Employees 
(Deb. 16. Vol. III. 23-07-2009) I (Deb. 22. Vol. IV. 31-07-2009) 
Col. 199-202 I Col. 191 

Rehabilitation of Physically Challenged I Training Infrastructure for Football 
and Old Aged Persons , Players 
(Deb. 13, Vol. 111.20-07-2009) II· (Deb. 24, Vol. IV, 04-08-2009) 
Col. 297-303 Col. 173 

Revenue from Freight Charges I Unemployed Women 
(Deb. 16, Vol. III. 23-07-2009) i (Deb. 8. Vol. II. 13-01-2009) 
CoI.2'n-80 I Col. SQ-64 

Review of National Mental Health I Unmanned level crossings 
Programme . ! (Deb. 21. Vol. IV. 30-07-2009) 
(Deb. 10. Vol. II. 15-07.2009)! Col. 147 
Col. 195-96 I ! Upgradation of Government Flats 

lUiVV I (Deb. 26. Vol. IV. 07-08-2009) 
(Deb. 17. Vol. III. 24-07-2009) i Col. 304-05 
Col. 7-8 ' i Urban Development Schemes 

Road over-bridges ! (Deb. 7. Vol. II. 10-07-2009) 
(Deb. 6, Vol. II. 09-07-2009) i Col. 186-96 
Col 1 1~12 i 

Security ofBaok Locken ! Pal. Slari Raja,.. .. 
(Deb. 7, Vol. II, 10.07.2009)! Compens8rory Affomtation Management 
Col. 331-33 i (Deb. 10, Vol. II. 15-07·2009) 

Share of Private Sedor in Construction! Col. 12-13 
of Airports I Need to take steps to prevent eviction of 
(Deb. 25. Vol. IV. 06·08-2009)! former employ"s of Tannery and 
Col. 1 14-15 I Footwear Corporation of India from 

Special Tourism Status to Certain States i their residences in Kanpur. 
(Deb. 7, Vol. II, 10·07·2009) i UuarPradesh(MUR377) 
CoI.2S9-90 I (Deb. 14. Vol. III, 21-07-2009) 

! ColS66-67 
Specialist Doctors in CGHS Dispensaries I 

(Deb. IS. Vol. III. 22.07-2009) ! RishtofCbildrentoFroundC.ompulsory 
Col. 442-43 I Education Bill. 2009-Consid. and 

'I Pus 
Steps to ~nsure Availability of Orinking • (Deb. 24. Vol. IV. 04-08-2009) 

Water m the Country (Res.) ! Col. 775-78 
(Deb. 21, Vol. IV. 30-07-2009) ! 
Col. 379-8 I I "ada. Shri 8aijaYHI 

i 
Slock Exchange for Small and Medium I Accommodation (or Tourists of 

Enterprises ! Commonwealth Games. :!Ol 0 
(Deb. 26. Vol. IV. 07-08-2009)! (Deb. 7, Vol. II. 10·07·2009) 
cot. 158 \ CoI.296 



NAME [NDEX 567 
Acquisition of Coal Mines Abroad 

(Deb. 10, Vol. II, 15-07-2009) 
CoI.438-39 

Acquisition of Uranium Mines Abroad 
<Deb. 20, Vol. III. 29-07-2009) 
Col. 382-83 

Additional Power Generation by NTPC 
(Deb. 22, Vol. I V, 31-07-2009) 
Col.S6I~2 

Bia-diesel refinery in Orissa 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 235 

Buying of Power from Renewable Energy 
Sources 
(Deb. 17, Vol. III. 24-07-2009) 
Col. 395 

Cancer Patient Fund 
(Deb. 20, Vol. III, 29-07-2009) 

Agriculture Clinics Col. 333-34 
(Deb. 24, Vol. IV. 04-08-2009) Child Labour 
Col. 458-61 (Deb. 8, Vol. II, 13-07-2009) 

Allocation for Watershed Projects 
(Deb. 7. Vol. II, 10-07-2009) 
CoI.233-J8 

Allocation under NFSM 
(Deb. 19, Vol. III, 28-07-2009) 
CoI.444-46 

Anti Drug Cells 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 119 

Assistance to Coir Industry 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 20-24 

Assismnce to Flood Affected States 
(Deb. 14. Vol. III, 21-07-2009) 
Col. 191-96 

Automatic Identification System 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 424-25 

Bank Credit to Women 
(Deb. 26. Vol. IV. 07-08-2009) 
C.ol263-65 

Basic Facilities in Schools 
(Deb. 13, Vol. III, 20-07-2009) 
CoI.3IB 

Bhubaneswar Airpon 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 225-26 

Col. 6 

Children's Homes in Delhi 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 140 

Citizens affected by Cyclone, Super 
Cyclone or Tsunami in Coastal Areas 
(Compensation, Rehabilitation and 
Welfare) Bill, 2009 by Shri Baijayant 
Panda-Int. 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 704 

Coastal Tourism 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 369-70 

Construction of Helipads 
(Deb. 6, Vol. II, 09-07·2009) 
Col. 167 

Delay in revision of royalty on Coal 
produced in Orissa (MUR 377) 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 479 

Development of Buddhist Tourism 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 545-46 

Development of Handicrafts Industry 
(Deb. 21, Vol. IV, 30-07·2009) 
Col. 137 
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Diversification of Postal Activities 
(Deb. I, Vol. II, 13-07-2009) 
CoL31S-52 

Educationally Bac:kward States 
(Deb. I, Vol. II, 13-07-2009) 
CoL 214-15 

FDI inCivilAviatioo 
(Deb. I, Vol. II, 02-07-2009) 
Col 60 

Finaacial A.ssisIalc:e for Upgradation of 
Hospitals 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 292-93 

F~ial Pt.n for SmaU EaIc:rprises 
(Deb. 4, Vol. II, 07-07-2009) 
Col.496Jr1 

Flood Relief to Orissa 
(Deb. 24, Vol. IV, 04-01-2009) 
Col.51S-16 

Free LepI Help to Under1rial Kids 
(Deb. 21, Vol. IV, 36-07-2009) 
CoLfIJ 

Fuuds to Orissa for MocIernislltion of 
Police Forces 
(Deb. 19, Vol. III, 21-07-2009) 
Col. 421-22 

Funds to Promote Expona tbrouP Indian 
Missions 
(Deb. " Vol. II, 13-07-2009) 
Col. 99-100 

Improvemenl ofPublie Transport System 
in Stales 
(Deb. 24, Vol. IV, 04-01-2009) 
Col.3J9..41 

lndia-OUle ITA 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 376-n 

lnfihration from Coastal Areas 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 537-31 

Infiltration in NE Region 
(Deb. 19, Vol. III, 21-07-2009) 
CoL4n-18 

JnfiasIrucanI FIICility fOr CIncer htienIs 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 217-90 

Inrr.s.ructure ProjeQ:I in StIIeI Sedor 
(Deb. 21, Vol. IV, 30-07-2009) 
CoLI~S2 

InIernationaI StudeatJ CCIDIre 
(Deb. 13, Vol. III, 20-07-2009) 
CoL212-13 

Joinl v...c for DeYeIapDen& of Airaaft 
(Deb. 23, Vol. IV, 03-01-2009) 
CoL413-14 

fCab.SbimIa IWI Line 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 191 

lALaK:b ofDedialied Sllellites by ISJtO 
(Deb. JO, Vol. II, 15-07-2009) 
CoI.3S1-S2 

Heab:h I8d Safety of Employees Luxury Trains 
(Deb.' 13, Vol. III, 20-07-2009) (Deb. I, Vol. II, 02.07-2009) 
CoL~29 Col. 163-64 

Houses for Flood Affected Families 
(Deb. 7, Vol.· II, 10-07-2009) 
Col.3S9-61 

Impact of Meltdown on Tourist Traffic 
(Deb. 7, Vol. II, 10.07-2009) 
Col.m.21 

Meuum to chedc Nualilm 
(Deb. 4, Vol. fI, 07-07-2009) 
Col. 2-11 

Measures to aub piney 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 62-63 
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Missing Children Procurement of Rice 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 383-88 

(Deb. 19. Vol. Ill. 28-07-2009) 
Col. 3 19-20 

Monitoring of Waste Management 
(Deb. 10. Vol. II. 15-07-2009)' 
CoI.102~3 

Promotion of Tourism 
(Deb. 26. Vol. IV, 07-08-2009) 
Col. 325-26 

MoU with Kazakhstan l Proposal for Development of Lake 
(Deb. 5. Vol. II. 08-07-2009); (Deb. 5, Vol. II, 08-07-2009) 
Col. 327 CoI.475 

Non-Operational Airports in Orissa 
(Deb. 25, Vol. IV. 06-08-2009) 
Col. 154 

Protection to Fishennen in Deep Seas 
(Deb. 8. Vol. II. /3-07-2009) 
Col. 224-25 

Noxious Weeds 
D b 9 U I II Rapid Transit System ( e. . yO. , 14-07-2009) t 

Col. 519-20 ! (Deb. 2. Vol. II. 03-07-2009) 
Col. 169-73 

Package for Export Sector 
(Deb. 13. Vol. III, 20-07-2009) : Recruitment of Workers 
Col. 407 I (Deb. 5. Vol. II, 08-07-2009) 

Col. 170-71 
Pantry Cars in Trains 

(Deb. 25. Vol. IV. 06-08-2009) : Release of Central Share to States 
Col. 9-10 : (Deb. 17. Vol. III. 24-07-2009) 

Persons affected by Naxalite Terrorism ! 
(Relief and Rehabililation) Bil12009 by I 
Shri Baijayant Panda-Int. I 
(Deb. 2. Vol. II. 03-07-2009): 

Col 280-310 

Reorienting Work Culture of Trial Courts 
(Deb. II. Vol. III. 16-07-2009) 
Col. 147 

Col. 704 : Road Accident 
PMGSYinNaxalAffectedAreas : (Deb. 9. Vol. II. 14-07-2009) 

(Deb. 17. Vol. III, 24-07-2009) ; CoI.433-36 
Col. 477-78 . Road Network in Naxal Affected Regions 

PoliccandmedicalAidPostsonNational,i (Deb. 4. Vol. II. 07-07-2009) 
Highways , Col. 263-65 
(Deb. 4. Vol. II. 07-07-2009) i 
Col. 462-63 ! Safe Disposal ofCFL 

; (Deb. 10. Vol. II. 15-07-2009) 
Prevention of Unsolicited Telephonic i Col. 487-88 

Calls and Protection of Privacy Bill. I 
2009 by Shri Baijayant panda-Int. ! Seasonal Ban on Fishing 
([)eb. 2. Vol. 11. 03-07-2009)' (Deb. 24. Vol. IV. 04-08-2009) 
Co\. 705 Col. 487-88 

Procurement of Paddy ; Setting up of Nuclear Parks 
(Deb. 9. Vol. II. 14-07-2009): (Deb. 20. Vol. III. 29-07-2009) 
Co1.373-74 CoI.24J.4t 
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Small Hydro Power Projects j Approvals for SEZs 
(Deb. 17, Vol. III. 24-01-2009) I (Deb. 13, Vol. III, 20 .. 07-2009) 
Col. 47-SO I CoI.377-18 

Solar Energy Generation i Assessment ofNREGS 
(Deb. 22, Vol. IV, 31-07-2009) i (Deb. 17. Vol. III, 24-07-2009) 
Col. 521-31 . CoI.S2-S8 

Special Financial Package to Orissa ; Assessment o( Urban Poor 
(Deb. 5, Vol. II, 08-07-2009) i (Deb. 26. Vol. IV. 01-08·2009) 
Col. 491-92 ; Col.331-36 

State Financial Corporations ; Common~1th Games Village 
(Deb. 17, Vol. III, 24-01-2009) i (CoIDeb5~~24. Vol. IV, 04-08-2009) 
Col. 444-48 I . --.;J 

SIrect Children I Cosnpe8I8Iioa lO ~ of Police 
Personnel 

~~i_~2, Vol. IV, 31-07-2009)! ~~~J9, Vol. III. 21-07-2009) 

Unda'devtelopedandBackwardAreasand 1 Comprehensive Legislation for 
Regions (Special Provisi?ns (or 1 Agricultural Worten/I..aboure 
Accelerated Development) Bdl, 2009! (Deb. 13. Vol. III 20-07-2009) 
by Shri Bijayaul P~lnt. i C(JI.429-32 ' 
(Deb. 2. Vol. II, 03-07·2009) i .. 
Col. 103-04 i Constttutwn (One Hundred and Ninth 

I Amendment) Bill. 2009-Consid. and 
Use of Monocrotophos Pesticides . Pass 

(Deb. 4, Vol. II. 07-07-2009)! (Deb. 24. Vol. IV. 04-01-2009) 
CoL3SO-52 I' CoI.607-01 

Waivinc of Loans to JUndloom Sector ConstnIction of Newl Additional POffS 
(Deb. I, Vol. II, 02-07-2009) I (Deb. 18. Vol. III. 27-07-2(09) 
Col. 223-15 i Col. no. 71 

W'md Enagy Generation ! Credit in Infrastructure Scc:tor 
(Deb. 22, Vol. IV, 31-07-2009j: (Deb. 2. Vol. II. 03-07·2009) 
Col4l~ Col. 419-22 

World 8ank AssistarK:e 
(Deb. 2, Vol. fl. 03-07-2009) 
Col. 372-74 

World Herit.a&e Status for NaIanda 
(Deb. 5, Vol. II. 01·07-2009) 
Col4S2-53 

...... ShriPraboA 

Admission Quota for Other Backward 
Classes 
(Deb. I. Vol. lI. 13-07-2009) 
CoL29J-92 

Cross Border Merger of CompM'lies 
(Deb. 21, Vol. IV, 30-07·2009) 
Col.47-4S 

Delay in Paymenr ofWases under NREGS 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 21>-86 

Demands for Gram (GeneraI).--2009·IO 
-Ministry of Agriculture and MiniSh')' 
of Coollwner Affltjrs , food and Public 
DilUibulion 
(Deb. 13. Vol. HI. 20·07-2009) 
CotS4s-48 
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Demands forGrants(GeneraI),2009-2010; i Genetically Modified Seeds 
Re: Ministry of Women and Child I (Deb. 14, Vol. III, 21-07-2009) 
Development I Co1.214-15 
(Deb. 16. Vol. III. 23-07-2009) : 
Col. 373-74 I HindustanCables Limited 

I (Deb. 16. Vol. III. 23-07-2009) 
Demands for Grants (Gcneral), 2009-2010; j Col. 196-97 

Re: Ministry of Human Resource! 
Development I Import of Coal by MMTC 
(Deb. 10. Vol. II, 15-07-2009) I (Deb. 13, Vol. 1II, 20-07-2009) 
Col. 663-66 Col. 1~5 

Depth of Approach Route to Haldia Port lindo-Iran Gas Pipeline Project 
(Deb. 8. Vol. II, 13-07-2009) 'I (Deb. I, Vol. II, 02-07-2009) 
Col. 176-82 Col218-19 

Disinvestment ofPSUs !Investment of EPF Funds 
(Deb. 2. Vol. II, 03-07-2009) I (Deb. 13. Vol. 1II. 20-01-2009) 
Col. 619-20 i CoI.407-08 , 

Distribution of Foodgrains at Cheap Rate i 
(Deb. 19. Vol. III. 28-07-2009) I 
Col. 29-3 1 i 

Employment Generation Schemes i 
(Deb. 22, Vol. IV, 31-07-2009) ! 
Col. 8 : 

Encroachment of Government Land 
(.Deb. 22. Vol. IV. 31-07-2009) 
Col.381-82 

Exemption from Tax 
(Deb. 26. Vol. IV, 07-08-2009) ! 
Col. 367 

FNnce (No.2) Bill2OO9-Consid and Pass 
(Deb. 18. Vol. III, 27-07-2009) 
Col. nl-14 

Fish Fanning in Himachal Pradesh 
(Deb. 14; Vol. III. 21-07-2009) 
Col 329 

Food Security Act 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 47-48 

Futures Trading in Vegetables 
(Deb. 24. Vol. IV. 04-08-2009) 
CoI.482-83 

Irrigation Projects in Tribal Areas 
(Deb. 15, Vol. Ill. 22-07-2009) 
Col. 41-48 

Irregularities in Medit:allDentaI Colleges 
(Deb. 10. Vol. II, 15-01-2009) 
Col. 527-28 

Irrigation for Arabic Areas 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 429-32 

Irrigation infrastructure in the country 
(Deb. 9. Vol.. II. 14-07-2009) 
Col. 485-87 

Loss of Jobs in PSUs 
(Deb. II, Vol. III, \6-01-2009) 
Col. 8-9 

Mandatory Screening Exam forFMG 
(Dcb. 5, Vol. II, 08-07-2009) 
Col. 159-61 

Maternal Mortality Ratio 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 276-79 

MBTArjun 
(Deb. 8, Vol. II. 13-07-2009) 
C(li. 14-17 



572 LOK SABHA 

Mismatch in Estimates ofBPL Population : New System in Secondary Education 
(Deb. 20, Vol. Ill, 29-O7-~009) 1 (Deb. 13. Vol. III. 20-07-2009) 
Col. 3~37 Col. 3~37 

Motion Re: Revocation of Proclamation Pending Cases in various Courts 
issued by President in Relation to the (Deb. I. Vol. II. 02-07-2009) 
State of Jharkhand Statutory CoI.290-92 
Resolution Re: Approval of I Power Ocfi . 
Continuance in Fon:eof Proclamation ; (0 b ~1t Y, I II. 10-07-2009) 
in Respect of the State of Jharkhand Cole29' I_~ o. 
Jharkhand Budget 2009-1 O-General . - -
Discussion and Demands forGnns- PowerGeneration from Renewable Energy 
(Jharkhand)2009-IO Sources 
(Deb. 9. Vol. II, 14-07-2009) (Deb. 22. Vol. IV. 31-07-2009) 
CoL~ Col. 91-93 

Need to control the annual flood havoc 
wreaked by rivers Keleghai and 
Kapaleswari in West Medinipur 
Disarict of West Bengal (MUR 377) 
(Deb. 4, Vol. II. 07-07-2009) 
CoI.S91-99 

Need todcc_ VIdyasapr Memorial Hall 
in West Medinipur. West Bengal as a 
DIIlional herita!esitc(MUR 3n) 
(Deb. 24, Vol. IV, 04-01-2009) 
CoLSlI 

Need 10 stan. a new train 'Technology 
Express' from Howrah to Hijli in 
West Bengal (MUR 3n) 
(Deb. 9, Vol. II, 14-07-2009) 
CoLSI4 

Need to stan operation of civil airuaft 
from Kalaikunda A irbasc in West 
Benpl (MUR 3m 
(Deb. 13, Vol. III, 20-07·2009) 
Col. 474 

New Coal Deposits 
(Deb. 10, Vol. II, 15·07-2009) 
CoI.249-SO 

Powa-Generation from Solar Plants 
(Deb. 2. Vol. II. 03-07-2009) 
Col.S6~ 

Projects under lJlDSSMT 
(Deb. 2. Vol. II. 03-07·2009) 
Col. 442 

Rail Bridge on River Kasani 
(Deb. II. Vol. III, 16-07-2009) 
Cot21 .. 

Railway Budget (20CJ9..2010)-Gcneral 
Discussion 
(Deb. S, Vol. fl. 01-07-2009) 
CoI.S72-7S 

Railway Projects in West Bengal 
(Deb. 16. Vol. III. 23·07-2009) 
CoL 120 

Revival ofPhannaceulic:aI Units 
(Deb. 6. Voi. II. 09·07-2009) 
Col.94-9S 

Rise in prittS of Essential C ommoditiC$ 
(OUR 193) 
(Deb. 2S. Vol. IV. 06-08-2009) 
Col. #4-46 

New Projects in the Tribal Areas Roadmap fur Revamp of P()S 
(Deb. 22, Vol. IV. 31-07-2009): (Deb. 24. Vol IV. 04-01.2009) 
Col. 493 CoJ.:!4-;!q 
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Sagar Mala Project i Baharaich-Tulsipur Rail Link 
(Deb. 23. Vol. IV, 03-08-2009). (Deb. I, Vol. II, 02-07-2009) 
Col. 25 i Col. 86 

Scrapping ofUGC and AICTE ; Benches of Supreme Coun 
(De~. 8. Vol. II, 13-07-2009) j (Deb. 16, Vol. III, 23-07-2009) 
CoL 13-14 i Col. 265 

Setting up of E-Couns i 
(Deb. 6, Vol. II. 09-07-2009) II Changes. in Higher and Technical 
Col. 35-37 I Education 

I .Deb. 13, Vol. III, 20-07-2009) 
Setting up of Maritime Board I Col. 117-18 

(Deb. 8. Vol. II. 13-07-2009) 
Col. 405 Constryction of Baba Saheb Ambedkar 

Memorial Park 
SingleC~MedicalEntranccTestfor I (Deb. 20. Vol. III, 29-07-2009) 

AdmiSSions Col 259-60 
(Deb. 20, Vol. III, 29-07-2009) . 
Col 61 Demand for Grants (General), 2009-2010; 

Special Incentives to Fanners Re: Ministry of Power 
(Deb. 24, Vol. IV. 04-08-2009) (Deb. 14. Vol. III, 21-07-2009) 
CoI.288-90 I CoL 708-09 

Upgradation of Kharagpur Railway. Derecognition of Degrees 
Station ! (Deb. 23, Vol. IV, 03-08-2009) 
(Deb. 21, Vol. IV, 30-07-2009) i CoL 136-37 
Col. 14& , Deregistration ofPolitic:al Parties 

Vacant Posts under SC/sT Category I (Deb. 16, Vol. III, 23-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) Col 222-23 
Col. 116-17 

Development of Buddbist Tourism 
Violation of Norms by Deemed I (Deb. 2. Vol. II, 03-07-2009) 

Universities I Col545-46 
(Deb. 8, Vol. II, 13-07-2009) II 

Col. 191 Development of Food Processing 
i Industries 

Voting Percentage I (Deb. I. Vol. II, 02-07-2009) 
(Deb. 16. Vol. III, 23-07-2009) . Col 332-35 
Col. 145-4& . 

hDdey. Dr. ViRay Ku ...... 
Absence of Cricketers in Padma Award I 

FM Radio Statio. 
(Deb. 19, Vol. Ill, 28-07-2009) 
CoL~ 

Functions I 
(Deb. 9, Vol. II, 14-07-2009) Harassment of Employees at Work Place 
Col. 92-93 I' (Deb. 17, Vol. III, 24-07-2009) 

Air-Connectivity 
Unar Pradnh 
(Deb. I, Vol. 
Col. 267 

. Col. 102-03 
to Sravasti In i 
II. 02-07-2009) i 

i 

irregularities ;n UU'F kecNitmr.lt 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 206-07 
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Irregularities in Prasar Bharati 
(Deb. 24, Vol. IV, 04-01-2009) 
C.ol.26~ 

i 

Payment of Sixth CPC Anear 
(Deb. 17. Vol. Ill, 24-07-2009) 
Col. 26341 

Law College I Pending Cases of Environment Clearance 
(Deb. II, Vol. Ill. 16-07-2009) I (Deb. 15. Vol. III. 22-07-2009) 
CoI.201-Ol ! CoI.369-72 

i 
Losses to ONGC , Pilferage of Coal 

(Deb. II, Vol. Ill, 16-07-2009) I (Deb. 5, Vol. II. 08-07-2009) 
Col 52-53 I Col 279-81 

Metro Rail Projects \' Price Control Mechanism for Petro-
(Deb. J 7. Vol. Ill, 24-01-2009) I Products 
Col. 467-74 I (Deb. It Vol. II, 02-07-2009) 

Minimum Support Price ofFoodgrains Col 156-57 
(Deb. 9, Vol. II, 14-07-2009) ProductionofOilfTomCoalandEthanoI 
Col. 467-68 (Deb. II, Vol. III, 16-07-2009) 

National Policy on Alcohol and Drug Col 294-95 

Abuses ; Purchase of Power from Public Sector 
(Deb. 15, Vol. m, 22-07-2009)! Undertakings 
Col. 284-15 ! (Deb. 22, Vol. IV, 31-07-2009) 

National WakfOcvelopmentAgency i Col. 301-12 
I (Deb. 16, Vol. III, 23-07-2009) ! Railway Budget (2009-20IO)---Gcnera1 

Cot. 138 I Discussion 
Need to open a Kendriya Vidyalaya in i (Deb. 5, Vol. II. 01-07-2009) 

Shrawasti district, Uttar Pradesh i Col8S2 
(MUR3n) ! Railway Crossing at Durppur 
(Deb. 8, Vol. II, 13-07-2009) I (Deb. I. Vol. II. 02-07-2009) 
Col 473 Col 14243 

Need to provide better rail facilit~ in ! Revamping of Higher Education System 
easlemUttarPradeshtoBoosttounsm! (n-b I Vol. II 13-07-2009) 
(MUR 3n) ! ""'.. • 
(Deb. 6, Vol. II. 09-07-2009) i ColliS-II 
Col 305 i Sexual Harassment of Domestic Helps 

Need to tak.e steps"'or utilization of' (Deb. 2, Vol. II, 03-07-2009) 
Coll underground water through 'deep 

boring' in Eastern Uttar Pradesh 
(MUR377) 
(Deb. 14, Vol. III, 21-07·2009) 
Col. 565-66 

Nont', for Grants of SpeciaJ Status to 
Sldln 
(Deb. 15, Vol. III, 22·07·2009) 
Col. 82·84 

Situation arising out of drought and 
floods in various partS of the country 
(OUR 193) 
(Deb. 19, Vol. III, 28-07·2009) 
('.of. S I ),,16 

Suo-ey Work in Saraswati River B85in 
(Deb. 16. Vol. III. 23-07-2009) 
Col.)7 
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Use of Oxytocin in Fruits and Vegetables 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 89-90 

Use of Solar Energy 
(Deb. 22. Vol. IV. 31-07-2009) i 
Col. 498-99 

Vigilance and Monitoring Committee 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 407-12 

PHdey. Kumari Saroj 

Appointment on Compassionate Grounds 
inBSP 
(Deb. I I, Vol. III. 16-07-2009) 
Col. 191-92 

Local area development by BSP 
(Deb. 21. Vol. IV. 30-07-2009) 
CoI.~97 

Need to construct roads under Public-
Private Partnership Scheme in 
Chhattisgarh (MUR 377) 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 585 

Railway Budget (2009-2010~neral 
Discussion 
(Deb. 5, Vol. II. 08-07-2009) 
Col 720-25 . 

Sixth Phase of Lease Plan Under BSP 
(Deb. I\. Vol. III. 16-07-2009) 
Col. 249-SO 

Wages under NREGS 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 19-33 

PaIlCky. Sbri Goraldaaath 

Availability of Seeds and Fertilizers 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 372·78 

Construction of I.lverbridge 
(LJcb. 21, Vol. iV, 3u-J7-200Q) 
CuI. 84 

Construction orService Lane 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 15-16 

Demands for Grants (Genera 1)-
2009·20 IO-Ministry of Agriculture 
and Ministry of Consumer Affairs , 
Food and Public Distribution 
(Deb. 13. Vol. HI, 20-07·2009) 
Col. 624·26 

Dellands for Grants (General)-
2009-2010-Ministry of Human 
Resource Development 
(Deb. 10, Vol. II. 15-07-2009) 
CoI.661~3 

Diversion of Funds Under Sarva Shiksha 
Abhiyan 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 26 

Export of Carpets 
(Deb. 21, Vol. IV. 30-07-2009) 
Col. 191-92 . 

Finance (No.2) Bill. 2009-C0nsid. and 
Pass 
(Deb. 18. Vol. III, 27-07-2009) 
Col 790-93 

General Budget, 2009-201O-General 
Discussion and Demands for Excess 
GrantT-{GeneraI),2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 
Co\. 658-59 

Irrigation of Land by Canals 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 367-70 

Maintenance of Roads under PMGSY 
(Deb. 22, Vol. IV, 31-07-2009) 
lOUJ/-JIS 

Need to check. the soil erosion caused by 
river Ganga in Bhadohi Parliamentary 
Constituency. Uttar Pradesh 
(MUR377) 
tDeb. 19, WI. Ill, 28-07-200'.'; 
Co1.502~3 
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OpenmgofKendriya Vidyalaya , Amendment of Section 377 oflPe 
(Deb. 13. Vol. lll. 20-07-2009) I (Deb. 14. Vol. Ill. 21-07-2009) 
Col. 34-35 I' Col31O 

Railway Budget (2009-2010)-General Anganwadi Centres 
Discussion 'I (Deb. 7. Vol. II, 10-07-2009) 
(Deb. 5. Vol. II. 08-07-2009) I CoI.277-12 

Apprenticeship Training Programme/ Col. 71 1-12 I 
Social Audit ofNREGS Sc:heme 

(Deb. 26. Vol. IV. 07-08-2009) Ii (Deb. 23. Vol. IV. 03-01-2009) 
Col. 16 Col 123-24 

Soil Erosion I Armed Forces Tribunal 
(Deb. 24. Vol. IV, 04-08-2009) (Deb. 13, Vol. III, 20-07-2009) 
Col 188-92 I CoL315-17 

Steps to ~nsure Availability of Drinking I Assessment of Naxal Affected Areas 
Water m the Country (Res.)! I III 21 07 2009) 
(Deb. 21, Vol. IV, 30-07-2009) I ~~ Vo., - -
ColJ66.69 

Stoppage at Gyanpur station ! Assistance for Water ConIervation 
(Deb. 21, Vol. IV, 30-07-2009) i (Deb. 11, Vol. m, 24-07-2009) 
Co!- 152-53 Col. 34647 

PucIey. Slari Rakesll 

Need to re-open Railway Bridge at 
Railway Crossing 83A in AmbecSIw 
Nagar Parliamentary Constituency. 
Uttar Pradesh (WR 377) 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 459 

Railway Budget (2009-20 I 0)-GeaeraJ 
Discussion 
(Deb. 5, Vol. II, 0'-07-2009) 
Col. 621-22 

Auacks on Indian Studcncs in Fon:ip 
Countries 
(Deb. 10. Vol. II, 15-07-2009) 
Col. 441 

Ban on Coal Mining in Forest Areas 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 497-91 

Ban 011 Import of Chinese Mobiles 
(Deb. 8, Vol. II, 13-07-2009) 
CoL414 

Ban 011 Import of Dairy ProducU &om 
Pudey, Sltri RaQadn K ... r China 
AccountofNREGA Workers (Deb. 8, Vol. It, 13-07-2009) 

(Deb. 7. Vol. II, 10-07-2009) I Col. 142-43 
Col. 96-100 18eneflCiaries under Poverty Alleviation 

Adu.heralion in Food hems j Prograrnrnes 
(Deb. S, Vol. II, 08-07-2009) (Deb. 22, Vol. IV, 31.07-2009) 
CoL 373-86 CoL 231-32 

Allc~..:d Corruption in CIL Bio-Metric Smart C.-ds Scheme 
(?eb. 20. Vol. III. 29-01-2009)', (Deb. 16, Vol. III, 23-07-2009) 
Col. S4-6O Col. 21-22 
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Blue Prints for promoting Pipe Gas Scheme i Criminal Cases 
(Deb. II. Vol. III. 16-07-2009) ! (Deb. 9, Vol. II, 14-07-2009) 
Col. 148-49 . Col. 127-200 

8okaro Thennal Power Plant ; Damodar Rail Diversion Project 
(Deb. 26. Vol. IV, 07-03-2009) , (Deb. 25, Vol. IV, 06-08-2009) 
CoI.l21-22 Col. 88-19 

Bomb Blasts by Naxals 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 481-&2 ! 

Booking of Rail Tickets through Mobile 
Vans 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 272-73 

Cancellation of Coal Linkage 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 314-90 

Demand for Grants (General), 2009-20 10; 
Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
Co1.701~ 

Denial ofTreatment in Hospitals 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.294-9S 

Elec1rification of ViUages 
(Deb. 22, Vol. IV, 3 I -07-2009) 
Col. 415 

C rsed Rail E . S Employment on Compassionate Grounds 
~;:~. 6, V-:~ I~U~_~09)' ~~ Vol. III, 23-07-2009) 

0* 1M I 
Cheating Cues 

(Deb. 4, Vol. II, 07-07-2009) 
Col.40().04 

Closure of Coal Mines 
(Deb. 15. Vol. III, 22-07-2009) 
Col.S49-SO 

Coal Grade ~Iared by Private Coal 
Mines 
(Deb. IS, Vol. Ill. 22-07-2009) 
CoI.S70-72 

Consttuction of Ovcrbridges 
(Deb. 6. Vol. II, 09-07-2009) 
Col.219-IO 

Construction of Quality Roads 

Employment Potential in Textiles Industty 
(Deb. 16. Vol. III, 23-07-2009) 
0* 169-74 

Food Banks 
(Deb. 24. Vol. IV. 04-01-2009) 
0*264-66 

Funds to Fight Naxalism 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 372-71 

Introduction of Clone Trains 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 240 

Kasturba Gandhi Balika Vidyalayas 
(Deb. II, Vol. Ill, 27-07-2009) 
Col 199--200 

(Deb. 24, Vol. IV, 04-01-2009) LateRunningofTrains 
Col. 417 (Deb. 25, Vol. IV, 06-01-2009) 

Construction of Service Lane Col. 166-67 
(Deb. 14. Vol. 111,21-07-2009), LateRunningofTrains 
Col. 17-11 (Deb. 6, Vol. II, 09-07-2009) 

Corruption in FPS ! 
(Deb. 19, Vol. III, 21-07-2009) I 
Col. 337-40 

Col. 29-30 
(Deb. 2~. Vol. IV, 06-01-2009) 
CoI.Ifi6.67 
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Marketing of Synthetic MilklGhee ! Need to take remedial measures for 
I (Deb. 15. Vol. III. 22-07-2009) I 

Col. 244 ! 
! 

Multi Functional Complexes I 
eradication of malaria in various 
districts of Jharkhand (MUR 377) 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 594 

(Deb. 21. Vol. IV, 30-07-2009) I, 

Col. 198 I Nonh-South and East-West Corridors 

I (Deb. 9, Vol. II. 14-07-2009) 
Nation-Wide Drive Against C«nIption Col. 113-14 

I 
(Deb. 5. Vol. II. 01-07-2009) jOn' .. /p nd' Ra'1w Pr' 

golD6' e mg I ay oJect5 
ColI6U9 (Deb. I, Vol. II. 02-07-2009) 

Natiollal Child Labour Project 
(Deb. 13. Vol. 111. 20-07-2009) 
Col11T1.{1J 

National Knowledge Commission 
(Deb. 8. Vol. II. 13-07-2009); 

Col 160-62 

PcripherallCommunity Devdopment by 
SAIL 
(Deb. I. Vol. II. 02-07-2009) 
Col.22I-24 

Col. 225-26 : PMGSYin NaxalAffectedAreas 
(Deb. 17. Vol. III. 24-07-2009) 

Need to augment irrigation facilities and Col. 477-78 
set up an Agriculture Research Centre 
i1l Giridih district of Jbarkband Pollution by HCCL in Rivers 
(MUR3n) (Deb. 15. Vol. III, 22-07-2009) 

! Col. SSJ.54 (Deb. 26, Vol. IV. 07-08-2009) , 
Col 398 ! Power Generation by DVC 

! (Deb. 17. Vol. III, 24-07-2009) 
Need to expedite DamodIIr rail project and: Col. 179-14 

re-open Angwati Colliery in Gjridih ! 
parliamentary constituency. Jbarkhand I Price Rise of Essential Commodities 
(MUR377) I (Deb. 24, Vol. IV, 04-08-2009) 

I Col477-30 
(Deb. 16, Vol. III. 23-07-2009) I 
Col 313 ! Private Universities 

II (Deb. 8, Vol. II, 13-07-2009) 
Need to restart excavation of coal in I Col.13S-37 

closed collieries in Giridih I 
Parliamentary Constituency of I ProfltlLossD b OfSVAILI (e 6 a II, 09-07-2009) 
JhaItband (MUR 377) ! CoI.nJ-;' . 
(Deb. 21. Vol. IV. 30-07-2009) ! 
Col. 294 i Projects Sanaioned to NGOs under NLM 

! (Deb. 13, Vol. Ill. 20-07·2009) 
Need to set up a hydro-eleclric project: Col. 204-07 

on Konar Dam in Bokaro, Jharkhand I 
(MUR 377) i I'rornoli.on of Floriculture and Herbal 

I FarmIng 
(Deb. II. V,,1. III. 16-07-2009) I' (Deb. 9. Vol. II. 14-07-2009) 
Col. 341 i Col. 367-74 
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Railway Budget (2009-20\O~eneral I Socio-economic conditions ofSTs 
Discussion (Deb. 26, Vol. IV, 01-08-2009) 
(Deb. 5, Vol. 11, 08-07-2009) I Col. 375-76 
Col. 582-89 I I Source of Fake Currency 

i (Deb. 24, Vol. IV, 04-08-2009) Railway land on lease 
(Deb. 21, Vol. IV, 
Col. 1M 

30-07-2009) " Col. 69-70 

Sowed Area under Paddy and Oilseeds 
Railway Recruitment Board I (Deb. 24, Vol. IV, 04-08-2009) 

(Deb. I, Vol. \1, 02-07-2009) Col. 506-10 
Col . .34I-46 

Rates of Interest 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 433 

Special Trains for Ajmer Sharif 
(Deb. II, Vol. III. 16-07-2009) 
Col. 165-66 

Steps to EnSUre Availability of Drinking 
Removal ofConuptOftkers ftom Website Water in the Country (Res.) 

(Deb. 10, Vol. \1, 15-07-2009) I (Deb. 21. Vol. IV, 30-07-2009) 
Col. 531-39 Col. 374-75 

Revamping ofPDS : Supply or Coal to Thermal Power Plants 
(Deb. 4, Vol. II. 07-07-2009) (Deb. 26, Vol. IV, 07-08-2009) 
Col.283-IS Co1.317-20 

Review of Wort ofOOMS 
(Deb. 23. Vol. IV, 03-08-2009) 
Col. 296-304 

Supply of Coal to Thennal Power Stations 
(Deb. 10. Vol. \1, 15-07-2009) 
CoI.51~18 

Rise in prices of essential commodities i Surrendering of TelephonelInternet 
(OUR 193) I Connections 
(Deb. 26, Vol. IV. 07-08-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col. 403-05 Col. 220-21 

Shonage of Doctors/Medicines in Thermal Scanner for Swine Flu 
Veterinary Hospitals (Deb. 5, Vol. \1, 08-07-2009) 

(Deb. 19. Vol. III. 28-07-2009) I Col 274 
Col 200-10 I Use of Hindi in Courts 

Situation arising out of drought and 
floods in various parts of the country 

(Deb. 6, Vol. II, 09-01-2009) 
Col. 263-64 

(OUR 193) Variation in BPL List 
(Deb. 19. Vol. 111. 28-07-2009) (Deb. 19. Vol. Ill. 28-07-2009) 
Co1.61)-IS I CoI.22I-36 

Sleeping/Dozing of Pilots during Flights I Violation ofFEMA 
(Deb. I. Vol. II, 02-07-2009) (Deb. 2. Vol. II, 03-07-2009) 
Col. 35 I Col. 288-89 



580 LOK SABHA 

Welfare and upliftment of Workers/ I Air India to become Low Fare Carrier 
Labourers i (Deb. II, Vol. III, 16-07-2009) 
(Deb. 18, Vol. III. 21-07-2009) t CoI.301.{I2 

I 
CoI.434-680 I Allotment of Coal Blocks 

Work on Road Projects i (Deb. 20, Vol. III, 29-07-2009) 
(Deb. 14, Vol. HI, 21-07-2009) II CoI.209-22 
Col. 6 1-12 Allotment of Excess Spectrum 

Works carried out by HSCL ! (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 21, Vol. IV, 30-07-2009)" CoI.133.34 
Col 101-10 I Assessment of Naxal Affected Areas 

... rujpe.SllriAlludPn..... : (Deb. 14, Vol. 111,21-07-2009) 
i CoI,378-80 

Criteria forCGHS ! A L. So der V'II 
07 2009 : ttac"" on r I ages 

~~ Vol. III, 24- - ) i (Deb. 19, Vol. III, 28-07-2009) 
i Col. 2 10-12 

Railway Budget-2009-201~eneral i A . f Broadband W' 1_ A D' . I ucuon 0 lre~ ccess 
(~b~s~~n Vol. II. 07-07-2009)! ~~~i2~1~' Vol. IV. 03-08-2009) 
Col. 746-49 J 

I Availability of 3-<1 Spectrum 
........ Sltri KudaII I (Deb. 13, Vol. Ill, 20-07-2009) 
Need for better train facilities for! Col. 133-34 

Banspon Paiiameiltiiy Constitllenc:y I BiomeUic Unique IdcntifJC:8tion Card 
(MUR377) (Deb. 14, Vol. Ill, 21-07-2009) 
(Deb. 6, Vol. II, 09-07-2009) I Col513-15 
Col.306-07 

Broadband Wireless Access SeMces 
Railway Budget-2009-2010-Genera1 (Deb. 23, Vol. IV. 03-01-2009) 

Discussion Col 397-98 
(Deb. 4. Vol. II, 07-07-2009) ! I' CI. ..... ...I....., NH 
Col 690-9 I j Budgetary AI 0QlJ0n ........... "1 AI ! (Deb. 4. Vol. II, 07.07-2009) 

Patasui, Ik .......... KIuur ! CoI.407.()1 

Admission in KVS I Capitation Fee 
(Deb. I, Vol. II, 13-07·2009) 1 (Deb. I, Vol. II, 13-07-2009) 
Col. J I S I Col. 292-94 

Agricultural Raean:h Centres I Cash for Food Scheme 
(Deb. 24, Vol. IV, 04-01-2009) I (Deb. 4, Vol. U. 07·07·2009) 
Col. 284-85 I CoI.265-66 

Agrieuhural Research Policy I Chinese s.o on IndiaD Products 
(Deb. 24, Vol. IV. 04-0'·201;9) i (Deb. II. Vol. Ill, 27·0"·2009) 
CoI.42S-26 I CoJ,l~ 

I 
! 
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Code of Conduct for Public Functionaries 

(Deb. 20. Vol. III. 29-07-2009) 
Col. 453-54 

Discrimination against Dalit Children 
(Deb. 13. Vol. III. 20-07-2009) 
CoI.402.oJ 

Condition of Kedamath Road Disgraceful Use of Lord Buddha's Statue 
(Deb. 19. Vol. III. 28-07-.2009) < (Deb. 15. Vol. III. 22-07-2009) 
Col. 437 ' 

Constitution of National Board for 
Development of Himalayan States. 
(Res.) 
(Deb. 7. Vol. II. 10-07-.2009): 
CoI.479-82 . 

Contribution of Revenues by Public! 
Sector Oil Companies . 
(Deb. II. Vol. III. 16-07-2009) 
Col. 21 1-1.2 

Conversion ofRIL Refmery into EOU • 

Col. 261 

Encroachment of DDA Parks 
(Deb . .26. Vol. IV. 07-08-2009) 
Col. 324-25 

Environmental Clearance for Coal Mining 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 164 

Export of Wheat and Rice 
(Deb. 18. Vol. III, 27-07-2009) 
Col. 279-81 

(Deb. 23. Vol. IV. 03-08-2009) ! 
Col. 336 Fixation of Price of Natural Gas 

Crude Oil Production by RIL 
(Deb. 16. Vol. 1/1, 23-07-2009) 

(Deb. 16, Vol. III. 23-07-2009) 
Col. 262-63 

ColI49-SO Funds for Road Development 

De-regulation of Prices of Natural Gas 
(Deb. I. Vol. II. 02-07-2009). 

(Deb. 24, Vol. IV, 04-08-2009) 
CoI.I7S 

Col. 124-25 i Gas from Krishna-Godavari Basin 

Decontrol on Drug Prices 
(Deb. 2 t. Vol. IV. 30-07-2009) 

(Deb. II, Vol. .111, 16-07-2009) 
Col 31-32 

Col. 249-50 General Budget, 2009-201 O-General 
Decreasing Population ofCenain Species I Discussion and Demands for Excess 

(Deb. 20. Vol. III. 29-07-2009) ! Grants--{GencnsI).2006-2007 
CoU58-{)O ! (Deb. 8. Vol. II. 13-07-2009) 

i Col.486-88 
Demands for Grants (General)-: 

2009-201O-·Ministry of Agriculture i Guidelines for Power Generation and 
and Ministry of Consumer Affairs. i Distribution by SEZs 
Food and Public Distribution (Deb. 23. Vol. IV. 03-0&.2009) 
(Deb. 13. Vol. III. 20-07-2009) : Col.261 
Col.506.08 

Hearing ofComplaintslAppeals 
Development of Roads in the Country . (Deb. 5, Vol. II. 08-07-2009) 

(Deb. 4. V<ll. II. 07-07-2009) CoI.321-22 
Col.27Q..84 

Development of Tribal Areas 
(Deb. 2. Vol. II. 03-07-200Q) 
Clll.43~-38 

Invl:Stigati<ln on Oil for Food Programme 
(Deb. 26, Vol. IV, 07-08-2009) 
('01.269 
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Irregularities in MedicallDental Colleges I Need to release funds for the construction 
(Deb. 10. Vol. II. 15-07-2009)1 of flyovers on National Highways in 
Col. 527-28 : Vani Vihar, CRP and Khandagiri 

Issue Concerning Air India Employees 
(Deb. 16. Vol. III. 23-01·2009) 
Col. 10 

Khurda-Bolangir Rail Link 

crossings in Bhubaneshwar. Orissa 
(MUR377) 
(Deb. 5, Vol. II. 08-07-2009) 
Col. 521 

(Deb. I. Vol. II. 02-07-2009) ; Nexus Between Lashker-e-Taiba and 
Col. ISS ! Maoists 

Law and Order Situation in NE Stales 
(Deb. 4, Vol. II. 07-07-2009) 
CoL 243-46 

Mining in Forest Areas 
(Deb. 10, Vol. II, t 5-07-2009) 

(Deb. 9, Vol. II. 14-01-2009) 
Col. 469 

Opening ofChec:k-io Centres 
(Deb. 16. Vol. lit, 23-07-2009) 
ColD) 

Col. 251 Opening of Kendriya VadyaJayas 
Misutilisation of U.S. Aid to Pakistan I (Deb. I. Vol. II. 13-07-2009) 

against India I CoI.191~ 

(Deb. 20. Vol. III. 29-07-2009) I PersonsLivingBetowPovertyLine 
Col.51S-16 I (Deb. IS, Vol. Ill, 22-07·2009) 

Modernisation of Artillery : Col 264-67 
(Deb. II, Vol. Ill, 27-07-2009) I PowerSupplyfromTalcherPowerPIant 
Col 263 I (Deb. 22, Vol. IV. 31.01-2009) 

MocIeraiaIioa of~ f.,.. . . CoL 426-27 
g:~...: .. Vol. n, .• ,.o7~2ttW) QUocain Railway Rcsav.bon 

: (Deb. 21, Vol. IV. 30-07-2009) 
MPLAD Scheme I CoI.~21 

(Deb. 10, Vol. II. 15-07-2009) 
CoL 352-53 , Railway Budget, 2009-201O-General 

M"'IN-Bharti Deal 
(Deb. 21, Vol. IV. 30-07·2009) 
Col. )34 

Multi-Product Special Economic Zones 
(Deb. 13. Vol. III, 20-01.2009) 
Col. 171 

Nation-Wide Drive apinsr Corruption 
(Deb. S. Vol. II, 08-07-2009) 
CoI.I68-69 

Naxal and Terror OutfJts 
(Deb. 14, Vol. III. 21-07.2009) 
Col.lS6-S1 

Discussion 
(Deb. 4. Vol. II, 07-07·2009) 
Col. 640-41 

Reduction ofGmm House Gas Emission 
(Deb. IS, Vol. III, 22-07·2009) 
Col. 2)1-19 

Revenue Lou due to Tax Deduction 
(Deb. 26. Vol. IV, 01·08·2009) 
CoI.96Jn 

Review or ECBs 
(Deb. 22. Vol. IV, 31-01-2009) 
Col. 230-31 
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Right of Children to Free and Compulsory I Violation of Norms by Deemed 
Education Dill2009-Consid.and Pass ! Universities 
(Deb. 24, Vol. IV, 04-01-2009) I . (Deb. 8, Vol. II, 13-07-2009) 
Col. 677-79 Col. 191 

Sale ofTelecom Promoters Equity 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 111-12 

Seizure of Drugs by USFDA 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 184 

Share Value of Corp. Ltd. 
(Deb. 22. Vol. IV, 31-07-2009) 
Col .. 235 

Sharing ofElmric:ity 
(Deb. 17, Vol. III. 24-07-2009) 
Col. 366 

Situation arising out of drought and 
floods in various pans of Ihe country 
(OUR 193) 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 621-23 

VIP Security 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 546-47 

Patel, Shri Ral Kumar 

Audio-Guide system at Historical 
Monuments 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 252 

Collection ofDim:t Thx 
(Deb. 2, Vol. 11. 03.01~2009) 
Col. 495 

Irregularities in CRPF Recruitment 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 206-07 

Lead Bank Scheme 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 574 

Supply of Natural Gas to PowerlFenilizer Medical Aid to CRPF Personnel 
Sector ; (Deb. 14. Vol. III. 21-07-2009) 
(Deb. 16. Vol. I~.t n~7-2~) I CoL 24 1 .... 3 
CoL2I1-t9 ' ~ .' '/ Pantry Car'. MoUdays Special 

Survey of Minorities Living below j (Deb, I, Vol. II. 02-07-2009) 
Poverty Line I Col. 155-56 
(Deb. 2 t. Vol. IV, 30-07-2009) : P A' Measures I'n Col. 44-45 : ass~nger UractJon 

Railways 
Traffic congestion on NHs in Orissa 

(Deb. 9, Vol. II, 14-07-2009) 
Co1.215-16 

T ransmiUers at Borders 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 416-17 

Undersea Po~ Cable 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 77·78 

Use of Natural Gas for Rll Refineries 
(Deb, 25. Vol. IV. 06-08·2009) 
Col. 92 

(Deb. t 6, Vol. III. 23-07-2009) 
CoL9-tO 

Production of Pulses 
(Deb. 19, Vol. III, 21-07-2009) 
Col. 123-24 

Sharing of Information on Kanishka 
Incident 
(Deb. 20. Vol. III, 29·07·2009) 
Col. 512·13 

Transfer/Posting Policy in CRPF 
(Deb. 14, Vol. III, 21-07-2009) 
(01.342 
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Patel, Slari Dewji M. 

BSNL Mobile Subscribers 
(Deb. 18. Vol. III. 27-07-2009) 
Col. 14-25 

Construction work on NH·14 
(Deb. 24, Vol. IV. 04-08-2009) i 

Rail line from Falaudi to Kandla Port 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 12-73 

RedtM:tion in Prices of Life Saving Drugs 
(Deb. 21. Vol. IV. 30·07-2009) 
COl.lSl 

CoI.218 : ROB at Pindwada and Swaroopganj 
Gauge Conversion Work in Jalore ! (Deb. 16. Vol. 111.23-07-2009) 

(Deb. 11. Vol. Ill. 16-07-2009) i Col.279-IO 
Col. 187-81 i Sale of Banner Oil 

Insurance BenefItS 
(Deb. 22. Vol. IV. 31-07-2009) 

(Deb. 25. Vol. IV. 06-01-2009) 
CoI.J38-39 

Col. 463 . ShIre of Power from HydeJ Power Projects 
Intensive Dairy Development PropMune! (Deb. 26. Vol. IV. 07-01-2009) 

(Deb. 19. Vol. III. 28-07-2009) II CoI.30S-06 
Col. 21 S-24 . Shareholding in listed Companies 

I 
MecroRaiI Projects i (Deb. 26. Vol. IV. 07-08-2009) 

(Deb. 17. Vol. III. 24-07-2009) 1 Col. ISO-51 
Col 467-74 ! Sharing of Profit Ihr'ough Production of 

Mount Abu as Eco-Sensitjve Zone I Petroleum 
(Deb. I S. Vol. III. 22-07-2009)! (Deb. 16. Vol. III. 23-07-2009) 
Col. 240 i Col 221-29 

National Desert Park I Six lanina of National H pays 
(Deb. 26, Vol. IV, 07-01-2009) I (Deb. 14. Vol. III. 21-07-2009) 
Col. 149 \ Col. J 10-14 

Nonns for Special Status under AIBP i Tourism Inslitutes 
(Deb. 20. Vol. Ill. 29-07·2009) I (Deb. 17. Vol. III. 24-07-2009) 
Col. 359-61 \ Col. 131 

One laptop Per Child I Tourism POIeIIlialofRajaslhln 
(Deb. 23. Vol. IV. 03-01-2009)! (Deb. 26. Vol. IV, 07-0'.2009) 
Col. 173 I Col. 262 

Pantry Cars in Trains ! Women Judges in Courts 
(Deb. 25. Vol. IV. 06-O1·2009)! (Deb. 25. Vol. IV. 06-01-2009) 
Col. 9-10 Col. 240-42 

Power from solid waste htel. SIIn .,..... 
(Deb. 17. Vol. III. 24-07-2009) : 
Col. 183-1~ , Nalional Board for Micro. Small and 

Rail Line From 8anner to Abu Road 
(Deb. 16. Vol. III. 23·07-2009) 
Col. 142 

Medium EnterpriKS _. (EIft.1.) 
(Deb. 9. Vol. II. 14-07·2009) 
CoI.S6I 
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National Khadi and Village Industries I Cheaper Air Fare for Students 
Board-(EIect) II (Deb. 16, Vol. JII, 23-07-2009) 
(Deb. 9, Vol. II, 14-07-2009) Col. 113 

Col. 567 I Child Labour 
Patel,ShriKishanbbaiV. (Deb. 8, Vol. II, 13-07-2009) 

I Col. 2-7 
Allocation of Funds for Rural Coal R . th C eserves m e ounny 

Development I' (Deb. 20, Vol. III, 29-07-2009) 
(Deb. 22. Vol. IV, 31-07-2009) CoI.239-40 
Col. 54348 . 

Coal-to-Liquid Technology 
Allocation of Gas for Domestic and (Deb. 15, Vol. III, 22-07-2009) 

Commercialffransport use Col. 441-42 
(Deb. 16, Vol. III, 23-07-2009) Coastal Security Schemes 
Col. 182 I (Deb. 24, Vol. IV, 04-08-2009) 

AmendmentofRTlAct Col 467-70 
(Deb. S, Vol. II, 08-07-2009) I ComprehensiveCheckofAirbusA330 
ColJ68..69 I (Deb. 6, Vol. II, 09-07-2009) 

Col. 116-17 
ATF Payments to Oil Companies 

(Deb. II, Vol. III, 16-07-2009) Construction of Scorpene Submarines 
Col 21-23 (Deb. 13, Vol. III, 20-07-2009) 

I Col 414 
Augmenting Nuclear Power Generation .. 

(Deb. IS, Vol. III, 22-07-2009) I covYie~e of Rashtnya Swasthya Buna 
oJana 

Col. 263-64 I (Deb. 13, Vol. III, 20-07-2009) 
Avamha Bhaodar 1bcnna1 Power Project Col. 278-79 

(Deb. 2S, Vol. IV, 06-08-2009) I CreditDepositRatioofPSBs 
Col 126-27 ! (Deb. 22, Vol. IV, 31-07-2009) 

Award of Contract by NHAI ! Col. 563-67 
(Deb. 4. Vol. II. 07-07-2009) Declaration of Swine Flu as Pandemic 
Col. 217-88 (Deb. 5, Vol. II, 08-07-2009) 

Co1.216-19 
Ban on Import of Chinese Toys 

(Deb. 8. Vol. II, 13-07-2009) 
Col.432 

BHEL Plan for Nuclear Components 

Delay in completion of Projects under 
PMGSY 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 426-33 

Business Depl~ent of Para Military Forces 
(Deb. 21, Vol. IV, 30-07-2009) (Dib. 4, Vol. II. 07-07-2009) 
Col. )-4 Col. lSI-52 " 

Cash for Food Scheme 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 265-66 

Disinvestment of Air India 
(Deb. 6, Vol. 11, 09-07-2009) 
C.ol.270 
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Drought Like Situation 
(Deb. 24, Vol. IV, 04-08-2009) 
C.ol.214-IS 

Eco-Friendly Technology 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 204-14 

Expansion of Broadband Connectivity 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 283-84 

Expansion ofSAJL and RlNL 
(Deb. 6, Vol. II, 09-07-2009) 

Guidelines Regarding Information on 
Internet 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 387-88 

Gujarat Control of Organised Crime Bill, 
2003 
(Deb. 9, Vol. II, 14-07-2009) 
Col 122-23 

Improving Quality of Higher Education 
(Deb. 13, Vol. III. 20-07-2009) 
Col 3840 

Col 24546 Indian Peacekeeping Personnel 
Expansion PlaooflREL (Deb. 20, Vol. Ill, 29-07-2009) 

(Deb. 15, Vol. III. 22-07-2009) I Col 376-11 
Col 497-98 lnduc:tioooflNS Airav_ 

ExpcrtCoounitllceforAirIndia (Deb. 23. Vol. IV, 03,.;01-2009) 
(Deb. 16. Vol. III. 23-07-2009) Col2J0..81 
Col. 24244 Industrial Agreement with Kenya 

ExponofWbcatandRic:e I (Deb. 14, Vol. III, 21-07-2009) 
(Deb. 13, Vol. Ill, 20-07-2009) I Col. 31 1-12 
Col3S7-58 1 Inland Container Depots 

I 
ExtractionofBio-Diesel i (Deb. 2S, Vol. IV, 06-08-2009) 

(Deb. 23, Vol. IV, 03-08-2009) I Col. 273-74 
Col 235-36 Integrated CerealS Development 

Fanners Living Below Poverty Line ProgJ Wilile 
(Deb. 19. Vol. III, 28-07-2009) (Deb. 19, Vol. III, 28-07-2009) 
Col. 322-24 Col. 24S-S2 

FIeJdbIe AC Transmission Syslem ofBHfL I Integrated ChcU Posts 
(Deb. 2S, Vol. IV, 06-08-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col 171-72 I ColI79-80 

Flood Control and Management Scheme ! lnegularities in MedicallDental Colleges 
(Deb. 1 S, Vol. III, 22-07-2009) I (Deb. 10, Vol. II, 15-07-2009) 
Col. 374-80 I Col. 527-28 

Foreign Excllange Reserve I Issue of Unique Idcnti4cation Number 
(Deb. 26, Vol. IV. 07-08-2009) i (Deb. S, Vol. 11. 08-07-2009) 
Col. 174-75 I CoI.28J-84 

Functioning of Multi Agency Centre I IT RdUm Processing Centres 
(Deb. 4, Vol. II, 07-07-2009) i (Deb. 17, Vol. JII, 24-07-2009) 
CoI.S67-68 I Col319-20 

I 
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Management of Airports 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 121 

Mini Dal Mills 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 84-85 

Missing Children from Juvenile Home 
(Deb. 14, Vol. Ill, 21-07-2009) 
CoI.201'()3 

National Highway Development 
Programme 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 21 1-12 

National Project on Organic Fanning 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 355-58 

National Water Mission 
(Deb. 10, Vol. II. IS-07-2009) 
Col. 44041 

Nyaya Panchayats 
(Deb. 22. Vol. IV, 31-07-2009) 
C.oI.90-91 

Policy for Development ofMSME 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 387-88 

Pollution in Rivers 
(Deb. 10, Vol. II, I S-07-2009) 
Col \O3.()7 

Radio and TV Coverage in J&.K 
(Deb. 19, Vol. III, 28-07-2009) 

. Col. ISS 

Recruitment in BSF 
(Dcb. 14, Vol. 111,21-07-2009) 
Col 522-24 

Refonns in DRDO 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 400-01 

Regulatory body for Coal Sector 
(Deb. 5, Vol. II, 08-07-2009) 
Col.8R-8<1 

Renewable Energy for SEZs 
(Deb. 23, Vol. IV, 03-08-2009) 
Col 340 

Revival of Heavy Industries Sector 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 138-40 

Safety Managemeot System at AitpOrts 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 176-17 

Salary to Senior Managers of Air India 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 209 

Setting up of ALDS 
(Deb. 2S, Vol. IV. 06-08-2009) 
Col2ZJ..21 .... '~- ::- ~.};;"-'" 

Sky Marsftid!s 
(Deb. II, Vol. III, 16-07-2009) 
Col. 215-16 

Slowing down of Growth Rate 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.3S4-SS 

Small Hydro Power Projects 
(Deb. 17, Vol. III, 24-07-2009) 
Col 47-SO 

Solar Energy Generation 
(Deb. 22, Vol. IV, 31-07-2009) 
ColS27-31 

Solid and Liquid Waste Management 
underTSC 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.4I9-24 

Special Forces 
(Deb. 9~ Vol. II, 14-07-2009) 
Col. 373 

Thermal Scanner for Swine Flu 
(Deb. S, Vol. II, 01-07-2009) 
Col. 274 

Toll Policy 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 355-S6 
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Traditional Knowledge Digital Library Need to make functional the glass factory 
(Deb. 23, Vol. IV. 03-01-2009) in Chitrakoot district, Banda 
Col 50 Parliamentary Constituency, 

Travel Permit for Traders in toe Uttar Pradesh (MUR 377) 
(Deb. 20. Vol. III, 29-07-2009) I (Deb. 24. Vol. IV, 04-08-2009) 
Col 198 I Col. 579 

Utilization of Funds under mDSSMT Protection of mveslOrS 
(Deb. 26. Vol. IV, 07-08-2009) I (Deb. 6. Vol. II, 09-07-2009) 
Col 249-54 Col. 17 

Violation of Norms by Deemed Railway Budget. 2009-10-General 
Universities Discussion 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col 191 Col311 

Working Group on Housing I JO:M' 
(Deb. 17, Vol. III. 24-07-2009) 1 (Deb. 17. Vol. 111, 24-07-2009) 
Col384-17 Col. 1-13 

PUel,SltriLUlbilaiBaba .... i I Situation arising out of drought and 
u.-..l •• L_ fi-L.--- I floods in various pans oftbe country 
~ to ..... steps to rescue ;lII~I1M;1I' 

&om Daman and Diu languishmg in II (OUR 193) 
Pakistanijails(MUR377) (Dcb. 19, Vol. III. 21-07-2009) 
(Deb. 13, Vol. III, 20-07-2009) I Col61l-12 
Col468-69 p. S'ni, .... Jayanelln 

Patel, Sllri R.K. sa.p Allocation of Power to Stales 
Affiliatioo oflnstitules (Deb. 22, Vol. IV. 31-07-2009) 

(Deb. 13, Vol. Ill. 20-07-2009) i CoI.417-89 
Col 40-43 i Connectivity of Pons with Highways 

General Budget, 2009-IO-General i (Deb. 24. Vol. IV, 04-0~-2009) 
Discussion and Demands for Excess! Col.S21-24 

I 
Cirau--{GeaeraI). 2006-07 I Demands forCirau(<lc:nenI}-2009-20IO 
(Deb. 6, Vol. II, 09-07-2009) I -MinistryofAgriculturcandMinisCry 
Col 454-SS i of Consumer AfIi.irs • Food II1d Public 

Infer-Linking of Rivers I Distribution 
(Deb. S, Vol. II. 01-07-2009)! (Deb. 13, Vol. III. 20-07-2009) 
Col 12 I Col. 639 

J 

Need to ensure availability of drinking I ~forGlwds(GeneraI).2009-20IO; 
water m drought bit Bundelkband I R,.: . .tfinistry of WOmen and Child 
region ofUUar Pradesh (MUR 377) ! Development 
(Deb. 6, Vol. II. 09-07-2009) I (Deb. 16, Vol. III. 23-07·2009) 
0Jl.309 i • Col. 391-404 

! 
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Development ofVadinar Port 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 129-30 

Dilapidated Condition of Highways 

Railway Budget (2009-2010)-General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
CoL 824-29 

(Deb. 24, Vol. IV, 04-08-2009) RajnagarTextileMiII 
Col. 184-85 (Deb. 25, Vol. IV, 06-08-2009) 

Education and Self-Employment Schemes Col. 169-70 

for Tribal Women I R'~ofChildrcnto Free and Compulsory 
(Deb. n. Vol. IV. 31-07-2009) I Education Bill, 2009-Consid. and 
Col. 173-96 Pass 

Ethore-Unawa Railway Station I (Deb. 24, Vol. IV, 04-08-2009) 
(Deb. 16, Vol. III. 23-07-2009) I CoL 668-71 
Col. 227 I Sabarmati Railway Station as Terminal 

General Budget. 2009-20 \()-General I Station 
Discussion and Demands for Excess I (Deb. 16, Vol. III, 23-07-2009) 
Grant5-(GeneraI),2006-2007 I Col. 128 
(Deb. 9, Vol. II. 14-07-2009) Samadhi Sthala ofShri Morarji Desai as 
Col 64043 National Monument 

Inter-Structural Facilities of Roads 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 287-88 

Introduction of new trains 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 145-46 

Laaest Tedmology for Agriculture 
(Deb. 24, Vol. IV. 04-08-2009) 

(Deb. 20. Vol. III, 29-07-2009) 
CoL 249 

Self Employment 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 203-04 

Shortage of Coaches 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 143 

Col. 349-52 Situation arising out of drought and 

MMU and DEMU Trains I noods in various parts oftbe country 
(Deb. 21, Vol. IV. 30-07-2009) (DURI93) 
Col. 78-79 (Deb. 19, Vol. III, 28-07-2009) 

ColS95-96 
Need to start flight senices from Disa 

Airport in Banaslcanlhadistrict, Gujarat 
(MUR3n) 
(Deb. 26, Vol. IV, 07-08-2009) , 

WGi.-.en Sarpa."iches 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 61-62 

CoL J99.4OO I Pathak, Shri Harift 

Rail SU)ppagc~ Airport Devtlopl{.u,\ I~ f."" .. 11 P.;a.~;~:'·~ 

(Deb. 16. Vol. Ill, 23-07-2009) I (Deb. 6, Vol. II, 09-07-2009) 
Cots1 Col.l3 ,.. 
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Allocation of Power to Stales 
(Deb. 2. Vol. II, 03-07-2009) 
CoI.416-17 

Assistanc:e to Fishery Harbours 
(Deb. 4, Vol. 11,07-07-2009) 
Col41S-16 

Fast Track Courts Scheme 
(Deb. 6, Vol. II, 09-07-2009) 
CoLI6~ 

Gandhidham-Mundra Section ofNH-8 
(Deb. 14, Vol. III, 21-07-2009) 
Col.2J9.40 

Assistance to States for CoataI Security Gauge Conversion 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 11, Vol. III, 16-07-2009) 
Col. 1-10 Col 4-8 

Capture oflDdiln Fishermen 
(Deb. S, Vol. II. 01-07-2009) 
Col.23S-36 

Compensatory Afforestation 
Mauagemeat 
(Deb. 10, Vol. II. 15-07-2009) 
ColS-11 

Construc:tion ofGdaJi-SMratpur Road 
(Deb. 9, Vol. II. 14-07-2009) 
CoL351-Sl 

Crircria for .AIJocIIiGI of'CoaI to States 
(Deb. ~. Vol. 11. 01-07-2009) 
CoL21S-16 

Dedicated Freiabt Corridor 
(Deb. 6, Vol. II. 09-07-2009) 
Col 264 

Delhi-Mwnbei bldusllill Corridor 
(Deb. II. Vol. III, 27-07-2009) 
Col. 99-10 1 

Developmeal ofPorls 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 199 

Duty on Import of SIaipI far ltec:ycling 
(Deb. 2, Vol. II, 03-07-2009) 
CoI.~SOO 

EDvironvstl a..n..:clo SEZ 
(Deb. 5. Vol. II. 01-07-2009) 
Cd. lSI-51 

!weningCClUltl 
(Deb. I, Vol. n, 02-07-2009) 
eel. 3()::; 

Gauge Conversion between Ahmedabad 
to Udaipur 
(Deb. I, Vol. II. 02-07-2009) 
Col. 128-29 

Gauge Conversion between Bhiladi-
Samdbari 
(Deb. I, Vol. II, 02-07-2009) 
Coll9S-96 

General Budget, 2009-20Io-General 
Diseussion and Demands for Excess 
Grlnb-{GeneraI), 2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
ColSOS-IS 

Gujarat Control ofOrganiscd Crime Bill. 
2m3 
(Deb. 9, Vol. II, 14-07-2009) 
CoL 122-23 

Integrated Education for Disabled 
CbiIdreft 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 21 1-)2 

National Irrigation Projects 
(Deb. S, Vol. II, 08-07-2009) 
Col. 369-71 

Need to build a memorial on the Samadhi 
of late Shri Morarji Desai. former 
Prime Minister of India in Gujarat 
(MUR377) 
(Deb. 8, Vol. II, 13-07·2009) 
CoL47S 
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Need to declare Sardar Sarovar Project in 
Gujarat as a national project and 
ensure its timely completion with 
adequate provisions of funds for the 
scheme (MUR 377) 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.568-69 

Need to expedite the completion ofSardar 
Vallabhbhai Patel memorial at 
Karamsad, District Anand, Gujarat 
(MUR377) 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 593 

Opening of Model Degree Colleges 
(Deb. 8, Vol. II, 13-07-2009) 
Col 380-92 

Patan-Bhiladi missing link 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 234-35 

Status of work on Vadodara-Mumbai 
Expressway 
(Deb. 4, Vol. Il, 07-07-2009) 
CoL 294-95 

Surat-Hazria, Bharuch-Dahej Railway Line 
(Deb. II, Vol. Ill, 16-07-2009) 
Col. 212-14 

U!lique Transaction Number 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 242-43 

Upgradation of Coastal Highways in 
G~um . 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 429-30 

World Bank Assistance 
(Deb. 2, Vol. II, 03-07-2009) 
CoL 372-74 

Patil, SbriA. T. Nau 
Pending Bills from State Governments 

(Deb. 4, Vol. II, 07-07-2009) Construction of Airport at Jalgaon 
Col 173-98 (Deb. 6, Vol. II, 09-07-2009) 

CoL 104 
Royalty on crude oil and gas .-

(Deb. 6, Vol. II, 09-07-2009) Dairy Development Projects 
CoL 30 (Deb. 4, Vol. II, 07-07-2009) 

Col. 226-30 
Sabannati Railway Station as Terminal 

Station 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 128 

Sarva ShikshaAbhiyan Prognanme 
(Deb. 8, Vol. II, 13-07-2009) 
CoL29S-96 

Setting up of lIlT and lilT A 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col3()6.q7 

Demands for Grants (General)-
2009-20 1 ~Ministry of Agriculture 
and Ministry of Consumer Affairs , 
Food and Public Distribution 
(Deb. 13, Vol. Ill, 20-07-2009) 
CoI.611-J3 

Railway Budget (2009-2010)--General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
CoJ.925 

Setting up of World Class Universities 
(Deb. 8, Vol. II. 13-07-2009) Patil, Sbri c.R. 
Col. 63-64 Railway Budget (2~2010)-{ienc":l! 

Slate Maritime Boards 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 265-67 

Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
CoL 929-3 1 



592 LOK SABHA 

Construction of Ai1pOl1S in Maharashtra 
(Deb. 11, VoL III, 16-07-2009) 
Col. 141-42 

Paw.r, Sbri Shand 

Demands for Grants (General)-
2009.2010-Ministry of Agriculture 
and Ministry of Consumer Affairs, 
Food and Public Distribution 

Cotton Production , (Deb. 13, Vol. III, 20-07-2009) 
(Deb. 19, Vol. III, 28-07-2009) I Col. 64J-78 
Col. 91·94 IImp.ort of Raw and White/Refined 

Sugar (St.) 
FakeBt.CottonSeeds I (Deb. 22, Vol. IV, 31-07-2(09) 

(Deb. 19, Vol. III. 2&-07-2(09)' Col. 711-12 
Col. 99 Rise in prices of essential commodities 

(DUR193) 
Inclusion ofNanded division into Central (Deb. 26, Vol. (V, 07-08-2009) 

Zone I 
(Deb. 21. Vol. IV. 30-07-2009) I Col. 407-3 I 
CoLSI-S2 I Situation.arisi~g out of drought and 

Inspectioo ofNaIionaI Highways 
(Deb. 19, VoL III. 28-07-2009) 
Col. 2674;1 

floods m Van0u5 parts of the country 
(OUR 193) 
(Deb. 19, Vol. Ill. 28-07-20(9) 
CoL 623-S3 

PoW. Sltri SoU. 
MergcrofGramcea Baob • DemIods CorGnaIS (General), 2009-20 10; (Deb. 26. Vol. IV, 07-08-20(9)! R M" fu--- .. itt: • 

Col 327-21 (Deb. IS, Vol. HI, 22-07-20(9) I e: mtstry 0 .nuw&:; 1U18IfS 

MSP of CoUoo Col. 737-40 
(Deb. 21, Vol. IV, 30-07-2009) I EmploymentGeneralionSc:hcmes 
Col. 51 (Deb. 22. Vol. IV, 31-07-2009) 

Col 7-8 
Need to mIuce the prices of petrol and 

diesel (MUR 3m Rail~ay B~get (2009-2010)-QeneraJ 
DISCUSSIon 

(Deb. 5, Vol. II, 08-07-2009) (Deb. S. Vol. II, 08.07-2009) 
CoL 519 i Col. 9OS-08 

Rail~ B~ (2009-20IO)-General I PrabUkar,SIIriPotl ... 
DiscUSSion Acid Attacks on Women and Girls 
(Deb. 5, Vol. II, 01-07.20(9) I (Deb. 17. Vol. 11f t 24-07.2(09) 
Col 7'11-79 Col 131-39 

PatIe, Sltrimati KaM om I Allotment of petrol pumps/gas agencies 
I (Deb. 21, Vol. IV, 30.07-20(9) 

DaundsforGnads(GcoeraJ),2009-2010; i Col16S-67 
Re: Ministry of Women and Child ' . " 
De '-- ASSIstance for Electflcal EqUIpment 

ve.."..-... Project 
(Deb. 16, Vol. III, 23-07·2009) (Deb. 26. Vol. IV, 07.01.20(9) 
Col. 393-95 Col. 97-98 
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Assistance to BHPV 

(Deb. 25, Vol. IV, 06-0&-2009) 
Col. 60-62 

Imposition of Customs Duty on Steel 
(Deb. 26, Vol. IV, 07-0&-2009) 
Col. 2&0 

Cheap Rice Scheme Indo-Israel Cooperation in Agri Sector 
(Deb. 24, Vol. IV, 04-0&-2009) b 
Col. 241 (De. 19, Vol. III, 2&-07-2009) 

Children Affected by TV Programme 
(Deb. 14, Vol. Ill, 21-07-2009) 
CollIS 

Conference on Building Technologies 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 121-22 

Employment Opportunities in Textiles 
Sector 
(Deb. 25, Vol. IV, 06-08-2009) 
Col208-to 

Exploration holiday for Petroleum 
Companies 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 247-48 

Financial Assistance for Infrastructure 
Projects 
(Deb. IB, Vol. III, 27-07-2009) 
Col 94-95 

Financial Assistance for Social Sector 
Schemes 
(Deb. 20, Vol. JII, 29-07-2009) 
Col 121-30 

Fuel Supply Agreement 
(Deb. IS, Vol. III, 22-07-2009) 
CoL491-99 

HomeLoan 
(Deb. 17. Vol. III, 24-07-2009) 
CoL 276-77 

Hotline between India and China 
(Deb. 20. Vol. Ill, 29-07-2009~ 
Col. 496 

Impact of Price Rise of Petroleum 
Products 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 2OC).() I 

Col.476 

Lane Conversion of Highways inA.P. 
(Deb. 19, Vol. III, 28-07-2009) 
CoI.I~ 

Loans for House Construction 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.667.Q 

Loss in Coal India Limited 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 54446 

Market Borrowings by NHAI 
(Deb. 24, Vol. IV, 04-08-2009) 
CoLIS-IIO 

Mining without Environmental Clearance 
(Deb. 24, Vol. IV, 04-08-2009) 
CoL413 

NIF 
(Deb. 17, Vol. III, 24-07-2009) 
CoL 14446 

Oil and Gas Exploration 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL 130 

PencIing Cases ofEnvinunental Clearance 
(Deb. IS, Vol. III, 22-07-2009) 
Col 369-72 

Provision of Water for Irrigation 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.473-74 

Rail Line between Secunderabad to 
Nizamabad 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 24647 
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Railway Budget (2009-20 1 O}-General 
Discussion 
(Deb. 5, Vol. II, 0'-07-2009) 
CoI.m-74 

Railway Projects. SCJl 
(Deb. 2S, Vol. lV, 06:.08-2009) 
Col 146 

Training of Rural Youth in Sports 
(Deb. 19, Vol. III, 28-07-2009) 
Col.32l 

Vinual Private Network 
(Deb. 23. Vol. IV. 03-08-2009) 
Col 79 

Pndha ... SlariAlDa .... th 
Reduction in Sales Tax 

(Deb. 26. Vol. IV, 07·08-2009) I Gauge Conversion ofNaupada-Gunupur 
Col. 199 Rail Line 

! (Deb. 21, Vol. IV, 30-07-2009) 
Rehabilitation of Displaced Persons I Col. 61-62 

(Deb. 26, Vol. IV, 07-08-2009) I 
Col. ~ lnaease in the Frequency of Trains 

Reproductive Child Health Programme 
(Deb. 20. Vol. III, 29-07-2009) 
Col30J...08 

Request of A.P. for Relaxation of 
Borrowing Rule 

! (Deb. 21, Vol. IV, 30-07-2009) 
CoI.l2S-29 

Production of Natural Rubber 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 73-76 

(Deb. 26, Vol. IV, 07-08-2009) I Railway Bud. get (2009-. 2010}-GeneraJ 
Col 284-15 Discussion 

Road Sbowfor SthRouadoOlELP I (Deb. S, Vol. II, 01-07-2009) 
(Deb. 21, Vol. IV, 30-67-2009) CoI.686-17 
Col. 64 I Recruitment to Anned Forces &om Tribal 

SUPOOq ARU 
(Deb. 23. Vol. IV, 03-0'-2009) (Deb. 13, Vol. Ill, 20-07-2009) 
Col. 68-69 I Col. 49-50 

Status of National Irrigatioa Projects .......... Slllri NItyuuda 
(Deb. I S, Vol. III, 22-07-2009) I Assistance to Coir Industry 
CoL 238-39 , (Deb. 24. Vol. IV, 04-01-2009) 

Subsidy to Food Proccssin& Industries I Col.~2A 
(Deb. 16, Vol. Ill, 23-07-2009) r ............. r~_..:~ Col. 73-74 _ ... __ y OCNr ..... ~ 

(Deb. 21, Vol. IV, 30-07-2009) 
Suc«ss Scheme Col. 131 

(Deb. 18. Vol. III. 27-07-2009) 
Col. 239-40Dumpjng of Foreign Textiles Products 

I (Deb. 21, Vol. IV. 30-07-2009) 
Technology Upgradation FlUId Scheme Col. 222-23 

(Deb. 25. Vol. IV. 06-0'-2009) 
Col. 155--58 IJDpUWemenI of Public TI'IDIpOrtS)'Ifem 

Toll Free Number Faaitity fbrFanners 
(Deb. 14, Vol. Ill. 21-07-2009) 
CoL2n..ao 

ill St.tes 
(Deb. 24.Vot. IV. 04-0'-2009) 
Col. 339-4 I 
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India's Role in the UN 'I Share of Power to States 
(Deb. 20, Vol. Ill, 29-07-2009) (Deb. 22, Vol. IV, 31-07-2009) 
Col. 409-11 I Col. 5~53 

Inspection of PSUs 
(Deb. 21, Vol. IV, 30-07-2009) 
Co1.65~ 

Taxes on Infrastructure Projects 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 143-44 
(Deb. 22, Vol. IV, 31-07-2009) 

MinimumAItemateTax Col415-19 
(Deb. 26, Vol. IV, 07-08-2009) Threat oft error Attacks 
Col. 299 , (Deb. 24, Vol. IV, 04-08-2009) 

National Rainfed Area Authority I Col 475-76 
(Deb. 19. Vol. III, 28-07-2009) , Premdas.SIIri 
Col.457-58 I 

Demand for Grams (General), 2009-20\0; 
Power-Generation from Renewable Energy Re: Ministry of Power 

Sources (Deb. 14, Vol. Ill, 21-07-2009) 
(Deb. 26, Vol. IV, 07-08-2009) Col. 614 
Col. 31-34 General Budget 2009-20 lO-General 

R&D Activ ities in Agriculture Sector l' Discussion and Demands for Excess 
(Deb. 24. Vol. IV, 04-08-2009') Gnmts(GeneraI)2006-2007 
Col 461-62 ~ (Deb. 7, Vol. II, 10-07-2009) . I Co1.439-40 

Rail~y B~get-2009-201O-{jeneral . Railway Budget, 2009-201O-General 
DIscussIon I Discussion 
(Deb. 4, Vol. II, 07-07-2009); (Deb. 4, Vol. II, 07-07-2009) 
Col. 639-40 ! Col. 676 

Raising of Fund I ruaia, Shri P.L. 
(Deb. 26, Vol. IV, 07-08-2009) Ce II S sored I' . Pro' nn y pon rngatlon t/ects 
Col. 237-39 I (Deb. 20, Vol. III, 29-07-2009) 

Reduction in Prices ofUfe Saving Drugs I Col. 4 1 I 
(Deb. 21, Vol. IV, 30-07-2009) Constitution (One Hundred and Ninth 
Col. 251 Amendment) Bil~ 2009-Consid and 

RevivalofMSME 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 274-76 

Setting up of Power Projects 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 238 

Pass 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 588-91 

Corruption in FPS 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 337-40 

Demand for Grants (General),2009-20tO; 
Setting Up of Solar Panels Re: Ministry oCPower 

(Deb. 22, Vol. IV. 31-07-2009) I' (Deb. 14, Vol. III, 21-07-2009) 
Col. 232-33 Col 592-96 
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Demands for Grants (General)-
2009-201O-Ministry of Agriculture 
and Ministry of Consumer Affairs • 
Food and Public Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
Col.51S-22 

Diversion of Agricultural Land 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 195-200 

Employment Genmdion SdIcmes I 
(Deb. 22. Vol. IV. 31-07-2009) 11 

CoLCJ...IO 
I 

f"'IIJBe(No. 2) BiIl,2OO9--Consid. axI Pus I 
(Deb. I I. Vol. III. 27-07-2009) 
Col. 767-71 i 

Purby ....... Sbri Kebialdra 

Railway Budget. (2009-2010)-Gcneral 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 674-78 . 

R8dadiya. Sbri Vittbalbltai Hnsrajbhai 

Need to provide financial help under 
Agricultural Crop Insurance Scheme 
to farmers of Porbanclar and Junagarb 
districts in Gujarar whose crops have 
been damaged due to heavy rains 
(MUR3n) 
(Deb. 23. Vol. IV, 03-01-2009) 
Col.4S4 

I 

General Budget, 2009-201O-General ' ......... SIIriM.K. 
Discussion and Demands for Excess 
Grams-{Genr:raI), 2006-2007 Construction of New Airports 
(Deb. 9, Vol. II, 14-07-2009) (Deb. I, Vol. II, 02-07-2009) 
CoL 626-33 CoL 11-19 

Gradual Decline of Level of Major RivmI Demands for Grants (General)-
Water R.eservoirs 200CJ...20IO-Ministry of AgricuJture 
(Deb. 20, Vol. 111, 29-07-2009) and Minisrly of Consumer Affairs , 
Col. 3 1CJ...20 Food and Publ~ DisIribution 

Non-Conveotiona Energy Centres i (Deb. 13. Vol. III. 20-07-2009) 
(Deb. 22, Vol. IV. 31-07-2009) I CoLSn-79 
CoL43S . I Disappearance of Passports 

R.aiDi~ B~ (2009-20IO}-OeoeraI.. (Deb. I S, Vol. III. 22-07-2009) 
5alSSIOD 

(Deb. S, Vol. II, 01-07-2009) 0*231-32 
CoI.6OIMr7 Doubling ofKoabn Railway LiDe 

Separate Health Centres for Flood (Deb. I. Vol. II, 02-07-2009) 
A1feded Areas Col. I S4-SS 
~~~ Vol. Ill, 29-07-2009) I Funds for Dairy Devclopmmt 

I (Deb. 24. Vol. IV. 04-08-2009) 
StreocthcnincofMonitoring Mcdlanism! CoL 149-54 

(Deb. 22. Vol. IV. 31..(l7·2009) ! 
CoUll f tntemational Container Transhipment 

1 
YOUlb I'oiicy I Terminal at Viminjam 

(Deb. 19. Vol. III. 21-07-2009) I (Deb. 13, Vol. III. 20-01-2009) 
Col. 402 Col. 257-51 
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Merging ofKonkan railway and Railway! Ragbavendra. Sbri B. V. 
zones for Kerala 
(Deb. 6, Vol. II. 09-07-2009) 
Col. 169-70 

A 1 location of Power to States 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 487-89 

Misuse of Funds by NGOs Financial Assistance to Small and 
(Deb. 13, Vol. III, 20-07-2009) Medium Industries 

Col 34142 I (Deb. 22, Vol. IV, 31-07-2009) 
Misuse offuods for Healthcare Col. 677-79 

(Deb. 15. Vol. III. 22-07-2009) FundsforNationaIHighway-206 
Col. 329 (Deb. 19, Vol. III, 28-07-2009) 

Non Conduct of Examination of PG Col. 193 
Students 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 14041 

Impact of Deflationary Trend . 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 364-65 

Organic Farming Indo-US Nuclear Deal 
(Deb. 4, Vol. II, 07-07-2009) (Deb. J 5, Vol. III, 22-07-2009) 
Col. 162-68 Col. 250-5 J 

Pamba River Action Plan 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 457 

Railway Budget (2009-2010)---{ieneral 
Discussion 
(Deb. S, Vol. II. 08-07-2009) 
CoL 923-25 

Inter-city train between Shimoga and 
Bangalore 
(Deb. 6. Vol. II. 09-07-2009) 
Col. 1M 

MBTArjun 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 14-17 

Relief Package for Keraia Farmers MSP for Plantation Crops 
(Deb. 4, Vol. II, 07-07-2009) (Deb. (4. Vol. 111, 21-07-2009) 
CoI.4()6.()1 Col. 207-0& 

SEZs in Kerala 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 307-0& 

Spread of Water Borne Diseases in Kerala 
(Deb. I S, Vol. III. 22-07-2009) 
CoI.S69-70 

Upgradation of ESI Hospitals and 
Dispensaries 
(Deb. 13, Vol. III. 20-07-2009) 
CoI.4 1 5-23 . . 

Wireless Telephone Connecttons I 
(Deb. 13. Vol. III, 20-07-2009) I 
Col. 434-36 , 

National Highways in Karnataka and 
l'amilNadu 
(Deb. 14, Vol. Ill, 21-07-2009) 
CoL312-14 

Procurement of Arecanut 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 376-77 

RaIl ...... SllriAbd.1 ,. 
General Budget, 2009-201O-General 

Discussion and Demands for Excess 
Grants-(General), 2006-2007 
(Deb. 9, Vol. II. 14-07-2009) 
eot.663-67 
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Rai, Sbri Prem Das I Allocation of Funds Under AIBP 
C 'tut' f Nfl Board Ii the (Deb. 5, Vol. II, 08-07-2009) 

onsU lOll 0 a lona or I Col 148-49 
Development of Himalayan States . 
(Res.) I Anti Collision Device 
(Deb. 2, Vol. II, 03-07-2009) I (Deb. 16, Vol. III, 23-07-2009) 
Col744-46 i CoI.2n 

DernImds forGranls(GencnI)--2009-201O Availability oO-G Spectrum 
-MinistryofAgricuhun:andMinistry (Deb. 13, Vol. Ill, 20-07-2009) 
of Consumer Affairs, Food and Public Col 133-34 
Distributi • ..,. i!& 00.,. P-. I Basis for Charging Interest 
(Deb. 13, vol. III. 20-07-2009) I (Deb. 22, Vol. IV, 31.07-2009) 
Col. 603 i Col. 375-76 

financial Institution (or Micro Finance 
(Deb. 22, Vol. IV, 31-07·2009) 
Col 660-61 

Blacklisted Production Companies 
(Deb. 14. Vol. III, 21-07-2009) 
Col 188-91 

General Budget, 2009-201O--Geaeral Ch' f'J . C ~
Discussion and Demands for Excess I Ie ustlCe 0Il."'11I ... "" 
Grants---{GeneraI).2006-2007 (Deb. 16. Vol. III, 23-07-2009) 

Col 188-96 (Deb. 8, Vol. II, 13-07-2009)! 
Col. 595-610 1 Cholera Strain ElTol Hybrid 

Railway Budget (2009.2010)--General 1 ~~15. Vol. III. 22-07-2009) 
Disc:ussion I 

(Deb. 5, VoL II, 08·07·2009) 
Col 661·71 

Righl of CbiJchn to free and Compulsory 

Coal-to-Liquid Technology 
(Deb. J S, Vol. Ill. 22-07-2009) 
Q)L441-42 

Education Bill, 2009-C00sicl and Command Area Development Programme 
Pass I (Deb. 20. Vol. III, 29-07-2009) 
(Deb. 24, Vol. IV, 04-01-2009) I Co1272·74 

Col. 7~57 I Constitution (Amendment) Bill, 2009 
Rajaeopal, Sltri L I (Insenion of new article 218) by 
15 Point ProgJamme I Shri L. RajagopaJ-lnt. 

(Deb. 21, Vol. IV, 30-07.2009) ~~4822, Vol. IV. 31-07·2009) 
ColI07~ 

Acquiring Farmlands Abroad by IftCl'an Constitution (Schedu1ed Castes) Orden 
Companies I (A~end~ent) Bill. 2009 by 
(Deb. 14, Vol. JII, 21.07-2009) ,I ShriL.RaJagopal-lnt. 
Col31.J6 (Deb. 22, Vol. IV, 31-07-2009) 

1 Col. 749 
ADB Assistance for PPP Project ! 

(Deb. 2, Vol. II. 03-07.2009) ! De-velopment of Major Ports 
Col. 421-29 ! (Deb. II, Vol. III, 27·01-2009) 

, Col. 79-83 
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Disruption of Proceedings of Parliament i Hydrology Projects 
(Disentitlement of Daily Allowance to II (Deb. 20, Vol. III, 29-07-2009) 
Membf:rs and Termination of Col. 111-20 
Membership) Bill, 2009 by I lIIegalChineseWorkersinlndia 
Shri L. Rajagopal-Int (Deb. 14, Vol. 111,21-07-2009) 
(Deb. 22, Vol. IV, 31-07-2009) Col.510-1I 
Col. 748 

Ethanol BIeftded Petrol 
(Deb. 11; Vol. III, 16-07-2009) 
CoI.23S-41 

. Impact of Pictorial Warning on Beedi 
Workers . 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 163-164 

Expansion ofVSP Merger of Banks 
(Deb. 16, Vol. III, 23-07-2009) (Deb. 26, Vol. IV, 07-08-2009) 
CoL 247 Col. 91.A)2 

~e:~=~lft'~~··.~.,~. ·~~"'I;=~ Col. 106-08 ... 

Extension of De-boarding Notification on 
Sugar 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 453-54 

Food Security Act 
(Deb. 4, Vol. II. 07-01-2009) 
CoI.47-ta 

Funds for MSMEs 
(Deb. 26. Vol. IV, 01-08-2009) 
Col. 224 

Futures Trading in Fann Products 
(Deb. 9, Vol. II. 14-07-2009) 
CoL 45-41 

Geneti~ly Modifted (GM) Crop 
(Deb. 20, Vol. III. 29-07-2009) 
CoUIS-17 

High Court of Andhra Pradesh 
(Establishment ora Permanent Bench 
at Vijayawada) Bill, 2009 by 
Shri L. Raj.opal-Int. 
(Deb. 22. Vol. IV. 31-07-2009) I 

C'()1.747 i 

Monthly Expenditure of Air India 
(Deb. 2S, Vol. IV. 06-08-2009) 
Col. 86 

National Irrigation Projects 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 369-11 

NavndDa PSIh 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 24-26 

Non Performing Assets in Banks 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 82-89 

OBCs Quota for liT Courses 
(Deb. 18. Vol. III, 21-07-2009) 
Col. 372-73 

Pan-Indian LuxIII)' Train 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 51-53 

Per-Capita Availability of Power 
(Deb. 7, Vol. II. 10-07-2009) 
Col. 229-34' 
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Regulatory Authority for Food 
Processing Industries 
(Deb. 11, Vol. III, 16-07-2009) 
Col 166-67 

Release ofSpec:trum 
(Deb. 2l, Vol. IV, Ol-08-2009) 
Col14S-% 

Request of A.P. for Relaxation of 
Borrowing Rule 
(Deb. 26, Vol. IV, 07-08-2009) 
Col2&4-15 

Revised InIegnited Hcuin& Scheme, 2005 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col 234-36 

SarclIiIe Radio Policy 
(Deb. 9, Vol. II, 14-07-2009) 
Col23S-36 I 

Setting up ofllT 
(Deb. 23, Vol. IV, 03-01-2009) 
Col 414 

Setting up of mv. 
(Deb. 13, Vol. III, 20-07-2009) 
Cal 211 

ShoI1age of Power 
(Deb. 2, Vol. II. 03-07-2009) 
Col 219-24 

Sky Marshals 
(Deb. II, Vol. III, 16-07-2009) 
Col21S-16 

Strengtbeaing of Baakin& Syseem 
(Deb. 7, Vol. It, 10-07-2009) 
Col313-1S 

Supreme Court Advisory 00 Bride 
Burning 
(Deb. 19, Vol. III, 28-07-2009) 
Col7S 

Upgradation of Universities 
(Deb. II, Vol. III, 27-07-2009) 
Coi.429-30 

Variation in BPL List 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 22 1-36 

Working Days under NREGS 
(Deb. 2, Vol. II, 03-07-2009) 
CoI.4S0-60 

IlIIjbllar. Sllri ....... br 

Need to provide special economic 
package for the people affected by 
floods in river Ghagra in Salempur 
Parliamentary Coostitutcncy, 
Uttar Pradesh (MUR l77) 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 601 

Need to provide special financial 
assistance to the farmers in drought-
bit Balia and Deoria districts of 
Uttar Pradesh (MUR 377) 
(Deb. 20, Vol. Ill, 29-07-2009) 
CoI.S3S-36 

Right ofCbiIdrea to Free and CampuIsory 
Education Bill, 2009--C0nsid. aad 
Pass 
(Deb. 24. Vol. IV, 04-01-2009) 
Col 693-94 

Rile in prices of essential CGaB'WHlities 
(Dl1R 193) 
(Deb. 26. Vol. IV, 07-0'-2009) 
Col40I.a2 

Situation arisin, out of drought and 
floods in v.-ious .,.ns of abe c:ountJy 
(OUR 193) 
(Deb. 19, Vol. Ill, 21-07-2009) 
ColS16-11 

IlIIjaId ..... Sllri C. 

Admission to BPL Studettts in PriVlde 
and Public ScbooIs 
(Deb. II, Vol. III, 27-07-2009) 
Col 277 

Cost EKaJation of Railways Projec:ts 
(Deb. 21, Vol. IV, )0-07-2009) 
Col. as 
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Dec:lining Population of Snow Leopards I Need to extend all service benefits of 
(Deb. 20, Vol. III, 29-07-2009) Postal Department Employees to 
Col. 383-84 Gramin Oak Sevaks in the country 

General Budget, 2009-201O-General 
Discussion and Demands for Excess 
Gnlnts-(Genera/), 2006-2007 i 

(MUR377) 
(Deb. 10, Vol. II, I S-07-2009) 
Col. 587-88 

(Deb. 8. Vol. II. 13-07-2009) I Needtoregularizethe5en'icesofcatering 
Col. 569-12 I workers in the Railways (MUR 377) 

Promotion of£lectronic Hardware I' (Deb. 24, Vol. IV. 04-08-2009) 
(Deb. 18, Vol. III. 27-07-2009) Col. 580-8 I 
Col. 53-S7 ' Need to retain the status of Indian 

Status of Bank to Postal Department Telephone Industries Limited. 
(Deb. 23. Vol. IV, 03-08-2009) Palakkadas a Central PSU (MUR 377) 
Col. 33-36 (Deb. 13, Vol. III, 20-07-2009) 

Col. 412 
Subsidy on Housing Loans . 

(Deb. 22. Vol. IV, 31-07-2009) , NeedtoreVlewtheproposalto~ethe 
Col 215-17 I State Bank of Travancore with State 

. , Bankofindia(MUR377) 
Youth Parliament Competition ',(Deb. 4, Vol. II, 07-07-2009) 

(Deb. 20. Vol. III, 29-07-2009) ColS97-98 

Col. 244 I New Rail Coach Factory 
Rajesll,SltriM.B. i (Deb. II, Vol. III, 16-07-2009) 
Agrarian Crisis i Col. 15-19 

(Deb. 24. Vol. IV, 04-08-2009) I Railway Budget (2009-20IO)-General 
Col. I~ I Discussion 

Data Bank of Students Studying Abroad ~~4s-~ Vol. II. 08-07-2009) 
(Deb. 10, Vol. II, IS-07-2009) I 
Cot. 26 I IUNY 

II (Deb. 17, Vol. III, 24-07-2009) 
Edible Oil Subsidy Col 10 

(Deb. 24. Vol. IV, 04-08-2009) I . 
CoI.2S9-(,() i Setting up of New Technical Institutes 

ElecuifJCation ofBPL Households 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 19 

Extension ofSTPI Scheme 

(Deb. 8, VoL II, 13-07-2009) 
Cot. 197-99 

SEZs for IT and ITES Sector 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 197 

(Deb. 23, Vol. IV, 03-08-2009) 
Colli 5-16 Ram, Sbri Pummasi 

I 
Import Duty on Edible Oils Ii Approval for Electric Items 

(Deb. 26, Vol. IV, 07-08·2009) I (Deb. 23, Vol. IV, 03-08-2009) 
Col. 109-10 ! CoI.4IS-IS , 
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Assistance to Disabled Persons 1 Implementation ofTMHP 
(Deb. 13, Vol. III, 20-07.2(09)! (Deb. 26, Vol. IV, 07-08-2009) 
CoI.l98-99 I' Col.369-70 
(Deb. 23. Vol. IV, 03-08-2009) tnd' A v . . Ira waas IOJana 
Col. 19-21 ! (Deb. 22. Vol. IV, 31-07-2009) 

Computerisation of Kendriya Bhandar ! CoL 217-28 
(Deb. 10, Vol. II, 15-07-2009) Iinstallalion of Air Conditioners in 
Col. 129-31 i GovemmentQuaners 

CorruptionCasesAgainstMCDOffKials 1 (Deb. 26, Vol. IV, 07-08-2009) 
(Deb. 24, Vol. IV, 04-08-2009)! Col. 326-27 

CoI.IS3-S6 I MarbtingofimpureGoldJewellery 
CostofFImlEquipmentsandFertilizers, (Deb. 4, Vol. II. 07-07-2009) 

(Deb. 19, Vol. III, 28-01-2009) I CoL494-9S 

Cot 239 i Marketing of Synthetic MilklGbee 
CoverageofViJlagesunderPMGSY i (Deb. IS. Vol. III. 22-01·2009) , 

(Deb. 2. Vol. II, 03-01-2009)! CoI.244 

CoI.2'n-M i Non-utilisation of Funds Allotted for 
Disarict Disability Rehabilitation Centres Prevention of Alcoholism 

(Deb. 23, Vol. IV, 03-08·2009) (Deb. 23. Vol. IV. 03-08-2009) 
Cot 313 Col. 123 

Drinking Water Facilities in Schools 
(Deb. 22. Vol. IV, 31-01-2009) 
ColJ93.404 

Encroachment on Monuments 
(Deb. 20, Vol. Ill, 29-01-2009) 
Col. 4''''36 

Environmental Clearance for Highways 
(Deb. S, Vol. II. 08-01-2009) 
Col 211 

Expansion of AAY 
(Deb. 24. Vol. IV. 04.{)8·2009) 
Cot 342-SO 

Filling ofBackJog Vacancy 
(Deb. S. Vol. II, 01-07-2009) 
CoI.IS3-54 

Nonnative Price on Package Items 
(Deb. 4, Vol. II, 01-07-2(09) 
CoI.2S6-S9 

Opening of Kendriya Bhandar 
(Deb. 20. Vol. III. 29-01-2009) 
CoJ.6J..69 

Price Rise of Essential Commodities 
(Deb. 24. Vol. IV, 04'{)&-2009) 
Col. 477-10 

Prices or life Saving Drugs 
(Deb. I. Vol. II. 02-07-2009) 
CoI.m-32 

Production of foodgrains 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 48-60 

Higher Educations for SC Women/Girls P\m:ba.ses by CPWD 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 26. Vol. IV, 07-08-2009) 
Col. 145-46 Col. 353 
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Revamping of Higher Education System I Ramachandnn, Shri MuilappaHy 

(Deb. 8, Vol. II, 13-07-2009)' 
Col. I \5-18 Statement Correcting Reply to Starred 

Question No. 48 dated 07.07.2009 
regarding Modernization of Police 
Forces 

Sanitation Facilities in Schools 
(Deb. 7. Vol. II, 10-07.2009) 
Col. 196-204 (Deb. 14, Vol. III, 21-07-2009) 

1 CoI.554 Sporting Talent 
(Deb. 4. Vol. II, 
Col. 36Hi6 

Subsidy on Fertilizers 
(Deb. I, Vol. II. 
Col. 177-80 

07-07-2009) II Ramasubbu, Shri S.s. 

Accident in DMRC 
(Deb. 22, Vol. IV, 31-07-2009) 

02-07-2009) Col. 481-83 

Acquisition of Rare Photographs 
Subsidy on Kerosene (Deb. 24. Vol. IV. 04-08-2009) 

(Deb. II. Vol. III, 16-07-2009) Col. 124-25 
Col 297-98 1 .. ___ ... P'I . I IU........... I gnms 

Time Limit for Disposal of Cases I (Deb. 14, Vol. III, 21-07-2009) 
(Deb. 17. Vol. III, 24-07-2009) I CoI.'273-74 
Col. 130 

Toilet Facilities at Platforms 
Annual Growth Rate of Agriculture 

(Deb. 19, Vol. Ill, 28-07-2009) 
Col 45 I-52 (Deb. I, Vol. II, 02-07-2009) 

CoI.II~11 I Application for Patents 
Treatment of CGHS Beneficiaries in 'I· (Deb. 13, Vol. III, 20-07-2009) 

Private Hospitals CoI.4II-12 

CoI(Deb. c 13~' Vol. II, 15-07-2009) I Attack on Indian Fishermen by Sri 
• 13..... Lankan Army 

Unmanned Level Crossings II (Deb. 20, Vol. Ill, 29-07-2009) 
(Deb. I. Vol. II, 02-07-2009) Col 202-03 

Col. 295 I Ban on Import of Chinese Toys 
Upgradation ofGovemment Flats I (Deb. 8, Vol. II, 13-07-2009) 

(Deb. 26, Vol. IV, 07-08-2009) I Col. 432 
Col.304-0S I Ban on Medicines 

Variation in BPLList I (Deb. 6, Vol. II, 09-07-2009) 
(Deb. 19. Vol. III, 28-07-2009) I Col. 154-S5 
Col. 221·36 Bridges in Tamil Nadu 

Wadhwa Committee on PDS i (Deb. 6, Vol. II, 09-07-2009) 
(Deb. 9, Vol. II. 14-07-2009) i Col.89-90 
Col. 77 i Change in Exam Pattern 

I 
Welfare Schemes of Banks I (Deb. 8, Vol. lI, 13-07·2009) 

(Deb. 2. Vol. II. 03-07-2009) i CoI.37S-77 
Cot. 370-72 I 
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ClSF Security Cover 
(Deb. 4. Vol. II, 07-07-2009) 
Col 245 

elSF Security Cover 
(Deb. 19, Vol. Ill, 21-07-2009) 
CoLI2t-22 

Cocoaut Cultivalion 
(Deb. 24, Vol. IV, 04-01-2009) 
Col 17 

CoatrxtuaI Labour in NLC 
(Deb. S, Vol. II, 01-07-2009) 
CoL 199-201 

Dcaeasq PopuIIIion of Vultures 
(Deb. 1 S, Vol. Ill, 22-07-2009) 
Cols0s.G6 

Delay in settiDg up AIIMS like 
lDsritutions 
(Deb. S, Vol. II, 01-01-2009) 
Col 233-34 

Dea.ad mel Supply for Power 
(Deb. 7, Vol. II, 10-07-2009) 
CoLSI-66 

Deal.Dds for Gruts (General)-
2009-20 10--MiniIIry of AIJic:uhure 
IIDd MiDiIIry of Coasamer AiWrs , 
Food IDd Public Disaibutioo 
(Deb. 13, Vol. III, 20-07-2009) 
CoLSIO-I3 

lMtuabaa:e by Use of Mobile Phones 
(Deb. 13. Vol. III, 20-07-2009) 
CoL349-SI 

Domestic Produaioa ofCanent 
(Deb. 13, Vol. III, 20-07-2009) 
CoL 141 

EahaneiD& the Capleii)' ofSupr Mills 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 343-44 

Eradic:alioD ofCbiId Labour 
(Deb. I, Vol. II, 13-07·2009) 
CoLl6O-63 I 

ESI Scheme for Unorganised Worken 
(Deb. 13, Vol. III, 20-07·2009) 
Col 397-98 

Establishment of Space Institute 
(Deb. IS, Vol. III, 22-07-2009) 
CoL4n-79 

Failure ofNationaI RainilCIARaAIIIhority 
(Deb. 24, Vol. IV, 04-01-2009) 
Col. 341-42 

F8I1Il Lands 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 342-45 

FM Radio StIrions 
(Deb. 4, Vol. II, 07-07-2009) 
CoLII-IJ 

Gandhi Herif.ase Sites Mission 
(Deb. 20, Vol. III, 29-07-2009) 
Co14~ 

General Budget. 2009-2010--General 
DiJcussioD IIId Demands for Excess 
Gnns-{GcnenI), 2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 
Col 616-90 

GcDetic:aJ1y Modified Vcpubles 
(Deb. 9, Vol. II, 14·07-2009) 
CoL94-9S 

Gnain Oak Sew*s 
(Deb. 13. Vol. III, 20-07-2009) 
Col 269-70 

ImplcmentatioD of Multi-purposc 
ldentity..c.ds 
(Deb. 9, Vol. II, 14-07-2009) 
Col 527·21 

Import ofSupr 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 317-19 

1nc1dcnts of Aaackl on Indian NariooaIs 
in Afghanistln 
(Deb. 20. Vol. III. 29-07-2009) 
Col.45-46 
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Indo-China Trade 
(Deb. 15, Vol. III, 22-07-2009) 
Col 409-10 

Installation of Surveillance Cameras in 
Railway Pmniscs 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 34-35 

Kargil as Tourist Place 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 527 

Launch ofDedicatcd Satellites by ISRO 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 351-52 

Liberban Commission Report 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 239 

Loss making S81 SubsidWies 

Need to protect and maintain the picnic 
spot around Manimuthar dam in 
Tirunelveli district, Tami1 Nadu 
(MUR377) 
(Deb. 8, Vol. II, 13-07-2009) 
CoI.471-72 

Need to provide all the necessary basic 
facilities at the ESI Hospital. 
Mukkudal. district Tirunelveli. 
Tamil Nadu(MUR 377) 
(Deb. IS, Vol. III. 22..07-2009) 
CoLS97 

Need to take steps for fixing of Minimum 
Support Price for Vegetables aDd 
Fruits in the country (MUR 377) 
(Deb. 4, Vol. II. 07-07-2009) 
CoLS92 

(Deb. 26. Vol. IV. 07..01-2009) OpcningofRetail PeIroIlDieseI Outlets 
Col 99-100 (Deb. 6, Vol. II. 09-07-2009) 

Mega Food Parts 
Col254-SI 

(Deb. II. Vol. Ill. 16..07-2009) OrganicFarminginTeaEstares 
CoI.307~ (Deb. II, Vol. III, 27-07-2009) 

Metro Rail Projeds Col34J..44 

(Deb. 17. Vol. III, 24-07-2009) Praence ofDaogcrous Fat Contents in 
CoL 467-74 . Edtie Oil 

National Institute of Design 
(Deb. 23. Vol. IV, 03-08-2009) 
CoL32S-26 

Need to expedite completion of the 
KoodanIwlum Nuclear Power Plant in 
Tamil Nedu(MUlt 377) 
(Deb. 20. Vol. Ill, 29-07-2009) 
Col. 527-21 

Need to open a Kendriya VIdyaIaya in 
Tuunclvcli district. Tamil Nadu and fill 
up vacant posts in Kendriya 
VidyaIJyu in the cowdry (MUR j 71) 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 576 

(Deb. 20. Vol. III, 29..07-2009) 
CoL26~ 

PrivatisatioD of Mumbai and Delhi 
Airpons 
(Deb. II. Vol. III, 16..07-2009) 
Col. 41-43 

Prwuction of Electricity from Wind 
Generaton 
(Deb. 25, Vol. IV, 06..01-2009) 
Col 63 

Promotion of MediAl and ~ Toa.-1sm 
(Deb. 2, Vol. II, 03-01-2009J 
Col. 366 
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Proposal to Outsource Maintenance of I Satellites Launched by India 
World Heritage Sites I (Deb. 10, Vol. II, 15-07-2009) 
(Deb. IS, Vol. III. 22-07-2009). C~.407-1O 

I 
Col22~25 I Se E . a roSIOO 

Railway Projects in Tamil Nadu : (Dcb. 10, Vol. II, IS-07-2009) 
(Deb. I, Vol. II, 02-07-2009) Col. 213-16 
Col 11&-24 

Ranking of Cities 
(Deb. 2, Vol. II, 03-07-2009) 
Col2J6.51 

Setting up ofNcw Plants by BHEL 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 179-80 

Setting up of New TechnK:allnstitutes 
Re-lnVCfttingEPFlndiaScheme (Deb. I, Vol. II, 13-07-2009) 

(Deb. II, Vol. Ill, 27-07-2009) I Col. 197-99 

Col. J44.S2 I Setting up ofNew Vaccine ManufacIuriJ:I& 
Rec:rui1ment ofRPF I Units 

(Dcb. 11, Vol. III, 16-07-2009)! (Deb. S. Vol. II, 08-07-2009) 
Col2S2-61 : ColI06 I . 

R.eduction of Fee by IGNOU I Setting up of Vaccine Parts 
(Deb. 18, Vol. III. 27-07-2009) (Deb. 10, Vol. II, 15-07-2009) 
Col 233-34 Col 291-92 

Revival of AbDdoned Airfields 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 245 

Revival ofln 
(Deb. 23, Vol. IV, 03-08-2009) 
CoI.24-2S 

Sbonage of Air Traffic Controllers 
(Deb. I, Vol. II, 02-07-2009) 
CoI.7S-79 

Sbortage of Coaches in DMRC 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 107 

IlevivaJ of Vaccine Manufacturing Units Skill Development CenIra 
(Deb. S, Vol. II. 08-07-2009) (Deb. 18, Vol. III, 27-07-2009) 
Col. 135-36 Col. 90 

Rise in Mental Ailment Patients 
(Deb. I S, Vol. III, 22-07-2009) 
Col 322-23 

Rae in Prices of Esseatial Commodities 
(DUR 193) 
(Deb. 2S, Vol. IV, 06-08-2009) 
Col44641 

Taking over of Sick PrMle Sector Steel 
Units 
(Deb. II, Vol. III, 16-07-2009) 
Col 200-01 

Tamil NaduAgric:uituR University 
(Deb. 14, Vol. Ill, 21-07-2009) 
Cot 161-62 

Road Safety Manapment Tourist TICket 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 21. Vol. IV, 30-07-2009) 
CoI.43740 I Col217 
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Training Centres ofiCAI I Basic facilities for railway staff 
(Deb. 25, Vol. IV, 06-08-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Co1.207..()8 Col. 92 

Training Institute for Physically 
Challenged Persons I 

(Deb. 23. Vol. IV, 03-08-2009) 
Col. 425-26 

Buildings for Kasturba Gandhi 
Vidyalayas 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 197-92 

Unmanned Level Crossings I Consumer Protection Movement 
(Deb. I. Vol. II, 02-07-2009) I ~~~~' Vol. IV, 04-08-2009) 

~.m I 
Conuption in Oil PSUs 

Unused Airstrips I (Deb. 25, Vol. IV, 06-08-2009) 
(Deb. 21. Vol. IV. 30-07-2009) Col. 35-36 
Col. 127-28 

Use of Chemicals in Raw Mangoes 
(Deb. 10. Vol. II, 15-07-2009) 
~.147-48 

Expansion ofNH-2 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 179-80 

I Facilities to Fanners 
Vacant Posts in PSBs (Deb. 19, Vol. III, 28-07-2009) 

(Deb. 17. Vol. III, 24-07-2009) I CoL 324-28 

CoL 4 12-13 ! Finance(No.2)BiI1,2009-Consid.and 
Violation of Norms by Deemed! Pass 

Universities (Deb. 18, Vol. III, 27-07-2009) 
(Deb. 8, Vol. II, 13-07-2009) I Cal 827-31 
CoL 191 Forests Areas IBlder ASI 

Visit India Year (Deb. 20, Vol. III, 29-07-2009) 
(Deb. 2. Vol. II, 03-07-2009) Col. 516 
CoI.36J.64 

Raatetla. Slari Jain. 

National Green Tribunal Bill, 2009-lnt 
(Deb. 22, Vol. IV. 31-07-2009) 
CoL 710 

National Tiger Conservation Authority-
Election 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 502-03 

Ra_lUsh.n. Slari 

General Budget, 2009-201O-General 
Discussion and Demands for Excess 
Grants-(Ge:neraI). 2006-2007 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 435-39 

III Effects ofParthenium Grass 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.213-14 

Maintenance of Natioilla/ Highways in 
u.P. 
(Dt:b. 24, Vol. IV, 04-08-2009) 
CoL 358-59 

AIIOtation Under NFSM I Matemnl Death:; 
(Oeb. 19, VI.lI. Ill. 28-07-2009) (Deb. 20, Vol. III. 29-0·'-20<.'.') 
CoI.444-46 Col. 48-5 I 
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Need to construct an 0Yefbridgr: on NH-2 
at Chakiya MugalsIuai in Chandauli 
district ofllUBr Pradesh (MUR 377) 
(Deb. 13. Vol. III. 20·07-2009) 
Col. 470 

Need to construct Railway Over Bridges 
in district Chandauli, Uttar Pradesh 
(MUR371) 
(Deb. 20, Vol. III, 29-07-2009) 
ColS3S 

Cadre Review of Government/ 
Autonomous Organizations 
(Deb. 8, Vol. II, 13-07-2009) 
ColIS6 

CNG FiJlingStations inAgra 
(Deb. 16, Vol. III, 23-07-2009) 
Col21S 

Need to provide special financial package Development of Agra 
to the Government of Uttar Pradesh (Deb. 2, Vol. II, 03-07-2009) 
for the drought hit dislrids of Eastern I' Col 432-33 
lJUar Pradesb (MUR 371) 
(Deb. 5, Vol. II, 08-07-2009) ! Financial Assistaoc:e to Heeldt Projects 
Col 519-20 (Deb. I S, Vol. III, 22-07-2009) 

Need to undertake rqUWOIb ofNa!ional Col 433 

Highway between Saiyedraja and! Fraudulent Practices by Institutes 
Zamania in Cbandauti district. Acaedi1ed by IRDA 
Uttar Pradesh (MUR 377) 
(Deb. 2S, Vol. IV, 06-08-2009) (Deb. 7, Vol. II, 10-07-2009) 
Col32J..29 Col20S-06 

Pilferage ofPetroVDietelJKeroseoe , High Coun Benc:b • Apa 
(Deb. 2S, Vol. IV, 06-01-2009) I (Deb. 6, Vol. II, 09-07-2009) 
Col 211-20 CoL 101-09 

Ra~ B~ (2009-20 10)-General I Need to devclopAgra U IIllatemational 

~~ Vol. n, 08-07.2009) touristcity(MUR377) 
CoL m.I11 (Deb. I, Vol. II, 02-07-2009) 

ROB in East CenIraI Railway 
(Deb. 25, Vol. IV, 06-01-2009) 
CoLI60-62 

Rural Development Schemes 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 365-66 

Colla) 

Prevention of Accidents on National 
Highways 
(Deb. 19, Vol. 111. 21-07-2009) 
CoI.Z27·29 

Railways lines in Uttar Pradesh 
Shortage ofPenonneJ in PMF 

(0 b 24 V I IV 04- 1 0 (Deb. 21. Vol. IV. 30·07·2009) e. , o. , 0·2 09) Col 119 
Col 29 1-92 I . 

Special Industrial Zone Rent Control Ad 
<Deb. 23, Vol. IV, 03-08-2009)! (Deb. 17, Vol. Ill. 24-07·2009) 
Col 14849 CoL 253-6 I 

I 
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Six LaningofNH-2 Raae.SIIri Nilesil Nanya. 
(Deb. 24. Vol. IV. 04-08-2009) 
Col 214 Computerized Reservation Centre 

Stamp Duty under JNNURM 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 335 

Supply ofPNG 
(Deb. 6, Vol. II, 09-07-2009) 
CoL 201 

Upgradation of Agra Airport 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 137 

Weakening of Foundation ofTaj Mahal 
(Deb. 5, Vol. II, 01-07-2009) 
Col5S 

Raaa, 8llri J"~ su.p 
Doublin& of Meerut to Saharanpur Rail 

LRe 
(Deb. 16, Vol. III, 23-07-2009) 
Col 227-21 

Need to expedite the construction of 
Railway Over-bridge No. 868 on 
Saharanpur-Ambaia railway line in 
tJaar Pradesh (MUR 3m 
(Deb. 9. Vol. II. 14-07-2009) 
CoLSlI 

Rua, Ski K..ur 

Computerized Ticket Raerwlion 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 143-44 

Doubling of Meerut to Sahannpur Rail 
Lmc 
(Deb. 16. Vol. III. 23-07-2009) 
Col 227-21 

Model Railway Stations in Ubi" Pradesh 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 67 

Multi Sec:torall)evelopmenl Plan 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 25 

(Deb. 25, Vol. IV, 06-08-2009) 
Col. 122 

Credit Card Customers 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 110-11 

Reservation Quota 
(Deb. 2S, Vol. IV, 06-01-2009) 
Col 77-78 

Trains between Mumbai CST and 
Sawantwadi Station 
(Deb. 25, Vol. IV, 06-01-2009) 
Col 14647 

Ibo, Dr. K.S. 

Academic ReformlSemester System in 
Universities 
(Deb. 13, Vol. III, 20-07-2009) 
Col30~ 

Ac:quiring Farmlands Abroad by Indian 
Companies 
(Deb. 14, Vol. III, 21-07-2009) 
Coi.34-3S 

Airport DeveIopnent fee &om Passengen 
(Deb. 6, Vol. II, 09-07-2009) 
Col 12 

Amendment in Coal Mines 
(Nationaiisation)Ac:t, 1973 
(Deb. 10, Vol. II. 15-07-2009) 
Col 514-15 

Availability of Sugar 
(Deb. 4. Vol. II. 07-07-2009) 
Col 270-71 

Caste Identification for Appointment! 
Transfer 
(Deb. 20. Vol. III, 29-07-2009) 
Col. 263-64 
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Central Railway Projects I Disinvestment 
(Deb. 16. Vol. 111. 23-07-2009) (Deb. 17. Vol. III. 24-07-2009) 
Col. 27-28 Col.38J.84 

Clinical Trials of Drugs on Hwnan Reinp I . 
(Deb. 10. Vol. II, 15-07-2009) I Employm.ent generation by Small 
Col. 442-44 Industries 

Clinical Trials of Medidnes by MNCs 
(Deb. 20, Vol. III. 29-07-2009) 

(Deb. 9. Vol. II. 14-07-2009) 
Col. 390-92 

CoI.460--62 j Facilities in Slwns 
Coal Production I (Deb. 7. Vol. II. 10-07-2009) 

(Deb. 15. Vol. III. 22-07-2009) I Col295-96 
Col28O-l4 I Financial Sector Reforms 

Complaints for Not Furnishing I (Deb. 22. Vol. IV, 31-07-2009) 
Information under RTI Act ! Col. 228-29 
(Deb. 20, Vol. III, 29-07-2009) ! . axaI' 
Col 71-72 . Funds 10 Fight N tsm 

i (Deb. 4. Vol. II, 07-07-2009) 
Consumplion and Production of Wheat! Col372-71 

(Deb. 19. Vol. III, 21-07-2009) 
Col 259-61 , GeneraJ Budget. 2009-10-General 

r ...... _ ..... · Jud' . I Discussion and Demands for Excess _____ HI lCIary I 

(Deb. 25. Vol. IV, 06-08-2009)! Gnmls-{Genc:ntI).2006-07 
Col 247-48 I (Deb. 6, Vol. II. 09-07-2009) 

I CoLlIS-«lO CrimeApinsl Women 
(Deb. 4, Vol. II, 
Col 117-35 

07-07-2009) : Higher Cost oflmported Drugs 

Delay ad Cost ESQlalion in Central ! 
(Deb. II, Vol. III, 16-07-2009) 
Col. 293-94 

Projects , 
(Deb. 5, Vol. II, 08-07-2009) ! IrnpactofGIobaIEconomicSJowdownon 
CoI.41~SO ! PSUs 

i (Deb. 16, Vol. III. 23-07-2009) 
Demand and Production of Natural Gas i Col ~ 

(Deb. 16. Vol. Ill, 23-07-2009) I 
Col2JO. 31 I Impact of Meltdown on Tourist Traffic 

Dem.ndforPower ! (Deb. 7, Vol. II, 10-07-2009) 
(Deb. 2, Vol. II, 03-07-2009) I Col. 220-21 
Col. 191-94 I Impact of the Hike in MSP 

Developmentoflnfi'asbuc:tureinLadakh! (Deb. 19. Vol. III, 21-07-2009) 
(Deb. 23. Vol. IV. 03-01-2009) 1 Col. 84-85 
CoI.I~ ; 

l Import of Branded Products 
DevelopulClltofSkills in Vouch i (Deb. 23. Vol. IV, 03-0'-1009) 

(Oeb. I, Vol. II. 13-07-2009) I CoI.417-19 . 
CoI.2J9.40 
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Indigenous DefelKe Production 
(Deb. 8, Vol. II, 13-07-2009) 
Col.I444S 

Inland Water Ferry and Sea Cargo 
Services 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 27-21 

Installation ofDetec:tion Facilities at Ports 
(Deb. 8. Vol. II, 13-07-2009) 
CoI.3S7-59 

Irregularities in NREGS 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 283-86 

m.,gularities in Prasar Bharati 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 263-64 

Loans for Road Developers 
(Deb. 19, Vol. III, 28-07-2009) 
Col 119-20 

Loss of Foodgrains 
(Deb. 24. Vol. IV, 04-08-2009) 
CoL 44 

Mecbanism to Cbeck Fake Drugs 
Manufacture 
(Deb. S, Vol. II, 08-07-2009) 
Col. 117-18 

Merchant/Captive Power Plants 
(Deb. 26. Vol. IV, 07-01-2009) 
Col. 222-24 

Mining of Minerals 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 43 1-33 

Moclemisation of Non-Metro Airports 
(Deb. I, Vol. II, 02-07-2009) 
Col 114-16 

Modem_ion of Post Offices 
(Deb. 13, Vol. III, 20-07-2009) 
Col S4-1 IS 

NAP on Climate Change 
(Deb. 26. Vol. IV, 07-01-2009) 
Col. 323-24 

National Fibre Policy 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 83 

Need to take adequate preventive 
measures to check the spread of H I N I 
virus in Pune and other parts of the 
country (MUR 377) 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 397 

New Drugs for T.B. Patients 
(Deb. S, Vol. II, 08-07-2009) 
Col 489-90 

Oil and Gas Pilferage from pipelines 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 246-47 

Prices of Life Saving Drugs 
(Deb. I, Vol. II, 02-07-2009) 
Col. 229-32 

Primary Health Care System 
(Deb. S, Vol. II, 08-07-2009) 
Col. 473 

Proc:umnent of Equipment 
(Deb. 23, Vol. IV, 03-08-2009) 
CoI.4()6.q7 

Production and Export of Cotton 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.27~71 

Production and Export ofToys 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 109-11 

Production of Nuclear Forgings 
(Deb. II, Vol. III. 16-07-2009) 
CoUIO-II 

Production ofStcelltems 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 85-89 

Promotion of Tourism 
(Deb. 17, Vol. III, 24-07-2009) 
Col.IOJ~ 
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Purchase of Security Equipment 
(Deb. 9, Vol. II, 14-07·2009) 
Col.202-OS 

R.-ion c.ds for BPL Fainilies 
(Deb. 24, Vol. IV, 04-01-2009) 
ColI83-14 

Setting upofPCPlR 
(Deb. II. Vol. III, 16-07-2009) 
Col.JI7·l9 

Seating up of Regut.tory Authority 
(Deb. II, Vol. III, 16-07-2009) 
Col.JIl 

Recollimendations ofHoda Commiace Social Audit ofNREGS 
(Deb. 14, Vol. III. 21-07-2009) (Deb. 26. Vol. IV. 07-01.2009) 
Col3l1..a2 Col. I a 

Recommendations -of Natio.al 
KnowJcdge ConuiUssioa 
(Deb. 10. Vol. II. 15-07.2009) 
Col 297-331 

Rccotaaoa.ations ofSecGnd ARC 
(Deb. 10. Vol. II. 1S-07-2009) 
ColI71-93 

Research aDd Development in 
PbannIIceutic:aI JeClor 
(Deb. 6, Vol. II, 09-07-2009) 
Col 201).12 

Revenue ofTourism 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.649-SI 

Rise in Price ofFatilizen 
(Deb. II, Vol. III, 16-07-2009) 
Col. 66-67 

Rise in Prices of EaentiaI Cotlllbodines 
(OUR 193) 
(Deb. 2S, Vol. IV, ()6.O1-2009) 
Col31S-9S 

Safely of Food Articles 
(Deb. S, Vol. II, 01-07-2009) 
Col 213 

Social Security 
(Deb. II, Vol. III, 27-07-2009) 
CoL 90 

Special Package for Creation of Job 
Opportunities 
(Deb. 13. Vol. III, 20-07-2009) 
Col 333-35 

Slrcamlining Wakf Adminislnltion 
(Deb. 16, Vol. III, 23-07-2009) 
CoI.294.IJS 

Strqtheoing ofMnime Security 
(Deb. 13, Vol. III, 20·07-2009) 
CoI.4t4-IS 

Suicide Cases 
(Dcb. 4, Vol. II, 07-07-2009) 
ColJ9O.9l 

University for PIOsINRls 
(Deb. 10, Vol. II, 15-07-2009) 
Col 492-93 

Use of A.ltemMive Manure 
(Deb. 4, Vol. II, 07-07-2009) 
Col7S.76 

Saving in Energy ~ Wine Production 
(Deb. 26. Vol. lV, 07-01-2009) I (Deb. 16, Vol. III. 23-07-200') 
ColIII .. J Col 149 

I 
SettinJ up of Ccntntl Uniwnitics ! Yashpa\ Commiace Report 

(Deb. 23. Nol. IV, OJ·01-2009) I (Deb. I. Vol. II, 13·07-2009) 
CoI,421-29 Col. 22 
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RaG, Sllri K. Nanyan 

Rise in Prices of Essential Commodities 
(OUR 193) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col 433-34 

Rao.Shri Na .. N ..... ,. 

Academic RefonnlSemester System in 
Universities 
(Deb. 13, Vol. III, 20-07-2009) 
CoI.30~ 

Allocation ofCaplive Coal Bl«ks 
(Deb. 10, Vol. II. 15-07-2009) 
Col 220-23 

Biomdric c.ds fOr NREGS Beneficiaries 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col 146-47 

Biometric: Unique Identification Card 
(Deb. 14, Vol. III, 21-07-2009) 
Col513-15 

Broadening of National Old Age Pension 
Sc:beme 
(Deb. 13, Vol. III. 20-07-2009) 
Col211-19 

Clearance for Irrigation Projects in 

I Demands furGI'W1Is(GeneraI}-2009-2010 
-Ministry of Agriculture and Ministry 
of Consumer Affairs, Food and Public 
Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
Col 513-84 

Eight Lane Access Control Express 
Highways 
(Deb. 19, Vol. III, 28-07-2009) 
Col.311-19 

Fall in Demand of Steel 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 192-94 

FICCI-OeIoiUe on Indian Infiastructure 
(Deb. 20, Vol. III, 29-01-2009) 
Col 323-24 

Finance (No.2) Bill, 2OO9--Consid. and 
Pass 
(Deb. 18. Vol. III, 27-07-2009) 
Col 13 1-35 

Financing of Renewable Energy Projects 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 442 

Fiscal Deficit 
(Deb. 7, Vol. II, 10-07-2009) 
Col 171-73 

Adra Pradesh 
(Deb. 10, Vol. 
Col22J.40 

II, 15-07-2009) Foreign Investment in Agriculture 
(Deb. 24, Vol. IV, 04-08-2009) 
Col.3S2 

Clearing of Cheques 
(Deb. 2. Vol. II, 03-07-2009) 
Col.253-S4 

CoUettion ofDired Tax 
(Deb. 2. Vol. II, 03-07-2009) 
CoI.49S 

Cruise Tourism 
(Deb. 22, Vol. IV. 31-07-2009) 
Col. 519-20 

Demand for Cotton 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 158 

General Budget, 2009-201O-Gencral 
Discussion and Demands for Excess 
Grwds-{GenaaI). 2006-2007 . 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 616-22 

Guidelines for Spectrum AIIoc:ation 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 146 

Impact of Climate Change on Water 
Resources 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 51-53 
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Installation of Safety Equipments 
(Deb. 25. Vol. IV. 06-08·2009) 
Col. 248-49 

Ric:e Mills 
(Deb. 24, Vol. IV. 04·08·2009) 
Col. 167 

Job losses in various Settors Rise in Cost of Inputs 
(Deb. 23. Vol. IV, 03-01-2009) I (Deb. 9, Vol. II. 14.07.2009) 
Col. 295-96 I ColI24-2& 

Justice to Common Man Rise in Swine Flu Cases 
(Deb. I. Vol. II. 02-07·2009)· (Deb. 5. Vol. II. 01-07-2009) 
Col. 101 Col. 38-48 

Lead Bank Scheme 
(Deb. 2. Vol. 11, 
Col. 574 

. Suva Shiksha Abhiyan Schemes 
03·07·2009) II (Deb. 23. Vol. IV, 03-01-2009) 

Col 146-47 
National Nutrition Monitoring Burau 

(Deb. 22. Vol. IV, 31-07-2009) 
Col. 199-204 

New Steel Projects 

Security of Nuclear Arsenal in Pakistan 
(Deb. 20. Vol. Ill. 29-07-2009) 
Col. 51 1-12 

(Deb. 21, Vol. IV. 30-07-2009) Special Incentive Package Scheme 
ColSO-SI (Deb. 23. Vol. IV, 03·08-2009) 

Pantry Car for Holidays Special Col. 423-24 

(Deb. I, Vol. II, 02-07-2009) Stimulus package for Expansion of 
ColI5S-S6 Shipping Fleet 

PayCommissioaforJudces I (Deb. 13, Vol. 111.20-07-2009) 
(Deb. II, Vol. 111.16-07-2009) I Col. 335 
Col.I~71 I Subsidy to Real EstAIfe Sector 

Poverty Alleviation (Deb. 2. Vol. II. 03-07-2009) 
(Deb. 26, Vol. IV. 07-01-2009) CoI.J97 

ColI44--t6 Supply of Subsidized LPO Cylinders 
POwer'loomsofA.P. (Deb. I. Vol. II, 02-07-2009) 

(Deb. 21, Vol. IV, 30-07-2009) Col217 
ColIS3-S4 

Travel AdviJory to US Citizens 
PricclofCNG (Deb. 5, Vol. II, 01-07.2009) 

(Deb. I, Vol. II, 02-07-2009) Col 23 1-32 
Col. 20-21 

I Zonal Railway OffICCS 
Rai~ ~cct (2009-20IO)-(ieneral! (Deb. 25. Vol. IV, 06-08-2009) 

DISCUSSIon Col 225-26 
(Deb. 5, Vol. II. 01-07.2009) 
Col.706.Q8 

Review of F inanciallnclusion o,;\le 
(Deb. 26. Vol. IV. 07·01·2009) 
Col. 363-65 I 

Abolition of Ermy Load by SEBI 
(Deb. 7. Vol. II. 10-07·2009) 
Col 292-93 
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Advanced Stealth Frigates 
(Deb. 23. Vol. IV. 03·08·2009) 
Col. 106 

Expert Committee for Food Parks 
(Deb. I. Vol. II. 02-07·2009) 
Col. 128 

Adverse Impact of Pesticides i Export of Tuna Fish 
~~~~4 Vol. II. 07.07·2009): (Deb. 23. Vol. IV, 03-08-2009) 

Co/.292-93 
Amendment in PFRDA 

(Deb. 2, Vol. II. 03·07·2009) 
Col. 551·52 

Aviation Regulatory Mechanism 
(Deb. 25, Vol. IV. 06·08·2009) 
Col. 90-91 

Blue Print for Development of Airpons 
(Deb. 16. Vol. III. 23·07-2009) 
Col. 240 

Centre-State Relations 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 426 

Concessions to Middle Class Housing 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 487-90 

Curb on use of Banned Pesticides 
(Deb. 4. Vol. II. 07-07-2009) I 

Col. 414 

Disabled-Friendly Public Buildings 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 405 

Drip Irrigation 
(Deb. 4. Vol. II. 07-07-2009) 
Col.286-37 

Employment Generation 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 38 1-82 

Employment Guarantee Scheme for Urban 
Poor 
(Deb. 2. Vol. II. 03-07·2009) 
Col. 252-53 

Environmental Clearance to Mining 
Projects 
(Deb. 15. Vol. III. 22-07-2009) 
Col. 380 

Extension of De-hoarding Notification on 
Sugar 
(Deb. 14. Vol. III. 21-07-2009) 
CoI.453-54 

Financial Sector Reforms 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 228-29 

Fire in CCI Godown 
(Deb. 21. Vol. IV. 30-07-2009) 
Col. 83-84 

Fraud in Banks 
(Deb. 17, Vol. III, 24-07-2009) 
CoI.415-16 

Frozen Demat Account 
(Deb. 26. Vol. IV, 07-08-2009) 
Col. 2»-3 I 

Fuel Supply Agreement 
(Deb. 15. Vol. 11(. 22-07-2009) 
Col. 498-99 

Genetically Engineering Experiments 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 122-23 

Genetics Upgradation ofCaUIe 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 505-06 

Headened-in-the Sky 
(Deb. 9. Vol. II. 14-07-2009) 
Col. 478 

Hybrid Models for Implementing Highway 
Projects 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 393 
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Indepeodeut Rep"" for Civil Aviation Lending by BInks to Renewable Energy 
Sector Projects 
(Deb. II. Vol. III. 16-07-2009) (Deb. 26. Vol. IV, 07-01-2009) 
Col. lOS Col. 129 

Indian Institute for Corporate Affain 
(Deb. II. Vol. III. 16-07-2009) 
Col. 316-17 

Induction of AWACS 
(Deb. I. Vol. II. 13-07-2009) 
Col. 127-21 

I~ Polio v.:cine 
(Deb. 20, Vol. III. 29-07-2009) 
Col~ 

lastallabon ofTelccom Nctwodt 

Licence Fee on Telephone Connections 
(Deb. I. Vol. II. 13-07-2009) 
Col. 223-34 

Mabaratna Status to PSUs 
(Deb. I. Vol. II, 02-07-2009) 
ColJOI-93 

Markd Developmenl Scheme for Khadi 
Products 
(Deb. 14. Vol. III, 21-07-2009) 
CoL 324-25 

Modernisation and Expensioa of M-inr (Deb. 23. Vol. IV. 03-01-2009) Ports -..-
Col3~52 

lIIfqJity Club in Keadriya VIdyaIayas 
(Deb. II. Vol. III. 27-07-2009) 
Col311 

latcr-City Train between Guntur mel 
Tnp8Ii 
(Deb. 16. Vol. III. 23-07-2009) 
Col 169 

IntroductioD of Inter City Expreu 
(Deb. 21. Vol. IV, 30-07-2009) 
CoL lSI-52 

(RDA .ad IftSInIICe CoYer for SeDior 
Citiziens 
(Deb. 7, Vol. II, 10-07-2009) 
CoL207-G1 

(Deb. 13, Vol. III. 20-07-2009) 
Col 337-38 

NIDoaal Service Scheme (NSS) 
(Deb. 24, Vol. IV, 04-01-2009) 
CoL 463 

NaCIl 
(Deb. 7, Vol. II. 10-07-2009) 
CoLI.t9-50 

Need 10 conduct fresh survey for 
doubIins II1II eIecIrifalion of railway 
line between NaI .... u (Gunba') and 
Paaidipalli (Bibiupr) ita GunlUr 
Division of South Central Railways 
(MUR377) 
(Deb. S, Vol. II, 01-07-2009) 
CoLSI6-17 

IT RecIn Form 
(Deb. 17, Vol. III. 24-07-2009) Need to esrablilb a Cluster-cum-

Ii8IdIoorn Pat III MInpIagiri. Gwdur 
Col. 364 I disIrict. AncIn Pl'adesIt (MUR 377) 

Land under Suprcane CultMdion (Deb. 13. Vol. III, 20..01-2009) 
(Deb. 24, Vol. IV, 04-01-2009) I Col. 466-67 

Col. 72-76 I Need toCltlblish • Textile PIft at GuntW' 
Lead Bank Scheme in AndIn Pradesh (MUR 377) 

(Deb. 2, Vol. II. 03..01-2009) I (Deb. 9, Vol. II, 14.07-2009) 
CoI.S74 i CoI.S71 
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Need to set up a Seed Production Farm of 
Chillies and Turmeric at the Lam 
Agricultural Research Farm of the 
Acharya Ranga Agricultural 
University. Guntur. Andhra Pradesh 
and provide necessary funds for the 
same (MUR 377) 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 322 

New Civil Aviati.on Policy 
(Deb. II, Vol. III, 16-07-2009) 
Col. 243-49 

New Railway Division 
(Deb. I, Vol. II. 02-07-2009) 
Col. 195 

New TV Channels 
(Deb. 19. Vol. III, 28-07-2009) 
Col. 335-38 

Protection of Sun Temple 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 224 

R&D Centre for Spices and Tobacco 
(Deb. 23, Vol. IV, 03-08-2009) 
CoL 393 

Railway Budget-2009-20 I (}...-..General 
Discussion 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 736-38 

Renovation and Modernization of Power 
Plants 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 183-84 

Restructuring of Highways by NHAI 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 30-34 

Oil nom Tobacco Restructuring ofHUDCO 
(Deb. 24, Vol. IV. 04-08-2009) (Deb. 17, Vol. III, 24-07-2009) 
Col. 272-73 Col. 488-90 

Polio Cases 
(Deb. 10. Vol. II, 15-07-2009) 
ColS29-38 

Prison Reforms 

Revision of Royalty on Minerals 
(Deb. 4, Vol. II, 07-07-2009) 
Col. ISO-51 

Safeguard Duty on Imported Steel 
(Deb. 14, Vol. III, 21-07-2009) (Deb. 13, Vol. III, 20-07-2009) 
Col. 384-86 Col. 166 

Production of New Vaccines 
(Deb. 10, Vol. II, 15-07-2009) 
Col 138-39 

Setting up of National Passengers 
Advisory Board 
(Deb. 1, Vol. II, 02-07-2009) 

Promotion of Coffee Col. 274 
(Deb. 18, Vol. III. 27-07-2009) Setting up of Navodaya VidyaJayas 
Col. 193 (Deb. 8, Vol. II, 13-07-2009) 

Promotion of MSME Products Col. 304-08 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 429-30 

Promotion o(Solar Energy 
(Deb. 7. Vol. II. 10-07-2009) 
CoI.371-n 

Proposals for SeUinsup ofSEZs 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 1 1Q..22 

Setting up of Strategic Oil Reserves 
(Deb. I, Vol. II, 02-07-2009) 
Col.330-31 

Sharing of risk incurred in Highway 
Projects 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 516-17 
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SM P for Cash Crops I World Meteorological Organisation 
(Deb. 19, Vol. Ill, 28-07-2009) i (Deb. 15. Vol. III. 22.07.2009) 
Col. 193 ' Col. 442 

Social Seauity Scheme for Unorganiscd'! Radlocl Sbri Ransesb 
Workers :' 
(Deb. 13. Vol. 111,20-01·2009) , Need to ensure adequatc supply of water 
Col. n 1-22 from GodaVari river to Andbra Pradesh 

Strengthening of Maritime University (MUR 377) 
(Deb. 13. Vol. Ill. 20-07-2009) (Dtlb. 18, Vol. III, 27-07-2009) 
Col. 37S-79 Col. 737-38 

Study on Side Effects of Aspirin Situation arising out of drought and 
(Deb. 20. Vol. III. 29-07-2009); floods in various parts orille country 
Cot. 24142 (DlIR 193) 

Subsidy on Ammonium Sulphate and i (Deb. 19. Vol. III. 28-07.2009) 
Sulphur ; Cot 556-58 
(Deb. 16, Vol. Ill, 23-07-2009) i 
Col. 21. : Ratbw .. Stari RaMsiDb 

Supply ofMedicine5 FI1!e of Cost to Poor ) A \Iocation of Foodgrains for Tribals 
(Deb. 10, Vol. II, 15-07-2009) (Deb. 19. Vol. III. 2&-07.2009) 
CoU67~ Col. 380-84 

Supply of Subsidised Edible Oil ; ATM Centres 
(Deb. 14, Vol. Ill, 21-07-1009), '0 b 22 Y, I 
Col. 4 19-20 ( e. , o. IV, 31-01-2009) 

Col. 1M 
TollPoIq 

(Deb. 9, Vol. II, 
Col3SS-S6 

14-07-2009) • BalikaShikshaAbhiyan 

Transgenic Fruits 
(Dcb. 13. Vol. Ill. 20-07-2009) 
Col. 143-44 

(Deb. 15. Vol. m. 22-01-2009) ~ Ban on Produc:lionof8ricks 
Col. 517·18 (Deb. 15. Vol. III. 22.07-20(9) 

Unique Transaction Number Col. 524 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 242-43. Baroda Airpons 

Urban Co-operalivc Banks 
(Deb. 26. Vol. tV, 07-01-2009) 
Col. 326 

Violation of Norms 
Universities 
(Deb. II. Vol. II. 
Col. 191 

by Deemed 

13-07-2009) 

World Bank Loan for Urban 
Infrastructure 
(Deb. 2, Vol. II, 03-07-20(9) 
Col. 383-84 

(Deb. 21, Vol. IV. 30·07-2009) 
Col. 54--55 

Blue Print' for Promoting Pipe Gas 
Scheme 
(Deb. 1 I, Vol. 111. 16-07-2009) 
Col.l4J...49 

Broacicasling Service of Vadodara 
Akallbvani Kendra 
(Deb. 19, Vol. Ill. 28-07·2009) 
Col,7~n 
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Construction ofGadhuli-Santalpur Road 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 352-53 

Construction of New National Highways 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 1 13-16 

Correspondents in AIR 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. I 12-20 

Creation of New Stales 
(Deb. 9. Vol. II, 14-07·2009) 
COl 474 

ES1abIi5h~t of Shipyards 
(Deb. 8. Vol. II. 13-01·2009) 
Col. 24648 

Express Highway Between Baroda to 
Mumbai 
(Deb. 19, Vol. III, 28-07-2009) 
Col.219-8O 

Free Treatment of Poor Persons in 
Government Hospitals 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 2.."'9-3 I 

Gauge Conversion Projects 
(Deb. 16, Vol. III. 23-07-2009) 
ColS3·S4 

High Court Benches in Gujarat 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 145 

Highway Projects in Gujarat 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 42 I 

Historical Building of Baroda 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 335 

Increase of Passenger Bogies 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 137·38 

Inland Water Ferry and Sea Cargo 
Services 
(Deb. 18. Vol. HI, 27-07-2009) 
Col. 25-29 

Introduction of Trains between Kandla 
and Vishakhapatnam 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col. 239 

Irrigation Projects Funded by Foreign 
Financial Institutions 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 473-78 

Mobile Medical Units (MMUs) 
(Deb. 15, Vol. III. 22-01-2009) 
Col 325-2& 

Naming ofBhuj Airport 
(Deb. 16, Vol. Ill. 23-07-2009) 
Col. 27 1-72 

NannadaAction Plan 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 46-47 

National Irrigation Projects 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 369-71 

National Urban Poor Fund 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 34 1-42 

NREGS 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 117-80 

Opening of Central Universities 
(Deb. 8, Vol. II, 13-01-2009) 
Col. 67-08 

PMGSY in Tribal Areas 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 428-30 

Railway Budget (2009-201 O)---{Jeneral 
Discussion 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 179-80 

ROB at Vadodaraand Rajkot 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 124-25 



620 LOK SABHA 

Salinity of Land 
(Deb. 4, Vol. II. 07-07-2009) 
Col 233-34 

Save the Girl Child 

A Hoc.tion for Agro and Rural 
Development 
(Deb. 10, Vol. II, 15-07-2009) 
Col498-S01 

(Deb. 10, Vol. II, 15-07-2009) Allotment of Shops at Railway Stations 
Col. 257-SI (Deb. 16, Vol. III, 23-07-2009) 

Setting up of Power Plants Col. 174 
(Deb. 7, Vol. II, 10-07 -2009) I Anti-Landmine Vehicles 
ColIn ! (Deb. 23, Vol. IV, 03-08-2009) 

Sh·ft· f W R '1 I Col 142 I tng 0 estern al way ! 
Headquarten ! Army Central Welfare Fund 
(Deb. 6, Vol. II, 09-07-2009) I! (Deb. 8, Vol. II, 13-07.2009) 
Col 221-22 Col. 425 

Shortfall in Production of Salt I Assistance to Kasbmiri Migrants 
(Deb. 8, Vol. 11, 13-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
Col. 374-75 I Col. 293-94 

Superfast train becweaI Gaxlhi Dham and ! Assistanu to NOOs for Welfare of Dalil 
Howrab I Comrmmity 
(Deb. 6, Vol. II, 09-07-2009) I (Deb. 13, Vol. Ill, 20-07-2009) 
Col. 145 1 Col. 44 1-42 

TOIal Sanitation Campaign I Atrocities against Women 
(Deb. 17, Vol. Ill, 24-07-2009) (Deb. 16, Vol. III, 23-07·2009) 
Col. 3S9-62 ! Col. 2IJ7 , 

Unspent MPLAD Funds for SCsISTs ! Availability of Herbs in Forest IIId Hil~ 
(Deb. 20, Vol. III, 29-07-2009)! Areas 
Col. 262 I (Deb. 15, Vol. Ill, 22-07-2009) 

Violation of Enviroamental Norms by Col. 35SoS6 
Ioduscrial Units II Ban on Hoardings alons NHS 
(Deb. 20, Vol. lit, 29-07·2009) (Deb. 24. Vol. IV, 04-01-2009) 
CoL 491-502 ! Col. S t 5 

Welfare Scheme for STs I Ban on Misleading and Surrogate 
(Deb. 7, Vol. II, 10-07-2009) I Advertisements 
Col. 38,69-71 ! (Deb. 19. Vol. 111. 28-67-2009) 

a.w.t, SIlriAlllolt lUI .. , i Col. 38-54 

Admission in K VS I Bjo.(jas Plants 
(Deb. I, Vol. II, 13.07-2009) I (Deb. 2, Vol. II, 03-07·2009) 
Col. lIS 1 CoI.SS4-SI 

Air Cargo at Major Airports I Cases of Blindness 
(Deb. 6, Vol. II, 09.07.2009). (Deb. I S, Vol. lit, 22-07-20(9) 
Col 266-67 I Col. 199-206 

1 
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Central Manpower Promotion Council ! Drought Affected States 
(Deb. IS, Vol. III, 22-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
Col.411-12 J CoI.S52-54 

Circulation of Fake Gas Cylinders 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 236-37 

Encroachment Alongside National 
Highways 
(Deb. 24, Vol. IV, 04-08-2009) 

Claim oflndian Territory by Nepal Col. 173 
(Deb. 5, Vol. II, 08-07-2009) I ExpenditurebySportsAuthorityofIndia 
Co1.4CJ6.97 (Deb. 9, Vol. II, 14-07-2009) 

Co-operative Banks COI.S17-18 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.430-35 

Complaints Regarding Public Grievances 
and Pensions 
(Deb. 15, Vol. III, 22-07-2009) 
Co\. 493-95 

Consumer Rights 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.457-5B 

Facilities for Vaishno Devi Pilgrims 
(Deb. 22, Vol. IV, 31-07-2009) 
Co1.515-17 

Filling of Backlog Vacancy 
(Deb. 5, Vol. II, OB-07-2009) 
Col 153-54 

Financial Assistance to KVIC 
(Deb. 14, Vol. III, 21-07-2009) 
Co\. 371-73 

Conuption in Judiciary 
(Deb. 25, Vol. IV, 06-0B-2009) Fire in Jhuggi Clusters 
Col. 247-48 (Deb. 19, Vol. III, 28-07-2009) 

CoI.372-73 
Credit Facilities by NMDFC 

(Deb. 21, Vol. IV, 30-07-2009) Fiscal Deficit 
Col. 73-76 (Deb. 17, Vol. III, 24-07-2009) 

Col. 476-n 
I>amage to National Highways 

(Deb. 19, Vol. III, 28-07-2009) Flying Clubs 
Col. 4 16-20 (Deb. 21, Vol. IV, 30-07-2009) 

Col. 233 
De-addiction Centres 

(Deb. B, Vol. II, 13-07-2009) 
Col. 102-05 

Demand and Supply of Gas 

Foreign Investment in Industries 
(Deb. IB, Vol. III, 27-07-2009) 
Col.ll~SO 

(Deb. 22, Vol. IV, 31-07-2009) Functioning of Private Airlines 
COt2S7-1O (Deb. 16, Vol. III, 23-07-2009) 

Denial of Visas to Sikh Pilgrims 
Col. 30-31 

(Deb. 10, Vol. II, 15-07-2009) Funds Allocation under CAPART 
Col. 176-77 (Deb. 7, Vol. II, 10-07-2009) 

Development of Agro-bascd Rural 
Industries 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 36-38 I 

Col. 208-20 

Funds for Maintenance of Slums 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 154 
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Funds for Professional Institutes 'I Need to develop Naimishrayana. a 
(Deb. 18, Vol. III. 27-07-2009) pilgrimage place in Misrikh 
CoI.4JO..33 ' . Parliamentary Constituency of Uttar 

Illegal Cultivation of Opium Pradesh as a tourist place (MUR 377) 
(Deb. 19. Vol. U1, 28-07-2009) (Deb. 6, Vol. II. 09-07-2009) 
CoL 282-83 CoL 309 

Illegal Export ofReadymade Garments Non-Fundional Bench of High Court 
(Deb. 2, Vol. II, 03-07-2009) I (Deb. II, Vol. III. 16-07-2009) 
Col. 395-96 I Col. 315 

Incentives/Concessions to Handloom I Opium Production 
Weavers I (Deb. 17. Vol. m, 24-07-2009) 
(Deb. t. Vol. It, 02-07-2009)! CoI.443-44 
CoL I S7-60 !. 

! Panchayat ElectIOns 
Inclusion of Religious P1aces in Tourist i (Deb. 17. Vol. IJI, 24-07-2009) 

Map I Col. 394-95 
(Deb. 26, Vol. IV, 07-08-2009) I 
Col 115-19 . Pending Industrial Projects 

i (Deb. 18, Vol. Ill. 27-07-2009) 
Increase in Unemployment ! CoI.267.Q 

(Deb. B. Vol. 11, 13-07-2009)! 
CoI.I87-U 1 Pending SchemesIProjects of Petroleum 

Inftltration in Jammu Ind Kashmir I Sector 
(Deb. 4, Vol. II. 07-07-2009) I ~e~ Vol. III, 16-07-2009) 
Col. 561-62 . 

Irrigation Schemes in the Coun1Jy I Per Capita Debt 8lU'den 
(Deb. 5, Vol. II, 01-07-2009) (Deb. 7. Vol. II, 10.07-2009) 
CoL 165-67 CoL 395-96 

JlIWDile Homes Pollution Free Rivers 
(Deb. 2, Vol. II, 03-07-2009) (Deb. 5, Vol. II, 01-07-2009) 
Col. 573 Col 137-40 

Lic:enses for Establishment ofSlecI PIImts Pollution Free Taj Mihal 
(Deb. 25, Vol. IV, 06-01-2009) (Deb. 10, Vol. II, 15.07·2009) 
CoI.212-16 Col S 19-20 

LoaDs for iostalliag Tubewelb ! Power Grid Stations 
(Deb. 17, Vol. III. 24-07-2009) I (Deb. 7, Vol. II, 10-07-2009) 
CoI.7J.90 I Col. 293 

Mi(~~ Privatisation/Di,iDvestment of 
e . 14. Vol. III, 21-07-2009) I Undertakings 

CoI.414-18 I (Deb. 6. Vo/. II, 09-07-2009) 
Modernisation of Railway Statioas 1 CoI,212-83 

(Deb. 6, Vol. II. 09-07-2009) (Deb. II. Vol. 1l1. 16-07-2009) 
Col. 168--70 Co1.322 
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Processing of Fishes Repair and Maintenance ofNHs 

(Deb. 25, Vol. IV, 06-08-2009) 
Col. 17-25 

(Deb. 14, Vol. 111,21-07-2009) 
Col. 446-52 

Production and Consumption ofTobacco 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 39&400 

Production of Aluminium 
(Deb. 24, Vol. IV, 04-08-2009) 
0>1.486-87 

Reservation for SC/ST in Private 
Companies 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 449-50 

Revival of Sick Steel Plants 
(Deb. 16, VoL III, 23-07-2009) 

Production of Coal ' CoI.240-41 
(Deb. 5, Vol. II, 08-07-2009)! Ring Rail Service 
CollIS-IS I' (Deb. II, VoL In, 16-07-2009) 

Production of Patriotic Films 1 Col. 302~3 
(Deb. 9, Vol. II. 14-07-2009) I Serials on Freedom Fighters on 
Col. 428-30 1 Doordarshan 

Production of Rural Industries I (Deb. 19, Vol. Ill, 28-07-2009) 
(Deb. '4, Vol. Ill, 21-07-2009) I CoI.437-43 
Col. 280-300 IS' f Co I ettmg up 0 nsumer Fora 

Projects Received by NSCFDC ! (Deb. 4, Vol. 11, 07-07-2009) 
(Deb. 18, Vol. III, 27-07-2009) I Col416-28 
Col. J76-90 Setting up of Industrial Units 

Promotion ofRcnewable Energy Sources i (Deb. 13, VoL III, 20-07-2009) 
(Deb. 7, Vol. II, 10-07-2009)! CoI.279-80 
Col38S-92 I Setting up ofNVs 

PublKationofBooks i (Deb. 23, Vol. IV, OJ-08-2009) 
(Deb. 24, Vol. IV, 04-08-2009) I Co\.292 
Col.J23-40 ,I Setting up of Technical and Non-

Railway Workshop TechnicaJ Institutions 
(Deb. 2), Vol. IV, JO-07-2009) I (Deb. 13, Vol. III, 20-07-2009) 
Col 161-62 II CoI.401~2 

Reception of DD and AIR Programmes Shortage of Coaches 
(Deb. 9. Vol. II. 14-07-2009) i (Deb. I, Vol. II, 02-07-2009) 
CoI.479 I CoI.3O-Jl 

Regulation of AirFares i Shortage of Fertilizers 
(Deb. 11, Vol. III. 16-07-20(9): (Deb. 6, Vol. II, 09-07-2009) 
Col. 1-3 i Col. 65-82 

Rehabililation of Surrendered Terrorists I Skill Development Training Programme 
(Deb. 9, Vol. n, 14-07-2009) (Deb. 26, Vol. [V, 07-08-2009) 
CoI.3~S7 I Col. 308-16 
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Subsidy to Farmers I Women Population 
(Deb. 14. Vol. Ill. 21-07-2009) i (Deb. 17. Vol. 111. 24-07-2009) 
Col. 83-84 i Col. 310 

I 
Supply of Coal 10 Industrial Units I· Workers of Closed Industrial Units in 

(Deb. 10, Vol. II. 15-07-2009) I OeJhi 
Co\.361-62 I (Deb. 23. Vol. IV. 03-08-2009) 

Stm'ey of Liyestock I Col. 348-49 
(Deb. 4, Vol. II, 07-07-2009) I Working Condition of Slum Dwellers 
Col.l56-57 i (Deb. 22. Vol. IV, 31-07-2009) 

Tasar Silk Production l Col. 391-93 
(Deb. 16. Vol. III, 23-07-2009) I Rawat.SluiHarisb 
Col. 273-15 ; 

. .: Employees' Stale Inswance(Amenc:lment) 
Term ~e~sit Schemes by Fmanclal! BilI.2009-1n1. 

Institutions 1 7 OS 2009 
(Deb. 2, Vol. II, 03-07-2009) i ~~8t,26. Vol. IV, o· - ) 
Col. 494-95 i 

Terrorist Activities in Pakistan I Workmen's Compensation (Amendment) 
(Deb. 20, Vol. III, 29-07·2009) I Bill,2OO')-1nL I IV 07-08-2009) 
Col. 335-36 I (Deb. 26. Vo . • 

! Col. 385 
Theft of Coal I 

(Deb. 15. Vol. III. 22-07-2009) I"Y'~riBilh.UPada 
Col. 5 13-16 Development of Minor Ports 

TobaccoBoard I (Deb. 18. Vol. III, 27-07-2009) 
(Deb. 13. Vol. III. 20·07·2009) I Col. 7-8 

Col. J64.66 ! Financ:e (No.2) Bill. 2009-Consid. and 
Trade Deficit 1 Pass 

(Deb. 23, Vol. IV, 03-0'-2009) I (Deb. 18, Vol. III, 27-07-2009) 
Col. ID-SO ! Col. 814-22 

i 
Universa1 Service Obligation Fund : General Budget, 2009-20 I O-General 

(Deb. ., Vol. II. 13·07·2009) I Discussion and Demands for Excess 
CoI.40I..()6 i Granls-{Oeneral). 2006-2007 

Unutilised Railway Land i (Deb.', Vol. II. 13-07-2009) 
(Deb. 21. Vol. IV. 30·07-2009) !. ColSS2-S7 
Col 196-97 .1 Railway Budget (2009-2010)--(jeneral 

Upgradation of ESJ Hospitals and! Discussion 
Dispensaries I (Deb. S. Vol. II. 08-07·2009) 
(Deb. 13. Vol. III, 20-01·2009)! CoI.802.a 
CoI.4tS-2J : ! Steps to Ensure Availability of Drinking 

Women m Circus . WaIcr in the CowlIry (Res.) 
(Deb. 26, Vol. IV, 07-01-2009) (~b. 21, Vot IV, JO-07 .. 2009) 
Col. 222 Cot 377-78 
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Ray, Shri Rudramadhab 

Academic Reform/Semester System in : 
Universities i 

Dahej-Vijaipur Pipeline Project 
(Deb. 2 I, Vol. IV, 30-07-2009) 
Col. 70 

(Deb. 13. Vol. III. 20-07-2009) I Declining Population of Animals in 
Col. 303-06 I Zoological Parks 

. . (Deb. 20, Vol. Ill. 29-07-2009) 
AdmIssIon of Students under Sports I Col. 280-304 

Quota ! 

(Deb. 23. Vol. IV, 03-08-2009) I Decontrol on Drug Prices 
Col. 103 i (Deb. 21, Vol. IV, 30-07-2009) 

'I Col.249-5O 
Advisory on Investments 

(Deb. 9. Vol. II, 14-07-2009) I Deemed University Status 
Col.261 I (Deb. 8, Vol. II, 13-07-2009) 

Col. 4 19-20 
Agricultural Research Centres 

(Deb. 24, Vol. IV, 04-08-2009) 
Col. 2&4-15 

Agricultural Research Policy 
(Deb. 24. Vol. IV, 04-08-2009) 
CoI.42S-26 

Demands for Grants (General)-
2009-2010-Ministry of Agriculture 
and Ministry of Consumer Affairs, 
Food and Public Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
CoL 564-67 

Allocation of Fcrtilizcrs I Demands for Grants (GeneraJ) 2009-20 10 
(Deb. 25. Vol. IV, 06-08-2009) I Re: Ministry of Women and Child 
CoI.I~17 I Development 

(Deb. 16, Vol. Ill, 23-07-2009) 
Allocation of Radio Frequency Col. 3~ 

<Deb. 23. Vol. IV. 03-08-2009) I 
Col. 25~ I Depletion of Water level in Dams 

i (Deb. 15, Vol. III, 22-07-2009) 
Carbon Space in me Almosphere I Col. 268-72 

(Deb. 15. Vol. III. 22-07-2009) 
Col. 547 Development ofTribal Areas 

(Deb. 2, Vol. II, 03-07-2009) 
Chinese Ban on Indian Products Col. 435-38 

(Deb. 18. Vol. Ill. 27-07-2009) I EMU S . be Delh' R . Col. 194-95 ervlces tween 1- ewan 
Routes 

Coastal Regulations 
(Deb. 5, Vol. II, 08-07-2009) 
CoL 367-68 

(Deb. 25, Vol. IV, 06-08-2009) 
Cot. 144-45 

I Enh~ncing Technical Capability of 
Commina: on Spectrum BIdders 

(Deb. 13. Vol. III, 20-07-2009) I' (Deb. 8, Vol. II, 13-07-2009) 
CoI.371-72 CoI.I0I-02 

Conununal Riots 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 267-68 

Environmental Clearance for Coal Mining 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 1M 



626 LOK SABHA 

Expon of Wheat and Rice i KRIBHCO Joint Venture 
(Deb. IS, Vol. III, 27-07-2009): (Deb. 4, Vol. II, 07-07-Z009) 
Col. 279-81 I CoL359-61 

I 
Extra Passengers on Board I Loss of Crops Due to Floods 

(Deb. 21. Vol. IV, 30-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
Col. 255-57 I Col500 

Family Nonns for LTC Claim i Loss to Agricultu~ 
(Deb. 20, Vol. III, 29-07-2009) \ (Deb. 9, Vol. II, 14-07-2009) 
Col 495-96 i Col. 34-36 

Fast Track Projccts 
(Deb. 24. Vol. 
CoI.79-80 

j 

i Menace of Touts 
IV 04-08-2009) I (Deb. I, Vol. II, 02-07-2009) 

, ! . Col 19-20 
i 

Flood Affected States I Missing Pictures of Moon Mission 
(Deb. 4, Vol. II, 07-07-2009) I (Deb. 20, Vol. III. 29-07-2009) 
CoL464-70 I Col. 96 

Gas from Prj C ." P , Modernisation of Artillery 
Sect VlIIle ompanaes lor ower r (Deb. 11, Vol. III. 27-07-2009) 

or , CoI263 
(Deb. 2, Vol. II, 03-07-2009) I . 
Col. 550-51 I Modernisation ofPoJice Fon:e 

IlJegaJCultivationofOpium i ~~~. Vol. II. 07-07-2009) 
(Deb. 19, Vol. III, 21-07-2009) I 
Col. 282-13 ! Multi-Produc:t SpeeiaJ f..c:onomic Zonea I (Deb. 13, Vol. HI, 20-07-2009) 

lmpactofOlobaJ WlnomicCrisis I CoL 17) 
(Deb. 26, Vol. IV. 07-08-2009) I 
Col. 211-12 ! National Spcl(tnlm Policy 

I (Deb. 23. Vol. IV. 03-08-2009) 
Import ofCoaJ by MMTC I Col. 427-28 

(Deb. 13, Vol. Ill. 20-07-2009) I 
Col. 1~5 ! Need to allocate SufficieDI hnds for 

I Kburda-80langirrailway line in Orissa 
Inwme from Buodlin& Handset I MUR 3m 

(Deb. 13, Vol. Ill, 20-07-2009) I (Deb. 10, Vol. II. 15-07-2009) 
Col 134-3S I Col. sa 

Income Tax Reflmd Need to open a Kendriya VldyaJaya at 
(Deb. 2, Vol. II. 03-07-2009) I BhIIjanapr in o..jam dilllrid of Orissa 
Col291.AJ3 ! (MUR3m 

I-'Iarif . Med: __ I.r.-_,C I'--! (Deb. 11. Vol. III. 27-07-2009) 
..... J;w aes m _I..I'IrnUI 0 .......... l Col 7J&.37 

(Deb. J 0, Vol. II, 15-07.2009) i . 
Col. 527-28 i Need to provide a Special RetiefPackagt' 

I for Oewlopment ofKandblma) disuict 
Khurda-801angir Rail Liftk I of Orissa (MUR. 377) 

(Deb. 1. Vol. 11, 02.07.2009) I (Deb. 6, Vol. II, 09-07-2009) 
Col. 15S ! CoUto 
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Need to set up additional Anganwadi 

centres in Kandhamal district of Orissa 
(MUR377) 

Refusal to provide Credit to Kingfisher 
Airlines 

(Deb. 25. Vol. IV. 06-08-2009) 
Col.330-31 

New Planes for Air India 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 145 

Nexus Between Lashker-e-Taiba and 
Maoists 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 469 

(Deb. II. Vol. 111,16-07-2009) 
Col. 24546 

Revenue from Spectrum Fee 
(Deb. 18, Vol. III, 27-07-2009) 
Co1.215-17 

Revision of Funds 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col. 83 

Sal and Siali Leaf Plates 
(Deb. 26, Vol. IV, 07-08-2009) 

Opening of Check-in Centres Col 109 
(Deb. 16, Vol. III. 23-07-2009) , 
Col. 231 I Sarva Shiksha Abhiyan 

i (Deb. 23, Vol. IV, 03-08-2009) 
Opening of LPG Agency in KancIhrnaL I Col. 357 

Orissa I 

(Deb. 25. Vol. IV, 06-08-2009) , SBILoansforBharti-MTNandKingfisher 
Col. 21 1-12 I Airlines 
.. I (Deb. 26, Vol. IV, 07-08-2009) 

Pendll\g RTI Queries , Col. 319-20 
(Deb. IS, Vol. Ill, 22-07-2009) I 
Col. 567-68 i Scheme for Urban Poor and Slum-Dwellers 

. . . i (Deb. 22, Vol. IV, 31-07-2009) 
Production ofOrguuc Turmenc I 

(Deb. 24, Vol. IV, 04-08-2009) i CoL 71-73 
Col. 26Q.61 ' Seizure of Drugs by USFDA 

Production of Spices 
(Deb. 19. Vol. 111, 28-07-2009) 

(Deb. 21, Vol. IV. 30-07-2009) 
Col 184 

Col. 181-84 Sharing of Electricity 
. fSoI E (Deb. 17, Vol. III, 24-07-2009) Promotion 0 ar nergy 

(Deb. 7, Vol. II. 10-07-2009) I CoL366 
Col. 371-72 Shifting of Rail way Projects from Bihar to 

Promot· fli . . Orissa I West Bengal 10ft 0 ounsm m . 
(0 b 26 V I Iv 07-08-2009) (Deb. 16, Vol. III. 23-07-2009) e. , o. , I Col 129 
Col.20~ I . 
. G neraI Ii Speed Censors in Aircraft 

RaIDI~Y B~et (2009-2010) - e i (Deb. 16, Vol. III, 23-07-2009) 
ISCUSSlOn I 

(Deb. S, Vol. II. 08-07-2009) I Coll23 
Col 708-10 I Spurious Drugs from China Under Made 

Reduction of Green House Gas Emission I in India Tag 
(Deb. IS. Vol. Ill, 22-07-2009) I (Deb. 8, Vol. II, 13-07-2009) 
Col. 218-19 Col. 223 
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Submefgence ofKrishna-Godavari Deltas , Captive iron ore mines for VSP 
(Deb. II, Vol. III, 16-07-2009) I (Deb. 6, Vol. II. 09-07-2009) 
Col. ~ i C.oI.232-33 

Supply of KG Gas to RNRL I-COld Storages Facilities 
(Deb. 16. Vol. Ill, 23-07-2009) I (Deb. 6. Vol. II. 09-07-2009) 
CoI.2~57 I Col137-40 

Transmitters at Borders I Computer Education in KVs and NVs 
(Deb. 24. Vol. IV. 04-08-2009)! (Deb. 23. Vol. IV. 03-08.2009) 
CoI.416-11 I Col. 70-72 

UnderdeveJoped and Backward Areas and i Consumption and Production of RKe 
R . (S . I P .. ~ ,I (Deb. 24. Vol. IV. 04-01-2009) 

eglon peela rOVISlons lor Col 354-55 
Accelerated Development) Bill, 2009 I . 
by Shri Ravindra Kumar Panday- ! Delhi Milk Scheme 
Consid. I (Deb. 19, Vol. III, 28-01·2009) 
(Deb. 22, Vol. IV. 31-07-2009) I ColIIUS 
Col173-&O ! Expansion of AA Y 

UDdmeaPowerCabie I (Deb. 24. Vol. IV. 04-01-2009) 
(Deb. 11. Vol. III. 24-07-2009) II CoI.342-SO 
Col n-18 . ExportofTelCtiles 

Violation of Norms b D d I (Deb. 2S. Vol. (V, 06-01-2009) 
. . . y eeme i Colli 1-13 

UnlversltlCS I 

(Deb. I, Vol. II, 13-07-2009) I ExIensionofLoandlroughMiao-FinInc;e 
Col. 191 Institution 

D ....... ~ri ... u-a._ ..... __ • I (Deb. 22, Vol. IV. 31-07·2009) 
-,.~ A.-a .----- I Col671-72 

Amendment to TRA( Act Installation of Pollution Control Devices 
(Deb. 8, Vo\. II. 13-07-2009) I ill Steel Plants 
Col 16) i (Deb. 21. Vo\. IV. 30-07-2009) 

Barmt Land ! Col. 12S-26 
(Deb. 24, Vol. IV, 04-01·2009) i Involvement of Corporate Sector in 
CoL 138 I E.dIalion Sector 

Breasl Feeding I (Deb. I. Vol. If, 13-07·2009) 
(Deb. 20, Vol. III, 29-07-2009) I Col. 74 
CoL ~ 70 I Loan to Fanners 

CANt"1 Punishment I' (Deb. 7. Vol. II. 10·07·2009) 
..,...- Col. 219-20 

(Deb. 6, Vol. II, 09-07-2009) I 
CoL 11-19 II Need to live Andhra Pradesh its due 

share of Water from River Krishna 
Captive Iron Ore Mines i {MUR 3m 

(Deb. 21, Vol. IV, 30·07-2009) I (Deb. 14, Vol. III. 21-07·2009) 
Cot46-47 I Col. S6%S 
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Need to give proper training to Assistant i Ultra Mega Power Projects 
RailwayDriversappointedinGuntakal I (Deb. 2, Vol. II, 03-07-2009) 
Division of South Central Railway Col. 609 
(MUR377) . 
(Deb. 8, Vol. II, 13-07-2009) Reddy,ShnGuthaSukhender 
Col. 471 , Assistance to craftsmen and weavers 

I (Deb. 6, Vol. II, 09-07-2009) 
Col. 275-76 Norms/Guidelines for Pathological Labs 

(Deb. 20, Vol. III, 29-07-2009) 
Cot. 44-45 

NPAs of Banks 
(Deb. 7, Vol. II, 10-07-2009) i 
Col. 290-91 

Power Generation 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 382-84 

CGHS Facility to Private Secretaries of 
MPs 
(Deb. 20, Vol. Ill, 29-07-2009) 
CoL 456 

Commissioning of New Airport 
(Deb. 6, Vol. II, 09-07-2009) 
CoL 223 

Complaint againstAICTE Officials 
Power Generation from Renewable Energy I (Deb. 23, Vol. IV, 03-08-2009) 

Sources CoL 17&-77 
(Deb. 22, Vol. IV, 31-07-2009) 
CoL 312 

Promotion ofRenewable Energy So~ 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 385-92 

Railway Budget-2009-201~eneral 
Discussion 

Diesel Multiple unit train 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 148 

Institute of Sports Medicine and 
Research 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 245 

(Deb. 4, Vol. II, 07-07-2009) NllionallrrigationProjects 
Col7S6-60 (Deb. 5, Vol. II, 08-07-2009) 

Sc;heme to Check Corruption I Col. 369-71 
(Deb. 20, Vol. III, 29-07-2009) Need for Procurement of Rice Stocks by 
Col. 462-63 FCI from the Farmers of Nalgonda 

Setting up of Ancillaly Production Unit 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 157 

district, Andhra Pradesh (MUR 377) 
(Deb. 4, Vol. II, 07-07-2009) 
CoL 589 

. I Need to open a Kendriya Vidyalaya in 
Shortage of Personneltn PMF I Nalgonda district, Andhra Pradesh 

(Deb. 24. Vol. IV. 04-08-2009) ! (MUR377) 
Col. 291-92 II (Deb. 23, Vol. IV, 03-08-2009) 

Small and Marginal Farmers ,CoI.454 
(Deb. 4, Vol. II, 07-07-2009) i Need to open an LPG Agency at 
Col. 85-87 I Annaparthy, district Nalgonda, Andhra 

Target under lAY I Pradesh (MUR 377) 
03-07-2009) I (Deb. IS, Vol. III, 22-07-2009) (Deb. 2. Vol. II. 

Col. 389--94 i Col. 595 
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Need to set up a Mega Cluster for i Amendment in Seed Act 
Handloom sectorin Nalgondadistrict.! (Deb. 24. Vo/. IV. 04-08·2009) 
Andbra Pradesh (MUR 377) Col. 47 1-73 
(Deb. 9, Vol. II. 14·07·2009) Awareness of Science Education 
Col. 579 (Deb. 13. Vol. III, 20·07·2009) 

Railway Budget (2009-201O)-General! Col. 137·38 
Discussion 1 Ban on Plastic Bags 
(Deb. 5, Vol. II. 01-07.2009): (Deb. 5. Vol. II. 01-07-2009) 
Col. TI4-75 i CoL 28-33 

Rajiv Arogyasbree Health Scheme ! Bonded Labourers 
(Deb. 10, Vol. II. 15·07-2009) I (Deb. 13, Vol. lit, 20"()7·2009) 
CoL 175-76 j CoI.4034t 

I 

Refugee International Convention I Business Schools 
(Deb. 20. Vol. Ill, 29-07·2009)! (Deb. 13. Vol. III, 20.07.2(09) 
Col 369 i Col. 273·74 

Resumption of Services at Warangal ! Cleaning up ofPSB Balances 
Airpon - (Deb. 17. Vol. Ill. 24-07-2009) 
(Deb. 6, Vol. II, 09.07.2009) Col. 135-37 
Col. 257-SB 

lOJVY 
(Deb. 7. Vol. 11, 10-07-2009) 
Col 379-82 

Six Lan8lc0fNH-9 
(Deb. 4, Vol. II, 07..()7-2009) 
CoL 345-46 

Special ReliefPacbge to farmers 
(Deb. 4, Vol. II. 07-07-2009) 
Cot 242-43 

ReIkty, Slari K.J.8.P. 

CommiUee onAlcoholism and Raagins 
(Deb. 20. Vol. III, 29·07-2009) 
Col. 460 

Direct Procurement of Rice &om Farmers 
(Deb. 4. Vol, II. 07..07-2009) 
Col 333.;14 

Employment in Organised and 
Unorpnised Sectors 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 286-92 

Expon of Manps 
(Deb. IS, Vol. III. 27-07·2009) 

Accidents on National Highways Col. I~ 
(Deb. 19, Vol. III, 28-07.20(9) ExponofMiIkProducU 
CoI.57~ (Deb. 23. Vol. IV, 03.08-2009) 

Additional Power Gencrlltion Capacity , Col. 4 19-20 
(Deb. 2. Vol. II, 03·07·2009) ; facilittestoConstrudtoni..abourm 
Col. 423·28 . (Deb. 8. Vol. 11._ 13·07-2009) 

Allocation of funds for Residential 
Coflqes 
(Deb. 13. Vol. III. 20-07.20(9) 
Col. 433 

Col. 73·74 

Farmers in Cooperative Societies 
(Deb. 24, Vol. IV. 04-01-2009) 
Cot I2&-29 
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FCIGodowns 

(Deb. 24, Vol. IV. 04-08-2009) 
Col. 391-98 

Financial Assistance to Tiger Reserves 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 193-96 

Fire in CCI Godown 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 83-84 

Implementation ofVAMBAY and SJSRY 
(Deb. 17. Vol. III, 24-07-2009) 
Co1.331-44 

Imports of Coal 

Medical Aid to CRPF Personnel 
(Deb. 14. Vol. III, 21-07-2009) 
Col. 241-43 

Metro Rail Projects 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 467-74 

Minimum Support Price 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 92-96 

National Conservation Policy for 
Historical Monuments 
(Deb. 10, Vol. II, 15-07-2009) 
Co1.36~ 

(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 1()6.()7 National Debt 

Incukating Science Temperament among 
Youth 
(Deb. IS, Vol. III. 22-07-2009) 
Col. 448 

Infonnalion Centres for NRls 

(Deb. 2, Vol. 
Col. 382-83 

II. 03-07-2009) 

National Technology Day 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 153-55 

(Deb. 15. Vol. III, 22-07·2009) I NewAnthraxVaccine 
CoI.3SI-53 (Deb. 20, Vol. III, 29-07-2009) 

Col. 266-67 Inter-State Transmission 
(Deb. 7, Vol. II. 10-07.2009); No Dues Certificate for Loan 
Col. 141-43 (Deb. 24, Vol. IV, 04-08-2009) 

Major Ports Affected by Economic: Col. 244-45 
Recession i Nomination in the World Heritage List 
(Deb. 18. Vol. III, 27-07-2009) (Deb. 5, Vol. II. 08-07-2009) 
CoI.384-86 Col. 33 1-32 

Mandatory Warning 
Products 

on Tobacco 

(Deb. S. Vol. II. 
Col. 329-30 

08-07-2009) ! 

Manganese Reserves 
(Deb Iq. Vol. III. 28·07-2009) 
Col.367~ 

ManuhlctUn: of Power Equipments 
(()eb 26. Vol. IV. 07·08·2009) 
CoL 219 

, 

Online Complaints 
('Deb. 19. Vol. III, 28-07-2009) 
Col. 330 

Power Generation by NTPC 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 380-82 

Prices of Milk Powder 
(Dcb. 19. Vol. III, 28-07-2009) 
Col. 27 1-74 
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Repatriation of Dead Bodies i Use of Science and Technology in the 
(Deb. 15. Vol. III, 22-07-2009) I Development of country 
Col. 324-25 i (Deb. 10. Vol. 11. 15-07-2009) 

f CoI.511-14 
Revamping of Higher EdtJaltion System ! 

(Deb. 8, Vol. II, \3.07.2009)! Vacancies in Railways 
Col. liS-IS (Deb. 16. Vol. Ill. 23-07-2009) 

Revamping ofPDS 
(Deb. 4. Vol. II, 
Col. 28J..85 

I Col. 68-72 
I 

07.07-2009) i Verification oflnvestmellt in Portfolio I (Deb. 26. Vol. IV, 07·08·2009) 
. Col. \31-32 
i 

Revival ofiT Sector I Wages WIder NREGS 
(Deb. I, Vol. II, 13-07·2009) (Deb. 22. Vol. IV, 31-07.2009) 
CoL 297-98 I Col. 19-33 

Revival ofWaIer Bodies in the Country I Welfare of Gold and Diamond Mines 
(Deb. 5, Vol. II, 08-07-2009)! Workers 
Col. 473-75 i (Deb. 8, Vol. II, \3-07-2009) 

Rise in.Sea Level 
(Deb. 10, Vol. II, 
Col2l9-9O 

I Col.218-19 
i 

15-07.2009) I Working of National Highway Laws 
I (Deb. 9, Vol. II, 14-07-2009) 
i Col.33-34 

Scheme for Development of Mushar i 
Community I Reddy. SIIrt M. Raja MolIn 

(Deb. I, Vol. II, 13·07-2009) !IOODaysPlanAgendaforTextilesSedor 
Col.9S I (Deb. 11, Vol. III, 16-07-2009) 

SeUiag up ofToll-Free Helpline I Col. 151-59 
(Deb. 23. Vol. IV, 03-08-2009) I Aerospace SEZ in Hyderabad 
Col. 57·59 I (Deb. 23, Vol. IV, 03-0.009) 

1 CotS3 ' 
Share of Power 10 Slales I 

(Deb. 22, Vol. IV, 31-07-2009) i Awarding ofNHDP Projects 
Col SSG-53 ; (Deb. 4, Vol. II. 07-07-2009) 

. i Col. 371 
Shifting ofVuakha Shipping Hatbour \ Bank Robberies 

(Deb. 13. Vol. III, 20-07-2009) I (Deb. 7, Vol. II. 10.07.2009) 
Col. 351-52 i GJI.I84-86 

Simhadri Power Project i Blacklisted Production Companies 
(Deb. 17, Vol. Ill, 24-O7-2009)! (Deb. 14. Vol. Ill. 21-07-2009) 
Col. 268 I Col. 118-91 

TrainiJlc Propllnma in Smalll,ndusrties I Central Tax Revenues 
(Deb. 19, Vol. III. 28-07-2009) I (Deb. 2, Vol. II. 03-07-2009) 
Col255-S6 : CoI.217-J8 
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Contamination of Ground Water ' Interest Payment by Nationalised Banks 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 26, Vol. IV, 07-08-2009) 
Col 176-80 Col. ISS 

Cruise Tourism I Issue Concerning Air India Employees 
(Deb. 7, Vol. II, 10-07-2009) (Deb. 16, Vol. III, 23-07-2009) 
Col. 287 CoLI 0 

Declaration of Swine Flu as Pandemic 
(Deb. S, Vol. II, 08-07-2009) 
Col2t6-19 

Demand and Supply of Petroleum 
Products 
(Deb. I, Vol. II, 02-07-2009) 
Col. 133-36 

Demand for Grants (General), 2009-20 I 0; 
Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.663-6S 

Loss of Foodgrains 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 29-44 

Loss of Railway Properties 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.22B-32 

Maternal Mortality Ratio 
(Deb. IS, Vol. III, 22-07-2009) 
CoI.Z16-79 

Measures to Check Naxalism 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 2-18 Effect of shortfall in rains on Kbarif crops 

(Deb. 9, Vol. II, 14-07-2009) 
Col 99-102 Measures to Tackle VIOlence 

(Deb. 4, Vol. II, 07-07-2009) 
Enhancement of Allocation under 

MPLAD Sc:beme 
(Deb. 10, Vol. II, IS-07-2009) 
Col 493 

Environmental Clearance to 
Developmental Projects 
(Deb. S, Vol. II, 08-07-2009) 
Col 4924 

Fake Foreign Drugs 
(Deb. S, Vol. II, 08-07-2009) 
Col. 141-42 

Fast TJ'8Ck Courts 
(Deb. I, Vol. II, 02-07-2009) 
Col 79-30 

Growth Rate of Insurance Companies 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.663-6S 

Indo-Pale Talks 
(Deb. 10, Vol. II, I S-07-2009) 
Col. 174 

Col 47J-72 

Nabonal Pbarmaceutical Policy 
(Deb. I, Vol. II, 02-07-2009) 
Col. 192-93 

Obesity among Wome:u 
(Deb. 10, Vol. II, IS-07-2009) 
CoL 373 

Occupational Diseases 
(Deb. 18, Vol. lII, 27-07-2009) 
CoL 179-86 

Overcrowding in Jails 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 249-S2 

Pre-Flight Alcohol Test 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL4l-44 

Rail Route Length in Andhra Pradesh 
(Deb. 21, Vol. IV, 30-07-2009) 
CoI.147-4B 
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Railway Budget (2009-201 O)---{ienera1 
Oiscussion 
(Deb. S, Vol. II, 01-07-2009) 
CoUll-32 

Reddy, Sbri M. Sreeaiv ...... 

J 5 Point Prognmme 
(Deb. 21, Vol. IV, lO-07-2009) 
Col. 107-01 

Revamping of Higher Education System Agreement for Rail Road System 
(Inb. I. Vol. II, 13-07-2009) (Deb. 16, Vol. Ill, 23-07-2009) 
Col. 115-11 I CoJ.151-52 

Rise in Swine Flu Cases Agreements with Foreign Countries on 
(Deb. 5, Vol. II, 01-07-2009) I Indian Workers 
Col. 38-48 I (Deb. IS, VoL Ill, 22-07-2009) 

Salary to Senior Managers of Air India ! Col. 512-13 
(Deb. 6, Vol. II, 09-07-2009) ; AnaemiaamongChiIdren 
Col 209 ! (Deb. 15, Vol. III, 22-07-2009) 

Setting up of Medical. Dental. Unani and Col. 193-98 
Ayurvedic: Colleges Antyodaya Anna YojaDa 
(Deb. 5, Vol. II, 01-07-2009) (Deb. 19, Vol. Ill. 21-07-2009) 
Col. 342-47 Col. 33-38 

Special Financial Package Asaessmeol of Apicuhural Produc:tioD 
(Inb. 2. Vol. II. 03-07-2009) (Deb. 5, Vol. II. 0'-07-2009) 
Col415 Col. 274-75 

Stlldeats going Abroad 
(Deb. 13. '\(4)>1. III. 20-07-2009) 
CaL202~ 

Awareoess aboul MSP 
(Deb. 14, Vol. III. 21-07-2009) 
Col. 335-36 

Study OIl Urbanisation I Benches of Supreme Court 
(Deb. 17, Vol. III. 24-07-2009) (Deb. 16, Vol. Ill. 23-07-2009) 
CaLS46 I Col265 

Tax Holiday to Health Sedor I Car Loan 
(Deb. 20, Vol. Ill, 29..01-2009) I (Deb. 22, Vol. IV. 31-07-2009) 
Col 1Sl-j9 CoLIQS.06 

TerroristAetivities I Cues wader MRTP 
(D~. 14. Vol. III. 21-07-2009)! (Deb.' 6, Vol. III. 23-97-2009) 
Col. Jt9..92 I CoL 296-98 

i 
UIrifoJ:m Wages UDder NREGS l Cascrin& Po&y ot'RaiIways 

(Deb. 2, Vol. II, 03-07-2009) I (Dob. I. Vol. II, 02..01-2009) 
CaL28W7 I Cot J9S 

Welfare Sc:Rema for Spans Persons Children in Entertainmeot IAduauy 
(Deb. 19, Vol. III, 2'-07-2009) I (Deb. 26. Vol. IV. 07-0 •• 2009) 
Col 43().32 Col.22S-l6 
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Commissioning ofTransmitters 

(Deb. 4. Vol. II. 07-07-2009) 
Col. 290-91 

Data Bank of Students Studying Abroad 
(Deb. 10. Vol. II. 15-07-2009) 
CollS-27 

Exploitation of Students by Agents and 
Middlemen 
(Deb. 10, Vol. II. 15-07-2009) 
CoI.SOMS 

Expon Duty on Iron Ore Ltunps 
(Deb. 7. Vol. II, 10-07-2009) 

Data of Mentally Retarded Children Co1.367-68 
(Deb. 13. Vol. III. 20-07-2009) I ExponofFisb 
Col. 372-74 (Deb. 23. Vol. IV, 03-08-2009) 

Decontrol of Sugar Sector Col. 336-38 
(Deb. 14. Vol. III. 21-07-2009) 
Col 179-80 Fake passpon 

(Deb. 20, Vol. III, 29-07-2009) 
Coll17-18 Decontrol on Drug Prices 

(Deb. 21. Vol. IV, 30-07-2009) 
Col249-SO Fake VIS8S 

Decrease in Prodw:tion of CPS Us 
(Deb. II. Vol. III, 16-07-2009) 
Col. 229-36 

Deemed Universities 
(Deb. 23. Vol. IV, 03-08-2009) 
CoI.l-S 

Discrimination against AIDS Patients in 
Hospitals 
(Deb. 20, Vol. III, 29-07-2009) I 

(Deb. 19. Vol. III. 28-07-2009) 
ColI94-9S 

Financial Scheme for Training to sc 
Students 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 393-95 

Food for Human Development 
(Deb. 9, Vol. II, 14-07-2009) 
Col 473 

Col. 336 Foreign Investment in Agriculture 
Displacement of Fishing Community 

(Deb. 24. Vol. IV. 04-08-2009) 
Col IS9-60 

Divestment of Steel PSUs 
(Deb. II, Vol. III, 16-07-2009) 
CoI.ll9 

(Deb. 24. Vol. IV, 04-01-2009) 
Col. 352 

Funds for UpgradationlModemisation of 
ESI HospitalslDispensaries 
(Deb. 18, Vol. Ill, 27-07-2009) 
CoI.4II-30 

Employment Generation in Tourism Sector I Gram Panchayat Vana Yojana 
(Deb. 22, Vol. IV, 31-07-2009) (Deb. 20, Vol. III. 29-07-2009) 
Col. S5S-S6 Col. 208 

Employment Opportunities Ground Handling Policy 
(Deb. 14. Vol. III, 21-07-2009) (Deb. II, Vol. III, 16-07-2009) 
Col. 395-97 Col. 312 

Establishment ofNew ESI Hospitals and 
Dispensaries 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 3CJ8.400 

High Breeds ofCattte 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 430-32 
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Implemeo1ation ofUlDS 
(Deb. 17, Vol. 1II, 24-07-2009) 
Col. 64-70 

Kisan Credit Cuds 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 302-06 

ImplemenUrtion oNAMBAYand SJSRY· loin under PMRY 
(Deb. 17, Vol. Ill, 24-07-2009) (Deb, 7, Vol. II, 10-07-2009) 
Col 331-44 Col. 261-62 

Import ofCbeap Alloy from China Meetin& with Finam:e Ministers of States 
(Deb. 23, Vol. IV, 03-08-2009) (Deb, 2, Vol. II, 03-01-2009) 
Col 260-61 Col. 54142 

ImpOrt of Railway Material M' . W A . I 1 
(Deb, 21, Vol. IV, 30-07-2009)! l~ ages to gneu tura 

Col. 81 (Deb. 13, Vol. Ill, 20-07-2009) 
Inc:rease in Child Labour Col. 135-37 

(Deb, 18, Vol. 111, 27-07-2009) 
Col 371-72 

Indian Youth Climate Network 
(Deb. IS, Vol. III, 22-07-2009) 
Col 493 

Inflow ofForcign Funds 
(Deb. 17, Vol. III, 24-07-2009) 
Col399400 

IDsurance Cover to Landless Families 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 34142 

Inter-Slate Trading Council 
(Deb. 8, Vol. II, 13-07-2009) 
Col.~21 

Modernisation of Artillery 
(Deb. II. Vol. III, 27-07-2009) 
Col. 263 

Modernisation of Non-Mdro Airports 
(Deb. I, Vol. II, 02.07-2009) 
Col 114-16 

MotrthJy Expenditure of Air India 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 86 

Municipal Solid Wutes 
(Deb. 26, Vol. JV. 07-01·2009) 
Col. 216-96 

National Commission for Unorpni.sed 
Inter-Slate Connectivity SdIeme Sector 

(Deb. 4, Vol. II, 07-07-2009) (Deb. 14, Vol. III, 21-07-2009) 
Col 453-SI Col. 439-44 

Interest Subsidy S@cme for HousiDs 1be NationaIlnipdon Projects 
Urban Poor (Deb. S, Vol. 11, 0'-07-2009) 
(Deb. 22, Vol. IV, 31-07-2009) I Col. 369-71 
Col 425 i 

. 1i *om Sector I National Skin DeveJopmeat Council InE ~ol. III, 20-07-2009) I ~~~;; Vol. III, 20-07-2009) 

Job Loss in Expon Units 
(Deb, 13, Vol. III, 20-07-2009) 
CoI.310-IS ! 

NOOs for Rural 0eve1opmeDt Projeetl 
(Deb. 17, Vol. III. 24-01-2009) 
Col. 4»64 
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NIF 

(Deb. 22, Vol. 
Col. 681 

I Rehabilitation by SCCL 
IV, 31-07-2009) (Deb. 10, Vol. II, 15-07-2009) 

One Laptop Per Child 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 173 

Operation of Pri vate Airlines 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.llS-16 

Pending Cues of Environment Clearance 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 369-72 

Production of Mangoes 

Col. 522-24 

Representation of Minorities in 
Government Services 
(Deb. 6, Vol. II, 09-07-2009) 
CoL 207-10 

Revival of Sick PSUs 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 248 

Rise in Sugar Prices 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 475-80 

(Deb. 4, Vol. II, 07-07-2009) Road Map for Bio-Technology 
Col. 96-97 (Deb. 10, Vol. II, 15-07-2009) 

Projec1SunderSGSY I CoL452-S4 • 
(Deb. 22, Vol. IV, 31-07-2009) RoadshowsinAustraJiaandNewZealand 

. Col.499-503 (Deb. 17, Vol. III, 24-07-2009) 
Promotion of Small Scale Industries Col. S49-SO 

(Deb. 4, Vol. II, 07-07-2009) Sale of Medicines meant forGovemment 
CoL S~ I HospitalsIDispensaries 

Quality Assurance Scheme for Food. (Deb. 5, Vol. II, 08-07-2009) 
Processing Units CoL 464 
(Deb. 16. Vol. III, 23-07-2009) 
Col 13-14 

Quality of Food Served in Trains 
(Deb. I, Vol. II, 02-07.2009) 
CoLlI 

Setting up of Airport at Ongole 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 237 

Setting up of Electronic News Gathering 
Units 

Ragging in CollogeslUnivusities (Deb. 24, Vol. IV, 04-08-2009) 
(Deb. II, Vol. II, 13-07-2009) CoL484-86 

CoU4-S6 . I Setting up of Petroleum and Natural Gas 
Rail Accidents and CompensatIon Appellate Tribunal 

(Deb. 2S, Vol. IV. 06-08-2009) (Deb. 6, Vol. II, 09-07-2009) 
eoLl~ CoL 245 

Raisin, of Fund Shortage of Coaches and Wagons 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 25, Vol. IV, 06.08-2009) 
CoL 237-39 CoL 57-58 

Registration of Indian Students Going Shortage of Power 
Abroad 9) /' (Deb. 2, Vol. II, 03-07-2009) (Deb. S, Vol. II, 08-07-200 CoJ.397415 
Col. 484 
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Smart C8I'd for Patients under NRHM 
(Deb. 10, Vol. II, IS-07-2009) 
Col. 368 

VAT Related Compensation 
(Deb. 2, Vol. II, 03-07-2009) 
Col 429-30 

SocialAuditofNltEGS Village and Rural Industries 
(Deb. 26, Vol. IV, 07-01-2009) (Deb. 4, Vol. II, 07.07-2009) 
Col. 10-19 Col. 319-28 

Special Provision for Disabled Persons Waiting List for Telephone Conneaions 
(Deb. 21, Vol. IV, 30-07-2009) (Deb. I, Vol. II, 13-07-2009) 
CoI.I6S 

Col. 167-70 
Subsidy on Kerosene 

(Deb. 11, Vol. m, 16-07-2009) WelfareSchemesforOidAgePersons 
Col. 297-98 (Deb. 8, Vol. II, 13-07-2009) 

Sugar Refining Capacity 
Col. 302-03 

(Deb. 9, Vol. II, 14-07-2009) Well Being of Fanners 
Col, 411-12 (Deb. 19, Vol. III, 28-07-2009) 

Temperature CoDtroIIed Food SIonge Col 473-74 
Godowns . I White Paper on WTO I.ssues 
(Deb. 24, Vol. IV, 04-01-2009) (Deb. 23, Vol. IV, 03-01-2009) 
Col. 307·14 Col 389 

TexriIes Raearch Associations World Bank Loan for Highway Project 
~~; Vol. IV, 06-01-2009) (Deb. 9, Vol. II, 14-07.2009) 

Col. 209-11 
Toild Facilities in Rural Areas 

(Deb. 2, Vol. II, 03-07-2009) World Banks 1Diti.8tive forTtF Rcserws 
Col 21 I-II (Deb. I S, Vol. til, 22-07-2009) 

Training of Omurs in Foreign 
InJtitutions 
(Deb. II, Vol. III, 16-07-2009) 
Col. 67-70 

UDivcnal Service ObJiptioD Fund 
(Deb. I I, Vol. III. 27-07-2009) 
Col, 73-76 

tJpcbItia& ofLaad Records 
(Deb. 7, Vol. II, 10-07-2009) 
Col3S-40 

lJppIdItioaofFlCiIiIieJ ProWled by SAl 
(Deb. 24, Vol. IV, 04-01-2009) 
CoI.449-SO 

v.c.nr Posts of CEO ofPSUs 
(Deb. '. Vol. n, 01-07-2009) 
Col. III 

Col. 435-39 

IWdy,SIIriM. v. ...... 
Demands for Grants (General), 2009-

20 I 0 ; Re: Ministry of Home Aft'airs 
(Deb. I S, Vol. III, 22-07-2009) 
CoL 691-92 

Reddy. Sltri S. JaIpaI 

McIro RaiJwIys(Arntndmed) BiB, 2009-
Consid. 
(Dcb. 2S, Vol. IV, 06-08-2009) 
Col. 333-36, 353-61 

McIro.RailwayI(Amendmert) Bill. 2009-
Int. 
(Deb. 24, Vol. IV, 04-08-2009) 
CoLS48-49 
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Rajghat Samadhi Committee-Elections I Railway Budget (2009-20 I O)--General 
(Deb. 2, Vol. II, 03-07-2009) Discussion 
Col. 64243 (Deb. 5, Vol. II, 08-07-2009) 

Reddy. Sbri s.P.Y. Col. 870-74 

Demands for Grants (General)- Roy, Sbri MaheDdra Kumar 

2009-20) O-Ministry of Agriculture Cyclone Relief 
and Ministry of Consumer Affairs, I (Deb. 4, Vol. II, 07-07-2009) 
Food and Public Distribution Col 25-3 I 
(Deb. 13. Vol. Ill, 20-07-20.)9) 
CoI.S9S-98 

General Budget-2009-2010-General 
Discussion and Demands for Excess 
Gnlnts-(General),2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 701-03 

Rlyaa, Slari Baju Ban 

Constitution (One HlDldred and Ninth 
Amendment) Bill, 2009-C0nsid. and 
Pass 
(Deb. 24, Vol. IV, 04-08-2009) 
Col.6Q0.02 

Delay in Payment of Salaries and 
Incentives to Air India Employees 
(Deb. I, Vol. II, 02-07-2009) 
Col 162 

Discrimination against Dalit Children 
(Deb. 13, Vol. III, 20-07-2009) 
CoI.402"{)3 

Killing of Rhinos 
(Deb. 10, Vol. II, 15-07-2009) 
Col 140-41 

National Irrigation Projects 
(Deb. 5, Vol. II, 08-07-2009) 
Col 369-71 

Demands forGnnls (GaJeraI), 2009-20 1 0; Problems Fac:ed by Tea Indusby 
Re:MinistryofHomeAffairs I (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 15, Vol. III, 22-07-2009) Col. 34-36 
Col. 749-S2 RAilway Budget (2009-2010)--General 

Roy, Prot Sa ..... 

Advisory Council ofDelbi Development 
Authority-Election 
(Deb. 7, Vol. II, 10-07-2009) 
CoI.4) 0-11 

Roy. Sbri Arja. 

Need to develop Sitamarhi in Bihar IS • 

Tourist Place and provide necessary 
infrastructure commensurate with 
International Standards for the 
Tourists (MUR. 377) 
(Deb. 1 S, Vol. 111, 22-07-2009) 
CoJ.60I~ 

Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col 888-89 

Roy. Slari Nrtpendra NatIl 

Atrocities against Minorities 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 269-70 

Atrocities OIl Dalits 
(Deb. 23, Vol. IV, 03-08-2009) 
CoL 135-36 

Augmemation of Towers Capacity 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 75-76 
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Awareness Procramme on Water 
Conservation 
(Deb. S, Vol. II, 01-07-2009) 
CoL 10 1'()3 

Ayurvedic:/Homoeopathic: Hospitals! 
Dispensaries 
(Deb. 20, Vol. III, 29-07-2009) 
CoLJ29..34 

Community Participation in Rural Water 
Supply 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 174 

Coafere:ac:e OIl Female Foeticide 
(Deb. 10, Vol. II, 15-07-2009) 
CoL 266 

Cc:mgestioD • DeIbi and Howrah Railway 
Stations 
(Deb. I, Vol. II, 02-07-2009) 
CoL 136 

Conservation of Forest in NorIb-Eassem 

Exploration of Oil and N8tura1 Gas 
(Deb. I, Vol. II. 02-07-2009) 
Col. 31-32 

Fe(ICing at Zero Point 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 23-27 

Flouting of Aircraft Safety Rules 
(Deb. 11. Vol. III, 16-07-2009) 
Col 196-97 

General Budget, 2009-201O-{Jeneral 
Dilc:ussion and Demands for Excess 
Grantt-(GeneraI), 2006-2007 
(Deb. ., Vol. II, 13-07-2009) 
CoI.614-IS 

Hosrcls for SC Students under JRCY 
(Deb. II, Vol. III, 27-07-2009) 
CoL 212-16 

Impact of Rising Number ofVebicles OIl 
EnVdOUDiCmt 
(Deb. 20, Vol. III, 29-07-2009) 
CoL20S-06 

States lndusoies in West Bengal 
(Deb. 20, Vol. Ill, 29-07-2009) (Deb. 13, Vol. III, 20-07-2009) 
CoL 72-74 CoL~S9 

Coasaructioa of Bridge ewer River Tona Jalpaipi DoonWshan Kendra 
(Deb. 14, Vol. III, 21-07-2009) (Deb. 4, Vol. II, 07-07-2009) 
CoL 402 CoL 256 

Cooc:b BebIr and BahqhIt Airpons 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col 139 

Delay in Sanction Plans in DDA 
(Deb. 2, Vol. II, 03-07-2009) 
CoUIS 

DoubIiag of Jalpaiguri-Bonpipon Rail 
Uae 
(Deb. II, Vol. Ill, 16-07-2009) 
Col.291-92 

Expenditure on Import of Railway 
Coaches 
(Deb. I, Vol. II, 02-07-2009) 
Col. 159-60 I 

Laying Railway Line from AUpurduar 
Junction to Bamanbat Station 
(Deb. II. Vol. III, 16-07-2009) 
ColJOl.09 

Loans for Rural Elec:lrific:alion 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 99-104 

I...oues SUffemt by CCI and HMT 
(Deb. II, Vol. Ill, 16-07-2009) 
CoL 41-49 

Need to expedite wmplction of Teesta 
Bamge Project (MUR 377) 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 574-75 
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Post Matrie Scholarship to OBC Students Teesta Irrigation Project 
(Deb. 18, Vol. III, 27-07-2009) (Deb. 10, Vol. II, 15-07-2009) 
Col. 278-79 CoI.437-38 

Production of Litchis Telecommunication Connectivity 
(Deb. 19, Vol. III, 28-07-2009) (Deb. 8, Vol. II, 13-07-2009) 
Col. 77-80 I Col. 106-10 

Promotion of Renewable Energy Sources i Urban Sanitation Programme 
(Deb. 7, Vol. II, 10-07-2009) (Deb. 17, Vol. III, 24-07-2009) 
Col. 385-92 CoL 261 ~3 

Propagation of Indian Culture 
(Deb. 10, Vol. II, 15-07-2009) 
CoL 100-02 

Recovery oflT Arrears 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 140-41 

Rise in Prices of Essential Commodities 
(DUR 193) 
(Deb. 25, Vol. IV, 06-01-2009) 
CoI.449-SO 

Schemes for Physically Handicapped 
Persons 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 379-84 

ShonIge of Power 
(Deb. 2, Vol. II, 03-07-2009) 
Colm .... lS 

Siliguri Air SIation 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.4lB-JC) 

Status of Bharal Bhari Udyog Nigam 
I..imited 
(Deb. I, Vol. II, 02-07-2009) 
Col. 220-22 

Subsidy on Fertilizers 
(Deb. 16, Vol. Ill, 23-07-2009) 
CoI.39-SO 

Survey on Aa;ricultural Land 
(Deb. 9, Vol. II, 14-07-2009) 
CoI.3S4-5S 

Vacant Posts in Labour Cow1s 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 140041 

Violation of RBI Guidelines 
(Deb. 17, Vol. III, 24-07-2009) 
CoL 4 I-SO 

Roy, Sllriluti Slultahdi 

General Budget, 2009-20 lO-General 
Discussion and Demands for Excess 
Gnmts-(GeneraI), 2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
Col 63 1-33 

a ..... Shri C.L 
Damage Caused by the usc of DDT 

(Deb. 24, Vol. IV, 04-01-2009) 
Col. 141 .... 2 

Demand for Grants (General), 2009-20 1 0; 
Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 722-23 

Slch •• ,ShriRakesh 
General Budget, 2009-201O-General 

Discussion and Demands for Excess 
Gnmt5--(GeoeraI), 2006-2007 
(Deb. I, Vol. II, 13-07-2009) 
Col.6B8-92 

Railway Budget (2009-2010)--GeneraJ 
Discussion 
(Deb. 5, Vol. II, 01-07-2009) 
CoI.M5-51 
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Salta, Dr. AIIap Ksnur 

Delay in Payment of Salaries and 
Incentives to Air India Employees 
(Deb. I, Vol. II, 02-07-2009) 
CoL 162 

Disaiminlltion against DaJit Childmt 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 4Q2.()3 

Flights between Raipur and Delhi 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 119-20 

Funds for Pi.sclcuIture 
(Deb. 19, Vol. III, 28-07·2009) 
Col. 27407S 

General BOOget-2009-20 1 ()..-.{JeneraJ 
Discussion And Demands for Exc:ess 
GnnIs--(GeneraI), 2006-2007 

Loss to Agriculture I (Deb. 9, Vol. II, 14-07-2009) 
(Deb. 9, Vol. II, 14-07-2009) Col.703-0S 

Col. 34-36 Integrated Programme for Old People 
SeIaIy, ......... KHt 

Motion Re: Revocabaa ofProcIamatim 
Issued by Praiclent in Relation to the 
State of Jharkband Statutory 
Resolution Re: Approval of 
ContintIl"CC in Force ofProcIamabon 
in Rapect of the Slate of .n.thaId. 
Jbarkband Budget 2009-10-0eaeral 
DSlllSica and nan.Is bGraals-
(lhRhand) 2009-10 
(Deb. 9, Vol. II, 14-07-2009) 
Col7S2-54 

s.n, Slari CIIud. ul 
AIIocabon far AI1ificiaI LimbsIEquipment 

Supply Scheme 
(Deb. II, Vol. III, 27-07.2009) 
CoL 201-02 

AIIoImeot of Coal BIocb 
(Deb. 20, Vol. III, 29-07-2009) 
Col 209-22 

AUacmeot of Excess Coe1 Blocks I 
(Deb. I Sf Vol. III, 22-01·2009) 
Col. 301 

Deodayal Disabled Rehabilitation 
Scbaae 
(Deb. 23. Vol. IV, 03-01.2009) 
Col. 77-80 

(Deb. 23, Vol. IV, 03-01.2009) 
Col2S2·S3 

Mining Lease to PSUs 
(Deb. 19, Vol. Ill, 28·07-2009) 
Col. 107-08 

Multi Level MIrketin& 
(Deb. 26. Vol. IV, 07-01-2009) 
CoL 1(J0.02 

OngoiaglPcndina Railway Project. in 
ChhattiJprb 
(Deb. II, Vol. III. 16-07-2009) 
CoL 113-84 

Railway 8udpt (2009-2010)--(ieacraJ 
DiKussion 
(Deb. S, Vol. II, 01-07-2009) 
CoI.594-9S 

Revenue of Tourism 
(Deb. 22, Vol. IV, 31-07·2009) 
CoL649-SI 

Sebeme for Adolacent Girls 
(Deb. 22, Vol. IV, 31-07-2009) 
Cal 229 

s.l, 5IIrt V .... .,.... 

Railway Budpt (2009-20IO)-Oeneral 
Discussion 
(Deb: S, Vol. II, 01-07-1009) 
CoI.8S2-54 
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Sam"", SbriA. 

AnganwadiIMini Anganwadi Centres 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 297-99 

Appointment ofChainnan ofNHRC 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 172 

Archaic Gas Regulation System 
(Deb. II. Vol. III, 16-07-2009) 
Col. 227-28 

Bench of Supreme Court in South India 
(Deb. I, Vol. II, 02-07-2009) 
Col. 130 

Encroachment on National Waterway 
No.3 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 356 

Establishment of Cashew Board 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 257 

Facilities at Thiruvananthapuram Airport 
(Deb. 16, Vol. III, 23-07-2009) 
CoI.I07~ 

FCIGodowns 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 329-33 

Commercial use of Vacant Land Formation of Railway ZonesIDivisions 
(Deb. 11, Vol. III, 16-07-2009) (Deb. 11, Vol. III. 16-07-2009) 
Col ISO ColIS9-a) 

Compensation for Acquisition of Land 
(Deb. 25, Vol. IV. 06-08-2009) 
Col 59 

Credit Growth RIle 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 30-31 

Decreasing Ground Water Level 
(Deb. 10, Vol. II, 15-07-2009) 
Col 409-1 I 

Demand for Grants (GenenJ), 2009-20 I 0; 
Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
Col62l-26 

Development of Central Fisheries 
Institutes and Marine Aquariums 
(Deb. 9, Vol. II, 14-07-2009) 
Col 107-08 

Development of Free/Open Source 
~ 
(Deb. 23, Vol. IV. 03-08-2009) 
Col. 102.03 

Deveklpment of Inland Waterways 
(De". 13, Vol. 111. 20-07-2009) 
Col 409-10 

Freedom Fighters Pension 
(Deb. 4, Vol. II, 07-07-2009) 
CoI.443-SI 

Hike in Air Fare and Passenger Amenities 
(Deb. I. Vol. II, 02-07-2009) 
Col. 187-88 

Implementation ofPrasar BbaratiAct 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 81-82 

Inconvenience to passengers at 
Thiruvananthapuram Railway Station 
(Deb. 11, Vol. III. 16-07-2009) 
CoI.29S-96 

Indian Prisoners in Foreign Jails 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 288-300 

Need to establish a welfare fund for the 
jobless Non-Resident Indians 
returning to India due to global 
economic recession (MUR 377) 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 573 
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Need to release a postal stamp in honour 
ofVaikuDtam Swamikal, a great social 
"ebiller ofK.cnIa (MUR 377) 
(Deb. 23, Vol. IV, 03-01-2009) 
Col 460 

Setting up of New Offices oflWAI 
(Deb. 13, Vol. III, 20-07-2009) 
Col27S 

Setting up of Research Centre for 
Ayurveda 

Need to set up a Cashew Board with its I (Deb. 15, Vol. III, 22-07-2009) 
Headquarters in Kerala (MUR 377) Col. 256-57 
(Deb. I. Vol. II, 13-07-2009), 
Col 471-79 I Situation arising out of large-scale loss 

OpeniDg of Help Desks Abroad 
(Deb. 5, Vol. 11, 01-07-2009) 
Col3l9-9O 

Operation of Air K.eraIa I 
(Deb. I, Vol. 11, 02-07-2009) 
Col 191-91 

of jobs due to retrenchment and 
closure of industries, including IT 
sector and steps taken by the 
Government in this regard (CA) 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 691 

Uaivenalisation oflCDS Scheme 
Patent Rights over Traditional Indian (Deb. 2, Vol. II, 03-07-2009) 

System ofThenlpeutic Pradices Col 437-39 

Utilisation of Forest lAnd CoL205-OI 
(Deb. I S, Vol. Ill, 22-07-2009) II 

(Deb. S, Vol. II, 01-07-2009) 
Proanmcat ofDefeDce EquipDeat ColIS4-SI 

(Deb. 23, Vol. IV. 03-01-2009) 
Col 391-93 

Pnft;ision of Quality MaIa'iaIIID SoIdicn Allocation oflCeroscDelLPG 
(Deb. 13. Vol. III, 20-07-2009) (Deb. 6, Vol. II. 09-07-2009) 
Col 12 Col 99-103 

RepJarisatioa ofWorken in FCI 
(Deb. 4, Vol. II, 07-07-2009) 
Col 219 

Revenue Eamcd by Major PotU 
(Deb. 13. Vol. III, 20-07·2009) 
Col 145-47 

Revolvin& FUDd 
(Deb. 17, Vol. III, 24-07-2009) 
CoL 319 

a.t WIp for Tourism Dnelopmenl 
(D.b. 17. Vol. Ill. 24-07-2009) 
Col.31-t1 

w.n RailhmA ..... 1i 
(Deb. 16. Vol. III, 23-07-2009) 
CoL 174-7S 

Aati-AdulleI8nt in Kerosene 
(Deb. 6, Vol. H, 09-07-2009) 
Coi.lS3 

Coastal RqulMiona 
(Deb. S. Vol. II, 08-07-2009) 
Coi.367.a 

Condition of Roads and BridpI in Goa 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 239-40 

IlIIJaIdI irOndsCO ..... )-2&X)9·3UO'-
Miniltry of Apiculture end Minisuy 
ofCGalumer Affairs. Food ad Public: 
Dillributiaa 
(Deb. 13. Vol. Ill. 20-07·2009) 
CoL604-0S 
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Demands for Grants (General), 2009-20 I 0; I SaroJ, Shri 1iarani 
Re: MinstTy of Home Affairs 
(Deb. 15, Vol. III, 22-07-2009) Ban on Plastic Bags 
Col 746-47 (Deb. 5, Vol. II, 08-07-2009) 

General Budget, 2009-2010~eneral 
Discussion and Demands for Excess 
Grants-(GeoeraI),2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 642-46 

Inc:lusion of Communities in ST List 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 393 

Introduction of a train between Vasco-
KcraIa 
(Deb. 6, Vol. II, 09-07-2009) 
Col 147 

Prevention of cruelty to Animals 
(Amendment) Bill. 2009 (Amendment 
of section II, de.) by Sbri Francisco 
SardiDba-1Dt 
(Deb. 2, Vol. II, 03-07-2009) 
Col 702'()3 

Projects under ASIDE 
(Deb. S, Vol. II, 13-07-2009) 
ColIS6 

Quoca of Foodpains Imder PDS 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 338-42 

Railway Budget (2009-2010)-Gcnera1 
Discussion 
(Deb. S, Vol. II, 01-07-2009) 
Col. 710-11 

Renewable Energy Projects 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. III 

Col. 33 

CGHS Facility to PIB Accredited 
Journalists 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 237-38 

Child Labour 
(Deb. 8, Vol. II, 13-07-2009) 
COl.S 

Demand and Supply of Ammonia Nitrate 
(Deb. 25, Vol. IV, 06-08-2009) 
CoLS3-S4 

Demmd for Grants (General), 2009-20 1 0; 
Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 746-47 

IlanmdsbOnns(GemnI)-2OOIJ..2010-
Ministry of Agriculture and Ministry 
of Consumer Affairs, Food and Public 
Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
CoL 57(). 72 

Dr:mImds forGnmts (GcoeraI), 2009-20 10; 
Re: Ministry of Home Affairs 
(Deb. 1 S, Vol. III, 22-07-2009) 
Col. 749 

Financ:e (No.2) Bill, 2009-Consid. and 
Pass 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 762-66 

General Budget-2009-201~ 
Right of Children to Free and C~lsory Discussion And Demands for Exc:ess 

Education Bill, 2009-Consld. and Grants--{GcneraI). 2006-2007 

Pus V I IV 04-08-2009) I (Deb. 9, Vol. II, 14-07-2009) 
(Deb. 24, o. , CoL 697-99 
CoI.7SO-S2 I 
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General Budget, 2009-IO-Gener.1 5aroj. Stari.aU Su ..... 
Discussion and Demands for Excess Allotment ofPCOs 
~GeneraI).2Q06.07 (Deb. 23, Vol. IV, 03-08-2009) 
(Deb. 6, Vol. II, 09·07-2009)' . Col.97.IOO 
Col. 45J..56 

Import of Cheap Goods 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 9 

Indian Missions Abroad 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 330-52 

Anganwadi Worken as Government 
Employees 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.3J6.37 

Awareness about Renewable Energy 
Sources 
(Deb. 26, Vol. IV, 07-01-2009) 
CoL 104-05 

Late Running ofTrains Betel Leaves Growers 
(Deb. 25, Vol. IV, 06-08-2009) (Deb. 19, Vol. III, 21-07-2009) 
ColIfi6.67 Col2SI-Sl 

Loan from Asian Development Bank i Classification as Superfast TraiDs 
(Deb. 25, Vol. IV, 06-01-2009),' (Deb. 25, Vol. IV, 06-01-2009) 
Col l23 Col. 159 

Need to provide stoppage to Commiaee on Economic 8Idtwardness 
Mumbai-bound Express Trains ofOBCs 
at Sarsati Railway Station. (Deb. 23, Vol. IV, 03-0'-2009) 
in Mac:hhlishahr Parliamentary Col. 31. 
Constituency. Uttar Pradesh Counterfeit Goods 
(MUR377) (Deb. 24, Vol. IV, 04-01-2009) 
(Deb. 15, Vol. Ill. 22-07-2009) Col. 211-20 

Col. 600 I DanIOdI for Granu (GenaaI), 2009-20 10; 
Railway Budget (2009-2010)-General Re: Ministry of Women and Cbild 

Discussion Development 
(Deb. S, Vol. II, 08-01-2009) (Deb. 16, Vol. III. 23-07-2009) 
toLI67-70 Col. 34S-SO 

Sleeper Coacbes in Corbett Park Expres.s , ~ PIogJalU11C ~ NlAM and 

~~ 16. Vol. III. 23-07-2009) I (Deb. 19, Vol. III, 28.07-2009) 

I Col~ 

Social Audit ofNItEGS Impact ofRuntI Development PrOP .. IUIIC 
(Deb. 26, Vol. IV, 07.08-2009) I (Deb. 26, Vol. IV, 01-08-2009) 
Col. 1 S ! Col268-69 

Social Security Sc:beme for Unorpniled I Inclusion of Waste Mlnagement in 
Workers I School Curriculum 
(Dcb. J 3, Vol. III, 20-07-2009) I (Deb. 23, Vol. IV, 03-08-2009) 
Col 22 1-22 I Col.396 

! 
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Management of Scooters India Limited 

(Deb. 21, Vol. IV, 30-07-2009) 
CoL 231 

National Rail Vakas Yojana 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 175-76 

Need to withdraw the decision to 
privatise the Scooters India Limited 
(MUR377) 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 732-33 

Non-Availability of Railway Land for 
Railway Projects 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 202-03 

Railway Budget (2009-2010}-General 
Discussion 
(Deb. S, Vol. II, 01-07-2009) 
Col. 671-72 

Rural Development Schemes 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 260-61 

Telecom Call Centres 
(Deb. 23, Vol. IV. 03-08-2009) 
CoI.2S3 

Train Accidents 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL 119-20 

Satpathy. Shri 1atbapbl 

Accidents in DMRC Projects 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 41-46 

Action Plan on Internal Secwity 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 25-26 

ADB fund for Urban Infrastructme 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 271-76 

Adulterated Cement 
(Deb. 23, Vol. IV, 03-08-2009) 
CoL 331 

Airport Development Fee from 
Passengers 
(Deb. 6, Vol. II, 09-07-2009) 

Sc:ooters India Limited Col. &-15 
(Deb. 21. Vol. IV, 30-07-2009) AlIotmentofCoaJ Blocks 
CoL2S1-S2 (Deb. 20, Vol. III, 29-07-2009) 

Sports Infrastructure in Schools and 
Colleges 
(Deb. 19, Vol. III, 21-07-2009) 
Col. 241-44 

Stoppage of Cbitrakoot Express at 

CoL 209-22 

Alternative Modes of Delivery of 
Highways 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 183 

Harauni Railway Station Appointment of Additional Solicitor 
(Deb. 2S, Vol. IV, 06-08-2009) General 
Col. 205-06 (Deb. 2S, Vol. IV, 06-08-2009) 

S · ~ W b Col. 110-12 warDlma Scheme lor omen Y I 
NBQ1)C Assistance to Flood Affected States 
(Deb. 18, Vol. Ill, 27-07-2009) I (Deb. 14, Vol. III, 21-07-2009) 
CoL.209-1O I CoI.191-96 

Target for Agricultural Production I Autonomy to CPSEs 
(Deb. 19, Vol. III, 28-07-2009) i (Deb. 16, Vol. III, 23-07-2009) 
Col. 349-56 I CoI.lSO 
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Banking Reforms 
(Deb. 2, Vol. 11, 03-07-2009) 
Col~ 

Before Takeoff Chedl of Airplane 
(Deb. 1I, Vol. III, 16-07-2009) 
Col.311 

Bilateral Agreement ~ Banks 
(Deb. 17. Vol. III, 24-07-2009) 
CoI.3SS-S6 

Cancellation ofCoaJ Linbge 
(Deb. 20, Vol. III, 29-07-2009) 
Col3l4-9O 

Cancer hlient Fund 
(Deb. 20, Vol. 111, 29-07-2009) 
Col 333-34 

Cbanges in Higher and Technical 
Education 
(Deb. 13, Vol. III, 20-07-2009) 
Col 117-11 

Closure ofExport Oriented Texliles Uoils 
(Deb. II, Vol. III, J 6-07-2009) 
Col 2 19-20 

Constitution of NItionaI Board for Ibc 
Development of Himalayan States 
(Res.) 
(Deb. 2, Vol. II, 03-07-2009) 
Col 741-43 

Digitalisation of Doordmban Studios 
(Deb. 19. Vol. III, 28-07-2009) 
Col 36&-69 

Exploration ofNew Oilfields by OVL 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 111-12 

Export of Cement 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 284 

Fake CUI'l'mC)' 
(Deb. 17, Vol. III, 24-07-2009) 
Col 139-40 

Finaoeial Assistance for UpJradation of 
Hospitals 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 292-93 

FiDanciai Assistance to Heal1b Projects 
(Deb. IS, Vol. III, 22-07-2009) 
Col 433 

0euaa11nsuraDce VenIure ofSBI 
(Deb. 26. Vol. IV. 07-01-2009) 
Col 202-03 

HiDdustID Cables Limited 
(Deb. 16. Vol. 111. 23-07-2009) 
Col 1CJ6.97 

Home Loan Products 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 324 r _____ ofCemeal 

--.,...-- Impact of Rise in PeIroIlDieleI Prices 
(Deb. I, Vol. II, 13-07-2009) (Deb. 19. Vol. Ill, 21-07-2009) 
Col. 290-91 Col. 476-77 

Demand for Grants (General), 2009-2010 Infi'utrucnlre Projects in Rural Backward 
Re: MiniJlry of Power Areas 
(Deb. 14, Vol. III, 21-07-2009), (Deb. 10, Vol. II, 15-07-2009) 
Col 614-20 I Col. 97-100 

Development of I...eadw:r Induttry I Investment in Road In&astnacaure 
(Deb. I, Vol. II. 13-07-2009) \. (Deb. 24. Vol. IV, 04-01-2009) 
Col. 41 1-12 Col 414 

Di&ital Transmitters 
(Deb. 24, Vol. IV. 04-01-2009) 
Col31J7 

1 

Joint Venture with Telecom Company 
(Deb. 22, Vol. IV, 31-07·2009) 
Col. I 1S-16 
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LeaecI P __ in Air India Fleet 

(Deb. 21, Vol. IV. 30-01-2009) 
Col. 196 

Loa to FiIhermeD 
(Deb. 26, Vol. IV, 01-01-2009) 
CoL 276, 

Medicinal aadAromatic: P .... 
(Deb. 9, Vol. II, 14-01-2009) 
CoL 202 

Mello RaiJwaya(AIIImdrDa) BiD, 2009-
Coosid. 
(Deb. 25. Vol. IV, 06-01-2009) 
CoL 342-43 

Modemiution of Armed Forces 
(Deb. I. Vol. II, 13-07-2009) 
CoL IS9-4iO 

Modenliulioa ofllPF 
(Deb. 25, Vol. IV, 06-01-2009) 
CoL 169 

MoU for ColJabontioD. Raearc:b aad 
Clinical Studies 
(Deb. 20. Vol. III, 29-07-2009) 
CoL 119-24 

NABARD Sd.me _Poor FIIIIIeIS 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 339-40 

NIIioaaJ BaIrd ... CIIss Xl1 ExIms 
(Deb. II, Vol. III, 21-07-2009) 
ColI49-SO 

NaIioaII MiDcraI Policy 
(Deb. 4. Vol. II. 07-07-2009) 
Col6U6 

New Population Polie)' 
(Deb. IS, Vol. III, 22-07-2009) 
Col 396-91 

NPAsofBanks 
(Deb. 2. Vol. II, 03-07-2009) 
CoL 187-90 

Ownership Rigbtto Slum Dwellers 
(Deb. 22, Vol. IV, 31-07-2009) 
CoL 426 

Pcading Bills &om Stale GowaiiiiNidl 
(Deb. 4, Vol. II, 07-07-2009) 
CoL 173-91 

Power Theft 
(Deb. 7, Vol. II, 10-07-2009) 
Col 11-74 

Proanmaat Price ofLcvy $apr 
(Deb. 24, Vol. IV, 04-01-2009) 
Col. 447-41 

ProtectioDIMaidteaaDee of Historic:al 
BridJeslMooume:ats 
(Deb. S, Vol. II, 08-07-2009) 
ColIS-I8 

Rail Line 011 Cost Sblring Basis 
(Deb. 25, Vol. IV, 06-0'-2009) 
CoI.22J-22 

Railway Budget (2009-2010)-Geaeral 
Discussiou 
(Deb. 5, Vol. II, 01-01-2009) 

. Col. 716-87 

Railway Projects in Orissa 
(Deb. 21. Vol. IV, 30-07-2009) 
Col 61 

NawalDa end MiDiraIDa PSU. Rajiv GandhiAdwalure Scheme 
(Deb. II. Vol. III. 16-01-2009) (Deb. 19. Vol. III. 21-01-2009) 
CoL 34-39 Col 253-S4 

Neet:.,expedile Ihe completion of All 
~ of Mcdic:al Science at 
Sij" Orisu(MUlt 317) 
(Deb. I S, Vol. 111. 22-01-2009) 
ColS02 

Removal of Environmantal Regulators 
60m 80IrdI of Companies 
(Dcb. 10, Vol. II, 15-01·2009) 
Col. 399-401 
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Revival ofiTI 
(Deb. 23, Vol. 
Col.24-2S 

.. . .. \ Vacant Posts in PSBs . 
IV, 03-08-2009) i (Deb. 17, Vol. tIl, 24-07-2009) 

I. Col412-13 
I,. '. 

Right ofChildml to r:ree and Compufsoty I vedic Mathemitics in Higher EducJti~ 
Education Bill, 2009~Onsid .. and i (Deb. 23, Vol. IV, 03-08-2009) 
Pass I Col. 386 
(Deb. 24, Vol. IV, .Q4-0K-2009) i . 
CoI.698-702· ! SatyllDanyana, Sbri Sancy 

J 

Rising Crime in Delhi . ! Acco\Dlting System 
(Peb .. 4. Vol,. II, 07-07-2009) I (Deb. 26, Vol. IV, 07-08-2009) 
Col 292-93 j Col. ns..76 

Seasonal Ban on Fishing j Architecture for Climate Friendly 
(Deb. 24, Vol. IV, 04-01-20oq) 1 Technologies . 
Col 487411 i (Deb. IS, Vol. m. 22-07-2009) 

Security to Senior Citizens . Col. 243 
(Deb. 9. VaLli. 14.01-2009) 1 Auditing Sys1em . 
Col. 523:-26 i (Deb. 22. Vol. IV. 3t-07~2009) 

Setting up Land Port Authority . Col 466-81 
(Deb. J9, Vol. lU1 ll-07-2009) Butterfly Parknnd Oardens 
Col4)5-16 . . ....... , . 

(Deb. IS, Vol. lit. 22-07-2009) 
stump in lDdusttia1 Growth Col 354 

(Deb. S, Vol. 11, 13-01.2009) i 
Col 52-54 Chilli Exports 

~·8Dd:Sub.-S'.'n dDrup.; 
(Deb. 15, Vol. III, 22-07.2009) 
Col. 301-02 

ToxiC Waste trom A,wiUniU:!n ~ 
jnOrissa 
(Deb.' 0, Vot. n. JS-01-20(9) 
Col267-68 

TnUps tbrQugb Cuttack Railway Station 
(Deb. 21. Vol. IV. 30-07-20(9) 
Col 128 

Transfer of Defence LandfO DMRC 
(Deb. 23, Vol. IV, 03-08-20(9) 
Col 236 

t,..ferofPradeop Harbour· 
(Deb. 24"Yol,. tV, 04-0~-20()9) 
Col13S· , 

Urban Poverty AJleviatioaSchi!imei 
(Deb. 17, Vol. fII, 24-07-2009) 
CoI.148-S5 

(Deb. I.S, Vol. ut, 2!-01-2009) 
eot355-S9 ... . 

Common Code ofCODduct fotMarbcing 
ofMedK;~ 
(Deb. 21 , Vol. IV, 30~1J7-20()9) 
C.oI.62 

Creation of Employment in Uaorpnised Se<:lor .. 
(Deb. 18, Vol. III, 27.07-2M9) 
~.354-55 . 

F.xport{)fRice 
(Deb 18. Vol. 1If. 21-01·2009) 
Co1.3%-97 

Facilities (of'the N.ucmal H~Team 
(Deb. 24, Vol. IV, 04~O8~2(09) 
.C9L 271·72 ' 

Food Crisis , . 
(Deb. 24, Vol. IV, 04-01-20(9) 
Co1.41S·16 
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GI. Applic:ation for Bydagi Chilli Parity between RRBs and PSBs 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 273 

(Deb. 22, Vol. IV, 31-07-2009) 
Col. 549 

GIobalIP Index j Primary and Secondary level Teaching 
(Deb. 23, Vol. IV, 03-08-2009) I (Deb. 23, Vol. IV, 03-08-2009) 
Col. 59-60 Col. 408-12 

Growth Rate in Agriculture Sector I Problems of Diamond Industry 
(Deb. 14. Vol. Ill. 21-07-2009) (Deb. 13, Vol. 1Il, 20-07-2009) 
Col. 122-26 Col. 158-60 

Holdings oflndian Companies in Private 
Sector Banks 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 381-82 

Procurement of Cotton 
(Deb. 21, Vol. IV, 30-07-2009) 
CoI.I~30 

Producti9nofTea 
Import Policy for Sugar (Deb.l~i "el. llJ, 27-07-2009) 

(Deb. 18, Vol. Ill. 27-07-2009) Col23l4l\ 'fl. 
Col. 93-94 , Pr~~~!t;> 

Investment for Mega Steel Projects I(D~'l':.~;.." It;' 29-07-2009) 
(Deb. 21. Vol. IV, 30-07-2009) ! CoI.4SJ:n"'/r<; 
Col 199-200 I ">,' "" 

I RBI Measures for Revival of Economy 
InvCS(ors Protection Fund I (Deb. 17, Vol. III. 24-07-2009) 

(Deb. 17, Vol. Ill, 24-07-2009) I CoL 548 
Col. 473-74 I 

. I Removal of Ban on Future Trading 
Less Resources for Smaller Compames I (Deb. 24, Vol. IV, 04-08-2009) 

(Deb. 16. Vol. III, 23-07-2009) Col 126 
Col. 73 I 

I S. s. Tarapore Committee 
Mid Day MealScbeme, (Deb. 17, Vol. III, 24-07-2009) 

(Deb. 13. Vol. III. 20-07-2009) I CoI.269-72 
Col. 275-76 

, Security Cover to Historical Monuments 
National Games , I (Deb. 14, Vol. 1II, 21-07-2009) 

(Deb. 14. Vol. III. 21-07-200~) Col. 256-57 
CCt3~35 I 

• .' I Sugarcane Production 
,- Natural ResOW'Ccs on Sustamable BasIS I (Deb 14 Vol III ., 1-07 -2009) 
. (Deb. 20, Vol. III. 29-07-2009) I Co1.337-42 . ,-

Col. 127 I 
Supply of KG Gas to RNRL 

Negligence by ~Ito~l 22-07-2009) i (Deb. 16. Vol. III, 23-07-2009) 
(Deb, 15. 0, , I Col. 256-57 
Col, 457·58 I 

d' ! Tobacco Consumption by Women 
0tT.Budget2E2>''J'C; t7v 31-07-2(09) i (Deb. 15, Vol. III, 22-07-2009) 

(Deb. • o. • . Col 359-60 
Col. 3S2-53 I· 

f 
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Transmission Losses 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col 352-53 

Underground Oil Storaae 
(Deb. 21. Vol. IV. 30-07-2009) 
Col 203-04 

Sayeed.SIlriltalDcl6la 

Finance (No.2) Bin. 2009-C0nsicllDd 
Pass 
(Deb. 18, Vol. III, 27-07-2009) 
Col~ 

Scindia, Shn.ati V .......... ,IilaJc 
Infrastructure for Basic Sporti JoYoutb 

(Deb. 9, Vol. IL. 1~,.1~2009) 
Col 11-19 " 

Se ... 1ai, Sltri s.. 0: .... :;'. ..':< :.-', - . 

:·~<!~:~~:'/:~S j.~:' -': ~:{:" , 
Airport at Salem "". " t. e,', ' "~,'I"~ 

(Deb. I, Vol. 1't?:,);~*2009) 
ColII8-89 ' '., ' 

Assistauce to States for Coastal Security 
(Deb. 9, Vol. II, 14-07-2009) 
Col 1-8 

Capitalioo Fee 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 292-94 

~ of Transgenden 
(Rt,b. 9, Vol. II, 14-07-2009) 
Clfl12 

Central Assistao,e for Rain Water 
Harvesting 
(Deb. 5, Vol. II, 01-07-2009) 
Col211-13 

Deemed University Status 
(Deb. 8, Voi. II, 13-07-2009) 
Col 4 J9-20 

Demand and Suppty ofFertiliterJ 
(Deb. 25, Vol. IV. 06-01-2009) 
Col 94 

Food Processing Unit in Tlmil Nadu 
(Deb. 11, Vol. 111, 16-07-2009) 
Col14S46 

Foreip UDiversitieI 
(Deb. I, Vol. II, 13-07-2009) 
Col. 7-14 

Forms for 0peIlina ofBlak ACCOUIII 
(Deb. 26, Vol. IV. 07-01-2009) 
Col. 329-30 

Hcabb Care OCUrt.D Poor 
(Deb. S, Vol. II. 01-07-2009) 
Col 33-36 

Hydro Power Projects by Nne 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 201-10 

ImpIIriIies in MedicallDealal CoDItJes 
(Deb. 10, Vol. II. 15-07-2009) 
ColS27-2I 

Nabaaal AgrialIturalIDlurlDce ScbIme 
(Deb. 24, Vol. IV, 04-01-2009) 
Col 13 

Need to SlOp the constructioD of a .. 
across river PaIIr in AadIn Pradesh 
(MUa377) 
(Deb. 20, Vol. III, 29-07·2009) 
ColS37-31 

RepJlQnJOstplofPriwle ......... , 
Clinic;slNuniDa Homes 
(Deb. 10, Vol. 11. 15-07-2009) 
CoI.I94-9S 

~ofSE8s 
(Deb. 7, Vol. II. 10-07-2009) ~ 
'~\;:<c,~'ili ColW'i ~~ 

Riahtof~toF .. and~ t~ 
EchIcation Bill, 2009 Ceaticl. IDd ~ 
PUs 
(Deb. 24, Vol. IV, " .. t~2",) 
Col 10447 

~~t to Families Alfected due to JUIe ib Pric:eI of EueacieJ ComIDodkies 
'\" AcqullJtlOO of Laftd (DOlt. 191) 

(Deb. I, Vol. n, 02~07"2009) (Deb. 2S, Vol. IV, 06-01-2009) 
Col 116 Cil42t-27 
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Shelter Homes for HIV I AIDS Patients 

(Deb. S, Vol. II, 08-07-2009) 
Col. 339 

SlepI to Ensure Availability of Drinking 
Water in the Country (Res.) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col36S-66 

Constitution (One Hundred and Ninth 
Amendment) Bill, 2009-C0nsid.. and 
Pass 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 602.{)4 

Contribution to food processing sector 
toGDP 
(Deb. 6, Vol. II, 09-07-2009) 

Supply of lnununo-suppressive Drugs Col 23 
(Deb. S, Vol. II, 08-07-2009) Corn Prices 
Col4S6 (Deb. 23, Vol. IV, 03-08-2009) 

Unmanned level crossiDg CoL26I~2 

(Deb. 6, Vol. II. 09-07-2009) Creation of Employment in Unorganised 
Col 140-41 Sector 

UlOofCfLa 
(Deb. 7, Vol. II, 10-07-2009) 

(Deb. 18, Vol. III, 27-07-2009) 
CoL3S4-55 

Col. 262~ Degradation of Mines 

Actioa PWD for 8PL Persons 
(Deb. S, Vol. II, 08-07-2009) 
Col36U4 

AyurvediclHomoeopatbic Hospitals! 
Dilpensaries 
(Deb. 20, Vol. III, 29-07-2009) 
Col 329-34 

Bailout PlaD for Private Airlines 
(Deb. 21, Vol. IV. 30-07-2009) 
Col 111-12 

Coal Production durio, Eleventh and 
Twelfth PlaDs 
(Deb. 20, Vol. III, 29-01·2009) 
Col3Ql.09 

CompuJIory Poaa ofl*torS in Rural 
Areu 
(Deb. U, Vol. III, 22-07-2009) 
CoLS43 

(Deb. 20, Vol. III, 29-07-2009) 
Col 497 

Delay in setting up AIIMS like 
Institutions 
(Deb. S, Vol. II, 08-07-2009) 
Col 233-34 

Development ofTnbaJ Areas 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 435-38 

Drought Resistant Seeds 
(Deb. 19, Vol. III, 28-07-2009) 
CoL 392-93 

Educationally BacIcward States 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 214-15 

Exports from SEls 
(Deb. lB, Vol. III, 27-07-2009) 
Col. 365 

Food Items in Trains 
(Deb. 21, Vol. IV, 30-07-2009) 
CoI.2S0-51 

Cooservation and DevetopmeDt of Mines Foreign Banks 
(Deb. 14, Vol. III, 21-07-2009) (Deb. 22, Vol. IV, 31-07 -2009) 
Col. 9-10 Col. 668-69 
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Four Laning of NH-S I' Railway Over-Bridge at Soro Level 
(Deb. 4, Vol. II, 07-07-2009) Crossing Gate 
CoLII5-l7 I (Deb. 2 t, Vol. IV. 30-07-2009) 

Inland Water Ferry and Sea Cargo I Col54 
Services 1 Refund to Exporters 
g>~~8 18. Vol. III. 27-01-2009) I (Deb. 26. Vol. IV, 07-08-2009) 

o I Col t 43-49 
Javed Chowdhry Committee Repon· . 

(Deb: t S, Vol. Ill. 22-07-2009) RegeneratiOn of Degraded ForestArca 
Col 528-29 (Deb. 20, Vol. III, 29-07.2009) 

I Col14t-43 
Jute Production I 

(Deb. 2S, Vol. IV, 06-08-2009) I' ROIIdOver-Bridges 
CoL 251-S2 , (Deb. I, Vol. II, 02-07-2009) 

Land OIl Lease in Orissa ! Col. 125 
(Deb. 21, Vol. IV, 30-07-2009) Setting up of HoldingCompat)' by Banks 
Col 131-32 (Deb. 26, Vol. IV, 07-0'-2009) 

MDT Arjun Col. 98 
(Deb. 8, Vol. 
Col 16 

Mining College 

Il, 13-07-2009) Setting up ofNewTechnic:a11ftStitutes 

(Deb. I. Vol. II, 13-07-2009) 
Col 197-99 

(Deb. 18, Vol. III. 27-07-2009) 
Col 92-93 

National Power TraiDiDg Institutes 
(Deb. 2. Vol. II, 03-07-2009) 

Setting up of World Class tlGMnities 
(Deb. 8, Vol. U. 13-07-2009) 
Col.~ 

Col. 441-42 SexEduc:ation in Schools 
Nunitious food I (Deb. 18, Vol. III, 27-07.2009) 

(Deb. 17, Vol. Ill, 24-07-2009)! CoI.23.7-38 
Col 131 ! Shippina Projects 

Package for Coffee Growers I (Deb. J 8. Vol. III. 27-07 .. 2009) 
(Deb. 23, Vol. IV, 03-01-2009) 11 CoD88 
Col. 26-28 

I Shortage of Rail Racb 
Pension to Sports Persons ! (Oeb. 16. Vol. "JU. 23-07-2009) 

(Deb. 19, Vol. III, 28-07-2009) I Col 71 
CoL 101-09 ! . 

Prices of Com ! Situation arising due to export of nOD-
(Oeb. 19. Vol. 111. 28.07-2009) '!~ Basrnatl Ric. e to t.enain countries in 
Col. 331 violation of Government Guidelines 
. and saeps taken by the Government in 
Rai=~ (2009-20I0)-Genera1 reprdtbemo(CA) 

IOU 
(Deb. S. Vol. 11. 08.07-2009) (Deb. 21, Vol. IV, 30·07·2009) 
CoL 591-94 Col. 265 
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Situation arising out of Drought and I General Budget-2009-2010-General 
Floods in Various Parts of the Country I Discussion and Demands for Excess 
(OUR 193)·· ! Grants (GeneraI),2006-2007 
(Deb. J9, Vol. 1II,28-07-2009) I (Deb. 7, VoI.II,IO-07-2009) 
CoLS19-42 I Col. 442-46 

I 
South Asia Housing Fonun I IT Assessment related to Satyam Seam 

(Deb. 26, Vol. IV, 07-08.2009) I (Deb. 26, Vol. IV, 07.08-20(9) 
Col. 369 CoI.IS6-87 

Subsidy to Food Processing. Units I Limited Liability J»artnershipAct 
(Deb. 21, Vol. IV, 30-07-2009) i (Deb. 25, Vol. IV, 06-08-20(9) 
CoI.21i'20·· I CoL 252-53 

.Targets under PMGSY I Need to allowplying ofVehicuJar Traffic 
(Deb. 17, Vol. III, 24-07-2009) ! duringNightTimeonNH-212between 
Col 30 i Kera1a and Kamataka (MUR377) 

; (Deb. 25, VoL IV, 06-08-20(9) 
ThennatPoWer Plants 1 CoLJ2.>26 

(Deb. 2, Vol. 11. 03-01-2009): 
Collll~7 i Participation of Private Sec:tor.,ju Rural 

i Development 
Underdevelopedand8ackwardAreasand I (Deb. 22, VO\. IV, 31~07.2009) 

Region (Special Provisions for I • Col336 
Accelerated Development) Bll~ 2009 ! 
b Shr' R . dr Kumar P d I Payment of Arrears oftbe Deceased 

Y .. I aVlD a . . an ey-·I (Deb. 26, Vol. IV,· 07..()8-2009) 
Consld, . ! Col 'lfJ6.07 
(Deb. 22, Vol. IV, 31-07-2009) I . 
Col. 767-71 I Ranganatb Mishra Commission 

I: S P : (Deb. 1, Vol. II, 02-07-2009) 
Welfare Schemes Jor ports ersons I Col 175-76 

(Deb. 19. Vol. ItJ, 28-07-2009) .. . 
CoI.430-12 . Regional Directorates . I (Deb. 25, Vol. IV, 06-08-20(9) 

World Bank and ADB Loan for Tounsm I Col. 176-TI 
Sector ! 
(Deb. 22. Vol. IV, lH)7-2009) ,'Representation of Mino. rities in 
Col. 122-23 Govermnent Services . 

, (Deb. 6, VoL If,09-07-2009) 
Shauvas,Shri M,L I Co1.207-lQ 

Contat. . .t £:ode. .fOt' EJeGtro. nic M.Cdia .1 Representation of M'morities in Private 
.. (Deb. 9, Vol. ll. 14-07-2009) Sector 
. Co1.22 ! (Deb. I. Vol. II, 02-07-2(09) 

Defunct Companies i Cot 294 
(Deb, 25. Vol. IV, 06-08-2009) i Right of Children to Free and Compulsory 
Col. 228-29 ! Education Bill, 2009-Consid. and 

. Pass 
Equal Opportwuties Commission ··1· (Deb. 24, Vol. IV, 04-08-2(09) 

(Deb .. I. Vol. II, 02-07.2009) Col. 732-35 
CQI.~3J . I 
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SCatuIoIy Auditors 
(Deb. 2S, Vol. IV, 06-0'-2009) 
Col 117 

SIudy 08 Dem.d ofFertiI~ 
(Deb. I, Vol. II, 02-07-2009) 
Col. 221-29 

SU.br. Slari ....... alilll K ...... 
11nrI 

CaIIral DiAster Mae. mad AuIhority 
(Deb. 24, Vol. IV, 04-01-2009) 
Coll2S-26 

ExtndiboD ofFQIitna 
(Deb. 24, Vol. IV, 04-01-2009) 
Col314-IS 

FGRip E"""'np a-w 
(Deb. 26, Vol. IV, 07-01-2009) 
CoI.I74-7S 

FORip Puticq,.tioD ill New Power 
ProjecU 
(Deb. 26, Vol. IV, 07-0'-2009) 
Col. I""" 

_pted DewqlDf'lt of AIIIri w.pa 
Bonta-
(Deb. 26. Vol. IV, 07·01-2009) 
CoI.2Q..63 

Need 10 provide fIaaciaI pecbp for 
deYClopneIII of1Jteasilad Hlndloca 
induscries ill JOwIiw.ct. Slat K.IR 
Napr Parliamentary Coutitueacy. 
ua. PrIdeIh (MUR 377) 
(Deb. 24, Vol. IV. 04-01-2009) 
ColS79-tO 

It.aiJ F8CtoIy 
(Deb·i 21. Vol. IV, 30-07-2009) 
Col~ 

Raitway 8udpt (:z009..2010)-Oeacral 
Discussion 
(Deb. S, Vol. II. 01-07.2009) 
ColS70-72 

su.dIa,SIt ..... UJ. 

Demands for 0rIIIII «(icoemI) 2009-20 I 0 
R.: Ministry of WOlDOn aDd Child 
Development 
(Deb. 16. Vol. III, 23-07·2009) 
Col. 319-11 

SIaariq, Art s.D. 

o.a-d far GrIDIS (General), 2009-20 J 0; 
k: MiDiIby ofrow. 
(Deb. 14, Vol. III, 21-07.2009) 
Col 107.(J1 

DelJlmdlba...(a...I)2009-1010-
Mini.try of HulIWl a.lOure. 
~ 
(Deb. 10, Vol. II, 15-07·2009) 
CoUll 

GeaeraI 8uc1pt, 2009-201o-Geaeral 
Dilculaioa ad """"* for ex... 
Or-.(GeaaI).2006-2007 
(Deb. I, Vol. II, 13-07-2009) 
ColS74-76 

ImIpIIritieI.AppWllIlWat ill CCltUM 
(Deb. U, Vol. III, 22-07.2009) 
Col147 .... 

MacioD IV: RevoaIIioD ofProcIIaIIdon 
Iaued by ..... idtaI iD JeI ... to the 
Stale of Jbarkhalld SlatUtory 
Resolutioft Il.: Approval of 
~ in Forceo(ProdImMioa 
ill Raapect of .... of All" .... ; 
.n.kIIad ........ '043 .... 
oaa-ioallldDewecM fDrar.t-
(JbIItcbMd)-2009-10 
(Deb. 9, Vol. II. 14-07-2009) 
Col 764 

RaiIw8y 8udpl (2009-lOJP}-Otneral 
DiscullioJJ 
(Deb. S. Vol. II, 0'.01-2009) 
Col. 635-37 
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....,..,1k~IUa .. r 

Educlaion Lou 
(Deb. " Vol. II, 03·07·2009) 
Col. 4960500 

Employm.nt to UnderaCt School 
Dropouu 
(Deb. II, Vol. Ill, 27·07.2009) 
Col." 

N.aional ApiGulturaI ~ Seheme 
(Peb. 14, Vol. lV, 04·08.2009) 
Col. 14 

hor quality w'", ofDD clwme~ 
(Deb. 9, Vol, n, "'~07·200') 
Col.23J.34 

PowerThtft 
(Deb. ~, Vol. II, 03·07·2001) 
CoL.32 

PRwiaiGQ ofPMaYat Obar 
(Deb. 2, Vol. II, 03.o7·~O(9) 

Col.)t~$1 

.w ..... (2Of)t.~10~ 
Pilt!UMiOfl 
(Oolt. S, Vol. ",01·07·2009) Col..,.... 

Situation arising due to .xport of 
non·Baamati Rice to c:ortain countries 
in violation ofGovomment Guidelinea 
and "01'1 takon by tho Government in 
regard thomo (CA) 
(Deb. 21, Vol. IV, 30.07·2009) 
CoLl65 

...... iltri ....... 

Action Plan to FiJbt TIIn"OriIm 
(D • .,. !, Vol. II, 01·07.2009) 
Qtl.214 

Mlocation ofSpednDD 
(Deb. I, Vol. 11. U·07·2009) 
Col. 121·22 

ARC R.ecommendatio" ~., speed liP 
Government Functioning 
(Deb. IS, Vol. m. 22·07·200') 
Col. 394--95 

Auction of3 G Mobile Spectrum 
(Deb. I, Vol, lI, 1 Hl'1.1009) 
Col. 429-30 

peucbea pf~ em.rt 
(Deb. 16, Vol. III, 23-07-2009) 
CQL26S 

Capital ~v~t in Water ~ 
Single NIQoaa.II~ Card Development 

(Oolt. 24, Vol. IV, 04-01-2009) (Deb. 20, Vol. HI, 29-07.2009) CoL" Col 14243 
Situ.ti .... vilin. put pf droultat and Capital~forSmallIDdustries 

flaodI 1ft v.riOIII".rts of tile c:ounuy (Deb. 19, Vol. III, 21..07-2009) coua Jtl) CalI6J.Q 
(D",. 19, V,I. nl, U~07,2609) Captive ~ Policy at PoI1S 

CelL60MI (Deb. 13, Vol. III, 20.07.2(09) 
8o1ar inIfIY iJI ~ ~ CQL 178-79 

(D.b· 1. VQI. n. 1)3·~11,tQOQ) Constructioll of Now/Additional Ports 
CaJ,4»» . ('Peb. I., Vol. Ill, 21~Q7~2009) .... ,.,.. ... "4_ CoI.27Q-71 

Co~~ 07.01-2009) 
Colm 

Construction ofServict l.anI 
(Deb. 14, Vol. III, 21·07-2009) 
Col. 16 .. 
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Crime agai~ Women I Functioning of ApproVed SEZ Projects 
(De),. 4, Vol. n, 07-01-2009) (Deb. 18, Votnr, 21-01.2(09) 
CoL 117-~S COL 4 1-42 

Demlndfo1'Onmts(GoaeraO. 2009-20 I 0 Global Economic Crisis 
Re: Ministry of Power ' (Deb. 5, Vol. II. OI~07-2009) 
(Deb. 14, Vol. 111.21-07·2009) I CoI.~79 

Col. 606-10 I. Gramin Oak Sevaks 
DisbursalOfl..olnS'byCommeilcialBlnks! (Deb. 23, Vol. IV, 03-08-2009) 

(Deb. 2. Vol. 11, 03-07-2009)! Col 132-35 . 
Col 176-77 . Ii.. . . 

. HigbJlrocds ofCan1e 
Disbursement of Loans . (Deb. 9. Vol. II, 14-01-2009) 

(Deb. 7. Vol. II, 10-07-2009) f Co1.4~32 

Col. 261 " 1Ilepl Tradiniin S~es 
DisinvestmentofPSUs I (Deb. 7, Vol. II, 10-07-;2009) 

(Dcb, 2, Vol. II, 03-07-2009) I COL 2-' 
Col 619-20 I 

Divideud Paitt})y 0i1 PSUs I ImpI'O\'ement iD Primary .Educ:alioD 
(Deb. II, Vol. III. 16-07 .. 2oo9)! ~~13. Vol. III. 20-07-2009) 
Col20-22 : 

Expansion of Retail Marbt jlacrease' in C_ of RQIIds COII.Str\ICtion 
(Deb. 23, Vol. IV, 03-01-2009) I ~e~2_;34. Vol. IV. 04-01.2009) 
Col. 307 I . 

ExportofCo1lon! Indo-USNuclearDeat 
(Deb. 11. Vol. Ill, )6-07~2009)! (Deb. 15. Vol. HI. 22..Q1-2009) 
CoL 192.-94 I Col2S().S I 

1 

Exports from SEZs ! Installation ofTelecornNetwort 
(Deb. J I, Vol. 111. 27 .. 07-2oo9)! (Deb. 23, Vol. IV, 03..01-2009) 
CoI.36S ! Col.3SO-S2 

lrrvaOiMmt hou. r ____ Abroad 
famaetl·LiviDaBeiowPovatt Line "J --,--.... 

(Deb. 19, Vol. 1I1, 21-07-2009)· (Deb. 26. Vol. IV, 07-01-2009) 
Col 322~24 Col. 62~7 

FDl in ReIIil SeQor. Irregularities itt Med~¢olleges 
. (Deb. a~vot 11. U"'7-200~) I (Deb. to, Vol. It: lS~O'7-2(09) 

Col. 44142 CoLS21-28 

FixaDon ofPric:c ofNaturaJ GIll . Losses due to Tax Rebate 
(Dcb. 16, Vol .. Ill. 23-07-2009) I (Dcb. 26, Vol. IV, 07-08-2009) 
Col. 262-63 I Col. 232·34 

! 
Flood AfIi:Ided sc.tes 'I Major Waler Rnervoira in the ~ntty 

(Deb. 4. Vol. II. 07-07-2(09) (Deb. S, VoL II, O&~07-2009) 
Col. 464-70 ! Col. 462 . 
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National Agricultural Insurance Scheme 

(Deb. 24, Vol. IV, 04-08-2009) 
Col. 12-13 

Need to expedite the electrification works 
in Jabanabad, AlWal and Gaya districts 
of Bihar under Rajiv Gandhi Gramin 
Vidyutikaran Scheme (MUR 377) 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 582 

Per Capita Power Consumption 
(Deb. 22, Vol. IV, 31.:07·2009) 
Col. 489·91 

Prices ofCNG 
(Dcb. I, Vol. II, 02.:07·2009) 
Col 20-21 

Produc:1ion of Crude Oil 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 116-17 

Railway Budget (2009-2010)-Generai 
DiSCUl$ion 
(Deb. 5, Vol. II, 08-07-2009) 
CoI.7B4-85 

Report of Law Commission on Poverty 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 40 1.()2 

Rise in Sale Price of Natural Gas 
(Deb. I, Vol. II, 02-07-2009) 
Col. 17).75 

Sale of Scraps 
(Deb. II. Vo •. Ill. 16·07.2009) 
Col. 300 

Seeds of Medium and SIlortDuration 
Crops ..' . 
(Peb.Tit'Vo1.IU,'ll.07-2009) 
Co139-41 . 

Steps forNHAI Road Builders 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 458 

Steps to Ensure Availability of Drinking 
Water in the Country (Res.) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 354-56 

Supply of Coal to Industrial Units 
(Deb. 10, Vol. II, 15-07-2009) 
Col 361-62 

Surplus Funds of PSUs 
(Deb. I, Vol. II, 02-07-2009) 
Col 226-27 

Terrorist Tnining Camps 
(Deb. 4, Vol. 11,07-07-2009) 
Col. 277 

Traffic Handling Capacity atMajorPorts 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 369-71 

Transmitters at Borders 
(Deb. 24, Vol. IV, 04-08-2009) 
Col.416-17 

Water from Rivers Flowing from Nepal 
(Deb. 5, Vol. 11, 08.07-2009) 
Col. 361-63 

Water Reservoirs in the Country 
(Deb. IS, Vol. Ill, 22-07-2(09) 
Col. 298-301 

Sharma, Sbri Madan Lal 

Adverse lmpa(;t of Pesticides 
(Deb. 19, Vol. Ill, 2B-Oh2009) 
Col. 241 

Small Saving Schemes Aids and Appliances for Disabled 
(Deb. 2. Vol. n, 03-07-2009) (Deb. 23, Vol. IV, 03-08-2009) 
Col. 375-76 Col. 157-58 

Social Responsibility of Public Sector Oil 
Companies 
(Dcb. 6, Vol. fl, 09-07-2009) 
CoI.1l3-14 

AIR and DD Kendras 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 285-87 
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Allocatioll ofF~ UadIr POS 
(Deb. 24. Vol. IV. 04-oa-1009) 
Col426-29 

AYurvedicIHomoeo,.thic: HOlpitatal 
~ 
(Deb. 20, Vol. IU. 2'..01-:2009) 
ColJ29.34 

ao-d ofT"" 
(Deb. II, Vol. III, 27..01.2009) 
Col2Ol.Q9 

~inPCI 
(Deb. 24, Vol. IV, 04.01-2009) 
Col 491-92 

CclmpdeI_ ....... c.. 
(Deb. 2S, Vol. IV. 06-01-a009) 
Col 122 

COlIICrVIIIioo of Lakes 
(Deb. 5, Vel. II, OI..o'.U09) 
Col 22 

Jlrm-cIs ... o.-.(~""lO'O 
k: MmiICry ofHMM Aftiin 
(Deb. IS.' Vetl. m. U.Q7 .. 2QOt) 
Cell fIJ2.JT1 

DiJeues due let 'hto,i4. .-d 
CoaIImiJuded .. 
(Deb. 20. Vol. m. Jt-07~2009) 
Col22S-li 

~ of Fruits ad VepIwbIoI' 
(Deb. 23, Vol. IV, 03-01-2009) 
Cellist 

EJcpon ofTextiJa 
m.b. 2S, Vel. IV. , •• O'~l(09) 
ColIl1-J3 ,.Iitia at RaiJwv __ 

. (Deb. 2S, V91, fV, 0'~I.)CJ09) 
CGL 112-14 

~I 8udpt, ~QQt.JQ1~ 
QiKussion and ~ __ ~~~ 
~(GeneraJ). 2OQ6,.lOO7 
(Deb. I, Vol. JI, 13-07-2009) 
ColS12-74 

HajPQarims 
(Deb. 2S, Vol. IV. 06-01·2009) 
Col249-SI 

ImprovtmOllt ift T,l.oom and P~I 
SerYicos 
(Dob. 13, Vol. IV. 03-01.2009) 
CoL 314-" 

IJtCIiIn TnIdt CIIltm 
(Deb. 13. Vol. IV, 03.01 .. 2009) 
CoUIS 

InipIicIft Projocts Us TribIl AIeu 
(D.b. 15, Vol. Ill. 22..07.2009) 
Col. 46 

..... ..,. ~ ofKll'OllM 
(Dob. 2', Vol. IV. 06..01-200.) 
Col,:u6r17 

MQd."' .... of~ Iyaem 
(Pclt. ll. Vol. IV. 30..07·2009) 
Col"$-16 

0ucIttt¥tdi1ll L.oaM Oft IAIL 
(P .... 11, Vol. IV, '0.0'.2009) 
CcII.I'73-1S 

Pr ..... .tCell 
(D,b. 10. Vol. Ill. 21..01-1009) 
Col 20 

~O(Lipbt 

CDtb. 10, Vel, IU. ".0' .. 2009) 
tJell&.46 
PuItlic~~ 

(D,b. It, Vol. Ill, U-O,.)OO,) 
CaL*'4t 

Ifvifw ... ~ ........ ~ 
(Pta· :0, Vol. IU. 29-01 .. 20009) 
~4lJ 

1eJf.,J~ iDAIriouhwt 
<0.". 24, Vol. IV, 04.0'-2009) 
Col. 279-«) 
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Situation arising out of drought and floods 

in various parts of the country 
(DUR193) 
(Deb. 19, Vol. 111, 28-07-2009) 
CoL~19-9O 

Telecom Manufac:turiog Units 
(Deb. 23, Vol. IV, 03-08-2009) 
CoL 364-72 

Total Sanitation Campaign 
(Deb. 17, Vol. JIl, 24-07-2009) 
CoL3S9-62 

Training to Jobless Textile Workers 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL 154 

Transmission Loues 
(Deb. 17, Vol. III, 24-07-2009) 
CoL3S2-53 

VillIge TowisaD 
(Deb. 22, Vol. IV, 31-07-2009) 
CoL40S-14 

Womeu ill Spor1s 
(Deb. 24, Vol. IV, 04-08-2009) 
CoL 7So1O 

WortUna Group for PlIDt SapliDp on 
VIIC8IIl Land 
(Deb. 2 t, Vol. IV, 30-07-7009) 
CoL~37 

SMldtar, s.rt Neenj 

General Budaet-2009-2010-Ge:neral 
Discussion and DemaDds for Excess 
GnaII-{GennI), 2OQ6.2007 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 6IJ6.{fl 

SHttl, art Raja 

CataJytic DeveIopmeo1 Programme 
(Deb. 21, Vol. IV, 30·07-2009) 
Cot 91·100 

Condition of WOlken in Unorganised 
Sector 
(Deb. 18, Vol. 1JI, 27-07-2009) 
Col. 4347 

Disposal ofAgriculbnJ Loan Apptication 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 239-40 

General Budget, 2009-20 1 ~eral 
Discussion and Demands for Exc:ess 
Grants (Genaal), 2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
Col.6S2-83 

Import of Sugar 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 314-16 

Need to review the Statutory Minimum 
Price ofSuprcaDe (MUR 377) 
(Deb. 10, Vol. II, 15-07-2009) 
CoLS90-91 

Need to set up a social welfare 
corporationIBoa forprovidiag social 
security to 1he worbrs in unorpnized 
sector particularly to Banjari 
awnrmmity ofMIb.asbIra(MUR 377) 
(Deb. S, Vol. II, 08-07-2009) 
CoLS23 

Railway Budget (2009-2010}-General 
Discussion 
(Deb. 5, Vol. II, 01-07-2009) 
Col 727-21 

Regional Sericulture Research and 
Training Institute 
(Deb. 21, Vol. IV, 30-07-2009) 
Col.2S8 

Solar Energy Projects 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 34-35 

Statutory Minimum Price for Suprame 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col. 3]-33 
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Subsidies to Farmers I Awareness about Harmful Consequences 
(Deb. 26, Vol. IV. 07-08-2009) I' OfSmok. ing 
Col. 299-300 (Deb. 20, Vol. Ill. 29-01-2009) 

Target for Janani Surak.sha Yojana I· Col. 257-58 
(Deb. 20, Vol. Ill, 29..07 -1009) I Ban on Livestock Imports Due to Avian 
Col. 22 1-24 . i Influenza . 

SIli d Sh' Susla.iIk . I! (Deb. 8, Vol. n, 13-07-20(9) 
• Co n Hlar CoLI 3 1-33 

Denumd ~m:Grants(Genelat). 201)9.;2010 i Cash for Food ScherDe . 
Re: Mmlstry of Power i 
(Deb. 14, Vol. Ill, 21-07-20(9) i ~~s.!6 Vol. II. n7-67-20(9) 
Col. 747.05 I . 

ICertifiallion of Crane I Sbivaji, Sbri AcIIaaIno r.tfI ! (Deb. 26, Vol. IV, 07·08-2009) 
Abuse against Cbildrat ) Col 191 

(Deb. 26. Vol. IV, 07-08-2009).1 Cb . B d. R I .1" Col 141 aoge In. 0 }.. egu a lng 
Pbannaceut&Cal Acnvlt1eS 

AccreditationSystemfbrLawCollegc:s (Deb. 2S. Vol. IV; 06-08-2009) 
(Deb. 2 J, Vol. IV, 30-07-20(9) CoI.202 
Col. 136-37 

Acquisition of land for Highways 
(Deb. 9, VoL 11,14-07·2009) 
Colm 

AplIrian Crisis. . 
(Deb. 24,· Vol. IV,04-01·20Q9) 
Col 160-61 

Child Rights Legal Cell 
(Deb. 2. Vol n.03-07-2009) 
CotS71 

Commiuee to FormulateOudine of PPP 
Model 
(Deb. 25, Vol. IV, 06-81-2009) 
CoLlS7·S9 

Airport at Navi MUIQbai CommWldy Counselling ~ 
(Deb. I, Vol. II, Oi-07-20<J9) (Deb. 9, Vol. II, 14-07-2009) 
Col2S7-&8 Col. 447-48 

Amendment of Law on Custodial nuw Computerisation of Panc:bayats 
(0,.,. 19, Vol. lII, 28-.07-2009) (Deb. 1. Vol.' 11. 10.07-2009) 
Col 199-200 CoI.17s-1O 

Anb-AduJteracu its Kerosene 
(Oeb. 6, Vol. II, 09-07-2009) 
Col. 253 

ftm.-JndiaPropagatda t 
, (Deb. 4, Vol. II, 07·07·2009) 

Col. 513-14 
I. 

Assistance 10 Orange Growm 
(Deb. 19, Vol. III, 28-01-20(9) 
Col. 120-2# 

Contracts Awarded by BKEL 
(Deb. 16, Vol. Ill, 23-07-2009) 
CoL202.Q3 

Contributory Provident Fund TI'UI1 ~ 
(Deb. 16,' Vol. m, 2'..0'.20(9) 

-(".01.229-30 

Curriculum on RTI Act 
(Deb. 23. Vol. IV, 03.0'-2009) 
Col. 147-48 
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Data Bank of Students Studying Abroad I Food Crisis 
(Deb. 10, Vol. II, 15-07-2009) I (Deb. 24, Vol. IV,04-08-2009) 
Col. 27 Col. 415-16 

Delay in Defence Procurement I Foreign co-pilots in Domestic Airlines 
(Deb. 13, Vol. III, 20-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 276-17 I I Co1.l87-88 

Demand and Supply of Petroleum Foreign Trade 
Product! I (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 16, Vol. III, 23-07-2009) Col. 442-4l 
~.J85-87 . 
. I Fresh Stake in Russian Oil and Gas 

DemandsforGrants(GeneraI)2009-20IO-j Projects 
Ministry of Human Resource. (Deb. II, Vol. Ill. 16-07-2009) 
Development Col. 307 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 640-42 Funds Crunch raced by NH Projects 

. . . (Deb. 14, Vol. III, 21-07-2009) 
Drought Like SituatIon CoI.494-95 . 

(Deb. 24. Vol. IV. 04-0'8-20'09) I 
~. 214-15 I Gas from Private Companies fur Power 

Sector 
EnviJoomeDlalTribunaiBiU (Deb. 2, Vol. II, 0'3-0'7-200'9) 

(Deb. 10', Va!. II, 15-07-2009) Col. 550-51 
CoL SQ6.{I7 I 

ExpansjooofBHEL 
(Deb. II, Vol. Ill. 
Col. 313-15 

I General Budget, 2009-2010-General 
16.07-20'0'9) ! Discussion and DemaDds for Excess 

Grants (General), 2006-2007 

Export ofFoodgrains 
(Deb. 8, Vol. II, 1.3-07~20O'9) 

Col. 639-40 
(Deb. 8, Vol. II, 13-07-2009) 
Col 122-23 Highway Projects 

Export ofWbeat and Rke 
(Deb. 18. Vol. III, 27·0'7-2009) 

(Deb. 4, Vol. 
Col. 67-70 

II. 07-07-2009) 

HlV / AIDS Bill 
Col. 279-81 (De"b. 20, Vol. 111, 29-0'7.2069) 

Fake Foreign Drugs CoL 140 
(Deb. S, Vol. II, 08-07-2009) 
Co1.l41-42 Human Trafficking 

(Deb. 4, Vol. n, 0'7.0'7-20'0'9) 
Fiscal Deficit • I Col. 514-18 

(Deb. 22. Vol. lV. 31-07-2009) I .. 
Cot 549-50 . Hybrid Model for Pnvate HIghway, 

I Developers 
FlightT~tin.sofTejas 'I! (Deb. 9, Vol. 11,14-07-20'0'9) 

(Deb. 23, Vol. IV, 03-08- .... 009) I Col. 515-16 
Col. 348 . 
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ImpIaneatation ofSdMlduIed Tribes mel 
OCher Forest Owe .... (RocopitioD of 
FOI'eIt Iliahts) Act 
(Deb. 26, Vol. IV, 07-01-2009) 
Col 371-76 

1mpro¥elDllJt ofViUa&c Ecoaomy 
(Deb. 17, Vol. III, 24-07-2009) 
Col 40-4 I 

IDduIIrial Policy for Food Pmc-.... 
(Deb. 25, Vol. IV, 06-0'-2009) 
Col217-l1 

Minimum Waps for Domestic Helpe 
(Deb. 13, Vol. III, 20-01.2009) 
Col]74-7' 

ModemiIItion of'llailways 
(Deb. 21, Vol. IV. 30-07-2009) 
Col 252-'J 

N.donal Educ:aion Plan 
(Deb. 23, Vol. IV, 03-01-2009) 
ColJ90.91 

National Gas Hi&faMya 
(Deb. I, Vol. 11,02-07-2009) 
Coll»-S) In&.aucture Projeds 

(Deb. 2, Vol. II, 
Col.4I9-9O 

03-07-2009) NatiooaJ Sports Policy 

IDanace Policy tbrou&b BSNL 
(Deb. 21, Vol. IV, 01..0'-2009) 
Col29J 

l ... duction ofNcw System far AviIdioD 
Safely 
(Deb. I, Vol. II. 02-O7-2009) 
Col211-12 

JrripIioo"'" SeId Devclopmeal 
(Deb. 14. Vol. Ill. 21-07-2009) 
CGl. 49S-SQ2 " 

u.toSMEs 
(Deb. 7, Vol. II, 10-07-2009) 
Col293-95 

Loans to Sup Mills 
(Deb. 17, Vol. III, 24-07-1009) 
ColllS-16 

LouatoOiI~ 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 41-49 

~ofAirmft 
• (Deb. II, Vol. Ill, 27-07-2009) 

~ 
MBTArjuD 

(Deb. I, Vol. II, J 3-07-2009) 
Col 16-17 

(Deb. 9, Vol. II, )4-07-2009) 
Col412-13 

NIIioDaI w.r McmorW 
(Deb. 23, Vol. IV, 03-01-2009) 
Col 1)9..40 

Nadonatiutioo ofRiwn 
(Deb. 10, Vol. II, 15-07-2009) 
Col26J.64 

1ft BuiJdiac Bye-l.IIws 
(Deb. 22, Vol. IV, 31-07-2009) 
Col3~39 

hfaat VioIMioD ChIrps 
(Deb. 13, ~1. m, 20-07-2009) 
Col 161 

Pcweny Lilt 
(Deb. S, Vol. II. 01-07-2009) 
Col 271-13 

Procurement of Oil IDd Natani Oat fhIm 
Russia 
(Deb. II, Vol. III, 16.07-2009) 
Col56-S7 

Production of Milk 
(Deb. '4, Vol. III. 21-07-2009) 
Col . ......., 

Project for JNNUJtM 
(Deb. 7, Vol. II, 10-07-2009) 
CoI.1Ss.60 
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Promotion of Community Policing 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 341-43 

Security to Foreign Women Towists 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 40 1-02 

Promotion ofTextile Industry Setting up of CAMPA in the States 
(Deb. I. Vol. II, 02-07-2009) (Deb. 10, Vol. II, 15-07-2009) 
Col. 305-07 Col. 345-46 

Proposal for Central Assistance under 
AIBP 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 129-31 

Railway Budget (2009-2010)-GeneraJ 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 903-05 

Recovery of Farm Loan 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 269-71 

Redressal Mechanism 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 289-91 

Review ofNew National Mineral Policy 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col 503 

RcviewofNREGS 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 181-83 

laM' 
(Deb. 17, Vol. Ill, 24-07-2009) 
Colla 

Safety, Health and Environment at 
Workplace 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 704-05 

Scheduled Tribes and Other Forest 
Dwellers (Recognition of Forest 
Rights) Act 
(Deb. 17. Vol. Ill, 24-07-2009) 
Col. ... I3-lS 

Screening of India Bound Passengers 
(Deb. S, Vol. II. 08-07-2009) 
Col. 128-29 

Setting up ofCBI Courts 
(Deb. 15, Vol. III, 22-07-2009) 
CoL 254-55 

Setting up of Tribunals in Educational 
Institutes 
(Deb. 8, Vol. II, 13-07-2009) 
CoI.2IS 

Shortage of Coaches and Wagons 
(Deb. 25, Vol. IV, 06-08-2009) 
CoL 57-58 

Slum Clusters 
(Deb. 2, Vol. II, 03-07-2009) 
CoL 173-74 

Smart Cards to BPL Families 
(Deb. 18, Vol. III, 27-07-2009) 
CoL 67-70 

Special Drive under Sarva Shiksha 
Abhiyan 
(Deb. 13, Vol. III, 20-07-2009) 
CoL 223-24 

Spread of Vector Borne and Infectious 
Diseases 
(Deb. 10, Vol. II, 15-07-2009) 
CoL 38-64 

Strengthening of RRBs 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 368-69 

Subsidy on Educational Loan 
(Deb. 8, Vol. II, 13-07-2009) 
CoL 297 

Supply of Generic Drugs 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 134-35 
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Supply ofkG Gas to RNRl : Vaccine for Influenza A (H 1 S 1 ) 
(Deb. 16, Vol. HI, 23-07-2009)' (Deb. 5, Vol. II. 08-07-2009) 
Col2S6-S7 Col. 364 

SupplyofLNGfioom Iran . Venture Capital Fund 
(Deb. II. Vol. III. 16"()7-2009) (Deb. 15. Vol. III. 22-07-2009) 
Col. 203 Col. 521-22 

Supply of Oil to India 
(Deb. II, Vol. III. 16-07-2009) 
Col289-90 

SwineFJu 

Violation ofBio-Medical Waste Rules 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 44648 

Sbulda, Shri Balkrishrt8 Khanderao 
(Deb. 4, Vol. II. 
CoL 351-53 

07-07-2009) : A . M .. I" , sslstance to , UnlClpa ltles 
(Deb. 22. Vol. IV. 31-07-2009) 

Task FOIUfor"SRHM Col. 64149 
(Deb. 20. Vol. Ill, 29-01-2009) 'c . II . P I ,, __ 
CoL407-IO aplta nvestment In etTO eum ~Ior 

(Deb. 25. Vol. IV. 06-08-2009) 
T8IkaI &:heme Col. 179-98 

(Deb. I, Vol. 11, 02-07-2009) C 'b' GDP ontrJ utlon to I 

Col 331-32 : (Deb. 20, Vol. 111. 29-07-2009) 
Technology Upgndation Fund &:heme: Col. 351-58 

(Deb. 25, Vol. IV, 06-08-2009) : CyberCrimes 
CoI.I5S-SS : (Deb. 19, Vol. III, 28-07-2009) 

Toll Tu 00 Nalional Highways Col. 23340 
(Oeb.9, Vol. II, 14-07-2009): Debt"" ..... ...... 
CoI.j1~. ; waIver ~, ... me 

: (Deb. 22. Vol. IV. 31-07-2009) 
, Col. 69-71 TraftidriegofWometl andChildren 

(Deb. 22, Vol. IV, 3 1-07-2009) 
CoL 497 ' Declaration ofRivm as National Heritage 

(Deb. 20, Vol. III, 29-07-2009) 
Tripartite'MOUs for Tiger Procection C.oI. 157 

(Deb. 10. Vol. II. H-01-2009) : D I f Dru M ti . Col. 40247 ' . e=enlo I au. aCluMng 

UnftuitfiaIExpencfttUre"byONGC . (Deb. 25, Vol. IV, 06-08-2009) 
(Deb. 1-" Vel. III. 23-67.20(9): CoJ.2.32·34 
Col.2AI 

i Eco-Clubs 
UNJCEFRepononNeo.N .. Hlnths . (Deb. 20, Vol. lII,29~07-2009) 

(Deb. 20, Vol. Ill, 29w07-1(09) Col. 446-51 
CoLlt .. 

Use ofMadriftesunder Nit£GS 
(Deb. 22,Vol. IV, 31-01-2009) 
CoI.3I3-9O 

Ex.,.,..ion and ModemisatieJP of Air 
St.ariotK 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. liB 
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Four Laning of Stretches on National· Council of Indian Institutes of 
Highways . Technology-Election 
(Deb. 19, Vol. III, 28-07-2009) . (Deb. 18, Vol. III, 27-07-2009) 
Co1.l62-78 Col. 716 

Increase in Rate of Interest on EPF j Council of Indian School of Mines 
(Deb. 23, Vol. IV, 03-08-2009) University, Dhanbad-Election 
Col. 305-06 (Deb. 18, Vol. III, 27-07-2009) 

Introduction of new trains : Col. 717 
(Deb. 21, Vol. IV. 30-07-2009) ! Court of the University of Delhi-Election 
Col. 145-46 i (Deb. 23, Vol. IV, 03-08-2009) 

Investment in Communications and IT i CoI.4SO 

Sector : DemandsforGranlS(GeneraI)2009-20IO-
(Deb. 23. Vol. IV. 03-08-2009) I Ministry of Human Resource 
CoI.149-S6 Development 

Mini RatnaStatus (Deb. 10, Vol. II, 15-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) Col. 707 
Col. 93-94 

Mini Ratna Status to Chemicals, Fenilizers 
and Pharmaceutical Companies 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. J03.()4 

Norms for Setting up ofNYKs 
(Deb. 24, Vol. IV, 04-08-2009) 
Col36l.Q 

National Commission for Minority 
Educational Institutions (Amendment) 
BiII,2009-1nt. 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 386 

Right of Children to Free and Compulsory 
Education Bill, 2009-Consid 
(Deb. 22, Vol. IV, 31-07-2009) 

PMGSV In Tribal Areas Col. 713-20 
(Deb. 22, Vol. IV, 31-07-2009) Right of Children to Free and CompuJsory 
Col. 421-30 Education Bill, 2009-Consid. and 

Training Centres for Defence PersoMel , 
(Deb. 23, Vol. IV, 03-08-2009) i 
Col. 355-62 

Vision 2020 Document 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.17~79 

VVomen Sarpanches 
(Deb. 26, Vol. IV, 07-08-2009) 
Co1.61-62 

Slbal, Shri Kapil 

Counc:il·of Indian Institute of Science, 
Ban~-Election 
(Deb. 23, Vol. IV, 03-08-2009) 
Col.4SO-51 

Pass 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 783-800 

Siddeshwara, Shri GM. 

AC Coaches in Bangalore-Meeraj Mail 
(Deb. 11, Vol. III, 16-07-2009) 
Col 195-96 

Air Accidents 
(Deb. I, Vol. II, 02-07-2009) 
Col. 207-08 

Allocation of Funds Under AIBP 
(Deb. 5, Vol. II, 08-07-2809) 
Col. 148-49 
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Allotment ofmore Funds to Kamalaka 
(Deb. 7, Vol. II, 10-01-2009) 
Co1.221-26 

ADpDwadi Cen1teS I 

(Deb. 7, Vol. II, 10-01-2009) 1 
Col 277-12 : 

llenIDkirGnns(GcnnI)-2009-2DIO-
Ministry of Agriculture and Ministry 
of Consumer Affairs, Food and Publit 
Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
CoI.S69-70 

Cancer Research CenlreS ; Discontinuation of Schemes 

(Deb. 20, Vol. III. 29-07-2009) ; 
Col. 267-70 : 

(Deb. 22, Vol. IV, 31-07-2009) 
C.oI.IIO-I3 

Capecity of Steel Plants t ()jsinvesament in BSNL 
(Deb. 25. Vol. IV, 06-01-2009); (Deb, IS. Vol. III, 21-07-2009) 
CoI.6S-66 ' Col. 235-36 

Captive Power Plants 
(Deb. 17, Vol. III, 24-07-2009) 
Col.IOJ.07 

: Enrolment in Schools 
(Deb. II. Vol. III, 21-07-2009) 
Col. 75-10 

Chikkajajur Railway Station Expansion of RunWIIYS 
(Deb. 16. Vol. III. 23-07-2009) (Deb. 21. Vol. IV. 30-07-2009) 
Col. 38 I Col. 3940 

Childmt died due to Pneumonia ; Export Oriented Industrial Units 
(Deb. 5, Vol. II, 01-07-2009): (Deb. I. Vol. II, 13-07-2009) 
Col 330-3J : Col. 214 

Condition of National HiPWII)'! in the ! Financial Assistance to Small and 
Country . Medium Industries 
(Deb. 14, Vol. III, 21-07-2009); (Deb. 22, Vol. IV. 31"07-2009) 
CoLllS-22 ' CoI.677-79 

I 

Contaminated Drinking Wiler ; Financial Asi5laJlCe for Indigent Artists 
(Deb. 7, Vol. II. 10-07-2009): (Deb. IS, Vol. Ill, 22-07-2009) 
Col 307-14 ' CoI.)I9-20 

Costty Medicines of Cancer : Four-Janina ofNationaJ Kipways 
(Deb. 21, Vol. IV. 30-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
Col. 122-23 . Col. 31-40 

Covenge orVdlap under PMGSY : f'unctiOftin& ofTraosmium 
(Deb. 2. Vol. n. 03-07-2009) i (Deb. 19, Vol. III, 21-07-2009) 
Col. m-14 ' Col. ~58 

Critcna for Installation of MobiJe Tower Funds for Dairy CO-opmdives 
(Deb. I, Vol. II, 13-07-2009). (Deb. 4, Vol. II, 07-07-2009) 
Col249-SO Col. 90-91 

Demand and Production _r Pulses and 
Oilteeds 
(Deb. 14, Vol. Ill, 21-01-2009) 
CoL 120-22 

GrollElltolmcnt Ratio ~ HiShcr 
Education 
(Deb. 13, Vol. Ill. 20·07·2009) 
Col. 144 
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Health Services 
(Deb. 5, Vol. II, 08-07-2009) 
CoJ.351-62 

Hike in Oil and Gas Price 
(Deb. I, Vol. II, 02-07-2009) 
Col. 295-97 

Hoarding of Foodgrains 
(Deb. 9, Vol. II, 14-07-2009) 
CoI.41S-16 

Hydro Power Projects 
(Deb. 2, Vol. II, 03-07-2009) 
Col SOl 42 
(Deb. 7, Vol. II, 10-07-2009) 
Col28&-19 

bnp~~ofUSEP 

(Deb. 26, Vol. IV, 07-08-2009) 
Col.344-SO 

Improvement in the Condition of 
Hospitals 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 405-{)6 

Increase in LPG distribution Centre in 
KArnataka 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.22S-26 

Increase in Prices of MedicineslLife 

Krishi Vigyan Kendras 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 71-74 

Late Running of Trains 
(Deb. 6, Vol. II, 09-07-2009) 
Col 29-30 

, Loan to SMEs 
(Deb. 7, Vol. II. 10-07-2009) 
Col 293-95 

Loans to Economically Weaker Sections 
through KVIC 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.259-a> 

Modernisation of Davangere Railway 
Station 
(Deb. I, Vol. II. 02-07-2009) 
CoI.B7 

Monitoring of Centrally Assisted 
Inigarion Projects 
(Deb. IS, Vol. Ill, 22-07-2009) 
Col. 368-69 

National AIDS Control Programme 
(Deb. IS, Vol. III, 22-07-2009) 
Col. SO 1-02 

National Child Labour Project 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 207-09 

Saving Drugs 
(Deb. I, Vol. 
Col. 323-26 

National Family Welfare Programme 
II, 02-07-2009) (Deb. 5, Vol. II, 08-07-2009) 

Inter-State Roads 
(Deb. 4, Vol. II, 07-07-2009) 
Col 254-55 

Introduction of passenger train 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.277 

Job loss due to Closure of Industries 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 7-14 

Col 183-88 

National Horticulture Mission 
(Deb. 4, Vol. II, 07-07-2009) 
Col.S47-49 

NGOs in Environmental Projects 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 223-24 

NIPCCD 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 351 
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Non-FlInctioning ofBSNL Tower 
(Deb. 18, Vol. III, 27-07-2009) 
Col 87-89 

Opeoiag of Food Processing Units in 

Railway Budget (2009-2010)-QencraI 
Discussion 
(Deb. 5, Vol. II. 08-07-2009) 
CoLS4143 

Rural Alas R.ation Canb for BPL Families 
(Deb. 16, Vol. III, 23-07-2009) (Deb. 24. Vol. IV, 04-08-2009) 
Col. 221-22 I Col. ) 83-84 

0peniDg ofKendriya VJdyalayas Review of Consumer Cowts 
(Deb. 8, Vol. II, 13-07-2009) (Deb. 19, Vol. III, 28-07-2009) 
Col. 191-96 Col. 83-84 

Opening ofSmaU Airports 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 177-78 

~holarship ~hemes for Tribal Students 
(Deb. 17, Vol. II1, 24-07-2009) 
Col. 4 19-24 

0rpUc Fanning Selection of Backward DWricts 
(Deb. 9, Vol. II, 14-07-2009), (Deb. 10, Vol. n, 15-07-2009) 
Col.2J4..3S I Col.269-80 

PasscsIConcessi to Various Categories I Setting up of District Disability 

(Deb. 16, Vol. Ill, 23-07.2009) Rellabilitation Centres 
Col.2S9 (Deb. 8, Vol. II, 13-07-2009) 

Col. 76-78 
Policy Change forSmaIlIDdustries Setting up of New Tec:boicallnscitules 

(Deb. )9, Vol. III, 28-07-2009) (Deb. B, Vol. II, 13-07-2009) 
Col.2S4-SS Col. )97-99 

Pollution in Cities 
(Deb. 10, Vol. 11, 15-07-2009) 
Col. 203-10 

Sborta&e of Essential Medicines and 
EquipmeDt 
(Deb. 20. Vol. lit. 29·07-2009) 

Poweriooms of A.P. Col. 62 
(Deb. 21, Vol. IV. 30-07-2009) I SJSRY • 
Col. lS3-S4 I (Deb. 26, Vol. IV, 07-0'-2009) 

Proc:uremeat ofRic:e Col. 151-52 
(Deb. .., Vol. II, 07-07-2009) I Speed Post Centres 
Col.4S2-S3 I (Deb. 23, Vol. IV, 03-08-2009) 

~ionlMaiDteuanu of Historical I Col. 237-39 
BridgeslMonumems Stoppage of passenger trains 
(Deb. S, Vol. It, 08-07-2009) (Deb. 6, Vol. II, 09-07.2009) 
Coi..s-IB Col. 259-60 

Quality ofRoids under PMGSY 
(Deb. 2. Vol. II, 03-07-2009) 
Col 223-36 

Surwy 'by NCERT 
(Deb. I', Vol. HI. 27..o7~2009) 
Col.3~1-S4 
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Textiles Training Centres Amritsar International Airport 

(Deb. II, Vol. Ill, 16-07-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col. 45-46 Col. 125-26 

Theft Cases at Airports Crash of Aircraft and Helicopters 
(Deb. 6, Vo\. II, 09-07-2009) Col. 150-51 (Deb. 8, Vo\. II, 13-07-2009) 

Col 286-87 
Time and Cost overruns of Major Central 

Sector Project 
(Deb. 10. Vol. II. 15-07-2009) 
Col.2&-29 

Custodial Deaths 
(Deb. 4, Vol. II, 07-07-2009) 
Col 478-82 

Trauma Centres along National Highways Deepening of Channels at Major Ports 
(Deb. 10, Vol. II, 15-07-2009) (Deb. IB, Vo\. III, 27-07-2009) 
Col.4S4-65 CoI.I96JT1 

Upgradation ofHarihar Railway Station 
(Deb. I, Vol. II, 02-07-2009) 
Col. 146 

Use of Jute Bags 

Dwindling Population of Endangered 
Animals 
(Deb. S, Vol. II, 08-07-2009) 
Col. 89-97 

(Deb. 16. Vo\. III, 23-07-2009) ExtensionofSTPI Scheme 
Col. 142 (Deb. 23, Vol. IV, 03-08-2009) 

Utilization ofFWlds Under UIDSSMT 
(Deb. 26, Vol. IV, 07-08-2009) 
Col.249-S4 

Village Elcctrification through Renewable 
Energy Source 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 376 

CoI.lIS-I6 

Funds for Protection of TigeB 
(Deb. S, Vol. II, 08-67-2009) 
Col. 276-78 

Infrastructure Status for Housing 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 341 

Wholesale and Retail Pme 
(Deb. 24, Vol. IV, 04-08-2009) Luxury Tourist Train 
CoL 121-24 (Deb. 16, Vol. III, 23-07-2009) 

Col. 210 
W'md Energy Genention 

(Deb. 2. Vol. II, 03-07-2009) NTPCOfficasJoiJUn&PriwtcOvnplnies 
Col. 569-70 (Deb. 17, Vol. III, 24-07-2009) 

Sldba, Sltri Navjot Siap 

Additional Assistance f(lf Drinking Water 
Projects 
(Deb. 17. Vol. Ill, 24-07-2009) I 
Col. 69-71 

Allocation of Funds to various Projects 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 373 

CoL 326-27 

Prisoners in Jails 
(Deb. 14, Vol. lIl, 21-07-2009) 
Col. 491-93 

Private Sector in Nuclear Power 
GeDel'ltioD 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 467 
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Private Sector Steel Companies 
(Deb. 16, Vol. III, 23-07-2009) 
Col 128-29 

Revamping of Hiper Educ:ation System 
(Deb. I, Vol. II, 13-07-2009) 
Col. IIS-18 

Second Green Revolution 
(Deb. 14, Vol. III, 21-07-2009) 
ColJ49..SO 

Stepping up of Work on Highways under 
NHDP 
(Deb. 14, Vol. III, 21-07-2009) 
Col.2S2-S4 

SlaP Dee. Sltri "' ....... Narayu 

A&rJcuIturaI Coopentives 
(Deb. 19, Vol. III, 21-07-2009) 
CoI.213-IS 

Allocation for A&Jic:uIture 
(Deb. 4, Vol. II, 07-07-2009) 
CoI.419-92 

Electrification orBPL Households 
(Deb. 22, Vol. IV, 31-07-2009) 
ColIS 

Expansion and Modernisation of Railway 
Stations under East Coast Railway 
Zone 
(Deb. I, Vol. II, 02-07-2009) 
Col 208-09 

ExpansionlUpgradation of Oil Refineries 
(Deb. 1 I, Vol. III, 16-07-2009) 
CoL6S-66 

Food Parts 
(Deb. I, Vol. II, 02-07-2009) 
Col 147-48 

Grants ofUnivenitieslColleges by UGC 
(Deb. 8, Vol. II, ) 3-07-2009) 
CoI.2S5-IO 

IDCentives to Promote Solar Energy 
Projeds 
(Deb. 2, Vol. II, 03-07-2009) 
CoLS4S-49 

Biometric Unique IdentificItion Card 
(Deb. 14, Vol. 111, 21-07-2009) Industrial Developmeut in Backward 
Col. S 13-1 S States (Deb. I, Vol. II, 13-07-2009) 

8nckisb Water Fisheries Col 3641 
~~' Vol. II. 14-07-2009)! Kaniha Power Project 

(Deb. 2, Vol. II, 03-07-2009) 
Cultivation of Pulses Col3SI-fJO 

(Deb. 14, Vol. III, 21-07-2009) 
Col 117-79 

DemInds forGranla(GeaeraI). 2009-2010 
Re: Minisby ofHome Aftairs 
(Deb. I S, Vol. III, 22-07-2009) 
CoI.657~1 

Development of Beech, Wildlife IDd £co-
Tourism 
(Deb. 2, Vol. II, 03-07-2009) 
Cal~70 

Distraa Sale of P8ddy aDd Wheat 
(Deb. 14, Vol. 111, 21-07-2009) 
Col 363 

LokAdaJats 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 17-79 

Modemisalion aad Expansion of Major 
Ports 
(Deb. 13, Vol. III, 20-01-2009) 
CotJ37-lI 

National and Slate Highways 
(Deb. 4, Vol. II. 01-07·2009) 
CoL 24S-SO 

New IDduIIriaI Policy 
(Deb. I, Vol. II, 13..01·2009) 
Col 367 
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Power Generation by NHPC 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 434 

Upliftment of Weavers 
(Deb. I, Vol. II, 02-07-2009) 
Col. 321-22 

Progress of Ongoing Irrigation Projects SiDgb, Chaudbary Lal 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 322-26 

Review of Performance of Ordnance 
Factories 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 238-43 

Revision of Coal Prices 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 409-10 

Revival ofC\oscdISick Fertilizer Plants 
(Deb. I, Vol. II, 02-07-2009) 
COI.60-6S 

PIJNV 
(Deb. 2, Vol. II, 03-07-2009) 
Col 24-31 

Rice Research Centres 
(Deb. 4, Vol. II, 07-07-2009) 
CoI.J46.47 

Sanctioning of New NHs 
(Deb. 14, Vol. III, 21-07-2009) 
Col.402~3 

Diversion of Funds Under Sarva Shiksha 
Abhiyan 
(Deb. I, Vol. II, 13-07-2009) 
Col. 26 

Need to address the problems faced by 
people in Udhampur Parliamentary 
Constituency, due to fencing near 
International Border (MUR 317) 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 463 

Need to re-start the construction of 
railway line linking Udhampur, Katra 
and Banmal in Jammu and Kashmir 
(MUR377) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 294 

Need to undertake excavation of gypswn 
reserves on the banks of river Chenab 
near Dharamkund in Jammu and 
Kashmir(MUR 317) 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.5'n-73 Scheme for Fresh Water Aquaculture 

(Deb. 4, Vol. II, 07-07-2009) 
Col. 509-12 Opening of Kendriya Vidyalaya 

(Deb. 13, Vol. III, 20-07-2009) 
Col. 37 Setting up of Export Oriented Units 

(Deb. 8, Vol. II, 13-07-2009) 
Col. 161-63 

Signing ofNon-Proliferation Treaty 
(Deb. S. Vol. II. 01-07-2009) 
Col. I ()6.07 

TechnolOlY Mission on Oilseeds 
(Deb. 4, Vol. II, 07-07-2009) 
Col.8J..84 

Unused Lands in Defence Production 
Units 
(Deb. 10 Vol. II, 13-07-2009) 
Col. 423-24 

Railway Budget (2009-2010)-General 
Discussion 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 539-41 

Roadmap for Revamp ofPDS 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 27 

Steps to Ensure Availability of Drinking 
Water in the C(Mlntiy (Res.) 
(Deb. 21, Vol. IV, 30-07-2009) 
CoI.351-54 
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Unutilised railway land I Need to redress the problems of people 
(Deb. 21, Vol. IY. 30-07-2009) I suffering from various body 
Col',18-19 I defonnities due to presence of high 

Siatfl. Dr. 8IIoIa ' Fluoride content in water (MUR 371) 
I (Deb. 1 a, Vol. III, 27-07-2009) 

Delay in completion of Projects under Col 732 
PMGSY . 
(Deb. 17, Vol. Ill, 24-07-2009) Setting up ofNaphrba Based Petroleum 
Col 426-J3 , Refmery 
DInDds_~20IO-II (Deb. II, Vol. III, 16-07-2009) 

Minisby of Agricult.1ft aDd Ministry Col. 167 =-Affairs, Food and Public; I Setting up of Nuc\ear Power Plants 

(Deb. 13, Vol. Ill, 20-07-2009) I ~:i;' Vol. Ill, 22-07-2009) 
Col. 537-40 I 

DeveJopmetu of Wastelands Shifting of Railway Projec:ts fiun Bihar to 
(Deb. 17, Vol. III, 24-07·2009) I West Benpl 
Col.40S-06 I' (Deb. 16, Vol. III, 23-07-2009) 

Drougllt situation in Nawada Dis1rict of, ColI29 
8ibIr(MUR 377) i Situation arising out of drought and 
(Deb. II, Vol. III, 16-01-2009) I floods in various parts oflhe country 
Col. 341-42 I (DUR 193) 

Enbanc:ingcbeCaplCityofSuprMills l (Deb. 19, Vol. Ill, 21-07·2009) 
(Deb. 14, Vol. Ill, 21-07.2009)! Col.560-62 
CoI.34J..44 

1dId:i6cation ofBPL Families 
(Deb. 17, Vol. 111, 24-07-2009) 
Col 169-70 

IJIcpI Tnd.iDg in Sham 
(Deb. 7. Vol. II, 10-07-2009) 
Col 6 

N~~H~inBm. i 
(Deb. 14, Vol. Ill, 21-07-2009) I 
CoI.2A3-44 

Need ,to accord abe status ofSp«ia1 Stale 

Swamarekba Canal and Nakati Dam 
Projec;t 
(Deb. 20, Vol. III, 29-07-2009) 
Col 44 1-44 

UndcrdeveIopcd and BadtwardAreas and 
Relion (Special Provisions for 
Accelerated Development) Bill, 2009 
by Sbri Ravindra Kumar PlDdey-
Consid. 
(Deb. 22, Vol. IV, 31-07·2009) 
Col. 759-62 

to Bihar (MUR 317) Slap. Dr.. M ....... 
(Deb. 4, Vol. II, 07-07-2009) 
ColS93 , Issues arising out of Prime Minister's 

Need to provide drinkina water in I recent vjsit to foreilft countries 
SbeikbparadSictofB_(MUIl377) (DUlt 191) 
(Deb. 16. Vol. 111, 23-07-2009) I (Deb. 20, Vol. Ill. 29'()1-2009) 
Col. 312-13 I CoI.S83-94,S9S 
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SiDell, Dr. Ragbuvaash Prasad 

Accredited Social Health Activists 
(Deb. 15, Vol. III, 22-07-2009) 
CoI.2S1-52 

Allocation ofFoodgrains for Flood Relief 

Constitution of National Board for 
Development of Himalayan States 
(Res.) 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 47 1-76 

(Deb. 9, Vol. II, 14-07-2009) Construction of Schools under SSA 
CoI.40&-09 (Deb. 8, Vol. II, 13-07-2009) 

II . fFund S , Col. 159 A ocatlon 0 S to tates 
(Deb. 5, Vol. II, 08-07-2009) Conversion ofNH-77 into Four-Lane 
CoL 161~ (Deb. 4, Vol. II, 07-07-2009) 

Allotment of Gas Agencies in Bihar 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 22J-24 

Assistance to Disabled Persons 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 198-99 

Assistanu to Flood Affected States 
(Deb. 14, Vol. III, 21-07-2009) 
Col 191-96 

Badcward Regions Grant Fund 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 317-24 

Cash Surplus 
(Deb. 25, Vol. IV, 06-08-2009) 
Col 294 

Central Assistance for Prevention of Soil 
Erosion and Water Logging 
(Deb. 14, Vol. III, 21-07-2009) I 
Col. 198-202 I 

Col. 344-45 

Credit Deposit Ratio ofPSBs 
(Deb. 22. Vol. IV, 31-07-2009) 
CoLS63-67 

Dmalds fir<:irads(GcncraI)-2009-201 D-
Ministry of Agriculture and Ministry 
of Consumer Affairs, Food and Public 
Distribution 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 598-60 I 

Demands for Grants (General) 2009-20 to 
Re: Ministry of Women and Child 
Development 
(Deb. 16, Vol. III. 23-07-2009) 
Col 376-79 

Denial of Franchise to Weaker Section 
(Deb. 25, Vol. IV, 06-08-2009) 
Col 153-54 

. . 1 Development of Buddbist Tourism 
Computerisation system for ISSUlDg (Deb. 2, Vol. II, 03-07-2009) 

Tickets 
(Deb. II, Vol. III, 16-07-2009) Col.545-46 
Col. 144-45 DripISprinkler Irrigation 

Condition of Workers in Unorganised 
Sector 
(Deb. 18, Vol. III, 27-07-2009) 
Col.4J..47 

Constitution (One Hundred and .Ninth 
Amendment) Bill, 2009-Consld. and 
Pass 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 606-07 

(Deb. 14, Vol. III, 21-07-2009) 
CoI.35~54 

Expenditure on Subsidy to Fanners 
(Deb. I, Vol. II. 02-07-20(9) 
Col. 378-79 

Finance (No2) Bill, 2009-C0nsid. 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 654-64 
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Flood Control and Management Scheme Job Opportunities for Handicapped 
(Deb. I S, Vol. III, 22-07-2009) Children 
Col 374-80 (Deb. 8. Vol. 11. 13-07-2009) 

Food Processing Industries in Bib... I Col.2S3-SS 
(Deb. 16. Vol. Ill, 23-07-2009) KastwbaGandhiBaJikaVidyalayas 
Col. 210-11 (Deb. •• Vol. 11, 13-07-2009) 

Funds for SealRiver Erosion 
Col..36S-67 

(Deb. IS, Vol. 111.22-07-2009) LevelCrossmgatDighiandEkara 
Col~ (Deb. 6, Vol. II. 09-07-2009) 

Funds provided to Bihar Col 14849 

(Deb. 26. Vol. IV, 07-01-2009) MainteMnc:e and Upkeep of Aircraft by 
Col 24244 IAiAI 

General Budgd-2009-20 I O-GeneraJ . 
Discussion aDd Demands for Excess 

(Deb. I, Vol. II, 02-07-2009) 
Col 199-200 

GrIIIIS--{GenI:nI), 2006-2007 MainteMm:c of Bricf&cs 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 4, Vol. II, 07-07·2009) 
Col 673-7S I CoI.238-39 

Global Econom~ Recession ! Mega Tourist Cmits 
(Deb. 2. Vol. II, 03-07-2009) I (Deb. 17, Vol. III, 24-07-2009) 
Col2lJ9.11 i Col 413 

HazipIr-vaishali-Supuli Raihnly Line 'Memorial for SabInt Martyrdom 
(Deb. I. Vol. II, 02-07-2009) I (Deb. 20, Vol. III, 29-07-2009) 
Col 131 Col36J-62 

lneentive for Inveslment in Industrial Modemisation and Uppadatioa of ITls 
Sec:Ior (Deb. 13, Vol. III. 20·07.2009) 
(Deb. a, Vol. n, 13-07-2009). Col22S-21 
Col 119-90 Muz.af&rpur Airport 

IDclusioDofCastesinSCsandOBCsUsts (Deb. 16, Vol. 111, 23-07-2009) 
(Deb. II, Vol. III, 27-07-2009) Col 129-30 
Col 212-14 

IDacaIe in Prices ofFertilizen 
(Deb. 6, Vol. II, 09-07-2009) 
Col 24344 

lDsurInce Cover forNREGA BadiciarieI 
(Deb. 17, Vol. III, 24-07-2009) 
CoL 310-12 

Ins1nnce Cover for NIlEGA Warbrs 
(Deb. 2, Vol. II, 03-07-2009) 
Col364-6S 

NatioaaJ Food Security Mission 
(Deb. 9, Vol. II, 14-07-2009) 
Col 471-72 

NIlionaJ HorticuJture Miuion 
(Deb. 9, Vol. II, 14-07-2009) 
Col207-IO 

N.rionaJ Rehabilitation IIId aaertlemcnt 
Polky 
(Deb. I J, Vol. Ill, 16-07-2009) 
Col 179-10 
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New Population Policy 
(Deb. IS, Vol. Ill, 22-07-2009) 
Col. 396-98 

Opening of Kasturba Gandhi Balika 
Vidyalayas 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 322-24 

Panchayat elections in Jharkhand 
(Deb. 26, Vol. IV, 07-08-2009) 
CoI.302~3 

Population of Rural and Urban Areas in 
Bihar 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 96 

Prevention of Kala Azar 
(Deb. IS, Vol. Ill, 22-07-2009) 
Col. 556-58 

Schemes for Physically Handicapped 
Persons 
(Deb. 18, Vol. III, 27-07-2009) 
Co1379-84 

Self-employment to Unemployed Youths 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 338-39 

Setting Up of Steel Factories by SAIL 
(Deb. 25, Vol. IV, 06-08-2009) 
CoI.m-73 

Status of East-West and North-South 
Corridors 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 37 

Steps to Ensure Availability of Drinking 
Water in the Country (Res.) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 372-74 

Rail Bridges on Chapra-Muzaffarpur Rail I Trawna Centres along National Highways 
Line (Deb. 10, Vol. II, 15-07-2009) 
(Deb. 25, Vol. IV, 06-08-2009) Col454-65 
Col. 210-1 I 

Railway Budget (2009-2010}-General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 816-20 

Unemployed Youths 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 179-97 

Urban Development Schemes 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 186-96 

Rasbtriya Krisbi Vakas Yojana 
(Deb. 9, Vol. II, 14-07-2009) Siagh.Dr.s.ajay 
Col. 514-15 I Bio-MetricSmartCardsScheme 

RepairandmaintenanceofNH-102 (Deb. 16, Vol. III, 23-07-2009) 
(Deb. 4, Vol. II, 07-07-2009) Col. 2 1-22 
Col 550 Demands for Gran1S (General), 2009-20 I 0 

Road Map for Tourism Development 
(Deb. 17. Vol. 111.24-07-2009) 
Co1.3148 

Rural Electrification 
(Deb. 26, Vol. IV. 07-08-2009) 
Col. SUO 

Sarva Shibba Abiliyan 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 23 1-38 

Re: Ministry of Home Affairs 
(Deb. 15, Vol. III, 22-07-2009) 
Co1.6n-82 

I Singh, Rajkomari Rataa 

Demands for Grants (General) 2009-20 1 0 
Re: Ministry of Women and Child 
Development 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 381-82 
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Need to construct a Railway overbridge I' Capture of Indian Fishermen 
at Chilbil Railway crossing in (Deb. S. Vol. II, 08-07-2009) 
Pratapgarb Parliamentary Col. 235-36 

. Constituency, Uttar Pradesh' 
(MUR 377) Consumption of Fuel 
(Deb. IS, Vol. Ill, 27-07-2009) (Deb. 4. Vol. II, 07-07-2009) 
Col. 727 Col. 315-17 

Need to ensure conS1J'Uction of roads I Conversion of Sea Water Into Potable 
under Pradhan Mentri Gram Sadak I Water 
Yojana as per ~ified norms and (Deb. S, Vol. II, 01-07-2009) 
saandards in PraIIpprb PIrI~y Col. 83-85 
Constituency, Uttar Pradesh r ___ ' . ".'!ways 
(MUR377) '-"" ...... 1ODS m NO 

(Deb. 24, Vol. IV, 04-01-2009) (Deb. 6. Vol. II. 09-07-2009) 
ColS73-74 I Coll3l-34 

Targets under PMGSY Coaoo Technology FUDd 
(Deb. 17, Vol. III, 24-07-2009) (Deb. 4, Vol. 11, 07-07-2009) 
Col 29 Col. II S 

! 
..... SIui BIaoop_dn I Creation ofEmpJoymeol Opportunities 
DemmdsforGraats(GcneraJ),lOO9-2010 (Deb. 13. Vol. Ill. 20-07-2009) 

Be: MinisIry ofHomeAffain Col 111-20 
(Deb. IS, Vol. Ill, 22-07-2009) Demads for Grants (General). 2009-10 
Col 707-10 Re: MinisuyofHomeAft'airs 

Railway Budget (2009-2010}-Geaeral (Deb. IS, Vol. III, 22-07-2009) 
Discussion Col. 724-15 
(Deb. 5, Vol. II, 01-07-2009) DemaDdforGnlllls(GeoeraI),2009-1010 
Col. 721-29 Be: Ministry of Power 

stap,SluiBrij ........ SIaana (Deb. 14. Vol. III, 21..()7-2009) 
AgricuJlure Research and Developmmt Col. 710-14 

Schemes 
(Deb. 24, Vol.·IV, 04-01-2009) 
Col212-14 

AmencImems in Land Aaauisition Aa 
(Deb. 7, Vol. II, 10-07-2009) 
CoI.49-SO 

Backward Regioas Grant Fund 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 317-24 

Ball on Coatract Labour System 
(Deb. 23, Vol. IV, 03..01-2009) 
CoL 14142 

Demands for Ciraa!s (General) -20(J9. 
2010--Ministry of Asricoiture end 
Minislry ofConaaner Aft'ain , Food 
and Public DisIribution 
(Deb. 13, Vol. III, 20·07-2009) 
CoI.611-23 

Discribution of WutelInds 
(Deb. 2, Vol. II. 03-07-2009) 
Col 255-Sa 

DoubUn& ofl.udcftow.Bananird line 
(Deb. 21, Vol. IV, 30-01-2009) 
CoLJS9 
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Employment in Agricultural Sector I Land under Sugarcane Cultivation 
(Deb. 24. Vol. IV, 04-08-2009) (Deb. 24, Vol. IV, 04-08-2009) 
Col. 423-25 I Col. 72-76 

Employment Opportunities in LT. Sector I Maladministration of Emporiums 
(Deb. I S, Vol. 111. 27-07-2009) . (Deb. 16, Vol. Ill, 23-07-2009) 
CoI.l97-98 I Col. 82 

Expenditure on Drive against Corruption j Menace of Touts 
(Deb. 20, Vol. Ill, 29-07-2009) I (Deb. I, Vol. II, 02-07-2009) 
Col. ISO-51 Col. 19-20 

Export of Wheat and Rice 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 279-81 

Minimum Support Price of Sugarcane 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 433-34 

Fake Passport National Commission on Fanners 
(Deb. 20, Vol. III, 29-07-2009) (Deb. 9. Vol. II, 14-07-2009) 
CoI.317-18 I Col. 4642 

Fake Visas Need to construct road bridges at 
(Deb. 19, Vol. Ill, 21-07-2009) Raunahi-Magrasi in district Faizabad 
Col. 194-95 and at Dbemwaghat in district Gonda, 

FDI Target 
(Deb. 8. Vol. II, 13-07-2009) 
CoL 18-96 

Flood Control and Management Scheme 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 37440 

General Budget. 2009-10-General 
Dis.:ussion and Demands for Excess 
Grants (General). 2()()6.07 
(Deb. 6, Vol. II. 09-07-2009) 
Col4SI-S3 

General Budget-2009-201O-General 
Discussion and Demands for Excess 
0rants-{GeneraJ), 2006-2007 
(Deb. I, Vol. II, 13-07-2009) 
Col. 617-19 

Uttar Pradesh (MUR 377) 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 511 

New Railway Line from Barbaj Bazaar to 
Faizabad 
(Deb. 16, Vol. III. 23-07-2009) 
Col 198 

Production by IOPL 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 94-95 

Production of Crude OillNatural Gas by 
<NJC 
(Deb. 25. Vol. IV. 06-01-2009) 
Col. 119-21 

Railway Budget (2009-20 10 )-General 
Discussion 
(Deb. 5, Vol. II, 01-07-2009) 

Grant of Funds Under AIBP Col. 732-37 
(Deb. 15, Vol. 111. 22-07-2009) I Situation arising out of drought and 
Col. 64-15 floods in various pans of the country 

Irregularities committee by NGOs . (OUR 193) 
(Deb. 21. Vol. IV, 30-07-2009) I (Deb. 19, Vol. III, 28-07-2009) 
Col. 195-96 Col. 555-S6 
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Surrendering of Telephone/Internet 
Connections 
(Deb. I, Vol. 11, 13-07-2009) 
Col 220-21 

Committee to Fonnulate Outline of PPP 
Model 
(Deb. 25, Vol. IV, 06-08-2009) 
CoI.IS7-S9 

Unclaimed Money with EPFO Cammonwealth Games, 2010 
(Deb. I, Vol. II, 13-07-2009) (Deb. 4, Vol. II, 07-07-2009) 
Col. 299-302 Col. 32-34 

Vi'-""':- fRBI Qu, ...... "-- I Cotton Cultivation 
lUIAU\IIi.O IUll:WIaO I (Deb. 9, Vol. II, 14-01-2009) 

(Deb. 17, Vol. III, 24-07-2009) Col3S3-S4 
CoL41-SO , 

Credit in Jnfnstructure Sector 
Slap. Sltri Dirijay (Deb. 2, Vol. II, 03-07-2009) 
Issue Arising out of Prime Minister's Col. 419-22 

Recent Visit to Foreign Countries Decline iDAJricukw'aI powtb 
(OUR 193) (Deb. 9, Vol. II, 14-01-2009) 
(Deb. 21, Vol. IV, 30-07-2009) Col. 416-71 
Col. 321-25 I Decline in Productioo of Fertilizers 

Railway Budge! (2009-20IO)--(Jeoeral (Dcb. 6, Vol. II, 09-01-2009) 
Discussion I CoL 231 
(Deb. S, Vol. II, 01-07-2009) DemMdaod Supply of LPG 
Col. m (Deb. 6. Vol. II, 09-07-2009) 

SiIIp. Sltri DuIlyut 

Aaistance flO Slate 
(Deb. 26, Vol. IV, 01-01·2009) 
COLS3-S6 

APDRP 
(Deb. 11, Vol. III, 24-01·2009) 

CoI.6J.6S 

Demand for Ora ofSpeaal s.us 
(Deb. S, Vol. 11, 01"()7·2009) 
COL 301 

Col.3S6-SI j 
(Deb. 22, Vol. IV. 31-07-2009) 
CoL 674-71 

t:lIanmdsiro.a(aa.nI}--~IO

Ministry of AJricuIture IIId Minisoy 
of Consumer Atrain, Food and Public 
Distribution 
(Deb. 13, Vol. III, 20-01·2009) 
CoI.m-33 

Capital ExpaIdilure by SAIL 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 167 

Disinvestment 
(Deb. 11, Vol. III, 24-07·2009) 
Col. 313-14 

Central Road FlUid ! Exploitation of Oil from RajIsIhIn by Cairn 
! EnerJy 

~~i~~ Vol. IIJ, 21-01-2009)! (Deb. 21. Vol. IV, 30-01.2009) 
CoL 201-02 

CeDtraDy 8ponIored HeaIdt Schemes 
(Deb. S, Vol. II. 01-07-2009) 
Col. 236-72 

Exportof~ 
(Deb. I. Vol. II. 13-07·2009) 
Col. 219 
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Export of Minerals 

(Deb. 23, Vol. IV, 03-08-2009) 
Col. 309-12 

Expressway between Delhi and Jaipur 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 274 

Footwear Industries 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 130-31 

Funds for Development of Tourist Places 
(Deb. 2, Vol. II, 03-07-2009) 
CoI.54648 

Gold Reserves 

Need to expedite the construction of 
Rarnaganjmandj-Bhopal.via Jhalawar 
railway line(MUR 377) 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 579 

Need to look into the problems being 
faced by the opium growers and opium 
industly (MUR 377) 
(Deb. 23, Vol. IV, 03-08-2009) 
CoI.458 

Opium Growers in Rajasthan 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 427 

(Deb. 14, Vol. III, 21-07-2009) Outlay for Commonwealth Games 
Col 319-22 (Deb. 19, Vol. III, 28-07-2009) 

Greenfield Airports 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 135-36 

Heahb Lltmcy Programme 
(Deb. S, Vol. II, 08-07-2009) 
CoI.J64.68 

Hydro Power Projects 
(Deb. 22, Vol. IV, 31-07-2009) 

Col. 225-26 

Popularising Kota Doria Sarees 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 136-37 

Production of Crude Oil from Banner 
Sanchor Basin 
(Deb. II, Vol. III, 16-07-2009) 
Col 143-44 

Col.442.Q Progress of National Highways 
Import of Palm Oil I (Deb. 4, Vol. II, 07-07-2009) 

(Deb. 18, Vol. III, 27-07-2009) CoI.386-89 -
CoU3442 i Promotion of Ceramics and Glass 

loc:reasc in Drop Out Rate in School Products 
(Deb. 8, Vol. II, 13.07-2009) (Deb. 18, Vol. III, 27-07-2009) 
C01.41-S2 Col. 206-07 

InfraslnH:ture for Basic Sports to Youth 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 10-16 

Promotion of oil processing mills 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 267-69 

Kali Sindb Power Project I Proposals under SGSY 
(Deb. 26. Vol. IV, 07-08-2009) (Deb. 2, Vol. II, 03-07-2009) 
Col 283 CoL 294-98 

MSP for Soyabean, Mustard and Bajra 
(Deb. 9, Vol. II. 14-07·2009) I 
CoI.426-27 

Rajasthan Atomic Power Station 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 272-73 



682 LOK SABHA 

~-BbopalRaiI Line I Special Status UnderAIBP 
(Deb. 11, Vol. III. 16-07-2009) (Deb. )5, Vol. III, 22-07-2009) 
Col 173-74 Col 402 

Ravi-8eas Water Agreement 
(Deb. 5, Vol. II, 08-07-2009) II Thermal PowerPJants 
Col. 125-28 (Deb. 22, Vol. IV, 31-07-2009) 

Col. 327-29 
Re: Organisation of Bbakra-Bel5 . 
~ Board Tourism Inftastruc:ture forConmonwealIb 
(Deb. 26, Vol. IV. 07-08-2009) I Games, 2010 
Col. 220-21 (Deb. 17, Vol. Ill, 24-01-2009) 

Recommendations ofHoda Committee 1 Col. 'NT 
(Deb. 14. Vol. Ill, 21-01-2009) II SiDJlt.SlariGaaesll 
Co13,l-82 

RefOrm in Oil Sector i Adulteration in Food Items 
(Deb. 21. Vol. IV, 30-01-2009) (Deb. 5, Vol. 11, 08-07-2009) 
Col. 111-12 Col. 3134 

Release ofCenlral Sb1IreIO Stales Air Accidents 
(Deb. 17. Vol. m, 24-01-2009) I (Deb. 6, Vol. II, 09-07-2009) 
Col. 2110-310 ' Col. 205-06 

Seuia& upofCNG oudeU in ~ 
(Deb. 6, Vol. II, 09-01-2009) 
Col 173-74 

Availability of LPG in Rural Alas 
(Deb. I, Vol. II, 02-01-2009) 
CoI.22S-16 

~f New post.) Circles and BaakiaaRefbrms 
(Deb. 18, Vol. III. 27-07-2009) (Deb. 2, Vol. II, 03-07-2009) 
Col 617-704 Col.. J6S.(J6 I 

Se.ttin& up of New TcdmK:a11.DStitutes ! Cbanered Accountant 
(Deb. 8, Vol. II, .13-07-2009) (Deb. 21, Vol. IV, 30..07-2009) 
CoI.I97~ Col 135-36 ,\1' 

SbareoCPowcrhm Hydd Power Pn;cdI 
(Deb. 26, Vol. IV, 07-0.·2009) 
CGl.30S-06 

Cin:ulaboa off. Currency Noaa 
(Deb. 9. Vol. n. 14-07-2009) 
Col~ sa::::::: ~ I Conaorvation of forett. Wildlife and 

(DUR 193) I Emnnnaat 
(Deb. 19. Vol. III, 21-07-2009) j (Deb. 20, Vol. nt, 29-07-2009) 
ColS7UJ I CoI..463-92 

SoyabeIDCultivmion I ttem.J ofSleel 
(Deb. 4, Vol. II, 07-07.2009), (Deb. I, Vol. II. 02-07-2009) 
Col. 473-75 I Col 164-67 

I 
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Demands for Grants (General)-2009-
20 I O-Ministry of Agriculture and 
Ministry of Consumer Affairs, Food 
and Public Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
CoL591-95 

Freedom Fighters Pension 

Mining of Coal Reserves beneath 
Damodar River 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col3tl-13 

Mission Mode Projects under NeGP 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 282-84 

(Deb. 4, Vol. 11, 07-07-2(09) 
CoI.448-5t Modernisation ofWakfBoard 

(Deb. 1, Vol. II, 02-07-2009) 
CoL 84-85 Funds for Maintenance ofNHs 

(Deb. 14, Vol. 111, 21-07-2009) 
Col. 321-23 National Secondary Education Campaign 

General Budget, 2009-201O-General 
Discussion and Demands for Excess 
Gnmts (GcDeral). 2006-2007 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 576-79 

Illegal Anima) Houses 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 502 

Impact ofGlobaI Recession on Exports 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 432-39 

Import of Fertilizers 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 14-17 

Increase in Number of Passengers 
(Deb. II, Vol. III, 16-07-2009) 
Col. 163-64 

Inflow of Foreign Tourists 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 17-24 

Kbajuraho Airport 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 203-04 

Laying ofRailway Line 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 68 

Linking ofNH ofMP with NSEW C«ridor 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 383-84 

(Deb. 8, Vol. II, 13-07-2009) 
Col. 79 

Need to check the difference in prk:es of 
common generic medicines sold 
through different brand names by 
various drug manufacturing 
companies (MUR 317) 
(Deb. 20, Vol. III, 29-07-2009) 
Col 532 

Non-Completion ofRailway Projects 
(Deb. I, Vol. II, 02-07-2009) 
Col. 102-03 

Opening ofKendriya Vidyalaya 
(Deb. 8, Vol. II, 13-07-2009) 
CoL 191-96 
(Deb. 13, Vol. III, 20-07-2009) 
Col 37 

Pilferage ofCoa! 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 279-31 

Pilgrims ofKailash~ 
(Deb. 10, Vol. II, 15-07-2009) 
Col 542-43 

PNG Connections in Metro Cities 
(Deb. I, Vol. II, 02-07-2009) 
CoI.I05-()8 

Post-Matrie Scholarship to Medical and 
Engineering Students 
(Dcb. 18, Vol. III, 27-07-2009) 
Col. 118-79 
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Production of Cotton 
(Deb. 9, Vol. II, 14-07-2009) 
Col66-61 

Production of Minerals 
(Deb. 4, Vol. II, 07-01-2009) 

Situation arising out of drought and 
floods in various parts of the country 
(DURI93) . 
(Deb. 19, Vol. III, 28-07-2009) 
CoJ.S93-9S 

Col.m-23 , Specialised Anny Units 
Production ofUranimn I (Deb. 23, Vol. IV, 03-08-2009) 

(Deb. S, Vol. n. 08-O7-2009)! CoI.346 
Col. 124 I Supply of Power Generating Eql.lipmenl 

ProposaIforConstructionofDispeosary (Deb. 7, Vol. 11,10-07-2009) 
It Gurpoo I Col. 39-50 
(Deb. 20, Vol. III, 29-01-2009) Time and Cost Overruns on Highway 
Col 143-44 Projects 

Railway Btadpt-2009-20IO-GeneraI (Deb. 14. Vol. III, 21-07-2009) 
Disc.ussion CoL 210-1 I 
(Deb. 4, Vol. II, 07-07-2009) I Uniform Fee Stnx:ture 
Col.676-i1 I (Deb. 13, Vol. III, 20-07-2009) 

Rajiv Gandhi Kisbori Sashaktikaran I Col. 203-04 
Yojana I Waiving off Debts of States 
~~i022, Vol. IV, 31-07-2009) I (Deb. 7. Vol. 11, 10-07-2009) 

Col. 264 
Rebabilitltioa of Bhopal Gal Vldims 

(Deb. 16, Vol. lJI, 23-07-2009) sa.p. Sltri Ijyaraj 
Coll2O-22 . Ililht ofOlildrcn to Free and CoIIIpuIsory 

~iD& ofHi&ber Educatioa System Education Bitl, 2009-Consid. and 
(Deb. I, Vol. II, 13-07-2009) Pass 
CoLliS-II (Deb. 24, Vol. IV, 04-01-2009) 

I CoL 714-18 
Jliabt to Education It SecoadIry Level I 

(Deb. 13, Vol. III, 20-07-2009) Siap,SIni ........ Dd 
Col 309-310 Demand for Graoq (General). 2(JC)9..20 I 0 

Rite ill Prices ofEuentiai Cammoditiea Re: Ministry of Power 
(IMl 193) (Deb. 14. Vol. Ill, 21-07-2009) 
(Deb. 2S, Vol. IV, 06-01-2009) CoL67N3 
Col.417-19 Dernalds b Gras (GcnnI) 2009-2010--

Senial up of Indian hlltitutes of Ministry of Human Resource 
IDJ'onution TedmoJo&y DeveIopmeDt 
(Deb. 23, Vol. IV, 03-08-2009) (Deb. 10, Vol, n, 15-07-20(9) 
Coll3l-32 ~ 

Sltor1ap ofF_I for Atomic: Plants Development of Infrastructure for Sports 
(Deb. 10, Vol. II, U-G7-2009) (Deb. 14, Vol. Ill, 21-07-2009) 
Col 36-37 CoL 225-21 
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Electrification ofBPL Households I Widening of Grand Trunk Road 
(Deb. 22, Vol. IV, 31-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col. 10-19 Col. 197-99 

Fatmi Committee I Singb, Sbri Jaswant 
(Deb. 18, Vol. 111. 27-07-2009) 
Col. 101-06 Finance(N02)Bil~2~onsid. 

Four Laning of Buxar-Aara-Patna 
(Deb. 17. Vol. Ill. 24-07-2009) 
Col. 585 

Highway I 
(Deb. 19. Vol. III, 28-07-2009) Singh,ShriMahabali 
CoI.3II-12 General Budget 2009-201O-General 

General Budget, 2009-201O-General 
Discussion and Demands for Excess 
Grants (General), 2006-2007 I 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 633-35 

Need to give due share of water from Sone 
River to Bihar as per Bansagar 
Agreement (MUR 377) 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 583 

Power from National Grid 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col. 167-69 

Railway Budget (2009-2010)--General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 647-50 

Right ofChiJdren to Free and Compulsory 
Education Bill, 2009-Consid. and 
Pass 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 748-50 

RunlI Electrification 

Discussion and Demands for Excess 
Grants (General), 2006-2007 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 448-50 

Reservation of Seats 
(Deb. II. Vol. Ill, t 6-07-2009) 
Col. 63 

Siagh, Shri Mllrari LaJ 

Bhaiyathan Thermal Power Project 
(Deb. 26. Vol. IV, 07-01-2009} 
Col. 188-89 

Modernisation of Prisons 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 161-62 

New Rail Lines in Chha1tisgarh 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 75-76 

Railway Budget (2009-2010)--General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 743-44 

Upgradation of Mana Airpon 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 5~ Col. 257 

Separate rail track for foods train 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 258 

Situation arising out of drought and 
floods in various parts of the country 
(DURI93) 
(Deb. 19. Vol. III, 21-07-2009) 
Co1.5~ 

I 
Singh, Sbri Pashupati NaU. 

Account ofNREGA Worlters 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 96-100 

Allocation and Offtake of F oodgrains 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 53-60 
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Amenities to CIL Workers 
(Deb. 1 S, Vol. III, 22-07-2009) 
CoI.SS5oS6 

Anpnwadi Centra 
(Deb. 7, Vol. II, 10-07-2009) 
Col2n-12 

Awm-eDeSS Campaign for NREGS 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 372-76 

Booking of LPG 1hrou&h SMS 
(Deb. 16. Vol. Ill. 23-07-2009) 
Col 175079 

hregulair Services ofMTNL and BSNL 
(Deb. 8, Vol. II, 13-07-2009) 
CoI.3S3-S4 

Late Running of Trains 
(Deb. 25. Vol. IV, 06-08-2009) 
CoLI6h-67 

Nation-Wide Drive against Corruption 
(Deb. 5, Vol. II, 01-07-2009) 
ColI6U9 

National Knowledge Cormnission 
(Deb. 8. Vol. II. 13-07-2009) 
Col.22S-26 

Crimes ill Trains Ongoin&'Pending Railway Projects 
(Deb. 1. Vol. II, 02-07-2009) (Deb. I, Vol. II, 02-07-2009) 
Col. J6.SI Col. 160-62 

Effectiveness ofM'Jd Day Meal Scheme PeripberaVCommunity Development by 
(Deb. I, Vol. II, 13-07-2009) SAIL 
Col. 12>26 (Deb. I, Vol. II, 02-07-2009) 

EmpIoymaJt OIl Compaaionate Grounds Col. 221-24 
(Deb. 16, Vol. Ill. 23-07-2009) ~""-U' .. 
Col. 290-94 I rl."..... Rh'enitJeS 

(Deb. 8, Vol. 11. 13-07-2009) 
Expert Conauittee: for Air India Col. 135037 

(Deb. 16, Vol. III, 23-01·2009) 
Col.2A2-44 

General Budpt, 2009-20 1 ().......General 
DiKussioD and J)enugvk for Exc:ess 
GrIaIs (GmcnI), 2006-2007 
(Deb. I. Vol. II. 13-07-2009) 
ColS67-69 

Hike iBAiI' Fare IDd P8ssenF AmeDiIies 

Promotion of Floriculture IDd Herbal 
Feruaa. 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 367-14 

RcmowI ofComlpt Ofken &am WcbsiIe 
(Deb. 10, Vol. II, 15-07-2009) 
Col 531-39 

(Deb. I, Vol. II, 02-07-2009) RevampinaofPDS Coli',.·.. (Deb. 4, Vol. II, 07-07-2009) 

htaeuc ill Prices of MediciDeslLife 
Savina Drvas 
(Deb. I, Vol. II, 02-07-2009) 
Col. 323-26 

Col. 213-15 

Rite in Diabetic Padents 
(Deb. U. Vol. Ill, 22-07-2009) 
Col. 1()6.()7 

bderest a. CD EPF SmuaIin& ofDnIp 
(Deb. I. Vol. 1I. 13-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
CoI.40S-48 Col. 448-49 
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~pe<:ial Trains for Ajmer Sharif J Demand for Grants (General), 2009-20 10 
(Deb. 11, Vol. III, 16-07-2009) IRe: Ministry of Power 
Co1.l65-66 (Deb. 14, Vol. III, 21-07-2009) 

S I·· W kfAd '" I CoI.665-69 tream IOlng a ministration 
(Deb. 16, Vol. III. 23-07-2009) Demands for Grants (General), 2009-2010 
CoI.294-9S Re: Ministry of Home Affairs 

(Deb. 15, Vol. Ill, 22-07-~009) 
Supply of Coal to Thennal Power Stations Col. 74748 

(Deb. 10, Vol. II, 15-07-2009) I 
Col. 51 &-18 , Development of Roads in States 

(Deb. 19, Vol. III, 28-07-2009) 
Siagh, Sbri Radba Mohan Col. 471-72 

Acquisition of Sophisticated Weapons Displacement ofSikhlHindu Families in 
by Naxalites l I Pakistan 
(Deb. 19, Vol. III. 28-Q7-2009) (Deb. 20. Vol. III. 29-07-2009) 
Col 475 Col 4142 

Agricultural Product Export Development I Doubling of rail line in Bihar . 
Authority (Deb. 21, Vol. IV, 30-07-2009) 
(Deb. 8, Vol. II, 13-07-2009) Col. 99-101 
,Col. 186-87 Exploitation of Child Labour 

Beautification of Metro Cities (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 22, Vol. IV, 31-07-2009) Col. 292-93 
Col. 251 I Fake EducationallnstitutioDS 

Bikers Gang I (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 14, Vol. Ill, 21-07-2009) Col. 56-58 
Col. 392-95 I Finance (No.2) Bill, 2009-C0nsid and 

CNG Run Vehicles I Pass 
(Deb. 4, Vol. II, 07-07-2009) (Co1De~3 Vol. III, 27-07-2009) 
CoI.3JB-19 . 

Contraband Items 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 186-87 

Crime against Foreign Women 
(Deb. 4, Vol. II, 07-07-2009) 
Col 434-48 

Four Laning of Stretches aD National 
Highways 
(Deb. 19. Vol. III, 28-07-2009) 
Col162-78 

General Bogies in Trains 
(Deb. 11, Vol. III. 16-07-2009) 
Col. 19-20 

Cylinder Blasts in Delhi Harassment of Rail Passengers 
(Deb. 9, Vol. II. 14-07-2009) (Deb. 6, Vol. n, 09-07-2009) 
Col. 422-23 CoI.J64-65 

Delivery of Parcels Identity Cards to Citizens in Coastal Areas 
(Deb. 6, Vol. II, 09-07-2009) (Deb. 9, Vol. II, 14-07-2009) 
Col. 27-JO Col. 59-6·1 
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Illegal ~upation of DDA Land I Need to develop Taragna near Patna, Bihar 
(Deb. 22. Vol. IV. 31·07·2009) I as a Centre for Research and Study in 
Col. 421·28 I Astronomy (MUR 377) 

lmpectofTenoristonTourism I (Deb. 25, Vol. IV. 06·08-200Q) 
(Deb. 7. Vol. II. 10-07.2009) I Col. 327 
Col393-9S i Need to include all the eligibel families in 

I Iemen' fPancbayat" Ra' S 1 the BPLlistin Bihar (MUR 377) 
~Deb. ~~ol. III. 2;-otio:;! ~e~9915, Vol. Ill, 22-01-2009) 

Col. 347-48 : . 
Inconve:nialce due to ao.ding of wait i NHRC Guidelines on Police Encounters 

I ~_.-a 0.._' T . (Deb. 24. Vol. IV, 04-08-2009) 
~"" • -'&--, .. III nuns Col S3-56 
(Deb. 14. Vol. Ill, 23-07-2009) 
Col 118-19 

Integrity Club in Kendriya Vadyalayas 
(Deb. U, Vol. Ill, 27-07-2009) I 

Oil Exploration byONGC 
(Deb. 16. Vol. 111. 23-07-2009) 
Col. 242 

Col 318 ! Online Complaints 
In . . . S··L ... _· C-.... ] (Deb. 19. Vol. III, 28·07-2009) vatJgahOn mto UlUlUI __ , 'Col. 330 

(Deb. 13, Vol. III, 20-07-2009) I 
Col 170-71 I Pending Bills from StaceGovemmems 

KidneyRacket (Deb. 4, Vol. n, 07-07-2009) 
(Deb. S, Vol. II, 0I-07-2009)! CoI.I73-98 
Col31 &-20 I Pharmaceutical Eduution 

Lack of Medical Fadlities in Isolated i ~:i2-~3 Vol. II, 13-07-2009) 
Areas ! 

(Deb. I S, Vol. III, 22-07-2009) t Post OffICeS 
f 

Col 290-91 I (Deb. 23. Vol.: IV. 03-01-2009) 
Marutj.Suzu1ci to RoU Out CNG Model ! Col. 293-94 

(Deb. 16, Vol. m. 23-07·2009) I Powcrfi'omsolidwaste 
Colla I (Deb. 17, Vol. III. 24-01·2009) 

Measures to Taekle VIOlence 1 Col.18J..15 
(Deb. 4, Vol. II. 01-07·2009) ! Prime MiniSla"s VISit to Russia 
Col. 471-72 I (Dcb. S, Vol. II. 01-07·2009) 

Mcdjcal Aid to CRPF Personnel I CoI.478-84 
(Deb. 14, Vol. III. 21-07-2009) I PromolionofOrpnicFarming 
Col 241-43 (Deb. 9, Vol. II, 14-07·2009) 

Misatilisation of U.S. Aid to Pakistan: Col. 25%0 
Ipinsllndia I RegularizatiOP of Unausborized Colonies 
(Deb. 20. Vol. 111, 29-07-2009) I (Deb. 26. Vol. IV, 07-08.2009) 
Col.SI5-16 i Col265-66 
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Removal of Name from Interpol Notice 
(Deb. 20, Vol. 111. 29-07-2009) 
Co1.411-12 

Right of Children to Free and Compulsory 
Education Bill. 2009-Consid. and 
Pass 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 678-80 

Rise in Price of Agriculture Equipments 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 299-301 

Rise in Prices of Essential Commodities 
(OUR 193) 
(Deb. 25. Vol. IV, 06-08-2009) 
Col407~ 

Safety and Security of Migrant Labourers 
(Deb. 23, Vol. IV, 03-08-2009) 

Situation arising out of drought and 
floods in various parts of the country 
(OUR 193) 
(Deb. 19. Vol. III. 28-07-2009) 
Col. 573-75 

Survey on Decline in Sex Ratio 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 168 

TransferlPosting Policy in CRPF 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 342 

Singh, Sbri Rajiv Ranjan alias Lalan 
Singh 

Allocation of Spectrum 
(Deb. 8. Vol. II, 13-07-2009) 
Col. 121-22 

Col. 146 Annual Growth Rate of AUicuiture 

Save the Girl Child 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 257-58 

Security to Senior Citizens 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 523-26 

Self-Sufficiency in Agriculture 
(Deb. 24. Vol. IV. 04-08-2009) 
Col. 279-80 

Setting up of New Ethanol-based Mega 
Project 
(Deb. 14. Vol. III. 21-07-2009) 
Col. 187-88 

Setting up of Sugar Mills 
(Deb. 9. Vol. II, 14-07-2009) 
Col. 482 

Sharing of Intelligence Inputs 
(Deb. 20. Vol. III. 29-07-2009) 
Col. 323 

Shonage of Coal in NTPC Power Plants 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 49-52 

(Deb. 19, Vol. III, 28-07-2009) 
Col. 45 I-52 

ARC Recommendation to speed up 
Government Functioning 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 394-95 

Atrocities on Dalits 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 262-350 

Attacks on Indians Abroad 
(Deb. 5, Vol. 11. 08-07-2009) 
Col. 55-56 

Auction of3-G Mobile Spectrum 
(Deb. 8, Vol. II. 13-07-2009) 
Col. 429-30 

BSNL Mobile Subscribers 
(Deb. 18, Vol. 111, 27-07-2009) 
Col. 24-25 

Capital Investment in Water Resource 
Development 
(Oeb. 20, Vol. III, 29-07-2009) 
Col. 242-13 
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Capital Requirement for SrnaJllndusuies I Expansion of Retail Market 
(Deb. 19. Vol. III. 28-07-2009) (Deb. 23. Vol. IV, 03-08-2009) 
Col 161-62 Col 307 

Captive use Policy at POr1s Exports 1iom sm 
(Deb. 13. Vol. III, 20-07-2009) (Deb. I •• Vol. III, 27-07-2009) 
Col 178-79 Col 365 

Committee to Fonnulate Outline ofPPP 
Model 
(Deb. 25, Vol. IV, 06-01-2009) 

Fanners Living Below Poverty Line 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 322-24 

Col. 157-59 FDI in Retail Sccror 
C . fN-J& dd:':---l P (Deb. 8, Vol. II, 13-07-2009) 

onstructlOft 0 cowin IUUIMIJ orts I Col. 44 142 
(Deb. 18. Vol. Ill, 27-07-2009) 
Col. T1O-71 Fencing of lndo-8angladesh Border 

Content Code for EJectroaic Media Col. 277-71 I (Deb. 24. Vol. IV, 04-08·2009) 

~~ 9, Vol. II, 14-07-2009). FiutionofPriceofNaturalGes I (Deb. 16, Vol. III, 23-07-2009) 
Cootriburioo of Commerce and Industry I Col. 262~ 

in Growth ofGDP Flood Aft'ected States 
(Deb. 20, Vol. III, 29-07·2009) I (Deb. 4, Vol. n, 07-07-2009) 
Col 199-200 I Col464-70 

Credit Cards FunctioniDg of Approved SEl Projeds 
(Deb. 2, Vol. II, 03-07-2009) (Deb. II, Vol. III. 27·07-2009) 
Col 373-74 Col4142 

Demand forGranls (GeaaaI). 2009-20 1 0 Fund under Small Savinp Scbemes 
h:MinislryofPowcr' (Deb. 22, Vol. tV. 31-07.2009) 
(Deb. 14, Vol. III, 21-07-2009) Col.374-7S 
Col. 734-40 Gas Sale Apement becween ONGC Md 

Dl::naldsiro...(~2009-2DIO- GAIL 
Ministry of Apiculbn and Ministry (Deb. 25, Vol. IV, 06-01-2009) 
ofCoasumar Affairs, Food and Public Col. ~28 
Distribution High Broeds of Cattle 
(Deb. 13, Vol. III, 20-07-2009) (Deb. 9. Vol. II, 14.07.2009) 
Col498-S03 i Col4JO..32 

DiIbunal ofLoans by Commercial Banks I Incentives/Concessions to Handloom 
(Deb. 2, Vol. II, 03-07.2009) I Weavers 
CoLI7&.n i (Deb. I, Vol. II, 02-07·2009) 

Col. I 57-tjO 
EdIInoI BleDded PeI:roI 

(Deb. 11. Vol. Ill. 16-01.2009) lDcidentsofEocroadvnentbyChiDa 
Col 231-41 (Deb. S, Vol. n. 01-07·2009) 

Col. 232 
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Increase in Cost of Roads Construction I Population Below Poverty Line 
(Deb. 24, Vol. IV, 04-08-2009) (Deb. 10, Vol. II, 15-07-2009) 
Col. 52-53 Col. 343-44 

NAME INDEX 

lndo-US Nuclear Deal 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 250-51 

Price Indices 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 80-81 

Installation ofTelecorn Network 
(Deb. 23, Vol. IV, 03-08-2009) Private Public Partnership 
Col. 3~52 (Deb. 13, Vol. III, 20-07-2009) 

Investment by Companies Abroad 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 62-67 

Investment on Education 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 155-56 

Col. 222-23 

Production capacity of oil refineries 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL 14042 

Production of Coal . 
(Deb. 20, Vol. III, 29-07-2009) 
CoL 10-23 

Investments in Foreign Companies 
(Deb. 2, Vol. II. 03-07-2009) ProductiOllofCrudeOil 
Col. 44849 (Deb. 16, Vol. Ill, 23-07-2009) 

Col. 11~17 
Irregularities in Tax Recovery 

(Deb. 26, Vol. IV, 07-08-2009) 
Col. 303-04 

Irrigated Land Area 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.266-68 

Loan Waiver SclIeme 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 42-46 

Losses due to Tax Rebate 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 232-34 

Losses in Indilll Banks 
(Deb. 7. Vol. II, 10-07-2009) 
Col. 99-101 

New Variety of Paddy 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 479-80 

Opening of Kendriya Vidyalaya 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 35-36 

Production Rate of Crops under NAIS 
(Deb. 19, Vol. Ill, 28-07-2009) 
Col. 154-57 

Railway Budget-2009-20 I O-Gencral 
Discussion 
(Deb. 4, Vol. II, 07-07-2009) 
CoL643-SO 

Rainfall during Monsoon ' 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 395-96 

Rates oflnterest in Small Saving Schemes 
(Deb. 17, Vol. III, 24-07-2009) 
CoI.3I~19 

Sale of Scraps 
(Deb. 11, Vol. III, 16-07-2009) 
Col. 300 

Seeds of Medium and Short Duration 
Crops 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 39-41 



692 LOKSABHA 

Situation arising out of drought and ! Cross Border Trade 
floods in various par1S ofthe country I (Deb. 13, Vol. 111. 20-07-2009) 
(OUR 193) I ('.01. 277 
(Deb. 19. Vol. III, 28-07-2009) i 
CoL ~ 13 ! Infiltration from Neighbouring Countries 

I (Deb. 9, Vol. II. 14-07-2009) 
Small Saving Schemes ! Col. 381-82 

(Deb. 2, Vol. II, 03-07-2009) 
Col. 375-76 ! N8CC 

i (Deb. 26. Vol. IV, 07·08-2009) 
Supply of Coal to Industrial Units ' 

(Deb. 10, Vol. II. IS-07-2009) I CoLSI·53 
Col. 361.Q I Produdion of Pulses 

Surplus FWlds ofPSUs I (Deb. 19, Vol. III, 21-07-2009) 
(Deb. I, Vol. II, 02-O7-2009)! Col. 123-24 
Col. 226-27 i Propess in T ..... Arunacbal Hipway 

Technology Upgradation Textile 1ndusIry! Project 
(Deb. 6, Vol. II. 09-07-2009) I (Deb. 19, Vol. III, 28·07·2009) 
CoL 118-26 ! CoL 3tO 

( 
Textiles Parks i Rajiv Gandhi Udyami Mitra Yo;_ 

(Deb. II. Vol. Ill. 16-07·2009) ii' (Deb. 19, Vol. Ill. 28-07·2009) 
Col 169--10 I Col S4-SS 

Toll Tax on Delbi-Gurgaon Expressway I Social Welfare Schemes 
(Deb. 4. Vol. II, 07-07-2009)! (Deb. 23, Vol. IV, 03-01-2009) 
Col 278-79 i Col. 27 1-74 

I 

Transmitters at Borders I Standard operation procedure for 
(Deb. 24, Vol. IV, 04-01-2009) I NIXaIism 
Col.416-17 1 (Deb. 9. Vol. II. 14-01-2009) 

Water from Rivers Flowing from Nepal I Col44()..41 
(Deb. 5, Vol. II, 01-07-2009) I TIlId' ofDi . no ...... fP 
Col 361-63 I ma scretJOnII)' ~o ower 

I (Deb. 26, Vol. IV, 07-08-2009) 
Yashpal CommiUee Report I Col. 302 

(Deb. 13, Vol. III, 20-07-2009) , 
Col 120-22 Transparency in Socurilisation 

I (Deb. 26, Vol. IV, 07·0'-2009) 
Siap.SbriRaj.... I CoL 241-42 

Accelerated ~ of ResIoratiQn I Well Being of Farmers 
and Regeneration of Forests ! 
~~20. Vol. lIJ, 29-07.2009) I ~~:~;4 Vol. III, 28-07·2009) 

Cmlit Cards to Farmers I Wltbdnrwal oC Army fRlmJAK 
(Deb. 19. Vol. III. 28-O7-2009)! (Deb. 13, Vol. III. 20·07-2009) 
Col. 432-36 1 C.oI.161-62 
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Singh. Shri Rakesh 

Abnonnal Weather Conditions 
(Deb. 15. Vol. III. 22-07-2009) 
Col.2l7-18 

Affiliation of Universities by UGC 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 267-268 I 

Employment Oriented Education 
(Deb. 13. Vol. III, 20-07-2009) 
Col 116-17 

Essential Clinical Experience for PG 
Nursing Courses 
(Deb. 15. Vol. III. 22-07-2009) 
Co1.214-15 

I III-effects of Mobile Phone Towers on 
Amamath Pilgrimage Birds 

(Deb. 19. Vol. III, 28-07-2009) I (Deb. 15, Vol. III, 22-07-2009) 
Col. 82-83 I Col. 517 

Biometric Unique Identification Card ! Impact of Rural Development Programme 
(Deb. 14. Vol. III. 21-07-2009) I (Deb. 26. Vol. IV. 07-08-2009) 
CoI.513-15 I Col. 268-69 

Check on Unsolicited Calls i Indigenous Cow Breeds 
(Deb. 8. Vol. II, 13-07-2009) I (Deb. 14. Vol. III, 21-07-2009) 
Col. 181-83 I Col.~ 

Coal Based Power Plants Master Plan for Development of Urban 
(Deb. 15. Vol. Ill, 22-07-2009) and Rural Areas 
Col. 439-40 (Deb. 26. Vol. IV, 07-08-2009) 

Concession for Senior Citizens Col. 246 

(Deb. 16. Vol. III, 23-07-2009) I Medical Facilities for Employees of 
Col. 55 Ordnance Factory 

(Deb. 8, Vol. II. 13-07-2009) 
ConstIUdion of Service Lane Col 83-84 

(Deb. 14. Vol. m, 21-07-2009)' . 
Col. 1 1-19 Metro Railways (Amendment) Bill, 2c)()c)"'-

. . . Consid. 
Courses in Agricultural UruVersltJes (Deb. 25. Vol. IV, 06-08-2009) 

(Deb. 14. Vol. III. 21-07-2009) Col. 339 

Col. 265 I' . Serv' Mobile Banking Ice 
Criteria for Insta1lationofMobile Tower (Deb. 17, Vol. Ill, 24-07-2009) 

(Deb. B. Vol. II. 13-07-2009) Co1.I07-08 
Col. 249-SO 

Criteria for Nursing Colleges 
(Deb. 20, Vol. Ill. 29-07-2009) 
COI.I08-1l 

Distance Education 
(Deb. 18. Vol. III. 27-07-2009) I 
Col. 320-22 

Eco-Fricndly Fuels I 
(Deb. II, Vol. III. 16-07-2009) 
Col. 56 I 

Mobile Number Portability 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 193-94 

Need to declare 8argi dam 'Mukhya Nahar 
Pariyojana' in Jabalpur as a National 
Project and bring it under the purview 
of Accelerated Irrigation Benefit 
Prognunme (MUR 377) 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 570 
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Need to evolve a mechanism to ensure I Wi-Fi Access System 
reasonableretumstofarmersfortheir! (Deb. 23, Vol. IV, 03-01-2009) 
agricultural produces (MUR 371) Col2S8-S9 I 

(Deb. II, Vol. m, 16-07-2009) ~ Shri Rata 
Col. 340-41 ......... . 

ppp Projects 
(Deb. 26. Vol. IV, 07-01-2009) 
ColISS-SS I 

Railway Budget (2009-2010)-General I 
Discussion 
(Deb. S, Vol. II, 01-07-2009) 
Col 874-12 

Recognition ofUniversities by DEC 
(Deb. 23, Vol. IV. 03-01-2009) 
Col 104 

RigbtofCbildrcnto Frceaud ~ 
Education Bill. 2009-Coosid. &ad 
Pass 
(Deb. 24, Vol. IV. 04-01-2009) 
Col 73641 

Rise iD Prices of Essential Commodities 
(DUR 193) 
(Deb. 2S. Vol. IV, 06-08-2009) 
Col 4394 I 

SpradofSwiDcf'kJ aoog UWIIoCk JDd 
PouIIry 

Need to expedite award of work for 
constl'UCtion of railway wagons to the 
lowest bidder i. e. Mis. CIMMCO 
BIRLA Limited, Bbandpur. Rajasthan 
(MUR3n) 
(Deb. 25, Vol. IV, 06-08-2009) 
CoL 324 

Siltp,SIIri Rcwati ...... 

AJrpart Developmeut - from Pauen&en 
(Dcb. 6, Vol. JI, 09·07-2009) 
CoL 14 

Demands for Grants (GeaeraJ)-2009-
2010-Ministry of Alriculture and 
Ministry of Consumer Aft'ain , Food 
ad Public Distributioo 
(Deb. 13, Vol. III. 20-01-2009) 
CoL 471-12 

General Budget, 2009-20 I o-<:ieneraI 
DilcussiOll and Demands for Excess 
CiIwu(Geacral).2OO6-lOO7 
(Deb. I, Vol. II, 13-07·2009) 
CoLS82-&5 

(Deb. 14, Vol. III, 21-67-2009) l ....... ofGreenHouieGasBmiJsion 
CoUIO (Deb. 20, Vol. Ill. 29-07-2009) 

Col 9 
SWus of Authority to CPCB 

(Deb. 20. Vol. 111. 29-07.2009) OpeaiaaofK.eadriya Vidyalaya 
Col. 271 (Dcb. 13. Vol. III. 20..(J7-2009) 

CoL 36 
Supply of Swine Flu Vaccines 

(Deb. 20, Vol. III. 29-07-2009) I Railway Budpt-2009-101~ 
CoL SOl DiseuuiOft 

UseofCFLs 
(Deb. 17. Vol. III. 24-07-2009) 
ColJ21.29 

Weather StIIions 
(Deb. 10, Vol. n. 15-07-2009) 
CoI.lSSo72 

-(Deb. 4, Vol. II, 07-07-2009) 
Col62J..37 

Situation ariliDI out of droupt and 
floods in various pIIU of'dIe COUJdJy 
(DUll 193) 
(Dob. 19. Vol. III, 21·07-2009) 
Col.SI7·2J 
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Sluggish Progress in Highway Projects I Drinking Water Facilities in Schools 
(Deb. 4, Vol. II, 07-07-2009) (Deb. 22, Vol. IV, 31-07-2009) 
Col 23 Col. 393404 

Slllgh, Shri Sukhdev 

All India Gurudwara Bill 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 233 

Discontinuation of Flights 
(Deb. 11. Vol. III, 16-07-2009) 
Col. 144 

Singb, Slari SusbH Kumar 

Approval for Electric Items 
(Deb. 23, Vol. IV, 03-08-2009) 
CoL415-18 

Establishments under EPFO 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 367 

Expansion of AAY 
(Deb. 24, Vol. IV, 04-08-2009) 
CoL 342-50 

Fake Foreign Drugs 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 141-42 

Funds for Housing 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 251-52 

Assistance to Disabled Persons Ghost Ration Cards 
(Deb. 23, Vol. IV, 03-08-2009) (Deb. 19, Vol. Ill, 28-07-2009) 
CoL 19-21 Col. 404-05 

ChaJlan ofVebicles by PCR Vans Identification ofBPL People 
(Deb. 19. Vol. III, 28-07-2009) (Deb. 2,. Vol. II, 03-07-2009) 
Col. 226 CoL 303-05 

Coastal Security Increase in Prices of Pesticides 
(Deb. 4, Vol. II, 07-07-2009) (Deb. 25, Vol. IV, 06-08-2009) 
Col. 497-99 CoL 131 

Consumer Welfare Fund 
(Deb. 14, Vol. III, 21-01-2009) 
Col. 185-87 

IndiraAwaas Yojana 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 217-28 

Cruise Shipping Policy Irregularities in Health Projects 
(Deb. 23, Vol. IV, 03-08-2009) (Deb. 20, Vol. III, 29-01-2009) 
Col. 301~ CoL389-92 

Declaration of Swine Flu as Pandemic Issue of !PO 
(Deb. 5, Vol. II, 08-07-2009) (Deb. 26. Vol. IV, 07-08-2009) 
Col 216-19 Col.159-M 

Demand for Grants (General), 2009-20 I 0 
Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 114-16 

Disinvestment of PSUs 
(Deb. 2, Vol. II, 03-07-2009) 
Col 619-20 

Livestock Insurance Scheme 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 509-10 

Maternity Leav_ to Women engaged in 
Unorganised Sector 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col 200-201 
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Mid-day Meal Scheme ! Sale of Goods at Higher Price by NCCF 
(Deb. 23. Vol. IV, 03-08-2009) I (Deb. 24, Vol. IV, 04-01-2009) 
Col 140-41 . I Col. 112 

Need to open a Kendriya Vidyalaya in I Schemes to Encourage Thrift by Kendriya 
Aurangabad district, Bihar (MUR 377)! Bhandar 
(Deb. 5. Vol. II. 08-07-2009) i (Deb. 20, Vol. III. 29-07-2009) 
Col. 520 I Col. 264-65 

NJPC(D I Security to Senior Citizens 
(Deb. 26, Vol. IV, 07-08-2009) i (Deb. 9, Vol. II. 14-07·2009) 
Col. 361-63 ! COI.S23·26 

Opening of Kendriya 8handar i Stock. of Foodgrains 
I (Deb. 20, Vol. III, 29-07-2009) 1 (Deb. 4, Vol. II. 07-07-2009) 

CoI.63-69 i Col. 31-32 

Pftformance ofNHDP I Upgradation ofGovemment flats 
(Deb. 19, Vol. III, 21-07-2009) I (Deb. 26. Vol. IV, 07-01-2009) 
Col. 34445 ! Col304-0S 

i 
Procurement of Combat Aircraft i su.cta. Sllri Velay 

(Deb. 8, Vol. 11, 13-07-2009) I A-.---.I·· fl' 
Col 124-25 I ",~ltahOn 0 nslltute5 I (Deb. 23, Vol. IV, 03-08-2009) 

Purc:haselSale of Computers by Kendriya Col 332-33 
I 

8handar !I Annual Growth Rate of Agriculture 
~~Ol~ Vol. III, 29-07-2009) I (Dcb. 19, Vol. Ill, 28-07-2009) 

Col4St-S2 
Purchases by CPWD Assessment on Modernization of PoIic::e 

(Deb. 26. Vol. IV, 07.01·2009) F by8PRD 
Col3S3 orc:e 

(Dcb. 19, Vol. III, 28-07·2009) 
ColII~ Raids against Coal Linked Consumers by 1 ! 

em . Commission to Travel Agents 
~:S7~~ V:J. III, 29·07-2009) (Deb. 21. Vol. IV, 10.0!-2009) 

Col. 194 
Railway 8udget (2009-20IO~eneral : rlWft ......... · Judie' 

Discussion I ""' ............ an· lII')' 

(Dcb. S. Vol. II, 01-07-2009)! ~~47~' Vot. IV. 06-08-2009) 
CoI.901'()3 I 

Jlcrnoee Area Rail Sampart y< • I Demand for Grants (General), 2009-2010 
0J8IUl I Re: Ministry of Power 

~~:;. 21, Vol. IV, 30·07-2009)! (Deb. 14. Vol. III. 21-07.2009) 
CoLS77-91 

ROBin8ihar 
Directivca on IUeplI.tJunisntiaD 

~~~S7:; Vol. IV. 30·07·2009) (Deb. 14, Vol. 11l.21-e'.;-2009) 
Col417·19 
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Dumping of Foreign Textiles Products Making Delhi Clean 
(Deb. 21. Vol. IV. 30-07-2009) i (Deb. 22. Vol. IV. 31-07-2009) 
Col. 222-23 I Co1.517-19 

Export Target 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 281-86 

Gradual Decline of Level of Major Rivers! 
Water Resen'oirs 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 319-10 

Hub-and-Spoke Model for Aviation 
Industry 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 220-2 1 

Im~ofChm~lmport 

(Deb. 14. Vol. III. 21-07-2009) 
Col 380-81 

Implementation oflncentives Schemes in 
Air India 
(Deb. 25, Vol. IV. 06-08-2009) 
Col.47-41 

Maximum Retail Price of Medicines 
(Deb. II. Vol. III, 16-07-2009) 
CoI.63~ 

Measures to Boost Small Industries 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 352-54 

Meeting between the Foreign Ministers 
of India and Pakistan 
(Deb. 20. Vol. III, 29-07-2009) 
CoI.SI2 

Military Build up on LAC 
(Deb. 20, Vol. III, 29-07-2009) 
CoL 60 

New Version of JNNURM 
(Deb. 22, Vol. IV, 31-07-2009) 
Co1.313-17 

Nexus Between ULFAand ExtanaI Forces 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 175-76 

Import of Genetically Modified Food i 
(Deb. I S. Vol. Ill. 22-07-2009) I Notice to Private Universities 
Col. S()6.()7 i (Deb. 23, Vol. IV, 03-08-2009) 

Imports of Drugs 
(Deb. 23, Vol. 
Col. 389-90 

I CoI.ill 

IV 03-08-2009) I Nuclear Test by North Korea 
, (Deb. 15, Vol. III, 22-07-2009) 

Col. 479-80 
Indo-China Trade Ombudsman forNREGS 

(Deb. 23, Vol. IV. 03-08-2009) (Deb. 22, Vol. IV, 31-07-2009) 
Col. 13-14 Col. 281-82 

Inf1ltration from Coastal Areas Overchargmg Cases of Drug Companies 
(Deb. 14. Vol. III. 21-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 537-38 Col. 227-32 

Land for Construction of Houses Pending Representations of Small Scale 
(Deb. 22, Vol. IV. 31-07-2009) Phanna Units 
CoL~1 . . I (Deb. 21, Vol. IV, 30-07-2009) 

legislation to Regulate AdmISSIOn, Fee I CoI.67-68 
in Unaided Higher Education Powers to leAl 
(Deb. 23. Vol. IV. 03-08-2009) I (Deb. 16. Vol. III, 23-07-2009) 
Col. 388-89 I Col. 206 
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Prices of Medicines 
(Deb. 21. Vol. IV, 30-07-2009) 
Col 133 

Use of Sub-Standard Pesticides 
(Deb. 14, Vol. III. 21-07-2009) 
Col 318-19 

Proc:urement ofMediciDes UIld« NRHM 
(Deb. 15. Vol. 111. 22-07-2009) Siap,ShriUday ...... p 
Col410-11 Closure of Small Scale ~ Units and 

Renovation of Power Plants 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 291-300 

Revised Guidelines under NRDWP 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 551-59 

Pa:NY 
(Deb. 17, Vol. III. 24-07-2009) 

Vaccine Units 
(Deb. 16. Vol. Ill. 23-07-2009) 
CoL6S-66 

Demand for Grants (General). 2009-2010 
Re: Ministry of Power 
(Dcb. 14. Vol. III, 21-01-2009) 
Col. 730-32 

Col. 1-13 GeoeraI Bud8et-2009-201~ 
Sale ofYltllmin C under Drug Licence Discussion and DemaDds for Excess 

(Deb. 20, Vol. Ill, 29-07-2009) GranIs(Gaw::ral),2006-2007 
Col.J09..10 (Deb. 9, Vol. II, 14-07-2009) 

Security to VIPs I Col 636-31 
(Deb. 24, Vol. IV. 04-01-2009) SbIcIt.SIlriU ...... r 

Col. 462-63 I rt._. Exam PaUem 
Sbonage ofStonce Sf*C --..... m 

(Deb. 14, Vol. 111, 21-01-2009)' ~~;S-~ Vol. II, 13-()7-2009) 
CoL 17·1 10 

ScAlAdofNREOS Compulsory lntenuIlioaal Passport for 
(Deb. 26, Vol. IV, 01-0"2009) HAl2009 
CoL 10-19 (Deb. 10, Vol. II, 15-07-2009) 

StrenJlhcminc ofMarilime Security Col. 411-12 
(Deb. 13, Vol. III. 20-07-1009) CreditFlowlbrougblUlBS 

CoI.414-1S (Deb. 26. Vol. IV. 07-01.2009) 
Studcata going Abroid Col. 9 

(Deb. 13, Vel. III, 20-07-2009) I 
Col2Ol..OJ Criminaf CMeI 

Tbreat of Terror Att1ICb 
(Deb. 24, Vol. IV, 04-01-2009) 
CoI.475-76 

T,* with CbiDa 
(Deb. 13, Vol. III, 20-01-2009) 
Col. 381-l'l 

(Deb. 9, Vol. n, ... ..01·2009) 
CoL 127-200 

Decluation of Bbojpllri u Official 
I ...... 
(OP. 9, Vol. II. 14..07.2009) 
Cai.l04 
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Demands fttGnrws(GencnI)-2009-201 0- Demands bGnns(GeneraI)-2009-20IO-
Ministry of Agriculture and Ministry Ministty of Agriculture and Ministry 
of Consumer Affain • Food and Public of Consumer Affain, Food and Public 

Distribution Distribution 
(Deb. 13, Vol. Ill, 20-07-2009) 
Co\. 548-54 

lndo-Nepal Cooperation to Control Flood 
(Deb. IS, Vol. III. 22-07-2009) 
CoI.2S9-61 

Nonns for Allocation of Funds under 
MPl.ADS 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 365-66 

Railway Budget (2009-2010~ 
Discussion 
(Deb. 5, Vol. II, 01-07-2009) 
ColSS7-SI 

Reconstitution of Empowered Group of 
Ministen 
(Deb. II. Vol. III, 16-07-2009) 
Col. 189 

Relieffiom Tax Burden 
(Deb. 26, Vol. IV, 07-01-2009) 
Col 187-88 

Rural Development Schemes 
(Deb. 26, Vol. IV, 07-01-2009) 
Col.365-66 

VIOlence Against Outstation Students 
(Deb. 19, Vol. III, 21-07-2009) 
Col. 117-11 

smala, Slari Vi jay BaUd.r 

Appointment of Judges 
(Deb. 6, Vol. II, 09-07-2009) 
Col 6-7 

o.ta 8aDk of Students Studying Abroad 
(Deb. 10, Vol. II, 1 ~-07-2009) 
CoI.2S 

(Deb. 13. Vol. III, 20-07-2009) 
Col. 482-98 

Finance (No.2) BiI\, 2009-C0nsid. and 
Pass 
(Deb. II, Vol. III. 27-07-2009) 
Col 774-79 

General Budget, 2009-20IO-GeneraJ 
Discussion and Demands for Excess 
Grants (General). 2006-2007 
(Deb. I, Vol. II. 13-07-2009) 
Col. 539-52 

Railway Budget (2009-2010)-General 
Dis<:ussion 
(Deb. 5. Vol. II, 08-07-2009) 
Col 798-99 

Right ofChiJdrcn 10 FRC mil Compulsory 
Education Bill, 2009--C0Dsid. aad 
Pass 
(Deb. 24, Vol. IV, 04-01-2009) 
Col. 7f1J-73 

SiDeIa, Sltri Yuhvir 

Validity of Anns Licences 
(Deb. 14, Vol. III, 21-07-2009) 
Col2S4-56 

SlaP. SlIriIuti Meeu 

Accidents in DMRC Projeds 
(Deb. 26, Vol. IV, 07-08-2009) 

'A:Col. 4 1-46 
Demands furGnlllts (GeDInI)2009-1010 

Re: Ministry of Women mel Child 
DevelopmeDt 
(Deb. 16, Vol. III, 23-07-2009) 
Col351-~3 

Demands for Grants (GcDenI) 2009-2010-
Ministry 'of Human Resource 
Developmcllt 
(Deb. to, Vol. II, 15-01·2809) 
Col.6J8.40 
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Development of Places Associated with I· Primitive Tribes 
Gandhi (Deb. 17, Vol. III, 24-07-2009) 
(Deb. 26, Vol. IV, 07-01-2009) i Col543-44 

CoI.JOO.01 ·1' Pr .. f~-.l· -.I F il' OVISJOn 0 ~ anu crt lzen 
Life Insurance Cover to Anganwadi (Deb. 14, Vol. 111, 21-07-2009) 

Workers I Col. 224 
(Deb. 22. Vol. IV, 31-07-2009) I RaiVV 
Col 75-79 I (Deb. 17, Vol. III. 24-07-2009) 

Railway Budget-2009-201()......(ieneral I CoJ.IO-II 
I 

Discussion I SiricDla, Shri Rajaialt 
(Deb. 4. Vol. II. 07-07-2009) I 

Col. 708 i Agricultural Tcchnology 
I (Deb. 9, Vol. II. 14-07-2009) 

Seizure of Drugs i Co/.24 I-58 
(Deb. 26, Vol. IV. 07-08-2009) 1 
Col. 236 I AU India Institute of medical Sc;iences 

I (AlIMS) 
Strike of Lawyers i (Deb. 5, Vol. II. 08-07-2009) 

(Deb. 25. Vol. IV, 06-08-2009); CoI.20I-02 
Col. 113-14 ! ! Allocation of Fonds to Stales 

Subsidy 10 Solar Power Plants ,(Deb. 5. Vol. II. 01-07-2009) 
(Deb. 7. Vol. II. 10-07·2009) 1 Col. 161-62 

Col. 32 i Announcement of Bonanza by Air India 
Sia .... SltriYatllwaat . I (Deb. II, Vol. III, 16-07-2009) 
ArmcdGuardsofPSBs i CoI.203-04 

(Deb. 26. Vol. IV. 07-08-2009) I Communicalion NetworUor Delhi Police 
Col. 126-27 ! (Deb. 4, Vol. II, 07-07-2009) 

Impact of Conflict in Pakistan on India f CoI.495-96 
(Deb. IS, Vol. III. 22-07-2009) , CommuniryCoJleges 
Col 59 i (Deb. J 3. Vol. Ill. 20-01-2009) 

I Col398 
Implementation ofSAFTA I 

(Deb. 13. Vol. III. 20-07-2009) ! Contribution to Food Pr~iRJ Sector 
Col 23 1-32 I' toGDP 

(Deb. 6, Vol. II, 09-07-2009) 
Issues arising out of Prime Minister's I Col. 19-24 

.recent visit to foreign countries I . 
~ (OUR. 193) I Creation ofEmp1oyment Opponunities 

(Deb. 20, Vol. Ill. 29-07-2009) ji (Deb. 8, Vol. II. 13-07-2009) 
Col. 541-64 f ! Col. ~ 72 

NationalGames I Delay JD sening up AIIMS like 
(Deb. 14. Vol. III, 21-67.2009), Institutions 
Col. 334-35 . (Deb. 5, Vol. II. 08-07-2009) 

Col. 233-34 



NAME INDEX 

Employment Opportunities in Fann Sector I Interest Rates on Credit to Industry 
(Deb. 9. Vol. I\. 14-07-2009) i (Deb. 7. Vol. II, 10-07.2009) 
Col. 258 I Col. 36~ 

I 
Environmental Clearance for I Investment for Development of 

Development of Road Projects I Agricultural Land 
(Deb. 10, Vol. II, \5-07-2009) I (Deb. 19. Vol. III, 28-07-2009) 
Col. ~5O I Col. 76 

Excessive Regulation in National Inv(estment in Infrastructure Sector 
H'ghwa PI' 'ects I Deb. 20, Vol. III, 29-07-2009) 

I Y oJ Col. 262 
(Deb. 4, Vol. II, 07-07-2009) I 
Col. 350 I Linkages between and Acquisition and 

Price Rise 
Expansion of Delhi Metro I (Deb. 19, Vol. Ill, 28-07-2009) 

(Deb. 7, Vol. II, 10-07-2009) Col. 279 
Col. 253-56 Merger ofGrameen Banks 

Export Quality of Mangoes (Deb. 26, Vol. IV, 07-08-2009) 
(Deb. 13, Vol. III, 20-07-2009) I Col. 327-28 
Col. 15\ II Need to resolve the issue ofBabli Project 

Financial Assistance to Oscar Award being constructed by Government of 
Wmner I Maharashtra (MUR 377) 
(Deb. 9, Vol. II, 14-07-2009) I (Deb. 5, Vol. II, 08-07-2009) 
Col. 105~ Col 515 

F· . I A . de N' I Parity between RRBs and PSBs 
anancla SSlstanc:e Un r atlona (Deb. 22, Vol. IV, 31.07-2009) 

Rural Health Mission I Col. 549 
(Deb. 5, Vol. II, 08-07-2009) 
Col. S(r 75 Payment of DA to Beedi Workers 

(Deb. 13, Vol. III, 20-07-2009) 
Health Facilities in Rural Areas Col. 271 

(Deb. 10, Vol. II, 15-07-2009) PPP Model 
CoI.268-69 (Deb. 4, Vol. II, 07-07-2009) 

Health Facility to the Poor I Col. 462 
(Deb. 5, Vol. II, 08-07-2009) Procurement of Crops 
Col. 453 (Deb. 4, Vol. II, 07-07-2009) 

Hiring Professionals in Educational Col. 200 

Sector . Production of New Vac:cines 
(Deb. 23, Vol. IV, 03-08-2009) (Deb. 10, Vol. II, 15-07-2009) 
Col. 144 Col. 138-39 

Impact of Recent Policy Measures on 
Micro Units i 
(Deb. 17, Vol. III, 24-07-2009) I 
Col. 127-29 I 

I 

Public Participation in RTI 
Implementation 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 386-87 
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SkiD DeweJopDenc Pto&tamme ill Textiles 
Sedor 
(Deb. 11. Vol. III, 16-07-2009) 
Col4~ 

Social Kitchen in Scboob 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 407-01 

SbIlus ofNmonalIrription Projects 
(Deb. IS, Vol. III, 22-07-2009) 
CoL~39 

SIriIcc of Port Wtnas 
(Deb. 13, Vol. III, 20-01-2009) 
CoL412-13 

Subsidy GO Coal for Poor Pcnoos 
(Deb. 10, Vol. II, U-07-2009) 
ColS07-01 

SyaerJy between HJID and ST Ministry 
(Deb. 13, Vol. lit, 20-07-2009) 
Col3S1 

TKkJiaa GIGIIaI MeIIdowD 
(Deb. 7, Vol. II, 10-07-2009) 
CoL 149 

Tedmo-Economic Appraisal 011 Water 
Resources 
(Deb. 20, Vol. III. 29-07-2009) 
CoL 100 

Tr.ining Centres for SCI 
(Deb. 23, Vol. IV, 03-01-2009) 
Col 129 

...... IkN. 
~ forGr8nts (General) 2009-2010 

R.: Miaistry of Women and Child 
Dewlopment 
(Deb. 16, Vol. III, 23-07.2009) 
Col. 312 

Railway Budget-2009-20 I 0--GeneraI 
Discussion 
(Deb. 4, Vol. II. 01-01-2009) 
Col 688-90 

sm.u_i, Sllri C. 

Air Services from CoimbatoR 
(Deb. 21. Vol. IV, 30-01-2009) 
Col 191 

Attack on Indian Fishermen by 
Sri Lanbn Anny 
(Deb. 20, Vol. Ill, 29-01-2009) 
CoL202.()3 

BladeMone)' 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 244-46 

CJosure ofPSUs 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 219 

Compulsory Votia& 
(Deb. 21. Vol. IV, 30-07-2009) 
Col. 77 

[)en-.ds hOnaD (General). 2009-2010 
IW: MiDiIIry of Home Affairs 
(Deb. 1 S, Vol. III, 22-07-2009) 
CoL66Wi8 

DisbursemenI of A&ricuhurc Loa 
(Deb. 26, Vol. IV. 07-01-2009) 
CoL 114 

Dispoul ofTrea&cd Dye EftluenI 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 1()'13 

Employment aener.tion Schema 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 3-10 

Fake finlncial Companies 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 345-46 

HMdIoom WeaveR 
(Deb. 16. Vol. Ill, 23-07·2009) 
Col. IS4-SS 
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Inclusion of Castes in SCs and OBCs 

Lists 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 282-84 

India's Role in the UN 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 409-1 I 

Monopoly of Private TV Operators 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.27(). 71 

Need for Modernization of Tiruppur 
RAilway StAtion in TalJlil Nadu 
(MUR377) 
(Deb. 10, Vol. II, IS-07-2009) 
CoI.S89-90 

New Railway Line between Erode-
Gobichettipalayam-Sathyamangalam-
Chamarajanagar 
(Deb. II, Vol. III, 16-07-2009) 
Col 147-48 

Non-utilisation of Funds Allotted for 
Prevention of Alcoholism 
(Dcb. 23, Vol. IV, 03-08-2009) 
Col. 123 

Retrieval of Katchatheevu Island 
(Deb. 20, Vol. Ill, 29-07-2009) 
Col. 519 

Revival of Sick PSUs 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 248 

Rural Development Schemes 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 365-66 

Scarcity of Coins 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 370-71 

Setting up of IT Parks 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 167-70 

Shortage of Manpower inArmcd Forces 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 48-49 

Soun:e of Fake Cum:ocy 
(Dcb. 24, Vol. IV, 04-08-2009) 
Col. 69-70 

Prime Lending Rate 
(Dcb. 26, Vol. IV. 07-08-2009) Subsidy under TUFS 
Col. 370 (Deb. 2S, Vol. IV, 06-08-2009) 

Promotion ofTalent in SchoolslCoUeges Col. 170-71 
(Dcb. 23, Vol. IV, 03-08-2009) Traffic Problems in Cities 
Col. 21-23 (Deb. 22, Vol. IV, 31-07-2009) 

Promotion ofTextiles Exports Col. 673-74 
(Dcb. 21, Vol. IV, 30-07-2009) 
CoI.I62~ 

Rail Over Bridgcs at Tiruppur 
(Dcb. 16. Vol. III. 23-07-2009) 
Col. 263-64 

Redressal Mechanism 
(Dcb. 11, Vol. Ill, 20-07-2009) 
Col. 219-91 

Repayment ofTerm Loan and Interest 
(Dcb. 26, Vol. IV, 07-08-2009) 
Col.3S4-S8 

Treatment of Fatal Diseases 
(Dcb. IS. Vol. III, 22-07-2009) 
CoI.4~S7 

Warehousing Facilities for Agro-Products 
(Deb. 19, Vol. III, 28-07-2009) 
CoI.14~54 

Wind Turbine Gcnerator under TlFS 
(Deb. 2S, Vol. IV, -06-08-2009) 
Col. 95 
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SoIaaki. Dr. Kirk Pre_jiblaai I Buying Insurance Policies 
I 

Demands forGnncs(GcneraI)2009-201~! (Deb. 17, Vol. III. 24-07-2009) 
M· . f H R I' Col. 135 Inlstry 0 uman esource 
Development Deemed Universities 
(Deb. 10. Vol. II. 15-07-2009) (Deb. 23. Vol. IV. 03-0B-2009) 
Col. 703 Col. 3-5 

Demands for Grams (General). 2009-20 I 0 Demand for GnmIs (General). 2009-20 I 0 
Re: Ministry of Home Affairs Re: Ministry of Power 
(Deb. 15. Vol. III, 22-07-2009)! (Deb. 14, Vol. III, 21-07-2009) 
Col 689-91 I CoI.687-1JO 

Fib8DCC (No.2) Bill. 2009-<:onsid. and I Global Distribution System of Air India 
Pass I (Deb. 21. Vol. IV, 30-07-2009) 
(Deb. II. Vol. III, 27-07-2009)! Col. 145 
Col. 793-96 

GeueraJ Budget. 2009-201O-Gencral 
Discussion and Demands for Excess 

Implementation of Report on Fuel Prices 
(Deb. 25. Vol. IV, 06-01-2009) 
Col. 21-29 

Gras (GenenI).2006-2007 I Import of Raw Sugar 
(Deb. I, Vol. II, 13-07-2009) (Deb. 24, Vol. IV, 04-01-2009) 
Col~21 CoI.IBI-&2 

MdroRailW8)'S(~)BiIl,2009-IIDtern.ljOnal Convention on Ship 
Consid. Recycling 
(Deb. 25, Vol. IV, 06-01-2009) I (Deb. II. Vol. III, 27-07-2009) 
Col3~S2 Col. 373-74 

Threat ofTaror Aaacb i IT Amendment Relating to Builders 
(Deb. 24, Vol. IV, 04-01-2009) I (Deb. 26. Vol. IV. 07-01-2009) 
CoI.47~76 Col 170 

Railway Budget (2009-2010)-<jeaeral 
Discussion 
(Deb. 5, Vol. II, 01-07-2009) 
Col.917-11 

SadIIaka ..... Sltri K. 

Airports OIl Lase 
(Deb. 21, Vol. IV, 30-07-2009) 
ColJ6..37 

BoadecI Labours 

National Cotmc:il for Human Resources 
in Health 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 236 

Operarionalisation of the GST 
(Deb. 17, Vol. Ill, 24-01-2009) 
Col.S49-~ 

PICkage for Plantation Seccor 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 116-11 

PNG Facility in Kala 
(Deb. 23, Vol. 
Col. 2117 

IV, 03-01-2009) (Deb. 25, Vol. IV, 06-08-2009) 
Col. 200 
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Prevention of Childhood Pneumonia I Export of Seafood Items 
(Deb. 20, Vol. III, 29-07-2009) I (Deb. 13, Vol. III, 20-07-2009) 
Col. 513-14 I Col. 262 

Security to ViPs 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 462-63 

Family Courts 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 283-86 

Tax ReliefUnder Section 35 A D Fly Ash Bricks 
(Deb. 26. Vol. IV. 07-,,()8-2009) (Deb. 23. Vol. IV. 03-08-2009) 
~.249 CAM. 398 

Sup" ...... Shri E.G 

Advanc:e Passenger Information System 
(Deb. 14, Vol. 111.21-07-2009) 
Cot. 116-11 

AdVertisement on Trains 
(Deb. 6, Vol. II, 09-07-2009) 
CoI.IS4 

Cement Plants 
(Deb. 13. Vol. III, 20-07-2009) 
Col. 343 

Compensation of Air Passengers 
(Deb. I. Vol. II. 02-07-2009) 
Col 148-49 

Contamination ofOrouDd Water 
(Deb. S, Vol. II, 08-07-2009) I 
Col 117-82 

Impact of AgricuJturallmports 
(Deb. 8. Vol. II. 13-07-2009) 
Col. 421-24 

Incidents of Fire in Coaches 
(Deb. I, Vol. II. 02-07-2009) 
CAM.SS-IOO ,; 

Increase in Number of Students in K Vs 
(Deb. 8, Vol. II, 13-07-2009) 
Col 173-74 

Installation of Radars in Himalayas 
(Deb. 20, Vol. III. 29-07-2009) 
CAM.IOO-OJ 

Low Cost Carriers 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 180-81 

Cotton Corporation of India Manufacturing of Aircraft 
(Deb. 11. Vol. III, 16-07-2009) (Deb. 18, Vol. III, 27-07-2009) 
Col. 4S Col 386 

Deployment ofCISF in DMRC I Marketing Outlets for Rural Products 
(Deb. 4. Vol. II, 07-07-2009) I (Deb. 7, Vol. II. 10-07-2009) 
Col. 252-53 CAM. lSI-52 

Details of Air Fare Structure National Solar Mission 
(Deb. I. Vol. II, 02-07-2009) I (Deb. 7, Vol. II, 10-07-2009) 
Col 209-10 CoI.34J.44 

Educationally Backward States I Need to open a Kendriya Vidyalaya at 
(Deb. S, Vol. II, 13-07-2009) I Hosur in Krishnagiri Parliamentary 
Col. 214-1 5 I Constituency, Tamil Nadu (MUR 317) 

Establishment of Space Institute (Deb. 4. Vol. II, 07-07-2009) 
(Deb. 15. Vol. III. 22-07-2009) I Col.597 
Col. 417-79 I 
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Need to promote mango based industry 
in K.rishna&iri district of Tamil Nadu 
(MUR377) 
(Deb. 9, Vol. II, 14-07-2009) 
ColS12 

QualifiedlTrained Guides 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 129-30 

. Quality of Food 
(Deb. 21, Vol. IV. 30-07-2009) 

OnIineAuc:tion of Railway TICkets Col 121 
(Deb. II, Vol. III, 16-07-2009) Railway 8udpt (2009-2010)-General 
Col )99-200 DiSC\lSsion 

0penIi0n of TuticoriR IIId Puducheny 
Airports 

(Deb. S, Vol. II, 08-07-2009) 
Col637-4) 

(Deb. 2S, Vol. IV, 06-01-2009) I Rehabilitation of Tamil Civilians in 
Col. 1:J9.40 Sri t...Ika 

PIIIby Cars in Loac DisIance Trains 
(Deb. 16. Vol. III, 23-07-2009) 
CoL 202 it. 

PhIrma Zones at Airpans 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 66 

Pop.)arim ofLeopns I 
(Deb. 10, Vol. II, 15-07-2009) 
CoL 362 .. 

POIIaIIDda Number 
(Deb. 13, Vol. III. 20.07-2009) 
CoL 142-43 

PoMr Deficit 

(Deb. S, Vol. II, 01-07-2009) 
Col 136-37 

SectiD& up of Power Projects by GAIL 
(Deb. 21, Vol. IV, 3Q..07-2009) 
CoUO 

Seuinc up of steel processins units by 
SAIL 
(Deb. 6, Vol. II, 09-07-2009) 
Col. .. 

Sbomse of Teachers ill Hiper 
Ed! *_IIDIdtutioas 
(Deb. I, Vol. II, 13-07-2009) 
CoI. .. I .. 19 

(Deb. 7, Vol. II, 
Col. 291-92 

I ShorcItp ofTraiDed Menpower 
10-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 

I CoL216-17 
Tourism Packapi PrucIuctimI ofNALCO 

(Deb. 4, Vol. II, 
Col 17-11 

07-07-2009) (Deb. 11. Vol. III. 16-07-2009) 
Col~27 

ProfitofNTPC 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col. 266 

~ ofWorId Hcri1Ip Monuments 
(0..,. 10, Vol. II, U.Q7-2009) 
Col. 142-<t6 

PurcIIae of BuIes under JNNUIlM 
(Deb. 2, Vol. II, 03-07-2009) 
Col.3I4-9O 

Ute of Mobile PhcneI 
(Deb. It Vol. II, 13.07-2009) 
CollO 

Vacant posts in K V. 
(Deb. 13, Vol. III. 20.07-2009) 
Col 379-11 

Vehicles for Physically Chall.Dled 
Penona 
(Deb. 2S, Vol. IV, 06-01-2009) 
CoI.63-6S 
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Salumar, Sbri "-

Carpet Industry of Bhavani 
(Deb. 25, Vol. IV, 06-08-2009) 
COL 227-28 

Coconut Cultivation 
(Deb. 24, Vol. IV, 04-08-2009) 
COL 15-20 

Demand for Grants (General), 2009-2010 
Re: Ministry of Power 
(Deb. 14, Vol. III, 21-07-2009) 
CoI.~29 

Technical Textiles 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 151-52 

Suklabaidy .. Shri .... 1it Moban 

Financial Assistance to NGOs 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 284-314 

Funding to NGOs by HPeL and CCI 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 112-16 

Funds by ONGC to NGOs in Assam 
(Deb. 21, Vol. IV, 30-07-2009) 

ExportPromotionCouncilforHandicrafts Col 161-74 
~~ 21, Vol. IV, 30-07-2009) Guwahati-JhajhaExpress 

(Deb. 21, Vol. IV, 30-07-2009) 
COL 202 Fake Medical Practitioners 

(Deb. 20, Vol. III, 29-07-2009) 
ColS3-S4 

Improvement of Dams in Tamil Nadu 
(Deb. 20, Vol. III, 29-07-2009) 
CoI.324-2S 

Poultry Development 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 273-74 

Railway Budget (2009-2010)-{Jeneral 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 780-83 

Right ofCbildren to Free and CompuIsoTy 
Education Bill, 2009-Consid. and 
Pass 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 773-75 

Promotion ofCo-Generation Projects Tipaimukb Hydro-Electric Project 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 26, Vol. IV, 07-08-2009) 
Col. 144 Col 138-39 

Promotion ofTextiles Industry 
(Deb. 2S, Vol. IV, 06-08-2009) 
Col. 91-9'2 

Reservation facility at Udumalaipcttal 
Railway Station 
(Deb. 21, Vol. IV, 30-07-2009) 
ColIS3 

Retrieval of Katchatheew Island 
(Deb. 20, Vol. III, 29-07-2009) 
CoI.S19 

Tea Trade 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 138-39 

Sule, Shri .. ati SlIpriya 

100 Days Agenda for Coal Ministry 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 561-70 

Acquirement of Stake by NMOC 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 175-76 

Additional Power Generation Capacity 
(Deb. 2, Vol. II, 03-07-2009) 
Col 423-28 

Allocation of Natural Gas from KG Basin 
(Deb. 25, Vol. IV, 06-08-2009) 
Coi.I02 
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Amendment in Administrative Tribunal j CISF Security Cover to VIPs 
Act ! (Deb. 19. Vol. III, 28-07-2009) 
(Deb. 21. Vol. IV, 30-07-2009) I Col.47S 
CoI.11l-I4 i ClirnareChange 

Amendments in Cable TV Networlc.s i (Deb. 5, Vol. II. 08-07-2001) 
(Regulation)Act, 1995 i Col. 307-09 
(Deb. 19, Vol. III. 28-07-2009) i Construction of Gas Pipelines 
ColS5-S6 I (Deb. 21. Vol. IV, 30-07-2009) 

Approval of Mining Projects I Col 126 
(Deb. 4, Vol. II, 01-07-2009) I Consultation concerning Media 
Col493-94 I (Deb. 9, Vol. II, 14-07-2009) 

Asian Regional Conference on lniption I Col239-40 
and DrainaBe I Conversion ofUrea Plants into Gas-based 
(Deb. 20, Vol. III, 29-07-2009) Plants 
Col313-14 I (Deb. I, Vol. II. 02-07-2009) 

Assessmeat of Power Requin:menc Col. 29-30 
(Deb. 22, Vol. IV. 31"'()7-2009) , Declarationof'Swine Flu as Pandemic 
CoLS7~ (Deb. 5, Vol. II, 01-07-2009) 

Auction of3-G Mobile Spectrum 
(Deb. 8, Vol. II, 13..07-2009) 
CoL 429-30 

Col 216-19 

IlKline in Global Production of Steel 
(Deb. 2S. Vol. IV, 06-08-2009) 
CoL 4 , ..... 

AIIIOOOIDy to CPSEs 
(Deb. 16, Vol. III. 23..01-2009) ! IlKlinciDilceh"polt 
Coli to I (Deb. 6. Vol. II, 09.07-2009) 

I" CoL U1-S2 
Basic Health Care Scrvitcs I 

(Deb. 10, Vol. II, IS-07-2009) 'I Delayin41NHProjecu 
Col 33-34 (Deb. 14, Vol. III, 21-07·2009) 

Col.3f6..19 
Benches of Supreme Coun 

(Deb. 16. Vol. III, 23..07-2009) DcmInd~Grants(0enera1).2009-20IO 
Col. 26S I Ill: MlnllU)' of Power 

(Deb. 14, Vol. III. 21.07·2009) 
Budptary Support to Plapbip Schema I Col620-23 

(De. b. 10, Vol. II, U..o7-2009) A--d f _ ........ 'I 
Qll,476-1O """'- ° (._01 

! (Dtb. 6, Vol. II. 09"()7·2009) 
c.. Patient fund i Col. 226 

(D.b. 20. Vol. 111. 29-07-2009) I DenBldJuo...(0ennI)-20C)9.~lo-
Col 133-34 I ..... ( H R { ... ,nlltry 0 uman olourc:e 

Cennt AUIOnOmOUIIlquJatory Body I Developmem 
(Deb. 20. Vol. 111. 29·07-2009) I (Deb.' 0, Vol. II, I S-07 ·2009) 
Col. 96-97 . I CoI,642~ 

I 
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Development of Border Villages Funds for Medical and Public Health Care 
(Deb. 19, Vol. 111, 28-07-2009)! (Deb. 15, Vol. III, 22-07-2009) 
CoI.329-30 Col. 220-21 

Development of Pons under NMDP 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 343M 

Funds to Maharashtra under 
Modernisation of Police Force 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 505-06 Disinvestment 

(Deb. 17, Vol. 
Col. 383-84 

III, 24-07-2009) ! Growth Rate oflndian Economy 
(Deb. 22, Vol. IV, 31-07-2009) 

DPRs under JNNURM Col. 492 
(Deb. 17, Vol. III, 24-07-2009) GuardingofBorderbylTBP 
Col. 71-76 

Drug Consignment Seizure by European 
Customs 
(Deb. 18. Vol. III, 27-07-2009) 
Co1.211-12 

(Deb. 19, Vol. III. 28-07-2009) 
Col.390-9 I 

Hike in Prices of Drugs 
(Deb. 6, Vol. 11, 09-07-2009) 
Col. 260-61 

Employment Scheme for Urban Sector 
(Deb. 18, Vol. III. 27-07-2009) Identity Cards to Citizens in Coastal Areas 
Col. 400-01 (Deb. 9. Vol. II, 14-07-2009) 

Col. 59-61 
Enfon:c:ment of Clauses of Contracts 

(Deb. 6, Vol. 11. 09-07-2009) ImportofOilandGas 
Col. 278-79 (Deb. 25, Vol. IV, 06-08-2009) 

Environmental Clearance of Projects 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 193-95 

Expansion of Rail NefWOI'k in Maharashtra 
(Deb. I, Vol. II. 02-07-2009) 
Col. 157 

Financial Assistance for MRTS 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 227-28 

Financial Assistaac:e to Ship Industry I 
(Deb. 8. Vol. II. 13-07-2009) I 
Col. 172-73 

financing of Power Projects I 
(Deb. 22. Vol. IV. 31-07-2009) 
Col. 331).4() 

Foreign Secretary's Visitto U.S.A. 
(Deb. 10, Vol. 'I, 15-07-2009) I 
Col. 385-86 : 

CoI.16~ 

Incentives for Food Processing Sector 
(Deb. 17, Vol. III. 24-07-2009) 
CoI.2n-80 

Inclusion of New Vaccine Wlder National 
Immunisation Programme 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 446 

Infiltration ofTaliban Militants 
(Deb. 14, Vol. III. 21-07-2009) 
Col. 32S-26 

Inflow of Foreign Tourists 
(Deb. 2, Vol. II. 03-07-2009) 
Col. 17-24 

Installation of Global Positioning System 
(GPS) 
(Deb. II, Vol. Ill. 16-07-2009) 
Col. 32-34 
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InvesImI:nt by Public Sector oil companies New Guidelines for TV Channels 
(Deb. 6, Vol. 11, 09-07-2009) (Deb. 4, Vol. II, 07-07-2009) 
ColI5-I7 Col. 45 I-52 

investment in Phlnnaceutical Sector 
(Deb. I. Vol. II, 02-07-2009) 
Col. 219 

Nuclear Power Plants in the country 
(Deb. S, Vol. II, 08-07-2009) 
Col. 391-92 

Investment lIIIde by ESSAR Steel Power Generation 
(Deb. 25, Vol. IV, 06-08-2009)' (Deb. 7, Vol. II, 10-07-2009) 
Col. 228 Col 382-84 

Irregularities in NREGS 
(Deb. 7, Vol. II. 10-07-2009) 
Col213-16 

License Fee for Telecom Operators 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 243-44 

LokAdabds 
(Deb. 16, Vol. III, 23-07-2009) 
Coln-79 

Modr:nUsation of Post Offices 
(Deb. 13, Vol. III, 20-07-2009) 
CoLS4-115 

Prcpaatioo ofBPL List 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 4041 

Private-Public Parmenbip in Education 
Sector 
(Deb. I, Vol. II. 13-07-2009) 
Col 367-68 

Projects under BHEL 
(Deb. 21, Vol. IV, 30-07-2009) 
Col.2S-29 

Proposal for FDI 
(Deb. II, Vol. III, 27-07-2009) 
Col. 433-34 

Need to give approval to the pia of 
Government of Maharasbtra lor Proposal fr01ll Maharasbtra for 
moderniatioII of police fGn:e in ~ bstonItioa ofWater' Bodies 
StaIe(MUlt3n) (Deb. 5, Vol. II, 01-07-2009) 

CoLJ09.IO 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 310 Railway Budgd-2009-201().......()eacn 

DiKussion 
Necdtoimplemr:Dttbc~ (Deb. 4, Vol. II, 07-07-2009) 
of-' u---Committceon ............. . ... .,~ .y--~ .. --. Col 671-76 
Mumbai • III IntcmationaI Fioancial 
CeIIR (MUJt 3n) Rajiv GadbiAwu Yojana 
(Deb. I, Vol. II, 02-07-2009) (Deb. 26. Vol. IV. 07-01-2009) 
CoL3~ Col.I~~ 

I 
Need to provide additional fuDds UDder Reforms in Power Sedor 

Coastal Security System to tbe (Deb. 2, Vol. II, 03-07-2009) 
Government of Maharashtra Col. 3C)6.07 

(MUR 3n) RegutmOltofDeemecl Uaiwnitics 
(Deb. 10, Vol. II, 15-07-2009) (Deb. I, Vol. II, 13-07-2009) 
CoL S90 Col. 279-80 
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Regulatory mechanism for Electronic 
Media 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 420-21 

Renewable Energy Deals 
(Deb. 22. Vol. IV, 31-07-2009) 
Co\. 679-80 

Speedy Implementation of Highway 
Projects 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 145 

Statutory Development Board for Konkan 
(Deb. 4. Vol. II. 07-07-2009) 
Col. 329 

Renewable Energy Sources Strengthening of Maritime Security 
(Deb. 26. Vol. IV. 07-08-2009) (Deb. 13. Vol. Ill, 20-07-2009) 
Col. 285 Co1.41~15 

Revamping of Films Division Supply of KG Gas to RNRL 
(Deb. 24. Vol. IV, 04-08-2009) (Deb. 16. Vol. III, 23-07-2009) 
Col. 69 CoI.~57 

Right of Vote to NRisIOverseas Indians 
(Deb. 10, Vol. II. 15-07-2009) Surrender ofF\DJds 
Col. 292-93 (Deb. lB, Vol. III, 27-07-2009) 

Col 343 
Royalty Rate on Uranium 

(Deb. 19, Vol. III, 28-07-2009) Threat ofTerror Attacks 
Col. 478-79 (Deb. 24, Vol. IV, 04-01-2009) 

Safety Management Rules for National 
Highways 
(Deb. 24, Vol. IV. 04-01-2009) 
Col. 239-40 

Sc:heme for Integrated Textiles Parks 
(Deb. 16. Vol. Ill, 23-07-2009) 
Col.11O-IS 

Security Review of Indian Mission in 
Afghanistan 
(Deb. 5, Vol. II. 08-07-2009) 
Co\. 123-24 

Shortfall in Utilisation of Funds for 
Education 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 401 

Slump iIllnduslria1 Growth 
(Deb. I, Vol. 11. 13-07-2009) 
Co\.S2-S4 

Solar Eacrgy Geucntion 
(Deb. 11, Vol. JII, 16-07-2009) 
CoLl94-9S 

Col 47S-76 

U.S.-India Anti-Terrorist SIrategics 
(Deb. 10. Vol. II. 15-07-2009) 
Col. 266-67 

VISit ofuS Mili1ary Officials 
(Deb. 23. Vol. IV, 03-01-2009) 
Col 144 

Widening of Highways under NHDP 
(Deb. 4, Vol. II, 07-07-2009) 
Col.IS-86 

Wind Energy Gencratioa 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 485-17 

Working Days under NREGS 
(Deb. 2, Vol. II, 03-07-2009) 
Col4S0-60 

World Bank Concern Over National 
Highways Projects 
(Deb. 24, Vol. IV, 04-01-2009) 
Co\. 413-14 
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Saresll, Silri KodikkgnDit i 0ena1ds furGnns(Genc:taI)-2009-201 0-
, Ministry of Agriculture and Ministry 

Advanced Scientific Research 'of Consumer AtTairs , Food and Public 
(Deb. IS, Vol. III, 22-07-2009) i Distribution 
Col. 530-31 ! (Deb. 13, Vol. III, 20-07-2009) 

Air Services to Tourist Places ,Col. 628-35 
(Deb. 2\. Vol. IV. 30-07-2009) i Doctor-Patient Ratio 
CoI.215-16 i (Deb. 15. Vol. III, 22-07-2009) 

AiTpons on Lease i Col. 262-63 
(Deb. 21, Vol. IV. 30-07-2009) I Education Loan 
Col. 36-37 I (Deb. 2. Vol. II, 03-07-2009) 

Assistance to Sugar Mills from SDF I Col. 496-500 
(Deb. 24. Vol. IV, 04-01-2009) 1 EmploymentGenaatedtmderPMEGP 
Col 245-52 I (Deb. 14, Vol. III. 21-07-2009) 

BSF Units in KeraIa I Col 232-31 
(Deb. 19. Vol. 111.21-07-2009) I Essential Drugs under Price Control 
Col. 370 i (Deb. 16, Vol. III, 23-07-2009) 

i CoI.32-36 
Central Assistance 10 States I 

(Deb. 24, Vol. IV, 04-01-2009) I Evaluation of Schemes for Social and 
Col. 473 ' Economic De\lelopment 

(Deb. 23. Vol. IV, 03-01-2009) 
Coastal ScaIrity i Col 5 I-52 

(Deb. 4, Vol. II. 
Col 497-99 

07-07-2009) I . 
, Expansion and PromotIOn of Coastal 

CommiUcc to AsIcss SmalllndusIries 
(Deb. 19, Vol. III, 21-07-2009) 
Col. 44647 

Conservation of Forest, Wildlife and 
Environment 
(Deb. 20, Vol. III, 29-01-2009) 
Col 463-92 

I Sbippina 
(Deb. 23, Vol. IV. 03-01-2009) 
Col.2l1~ 

Export of Cashew 
(Deb. 13. Vol. III, 20-07-2009) 
Col 139 

Export OrderofRadymade Garments 
( b. 25, Vol. IV, 06-01-2009) 

ConSlnlCtion of Container Terminal at Col142-4J 
ValIarpadIm I FCI Godowns in South India 
(Deb. I I. Vol. III, 27-07-2009) (D~. 14, Vol. III, 21-01-2009) 
CoL 353 I Col 361-10 .< 

Consumer Information Centres .\' Food Processing Units in Kerala 
(Deb. 24. Vol. IV. 04-01-2009) (Deb. 16, Vol. III, 23-01-2009) 
Col492-S06 I Col. 21S.76 

Criteria for NGOs I Free LepI Aid to SC and 5T 
(Deb. 22, Vol. IV. 31-07-2009) I (Deb. 2'. Vol. IV, 06-01-2009) 
Col 560 I Col. 12-73 



NAME INDEX 713 

Funding of Bridges by World Bank 
(Deb. 26. Vol. IV. 07-08-2009) 
Col. 93 

Funding Pattern under SJSRY 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 20().() I 

Global Economic Recession 
(Deb. 2. Vol. II, 03-07-2009) 
Col. 209-1 I 

Growth Rate in Agriculture Sector 
(Deb. 14, Vol. III, 21-07-2009) 
Cot. 122-26 

Highway Upgradation Projects 
(Deb. 24, Vol. IV, 04-08-2009) 
CoL 129-34 

Impact of Recession 
(Deb. 5. Vol. II, 08-07-2009) 
Col. 120-21 

Implementation of Central Schemes 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 340 

Import of Medicines 
(Deb. 20, Vol. III, 29-07-2009) 
Cot.2HJ 

Increase in Allocation for Education 
(Deb. 18, Vol. III, 27-07-2009) 
Cot. 89-90 

Increase in Subsidy on Fertilizers 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 126-27 

Infrastructural Facilities in Medical 
CollegesIHospitals 
(Deb. 20, Vol. III, 29-07-2009) 
Col. 38-42 

Investment in Industry Sector 
(Deb. 23, Vol. IV, 03-08-2009) 
CoI.340-46 

Jute Production 
(Deb. 25, Vol. IV, 06-08-2009) 
Cot. lS I-52 

Measures against Hoarding 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 420-36 

Medical Colleges under ESIC 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 352-54 

NABARD Loan for Irrigation 
(Deb. 22, Vol. IV, 31-07-2009) 
CoI.S21-26 

National Renewable Energy Policy 
(Deb. 17, Vol. 111, 24-07-2009) 
Col. 320-21 

Need to allocate funds for protection of 
Sasthankota Lake in Kollam district of 
Kenda(MUR377) 
(Deb. 13, Vol. III, 20-07-2009) 
CoI.464-6S 

Need to set up a water project in 
Kuttanadu Taluk in Alappuzha district 
of Kerala to provide safe drinking 
water to people (MUR 377) 
(Deb. S, Vol. II, 08-07-2009) 
Cot. 517 

Need to set up Rubber Park in 
Pattanapuram Taluk, KoIlam district, 
KeraIa(MUR 377) 
(Deb. 19, Vol. III, 28-07-2009) 
Col499-SOO 

Need to start coostruction of. new broad 
gauge railway line between 
Chengannur and Trivandrum y;a 
Kottaralwa and Killmanur of KeraIa 
(MUR377) 
(Deb. 24, Vol. IV, 04-08-2009) 
COI.S74-7S 

Nehru Yuva Kendras 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 261-a 

NGDs Involved in Health-care 
Programmes 
(Deb. 20, Vol. III, 29-07-2009) 
Col 334-35 
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Plight ctfEmployees in O..:me.n Industries Revamping ofPDS 
(Deb. 16. Vol. III, 23-07-2009) (Deb. 4. Vol. II, 07-07-2009) 
Col. 138 Col. 283-85 

Powers to Pancbayati Raj Institutions Review ofPMEOP 
(Deb. 22, Vol. IV. 31-07-2009) I' (Deb. 14, Vol. Ill, 21-07-2009) 
Col. 464-65 CoI.~ 

Prevalence of Deafness I Rubber Parles in Kerala 
(Deb. IS, Vol. III, 22-07-2009) i (Deb. 13, Vol. III, 20-07-2009) 
Col. 225-30 I ColA 13 

Pric:es of Steel I Scholarship to SCsiSTs Students 
(Deb. 16. Vol. Ill, 23-07-2009) I (Deb. 13, Vol. III, 20-07-2009) 
Col 217-20 : Col. 399 

Production Capacity of Sugar Mills I Self-Sufficiency in FertitizterSector 
(Deb. 19, Vol. III, 21-07-2009) I (Deb. 21. Vol. IV, 30-07-2009) 
Col. 427-28 C.ol178-79 

Produdion of Paddy Setting up of New Refineries 
(Deb. 19, Vol. III. 28-07-2009) (Deb. 21, Vol. IV. 30-07-2009) 
ColI5-9O I ~.23~ 

Proposal for Centrally Protected I' Settang up of ShipbuiJding Yuds 
Monuments ' (Deb. 13, Vol. Ill, 20-07-2009) 

(Deb. 15. Vol. III, 22-07-2009)! Col:zs9.lJO 
CoI.448-S4 I State Commissions for Women 

I 

Railway Budget-2009-20I~ I <Deb. 26. Vol. IV, 07-08-2009) 
D. . ! CoL273 

ISCUSSIOD 

(Deb. 4, Vol. II. 07-07-2009) I UMPPs 
Col. 7J8.43 (Deb. 17, Vol. III. 24-07-2009) 

h 'I' I Col SO 1 way Projeds Funded by Foreign 
Financ:iallnstitutions I Utilisation ofFUDds under SJSRY 
(Deb. 2S, Vol. IV, 06-01-2009) (Deb. 22, Vol. IV, 3:1-07-2009) 
C420B CoL 47-S1 

RepIlriation of Dead Bodies 
(Deb. I S, Vol. Ill, 22-87-2009) 
CoI.32A-25 

Waphrily 
(Deb. 18. Vol. Ill, 27-07-2009) 
CoI.39Si96 

ReIervaIion in JudicWy I' Welfiuoe of Weavers 
(Deb. 11. Vol. III. 16-07-2009) (Deb. 2:5. Vol. IV, 06-0'-2009) 
CoL216-17 Col. 127-36 

RaettJement of Ex-Servicemen 
(Deb. 18, Vol. Ill, 27-07-2009) 
Col 679-85 

Women'l Participation in Agric:uhure 
Sector 
(Deb. 24, Vol. IV, 04-0'-2009) 
CoL 397412 
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Sushant, Dr. Rajan 

Constitution of National Board for the 
Development of Himalayan States 
(Res.) 
(Deb. 2, Vol. II. 03-07-2009) 
Col. 724-28 

Right of Children to Free and Compulsory 
Education Bill, 2009. Consid. and Pass 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 724-32 

Swamy, Shri Janardbana 

Subsidy to Solar Power Plants 
CuttingofTrees in Himachal Pradesh (Deb. 7, Vol. II, 10-07-2009) 

(Deb. 20, Vol. III, 29-07-2009) Col.30 
Col. 147-48 S Sb . N CbeIu wamy, n. varaya 

General Budget, 2009-20 I O-General I Ach' t' Health R h . . I levemen m esearc 
DISCussion and Demands for Excess I (Deb. 10, Vol. II, 15-07-2009) 
Grants (General). 2006-2007 Col. 285-86 
(Deb. I, Vol. II, 13--07-2009) 
Col. 646-52 I Acquisition of Railway Wagons 

" 

(Deb. II, Vol. III. 16-07-2009) 
Inclusion ofTarldIan Conunittee in SC List Col. 199 

(Deb. I. Vol. II. 13-07-2009) 
Col. 79-80 I Adulterition in Petrol 

I (Deb. II, Vol. Ill, 16-07-2009) 
Need to erect a 'National War Memorial' Col. 168-69 

in New Delhi in honour of martyrs who 
laid down their lives for the 
country(MUR 377) 
(Deb. 9. Vol. II, 14-07-2009) I 

Agricultural Land Holdings 
(Deb. 9, Vol. II. 14-07-2009) 
Col. 419 

Col. 580 All-Weather Roads under PMGSY 

Need to give Clearance for Setting up 
Cement plants in Cbamba district of 
Himachal Pradesh (MUR 377) 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 3()8.()9 

Old Age Pension Schemes 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 38-40 

(Deb. 7. Vol. II, 10-07-2009) 
CoI.361~ 

Assistance for Construction ofMoseums 
(Deb. 20, Vol. III. 29-07-2009) 
Col. 275 

Ban on Plastic Bags 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 28-33 

Pilgrims ofKailash Mansarovar I Benefit of Subsidy to Farmers • 
(Deb. 10, Vol. II, 15-07-2009) (Deb. 6, Vol. II, 09-07-2009) 
Col. 542-43 Col. 90-92 

Promotion ofTourism Bio-Fuel Crops 
I 

(Deb. 2, Vol. II. 03-07-2009) I (Deb. 4, Vol. II, 07-07-2009) 
Col. 367-68 Col. 349 

RebabUitation ofOustee! of Pong Dam Capacity Building for Schools 
(Deb. 7, Vol. II, 10-07-2009), (Deb. 18, Vol. III, 27-07-2009) 
Col.167 I Col.359 
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Catalytic Development Prognunmc 
(Deb. I, Vol. II. 02-07·2009) 
Col. 131-42 

CO-Operab\le Banks 

Extension and Modernisation ofMandya 
Railway Station 
(Deb. I, Vol. II, 02-07·2009) 
Col. as 

(Deb. 22, Vol. IV, 31·07·2009) I ExtraChargeforComputc:rizcdTicltets 
Col. 430-35 I (Deb. 25, Vol. IV, 06·08-2009) 

Con ·· fJ' F M 'I Col. 1~51 stJtuUon 0 ~t orest anagemcnt 
CommiUec , Foodgrain for Drought Relief 
(Deb. IS, Vol. 111, 22-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
CoL 317-1.9 I Col 241-42 

Conb"aCtFanning I Foreign Assistancc for Rural 
(Deb. 4, Vol. II, 07-07-2009) I Dcve1opmentProjects 
Col.2S3-S4 ! (Deb. 22, Vol. IV. 31-07-2009) 

Deaths due to Breast Canc:er I Col345-SO 
(Deb. 5, Vol. II. 08·07·2009) l Funds for Repairing ofRoeds 
ColI98-99 i (Deb. 9. Vol. II, 14-07-2009) 

Dcc:linc in Foreign Women Tourists Col. 92 

(Deb. 7, Vol. II, 10-07-2009) Funds under PaDcbayati Raj S)'IIem 
Col.2S2·53 ! (Deb. 22. Vol. IV. 31-07-2009) 

Demand forGrwJrs(GeneraI), 2€J09..2010;! Col. 13-75 
Re: Ministry of Power ! Geo-Thermal Energy 
(Deb. 14, Vol. III, 21·07·2009) i (Dcb. 7. Vol. II, 10-07-2009) 
Col. 661-63 I Col. 340-41 

I 
Oivenion of Agric:ultur:al Laud I Guidelines for Pll 

(Deb. 19, Vol. Ill. 28.07-2oo9)! (Dcb. 16. Vol. III, 23-07-2009) 
ColI9S-200 I Col. 53-55 

Empowerment of Women I IHSDP Projects in Karnataka 
(Deb. 22. Vol. IV. 31-07·2009) I (Deb. 2, Vol. II, 03-07-2009) 
Col. 5 I 5 Col. J6O.64 

I 

Exploration of Gas and Oil Reserves in I Import ofMcdkinaJ and Pbannaccutical 
Kamataka 1 Products 
(Deb. I, Vol. II, 02-07·2009)! (Dcb. 23, Vol. IV. 03.08-2009) , 
CoL20J..04 I Col. 236-37 

Export of Coif Products 
(Deb. 4, Vol. II, 
Col. 88-90 

I 
; I Inc:mue in Drop Out Rate in School 

07-07·2009) I (Deb. So Vol. II, 13-07-2009) 
I CoI.4I·52 
j 

Export Target i lntegrafod Textiles Parks Scheme 
(Deb. 13, Vol. III. 20-07.2009)! (Dcb. 6, Vol. II, 09..()7-2009) 
Col. 211-86 j Col. 1~ , 
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Javed Chowdhry Committee Report 

(Deb. 15, Vol. Ill, 22-07-2009) 
CoL 528-29 

Kisan Credit Cards 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 302-06 

Package for Coffee Growers 
(Deb. 23, Vol. IV, 03-08-2009) 
Col 26-28 

Package for Sugarcane Fanners 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.S09-12 

Licenses for Establishment of Steel Plants Per Capita Availability ofF oodgrains 
(Deb. 25, Vol. IV, 06-08-2009) (Deb. 24, Vol. IV, 04-08-2009) 
Col. 212-16 I CoI.~1 

Liquidation of Cane Arrears 
(Deb. 9, Vol. II, 14-07-2009) 
Col.S20-23 

I...oIn &un HUDCO 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 676 

Per Capita Income 
(Deb. 10, Vol. II, 15-07-2009) 
CoI.393-9S 

Perfonnance of Steel Plants 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 66-70 

Loans UDder SGSY Plight of Jute Growers 
(Deb. 2, Vol. II. 03-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 235-36 Col. 52-53 

Medical Treatment in Empanelled 
Hospitals 
(Deb. 5, Vol. II, 08-07-2009) 
CoL 332 

MepCity 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 274-75 

Monitoring of Waste Management 
(Deb. 10, Vol. II, 15-07-2009) 
Col 102.03 

My$ote Airport 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 123 

National Commission for Women 
(Deb. 26. Vol. IV, 07-08-2009) 
CoL94-9S 

Nationalilation ofRRBs 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 197-91 

OIcIAp Homes 
(Deb. 13. Vol. III. 20-07-2009) 
Col 45-49 

Policy Change for Small Industties 
(Deb. 19. Vol. III, 28-07-2009) 
CoI.2S4-55 

Power GeneratioD 
(Deb. 7, Vol. II. 10-07-2009) 
Col. 84-94 

Power GaIendion from Atomic Energy 
(Deb. S, Vol. II, 08-07-2009) 
Col 153 

Power Generation from Sugarcane Waste 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col2S6-57 

Power Requirement 
(Deb. 2, Vol. II, 03.07·2009) 
CoI.4S9-88 

Powerloom Units 
(Deb. 21. Vol. IV, 30·07·2009) 
Col. 188-90 

Procurement Dues to Fanners 
(Deb. 24, Vol. IV, 04-08·2009) 
CoI.7()"71 
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Production of Tractors and Agricultural I Schemes for SCIST Students 
Implements I (Deb. 8, Vol. II, \3-07-2009) 
(Deb. 19, Vol. III, 28-07-2009) j CoI.16~ 
CoI.3n' 

II Setting up of Fertilizer Plants 
Railway Budget (2009-2010)-General > (Deb. II, Vol. Ill, 16-07-2009) 

Discussion I Col. 27-30 
(Deb. 5, Vol. II. 08-07-2009) : 
Col. 547-SO ! Setting up ofTelephone Exchanges 

I (Deb. 23. Vol. IV. 03-08-2009) 
Railway Crossings at National Highways I CoL 320-22 

in Kamataka I 
(Deb. 16. Vol. III. 23-07-2009) ! SbortageofLPG 
CoL250-S2 i (Deb. I. Vol. II. 02-07-2009) 

. I Col. 33--34 
Regulatory Mechanism for Fixing Prices I 

ofFertilims ! Silk Production 
(Deb. I. Vol. II. 02-07-2009) I (Deb. 25. Vol. IV, 06-08-2009) 
Col. 280 . Col. 234-36 , 

Relief Package for Fanners committing I Special Summer Trains 
Suicide I (Deb. 25, Vol. IV. 06-08-2009) 
(Deb. 9, Vol. II, 14-07-2009) I CoI.271 

Col 474-76 II Subsidized Diesel/Kerosene for 
Rise in cases of HIV/AIDS Affected I Fishermen 

ChiIdral I (Deb. 21. Vol. IV. 30-07-2009) 
(Deb. 20, Vol. III, 29-07-2009) J CoI.224-2S 
Col. 32-31 ! I Subsidy to States 

RobIRub in Kamataka i (Deb. 17. Vol. Ill, 24-07-2009) 
(Deb. 16, Vol. III, 23-07-2009),' ColS4S-46 
ColI91-99 ! Super Speciality Hospitals in Railways 

RuralGodowns I (Deb. 6, Vol. II, 09-07-2009) 
(Deb. 14, Vol. Ill. 21-07-2009)! CoL273 
CoL 1046-52 ! 

Sale of Banned n.._IU..Ajc· II Sup~ty of S~urious Drup to CGHS 
.......... -.. JnCIS ,Olspensancs 

~~i~I:' Vol. II. 15-07-2009) i (Deb. 20. Vol. 111. 29-07-2009) 
! Col. 493 

Scheme for Revival of Small Sule i 
Industries I Survey on Orphan Children 
(Deb. 4, Vol. II, 07-07-2009) I (Deb. 2. Vol. II. 03-07-2009) 
CoI.~ j Col. 549-SO 

Scbemes for Apicuhural Development 'Technology Upsradation Textile Industry 
(Deb. 24. Vol. IV, 04 .. 01-2009) (Deb. 6. Vol. II, 09.07-2009) 
Col. 381-89 Col J I s.]6 
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Terrorist Threats to Couns Demand for Grant of Special Status 
(Deb. 9, Vol. II, 14-07-2009) (Deb. 5, Vol. II, 08-07-2009) 
Col. 238 Col. 30 I 

Textiles Processing Units Demands for Grants (General), 2009-2010 
(Deb. 16, Vol. III, 23-07-2009) Re: Ministry of Home Affairs 
CoI.2n-78 (Deb. IS, Vol. III, 22-07-2009) 

Total Literacy Campaign I Col. 605-21 
(Deb. 18, Vol. III, 27-07-2009) i EmploymentGeneratedunderPMEGP 
Col. 37-42 I (Deb. 14, Vol. III, 21-07-2009) 

Tsunami Warning Centres 
(Deb. 5, Vol. II, 08-07-2009) 
Col.4S4-55 

Unemployed Handicapped Persons 

Col. 232-38 

Fake Foreign Drugs 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 141-42 

(Deb. 23, Vol. IV. 03-08-2009) Food Security 
CoL378-32 I (Deb. 9, Vol. II, 14-07-2009) 

Utilization of Funds under UIDSSMT I Co1.63-64 
(Deb. 26, Vol. IV, 07-08-2009) I Food Served by the IRCTC 
Col. 249-54 (Deb. 25, Vol. IV, 06-08-2009) 

Wheat Import Col. 82-83 

(Deb. 14, Vol. III, 21-07-2009) I HydroPowerProjects 
Col. 313·15 (Deb. 22, Vol. IV, 31-07-2009) 

Widening of National Highways 
(Deb. 4, Vol. II. 07-07·2009) 
Col 461 

Wind Energy Generation 
(Deb. 2, Vol. II, 03-07·2009) 
CoI.S69-70 

World Class Railway Stations 
(Deb. 6, Vol. 11, 09-07-2009) 
Col2S1 

Youth Hostels 
(Deb. 19, Vol. III, 28-07-2009) 
Col. 26-27 

Col 442-62 

Investment in Telecom Sector 
(Deb. 13, Vol. III, 20-07-2009) 
Col4()4.{l5 

Issues arising out of Prime Minister's 
recent visit to foreign countries 
(OUR 193) 
(Deb. 20, Vol. III, 29-07-2009) 
CoL594-9S 

One Rank One Pension for Defence 
Personnel 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 30 

Swaraj, Sbriluti Sushma Opening of Kendriya Vldyalaya 
Allocation under PDS to Madhya Pradesh (Deb. 13, Vol. III, 20-07-2009) 

(Deb. 4, Vol. II. 07-07-2009) Col 33 
Col. 240-41 I Panchayat Yuva Krida Aur Khel Abhiyan 

Assets and Liabilities of Judges I Scheme 
(Deb. II. Vol. III, 16.07-2009) I (Deb. 14, Vol. III, 21-07-2009) 
Col. 190-91 Col. 345-48 
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RoIId Map for Tourism Development 
(Deb. 17, Vol. III, 24-07-2009) 
ColJ9.40 

Spurious Drugs tiom China under Made 
in India Tag 
(Deb. 8, Vol. II, 13-07-2009) 
CoI.m 

Treatment ofF .... Diseases 
(Deb. I S, Vol. III, 22-07-2009) 
ColS4-SS 

1'8&ere.Slari M .... 

Railway Budget (2009-20IO)-Oeneral 
Discussion 
(Deb. S, Vol. II. 08-07-2009) 
Coll6U1 

TakuI, SIPi Sajoy 

Acquisition of Land &om Humutty to 
..... RailLine 
(Deb. 21, Vol. IV. 30-01-2009) 
Col 110 

Regional News Bulletin 
(Deb. 19, Vol. III. 28-07-2009) 
Col. 284-96 

Reservation Quota in KVs and NVs 
(Deb. 23. Vol. IV, 03-08-2009) 
Col40J..04 

'lUI ... Sltri Pradcep 

Constitution of National Board for the 
Development of Himalayan States 
(Res.) 
(Deb. 2. Vol. II. 03-07-2009) 
Col 737-41 

Railway Budset (2009-2010)-(ieneral 
Discussion 
(Deb. S, Vol. II, 01-07-2009) 
CoI.81J6.87 

Steps to ensure availability of Drinking 
Wllter in the Country (Rea.) 
(Deb. 21, Vol. IV, 30-07-2009) 
CoI.3S6-S9 

......... Slari Lalji 
Altoc:ation of Funds to ORDAs BikasGanc 

(Deb. 17, Vol. Ill, 24-01-2009) (Deb. 14, Vol. III, 21-07-2009) 
CoL 13 Col392-9S 

ConstitutioD of NatioDal Board for 
Developmeat of Himalayan Stales 
(Ra.) 
(Deb. 7, Vol. II, 10-07-2009) 
Col46S-69 

Funds to North Eastern Council 
(Deb. 14, Vol. Ill, 21-07-2009) 
CoL l59-fiO 

IDIuraDce Sc:.beme for Labourers 
(Deb. 18, Vol. Ill, 27-01-2009) 
CoL 18-;0 

IDsurpacy ill North Eat 
(Deb. 19, Vol. Ill, 21-07-2009) 
Oal 7-10 

"Ia_ in Meta Power Projects 
(Deb. 26, Vol. IV. 07-01-2009) 
0alJ.43..4C 

Func:tionin& of Private Medical and 
DenIal CoIIeps 
(Deb. 20, Vol. III, 29-07-2009) 
CoL 103-05 

la1roductioaofGST 
(Deb. 26. Vol. IV, 07-01-2009) 
Col20I.Q2 

Lcebp ofMecIicaI Pip« 
(Deb. 20, Vol. III. 29-07-2009) 
Col412-13 

MisutiliMtion of lJ .5. Aiel to Pakistan 
apinIt India 
(Deb. 20, Vol. 111, 29-07-2009) 
Col.StS-16 

Model'lJilalidDof AmIy 
(Deb. II, Vol. In, 27-07-2009) 
Collli 
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Reforms in DROO 
(Deb. 13, Vol. III. 20-07-2009) 
CoI.4(x)'() 1 

Review of Foreign Policy 

Railway Budget (2009-2010)---General 
Discussion 
(Deb. S. Vol. II. 08-07-2009) 
Col. 926-29 

(Deb. 20, Vol. III. 29-07-2009) Tewari,Slari Ma.ish 
Col. SIS 

Suicide Cases among Students 
(Deb. 18, Vol. III, 27-07-2009) 
Col. 69-71 

Supply of Coal to Steel Plants 
(Deb. I S, Vol. III, 22-07-2009) 
Col 103-06 

....... SIII· ... dAa •• 

Railway Budget (2009-2010)---General 
Disc:ussion 
(Deb. S, Vol. II, 08-07-2009) 
Col 808-13 

Situation arising out of drought and 
floods in various parts of the country 
(OUR 193) 
(Deb. 19, Vol. III, 28-07-2009) 
ColSI3-I6 

'Iarai, 511ft .M. Praud 

DemnIs forGranls (General), 2009-20 I 0 
Re: Ministry of Home Affairs 
(Deb. I S, Vol. III, 22-07-2009) 
Col. 612-84 

Railway Budget (2009-2010)---General 
Discussion 
(Deb. S, Vol. II, 08-07-2009) 
Col 132-34 

'Iln1M. Dr. ........ KiIIIor 
DanIndI for 0tIII1S (General) 2009-20 I 0 

Re: Ministry of Women and Child 
Developmcnt 
(Deb. 16, Vol. III. 23-07-2009) 
Col. 383-89 

Alleged Irregularities through Derivative 
Contracts 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 38 

Delay in negotiations for Reprocessing 
Agreement 
(Deb. 20, Vol. III, 29-07-2009) 
CoI.61~2 

Deregulation of Pricing and Distribution 
of Petrolewn Products 
(Deb. 11, Vol. III, 16-07-2009) 
CoL 160-61 

EntrylExit of Public and Private Sector 
Companies in Oil Exploration Business 
(Deb. 21, Vol. IV, 30-07-2009) 
Col 95-96 

Fraud Cases under SFIO 
(Deb. 21, Vol. IV, 30-07-2009) 
CoL 1S9-al 

Functioning of Multi Agency Centre 
(Deb. 4, Vol. II, 07-07-2009) 
CoLS67~ 

G-20 Summits 
(Deb. S, Vol. II, 08-07-2009) 
CoL 149-S1 

General Budget, 2009-10-General 
Discussion and Demands for Excess 
Grants (General). 20()6.(}7 
(Deb. 6, Vol. II, 09-01-2009) 
Col. 447-S 1 

Hijac:kin&ofAin:raft IC,I •• 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 313-14 
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IMF Estimates for Global Economy 1 Petroleum and Natural Gas Regulatory 
(Deb. 7. Vol. II, 10-07-2009) I Board Act 
Col. 153 I (Deb. 16, Vol. III. 23-07-2009) 

f or • or' I Col. 19-21 Impact 0 .errortst on tOunsrn . I 
(Deb. 7. Vol. II. 10-07-2009) i Price of Petroleum Products 
Col. 393-95 i (Deb. 25. Vol. IV, 06-08-2009) 

Implementation of Unique Identity Card! Col30-34 
Scheme I Revamping of Banks 
(Deb. 14, Vol. 111.21-07-2009) (Deb. 22. Vol. IV, 31-07-2009) 
ColS35-37 CoI.662~ 

Inle\ligcnu Bureau 
(Deb. 9, Vol. II. 
Col 517 

I Review ofDefen<:e Procurement Policy 
14-07-2009) I (Deb. 18, Vol. III, 27-07-2009) 

I Col. 19S-96 
In1roduction of Oil Recovery I Role of RBI 
~~i4-~S Vol. 11. 09-07-2009)! (Deh. 17, Vol. 1II. 24-07-2009) 

! CoL63-64 
Legal Frwnework furCSI ! 

(Deb. IS, Vol. III, 22-07-2009) I TIIakor.SlartJ ....... 
Col. 60-64 I Allotmeot of LPG Agency 

LeplFramewortforRAW i (Deb. 16, Vol. III. 23-07-2009) 
(Deb. 20, Vol. 111. 29-07-2009). CoL2S2-SS 
Col. 325-26 

Meeting of Foreip Sea.,.., .. of India 
and Pakistan 
(Deb. 10. Vol. II, 15-07-2009) 
Col. 227 Autonomy 10 ~ Ports 

(Deb. 23. Vol. IV, 03·01-2009) 
MooitoriDJ of Intellipnce Bweau Col. II S 

(Deb. 24, Vol. IV. 04-01-2009) [ C • __ D__ C>_.-L.' ·.G 'arat 
Col. 176 i omp~K~' on "._ID& m uJ 

Untvenlttea 
National Literacy Mission . I (Dch. 20, Vol. Ill. 29-01-2009) 

(Deb. 13. Vol. III. 20-07-2009) I Col. 191 
Col. 363-64 

DeveJopment of Dairy SeC,tOr 
Need to formulaic 1ft effective ttndcgy I (Deb. 4, Vol. II. 07.01-2009) 

to combat the meAICC of naxalism .in Col. S40 
1bc country (MUR 377) I 
(Deb, S, Vol. II. 01.07.2009) I Eft'oc:lOfGreenHoute08lClonClimate 
ColSI4 ! (Deb. S. Vol. II, 0'-01·2009) . I Col 2 19-20 One Rank-OllC PensIon for Dcf~o 
PCI'IOMCI Meltin&ofHimalayuGlKien 
(Deb. 8, Vol. '11. 13-07-2009) I (Deb. S, Vol. n. 08-01-2009) 
Col. 27-30 1 CoI.49-SO 
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Need to declare Patan Parliamentary i 
Constituency in Gujarat as a backward ! 

region with a view to give impetus to : 
development in the region (MUR 377) j 
(Deb. 8, Vol. II. 13-07-2009)' 
Col. 473 

Need to open a Kendriya Vidyalaya in : 

Shortage of Special Clothing and 
Equipment for Troops 
(Deb. 8. Vol. II, 13-07-2009) 
Col. 123 

Train between Patan and Bhildi 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 87 

Patan Parliamentary Constituency, Thakur, Shri ADurag SiDgh 
Gujarat (MU R 377) Action Plan for Development of Backward 
(Deb. 19, Vol. III, 28-07-2009) Regions 
Col.498 (Deb. 13, Vol. III, 20-07-2009) 

Need 10 rescind the order declaring 
56 Talukas of Patan Pafliamentary 
Constituency in Gujarat as, 
'Dark Zone' (MUR377) ! 

Col. 122-31 

Adulterated Colours during Holi Festival 
(Deb. 20, Vol. III, 29-01-2009) 
Col. 518 

I 
(Deb. IS, Vol. III, 22-07-2009) I Adverse Impact of Fruit Imports 
Col. 596 i (Deb. 13, Vol. III, 20-07-2009) 

NGOs involved in Health-care I Col. 34445 

Programmes I Allocation of Funds for Hilly Regions 
(Deb. 20, Vol. III, 29-07-2009) i (Deb. 5, Vol. II, 08-07-2009) 
Col. 334-35 I Col. 340-42 

Annandale Helipad Ground ofShimla 
NGOs' involvement in Education (Deb. 23, Vol. IV, 03-08-2009) 

Programme Col. 106 
(Deb. 13, Vol. Ill, 20-01-2009) 

I Benches of Supreme Court 
Col 234 (Deb. 16, Vol. III, 23-07-2009) 

Profit earned by Public Sector Oil Col. 265 
Companies Central Law against Cow Slaughter 
(Deb. 6, Vol. II, 09-01-2009), (Deb. 14, Vol. III. 21-07-2009) 
Col. 15U2 I Col. 409-10 

Proposal for Rural Drinking Water 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 254 

Railway Budget (2009-2010}-General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009)' 

Central Road Fund to Himachal Pradesh 
(Deb. 9, Vol. II, 14-07-2009) 
Col.20S 

Compensatory Afforestation Fund 
(Deb. 5. Vol. II, 08-01-2009) 
Co1.21S-t6 

Col. 854-56 Constitution of National Board for 

Shortage of LPG Gas Cylinder 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col I SO-S I 

Development of Himalayan States 
(Res.) 
(Deb. 1, Vol. II, 10-07-2009) 
Col. 489-90 
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Construction of Highways in Hill States 
(Deb. 14, Vol. III, 21-07-2009) 
Col.2S9 

Consttuction of Rohtang Tunnel 
(Deb. I, Vol. II. 13-07-2009) 
Col. 401 

Cost of Solar Power 
(Deb. 26, Vol. IV, 07-01-2009) 
Col 206 

Decline in Fertility orland 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 3'70-71 

DanInd forGranls(GaaaJ), 2009-2010; 
Re: Ministry of Power 
(Deb. 14. Vol. 111. 21-07-2009) 
Col 690-700 

Deposits in Fenip CGuntries 
(Deb. 2. Vol. II. 03-07-2009) 
Col2S4-SS 

Developmeat of ADimal Hush I iIry 
(De". 19. Vol. III, 21-07-2009) 
Col393-402 

Disinva1mCDt 
(Deb. 7, Vol. II. 10-07 -2069) 
Col 14J.-t1 

EDP OIl Hjper EdIation 
(Deb. 13. Vol. III, 20-07-2009) 
Col26s.lJ6 

Es&ablisIuneat of AlIMS like IIIItitulions 
(Deb. S. Vol. II. 01-07-2009) 
Col 36-31 

Expansion of Airports in Himach.1 
Pradesh 
(Deb. I. Vol. II, 02-07-2009) 
Col 191099 

~ofOll.~~ 
• Himachal PnIdah 
(Deb. I, Vol. II. 02-01-2009) 
Col 276-78 

Export of Agro Products 
(Deb. 23, Vol. IV, 03-08-2009) 
Col.294-9S 

Export of Fruits and Vegetables 
(Deb. 11, Vol. 111. 27-07-2009) 
CoI.152-S6 

Extension oflndustrial Package 
(Deb. 8, Vol. II, ) 3-07-2009) 
Col. 184 

Floriculture Production and Export 
(Deb. 23, Vol. IV, 03-08-2009) 
Col.3S4-SS 

Functioning ofPruar Bharati 
(Deb. 14, Vol. III, 21-07-2009) 
Col 119-20 

Funds for Development ofTouriat PIKes 
(Deb. 2, Vol. II, 03-07-2009) 
CoLS46-4I 

Ha'IDooious Development of A&riaahure 
Sedor 
(Deb. 19, Vol. III. 21-07-2009) 
Col 112-13 

III Etrocts oCMobiIe Phones CIte. 
(Deb. I S. Vol. Ill. 22-07-2069) 
CoL249-SO 

Impact of Alfic:ultural bnports 
(Deb. •• Vol. II. 13-07-2009) 
Col 421-24 

ImpIImentaUon ofVAMBAY ... SJSRY 
(Deb. 17. Vol. Ill. 24-07-2009) 
Col. 331"'" 

Infant IIId Child Mortality Rata 
(Oob. IS, Vol. 111, 22.07.2009) 
Col. 312-16 

I ..... llation Coat for SoJar Devius 
(Dob. 26. Vol. tV. 01-01-2009) 
Col 113-16 

kalka-ShimIa NatiOIlIl Hiehwty 
(Deb. 4. Vol. II. 07-07-2009) 
CoLS49-SO 
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Krishi Vigyan Kendra 

(Deb. 4, Vol. II, 07-07-2009) 
CoI.IS2-56 

National Honiculture Mission 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 547-49 

Pilgrims ofKailash Mansarovar 
(Deb. 10, Vol. II, I S-07-2009) 
Col. 542-43 

Population Control 
(Deb. 10, Vol. II, I S-07-2009) 
CoI.I48-S3 

Need to accord approval to the proposal I Promotion of Medicinal Plants 
of Govemment of Himachal Pradesh (Deb. S, Vol. II, 08-07-2009) 
to levy tax on generation of power in Col. 98-100 
the State (MUR 377) 
(Deb. 10, Vol. II, 15-07-2009) 
Col.S85-86 

Need to open Indian Institute of 
Infonnation Technology and Indian 
Institute of Management in 
Himachal Pradesh (MUR 377) 
(Deb. 2S, Vol. IV, 06-08-2009) 
Col. 327-28 

Need to stan work on Bhanupalli-
Bilaspur-Berry, Ghanauli-Baddi, 
Nanga)-Talwara and Bilaspur-Mandi-
Manali-Lcb railway line projects in 
Himachal Pradesh (MUR 377) 
(Deb. I, Vol. II, 02-07-2009) 
Col. 379-10 

New Railway Line from Baddi to Ponta 
Sahib 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 206-07 

Norms for Quality of Colours 
(Deb. 24, Vol. IV, 04-08-2009) 
ColBS 

Proposal for Swan River Flood 
Management 
(Deb. 20, Vol. III, 29-07-2009) 
CoL 70-71 

Rail Museum in Shimla 
(Deb. 11, Vol. III, 16-07-2009) 
CoLSS 

Railway Budget (2009-2010}-General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col 607-1 7 

Regulating Television Content 
(Deb. 9, Vol. II, 14-07-2009) 
CoL 521-38 

Regulation of Foodgrain Procumnent 
(Deb. 9, Vol. II, 14-07-2009) 
Cot 392-94 

Renuka Dam Project 
(Deb. 5, Vol. II, 08-07-2009) 
CoL314-IS 

Review of Employees' Pension Scheme. 
1995 
(Deb. 18, Vol. III, 27-07-2009) 

Opening of Central Universities I CoL 85-86 
(Deb. 8, Vol. II, 13-07-2009) I' . 

Co1.67.Q Re~Work.s under 20-Pomt 

Outdated Rail Engines I (Deb. 26, Vol. IV, 91-08-2009) 
(Deb. I, Vol. II, 02-07-2009) I CoI.2 I 0-20 

"I i 

Col. 86 I Right of Children to Free .Compulsory 
Peoples Repmentation ~ot I Education Bill, 2009~id. and Pus 

(Deb. 6, Vol. 11,09-07-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
Col. 113 Col. 779-83 
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Setting up ofliTs Approvals for Clinical Trials and New 
(Deb. 13. Vol. III. 20-07-2009) Drugs 
Col. 437-38 

(Deb. 20. Vol. III. 29-07-2009) 
CoI.107..()8 Setting up of Post OffK:eI . i 

(Deb. 8, Vol. II, 13-07-2009) ( 
CoI.307..Q8 l DemandsforGrants(General),2009-20JO 

I 
Shelling on Line of Control j 

(Deb. IS. Vol. Ill. 27-07-2009) i 
Col 6&5-87 i 

J 

Re: Ministry of Home Affairs 
(Deb. IS, Vol. III, 22-07-2009) 
Col6S<>-53 

Smote Free Public and Work PIKes i 
(Deb. 20, Vol. III, 29.07-2009) 1 General Budget-2009-2010 General 
Col 1:7>'76 ! DiscllSSion and Demands for Excess 

Soike of Lawyers 
(Deb. 25. Vol. IV, 06-08-2009) I 
ColII3-J4 I ; 

Grants (Gc:ncral). 2006-2007 
(Deb. 9. Vol. II, 14-07-2009) 
Col 633-16 

Survey on Hepatitis i Grant in Aid for Food Processing Units 
~~~3 Vol. Ill, 22-07-2009)! (Deb. 21, Vol. IV, 30-07-2009) 

! CoI.5MIO 
Telecom Compenies in Remote Areas 1 

(Deb. II, Vol. 111, 21-07.2009) I Need to provide safe ctriakiDs WIler to 
CoL 217-21 I people in DIwmapur end Krishnagiri 

Toxic Elements in Ground Water ! d~ in Tamil Nadu (MUR 377) 
(Deb. IS, Vol. III. 22-07-2009) (Deb. 19, Vol. III. 2'-07-2009) 
Col 567 Col S03-04 

TrUfic Management Studies n'!III h-
(Deb. 24, Vol. IV, 04-01-2009) i 'Ind,.,..M. 
CoL 243-44 I Alloation ofSpedn.uD 

Unemployed Youths I (Deb. 8, Vol. II. 1)-07-2009) 
(Deb. 13, Vol. III, 20-07-2009) i CoL 121-22 
CoL 179-97 . I 

Use of Science and TecbnoJocy in the I ew.DCiMeIIIhGlmes,20tO 
OevelopmentofCountry ! (Deb. 4, Vol. II, 07-07-2009) 
(Deb. 19. Vol. II. 15-07-2009) I Col. 32-34 
CoI.511-14 i 

U '1' . I Comprehensive Package for Textiles 
n tsabOn ofOefCMe Lands 
(Deb. II, Vol. III. 27-07-2009)! Industry 
Col. 376 I (Deb.). Vol. II. 02·07·2009) 

I Col.12-13 I . ... ... 
Approval of Private TV Channels I Ded.mon ofSwtne:fta. PliMlemic 

(Deb. 24, Vol. IV, 04-08-2009)! (Deb. S. Vol. II. 0'-01-2009) 
Col. 141 . i Col.216-t9 

! 
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Re: Approval of Deposits in Foreign Countries 
(Deb. 2, Vol. II, 03-07-2009) 
CoI.2S4-SS 

Development of Minor Ports J 

(Deb. 18, Vol. III, 27-07-2009) I 
Col. 7 I 

I 
Dwindling Population of Endangered I 

Animals I 

Resolution 
Continuance in Force of Proclamation 
in Respect of the State of Jharkhand-
Jharkhand Budget 2009-1 O-General 
Discussion and Demands for 
Grants-{Jharkhand) 2009-10 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 762 

(Deb. 5, Vol. II,' 08-07-2009) I NHRC Guidelines on Police Encounters 
Col 89-97 (Deb. 24, Vol. IV, 04-08-2009) 

Encroachment of Railway land Col. 53-56 

(Deb. I. Vol. II, 02-07-2009) North-South and East-West Corridors 
Col. 153-54 (Deb. 9, Vol. II, 14-07-2009) 

Export of Mangoes ! CoI.lI3-14 

(Deb. I, Vol. II, 13-07-2009) I Package for Handloom Sector 
Col. I~I i (Deb. 1, Vol. II, 02-07-2009) 

Gauge Conversion in Tamil Nadu ! CoI.335-36 
(Deb. I, Vol. II, 02-07-2009) I Procurement of Combat Aircraft 
Col212-14 (Deb. 8, Vol. II, 13-07-2009) 

General Budget, 2009-2010-Gcneral I CoI.124-25 
Discussion and Demands for Excess I Promotion ofTextiles Exports 
Granu(General),2006-07 ! (Deb. I, Vol. II, 02-07-2009) 
(Deb. 6, Vol. II, 09-07-2009) CoL 2 15-17 
Col414-19 

Growth Rate oflndian Economy 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 492 

Quality of Food served in Trains 
(Deb. I, Vol. II, 02-07-2009) 
Col. II 

., , Resumption oflndo-Pak Talks 
Issue arising ~ut of Pri~e MlDlste~ s (Deb." 5, Vol. II, 08-07-2009) 

Recent ViSIt to Foreign Countpes I Col 211-82 
(OUR 193) . 
(Deb. 21, Vol. IV. 30-07-2009) I Situation arising out of drought and 
Col. 307-10 ! floods in various parts of the country 

Issue of Unique IdentifICation Number:,' 
(Deb. S,. Vol. II, 08-07-2009) 
Col. 283-84 

(OUR 193) 
(Deb. 19, Vol. III, 28-07-2009) 
Col.544-SO 

Motion Re: Revoc:ationof ProcJamition I Transmission end Distribution Losses 
~ by President in relation t? the I (Deb. 22, Vol. IV, 31-07-2009) 
State of Ibarkhand Stat~torY I Col. 93-99 
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'I1atnI ....... SIII11'1101 I Assistance to Pineapple Growers 
DemInd forGl'anls(GenenJ). 2009-2010; (Deb. 14, Vol. III, 21-07-2009) 

Re: MinisayofPower I Col208-09 
(Deb. 14, Vol. Ill. 21-07-2009) AuditingofPanchayati Raj Institutions 
Col.727-JO (Deb. 22. Vol. IV, 31-07·2009) 

Col. 231 
Dr:mands for Grancs (General), 2009-20 I 0 

Re: Ministry of Home Affairs 
(Deb. I S, Vol. III, 22-07-2009) 
Col 743-4S 

Bureau of Energy Efficiency 
(Deb. 26, Vol. IV, 07-01-2009) 
Col 119-20 

Geac:ral B~get-2009-2010 General . ~~. II, 09-07-2009) 
DiscuIsion and DemaDds for Excess Col 19 
GnnIs(GcneraI). 2006-2007 
(Deb. 9, Vol. II, 14-07-2009) ConstnK:tion of Aerodrome at ldukki in 
Col 622-26 I KaaIa 

(Deb. I, Vol. II, 02-07-2009) 
Railway Budpt (2009-2010)-OeneraJ Col 116-17 

Discussion Consumpbon of Food 
(Deb. S, Vol. II, 01-07-2009) (Deb. 19, Vol. III, 21-07-2009) 
Col 729-31 Col313-14 

n...,PntK.~ 

lnctian Counctl of ApicuIIuraJ Raarcta 
Society (ElecI.) 
(Deb. 9. Vol. 11. 14-07-2009) 
ColS66 

National Oilseeds and Vegetable Oils 
Development (NOVOD) Board-
EJcdion 
(Deb. 4, Vol. II, 07-07-2009) 
CoLS76-Tl 

n...s. SIan PeT. 

ConupIioa in Judiciary 
(Deb. 2S, Vol. IV. 06-01-2009) 
CollA7 ..... 

Cultivation ofTapioc:a 
(Deb. 9. Vol. II. 14-07-2009) 
Col.II4-IS 

Dr:nwIds bGnl1ts(GmnI)-2OO9-20IO-
Ministry of Agriculture and Minisuy 
ofCoosumer AtI'airs , Food ad Public 
Distribution 
(Deb. Il. Vol. III. 20-07-2009) 
Col616-JI 

Appointment of Celebrities in Territorial I I;>isinVestmenl of PSU, 
Anny i <peb. 2, Vol. II, 03-07-2009) 

I .) 

(Deb. 13. Vol. III. 20.07-2009) I 9*619-20 

AIsi:: to Media Persons ~!:n:~t8dhlJll IUd Sports 

(Deb. 24, Vol. IV, 04-01-2009)';r;:b. 4, Vol. II, 07-07-2009) 
Col233-3S 0:1&.219-20 t' 

,. 
~ 
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General Budget-2oo9-20 IO-Gencral 
Discussion and Demands for Excess 
Grants (Genera!), 2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 690-93 

Increase in Import of Edible Oil 
(Deb. 19, Vol. 1II, 28-07-2009) 
Col. 18 

Infrastructure for Basic Sports to Youth 
(Deb. 9, Vol. II, 14-07-2009) 
Col 14 

JNNURM Fund for States 

Price Stabilization Fund for Cardamom 
(Deb. 8, Vol. II, 13-07-2009) 
Col 140 

Processing of Tapioca 
(Deb. II, Vol. III, 16-07-2009) 
Col. 71-72 

Protection to Coconut Growers 
(Deb. 9, Vol. II, 14-07~2009) 

ColA 10 

Purchase of Shares by Co-Operative 
Societies 
(Deb. 16, Vol. III, 23-07-2009) 
CoJ.79-80 

(Deb. 7, Vol. IJ, 10-07-2009) Relief Package forKcrala Farmers 
Col. 154-68 (Deb. 4, Vol. II, 07-07-2009) 

CoI.406-m 
Loss making PSUs 

(Deb. I, Vol. II, 02-07-2009) Seismic Activity in Kerala 
Col. 21-28 (Deb. 5, Vol. II, 08-07-2009) 

Col. I1l 
Minting of Coins Setting up of Territorial Navy 

(Deb. 26, Vol. IV, 07-08-2009) (Deb. 13, Vol. III, 20-07-2009) 
Col. 267~o/ Col. 355-56 

Need to expedite the constnICtion of by-
passes in Idukki Parliamentary 
Constituency in Kcrala (MUR 377) 
(Deb. II·, Vol. Ill, 16-07-2009) 
Col. 340 

Need to improve the deteriorating Law 
and Order Situation in Delhi 
(MUR377) 
(Deb. 18, Vol. III, 27-07-2009) 
Col72S-26 

Spiritual Poems translated into all 
~ Languages 

(Deb. 13, Vol. III, 20-07-2009) 
Cot 413 

Strengthening of Postal Netw6rit 
. (Deb. 8, Vol. II, 13-07-2009~: 

Col. 226-30 .ll~'" 

Tea Trade , "', 
(Deb. 2~~ ~. IV. 03-08-2009) 
Col. 138-~~,,::~k; 

Updation of Polyteclmic Syllabus 
.eed to take steps for the reyival and (Deb. 13, Vol. III, 20-07-2009) 

growth of pineapple indus~1n Kerala Col. 141-42 

(MUR377) Upgra~tion of Syllabus orms 
(Deb. 25. Vol. IV. 06-08-2009) , (Deb. 13, Vol. III, 20-07.2009) 
Col 323-24 1: Cot261-62 :.,' 

OtrlUS ofTea Board I Use of Pesticides ~Fruits and Vegetables 
(Dcb. 18, Vol. III, 27-07-2009) (Deb. 19, Vol. III, 28-07-2009) 
Col. 152 I Col.I22-23 
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Welfare Scheme for India Bound NRls I NOC for Ropeway Construction 
(Deb. 1.5. Vol. III, 22-07-2009) (Deb. 20. Vol. III, 29-07·2009) 
Col. 278-79 I CoL 319 

Tin .... Sltrilati KrisII.. I Rehabilitation of Bhopal Gas Victims 
Demlndsb"GrwIIS(GeneraJ)-2009-20IO (Deb. 16, Vol. III. 23-07-2009) 

Re: Ministry of Women and Child I ColI20-22 
Dnelopment I Road under-bridge at Morena Railway 
(Deb. 16. Vol. Ill. 23-07-2009). Station 
CoI.a.17 I (Deb. 21. Vol. IV, 30-07-2009) 

11rIr.ey. sam Ma ..... r I Col. 71-72 . . 
DemlndsforGnnts(GeneraI),2009-20IO " Urban Poverty AlleviatIOn Schemes 

Re: Ministry of Home Affairs (Deb. 17. Vol. III. 24-07-2009) 
(Deb. IS, Vol. Ill, 22-07-2009) I Col 148-SS 
Col 122-14 TiJppo, Sltri ...... 

General BucJcet, 2009-20 100000nerai 
Discussion and Demands for Excess 
GrIllS (GcaeraI). 2006-2007 
(Deb. I, Vol. II, 13-07-2009) 
CoLS6J.M 

Rise in Prica of~ Commodities 
(DURI~) 
(Deb. 2S, Vol. IV. 06-01-2009) I 

CoL4~SS I 
....... SIIriNa ........... 

Airports in Madhya Pradesh 
(Deb. 16, Vol. III, 23.07-2009) 
Col 197-91 

Accommodation to Visitors of 
Commonwealth Games, 20 I 0 
(Deb. 22, Vol. IV, 31-07-2009) 
Col21H2 

Constitution of National Board for the 
Development of Himalayan States 
(Res.) 
(Deb. 2, Vol. II. 03-07-2009) 
Col 73S-37 

Export TaqeI 
(Deb. 13, Vol. III, 20-07-2009) 
Col 211-16 

Extension of Broad Gau&e 
Assistance to Municipalities (Deb. 21, Vol. IV. 30-07-2009) 

(Deb. 22. Vol. IV. 31-07-2009) Col. 71 

CoI.64I~ Financial Assistance to Small 
By-pus on NH-21 I Newspapers 

(Deb. 14, Vol.-tII. 21-07-2009) I (Deb. 19, Vol. III, 21-07-2009) 
Col 223 Col. 19M2 

Funds for Kuno Wildlife Sanctuaries I Joint Exen:iIe on Border Set'derJlent 
(Deb. 20. Vol. 111. 29-07·2009) I (Deb. Il. Vol. III. 20-07-2009) 
CoI.204-0S ! Col 142 

f,.~sl Assistance for.~radication of i New Rail Line from Silgbat to Ranppara 
" Diseases:,.,) , In of Assam 

(Deb. 15, Vol. I'tfi 22-07-2009) (Deb. 16, Vol. III. 23-07-2009) 
Col36W6 ~lO6-O7 

~~" 
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Opening up of Agriculture Sector I Railway Budget (2009-2010)--General 
(Deb. 24. Vol. IV. 04-08-2009) Discussion 
Col. 240-41 (Deb. 5. Vol. II" 08-07-2009) 

Primitive Tribes 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 543-44 

Rail Bridge over Brahmaputra River 
(Deb. 16, Vol. III. 23-07-2009) . 

I 
Col. 127-28 i 

I 
Railway Budget-2009-201~eneral i 

Discussion 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 728-30 

Roadmapfor Revamp ofPDS 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 24-29 

Working Hours Norms for Workers 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 318-19 

Col. 908-1 I 

Vasava. Shri MaRlukbbbai D. 

Adulteration in Petroleum Products 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 168 

Agricultural Research Programmes 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.I~27 

AIlObnent of Houses under lAY 
(Deb. 2. Vol. II. 03-07-2009) 
CoI.449-SO 

Amendment in Human Organ 
Transplantation Act. 1994 
(Deb. 5, Vol. II. 01-07-2009) 
Col. 389 

Black Marketing of Foodgrains 
(Deb. 4. Vol. II. 07-07-2009) 

liIda, Sltri Las.an Col. 539-40 . 

Railway Budget (2009-2010)-,-General I Central Assistance to States for 
Discussion ' Agriculture Sector 
(Deb. 5. Vol. II. 08-07-2009) (Deb. 14, Vol. III. 21-07-2009) 
Col. 529-30 Col. 41 1-13 

Va ......... Sltn Hanll 

Buddhist Tourism 
(Deb. 17. Vol. Ill, 24-07-2009) 
Col. 84 

Condition ofFamilics of Martyrs 
(Deb. 18. Vol. III. 27-07-2009) 
Col 84-85 

Compensatory Afforestation work in 
Mining Areas 
(Deb. 15, Vol. III. 22-07-2009) 
Col. 358-59 

Conservation and Development of Mines 
(Deb. 14, Vol. III. 21-07-2009) 
Col. I-II 

Creation of National Oceanic Waterway 
Krishi Vigyan Kendras (Deb. 8, Vol. II. 13-07-2009) 

(Deb. 19, Vol. III. 28-07-2009) I Col. 245 
Col. 71-74 , Early Disposal of Environmental Cues 

• Need 10 take steps to eradicate the I (Deb. 5. Vol. II. 01-07-2009) 
;J... •... I Col 217-&8 ;:ft Japanese Encephalitis disease In I 

t~~t,.~. Western Uttar Pradesh (MUR 377) ! Encroachment on Forest Land 
~<O/\, (Deb. 4, Vol. II. 07-07-2009): (Dell': 20, Vol. III, 29-07-2009) 

I 
Col. 592-93 Col. 241 
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Environmental Clearance to PMGSY 
(Deb. 10, Vol. II, 15-07-2009) 
Col. 44 1-42 

IPS Officers belonging to Reserved 
Categories 
(Deb. 14, Vol. III, 21-07-2009) 

Environmental Upgnldation Col. 374-76 
(Deb. 26, Vol. IV, 07-08-2009) Irregularities in NREGS 
Col. 368 

Expenditure for Training Atwo.d 
(Deb. 22, Vol. IV, 31-07-2009) 
CoL 116-18 

Exploitation of Women Domestic Helps 
(Deb. 13, Vol. Ul, 20-07-2009) 
CoL1S7 

Expknr.ioa ofUnorpnised Workers 
(Deb. a, Vol. II, 13-07-2009) 
Col. 2I9.AJO 

(Deb. 2, Vol. II, 03-07-2009) 
Col. 380-82 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 283-86 

Irrigation Projects in Tribals Mas 
(Deb. 1 S, Vol. 111, 22-01-2009) 
Coli .... 

Issue of Passports 
(Deb. 20, Vol. Ill, 29-07-2009) 

Export oflroa Ore ad Fruits Col. 370-75 
(Deb. 13, Vol. III, 20-07-2009) ! y:~ Pri 1i~""'"--
Col 291-93 wn;oa&.es to vale .......... -- ...,...... .......... 

(Deb. 23, Vol. IV. 03-01-2009) 
ExpanIImport of Coal Col. 323-25 

(Deb. 1 S, Vol. III, 22-07-2009) 
Col. 412-21 

Facilities to Tribals livUt& in Foraas 
(Deb. 17, Vol. Ill, 24-07-2009) 
Col 241-42 

Madbava Menon Committee Report 
(Deb. 24, Vol. IV, 04-08-2009) 
Col 390 

Maintenaace of date for Credit Card 
Fomp Funds to NGOs Holders 

(Deb. 4, Vol. n, 07-07-2009) (Deb. 17, Vol. Ill, 24-07-2009) 
Col. 231-33 I Col S44 

Functioning of IT Companies • 
(Deb. 13. Vol. III, 20-01-2009) . Need to CODStruct Over Bra~,es at 
Col. 149-~ Oadkhol and Blwtao crossmgs on 

Impact ofFenilizers 011 Soil Fertility 
(Deb. 4. Vol. II. 07-07-2009) I 
Col. 33S-36 

Impact of Price Rise of Petroleum 
Produets 

Ahmedabad-Mumbai National 
Hipway in Bharuch, Oujarat 
(MUR371) 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 399 

(Deb. 21, Vol. IV, 30-07-2009) ! Need to live employment to family 
Col 200-01 members of farmers whose land bas 

lnvolvemcna of lmmigratioo Oftkcn in I been acquired by Ihe lncIustrial~ 
Corruption in BbIrudl disIric;t, Gujand (MUI'ff7) 
(Deb. 19, Vol. m. 28-07-2009) I (Deb. 4, Vol. II, 07-01-2009) 
Col. 81-&2 Col. S94 
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Need to provide irrigation facilities to the 

Tribal Inhabitants of Dadlyapada and 
Sagbara regions in Bharuch. GUjarat 
whose land has been acquired for 
construction of dams (MUR 377) 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 600 

Need to reconstruct dilapidated roads 
under Pradhan Mantri Gram Sadak 
Yojana in Bharuch Parliamentary 
Constituency. Gujarat (MUR 377) 
(Deb. 19. Vol. III, 28-07-2009) 
CoI.SOI-02 

Rehabilitation of Displaced Persons 
(Deb. 26, Vol. IV, 01-08-2009) 
Col. 208-09 

Rejection of Goods 
(Deb. 18, Vol. III, 21-01-2009) 
Col. 91-92 

Relaxation in Forest Conservation Act 
(Deb. 10, Vol. II, 15-01-2009) 
CoI.S28-29 

Reservation in Judiciary 
(Deb. II, Vol. Ill, 16-01-2009) 
Col.216-11 

New Airport in Gujarat Revamping ofPDS 
(Deb. 6, Vol. II. 09-01-2009) (Deb. 4, Vol. II, 07-07-2009) 
CoL 90 Col.283-8S 

Opening of Post Oflices Rural Development Schemes 
(Deb. I, Vol. n, 13-01-2009) (Deb. 26, Vol. IV, 07-08-2009) 
Col. »-34 Col36S-66 

Pending Cases of Road Accidents 
(Deb. 16. Vol. III, 23-01-2009) 
Col 66 

Pollution in the Cities ofGujarat 
(Deb. S, Vol. II, 01-01-2009) 
Col.I~ 

Popularising Hockey and Other Sports 
(Deb. 14, Vol. III, 21-01-2009) 
Col, 44344 

Private Courier Services /.'~ 

(Deb. 23, Vol. IV, 03-01-2009) 
Cot. 243 

Problems of Fanners 
(Deb. 14, Vol. III, 21-01-2009) 
Col. 27S-76 

Procurament by NAFED 
(Deb. 19, Vol. III, 21-01-2009) 
Col, 37 .... 71 

Regularisation of Casual and Contract . 
Workers 
(Deb. •• Vol. II, 13-07-2009) 
Col. 440-41 

Scheduled Tribes and Other Forest 
Dwellers (Recognition of Forest 
Rights) Act 
(Deb. 17, Vol. III, 24-07-2009) 
Col.413-IS 

Scheme for Integrated Textiles Paries 
(Deb. 16, Vol. III, 23-07-2009) 
ColI80-8S 

Setting up of New Offices of EPF 
Commissioner 
(Deb. 13, Vol. III, 20-01-2009) 
CoLJ66.61 

Settlement Claims ofPara-military Fon:es 
(Deb. 9, Vol. II, 14-07-2009) 
Col 399-400 

Spurious and Sub-Standard Drugs 
(Deb. I S, Vol. III, 22-07-2009) 
Col 301-02 

State Trading Corporation 
(Deb. 23, Vol. IV, 03-01-2009) 
Col. 311-83 
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I Need to set up Community Mental Health 
IV. 31-07-2009) I Centres for mentally-ill people in I Chenna~ Tamil Nadu(MUR 377) 

: (Deb. 14. Vol. III. 21·07·2009) 
Supply of Drinking Water i Col. 573-74 

(Deb. 2, Vol. II, 03-07-2009) : .. 
CoI.I9S-210 i Stoppage o~ Trams ~t Tlruvallur and 

I Ava(h Railway StatIon 
Tax Cases I (Deb. 21. Vol. IV, 30·07-2009) 

f 
(Deb. 26, Vol. IV, 07-08-2009) I Col. 106-07 
Col 100 ! VftltIIOP*l. SIari D. 

Upgradation ofHigbways in Gujll'8l i Need to extend financial assistance to 
(Deb. 9. Vol. II. 14-O7-2009)! Anna University in Tamil Nadu with a 
Col. 75-76 ! view to promote technical education 

U_i~ Committee I in the State (MUR 377) 
Vap1llnccand,y__ I (Deb. I. Vol. II, 13-07·2009) 

(Deb. 17, Vol. III, 24..()7-2oo9); CoI.478 
Col 407-12 1 

! Need to set up a Bench of Supreme Court 
V",Tcuism I inCbennai, Tamil Nadu(MUR 377) 

(Deb. 22, Vol. IV, 31-07-2009) I (Deb. 20, Vol. III. 29..()7-2009) 
Col.40S-14 j Col 536 

VtoIIItion ofUboar Laws by COIIIractDI's I Need 10 take adequate welfare measures 
inONGe ! for the heedi workers living in 
(Deb. 23, Vol. IV. 03-0'-2009) Tiruvannamalai, Tamil Nadu 
Col6J.66 (MUR 377) 

t (Deb. I, Vol. 11, 02-07-2009) 
WeHire Scbcme for STs I Col. 312-13 

(Deb. 7. Vol. II, 10-07-2009) II the' ...-L f 
Need 10 undeI1ake expansaon WVflI. 0 

Col 369-71 Vellore Airport 10 facilia.te the settia& 
v. ..... Dr... I up of Rajiv Gandhi Institute of 

Aeronautical Science met Training of 
DIeaJmds bGraa(GcnaaI)2009-20IO- PiIotsAcaderny in Yellen, Tamil Nadu 

MinistTy of Human Resource (MUR377) 

Development (Deb. 24, Vol. IV, 04-01-2009) 
(Deb. 10, Vol. II, 15-07-2009) Col. sao 
CoL6SU1 

Railway Budget-2009.201 G-Gencral 
Establishment of Medical Service Discussion 

Corporalioos (Dcb. 4, Vol. II. iP7.07-2oo9) 
(Deb. 20, Vol. III, 29-07·2009) I CoI.6I4-8& '¢ 

.. ~ol2S9 I \'c ....... Sltri "-C. 
t;iDac:e(No.2) Bill. 2009-C0nsid. ConsIr1Icrion of New Airpons 

(D • .,. 17, Vol. m, 24"()1·2009) (Deb. I, Vol. II, 02-07-2009) 
CA632·34 Col. 1S-19 
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Construction of Sea Walls 

(Deb. 5, Vol. II, 08-07-2009) 
Col. 79-80 

Data Bank of Students Studying Abroad 
(Deb. 10, Vol. II, 15-07-2009) 
Col 25 

Merging of Konkan Railway and Railway 
zones for Kerala 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 169-70 

Misuse of Funds by NGOs 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 34142 

Denaldsb-Gnns(GeneraJ)--2009-2010- I . 
Ministry of Agriculture and Ministry MIsuse of Funds for Hea1thcare 
of Consumer Affairs Food and Pub!" (Deb. 15, Vol. Ill, 22-07-2009) 

• Ie Col. 329 
Distribution 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 623-24 

Disappearance of Passports 
(Deb. 15, Vol. III, 22-07-2009) 
Col. 23 1-32 

Doubling of Konkan Railway Line 
(Deb. I, Vol. II, 02-07-2009) 
Col. 154-5S 

Effect of Global Recession on Coir 
Industry 
(Deb. 9, Vol. II, 14-07-2009) 
Col3SI-S2 

Funds for National Games 
(Deb. 19. Vol. III, 28-07-2009) 
Col 91 

International Container Transhipment 
Taminal at VllJIinjam 
(Deb. 13, Vol. IIi. 20-07-2009) 
Col. 257-58 

Kayamkulam Thermal Power Projed 
(Deb. 2. Vol. II. 03-07-2009) 
Col. 269-70 

Lou Waiver of Fishermen 
(Deb. 9, Vol. II, 14-07-2009) 
Col.484-85 

Mandari Diseue 
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 163-64 

Need to construct 2 lane bypass on 
NH 47 between Thuravoor to 
Kallyikkavila in Kera1a(MUR 377) 
(Deb. I, Vol. II, 02-07-2009) 
Col. 377-78 

Need to extend education loans on easy 
interest rates to students of Kerala 
pursuing various courses outside the 
State (MUR 377) 
(Deb. II. Vol. III, 16-07-2009) 
Col. 339 

Need to form a separate Ministry for 
Fisheries Development(MUR377) 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 306 

Need to provide adequate and timely 
supply of LPG refill cylinders in KeraIa 
(MUR377) 
(Deb. 15, Vol. Ill, 22-07-2009) 
CoI.S97-98 

Need to review the Extra-OrdiIay Gazeue 
Notification dated 09-07-2009 detailing 
new Minimum Business conditions for 
LlC Agents (MUR 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 324-25 

Need to undertake repair works on 
Nfl 47 fromAroor to Harip&dm KeraJa 
(MUR3'17) 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 293 
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Organk Fanning 
(Deb. 4, Vol. II, 07·07·2009) 
CoI.I62~ 

Wireless Telephone Connections 
(Deb. 13, Vol. Ill, 20·07·2009) 
Col. 434-36 

Pending Cases of Environment Clearance Venaa. Shri Saiiaa 
(Deb. IS, Vol. III, 22·07·2009) 
Col. 369-72 Action Plan for Power Production 

Protection of Investors 
i (Deb. 17. Vol. III. 24-07-2009) 

Col. 398-99 
(Deb. 6, Vol. II, 09-07-2009) 
ColIS-18 Allocation of Funds to States 

Railway Budget (2009-201O)--Genera1 
Discussion 
(Deb. S, Vol. II, 01-07-2009) 
Col789-9J 

ReliefPactage for KeraJa Fanners 
(Deb. 4, Vol. II, 07·07·2009) 
Col406-m 

Revision of Pension 
(Deb. I, Vol. II, 13-07-2009) 

(Deb. S, Vol. II. 08-07-2009) 
CoI.161~2 

Black-m.-keting and Hoarding of Food 
hems 
(Deb. 19. Vol. III, 21-07-2009) 
Col2JO..31 

Co-operative Banks 
(Deb. 22, Vol. IV, 31-07-2009) 
Col.4JO.3S 

Col 133 CompensatioQ for Failure ofTubec:tomy 
Revival oflT Sec:aor and '1lSOClOlfty Operations 

(Deb. 8, Vol. II, 13-07-2009) (Deb. I S, Vol. III, 22-07-2009) 
Coll97-98 I Col. 273-76 

Sc:baoe for Coir Workers Declaration of Swine Flu as Paodernk 
(Deb. 14, Vol. III, 21-07.2009) (Deb. S, Vol. II, 08-07-2009) 
Col 117-19 Col21~19 

SEZs in KaaJa 
(Deb. 13, Vol. III, 20-07-2009) 
Col 3117-41 

Sprad ofWate Bomc Diseases in KcraJa 
(Deb. IS, Vol. HI. 22-07·2009) 

Delhi-Mumbai Industrial Corridor 
(Deb. 18, Vol. III, 27-07-2009) 
CoL 99-101 

DanaDd for Gnds (Geoeral). 2009-20 1 0; 
Re: Ministry of Power 

CoI.~1O I (Deb. 14, Vol. III, 21-07-2009) 
Col. 716-22 Traditionallndustries 

(Deb. 9, Vol. II, 14-07-2009) Dry Land Fuming Techniques 
CoL423-26 (Deb. 14, Vol. Ill, 21-07-2009) 

TtcatmcDl of Fatal DiJeasa Col 251-S2 
(Dcb. IS, Vol. III, 22·07-2009) Firwtdal Assistance to NGOs 
Col S4 (Deb. 18, Vol. Ill, 21·07.2009) 

L, radation of ESI Ho.pitals and Col 284-3 14 
I.. spensaries Free Educ:Ition to Poor 
~~i~~ Vol. Ill, 20-07-2009) I (Deb.", Vol. III, 27-01-2009) 

. Col.326 
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Generation of Atomic Power 

(Deb. 15, Vol. III, 22-07-2009) 
Col. 40 1-02 

Grants to Sports Federations 
(Deb. 14, Vol. III, 21-07-2009) 
Col. 355-62 

Identity Cards to STs 
(Deb. 22. Vol. IV. 31-07-2009) 
Co1.2~ 

Introduction ofTrain between Indore and 
Bangalore 
(Deb. 16. Vol. III. 23-07-2009) 
Col. 286-87 

LPG Gas Distnbutors 
(Deb. 2). Vol. IV, 30-07-2009) 
Coli 16-18 

Misuse of Funds by NGOs 
(Deb. 13, Vol. 1II, 20-07-2009) 
Col 34142 

Model Railway Stations in Madhya 
Pradesh 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 137-38 

Need to construct railway line on 
Jbalawar-Ujjain and Dewas-Bhopal 
sector(MUR 377) 
(Deb. 19. Vol. III. 28-07-2009) 
CoI.49S-99 

Need to construct the proposed Ranjit 
Sagar Dam in Shajapur district, 
Madhya Pradesh (MUR 377) 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.57S 

Opening of CNG Outlets in Madhya 
Pradesh 
(Deb. 16, Vol. III. 23-07-2009) 
Col. liS 

Opening of New F.ducationallnstitutes 
(Deb. 13. Vol. III, 20-07·2009) 
CoL 382-83 

Opening ofPetroVDiesel Pwnps 
(Deb. 16, Vol. III, 23-07-2009) 
Col. 187-88 

Provision of Quality Materials to Soldiers 
(Deb. 13, Vol. Ill, 20-07-2009) 
Col. 9-17 

Railway Budget (2009-2010)-General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col 685-86 

Release of Funds 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 226-30 

Scheduled Tribes Certificate 
(Deb. 26. Vol. IV. 07-08-2009) 
Col 14142 

Spurious Liquor 
(Deb. 19, Vol. III, 28-07-2009) 
Col 458-72 

Survey for New Rail Line 
(Deb. 6, Vol. II, 09-07-2009) 
Col 127 

Water Scarcity in Madhya Pradesh 
(Deb. 5, Vol. II, 08-07-2009) 
Col 172-78 

World Heritage Sites 
(Deb. 2, Vol. II, 03-07-2009) 
Col 261.(,6 

Vena, Sbn.ati UIIIa 

Allocation of Fuods to States 
(Deb. S, Vol. II, 08-07-2009) 
Col161~ 

Atrocities against Domestic: Servants and 
Childral 
(Deb. 8, Vol. II, 13-07-2009) 
Col 209 

Atrocities against Women 
(Deb. 16, Vol. Ill, 23-07-2009) 
Col 207 
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. Centrally Sponsored Tourism Schemes 
(Deb. 17. Vol. III. 24-07-2009) 
Col 131-36 

Model Railway Stations in Uttar Pradesh 
(Deb. 16. Vol. Ill. 23-07-2009) 
Col 67 

Closed Sugar Mills Need to construct bridges oyer 
(Deb. 9, Vol. II. 14-07-2009) Ramaganga and Kunda rivers 
Col 402-05 connecting Palia and 8edijor in Hardoi 

Death of Prisoners Parliamentary Constituency. Uttar 

~e~6224. Vol. IV. 04-08-2009) II ~i~~~~~v. 03-08-2009) 
. Col458-S9 

Demands forGlwas(GencraI}-2009-20 10 I . 
R M·· f 81 d Ch'ld Need to put In place flood control 

e: IDlstry 0 .... omen an I I . De Iopment measures and provide adequate 
\Ie compensation to flood affected people 

(Deb. 16. Vol. III. 23-07-2009) I . Hardo' P r C· CoL4Q6.07 m I ar aamenIary onstJlUeDCy. 
UUar Pradesh (MUR 3n) 

EmpIoymcnttoWKIowsunderPMEGP . (Deb. 19, Vol. Ill, 28-07-2009) 
(Deb. 19, Vol. III, 21-07-2009) ColS02 
CoL 101-06 

Food Processing Units in UUar Pradesh 
(Deb. 16, Vol. III. 23-07-2009) 
ColI44-4S 

Famds for SealRiver Erosion 
(Deb. 1 S, Vol. III, 22-07-2009) 
CoL21S-81 

Ownership Rights of Markets to local 
Bodies 
(Deb. 26. Vol. IV, 07-01-2009) 
Col3S2-S3 

Production of Mangoes 
(Deb. ... Vol. II. 07-07-2009) 
CoL96.fJ7 

Harassment of Rail Passengers I Projects under SGSY 
(Deb. 6. Vol. II. 09-07-2009) (Deb. 22. Vol. IV, 31-07-2009) 
CoLI64-6S Col. 499-SO) 

Infi1astnaaure Status for Housing 
(Deb. 26, Vol. IV, 07-08-2009) 
CoL 341 

Joint Technical Team on Flood 
Management 
(Deb. 20, Vol. III, 29-07-2009) 
CoL 102.m 

Juwni1e Homes 
(Deb. 17, Vol. III, 24-07.2009) 
Col273-74 

Raging in CoilegesllJnivenities 
(Deb. I, Vol. II, 13-07-2009) 
ColS4-S6 

Railway Budget (2009-2010)-General 
Diseussion 
(Deb. S, Vol. II, 01-07·2009) 
Col.68US 

Railway Projects in Uttar Pradesh 
(Deb. 16, Vol. 111, 23·01-2009) 
Col. 199-202 

Loss IIl3kiD& Government Hotels . Shortage of LPG 
(Deb. 17, Vol. III, 24-07-2009) (Deb. 21, Vol. IV, 30-07-2009) 
Col. 162-64 Col. 66 
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Unauthorised Activities in Government 
Colonies 
(Deb. 7, Vol. II, 10-01-2009) 
Col. 131-37 

Upgradation of Government flats 
(Deb. 26, Vol. IV, 01-08-2009) 
Col. J04..()S 

. Vij.y ... , Sbri A.koS. 

Railway Budget (2009-2010)--General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 842 

Vilhw.natb, Sbri Adagooru H. 

Railway Budget (2009-iOIO)--General 
Discussion 
(Deb. 5. Vol. II. 08-07-2009) 
Col. 561-62 Need to exempt Service Tax on Health 

Insurance Sthe\1le introduced by the 
Govemrnenl ofTamil Nadu for the poor I V.w ••• t ...... Sltri P. 
(MUR 377) I General Budget-2009-201O-General 
(Deb. 18, Vol. III, 21-07-2009) I Discussion and Demands for Excess 
Col. 734-35 Grants (General), 2006-2007 

Need to give financial assistance to the 
Govenvnent ofTamil Nadu for the farm 
loans waived by the State Government 
(MUR377) 
(Deb. 23. Vol. IV, 03-08-2009) 
CoI.4S9-fJO 

Need to include Tamil lang'ge as a 
medium of education under Sarva 
ShibhaAbhiyan (MUR 377) 
(Deb. 13, Vol. III, 20-07-2009) 
Col. 471-72 

Need to provide financial assistance for 
establishment of Financial Service 
Cluster in TamiJ Nadu (MUR 377) 
(Deb. II. Vol. Ill, 16-07-2009) 
CoI.34H4 

Railway Budget (2009-201O)--Generai 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 700-05 

Vilbw ... th Klitti, Sltri ....... 

General Budget. 2009-201O-General 
Discussion and Demands for Excess 
Grants (General), 2006-2007 
(Deb. 8, Vol. II. 13,07-2009) 
CoI.696-98 

(Deb. 9, Vol. II, 14-07-2009) 
Col. 655-58 

Vrv ..... DCI, Dr. G 

Finance (No.2) Bill, 2009-C0nsid. and 
Pass 
(Deb. 18. Vol. III, 27-07-2009) 
Col 122-26 

General Budget-2009-20 I O-General 
Discussion and Demands for Excess 
Grants (General). 2006-2007 
(Deb. 9, Vol. II. 14-01-2009) 
Col 680-82 

Mines Pension Scheme 
(Deb. 20. Vol. III, 29-07-2009) 
Col. 351-52 

Proc:w-ement of Defence Equipment 
(Deb. 23, Vol. IV, 03-08-2009) 
Col 391-93 

Saving in Energy Consumption 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 181-83 

TlIlget for Food Production 
(Deb. 24, Vol. IV, 04-01-2009) 
ColS6-64 
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Foreign Universities 
(Deb. I, Vol. II, 13-07-2009) 
Col. 10 

General Budget-2009-20 lO-General 
Discussioa and Demands for Excess 
Grants (GcnenI). 2006-2007 
(Deb. 9, Vol. II, 14-07-2009) 
CoL637~ 

Vy-. Dr. Girija 

Stations 
(Deb. 2S, Vol. IV, 06-01-2009) 
Col. 162-63 

AUotmentJLeasing out of Land by BSP 
(Deb. 16. Vol. III, 23-07-2009) 
Col. 287 

Assessment of Power Projects 
(Deb. 7, Vol. II, 10-07-2009) 
Col. 333-31 

DaDmds IlrOnds(GenenI)-2009-2010 Assistance for Cold Storage 
Re: Ministry of Women and Child (Deb. 14, Vol. Ill. 21-07-2009) 
Developmenl CoI.S7~t 
(Deb. 16, Vol. Ill. 23-07-2009) I 
Col 334-45 I Assistance for ControOiag Pollution 

I (Deb. IS, Vol. Ill, 22-07-2009) 
Price Rise in BIpsse Col. 482-92 

(Deb. 24, Vol. IV, 04-01-2009) 
Col. I S9 Bralcdowns in NTPC PIao1s 

R.ighl ofOilldml SO Free _ Compulsory 
Education Bill. 2OO9-Coasid. 
(Deb. 22, Vol. IV, 31-07-2009) 
Col. 733-41 I 

Right ofCbi1drea SO F .. _Compubory 

(Deb. 22, Vol. IV, 31-07-2009) 
Co1.SS6-S7 

CadraI Assisaance for Leprosy 
(Deb. 20. Vol. III, 29-07-2009) 
CoL 431-42 

Education Bilt.. 2009-C0nsid. and CivilAvdtioa ~ 
Pass (Deb. 16, Vol. Ill, 23-07·2009) 
(Deb. 24, Vol. IV. 04-01·2009) Col6-9 
Col 65S-SI 

WalidlMn,SIui'" 1Mb RajarHI 

Abendooed Projects 
(Deb. 10, Vol. II. 15-07-2009) I 
Col494-97 

Aerial s.trvcy for Exp1ormoD ofMiaerals 
(Deb. 4. Vol. n, 07-07-2009) 
CoI.S03-0S 

Condition of N.tionaJ Hipways iD die 
Country 
(Deb. 14. Vol. III. 21-07-2009) 
Col31S-22 

Construction .ad Maintenance of FOOl 
Overbrids-
(Deb. 24, Vol. IV. 04-08-2009) 
Col. 20 1.4.)2 

Air Connectivity to Sbirdi m MMaruhtra Custodial Deaths 
(Deb. I, Vol. II. 02-07-2009) (Deb. 4, Vol. II. 07-07.2009) 
Col 215 CoL 471-82 
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Demand and Supply of LPG 

(Deb. 6, Vol. II, 09-07-2009) 
Col. 63-65 

Demands for Grants (GeneraJ)-2009-20 1 0 
Re: Ministry of Women and Child 
Development 
(Deb. 16, Vol. III, 23-07-2009) 
CoL 362-66 

Development of Animal Husbandry 
(Deb. 19, Vol. III, 28-07-2009) 
Col393~ 

Development of Camp Sites 
(Deb. 7, Vol. II, 10-07-2009) 

Employment on Compassionate Grounds 
(Deb. 5, Vol. II, 08-07-2009) 
Co1.371-73 

Environmental Clearance to Irrigation 
Projects 
(Deb. 5, Vol. II, 08-07-2009) 
Col. 464-67 

Export of Meat 
(Deb. 8, Vol. II, 13-07-2009) 
Col. 229-30 

Exports of Major Items 
(Deb. 23, Vol. IV, 03-08-2009) 
CoL 29-43 

Col. ~7 Extraction and Export of Granite 

Development of Holy Cities 
(Deb. 14, Vol. III, 21-07-2009) 
CoL 308-10 

(Deb. 26, Vol. . 'V, 07-08-2009) 
Col. 255-(,0 Financial Assistance to Health Projccts 

(Deb. 15, Vol. III, 22-07-2009) 
Development of Roads in the Country Col. 433 

(Deb. 4, Vol. II. 07-07-2009) Financiallncentives to Handloom Sector 
Col. 279-14 (Deb. 6, Vol. II. 09-07-2009) 

Development of Worship Places as 
Tourist Spots 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 435-40 

Disposal of Court Cases 
(Deb. 6, Vol. II. 09-07-2009) 
Col23S-36 

Dolomite Reserves 
(Deb. 14. Vol. III, 21-07-2009) 
Col 371 

ORDAs 
(Deb. 2, Vol. II. 03-07-2009) 
ColS60061 .-

Drip IrriptJon Scheme 
(Deb. 24, Vol. IV, 04-08-2009) 
CoI.449-Sa 

Col 266 

Fodder to Livestock in DroughtAffected 
Areas 
(Deb. 24, Vol. IV, 04-08-2009) 
Col317-18 

Ftmds fiom Cess on Diesel under PMGSY 
(Deb. 17, Vol. III, 24-07-2009) 
Col 18.S-88 

Gauge Conversion 
(Deb. I, Vol. II, 02-07-2009) 
ColIS2-53 

Hydro Power Project 
(Deb. 2, Vol. II, 03-07-2009) 
Col. 501-42 

Identification of PoUuting Industries 
(Deb. 5, Vol. II, 08-07-2009) 
Col 131-34 

Employees covered under ESI Scheme Impact ofMNCs on Unemployment 
(Deb. 18, Vol. III, 27-07-2009) I (Deb. 13, Vol. III, 20-07-2009) 
Col. 409-12 Col.3 to 
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i Need to Run Daily Superfast Train Increase in Seats 
(Deb. 21, Vol. 
Col 234 

IV. 30-O7-2009)! between Delhi and Manmadl 
i Kopargaon in Maharashtra and 
I Provide Better Civic Amenities at Shirdi 

India Trade Promotion Organisation I for Pilgrims (MUR 377) 
(Deb. 18. Vol. III. 27-07-2009) i (Deb. 10, Vol. II, 15-07-2009) 
Col ~n I Col. 58&-19 , 

I Norms for Grants of Special Status to 
Infraslnlcture Projects in Rural Backward I Stales 

Areas I (Deb. IS. Vol. Ill. 22-07-2009) 
(Deb. 10. Vol. II. 1 S-07-2009) I CoU2-84 
Col. 97-100 I NPAsofBanks 

(Deb. 7. Vol. II. 10-O7-2009) 
InsaaJlation ofTransmittcrs ,CoI.290-91 

(Deb. 9. Vol. II. 14.07-2009)! Old RailCollChes 
Col 217-20 i (Deb. 6, Vol. II. 09-07-2009) 

In5W'8IICC for Accidents in Apiculture i CoL 168-10 
Sector ! Ongoing Projects for Expkntion of Oil 
(Deb. 9. Vol. II, 14-07-2009) I (Deb. 16, Vol. 111, 23-07-2009) 
QIl407 : Col. 233-31 

Investment IS NPAs 
(Deb. 2~ Vol. II. 
CoU27-21 

I ..... _... IndusIriaI n.; ..... ~ , , .-g",mg .......... _cs 
0Ji.~9)i ~~S3-~ Vol. II. 13-07-2009) 

C,','j" j,; .. 
.,('" ! Nrfol1o ... ceof MinoricyCcIl 

(Deb. 9, Vol. II. 14-07-2009) 
CoL 528 

hTcguIIrities in lAY 
(Deb. 17. Vol. III, 24-07-2009) 
QIl341-Sl . Power from Non-COftWIltionaI Energy 

SoIIn:es 
laid Erosion (Deb. 17, Vol. Ill. 24-07-2009) 

(Deb. 26. Vol. IV. 07-01-
QIlI~ LiitilMer lAY 

LowCostSlna.ioDSdIeme\~~~g.~ Vol. II. 10-07-2009) 

(Deb. 7, Vol. II, 10-07-2009) Ptocuremesttofr-
CoI.203.06 .......... 

Maintenance of RailBridps 
(Deb. I. Vol. II, 02-07-2009) 
Col. 16-11 

"BAllO Assistance ,.". 
(Deb, 22, Vol. IV. 3 -2009) 
Col. 517 

(Deb. 4. Vol. II. 07-07-2009) 
CoL397...oD 

Production of FoocIgraD 
(Deb. 24, Vol. IV. 04-01-2009) 
Col. 526-34 

ProJma of Roads under CRF 
(Deb. 19. Vol. llI. 21-07·2009) 
Col. 199 
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Projects sanctioned to NGOs under NLM i Revival of Sick Textiles Mills 
(Deb. 13, Vol. Ill, 20-07-2009) I (Deb. 16, Vol. III, 23-07-2009) 
Col. 204-07 I Col. 260-62 

Projects under DDRS Road Over-Bridges 
(Deb. 23, Vol. IV, 03-08-2009) I (Deb. 6, Vol. II, 09-07-2009) 
Col. 338-39 Col. 110-12 

I 
Promotion ofTribal Culture i Road Projects funded out of Central Road 

(Deb. 10, Vol. II, 15-07-2009) I Fund 
Col. 516 ! (Deb. 4, Vol. II, 07-07-2009) 

QuoIa for Rural and Tribal Areas in PMF I Col. 143-46 
(Deb. 19, Vol. III, 28-07-2009) R I 'Ii Iephone 
Col. 159-61 ura e 

Rail Connectivily fiom Shirdi to Delhi 
(Deb. 21, Vol. IV, 30-07-2009) 

(Deb. 18, Vol. Ill, 27-07-2009) 
Col 72-73 

Col. 199 Setting Up of Bal Bhawans 

Railway Budger (2009-2010)-Gencral 
Discussion 

(Deb. 8, Vol. II, 13-07-2009) 
Col. 42S-27 

(Deb. 5, Vol. II, 08-07-2009) I Setting up of Industries in Rural and 
Col. S91).93 I Backward Areas 

Reforms in Mining Sedor (Deb. 8, Vol. II, 13-07-2009) 
(Deb. 19, Vol. III, 28-07-2009) I CoI.88 
Col 341 I Set.t.ing .up of ~ec.hnical and Non-

Registration of Companies Technical InstitutiOns 
(Deb. 25, Vol. IV, 06-08-2009) I (Deb. 13, Vol. III, 20-07-2009) 
Col. 101~2 CoI.401-«2 

Rehabilitation of Coal Mines Affected I Sewerage System 
Persons I (Deb. 22. Vol. IV, 31-07-2009) 
(geb. 5, Vol. II, 08-07-2009) i Col. 282-JOI 
Col 27S-76 I Social Welfare Schemes 

Rehabilitation ofScawngers, (Deb. 23, Vol. IV, 03-08-2009) 
(Deb. a, Vol. x)), 13-07-2009) Col. 271-74 

Col. 401-10 fit? Solar Power PIIIIICs 
Repair and MaintellJihc;e ofNHs (Deb. 2, Vol. II, 03-07-2009) 

(Deb. 9, Vol. II. 14-07-20(9) Col. 574-80 ' 
CoL4~-~ i I Special Cow1S 

Research an4~.. veJopment in Yoga I (Deb. 16, Vol. .. JIl, 23-07-2009) 
(Deb,J~" Vol. II, 15-07-2009) I Col. 152-53 ft 

! 
... I' Study on After Effect of Earthquake R· , PSUs 

ev~~ •... " I. IV 30-'67-2009) I (Deb. 24, Vol. IV, 04-08-2009) 
(~. 21. Vo. , ! (',.01.518-19 
Col 248 
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Survey for Food Processing Industries)Vater Conservation and Management 
(Deb. 1, Vol. II, 02-07-2009)' (Deb. 20, Vol. III, 29-07-2009) 
Col 289-90 Col 34S-SO 

Toilet Facilities in Rural Areas 
(Deb. 2, Vol. II, 03-07-2009) 
Col.2It-11 

Tourism Policy of States 

WB and ADB Assistance for Poverty 
Alleviation Programme 
(Deb. 17, Vol. III, 24-07-2009) 
CoL48S-86 

Welfare Schemes for Sports Persons 
(Deb. 26, Vol. IV, 07-08-2009) (Deb. 19, Vol. 111, 28-07-2009) 
Col 321-23 Col4~32 

Training to Jobless Textile Workers Workers Employed in Coal Companies 
(Deb. 21, Vol. IV, 30-07-2009) . (Deb. 10, Vol. II, 15-07-2009) 
ColIS4 Col 445-48 

TV Transmiaers 
(Deb. 14, Vol. III, 21-07-2009) 

Aids and Appliances for Disabled 
Col 413-14 (Deb. 23, Vol. IV, 03-01-2009) 

~loyed Youibs 
. (Deb. 13, Vol. III, 20-07-2009) 

CoLI79J17 

Upgradation of Hospitals with Ex1ema1 
Assistance 
(Deb. S, Vol. II,. 01-07-2009) 
CoL4&S '" 

Utiliulion ofCRF for Repairs ofRoad(s) 
ill Ba:tward Rural Areas 
(Deb. 9, Vol. II, 14-07-2009) 
Col 469-70 

Vac;ancics of Judges in v.ious Courts 
(Deb. 1, Vol. ll, 02-07-2009) 
Col 307-20 

Vaunt POlts in ESI Hospitals/ 
Dispensaries 
(Dcb. 1 I, Vol. JIl, 27-07-2009) 
Col. 391-94 

\fillips visited by World 8aDk Team 
(Deb. 26, Vol. IV, 07-01-2009) I. Col 121 , 

YlOlationofMJlTPAc:t 
(Deb. 21, Vol. IV, 30-07-2009) 
Col. 91-92 

ColIS7-SI 

AyurvcdiclHomoeopathic Hospitals! 
Dispensaries 
(Dcb. 20, Vol. III, 29-07-2009) 
Col 329-34 

Computerized Reservation Centn 
(Deb. 2S, Vol. IV, 06-08-2009) 
Col 122 

Criteria IOrCGHS 
(Deb. 17, Vol. 111, 24-07-2009) 
Col26~ 

Diseases due to Fluoride and 
Conlaminated Water 
(Deb. 20, Vol. 111, 29-07-2009) 
Col22S-31 

Export of Fruits and Vegetables 
(Dcb. 23, Vol. JV, 03-08-2009) 
Col lSI . 

Improvemcnt in Telecom and Postal 
Services 
(Deb. 23, Vol. IV, 03-08-2009) 
Col. 3 14-15 

Indian 1'rIde Calva 
(Deb. 23, Vol. IV, 03-01-2009) 
Col415 
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Modernisation of Railways System I Food Processing Industries in Bihar 

(Deb. 21, Vol. IV. 30-07-2009) : (Deb. 16, Vol. fII, 23-07-2009) 
Co1115-16 I CoL210-Il 

Production of Lignite National Highways in Bihar 
(Deb. 20. Vol. III. 29-07-2009) I (Deb. 14, Vol. Ill, 21-07-2009) 
Col. 36~ i Col24344 

Railway Budget (2009-2010) - General I Progress of Khadi and Village Industries 
D· . I 

ISCUSSIOD t (Deb. 14, Vol. III, 21-07-2009) 
(Deb. 5, Vol. II, 08-07-2009) I CoI.165-78 
Col. 754-56 . 

• , ___ I H-'-L. P I' II Regional Languages in Eighth Schedule RevIeW on NatlUUAl __ YJ 0 ICY 

b 20 Y, I III 29-07-2009) I (Deb. 19, Vol. 111, 28-07-2009) (De. , o. . Col 450 
Col.4S5 I 

Telecom Manufacturing Units Vadav,ShriAkhilesb 
(Deb. 23, Vol. IV, 03-01-2009) I Construction of Service Lane 
Col. 364-72 I (Deb. 14, Vol. III, 21-07-2009) 

Training to Jobless Textile Workers CollI 
(Deb. 2], Vol. IV, 30-07-2009) ! Needforsix-taningofGT.RoadfromDelbi 
Col. 154 ! to Lucknow (MUll 377) 

Working Group for Plant Sapptings on i (Deb. 10, Vol. 1I, 15-07-2009) 
Vacant Land Col 586 
(Deb. 21, Vol. IV, 30-07-2009) V.v.SllriAllj ........ rM. 
CoI.2J6.37 

Wuaik, S.ri Milke. 

Central Coordination Committee 
constituted under the Persons with 
Disabilities (Equal Opportunities, 
Protection of Rights and Full 
Participation) Act 
(Deb. 2, Vol. II, 03·07-2009) 
Col. 644 

Action against Companies by SEBI 
(Deb. 26, Vol. IV, 07-08-2009) 
Col 98-99 

Adulteration in Petroleum Products 
(Deb. 25, Vol. IV, 06-01-2009) 
Col 168 

Eradication of Dengue, Malaria and Kala-
Azbar Diseases 
(Deb. 5, Vol. II, 01-07-2009) 
Col. 458-62 

Comprehensive Legislation for . 
AgricWtural WorkersILabourer Exploitation of Women Domestic Helps 
(Deb. 13, Vol. III, 20-07-2009) I (Deb. 13, Vol. llI, 20-07-2009) 
Col429-32 Col 157 

Disaster caused by Kosi I ExportIlmportofCoal 
(Deb. 1 S, Vol. III, 22-07-2009) (Deb. 15, Vol. III, 22-07-2009) 
Col. 308 i Col 412-21 

i 
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Food Processing Industries in Andbra I NGOs for STs 
Pradesb (Deb. 2. Vol. II, 03-07-2009) 
(Deb. I, Vol. II. 02-07-2009)·li Col307-S6 
Col 76-78 i NGOs for Women and Children 

FourLaningofNHsinAndhraPradesb I (Deb. 2, Vol. II, 03-07-2009) 
(Deb. 4, Vol. II, 07-07-2009) I CoI.21S-19 
Col 537-38 i Outstanding Loans 

Free Trealment of Poor Patients I (Deb. 17. Vol. III, 24-07-2009) 
, CoL249-SO 

(Deb. 20, Vol. III, 29-07-2009) i 
CoL 270-71 I Popularising Hockey and odler Sports 

F .. flTI"--,- i (Deb. 14, Vol. Ill, 21-07-2009) 
UDCtIonmg 0 ~--- ! Col443-44 

(Deb. 13, Vol. Ill, 20-07-2009) i 
ColI49-SO i PremiumovcrfaceValue 

1 (Deb. 26, Vol. IV, 07-01·2009) 
Gauge Conversion inAndbra Pradesh I Col. 1~200 

(Deb. 6, Vol. II. 09-07-2009) : 
Cot 156-57 I Prevention of Accidents on National 

! Highways 
GSMandCDMATelec:omOpexaton I (Deb. 19, Vol. III, 21-07-2009) 

(Deb. 23, Vol. IV, 03-01-2009) i CoL2.."7-29 
Col. 53-54 ; PriVIIe Courier Servic;cs 

HcaldlServic:es ! (Deb. 23, Vol. IV, 03·01-2009) 
(Deb. 5, Vol. II, 01-07-2009) I Col. 243 
Col3S 1-62 . I Railway Projec:ts in Andhra Pradesh 

Involvemeal oflmmigndioo Ofticers ill (Deb. 6, Vol. 11, 09-07·2009) 
~ Col~~ 

(Deb. 19, Vol. Ill. 21-07-2009) I Recovery ofl...olw 
CoI.lI-12 I (Deb. 22. Vol. IV. 31-07-2009) 

issue of PastpOrts ! Col. 341-42 
(Deb. 20, Vol. 111, 29-07-2009) i Rejec:tionofGoods 
Col3~7S I (Deb. II. Vol. Ill, 27-07-2009) 

LK:ences to Private Telepbone Operators I Col9J-92 
(Deb. 23. Vol. IV, 03-01.2009) I SbereofBSNlinTelec:omSector 
Col 323-25 ! (Deb. 13, Vol. 111. 20-07-l009) 

I Col '172-73 
Model R.ailway Station i 

(Deb. I, Vol. II. 02-07-2009) . StreDgtheniDgofPostalNetwork 
Coi.l36-37 (Deb. I, Vol. II, ) 3-07-2009) 

Col.~30 
. National Urbanisational P r o JC)' T .. to Teachers 

~~~n~~' Vol. IV, 07-01-2009) II ~. 23. Vol. IV, 03-01·2009) 
Col 240-44 
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Vigilance and Monitoring Committee 
(Deb. 17, Vol. III, 24-07-2009) 
Col. 407-12 

Violation of Labour Laws by Contractors 
inONGC 

Need to construct a rai Iway overbridge at 
Saharsa Bengali Bazar railway DOOJa 
falling between Saharsa Junction and 
Pachgachia Railway Station in district 
Saharsa, Bihar (MUR 377) 

(Deb. 23, Vol. IV, 03-08-2009) • 
(Deb. 4, Vol. II, 07-07-2009) 
Col. 596 

Col. 63-66 

VIIdIw. Shri Dbal1llCDdra 

Railway Budget (2009-2010}--General 
Discussion 
(Deb. 5, Vol. II, 08-07-2009) 
CoI.6~28 

V_v, Slari DiDesb Chandra 

: Need to release funds for construction of 
a building for Navodaya Vidyalaya in 
Khagaria district, Bihar (MUR 377) 
(Deb. 25, Vol. IV, 06-08-2009) 
Col. 329-30 

Need to undertake repair works on 
N.H. 107 in Bihar(MUR 377) 
(Deb. 14, Vol. Ill, 21-07-2009) 
Col. 572-73 

Credit Flow through RRBS I 

(Deb. 26, Vol. IV, 07-08-2009) ! New Rail Lines in Bihar 
Col 2-10 ! (Deb. 16, Vol. Ill, 23-07-2009) 

. i Col 213 

Debt Waiver Scheme i Oil Exploration in Bihar 
(Deb. 22. Vol. IV, 31-07-2009) i (Deb. 25, Vol. IV, 06-08-2009) 
Col69-71 i Col. 124-25 

Delay in Completion of Projects under I Railway Budget (2009-201O)--Generai 
PMGSY I Discussion 
(Deb. 17, Vol. III, 24-07-2009) I (Deb. 5, Vol. II, 08-07-2009) 
CoI.~33 ! Col. 687-93 

nan.xahGnla(GcneraI}-2009-20IO- I ROB in East Central Railway 
Ministry of Human Resource i (Deb. 25, Vol. IV. 06-08-2009) 
Development i Col. 160-62 
(Deb. 10, Vol. II. 15-01~2009)', Scholarship to SCstOBCs Students 
Col. 697 (Deb. 18, Vol. Ill, 27-01-2009) I CoL 40 1.{i6 

Imgularitics in Appointment in CCRUM . : 
(Deb. 15. Vol. III. 22-07-2009) I Shortage ofTrains 
Col. 247-4S . I' (Deb. 16. Vol. III, 23-07-2009) 

Col. 133-34 
Minimum WIgCS to Anganwadi Workers I Treatment of Fatal Diseases 

(Deb. 17, Vol. III, 24-01-2009) ! (Deb. 15. Vol. Ill. 22-07-2(l(; 
Col. 25 I-S3 I Col. 55 

National Highways in Bihar 1 Irs Tickets at Railway Stations 
(Deb. 14, Vol. III. 21-07-2009) ! (Deb. 25, Vol. IV. 06-08-2009) 
Col. 24344 ! Col.243 

I 
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Yav,Sltri HukmadeoNarayao I Outstanding Loans 
Acquiring ~annlands Abroad by Indian ~~~~~~ Vol. 1lI. 24-07-2009) 

Companies I 
(Deb. 14. Vol. III, 21-07-2009) Parking Facilities in Delhi 
Col. 33 'I (Deb. 24, Vol. IV, 04-08-2009) 

Advertisements by Railways Col. 168 
(Deb. 25, Vol. IV, 06-01-2009) i Right of Children to Free andCompu1sory 
Col. 37 '1 Education Bill, 2()C)9.....{:onsid. and 

Allomlent of Petrol PwnpsIGas Agencies Pass 
(Deb. 21, Vol. IV, 30-07-2009) (Deb. 24, Vol. IV, 04-08-2009) 
Cal 165-67 CoI.68G-33 

Assistmc:e 10 Dredgin& Companies 
(Deb. 11, Vol. m. 27-07-2009) 
Col~ 

Scams in Banks 
(Deb. 26, Vol. IV, 07-01-2009) 
Cal 142 

Empanelmcat as Government Advocate Scrapping ofUGC and AICTE 
(Deb. 21, Vol. IV, 30-07-2009) I (Deb. 8, Vol. II. 13-07-2009) 
Cal 70-71 I Col.213-14 

Finance (No.2) Bill, 2OO9-Coosid. j Serving of Liquor in Ju~ Shops 
(Deb. 17, Vol. Ill. 24-07-2009)! (Deb. 9, Vol. II, 14-07-2009) 
Col644-S4 I Col.221 

General Budget, 2009-10-GeneraJ 
Di3c:ussion and Demands for Excess 
GranIs(GenenIl).~ 

(Deb. 6, Vol. 11. 09-07-2009) 
CoL 441-47 

Import ofCbeap Goods 
(Deb. 13, Vol. III, 20-01-2009) 
Col. 7-8 

Sitting Arrangements in Train 
(Deb. II. Vol. 111, 16-07-2009) 
CoL 182-83 

Situation arising out of drought and 
floods in various parts of the country 
(OUR 193) 
(Deb. 19. Vol. 111. 21-07-200V 
CoLS7S-77 

Impon of Power Tillcn from China Slugish Progress in Highway Projects 
(Deb. 26, Vol. IV. 07-08-2009) (Deb. 4, Vol. II. 07-07-2009) 
Col 231-32 Colll-22 

Maintenance ofBridga 
(Deb. 4, Vol. II, 01-07.2009) 
Col. 231-39 

Steps to ensure availabilily of DrinkiDi 
Water in the Counb'y (Iles.) 
(Dcb. 21, Vol. IV, 30-01-2009) 

Need to recover the Government money CoL 344-41 

Units in the country (MUR 371) Terrorist Activities 
outstanding against the Industrial I 
(Deb. 26, Vol. IV. 01-01-2009) (Deb. 14, Vol. III, 21-01-2009) 
Col. 398 I Col. 319-92 

I 
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Vadav, Shri Mlldhusudan 

Railway Budget-2009-20 IO-General 
Discussion 

Jharkhand Budget 2009-1 O-General 
Discussion and Demands for Grants-
(Jharkhand) 2009-20 10 

(Deb. 4. Vol. II. 07-07-2009) 
Col. 743-46 

Regional Languages in Eighth Schedule 
(Deb. 19. Vol. Ill. 28-07-2009) 
Col.450 

Vadav, Shri Mulayam Singh 

Compensatory Afforestation Management 
(Deb. 10. Vol. II, 15-07-2009) 
Col. 13-14 

Demands for Grants (General), 2009-20 1 0 
Re: Ministry of Home Affairs 

(Deb. 9, Vol. II. 14-07-2009) 
Col. 756-58 

Provision of Quality Materials to 
Soldiers 
(Deb. 13, Vol. III. 20-07-2009) 
.:::01. 13 

\\-ages under NREGS 
(Deb. 22, Vol. IV, 31-07-2009) 
Col 29-30 

Yadav, Shri Om Pnkasll 

Allocation of KerosenelLPG 
(Deb. 6, Vol. II, 09-07-2009) 
Col. 99-103 

(Deb. 15. Vol. III. 22-07-2009) 
Col. 63242 Allocation under PDS 

(Deb. 4, Vol. II, 07-07-2009) 
Foreign Universities Col. 353~ 

(Deb. 8, Vol. II. 13-07-2009) Cornp1ianceoftheDGCARules 
Col. 11-12 (Deb. 25, Vol. IV, 06-08-2009) 

Increase in Import of Edible Oil 1\ Col. 126 
(Deb. 19, Vol. Ill. 28-07-2009) Constitution of National Board for the 
Cot 19 I Development of Himalayan States 

. . f Prim M" ,i (Res.) 
Issues an5mg out 0 e mIster 5 I (Deb. 2. Vol. II. 03-07-2009) 

recent visit to foreign countries I Col. 743-44 
~193) . 
(Deb. 20, Vol. Ill, 29-07-2009) I Co~tion of Bridges Over Nattonal 

CotS71 I (~b~~4. Vol. IV, 04-08-2009) 
Metro RaiIways(AInendrned) Bil~ 2009- i CoI.3()3.()7 

Consid. i Contracts awarded by BHEL 
(Deb. 25. Vol. IV. 06-08-2009) I (Deb. 16. Vol. III. 23 .. 07-2009) 
Col 34041 Col202..Q3 

Motion Rc: Revocation of Proclamation " Criminal Cases 
issued by President in Relation t~ I (Deb. 9, Vol. II, 14-07-2009) 
State of Jharkhand Stat_ I Col. 127-200 
Resolution Re: Approval of! OemandforGrantofSpeeialStatus 
Continuance in Force of Proclamation ! (Deb. 5, Vol. II, 08-07-2009) 
in respect of the State of Jharichand i Col. 30 1 , 
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Employment within Prescribed Period 
(Deb. 13, Vol. III. 20-07-2009) 
Col. 14748 

Eradication of Child Labour 
(Deb. I. Vol. II. \3-07-2009) 
li.1360-63 

,port Target 
(Deb. 13. Vol. III. 20-07-2009) 
Col. 211-86 

Flood Control and Management Scheme 
(Deb. 1 S. Vol. Ill. 22-07-2009) 
CoL 374-80 

Flood in UP and Bitw" 
(Deb. 5, Vol. II, 08-07·2009) 
Col 14743 

Funds to Bihar under PMEGP 
(Deb. 4. Vol. II. 07-07-2009) 
Col.231 

Hydro Power Projects 
(Deb. 26. Vol. IV. 07-01-2009) 
CoL3JO.11 

locentive for Investment m Industrial 
Sector 
(Deb. B. Vol. II, 1l-07.2oo9) 
ColI89-90 

Introduction ofRajchni Train from SiwIn 
Junction 
(Deb. 16. Vol. III. 23-07-1009) 
Coi.I24 

Proposal for Check. Dam 
(Deb. 20. Vol. III, 29-07-2009) 
Col 203 

Purchase oflmponed Coal by MMTC 
(Deb. 23. Vol. (V, 03-08-2009) 
CoI.4OIl-m 

Starvation Dcatbs 
(Deb. 24, Vol. IV, 04-08-2009) 
Col. 196 

Sugar Production Capac ity 
(Deb. 24. Vol. IV, 04-08-2009) 
Col. 291-304 

Targets fixed undeTPMEGP 
(Deb. 9, Vol. 11. 14-07-2009) 
Col. 71-76 

Underdeveloped and Backward Areas and 
Region (Spedal Provisions for 
Accelerated Development) BiU, 2009 
by Shri Ravindra Kumar Pandey-
Consid. 
(Deb. 22. Vol. IV. 3' .07-2009) 
Col. n6-78 I 

Unemployed Professionals 
(Deb. I. Vol. II. 13-07-2009) 
Col. 71-79 

YadIw. Sbri Slland 
Appointment of Judges 

(Deb. 6, Vol. II, 09-07-2009) 
Col.5~ 

Child Labour 
(Deb. a. Vol. II, 13-07-2009) 
Col. 6 

Constitution (One Hundred and Ninth 
Amendment) Bill, 2009-Consid ~ 
Pass 
(Deb. 24, Vol. IV. 04-01-2009) 
CoL.s9I-94 

Content Code for Elec:tronie Media 
(Deb. 9, Vol. II, 14-07-2009) 
Col. 19-20 

Foreign Exdlange Derivatives 
(Deb. 26, Vol. IV, 07-01-2009) 
Col. 139-40 

Issues arising out of Prime Minister's 
recenl visil 10 foreign countries 
(OUR 193) 
(Deb. 20, Vol. III. 29.07-2009) 
CoLS7I-83 

Massive damage due 10 breach ofKusbna 
embankment on KOlIi River (Sub.) 
(Deb. 7. Vol. II. 10-07-2009) 
Co/. 4 16-23 
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Metro Railways (Amendment) Bill. 2009-

Consid. 
(Deb. 25. Vol. IV. 06-08-2009) 
Col. 34142 

i 

Comprehensive Package for Textiles 
Industry , 
(Deb. I. Vol. II. 02-07-2009) 
CoI.4-13 

Situation arising due to export of non- ! Coverage of Social Welfare Schemes 
Basmati Rice to certain countries in. (Deb. 13. Vol. III. 20-07-2009) 
violation of Government Guidelines, Col. 2~8 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 21. Vol. IV. 30-07-2009) 
Col 270-72 

Sluggish Progress in Highway Projects 
(Deb. 4. Vol. II, 07-07-2009) 
Col. 22-23 

Wages WIder NREGS 
(Deb. 22. Vol. IV, 31-07-2009) 
Col. 30 

Yasldai, Sllri MM .... Goad 

Abuse of Animals 
(Deb. 20. Vol. Ill. 29-07-2009) 
Col 370 

Alternative Modes of Delivery of; 
Highways ' 
(Deb. 14. Vol. III. 21-07-2009) 
Col 181 

AmeDdment ofSettion 377 oflPC 
(Deb. 14, Vol. III. 21-07-2009) 
CoUl0 

Att~ks on Border Villages 
(Deb. 19, Vol. III. 28-07-2009) 
C.oI.210-12 

Ban on Mobile without IMEI 
(Deb. 9, Vol. II, 14-07-2009) 
ColA II 

Basic Amenities in Schools 
(Deb. 19. Vol. III. 28-07-2009) 
CoI.22S 

Complaint against AICTE OffICials 
(Deb. 23. Vol. IV. 03-01-2009) 
CoI.l7~n 

Credit Information Company Act. 2005 
(Deb. 17. Vol. III. 24-07-2009) 
Col. 24041 

Crime against Foreign Women 
(Deb. 4, Vol. II. 07-07-2009) 
Col. 434-48 

Cultural Heritages in the Country 
(Deb. 10, Vol. II. 15-07-2009) 
Col. 311-82 

Death ofBinis 
(Oeb. 10, Vol. II. 15-07-2009) 
Col. 471-73 

Decline in Demand and Production of 
Coffee 
(Deb. I, Vol. II, 13-07-2009) 
Col 214-15 

Disgraceful Use of Goddess's Image 
(Deb. IS, Vol. III, 22-07-2009) 
Col. 313-14 

Effectiveness of Mid Day Meal Scheme 
(Deb. 8, Vol. II. 13-07-2009) 
CoI.I2S-26 

Elephant Exchange Policy 
(Deb. 20. Vol. III, 29·07-2009) 
Col455-S6 

FDI in Retail Sector 
(Deb. 13. Vol. III, 20-07-2009) 
CoI.35S-63 

FlU Report 
(Deb. 22, Vol. IV, 31-07-2009) 
Coll~7 
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Green Field Electric Locomotive Rail ! Loss due to Pest Attacks 
Factory I (Deb. 9, Vol. 11, 14-07-2009) 
(Deb. 6, Vol. 11. 09-07-2009) Col. 201 
Col. 258-59 

Hacking of Websile5 
(Deb. B. Vol. II. 13-07-2009) 
Col.1BS-86 

Losses suffered by Aviation Industry 
(Deb. I. Vol. II. 02·07-2009) 
Col. 149--50 

Hiring of Unauthorised Doctors 
(Deb. S. Vol. II. OB-07-2009) 
Col. 234 

Impact of Monsoon on Agriculture 

Malnutrition 
(Deb. 2, Vol. II. 03-07-2009) 
Col.~92 

; Minimum Wages for Domestic Helps 
(Deb. 13, Vol. III, 20·07-2009) 
Col. 31401S (Deb. 4. Vol. II. 07-07-2009) , 

Col. 24142 
ImpIemcmalion of Incentives Schemes in . Modernisation of Police Stations 

Air India I (Deb. 4, Vol. II. 07-07-2009) 
(Deb. 25. Vol. IV, 06-08-2(09)! Col.167-68 
Col. 4748 1 Mumbai High North Redevelopment Plan 

ImpoundingofVehiclcsbyDelbiTraffic I (Deb. 6, Vol. II, 09-07-2009) 
Polite ; Col. 224 
(Deb. 19, Vol. 111. 21-07-2009) ! National Mission for Empowerment of 
Col34J.44 : Women 

Increasing Malprac:tic:cs in Educ.ionaI! (Deb. 7. Vol. II, 10-07-2009) 
Institutes ! Col.250-S1 
(Deb. lB. Vol. III, 21-07-2009) I Need to ensure payment of minimum 
Col 203 I wages and other service benefrts to 

Inspection of CompIIIies Aa:ounts i 1M beedi workers cmpged with the 
(Deb. 6. Vol. It. 09-07-2(09) i unregistered Bcedi manufacturing 

I 
Col. 174-80 i units in the country particularly in 

Install.tion of Radio Tag on LPG! Andhra Pradesh (MUR 377) 
Cylinders i (Deb. 24, Vol. IV. 04-08-2009) 
(Deb. I. Vol. II, 02-07-2(09)! Col. S75-76 
Col. J04.OS I Old Age Security Cover to Unorganised 

lnvestiptioo OIl Oil for Food Propwnlnc I Workers 
(Deb. 26, Vol. IV. 07-01-2009) I' (Deb. I, Vol. II, 13-07·2009) 
Col.1HJ Col 373-74 

Irregularities in Seleaion ofPiJoIs I Physical Examination Tesc 
(Deb. 25. Vol. IV. 06-0B-2009)! (Deb. 26. Vol. IV. 07-08-2009) 
Col. 149-50 I Col. 149--50 

Legislation for Real Estate I Power Requirement 
(Deb. 17, Vol. III. 24-O7.2009)! (Deb. 17. Vol. III. 24.07.2009) 
Col. 257·51 i Col. 373·76 

j 
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Provision of Electricity in Schools I Security to Senior Citizens 
I 

(Deb. 23, Vol. IV, 03-08-2009) ! (Deb. 9. Vol. II. 14-07-2009) 
Col. 235 i Col. 523-26 

Purchase of Buses under JNNURM I Seizure of Drugs by USFDA 
(Deb. 2, Vol. II, 03-07-2009) i (Deb. 21. Vol. IV, 30-07-2009) 
Col. 384-90 i Col. 184 

Railway Budget (2009-201O)-General l Shipping Arrangements for importing Raw 
Discussion II Materials 
(Deb. 5, Vol. II, 08-07-2009) I (Deb. I, Vol. 11. 02-07-2009) 
Col. 74143 . I Col210-11 

Recovery of Penalty trom Phannaceutlcal I,· Single Tariff Regulatory Body 
Firms ; (Deb. 23, Vol. IV, 03-08-2009) 
(Deb. II, Vol. 111, 16-07-2009) I Col. 285 
Col. 73-138 I . I Em I 

SUlCide by Contractua p oyees 
Removal of Environmental Regulators I (Deb. 23, Vol. IV, 03-08-2009) 

from Boards of Companies I Co1318-19 
(Deb. 10, Vol. II, 15-07-2009) II ks 
Col. J99.4O I· Threat ofT error Attac 

I (Deb. 24. Vol. IV. 04-08-2009) 
Research Programmes to Control TB I Col. 475-76 

(Deb. 15, Vol. III, 22-07-2009)! . . fMajorC I 
Col 526-28 i Tlmeand~overrunso entra 

! Sector Project 
Review of Border Security i (Deb. 10, Vol. II, 15-07-2009) 

(Deb. 4, Vol. II, 07-07-2009) I CoI.28-29 
CoI.295-98 

Transfer of Land by ICMR 
Review ofSEZ Act I (Deb. 20, Vol. III, 29-07-2009) 

(Deb. 13, Vol. III, 20-07-2009) I Col 456-57 
Col. 218-89 , 

I VatcineforlntluenzaA(HINI) 
Role oflndependent Directors I (Deb. 5, Vol. II, 08-07-2009) 

(Deb. 6, Vol. II, 09-07~2009) I CoI.364 
Col. IS, , I 

Vanishing CompIpJies 
Safepard Duty on imported Steel (Deb. I, Vol. II, 02-07-2009) 

(Deb. 13, Vol. III, 20-07-2009) I CoL286-87 
Col 166 

Salary 10 Senior Maftagers of Air India 
(Deb. 6, Vol. II, 09-07-2009) 
Col 209 

Sarva Shiksha Ahhiyan 
(Deb, 8, Vol. II. 13-07-2009) 
Col. 23 1-38 I 

Weak Recovery of Economy 
(Deb. 26, Vol. IV, 07-08-2009) 
Col. 127-28 

Weather Forecast 
(Deb. 5, Vol. II, 08-07-2009) 
Col.348-51 ". 
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